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HOW TO USE nlE INDEX 
The Index is ammged alphabetically with the Subject Index separated from Name 

Index and printed in the following order: Part I-SUBJECT INDEX; Part H-NAM:E 
INDEX. At the end of every enlty. the Debate Dumber is given in numetkai and Volume 
Number is given in .Roman numerals. followed by the date of the Debate in parenlhesis 
and column number or numbers, as the case may be, is given immed:ately after that 
printed as (Deb. 3, Vol. XXXVll,04-12-2003) Col. \54-156. 

All the Bills are alphabetically arranged under the main heading "BiIl(s)", The 
stajeS of the Bills are given at the cnd of title in form of Int., Consid., Consid. and Pass 
etc. Th~ matter penaining to Papers laid on the Table is shown under the heading PLT. 

each keyword is reflective of the subject matter it pertains to for example a matter 
pertaining to Agriculture may be found under the heading Ayicullure besides the 
appropriate bead. Similarly matter related to all types of Diseases is put under the 
heading. Disc&Se and matter related to Health Care under heading Health Care. 

The name of Institutions, Programmes. Schcmc$ are put under the heading of the 
name of such 1nstitution., Scheme, Progruunes. 

The matter pertaining to Committees are put under the beading Committee(s). POll 
under Poru. Airport under Airports. Airline under Airlines, River under Rivers. The 
Committoc report SlIics are reflc:cted at the end of title by the word Presented/Laid. 

The Mattcts Under Rule 377 arc shown as (MUR 377) and Discus.sion Under 
Rule 193 as (DUR 193). 

Information pertaining to Railways has been indexed under the vlIrioJ,lS main beadings 
commencina wiCh the word Railways ~.8. "Railway Lines", "Railway Trains" etc. 

lnfonnation reprdlna various States in .lndia and the various foreign countries has 
been indexed under their respeetive names. 

A Usc of abbreviations used in 1he Jndex is given below: 
A.M. Adjournment Motion 
C.A. 

Int. 
Couid.&: Pass 
DURI93 
Mutt 371 
PLT 
R.cs. 
Sub. 
St. 

(iii) 

Calling Attention· to Matter of Urgent 
Public Importance 
Introduction Stage of Bill 
Consideration &. Acloption Stage of a Bill 
Discussion Under Rule 193 
Matters Under Rule 377 
.Papers Laid on tbcTabk 
Resolution 
Submission by Member 
Statement 
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INDEX 
TO 

LOK SABRA DEBATES 
(FOURTEENTH SERIES) 

VOLUME XXIII TO XXIV 

NovembeT22, 200610 December 19, 2006 

Agrahayana t. 1928 (Saka) to Agrahayana 28, 1928 (Saka) 

NINTH SESSION OF THE FOURTEENTH LOK SABHA 

PART I 
SUBJECT INDEX 

Accelerated Irri&ation Budit 
Programme 

Accelerated Irrigation Benefit Programme 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 82-83 

AJBP 

Accelerated Urban Water SlIpply 
Prosnmme 

Accelerated Urban Water Supply 
Programme 
(Deb. 18, Vol. XXIV. 15-12-2006) 
Co1.l59-60 

(Deb. 4, Vol. XXIII, 27-11-2006) Accelerated Water Supply Scheme in U.P. 
Col. 162-64 (Deb. 3, Vol. XXIII. 24-11-2006) 

Relaxation in Rules of Accelerated 
Irrigation Benefit Programme 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 176-n 

Accelerated Power DeYeIo,. ... aad 
Rero .... Programme 

Grants under APDRP 
(Deb. 13, Vol. XXIV. 01-12-2006) 
Col. 11041 

Releue of Funds under APDRP 
(Deb. I. Vol. XXUI, 01-12-2006) 
Col. 122-23 

Special Category Status to Rajasthan 
under APDRP 
(Deb. 3, Vol. XXllI, 24-)).2006) 
Col. 414·15 

Cot. 259-76 

Schemes for Sewage Disposal 
(Dcb. lB, Vol. XXIV, 15-12-2006) 
Col. 321-22 

Acddeat(s) 

Accidents in Coal Mines 
(Deb. I, Vol. XXIII. 22-11-2006) 
CoI.20I,247~ 

Compensation to Victims of Road 
Accidents 
(Deb. 10, Vol. XXIII, 0S-12-2006) 
Col. 190 

Fire at Salarjung Museum 
(Deb. 2, Vol. XXIII, 23-11-2006) 
CoL 90-91 
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Involvement of DTC 8uses in Accidents Amendment in Representation of People 
(Deb. IS, Vol. XXIV. 12-12·2006) Act 
Col. 374-75 (Deb. 18, Vol. XXIV, 15-12·2006) 

Need to set up a Trauma Centre at 8ehror Col. 304 
(Alwar). Rajasthan with a view to Amendment in S81 Act 
provide immediate medical relief to (Deb. 3, Vol. XXIII. 24-11.2006) 
victims ofroad accidents (MUR 377) i Col. 341 
(Deb. 4. Vol. XXlll. 27·11·2006) I . 
Col. 300

1 
I. Amendment of Prevention OfConuptlOll. 

Overloaded Trucks Act 
(Deb. I, Vol. XXIII. 22·11-2006) i (Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 463-66 ! Col. 498-99 

Road Accidents due to Stray Cattle ! Amendment of RTI Act 
(Deb. 20, Vol. XXIV. 19.12.2006): (Deb. 16. Vol. XXIV. 13·12-2006) 
Col. 256 ! Col. 243-44 

Situation arising out of the accident at : Amendment ofSE81 Act 
8~dih Col!ie,?, ofBCC~ in Western. (Deb. 13. Vol. XXIV. 08.12-2006) 
Jhanaresultmg In loss ofhves of about ; Col. 143 
50 workers and steps taken by the : 
Government in this regard (CA) Amendments in FlIClories Act. 1941 
(Deb. I •• Vol. XXIV, 15-12.2006): (Deb. 4. Vol. XXIII. 27.11.2()061 
Col. 434-44 Col. 73.74 ' , 

Train and bus mishaps and I8ridminc blast ; Amendments in I. T Act 
(Deb. 9, Vol. XXIII. 04·12-2006) I (Deb. I, Vol. XXIII. 22.11-2006) 
Col. I i Col. 49-51 

Ad(1) I Assistance for Implementalon orRTI Act 
AFSPAct i (Deb. 16. Vol. XXIV. 13-12-200(» 

(Deb. 10. Vol. XXIII, 05-12.2006): Col. 206 
Col. 117 ! Auamenting Transparency throop RTI 

Amendment in Act of'SATI' i Act 
(Deb. IS, Vol. XXIV, 12-12-2006)! (Deb. II. Vol. XXIV. 06-12-2006) 
Col. 194 , Cot.27. 

Amendment in FCRA I" Central Silk Board Act, 2006 
~~bio~~~oJ. XXIII, 21-11-2006) I (Deb. 20, Vol. XXIV, 19-12-2006) 

i Col. 114-16 
Amendment in PCRAa, 1995 InC! SC and I 

ST(POA)Act, 1919 ; ChanaeorName 
(Deb. 17, Vol. XXIV, 14-12-2006) \ (Deb. 20, Vol. XXIV •• 9-12-2006) 
Col.l37 I Co1.317 

f 

AnlendmeI!t in PWD Act. 1995 ! CJennce ofShippina T,. PniCtimAa 
(Deb. 7. Vol. XXIII, 30-11-20(6)! (Deb. I, Vol. XXIII. 22-11-2006) 
Col. 245 ! Col. 155 
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Coal Mines Act I National Seed Act, 2004 
(Deb. 16, Vol. XXIV, 13-12-2006) \ (Deb. 19, Vol. XXIV. 11-12-2006) 
Col. 169-70 : Col. 402 

Cost of Implementing RTI Act, 2005 
(Deb. 6. Vol. XXIII. 29-11-2006) 
Col. IS I 

Coverap ofStarwtion DeatttAreas under . 
NREGA 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 405 

Domestic Violence Act 
(Deb. IS, Vol. XXIV, 12-12-2006) , 
Col. 155-56 

Electricity Act, 2003 

Need to implement the Right to 
Information Act as per envisaged 
guidelines (MUR 377) 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. S 10-11 

Need to reconsider the imposition of 
Income Tax on Profits earned by 
Cooperative Banks and review 
proposed amendment in the Banking 
Regulating Act (MUR 377) 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col.21S (Deb. 3. Vol. XXIII. 2~-11-2006) 

Col. 44 ..... 9 ! Need to repeal the Armed Forces Special 
FERACua ! Power Act, 1958 in North Eastern 

(Deb. 3, Vol. XXIII. 24-11-2006) 1 States and Jammu and Kashmir 
Col. 39J.400 i (MUR 377) 

F'.--I . 1 (Deb. 2, Vol. XXIII, 23-11-2006) 
- Posidon of the Country 'Col. 330-31 

(Deb. II, Vol. XXIV, 1S-12-2006) I 
Col. 216 ! Organisations Exempted from RTI Act 

H:......... ,I (Deb. II. Vol. XXIV, 06-12-2006) 
_~Act.19SS ,Col 119-21 
(Deb. 13. Vol. XXIV, 01-12-2006) I . 
Col. 272 i Pre-Natal Diagnostic Techniques 

I I~' f r " (Deb. 6, Vol. XXIII. 29-11-2006) 
mpl'A ...... btlOft 0 RTI Act Col. 149 

(Deb. I. Vol. XXIII. 22-11-2006) I 
Col. 449 II Providina Information by UPSC under 
(Deb. 6, Vol. XXIII. 29-1\-2006) R1IAct 
Col. 57-51 I (Deb. 6, Vol. XXIII, 29-11-2006) 

, Col. 99 
Jnclusion of Electronic Media in Working ! 

JoumaJist Act ! Revenue through FERA and MRTP Acts 
(Deb. 14. Vol. XXIV. 11-12.2006) I (Deb. I. Vol. XXIII, 01-12-2006) 
Col. 111-12 I Col. 163-64 

lAnd Acquisition by Foreip Nationals ,Review of Electricity Act, 2003 
(Deb. 11. Vol. XXIV. 15-12-2006) I (Deb. 13. Vol. XXIV. 01-12-2006) 
Col. 271 I Col. 111-13 

MSMED Act, 2006 ! SClST (POA) Act, 19.9 
(Deb. 5. Vol. XXIII. 28-11-2006) I (Deb. 10. Vol. XXIII, 05-12-2006) 
Col. 90-92 I Co1.21!7-j1G 
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Violation ofFCA 1980 : Study on Structural Changes on DDA 
(Deb. 14. Vol. XXIV. 11-12-2006); Functioning , 
Co1.221-32 (Deb. 8. Vol. XXIIl. 01-12-2006) 

Violation of Official Language Act 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 31-42 

Adarsb Misra Committee 
Report of Adarsh Misra C6mminee 

(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 428-29 

Adilya Solar Shops 

Opening of Aditya Solar Shops 
(Deb. 3. Vol. XXIII. 24-\1-2006) 
Col. 245-47 

Adjoummcnt Mofioa(s) 

Col. 230-31 

Administrative Reforms Commission 

Report of Administrative Reforms 
Commission 
(Deb. 6. Vol. XXIII, 29-11-2006) 
Col. 211-12 

Adulleration 
Adulteration of Petrol and Diesel 

(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 14·17 

Marker System 10 Check Adulteration 
(Deb. 2. Vol. XXIlI, 23-11-2006) 
Col. 64-66 

Government's failure to maintain internal Advcrtisemcnt(s) 
security and in particular to deaJ with . ... AID R-'- ak 
.. f' . I AdvertISement Irom '" ... "t 
aiarmmggrowtho terronstmenacem! (Deb. 19. Vol. XXIV, 1&-12-2006) 
the country (A.M.) i C 1 199 
(Deb. 6. Vol. XXIII. 29-11-2006) i o. 
Col. 348-51,380-492 I Advertisement Rate 

,. (Deb. 19, Vol. XXIV. 18-12-2006) 
Administrative Reforms Col. 118-27 

Cadre Review of Central Health Service I Advertisements by PSUs 
(Deb. 6, Vol. XXIII. 29·11-2006) I (Deb. 14. Vol. X"IV. 11-12-2006) 
Col. 265-66 I Col. 10-12 

Proposal for Restructuring of ECl ! Advertisements Misleading Consumers 
(Deb. I, Vol. XXIII, 22-11-2006)! (Deb. 14. Vol. XXIV. 11-12-2006) 
Col. 421 Col. 14 

Public Services Bill I Comprehensive Law to Impose on 
(Deb. ) 1, Vol. XXIV, 06·12-2006) j' Exaggeration Advertisements 
Col. 222-23 (Deb. 14, Vol. XXIV. 11-12.2006) 

Review of Armed ForteS Headquarters I Col. 216-17 
Cadre i Discrimination in Advertisement 
(Deb. 7, Vol. XXIlI, .30.11-2006)! (Deb. 19. 1101. XXIV. 18-12-2006) 
Col. 141 . I' Col. 131-.:_ 

Second ACP to Employees Expenditure on Advertisement 
(Deb. I, Vol. XXIII. 22.11-2006) 1 (Deb. 19, Vol. XXIV, 18.12-2006) 
Col. 4.36 i Co1..381-14 

! 
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Fix Policy to Advertisement I Agriculture 
(Deb. 9, Vol. XXIII. 04-12-2oo6)! AEZforMedicinalandAromaticPlants 
Col. 199-201 r (Deb. 9, Vol. XXIII, ()4-12-2006) 

Misleading Advertisements by Builders 1 Col. 122-24 
(Deb. 18. Vol. XXIV, 15-12-2006) Agreement with America 
Col. 329-30 (Deb. 20. Vol. XXIV, 19-12-2006) 

New Advertisement Policy of Railways 
(Deb. 7. Vol. XXIII. 30-11-20(6) 
Col. 146 

Col. 180 

Agreement with Moumbique on 
Agriculture 
(Deb. 19, Vol. XXIV. 18-12-2006) 

Revenue from Advertisements Col. 347-48 
(Deb. 17, Vol. XXIV. 14-12-2006) ; Agri-GrowthCentres 
Col. 147-48 (Deb. 9, Vol. XXIII. 04·12·2006) 

Status of Advertising Court to ASCI . 
(Deb. 9, Vol. XXIII, 04-12-20(6) : 
Col. 103-05 

Col. 106 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 206-09 

d i Agricultural Debt Relief Commission 
Violation of Programme an: (Deb. 9. Vol. xxur. 04-12-2006) 

Advertisement Codes , Col. 12 J .22 
(Deb. 4, Vol. XXIII. 27-11·2006.) : . I I , Agncu tura Export 
Col. 59-62 ! (Deb. 20. Vol. XXIV, 19-12-2006) 

Col. 179 , 
i\greements with Afghanistan : Agricultural Export Zones 

(Deb. 16, Vol. XXIV, 13-12-2006); (Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 501-02 Col. 265·74 

Alleged Threat to Indians in Afghanistan 
(Deb. I. Vol. XXIII, 22-U·2006) 
Col. 197·98 

Agricultural Growth Target 
(Deb. 4. Vol. XXIII. 27·11-2006) 
Col. 215-16 

; Agricultural Production affected due to 
Assistance to Afghanistan in Power Drought and Floods 

Projects (Deb. 4, Vol. XXIII, 27-11-2006) 
(Deb. 3. Vol. XXIII. 24-11·2006) Col. 25-39 
Col. 418-19 Agriculture Coordination Committee 

Guidelines fOf Safety of Indians Abroad 
(Deb. I. Vol. XXIIl, 22-11-2006) 
Col. 196-97 

Afrita 

Trade with African Countries 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 295 % 

(Deb. 14, Vol. XXIV. 11-12·2006) 
Col. 219-20 

Agriculture Meteorological Services 
(Deb. 13. Vol. XXIV. 08-12-2006) 
Col. 99·101 

Agriculture Scientists Workshops 
(Deb. fl, Vol. XXIll. 04·12-2006) 
Col. 367-70 
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. S . I Funds for Agricultura' and Dairy 
Agnculture umnul . I I 

(Deb. 9, Vol. XXIII, 04-12-2006) i ~;~.o::ne:1. XXIII. 27-11-2006) 

Col. 248 I Col. 275 . 

Agriculture Testing Laboratories ! GOP Share in Agriculture 

(Deb. 19, Vol. XXIV, 18-12-2006) i (Deb. 9, Vol. XXIIl, 04-12-2006) 

Col. 178-14 i Col. 231-33 

Alkaline Soil I Gin er Cultivation 
(Deb. 19. Vol. XXIV, 18-12-2006) I (teb. 19, Vol. XXIV, 18-12-2006) 

Col. 4S-4& ! Col. 16S-70 

Area Under Wheal Cultivation i GM Crops 

(Deb. 14, Vol. XXIV. 11-12-2006) 1 (Deb. 9. Vol. XXIII. 04-12-2006) 

Col. 218-19 Col. 21&-19 

Cash Crops Sector in Kerala 
(Deb. 5, Vol. XXIII. 28-11-2006) 
Col. 120 

Cultivation of ~ 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 102-03 

Gross Agricultural Production 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 114-1 S 

High Yieldin, Varidies of Seeds 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 271-14 

Danger from Locusts Hybrid Paddy Crops 
(Deb. 4, Vol. XXIII, 27-11-2006) (Deb. 19, Vol. XXIV. 11-12-2006) 

Col. 233 Col. 311-89 

Decline in Capital Formation in 
Agriculture Sector 
(Deb. n, Vol. XXIV, 01-12-2006) 
Col. 134 

Decline in Cultivable Area 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 15-22 

Import of Agricultural Produce 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col. 24·30 

Improvement in Agri-Economy 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 185-86 

Improvement ofSpec;iaJity Com 
Employment in Cashew Sector (Deb. 4, Vol. XXIII, 21-1 1-2006) 

(Deb. 4, Vol. XXIII, 27·11-2006) i Col. 277 

Col. 223 . Increase in Agri Exports 

Employment Rate in Agriculture Sector (Deb. 9, Vol. XXIII, 04-12-2006) 

(Deb. 19. Vol. XXIV. 18-12-2006) Col. lSI-56 
Col. 188-19 

Export of Agricultural Products 
(Deb. S, Vol. XXIII, 28-11-2006) 
Col. 117-18 

Indo-EU Trading and Investment 
Promotion Programme 
(Deb. 19, Vol. XXIV. 11-12-2006) 
Col. 347 

Forward Trading in A&riculture Products Imegrated National CUb Crops Plan 

(Deb. 19, Vol. XXIV, U·12·2(06) (Deb. 19, Vol. XXIV. 11-12-2006) 

Col. 52-60 Col. 177-7' 
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IT on Agro-related Income 
(Deb. I, Vol. XXIII. 01-12-2006) 
Col. 232 

Jbum Cultivation 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 199·201 

Loan to Agriculture Sector 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 245-46 

Loan to Farmers at Concessiona\ Rates 
(Deb. 3, Vol. XXIII, 24-11-2006) 

Per Capita Consumption of Agricultural 
Products 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 256-57 

Post Harvest Loss 
(Deb. 19. Vol. XXIV, 18-12-2006) 
Col. 69-70 

Price of Copra 
(Deb. 14, Vol. XXIV. ~ 1-12-2006) 
Col. 116-17 

Col. 292-94 Problems Affecting Cash Crops 
•. (Deb. 4, Vol. XXlII, 27-11-2006) 

loans for Restructuring ofCo-Operati\'e Col. 106 
Banks 
(Deb. I. Vol. XXIII, 01-12-2006) 
Col. 31-31 

Loans to Agricultural and SSI Sectors 
(Deb. 8, Vol. XXIII. 01-12-2006) 
Col. 218-19 

Location wise details of EPls. SEls, 

Production of Paddy 
(Deb. 14. Vol. XXIV, 11-12-2006) 
Col. 9-10 

Productivity of Wheat 
(Deb. 19. Vol. XXIV, 18-12-2006) 
Col. 234-35 

FTls and Agro Export lanes , Promotion of Agriculture in Hilly Areas 
(Deb. 5, Vol. XXIII. 28-11-2006) (Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 259-60 Col. 116-21 

Loss of Agricultural Crops ; Promotion of Organic Farming 
(Deb. 4, Vol. XXIII, 27-11-2006)' (Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 236 Col. 206-07 

Marker for Agro-Producrs 
(Deb. 9, Vol. XXIII, 04·12-2006) 
Col. 344-46 

Rand D Projects 
(Deb. 18. Vol. XXIV. 15-12-2006) 
Col. 73-76 

Mechanism for Agricultural Produce 
(Deb. 14. Vol. XXIV. 11.12.2006) : RawCashew .., 
Col. 153.54 (Deb. 10. Vol. XXIII. 05·12-.. 006) 

. : Col. 393·94 
Memorandum of Understanding WIth i 

China : Replanting of Coffee 
(Oeb. 14, Vol. XXIV. 11-12·2006): (Deb. 20, Vol. XXIV, 19-1~·2006) 

Cl11. 269· 7':! ' Col. 76 

MSP for Crops : Rice Prodllction 
(Deb. 4, Vol. XXIII. 27-11-2006): (Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 57-59 ' Col. 194·200 

MSP on Unit Cost : Schemes for Agriculture Sector 
(Deb. 19. Vol XXIV. 18·12-2006): (Deb. 9. Vol. XXIII. 04-12-2006) 
Col Jill} Col. 357 
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Second Green Revolution f A,ro and Ruralladustry(.) 
(Deb. 14, Vol. XXIV, 11-12-2006) ! Agro and Rurallndustria 
Col. 21-29 I (Deb. 15, Vol. XXIV, 12.12-2006) 

Setting up of Bio-Agent Laboratory j Col.301-1S 
(Deb. 4, Vol. XXIII, 27- J 1-2006) ! Allocation to Chhattisgarh 
Col. 203-05 1 (Deb. S, Vol. XXIII, 2.-11.2006) 

Share of Agriculture in Planned Growth i Col. 224-,25 
(Deb. 19, Vol. XXIV, 18-12-2006) i C fP kag' 
C I 17314 j oslo ac In, 

o. - t (Deb. 14, Vol. XXIV, 11-12-2006) 
Special Agricultural Produce Scheme 1 Col. 114-85 

(Deb. 19, Vol. XXIV, 18-12-2006) I 
Col. 92-93 ! Export of Agro-products 

. fi K I i (Deb. IS, Vol. XXIV, 12-12-2006) Special Package or era a ! 

(Deb. 9, Vol. XXIII. 04-12-2006)! Col. 13 ..... 2 
Col. 112-73 ! Funds for Agro and Rurallndustrics 

Special Package for Wheat Output ! (Deb. 20, Vol. XXIV. 19-12-2006) 
(Deb. 19, Vol. XXIV, 1'-12-2006) i Col. 303·10 
Col. 253-54 i Need to establish c:oaon based industries 

Standardization of Agricultural! in Marathwada region ofMaharashtra 
I Commodities . (MUR 3n) 

(Deb. 19, Vol. XXIV, 18-12-2006) I (Deb. 9, Vol. XXIIl, 04.12-2006) 
Col. 135-36 I Col. 404 

Subsidy for Growing Betel . Production of Aaro and Rurallndultries 
(Deb. 9. Vol. XXIII. 04-12-2006) . (Deb. 10, Vol. XXIII. 05-12.2006) 
Col. 91 Col. 25~ 

Subsidy to Agriculture Sector I . f and R 'Industi 
(Deb. 19, Vol. XXIV. 18-12-2006) . P~mOlton 0 Alro un! ItS 
Col. ISS-57 ; In RaJaslhan 

. (Deb. S. Vol. XXIIJ. 21-11-2006) 
Tapping of Agricuhural POIential Col 310-12 

(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 140-4 J Promotion of Aero and Rutaf 1nd'usV)' 

Terminal Markets 
(Deb. 4, Vol. XXIII. 27-11-2006) : 

(Deb. 10. Vol. xxm. O~·12·2006) 
Col. 230-)2 

Col. 49-50 ! Relail Outlets for AltO Products .. 
Terminator Seeds . SUIlion, 

(Deb. 9, Vol. XXIII. 04-12-2006)· (Deb. 2, VoI.XXlIl. 23.11.20(6) 
Col. 114-15 Col. 122··23 

Transgenic Researclt ; Sening IIp of Agro and Rent Industries 
(Deb. 9, Vol. XXllI. 04-12-2006) (Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 346-48 Col. 135.S0 

Utilisation of AgriculluraJ Land Setting up of Vii. Inclustriel 
(Deb. 19, Vol. XXIV, 18-12-20(6) (Deb. 20. Vol. XXIV. 19.12 .. 2(06) 
Col. 40-44 Col. 229.31 



SUBJECT INDEX 9 

AidI.IldC ...... 
Monitorina Mechalrism for Grants 

(Deb. S, Vol. XXIII. 21-11-2006) 
Col. 371-&0 

Air Aeeidellt(l) 
Expansion Plan of A IlIA 

Incident of~ in I)nM.ldcSkill 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. l~o-51 

Incidents crf'Theft 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 266 

(Deb: 2, Vol. XXIII, 23-11-2006) InvestiptionsagainitPriftleAirIinea 
Col. 233 (Deb. II, Vol. XXIV, 15-12--2006). 

Accidents of Civilian Planes Col. 214 
(Deb. 1. Vol. XXIII, 30-1t-2(06) I...eesmgofAircraftbyPriwteAirIinel 
Col. 244-45 (Deb. 12, Vol. XXIV, 07-12-2006) 

Adherence to Time Schedule by Private Col. 146-47 
Airlines 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 106 

Agreement with ASEAN Airlines 

Market Share of Public and Private 
Airlines 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 117-11 

(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 89-90 OTP of Pri\'8te Airlines 

Aircraft Accidents 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 1()"12 

Alleged Misbehaviour with Indians 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 141-42 

Bird Hit Incidents 
(Deb. 7, Vol. XXIJI, 30-11-2(06) 
Col. 148 

Competition of IA with Private Airlines 
(Deb. 7, Vol. XXIII. 30-11·2006) 
Col. 161 

Complaints agaiMt Airlines 
(Deb. 18. Vol. XXIV. IS-12-2006) 
Col. 27643 

Crash ofMiG·29 
(Deb. 17, Vol. XXIV, 14.12-2(06) 
Col. 160·61 

Curb on Expansion or Airfines 
(Oeb. 2. Vtll. XXIII. 23-11-2006) 
Col. III 

Flight Schedules of Domestic AirliMs 
(Deb. 7, Vol. XXIII. 30-11·2006) 
Col. 71 

(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. liS 

Outsourcing of Services by AmiMs 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 253 

Permission to Private Airlines 
(Deb. 12, Vol. XXIV, 01-12-~006) 
Col. 56-57 

Plane Crash at Nainisaini Airpon 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 54 

Private Airlines 
(Deb. 7, Vol XXIII. 30-11-2006) 
Col. 34 

Relaxalion in Norms to Private Airlines 
(Deb. 12, Vol. XXIV, 07-12-20(6) 
Col. 249-SO 

Separate Airline for NE Region 
(Deb. 2, Vol. XXIII, 23-11-20(6) 
Col. 160 

Special in-flight Meals in Airlines 
(Deb. 7. Vol. XXUl, 30-11-2006) 
Col. 311-12 
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AirA.~ 

Air Ambulance Services 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 303-04 

Air Foree 

Compensation to passengers 
(Deb. 17, Vol. XXIV. 14- I 2-20(6) 
Col. 144 

EamingofAl 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 151 

Absorption ofAlF Pilots mAir India 
(Deb. 17. Vol. XXIV. 14-12-2006) Forei," ViSits 
Col. 192 (Deb. 17. Vol. XXIV, 14-12-2006) 

Acquisition of Business Jets Col. 194 
(Deb. 12, Vol. XXIV, 07-12-2006) Improvement in Services of Air India 
Col. 73-74 . (Deb. 17. Vol. XXIV. 14-12-2006) 

Procurement of G-ultra Modem Human Col. 116 
Centrifuge Simulators Ij,ntemalional Air Services of Air India 
(Deb. 17, Vol. XXIV, 14-12-2006), (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 141-49 i Col. 170-71 

Shonage of Light Fighter Planes I JV Operations of fA and AI 
~.bil~7, Vol. XXIV, 14-12-2006) 1· (Deb. 17, Vol. XXIV, 14-12-2006) 

Col. 119 
Shortage of Pilots 

(Deb. 12. Vol. XXIV, 07-12-20(6) Loan for Planes by AI 
Col. 253-54 (Deb. 2, Vol. XXIII, 23-11-2006) 

Study on MiG·29 
Col. 254·55 

(Deb. 12, Vol. XXIV, 07-12-2006) Merger of Air India and Alliance Air 
Col. 217-11 (Deb. 17, Vol. XXIV. 14·12-2006) 

Utilisation ofMIG-21 Bisons Col. 179 

(Deb. 12, Vol. XXIV, 07-12-2006) Merger of Air India and Indian Airlinn 
Col. 19-90 (Deb. 2, Vol. XXIII, 23-11-2006) 

AirRoslnIes 
Training Institutes of Air Hostesses 

(Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 91-99 

Air ladia 
Absorption of AIF Pilots in Air India 

(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 192 

Bird Hit flight of Air India 
(Deb. 12. Vol. XXIV, 07·12-2006) 
Col. 308-09 

Cancellation of Flights of Air India 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 288·89 

Col. 20-21 

MRO facilities for AI and IA 
(Deb. 12. Vol. XXIV, 07-12-20(6) 
Col. 224·25 

Passengerl Terminals for Air India at 
Metro Airpons 
(Deb. 17, Vol. XXIV. 14·12-2006) 
Col. 150 

ProtitlLoss of Public Airlines 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 209-10 

Technical Snaa in Old Plane of Air India 
(Deb. 12, Vol, XXIV. 07-12-2006) 
Col. 296-97 
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Wap Re¥iIioft ill Air India lnaease in FlishCs 
(Dcb. 17. Vol. XXIV. 1"'12-2006) (Deb. 7, Vol. XXIII. 30-11-2006) 
Col." Co1.312-13 

Air SemcI(.) 
Air Service tiom PaUe Airport 

(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 74-7$ 

Air Services between Ibdia and Japan 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 1&4-15 

Air Services for Bilupur CbakrabIwa 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 142 .... 3 

International Air Services of Air India 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 170-71 

International Flights from Smaller 
Airports 
(Deb. 7, Vol. XXIII, 30-1 1-2006) 
Col. 41-42 

Introduction of Air Services 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 244-4S 

Air Setvica &om Delhi to Hill Stations New Air Services 
(Deb. 7, Vol. XXIII, 30-11-2006) (Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 212-13 i Col. 104 

Air Services from Sunt Airport I Operation of Small Aircraft to Hilly 
(Deb. 12. Vol. XXIV, 07-12-2006) I Regions 
Col. 321 i (Deb. 7. Vol. XXIII, 30-11-2006) 

Air Services to Delhi-Jaipur-Udaipur I Col. 147-41 
(Deb. 17, Vol. XXIV, 14-12-2006) I Resumption of Flight on Kathmandu-
Col. 169-70 ! Varanasi Sector 

AirServicestoKamataka ' (Deb. 2. Vol. XXIII. 23-11-2006) 
(Deb, 12. Vol. XXIV, 07-12-2006) Col. 30S-06 
Col. 321-22 ' Tax from Air Tickets 

CancellationofFligbtsofAirlndia 1 (Deb. 8, Vol. XXIII. 01-12-2006) 
(Deb. 7, Vol. XXIII, 30-11-2006) i Col. 99 
Col. 21'-19 UAE Flights from Chennai 

Detays in Fli,hts (Deb. 17, Vol. XXIV. 14-12-2006) 
(Deb. 12. Vol. XXIV. 07- 12-2006) Col. 113 
Cot. 4' .... 9 

Domestic and International Flights from 
Jabalpur 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 60-61 

Flight Schedules of Domestic Airlines 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 71 

IA Flights from Hyderabad 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 177-78 

AIn:raR{l) 

Acquisition of Business Jets 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 73-74 

Aircraft Maintenance Base 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Ctll. 21S 

CriteriaINonns for Hiring Aeroplanes 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 192-98 
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Ensines of AirI)us Aircraft I Air Service fiom Palia Airport . 
(Deb. 2. Vol. XXIII. 23-11-2006) (Deb. 7, Vol. Xxm, 30-11-2006) 
Col. IS3 Col. 74-7S 

F1ects for Expansion of Cargo Trade 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 314-15 

u.io& of Aircraft by Private Airlines 
(Deb. 12. Vot: XXIV, 07-12-2(06) 
Col. 146-47 

Air Services from Sural Airport 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 321 

Airport It Navi Mumbai 
(Deb. 2, Vol. XXIlI, 23-11-2006) 
Col. 136-37 

ManufacIuring ofMlG-20 Fighter Aircraft Airport It Osmanabad 
(Deb. 7, Vol. XXIII, 30-11-2006) I (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 142 Col. 162 

MlG-21 I Airpons in NE ~gion 
(Deb. 12, Vol. XXIV, 07-12-2006) I U I XXIII 23-11-2006) 
Col. 147-48 ! (Deb. 2, .,0. , 

ft Col. 163-64 
Non-Operational Aircra i . . 

(Deb. 2, Vol. XXIII, 23-11-2006) I Allottnent ofRetaIf Outlets It Aarports 
Col. 109 ! (Deb. 17, Vol. XXIV. 14-12-2006) 

Norms for Procuring Planes on Lease Col. 166 
(Deb. 12, Vol. XXIV, 07-12-2006) i Anti-Fog Systems ICAirports 

I 
Col. 177 1 (Deb. 17, Vol. XXIV. 14-12-2006) 

fWchasc ofMiG-21 1 Col. 6-12 
(Deb. 12, Vol. XXIV, 07-12-2006) I Appointment of Airport Regulalor 
Col: 171-13 I (Deb. 2, Vol. XXHI, 23-11-2006) 

Study on MiG-29 : Col. 138 
(Deb. 12, Vol. XXIV, 07-12-2006) i ATF at Non-Metro Airports 
Col. 217-)8 i (Deb. 2, Vol. XXIII. 23-11-2006) 

Utilisation ofMIG-21 Bison, I Col. 133-34 
(Deb. 12, Vol. XXIV, 07-12-2006) ! A .. f"" D.'--A' 

i vaatJOn acl lUes at r u .. ", Irport 
Col. 89-90 ! (Deb. 12. Vol. XXIV. 07-12-2006) 

AirUDe(I) i Col. 137-38 
Advanced Passenger Information System 1 Beautification of Airpons 

(Deb. S, Vol. XXIII, 28-11-2006): (Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 92-93 ! Col. 154.55 

Airport(.) 

Shifting of Jodhpur Airports 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 94 

Aerodrome at Jharsuguda I 

(Deb. 7, Vol. XXIII, 30-11-2006) : 
Col. 249 ' 

Casual Employees at Cochin Airport 
(Deb. 12. Vol. XXIV, 01-12-2006) 
Col. ISS 

Certificate of InCerftalional Standard '0 
Airports 
(Deb. 12. Vol. XXIV. 07-12-1(06) 
Col. 115-16 
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Civil Aviation Facilities at Deoghar 
Airport 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 153-54 

Duty Frees Shops at Airports 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 95 

Emigration Counters at (01 Airpons 
Clearance Time ofOoods at Airports (Deb. 5, Vol. XXIII. 28-11-2006) 

(Deb. 17. Vol. XXIV. 14-12-2006) Col. 3S()"SJ 
Col. 1 58-59 I Entry of Private Helicopter without 

Commercial Activities at Airports I Permission 
(Deb. 7. Vol. XXIlI. 30-11-2006) I (Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 284 II Col. 97 

Commission on setting up of New Airports I Expansion of Airports in Uttaranc:bal 
(Deb. 7. Vol. XXIII. 30-11-2006) I (Deb. 2. Vol. XXIII, 23-11-2006) 
Col. 144 I Col. .97-99 . . . 

Congestion at 101 Airport ExpansioAlMa.menance of Airstrips 
(Deb. 17. Vol. XXIV, 14-12-2006) (Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 123-24 Col. 221-22 

Construction of Airport in Moradabad Facilities for Public Representatives at 

~~.bi4~~OI. XXIII. 30-11-2006) I tD":.":7. Vol. X~IV, 14-12-2006) 
Col. 157 

Construction of Terminal at 
Thiruvananthapuram Airport 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 283 

Devanhally Airport 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 264-65 

Foreign Investment in Sensiti~ Sec:aors 
(Deb. 8, Vol. XXIIl, 01-12-2006) 
Col. 188-89 

Idle Airpon Activation Programme ia 
Southern Region 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 270-71 

Development ofMysore Airport ILS at JodhpurAirpon 
(Deb. 7. Vol. XXIII, 30-11-2006) (Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 152-53 Col. 182 

Development of Napa Airport Infrastructure at Non-Metro Airports 
(Deb. 7, Vol. XXIII. 10-11-2006)! (Deb. 2, Vol. XXIII. 21-lh2006) 
Col. 265-66 Col. 300-0 I 

Development of Unprofitable Airports 
(Deb. 2, Vol. XXIII. 21-11-2006) 
Col. 51-53 

Diesel.Jlun Commercial Vehicles at IGl 
Airport 
(Deb. 7. Vol. XXIlI, 30-11-2006) 
Col. 191 

, Draft on Security at Airport$ 
(Deb. 12, Vol. XXIV. 07-12-2006) I 
Col. 119 I 

Installation of Equipment at IGI Airport 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 104 

IIlSlalJation of ILS at AirpoJts 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 259-60 

International fliabtl frOID SmaUer 
Airports 
(Deb. 7. Vol. XXllI, 30-11-2006) 
Col. 41-42 . 
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International Terminal Complex at I' Plane Cruh III Nainisaini Airport 
AbmedabadAirport (Deb. 17, Vol. XXIV. 14-12-2006) 
(Deb. 7, Vol. XXIII. 30-11-2006) I Cots4 
Col. 13S-36 i Protocol Entry Passes to Lelitimate 

Jarnshedpur Airport I OffICials 
(Deb. 12, Vol. XXIV, 07-12-2006) I' (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 116-17 Col. 100-0) 

Kannur Airport I Rajkot Airport 
(Deb. 12, Vol. XXIV, 07-12-2006) I (Deb. 7. Vol. XXlII, 30-11-2006) 
Col. 233 I Col. ISS 

Khajuraho Airport ,Recommend.tion of Investment 
(Deb. 2. Vol. XXIII, 23-1)-2006) I CommisslononAirports 
COU06 (Deb. 2, Vol. XXIII. 23-11-2006) 

Madtni A' Col. 216-17 

(Deb. 1001. XXIV, '4-12-2006) RenamiAa ofJodJlpur Airport 
Col. &.79 I (Deb. 12. Vol. XXIV. 07-12-2006) 

........ _. . fN--". Col. 1 34·3S 
muuallisatlOll a UIMWIetro Aitports I 

(Deb. 12. Vol. XXIV, 07-12-2006) I Revival ofCIoted Airports 
COU8-4' 1 (Deb. 2. Vo" XXIII, 23-11-2006) 

I Col. 19-20 
Need to Exclude the Residential Area in j. • 

the Proposed ExpanSion of i Scan."", ofBaaaae at Airports 
GandhinaprAirport(MUR 377) i (Deb. 7, Vol. XXIII. 30-11-2006) 
(Deb. 10, Vol. XXIII. OS-12-2006) i Col.214-IS 
Col. 471 I Security at Airports 

Need to provide night landq r.cilities l (Deb. 7. Vol. XXIII. 30-11-2006) 
for aircrafts at Jabalpur. M.t-hya I Col. 9S-96 
Pradesh (MUR 377) Security of Airports 
(Deb. 11, Vol. XXIV. 06-12-2006) (Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 314-15 Col. 156 i 

New Airports 1 ScUina up of Aerodrome III KanyakUlMri 
(Deb. 2. Vol. XXIII. 23-11-2006) i (Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 101-09· i Col. 140-41 

Nisht Landing Facilities at Aitporls I Setting up of Independent tnvestiplion 
(Deb. 2. Vol. XXIII, 23-11-2006)! Apncy 
Col. 71-79 I (Deb. " Vol. XXIII, 30-11-2006) 

P T' Col. 113 
assengers .ermlnals for Air India at 

Metro Airports Take Off _d Landini of Plu~. 
(Deb. 17, Vol. XXIV, 14-12.2006) SimullaAea .. tyoaAinIripI 
Col. ISO I (Deb. 12. Vol. XXIV, 07-J2.2006) 

PathlnkOlAirport I Col. 116 
(Deb. 2. Vol. XXIII. 23-11-2006) I TU~IOBuildenofNewAit'potu 
Col. 1S3.S4 i (Deb. I, Vol. XXIII. 01-12-2086) 

I Col. 19-90 
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Training to Pilots about CAT-lJIILS I Aka.Ia" •• 1 

~~.bi8;:I~OI. XXIII. 23-11-2006) Advertisement fiomAIR. Rohtak 
(Deb. 19, Vol. XXIV, 11-12-2(06) 

Upgradation of Airports in Chhanisgarh Col. 199 
and 8ihar I 
(Deb. 17. Vol. XXIV. 14.12-2006) Computerisation ofAkashvani Kendras 
Col. 171·72 II (Deb. 14, Vol. XXIV, 11-12-2006) 

Upgradation of Chennai and Kolkata I Col. 236 
Airports I Improvement in DDI AIR 
(Deb. 12. Vol. XXIV, 07.12.2006); (Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 133 1 Col. 63-64 

Upgradation of Delhi and Mumbai I Losses in Akashvani 

t~~n;, Vol. XXIII, 30-11-2096)! g>~b~2~' Vol. XXIV, 11-12-2006) 
Col. 86-87 I a . 

Upgradation of Hubli Airport I Low Frequency Transmitter at Solapur 
(Deb. 7, Vol. XXIII, 30-11-2006) (Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 144-45 Col. 255 

Upgradation of Patna and Gaya Airports ! News Readers 
(Deb. 2, Vol. XXIII, 23-11-2006) I (Deb. 19, Vol. XXIV, 11-12-2(06) 
Col. 220 Col. 400 

Upgradation of Runways at Dibrugarh and Revenue Generation by DOl AIR 
Margherita Ledo Airports (Deb. 4, Vol. XXIII. 27-11-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006) I Col. 44-4S 
Col. 227 I 

. Sale ofCDIOVD through Post 
Waiver of Rent for USing Hanger 

(Deb. 2. Vol. XXIII, 23-11-2006) I (Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 180-81 Col. 258-59 

• Sourashrra Channel 
Airports Autbority oUad" (Deb. 19, Vol. XXIV, 18-12-2006) 
Air Services from Delhi to Hill Stations. Col. 218 

(Deb. 7, Vol. XXIlI, 30-11-2006) I 
Col. 282-83 Theft ofTapes 

8· d H' I id I (Deb. 19, Vol. XXIV, 11-12=2006) 
Ir It nc ents I 
(Deb. 7, Vol. XXIII, 30-11-2006) Col. 401-02 
Col. 148 Altobol 

Idle Airport Activation Programme in i .Serving of Liquor in Trains 

Southern R~ilonXXIV 07.12-2006) I (Deb. 12, Vol. XXIV. 07-12-2006) 
(Deb. 12, vO., 1 C I 276-77 
Co1.270.71 I o. 

Waiver of Rent for Using Hanger I Violation ofNonns 
(Deb. 2. Vol. XXIII. 23-11-2006) / (Deb. 19, Vol. XXIV, 1I·12~2006) 
Col. 180-81 I Col. 117 
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All ladl. CO.Dcli ror Tecll.iul A.busadon 
Ed ..... 

AlCTENorms 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 231-32 

All ..... IMtihde or Medial SdeIKCl 
Alleged Death of Patient in AIlMS 

(Deb. I.-Vol. XXIII, 22-11-2006) 
Col. 342 

Dengue Cues in AllMS 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 273-74 

Dilcrimilllltion ofTribiaJ Students 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 109-10 

Free TreaImCIIt in AlIMS 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 30 

Fund Collection by AUMS 

Appointment of Higb Commissioners! 
Ambassadors 
(Deb. 6, Vol. XX III , 29-11-2006) 
Col. 279-'1 

A ..... aDd NIe.bar ........ 

Conversion of Forest into Revenue Land 
(Deb. 14, Vol. XXIV. 11-12-2006) 
Col. 274-7S 

Employment Assistance to Youth 
(Deb. 14. Vol. XXIV, 11-12-2006) 
Col. 220 

Need to provide subsidized ration to the 
farmers of Andaman and N ic:obar 
Islands throuJb Public Distribution 
System(MUR 3n) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 495 

(Deb. 6, Vol. XXJlI, 29-11-2006) A ..... n Pnded 
Col: J 12 I Aaro and Rural Industries in A.P. 

Need to Establish Super Speciality, (Deb. 5, Vol. XXIII, 21-11-2006) 
HospiIaI in NIIJIUf on the paaem of ! Col. 99.100 
AUMS (NUB. 377) l' (Deb. 9, Vol. XXIII, 04-12-2006) Ambulances on NHs in Andhra Pradesh 
Col 3" I (Deb. II, Vol. XXIV. 06-12-2006) 

I Col. 112-13 
Notices to AlIMS DocuJrs 

(Deb. 16. Vol. XXIV, 13-12-2006) Barrier Free Environment for Disabled 
Col. 170-71 Porsons 

D __ fCommittee F .. f (Deb. 7, Vol. XXIII. 30-11-2006) 
~ 0 on WICIIOnIRJ 0 Col 96 

AIIMS I • 

(Deb. ), Vol. XXIIJ, 22-11-2006) I Central Assistance for Jnter.s..e tto.ds 
Col 219 (Deb. I, Vol. XXIII, 22.Jl·2",) 

&ewaupia& AIItttS Col. ~S6 
(Deb, 6. Vol. XXlII. 29.11-2006) C&oeed Textile Milb iIIA.P. 
CoL )S3 (Deb. S, Vol. XXIII, 21.11-2006) 

•••• ce AIr Col. 149·54 

Merpr ef Air Iadia .... Am.ce Air 
(DeIJ. 17. Vol. XXIV, •• -12·2006) 
Col. 119 

CombatiDa Hepatida 
(Deb. I, Vol. XXnt. 22-11-2006) 
Col. 231·39 
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Construction of Rai I Overbridges in i NABARD Assistance to Andhra Pradesh 
Andbra Pradesh j (Deb. 8, Vol. XXIII, 01-12-2006) 
(Deb. 2, Vol. XXIII, 23-11-2006) I Col. 219 
Col. 183 I Need to bring Fab Policy to establish Fab 

Credit to Self Help Groups City at Hyderabad, Andhra Pradesh 
(Deb. I, Vol. XXIII, 01-12-2006) (MUR 377) 
Col. 203-04 (Deb. I S, Vol. XXIV, 12-12-2006) 

Development oflnland Waterways 'I· Col. 441 
(Deb. I, Vol. XXIII, 22-11-2006) Necdtocleanhependingrailwayprojects 
Col. 200-01 i in Andhra Pradesh (MUR 377) 

Establishment of Firing RangeinA.P. I (Deb. 20, Vol. XXIV, 19-12-2006) 
(Deb. J 7, Vol. XXIV, 14-12-2006) I Col. 436 
Col. 101~2 . ! Need to implement the Urban 

Fire at Salarjung MURum i Development Schemes to augment 
(Deb. 2, Vol. XXIII, 23-11-2006) I civic amenities in Hyderabad. Andhra 
Col. 90-91 I Pradesh (MUR 377) 

(Deb. 19, Vol. XXIV, 18-12-2006) 
FM Channels in Andhra Pradesh ,Col. 504 

(Deb. 9, VDI. XXIII, 04-12-2006) I 
Col. 93-94 I Need to introduce Metro Rail Services in I Hyderabad (MUR 377) 

Forest Development Agency Projects in i (Deb. II, Vol. XXIV. 06- I 2-2006) 
Andhra Pradesh i Col. 3 I 3 
(Deb. 4. Vol. XXIII, 27-11-2006) I 
Col. 106~7 i Need to look into the health related 

. .. I problems being faced by people living 
Funds for Cooperative SOCieties . I in rural areas of Srikakulam district. 

(Deb. 9, Vol. XXIII, 04-12-2006, I Andhra Pradesh (MUR 377) 
Col. 35. (Deb. 9, Vol. XXIII. 04-12-2006) 

Information Technology Centre at I Col. 40S~ 
Hyderabad N-.I ide . . d (Deb. 17, Vol. XXIV, 14.12-2006) I ___ .to prov more mce.nuves an a 
Col. 205 I suitable package for setting up a Fab 

I City in Andhra Pradesh (MUR 377) 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 300 

ImpUon Projects in Andhra Pradesh 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 01 

Jill Shikshan Sansthan 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Gol. HI-53 

Main1enInc:e of Golconda Fort 
(Deb. 7, Vol. XXIII, 30.11-2006) 
Col. 117-19 

Metro Rail 
(Deb. I, Vol. XXIII, 01~12-2006) 
Col. 75-77 

Need to set up a Refinery of ONQC at 
Kakinada,Andhra Pradesh (MUR 377) 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 613 

Need to set up an Indian Institute of 
Technology (lIT) at Basara, district 
Adilabad,AndhraPradesh (MUR377) 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 365 
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Need to stop the proposed establishment I Puli Cbintala Project 
of the Atomic EnerlY Factory at I (Deb. 14, Vol. XXIV, 11-12·2006) 
Kovvada village, Srikakulam, Andhra i Col. 145-46 
Pradesh (MUR 377) I Railway Project in Andhra Pradesh 
(Deb. 17, Vol. XXIV, 14-12-2006) l (Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 284-15 I Col. 316-18 • 

Need to withdraw the proposal to establish ! 
Field Firing Range in Rachakonda in! (Deb. 12, Vol. XXIV, 07-12-2006) 
Andhra Pr8desh (MUR 377) ! Col. 94-91 
(Deb. 9, Vol. XXIII, 04-12-2006) I Schemes for Drainage 
Col. 404-05 j (Deb. 19, Vol. XXIV, 11-12-2006) 

PAT A Conference 2007 i Col. 25 I 
(Deb. 7, Vol. XXIII, 30-11-2006) ! SeizureofRocketl.aunchers 
Col. 92 i (Deb. 10, Vol. XXIlI, OS·12-2006) 

Pilot Prqjcct to Increase Production of 1 Col. 203-04 
Turmeric ! Setting up ofNCGG 
(Deb. 4, Vol. XXIII, 27·11-2006); (Deb. 5, Vol. XXIII, 21-12·2006) 
Col. 161-62 j Col. 73 

PoiaVUMl Multi Purpose Project ! Setting up of Refinery in Andhra P~ 
(Deb. 9, Vol. XXIII, 04-12-2006) i (Deb. 17, Vol. XXIV, 14-12~~006) 
Col. 132·33 I Col. U4-15 

Po_Vanni Project ! Shortage of Gas for Samatkot Power 
(Deb. 9, Vol. XXIII, 04·12-2006) I Station 
Col. 257 I (Deb. II, Vol. XXIV. 15-12·2006) 

Pre-Capita supply of Coarse Grains in I Col. 161-69 
Andhra Pradesh i Situation arising out of recent Hoods due 
(Deb. 9, Vol. XXIII, 04-12-2006): to cyclone and torrential rains in the 
Col. 243-44 i districts of Krishna. Gunlur and 

Problems being faced by Bidi workers in I Prakasarn of Andhra Pradesh resulting 
the country particularly in Andhra I: in loss of lives and property and steps 
Pradesh and Kerala and steps taken by taken by thc: Government in this regard 
the Government in this regard (CA) I (CA) 
(Deb. 11. Vol. XXIV. IS-12-2006) i (Deb. 13, Vol. XXIV. 01-12·2006) 
Col. 420-33 I Col. 351-64 

Prohibition of Fishing by Forei,n i Swayamsiddha Scheme in Andhra 
Companies I Pradesh 
(Deb. 4, Vol. XXIII. 27-11-2006) II' (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 15910 . Col. J 0 1-04 

I 
Projea awairinI Enviror.ma1lal Clearance i Tuna Fish 

(Deb. 14, Vol. XXIV, 11-12-2006) I (Deb. 14. Vol. XXIV, 11-12-2806) 
Col. 142-43 I Col. 194-95 

PromotioA ofPbonel,ia AIIdhra PnIdaIa I TV Stations in AJIdIn ".... 
(Deb. 16, Vol. XXIV, 13-12-2806) I (Deb. 9, Vol. XXIII, 04-12-2",) 
Col. 141-49 Col. 173.74 
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Uranium Processing Pia in A.P. 
(Deb. 6, Vol. XXIII, 29-\l·2006) 
Col. 142-43 

Finalisalion ofPbase-D ofNPCBB 
(Deb. 9. Vol. XXIII, 04-12-2006) 
CoI.IJ4..3S 

Villaae EMrJ)' Security Propamme Funds for Develo, ... , of Mia.) 
(Deb. I, Vol. XXIII, 01-12-2006) I Husbandry 
Col. 187-" I (Deb. 14, Vol. XXIV, 11-12-20(6) 

COl.4U2 
World Bank Loan to Andhra Pradesh ! 

(Deb. I, Vol. XXIII, 01-12.2006) II Re~:;;,~~ork Done under Animal 

Col. 131 I (Deb. 14, Vol. XXIV, 11-12·2006) 
A ..... lHli I Col. 132·36 

I. I: 
Adlievanent of AltpftWadi Centres ! Spetl8l Package lor KeraJa 

(Deb. 10, Vol. X~JI. 05-12-2006) (Deb. 9, Vol. XXIII, 04-12·2006) 
Col. 11-90 Col. 172·73 

Apnwadi workers ninia, centres in Alltaretiea 
KarnaIU.a , ExpeditiontoAnt8R:tica 
(Deb. S. Vol. XXIIl, 21-12.2006)' (Deb. I. Vol. XXIII. 01·12-2006) 
Col. 82-13 Col.ll4-1S 

Conversion of Anpnwadi Centns into Third Pel11l8JlelltBasc inAntarctic:a 
Creches I (Deb. II, Vol. XXIV, 15-12-2006) 
(Deb. 10, Vol. XXIJI, 05.12.20(6) I Col. 117 

I 
Col. 182 I AatHlopillaApMy 

Medical Kits in Anganwadi Centres ! Agreement with World Anti-doping 
(Deb. 5, Vol. XXIII. 21·11·2006) Agency 
Col. 292-93 (Deb. II, Vol. XXIV, 06-12-2806) 

RepIariSllion of Services of Anganwadi 
workers 
(Deb. S, Vol. XXIIl. 21-11-2006) 
Col. 135-36 

A~ ••• dl Kary.karti ... Yoj ... 

Anpnwadi Karyakarti Bima Vojana for 
Workers 
(Deb. 5, Vol. XXIII. 21-11-2006) 
Col. 377-78 

AaI_1 H....,..ry 

Cattle Diseases 
(Deb. 9, Vol. XXIl1, 04-12-2006) 
Col. 145-46 

Col. 157-59 

Anti-dumping Law 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 284-86 

~AaaYoja.

EvaJuatian ofTPDS 
(Deb. 19, Vol. XXIV. 11-12-2006) 
Col. 393 .... 

Appant .......... Marts 

Apparellntemational M.rts 
(Deb. U, Vol. XXIV. 12-12-2806) 
Col. UiO 
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Appelataut oa Co.passieaatc I Development of SrisuT)'apabar in 
GroatIdI GoaIpara 

. . G ound I (Deb. 2, Vol. XXIII. 23·11·2006) 
Appomtment on COmpasslOMte r Col. 71·76 

(Deb. 7, Vol. XXIII, 30-11-2006) ! E h H·· 1M 
CoI.296.1J7 ! ncroac ment on Istonca onumcnts 
(Deb 12 Vol XXIV 07-12-2006) (Deb. 7, Vol. XXIII. 30-11·2006) 
Col. ;So76'·· I' Col. 276-11 
(Deb 20 Vol XXIV 19 12 2006) Entry Fee for Visiting Monuments 
Col 176-n· . - - 1 (Deb. 17, Vol. XXIV, 14-12-2006) 
~ Appointment in PMF ! Col. 29 

(Deb. 10. Vol. XXIII, 05-12·2006) i Excavation Projects 
Col. 206 i (Deb. 17. Vol. XXIV, 14-12-20(6) 

I Col. 129-30 
Compassionate Employment Scheme \'. . 1 . fi D • I 

(Deb. 16 Vol. XXIV 13-12-2(06) , Flnancla . Asslslancc or "cpa" 
, , I Renovallon 

CoL 273-74 i (Deb, 12. Vol. XXIV, 07-12-2006) 
Employment on COmpassionalc Ground I Col. 191-204 

(Deb. 6, Vol. XXIII. 29·11-2006) i Maintenancc ofProleacd Monuments 
CoL 1S6-72 i (Deb. 17, Vol. XXIV, 14-12-2006) 

Job on Compassionate Ground 'I Col. 37-40 
(Deb. 7. Vol. XXIII, 30-11-2006) Repairing of Monument at Karad 
ColI5SoS6 I (Deb. 17, Vol. XXIV, 14-12-2006) 
(Deb. 17. Vol. XXIV. 14-12-2006) Col. 5S 
Col. 114 Areca ... 

"",",I eat(1) Clauifacation of Areaaut 
Appoiatmcm of RTSAs lAd itTAa 

(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 131·32 

A4- 'JedtaoIc'IY Pa .... 
Scttina Up of an Aqua TedIaolol)' hrk 

inKcrala 
(Deb. 10, Vol. XXIII. OS-12-2006) 
CoL 406 

ROIIdmIp for Fisheries, ~ Ind 
Dairy Seeton 
(Deb. 19, Vol. XXIV, 11-12-2006) 
CoI.2S ... S9 

A.rdJ 'I" ... Suwyof .... 
ASI ae..nce to DDA Plots 

(Deb. II. Vol. XXIV. 15-12-2006) 
Cd.l~ 

(Deb. 16, Vol. XXIV, I3-U-2006) , 
Col. 201-03 

MIS for Arecaut 
(Deb. " Vol. XXIII, 04-12-2006) 
CoL 90-91 

.v.UcaceI 
ExteMion to Validity Ifea Ana 1 iDe" 

(Deb. IS. Vol. XXIV, 12-12-2106) 
Col.S9~ . 

AnMd Forces 
Complaiats apiDst Armed FORlIS 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 11-19 

EspioNtae Ac:Uvitiet in Armed Fan:. 
(Deb. 2. Vol. XXIII, 23~11-2006) 
Col. 299-300 

Fr.aric:idc ia she Armed Forca 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 61-64 
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HIV Test in Armed Forces 
(Deb. 2. Vol. XXIII, 23- 11-2006) 
Col. 143 

Joining of Armed Forces by Foreign 
Nationals 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 239-40 

Procurement of Aircraft 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 253-54 

Smuggling of Ammunition from Ordnance 
Factories 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 99 

Smuggling of Drugs and Arms 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 247-48 

Upgradation of I 30 MM Guns 
(Deb. 17, Vol. XXIV, 14-1'2-2006) 
Col. 83-84 

Review of Armed F9rces Headquaners i Army 
Cadre 
(Deb. 7, Vol. XXIII, 30-11-2006) . Award to Indian Milital)"Troop 
Col. 141 (Deb. 2. Vol. XXIII, 23-~1-2006) 

Col. 219 
Setting up of Stem Cell Transplant Centres 

(Deb. 2, Vol. XX III, 23-11-2006) , Contribution to Army Central Welfare 
Col. 227-21 Board 

i (Deb. 17, Vol. XXIV, 14-12-2006) 
Shonace of Manpower in Armed Forces i Col. 220-21 

(Deb. 2, Vol. XXIII, 23-11-2006) , 
Col. 33-34 . Coun Cases Filed by Army Personnel 

(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 290-91 Training to Personnel of Foreign 

Countries 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 40-42 

A ..... ia 

Welcome to Parliamentary Delegation 
from Armenia 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 1-2 

ArDlI and AIlIatuDUion 

CBI Investigation against Arms 
Smuggling 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col. 279-80 

Manufacturing of Rifles 
«Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 140-41 

New Treaty on Weapon Deals 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 2Y9-300 

Green Governance Programme 
(Deb. 4, Vol. XXIII. 27-11-20(6) 
Col. 168-69 

Introduction oflnsurance Scheme inArmy 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 229 

Need to raise Himachal Regiment in the 
Army (MUR 377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 279 

Recruitment of Army Personnel 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 133-34 

Resentment among Orderly 
(Dch. 17, Vol. XXIV, 14-12-2006) 
Col. 76-77 

Supply of Food to Army 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 12-18 
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Swimmers and Divers in Army I NABARD Scheme for Rural Artiunl 
(Deb. 17. Vol. XXIV, 14~12~2006)! (Deb. 18, Vol. XXIV, IS~12~2006) 
Col. 55-56 I Col. 312-18 

AfOiUtk Plaat(l) ! Training by Coif Industry 
AEZfOrMediciDaJandAromaricPIants i (Deb. IS, Vol. XXIV, 12-12-2006) 

(Deb. 9, Vol. XXIII, 04-12-2006)! Col. 205-06 
Col. 122-24 I Trainin. to Rural Artilllls 

(Deb. I. Vol. XXlIl, OI~12-2006) 
Art ... Culture Col. 121-22 
Centre for Asian Cultural and Intellectual ! 

Activities I AnI.aeb. PndesII 
(Deb. 11, Vol. XXIV. 06-12-2006) I PaymentUnderHTS 
Col. 172-73 ! (Deb. 4, Vol. XXIII, 21-11-2006) 

Festival of India in Brussels I Col. 140 
(Deb. 2, Vol. XXIII, 23-11-2006) : Protection of New Bini Species 
Col. 302-03 i (Deb. 4, Vol. XXIII, 27-11-2006) 

Finlncial Assisrance to Karnacaka : Col. 61-69 
(Ddt. 7, Vol. XXIII, 30-11-2006) ! Re: Reported statement made by the 
Col. 270-72 ! Ambauador of China on AnmachaJ 

Holdinc ofCuIturaJ Events on Protected: Pradesh (Sub.) 
Monumcnu i (Deb. 3. Vol. XXIII. 24-11-2006) 
(Deb. 7, Vol. XXIII, 30-11-2006) I Col. 512-614 
CoI.13I-3iJ j Reported comments made by Ambassador 

MOU ill ~uJtural Sedon of China on the Indo-China boundary 
(Deb. II. Vol. XXIV, 06-12-2006) issue involvinl Arunachal Pradesh 
Col ,~ {Sub.) 

Perfonnanc:e of Zonal Cultural Centres (Deb. 16. Vol. XXIV, 13-12-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006) Col. 583-606 
Col. 256-57 

Promotion of Cuitw"e in Maharashtra 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 163-64 

Promotion of Indian Culture 
(Deb. 12, Vol. XXIV, 07-12-2006) i 

Col. 119-20 ; 

Regional Science Centre 81 Mangalore 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 263-64 

Artisaa(s) 

Indian Artisan in lnternational Market 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 320-21 

Situation arising out of handfna over of 
some hydel projects in Arunachal 
Pradesh to private parties for which 
investment hat already been made by 
the NlIlionatHydeI Power Corporldon 
and steps taken by the Government in 
reprd thereto (C.A.) 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 470·88 

Ashok Ganguly Co_ittec 

Ashok Ganguly Committee on Nursery 
Admislion 
(Deb. S. Vol. XXIII, 2'-11-2006) 
Col. 146-47 
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Alia 

Free Trade Asreemem 
(Deb. 10, Vol. XXIII, 05-12-20(6) 
Col. 3'·36 

Import from Asian Countries 
(Deb. 15, Vol. XXIV, 12-12-20(6) 
Col. 21'·19 

Indo-ASEAN ITA 
(Deb. 5, Vol. XXIII. 28.11-2006) 
Col. 113-14 

Raifwly Project Linking Asia and Europe 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 251-52 

AlllleDn'.,.eat a .. k 

ADBI..- to NTPC 
(0.. .•• Vol. XXIII. 01-12-2006) 
Col. 190-91 

i 

Jaspal Rana being chosen'as best 
sportsperson in Doha Asian Games 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 1-2 

Mum 

Additional Crude Supply for Refmeries 
in Assam 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col. 238-39 

Assam Gas CrICker Project 
(Deb. 4, Vol. XXIII. 21-11-2006) 
Col. 132-33 

Bogibeel Bridge Project 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 101-02 

Brahmaputra Board 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 74-79 

ExteraaUy Aided Projects under! Centre for PlaSma Physics 
In'cl'ated Urban Development . (Deb. 8, Vol. XXIII. 01-12-2006) 
Sdtemes Col. 135-36 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 79-80 

JNNURM 
(Deb. 11, Vol. XXIV, 15-12-2006) 
Col. 338-39 

l..oan.s for Restructuring of Co..()perative 
Banks 
(Deb. I, Vol. XXIII. 01-12-2006) 
Col. 31-38 

World Bank and ADB Loan 
(Deb. 3. Vol. XXIII. 24-11-2006) 

, Col. 346-50 

Asian Camn 

15th Asian Games held at Doha. in which 
India finished Ith in the medals tally 
by bagging 10 <WId. 18 Silver and 26 
Bronze medals and he congratulated 
the medal winners-Reference by the 
Speaker 
(Deb. 19, Vol. XXIV. IB-12-2006) 
Col. 435-37 

Conon College 
(Deb. 10, Vol. XXIII, 05-12-20(6) 
Col. 168-69 

Cultivation of Rice 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 102-03 

Development of Pobitra as National Park 
(Deb. 19. Vol. XXIV, 11-12-2006) 
Col. 90 

East· West Corridor in Assam 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 145·47 

Firing Incident in Assam 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 191 

Guwahati Face-lift Project 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 244 

Hydro Power Project on Barak River 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 115·17 
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Investment and Production by ONGC and I Supply of Food to Personnel of PMF 
OIL ill Assam (Deb. 15, Vol. XXIV, 12-12-2006) 
(Deb. 2, Vol. XXIII, 23-11-2006) Col. 199-200 
Col. 202-05 

Investment in Assam 
(Deb. 15, Vol. XXIV, 12-12-2006) I 
Col. 95-96 ! 

Tappina of Apicuhural Potential 
(Deb. 4, Vol. XXlIl. 27-11-2006) 
Col. 14~1 

Meeting of Police Chiefs I AsIeda ..... fSHtlteast AlIa. Nattou 
(Deb. 10, Vol. XXIII. 05-12.2006) Agreement with ASEAN Airlines 
Col. 205 I (Deb. 17. Vol. XXIV, 14-12-2006) 

Need to change the alignment of the I Col. 19-90 
border fencing at the historical site of ; Failure of ASEAN 
1857sepoymutinylllMalegart!,Assam i (Deb. 15 Vol. XXIV 12-12-2006) 
(MUR 377) •• 
(Deb. 19, Vol. XXIV. 18-12-2006) Col. 159 
Col. 506-07 Open Skies Agreement of ASEAN 

Need to develop the alternative route from 1 Countries 
Sitchar to Guwahatifor the people of: (Deb. 12, Vol. XXIV, 07·12·2006) 
Barak Valley, Assam (MUR 377). Col. 259 
(Deb. 7. Vol. XXlII, 30-11-2006) TradewidlASEANCountries 
Col. 360 (Deb. 10, Vol. XXIII, 05-12·2006) 

Need to provide Special Financial Col. 4546 
Package for the drought affected 
fanners of Assam (MUR 377) AtO.K Power 
(Deb. 11. Vol. XXIV, 06-12-2006) : Closure of RAPS Unit 
Col. 321 (Deb 6, Vol. XXIII. 29-1\-2006) 

Need to take steps to check the menace of 
Wild elephants in Assam (MUR 377) 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 444-45 

News CorrespondemlRepol1er at DDK. 
Guwahati 
(Deb. 9, Vol. XXIII. 04-12-2006, 
Col. 311-12 

Operation Black Board 
(Deb. 10. Vol. XXIII. 05-12-2006) 
Col. 373 

Railway Line from Chandranathpur to 
Guwahati 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 97-98 

Status of Bypass on NH-37 
(Deb. 1. Vol. XXIII, 22-1I-2006) 
Col. 444-45 

Col. 140-41 
Conducting Atomic Tests 

(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 160 

Current Status of Indo·US Nuclear Deal 
(Deb. I, Vol. XXIU, 22-11-2006) 
Col. 356-59 

Inclusion of Fast Breeder Reactor in 
Military List 
(Deb. 6, Vol. XXtlI, 29-11-2006) 
Col. 98 

Need to stop the proposed establishment 
of the Atomic En~r.y Factory at 
Kovvada village, Srikakulam., Andhra 
Pradesh (MUR 377) 
(Deb. 17. \li:)1. XXIV. 14-12-2006) 
Col. 284-85 
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Setting up of Atomic Energy Centres 
(Deb. I. Vol. XXIII. 22-11-2006) i 
Col. 145 1 

Shortage of Fuel for Atomic Reactors 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col 158-59 

Atrocity 
Atrocities against Minorities 

I 

(Deb. IS, Vol. XXIV, 12-12-2006) ! 
Col. 352 

Atrocities against Tribals 
(Deb 15. Vol. XXIV. 12-12-2006) : 
Col. 287-95 

Illegal Import of Foreign Cars 
(Deb. 3. Vol. XXIII, 24- 11-2006) 
Col. 560 

Increase in Insurance Premium on 
Vehicles 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 391-92 

Killing of Persons byBlueline Buses 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 233-35 

Licence to Foreign Automobile 
Companies 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 85-86 

Atrocity against Women Motor Insurance Bank 
(Deb. 5, Vol. XXIII. 28-11-2006) j (Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 325 Col. 94 

Au~tr.lia 

Import of Wheat from Australia 
I Norms for Plying of School Buses 

(Deb. 5, Vol. XXIII, 28- 11-2006) 
Col. 187-92 (Deb. 20. Vol. XXIV, 19-12-2006) i 

I 
Col. 82 : Representation from Indian Automobile 

Purchase of Uranium from Australia ' Industry 
(Deb. I. Vol. XXIII. 22-11-.2006) (Deb. 18. Vol. XXIV, 15-12-2006) 
Col. 206-07 Col. 214-\ S 

Automatrd Teller Machines 
Defective ATMs 

(Deb. 18. Vol. XXIV. 15-12-2006) 
Col. 65-67 

Automobile(s) 
Changes in Auto Fuel Policy 

(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 72 

Concessions to Automobile Industry 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 142-43 

Death due to failure of Car lock 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 199 

Expert Committee on Auto Fuel Polic)' 
(Deb. 16, Vol. XXIV. 13-12-2006) 
Col. 92-94 

Setting up of Plant at Chakan Signed MoU 
with Germany 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 299 

Supply of Quality Helmets with Vehicles 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 41 

Use of Aluminium in Automobile Industry 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 246-47 

Award(s) 
Institution of National Award for 

outstanding fieldwork in eradicating 
untouchability and combating offences 
of atrocities against Scheduled Castes 
(St.). 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 289 
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Need to ~onfer Bhand Ratna Award on 
lolte Veer Savarkar (MUR 377) 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 365-66 

Need to confer Showya Award and Amrita 
Devi Bishnoi Rastriya Award upon 
police per50Mel who laid down their 
lives in an eft'on to re~ue and save 
wildlife from the hands of poachers 
(MUR377) 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 466-67 

Ninnal6ram Puraskar 

Survey of Backward Areas 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. 239-40 

Bahrain 
Compensation to Bahrain Boat Tragedy 

Victims 
(Deb. 6, Vol. XXIII. 29-11-20(6) 
Col. 213-14 

Bamboo 

Bamboo 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 92 

(Deb. 18, Vol. XXIV. 15-12-20(6) . Banerjee Committee 
Col. 273-74 I • • Godh I 'd 

AYUSH 
AYUSIfProject in Kerala 

(Deb. 11. Vol. XXIV, 06-12-2006) 
Col. 114 

Baha Sabeb Ambedur Hallshilpa 
VibsYojau 
Proposals for Textile Schemes 

(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 267-75 

BKkward Ara(s) 

i Banerjee CommIttee on ra nCI ent 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 180-BI 

Bangladesh 
Anti India Activities from Neighbouring 

Countries 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 109-10 

Arrest of Bangladeshi Spy Agents 
(Deb. 5, Vol. XXIII, 28-\1-2006) 
Col. 219-20 

: Ban on Telecommunication Services in 
Backward Region Grant Fund 'N.E. Region 

(Deb. 6, Vol. XXIII, 29-11-2006)· (Deb. I. Vol. XXIII. 22-11-2006) 
Col. 25()..65 Col. 123 

Demarcation of A and B Category ! Boundary Dispute with Bangladesh 
(Deb. 20. Vol. XXIV, 19-12-2006) (Deb. 16, Vol. XXIV. 13-12-2006) 
Col. 176 Col. 271-73 

Development Schemes for Rural! Deportation of Militants to India 
Backward Areas (Deb. 10. Vol. XXIII. 05-12-20(6) 
(Deb. I. Vol. XXIII. 22-11-2006) i Col. 66 

Col. 368 I Fencing along IndO-Bangladesh Border 
Need to mal,,: budgetary allocation for the I (Deb. 10, Vol. XXIII, 05-12-2006) 

development of backward districts in I Col. 226-27 
die country (MUR 377) : Firing on Indo-Bangladesh Border 
(Deb. 2, Vol. XXIII, 23-11-2006) I (Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 329 I Col. 362-63 



SUBJECT INDEX 27 

Impact of Foreign Channels at Border 
Areas 
(Deb. 9, Vol. XXIII, 04·12·2006) 
Col. 105-06 

Indo-Bangladesh Agreement 
(Deb. 10, Vol. XXIII, 05·12·2006) 
Col. 329 

Infiltl1'ltion of Bangladeshi Narionals 
(Deb. 5, Vol. XXIII. 211-1\ ·2006) 
Col. 430·31 

Meering of Delhi Dhaka Water 
Commission 
(Deb. 9. Vol. XXIlI, 04·12·2006) 
Col. 326·27 

Reduction in Customs Duty on Ships for 
Breaking 
(Deb. II. Vol. XXIV. 15·12·2006) 
Col. 167-68 

Repatriation of Bangladeshi Sex Workers 
(Deb. IS. Vol. XXIV. 12·12·2006) 
Col. 351·59 

Secretary Level talks with Bangladesh 
(Deb. 15. Vol. XXIV. 12·12·2006) 
Col. 187 

Smuggling of Animals 
(Deb. 19. Vol. XXIV, 18-12·2006) 
Col. 86-87 

Staning ofBSF ·8DR Ceremonial Retreat 
(Deb. 10, Vol. XXIII, 05·12·2006) 
Col. 71 

Use of Mobile Phones by Terrorists in 
Border Areas 
(Deb. 20. Vol. XXIV. 19·12-2006) 
Col. 122·23 

BanlL(.) 

Acquisition o(SBI Shares 
(Deb. \3, Vol. XXIV. 08·12.2006) 
Col. 23·28 

Amalgamation ofUWB with IDBI 
(Deb. 3, Vol. XXIII, 24·11-2006) 
Col. 469·70 

Amendment in SBI Act 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col.341 

Appointment ofNoa-OfflCiai Directors 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 392-95 

Assistance by Banks to VICtims ofNatural 
Calamities 
(Deb. I, Vol. XXIII, 01·12·2006) 
Col. 200-01 

Autonomy to PSBs 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 191 

Backlog of Reserved Posts 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 236-39 

Ban on opening of Branches of 
Cooperative Banks 
(Deb. 3, Vol. XXIII, 24-11·2006) 
Col. 344 

Bank Charges 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 75·76 

Bank Strikes 
(Deb. 3, Vol. XXIII, 24·11-2006) 
Col. 399-401 

Banking facilities in Post Offices 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 31·32 

Banking Ombudsman 
(Deb. 8, Vol. XXIII, 01·12-2006) 
Col. 47-48 

Banking Reforms 
(Deb. 3, Vol. XXIII, 24·11-2006) 
Col. 370·71 

Banks Frauds 
(Deb. 13, Vol. XXlV, 08-12·2006) 
Col. 91-92 

Banks in Insurance Sector 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 154-55 
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Oating by NBFI and Cooperative Banks I Foreign Banks 
(Deb. 3, Vol. XXIII, 24-11-2006) i (Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 34546 I Col. 233 

Closure of Banks in Private Sector I (Deb. 13, Vol. XXIV, 08-12-2006) 
(Deb. 8, Vol. XXIII, 01-12-2006) I' Col. 14448,283-88 
Col. 113.14 I Functioning ofRRBs 

Closure of Br---"- f B ks' Rural' (Deb. 13, Vol. XXIV, 08-12-2006) 
Areas .. ""~ 0 an m I Col. 1-9 

(Deb. 8, Vol. XXIII, 01.12-2006) ! Guidelincsfor Loan to Priority Sector 
Col. 4345 i (Deb. 8, Vol. XXIII, 01-12-2006) 

! Col. 116·17 
Code of Conduct for Banks 1 

(Deb. 18, Vol. XXIV, 15-12-2006) i GuideJineson Foreign Banks 
CoI.2II-12' I (Deb. 18, Vol. XXIV, 15-12-2006) 

Cott.pensation Policy I Col. 198 
(Deb. 13, Vol. XXIV, 08-12-2006) I Harassment by ICICI Bank 
Col. 291-92 I (Deb. 8, Vol. XXIII, 01-12-2006) 

Complaiiils against PSBs I Col. J3 7 
(Deb. 3, Vol. XXIII. 24-11.2006) I Harassment to Pensioners 
Col. 513-14 i (Deb. 18, Vol. XXIV, 15-12-2006) 

Co Ie · C 'fi i Col. 256 mp tlon ertl u~.te by Property i 
Developers I Insurance Cover on Saving Banks 
.(Deb. II, Vol. XXIV, 15-12-2006) I Deposits 
Coll2J.24 ! (Deb. 13, Vol. XXIV, 08-12-2006) 

ro-./.' 1 Col. 97-98 
,-._It Deposit Ration ; 

(Deb. 3, Vol. XXIII, 24-11-2006) Involvc:ment of Officials in Bank Frauds 
CoI:~06-07 (Deb. 13, Vol. XXIV. 08.12-2006) 

Col. 123-28 
Credit Rating System 

(Deb. 3, Vol. XXIII, 24-11-2006) IT Collection from Coopenllive Banks 
Col. 552-53 (Deb. 3, Vol. XXIII, 24-11-2006) 

Delay in Clearance ofChcques Col. 241-42 
(Deb. 3, Vol. XXIII, 24-11-2006, , loan to BPl Families 
Col. 51-52 : (Deb. 8, Vol. XXIII, GI-12-2006) 

Deposits and Advances : Col. 36-37 
(Deb. 11. Vol. XXIV, J 5-12-2006) ! Loan to Fanners by Banks 
Col. 295.97 j (Dcb. 3. Vol. XXIII. 24-11-2006) 

D. _I. ! Col. 450-53 
l:tVurscmcnt of Loans by Public and : 
PriV8le Banks I Loan to Micro Financing Institutions 
(Deb. 8. Vol. XXIII, 01-12-2006) i (Deb. 18, Vol. xxrv, 15-12-2006) 
Col.l~8--60 ! Col. 210-11 

Door to Door Banking SeNice i Loan to Unemployed Youths 
(Deb. 3, Vol. XXIII. 24-11-2006) I (Deb. I, Vol. XXIII. 01-12-2006) 
Col. l44-4S I Col. 189 
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Loans for Restructuring of Co-Operative 
Banks 
(Deb. 8, Vol. XXIII, 01·12~2006) 
Col. 37·3B 

Merger of Banks 
(Deb. 3, Vol. XXIII. 24·11.2006) 
Col. 369·70 

Merger of Private Banks 
(Deb. 3, Vol. XXl\I, 24·1\·2006) 
Col. 327·28 

Monitoring Mechanism for Banks 
(Deb. IB, Vol. XXIV. 15·12·2006) 
Col. 180 

National Housing Bank 
(Deb. B, Vol. XXIII. 01·12·2006) 
Col. 136-37 

Norms for lPO Funding 
(Deb. 13, Vol. XXIV, 08·12-2006) 
Col. 105 

NPA Written Off 
(Deb. B, Vol. XXIII, 01-12-2006) 
Cot. 225·26 

NPAs of Banks 
(Deb. 18. Vol. XXIV. 1S·12·2006) 
Col. 6-12 

Objections to Rules/Guidelines by 
Foreign Banks 
(Deb. B, Vol. XXIII, 01·12·2006) 
Col. 192 

Online Facilities to Customers 
(Deb. 3, Vol. XXIII. 24-11·2006) 
Col. 444 

Online Trading by PSBs 
(Deb. II, Vol. XXIV, 15·12-2006) 
Col. 129·30 

Opening of Bank Branches Abroad 
(Deb. S, Vol. XXIII, 01·12·2006) 
Col. 125 

Outsourcing by Banks 
(Deb. 13, Vol. XXIV, 08·12-2006) 
Col. 243-44 

Outsourcing of BanldllJ Activities in 
Rural Area 
(Deb. 3, Vol. XXIII, 24·1\-2006) 
Col. 196 

Overseas Liabilities 
(Deb. 13, Vol. XXIV, 08·12·2006) 
Col. 249 

Pension Benefits in Banks 
(Deb. IB, Vol. XXIV, 1S·12·2006) 
Col. 227 

Performance of Cooperative Banks 
(Deb. B, Vol. XXIII, 01·12·2006) 
Col. 190 

Performance of PSBs 
(Deb. 3, Vol. XXIII, 24·1\·2006) 
Col. 540-41 

Rate of Interest on Deposits 
(Deb. 13, Vol. XXIV, 08·12·2006) 
Col. IBO 

Regularisation of Services of Part·Time 
Workers 
(Deb. I B, Vol. XXIV, 15·12·2006) 
Col. 34B-49 

Report on Commission on Banking and 
Financial Policies 
(Deb. 3, Vol. XXIII, 24·11·2006) 
Col. 377 

Restriction on Registration ofUCB 
(Deb. 1B, Vol. XXIV, 15·12·2006) 
Col. 359-61 

Revision of Pay Scale ofRRB Staff 
(Deb. 18, Vol. XXIV, 15·12·2006) 
Col. 107-OB 

Scam in Canara Bank 
(Deb. I, Vol. XXlII, 01·12·2006) 
CoI.212·13 

Scheduled and Non-Scheduled Banks 
(Deb. 3. Vol. XXl/I, 24·11-2006) 
Col. 247-49 

Subvention Scheme 
(Deb .• , Vol. XXllI, 01-12·2006) 
Col. 141 
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Tax Benefits for Banking Sector Iltenpl Cbemicals aDd Pharmaceuticals 
(Deb. 13. Vol. XXIV. 08-12-2006) I Lilllited 
Col. 98 i Revi\:al of BCPL 

Theft from Lockers in Banks I (Deb. 9, Vol. XXIII, 04-12-2006) 
(Deb. 8, Vol. XXIII, 01-12-2006) I Col. 106-07 
Col. 219-20 Belleragft 

Theft of Jewellery from Cooperative Pesticide Level in Cold Drinks 
Banks I (Deb. 6, Vol. XXIII, 29-11-2006) 
(Deb. 3, Vol. XXIII. 24-11-2006) I Col. 102-03 
Col. 557-59 i Pesticide Residues in Soft Drinks 

UoclaimedM . Banks i (Deb. 6, Vol. XXIII, 29-1.1-2006) 
oney m i Col. 197-98 

(Deb. 13, Vol. XXIV, 08-12-2006) I 
Col 17-91 I Bbaba Atomic Research Centre 

Union Mitra-Scheme of UBI I De-Contamination Kit 
(Deb. 18, Vol. XXIV, 15-12-2006)! (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 271-72 I Col. 124-25 

Use of Electronic: Channels in Banks 1 Bharat Aluminium Company Limited 
(Deb. lB, Vol. XXIV, 15-12-2006) ! Missing of Secret Documents from 

. Col. 67-69 ! BALCO 

Vacancies in Banks 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 255-56 

Voluntary Retirement Sought by Officials 
in SBI 
(Deb. lB, Vol. XXIV, 15-12-2006) 
Col. 302-03 

i (Deb. 10, Vol. XXl/I, 05-12-2006) 
Col. 164-65 

Need to conduct a CBI inquiry to ascertain 
the status of sensitive Defence relaled 
technical data lying with BALCO. now 
taken over by Sterlite Company 

(MUR 377) 
(Deb. 4, Vol. XXIII, 27-11-2006) 

Voting Right in Private Banks Col. 300-0 I 
(Deb. 3, Vol. XXlII, 24-11-2006) Status ofBALCO 
Col. 429-30 (Deb. 5, Vol. XXIII. 28-11-2006) 

VRS in Banks 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 439 

Belp.m 

Festival of India in Brussels 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 302-03 

Social Security Pact with Countries 
(Deb. I I, Vol. XXIV, 06- 12-2006) 

. Col. 15-16 

Col. 265-66 

Bhant Cokial Coal Limited 
BiasI in Nagda Mine of BCCL 

(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 324-26 

Loss of Revenue 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 175-76 

Unsafe COill Mines 
(Deb. I, Vol. XXIII, 22-11-20{)6) 
Col. 189-93 
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Bharat Earth Moven Umited i Outstanding Dues on OlTO Ltd. 
Liquidated Damages to BEML I' (Deb. 14. Vol. XXIV, 11-12-2006) 

(Deb. 12. Vol. XXIV. 07-12-2006). Col. 166-67 
Col. 164 I Bbarat Sanebar Nita. U.ited 

Bbarat Heavy Eleetrkals Limited I BSNL Sim Cards 
Captive Power Plant Order for BHEL ; (Deb. 6, Vol. XXIII, 29-11-2006) 

(Deb. 17, Vol. XXIV, 14-12-2006): Col. 216-17 
Col. 185-16 i Cable T.V. Facility to MTNUBSNL 

Contracts to BHEL : Subscribers 
(Deb. 12. Vol. XXIV, 07-12-2006)! (Deb. II. Vol. XXIV. 06-12-2006) 
Col. 68 Col. 181-82 

Manufacturing of Turbines by BHEL 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 291 

Production Capacity ofBHEL 
(Deb. 7. Vol. XXI/I. 30-11-2006) 
Col. 241-42 

Dharat Hnvy Plales and Veswls 
Revival Package for BHPV 

(Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 139 

Bharal Nirmaa 
Irrigation Under Bharat Nirman 

(Deb. 14. Vol. XXIV, 11-12-2006) 
Col. 4-6 

Expansion of BSNL 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 139-40 

Financial Performance of BSNL 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 30-31 

Human Resource Policy for Employees 
ofBSNL 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 267-69 

Installation ofINMARSAT 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 286 

Mobile Services of BSNUMTNL 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 49-55 

Dharat Petroleum Corporation I 
Limited I Need to conduct an enquiry into the 

COCO Outlets for BPCL unsa~isfactory mobile services being 
(Deb. 17, Vol. XXIV. 14-12-2006) prOVIded by B.S.N.L. (MUR 377) 
C I 78-80 (Deb. IS, Vol. XXIV, 12-12-2006) 

o. Col. 441-42 
Need to set up an Indian oil or Bharat 

Petroleum Depot in village Vagha, 
Saine. Madhya Pradesh (MUR 377) 
(Deb. 4. Vol. XXIII. 27-11-2006) 
Col. 302'()3 

Dharat Refractories limited 
Assistance to BRL 

(Deb. 19. Vol. XXIV. 18-12-2006) . 
Col. 390-91 

Need to upgrade the services ofBSNL in 
Sunderban region of West Bengal 
(MUR 377) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. S02'()3 

Reduction in Monthly Rental of 'One 
India' Plan 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 155 
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Setting up ofBSNL Tower . i Development of Communication silT 
(Deb. 1, Vol. XXIII, 22-11-2006)i Schemes 
Col. 141 . (Deb. 16, Vol. XXIV. 13-12-2006) 

. : Col. 281-84 Setting up of Consumer Service Centres 
(Deb. 6, Vol. XXIII, 29-11-2006)· DiiapidatedStretchesofNHsinBihar 
C 1 105-06 ; (Deb. 16, Vol. XXIV, 13-12-2006) 

o . Col. 145-46 
Bhopal Gas Traledy 
Seulernent of Claims of Bhopal Victims 

(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. ]26 

i Enhancement in Telephone Capacity 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 142-44 

FDI in Orissa and Bihar 
(Deb. 3. Vol. XXiii. 24-11-2006) 
Col. 416-17 

Agreeme~t with Bhutan for Power i Four Laning of NH from Kharagpur to 
Generation \ Ranigunj 
(Deb. 3, Vol. XXIII, 24-11-2006)! (Deb. 16, Vol. XXIV. 13-12-2006) 
Col. 238 Col. 533-34 

Anti India Activities : Need to conduct classes in the recenrly 
(Deb. 20, Vol. XXIV. 19-12-2006) i set up Kendriya Vidyalaya in 
Col. 93-94 i Maharajganj, Bihar (MUR 377) 

Anti India Activities from Neighbouring: (Deb. 5, Vol. XXIII. 28-11-2006) 
Countries Col. 528 
(Deb. 1, Vol. XXIII, 22-11-2006) : Needtoconstructarailwaybridgeontbe 
Col. 109-10 track between Jamaluddin Mazar and 

Bidi Woricen Jamaluddin Chak in Danapur. Bihar 
(MUR 377) 

Problems being faced by Bidi workers in; (Deb. 9. Vol. XXIII. 04-12-2006) 
the country particularly in Andhra: Col. 402-03 
Pradesh and Ke~la ~d SkpS taken by Need to create posts ofTDM for Sitamarhi 
the Government'" thIS regard (CA) and Sheohar districts in Bihar 
(Deb. 18, Vol. XXIV, 15-12-2006) (MUR 377) 
Col. 420-33 (Deb. 6, Vol. XXIII. 29-11-2006) 

Biltar 

Assistance for Development of Tourism 
in Bihar 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 64-68 

Construction ofNighl Shelter in Patna 
(Deb. 18, Vol. XXIV. IS-12-2006) 
Col. lIS 

Dacoity in Trains 
(Oeb. 7. Vol. XXIlI, 3{)-1I-2006) 
r,,1 253-58 

Col. 501 
Need to declare Balirajgarh in Madhubani 

dislrict of Bihar as a National Tourisl 
Spot (MUR 377) 
(Deb. S. Vol. XXIII. 28-11-2006) 
Col. 525-26 

Need to develop tourist centres of 
pilgrimage in Sitamarhl. Sheohar and 
Easl Champaran districts in Bihar 
(MUR 377) 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 613-14 
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Need to link Sakri-Hasanpur railway line ! Need to take steps to control spread of 
via Baraun; Junction Bihar (MUR 377) I Malaria and Kalazar, and creating 
(Deb. 16, Vol. XXIV. 13-12-2006) sufficient medical facilities in Banka 
Col. 617 and Jamui, Bihar (MUR 377) 

Need to restan the construction work of 
Over Bridge near Bihta Gumti. Bihar 
(MUR 377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 282-83 

(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 470 

New Railway Line 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 78-79 

i Non-availability of Wax 
Need to Set up a Bench of Patna High! (Deb. 17, Vol. XXIV, 14-12-2006) 

Coon at Bhagalpur (MUR 377) Col. 100 
(Deb. 12. Vol. XXIV, 07-12-2006) Rail Coach Factory in Bihar 
Col. 369-70 (Deb. 2, Vol. XXIII, 23-11-2006) 

Need to set up a petrochemical unit in 
Barauni Refinery, Bihar (MUR 377) 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 309-10 

Need to set up a Power Grid Station at 
Shivhar, Bihar (MUR 377) 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 319 

Need to set up an Indian Institute of 
Science for Education and Research 
(IISER) in Bihar (MUR 377) 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 306-07 

Need to set up another Kendriya 
Vidya1aya in Pama, Bihar (MUR 377) 
(Deb. 19, Vol. XXIV. 18-12-2006) 
Col. 512 

Need to start construction of Koyal 
Irrigation Project (MUR 377) 
(Deb. 15, Vol. XXIV. 12-12-2006) 
Col. 448 

Need to stan elecuification work under 
Rajiv Gandhi Rural Elecuification 
Scheme in Samastipur, Bihor 
(MUR377) 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 369 

Col. 190 

Rail Koshi Mahasetu 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 253 

Rail-Cwn-Road Bridge Across the Ganga 
Near Patna 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 74-75 

Railway Projects of Bihar 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 80-86 

Rural Electrification 
(Deb. 13" Vol. XXIV, 08-12-2006) 
Col. 159 

Setting up of Land Customs Station 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 247-48 

Status of Works on NHs in Bihar 
(Deb. 6, Vol. XXIJI, 29-11-2006) 
Col. 304-05 

Tapping of Agricultural Potential 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col. 140-41 

Telephone Connections in Bihar 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 466-67 

Theft in Paw Museum 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 106-07 
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Upgradation of Airports in Chhattisgarh I Ban on Bogus Advertisements Bill, 2006 
and Bihar J by Shrimati Archana Nayak-Int. 
(Deb. 17, Vol. XXIV, 14-12-2006) Ii (Deb. 13, Vol. XXIV, OS-12-2006) 
C~1. 171-12 CoI.44S 

Upgradation ofPatna and Gaya Airports 1 Beedi Workers Welfare Bill, 2006 by 
(Deb. 2, Vol. XXIII, 23-11-2006) Shrimati Jayaprada-Int. 
Col. 220 (Deb. 13, Vol. XXIV, OS-12-2006) 

Bill Gates Foundatiea 
Assi!itance Prollided by Bill Gates 

Foundation 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 231 

Bill(s) 

Abolition of Capital Punishment Bill, 
2004 by Shri C .K. Chandrappan-
Withdrawn 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Col. 638-S0 

Agricultural Workers Welfare Bill, 2005 

Col. 445 

.Broadcasting Regulation Bill, 2006 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 326 . 

Cable Television Networks (Regulation) 
Amendment Bill, 200&-lnt. 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col.405~ 

Central Educational Institutions 
(Reservation in Admission) Bill. 
2006 -Consid. & Pass 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col.2~37S 

b~ Shri Hannan Mollah-Consid. , Central Road Fund (Amendment) Bill, 
(Deb. 3. Vol. XXIII. 24-11-2006)· 200&-lm. 
Col. 679-80 (Deb. 19, Vol. XXIV. 18-12-2006) 

Agricultural Workers Welfare Bill. 2006 Cot. 503~ 
by Shri Hannan Mollah-Consid. Cinema Artists Welfare Bill, 2006 by 
(Deb. 13, Vol. XXIV. 08-12-2006) ShrimatiJayaprada-lnt. 
Col. 449·94 (!>eb. 13. Vol. XXIV, 08-12-2006) 

Appropriation (No.5) Bill, 2006- CoL443-44 
Consid. & Pass Code of Criminal Procedure (Amendment) 
(Deb. IS, Vol. XXIV. 12·12-2006) I Bill, 2006 (Amendmemofseaion 125) 
Col. 591-92 : by Shri Bachi Singh Rawat Bachda-

Appropriation (No.6) Bill. 2006- i Jnt. 
Consid. & PBS!i (Deb. 3. Vol. XXIII. 24-11-2006) 
(Deb. 15. Vol. XXIV. 12.12-20(6) Col. 638 
C91. 592-94 Commissions for Protection of Child 

Appropriation (Railways) No.5 Bill, Rights (Amendment) Bill, 2006-
2006 -Consid. & Pass Consid. & Pass 
(Deb. 10, Vol. XXIII, 05-12-2006) (Deb. 16, Vol. XXIV, 13-1'2-2006) 
Col. 654-56 CoL 643-13 

Appropriation (Railways) No.6 Bill. 1 Commissions for Protection of Child 
2006--Consid. &: Pass . Rights (Amendmem) Bill. 2006-lnt. 
(Deb. 10, Vol. XXIII, 05-12-2006) I (Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 565-58 I Col 365 
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Constitution (Amendment) Bill. 2006 . Constitution (Scheduled Tribes) Order 
(Amendment of Article 124. Etc.) by' Amendment Bill ~onsid. & Pass 
C.K.Chandrappan-lnt. : (Deb. 9, Vol. XXIII. 04-12-2006) 
(Deb. 13, Vol. XXIV, 08-12.2006) i Col. 417-22 
Col. 443 i C· . I La And' ; nmlDa w me ment (Amendtng) 

Constitution (Amendment) Bill. 2006' Bill, 2006 (Omission ofsec;tion'7 etc.) 
(Amendment of Article 312) by! by Shri Mohan Singh-Int. 
Shri l.Rajagopal-lnt. (Deb. 3. Vol. XXIII. 24-11-2006) 
(Deb. 13, Vol. XXIV. 08-12-2006) Col. 637 
Col. 44S Custodial Crimes (Prevention. Protection 

Constitution (Amendment) Bm, 2006 and Compensation) Bill. 2006 by 
(Amendment of Article 370) by Dr. R.. Shri Mohan Singh-Int. 
Senthil-Int. i (Deb. 3. Vol. XXIII, 24-11-2006) 
(Deb. 13, Vol. XXIV. 08-12-200(,) i Col. 636-37 
Col. 447 : Dalrnia Dadri Cement Limited 

Constitution (Amendment) Bill, 2006 ! 
(Amendment of Article 370) by i 
Shrj Bachi Singh Rawat Bachda-Int. ' 
(Deb. 13. Vol. XXIV. 08-12-2006) 
Col. 445 

Constitution (Amendment) Bill. 2006 
(Amendment c.f Article; 1.1\) b) 
Shri Bachi Singh RaIla' Bachda·-Inl. 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Col. 446 

Constitution (Amendment) Bill. 2006 
(Amendment of Article 85) by Gurudas 
Das Gupta-·lnt. 
(Deb. 13. Vol. XXIV. 08-12-2006) 
Col. 443 

Constitution (Amendment) Bill. 2006 
(Amendment of Articles 102 and 191) . 
by Shri Bachi Singh Rawat Bachda- : 
Int. 
(Deb. 13. Vol. XXIV, 08-12-2006) 
Col. 44S-46 

Constitution (Amendment) Bill. 2006 
(Amendment of the Ninth Schedule) by 
Sbri C.K. Chandrappan-Int. 
(Dtb, 3, Vol. XXIII. 24-11-2006) 
Col. 634-3~ 

(Acquisition and Transfer of 
Undertakings) Amendment Bill. 2006-
Consid. &: Pass 
/Deb. 16. Vol. XXIV. 13-12-2006) 
Col 619-42 

Db.I~I~·r \lanagement (Ame.ndOleml Bill. 
2006 (;\mo:ndment of section 2) by 
Shri l".K. Chandrappan-fnt. 
(Deb. 3. V,)1. XXIII. 24-II-.:~OO6) 
Col. 635 

EIe.:'"ral RclimllsCommission Bill. 2006 
by Shri CK Chandrappan-Int. 
(Deb. 3. Vol. XXIII. 24-11-20061 
Col. 636 

English and ForeIgn languages 
t:niversil) Bill. 2006----Consid. &: Pass 
(Deb. 15, Vol. XXIV. 12-12-2006) 
Col. 451-87 

Essential Commodities (Amendment) 
BiII,2006--Consid. 
(Deb. 3. Vol. XXIII, 24-11-2006) 
Col. 614-34 

Essential Commodities (Atnendment) 
BiU, 2006--Consid. &:1tt,ts 
(Deb. S, Vol. XXtn. 21-11-2006) 
Col. S~9-70 
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Farmers (Old Age Pension) Bill. 2006 by i National Waterway (Kakinada-
Shrimati Archana Nayak- Int. i Pondicherry stretch of CanaJs and the 
(Deb. 13, Vol. XXIV, 08-12-2006) 'I Kaluvelly Tank, Bhadraeba/am-
Col. 448 , Rajabmundry stretch of River 

Forest Rights Bill 
(Deb. 10, Vol. XXlII. 05-12-2006) 
Col. 228 

Godavari and wazirabad-Vijayawada 
stretch of River Krishna) Bill. 2006-
Int. 
(Deb. 13, Vol. XXIV, 01-12-2006) 

Fruit and Vegetable Board Bill, 2006 by I Col. 366-67 
Shri Mohan Singh-Int. . 
O b 3 'V I XXlJl 24-11-2006) I Nauonal Waterway (Talcher-Dham~a 

( e. , 0., I stretch of Rivers Geonkhali-Charballa 
Col. 637 Dhamra Stretch of Matai Ri\ler and 

Indian Medical Council Amendment Bill. Mahanadi Della Rivers) Bil~ 2006-1 ... 
2006 (Amendment of section 3, etc.) (Deb. 13, Vol. XXIV, 08-12-2006) 
by Dr. R. Senthil-Int. Col. 365-66 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Col. 446-47 

Indian Rifles (Repeal) Bill, 2006-
Consid. & Pass 

Prohibition of Child Marriage Bill, 
2006-C0nsid. & Pass 
(Dcb. 20, Vol. XXIV, 19-12-2006) 
Col. 446-97 

(Deb. \3, Vol. XXIV, 08-12-2006) Rainwater (Compulsory Harvesting) Bill. 
Col. 381-82 2006-by Shrimati Krishna TillJlh-

Information Technalog)1 (Amendment) Int. 
Bill,2006-lnt. (Deb. 3. Vol. XXIII, 24-11-2006) 
(Deb. 18. Vol. XXIV, 15-12-2006) i Col. 635-36 

Col. 444 Right to Education Bill 
Jallianwala Bagh National Memorial i (Deb. IS, Vol. XXIV, 12-12-2006) 

(Amendment) Bill. 2006-Consid. &: Col. 113-14 , 
Pass (Deb. 5, Vol. XXIll, 28-11-2006) 
(Deb. 7. Vol. XXIII. 30-11-2006) Col. 289-90 
Col. 368-89 

lallianwala Bagh National Memorial 
(Amendment) Bill. 2006--lnt. 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 327-28 

Scheduled Tribes and other Traditional 
Forest Dwellers (Recognition ofForcsa 
Rights) Bill. 2006-Consid. &. Pass 
(Deb. 18. Vol. XXIV, 15-12-2006) 
Col. 445-565 

i 
Judges (Inquiry) Bill, 2006:-lnt. ! Securities Contracts (Regulation) 

(Deb. 20, Vol. XXIV, 19-12-2006)! Amendment Bill, 200S-withdrawn 
Col. 404-05 (Deb. II, Vol. XXIV, 15.12-2006) 

National Commission for Small and 
Marginal Traders Bill, 2006 by 
Shrimati Jayaprada-Int 
(Deb. 13, Vol. XXIV, 01-12-2006) I 
Col. 444 ; 

Cot. 444 

Securities Contracts (Relulation) 
Amendment Bill, 2006- Int. 
(Deb. II, Vol. XXIV, 1S-12-2006) 
Col 445 
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SikkirnUniversityBiI~2006 i The Food Safety and Standards Bill. 2006 

Tripura University Bill, 2006 ! The Actuaries Bill, 2006 

Rajiv G.andhi University Bill, 2006- I The Government Securities Bill, 2006 
Consld. &. Pass i The Salary, Allowances and Pension of 
(Deb. 19. Vol. XXIV, 18-12-2006) I Members of Parliament (Amendment) 
Col. 522-30.605-52 BiU,2006 

State Bank of India (Amendment) Bill. ! The Banking Companies (Acquisition and 
~. , I T~ansf~r of Un~erl.akings) and 
(Deb. 19, Vol: XXIV, 18-12-2oo6)! FinanCial Institutions Laws 
Col 503 : (Amendment) Bill. 2ooS-Assented 

Statutory Resolution re-disapproval of) (Deb. 2, Vol. XXIII, 23-11-2006) 
Indian Telegraph (Amendment) Co1.324-25 
Ordinance and Indian Telegraph Uttaranchal (Alteration of Name) Bill. 
(Amendment) Bill. 2006-Consid &. 2006-lnl. 
Pass (Deb. 9, Vol. XXIII, 04-12-2006) 
(Deb. 13, Vol. XXIV. 08-12-2006) CoI.lII-82 
Col. 382-420 Uuaranchal (Alteration of Name) Bill, 

The Administrative Tribunals 2006-Consid and Pass 
(Amendment) Bill, 2006--C0nsid. &. 11 (Deb. 10, Vol. XXIII. 05-12-2006) 
Pass Col. 474-503 
(Deb. 19. Vol. XXIV, 11-12-2006) I' Women Welfare Bill, 2006 by 
Col. 51 S-21 Shrirnati Archana Nayak-Inl. 

TheAppropriation(No.4)BilI2006 ! (Deb. 13, Vol. XXIV, 08-12-2006) 
I Col. 447 

The Approprianon (Railways) No.4 Bill,!' 
2006 IIio-cIMnity 

The Wild Life (Protection) Amendment i Assistance for Bio-Diversity 
Bill, 2006 I (Deb. 4. Vol. XXIII. 27-11-2006) 

The Cantonments Bill 2006 I Col. 276-77 
• I 

The Central Silk Board (Amendment) Bill, I BIo-Fud 

2006 I Growth in Jatropha Plantation 
The Protection of Human Rights; (Deb. 14. Vol. XXIV, \\-12-2006) 

(Amendment) Bil~ 2006 Col. 202 
fhe Pondicherry (Alternation of Name) Indusion of Jatropha Plantation under 

Bill, 2006 I NREGS 
The Produce Cess Laws (Abolition) Bill, I (Deb. 18, Vol. XXIV. 15-12-2006) 

2006 ! Col. 362-63 

The.Asum Rifles Bil~ 2006 I Jatropha Production 
TbeJuwniIeJIIStk:c(Carund Protection· (Deb. 3. Vol. XXIII, 24-11-2006) 

of Children) Amendment Bill, 2006 \ Col. 532-38 
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Plantation ofKaranja l lru;entives for Bio-Tech 
(Deb. 19. Vol. XXIV. 18-12-2006)! (Deb. 13, Vol. XXIV, OB-12-2006) 
Col. 34041 I CoI.176-77 

Pr~~~~~~~ XXIV, 14-12-2006) ! Na=I.BI7.T:.P~~iv, OB-12-2006) 

Col. 1.15-16 . .. ! Col. BH5 
Production and Marketmg of Blo-Dtesel 'Patents Filed by Department of 

by JOC Biotechnology 
(Deb. 17. Vol. XXIV, 14-12-2006) (Deb. IB, Vol. XXIV, 15-12-2006) 
Col. 68-69 Col. 260-67 

Study on Bio-fuel 
(Deb. IB, Vol. XXIV, 15-12-2006) Bird(s) 
Col.l()(M}7· Protection of New Bird Species 

Bio-GasPIH .. 

Sflting up ofBio Gas Plants 
(Deb. 13, Vol. XXIV, 08-12-2006) 
CoI.2~ 

Bio-Malcrillls 

Transfer ofBio-Materials 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 508-09 

Bio-Spbue Raerv" 
Allocation for 8io-Sphere Reserves 

(Deb. 14, Vol. XXIV. 11-12-2006) 
Col. 4243 

Bio-TedIIIoIogy 

Access of 8io-Technology to Farmers 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col. 232-3J 

Bio-Technology Regulatory Authority 
(Deb. B. Vol. XXIII. 01-12-2006) 
Col. 165-66 

Development in Bio-technology 
(Deb. IB, Vol. XXIV. 15-12-2006) 
Col. 216-18 

Establishment of Biotech Clinical 
Research Training Centres 
(Deb. J. Vol. XXIII. 24-11-2006) 
CoI,S4)4 

(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 68-69 

Protection of Peacock 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 366-67 

BlKk Mukeha 
Black Marketing of Petroleum Products 

(Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 201-06 

• Restriction on Procurement and Stocking 
(Deb. 4, Vol. XXIII, 27.11-2006) 
Col. lSI 

BlKk MOlle)' 

Black Money 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 123·24 

Voluntary Disclosure of Black Money 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 63-64 

BIoods.nks 
Nexus Between Government and Private 

Blood Banks 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoI.I64-6S 

Non-Availability of Blood Platelets 
(Deb. I, Vol. XXIII, 22-11-2006) 
CoJ.147 
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Board for R«onstruction of Public 
SHtor Entuprises 

Revival ofPSUs 

Bordu Roads Organisation 

Projects undertaken by BRO 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 78 (Deb. 12, Vol. XXIV, 07-12-2006) 

Col. 211-15 i Work Plan of BRO 
Board of Industria. and Finaneia.' (Deb. 12, Vol. XXIV, 07-12-2006) 

Reconstruction : Col. 93-94 

BIFR Cases 1 Bordu Seeurity Force 
(Deb. 8, Vol. XXIII, 01-12-2006) ! At 't' b th BSF P I . , rocl les y e ersonne 
Col. 103-05 i (Deb. 10, Vol. XXIII. 05-12-2006) 

Board of Trade Col. 189-90 

Board of Trade 
(Deb. 5, Vol. XXIII. 28-11-2006) 
Col. 301-02 • 

Book(s) 

Books in Indian Languages 
(Deb. 14, Vol. XXIV, 11·12·2006) 
Col. 167-83 

Books Published by Publication' 
Department 
(Deb. 19, Vol. XXIV. 18-12-2006) : 
Col. 186-87 . 

Raising of Women Battalion b} BSF 
(Deb. 5, Vol. XXIII. 28-11-2006) 
Col. 325-26 

Starting ofBSF-BDR Ceremonial Retreat 
(Deb. 10. Vol. XXIII, 05-12-2006) 
Col. 71 

Bota.ieal Garden 

Management of Plants in Lalbagh 
Botanical Garden 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col. 279-80 

Inclusion of Mass Media Subject in I Setting up of Botanical Garden 
NCERT Books i (Deb. 4, Vol. XXIII. 27·11-2006) 

I 
(Deb. 10, Vol. XXIII. 05-12·2006): Col. 239-40 
Col. 180 : i Brahamaputra Valley Fertilizer 

Shortage of Urdu Teachers and Books , Corporation Limited 
(Deb. 20, Vol. XXIV. 19·12-2006) i . 
Col. 118.20 : Setting up of Fourth Plant of BVFCL 

, (Deb. 4. Vol. XXIII. 27-11·2006) 
Border Area(l) Col. 206 
Alleged Incursions of Chinese Soldiers 

(Deb. 6. Vol. XXIII, 29-11-2006) 
Col. 106-07 

Encroachment by Nepal 
(Deb. II. Vol. XXIV, 06·12-2006) 
Col. 60-61 

Speedy Finalisation of Border area 
Development Plan 
(Deb. 15. Vol. XXIV. 12·12-2006) 
Col. 1 ~8-59 

Brahmaputra Board 

Brahmaputra Board 
(Deb. 4. Vol. XXIII. 27·1 )·2006) 
Col. 74·79, 165-66 

Brazil 

Agreement between India and Brazil 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 137 
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Cultural Centn: in Br-azil . Construction of Rail Overbridges on 
(Deb. II. Vol. XXIV, 06-12-2006)· Railway Crossings 
Col. 51-52 (Deb. 17. Vol. XXIV. 14-12-2006) 

IBSASummit 
(Deb. I. Vol. XXIII. 22·11-2006) 
Col. 279-97 

Bridge(s) 

Bogibcel BridgeProjc:ct 
(Deb 2. Vol. xxm. 23-11-2006) 
Col. 101-02 

Bridges aod By-Pass Roads at Kota 
(Deb. II. Vol. XXIV. 06-12-2006) 
Col. 48 

Broadening of 3ridges 
(Deb. I. Vol. XXIII. 22-11-2006) 
Col. 374 

Construction of Bridge 00 NH 
(Deb. 6. Vol. XXIII. 29-11-2006) 
Col. 328-29 

Construction of Bridge Over Ri~r Ravi 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 72 

Construction of Bridges in Gujarlll 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 157 

ConslTUCtion of Chowkighat Bridge 
(Deb. 16. Vol. XXIV. lJ-12-1006) 
Col. 103 

Col. 108-10 

Construction of Railway Bridges 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 170-71 

Construction of Rai Iway Bridges In Unar 
Pradesh 
(Deb. 7. Vol. XXIII. 30-11-2006, 
Col. 80-81 

Construction of Railway Ovmridges in 
Haryana 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 247-48 

Construction of Railway O,,·erbtidgc:s on 
Rupangarh Road 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 237-38 

FOOl Over-Bridge in Kamataka 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 65-66 

Need to complete the ongoing 
construction work of bridge on fiver 
Tapti at National Highwa) No.8 in 
village Kalhore. Gujaral (MUR 377). 
(Deb. 7. Vol. XXII\. 30-11-2(06) 
Col. 361-62 

Construction of Fly -Overs over Railway' Need to c.:on~trucl 1I fly-over on the 
Lines crossing of Lonand Stale Highway on 
(Deb. 12, Vol. XXIV. 07-12-2006)· Pune-Satara section in Maharashtra. 
Col. 80-85 (MUR 377) 

ConstfUCtionofRaiIOverbridgeatHaveri' (Deb. 7. Vol. XXIJI. 30-11-2006) 
Railway Station Col. 366-61 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 81 

Construction of Rail Overbridges in 
Andhra Pradesh 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 183 

Need to construct a railway bridge on the 
track between Jamaluddin Mazar and 
Jamaluddin Chak in Danapur. Bihar 
(MUR 377) 
(Deb. 9, Vol, XXIII, 04-12-2006) 
Col. 402-03 



SUBJECT INDEX 41 

Need to construct an overbrldge on ! Rail Underbridge in Kota 
National Highway No.8 at i (Deb. 2, Vol. XXIII, 23-lt-2006) 
Himmatnagar. District Sabarkantha. i Col. 174-7S 
Gujarat (MUR 377) I . . 
(Deb. 4. Vol. XXIII, 27-11-2006) Ra=':adBridgeAcrosstheGanaa 

Col. 301-02 I (Deb. 12. Vol: XXIV, 07-12-2006) 
Need to construct tlyovers on National! Col. 74-7S 
, Hipway crossin, in Palanpur City of I ... 

Banaskantha Parliamentary Reconstrucuon of Railway Bndges 
constituency, Gujarat (MUR 377) , (Deb. 17, Vol. XXIV, 14-12·2006) 
(Deb. 16, Vol. XXIV, 13-12-2006) I Col. 34-3S 
Col. 609~IO ! Repair of Railway Bridges and TrKks 

Need to reconstruct Moida, Moorad and I (Deb. 2, Vol. XX11I, 23-11-2006) 
Korapuzha bridges on National i Col. IlS 
Highways -17 in Kerala (MUR 377) t Road Over Bridges at Paravoor 
(Deb, 2. Vol. XXIII. 23-11-2006)! (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 334 i Col. 71 

Need to reconstruct the bridge near Road Over-bridles in South Eastern 
Palanpur raHway station In Guj_ Railways 
which was earlier demolilhod by the (Deb. 17, Vol. XXIV, 14-12-2006) 
Railway Department (MUR 317) Col. 11 9 
(Deb. 10, Vol. XXIH, 05-12-2006) i Tuticorin Rail Ovcrbridge 
Col. 46S I (Deb. 7, Vol. XXIII, 30-11-2006) 

Need to restart the constructioa work of Cot. 131-39 
Over Bridae near Bihta Gumti, Bihar 
(MUR377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 282-83 

Rail Koshi MIhasetu 

Upgradation oflnspcctiob Equipment for 
Rail Bridaes . 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 125-26 

(Deb. 7, Vol. XXIII, 30-11-2006) Works on Rail Over-Bridges 
Col. 253 (Deb. 17, Vol. XXIV, 14-12-2006) 

Rail Over Bridge at Ranapur Road ! Col. 209-1 0 
(Deb. 2, Vol. XXIII, 23-11-2006) I at. Cottoe 
Col. 96-97 Genetic Enaineerin& 

Rail Overbridae between Mqalore to I (Deb. II, Vol. XXIV, U-l~2006) 
Shomur '\ Col. 117-95 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 145 IBlliklen 

Rail Ovetbr. in R.t.;uthIn Misleadina Advertisements by Builders 
(Deb. 11. Vol. XXIV, 07-12-2006) I (Deb. II, Vol. XXIV, 15-12-2006) 
Col. 145""\ Col. 329-30 

Rail Overbriclae Oft kif .. Uttar Pradesh ! Private Builders 
(Deb. 12, Vol. XXIV, 07~12.2006) i (D'eb. 13, Vol. XXIV, 98-12-2006) 
Col. 243 I Col.3l1-12 
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Bureau of Indian Standards i c ..... ity ReIIef,IItMl 
\uthcnlieity of Labels i Review ofCJlf Norms 

{D~b. ii. Vol. XXIII. 04-12-2006) i (Deb . .5, Vol. XXIII. 21-11-2006) 
Col. 2)7-38 I Col. 321-22 

Burn Standard Coapaay LImited I C.llin,AtteJttto. 

Production in BSCL Need for harmonious func:tionina of*-
(Deb. 17. Vol. XXIV, 14-12-2006) orjans of the State I.e. Leaisillure, 
Col. 14 t -42 Judiciary and £Xecuti\lt (CA) 

Revision ofWqes in BSCL (Deb. 12. Vol. XXIV. 07-12-2006) 
(Deb. 17, Vol. XXIV, 14-12-2006) I Co1.331-40 
Col. 219 I Need to include Bbojpuri lanauaae in the 

Revival-aun-Structurins of BSCL Eighth Schedule to die Constitution 
(CA) 

(Deb. 17, Vol. XXIV, 14-12-2006)! (Deb. 19, Vol. XXIV, 1'-12-2006) 
Col. 205 I Col. 473-S03 

BuIl_ Procell Oatto.rda& I Problems being faced by Bldl worbrs in 
Atrocitit\ Against. Women In BPO I the country particularly in 

Industries I Andhra Pradesh and Kent .. and ..,. 
(Deb. 16. Vol. XXIV, 13-12-2006)! taken by the Government in tbi. 
Col. 211-78 I reprd (CA) ! (Deb. II, Vol. XXIV. 15-12-2006) 

Comprehensive Legislation for Call I Col. 420-33 
CentreslBPOs I Situation arisins out of atarp number of 
(Deb. 6, Vol. XXIII. 29-11-2006) I cases petKiin. in various courts of1he 
Col. 1.53-.54 c:ountty for along time and .. liken 

Expansion oflTI8PO Sotsor I by the Government in rqn thereto 
(Deb. 16, Vol. XXIV, 13-12-2006) t (C.A.) 
Col. 485 i (Deb. S, Vol. XXIII, 2'-11-2006) 

M . . .. _:..... fBDn. i Cot 4S7-63 
onrtonng l"U.4Iwlties o.-~ I . . . . . . 
(Deb. I, Vol. XXIII, 22-11-2006) ; SltUatJOn arISIng out of~1CI beina 
Col. 138-39 I perpetrated qainst Kahmiri Plndits 

i in Jammu and Kashmir for die pat 
Quality of BPO Jndustry . many years and steps Clken by tnt 

(Deb. 18, Vol. XXIV, 1.5-12-2006) Govcmmentinthisreprd(CA) 
Col. 342 (Deb. 17, Vol. XXIV, 14-12-2006) 

Trained People for BPO Centres 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 139-40 

C-DOT 

Settin& up ofUD Cefttres by C-OOT I 
(Deb. 11, Vol. XXIV, 06-12-2006) I 
Col. 199-200 

Col. 241-63 
SiMtion arising out of GIobaJ W8mlina 

aff'ectin& India's dimatic c:ondmon as 
reported in UN Development 
Prolramme. HumlUl Dev~lopment 
Report and step. tlken by the 
Govel'1ll'Mlllln dli. reprd (CA, 
(Deb. 17, VOl. XXIV. ' ... 12.20(6) 
Col.l~3-76 
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Situation arising out of banding over of I Sit~t!on arising out of th.e . increas~g 
some hydel projects in Arunachal incidents of female foeticide leadmg 

. . . to continuous decline in the number of 
Pradesh to private panles for which female child and steps taken by the 
investment has already been made by Government in this regard (CA) 
the National HydelPowerCorporation (Deb. 19. Vol. XXIV, 18-12-2006) 
and steps taken by the Government in Col. 483-503 
regard thereto (C.A.) Canada 
(Deb. 5, Vol. XXIII. 28-11-2006) Trade with Canada 
Col. 470-18 (Deb. 5, Vol. XXIII, 28-11-2006) 

Situation arising out of non-
implementation of Wage Settlement 
signed between the Employees 
Association and Management of 
Industrial Development Bank of India 
limited and steps taken by the 
Government in this regard (CA) 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 395-404 

Situation arising out of non-revision of 
royalty on coal and other minerals and 
steps taken by the Government in this 
regard (CA) 
(Deb. 10, Vol. XXIII, 05-12-2006) 

Col. 435-36 

Callal 
Kolachat-:Kollam Stretch ofT.S. Canal 

(Deb. II~ Vol. XXIV, 06-12-2006) 
Col. 205-06 

C •• toament 
Elcetiolls of Cantonment ao.ds 

(Deb. 17, Vol. XXIV, 14.12-2006) 
Col. 161 

Cargo 
Utilization of Maritime Cess 

(Deb. n, Vol. XXIV, 06-12-2006) 
Col. 73-74 

Carpet 
Col. 444-56 Carpet Industry 

S' , , , f flood d (Deb. 15, Vol. XXIV, 12-12-2006) Ituatlon arising out 0 recent s ue, Col. 352-53 . 
to cyclone and torrential rains in the i 

districts of Krishna, Guntur and I Cattle 
Prakasam of Andhra Pradesh resulting I Misutilisation of Funds for NPCBB 
in loss oflives and propeny and steps I (Deb, 14, Vol. XXIV, 11-12-2006) 
ak b th G . h' d I Col. 233 I en ~ e overnment In t IS regar 

(CA) . Cement 
(Deb. 13, Vol. XXIV. 08-12-2006)! Consumption and prodUClionof. Cement 
Col. 351-64 in Maharashtra 

I (Deb. 10, Vol. XXlIl. O~-2006) 
Situation arisin, out of the accident at I Col. 170-74 ~. 

Bhatdih Colliery of BCCl in Western I Duties in Cement , 
Jhariaresultinginlossoflivesofabout I (Deb. 3, Vol. XXllI, 24-Il~2C06) 
SO workers and steps taken by the Col. 367-68 
Government ill this regard (CA) Expon of Cement 
(Deb. II. Vol. XXIV. 1S-12-2006), (Deb. IS. Vol. XXIV. 12-12-2006) 
Col. 434-44 I Col. 48-S0 
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Hike in Cement Prices I Need to condu<:t a CBI iaqulry into 
(Deb . .5, Vol. XXIII. 21-11-2006) I reported .. tcaJe ...... inwrious 
Col. 131-31 welfare schemes for retired &rm)' and 

PriccsofCement I ~ widows (MUR 377) 
~~3:r. XXIV. 12-12-20(6) ~.b36~2. Vol: XXIV, 07-12-20(6) 

CAT Decisioa 
(Deb. If: Vol. XXIV, 06-12-20(6) 
Col itO-II . 

Need 10 <:Onduct a CBI inquby to ascertain 
the SI8hI$ of sensitive Defena ,. .... 
teclmi<:aJ data Iyin& \Vim BALCO, DOW 
taken over by Sterlite Compa.y 
(MUR 371) 
(Deb. 4. Vol. XXJII, 27-11-2006) 

Ceatralltoard efSecelldary EdtIcatioa Col. 300-D I 

Soard Examination : Need to c:onduc:t CSt enquiry .. worUII 
(Deb.1S, Vol. XXIV, 12-1.2-2006) i of Uttar Pradesh EIectridty Boud 
Col. 217-11 (MUR 317) 

fKilities ofdislbled by CBSE (Deb. 17, Vol. XXIV, '4-12-2006) 
(Deb. S, Vol. XXIIl, 21-11-2006) CoL 211 
Col. 109-11 PendiDa Cales widI CBI 

Subjcc&onFiDlnciaJMarbt (Deb. I, Vol. XXIII. 22-11-2006) 
(Deb. 15, Vol. XXIV. 12-12·2006) Col. 124-2.5 
Col. 255-56 

c .............. r ........ _ I Bar Codan, S,.tem Oft all COHS 
Auipmeat of Cases to CBI by Delhi Medicines . 

Poli(c (oCb. 16, Vol. XXIV, 13·12·2006) 
(Deb. 20, VoL XXIV, 19-12-2006) Col. 471-71 
CoL 126-30 

I COHS BencfK:iaries 
CBI lnvcsti,ation againll Arms r (Deb. It, Vol. XXIV, 06-12-2006) 

Smuggiilll I Col. 261-64 
(Deb. 15, Vol. XXIV, 12-12·2006) Conslructioa ofCGHS Hospitals 
Col. 279-80 (Deb. 16, Vol. XXIV, 13-12-2006) 

'CBIlWds Col. 199 
(Deb. II, Vol. XXIV, 06-12-2006) Heatd1 Care to CGHS 8eMficiIrieJ 
Col. 63 ! (Deb. 16, Vol. XXIV, 13-12-2(06) 

Investl •• tion by CSI ... iut DDA Cot 9.JS 
OffICials Need to look !nfO the worttiDJ of CGHS 
(Deb. II, Vol. XXIV. 15-12-20(6) dispcmsariesin1heccqmy(MUR311) 
CoL 367-61 (Deb. 9, Vol. xX.Jn, 04.12.2006) 

laVIItiptjon ofOtoup Housina Societies Col. 402 
in Delhi Norms for Open .. ofCOHS DiIpentery 
(Deb. I, Vol. XXIII. 01-12-2006) (Deb. tI, Vol. XXIV, 06-12-2006) 
Col. 162-63 1 Col. 112-13 
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Privatisation of COHS I Cellini Silkworm Seed Com_ittee 
(Deb. I, Vol. XXIII, 22·11·2006) 
Cot 219 

Central Silkworm Seed CommiUee 
(Deb. IS, Vol. XXIV, 12·12-2006) 

ShortapI ofDoc:torsin COHS Col. 355-57 
(Deb. I, Vol. XXIII, 22-11-2006) 
t"Io.l 245-47 Ceatn) Viall •• ee ComlDlssioD 
'I'f' I 

Test Fecil'" ill COifS OilpenWy " Corruption in DDA 
(Deb. 16, Vol. XXfV. 13-12-2006) i (Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 72·73 I Col. 94 

C.lltrall ....... ttoa Co..... I Centn) Wlter Comns_oD 
Applications R.eceived by CIC Proposals ofKamataka 

(Deb. 16, Vol. xxrv, 13-12-2006) 1 (Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 40-41 : Col. n-?6 

Ceatr.lludtlluofPlutic Eagiaeerllll I Centrally SpoDso~d SchelDe(s) 
lad Tec.8OIoJy i Implementation of Centrally Sponsored 
Opening of New CIPET Centres II' Schemes by PRJs . 

(Deb. 4, Vol. XXIII. 27-11-2006) (Deb. 16. Vol. XXIV, 13-12-2006) 
Col. n-n ! Col. 180-81 

C I Reduction in Centrally Sponsored 
.atr.1 MlriD' Filla.riet Researcb Schemes 

IDStitat. I (Deb. 14, Vol. XXIV. 11-12-2006) 
Functioning ofCMFRI i Col. 212-14 

(Deb. 19, Vol. XXIV. 18-) 2.2(06) i Role of MPs in Centrally Sponsored 
Col. 241-42 i Development Schemes 

CHtnt Raerw Police Foree t (Deb. 16, Vol. XXIV, 13-12-2006) 
I C F I Col 64-65 
~c~w RP I 

(Deb. 5, Vol. XXIII, 28-11-2006) , Schemes for Drainage 
Col. 165-66 I (Deb, 19;Vol. XXIV, 18-12-2006) 

I Col. 251 
CHtn) Road ' •• d I U '1" f F d d C II tI IsatlOn 0 un s un er entra y 
AllQc;ation of Funds under CRf I Sponsored Schemes 

(Deb. 11, Vol. XXIV, 06-12-2006) I (Deb. 6. Vol. XXIII, 29.11-2006) 
Col. 116 Col. 198-1)9 

Funds from Central Road Fund w Kerala 
(Deb. 11, Vol. XXIV, 06-12·2006) 
Col. I 47·S4 

PropouIs under CRF 
(Deb. 16. Vol. XXIV, 1J-12-2(06) 
Col. 264-61 

Utilisation ofCeatraI Road Fund 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 70-82 

Ceat" for PlaS1D1 Pllyslcs 

Centre for Plasma Physics 
(Deb. 10 Vol. XXIII; 01-12-2006) 
Col. 135-36 

C.lltre of Global Exeellnee 
Setting up of Centre ofqlobal Excellence 

(Dob. 5, Vol. XXIII, 21-11-2006) 
Col. 446-47 



CFL Bulbs I Performance of Mobile Services 
CfLPWIIs ! (Deb. 6. Vol. XXIII, 29-11-2006) 

(f>eVt, Vol. XXlII. 01-12-2006) I Col. 148 
Col: 120-21 ! Rashtriya Sam Vikas Yojana in 

! Chhattisgarh 
Chaadiplta (Deb. 6, Vol. XXIII. 29-11-2006) 
Land Use Conversion I Col. 59-60 

(Deb. 20, Vol. XXIV, 19-12-2006) 1 Rehabilitation of Land Oustees 
Col. 79 I (Deb. I, Vol. XXIII. 22-11-2006) 

I 
Chartered ACCHDt •• U I Col. 103-04-

I ._-+' ~~.:~ of CAiCS . II Upgradation of Airports in Chhauisgarh mpro-..,,, ... In ""'IY~., and Bihar 
(Deb. 8, Vol. XXIII, 01~1 ... -2006)! (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 85-86 ! Col. 171-72 

Claemieal(s) i Child .... bour 
Smuggling of Chemica is i Abolition of Child LaboW' 

(Deb. 13, Vol. XXIV, 08-12-2oo6)! (Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 195-96 Col. 153-55 

Cllelaistl 
Sale of Drugs in Departmental StOles 

(Deb. I, Vol. XXIll, 22-11-2006) 
Col. In·66 . 

Strike by Chemists 
(Deb. 6, Vol. XXIIl. 29-1J -2006) 
Col. 5)-52 

C .... ttise·rh 
Allocation to Chhattisgarh 

(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 224-25 

Bhopal Paanam Power Project 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 112-13 

Central AssiJtance for Inter-Stale Roads 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 254-56 

Construction of Hostel for SCs 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 187 

Development of Tribal and Scheduled 
Caste Areas 
(Deb. 16, Vol. XXIV. 13·12-2006) 
Col 451-56 

Ban on Child Labour 
(Deb. 9, Vol. XXHI, 04-12-2006) 
Col. 177-18 

Child Labour Engaged in Gauge 
Con\'crsion 
(Deb. 7, Vol. XXIlI, 30-11-2006) 
Col. 93-94 

Exploitation of Child labour 
(Deb. 14, Vol. XXIV. 11-12·2006) 
Col. 198-99 

Funds to NGOs for Eradication of Child 
Labour 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 312-24 

ILOon Child Labour 
(Deb. 19, Vol. XXIV. 18-12·2006) 
Col. 386-87 

Increase in Budgetary Suppon for Child 
Labour 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 151·53 

Need to take steps to curb the pract~ of 
Child labour in the counIry (MUR 377) 
(Deb. II. Vol. XXIV, 06-12-2006) 
Col. 311-18 
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IleUbili$ldion·efOtiW Labour 
(Deb. 9, Vol. XXllI, 04-12-2006) 
CoLlOS.06 

CItIIII.-
Ban on Employmenl ofChiJdren 

(Deb. 4, Vol. XXIII, 27-11-2006) 
CoI.17-2A 

Crime against Cbildren by Institution 
Co-ordinator 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. lIS 

Crime apinst Women and Children 
(Deb. 10, Vol. XXIII, 05-12-20(6) 
Col. 374-19 

Death ofCbildren due to Hun&« 
Care Rouaes for 0rphInaps (Deb. 20, Vol. XXIV, 19-12-2006) 

(Deb. 10, Vol. XXIII, .05-12-2006) I Col. 299-300 
Cot. 311-12 . Development of Children 

Cbild Mmiaps (Deb. 5, Vol. XXIII. 21-11-2006) 
(Deb. 5, Vol. XXIII. 21-11-20(6) Col. 53-51 
Col. 326-32 

Child Mortality Rate 
(Deb. I. Vol. XXIII, 12-11-2006) 
CoI.133-3S 

Childhood ObesitylOiabetic Patients . 
(Deb. II, Vol. XXIV, 06-12-20(6) 
Col. 171-72 

Eradi(:8lion of Chlld Labour 
(Deb. 4, Vol. XXJII, 27-11-2(06) 
Col. 171-72 

Expenditure on Health and Education of 
Children 
(Deb. 15, Vol. XXIV. 12-12-2006) 
Col. 277-78 

Cbikken Dropout from Scbool I Holistic Development of Child 
(Deb. 5, Vol. XXIII, 28-11-2006) (Deb. IS. Vol. XXIV, 12-12-2006) 
CoL 440-41 I Col. 116-17 

Cbildmllnvolved mAnned Conflict I Incidence of Oral and Dental Diseases 
(Deb-' 10, Vol. XXII", 05-12-2006) among Children 
CoL 163-64 (Deb. 16, Vol. XXIV, 13-12-2006) 

Col. 456-57 . 
Children Llnauilhina in Childreu's Home 

(Deb. 10, Vol. XXIII, 05-12-2(06) Increasing Shelters for ChildrCn 
Col. 224-26 (Deb. 5, Vol. XXIII, 21-11-2006) 

Col. 11-19 
Childrcn out ofSc:hool 

(Deb. S, Vol. XXIII, 21-11-2006) 
Cot. 23-33 

Integrated Child Development Schemes 
(Deb. 20, Vol. XXIV, 19-12-2(06) 
Col. 201 

OIildren Parliament Juvenile Children in Jails 
(Deb. 19, Vol. XXIV, 11-12-2(06) I (Deb. S, Vol. XXIII. 21-11-2006) 
CoL lQO.OI Col. 209-11 

Co~miuioDs for Protection of Child Malnourished Kids as per Washington 
Ri&hb (Amendment) Bil~ 2006-1nt. Report 
(Deb. 13, Vol. XXIV, 01-12-20(6) (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 365 Col. 315-16 
C~ for Children of Sex Workers I Mental Stress on Children 

(Deb. 20, Vol. XXIV, 19-12-2006) r (Deb. 5, Vol. XXIII. 28-11-200<» 
Col. 298 1 Col. 223-24 
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Monozine Kits· 
(Deb. 16. Vol. XXIV, 13-12-20(6) 
Col. 191 

Study on W&'C by UNICEF &. N.S.S.O. 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 167-69 

National Commission for Children I Survey of Children by WCD : 
(Deb. IS, Vol. XXIV, 12-12-2006) (Deb. 20, Vol. XXIV, 19-12-i006) 
Col 261-62 Col. 302~3 

! 
HCRB Report of Kidnapping ofCbildren I Under-Weight Children 

(Deb. 20, Vol. XXIV, 19-12-2006) (Deb. 6. Vgl. XXIII, 29-11-2006) 
Col. 112-14 Col. 329-34 

Need to create a separate department 
within the Police Force for protection 
of child rights (MUR 377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 278-79 

Need to raise immunization level and 
check rising anaemia cases among the 
children in the coootry (MUR 377) 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 608 

Prohibition ofChikl Marriage Bill. 2006-
Consid. &: Pass 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 446-97 

Providing Education to Muslim 
Community Children 
(Deb. 5, Vo~. XXIII, 28-11-2006) 
Col. 271 

Provision of Rice for BPL Children 
(Deb, 10, Vol. XXIII, 05-12-2006) 
Col. 409 

Rainbasera Project 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 205 

Review of Reproductive and Child Health 
Programme 

UNESCO's Report on Education of 
Children 
(Deb. 5, Vol. XXIII. 28-11-2006) 
Col. 445-46 

UNICEF Report on Sexual Violence 
against Children 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 156-57 

Welfare Centre for Women and Children 
(Deb. 20, Vol. XXiV, 19-12-2006) 
Col. 299 

Chlu 
Anti-dumping Duties 

(Deb. S, Vol. XXIlI, 28-11-2006) 
Col. 294-95 

Alleged Incursions of Chinese Soldiers 
(Deb. 6. Vol. XXIII. 29-11-2006) 
Col. 106..()7 

AvailabilitY of Port Services to ChineSe 
Companies 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 291-92 

Border Infrastructure along China 
(Deb. J S. Vol. XXIV. 12-12-2006) 
Col. 135 (Deb. 6, Vol. XXIII, 29-11-2006) 

Col. 303-04 
Scheme for Children's' Eye Care 

: Construclion of Roads along Indo-China 
Border 

(Deb. 16. Vol. XXIV, 13-12-2006) : 
Col. 195-96 

Science for School Children ! 

-
(Deb. 5. Vol. XXIII, 2'-11-2006) I 
Col. 114-1S I 

(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 79 
(Deb. 16. Vol. XXIV. tJ-l2-2006) 
Col. 479-80 
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Discrimination against Chinese Firms i Number of Scientists 
(Deb .. 20, Vol. XXIV, 19-12-2006) i (Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 177-78 : Co 1.200-0 1 

Import of Coat for Power Generation ! Protection of Chiru 
(Deb. 8, Vol. XXIII, 01-12-2006)! (Deb. 9, Vol. XXIII, 04-12-2006) 
Col. ISO-51 Col. 201-02 

Import through Silk Route 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. ISS 

R and D Projects 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 73-76 

Indo-China Agreement Re : Reported statement made by the 
(Deb. 20, Vol. XXIV, 19-12-2006) Ambassador of China on Arunachal 
Col. 162-63 Pradesh (Sub.) 

Ind S' T' (Deb. 3, Vol. XXIII, 24-1 i-2006) 
0- 100 les Col. 582-614 
(Deb. 6, Vol. XXIII, 29-11-2006) .. 
Col. 151-53 Reduction In Customs Duty on Ships for 

Joiflt Bid by India and China for' 
Acquisition of Oil Fields 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 92-93 

Memorandum of Understanding with 
China 
(Deb. 14, Vol. XXIV. 11-12-2006) 
Col. 269-70 

MoU between India and China on Science 
and Technology 
(Deb. 8. Vol. XXIII. 01-12-2006) . 

Breaking 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 167-68 

Reported comments made by Ambassador 
of China on the Indo-China boundary 
issue involving Arunachal Pradesh 
(Sub.) 
(Deb. 16, Vol. XXIV. 13-12-2006) 
Col. 583-606 

Rice Trade with China 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 403-05 

Col. 124-25 . Road Projects near Indo-China Border 
MoU between SEBI and Chinese (Deb. 6, Vol. XXIII. 29-11-2006) 

Counterpart Col. 341-42 
(Deb. I, Vol. XXIII, 01-12-2006) Trade with African Countries 
Col. 72-73 (Deb. 20. Vol. XXIV. 19-12-2006) 

Col. 295-96 
Nathula Trade 

(Deb. I S. Vol. XXIV, 12-12-20(6) 
Col. 164-65 

Need to provide emplo~rK and other 
~fdJwyowmsofu~twho 

had betmgiven training in Guerilla 
Warfare after the 1962 Chinese 
Aggression (MUR 377) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col i'itc 

Train Service to Nepal Border by China 
(Deb. I. Vol. XXI~. 22-11·2006) 
Cot 140-41 

Visa to Chinese Businessmen 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col 235-36 

Visas 
(Deb. IS. Vol. XXIV, 12-12·2006) 
Col. 170 
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Visit of President of China to India (St.) I Complaints from· Ph)'lk:ally Challeopd 
(Deb. 5. Vol. XXIU, 21-11-2006) 
Col. 490-93 

Qlraajeeri Yojau 
ChitaJl.jcni Yojana 

(Deb. 6, VQI.XXIII.29-1 1-2006) 
Col. 201-10 

Ciprette 
Production of Cigarenes 

(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 126 

CitQeasbip 

PasteftJets 
(Deb. 12, Vol. XXIV, 07-12-20(6) 
Col. 229 

I Development of Ci\liI· Aviation Projects 
in Rajasthan 

I 

(Deb. 2, Vol. XXIII, 23-11-2006) 
Col 159-60 

Development of Civil Aviation Sector in 
J " K and Kamataka 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 295-% 

; Electronic Identity Cards 10 Passengers 
(Deb. 7. Vol. XXIII, 30-11·2006) 

Dual Citizenship 10 NRIs . Col. lSI 
(Deb. 16, Vol. XXIV, 13-12-2006) • F . Plane' N 'G.,' A 

l oresgn In on-urJIII rea 
CoI.2B6-19 I (Deb. 12, Vol. XXIV, 07.12-20(6) 

National Regjstcr of Citizens ,Col. 211-11 
(Deb. S, Vol. XXIII. 21-11-2006) ! HubatTezpur 
Col. 31S i (Deb. 17. Vol. XXIV. 14-12-20(6) 

City I... i Col. 141 
EnefJ)' Centres i IncidentS of Theft 

(Deb. 17, Vol. XXIV. 14-12-2006) i (Deb. 12, Vol. XXIV, 07-12;,2006) 
Col. 54 ! Col. 266 

I MRO Facilities in Banplorc 
CivkA~lliIies I (Deb. 11"VO\;~XX1V, 14-12-2006) 
Civic Amenities ! Col. 163 

(Deb. II, Vol. XXIV. 15-12-2006) I C' 'I .. p,' 
, Col. 245 I New 1\1 Avaatlon 0 H:y 

I (Deb. 2, Vol. XXIII. 23~11-2006t 
I Col. 235-36 

AimaMielicopter Fenyinl VVlPs I' Open Skies Agreement of ASEAN 
(Deb, 17, Vol. XXIV, 14-12-2006) Countries 
Col. 167-61 1 (Deb. 12, Vol. XXIV, 07-12-2006) 

Anti-HijKk Plan I Col. 259 
(Deb, 17, Vol. XXIV, 14-12-20(6) 'I' Open Sky Policy 
Col. 170 , (Deb, 12, Vol. XXIV. 07-12-20(6) 

Augmemation of Gagan Project Col. 248-49 
(Deb. 12. Vol. XXIV. 07-12-2006) RecommendationsofK.lwCommiaee 
Col. 275-76 (Deb, 2, Vol. XXIII, 23-11-2006) 

Authorisation of Private Apnts for Air I CoI.3()4..()' 
TICkets I Seuina Up of Aviation Grid 
(Deb. 12. Vol. XXIV. 07-12·2006) (Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 207 ! Col. 179 
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Unviable Aviltion Industry Coal ReIerves and its Extraaion 
(Oeb. 2. Vol. XXIII. 23-11-2006) 
Col. 66 

(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 3-9 

Upgradation of Flying Institutes 
(Cob. 7, Vol. XXIII. 30-11-2006) 
Col. 49-51 

Coal Reserves in M.p. 
(Deb. 16, Vol. XXIV, 13-12-2~) 
Col. 200-02 

Coal Coal Shortap for Power Plants 
Accidents in Coal Mines (Deb. 3. Vol. XXIII, 24-11-2006) 

(Deb. I, Vol. XXIII, 22-11-2006) I Col. 372-74 
Col. 201.247-41 I Coal Supply to Power Plants 

Acquisition ofCoa! Mines (Deb. 16. Vol. XXIV, 13-12-2006) 
(Deb. 4, Vol. XXIII, 27-11-2006).! Col. 39-40 
Col. 73 , De-R.eservation of Coal Blocks 

Allocation ofCoa! Blocks I (Deb. II, Vol. XXIV. 06-12-2006) 
(Deb. II, Vol. XXIV. 06-12-2006) Col. 46-47 
Col. 228-30 I Demand and Supply of Co a' BAd Gas for 

Allocation of Mininl Blocks to prjvlIe I Power Generation 
EntrepmlN'S i (Deb. 13, Vol. XXIV. 01-12-2006) 
(Deb. II. Vol. XXIV. 06-12-2006) 1 Col. 147-50 
Col. 263-64 Hca!th Hazards in and around Coal Mines 

Allotments of Coal BI~ks to Private (Deb. 16. Vol. XXIV, 13-12-2006) 
Companies Col 46-41 
(Deb. 6. Vol. XXltI, 29-11-2006) hnport ofCoa! 
Col. 205-06 (Deb. II, Vol. XXIV, 06-12-2006) 

Black Marketing of Coal I Col. 30-31 
(Deb. 16 .• Vol. XXIV. 13-12-2006)/1 ImportofCoalforPowerGmeration 
Col. 62-63 (Deb. 8. Vol. XXIII, 01-12-2006) 

Coal Bed Methane Col. 150-5 I 
(Deb. 12, Vol. XXIV. 07-12-2006) I Increasina Production of Coal 
Col.309-11 . I (Deb. II. Vol. XXIV, 06-12-2006) 

Coal Importing Companies ! Col. 92-93 . 
(Deb. 16. Vol. XXIV, 13-12-2006) I Modernisation of Coal Mines 
Col. 115-16 I (Deb. I. Vol. XXIII, 22-11-2006) 

Coal Linkaae for Power Projects Col. 121-29 
(Deb. II. Vol. XXIV. !s-12-2006) , Need to revise the rates of royalty onc.oal 
Col. 243-44 and other major minerals on ad-

Coal Mine Projects valorem basis (MUR 377) 
(Deb. 11. Vol. XXIV. 06-12-2006) \ (Deb. 5, Vol. XXIII. 28-11-2006) 
Col. 50-S I i Col 524 

Coal Mines Act I New Technology for Exploitation of Coal 
(Deb. 16, Vol. XXIV, \3-12-2006) I (Deb. 16. Vol. XXIV, \3-12-2006) 
Col. 169-70 - Co1.547-41 

I 
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NOC for Allotment ofLipile Blocks j Setting up of 'Coal Videsh' 
(Deb. II. Vol. XXIV. 06-12-2006)! (Deb, 6, Vol. XXIII, 29-11-2006) 
Cot. 63-.64 ; Col. 52 

Opcaina of Coal Mines to Pri¥Me Seeton i Scttin& up ofNon-Cokina Coal Washerics 
(Deb. 6, Vol. XXIII, 29·11-2006) (Dela. 6, Vol. X}UII. 29-11-2006) 
Col. 211 Col. I07~ 

Open .. of New Coal Mines 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. 17-27 

Private Invntment in Coa' Sector 
(Deb. 16. Vol. XXIV. n·12-2(06) 
Col. 203-04 

Private Seclor Participation in Coal : 
Production I 

(Deb. I. Vol. XXIII. 22·11-2006)' 
Col. 321·22 ; 

Shortage of Coal and Gas for Power 
Projecls 
(Deb. II. Vol. XXIV. 15-12-2006) 
Col. 161-65 

Situation arising out of non.-revislon of 
royalty on coal and osher minerals and 
StepS taken by the Government in this 
regard (CA) 
(Deb. 10. Vol. XXIII. 05·12-2006) 
Col. 444-56 

Procedure for Allocation ofCoaVLignite ' Situation arising out of the accident at 
Blocks i Bhatdih Colliery of BCCL in Western 
(Deb. 16, Vol. XXIV. 13.12-2006); Jlwiaresultinginlossoflivesofabout 
Col. 167-63 SO workers and steps taken by the 

Production from Ageing Oilfield! , 
(Deb. 2. Vol. XXIII, 23-11-2006) j 
Col. 293 

Government in this regard (CA) 
(Deb. 18, Vol. XXIV. 15-12-2006) 
Col. 434-44 

, Unsafe Coa.1 Mines 
RehabilitalionandResealemenlPolicyfor (Deb. I. Vol. XXIII. 22-11-20(6) 

Coal Col. 189.93 
(Deb. I. Vol. XXIII. 22-11.20(6) 
Col. 436-38 Unskilled Labour in Cil 

(Deb. II, Vol. XXIV, 06-12-20(6) 
Col. 167~9 Revival of Loss Making Coal Fields 

(Deb. II, Vol. XXIV, 06-42-2006) 
Col. 191--99 Unused Coal 

Royaky on Coal 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. 135-36 

(Deb. \, Vol. xxm, 22-11-2006) 
CoUI-52 Weighing of Coal 

Safety Rules in Coal Mines 
(Deb. 6, Vol. xxm. 29-11-2006) 
Col. 206-07 

Sale ofCoeI in Open M.-bt 
(Deb. 16, Vat XXJV. 1)-12-2006) 
Col. 256-57 

Security of Coal Mines 
(Deb. 16, Vol. XXIV; 13-12-2006) 
Col. 413·74 

(Deb. 16. Vol. XXIV, \3.12-2006) 
Col. 119-90 

Coalilldia u.ited 
Amount Spmc by ClL in EldrMIIpnCe 

(Deb. 16. Vol. XXIV, 13.12-2006) 
Col. 472 

Sestina up of Sp«ial Purpose Vehicle 
(Deb. 16, Vol. XXIV. 13-12.2006) 
Col. 385-86 
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COUC G .. rd : Export of Coit Products 
CommissioninaofCoutGuaniStationat i (Deb. 10, Vol. XXIII, 05-12-2006) 

Kakinada I Col. 343-51 
(Deb. 12, Vol. XXIV, 07-12-2006) Minimum Export Price 
Col. lSI-59 (Deb. 10, Vol. XXIII, 05-12-2006) 

ScrenaIbenina of Coast Gaunh Col. 196-97 
(Deb. 7, Vol. XXIII. lO-II-2006) i Training by Coir Industry 
Col. 140 I (Deb. IS, Vol. XXIV. 12-12-2006) 

Ceutal ANa(') . II Col. 20S-06 
Couaal Zones M~ Plan I CoIIcp(l) 

(Deb. 9, Vol. XXIII. 04-12-2006) I 
Col. II S-16 i Assiscance to Collqes and Universities 

f .. I (Deb. 10, Vol. XXIII, 05-12-2806) 
Development 0 TOUI&Sm In Forest and I Col 77-12 

CoataJ Areas I' 
(Deb. 2, Vol. XXIII. 2l-Jl-2006) I CottonCo •• 
Col. 294-95 I (Deb. 10. Vol. XXIII. 05-12-2006) 

NCPP ofMaharashtra I Col. 168-69 
(Deb. 9, Vol. XXIII, 04-12-2006) I Opening of Additional Medical! 
Col. 223-24 I Engineering ColJeaes 

C----I M t A ... _rtty i (Deb. 12. Vol. XXIV, 07-12-2006) 
-- .... .e. a._ I Col. 60-61 

Complaints ,"eived by Coaslal II' Open' f"'-o-I C It--
.... 1iIpA\CQt AUIbority In, 0 ~ 0 -a-
(Deb. 19, Vol. XXIV. 11-12-2006) (Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 216-17 CoI.2t-lG 

Coffee Private M.Ed. Collept 
(Deb. 20, Vol. XXIV, 19-12-2006) 

Coffee Zones .' Col. 83-14 
(Deb. 15, Vol. XXIV, 12-12-2006) \ 
Col. 263 I' Raging and Suicides by Collcp Students 

leplanhna of Coffee (Deb. 10, Vol. XXIII, 0S.12-2t(6) 
(Deb. 20, Vol. XXIV. 19-12-2006) Col. 237-39 
Col. 76 I Rating of Colleges 

Co .... rcI 

Flexible Complementaty SdIeme 
(Deb. 20, ~1. XXIV, 19-12-2006) 
Col. 113-14 

Coir 
Coif ao.ns 

(Deb. 10. Vol. XXIlI. OS--I2-2006) 
Co1.21S-17 . 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 241-42 

Recopition of B.Ed. CoUqe 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. l()9.tO 

~ to lIIf·fiuncod Cotleaes by 
NCT! 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 10-11 
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Com.aad Ana Developmen. Wasle 
M .......... ·Procn· .. , 
Projects under CADP 

(Deb.·9, Vol. XXIII. 04-12-2006) 
Col. 157·58 

Co.mitlet on Co ..... iutio. 
[.,enai.RIOt 
Report of Committee on Communication 

Entertainment 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 442-43 

CO ... UtH o. Railway Cattriltl 
ScM/ice 
Committee on Railway Catering Service 

(Deb .. 12, Vol. XXIV, 07-12-2006) 
Col. 306-01 

ComaJttee(.) 
I 

Comminee on Estimates - Statement -
Laid 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 386 

Committee on Estimales - Twelfth Report 
- Presented 
(Deb. 19, Vol. XXIV. 11-12-2006) 
Col. 452 

Comminee on GOvemmerlt Assurances -
Fifteenth Report - Presented 
(Deb. I a, Vol. XXIV, I S-12-2006) 
Col. 407 

Committee on Government Assurances • 
Fourteenth Repon - Presented 
(Deb. 11, Vol. XXIV, 14-12-2006) 
Col. 236 

National Board for Micro, Small and ! 

Comminee on Members of Parliament 
Local area Development Scheme -
Thirteenth Report • Presented 
(Deb. 12. Vol. XXIV. 07·12-2006) 
Col. 331 Medium Enterprises-Election I 

(Deb. 7, Vol. XXIII, 30-11-2006) I 
Col. 330-31 I Committee on Petitions - Twentieth to 

Business Advisory Committee-Thirty-first i Twenty-third Reports - Pmented 
Report-Presented I (Deb. 20, Vol. XXIV. 19-12-2006) 
(Deb. 10, Vol. XXIII, 05-12-2006) i Col. 361 
Col. 631 I Committee on Private Members' Bills and 

Committee on AbIerK:e of Members from! Resolutions - Minutes - Laid 
the Sittings of the House _ Seventh! (Deb. 18. Vol. XXIV. IS-12-2006) 
Report _ Presented I Col. 407 
(Deb. IS, Vol. XXIV, 12-12-2006) : CommitteeonPrivateMembers'BiIIsand 
Col. 409 i Resolutions - Twenty-fourth Report • 

Committee on Empowerment of Women I Presented 
-Statement-Laid I (Deb. II. Vol. XXIV. 06-12·2006) 
(Deb. 20. Vol. XXIV, 19-12·2006) i Col. 307 
Col. 316-17 ! Commiaee on Priv.e Members' Bills and 

Committee on Empowermenr of Women I Resolutions - Twenty-third Report • 
- Tenth Report - Presented I Presented 
(Deb. 19, Vol. XXIV, 11-12-2006) I! (Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 4S2 Col. 346 

Committee on EmpowennentofWomen- ! Committee on Public Accounts - Thirty 
Ninth Report-Pretented j EiJhCh Report - Presented 
(Deb. 14, Vol. XXIV, 11-12-2006) I (Deb. 19. Vol. XXIV, 11-12-2006) 
Col. 294 Col. 452 
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Committee 011 Publk: Accounts - Thirty- I Extension of Time for Presentation of 
fOW1h, Thirty-sixah ... Thirty-seventh .j Report of Joint Committee to Examine 
Rcpcxts - Praented . the Constitutional and Legal Position 
(Deb. 15. Vol. XXIV. 12-12-2006) rclatmatoOfticeofProfrt-Motion 
Col. 409-10 (Deb. IS, Vol. XXIV. 12-12-2006) 

Committee on Public: Undertakings - Col. 418 
FourteemhReport - Presented i PublicAccountsCommittee-ThirtyThird 
(Deb. 13. Vol. XXtV, 01-12-2006) I and Thirty Fifth Report -Presented 
Col. 3'2 II (Deb. 12, Vol. XXIV. 07-12-2006) 

Committee on Public Undertakings - I Col. 330 
Sixteenth and Seventeenth Reports - i Standing Committee of Information and 
Presented ! Technology - Thirty-Fifth and Thirty-
(Deb. II. Vol. XXIV, 15-12-2006) I Sixth Report - Presented 
Col. 407 ! (Deb. 16, Vol. XXIV, 13-12-2006) 

Committee on Publi .. Undertakings - Col. 57. 
~ Stltement - Laid Standing Committee on Agriculture -

(Deb. 20, Vol. XXIV, 19-12-2006) I twenty Second Report - Presented 
Col.3l7 (Deb. S, Vol. XXIII, 21-11-2006) 

Committee on Public Undertakings- I Col. 455 
Fifteenth Repon-Preleated i Standing Committee on Chemicals and 
(Deb. 14, Vol. XXIV, 11-12-2006) I Fertilizers - Fourteenth Report -
Col. 294 Presented 

Committee on Subordinate Leaislltian -I (Deb. IS. Vol. XXIV, 12-12-2006) 
Thirteemh and Fourteenth Reports - Col. 410 
Pretemed I sc.nding Committee on Coal and S1eeI -
(Deb. 16, Vol. XXIV, 13-12-2006) I Twentieth to Twenty -second Report-
Col. 576 Presented 

Committee on the Welfare of Stheduled I (Deb. 20, Vol. XXIV, 19-12-2006) 
Castes Ind Scheduled Tribes - Col. 361 
EiJhteenth Report - PreIented Stand inc Committee on Com.merc:e -
(Deb. II, Vol. XXIV, 06-12-2006) Seventy-nimh and Eiptieth bporU-
Col. 301 Laid' 

Comm~ on the Welfare ofSCheciuled (Deb. II, Vol. XXIV, 15-12-2006) 
Castes and Sc:heduled Tribes - Col. 401-09 
Fifteenth to Seventeenth Reports - Standing Committee on Energy 
Presented I Seventeenth R.eport-Presented 
(Deb. 6, Vol. XXIII. 29-11-20(6)! (Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 347 i Col. 327 

Committee on Welfare of Sc:h~duled i Stand in, Committee on Enercy 
Castes and Sch~duled Tribes - Eightccnth Repon _ Presented 
Nineteenth Rcport-Presented Deb 20 Vol XXIV 19-12-2006) 
(Deb. 20, Vol. XXIV. 19-12-2006) ( . , . , 
Cot. 316 Col. 389 
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Standing Committee on External Affairs 
Twelfth and Thirteenth Reports • 

Presented 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 453 

Standing Committee on Finance· Forty 
fifth to Fiftieth Reports - Presented 
(Deb. 17. VoL XXIV, 14·12-2006) 
Col. 236-37 

Standing Committee on Finance - Fony 
First to Fony tbirdRepons - Presented 
(Deb. 5, Vol. XXIII. 21-11-2006) 
Col. 456 

Standi", Committee on Finance - Fony· 
Fourth Report - Presented 
(Deb: 15, Vol. XXIV. 12-12-2006) 
Col. 410 

itaMingCommiuee on Food Consumer 
Affairs and Public Distribution -
Fifteenth and Sixteenth Repons -
Presented 
(Deb. II, Vol. XXIV,06-12-2006) 
Col. 301 

Standing Committee on Food, Consumer 
Affairs and Public Distribution -Action 
Taken Reports· Laid 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 576-71 

Standina Committee on Home Arraira • 
One Hundred Twenty Second Report -
Laid 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 579 

Standing Committee on Human Resource 
Development - One Hundred Eighty-
siX1tl Report-Laid 
(Deb. 8. Vol. XXIII, 01-12-2006) 
Col. 2S1 

Standing Committee on Human Resource 
Development One Hundred Eighty 
Third to One Hundred Eighty Fifth 
Reports.-Laid 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 330 

Standin, Committee on Human RCIOIdte 
Development - One hundred ICvady 
eighth to One hundred eichtY second 
ReportS - Laid 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 327 

Standi". Committee on Industry - One 
hundred ninety I"oad and ORe 
hundred niMly third a..,. -LekS 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 577 

Standina Committee on Information and 
TedtnotocY - Action Taken Report -
Laid 
(Deb. 16, Vol. XXIV. 13-12-2006) 
Col. S7I 

Standing Committee on Food, Consumer I 

Affairs and Public: Distribution _i 
Fourtcendt Report - Presented . 
(Deb. 2, Vol. XXIII, 23-11-2006) i StandinJ Committee on Informacion 
Col. 326 i Tedmoloty. Thirty-tevemh to Thirty 

Standing c;Mnrniuee OIl Food, Consumer t Ninth Reporu - Pmcnted 
Affairs and Public: Distribution _! ~.b4S~9. Vol. XXIV, 11-12-2006) 
Seventeenth Report - Presented . 
(Deb. 20, Vol. XXIV, J9-12-2006) II· Stan.dine Committee on Labour w 

Col. 319 Et&hteenth Report - Prctented 
S d'· ,. (Deb. I', Vol. XXIV, 12-12·2006) 

tan lnl CommIttee on Health and Col. 411 
Family Welfare - Ninereentb Report.t ' 
Evjd~ _ Laid Stan~inl Committee on Labour -
(Deb. 20, Vol. XXJV. 19-12-2006) Ntnefeentb Report- Presented 
Co1.319-90 (Deb. 16, Vol. XXIV, n-12-2006) 

Col. S76 



SUBJECT INDEX 57 

Standing CommlUee on Labour - I Standing CornmiUee on Scx:ia1 Justice and 
Sixteenth and Seventeenth Reports - Empowerment - Twentieth to Twenty-
Presented I second Reports - Presented and 
(Deb. 3, Vol. XXIIl, 24-11-2006) Statements-Laid 
Col. 576 (Deb. 19, Vol. XXIV, 18-12-2006) 

Standing Committee on Personnel, Public Col. 4S4-S5 
Grievances. Law and Justice - Standing Committee on Transport, 
Seventeenth Report - Laid Tourism and Culture - One Hundred 
(Dei? 10, Vol. XXIII, 05-12-2006) i and Eighth Report - Laid 
Col. 432 I (Deb. 18, vat. XXIV, 15-12-2006) 

Standing Committee on Petroleum and 1 Col. 409 
Natural Gas - Statement - Laid ! Standing Committee on Urban 
(Deb. 19, Vol. XXIV, 18-12-2006)! Development - Seventeenth Report·-
Col. 454 ! Presented 

Slanding Committee on Petroleum and I (Deb. 5, Vol. XXIII, 28-11-2006) 
Natural Gas - Twelfth Report - Laid f Col. 456-57 
(Dtb. S. Vol. XXIII. 28-11-2006) i StandingCommitteeonWaterResources 
Col. 455-56 I -Sixth Report - Presented 

Standing Committee on Railways -I (Deb. 18. Vol. XXIV, IS-12-2006) 
Statement - Laid Col. 401 
(Deb. II. Vol. XXIV, 06-12-2006) ! Standing Committee on Water Resources 
Col. 309 I -Statements - Laid 

Standing Committee on Railways -! (Deb. 18, Vol. XXIV. 15-12-2006) 
Twent)' Fourth and Twenty Fifth I Col. 408 
Reports. Presented I 
(Deb. 5, Vol. XXIII. 18-11-2006) I COIRRIODwtaltbGalDel 
Col. 4S6j Construction of National Highways (or 

Standing Committee on Railways _. Commonwealth Games 
Twenty-second and Twenty-third! (Deb. II, Vol. XXIV, 06-12-2006) 
Reports - Presented ! Col. 226-27 
(Deb. 2, Vol. XXIII. 23-11-2006) \ FundsforCommonwealtbGames 
Col. 326 I (Deb. II, Vol. XXIV, 06-12-2006) 

Standing Committee on Science &: r Col. 272-73 
Technology, Environment &: Forests - i Funds for Commonwealth Games, 20.10 
One-sixty second to One-sixty ninth i (Deb. 6, Vol. XXIII, 29·11-2006) 
Reports. Laid ! Co1.219-20 
2~~i3~~jIVOI. XXIV, 14-12·2006) IlnC~Sio~ of Sports in Com!'1"n\! 

StandinaCommiUec on Social Justice and I (;:'5 1, Vol. XXIII. 22-11-2006) 
Empowerment Col. 116-11 

0) Nineteenth Report-Presented Power Purchase Agreement between 
(ii) Statement-Laid TRANSCO and THDC 

(Deb. 1. Vol. XXIII, 30.11.2006) ,(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 319 I Col. 396-97 



\ 
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Preparation for Commonwealth Games I Complaint RcdressaJ System 
(Deb. 1, Vol. XXlJI, 22-11-2006) (Deb. 13, Vol. XXIV, 0'-12-2(06) 
Cot. 141-43 Col. 314-15 
(Deb. II, Vol. XXIV. 06-12-200II) Cost Audit of Multi National Ph ..... 
Col.2l1-13 Companies 

Requirement of Hotel Rooms (Oeb. a, Vol. XXIII. 01-12-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006) Col. 202 
Col. 120-21 ! Delay in IPOCIearuce 

S~ial Cell for Commonwealth Games I (Deb.'. Vol. XXIfI. 01-12-2006) 
(Deb. I, Vol. XXIII, 22-11-2006), Col. 65-66 
Col. 148-50 1 o· ~ C i - lsappe .. ~ ompan es 

Volunteers for Commonwealth Games Ii (Deb. 3. Vol. XXIII, 24-11-2006) 
(Deb. 16, Vol. XXIV, 13-12-2006) Col. 211 
Col. 449 I 

I Dominance of Indian Companic. in 
Coapaay Sftfthlria ! Europe 
Improvement in Services ofCAlCS I (Deb. 8, Vot. XXIIJ,OI-t2-2006) 

(Deb. 8, Vot. XXIl1. OI-1l.2006) I Col. 231-)2 
Col. 85-36 I E-Filina for Compenies 

CO.,..y(I) I (Deb. 13. Vol. XXIV. 01-12-28(6) 
Allotmenis of Coal DlcKks 10 Private I Cot. 306-07 

Companies . j Foreign Companies in India 
(Deb. 6, Vol. XXIII. 29.11.2006) I (Deb.JI. VoL XXIV, U-12-2_> 
Col. 2054)6 ! Cot. 313-16 

Availability of Port Serv~ 10 Olinesc: I Foreign Companies in Mining 
Companies I (Deb. 15, Vol. XXIV. 12-'2-2006) 
(Deb. 6, Vol: XXIII. 29-11-20(6) ! Col. 112 
Col. 291-92 ! 

. I indian MNC 
~~~~~v~~~'iC)~i~~2006) I ~bi2~iIVOI. XXIV, 12-12-2006) 

Col. )()4,.Oj l· 
Cbaritaltle Companies i Licenses issued to MNCs 

(Deb. 13, Vol. XXIV, 01-12-2006)! (Deb, 2, Vol. XXIII. 23·11-2006) 
Col. 264 I Col 127 

Check Over Non-Sanking Fin.nce I MNCs in IAdia 
Companies I (Deb. II. Vol. XXIV. J 5·12-2006) 
(Deb. 13, Vol. XXIV, 01.12-2006) I Col. 124·29 
Col. 49-51 '; Monitoring of Mulhnational Dete'-.... v.: 

Competition with Multi-National! ComplU1i~ 
Companies (Deb. IS, Vol. XXIV. 12~12.2006) 
(I)eb. S, VoI.XXlll,2&-I 1.20(6) Col. 31.)5 
Col. 376-71 ,416-17 
(Deb. U. Vol. XXIV. 12.12-20(6) 
Col. 100-102 

PaJdins Corporate CIDeS 
(Deb. 3, Vol. XXIlI. 24~11.2006. 
Col. 553 
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Purchase ofShareI ofPriVlte Companies ComputerilatioD 
(Deb. 13, Vol. XXIV, 08·12·2006) 
Col. 94·9! 

Central Assistance for Computerisation of 
Land Records 

RestricdononProc&nmentandStocking (Deb. II, Vol. XXIV, 15·12-2006) 
(Deb. 4, Vol. XXIII, 21·11-2006) Col. 347-48 
Col. 151 Computerisation of Post Offices 

Vanished Companies (Deb. I, Vol. XXIII, 22-11-2006) 
(Deb. 13, Vol. XXIV, 01-12-2006) Col. 175-83 
Col. 199-200 Computerisation of Treasuries· in 

Violation in payment ofFBT by Foreign Kamataka 
Companies (Deb. 1, Vol. XXIII, 22·11-2006) 
(Deb. 3, Vol. XXIII, 24-11.2006) I Col. 342 
Col. 3 I 7 Coafederatio. of lDdiaa ladfttry 

Coape ... tiotI TechnoJocy Pannenbip ". ) 
Compensation Policy 

(Deb. 10, Vol. XXIII, OS-12·2006) 
Col. 206-01 

Coapetitlo. Co ........ 

Competition Commission 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 113-14 

C ... preued N.tural Gat 
CNG Filling SUrtions in Delhi 

(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. IS7-S8 

(Deb. 13, Vol. XXIV, 08-12 ... 2006) . 
Col. 210-71 

CoafetueelSem.u, 
14th NAM Conference 

(Deb. 1, Vol. XXIIl, 22-11-2006) 
Col. 202-03 

Agriculture Swnmit 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 248 

IBSASummit 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 279-97 

CNG Filling Stations on Highways I International Seminar on Defence, 
(Deb. 2, Vol. XXIII, 23·11-2006) finance and Economics 
CoI.20S-06 (Dcb. 17, Vol. XXIV, 14-12-2006) 

Quality of CNG Col. 139 
(Deb. 2, Vol. XXIIJ. 23-11-2006) Meeting of State Transport Ministers 
Col. 256 (Deb. I, Vol. XXIII, 22-11 -2006) 

Col. 304-05 
Computer(l) II PATA Conference, 2007 
Proposal for providina Laptops to School (Deb. 7. Vol. XXiii. 30-1I.2c',o) 

Children Col. 92 
(Deb. 5, Vol. XXIII, 21-12·2006) I 
Col. 79 Confiscated Properties 

Software Piracy I Disposal of Confiscated Propen ie, 
(Deb. 6. VoJ. XX III , 29.1l.2006) (Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 133-36 Col. 217-19 

I 
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C......,Prtct ..... 

I..Ibout ftelattd t ..... 
(Deb .• 4, Vol. XXIV, 11-12-2006) 
Col. 129-30 
~ 1ft E ..... ScheduJe 

(Deb. 5, Vol. XXIII, 21-11-2006) 
CoI.2SI-S9 

Consumer Price Index 
(Deb. 19, Vol. XXIV, 1'-12-2006) 
Col.., 

Need to include ·KuduIch' ...... to the Consumer Price Index Number 
EighlbSc:beduleorCbe~ (Deb. 4, Vol. XXIII. 27-11-2006) 
(MUR 377) Col. 230 
(Deb. 9, Vol. XXIII, 04-12-2006) I Coua_r(.) 
Coll97 I Advertisements MisJadina ConIumars 

Needtoinc:ludeBbojpurillaplpinlbe I (Deb. 14, Vol. XXIV, 11-12-2_) 
Eialdh Schedule to the ContdWtion I Col. 14 
(CA) I AwInI for Wort in Cotisunw PlOIKfion 
(Deb. 19, Vol. XXIV, '1-1-2-2006) (Deb. 9, Vol. XXItI. 04-12-2006) 
Col. 473-$03 . CoI.I6U9 

Need to include Bhoti ....... in die I Consumer WeIfiIre PrOJlWllft'H 
Eiprh Schedule to die C'oditution I (Deb. 4. Vol. XXIII, 21-11-2006) 
(MU13m i Col. 217-19 

I 
(Deb. 16, Vol. XXIV. 1)-'2-2006) ! Failure of Consumer Law 
Col .. 611-18 ! (Deb. 9, Vol. XXIII. 04-12-2006) 

Need to iacIude ~ ..... in; Col. 352-53 
IbeEipIh Sc:hoduIctolbeconstilurion i Functioning of Consumet' Protection 
(MUR 377) r Council 
(Deb. 19, Vol. XXIV. 11-12-2006)! (Deb. 14. Vol. XXIV, 11-12-2006) 
Col. 510 I Col. 23-24 

Need to make provision for .. of Hindi I' Funds for Consumer Awareness 
andrqioaal ....... iDthe5uprlMc (Deb. 9. Vol. XXIII, (M-12-2OM) 
Court and HiJh Courts .1 per the! Col. 77-7' 
provisi6n of Article 34' of the i Import of Consumer Ooods 
Constitution (MUR 377) i (Deb. S. Vol. xxm. 2'-11 -2006) 
(Deb. 12, Vol. XXIV. 07-12-2006)! Col.10l.04 
Col. 361-69 . !Improwmem ift C'Oftlumer ProteedH 

Trnfer of Subject i COUDCiJ 
(Deb. 14, Vol. XXIV, 11-12-2006) I (Deb. 9. Vol. XXIII, ().f-12~2006) 
Col. 116-17 Col. 2'5-16 

Urdu Lanauete ill fl_ScheduIe -=-o(~c.... 
~~n!O, Vol. XXIV, 19.12-2006) t (Deb .•• Vol. xxm, 27-11-2tM) 

. Col. 2]' 
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Onfine redmsaJ of Consumer Complaints I Report on Cooperasiw Crodit SIrucan 
(Deb. 19, Vol. XXIV, 11-12-2006) (Deb. 3, Vol. XXIII. 24.11-2006) 
Col. 341·50 Col. 211-12 

WidtninaAmbit ofCoQlUlMl' Protection C ...... pdoI 
([)eb. 9, Vol. XXIII. 04-12-2006) 
Col. 176-77 Action a,.inlt Offic.n of Various 

~panllteiltl 
C ..... rTenaIut I (Deb. 16, Vol. XXIV, 13-12-2006) 
Construction of Coatamer Termina' at 1 Col. 410-.1 

Vatlarpadam J Allepd Conuption Owp"'- Indian 
(Deb. 6. Vol. XXIlI. 29-11-2006)! OffICial 
Col. 111"'.1 i (Deb. I, Vol. XXIII. 22-11-2006) 

COiltradors I Col. 130-31 
81 k L',t' fC ! Allcled Embeulementllrreplaritiel in .c I In,o .. ontnICtOr1 !Postal Divisions . v 

(Deb. 6. Vol. XXIII. 29-11-2006) j (Dcb. 16. Vol. XXIV. 13-12-2006') 
Col. 290-92 ! Col. SOO-OI 

c"",ntbtlky Report i Amendmem of Prevention of Corruption 
bcommendation, for Convertibility i A~ 

Report ! (Deb. 16, Vol. XXIV, 13-12-2006) 
(Deb .• , Vol. XXIII. 01-12-2006) I Col. 49'-99 
Col. 209·10 I AnCi-Conuption Cell in PM', Office 

C.,....ave<.) i (Dcb. 1. Vol. XXIU. 22-11-2006) . ....... . . I Col. 421·22 
£cono~l.calty Unvlable Cooperative I C ..... ; . 0--' t fNHAI 

SocietieS I . omy_ntI aaalDSl 11",11 S 0 
(Deb. 14, Vol. XXIV, 11-12-2006) 1 (Deb. 16. Vol. XXIV, 13-12·2006) 
Col. 43-46 I Col. 163 

Fundi for Coopemivc Societies i COrruplion Cun PendinJ in Courta 
(Deb. 9. Vol. xxm, 04-12-2006) i (Deb. I, Vol. XXlII, 22-11-2006) 
Col 35' i Cal2}9 

Need to rec:oftsider tbt Impotitioft of i Corruption in DDA 
Jncome Til Oil Profhs earned by I (Deb.'. Vol. XXIII. 01-12.2(06) 
Cooper.,lve Bank a Md review I Col. 94 
ptopoMd amendment in dIt BIDkin, Diuniualo(()ft'kjakofDflhiTr.dund 
.....,. Act (MUR 3n) II Tax DopIrUnent 
(Deb. 17, Vol. XXIV. 14-12.2006) (o.b. 15, VoL XXIV. 12-12-2006) 
Col. 215 Col. 3104 I 

PriVJtt Cooptr.livt Soc:iecy I Enactina Public Servam lAw 
(Deb. 13, Vol. XXIV. 01-.2-20(6) (Deb. 16. Vol. XXIV. 13-12-2006) 
Cot. 307-oa Col ,"7 ... 9 

PurchaM of Milk &om CoopntIWi fpquiry"'lPS Oft'lclon 
(Deb. 17, Vol. XXIV. 14-12.2006) (Deb. 5, Vol, XXIII. 28-11-2(06) 
Cot. 1 51-53 Col. 316 
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Investigation against DDA OffICials I Cotton Export 
(Deb. 3, Vol. XXIII, 24~11~2006) (Deb. 10. Vol. XXIII. 05~12~2006) 
Col. 561 Col. 116~17 

Less Wages to Labourers under NREOA Cotton Farmers 
(Dcb. I, Vol. XXIII. 01-12·2006) (Deb. 9, Vol. XXIlI, 04~12-2006) 
Col. 106-07 " Col. 257·51 

List of Corrupt Officials Decline in Price of Cotton 
I (Deb. I, Vol. XXIH, 22-11·2006) i (Deb. 19, Vol. XXIV. 11-12·2006) 

Col. 93 1 Col. 215·16 . ! 
Provisions for EUminating Corruption i Export of Cotton Bales 

(Deb. 6, Vol. XXIII, 29-11-2006) I (Deb. 9. Vol. XXIII. 04·12·2006) 
Col. 119-90 : Col. 146 

Report of Bribe Payer's Index 2006 I Low Production of Cotton 
(Deb. I, Vol. XXIII, 22·11.2006): (Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 367-61 i Col. 365-66 

Vigilance Cases ! MIS for Cotton 
(Deb. 17, Vol. XXIV, 14-12-2006) I (Deb. 19, Vol. XXIV, '1-12-2006) 
Col. 212-13 ! Col. 117-18 

I 

Cost •• d Works AccotI...... I Procurement of Cotton 
ImprovementinServic:esofCAlCS I (Deb. 20, Vo!. XXIV, 19.'~~2006) 

(Deb. I, Vol. XXIIl, 01-12-2006) i Col. 233-34 
Col. 15-16 I Production of Cotton I (Deb. 4, Vol. XXIII, 27-11·2006) 

Cottqe aad VUIap .uutry(.) I Col. 174-75 
Cottage 1n4Patry in Oujarat I Sale of Catton Bales 

(Deb. 5, Vol. XXIII, 21-11-2006) I (Deb. 20, Vol. XXIV, 19.12.2006) 
Col. 260-61 I Col. 270-71 

E"POrt of CoaIac Products i 
(Deb. 10, Vol. XXIII, O~-12.2006) I CO.DeU for ~ .... of ' ..... 
Col. 159 ' Actio. aad aura. TechDOlolY 

Funds fi r-1ndUIIricI Assistance by CAPART for WelCare of 
or --... PbysicallyCbaUcnpd People 

(Deb. 20, Vol. XXIV, 19-12·2006) I (Deb. I, Vol. XXm;OH2.2006) 
Col. 161-62 I Col. 49-63 

CottOll Auilllnce by CAMRT 10 Noo. 
AvaiiabilltyofCoaonYIIft I (Deb. I. Vol. XXIII. 01-12-l006) 

(Deb. 10, Vol. XXIII, 0'·12.2006) I Col. U 
Col. 22·21 I r"___ C ..... r1dt Goods 
~ BaleIln Market 

(Deb. 19. Vol. XXIV 11-12.2006 Sale otCounterf~h Goods 
Cot. 136-1I ' ) l (Deb. 4, Vol. XXIII, 27.11·2006) 

Col. 23-4-35 
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CCHlrier Services I Need to set up a Bencb of Patna High 
Private Courier Services I Court at Bbagalpur (MUR 371) 

(Deb. II, Vol. XXIV, 06-12-2006) (Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 226 Co1.369-70 

Cour1(.) I Need 10 set up. Permanent Bench ofllie 
Benches of High Courts I Orissa High Court in Western Orissa 

(Deb. It Vol. XXIII, 01-12-2006)! (MUR3n) 
Col. 126-27 I (Deb. 16, Vol. XXIV, /3-12-2006) 

Consumer Cases I Col. 615 
(Deb. 4, Vol. XXIII, 21--"-2006) ! Out ofC~ Settlement of Disputes 
Col. 10-17,24 i (Deb. II, Vol. XXIV, 15-12-2006) 

Corruption Cases Pending in Courts ) Col. 183 
(Deb. I, Vol. XXIII. 22-11-2006) ! PanchayatAdalau 
Col. 239 l (Deb. 1, Vol. XXIII. 22-11-2006) 

E·filin, orCases in SuprCJ1lf Court I Col. J08.()9 . 
(Deb. 3, Vol. XXIII, 2-4-11-2006) ! Pend in'" Cn~ ~ 
Col. 2SO-n I· ~t""-I (Dcb. 3, Vol. XXlIl, 24-11-2006) 

Family Courts I Col. 553 . 
(Deb. I, Vol. XXIII, 01.12.2006) ,i . 

Col. 73.14 Pend"" Court CISCI 
FISt Traek Courts I' ~~;.bi9~:~OI. XXIII, 24-11-2006) 

(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 2S0-51 I Rajasthan High Court 

Financial Aaistance for Construc:tion of I (Deb. 3, Vol. XXIII, 24-11-2(06) 
tbe Co,," BuUdinp , Col. 562 
(Deb. I., Vol .. XXIV, 1S-12-2006) Senin, up.ofEnvironment Courts 
Col. 225.27 (Deb. 4, Vol. XXIII. 27-11-2006) 

Hip Court BaK:.b in KoraJa Col. 170-71 
(Deb. I, Vol. XXUl~ OI.12~2006) Settin, up of High Tech Fast Track 
Col. 112-1l CommcnriaJ DivisKm$ 

Labour Courts and Tribunals (Deb. If Vol. XXIII, 0J-12-2006) 
(Deb. 9, Vol. xxm, 04.12.2006) Col. 14S-47 
Col. 33-31 Setting up of Matrimonial Disputes 

Mobile Cowu hi Rural Areas 
(Deb. 3, Vol. XXfII, 24·1I-20~) 
Col. •• 7 

Need to make proviSion for use of Hindi 
and reaion.llan~ in the Supttime 
Court and High COQru as per the 
provision of Artie-I. 34' of the, 
Constitution (MUR 37'1) 
(Deb. 12. Vof. XXIV. 07-12-2006) I 
Col. 368-69 - -

Tribunals 
(Deb. 13, Vol. XXIV. 08-12·2006) 
Col. 292 

SiNatjon arisina out ofa latge number of 
• cases pending hivarioua coutts of the 

country for a loti. time $td steps taken 
by Ihe Gomnment in tepid ~ 
(C.A.) 
(Deb. !. Vol. XXllJ, 28.11-2006) 
Col. 451-63 -



Special Couns for Cyber Crimes I Economic Offences 
(Deb. I, Vol. XXIII, 22-11-2006) I (Deb. 3, Vol. XXUI, 24-11-2006) 
Col. 155 I Col. .469 . 

Strengthening of Consumer Courts I Increasmg Cyber Crune 
(Deb. 19, Vol. XXIV, 11-12-2006) I (Deb. 5, Vol. XXIII, 28-11-2006) 
Col. Ill-IS , Col. 197-98 

Vacant Posts in Labour Courts I Insecurity of Government officials 
(Deb: 9, -Vol. XXIII, 04-12-2006)! (Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 286-87 Col. 138 

CftCbe(s) I Misuse of Criminal Procedure Code 
Conversion of Anganwadi Centres into! (Deb. 5, Vo\. XXIII, 21-11-2006) 

Creches I Col.30 I 
(Deb. 10, Vol. XXIII, 05-12-2006) I NCRB ReponofKidnappingofChildren 
Col. 182 1 (Deb. 20, Vol. XXIV, 19-12-2006) 

Creches for Children of Sex Workers I Col. 112-14 
(Deb. 20, Vol. XXIV, 19-12-2006) i Protection of Witness 
Col. 298 1 (Deb. 5, Vol. XXIII, 21.11-2006) 

Cndit Card . Col. 115 

Credit Card Scheme I Rajiv Gandhi Assassination Cue 
(Deb. 20. Vol. XXIV, 19-12-2006) I (Deb. 20, Vol. XXIV, 19-12-2006) . f 
Col. 96-97 i Col. 116.17 

CrIaIe(s) i Scheme for Checking Crimes in Cities 
Amendments in I.T. Act 1 (Deb. 20, Vol. XXIV, 19-12-2006) 

(Deb. 1, Vol. XXIII, 22-11-2006) I Col. 181-12 
Col. 49-5 I i Special Couns for Cyber Crimes 

Crime against Children by Institution! (Deb. I, Vol. XXIII, 22-11-2006) 
Co-ordinator ; Col. ISS 
(Deb. IS, Vol. XXIV, 12-12-2006) ! Theft trom Locken in 8anks 
Col. 115 I (Deb. I, Vol. XXIII, 01.12-2006) 

Crime against Women and Children i Col. 219·20 
(Deb. 10, Vol. XXIII, 05-]2-2006) : Theft oflmported Wheal 
Col. 374-89 I (Deb. 9, Vol. xxm, 04-12-2006) 

Crimes by Juveniles ! Col. 360~1 
(Deb. 20, Vol. XXIV, 19-]2-2006) Th ft f J II ti C . 
Col. 20]..()4 I ~~ ewe ery rom ooperatlv, 

Datoity in Traina I (Deb. 3, Vol. XXIII. 24-11.2006) 
(Deb. 7, Vol. XXIII. 30·11-2(06) I CoU57.S9 

. ~Ol. 253·51 .. ..! UNICEf Report on Sexual Violence 
Dlgnal System for Crammalln'lelttptJOn I apinJt Children 

(Deb. 10. Vol. XXIII, 05·]2·2006). (Deb. IS. Vol. XXJV, 12-12.2006) 
Col. 217 ! Col. 156-57 
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Vehicle Theft Life of Currency Notes 
(Deb. U, Vol. XXIV. 12-12·2006) 
Col. 189-91 

(Deb. II, Vol. XXIV. 15-12-2006) 
Col. 22"29 

CradeOil 
Acquisition ofSuprcane Acreages 

(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 54-55 

Additional Crude Supply for Refineries 
in Assam 
(Deb. 2, Vol. XXIII, 23·11·2006) 
Col. 238-39 

forum of Oil Importing Countries 
(Deb. 12. Vol. XXIV. 07·12-2006) 
Col. 267-68 

Impon of Crude Oil 
(Deb. 2. Vol. XXIII. 23-11·2006) 
Col. 129-31 

Seizure of Fake Cumncy 
(Deb. 3. Vol. XXIl1, 24· 11-2006) 
Col. 437·39 

CyberC.fe 
Sening up of Village Cyber Cafe 

(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 354-55 

Dldra lad NIC8r Haveli 
Setting up of Petrol Pump on Acriculture 

LandofUT 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 95-96 

Vacant Posts in UT 
(Deb. IS. Vol. XXIV. 12-12-2006) 

Pilferage of Crude Oil Col. 266-67 
(Deb. 17. Vol. XXIV. 14-12-2006) , D 
Col. 60 i liry 

Royalty Paid b)' ONGC ! Dairy Development 
(Deb. 12. Vol. XXIV. 07-12-2006) i (Deb. 9. Vol. XXIII. 04·12-2006) 
Col. II' Col. 249-S0 

, Funds for Agricultural and Dairy 
. Development 

14th NAM Conference i (Deb. 4, Vol. XXIII. 27-11-2006) 
(Deb. I. Vol. XXIII. 22-11-2006) i Col. 275 
Col. 202-03 I Jnteped Dairy Developmnt Project 

Indo-Cuba A,rpment on Renewable! (Deb. 4. Vol. XXIII. 27-11-2006) 
EMaY ! Col. 160 
(Deb. II. Vol. XXIV. 15-12-2006) I Roldmap for Fisheries. Aquaculture and 
Co/. 301 ! Dairy Sectors 

ProductionSharinaContrlctwithCuba I (Deb. 19. Vol. XXIV. 18·12·2006) 
(Deb. 2. Vol. XXIII. 23-11-2006) 1 Col. 258-59 
Col. I 79-10 0. ... au Diu 

CUrmlt)' Allocation of Funds for Municipal 
Currency SwapCOUllcils of UT 

(Deb. 3. Vot. XXIII. 24-11-2006) I (Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 342 ! Col. 20)'()S 

Fake Cumncy ! Allocetion of Funds to Daman and Diu 
(Dtb, 15. Vol. XXIV. 12-12.2006)' (Deb. 16, Vol. XXIV. 13-12-2006) 
Cot. 1.24 Col. 150-~' 
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COIIIaI 1.01-. "... .. Plan (DIIt. 9, Vel. XXIU, 04-)2-2006) 
Col. lIS-I' 

DewIc' ••• aee.ol ..... ill UT 
(Dee. IS, .. I. XXIV, 12-12-2006) 
Col. 353-54 

Funds for ConatnICtion of Dams 
(Deb. 4, Vol. XXIII, 21-11·2006) 
Col. 111·11 

Mulla Periyar Project 
(Deb. 4, Vol. XXIII. 21·) 1-2006) 
Col. 1l9-20 

IlcYeIopmeIIt ofHeritap SiCa in Daman 
_Diu 

Need to accord permission and Start 
construction work of Panchnanda 
Dam, Uuar Pradesh (MUR 377) (Deb. 12. Vol. XXIV, 07-12-20(6) 

Col. 241-42 
(Deb. 12, Vol. XXIV. 07-12-2006) DrainIIae and Sewerap Systcfn in UT 

(Deb. IS, Vol. XXIV, 12-12-2006) I Col. 361-61 
Col. 62 I Rehabilitation of Displaced Persons 

FonWn Tourists (Deb. 4, Vol. XXIII, 27-11-2006) 
(Deb. 11, Vol. XXIV, 14-12-20(6) Col. 156-57 
Col. fll-ll Review of Dam Operations 

Hot.et1edumyillo.n.lIDdDlu . (Deb. 19, Vol. XXIV, 11-12-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006) I Col. 237-31 
Col. 7S 'I' Shifting of Dams 

Needtoexeaulhe~ionofHi&h, (Deb. 14, Vol. XXIV, 11-12-2006) 
Tide Line in Daman and Diu I Col. 190-91 
(Mua377) 1 ....... to ~asthan from Sardar Sarovar 
(Deb. 12. Vol. XXIV, 07-12-2006) i Dam 
Col. 363-64 ! (Deb. 19, Vol. XXIV, 11.12.2006) 

Proj«:ta ill 0.. IIId Diu Col. 217-18 
(Deb. II. Vol. XXIV, 06-12-20(6) 
Col. 126-30 IJe.Mdiction Ceatra 

SIIdac .. of'-ol PuaIp 011 ApicuIlure De-Addiction Centres 
LlndofUT (Deb. 7, Vol. XXIII, 30.11·2006) 
(Deb. 20, Vol. XXIY, 19-12-2006) Col. 207-01 
~.9S~ I 

Strqtbenina Pa:hayId Itaj SystcnI in .~ Carda 
Union TerrieorIes Debit Cards to Accounts Holders 
(Deb. 16, Vol. XXIV, 13-12-2006) (Deb. I, Vol. XXIII, 22-11·2006) 
Col.S20-22 Col. 374·75 

V¥aat Posts in UT 
(Deb. IS. Vol. XXIv, 12-12-2006) 
CoL 266-67 

..... alld ~eQo(.) 
Dams on Upper Y ..... 

(Deb. 9, Vol. XXIII. ().4-12.2006) 
Col. l39-tO 

Berna 
Apina Submarines 

(0., 17, Vol. 'XXIV, .4.12.1006) 
Col. 117-" 

Appointmeftt ofCbief of De~ Std" 
(Dtb. 2, Vol. XXIII, 23-11-2006) 
Col. 1.1-82 
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Blacklistin, of Barak Missile I Development of Satellite-Based 
ManwllCturina Company Surveillance and Reconnaissance 
(Deb. 12. Vol. XXIV, 07-12-2006) I ProaramJIIC 
Col. 116-17 (Deb. 7, Vol. XXIII, 30-11-2006) 

CbInaes in Model ofDevelopina Defence I Col. 70 
Products I ElectioAs ofClIltonment Boards 
(Deb. 12, Vol. XXIV, 07-12-2006) i (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 127·29 I Col. 161 . . 

Changes in Off·set Policy ! Establishment of Firing Range in A.P. 
(Deb. 12. Vol. XXIV, 07-12-2006), (Deb. 17, Vol. XXIV. 14-12-2006) 
C.oI. IS2-S4 i Col. 101-02 

Constitution of Defence Acquisition 
Counc:il 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Cot. 28647 

Construction ofOwcltinc Units 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 139-40 

Facililies to Soldiers Deployed in J4K 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 103-05 

Gapn Shakti Exercise Oft Wcsrem Coast 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 3 04-0 S 

IMMOLS Pl'9ject 
Crash of MiG-29 (Deb. 17. Vol. XXIV. 14-12-2006) 

(Deb. 17, Vol. XXIV. 14-12-2006) Col. 140 
Col. 160-61 Investigation into Sinking ofiNS Prahar 

Defence Co-opcration Aareemtnt with (Deb. 7, Vol. XXIU, 30-11-2006) 
Germany ! Col. 64-6S 
(Deb. 2. Vol. XXIII. 23-11-2006) • Inqulerities in Recruitment in Defence 
Col. 224-2' Services 

Defence Factories Outlets i (Deb. 17, Vol. XXIV. 14-12-2006) 
(Deb. 12. Vol. XXIV. 07-12·2006) j Co1.206-07 
Col. S3·S4 ! Life Enhancement ofMiG-29 

Defence Procuremenl MaDill I and I (Deb. 2. Vol. XXIII. 23-11-2Q(6) 
Procedllre ! Col. 22. 
(Deb. 2, Vol. XXIII, 23-11-2006) I Loss to Vipayan Industries Limited 
Col. 1l1-20 : (Deb. 12. Vol. XXIV. 07-12-2006) 

Defence PurchaH and Preparation by! Cot. 174-" 
J 

Pak~ i Mlllllfacturina of Anti-tunnel Vehicle 
(Deb. 2, Vol. XXIII. 23-11-2006) I (Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 71 1 Col. lSI 

Oeftnce Purchues . ' M~ ofDtfenoe Equipment 
(Deb. 17. Vol. XXIV. 14-12-2006f. (Deb. 17, Vol. XXIV. 14-12-2006) 
Col 201 Cot. 206 

0ewI0pmcnt of8rthmos Missile Military EducItion 
(Deb. 17. Vol. XXIV. 14-12-2006) I (Deb. 2. Vol. XXIII. 23 .. 11-2006) 
Col. 105 I Col. 20' 
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Monitorin, of Activities of Defence 
AjCIltS 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 35-36 

Need to conduct a CBI inqllUy to ascenain 
the Slaws of sensitive Defence related 
~itaI data lying with BALCO, now 
taken over by Sterlite Company 
(MUR 377) 
(Peb. 4, Vol. XXIII. 27-11-2006) 
Col. 300-0\ 

Need to restore the pathway (leading to 
Jodhpur railway station). under the 
control of Defence to the local people 
of me region (MUR 377) 
(Deb. IS. Vol. XXIV. 12-12-2006) 
Col. 44S 

Need to withdraw the proposal to establish 
field Filinl R.anJe m Rachakonda in 
Andhra Pradesh (MUR 377) 
(Peb. 9, Vol. XXIII, 04-12-2006) 
Col. 404-05 

New Communication Network for 
Defence Forces 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 129-)0 

New Pension Package 
(Deb. 12. Vol. XXIV. 07.12-2006) 
Col. 112 

Ordnance F actoties, Jabatpur 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 192-93 

Prevention of Defence Leaks 

Procurement of Aircraft 
(Deb. 2. Vol. XXlJI, 23-11-2006) 
Col. 253-54 

Procuremenl of Battle Tanks 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 175 

Procurement of Special Helicopterl 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 56-57 

Procurement ofT-90 Main Banle Tanks 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 241 

Production of Special Clomes for Jawans 
(Deb. 17. Vol. XXIV, 14-12·2006) 
Col. 194-95 

Rationalisation of Spendin& by Defente 
Forces 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Cot. 121-22 

Realisation ofJUvenue from Commercial 
Complexes 
(Deb. 7, Vol, XXIII. 10-11-2006) 
Col. 7("77 

Recruitment ofCommiss·ioned Officers in 
NDA 
(Deb. 12, Vol. XXIV, 07.12-2006) 
Col. 26. 

Research and Development Work Oft 
'Trishul' 
(Deb. 2. Vol. XXlIl. 23.11.2006) 
Col. 161-62 

(Deb, 12, Vol. XXIV. 07-12.2006) . Security oftnd~ OI:eM ... ion 
Col. 173 I (Deb. 17. Vol. XXIV, 14-12-2006) 

Private Participation in Defence I Col. 132 
Production i Shortqe of Uaht Fishtcr PIInn 
(Deb. 7, Vol XXIII. 10·11-2006) jl (Deb. 17, Vol, XXIV, 14-12-2006) 
Col.3lS-16 Col. 1t7 

Privatiution o(OrdlllRCc factories i Study conducted by Din 
(Deb, 17, Vol. XXIV. 14-12-2006) '1' (Deb. 12. Vol. XXIV, 07.12-2(06) 
Col. 1$6-57 Col. 17).74 

I 
I 



SUBJECT INDEX 69 
VioJatioft oflndian Space 

(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 317-1. 

VIOlation of Indian Space by UAV. 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 134-)' 

Visit of Defenc:e OffICers to USA 
(Deb. 7, Vol. XXIJI, 30-11-2006) 
Col.5S 

Defuce RHoI'd ••• d DeveloplRfa. 
Orpllilatioa 
Delayed Projects of DROO 

(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. lSI-52 

Development of ROV by DRDO 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 91-92 

Prithj~j Missile Test 
(Deb. 17. Vol. XXIV. 14-12-2006) 

Appo~tofHo~pdhy~on 
(Deb. 16, Vol. XXIV, 13-12-2(06) 
CoUll 

Arrears of Property Tax to NOMe 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 97-9. 

Assignment of Cases to CBI by Delhi 
Police 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 126-30 

Basic Facilities for flats in Narela 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 179-80 

Bungalow in Lutyen Zone 
(Deb. 13. Vol. XXIV, 01-12-2006) 
Col. 261-63 

cel Raids 
(Deb. II. Vol. XXIV, 06-12-2006) 

. Col. 63 

Col. 21$-16 Central Go~emment Quarters in Delhi 
UtiliWion ofTeclmoJogies Dcvt:Jopmem 

byDRDO 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 322·23 

O' ........ tiota 
Deforeslalion 

(Deb. 4, Vol. X Xlii. 27-))-2006) 
Col. 211·7) 

Need to check defores,.dOD between 
JCIIhipurInd RImttIp' inAlmpotln 
Tam, uu..nchal (MUR 377) 
(Deb. S, Vol. XXIII, 2.-t1-2006) 
Col. 521 

Del," 
Air Servlcn from Delhi to Hill Stations 

(Deb. 7, Vol. XXIII, 30-\1·2006) 
Cot 212·13 

Allotment ofF1lu ill Deihl 
(Oeb. 3, Vol. XXItl. 24-11-2006) 
Col. 529-30 

(Deb. II, Vol. XXIV, "-12-2006) 
Col. 24S-46 

Central Police Control Room 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. III 

CNG Filling Stations in Delhi 
(Deb. 7. Vol XXIII. 30-11-2006) 
Col. 157-51 

Compensation to Victims of Road 
Accidenls 
(Deb. 10. Vol. XXIII. 05-12-2006) 
Col. 190 

COftJeSliaa at lOt Airport 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 123-24 

ConJf8lUlatina Ms. M.C. Mary Kom on 
winnina ,old medal in the Women's 
World Boxin& ChIInpionship held in 
New DeIhi-llefenDceby the SpeIker 
(Deb. 6, Vol. XXIII. 29-1l-2006) 
Col. I 
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CoftlU'uction of Buftkers altd 80mb DiaiMII of omcw. of Delhi Trade IIId 
Shelters in New Bllildinp "fix o.,.bI'reUt 
(Deb. 3. Vol. XXIII. 24-11-2006) (Deb. 15. Vol. XXIV. 12-12-2006) 
Col. 441 Col. 310-1. 

ec-aruction of Shoppiac Mall EcNaIIlIon S&II1dIIrds in MCD Schools 
(Deb. II. Vol. XXIV. U-12-2(06) (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 342-43 Col. 241-49 

DaM .. Upper Y...... EPA for NCR 
(DIll. 9, Vol. XXIII, 04-12-2006) (Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 139-40 Col. 211-11 

Declinina WIlIer Lnel in DeBti I EICIIpe of Deers 
(Oft. 14, Vol. XXIV, 11-12-2006) I (Deb. 19. Vol. XXIV. 11-12-2006) 
Col. 196-91 I Col. 133 

Dcfultct Equipment in Government I Extension to Validity Area Ann Licences 
HoIpitaIa I (Deb. 15, Vol. XXIV, 12-12-2006) 
(Deb. I, Vol. XXIII, 22-11-2006) I Col. ,,~ 
Col. 126 Fire Fiall:ting AnanpmcnlS in Malls 

Delhi Metro leil I (Deb. 10, Vol. xxm, 05-12·2006) 
(Dab. 3, Vol. XXIII, 24-11-2006) i Col.3S1-59 

I 
Col. 24' I Forei", Plane in Non-flyins Area 

DIIIIi Milk Scheme I (Deb. 12, Vol. XXIV, 07-12-2006) 
(Deb. 14. Vol. XXIV. 11-12-2006) I Col. 2'7-1' 
Col. 144 ! Fruits ad Veaetables P!antl of Mother 

DenpIe in MCD and NOMe Areas I Dairy 
(Deb. 20. Vol. XXIV, \9-12-20(6) I (Deb. 19. Vol. XXIV, 18-12-2006) 
Col. 2.1-12 : Col. \ 34 

I 
Dere,ulation of Height Restriction in i Fun 'N' Food Village 

Buildings i (Deb. II, Vol. XXIV, 15-12-2006) 
(Deb. 3. Vol. XXIII, 24-11-2006): CoU52 
Col. 219-90 ! Grants to Public Schools 

Development of Bab. Sabeb Bhimrao! (Deb. J). Vol. XXIV, 06-12·2006) 
Ambedkar Memorial ! Col. 27S-76 
(Deb. 17. Vol. XXIV. 14-12·2006) I Homeless Women 
Col. 166 : (Deb. 18, Vol. XXIV. IS-12-2006) 

Device to Track Particulate Matters 1 Col. 216 
(Deb. 4, Vol. XXIJI. 21-11.2006) ! Housina Schemes for Delhi 
Col. 175-76 ! (Inb. 8, Vol. XXJIJ, 01-12-2006) 

DieseI·Run Commercial Vehicles at IGI! Col. 105-06 

Airpon . ! Illegal Conatructions in Delhi 
~~.bl.~· Vol. XXI1l, 30.11-2006) I (Deb. 3, Vol. XXIIl. 24-11-2006) 

I C.oI. 257-SI, 41" 
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lllqal Minma 
(Deb. 4, Vol. XXIII, 27-11-20(6) 
Col. 11-12 

Increase in Land R.aa for IMtitutioas in 
Delhi 
(Deb. 3. Vol. XXIII, 24·) 1-20(6) 
Col. 243 

Investiptlon of Group Housinc Societies 
in Delhi 
(Deb. I. Vol. XXIII. 01-12-2006) 
Col. 162-63 

Involvement of Delhi Police in mega I 
Occupation I 
(Deb. 20, Vol. XXIV. 19.12.20(6) I 
Col. 221·22 

Involvemcm of DTC Buses in Accidents i 

~P"'O(DeIri 
(Deb. 3, Vol. XXIII, 24-11.2(06) 
Col. 53-54 
([)ct). I., ~1. XXIV. 1~12·2006) 
Col. 23~36 

Mello bil in Delhi 
(Deb. 3, Vol. XXIII, 24-11.20(6) 
Col. 455-56 

Need to halt SHU .. of Shops and 
establishments ia the capital 
(MUR377) 
(Deb. 4, Vol. XXIII. 27-11·2006) 
Col. 30S 

Need to look into the !unelionin, of 
Senior Citizens Home, SandIlya in 
Netaji N .... New Delhi (MUR 377) 
(Deb. 6. Vol. XXIII. 29-11-20(6) 
Col. S02 

(Deb. 1$, Vol. XXIV, 12.12-20(6) II Need to rec~t the Govel1lment 
QuIrterI ...... OIIKS M ..... New 

Col. 374·75 I Delhi. in view of dIeir cm.,idate4 
Irregularities in Allotment ofKiosb and I condition (MUR 317) 

Outlets in NDMC 1 (Deb. 20, Vol. XXIV, 19-12-2006) 
t 

(Deb. IS, Vol. XXIV. 12.)2-2006) I Col. 44) 
Col. 165-66 I Need to bike ctfectiw ... to provide 

• 1 IdequIJc poIM)Ie _10 Delhi (MUR 
Killi", ofPcrsons by Bluehne Buses 1 377) 

(Deb. 10, Vol. XXIII, OS • .I2-2006)! (Deb. 10. Vol. XXIII, 05-12-20(6) 
Col. 233-35 i Col. 473-74 

Killin. of Persons in Police Firing 
(Deb. 20. Vol. XXIV, 19·12·2006) : 
Col. II~ 

l.osSC$ 10 OMS 
(Deb. 14. Vol. XXIV. 11-12-20(6) 
Col. 34-35 

Maintenance of Public OffK:e5 
(Deb. II. Vol. XXIV. 15-12·2006) 
Col. 328·29 

Milrket under NOMC 

NGO to Monitor the Schools run by 
NOMC 
(Deb. 20. Vol. XXIV, 19-12.20(6) 
Col. 122 

Non-Availability of Blood Platelm 
(Oeb. t. Vol. XXIII. 22-11-2006) 
Col. 147 

Non-availability of Milk and Milk 
Products of OMS 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 135 

Occupation of UMUthorised Land 
(Deb. S. Vol XXIII, 28·11·2006) (Deb. to Vol. XXIII. 01-12.2006) 
Cul.9).Q·, Col. BO-Il 
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Permission to Small Retail Commercial 
Establishments 

Rohini Housin, Project-' 911 
(Deb. II, Vol. XXIV. 15-12-20(6) 
Col. 350 (Deb. 3, Vol. XXIII, 24-11-2006) 

Col. 403-OS 
Power Generation in Delhi 

(Deb. 3, Vol. XXIll. 24-1) -2006) 
Col. 502-04 

Projects for DelhilNew Delhi Railway 
Stations 
(Deb. 12. Vol. XXIV, 01-12-2006) 
Col. 277-71 

Promotion of SC/ST in NDMC Schools 

Schools under NOMC 
(Deb. I S. Vol. XXIV. 12-12-2006) 
Col. 335-36 

Sealing in Delhi 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 287-89 

(Deb. 13. Vol. XXIV. 08·\2-2006) 
Col. 119·2\ 

(Deb. 20, Vol. XXIV, 19-12-2006) i Sealing of Shops 
Col. 276-77 ! (Deb. 8, Vol. XXIII. 01-12-2006) 

Purchase of Flats by SAIL I Col. 167-68 
(Deb. 9. Vol. XXIII, 04-12·2006) ! Setting in Delhi 
Col. 307-01 I (Deb. 3, Vol. XXIII. 24·11·2006) 

Raid by Delhi Police I Col. 395-96 
(Deb. 20, VoJ. XXIV, 19-12-2006) I Setting up of Power Plants in Delhi 
Col. 254 i (Deb. 3, Vol. XXIII. 24- 11.20(6) 

Recommendation of Ash~ Pradhan and I Col. 349 
Umesh .Sehgal Comrnmee i Situation arising out of on-going Sealing 
(Deb. 20. Vol. XXIV. 19.12.2006)! Drive in Deihl (OUR 193) 
Col. 1S1·5I I (Deb. 4, Vol. XXIII, 27·11-2006) 

Registration of Fake Cases i Col. 312·16 
(Deb. IS, Vol. XXIV. 12-12-20(6) i Smuggling of Drugs and Arms 
Col. 341-42 ! (Deb. 20, Vol. XXIV, 19.12.2006) 

Report of Committee on WorkingofMCD! Col. 247-48 
(Deb. 10, Vol. XXIII. 05·)2-2006) ! Strik b Ch 'Its 
Col. 209-15 i e y eml 

i (Deb. 6, Vol. XXIlI, 29-11·2006) 
Requirement of Trains for Delhi Metro i Col. 51-52 
~o~t I 
(Deb. 13, Vol. XXIV, 08-12.2006) I Supply of Water in Dwarka 
Col. 220-21 I (Deb. 18. Vol. XXIV. IS~'2.20(6) 
. I Col. 308-09 ReSidences of National Leaders I 

Converted into Memorials 1 Survey of Delhi Women Commission 
(Deb-, 3, Vol. xxm, 24-11.2006)! (Deb. 20, Vol. XXIV, 19.12.2006) 
Col. 405-06 i Col. 221 

I 
'. Itin& Railways in Delhi , I Textile Units 

(Deb. 7. Vol. xxm, 30-11·2006) I (Deb. 15. Vol. XXIV. 12-12-2006) 
Col. 272 I Col. 200-02 

! 
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Train ~tween Bhiwani and Delhi 
(Deb. 2, Vol. XXIII, 23.11-2006) 
Col. 93 ' 

UnauchorisecI Colon!. in Delhi 

... .. 
Allotment of Land to EduIMtfooalf 

Insti1utions 
(Deb. 3, Vol. XXIII, 24-11·2006) 
Col. 375-77 

(Deb. 3, Vol. XXIII, 24-11-2006) Allotment of LandlSpace to Residents 
Col. 514-15 ' Welfare Association 

Unauthoriaed COftItrQI:tionIOcupation I (Deb. IB, Vol. xxrv, 15-12-20(6) 
by NDMC Col. 344-46 
(Deb. 10, Vol. XXtn, OS- J 2-2006) I ASI C~e to DDA Plots 
Col. 221-22 I' (Deb. II, Vol. XXIV, 15-12-2006) 

Col. 16S-66 
Urban Village 

(Deb I I BeautiflCltion of Delhi 
Col. 366-67VOI. XXIV, IS-12-2006) j (Deb. 13, Vol. XXIV, 01-12-2006) I Col. 2S4 

Vehicle Theft I Construction of Flats by DOA 
(Deb. I S, Vol. XXIV, 12-12-2006) (Deb. II, Vol. XXIV, 15-12-2006) 
Col. 119-91 Col. 105-06 

VIOlation ofMastcr Plan, Delhi I Construction of Houses and Commercial 
(Deb. II, Vol. XXIV, 15-12-2006) Shops 
Col. 378 i (Deb. 3, Vol. XXIII, 24-11-2006) 

Wiler Level in Delhi j Col. 41 S-16 
lDeb. 14, Vol. XXIV, 11-12-2006) ! Corruption in DDA 
CoI.275·17 i (Deb. 8, Vol. XXIII, 0 \·12-2006) 

Water Supply from Sonia Vihar Water I Col. 94 
Plant I DOA Housing Scheme 
(Deb. 18. Vol. XXIV, 1S-12-2006) (Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 339-40 Col. 505-06 

WetfilrelSafety of Senior Citizens 
(Deb. 10, Vol. XXIII, 05·12-2006) 
Col. 260-62 

Development of Land for Commercial 
Use 
(Deb. I I, Vol. XXIV, ~12-2006) 
Col. 169-71 ' .j 

Workers of Closed Industrial Units 
(Deb. 4. Vol. XXlIl. 27.11-2006) Encroachment of DO A Land 
Col. 117 (Deb. 13, Vol. XXIV, 08-12-2006) 

Col. 246-47 
Del .. , Dneloplaeat Authority Ulegal Occupation on DDA Land 
Acquisition of Land by DDA (Deb. 3. Vol. XXIII, 24-11-20(1(,) 

(Deb. 13, Vol. XXIV, 08-12·2006) 1 Col. 247 
Col. IS? !Investigation against DDA Officials 

AUotmcntofDDAFlats ! (Deb. 3, Vol. XXIII, 2.t-11-2(106) 
(Deb. I, Vol. XXII1. 01.12-2006) I Col. 561 
Col. 111.19 j 1nvestigation by CSI against DDA 

. Allotment of Land for Community Halls I Officials. ' 
(Deb. 11, Vol. XXIV. 15-ll.2006) \ (Deb. IS, Vol. XXIV, 15-12-2006) 
Col. 335.36 i Col. 367-61 
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. f I ---' I De.lnd. for EUels Gra.t. 
MISUSC 0 I.AUU I 

(Deb. a, Vol. XXIII, 01·12·2006) ) (RailwaYI)-1004-2005 

Col. 89 I Demand for Excess Grants (Railways) 

Need to instruct the DDA and the I 2004-05 
Registrar of Coopcrative Societies to I (Deb. 9. Vol. XXIII. 04-12-2006) 

stan the process of allotment of flats I Col. 408-09 

ofCoopel'lfive Societies not in:ll8tved I Demands for Excess Grants (Railways)-

in any scam (MUR 377) I 2004.2005 and Demands for 
(Deb. 6, Vol. XXIII. 29-11-2006) I! Supplementary Grants (Railways)-

Col. 5oo·Q.1 , 2006.2007 

Pending Cases for Freehold I (Deb. to, Vol. XXIII, 05-12·2006) 
(Deb. 3, Vol. XXllI, 24-11·2006) Col. 503-637 
Col. 358·59 I 

Private Builders I Demands for ElCell GranU-
(Deb. 13, Vol. XXIV. 08-12-2006) i (Gene .... )-1004-100s 

Col. 31) -12 I Demands for Excess Grants-GeneraI-

Reculttory Authority for Housing Sector 2oo4'()5 

(Deb. " Vol. XXIII, 01-12-2006) (Deb. 13, Vol. XXIV. 01-12.2006) 

Col. '56-67 Col. 126 

Rehabilitation of Slum Owe/lersbyDDA Demands for Excess Grants-{General), 
. (Deb. 8, Vol. XXIII, 01-12-2006) 2004.2005 and Demands for 

Col. 192-93 Supplementary Grants-(Genfl'll), 
Reservation to Mentally Handialpped in 2006.2007 

Allotment of AccOl1llJlOdalion 
(Deb. 8, Vol. XXIII. 01-12-2006) 
Col. 109 

(Deb. 15, Vol. XXIV. 12.12.2(06) 
Col. 487-591 

Scams in DDA Demands for Supplemutary Cnat. 
(Deb. 3, Vol. XXIII, 24-11-2006) I (Railways) 2006-87 

Col. 249 i Demands for Supplcmcllhll')' Grants 

Shopping Complex 1 (Railways) 2006'()7 
(Deb. 8, Vol. XXIII, 01-12-2006) I (Deb. 9, Vol. XXIII, 04-12-2006) 

Col. 134-35 Col.408 

Study on Structural Cbanca on DDA '1' Demands for Ex,*, Grants (RaiIWl)'l)-

Functioning 2004-2005 .nd Oemands for 
(Deb. 8, Vol. XXIII, 01-12.2006)1" Supplementary Grants (Rallways)-

Col. 230-31 2006-2007 
I 

WaterCharJa r (Deb. 10, Vol. XXIlI, OS.12.2006) 
(Deb. II, Vol. XXIV, 15-12-2006) f Col. ~03-637 

Col. 346 I Detuadllor Stlpptt ...... t.ry Cnltt-
Delbaitatiol C~..... ! (Geae ... J)-1086-100'7 

Delimitation of Consritucncies I Demand. for Exc:esa Q~Geoeral). 
(Deb. 3, Vol. XXIlI, 24-11.20(6)! 2004-2005 and otm.nds (or 
Col. 435-31 
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Supplementary Granta-{Generan. I Dev ....... of&...,. .......... 
2006-2007 Development ofEneraY I~ 
(Deb. IS,.Vol. XXIV, 12-12-2006) (Deb. I. Vol. XXIII. 01.12-2006) 
Col. 417-591 Col. 221 

Demands for Supplementary Grants- DipIo .. tI 
Genera1-2006-0..7 
(Deb. 13, Vol. XXIV. 01-12-2006) I AllegedVio1atioaofVteIII1aConWlllion 
Col. 426 I (Deb. II, Vol. XXIV. 06-12-2006) 

t Col. 26-27 
Ontal C •• Ddt of .a"" I Dlubled 
Launching of Courses by DCI i' 

(0 b I Y, I XXIII 22 11 2006) , ASSistance by CAPART for Welfare of e. , o. • -. I Physically ChaJlenged People 
Col. 461-62 (Deb. '. Vol. XXIII, 01-12-2006) 

Delert I' Col. 49-63 
IlKteUC in Desert lAnd Sieklo, of Vacancies Reserved for 

(Deb. 13, Vol. XXIV. 01.12.2006) Disabled 
Col. 150-51 (Deb. 17, Vol. XXIV, 14-12-2006) 

Col. 213 
Devdopmellt : 8arrier Free Environment for Disabled 
Economic Development and Poverty I' Persons 

Alleviation (Deb. 7, Vol. XXIII, 30-11-2006) 
(Deb. 6, Vol. XXIII, 29-11-2006) j Col. 9(j 

Col. 137-31 i Complaints from Physically Challenged 
Need to devise schemes to augment the I Passeagers 

financial resources of Panchaywll to I (Deb. 12, Vol. XXIV. 07-12-2006) 
enable them 10 carry out developmental; Col. 229 
works in their respective .... {MUR I • acilities of Disabled by C8SE 3m , (Deb. 5, Vol. XXIII, 21-11-2006) 
(Deb. 19, Vol. XXIV, 11-12-2006) I· Col. 109-11 

Col. S09 Ferry Service for Physically Challensed 
Role of MPs in Centrally Sponsored I Persons 

Development Schemes j (Deb. 2. Vol. XXIII. 23-11-2006) 
(Deb. 16, Vol. XXIV, 13-12-2006) I Col.235 
Col. 64-65 i \!t;;lusion of Patients in Disabl, .. , List 

Steps for balanced and equitable! (Deb. 7, Vol. xxm. :i i' =20n: 
development of aU partl of the country I Col. 229 
(Res.) . jlrregularities in Allotment of Ki(;sks and 
(Deb. II. Vol. XXIV, U.12-2006) I OutJetsinNDMC 
Col. SlI-96 I (Deb. 15, Vol. XXIV. 12-12-2006) 

Devtlopaeat C .. tre SOelDe . Col. 165-66 
Open Development Centre Scheme 1 Physically Hand~ Employees 

(Deb. S. Vol. XXIII, 21-11·2006) I (Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 221-22 Col. 60-6 I 
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Poat ~ for JltlyliAllyCWIInpd , Need to ....... 1M .... ....... 
(Deb. 6, Vol. XXIII, 29-11-2006) I eo.tII PI.,.... ......... .. 
Col. 220-21 propoeal o( ..... aowr. ••••• r 

Rail Tnvel Coacaaioa to Disabled Orilla (MUR )11) 
PInonI ~. 20, Vol. XXIV .... 12 ..... ) 
(DM). 12. Vol. XXIV. 07.12 .... ) CoL oM2 
CoLKl-44 

bot bS ut...,.hltly on. , .. 
awrs.mc. 
(Deb. II. Vol. XXIV. 06-12-2006) 

IAAIIC DIIIIIIr tIs 2 a.. 
(0.. 15, v.l. IXIV. 12-12-") 
CoL)59 

Col. 156-5. Diu C. U ......... '93 
lleMMIcM·b,..,...ay CWIIqed t Oraft~""'IO"'EleWlllhfive 
~ I . 
(Deb. 17, Vol. XXIV, 14.12.2006) 'I' Y- Pt.a(DUIl193) 
Col. 110-11 I (Deb. 20. Yol. XXIV, 19-12-2806) 

ReIerwdon to~ ..... iaIppecI in I Col. 4~ 
Allolment o( ~- I Problema beift, feced by U_""-
(Deb. a, Vol. XXIII. 01-12-2006) I i.8bourindlcCOUIIII')'(DU1l 19) 
Col. 109 i (Deb. 12. Vol. XXIV, 07.12-2006, 

Residential CompIexcs for Neat.11y i Col. 37).4~ 
ChaIIeDpd Penoea (Deb. 16, Vol. XXIV, Il·12-2OM) 
(Deb. II. Vol. XXIV. 15-12-2006) Col. 731-66 
Col. In-59 Report on the StIle of....,.. A 

Special BoodII for Blinds .. s.ioM Mid-Term Ileview aM ApfI .. , 
(Deb. 17. Vol. XXIV, 14-12-2006) 2006 (DUll 193) 
Col. n-7I (Deb. 9, Vol. XXIII, 04-12-2_) 

Vocational Rchabilitaltion CcnIra Col. 424-516 
(Deb. 9, Vol. XXIII, 04-12·2006) , 
Col. 325-26 (Deb. Il, Vol. XXIV. 0I-12-lOO6) 

Diluter Ma ....... t 
Disaster Manaaemcnt t 

(Dcb. 5. Vol. XXIII. 21-11-2006) i 

Col. 420-26. 427-42 

(Deb. 16, Vol. XXIV. 1)-12.2006) 
Col. 6.3-7)1 

Col. 100-02 i lite in Priees of En.tiII Co. aa4ida 
Disaskr Manapment PI'OIfWIIMC (OUR 193) 

(Deb. 10, Vol. XXIII. 0,5-12-20(6) (Deb. 7, Vol. XXIII. )8-11-2006) 
Col. 46-62 Col. 390-447 

MobiJeEarthqulkeaadTlUlllmiWwn"! (Deb. 9, Vol. XXtII. 04-12.2006) 
Systems 
(Deb. " Vol. XXIII. 0)-12-2006); Col. 406-14 
Cnl. 217-11 Situltion .... OUI or .. .,.. SeIIiII 

National 0iIMter Manapmcnt INtituae 
(Deb. 10, Vol. xxm, 05-12-2006) 
Col. 36) 

Drive in Oeiht-{DUIl 193) 
(Deb. 4, Vol. XXIII. 27-11.2006) 
Col. 311·9\ 
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II liP' .... by ...... of ExtenIaI DewIopmeIIt oIDnIJ b Jt.IHzar 
AMI.U.l2,2006 ......... 1ftdo. (Deb. II. Vol, XXlV, 06-12-2006) 
US CMI N.-. Cooper_. (DUll Col. 225 

ttl) I Etfecti~ of DDT 
(o.It. ". Vol. XXiV. 11-f'2-2006) (Deb. 11, Vol. XXIV. 06-12·2006) 
Col. ,,...., ! Col. tl3-t4 

... E •• It) I Encephalitis c... .. u... PradeIb 
Ita III CI"'C--CcdrDI~ (Det.. 1. Vol. XXIII. 22-11-2006) 

(OW. II. Vol. XXIV, 06--)2-2006) CoI.I9-9l 
Col 2f7 Epileply htieDtI 
IW"'~ I (Deb. 16. Vol. XXIV, 13-12-2006) 

(OM. 4, Vol. XXIII, 27-11-2006) i Col. 531-33 
011. IN' I ErIIdaIioa ofFit.ria 

... c.ar (Deb. 16, Vol. XXIV. 13-12-2006) 
(.,.. 6, Vol. XXIII, 2'·11·2006) Col. 15-27 
Col. 14~ Erldiaition ofK.aJHr. 

c.c.c... c-. ill KIn)'liwmlri (Deb. 6, Vol. )lXIII, 29-11-200f) 
(Deb. I, Vol. XXIII, 22-11-2006) Col. 11-13 
Col. 411-12 ! Er1IdK:ation of Leprosy 

c.:. MedicM I (Deb. 6, Vol. XXIII, 29-11-2006) 
(Deb. II, Vol. XXIV. 06-12-2(06) 001. 37-42 

Col 2.0 ICMIl Uak tor Voceor BcImI DiIeMe 
0i1Aood~'" htienll '-'-~.- (Deb. 1, Vol. xxm, 22-11-2006) 

(0.. lJ. Vol. XXIV, 06--12-2006) I Cot. 167 
Col. 111·72 j 

ell" ... HepadIis 
(Deb. I, Vot XXIII, 12-11-2006) 
Col. 237·)9 

bnpect ofD~ on Tourilm 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 125-26 

~ Sc:hiJot*enia IlK:idence ~i= Ind DeDIaI Dileala 
(Deb. 6, Vol. XXIH. 29-11·2006) ~ 16, Vol. XXIV, 13-12-2006) 
Col. 11-12 Col. 456-57 

COIICImiMlld Polio YeccineI Ilncreue in c.nccr c-
(Deb. 6; Vol. XXIII, 2'-11-2006) Deb II Vol XXIV 06-12-2006) 
Col. 61-63 I ( . " , 

Col.1S4-5I 
Cureforc.. j (Deb. 16, Vol. XXIV, 13-12-2006) (Deb. 16. Vot XXIV. 13-12-2006) 

Col. 539-41 Col. 275-76 
[)que fa NCO end NOMe A..a I mc:r-ill 0IIe0p0r- oa-

(DItt. 20, Vol. XXIY, 19-12-2006) I . (Deb. 16. Vol. XXIV. 13·12.2006) 
Col. 211-12 Col. 535 
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1uIejt_na-~Propanme New Treatment for KaJa-azar 
(Deb. 1, Vol. XXlII, 22.1J·2006) (Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 317 Col. 109·10 

Iodine Deficiency Syndrome 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 471·79 

UC Scheme fur Diabetic Patients 
(Deb. II, Vol. XXIV, IS-12-2006) 
CoL 136 

Mental Ailmcnrs 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 12'-26 

National Policy on Influenza Vaccination 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 196-97 

Need for visit by ICMR scientists to 
Keonjhar district of Orissa to ucertain 
the reasons for increase of cJearh due 
to maJaria and to saggest effective 
measures to eradica!e it (MUR 377) 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 467 

Need to raise immunization level and 
check rising anemia cases among the 
children in tbci country (MUR 377) 
(Deb. 16. Vol XXIV .. 13-12-2006) 
Col. 608 

Need to take step to c.hec:k the increasing 
cases of d~ in the COWltry (MVR 
377) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 492-93 

Need to take steps to check the spread of 
encephaJitis in the eastern parts of the 
cowmy (MUR 377) 
(Deb. S, Vol. XXIII. 28·1 J -2006) 
Col. S21.22 

Need to like .... to control spread of 
Malaria eod KaJa-azar. and creating 
suft"K:ient medical facilities in Banka 
and Jamui, Bihar (MUR 377) . 
(Deb. 10. Vol. XXUI. 05-12.2006) 
Col. 470 

Oral Cancer 
(Deb. 11, Vol. XXIV, 06·12-2006) 
Col. 12·13 

Oulbreak of Dengue and Chikunpnya 
(Deb. 1, Vol. XXIII. 22-\1-2006) 
Col. 28-36 

Outbreak of Sly Fever in V.P. 
(Deb. 16. Vol. XXIV. \3-12-2006) 
Col. 166-67 

Polio Cases 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. 7-17 

Possible Outbreak ofCbikungunya 
(Deb. 1. Vol. XXIII. 22-11-2006) 
Col. 323·2S 

Research Centres for Dengue and 
Chikungunya 
(Deb. I, Vol. XXIIJ. 22-11-2006) 
Col. 276-77 

Research Work on Denlue " 
Chilcungun)"a 
(Deb. I, Vol. XXIII. 22·1\-2006) 
Col. 191-99 

Revised National Tuberculosis 
Programme 
(Deb. I. Vol. XXI/J. 22-11-2006) 
Col. 467·74 

Rise in Silicosis Cases 
(Deb. 11. Vol. XXIV. 06-12-20(6) 
Col. 32-33 

Role of NO Os in fiahtina DiJeases 
(Deb. II, Vol. XXIV. 06-12-2006) 
Col. '2 

Scum, up of HOIpitais for TB Patianu 
(Deb. 16. Vol. xxrv. 13.12.2006) 
Cot. 79 

Sickle Cell Disease 
(Deb. I. Vol. XXIII. 22-11-2006) 
Col. 369 
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Spread of Owlera and Malarl. I DIstrict bra. De¥eIopamat Apada 
(Deb. I, Vol. xxm. 22- II -20(6) I Meet.in' ofDRDAs 
Col. 42-49 (Deb. 11, Vol. XXIV, 1S-12-2o(6) 

Spread of~ I Col. 274-75 
(Dcb. 6, Vol. XX1II, 29-11-2006) ! Vacant Posts in DRDAs 
Col. 301-09 j (Dcb. lB, Vol. XXIV, 15-12-20(6) 

Spread ofVedor Borne Diseases I Col. 198-99 
(Deb. I, Vol. XXJ1l, 22-11·2006) I 
Col. 207-19 ! Dodor(l} 

Survey on TB I Appointment of Homoeopathy Doctors 
(Deb. 6, Vol. XXIII. 29·\I-20(6)! (Deb. 16, Vol. XXIV, 13-12-20(6) 
Col. ) 1-35 ; Col. S 11 

I 
Thalassemia Patients in Country 1 Change in Syllabus for DentaJ Surgeons 

(Deb. II, Vol. XXIV, 06-12-2006): (Deb. 11, Vol. XXIV, 06-12-2006) 
Cot. 131·32 Col. 5)-54 

Warninp on CipraleePackets and Gutka 
Pouches 
(Deb. I, Vol. XXIII, 22.11.20(6) 
Col. 39-40 

DUlavestlMDf 

Disinvestment of Government's Share in . 

Ooc:ton b,istered with MCJ 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 94 

Mandatory Practice in Rural Areas 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 536-37 

MUL i Notices to AUMS Doctors 
(Deb. 8. Vol. XXIII. 01-12·2006) i (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 95 ) Col. ) 70-71 

Disin .. estment of PSUs : Raising Retirement Age of Doctors 
(Oeb. 13, Vol. XXIV. 08-12·20(6)! (Dcb. 16, Vol. XXIV, 13-12.2(06) 
Col. 111,328·34 . Col. 546 

Selling of Government Share in PFC 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 562 

Reorientation Training of Doctors 
(Deb. II, Vol. XXIV, 06-12.20(6) 
Co\. 42-43 

Distrltt Pri •• ry Eduution Shortage of Doctors in CGHS 
P (Deb. \, Vol. XXIII. 22-11-20(6) 

I'OJrlnuae Col. 245-47 
As.enmem of DPEP Shortage of Lady Doclors in Rural Areas 

(Deb. S, Vol. XXIII, 28-1\.2006): (Deb. 6. Vo/. XXIll, 29.\ 1-2006) 
Col. 443-44 . Col 1l5-17 

Distrlct Reh.bUlt.lion Ctat," for 
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Cot. 93 Col. 57-Sa 
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Col. ISO-51 

Licence Free Manufacturing of Five Bulk 
Drugs 
(Deb. 4. Vol. XXIII. 27-11-2006) 
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Col. 271-n 

Monitoring of Prices of Drugs 
(Deb. 14, Vol. XXIV, 11-12-2006) 
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Col. 131-32 
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Investment of UFO Money 

(Deb. 19, ~1. XXIV, 11·12·2006) 
Col J17 

MeItiII-- M __ ... T,... 
olEPFO 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 92-93 

Need for opeoina up of. sub division.1 
offICe of Employees Provident Fund 
Orpnisaion" Erode in Tamil Nedu 
(MUR377) 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 329 

Rc-Ift\lentina EPF India Scheme 
(Deb. 14, Vol. XXIV, J 1-12-2006) 
Col. 163-65 

Resuiction on Withdrawals from EPF 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 91-92 

Restructvriq of Employ«s Pro\lident 
Fund Orpnisalion 
(Deb. 4, Vol. XXIII. 27-11·2006) 
Col. 235-36 

E.ployees St.te lasur.aee 
C...,.... ... 
Construction of ESI Hospitals 

(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 397·99 

Employees under ESI Schemes 
(Deb. 19, Vol. XXIV, 11-12·2006) 
Col. 220-26 

ESI Medical Services 
(Deb. 14, Vol. XXIV. 11-12-2006) 
Col. 31-33 

Expansion of ESI Schemes in 
UnorprHted Section 
(Deb. 19, Vol. XXIV, '1-12-2006) 
Col. 22S 

SMre ofeu.1Wioa ........ ESIC and 
s.. 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 19-90 

I .... ,. ••• 
Adaiev •••• ta ..... NREGA 

(Deb. 3, Vol. XXIII, 24.11-20(6) 
Col. S-33 

Ban on Employment of Childlen 
(Deb. 4. Vol. XXIII, 27-11·2006) 
Col. 17-24 

Credit Card Scheme 
(Deb. 2&, Vol. XXIV, 19·12-2006) 
Col. '96-97 

Decline in Employment 
(Deb. 4, Vol. XXIII. 27-11-2006) 
CoJ.266-67 

Employmenl AssiltaRc:e to Youdl 
(Deb. 14, Vol. XXIV. 11-12-20(6) 
Col. 220 

Employment Generation by K VIC 
(Deb. 20, Vol. XXIV. 19-12-20(6) 
Col. 94-95 

Employment in Cashew Sector 
(Deb. 4, Vol. XXIII, 27-\1-2006) 
Col. 223 

Employment in Foreip Countries 
(Deb. II. Vol. XXIV. 06-12-2006) 
Col. 154-55 

Employment in Honey Trade 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 1&1-89 

Employment in Kamacab Textile MUll 
(Deb. 15, Vol. XXIV. 12-12-2006) 
Col. 338-39 

Employment in Orpnised Sector 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 112-13 

Funetionina of ESI Scheme Employmem in Small Scale Iftdilstrles 
(Deb. 19, Vol. XXIV, 11-12-2006) (Deb. 5, Vol. XXIII, 21.11-2006) 
Col. 21 I-IS Col. 147-49 
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Employment lnfonnation Centres 
(Deb. 14. Vol. XXIV. ) )-)2-2006) 
Col. 90-94 

Employment Opportunities 
(Deb. 4. Vol. XXIII, 21-1J-2006) 
Col. 5-10 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 56-51 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 140-41 

Need to provide employment lind adler 
benefits to youths of UUlrlnchaI who 
had been liven traininl in Guerilla 
Warfare after the 1962 Chinese 
Aggression (MUR 377) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 391 

Need to take special measures to provide 
employment to unemployed youchs and 
make provisions of unemployment 

Employment Opportunities provided by allowances to eligible persons 
IT Companies I (MUR 377) 
(Deb. 16, Vol. XXIV, 13-12-2006) I (Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 543-44 Col. 399-400 

Employment Opportunities to Educated lone Family One Employment 
Youth (Deb. 14, Vol. XXIV, 11-12-2006) 
(Deb. 4, Vol. XXIII, 27-11-2006) Col. 116 
Col. 94-95 Quality of8PO IndUICIy 

Employment Opportunity for Unski!led (Deb. II, Vol. XXIV, 15-12-2006) 
Miarants from Rural Areas Col. 342 
(Deb. 11, Vol. XXIV, 15-12-2006) S81 Loan Scheme for Self Employment 
Col. 113 I in Orissa . 

Employment Schemes ofKVIC (Deb. 3, Vol. XXIII, 24-11-2006) 
(Deb. 10. Vol. XXIII, 05-12-2006) i Col. 434-35 
Col. 235-36 .. 'I Self Employment to Weavers 

Employment to Surrendered Kashmlfl (Deb. 20 Vol. XXIV 19-12-2006) 
Militants ' , 
(Deb. 10. Vol. XXIII. 05-12-2006) 1 Col. 84-92 
Col. 177 I Emp10ymeat EKeha_pCs) 

HomelessfLandless People 1 Unemployed Persons Registered in 
(Deb. 4, Vol. XXIII. 21-11-2006) \. Employment Exchanges 
Col. 280-11 , (Deb. 4, Vol. XXIII. 27-11-2006) 

'11 i Col. 267-69 Modernisation of Khadi and VI age I 
Industry . 
(Deb. 20. Vol. XXIV. 19-12-2006) ! Eacroaeltmeal 
Col. 225 ; Encroachment of Forest Land 

N~" fi . all'" Ii I sect 1 (Deb. 14, Vol. XXIV. 11-12-2006) 
"'" t~ IX quota In u,e ~. ~r I Col. 86-&7 
of Jobs for the people laVlR, 1ft I 
militancy areas of Kashmir (MUR 377) I Encroachment of Ridge Area 
(Deb. 12. Vol. XXIV. 07-12-2006) i (Deb. 14. Vol. XXIV. 11-12-2006) 
Col.372 I Col. 151 

Need to provide • financial pac:bae for I Illegal Constructions in Delhi 
settin,upofindustriesinP\uVabwith I (Deb. 3. Vol. XXllI. 24-1\-2006) 
• view to ,encra&e employment in the Col. 257·58.414 
reaion (MUR 377) I Illegal Occupation on DDA Land 
(Deb. 12, Vol. XXIV. 07-12-2006) l (Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 365 l Col. 247 
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Lou for llrepl and Unauthorised I White Paper on Renewele EneIJ1 
SIrucIurea i (Oob. 8, Vol.XXII1, 01-12-2006) 
(Deb. 13. Vol. XXIV, 08-12-2006)! Col. 164-65 
CoL 104~S I EnllaDd 

Need !O ftalt S~.Ii., o.f Shops and ; Agreement for Indo-UK Cooperation in 
Fa " ••• "DtIhe0lplal(MUR377)! Films 
(Dob. 4, Vol. XXIII, 27·11·2006) I (Deb. 19, Vol. XXIV, '1.12-2006) 
CoL 305 ! Col. 432.36 

Occapcion of Unautborised Land i All' be BSE ---- Lond S k 
(Deb. I, Vol.XXm, 01-12.2006)' :::...~ .. .., on toe 

Co/. ao-II I (Deb. 13, Vol. XXIV, 01·12-2006) 
~ of Unauthorised Colonies I Col. 250 

(Deb. 3, Vol. XXIII, 24-11-2006) : British Government Aid for Slum 
Col. 255-57 ! Development Projects 

Seating in Delhi ! (Deb. 3, Vol. XXIII, 24·11-2006) 
(Deb. 3, Vol. XXlII. 24-11·2006): Co1.295-98 
Col. 287-19 i Dependent VISa by Britain 
(Deb. 13, Vol. XXIV. 08·12-2006) (Deb. 6, Vol. XXIII. 29-11·2006) 
Col. 119-21 Col. 129 

Setting in Delhi . Free Trade between UK and India 
(Deb. 3, Vol. XXIII, 24.11·2006)' (Deb. IS, Yol. XXIV. 12-12-2006) 
Col. 395-96 Col. 184 

Unauthorised Colonies in Delhi Indo-Britain Agreement 10 Counter 
(Deb. 3, Vol. XXIII, 24-11-2006) Terrorism 
Cot 514·15 (Deb. 1. Vol. XXIII. 22.11-20(6) 

Unaut:boriscd Ocaapation of Govenwent i Col. 160-61 
Bungalows : EDviroaaaeat 
(Deb. " Vol. XXIII. 01-12-2006) 'B l~ FE' r 01_ .... ,---Col. 107 err",r ree nVll'Onment ,Of ,- "'" 

Ban on Shahtoosb 

Persons 
(Deb. 7. Vol. XXIII. 30-11-20(6) 
Col. 96 

(Deb. 14, Vol. XXIV, 11.12-2006) i Construcdon of Malls 
COI.'S-86 : (Deb. 19, Vol. XXIV. 11.12.2006) 

Col. 219 EIMrIY Ener&Y Centres : Effects of Plastic Bags. .. 
( n.-t.. 17 " I XXI'" 14 12200': (Deb. 19, Vol. XXIV. 18-12-2006) c';i."s.- ' yO. 't' ,- - 6); Col.l-II 

Reaewlble EnaJy Plants 
, ElA Norms 

(Deb. 13,Vol. XXIV. 08-12.2006) 
Col. 53-56 

Villap EMl'J)' Seeurity Programme 
(Deb. " Vol. XXIII. OI.t2-20f}6) , 
Col. 117-88 

(Deb. 14, Yol. XXIV. 11-12·2006) 
Col. 24-25 

En\iironmen1 Cleanncc to Project' from 
Maharubml 
<Deb. 19, Vol. XXIV. '1.12-2006) 
Col 9S-91 
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Environmental Awareness I Environmental Impact of Construction 
(Deb. 14, Vol. XXIV, 11-12-2006) Project 
Col. 236-39 (Deb. 9, Vol. XXIII, 04-12-2006) 

Environmental Clearance for OolfCourse I Col. 206-07 
(Deb. 14, Vol. XXIV, 11-12-2006) Impact of Fly Aah on Environment 
Col. ts4-SS (Deb. 4, Vol. XXIII, 27-11-2(06) 

Environmental Clearance for Col. 169-70 
Mahabaleshwar for Hill Station I Montreal Protocol 
(Deb. 4, Vol. XXIII, 27-11-2006)! (Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 160 Col. 138-49 

Environmental Clearance for Minini I Notification on Environment Impact 
(Deb. 9, Vol. XXIII. 04-12-2006) AssessmentINonns 
Col. 4S....t6 (Deb. 9, Vol. XXIII, 04-12-2006) 

Environmental Clearance for Road 
Projects 
(Deb. 9, Vol. xxm, 04-12-2006) 
Col. 44-45 

Environmental Clearance to Hydro-
Electric Projects 
(Deb. 19. Vol. XXIV. 18-12-2006) 
Col. ISO-52 

Environmental Clearance to Industrial 
Projects 
(Deb. 19. Vol. XXIV. 18-12-2006) 
Col. 339-40 

Environmental Clearance to Infrastructure 
Projects 
(Deb. 9, Vol. XX1I1. 04-12-2006) 
Col. 306-07 

Environmental Clearance to Mid-Vaitarna 
Project 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 208 

Environmental Clearance to Nuclear 
Projects 
(Deb. 14, Vol. XXIV. 11-12-2006) 
Col. 233·34 

Environmental Clearance to River Valley 
Projects 
(Deb. 14. Vol. XXIV, 11-12-2006) 
Col. 253·54 

Environmental Clearance to Vedanta 
Aluminium 
(Deb. 14. Vol. XXIV, 11-12-2006) 
Col. 7S 

Col. 137-39 
Projectawaitina Environmenlal a...:e 

(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 142-43 

Project proposal from Rajasthan 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 248-49 

Registration of Firms 
(Deb. 4, Vol. XXIII, 27·11·2006) 
Col. 20S 

Settini up of Environment Courts 
(Deb. 4, Vol. XXIIJ, 27-11-2006) 
Col. 170-71 

Study on Environment Status 
(Deb. 4, Vol. XXIIl, 27-11-20(6) 
Col. 223 

Elha.ol 
Agreement between India and Brazil 

(Deb. 2, Vol. XXI1I, 23-11-2006) 
Col. 137 

Ethanol Blending Petrol 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 21S·17 

Ethanol Production from Sugarcane 
(Deb. 19, Vol. XXIV, 18-12-20\.16) 
Col. 176 

Need to take immediate steps to save the 
distressed Ethanol Industry (MUR 
3n) 
(Deb. IS, Vol. XXIV, 12-12-2006) 

Col. 444 
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EI-Service_n 
(Deb. 9, Vol. XXIII, 04-12-2006) Increase in Pension of Ex-servicemen 
Col. 133-34 (Deb. 17, Vol. XXIV, 14-12-2006) 

SaleofEtbinoIBIendedPetrol I Co1.214-IS 
(Deb. 17, Vol. XXIV, 14-12-2006) National Ex-Servicemen Welfare 
Col. ) 93 I Corporation 

EWopia ! (Deb. 17, Vol. XXIV. 14-12-2006) 
Etbi . i Col. 172-74 

l.oID 10 opll i . . . 
(Deb. II, Vol. XXIV, IS-12-2006) : Need to conduct a CBI mqulr)' mto 
Col. 299-30 I ' reported large scale bungling in various 

£uofe , welfare schemes for retired arm)' and 
their widows (MUR 377) 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 363 

Dominance of Indian Companies in I 
Europe I 
(Deb. It Vol. XXIII, 01-12-2006) I 
Col. 231-32 ! EI-.. nkemen Contribution Healtb 

I 

RaitWll)' Project LinldnaAsia lAd Europe I. Sellcme 
(Deb. 7, Vol. XXIII, 30-1) -2006) : Settina Up of ECHS Dispensaries 
Col. 2SI-S2 ! (Deb. 12, Vol. XXIV, 01.12-2006) 

SIricter Visa Nonns for Indians : Col. 236-40 
(Deb. 16, Vol. XXIV, 13-12-2006) : 
Col. S22-23 • Elport Proeml_, Zotte(.) 

i Convenion of EPZs inlo SEZ 
(Deb. 15. Vol. XXIV. 12-12·2006) 

AntHSumping Duties C I 258 
(Deb. 5, Vol. XXIII. 28-11-2006) i 0 . 
Col. 294-95 • Earning from Export PrO';es~ing Zones 

Alleged Discrimination of Indian; 
Passengm 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Col, 193 

(Deb. II, Vol. XXIV, 06-12-2006) . Elport(s) 
Col. 45 ' 

BiJareraI Agreement wid! European Union ' Agrj-Export Zo~ ., 
(Deb, 12, Vol. XXIV. 07-12-2006). (Deb. 10, Vol, XXIII. 05-12-.. 006) 
Cot 101 Col. 75-76. 

Free Trade Pact with European Union i Agricultural hporl 
(Deb. 10, Vol. XXIII, OS-12.2006). (Deb. 20. Vol. XXIV, 19-12·2006) 
Col. 342 Col. 179 

Indo-EU TICS Agricultural Export Zones 
(Deb. 6, Vol. XXIII, 29-11-2006)' (Deb. 9, Vol. XXIII. 04-12.2006) 
Col. 4S-46 Col. 26S-14 

Indo-EU Tradi.Q, and In\'Cltment 
Promotion Pro&ramme 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 347 

Assistance to Staks under ASIDE SctlC'mc 
(Deb, 20. Vol XXIV. 19-12-2oo6, 
Col. 71-74 
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Dan on Export of Sugar 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 228-29 

Ban on Meat Export 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 61·70 

Ban on Sugar Export 
(Deb 4. Vol. XXIII, 27-11-2006) 
Col. 62 

Cashew Nut 
(Deb. 15, Vol. XXIV. 12-12-2006) 
Col. 222-24 

Conon Export 
(Deb. 10. Vol. XXIII. 05-12-2006) 
Col. 186-87 

DUI), Drawback Scheme 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 182-83 

E)(port by Small Scale InduStries 
(Deb. IS, Vol. XXIV. 12-12·2006) 
Col. 343-44 

Export Development Centres 
(Deb. 5, Vol. XXIII. 28-11-2006) 
Col. 12-18 

Export of Floriculture 
(Deb. 19, Vol. XXIV. 1.-12·2006) 
Col. 173 

Export of FoodJl1lina 
(Deb. 5, Vol. XXIII. 21-11-2006) 
Col. 11'-19 

Export ofFoodp-ains trom India 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 232-33 

Export of Gems and Jewellery 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 1.5-.7 

Export of Herbs 
(Deb. 16, Vol. XXIV, 13-12·2006) 
Col. 191-92 

Export of Iron Ore 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 42-43 

Export of Iron Sheets 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 190 

Export of Medicines 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 292-93 

I 
Export Inspection Council of India i Export ofNon-Basmati Rice 

(Deb. 5, Vol. XXIII. 28-11·2006) 1 (Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 2t14-85 : Col. 223 

Export of Agriculll:ral Products I Export ofPDS Rice _ 
(Deb. 5, Vol. XXIII, 28-1I·2006)! (Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 117-18 i Col. 55·57 

I 
Export of Agro-products I Export of Petroleum ProdUCIS 

(Deb. 15, Vol. XXIV, 12-12·2006) I (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 138-42 Col. 190-91 

Export of Basmati Rice ! Export of Potatoes 
(Deb. 10, Vol. XXIII, 05-12-2006) (Deb. 5. Vol. XXIII. 21-11-2006) 
Col. 407-08 Col. 216-n 

Export of Cement Export ofProceued Iron 
(Deb. 15, Vol. XXIV, 12-12-2006) (Deb. " Vol. XXIII, 2'-11-2006) 
Col. 48·50 Col. 217-'9 

Export of Cotton Bales I Export of biJ Coiehes 
(Deb. 9, Vol. XXIII. 04-12-2006) I (Deb. " Vol. XXIII, 30-11-2006) 
Col. 146 I Col. 190-92 
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Export of Silk Exposina Gang of Elq)Orters 
(Deb. 5, Vol. XXllI, 21-11-20(6) 

Col."'"" 
Export of Steel Wire 

(Deb. 5, Vol. XXIII, 21-11-2006) 
Cot. 415-16 

(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 319-21 

Facilitie. to Exponcrs 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 247 

Export ofTextile Items Increase in Agri Expons 
(Deb. 10, Vol. XXIII, 05-12-2006) (Deb. 9, Vol. XXIII. 04-12-2006) 
Q)l253~ Col. 151-56 

Export ofTextile Items I India's Share in World Trade Export 
(Deb. IS, Vol. XXIV, 12-12-2006) i (Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 297-91 I CoI.414 

Export ofVeptableslFruits ! Indian Export Trade 
(Deb. 20, Vol. XXIV, 19-12-2006) I (Deb. 5, Vol. XXIII. 28-11-2006) 
Col. 21-30 Col. 41 S 

Export Oriented Iodustriat Units Jute ExportS 
(Deb. 20, Vol. XXIV, 19-12-2006) (Deb. S, Vol. XXIII, 21-11-2006) 
Col 219-20 I CoI.3S1-S4 

Export Orieared Sc:bcmea Location-wise details of EPZs, SEls, 
(Deb. 10, Vol. XXIII. 05-12-20(6) I FTZa and AIm Export Zones 
Col. 72-74 (Deb. 5, Vol. XXIII, 28-11-2006) 

Export 0rie01ed Units 1 Cot. 259-60 
(Deb. 5. Vol. XXIII. 28-11-2006) I Meal Expo" Policy 
Col. 192-96 j (Deb. 5, Vol. XXIII, 28-11-20(6) 
(Deb. 10, Vol. XXIII, 05-12-20(6) I Col. 293 
Col-n-31 Need to encourqe Clq)Ort ofSupr from 

Export Promotion the country (MUR 377) 
(Deb. 5, Vol. XXIII. 2'-11-20(6) I (Deb. 4, Vol. XXIII, 27-11-2006) 
ColI02-G6 Col. 309 

Export ProlDOdon Council for North I Policy for Exportcn 
Euteras... I (Deb. 20. Vol. XXIV, 19-12-2006) 
(Deb. 5, Vol. XXIII, 28-11-2006) Cot. 220-21 
Col. UI Ii Potential ofProcmed Foods 

Export Promocion Schemel (Deb. 20, Vol. XXIV, 19-12-2006) 
(Deb. U, Vol XXIV. 12-12-2006) Col. 129·32 
Col. 242 .. , Ric:.e Export 

Exportto"" (Deb. IS, Vol. XXIV, 12.12-2006) 
(0.. U, Vol. XXIV. 12-12.2_) Col. 317-35 
CoL '1-",112-1' SettinC up of Hi,h Level Oroap to 

ExportIhaport by MMTC Improve Competjdveneu 
(OW. It, Vol. xXm .. ·f.5-J2.2006) (Deb.. 16. Vol. XXIV, 13-12-2006) 
Col. 199-204' Col. 479 
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Simplification of Export ~ I 'armer(') 
(Deb. IS. Vol. XXIV, 12-12-2006) I AccessofBio-Technolol)'toFarmen 
Col. 37-31 i (Deb. 4. Vol. xxm. 27-11-2006) 

Tea Export I Col. 232-33 
(Deb. S. Vol. XXIII. 2'-11-2006) 
Col. 200-01 

Textile Export 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 393-96 

Estenal DOt 

Assistance to Coconut fatmeta 
(Deb. 4, Vol. XXII1. 27-11-2006) 
Col. 137-38 

Bonus to Farmers 
(Deb. 9, Vol. XXlII, 04-12-2006) 
Col. 91-99 

Foreign Debt Charging of Higher Kale oflntemt 
(Dob. 13, VoL XXIV, 08-12.2006) (Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 59·63 Col. 291 

Eye Banks 
Scttina up ofE)'e Banks 

(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 71-72 

Fab Policy 
Need to bring Fab Policy to establish fab 

City at Hyderabad, Andhra Pradesh 
(MUR 377) 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 441 

F.in ud El .. ""tIon. 
I 

Amount Spent and Earned by ITPO j 

Cotton Fanners 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 2$7-58 

~mands of Fermers 
(Dcb. 4. Vol. XXIII. 27-11-2006) 
Col. 282-83 

Indebtedness among FaniJen 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 250-53 

Indebtness of Farmers 
(Deb. 9, Vol. xxm, 04-12-2006) 
Col. 26-32 

during Trade Fair I Indian Trade Organisation for Fannen 
(Deb. U, Vol. XXIV, 12-12-2006) i (Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 226-31 I Col. 11-12 

Annual Health Fair I Irrigation Schemes for Small and 
(Deb. 6, Vol. XXIII, 29-11-2006) Marginal Fanners 
Col. 111·19 I (Deb. 14, Vol. XXIV. 11-12-2006) 

Re&K-J Sara fairs • I Col. 25·27 
(Deb. II. Vol. XXIV. 15-12-2006) I Landless Farmers 
Col. 101-11 i (Deb. 19, Vol. XXIV, '1-12-2006) 

Textile Desi", Exhibition I Col. 159-60 
(Dob. S, Vol. XXIII. 28·11-2006) I Loan to Farmers by Banks 
Col. 435 I (Deb. 3, Vol. XXIII. 24-11-2006.) 

, .... y W •• flre I Col. 450-53 

NItioMJ Family Welfare Propamme I loin to Fanners by RRBs 
(Deb. II, Vol. XXIV, 06-12-!O(6) I (Deb.'. Vol. XXIII, 01-12-%006) 
Col. 36-37 I Col. 26-28 
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NItionaJ Commission for Farmers the problems being faced by farmers 
in the region (MUR 377) (Deb. 9, Vol. XXIII, 04-12-2006) 

Col. ) 1-26,1 SO 
Need to expedite the functioning of M.S. 

Swaminethan CommiUec with a view 
10 provide ~liefto the Fanners affected 
due to debt trap in KeraJa (MUR 371) 
(Deb. S, Vol. XXIII, 28-11-2006) 
Col. S24-25 

(Deb. 20, Vol. XXIV, 19-12-2006) 
CoJ.440 

Need to provide Special Financial 
Package for the drought affected 
farmers of Assam (MUR 377) 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 321 

Need 10 give compensation to the fanners Need to provide subsidy to Maharashtra 
of R.S. Pur&, Hiranagar and Jammu State Co-operative Conon Growers 
Dlstricts whose land wu acquired by Marketing Federation Limited in the 
the Defence authorities (MUR 377) purchase of raw cotton (MUR 377) 
(Deb. 11, Vol. XXIV, 06-12-2006), (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 310 I Col. 337 

Need to insttuctlhe banksIIoc:aJ authorities i Need to restore the rights of farmers to 
not to deduct the outstanding loan I cultivate their land presently UDder 
while disbursing new crop Joan to the I possession of Army in Sagar. Madhya 
ranners in Vidharbha region of ! Pradesh (MUR 317) 
MIhIruhtra(MUR3n) i (Deb. 11, Vol. XXIV. 06-12-2006) 
(Deb. 6, Vol. XXIII, 29-11.2006) I Col. 316 
Col. 497 ! Need to share the profit made by ONGC 

Need to introd&K:C Central Agmukural I' with the farmers whose land was 
Debe Relief I..eJisIation for providing acquired by the ONGC for oil and ps 
debe relief to farmers (MUR 3n) I exploration in Mehsana. Gujara' 
(Deb. 6, Vol. XXIII, 29-11-2006) I (MUR 377) 
CoI:-503 (Deb. 6, Vol. XXIII, 29-11-2006) 

! Col. 493 
Need to provide adequate fertiliaen to Pac:kaae for Fanners !;ers of Madhya Pradesh (MUR I (Deb. 9, Vol. XXIII, 04.12-2006) 

I' Col. 99-100 
(Deb. 9, Vol. XXIII, 04-12-2006) , 
Cot. 400 I Programmes for Fannen 

Need ' . ! (Deb. 14, Vol. XXIV, 11-12-2006) 
to provide compentahon to the! Col. 193-94 

farmers of Rajasthan whose land has I . 
been KqUired by ItII1)' on Indo-Pa Setting up of FPIS for Man,ocs 
Border (MUR 371) ! (Deb. 17. Vol. XXIV, 14-12-2006) 
(Deb. 17, Vol. XXIV, 14-12-2006) Col. 221·22 
Col. 210-11 Special Pac:kaae for FIm'IerS 

Neecltoprovideti ia1 If ... #; ... _ (Deb. 13, Vol. XXIV, 01-12·2006) 
RIIIC pac ..... e .OhR'. Col. 317-11 

drought affected farmers of! 
Bundelkhand and to construct I' Sugarcane Dues 
Panchanda Dam with a view to solve (Deb. 4, Vol. XXIII. 27·11·2006) 

Col. 179.10 



SUBJECT INDEX 97 

Suicide by Farmers 
(Deb. 4. Vol. XXIII. 27-11-2006) 
Col. 39-40 

Fixation of Standards for Bio-Fenilisers 
(Deb. 9. Vol. XXIII. 04-12-2006) 
Col. 143-44 

Supply of Fenilizers for Farmers 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 55-56 

Suppon Price for Sugarcane 
(Deb. 4. Vol. XXIII. 27-11-2006) 
Col. 199 

Tax on Agricultural Income 
(Deb. II, Vol XXIV, 15.12.20(6) : 
Col. 135 : 

Fixing of Prices of Urea 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 47-49 

Imported Fenilizers lying at Pons 
(Deb. 4. Vol. XXIII. 27·11-2006) 
Col. 237 

Imports of Urea 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 133-36 

. . . , i Need 10 ensure that fenilizers are made 
Tra'nm~ Programme for Small and! available to Uttar Pradesh as per the 

Margmal Fanners : quota earmarked for it (MUR 377) 
(Deb. 19. Vol. XXIV. 11-12-2006) i (Deb. 5. Vol. XXIII, 21.11-2006) 
C~.~2 I C~.n5 

WHO Repon on Farmers Suicide ) Need to provide adequate fenilisers to 
(Deb, 14. Vol. XXIV. 11-12-2006) I farmers ,of Madhya Pradesh 
Col. 26&-69 I (MUR 377) 

F Ie Foet' ....... - I' (Deb. 9. Vol. XXIII, 04-12·2006) 
•• a - Col. 400 

Funds for Combating Female Foeticide I Need to revive the closed plants ofHFCL, 
(Deb. 16, Vol. XXIV, 13-12-2006) I FCL and PPCL (MUR 377) 
Col. 513 I (Deb. 6. Vol. XXIII. 29-11-2006) 

Need to take steps to curb increasing cases 1 Col. 499·500 
of female foeticide (MUR 377) i New Pricing Scheme for Urea Units 
(Deb. 4, Vol. XXIII. 21-11-2006)! (Deb. 4, Vol. xxm. 27-11-2006) 
Col. 303 I Col. 63 

Situation arisinl out of the increasing I Non-Removal of RestrictiQns on Urea 
incidents of female foeticide IwinS I' Impon 
to continuous decline in the number of (Deb. 9. Vol. XXIII, 04-12-2006) 
female child and steps taken by the. Col. 96-97 
Government in this regard (CA) I . 
(Deb. 19 Vol. XXIV. 11-12-2006) , Oversl~t Committee for Petroleum and 

• I FenlllZCr Sectors 
Col. 483-503 I (Deb. 17. Vol. XXIV, 14-12-2006) 

FertiUter(') Col. 93-94 
ColI of Production of Urea I Payment ofVSS Compensation 

(Deb. 4, Vol. XXIII. 27-11-2006) I (Deb. 14. Vol. XXIV. 11-12-2006) 
Col. 67-68 Col. 189 

Fall in Price of Urea , Prices of Chemical Fenilisers 
(Deb. 4. Vol. XXIII, 27-11-2006) I (Deb. 19. Vol. XXIV, 11·12-2006) 
Col. 66 i Col. 244-45 
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Production Cost of Fertilisers I Fertiliun aad Claemiealt Tnvaacon 
(Deb. 19, Vol. XXIV, 18-12-2006) I Ulllited 
Col. 389-90 I· Mer,er of Fertilizers and Chemkall 

Production of Bio-Fertilizers Travaneore Ltd. 
(Deb. 14, Vol. XXIV, 11-12-2006) I (Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 239-50 Col. 213 

Produttion ofSinlle Super Phospbatc I Festival of ladla 
(Deb. 4, Vol. XXIII, 27:11-2006) Festival ofJndia in Brussels 
Col. 64-65 ! (Deb. 2, Vol. XXIII, 23-11-2006) 

I 
Sale of Fcnilisers ! Col. 302-03 . 

(Deb. 9, Vol. XXIII, 04-12-2006) : Fitten Point 'roan ... 
I 

Col. 162-63 1 Credit Facilities to Minorities 
Secondary Freight Rate of Fenilizc:rs ' (Deb. 3, Vol. XXIII, 24·11·2006) 

(Deb. 4, Vol. XXIII. 27-11-2006); Col. 501-l)2 
Col. 241-43 i FHlB(s) 

Setting up of Bio-fertilizer Plants in \1 Advisory Panel ofCBFC 
Gujarat (Deb. 19, Vol. XXIV, 11-12·2006) 
(Deb. 4, Vol. XXIII, 27-11-2006) I Col ... 17-31 
Col. 110 ! Apement for Indo-UK CoopmtioA in 

Sening up of Fertilizer Plants Abroad i Films 
(Deb. 4. Vol. XXIII. 27-11-2006) (Deb. 19, Vol. XXIV, 1'-12-2006) 
Col. 53 Col. 432-36 

Shortage of fertilizeR 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. SO-52 

Shortage of Fenilizers in the COUJltry 
(Sub.) 
(Deb. 12, Vol. XXIV, 07-12-2006) 

Compensation for Damqe ofFiJm Sets 
(Oeb. 3. Vol. XXIII, 24-11-2006) 
Col. 290-91 

Film on Dr. Ambedkar 
(Deb. 19, Vol. XXIV, 11.12-2006) 
Col. 121 

Col. 345 Guidelines for Film Certifbtion 
Sindri Fertilizer Plant (Deb. 9, Vol. XXIII, 04-12-2006) 

(Deb. 14, Vol. XXIV, 11-12-2006) Col. 14243 
Col. 97-98 PromotIon ofEldenaiameat InduIa'y 

Spurious Fertilisen (Deb. 14. Vol. XXIV, 11·'2-2006) 
(Deb. 19, Vol. XXIV, '1-12-2006). Col. 96-97 
Col. -402·18 I Tel"a" of 'A' C«tificMe Film. and 

Supply ofFertilizen for fmmen ! Serial. 
(Oeb. 7, Vol. XXIII, 30-11-2006) I (Deb .... Vol. XXIII, 27·11-2006) 
CoUS.56 I Col. 102-G6 

I Ftutaee 
Tarpt for Production ofFertililen I 

(Deb. 9, Vol. XXIII, 04-12.2006) . ViIItiIilyGttp,... 
Col. 305-G6 I (Deb. I), Vof, XXIV, 0 •• 12.2006) 

! Col. 301 
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'leaacta. Allittaaa I Financial Assistance for Construc:tion of 
AlliatInce by CAPAKT for Welfare of the Court Buildinas 

Physically CbIIJcnaed PeopII (Deb. II. Vol. XXIV. 15-12-2006) 
.(D.b. I, Vol. XXIII, 01-12.2006) Col. 225-27 
Col. 49-63 II Financi.al Assistance for Repair! 

AuistInce by CAP ART to HOOs Renovation 
(Deb. I, Vol. XXIII, 01-12-2006) 1 (Deb. 12, Vol. XXIV, 07~t2.2006) 
<=,01. II I COl.. 191 ~2~ . 

Assistance by UNDP (or Rural I FinanCIal ASSIstance to Distinguished 
Development 1 Persons 
(Deb. I. Vol. XXIII. 01-12.2006) Ii (Deb. 2, Vol. XXIII. 23·11·2006) 
Col. 122 Col. 222-23 

Assistance for Bio-Diversity I Financial AssislanCe to Rajasthan 
(Deb. 4. Vol. X¥JII, 27.11-2006). (Deb. 12. Vol. XXIV. 07-12~2006) 
Col. 276-77 j Cot. 65 

Assistance fiom DFID I Financial Assistance 10 Stales 
(Deb. II, Vol. XXIV. 15-12-2006)! (Deb. 2, Vol. xxm. 23-11-2006) 
Col. 220-21 I Col. 21-34 

APistancefromFinanciaiPederation I (Deb. II, Vol. XXIV. 06-12-2006) 
(Deb. 20, Vot. XXIV, 19-12-2006) I Col. 242-43 
Col. 290-91 Financial Assistance to States for 

Assistanee to BRL PromotilJa Tourism 
(Deb. 19, Vol. XXIV, 1'-12-2006) (Deb. 2. Vol. XXIII. 23-1I~2006) 
Col. 390-91 Col. 312-16 

Assistance to Slates under ASIDE Scheme Foreip Financial Assistance for Road 
(Dcb. 20, Vol. XXIV, 19-12-2006) Projec:ts 
Col. 71-74 (Deb. 16. Vol. XXIV, 1l-12-2006) 

Ccnhl AssistaKe to K8rnataka I Col. 502-04 
(Deb. 'I, Vol. XXIV, 15- I 2-2006) , IDcrease in Financial Assistance 
Cot. 29'-99 I (Deb. I, Vol. XXIII, 22-11-2006) 

Cut in Financial Assisllnce to States I Col. 129~30 
(Deb. 16. Vol. XXIV, 13-12-2006) I Meeting of State Transport Ministers 
Col. 257-51 (Deb. J, Vol. XXIII, 22-11-2006) 

Developnllnt of PiJibIa NiIarpdhIma Col. 304-0S 
(Deb. 12. Vol. XXIV, 07-12-2006) Paplkonda uNationaI Parle 
Col2U.;a9 (Deb. 4, Vol. XXIII, 27-11-2006) 

EMIl)' tom Jatropha Col. 273-74 

(Deb. II. Vol. XXIV, 15-&2.2006) Peach Ptoject 
Col. 114-., (Deb ... , Vol. XXIV, 15-12-2006) 

E...aIyAidldProjecUunder ....... I Col.30. 
u.- Dew ...... Sc:bemeI I Peadina"'PropoAIt~ ..... ofR ..... Development 
(Deb. I. Vol. XXIII. 01-12-2006) (Deb. I, Vol. XXIII, 01-12-2006) 
Col "... I Col. 10-23 
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Provision of Loan Assistance 1 f'ilbery(~) 
(Deb. 18, Vol. XXIV, IS-12-2006) Construction of Fish Landing Centre at 
Col. 270-71 Kodibengre 

Fin , (Deb. 9, Vol. XXIII, 04-12-2006) 
. . . . . i Col. 13 1-32 Fire Fighting Arrangements In Malls . 

(Deb. to, Vol. XXIJI, OS-12-2006) . Fi5h Landing Centres in W.B. 
Col. 358-59 (Deb. 9, Vol. XXIII. 04-12-2006) 

Fire Incident in Chennai-Bangalore: Col. 107-11 
Express i Fish Production 
(Deb. 2. Vol. XXIJI, 23-11-2006) (Deb. 14. Vol. XXIV. 11-12-2006) 
Col. 100-101 Col. 76-80 

FiTe Safety Measures in KVslNVs 
(Deb. 15. Vol. XXIV, 12-12-2006) 
Col. 85 

Fim W ... of •• depcadeDce 
Celebration of I 50th Anniversary of War 

lOeb. 17, Vol. XXIV. 14-12-2006) 
Col. 53 

FiK.IPolicy 
Credit Deposit Ration 

(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. S06-01 

FIscal ReforatS 
Containing Non-Plan Expenditure 

(Deb. 16, Vol. XXIV. \3-12-2006) 
Col. 534-35 

FisIINet 
Impon Duty on Fish Net 

(Deb. 8, Vol. XXIII. 01-12-2006) 
Col. 93-94 

Fishing Harbour at Jakhau 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 74 

Fishing Sector 
(Deb. 4, Vol. XXIII, 21- 11-2006) 
Col. 200 

ILO convCfltion on Fishing Sector 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 91-99 

Loss ofFish and Sea food 
(Deb. 9, Vol. XXIII, 04-12·2006) 
Col. 229-31 

Murari Committee 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 155-64 

Prohibition of fish!n, by Foroi,n 
Companies 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col.IS9-60 

fillaerme. Protection of Dolphins 
Need to implement the recommendations (Deb. 4. Vol, XXIII. 27.1\.2006) 

of Mumi Committee with a view to Col,I17.7I 
address the probleml bein, eKed by : . 
the fishermen community (MUR 317) I Road~ for Fisheries, Aquacuhure tnd 
(Deb. 1, Vol. XXIII. 30-11.2006)! DalrySed.ors 
Col. 364-65 " (Deb. 19, Vol. XXIV. 11-12-2006) 

P h'b" f F' h' b f' Col. 251·'9 fO I Ilion 0 IS 109 Y orelgn 
Companies , Tuna Fish 
(Deb, 4. Vol. XXIII. 21-11-2oo6)! (Deb. 14, Vol. XXIV, 11.12.2006) 
Col. 159-60 I Col. J94-9S 

I 
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Five Year Phlll(.) 

Approach Paper to Eleventh Plan 
(Deb. II, Vol. XXIV. 06.12-2006) 
Col. S-8 

Assessment of Tenth Five Year Plan 
Tarpts 
(Deb. 6. Vol. XXIII. 29-11-2006) 
Col. 269-71 

Mid-Term Review of Schemes . 
(Deb. 16. Vol. XXIV. 13-12-2006) : 
Col. 95 

Power Generation 
(Deb. 13. Vol. XXIV. 08-12-2006) 
Col. 289-90 

Fodder 
Shortage of Fodder 

(Deb. 14. Vol. XXIV. 11-12-2006) 
Col. 136-40 

FOI 
Study in Fog in Easte m and Northern 

Regions 
(Deb. 18. Vol. XXIV. 15-12-2006) 
Col. 196-97 

FoglDI Spray 
Ban on using Fogging Spray 

(Deb. 5. Vol. XXIII. 28-11-2006) 
Col. 351 

Rejection of Voucher Scheme 
(Deb. 10. Vol. XXIII. 0'-12-2006) Food 
Col. 312-13 Formulation and Implementation of 

FIorkuhare 
Export of Floriculture i 

(Deb. 19. Vol. XXIV. 18-12-2006) r 

Col. 173 ' 

Comprehensive food and nutrition 
security scheme (Res.) 
(Deb. 11. Vol. XXIV. 15-12-2006) 
Col. 596-97 

Funds for Food Security Programme 
Promotion of Floriculture i (Deb. 9. Vol. XXIII. 04-12-2006) 

(Deb. 19. Vol. XXIV, 18-12-2006). Col. 370-74 
Col. 93·95 i 

: Integrated Food ZonC$ 
Promotion of Floriculture and i (Deb. 2. Vol. XXIII. 23-11-2006) 

Horticulture ! Col 162 
(Deb. 14, Vol. XXIY. 11-12-2006) i' . . . 
Col. 35-42 : Symposium on Food and Nutrition 

(Deb. 14, Vol. XXIV, 11-12-2006) 
FillrosK MU.a.IoD Ceatre Col. 93-96 

Flufosis Mitigation Centre Threat of Food Insecurity 
(Deb. I. Vol. XXIII. 01-12-2006), (Deb. 9, Vol. XXIII. 04-12-2006) 
Col. t 78· 79 Col. 357.58 

Fly A ... 
Impact of Fly Ash on Environment 

(Deb. 4, Vol. XXIII. 27·11·2006) 
Col. 169-70 

'Iyla, Sdtools/ht.titatft 
Revi .... ' of Defunct Flyin, Schools! 

Institutt5 
(Deb. '2 V~I XXIII. 23-11-2006) 
Col 225.27 

• Food aIld Alrkulture OrpalsadoD 
Danger from Locusts 

(Deb. 4, Vol. XXIII. 27·11-2006) 
Col. 233 

Food Corporation or IlKIiII 
Dues ofFCI 

(Deb. 14, Vol. XXIV. ll-12-2006) 
Col. 14 
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Hovdina in FCI Godowns 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 13. 

Need to instruct the fCr fa start 
procurement of paddy in rural areas of 
West Bengal as per the target fixed 
(MUR377) 
(Deb. 20. Vol. XXIV, \9-12-2006) 
Col. 442-43 

Need to procure rice from Uttar Pradesh 
to avoid the shortage of foodgrains in 
the godowns of FCI (MUR 377) 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col. 306 

Payment Under HTS 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col. 140 

Food Proc:nsiqIDdUltry(s) 
Central Grants 10 FPTCs 

(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 72-73 

Cost of Packaging 
(Deb. 14. Vol. XXIV, \ 1-12-2006) 
Col. 184-85 

Drying of Fishes 
(Deb, 17. Vol. XXIV. 14-12-2006) 
Col. 116-17 

Expansion ofFPls 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 148 

Food Processing IndUSlry 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 102 

Fruit Drinks 
(Deb. 17, Vol. XXIV, 14-12.2006) 
Col. 87 

Grants to Grain Milling Sector 
(Deb. 17. Vol. XXIV. 14-12-2006) 
COl. 133 

Inspection Facilities for Processed Food 
Items 
(Deb. 17. Vol. XXIV, 14·12·2006) 
Col. 183-84 

Modernisation of FPIs 
(Deb. 2, Vol. XXIII. n-II-2006) 
Col. 141 

National Meat Board 
(Deb. 2, Vol. XXIII, 23-11·2006) 
Cot. 124·2S 

Need to generate special scheme for 
financing grain millin, activity 
(MUR377) 
(Deb. 17, Vol. XXIV, 14-12·2006) 
Col. 284 

Need to provide remunerative price to 
Kesar MIlIlJO growers in Guj_ and 
also set up Agro based Industries !here 
(MUR 377) 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 395-96 

Organisation of Workshop/Seminars 
(Deb. 7, Vol. XXIII, 30-11·2006) 
Col. 307·10 

Potential of Processed Foods 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 129-32 

Processing of Grapes 
(Deb. 12, Vol. XXIV. 07-12·2006) 
Col. 289 

Promotion of fPls 
(Deb. 2. Vol. XXIII. 23-11.2006) 
Col. 207-18 

Reforms in Food Processing Sedor 
(Deb. 2. Vol. XXIII. 23·11-2006) 
Cot. 102-03 

Setting up ora Food Proc:essins Industry 
Unit in Kera" 
(Deb. 12, Vol. XXIV. 07-12.20(6) 
Cot. 191 

Incentives to Food Processin,..mduslries 
(Deb. 7, Vol. XXIII. 30-11.2006) Setting up of Food Proccum, Units 
Col. 19S-97 (Deb. 7, Vol. XXIII. 30-11.2(06) 

Col. 116-88 
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Seaina up ofFPIS. M.... Consumption of Food,rains byBPL 
(Deb. 17, Vol. XXIV, 14-12-2006) Families 
Col. 221-22 (Deb. 19. Vol. XXIV, 18-12-2006) 

Settina Up of FPIs in States Cot. 83-16 
(Deb. 12, Vol. XXIV, 07-12-2006) Contamination of Imported Wheat 
Col. 254-56 (Deb. 9, Vol. XXIII, 04-12.20(6) 

Share in Retail Martet of Processed Food Col. 34849 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 22 ... 29 Export ofBasmati Rice 

(Deb. 10, Vol. XXIlI. 05-l2-2006) 
Sbortap ofRefiiterated Containers Col. 407"()8 

(Deb. 17. Vol. XXIV. 14-12-2006) E fFood' 
Col. US : "port 0 grains ! (DcQ. S, Vol. XXIII. 21-11-2006) 

Vition StrIceJy and Action Plan for Food: Col. 111.19 
Processing Industries I .. 
(Deb. 2. Vol. XXIII. 23-11-2006) i Export of FoodgralDs fi'om India 
Col. 35' (Deb. 10, Vol. XXIII, OS-12-2006) 

Col. 232-33 
Food&nlll(.) 
Allocation of FoodanUns 

(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 261-338 

Allocation of Poor Quality Wheat 
(Deb. 14, Vol. XXIV, 11-12-20(6) 
Col. 17-19 

Area under Wheal Cultivation 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 21'-19 

Arrival of Imponed Wheat 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 139 

AvajJabifuy ofFoodpns 
(Deb. 4. Vol. XXIII, 27-11.2006) 
Col. 1S2-S3 

Closure of Grain Storqe Researcl1 Centre 
(Deb. 19. Vol. XXIV, 11-12-2006) 
Col. 121-28 

Common Trade Mark for Besmeti Rice 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 318 

Condition on Wheat Import 
(Deb. 4. Vol. xxm, 27-11.2006) 
Col. 229-30 

Export ofNon-Basmati Rice 
(Deb. 9, Vol. XXIII, 04-n-2006) 
Col. 223 

Export of PDS 'Rice 
(Deb. 4, Vol. xxm, 27-11-2006) 
Col. 55-57 

Facility for Storage of Farmers 
(Deb. 19, Vol. XXIV. 18-12-2006) 
Col. 184-85 

Foodgrains for Drought lAd Flood 
(Deb. 14, Vol. XXIV. 1\-12-2006) 
Col. 204-06 

Foodgrains for PDS 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 95-99 

Foodgrains Procurement Policy 
(Deb. 19, Vol. XXIV, \8-12-2006) 
Col. 50-51 

Import of Foodgrains and Pulses 
(Deb. 5, Vol. XXtlI, 28-11-2006) 
Col. 386-94 

rmport of Wheat 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 129-32 
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Impon of Wheat through State TradillJ I Production of Foodgrains 
Corporation I (Deb. 4, Vol. XXIII, 21·11-2006) 
(Deb. 5. Vol. XXIII, 28·\1·2006) Col. 91-93 
Col. 312-13 Production Rate of Foodgrains 

Inferior Quality Cereals in Forward (Deb. 9, Vol. XXIII, 04·12·2006) 
Trading i Col. 225·28 
(Deb. 4, Vol. XXIII. 21·11·2006) ! Provision of Rice for BPL Children 
Col. 182 I (Deb. 10. Vol. XXIII. 05·12·2006) 

Irregularities in Import of Wheat . Col. 409 
(Deb. 4. Vol. XXIII. 27·\1·2006) Reducti . Wheat Allocation to Gujarat 
Co1.243-44 (Deb~n 9~ Vol. XXIII. 04.12·2006) 

National Foodgrains Storage Policy I Col. 174·76 
(Deb. 14. Vol. XXIV, 11·12·2006) I! R I " . S 'fi " #'or Col. 73·74 e axa Ion In peel lea Ion I' 

Procurement 
Need to procure rice from Uttar Pradesh! (Deb. 19, Vol. XXIV, 11.12.2(06) 

to avoid the shortage of foodgrains in! Col. 395-97 
the godowns ofFCI (MUR 377) I Remunerative Pri" for FoodJrains 
(Deb. 4, Vol. XXIII. 27-11·2006) I (Deb. 14. Vol. XXIV, 11.12.2(06) 
Col. 306 I Col. 214-15 

Payment of MSP I . 
(Deb. 4, Vol. XXIII. 27-11-2006) I Restriction on Procurement and Stockml 
Col. 266 i (Deb. 4. Vol. XXIII, 27·11·2006) 

Col. 15 I 
Per-Capita Supply of Coarse Grains in 

Andhra Pradesh 
(Deb. 9, Vol. XXIII, 04-12.2006) 
Col. 243-44 

Price Rise due to Future Trading 
(Deb. 9. Vol. XXIII, 04-12-2006) 
Col. -353·55 

Price Rise due to Impon 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 153-54 . 

Procurement of Paddy 
(Deb. 14, Vol. XXIV. 11·12-2006) 
Col. 101-03 

Procurement Price of Wheal 
(Deb. 4, Vol. XXIII, 27·11.2006) 
Col. 53·54 

Production and Demand of Corn 
(Deb. 19, Vol. XXIV. 11.12.2006) 
Col. 205 

Rice Expon 
(Deb. IS, Vol. XXIV. 12·12·2006) 
Col. 317·35 

Rice Trade with China 
(Deb. 10, Vol. XXIII, 05·12·2006) 
Col. 403-05 

Shortage of Wheat 
(Deb. 4. Vol. XXIII. 27·11·2006) 
Col. 224·29 

Stock offoodgrains 
(Deb. 9, Vol. XXIII. 04·12-2006) 
Co\.301·IO 

Subsidy on Food 
(Deb. 9, Vol. XXIII, 04.12-2006) 
C'4l.19 

Subsidy on Handllna QfFoodpaiQa 
(Deb. 14, Vol. XXIV, 11.12.2006) 
C'41.23 
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Supply of Wheat and Rice at Subsidized FOI in Orissa and Bihar 
Rates (Deb. 3, Vol. xxm, 24-11-2006) 
(Deb. 9, Vol. XXIII, 04-12-2006) Col. 416-17 
Col. 3S6-S7 FDI in Real Estates 

Theft oflmponed Wheat I (Deb. 13, Vol. XXIV, 08-12-2006) 
(Deb. 9, Vol. XXIII, 04-12-2006) Col. 153 
Col. 360-61 I FOI in Retail 

Transponation ofPOodJrains i (Deb. 15. Vol. XXIV, 12-12-2006) 
. (Deb. 9, Vol. XXIII, 04-12-2006) I Col. 166-67 

Col. 171-72 I FDI in States 
Transportation ofPDS Foodgrains I (Deb. 20, Vol. XXIV, 19-12-2006) 

(Deb. 4, Vol. XXIII, 27-11-2006) .,,' Col. 20S 
Col. 231-32 , FDlInflow 

Wheat Procurement by ~ I (Deb. II. Vol. XXIV, 06-12-2006) 
(Deb, J4, Vol. XXIV, 11-12-2006) I Col. 125 
Col. 104 I FDI Proposals 

Forelp Countries I (Deb. 13, Vol. XXIV, 08-12-2006) 
Agreement in Higher Education SecfllC' I Col. 272-71 

(Deb. 10, Vol. XXIII. 05-12-2006) Foreip Direct Investment 
C.oI.63-66 I (Deb. 5, Vol. XXlII, 28-11-2006) 

Billteral Agreements with Forei,n I Col. 240-54 
Countries j (Deb. 15. Vol. XXIV. 12-]2-2006) 
(Deb. 2, Vol. XXIII, 23-11-2006) I Col. 39-40 
Col. 217·11 I (Deb. 20, Vol. XXIV. 19-]2-2006) 

Employment in Foreip Countries I Col. 174-75, 320-48 
(Deb. II, Vol. XXIV, 06-12-2006) ! Foreign Direct Investment in the 
Col. 1 S4-5S I Industrially Backward States 

Fordp D1p'taries i ~~~,bi~~5~OI. XXIII, 28-11-2006) 

Visits of Foreign Dipitaries J Foreen Investment in Higher Education 
(Deb. I, Vol. XXIII, 22-11-2006) 1 (Deb. 5, Vol. XXIlI, 21-11.2006' 
Col. 378-90 I Col. 63-64 

FORte_ DUwclllYell.... I Foreign Investment in Indian Entities and 
Business Process Outsourcing I Projects 

(Deb. 15. Vol. XXIV, 12-12-2006) (Deb, II, Vol. XXIV. 15-12·2006) 
CoI.2J3-t4 I Col. 227-21 

rot in .~ Sector I Foreign Investments 
(Deb. 13, Vot"XIV. 01-12-2006) I (Deb, 20, Vol. xxrv. 19·12-2006) 

. 0Jl. 299 I Col. 43-5& 
FDI in New IDd Renewable EnercY Sector I Global Competition in Various Services 

(Deb .•• Vol. XXIII, 01-12·2006) i (Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 197·98 i Col. 271-72 
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locrease in FDI Limit in Telecom Sector F ...... VlIia 
(Deb. lit Vol. XXIV, 06-12-2(06) PM Visit 10 SoudtAftica 
Col. 213-74 (Ddt. II, Vol. XXIV, 06-12-2006) 

MNCa iIllDdia Col. 116-87 
(Deb. II. Vol. XXIV, 15-12-2006) 
Col. 12~29 

Itep ........... ~ ~ AaIonlobiJe 
~ 
(Deb. II, Vol XXIV. 15-12-2(06) 
Col. 214-" VISit ofForeia .. m 

ItetaiIhlltc-a (Deb. U. Vol. XXIV, 12-12-2(06) 
(Deb. 15, Vol. XXIV. 12-12-lO(6) CoI.I5-81 

Col. Sl.~' I.'''''') ........ EM.... , AfForeIaaIioft 
c.hew* I (Deb. 19, Vol. XXIV, 11-12-10(6) 

(Deb. tS, Vol. XXIV, 12-'2-2006) l Col. 160-64. 174·76 
Col. 222·24 1 AppnwaI to forest ~Ippment PIOjcct 

FElACaes I (De&. 9, Vol. xxm. 04-12·2006) 
(Deb. 3, Vol. XXJll, 24-11-2006) II Col. 167 ..... 
Col. 391-400 : CIariIIs ofVqin famt LMd 

ForcipExdtqeeamedfiomTcMIrism I (Deb. 19, Yol. XXIV, '1-12-2_) 
(Deb. 7, Vol. XXUl, 10-11-1(06) 1 Col. 260-62 
Col. 194-95 . 1 Conversion of Forest iato ~ ..... 

forcip£xcls.ogeRaene ; (Deb. 14. Vol. XXIV. 11-12-2(06) 
(Deb. 13, Vol. XXIV,OI-12-20(6) I Cot 274-7S 
Col. 217-39 ' 

, Demand for Forest Land 
(Deb. !8, Vol. XXIV. IS-12-2006)' (Deb. 14, VOl. XXIV. 11-12-2006) 
Col. 119-10 Cot. 74-" 

,...... hIdtatioMIlln'Idon 
R.L dwouF PH Route 

(Deb. " Vol. XXIII, 01-12-20(6) 
Col. 161 

RecommeDdaions for Convertibility 
a.port 
(Deb. " Vol. XXUl, 01-12-20(6) 
Col. 2()9..IO 

Fonip Pelky 
Mew foreign Policy 

(Deb. 1, Vol. XXfJI, 22-' 1-20(6) 
Col. 119-20 

: Depteting Forest CO\'Cf 
(Deb. 14. Vol. XXIV. '1-12-2006) 
Cot. 12-13 

Ikvdopmenl of Forest Villages 
(~b. 9, VOl, XXIII. 04-12-2(06) 
Cot. JS-38 

Oeve\opmftK ofForesrs in Gujltat 
(Deb. 4, Vol. XXIf1. 27-H.2006) 
Col. 6S 

Development of Fomts in R.~tban 
(Deb. 14, Vol. XXIV. fl·! :-2~) 
Col. 191-92 '. 
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Development of Tourism in Forest and II Need to relax forest conservation Jaws in 
Coutal Areas VJdarbba reaioA ofMahllashba forthc 
(Deb. 2, Vol. XXI1l, 23-11-2006) lover-all devolopment of the region 
Co/. 294-9~ I (MOR 377) 

II (Deb. I~, Vol. XXIV, 12-12-2006)., 
Development Work in Forest Areas I Col. 443-44 

(Deb. 9, Vol. XXIII, 04-12-2006) ! Needtotakeimmedialcstepstochecklhc 
Col. 37-39 ! declining population of wild elephants. 

Diversion of Forest Land I due to rapidly decreasing forest area 
(Deb 14 Vol XXIV II 12 2006): in Orissa (MUR 377) . ,. ,- - I (Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 17-19 ! Col. 304 

Encroacbment of Forest Land I PriVate Sector in Afforestation 
(Deb. 14, Vol. XXIV, 11-12-2006) i (Deb. 19, Vol. XXIV, 11-12-2006) 
CoI.86-17 i CoUI-52 '" 

Forest DeveJopmenl Agency Projects in I Prod~ivity of Forests 
Andhra Pradesh : (Deb. 14, Vol. XXIV, 11-12-2006) 
(Deb. 4. Vol. XXIII. 27-11-2006)! Col. 79-10 
Col. 106-07 ! Revenue from Sundarbans Forests 

F n._ 1........- p' . V_ • ..L_ ,I (Deb. 19, Vol. XXIV, 11-12-2006) 
orest .....,VC"'1" ...... t rOJect III """"......... i Cot. 171 

(Deb, 4. Vol. XXIII, 21-11-2006) I Sanction of Forest Land 
Col. 223·24 ; (Deb. 14, Vol. XXIV, 11-12-2006) 

Forest Fire i Col. 235-36 
(Deb. 9. Vol. XXIII. 04-12-2006) I Schemes for Development ofForesl$ 
Col. 337-44 i (Deb. 9, Vol. XXIII, 04·12-2006) 

Forest Survey of India Report I Col. 273-83 
(Deb. 4. Vol. xxm. 27-11-2006) t Settlement on Forestland 
Cot. 93-94 (Deb. 19, Vol. XXIV. 11-12-2006) 

. Col. 2S7-S1 
Fore~try with Japanese Assistance I Unclassed Forests 

(Deb. 19, Vol. XXIV. 11-12-2006): (Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 205-06 Col. 144-46 

Need to approve the proposal of (he: Violation ofFCAt980 
Government of Madhya Pradesh: (Deb. 14. Vol. XXIV, 11-12-2006) 
providinc for ownership rights to the· Col. 221-32 

~ people livins in forest area (MUR 377) Wind Mills in Forest Areas 
(Deb. 16, Vol. XXIV. 13-12-2006) (Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 610 Col. 163 

Need to protect the interests of tribals • Fort(s) 
Jiving in forestsofGujaral(MUR371) , Maintenance of Golconda Fort 
(Deb. 2, Vol. XXIII. 23-11-2006) (Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 332 Col. 117-19 



101 LOK SABHA 

ViJJtora to G9k:oAda Fort I' Fndtla .. '1 \'epa"" 
(Deb. 17,Vot. XXIV, 14-12-2006) Artificial Reapninsoffnaila 
Col. 12-13 ! (Deb. 4, Vol. XXIII, 21-11-2006) , 

ronvanl 'I'ncIhat ! Col. 275·76 
Inferior Quality Cereals in Forward I Citrus Fruits 

Trading : (Deb. 9, Vol. XXIII, 04-12-2006) 
(Deb. 4, Vol. XXllI, 27-U-2006)! Col. 159-60 
Cot 112 I Crop Estimation Survey 

Price Jlise due to FUbII'e TrIIdin& (Deb. 4. Vol. XXfII, 27-11·2006) 
(Deb. 9, Vol. XXlII, 04-12-2006) Col. 168 
Cot lS3-SS 

Cultivation ofVqel8blei 
FneTrade~.t (Deb. 14, Vol. XXIV. 11-12-2006) 
Failure of ASEAN Col. 23} -33 

(Deb. IS. Vol. XXIV. 12·12-2006) : Demand of Onion by Pakistan 
Col. 159 1 (Deb. 9, Vol. XXIII, 04-12-2(06) 

Free 1i'ade Agreement ~ Col. 246-47 
(Deb. 10. Vol. XXIII, 05-12-20(6) ! Expon of Potatoes 
Col. 35-36 1 (Deb. 5. Vol. XXIII, 21-11.2006) 

ITA with Thailand i Col. 276·77 
(Deb. 10, Vol. XXIII, 05-12-2006) : Export of Veget.ableslFruils 
Col. 16-TI ! (Deb. 20, Vol. XXIV, 19.12-20(6) 

Trade with ASEAN Countries i Col. 27-30 
(Deb. 10, Vol. xxm, 05-12-2006) Ilmportoffruils 
Col. 45-46 I (Deb. 5, VOl. XXffl. 28-11-2006) 

Fradom Fipter(.) ! Col. 121-24 

FNCdom FighleTS of J&K 1 Mango Crop Hit by O~ . 
(Deb. 5, Vol. XXIII, 28-11-2006) ) (Deb. 19. Vol XXIV. 1 .. '2-2006) 
Col lOS : Col. 381 

HistorjcaJ Speeches of Freedom Fighters: Need to provide remunerative .price to 
(Deb. 9, Vol. XXIII, 04-12-2~) Kcsar Mango growers an GOJ~anct 
C I "37 al.so set up Agto based Industlles tMrc 

0._ (MUR3n) 
Pending Cases of Freedom FigbterPensioo (Deb. 9, Vol. XXIII. 04-12.2006) 

(Deb. 10. Vol. XXIII. 05-12-2006) Cot 39~.96 
Col. 207-09 

Presence ofPesricicIH and Metals in Fruits 
Pension to Freedom Fighters and Vegetables 

(Deb. 5, Vol. XXIII, 28-11-2006) (Deb. 9, Vol. XXIU. 04-12.2006) 
Col. 373 Col. 135-37 

ScreeningCommiUecOl1FreedomV!Jhters : Procnsed Fruits-and Velfllbies 
(Deb. 10, Vol. XXUJ. 05-12-20(6); (Deb. 10. Vol. XXIH. °':'12-20(6) 
Col. 205-06 . Col. 414-15 
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Procurement of VqembIe Under MIS I Allocation under Various Schemes 
(Deb. 19, Vol. XXIV, 18-12-2006) (Deb 10. Vol. XXm.05-12-2006) 
Col. 35-40 ! Col. 125-38 

Production and Consumption of Potato I Corpus Fund ofMaulanaAzad Education 
and Onion I Foundation 
(Oeb. 4. Vol. XXIII, 27-1).2006) I (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 109-10 Col. 90-92 

Production of Guar I Cut ill Ooyernment Speadiq 
(Deb. 19, Vol. XXIV, .1-12-20(6) (0-" la Vol XXIV I~ 'I "'006) 
Col. 187-sa 'I ~.,'. ,~- 2-.. 

Col. 364 
Production of Mangoes 

(Deb. 19. Vol. XXIV. 11-12-2006) I DdayinRelelseofF~underPMGSY 
Col. 235.36 . (Deb .... Vol. XXIII,Ol-12-20i6) 

Unseasonal Vegetables 
Col. 1145 I. 

(Deb. 14, Vol. XXIV. 11-12-2006) EnhancemMt _ Additiona! Allocation 
Col. 183 offunda under lAY 

F I (Deb. B. Vol. XXIII, 01-12-2006) 
II~ I Col. 25-26 

Agreement between India and Brazil I . 
(Deb. 2. Vol. XXIII, 23-11-2006) i ForelgnFundstoNGOs . 
Col. 137 (Deb. 5, Vol. XXIII. 28-11-200ci) 

Altemative Source of Fuel Col. ltS-17 

(Deb. 2. Vol. XXIII, 23-11-2006) . Funds Allocated under Youth Welfare 
Col. 148-50 ' I Schemes 

Fossil Fuel 
(Deb. a, Vol. XXIII, 01-12-2006) 
Col. 115-16 

Allocation of Funds for Development of 
Universities 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col. 204 

(Deb. 16. Vol. XXIV,J3-12-2006) 
Col. 103-22 

Funds for AIDS Control Programme 
(Deb. I, Vol. xxm, 22-11-2006) 
Col. 453-55 

Funds for Construction of Dams 
(Deb. 4, Vol. XXIII, 27·1 J -2006) 
Col. 111-18 

Allocation of funds for Urban Funds for Oovelopment and Promotioaof 
Development ! &ionce and Technology 
(Deb. 3. Vol. XXIII, 24·\ 1-2006) (Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 316 I Col. 168-69 

Allocation ofFwds for Waw Supply and ' funds for Development of Tourism 
Sanitation Sdlemes Projects 
(Deb. 'I, Vol. XXIV, 15-12·2006) (Deb. 12, Vol. XXIV, 01-12-2006) 
Col. 244 Col. 14.24 

Allocation of Funds under MPLAO 
Scheme 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. 231·31 

Funds for Girls Hostels 
(Deb. 15. Vol. XXIV, 12~12-2006) 
Col. 41-42 



110 LOK SABHA 

Funds for Rural Areas Utilisation of Subsidies and Plan funds 
(Deb. II. Vol. XXIV. 15-12-2006) (Deb. a, Vol. XX1I1. 01-12-2006) 
Col. 181-12 Col. 149-50 

Funds to NODs I Fu.dameatal Rilhts 
(Deb. I, Vol. XXIII. 22-11-2006) I . Pr' Education 
Col \0 1-03 Fundamental RIght to IInary 

. I (Deb. 5. Vol. XXIII. 21-11-2006) 
Misuse of Tsunami Funds I 

(Deb. ilL Vol. XXIV. IS-12-2006) I Col.IS-16 
Col. 155-56 I GAIL (Iada.) U.ited 

I 
Need to provide fi~cial package to the I Coal Bed Methane 

coffee growers of Dindigul diltria in I (Deb. 12, Vol. XXIV, 07-12-2006) 
Tamil Nadu with • view to solve the I Col. 309-11 
problems being ~ by them (MUR I 
377) ! Demand and Supply of Coal and GIS for 
(Deb. 20. Vol. XXIV. 19-12-2006) i Power Generation 
Col. 435-36 I (Deb.· 13, Vol. XXIV, 0'-12-2006) 

Need to provide funds for revival of ; Col. 147-50 
Hindustan Photo Films set up in Ooty. I GAtL-HPCL Joint Venture for city PI 
Tamil Nadu (MUR 377) I projects 
(Deb. 4, Vol. XXIII, 27-11-2006) I (Deb. 7. Vol. XXIII, 3{)-1I-2006) 
Col. 301-09 i Col. 207 

Non Utilisation of Funds meant for Runl i Marketi of LPG by ONGC and OAIL 
Development I ng 
(Deb. 18, Vol. XXIV, 15-12-2006) I (Deb. 12, Vol. XXIV. 07.12.2(06) 
Co1.351-52 : Col. 123-24 

PURA Scheme i ONGC-GAIL Apeement for Supply of 
I ' 

(Deb. a, Vol. XXIII. 01-12-2006)' GIS 
Col. 45-47 ! (Deb. 17. Vol. XXIV. 14.12.2006) 

Release of Funds uoderAPORP i Col. 61-62 
(Oeb. a, Vol. XXIII, 01-12-2006) I OvcI'5iJhtCommiltee for Petroteum lAd 
Col. 122-23 I Fertilizer Soc::tors 

Requirem.cn.t· of Funds for Powcr 1 (Deb. 17, Vol. XXIV, 1"'2-2(06) 
TransmISSIOn j Col. 93-94 
(Ocb .•• Vol. XXIII, 01-12-2006) I 
CoL 191-92 I Shorta,e of Coal and Gu for Power 

Siphoninl Funds Abroad I Projects 
(Deb. 11, Vol. XXIV, 1S-12-2006) 1 (Deb. II, Vol. XXIV. 15-12-200.) 
CoI.)64.65 'j CoI.}6)065 

Utilisation of Funds lor P~GeneratIon I Sbortap of Ga for Pow« PtanIa . 
(Deb. I, Vol. XXlll, 01-12-2006) (Deb. a, Vol. XXIII, 01-12-2006) 
Col. 28-33 ,Col, 155-51 
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Shortage of Gas (or Semalkot Power I Geelopu' C ..... " 
SaItion Telemetry &'tatioo 
(Deb. II. Vol. XXIV, 15-12-2006) (Deb. 13. Vol. XXIV, 01-12·2006) 
Col. 1 6a~ Cot l7S.· 76 

C .... DIa,""' •• Sa.iti GeoIotfcal Survey or , ... 
Renovation of Oandhi Danhan Samiti OSI Swvey 

(Deb. 2. Vol. XXIII. 23-11-2006) I (Deb. S, Vol. XXl1I. 21.11.20(6) 
Col. ',..'9 I Col. 427 

C .... Actioa ,.,. c.nuay 
Ganp ACtion Plan ! De~~peration Agreement with 

(lkb. 4, Vol. XXIII, 27-11-2006) I (Deb. 2, Vol. XXIIJ,23-11-2006) 
Col. 45-48 I Col. 224-25 

Gara C........ ; Pencil Project 
Gara Commission on Khanna Rail I (Deb. II, Vol. XXIV, 15-12·2006) 

Accidents I Col. JOI 
I 

(Deb. 17. Vol. XXIV. 14.12-20(6) ! SettinaupofPlantllOaaklnSipedMoU 
Col. 8S-86 I wi1h Oermany . 

I (Deb. 20, Vol. XXIV, 19-12-20(6) 
Ge_ .nd Jewellery Col. 299 
Adulteration in Jewellery 

(Deb. 4. Vol. XXIII, 27.11-2006) 
Col. Ilo.a 1 t 

Textile Expos 
(Deb. 10, Vol. XXIII. 05-12--2006) 
Col. 329 

Diamond Procasinc Industries i Girls 
(Dob. S. Vol. XX 111. 21·11 ·2006) I Economic Package for Girl StudcQIs m-
Col. 273·74 I Tribat Areas 

Diamond Trlding Centre I (Deb. IS, Vol. XXIV, 12-12-2006) 
(Otb. 20, Vol. XXIV. 19-12.20(6) I Col. 23a-41 
Col. 269 Funds for Girls Hostels 

Expon of Gems lAd Jewtllory 
(Deb. S. Vol. XXIII. 21-11.20(6) 
Col .• "-17 

fieft of Jewellery from Cooperative 
8Inb 
(Deb: 3, Vol. XXIU. 24.11-3006) 
Col5S7..s9 

c..naC ........ 
PracocoII to 0eDna Coftwadba 

(Deb. 16. Vot. XXIV, 13·12-2006) 
Col. 219-90 

(Deb. IS. Vol. XXIV, 12-12.20(6) 
Col. 41-41 

GIadoIo&Y 
RAlusch Centre Oft Glaciotoay. 

(Deb. a. Vol. .¥XIII. 01.12.20(6) 
Col.l2l·)O ... 

G ...... A ......... Releardt C .. tn 
Global Automotive Research c.... • 

a.-i" 
(Deb. 11. Vol. XXIV, 01-12 .. 2(06) 
Col. 122-23 
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Global WarmlDI I Status of Works on NHs in Bihar 
Global Warming on Climate Changes I (Deb. 6, Vol. XXIII. 29-11-2006) 

(Deb. 3, Vol. XXIII, 24-11-2006) I Col. 304'()S 
Col. 353-5S I 

Situation arising out of Global Warming! GooeJe.co. 
affecting India's climatic condition IS I . . 

t d · UN D I t I Secret Information In Google.com repor e In eve opmen 
Programmes, Human Development! (Deb. 20, Vol. XXIV. 19-12-2006) 
Report and steps taken by the I Col. 135 
Government in this regard (CA) i 
(Deb. 17, Vol. XXIV, 14-12-2006) i GovemlllflllAceoMlIIOdation 
Col. 263-76 i Accommodation to Postal Employees 

Goa (Deb. 6, Vol. XXIII, 29-1\-2006) 
Land Acquisition by Foreign Nationals Col. 128.29 

(Deb. 18, Vol. XXIV, 15-12·2006) 
Col. 271 CenITal Government Quarters in Delhi 

Railway Station al Old Goa (Deb. 18. Vol. XXIV. 15-12-2006) 
(Deb. 7, Vol. XXIII, 30-11-2006); Co1.24S-46 
Col. 63-64 : 

: Construction of Dwelling Units for 
Gold 
Import of Gold 

(Deb. 10. Vol. XXIII, OS-12-2006) 
Col. 410-12 

fmpureGold 
(Deb. 5, Vol. xxm, 28-11-2006) ; 
Col. 119 

GoIdeD Qudrilllteral Project 
8eautiticarion Works ofNH-4 

(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 67 

Railway Employees 
(Deb. 17, Vol. XXIV. 14-\2-2006) 
Col. 63-64 

Government Accommodation to Officials 
in NCR 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 237-38 

Maintenance of Residences of M P 
(Deb. Il. Vol. XXIV. 08-12·2006) 

Construction of Road Under Golden; Col. 200-01 
QuldrillllCral Project ! Need to reconstruct the Government 
(Deb. 16, Vol. XXIV, n-I2-2006); Quarters situated on BKS Mar .. New 
Col. 186 I ... 

Delay ill Golden QuadriJaaeral Projec:t Delhi. in ~jew of their dilapidated 
(Deb. II, Vol. XXIV,06-J2-2006) condition (MUR 377) 
CGI. 237·31 (Oeb. 20, Vol. XXIV, 19-12-2006) 

StItus ofGokteIJ QuadrlIat.eraJ Project ! Cot. 44 I 
t (Deb. 16, Vol. XXIV, 13-12-2006) ! Non-Conatructi fR.caidendaJ r -'-

Col. 471-79 I on 0 --• ...-.. 

(Deb. I, Vol. XXIII, 22-11-2006) r (Deb. 16, Vol. XXIV, 13-12·2006) 
Col. 65-61 j Col. 412·73 
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Opening of Entry Gates of Government Enacting Public Servant Law 
Colonies (Deb. 16. Vol. XXIV. 13-12-2006) 
(Deb. 13, Vol. XXIV, 08-12-2006) Col. 447-49 
Col. 103-04 i Enhancing Retirement Age of 

1 
Sub-letting of Government; Government Employees 

Accommodation . (Deb. I, Vol. XXIII. 22-11-2006) 
(Deb. 3, Vol. XXIII. 24-11-2006)· Col. 299 
Col. 509-\ 0 . Guidelines for Government Officials 

Upkeep of Govemment Quarters 
(Deb. 3, Vol. XXIII, 24-11-2006): 

(Deb. II, Vol. XXIV. 06-12-2006) 
Col. 219-20 

Col. 252-53 : Hostels and Holiday Homes for Central 

Covernment Deputment(l) 
Government Employees 
{Deb. 13, Vol. XXIV. 08-12-2006) 

Evaluation of Tender ! Col. 158 
(lkb. 16. Vol. XXIV. 13-12-2006) . Housing Scheme for Government 
Col. 44\-43 Employees 

Launching of New Scheme (lkb. 18, Vol. XXIV. 15-12-2006) 
(Deb. 6, Vol. XXIII. 29-11-2006); Col. 272-73 
Col. 275 : Implementation of Awards of Board of 

Losses incurred by Postal Department 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 104-06 

Maintenance of Public Offices 
(Deb. 11. Vol. XXIV, 15-12-2006) 
Col. 328-29 

Shortage of Manpower in IT Deptt. 
(Deb. 3. Vol. XXIII. 24-1\-2006) 
Col. 377-71 

Use of Hindi in CEA 
(Deb. 3. Vol. XXIII. 24-1\-2006) 
Col. 328-30 

Vacant Posts in Postal Department 
(Deb. I. Vol. XXIII. 22-11-2006) 
Cot. 159-60 

Cuern ... t E.pIoYcc(I) 
Arbitrary Imposition of Rules 

(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. .13-14 

Arbitration 
(Deb. 6. Vol. XXIII. 29·11-2006) 
Col. 55-56 

Need to revise the Employees Pension 
Scheme. 9S and bring it at par with the 
pension scheme for Government 
Employees (MUR 377) 
(Deb. 20, Vol. XXIV, 19-12·2006) 
Col. 445-46 

News Readers 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 400 

OffICers Sent Abroad for Training 
(Deb. 6. Vol. XXIII. 29-11-2006) 
Col. 286·87 

Re-employment of Retired Officials 
(Deb. 10. Vol. XXIII. 05-12-20(6) 
C')l. 391·93 

Second ACP to Employees 
(Deb. I. Vol. XXIII. 22·11·2006) 
Col. 436 

DCR Gmuity to OoYel1Ullent Employees Tl'1linin& to Officers 
(Deb. 16, Vol. XXIV, 13-12-2006) (Deb. I. Vol. XXIII. 22-11..2006) 
Col. 11.12 Col. 430-31 
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GonntlHllt Expe_t .. re 
Cut in Govemmtnt Spending 

(Deb. II. Vol. XXIV. IS-12-20(6) 
Col. 364 I 

I 

Gnalte 
Marble IIId Granite Industry 

(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 97-91 

Reyenue and Expenditure ! 
(Deb. 3. Vol. XXIII, 24-11-2006) : Gro.ad Water 
Col. S39 I Anif-=ial Recharp ofGtound Water 

Go\,erentem Press i (Deb. 19. Vol. XXIV. 11-12-2006) 
. . .; Col. 344 .... 6 

Purchases of MachInery/EqUIpment (or ! 
Government Presses i Charges on Exploitation of Ground Water 
(Deb. 11. Vol. XXIV. 15-12-20061: (Deb. 14. Vol. XXIV. 1/-12-2006) 
Col. 354-S9 Col. 270-71 

GM'cralllfllt itneaae 
Reyenue and Expenditure 

(Deb. 3. Vol. XXIIl. 24-11-2006) 
Col. 539 

GoftralHnt Service 

, Constituting Water p.ha~ 
(Deb. 16, Vol. XXIV. 13-12·2006) 
Col. 176-77 

I Declining Water Level in Delhi 

Appoin[ment/Transfer oflAS Oftkials i 
(Deb. 16. Vol. XXIV, 13-12-2006) ; Development and Augmentation of 

. (Deb. 14. Vol. XXIV. I J.l2·20(6) 
Col. 196-91 

Col. 168-69 Ground Water 
Fake SCtST Ceniticates (Deb. 19, Vol. XXIV. 18-12·2006) 

(Deb. 6. Vol. XXIlI. 29-11-2006) Col. 311·18 
Col. 46-47 : Over Exploitation of Ground Water 

Need to create postsofTDM forSitamarhi: (Deb. 9. Vol. XXIII. 04-12-20(6) 
and Sheohar dimicli in 8ihar: Col. 218.300 
(MUR 377) , 
(Deb. 6. Vol. XXIII. 29-11-2006) j RecedinaGround Water Level 
CoUOI i (Deb. 19, Vol. XXIV. 11-12-lOO6) 

Posting oftFS Officers Abroad ! Col. 71-72 
(Deb. 16, Vol. XXIV, 13-12-2006) ! Recharp of Ground Water 
Col. 191-99 ',i (Deb. 4, Vol. XXIII. 27-11-20(6) 

Recruitment of PbysicaJty Chatlcnpd in i Col 142-44 
Civll Services I Sources ofW •• 
(Deb. H, Vol. XXIV, 06-12-2006)! (Deb. 9, Vol. ?CXIlI, 0..12-2006) 
Col. I S6a~' I Cot. 1,"49 

Reimbursement ofMedicat E"peDJn Ii ......... J _____ . 
(Deb. 16, Vol. XXIV, 13-U-2(06) w.r ~ 
CoUIS-16 I· (Deb. 9. Vol. XXlIJ. 04-12-1006) 

Col. 169·10 G,..a.v,. ...... ke ....... 
()qnHn \IyIpv~ I Water LeweI in DeJhj 

(Deb. 18. Vol. XXIV, 15-12.2006) (Deb. 14.'101. XXtv, U-12-1006) 
Col. 246-53 I Col. 21'-11 
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ero ..... ' .. 
Growth of Poles 

(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 94 

, Extension of Ahmedabad-Vadodara 
Expressway . 
(~. I. Vol. XXIII. 22-11-2006) 
Col. 303-04 

I Fishing Harbour at Jakhau Gujant 
AIBP 

! (Deb. 4. Vol. XXIII. 27-11-2006) 
i Col. 74 

(Deb. 4. Vol. XXIII, 27-11-2006) i 
Col. 162-64 : Foreign Financial Assistance for Road 

Air Services from Surat Airpon 
, Projects 

(Deb. 12, Vol, XXIV. 07-12-2006) : 
Col.321 i 

(Deb. 16, Vol. XXIV. 13-12-2006) 
Col. 502-04 

Assistance for Reconstruction, f! Funds to States under National Discipline 
Infrastructure to Gujarat 0 I Scheme 
(Deb. I. Vol. )(')CIII, 01-12-2006) I (Deb. 11. Vol. XXIV, 06-12-2006) 
Col. 130-31 I Col. 243-44 . 

Construtlion of BridJes in Gujaral i Gauge ConyerslOn between Ahmedabad 
(Deb. 7. Vol. XXIII. 30-1.1-2006) I and Udaipur 
Col,IS7 I (Deb. 2. Vol. XXIII. 23-11-2006) 

I Col. 164 
Cottage Industry in Guj .... t i 

(Deb. S. VoL XXIII, 28-11-2006) I Incident of near -miss in Domestic Skies 
Col. 260-61 f (Deb. 2. Vol. XXIlI, 23-11-2006) 

Dabba Tradina Col. I SO-S 1 

(Deb. I. Vol. XXIII. 01-12-2006) IlnlandConlamer Depot 
Cot. 142 (Deb. II. Vol. XXIV. IS-12-2006) 

r.... "'"'- (D_.I' P i Col. 117-11 ..... ve."'Yn_nt 0 pvul ort ! 
(Deb. 1. Vol. XXIII. 22-11-2006) i LaunchingofPhaseVbyNHAI 
Col. 174-75 ! (Deb. I. Vol. XXIII. 22-11-2006) 

Development of Co-operative Homeo I Col. 91-1 01 
Pbannaceurical I Modernisation of Railway Station at 
(Deb. 16. Vol. XXIV, 13-12-2006) I Mehsana 
Col. 244-4S I (Deb. 7. Vol. XXIII, 30-11-2006) 

Oevelopment ofFomts in OujarJt I Cot. 69 
(Deb. 4, Vol. XXIII. 27-11-2006) I Museum 81 Dholavin 
Cot6S (.Deb. 17, Vol. XXIV. 14-12-2006) 

Developmelc ofH .... Ilout.e Col. 163-64 
(Deb. 16. Vol. XXIV. 13-12-2006) Need for _Iy darance of the 0.,... 
Col. 2CM-05 CcatroI ofOrpniled Crime Bill. 2003 

Expkftdon Activilies _ <:HUnt COIIII (MUll 377) 
(DQ. I. Vol. XXIII. 01-12-2006) (Deb. 5. Vol. XXIII. 21-11-2806) 
CoUll Col. 522 
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Need to complete the ongoin& construe- \; Need to implement Drip Irri"Ciob 
lion work of bridge on river Tapti at. Sc:heme in Drougbt prone .rea of 
National Hiahway No. I in village Amreli. Ciujarat (MUR 317) ~ 
Kathore. Gujarat (MUR 317) (Deb. 7, Vol. XXIII, 30-11-2006) 
(Deb. 7. Vol. XXIII. 30-11-2006) Col. 36\ 
Col. 361-62 

Need to construct an overbridge on 
National Highway No. 8 at 
Himmatnagar. District Sabarkantha, i 

Gujarat (MUR 377) 
(Deb. 4, Vol. XXIII. 27-11-2006) . 
Col. 301-02 

Need to construct f1yovers on National 
Highway crossing in Palanpur City of 
Banaskantha Parliamentary 
ConstituenC)., Gujaral (MUR 377) 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 609-10 

Need to invest one per cent of profit 
earned by ONGC from exploratioA of 
Oil and Gas in Mehsana. Gujaral for 
the development of the region (MUR 
377) 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 436-37 

Need to make the 'Krishi Yigyan Kendra' 
at Amreli, Gujarat functional (MUR 
377) 
(Deb. 19. Yol. XXIV, 11-12-2006) 
Col. 507 

Need to conven metre gauge line into Need to op~n an L.P.G. agenc), in 
broad gauge between Jetalsallo Dhasa Chikhhii. district Na\sari. Gujarat 
in Gujarat (MUR377) (MUR 377) 
(Deb. 9. Vol. XXIII. 04-12-2006) (Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 397 Col. 278 

Need to declare Kandla-Ambaji ria Khed . Need to protect the interests of Tribab 
Bratuna and Shyamla-Madhya Pradesh living in Forests of Gujanlt (MUR 377) 
and Ahmedabad-Abu Road routeasa. (Deb. 2, Vol. XXI1I. 23-11-2006) 
National Highway (MUR 377) Col. 332 
(Deb. 20, Vol. XXIV, 19-12-2006) i 
Col. 437-38 ' Need to provide basic facilitiel to the 

, villagers in Junagarh. Gujaral (MUR 
Need to E",lude the Residential Area in: 377). 

tbe Proposed Expansion of· (Deb. 19. Vol. XXIV. 11-12.2006) 
Gandhinagar Airpon (MUR 377) 
(Deb. 10. Vol. XXIII, 05-12-2006). Col. SOS.()6 
Col. 471 ; Need to provide Jrription facilities in 

Need to expedite completion of: 
Ahmedabad-Dandi section on National 
Highway No. 228 (MUR 377) 
(Deb. 16, Vol. XXIV. 13-12-2(06) 
Col. 611 

Need to extend the time limit on Excise 
duty exemption for lenin, up 
industries in the earthquake affected 
Kutclt lIittria ofOujarat (MUR 377). 
(Deb. 7. Vol. XXIII. 30-n-2006) 
Col. 363-64 

Tribal areas of Bharuch. Guj.r •• 
(MUR 317) 
(Deb. II, Vol. XXIV, 06-12.2006) 
Col. ) 14 

Need to provide l'QIuncrati¥C priecto 
Kesar Manao lfowen in Guj_ and 
also Nt upAaro baled Industries ~ 
(MUR 377) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 395-96 
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Need to purify fIuoride.c:onI2 water 
cauaed by oil Clplonltion activities It 
Mebsana. Oujenll (MUR 377) 
(Deb. 10, Vol. XXIII, 0.5-12-2006) 
Col 464 

Need to retOftstrutt tbe bridle near 
Palupur railway .non in Gujarat 
whid! was earlier demolished by Ihe 
Railway DeparIment (MUR 3m 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 465 

One Time Compensation to Gujarat Riot 
Vidims 
(Deb. 15, Vol. XXIV. 12-12-2006) 
Col. 22S 

Opening of Post OffICeS in Gujarat 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col. S44-45 

Pre-payment of Small Savings Loans 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 238 

Rainbasera Project 
Need to repair the ro.d on Ganpdbar (Deb. IS. Vol. XXIV. 12-12-2006) 

Railway Crouina on Svrat .. Ot!Jliya Col. 205 
National Highway No. 6 in Gujarat 
(MUR 377) , Reduction in Share of Power 
(Deb. 10. Vol. xxm, 05-12-2006) (Deb. 18. Vol. XXIV. 15-12-2006) 
Col. 473 Col. 241-42 

Need to restore land ownership riahcs to • Reduttion in Wheat Allocation to Gujarat 
theVillagersofJunapnDis1rictwblch. (Deb. 9. Vol. XXIII. 04-12-2006) 
was acquired by the forest Department Col. 174-76 
ofGujarat (MUR 377) Removal of Army from Sir Creek 
(Deb. 6, Vol. XXIII. 29-11-2006). <Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 494-95 Col. 81-82 

Need to share the profit made by ONGC Rural hchanges in Gujarat 
with the farmers whose land was ~ (Deb. 16, Vol. XXIV. 13-12-2006) 
acquired by the ONOC fOf oil and gas ! Col. 125-26 
exploration in Mehs.Da. Gujarat : Setting up of Bio-fertilize·r Plants in 
(MUR 377) . G' . uJaflll 
(Deb. 6, Vol. XXIII. 29-11-2006): (Deb. 4, Vol. XXIII. 27-11-2006) 
Cel.493 : Col. no 

Need to start work on Abmedabad-Dandi , Setting up of liT Golden Jubilee Campus 
National Hiahway with provision of . (Deb. 10, Vol. XXIII. 05-12-2006) 
adequate funds for its timely i Col. 197 
completion (MUR 377) ; Sh fS If' RPOs 
(Deb. ;. Vol. XXIII. 23·11-2006): ~~~~I.~II.\XIV, 06-12.2006) 
Col. 33.-)3 i Col. 84-90 

Need 10 ....... railway fKilitics 00 I S 11 S flam Pro' 
stations earOUle J....,tt _ fUjttot: IIJ am- u ~ett 
and 10 run new .. _m..~ ~ (Deb~ 9, Vol.. XXIU~ 04-12,2006) 
Oujltal'lO other 1*'1 of die cOuntry Col. 129·31 
(MOl 377) s..,1y oflAiI" by Mother Dairy 
(oa..~16 .. _ ... ,ltX' .. ~. ~ .. J24t06) (Deb . .a. Vol. XXIII. 27-11-2006) 
Col. 606-07"". : Coll7S 
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Telephone facilities in Guj_ : Haj Subsidy 
(Deb. 11. Vol. XXIV, 06-12-2006): (Deb. I. Vol. XXIII, 22-11-2006) 
CoJ. 145-46 Col. 319-21 

Wagon Fac10ry in Gujaral 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 138 

• Water Pipeline through Ambaji Senctuary 
(Deb. 19, Val. XXIV. 11-12-2006) 
Co[ 21S 

Widening ofNH-' 
(Deb. I. Vol. XXIII. 22.".20(6) 
Col. 435·36 

Need to accord permissiOft for 
undertaking Ha; pilgrima,c 10 
1,47,000 Haj pilgrims who had IPPIiod 
through Haj Commitlce (MUI3n) 
(Deb. 2. Vol. XXIII. 23- 11.20(6) 
Col. 334 

Subsidy to Haj Pilgrims 
(Deb. 7, Vol. XXIII. 30-'1.20(6) 
Col. 319·20 

WLL Towers in Rural Areas ofGujarat ,HaJf..Aa-Hour Disc ...... 
(Deb .• 6. Vol. XXIV, /3-12-2006) : low Budget Hotels (H.A.H. Dis) 
Col. 126-21 : (Deb. 'I, Vol. XXIV, 1'-12.20(6) 

i Col. S67-'1 Gaff I 

Illegal Sending of Persons to Gulf. Haadicraft(s} 
Countries , Assistance for Handicnafts Dcvelopmcnl 
(Deb. 16. Vol. XXIV. I3-L2·2006)· <Deb. 20. Vol. XXIV, 19.12-20(6) 
Col. 4S7-S8 Cot. 201-12 

India's Trade with Gulf Countries . Growth in Handic:raft Scc:Ior 
<Deb. 20, Vol. XXIV. 19-12-2006)' (Deb. 10. Vol. XXIII,05.(2.2006) 
Col. 291-92 Col. 41-44 

Need to reduce the fee being charged by • Rebalc OJ) Woodcn/lroft rude I-tMdicrafts 
(he Indian Missionabroad particularly· (Deb. 5, Vol. XXIII. 21-11-2006) 
in GulfCountrics for issuance of Death: Col. 89-90 
CertifICates (MUR 377) :. . 
(Deb. 9. Vol. XXIII. 04.12-1006' i RevteWofHandkraftsSdlemcs 
Col. 401 (Ocb. 5. Vol. XXIII. 21-11-2(06) 

. , Col. 257·51 UAE Flight$ from Chenna, 
(Deb~ 17, Vol. XXIV. 14-12-2006) . Sick Handicraft Units 
Col J 13 (Deb. 10. Vol. XXItI, 05·12-2006) 

Col. 332·33 
Haj 

; Traini"l to Rural Artisans 
AdditionalFligbtsforHajPilgrimaae ' (Deb.', Vol XXIII. 01-12.20(6) 

(Deb. 17, Vol. XXIV, 14-12-2006) i Col. 121·22 
Col. 167 . 

Financial Corporation for Managmg Haj ! HuctIoeII(t) 
Operation Allocations for Handloom Sector 
(Deb. II. Vol. XXIV, 06-12-2006) (Deb. 10, Vol. XXIII. OS-12-20(6) 
Col. 51-59 Col. 227 

Haj Arrangements 
(Deb. I, Vol. XXIII. 22·11 -2006) 
Col. /I 5·16 

Concession to HandbMn Wea\IOI'I 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Cot. 369·71 
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Handloom Mark I Development of Kurukshctra as World 
(Deb. 10, Vol. XXUI, OS-12.2(06) I Heritap Site 
Col. 191-99 (Deb. 17, Vol. XXIV, 14-12-2006) 

Hanctloom Weavers : Col. 143 
(Deb. 10, Vol. xxm, OS-12-2006) jlntqratedMumhDndopmentProjects 
Col. 39-40 i (Deb. 19. Vol. XXIV. 11-12-2006) 

hnclftted Handloolll Tr.inina /i Col. 337-31 
Pro ....... me Nabonallnstitute of Food Techoology II 
(Deb. 10, Vol. XXUl, O~·12·2006) I KtaoIdIi 
Cot 112-14' (Dell. 2, Vol. XXIII, 23-11-2006) 

Col. 171-72 
Intenlltiona1 Trade Classification Code I PromoCion ofTourism in Haryana 

(Deb. IS, Vol. XXIV, 12.12-2006)! (Deb. 2, Vol. XXIll. 23-11.2006) 
Cot. 40-4. ! Col. 71.76 

Loan for IUndIoont Wavers ; Shiftinl Localion ofTofl Plaza _ 
(Deb. I&. Vol. XXIV, U·12-2006)· (Deb. II. Vol. XXIV. 06-12-2006) 
Col. 37S Cot 130-31 

loan Waiver of "andloom Weaven Stoppage ofHimaJayan Queen and Shan-
(Deb. S. Vol. XXIII, 21-12·2006) E-hnjab 
Col. 14 (Deb. 12, Vol. XXIV. 07·12-Z(06) 

Seaing up of Clusacn Col. IS7 
(Deb. S. Vol. XXIII, 21·11-2006) Train between Bhiwani and Delhi 
Col.3S6-70 (Deb. 2. Vol. XXIfI. 23·" ·2006) 

Sade HandkJom Finance Corporations Col. 93 

(Deb. IS, Vol. xxrv. 12-12-2(06) Heahlt 
Cot. JS9~ Achie~'ements of Health Public Sector 

Undenakmgs 
(Oeb. 16. Vol. XXIV. 13.12-2(06) 

Remums of Ancient Ci"ilizalion Col. IS2.IS 
(Deb. 7. Vol. XXIII. 30-11.2(06) AJ\ocaiion ofFiinds to Kamatalta 
Col. 141 (Deb. 3, Vol. XXHI. 24-1l-2006) 

Alkaline Soil 
(Dell. 19. Vol. XXIV. 11-12.20(6) 
Col. 4S ... 1 

ConstN:tion of ESI Hospitalt 
(Deb. 19. Vol. XXlV, '1·12-2006) 
Cot. 397·99 

Col. 36S.66 
Amending laws for Manag.ing Healm 

S)'Slem 
(Deb. I. Vot. XXIII. 22.11.20(6) 
Col. 123-24 

Annual Health Fair 
(Deb. 6. Vol. XXUI. 29-1I·2006~ 
Col. 118·1 C) 

~ion of RaHway O~idJn in : Assistance Provided by Bill Gates 
Haryana , Foundation 
(Deb. :. Vvt XXIII. 23·II-Zl106) i (Deb. 11, Vol. XXIV. 06-12-20(6)-
C· I. 24'..... Col. 231 
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Budgetary Allocation for Medical ; Extending Coverage or DOTS 
Systems I (Deb. 6, Vol. XXIII. 29-11-2006) 
(Deb. 6, Vol. XXIII. 29-11-2oo6)! Col. 247-49 
Col. 192-93 I . 

Cadre Review ofCentnli HC!aIth Servii.:e I Financial Assistan« for ConstructIon of 
(Deb. 6, Vol. XXIII, 29-11-2006) I Buildings 
Col. 265-66 ! (Deb. 16, Vol. XXIV, 13-12-2006) , 

Classiftcalion of Arecanut I Col. 2S4-55 
(Deb. 16. Vol. XXIV. 13-12-2006) I GI'III1t-in-AidfTomJapanlntemationaICo-
Col. 201-03 operatfve Agency 

Clinical R.esean:h Outsourcing (Deb. 16, Vol. XXIV. 13-12-2006) 
(Deb. I. Vol. XXIII. 22· 11.2006) Col. 319-90 
Col. 277·71 

Clinical Trials on Patients 
(Deb. ! I. Vol. XXIV, 06-12-2006) 
Col. 25-26 

Criteria for Setting up of Health Sub-
centres 
(Deb. II. Vol. XXIV. 06-12-2006) 
Col. 176-80 

Danger of Unsafe Sex 

Health Care FKilities Under Mother Cite 
Scheme 
(Deb. 6, Vol. XXIII, 29-11-2000) 
Col. 2'1-84 

Health Delivery System 
(Deb. J I. Vol. XXIV. 06-12-2006) 
Col. 271-72 

(Deb. 6, Vol. XXIII. 29-1J -2006) Hea/ttJ Delivery System in Rural Areas 
Col. 103-04 (Deb. J. Vol. XXIII, 22-11-2006) 

De-Contamination Kit Col. 51-65 
(Deb. 16. Vol. XXIV, /3-12-2006) Health Facilitie$lo Urban Poor 
Col. 124-25 

Delay in Release of Funds 
(Deb. 16, Vol. XXIV, /3-12-2006) 
Col. 508-69 

(Deb. 6. Vol. XXIII. 29.11-2006) 
Col)05.()6 

Health Hazards in and around Coal Mines 
Equipping Hospicals/Primary Health (Deb. 16, Vol XXIV, 13-12-2006) 

Centres wilh Portable Equipmem Col. 46-48 
(Deb. 16, Vol. XXIV, 13·12·2006) 
Col. 489·90 , Hulth Insuranc.c 

ESI Medical Services (Deb. 3, Vol. XXIII. 24-11-2006) 
(Deb. 14, Vol. XXIV, 11-12-2006); Col. 191·93 
Col. 31·33 i (Deb. 13. Vol. XXIV. 01-12-2000) 

Establishment of Cancer c.e cadre in I CoL 171-" " '. _ 
Tamil Nadu 1 ....... '-.sc.e SdIee 
(Deb. 1. Vol. xxtlf. 22-H~!!!].(DW", v.LXXllI, 22-11-2006) 

E=~-"'~"11If=:"~ . ,m •. > 

(Deb. 15, Vol. XXIV. 12-12.2006)! (Deb. " Vot. XXIII. 30-11.2006) 
Col. 277-71 i Cot.4S4 



SUBJECT INDEX 121 

Immunization Proanunme 
(Deb, I, Vol. XXIII. 22-11-2006) 
Col. 169-73 

Import of Mediad Equipment! 

NABARD Auistanc:e for Construction of 
PHCs 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 307 

(Deb. 6, Vol. XXIII, 29-1\-2006) NationalAdolescentProgramme 
Col. loa..()9 . (Deb. I, Vol. XXIII, 22-11-2006) 

Improvement in Condition of Hospitals 
and PHC! 
(Deb. 6. Vol. xxm, 29-1\-2006) 
C.ol.271-76 

Improvement in Health Infrastructure 
(Deb. 6, Vol. XXIII,29- J 1-2006) 
Cot 179-80 

Improving Health Cw'e System 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. 4.51-.53 

Inclusion of Pallent! in Oisabled Lisl 
(Deb. 7. Vol. XXIII. 30-11-2006) ! 
Col. 229 

increase in Diabetic Patients 
(Dcb. 6, Vol. XXIII. 29-11-2006) 
Col. 236-37 

Incrcasin& rate of Maternal and Child 
Mortality 
(Deb. S. Vol. XXIII. 28-11-2006) 
Col. 132-34 

Lik-Savina Equipmetlts in Hospitals 
(Oeb. 6. Vol. XXIII. 29-11-2006) 
Col. 36-3? 

Mfdical facilities in NCR Towns 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 250-SI 

MotlOline K.its 
(Deb, 16, Vol. XXIV, 13.12-1006) 
Col. 191 

Mosquito Nets 
(Deb. 20, Vol. XXIV, 19.12-2006) 
Col. 269·70 

C.ol. 298 
National Health Policy 

(Deb. II, Vol. XXIV, 06-12.2(06) 
Col. 244-45 

Need to augment the beaJth services at'ESI 
hospitals in Tenkasi. Tamil Nadu 
(MUR377) 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 320-21 

Need to look into the health related 
problems being faced by people living 
in rural areas of Srikakulam dislric;t, 
A~P~(MUR3rn 
(Deb. 9, Vol. XXIII, 6-4-12-2006) 
Col. 40S-06 

Need to provide funds for the upp1ldation 
of the Virology Institute at AIapuzha. 
Kerala (MUR 377) 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 333-34 

Need to raise immunization level and 
check rising anaemia cases-emong the 
children in the country (MUR 377) 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 60S 

Need 10 set up a Trauma Centre al 8ehror 
(Alwar), Rajasthan with a view \0 
provide immediate medical relief tu 
victims ofroed accidents (MUR J~7) 
(Deb. 4. Vol. XXIII. 27-: l-.~ 
Col. 300 

N~ to take 5lq1S W control spread of 
Malaria and Kalazar. and creating 
sufficient medical facilities in 8anb 
and Jamui. Bihar (MUR 371) 
(Deb. 10, Vol. XXIII, OS-C·2006) 
Col. 410 
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Openina Community/Primary Health! Settina up ofDistrkt Heal .. Million 
Centres (Deb. 6, Vol. XXIII. 29-1 1-1006) 
(Deb. 6. Vol. XXIII, 29-11-2006) Col. 207-01 
Col 221·28 

Premalure R.erirement by LaboW' Class 
(Deb. 4. Vol. XXUI, 27·11-2006) 

Settina up of Eye a.nks 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 7t·72 

Col. 139 Sdtina up ofHeahh Sub-Ccntm 
Psychiatric Patients i (Deb. 6. Vol. XXIII. 29-11-2006) 

(Deb. 6. Vol. XXIII. 29-1\ -2006) I Cot. 112·16 
Col. 2 •• -90 I Serdnc up crt ...... Fortiftc:ItIon Unit 

Publ' (Deb. I, Vol. XXlIl, 22-11-2006) 
Ie Health Law . I Col. 153 

(Deb. 6, Vol. xxm. 29-11-2006) I SeainlUPoflClmc.lfTrnpllmCcntrw 
Col. 307 1 (Deb. 2. Vol. XXIII. 23·11·2006) 

RIdiIdon Huarda Col. 227·28 
(Deb. I, Vol. XXIII. 22-11-2006) I SeataaapofVllvlcJtylAbl 
Col. 69 : (Deb. 16, VoI.~XXIV, 13.12.lOO6) 

RthabUfiation ofLeproly Patients I Col. 2'79-10 
(Deb. 12, Vol. XXIV. 07-12·2006) 1 StemCenT,...,.t 
Col. 261-63 l (Deb. 11. Vol. XXIV. 06-12.2(06) 

RIpon ofTak Force on HeaJtb Tourism i Cot. " 
(Deb. 7. Vol. XXIII. 30-11·2006) I SurgeryofC....-.a 
Col. 42-« ! (Deb. 16, Vol. XXIV. 13·12·2006) 

Research Work on Dengue Ir. i Col. 130-31 
Chikungunya ! Trauma Centres along National HIJJtwwys 
(Deb. I, Vol. XXIII. 22-11-2006) I (Deb. II, Vol. XXIV. 06-12·2006) 
Col. 191-99 I Col. 70-71 

Review of Reproductive and Child Health I Use of Hand Pump Water in PHCs 
Programme ! (Deb. 6, Vol. XXIII, 29.11-2006) 
(Deb. 6, Vol. XXIII. 29.11.2006) I Col. 211·19 
Col. 303-04 i Use of IT in Health Care la_iva 

a..a...-..." Ch'ldren' E r'__ I' (Deb. 6. Vol. XXIII, 29- 11.2006) 
_ .... I~ ,or I I ye ~II: ! Cot. 2 ...... " 

(Deb. 16, Vol. XXIV, IJ-J2-2oo6) I . . 
Col. 195-96 I 'N1tIUftJI on Ctpr8Ite Pac:kcta and 0uIka . Pouches 

Sendina B~ Samples of Patients for 1 (Deb. 1. Vol. XXIII,12-11-2006) 
DiapoelS I Col. 39-40 
(Deb. 16, Vol. XXIV, \3.12-20(6) I WHO N for HeaJdI 0_ 
Col. 111-'2 I orma _or 

• . ! (Deb. II, Vof. XXIV, 06-12.2006) 
;ea .... up of Community Hospitalll i Col. 93-94 

CHCslPHCs I 'World Bank AaisIInce 10 HaJIh Projects 
(Deb. 6, Vol. XXIII, 29-1I.2006)! (Deb .. 6, Vol. XXIIJ. 29-11-2006) 
Col. 70.71 ! Col. 99-100 
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Heavy £Rtiaeeriq CorpontioD Lcd. I Btu A .... (s) 
Performance of HEC I HiU Area Dewlopment Sdmne 

(Deb. " Vol. XXIII, 30-11-2006) (Deb. 16, Vol. XXIV, 13-12-20(6) 
Col. 216 I Col. 2464. 

Heikopter(') I Payment Under HTS 
Procurement of Special Helicopters I (Deb. 4, Vol. XXIII, 21-Jl-2006) 

(Deb. 17. Vol. XXIV, 14-12-2006) I Col. 140 
Col. 56-S7 I lI1taacu. PndeIIl 

HeI.... I Chamera Hydro Power Project 
Supply of Quaiit)' Helmets with VehiclCl I (Dob. 8, Vol. XXlII, 01-12-2006) 

(Deb. 14, Vol. XXIV, 11.12-2006) Col. 129 
Col. 41 I' Operation of Small Aircraft to Hilly 

He""", ReaionJ 
. . (Deb. 7, Vol. XXlU, 30-11-2006) 

ArcMcoIoaIC8J Tribal Heri. I Col. 147-48 . 
(Deb. 11, Vol. XXIV, 14-12-2006) 
Col. 102-03 : Hi .... ya. Mouta ....... 18ItIt1Ite 

I 

Bellary as a World Heritage City I Expansion ofTraiDiDg Facilities. HMl 
(Deb, 17, Vol. XXIV, 14-12-2006) (Deb. 11, Vol. XXIV. 14-12-2006) 
Col. 119 I Col. 74-76 

Development of Heritage Route 1 Hilaalaya. 
(Deb. 16, Vol. XXIV. 13-12-2006) . 
Col. 204-05 ! Research Centre on Glaciology 

.. i (Deb. It Vol. XXIII, 01-12-2006) 
Development of Hentage Sites in Daman! Col 228-30 

and Diu . . 
(Deb. 12. Vol. XXIV, 07-12-2006) I HiDdusta.AereaaatiaLtd. 
Col. 241-42 I Manufacturing of Helicopters by HAL 

Development of Kurukshetra as World: (Deb. 2, Vol. XXIIl, 23-11-2006) 
Heri. Site 1 Col. 301 
(Deb. 17, Vol. XXIV, 14-12-2006) : 
Col. 143 ; Hindustan Cables Limited 

Heritage Cities I Revival of HCL 
(Deb. 7, Vol. XXIII. 30-11-2006) I (Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 53-54 i Col. 91-92 

MajuJi lalud i Hadaataa Copper LIaIited 
(Deb. 17. Vol. XXIV, 14-12-2006) I PerformanceofHCL 
Col. 86 ! (Deb. 10, Vol. XXIII,OS-12-2006) 

National Heritap Site CommitIion I Col. 314-IS 
g>;'b2S!:S~OI. XXIII. 23-11-2006) i HiadHta.OrpIlkC ....... UIDlted 

PlantMion ., Iftdia Gale I· Losses to HOCL 
(Deb. 14, Vol. XXIV, 11-12-2006) I (Deb. 9, Vol. XXIfJ, 04-12-2006) 
Col. 89-90 Col. 101-02 
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Hia ...... '.trol .... Corper.tleD Discrimination A,ainst HIV/AIDS 
u.IIed Victims 
Allo1IDentof .... IOutJetstOSCsISTs (Deb. 6, Vol. XXIII, 29-11-20(6) 

(Deb. 12, Vol. XXIV, 07-12~2006)! Col. 130-34 
Col. 219-21 ! Free AIDS Drugs 

ComplaintapinstlBPandHPCL I (Deb. 16, Vol. XXIV, 13-12.-20(6) 
(Deb. 17, Vol. XXIV. 14-12-2006)! Col. 474·75 
Col. 154 i Funds for AIDS Control Pruii"'ume 

ExpansionPlanbyHPcL : (Deb. I, Vol. XXIII. 22.\1-20(6) 
~~.bi~VOI. XXIV, 14-12-2006) ·Col. 453.55 

GAIL-HPCLJoint Vontw'e for city gas 
projects 
(Deb. 7, Vol. XXIII, 30-11·2006) 
CoL 207 

Sites to LOI Holders 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 264-65 

llitldutaa PIIotoftlms M •• uraea.ria, C......,. IJIDited . 
Need to provide funds for revival of 

Hindustan Photo Films set up in Ooty. 
Tamil Nadu (MUR 377) i 
(Deb. 4, Vol. XXIII, 27·11-2006) I 

High incidence of AJ!)S 
(Deb. 6, Vol. XXIII, ;!9-1I·2il06) 
Col. 172·73 

HIV Tell in Armed Forces 
(Deb. 2, Vol. XXIII. 23·11-2006) 
Col. 143 

Increase in AIDS Patients 
(Deb. I, Vol. XXIII. 22.11.20(6) 
Col. 83-19 

Medicine for Combalina AIDS 
(Deb. I, Vol. XXIII. 22-11.20(6) 
CoI.271-72 

Col 30B.09 ! Need to bring forttl an effective lqiMarion 
Revival of HPF . to prevem discrimination apinst AIDS 

(Deb. 7. Vol. XXIII, 30-11-2006) i patientlandchcdthespt'eadof~adly 
Col. 230-31 . disease (MUR 377) 

Hilldastaa SteeiCODltruetioa Uaited (Deb. II, Vol. XXIV, 06-12-2006) 

Revival of HSCl . Col. 311-12 

(Deb. 19, Vol. XXIV. 18-12-2006) : Obscn-an<:e of World AIDS Oa)i--
Col. n ! Reference by Speaker 

HIVIA.IDS ' (Deb. 8, Vol. XXIII, 01-J2.20(6) 

AIDS Control ProcramtneS Col. S-6 
(Deb. I, Vol. XXIll, 22-11-20(6) Pakisaani HIVtAIDS Inftc:tcd Women 
Col. 121-23 (Deb. 20, Vol. XXIV. 19.12-2006) 

AlDSIHlV Pltienta Col. 211-19 
(Deb. J, Vol. XXIIJ, 22-11-2006) 
Col. 24()..4' 

Confemlce on AIDS 
(Deb. It, Vol. XXIV. 06-12.2006) 
Col. 264-6S 

Provision of Second-Line Drup for HIV! 
AIDS 
(Deb. 16. Yol. XXIV, 13.12.2006) 
Col. 63 
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Spread in, Awareness of HI~/AIDS in 
RuraJAras 
(Deb. 16. VoL. XXIV, 13-12-2006) 
Col. 31·39 

HMTU.ited 
Revival Package for HMT Ltd. 

(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 257-58 

Utilisation of Funds by Dairy Units of 
HMT 
(Deb. 17, Vol. XXIV, 14-12·2006) 
Col. 207 

Utilisation of Funds for Revival of HMT 
(Deb. 12, Vol. XXIV, 07·12-2006) 
Col. 260-61 

HoIidayHoaae 
Hostels and Ho/iday Homes for Central 

Government Employees 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. IS. 

Hortte.'tun 
Promotion ofFJoricullure and HortieuIIure 

(Deb. 14, Vol. XXIV. 11.12-2006) 
Col. 3.5-42 

HospItal(s) 
Acc:reditation Mechanism for HoIpbIs 

(Deb. 16, Vol. XXIV, 13~12-2006) 
Col. 45 

Alleged indifference of GoventlDCnt 
HospitaIJ 
(Deb. 6, Vol. XXIII, 29.11-2006) 
C.oI. 210-11 

Allotment of Lands 10 Hospitals 
(Deb. 3. Vol. XXut, 24-11-2006) 
Col. 340-41 

Authorised Private HospitalslDiapostic 
Cenrm 
(Deb. II, Vol. XXIV. 06-12-2006) 
Col. 126 

Ayush Specialised Clinics in M.P. 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 43-44 

i Condition of ESI Hospi1aIs 
HOllie C.a'" ; (Deb. 9, Vol. xxm. 04-12-2006) 
EnhanccmentofStrength of Home Quad i Col. 2-10 

(Deb. ,. Vol. XXIll. 28-11-2006) I Construction ofESI Hospitals 
Col. 383-15 , (Deb. 19, Vol. XXIV. 11-12-2(06) 

! Col. 397-99 
Ho.~~y j 

I Conversion of DI.tric:t Hospital into 
Development of Co-operative Homeo I' Medical Colleps 
Ph~ic:al (Deb. 11, Vol. XXIV, 06-12-2006) 
(Deb. 16, Vol. XXIV. 13·12-2006) I Col. 131 
Col. 244-45 ; Defunct Equipment in Government 

Issue of Medical Fitness Certificate by I Hospitals 
Homoeopathic Dvcton I (Deb. I, Vol. XXIII, 22-11-2006) 
(Deb. II, Vol. XXIV. 06.12.2(06) I Col. 126 
Col. 1" : Establishment of Model Hospilals I (Deb. 6, Vol. XXlH, 29-11-2006) 

; Col. 9·11 HODey 
I 

Employmeftt in HoNy Trade I Fund Collection by AllMS 
(Deb. 20. Vol. XXIV, 19-12-2006) i (Deb. 6. Vol. XXIII. 29-11-2006) 
Col. 188·89 ! Col. U 2 

! 
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0nnIs for Hospi1als I Opening of Mobile Dispensaries 
(Deb. IS, Vol XXIV. 12-12-2006) (Deb. 11. Vol. XXIV, 06-12-2006) 
Col. 61-62 Col. 96-98 

~ --M • • elMRtScMlle I PIIn 10 Inter.connect HoIpitaJs 
(Deb. 13. Vol. XXIV, 01-11-2006) I (Deb. I, Vol. XXIII, 22-11·2006) 
ColI07-oa I Col. 156." 

Improvement in coadition of HoIpitals I Platelet SepIntina MactriDes in HospitIJI 
.... PlICa (Deb. 16. Vol. XXIV, 13.12.20(6) 
(Deb. 6, Vol. ~n. 29·) 1-2006) Col. '9-92 
Col. 211-76 -

~"'itOcNa_HoIpitals 
(Deb. 16. Vol. XXIV. 13-12-lOO6) 
Col. 41 

Land AUoaed to Hospitals 
(Deb. 3,.VoI. XXIII, 24-11-2006) 
CoI.~27 . 

LInd for COIIIInICtion of Est HOspitals 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 226-30 

Lifo-Smng Equipmads in HoIpi1als 
(Deb. 6. Vol. XXIlI. 29-11-iOO6) 
Coll6-17 

Ma' ___ ofc.dl Lab 

Railway Hospitals 
(Deb. 7, Vol. XXIII, 30-11·2006) 
Col. 67-61 

Removal of Approved Hospitals 
(Deb. 6. Vol. XXIII. 29-11-2006) 
Col. 74-75 

Jtepon on Stent Episode of Safdarjuna 
Hospital 
(Deb. I, Vol. XXIII, 22-1 )-2006) 
Col. 107 

Report on Super Specialicy Hospitals 
(Deb. 6. Vol. XXIll. 29-11-2006) 
Col. 67-61 

Rewmpina AllMS 
(Deb. 11. Vol. XXIV. 06-12-2006) (Deb. 6, Vol. XXIII. 29.11.2006) 
~.44-45 Col. 153 

Need to es .. bltllt Super Speciality 
HOipi1at ia NapIr on the peUem of 
AJIMS (MUR 317) 
(Deb. 9, Vol. XXIII. 0..-12-2006) 
Col. 39. 

Non-Availlbility of Blood ,Jate .... 
(Deb. 1. Vol. XXIII. 22· 11-2006) 
Col. 147 

• on-Availability of Drup in HoJpiIaJs 
(Deb. II. Vol. xxrv, 06-12-2006) 
Col. 9S 
,n-Utilisation of Machines 
(Deb. I, Vol. XXIII. 22-1)·2006) 
Col. 460-61 

Setting up of Community HOlpilalsl 
CHCJlPHCs 
(Deb. 6. Vol. XXtll. ::9.11·2006) 
Col. 70-71 

Setting up of Hospitals for TB htionts 
(Deb. 16. Vol. XXIV, 13-1:2-2006) 
Col. 19 

Speciallted T~ In ESt Hotpitata 
(Deb. I". Vol. XXJV. 11-12-2006) 
Col. 267-6. 

Swtifta Mobile HoIpItaIt 
(Deb. 6. Vol. XXIII. 2'-11-2006) 
Col. 212 

Opeoina of Ayush Wing Treatment in Super Speciality Hospitals 
.... ·· ... Qeb. I. Vol. XXIII, 22·11·2006) (Deb. 16, Vol. XXIV. 1l.12~2006) 

Col'94 Col. 471·72 
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Hotels in Foreign Countries Uparadation of Erneraency FKilities in 
Government Hospitals 
(Deb. I, Vol. XXIIl, 12-11-2006) 
Col. 331-39 

(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 147-41 . 

Low Budpt HolM 
v.c.m Posaa in Safderjuaa HOIpital (Deb. 7. Vol. XXIII. 30-11-2006) 

(Deb. 1, Vol. xxm, 22-11-2006) Col. 1-11 
Cot. 115-16 I Low Buclget Hotels (H.A.H. ~is) 

1hIIeI(1) • I (Deb. lB, Vol. XXIV, 15-12-2006) 
AupMIItifta HOIleI FlCilay 1 Col. 567-11 

(Deb. 16, Vol. XXIV, 13.12-lOO6) I Rtqufnlment of Hotel a.oo"" 
Col. 49f.SOO \ (Deb. 12, Vol. XXIV, 07-12-2006) 

Construction of Hostel for sea i Col:12()'21 
(Deb. 17, Vol. XXIV, 14-12-2006) 1 UPlrada'ion of Hotel Mayura 
Col. 117 I Bhuvanesbwari, Hampi , 

. . i (Deb. 12 Vol, XXIV 07-12-2006) 
co:;~~:!:n of Toumt HOltel In Col. 160-61 • 

(Deb. 2. Vol. XXItl. 23-11-2006) He.Ii .. 
Col. 296-97 Allotment of Flats in Delhi 

FWldsforQirlsHolteiI (Deb. 3. Vol. xxm. 24-11-2006) 
(Deb. t5. Vol. XXIV. 12-12-2006) Col. S29-)0 
Col. 41...u . DIsk Fatilities for FIars in Narda 

FUDdI for Woaen HoaJs ! (Deb. I, Vol. XXIII, 01-12-2006) 
([)ob. 20, Vol. XXIV. 19-12-2006) I Col. 179-10 
Col. 161-74 I Completion Certificate by Property 

Holte .. and Hotw.,y HOIMI for Central 1 Developers 
00wI1IftIIIl~ i (Deb. I'. Vol. XXIV. lS-11-2006) 
(Deb. Il, Vol. XXIV, 0.-12-2006)! Col. 123-24 
Col. I,. ! Conscruction of DweUint Units 

HOlte" for se .... 08CI SbIdInts I (Deb. 17. Vol. XXIV, 14-12-2006) 
(Deb. 17, Vot.XXJV. 14-12-~),' Col. 139-40 
Col. 195-204 , ConIInIc:tion ofDwelllJll UniI for UrtNan 

Hottels for WoIkittt 'NomIIl hi JMrtbInd I Poor 
(Deb. U, Vol. XXIV. 12-1.2.2006) I (Deb. I. Vot'. XXIII. 01-12-2006) 
Col. 264-65 i Col. 20S.o1 

...... I Construc;tlon of Houses anct Commercial 
~ of'New Hotels by ITOC I Shops ", 

(Deb. 7. Vol. XXIlI, 30.11-20(6) I (Deb. 3, Vol. XXIII, 24-11-2006) 
Col.306-07 Col. 4 1S·16 

Hotet 1ndusuy m o..n IRd ()ju Conetruction of HOUMI in Kamataka 
(Deb. 12, Vol. XXIV. 07-12-2(06) (Deb. 1.3. Vol. XXIV, 01-12-2006) 
Col. " Cot, i 55 
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Construction of Houses under lAY 
(Deb. IB, Vol. XXIV, 1 S-12-2006) 
Col. 71-73 

Diversion of Salt Pan Lands 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 91 

Enhancement and Additional Allocation 
of Funds UDder lAY 
(Deb. a, Vol. XXIlI, 01-12-2006) 
Col. 2S-26 

Funds for Police Housing 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 2a3-14 

Group Housing Societies 
(Deb. IB, Vol. XXIV, I S-12-2006) 
Col 174-77 

Habitat Cen1re at Thiruvanamhapuram 
(Deb. a, Vol. XXIII,01-12-2006) : 
Col. 226 ' 

HOUSing Scheme for Government 
Employees 
(Deb. 18, Vol. XXIV. IS-12-2006) 
Col. 272-73 

Housing Schemes for Delhi 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 105-06 

Housing Schemes/Projects of HUDCO 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 183-96 

HUOCO Projects 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Col. 361-64 

Incomplete Constructions under lAY 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col.409-\1 

Increase in Building Cost ofHoustS under 
lAY 
(Deb. 3, Vol. XXIII. 24-11·2006) 
Col. 359 

Housing Societies in Dwatka , 
(Deb. 8, Vol. XXIII, 01-12-2006) ; Integrated Housing and Slum 
Col. 21 1.12 De\lelopment Programme 

Houses for Poor in Urban Areas 
(Deb. 13, Vol. X~IV, 08-12.2006) 
ColJ02.o3 

Howes for TIUDIIni Affected People 
(Deb. )), Vol. XXIV, 0'·12-2006) 
Col. 95-96 

Houses for w-. Sections 
(Deb. 3, ·Vol. XXIll. 24-11.20(6) 
Col. 35. 

Kousin& FiaInce Compenies 
(Deb. 13, Vol. XXIV, 0'·12.2006) 
Col2S4-SS 

HOUIia& Facilities in Urt. Area 
(Deb. 3, Vol. XXIII. 24-11.2006) 
Col. 366-67 

Housiaa !.oM 
(Deb. 3, Vol. XXlU, 24-11-2006) 
Col. 52 ... 19 

(Deb. a, Vol. XXIII. 01-12-2006) 
Col. 148-49 

Investigation of Group Housing Societies 
In Delhi 
(Deb. I. Vol. XXIII, 01-12·2006) 
Col. 162-63 

Loans by Hovtina Finance Companies 
(Deb. II. Vol. XXIV, 15-12-2006) 
Col. 136-52 

Meetin, of Stale Housing ItId Urbltl 
Development Miniltm 
(Deb. II. Yo/' XXIV. 15-12-2006) 
Col. 2~·16 

National ~inc Bank 
(Deb .•• Vol. XX1II, 01·12-ZOO6) 
Col. 136-37 

National Rural Housiaa Poiie)' 
(Deb. lI. Vol XXIV, 15·12-2006) 
Col. 104-0$ 
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Need to permanently allol existing houses Transfer of Land for Group Housing 
on Book Value to the factory workers Societies to Private Sector 
of Modinagar.U.P.(MUR 377) (Deb. 18. Vol. XXIV. 15-12-2006) 
(Deb. 4. Vol. XXIII. 27-11-2006)! Col. 221-22 
Col. 302 . Urban Housing Policy 

~w Rural Housing Poticy (Deb. 3. Vol. XXIII, 24-11-2006) 
(Deb. 3, Vol. XXIJI. 24-11-2006): Col. 331-32 
Col. 449-50 1 Valmiki Ambedkar Awas Yojana 

Private Builders i (Deb. 13. Vol. XXIV. 08-12-2006) 
(Deb. 13. Vol. XXIV, 01-12-2oo6)! Col. 9-23 
CoL3I1-12 : Workshed-cum·Housing Scheme 

Private Participation in Building Sector 
(Deb. 3, Vol. XXIII. 24-11-20(6) .! 

Cot. HI·J2 
Purchase of Flats by SAIL 

(Deb. 10. Vol. XXIII, 05-12-2006) 
Col. 367.262-63 
(Deb. IS. Vol. XXIV. 12-12-2606) 
Col. 191-93 

(Deb. 9. Vol. XXIII. 04-12-2006) : HousiD, A.d lJrb •• Develop.eat 
Cot. 307-OB ; Corponlion Umlted 

Purchase of Ready Buill Houses • Commercial Space by HUDCO 
(Deb. II. Vol. XXIV •. 15-12·2006): (Deb. 18. Vol. XXIV. 15-'2-2006) 
Col. 234-35 I Col. 333-34 

Regulatory Authority for Housing Sector : Habitat Centre at Tbiruvanantbapuram 
(Deb. 8. Vol. XXIII. 01-12-2006) (Deb. 8, Vol. XXIII. 01-12-2006) 
Col. 66-67 Col. 226 

Review of various Schemes 
(Deb. 8, Vol. XXIII. 01·12-2006) 
Col. 11-72 

Rohini Housin& Project-19B 1 
(Deb. II. Vol. XXIV. 15-12-2006) 
Col. 350 

SFSSchemc 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 221 

Shelter for Homeless People 
(Deb. 13, Vol. XXIV. 01-12-2006) 
Col. 219.12 

Shelter for the Poor 
(Deb. la, Vol. XXIV. 15·12-2006) 
Col. 211 

Shonaae of Oweluna Units 
(Deb. I, Vol. XXIII, 01.12·2006) 
Col. 4().4) . 

HOUSt"l SchemeslProjects of HUDCO 
(Deb. 13, Vol. XXIV, OS-12-2006) 
Col. 113-96 

HUDCO Projects 
(Deb. 3. Vol. XXIII. 24-J)-2006) 
Col. )61-64 

Projects Fi~ by HUOCO . 
(Deb. IS. Vol. XXIV, 15-12-2006) 
Col. 60-65 

H .... RHoun:et 
Human Exchange Programme with J.".n 

(Deb. 11. Vol. XXIV. 06-12·2006) 
Col. 110 

Need to clar the pending projetts oflhe 
State Government of Karnalaka 
relatina to the Ministry of Human 
Resources Development (MUR 377) 
(Deb. 19, Vol. XXIV. 18-12-2006) 
Col. S06 
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UNDP HDR Report I Depeftdency on Impon 
(Deb. 14. Vol. XXIV. 11-12-2006) 'I' (Deb. " Vo\. XXIII, 30-11-2006) 
Col 139-41 Col. 137 

World Bank Loan for Poverty Alleviation I ExportI1mport by MMTC 
and Human Raources ~ I (Deb. 10, Vol. XXIII. 05-12-2006) 
(Deb. )3, Vol. XXIV. 0J..12-2006) I Col. 199-204 
Cot 160-62 i Forum.ofOtllmportinJ eou.ics 

H •••• Tnftkldlla I (Deb. fl. Vot XXIV, .,-t2-2086) 
lIIela) Sendio, O'f PersoMtO Gulf! Col. 2670061 

Countries I U1ept Import ofFortip c.. 
(Deb. 16. Vol. XXIV, U-12~2006) I (Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 457·58 I CDI. 560 

I 

Trafficking Df Women i Import by MMTC 
(Deb. S, VDI. XXlIl, 28-11.2006)! (Deb. 20, VDI. XXIV, 19-12-2006) 
Col. 207-09 I Col. 310 

IBP CompaD), u.lted 
Complaint against 18P and HPCL 

(Deb. 17. Vol. XXIV, 14-12-2006) 
CDI. 154 

Dealenhip to Land Owften 
(Deb. 17, VoLXXJV. 1"'12-~) 
Col. 88 ... " 

Rctai I Outlet Dealetfip l& 181' ., 
(Deb. 7, Vol. XXlll. 18.11.1006) 
Col. 179-'0 

Import(l) 

Anti-dumpinJ Duties 
(Deb. S, Vel. XXIlt, 21-11-2006) 
Cel294-9S • 

: Import from Asian Countries 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CDt. 211·19 

Impon of A,mukurai Produce 
(Deb. U. Vol. XXIV. 12-12-2006) 
Col. 24·30 

Impon of Cheap Products 
(Deb. S. Vol. XXIII. 2,-11·2006) 
Col. 141 

Impon of Coat. 
(Deb. II, Vol. XXIV, 06-12.lOO6) 
Col. 3()'31 

Impon of Coal for Po .... 0Inerati0n 
(Deb. I, Vol. XXIII, 81-12-2006) 
Col. UQ.SI 

Arri~1 of Imported W"- ' Import of Contwur 000dI 
(Deb. 4. Vol. XXIII, 27-1I·200~! (Deb. ,. Vol. xxm. lI-ll.2006, 
CDI. 139 I Col 30).04 

! 
8M 9ft Import of 8uIk Drup ! Import of FoodpiftIlRd PIllIeI 

(M. 9, Vot. XXUl. 04-12.2006) I (o.b. S. Vol. XXIII, ll-J1 .. 200f) 
Cel. 30) I Cot ll6o-N 

Ban on Imported ....., llmpotl.o( 'rvitJ 
(Deb. S, Vol XXDI..21-11-2006) i (Deb. 5, Vol. xxm. 2 .. 11-2006) 
Col. lit i Cot. 121.24 

Condition on Whut Import , \' hIIport of LNG 
~~bi2!:l~1. XXlII. 27.11-20(6) l (Deb. 12. Vol. XXIV. 07.12 .. 2006) 

. I Col. 163-64 
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Import of Medical Equipments 
(Deb. 6. Vol. XXIII. 29-11-2006) 
Col. 101..Q9 

Import of Oilteedl 
(Deb. 9, Vol. XXIII. 04.12·2006) 
Col.3SI-S2 

Import of Palm Oil 
(Deb. IS, Vol. XXIV, 12·12-2006) 
Col. 244-46 

Import of Seafood 

Irregularities in Import of Wheat 
(Deb. 4, Vol. XXIJI, 27·11-2006) 
Col. 243-44 

Non Remova! of Restrictions on Urea 
Import 
(Deb. 9, Vol. XXIIJ, 04-12-2006) 
Col. 96-97 

Price Rise due to Import 
(Deb. 4, Vol. XXIII, 27·1 J -2006) 
Col. 153·54 

(Deb. 15, Vol. XXIV, 12-12-2006) SbonageofLNG 
Col. 257-51 (Deb. 12, Vol. XXIV. 07-12-2006) 

Impon of Spices Col. 55-56 

(Deb. 5. Vol. XXIII. 21·11-2006)' TheftofimportedWheat 
Col. 142 . (Deb. 9. Vol. XXIII, 04-12-2006) 

Imponor Tea 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 50·51 

Import of Varwpati fiom Sri Lanka 
(Deb. 9, Vol. XXIII. 04·12-2006) 
Col. 127 

Import of Wheat 
(~b. 19, Vol. XXIV. 11-12-2006) 
Col. 129-32 

Import of Wheal tom Australia 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 82 

Import of Wheat wooJh State Trading 
Corporation 
(Deb. S, Vol. XXllI. 21-11-2006).. 
Col. 312-13 

Import tbrouth Silk Route 
(Deb. U. Vol. XXIV, 12-12-2006) 
Col. 15S 

Imported Fortilizen .,.iftI at Ports 
(Deb .•• Vol. XXIII, 27-11-2006) 
Col. 237 

Impona ofU,.. 
(Deb .•• Vol. XXIII. 27-\1-20~) 
Col. 133·36 

Col. 360-61 

laendible ladia Bed au Breakfast 
Sebe_ 
Bed and Breakfast Seheme 

(Oeb. 2, Vol. XXIII. 23-\\-2006) 
Col. 19 

laetia Cale' 
Plantation at India Gate 

(Deb. 14. Vol. XXIV, 11-12-2006) 
Col. 19-90 

h,d'i ,.fr .. tr.ct.re F'.lu. 
Corpontto. 
IIfC 

(Deb. II. Vol. XXIV. 15-11-2006) 
Col. 215 

I •• Raene ..... no. 
Criteria to Sanction IRB 

(Deb. S, Vol. XXIII. 21-11-2006) 
Col. 2"'7 

'adt. Touilm Onelop ••• ' 
Corporadott .u.dted 
COIlstnlCtion of New HotelS by lTDC 

(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. )06-01 
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Hotels in ForeIgn Coumries 
(Deb. 2. Vol. XXIII. 23-11-20061 
Col. 14748 

htdia T .... ProaIotioa Orp ....... 
Amount Spent and Earned by ITPD I 

during Trade Fair I 

Meraer of Air India and indian Airlines 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 20-21 

MRO facilities for AI and IA 
(Deb. 12. Vol. XXIV. 07.12.20(6) 
Col. 224-25 

(Deb. IS. Vol. XXIV. 12-12-2006) : ProftU1.ossofPublicAirtincs 
Co1.22~38 i (Deb. 7. Vol. XXIII. 30-11·2006) 

ITPD . Col. 209-tO 
(Deb. 20. Vol. XXIV. 19-12.2(06) • TimeTabfeofAirlines 
Col. 191-96 (Deb. 11. Vol. XXIV. 14.12-2006) 

India. Airtillft Col. 221 

Acquisition of Aircraft on Dry Lease ladta. Cow.dl of Alri,.lt.r.1 
(Deb. 7. Vol. XXIII, 30-11-2006) . llHeanh 
Col. 270 ; 

; Krishi Vigyan Kendra 
Augmentation of Fleet in Indian Airlfnes : (Deb. 14,-Vol. XXIV. 11-12.2006) 

(Deb. 2, Vol. XXIIJ, 23-11-2006): C I 7-8 
Col. 213-84 ' 0 , 

Cancellation ofFligbts ofiA . N~ Variety of Wheat by ICAR 
(Deb. 2. Vol. XXIII. 23-11-2006)· (Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 95-96 Col. 222-23 

Competition of IA with Private AirliDeS 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 161 

Pesticide Residues Test by ICAR 
(Deb. 19. Vol. XXIV. '1-12-20(6) 
Col. 3SO·S2 

IA FliJhts from Hydmlbad lodi •• Cone" .f Medital Raarcll 
(Deb. 12, Vol. XXIV. 07-12-2006) ! ICMR Unit for Vector Bomc Disease 
Col. 177-71 ! (Deb. I. Vol. XXIII,22-11-2006) 

tn-Flight Services in IA : Col. 167 
(Deb. 7. Vol. XXIII. 30.11-20(6) , 
Col. 114 i UpJfldation oflCMR 

Induction of Jets 10 AJliance Air's Fleet ~ 
(Deb. 7. Vol. XXIII. 36-11-2006) : 

(Deb. 1. Vol. XXIII. 22-11-2006) 
Col.l21-22 

Col. 290·91 : ..... C.rnacy 
Invesunenf by PIO in Aviation SecIOr i Purc:hasina Po.er of Rupee 

(Deb. 17. Vol. XXIV. 14-12-2006): (Deb. II. Vol. XX1V. "-12.2006) 
Col. 135 ' Col. 195-% 

JV oflA with SNECMA i 

(Deb. 11. Vol. XXIV. 14.12-2006) ; ladi •• Dr_,1 aaet .lau.act.tlcat 
Col. 191-92 1 u ....... 

JV Operations oflA and Al : RevivalortDPL 
(Deb. 17. Vol. XXIV. 14-12.2006): (Deb. 4. Vol. XXIII, 27.11-20061 
Col. 119 ; Col. 141 
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11ldJa. Eeo .... y 
Benefits of HiJher Growth Ra1e 

(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 123-24 . 

~ Training to OffICers 
(Deb. I. Vol. XXIII. n-II-2006) 
Col. 430-31 

lulan IDStitute of ScieKe 
Billionaires in the Country , Need to set up an Indian Institute of 

(Deb. 16, Vol. XXIV. 13-12-2006), Science for Education and Research 
Col. 276-77 (USER) in Bihar (MUR 377) 

Gap in Income (Deb. 4, Vol. XXIII, 27-11-2006) 
(Deb. 16. Vat. XXIV. 13-12-2006) Col. 306..()7 
Cot 132-33 

Growth Rate in GOP 
(Deb. 16, Vol. XXIV, 13-12-20(6) 
Col. 2()6.{)7 

: Indian lastitute of Technology 
Admission in IlTs 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 107"()8 

Growth Rate of Indian Economy 
(Deb. 16. Vol. XXIV. Il-12-2006) , Discrimination of Tribal Students 
Col. 8l",a (Deb. IS. Vol. XXIV. 12-12-2006) 

Col. 109-10 
IDdia. 1 •• Ut... ., H .. dle •• , Enhancement of Seats in IIMs and IlTs 1ft.....,. (Deb. S. Vol. XXIII. 28·11·2006) 
Jodiln lnstitutl"ofHaftdloom Technology i Col. 233-34 

1 
(Deb. 15, Vol. XXIV. 12-12-2006) i Funds for Research and Developml:nl 
Col. 63-64 ; (Deb. 10, Vol. XXIII. 05-12-20061 

ladi .. "asdtute of M ••• pmeat 
Discrimination of Tribal Students 

(Deb. IS, Vol. XXIV. 12-12-20(6) 
Col. 109-10 

Enhancement of Sean in lIMs and IITs 
(Deb. S, Vol. XXIII, 28-11-2006) 
C~J. 233-34 

IndilO . Institute of Manqemcnt 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 291 

Col. 91-124 
Need to set up an lIT in 1'.,lIkkad, Kerala 

(MUR3n) 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col,281-82 

Need to set up an Indian Institute of 
Technology (liT) at Basara. district 
Adilabad. Andhra Pradesh (M U R 
377). 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Co\,365 

Railway Chair at 11M, Ahmedabad . Need 10 upgrade the University C~lllege 
(Deb. 7, Vol. XXIII. lo-ll-2006) , of Engineering at Buria. Orissa to the 
Col. 63 level oflndian InSlitute ofT~hnolosy 

Seleetion hom 11M (MUR l77) 
(Deb. 10. Vol. XXIII. O~·12·2006) (Deb. 2. Vol. XXIll. 23-11-2006) 
Co1.4~ Col. 331 

Settm, Up oruMs 
(Deb. 10, Vol. XXIII, 05-12-2006) 
CoI.121·:!1\ 

Online Ensineerinc Education 
(Deb. S, Vol. XXIII. 2.-11-2006) 
Col. 334 
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Setting Up ofliT Golden Jubilee c.mpus IllHHaa PeuI Code 
(Deb. 10. Vol. XXIII. 05-12-2006) AmendmontinSecUon317of1PC 
Col. 197 (Deb. 20, Vol. XXIV, 19-12-2006) 

ladian Iron altd Steel C08Iplay Col. 207 

liSCO Mining Lease ladiaa RailwaY' CaterilllaDd To ....... 
(Deb. 20. Vol. XXIV, 19-12·2006) Corporation 
Col. 101 

hldiaaOcean 

ForeiJn Naval Ships in Indian Ocean 

Cases ofirreplJrities apinlt COI11tIiCtOrS 
(r>eb. 2. Vol. XXIII, 23·11·2006) 
Col. 121·22 

(Deb. 7, Vol. XXIII. 30·11·2006) ladiaaaa"ElrthlLtd. 
Col. 193-94 

SKurit)' of Indian Ocean Reaion 
(Deb. 17. Vol. XXIV, 14-12·2006) 
Col. i32 

htdiaa Otea. Rim 0 ...... ' .. d08 

Modernisation of Rare Earth Units 
(Deb. 1. Vol. XXUI. 22-11·2006) 
Col. 272-73 

Failure Analysis Committee on GSLV 
Indian Ocean Rim Organisation for (Deb. 6. Vol. XXIII. 29-11-2006) 

Regional Co-operation Col. 186-17 
(Deb. II, Vol. XXIV. 06.12-2006): RCI MoUwith ISROandNIOS 
Col. 209·11 (Deb. 17. Vol. XXIV, 14-12.2006) 

IlKIiaa Oil Cerperatioll U.Ued Col. 112·13 
Backlog of Reserved Posts in IOC Sending Indian on Moon 

(Deb. 2, Vol. XXIII, 23-11-2006) (Deb. I, Vol. XXIII. 22-11-2006) 
Col. 315-17 Col. 480-11 

Need to set up an Indian oil or Bharat 
Petroleum Depot in village Vagha. 
Satna, Madhya Pradesh. (MUR 377) 
(Deb. 4. Vol. XXIII, 21-11-2006) 
Col. 302-03 

Production and Marketing of Bio-Diesel 
bylOC 
(Deb. 17, Vol. XXIV. 14-12-lOO6) 
Cot.6'~ 

Producboa of Euro-IU PtuoI 
(Deb. 12. Vol. XXIV, 07.12.2006~ 
Col. 274·7S 

Tclemedicine Project 
(Deb. 6. Vol. XXIII, 29-11·2006) 
Col. 89·94 

Test on Use ofCryoacnic TechnoiotY 
(Deb. II, Vol. XXIV, 06-12-2006) 

. Col. 34 

I ... S,......,M ..... 
Ope:ninaofAyushWiaa 
. (Deb. I, Vol. XXlU.22-11-2006) 

Col. 94 

IacHn Trade OrpaiIatiotl 
Supply of Oil from IOC Depot Indian Trade Orpniutlon for F ...... 

(Deb. 12, Vol. XXIV, 07.12-2006) (Deb. 14, Vol. XXJV. 11-12.2006, 
Col. 206 Col. 11.12 



SUBJECT INDEX 13~ 

llidina Awat V.jaea Situation arlSln, out of non-
Constl'UCtion ofHoUleS under lAY impJementation of Wage Settlement 

(Deb. 11. Vol. XXIV. I S-12~2006) signed between the Employees 
Col. 11-13 Association and Management of 

Deduction In Second Instalment of I' Industrial Development Bank oflndia 
FWIders under lAY Limited and steps taken by the 
(Deb 13 '" 1 ! Government in this regard (CA) 

. • o. XXIV. 01-12-2006) I (Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 243 I Col. 39~-404 

Enhancement and Additional Alloc:ation 1 
ofFuftds under lAY I IItClultrlaf •• fnttnlet.re U ..... dati .. 
(Deb. '0 Vol. XXIII. 01-12-2006) , St ..... 
Col. 25·26 Indu.trial Infrastructure UPlrldatton 

IncompIIct ConIttuctIons under lAY Scheme . 
(Deb. 3. VOl. XJllII, 24-11.2006) I (Deb. IS, Vol. XXIV, 12·12·2006) 
Col. 409.11 i Col. 14'·~4 

! 
IntrWe ill Buildina Cost ofHoUlel under ! .............. ttoa 

lAY I Settin, up of Mega Cbemicallndustrial 
(Deb. 3, Vol. XXIII, 24-11-2006) I Estates 
Col. 3~9 i (Deb. 4, Vol. XXIII. 27-11-2006) 

Release of Funds to States under lAY I Col. 180 
I 

(Deb. 3, Vol. XXIII. 24-11-2006) . ladastry(s) 
Col. 497-99 

'.diu G •• dlll a •• II'rln Uru 

Agro and Rural Industries in A.P. 
(Deb. 5. Vol. XXIII. 28-11-2006) 
Col. 99-100 Acade.y • 

Joint Venture Panner for IGR.UA I Aid for Rural Industrial Units 
(Deb. 2. Vol. XXIII, 23-11-2006) i (Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 291 . Col. 132-34 

: Boosting Growth of Industries 
ladousbI i (Deb. II. Vol. XXIV. 06-12-2006) 
Restoration of Prambanan Temple I Col. 61-62 

am.kx i B~IMU~ 
(Deb. 12. Vol. XXIV. 07-12-2006) I (Deb. 10. Vol. XXIII. 05-12-2006) 
.Col. 115.16 i Col. 17S 

Seuiaa Up o(NALCO Plant in Iadonesia I c.pet Indumy 
(Deb. JO, Vol. XXIII, ~-12·2006) 1 (Deb. 10. Vol. XXIII, 0~-12-2006) 
Col. 233 i Col. 364-6S 

I ..... '..... DeY ... ,.... ...k or II. (Deb. IS. Vol. XXIV, 12-12-2006) 
..... . Col. 3S1-S3 

InclustriaJ Dtvclopnent ._ of India Coir IMustr)' in L.alcthadweep 
(Deb. 3. Vol. XXUl, 24-11.2006) (Deb. 10, Vol. XXIIl. 0~·12-2006) 
Col. 325-27 Col. 313 
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Deterioration of Khadi Industry ! MoU in IndustriaVCultura1 Sectors 
(Deb. S. Vol. XXIII. 28-11-2006): (Deb. 11. Vol. XXIV, 06-12-2006) 
Col. 33S Cot 9S 

Electronic Industry 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 316 

El(pon Oriented Industrial Units 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 219-20 

Incentives to Industries 
I,Deb. 20. Vol. XXIV. 19·12·2006) 
Col. 255·56 

Industrial Development Centres 
(Deb. 5, Vol. XXIII. 28-11-2006) , 

Need to Announce Special Incentive 
Package for Development of Industries 
tn KBK Region of Orissa (MUR 377) 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 370-71 

Need to extend the time limit on Exclw 
dUly exemption forsctling up 
industries in the earthquake affected 
KUlcb district of Gujarat (MUR 377). 
{Deb. 7. Vol. XXlII. 30-11-2006) 
Col. 363-64 

Col. 409-14 Need to take immediate steps to sa~ the 
Industrial Growth Rate distressed Ethan'ot Industry (MUR 

(Deb. 20. Vol. XXIV. 19-12-2006): 377) 
Col.207-o8 : (Deb. 15. Vot. XXIV. 12·12-2006) 

Col. 444 
fndUSU'iallnvestment i 

(Deb. 5. Vol. XXIII. 28-11-2006): NumberofMiIIscJosedintheCounlry 
Col. 212-18 . (Deb. 10. Vol. XXIII. 05-12-2006) 

Industrial Parks 
(Deb. 20. Vol. XXIV. 19-1 ~-2006) 
Col. 17-23 

Col. 168 
Promolion ofCoirIiraditionallnduitries 

(Deb. 5. Vol. XXIII. 21-11-2006) 
Col. 49·50 

Industrial Poli.:y 
(Deb 5. Vol. XXlIl. 28-11-1006) Promotion ofSntall and M¢dium Scale 
CoL 106-07 Industries 

InduMrialProdoction (Deb. S. Vol. XXIII, 28-11·2006) 
CoJ. 199 

(Deb. IS, Vol. XXIV, 12-12-2006) . 
Col. 346-47 R and D Projects 

lnvesUMnt· ~ '1.lnd (Deb. 11. Vol. X.J('tv. 15-12·2006) 
m extJ", ustry Col 73-76 

(Deb. 5, Vol. XXtll, 28-11-2006) ; . 
Col. 307-10 . .,' Relulatory Autbority for Hen)' 

Equipmem and Hardware Industry 
(Deb. 17, Vol. XXIV. '4-12-2~) 
Col. 74 . 

Loan for Aero and Rurallndu$U'ies 
(betb, S. Vol. XXIfI. 21-11-2006) 
Col. 34·37 

Lou IncuninaHeavy IndUlUies 
(Deb. 2. Vol. XXlIt. 23-11-2006) 
Col. 123·24 

Modernisation of Rurallndustries 
(Dob. 15, Vol. XXIV. 12-12.2006) 
Col. 176-77 

Revision in JndUllriaI Policy 
(Deb. S. Vol. XXIII. lB· I J ·2006) 
Cot. 396-401 

SettinJ up of Heavy lnduttrieslPublic 
Enterprisel . 
(Deb, 7, Vol. XXIII. 30·11-2006) 
Col. 93 
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Sick Handicraft Units 
(Deb. to, Vol. XXIII, OS-12-2006) 
Cot. 332-33 

Employment Opportunities Jriovided by 
IT Companies 
(Deb. 16, Vol. XXIV, 13-12.2006) 

Small and Medium Entrepreneurs Col. S43-44 . 
(Deb. 20, \'01. XXIV, 19-12-2006) . 
Col. 16C)..61 I ExpanslOll and Upgradacion or IT Sector 

Smallindatrial Eswes (Deb. 6, Vol. XXIII, 29-11-2006) 
(Deb. 20. Vol. X)tIV, 19-12-20(6) Col. 117-18 
Col. 10-11 Expansion oflTIBPO Sector 

Tannery Tec:bnolol)' Upgradation Fund (Deb. 16, Vol. XXIV, 13-12-2006) 
for Leather InduStry Col. 415 
(Deb. IS, Vol. XXIV, 12-12-2006) I.T. Sector under Essential Services 
Col. 170-71 I (Deb. 11, Vol. XXIV, 06-12-20(6) 

Textile Industry in ~ I Col. 56-57 
(Deb. S, Vol. XXIII, 21-11-2006) I I r . Col. 266.73 ! n.ormatlon and Communication I Technology 

Training by Coir Industry i 
(Deb. IS, Vol. XXIV, 12.12-2006) I; (Deb. II, Vol. XXIV, 15-12-2006) 
Col. 205.()6 Col. 2S9-60 

Unorganised Labour in Sbip Breaking ,I Information Technology Centre at 
Industries I Hydcrabad 
(Deb. 4, Vol. XXIII, 27-11-2006)! (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 147..... i Col.20S , 

Worken of Closed Indu$triaI Units i Investments by Telecom and I. T. 
(Deb. 4, Vol. XXIII, 27-11-2006) i Companies 
Col. I n I (Deb. I, Vol. XXIII, 22-11-2006) 

lamtradoa I Col. 390-419 

Infiltration from J & K \ IT Kiosks in Villages 
(Deb. 7. Vol. XXIII, 30-11-2006) i (Deb. 6, Vol. XXIII, 29-11-2006) 
Cot 320-21 : Col. 191-92 

I 
Inlbtioa i Market for System Management Software 
Inflation Rate ! (Deb. 6, Vol. XXIII, 29-11-2006) 

(Deb. 3, Vol. XXIII, 24-11-2006) 1 Col.340-41 
Col. 196-97 i Need to bringforth a comprehensive 

Rise in Prices I legislation to govern the working and 
(Deb. 4, V~1. XXJII, 21-11-2006) I· living conditions of employees in lite 
Col. 40""1 LT. sector (MUR 371) 

b'fo .... ttea Tedlltolol)' I (Deb. 12, Vol. XXIV, 07-12·2006) 
Col. 367 

Development of Communications/IT 
Schemes 
(Deb. ·J6~Vol. XXIV, 13·12·2006) 
Col. 211 ..... 

Setting up of Plants in IT Field 
(Deb. II, Vol XXIV, 15-12--2006) 
Col. 216 
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ShortIp. of Networking Professionals. I Public Private PannrmIlip 
(Deb. II, Vol. XXIV. 06--12·2006) I (Deb. II, Vol. ·XXIV, 15-'2-2006) 
Col. 140-42 I Col. 1$4 

TwDed People for BPO Centres i RevampiR& ID~ in ~CIdes 
(Deb, 6, Vol. XXIII, 29-11-2006); (Deb. I, Vol. XXIII, 01.12-20(6) 
Col. 139-40 . I Col. 147 

Use of"' In HeaJtb Carelrritiativet I Rural Elcccrlflc:alion Sdlcmes 
(Deb. 6. Vol. XXHl. 29-11-2006) i (Deb. II, Vol. XXIV •• '·12-.2006) 
Col. 2<W-4S I Col. 76·96 

Aniltancc (or Recollstruction of 
IDhIcruc:ture to Gujarat 
(Deb. I. Vol. XXIII, 01-12·2006) 
Col. 13()'31 

EtMronmentaI CIcatance co In&asIJ'ucrure 
Projects 
(Deb. 9. Vol. XXIII, 04-12-2006) 
Cot. 306-07 
F~ln~~Pr~~ 

(Deb. II, Vol. XXIV, 15·12-2006) 
Col. 243 

! Viability Gap FWlding 
(Deb. 13, Vol. XXIV. 0 ... 12-2006) 
Col. 301 

htIucI Cnla"r Depot 
Inland Container [)q)ot 

(Deb. II. Vol. XXIV, 15-12-20(6) 
Cot 117·11 

IllMClidde(s) 
EffectivCIICSS of DDT 

(Deb. n. Vol. XXIV, 06-12·2006) 
Col. 113·14 

luaruce 
Imposition of User Chargn ; Banks in I~e Sector 

(Deb. 16, Vol. XXIV, lJ-I2-2006): (Deb. II, Vol. XXIV, U·'2-20(6) 
C(lI.274-7S i Cot IS4-SS 

Intqrated InfrastrlK:turc Develo~l ! Evaluation of Private I ... .,ranct 
Centres ; Compenies 
(Deb. S, Vol. XXIII, 21-11-2006) i (Deb. II, Vol. XXfV 1'.12-2.0(6) 
Col. 297-300 : Col. 197-91 

Mega Plan for Infrastructure 
(De-b. 17, Vol XXIV, 14.12.20(6) 
Col. 217-1' 

National Committee on Rural 
Infrastructure 

i False Jnsu~ Claims 
(Deb. J, Vol, XXIII. 24-11.20(6) 
Cot. 291-92 

FOt in Insuran,e Sector 
(Deb. 13. Vot XXIV, 01-12-20061 
Col. 299 " 

(Deb. 11. Vol. XXIV. 06-J2-20(6) 
Col. n1.28 Fr~ IftlUrante to art 

NewlnfraslrUCt\lrep.oJ,'"" (~b. 3, Vol. XXIfI. 24-11-2006) 
OJ Col.24S 

(Deb. 6, Vol. XXIII, 29-11-20(6) H_loL ..... ____ _ 

Col. 229.30 - UI -~ 

Private. Sector In\'CStmen1 in Infrastructure 
Projects 
(Deb. So Vol. XXIII. 01.12-20(6) 
Col. 152·55 

(Deb. 13, Vot. XXIV. 01-12-2006) 
Col. 177·7' 
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Health Insurance Scheme l Losses to Insurance CoIbpaaies 
(Deb. I. Vol. XXIII. 22-11-20(6) 'I' (Deb. I, Vol. XXIlI, 01.12-2006) 
CoUll Col. 100-103 

Increase in Insurance Premium on II Medk:laim Policies 
Vehicles I (Deb. 8. Vol. XXIII. 01-12-2006) 
(Deb. 3. Vol. XXIII. 24-11-20(6) I Col. 119-20 
Col. 391-92 ! M' 

: lero Insurance 
InsuratK:e Against Loss Caused by Wild' (Deb. 8, Vol. XXIII, 01-12-2(06) 

Incursions Col. 222-23 
(Deb. 14. Vol. XXIV •. I 1-12-2006) 
Col. 141 

Insurance Cover on Saving Ban.ks 
Deposits 
(Deb. 13. Vol. XXIV. 08.12-20(6) 
Col. 97·98 

Insurance cover to CRPF 

Motor Insurance Bank 
(Deb .. 13, Vol. XXIV. 08-12-2006) 
Col. 94 

National Mediall Insurance 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 204 

(Deb. S. Vol. XXHI, 21-11.20(6) National Medical Insurance Schemes 
Col. 16S~ (Deb. 8, Vol. XXIII, 0\.12-20(6) 

Insurance Cover to Vidiml o(t>isuter Col. 195 

(Deb. IS. Vol. XXlV. 12-12-2006) NegativePoliciesoflnsuranceCompenies 
Col. 106 (Deb. 3, Vol. XXI'. 24-11-2006) 

Insurance Fraud 
(Deb. II. Vol. XXIV, IS-12-20(6) 
Col. 229-30 

Insuran« Scheme for Weavers 
(Deb. S, Vol. XXIII. 21-\1-20(6) 

·Col. 408-09 

Private Insurance Companies 
(Deb. 13, Vol. XXIV. 01-12-"2006) 
Col. 98-99 

Col. 142-44 Rnision of Wages of Development 
Introduction oflnsurance Scheme in Army OtfICCfS 

(Deb. 2. Vol. XXIII, 23-11-20(6) (Deb. II, Vol. XXIV, 15-12.2006) 
Col. 229 Col. 242-43 

Lapse Insurance Policies ' Rural Insurance 
(Deb. 13, Vol. XXIV, 91-12.20(6) (Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 196-97 Col. 25 I 

Lie AJCRlS Workers Friendly Insurance Scheme 
(Deb. 13. Vol. XXIV. 08-12.20(6) (Deb. 19. Vol. XXIV. 18-12.lOO6) 
Col.2J9 Col.23S 

LlC Scheme (or Diabeck PatienU 
(Deb. II. Vol. XXIV, I S·12·2(06) 
Col. 136 

1.,8raue Rel_latory 
Denlopmeat A.tIIority 

L.fe IAIUI'IIICIe Scheme for Senior Citizens Narasimhan Committee 
(Dcb. 3. Vol. XXI11, 24-11.2006) (Deb. 8, Vol. xxm, 01-12·2006) 
Col. 3'7.58 Col. 191 
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, I »Ik. CIt.Id DenIopOIeat Senices Cell Sites near IntemationeJ Border 
IiI.S ·'1 d Child Dtwlopnenl SeMmeS 

(Deb. 20. Vol. XXIV, 19-12-2006) 
Col 201 

..... ofSldiaa Pattoms illCDS 
(Deb. 5. Vol. XXIII, 21-1 J -2006 
CoI.3S4 ..................... 

........ Poodz.... 
(Dtb. 2~ 90 .. XXIII, 23-11-2006) 
CoL 162 

I II. .....,......, I'np'aIBlU 
I.LE.P. 

(Deb. I, Vol. XXIII, 01-12-2(06) 
Col 107-01 

(Deb. 16. Vol. XXIV; 13-12-2006) 
Col. 468-69 

Ceremonial OriJi at Waph Border 
(Deb. 10, Vol. XXIII. OJ-12-20(6) 
GPl. 22~ 

Coriatruetion of Roads alonJ Jndo.China 
BonIer 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 79 

(Deb. 16, Vol. XXIV, n-12-2oo6) 
"col 479-10 

Damap to fencing on toe 
(.Deb. 12, Vol. xxrv. 07-12-2006) 
Col. 116-77 

1M sIS .... R.tnI Eacqy Propnme Development of Tourist Spot on Ind~ 
(Deb. 3, Vol. XXIII, 2 .... JJ-20(6) BIngIadesh Border 
Col. 343-44 I (Deb. IS, Vol. XXIV, 12-12-2006) 1a.........SI.. Dt"d.,.ca' 
......... -

..... a.d SJum Development P'roJiammc 
(Deb. I, Vol. XXIll. 01-12-2(06) 
CoI.I3l-33 

Col 171-12 
Eloctricity Supply for Fenci", 

(.Deb. 17. Vol. XXIV, 14.12-20(6) 
Col. 159 

Fcnc;in& 
(Deb. IS. Vol. XXIV, 12.12-2(06) 

1 ........ 1 Propmy ..... I Cot 259-61 
u.IIccluetProperCy JtiPts for ScicmiIfs,i Fcnc~ -Ions lndo-Banpdesb Border 

(Deb. II. Vol. XXIV, .,-12-2(06). (Deb. 10, Vol. xxrn. OS.12-2(06) 
Coll77. ,. I' Col. 226-27 

Protettion oflPk" , Firing on Border 
(Deb. 10, Vol. nUl, 0,-t2-2006) I (Deb. U, Vol. XXIV, 12.12-2006) 
~m CoLn~n 

JaterudouJ Border i Firinaon lftdo..Banallldab Border 
Ac:quisition of Land oaBorder 1 (Deb. 10, Vol. XXIII, 0'-12·2006) 

(Deb. 20, Vol. XXIV, 19-12-2006)! Col. 362-63 
Col. 17S I Htpiy akma Jndo Nepaf Border 

Border Inmltruc.nlon.a China (Deb. 20, Vol. XXIV. 19-12.2006) 
(Deb. U. Vol. ·'XXIV. 12.12-2(06) ~ 110 
Cot 135 I Impact of Fortip ChaMels 1& Border 

Boundary Dispute with ........... i Areas 
(Dd. 16. Vol. XXJV, U-12-2(06) j' (Deb. 9, Vol. XXUl. 04-12,,2006) 
Cot. 271·73 Cot. IOS.()6 
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lnc:idenlJ of Shctlina on Borders 
(Dcb. 7, ~t. XXl1I. 3-0-11.20(6) 
Col. 140-41 

lind Ports Authority 

, ,oJ" 

!'" ,--

Blueprint Submitted by' lEA tor 
Sustainable Eoergy 
(Deb. 11. Vol. XXIV. 06-12-2006) 
Col. 71-72 (Deb. 20. Vol. XXIV. 19-12-2006) 

Col. 232-33-
Modernisation of Border Check Post laterutioDal Labour Oriubadoa 

(Deb. S. Vol. XXIII, 28-1\-2006) Equality and Dignity of Work Force 
Col. 10 .... 10 (Deb. 19. Vol. XXIV. 11-124006) 

Col.31S46 
Need to chanle· the alignment of the 1 

borcki fencing at the historical site of IILO Convention 176 
IIS7sc:poymutinyltMalepm.AsIIfa (Deb. t4, Vol. XXlV, JI-12-2006) 
(MUR 377) ~.. I Col. tOO-tOt 
(Deb. 19. Vol. XXIV, 1 .... 12-2~) IllOCOftventiononfishlnaSemr 
Col. 506.07 (Deb. 14. Vol. XXIV, 11-12-2(06) 

Need to look into the problems being I Col. 91-99 • 
faced by people livin, aIOD& tbe I ILO on Child Labour 
IntemItiooal border. (MUR 377). I (Deb. 19, vol. XXIV. 11-12-2006) 
(Deb. 4, Vol. XXIII. 27-\1-2006) 'I Col. 316-17 
Col. 301 Poverty Rat;; in India 

Opening Borders for Trade I (Deb. 4, Vol. xxm. 27-11-2006) 
(Deb. 6, Vol. XXtll. 29.11-2006) Co1.269-7 1 
Col. 24S-4I 

Permenent CQMtruttion of Indo-Palt 
Border 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 233·34 

Road Projcc:ts near Indo-China Border 
(Deb. 6, ·Yol. XXIII,29-11-2006) 
Col. 341-42 

Speedy Finalisation of Border area 
DevelopmcntPlan 
(Deb. I S, Vol. XXIV, 12-\2-2006) 
Col. 1S1·59 

TtldeCemns 
(Deb, U. Vol. XXIV, 12-12-2006) 
Col. 3SI-'2 

Usc 0( Mobile Phones by TerrorisII in 
Border Area 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 122-23 

la .... ~ MoDda.,. 'ulld 
IMF Reforms 

(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 171 

Iftdia·s Contribution 10 1MF 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 413-14 

lftlletftltioDal Monelii)' fund 
(Deb. 8. Vol. XXIll, Ol-ll-Z006) 
Col. 191.99 ....... 

Broadband iDtcrUt Eublod Servke 
CenIra 
(Deb. II. Vol. XXIV,06-12-2G(6) 
CoL 241-42 

I*"" AcceISibiJity in NEIl 
(Deb. II, Yol. XXIV, a.U-2(06) 
Col. 246-41 
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MTNL Bra.Aend Service I I Investment by Overseas Indi_ 

(Deb. 1.6. Vol. XXIV, 13-12-2006) (Deb. I, Vol. XXIII, 22-11-2006) 

Cal. 42~ . Col9S-96 

LIID:Ia ofIPTV Service 
(Deb. 11. Vol. XXIV, 06-12-20(6) 
eoa.l7-21 

.......... efMIBiIten 

Investment by PIO in Aviation Sec:tor 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Cot. US 

Investment Ceiling on Power Projects . 
(Deb. '. Vol. XXIII, 01-12.2(06) 
Col. 202..0) 

Investment in Assam 
ShriA.K..Anmny, Minister of Defence (Deb. IS. Vol. XXIV. 12-12-2006) 
Sbri Jay PnIkub Nuayan Yadav. Minister Col9S-96 

of State in die Ministry of Water Investn1em in Overseas ProjedJ 

bsource. Shri M.H. Ambaree5h.' (Deb. 7. Vol. XXIII, 30-\1-2006) . 

M .... of Stale in rhe Ministry of i Col.2S1-64 

IIIbnIIIiae and Broadcasting ! Investment in PSUs 
(Deb..J, Vol. XXIII. 22-) 1-2006) I (Deb. 12, Vol. XXIV, 07-12.2006) , 
Col.l-2 ; Col.21O-8S 

.... ' srt (Deb. 11,.vol. XXIV, 14-12-2(06) 
I Col. IS. 

r-Iaint Redra.taJ Syscem I 

........... : Investment in Stock Marbt . 
(Deb. 13, Vol. XXIV, 0.-12-2006)! (Deb. II, Vol. XXIV, IS-12-2006) 

Cd.n4-1S i Col. 332-33 

Easetbe&lryofFOIdpInWltOrlinRcaJ i Invesunent in Textile lndusIry 

ERaIe 1 (Deb. S. Vol. XXIII. 2 •• 11.2006) 
(Deb. S, Vol. XXIII. 21-1 J .2006)! CoL 30,..0 

0IL2JO.32 I Investment Proposals 

~ 1M. ,by ,... FUDds I (Deb. 13, Vol. XXJV. 01·12·2006) 

(Deb ... , Vol. XXDl, 27-11.2006)! CoI.~ 

0Dl.2A3 I JaveatIDeAh by Tcleeolll ud I.T. 
I Coatpen-

FU. ....... PN... i (Deb. I, VoI.XXIfJ. 22.1I-Z006) 
(Deb. I, Vol. xxrn. OI.12-2006) i 
('.01. 161 I CollJO.4t9 

! Lack of l.eJOurcea Auto.OWlY u4 
,.... .. p1 ... ~_inlndia I lo~ 

(Deb. 5, Vol. XXIlf. 21-0·2006) i (Deb. I, Vol. XXUl, 01-12.2006) 

OM. 16644 ! Col 109--10 

faaip 1m 2, .. in SoasiIi.ve Seeton I Mtm ......... Iavenm •• , .... 

(Deb. I, Vol. XXUJ.Ol-ll-2006) 'I (Deb. 5, Vol. xxm, 2'-11.~006) CoL..... Col. 290-91 
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Private InveJtmalt in Minina Sector I Indian Policy on Iraq 
(Deb. S. Vol. XXIII, 28-11-2006) I (Deb. I. Vol. XXIII. 22-11-2006) 
~1.3n ~.2n 

Private Sector lnvestment in Infrastructure Irrigatioa 
Projects I Availability of Irrigation Facilities 
(D~b. 8, Vol. XXIII, 01-12-2006) (Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 1'2·" Col. 219-21 

Public-Private hrtMrship Diversion ofFWlds 
(Deb. 17, Vol. XXIV, 14-12-2006) I (Deb. 14, Vol. XXIV, tl-12-2006) 
Col. 112-13 .. i cot. 19S-96 

RecommendatioAS for Convenlb,llty i EnvironmentalClearancetoMid-Vaitama 
Rcpon ! Project 
(Deb. '. Vol. XXI1I, 01-12-2006) I (Deb. 14, Vol. XXIV. 11-12-2006) 
Cot. 209-10 I Col. 208 

Scheme for Senior Citizens i Environmental Clearance to River Va!1ey 
(Deb. f). Vol. XXIV. 08-12-2006) I Projects 
Col. 16)-64 (Deb. 14, Vol. XXIV, 11-12-2006) 

SeainaupofOwneasInwslmmrCenua Col. 2S3·54 
(Deb. 6, Vol. XXIII, 29- 11-2006) \1 Funds for Sardar Sarovar Project 
Coll73-74 (Deb. 4, Vol. XXIII, 27-11-2006) 

IDnston UacatiOD au Protw,o. i . Col. 178·79 
F.1Id i Imposition of User Charges 

rOt ,.1_.1 117PF ! (Deb. 16, Vol. XXIV, 13-12-2006) Transfer 0 V_In" to '" i 
(Deb. I, Vol. XXIII, 01-12-2006)! Col. 274·7S . 
Col t 19 I Irrigation Projects 1ft Andhra Pradesh . I (Deb. 19, Vol. XXIV, 18-12-2006) 

Ira. I Col. 131 
Iftdo.lran Gas Pipeline Project. i Irrigation Projects in Orissa 

(Deb. 2. Vol. XXIII, 23*1I.2006)! (Deb. 14, Vol. XX1V, 11-12-2006) 
Col. 119..1)0 I cot. 81-8) 

RevivalofOiJ Bloc.ks Deal widllran ! Irrigation ProjedS ofMabaruhtra 
(Deb. 2, Vol. XXIII. 23-11*2006)\1 (Deb. 9, Vol. XXIII. 04.12-2006) 
Col. 215 Col. 234-36 

Tatin, or Missila by Iran., ' (nil.tion Schemes for Small and 
(Deb. I, Vol. XXIII, 22-11-2006) Marainal Fanners 
Col. 3'1-52 (Deb. 14, Vol. XXIV, 11-12-2006) 

! Col. 2S-27 Iraq , 
.. Ilrription Under Bbarat Nirman 

AIIepcS Killina of Ind_s an InIq I (Deb 14 Vol. XXIV, 11-12.2006) 
(Deb. I. Vol. XXIII, 22*11-2006) Col. 4-6 ' 
Col. 147 ... ' . C_c 

. Liftlnrtaation v .. u~ 
IIIepIM'lfIIionofWorkenlOlraq (Deb. 9, Vol. XXIII. 04-12-2006) 

(Deb. I, Vol. XXIII. 22-11-2006) C t 219-22 
Col. 279 o. 
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Ufting of Water I Subsidy for Drip Irrigation System 
(Deb. 19, Vol. XXIV, 18-12-2006) (Deb. 4. Vol. XXIII, 27-11-20(6) 
Col. 7S I Col. 224 

Micro Irrigation Sujlam-Suflam Project 
(Deb. 14. Vol. XXIV, 11-12-2006) I (Deb. 9, Vol. xxm, 04-12·2006) 
Col. 249-S3 . Col. 129-31 

Need to implement Drip Irrigation I Swama Rekha Multi-Purpose Project 
Scheme in.Drought prone area of I (Deb. 19. Vol. XXIV, 11-12-2006) 
Amrcli, Gujarat (MUR 371). Col. J 16 
(Deb. 7, Vol. XXIII. 30-11-2006) I Upper Krishna Projecl 
Col. 361 I (Deb. 4, Vol. XXIII. 27-11-20(6) 

Need to provide Irrigation facilities in Col. 79-10 

tribal areas ofBbaruch. Gujarat (MUR l .... eI 
371) Barak Missile Deal 
(Deb. II, Vol. XXIV, 06-12-2006) (Deb. 7. Vol. XXIII. 30-11-2~) 
Co 1.3 14 I Col. 12 

Need to set up constI'UClion of Koyal j.g. 
Irrigation Proje<:t(MUR 371) j Y 
(Deb. IS, Vol. XXIV, 12-J2-20(6) I Investment by Italy in Textile Sector 
Col. 441 i (Deb. 20. Vol. XXIV, 19-12-2006) 

Pencll Project ,. Col. 12 1·22 

(Deb. 14, Vol. XXJV, J 1-12-20(6) I ITI Unttted 
Col. ) 93 i Production ofCommuniccioll EquIpment 

Polavaram Multi Purpose Project I by ITls 
(Deb.. 9, ·Vol. XXIIl. 04.12-2oo6)! (Deb. II, Vol. XXIV, 06-12-2006) 
Col. 132-33 ! Col. 232-36 

Puti Chima .. Project I JaB 
(Deb. 14, Vol. XXIV. 11-12-20(6) I Jail Reforms 
Col. 14S-46 (Deb. 10, Vol. XXIII, 05.12.2006) 

Renovation of A. V.M. Canal I Col. 334·35 
(Deb. 4, Vol. XXIII, 27.11-20(6) 1 Undenr_ in 11har Jail 
Col. 146-47 " (Deb. 15, Vol. XXIV. 12-12-2006) 

Repair and RenovatioftofCbu1baJC .... I, Cot. 101-01 
(Deb. 4, Vol. XXIII, 27-11·2006) 1: .... 5 .. raj 
Col. 70-71 1 J.t S~ 

River Flow in Cowatry (Deb. '4, Vol, XXIV, 11.12-2006) 
(Deb. 4, Vol. XXIII. 27-11-2006) Col. 90 
Col. IS7-5' 

Scarcity of Water 
(Deb. 19. Vol. XXIV, 11.12 .. 2006) 
Col. 247·S0 

.......... KuIaaIr 
Acquisition Ofl..-d Oft .8OrdIr 

(Deb. 20, VGI. XXIV, 19-12.2006) 
Coli?, 
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Baclilw Hydro Electric Project I Need to look into the problem. being 
(Deb. 4. Vol. XXIII, 21-11-2006) I' faced by people living along the 
Cot 19-91 International border (MUR 377) 

8an on Shahtoosh I (Deb. 4. Vol. XXIII. 27-11-2006) 
(Deb. 14. Vol. XXIV, II-l2-2006) 1 Col. 301 
Col. 15-16 I Need to repeal the Armed Forces Spe<:ial 

Constr'UCtion of Bridge Over River Ravi I Power Act, 19S8 in North Eastern 
I 

(Deb. 7, Vol. XXIII, 30-11-2006) I States and Jammu and Kashmir 
Col. 72 ! (MUR 377) 

I 
Oat Lake i (Deb. 2, Vol. XXIII, 23-11-2006) 

(Deb. 7, Vol. XXIII, 30-11-2006)! Co1.330-31 
Col. 263-64 I Rehabilitation of Victims of Militancy 

DevelopmentofCivil.,iarionScctorin ! (Deb. 10. Vel. XXIII. OS-12-2006) 
J " K and Kunaflka i Col. 139 
(Deb. 2. Vol. XXIII. 23- 11-2006) t Security Covcr to Leaders 
Col. 29S-96 I (Deb. 10. Vol. XXIII, OS·)2-2006) 

Fa:ilities to Soldiers Deployed in J"K i Co1.369-7 J 
(Deb. 17, Vol. XXIV. 14-12-2006) i Situation arising out of atrocities being 
Col. 103-05 ' perpetrated against Kashmiri Pandits 

Freedom Fighters of J.tK , in Janunu and Kashmir for the past 
(Deb. S, Vol. XXlII. 21-11-2006); many years and steps taken by the 
Col. lOS I Government in this regard (CA) 

InftltnltionfromJ.tK i (Deb. 17, Vol. XXIV. 14.12-2006) 

(Deb. 7. Vol. XXIII. 30-11.2006) I Col. 248-63 
Col. 320-21 i Status of Implementation of SSA in I&K 

. . ; (Deb. S, Vol. XXIII. 21·11-2006) 
InYK'~~~~.Of Locusts In Jammu and! Col. 191.92 
~U ' 

(Deb. 9, Vol. XXIII. 04-12-2006) I Stmlgth ofRashtriya Rifles 
Cot 12&.29 1 (Deb. 12. Vol. XXIV. 07-12-2006) 

N--" fi . all· ... - fo I ,Col. 147 ....... to Jl quotl In __ rma sector I . 
or Jobs for the people living in i Surrender ofTerronSlS 
militancyarwsofKastwir(MUR311) I (Deb. IS. Vol. XXIV. 12-12·2006) 
(Deb. 12. Vol. XXIV. 07.12-2006) I Col. 37()'73 
Col. 372 Target under Pradhan Mantrj Rozgar 

I 

Need to Jive ~ion to theflumers Yojana 
of R.S. Purl. MiraDa,. and Jammu (Deb. 5. Vol. XXlII. 28-12-2006) 
Districts whose lad was acquired by Col. 74-75 
tbe Defence authorities (MUR 377) Textile Expos 
(Deb. II, Vol. XXIV, 06-12.2006) (Deb. 10. Vol. xxm, 05-12-2006) 
Cot. 310 j Col. 329 



146 LOKSABHA 

n~J\ ofT 1tp\.'S ! Grant-jn..Aid from lapin Intemllional Co-
(O.:b. 19. Vol. XXIV. 11-12-2006) i operativeAaenc)' 
Col. 401·02 i (Deb. 16, Vol. XXIV. 13·12·2006) 

Col. 319-90 
Jan K~ro"n~ Pari}oja ... : Human Exchange Programme wilh Japan 
Jan K~rose~ Pariyojana . (Deb. 11. Vol. XXIV, 06·12·2006) 

(D~b. 12. Vol. XXIV. 01-12-2006) ; Col. 110 
Col. 4741 ; Loan by JBIC 

J •• Siksh •• S ... tlt.. (Deb.'. Vol. XXIII. 01-12 .. 2006) 
Jan Shiksban Sanstban ' Col. 170-71 

(Deb. 20, Vol. XXIV. 19-12-2006) , Need for early imple~nlation of the 
Col. 351.53 agreement entered into between 

JiAn Sikshan Sanslhan in Tribal and 
Minoril)' Arca~ 
(lkb 10. \\>1. XXI/I. 05·12-2006' 
Col. 336 

Government of India and Japan Bank 
on c:heckinS the pollution caused in 
river Ganp (MUR 377). 
(Deb. 7. Vol. XXIII. )0·11·2006) 
Col. 160-61 

J .... 1Ii Sunkshl Yojl.. Setting up of Power Projects 
lna-case in Finantial Assisrance (Deb. " Vol. XXHI. OI-,l·2006) 

. (Deb. I. Vol. XXIII. 22-1\-2006) Col. 14M, 
Col. 129·)0 ; Jltropltl 

Janani Surakslla Vojana ! Growth in JI&r'Opfta PllntMion 
(Deb. I. Vol. XXIII. 22-11-20061: (Deb. '4. Vol. XXIV. 11.12.2006) 
Col. 110·13 Col. 202 

J.,.. . IftClusion of JIUOphI Plulacioa under 
A(;,idenI. ofBu'k Carrier ' NREOS 

(Deb. 16. Vol. XXIV. 13-12-2006): (Deb. '1, Vol. XXlV, 15-12·2006' 
Col. 175 I Col. 162063 

Air SavicH between India and J...i JIIrOpha Product_ 
(Deb. 17, Vol. XXIV, '4-12-2006) j (Deb. 3, Vol. XXIIJ, 24-11-20(6) 
Col. 11445 I Col. 532·3' 

Bilalctal Trade belwoen "1Dd JIpIII l' ••• brlll N ...... N ...... , "rINa. 
(Deb. 10, Vol. XXIU, 05-12·2006) I ...... M .... 
Col. 340-42 1 Ckia under mNURM 

Externany Aiclcd Projects uDder! (Deb. 3, Vol. XXIII, 24-"·2006) 
Inte,r.ted Urban Denlop .... nt i Col. 276-77 
~ ! tnclUlioa ofCidesunderlNNUaM 
~.;...I;,.VOI. XXIJl. 01.\2.1006)! (Deb.', Vol. XXIII,Of-12-2006) 
,~ ! Col. 10' 

fOt'ellry with J .... AII..... ! J ..... IIINllnU. ..... M ... 
(Deb. 19. Vol. XXIV, tt.12 .. 2006) I (Deb. " Vol. XXIU.2 ... II-lOOf) 
Col. 205-G6Co1. 516-11 
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INNURM i Discovery ofMcthane Gas in Jharkhand 
(Deb. 3, Vol. XXIII. 24-\1-2006)' (Deb. 17. Vot. XXIV. 14-12-20061 
Col. 43940 Col. 9S-96 
(Deb. 8. Vol. XXIII. 01·12·2006) [F d All d d S d 
Col. 199 i un s ocate an pent un er 
(Deb. 18. Vot. XXIV. 1S-12-2006) I MPLADS 
Col. 338·39 . (Deb. 16. Vol. XXIV. 1)-12-2006) 

Project under JNNURM 
. Col. 171-74 

(Deb. II. Vol. XXIV, U-12-2006) : HosrelsforWorkinaWomeninJhaJthand 
Col. 102-04 (Deb. IS, Vol. XXIV. 12-12·2006) 

Col. 264-65 Projects of Mahatashtra under JNNURM 
(Deb, 3. Vol, XXIII, 24.1\-2006): IrregularitiesunderNFFWP 
Col. 412-96 (Deb. 8. Vol. XXIII. 01-12-2006) 

i 
Renovation/Restorllion of Damaled' Col. 73 

Buildings in Mumb4i : Loan from PFC 
(Deb. II. Vol. XXIV. 15-12-2006): (Deb. 18. Vol. XXIV, 15.12.2006) 
Col. 32S-26 i Col. 229 

Revampin, Infrastructure in MajorCilies ! Mine Disaster in Bhaldih Colliery 
(Deb. I. Vol. XXIII. 01-12-2006); (Deb. 6. Vol. XXIII. 29.11.2006) 
Col. 147 Col. 214-16 

JII.rkllalld i National Games at Ranchi 
Civil Aviation Facilities at Deolhar: (Deb. 16. Vol. XXIV. \3-12-2006) 

Airpon Col. 548-49 
(Deb. 17. Vol. XXIV. 14·12-2006) : Ne~ to speed up the work o"Jying 
Col. 15)-54 ! railway lines between Koderma to 

ConslNttion ofKlrya Kamapura Thermal' Hazaribagh to Ranchi and Koderma to 
Power Project Girdih (MUR 377) 
(Deb. 3. Vol. XXIII. 24-11-2006), (Deb. 2. Vol. XXIII, 23-\1-2006) 
Col. 279·80 Col. 338 

COIIICnIC&ioft orbilwa)' PlMforms Possession of Iron Ore Mines by SAIL 
(Deb. 17. Vol. XXIV. 14-12·2006) (Deb. 4. Vol. XXHI. 27-11-2006) 
Col. J 74-75 Col. 12 

DIcoity in Trains ' Post Offtc:eS in Rural Ateas of Jhartdtand 
(Deb. 7, Vol. XXIII, 30-11-2006); (D~b. 6. Vol. XXiii, 29.1\-2006) 
Col. 253-51 i Col. 63-61 

Development of,..... Airport. i Railwa)' Une Project in JhIrtdIand 
(.Deb, 7, Vol. XXIII. 30-11-2806) I (Deb. 2. Vol. XXIII, 23-11-2006) 
Col. 265-66 .' i Col J 45-46 

Development of Rail ServIce. III I' . 
JhIddwIad 1 RqionaI Sera Faan 
(Deb. 2, Vol. XXIl1. 13.1I-1~) \! (Oob .. I., Vol. XXIV. 15-12-21)06) 
Col. 111 Col. lOS-II 
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Ilehabililationof Land Oustees 
([)d). I, Vol. XXIII. 22-11-2006) 
Col. 103-04 

Our of Court Settlement of Disputes 
lOeb. 11, Vol. XXIV, 15.12-2006) 
Cot 183 

Sitanallah Projtct ! perks of Supreme Court Judges 
(Deb. 19. Vol. XXIV, 18-12-2006) I (Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 230 i Col. 44042 

Technical Education ! Plea Bargaining 
(Deb. 20, Vol. XXIV. 19-12-2006) i (Deb. 18, Vol. xxrv, 15-12.2006) 
Col. 250-5 f : Col. 340 

Utilisation of Central Road Fund Jurisprudence 
(Deb. I. Vol. XXIII, 22-11-2006) TaskForceonJurisp~ 

Col. 70-82 (Deb. t, Vol. xxm, 22-11-2006) 
Jourulist CoL 333-31 
Welfare of lournalist ~ Jate 

(Deb. '<,4. Vol. XXIV. 11-12-2006) , External MdeC Assistant Scheme 
Col. 21.-16 (Deb. 20, Vol. XXIV, 19-12-2006) 

Jltdkiary Col. 249-50 
Appointment of Judges Jute Expons 

(Deb. 11. Vol. XXIV. 01-12-2(06) (Deb. S. \101. XXIII. 21-11-2006, 
Cot 242 Col. 351-54 

Arbitration MechaAism for Speedy Justice Jute PacbJinI 
(Deb. I. Vol. XXIII. 01-12-2006) (Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 10 Col. I9S-96 

Complaints against Judges Jute TechnolOl)' Million 
(Deb. 3, Vol. XXIII. 24-11-2006) (Deb. U. Vol. XXIV, 12-12 .. 2006) 
Col. 243-44 CoLI .. ) ..... 

Delay in appointment of Judaes 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Cot. 421 

lacll ... Judicial Semee 
(Deb. 1, VoJ. XXIII. 24.1]-10(6) 
Col. 4n 

Ju4idaI Rcfonns 
(Deb. 3, Vol. XXIII. 24.11-2006) 
Col.314 

National Judicial Commill1on 
(Deb. 3, Vol. XXIII, 24.11-2006) 
Col. 193 

Nacioftal Judicial Pay Commiuioa 
(Deb. 3, Vol. XXIII. 24-11.2006) 
Cot.407-G1 

PriQe of Raw J* 
(Deb. 15, Vol. XXIV, 12.12."2006) 
Col. 263-64 

RevIYII ofSK:k Jute Milia 
(Deb. IS. Vol. XXIV. 12·12-2006) 
Col .• -1 

.hi .. Corpontdoa or IIMIIa 
Jute CCN'pOI'Mion of India 

(Deb. 20, Vo,. xxrv, J9--12-2006) 
Col. 116-11 

J ...... 
0;.,. tit' IuveaHes 

(Deb. 20, Vol. XXIV, 1'-12.2(06) 
Col. 201 ... 
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K. ..... 
Allotment of COCO Outlets to 

Dependents of KarJiI Martyrs 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 11-89 

PetrolPumpsiLPG Agencies to 
Dependents of KargU MII1yrs 
(Deb. 17. Vol. XXIV, 14-12-2006) 
C{)1. 131-39 

K.ra.talul 
AllJanvtadi workers uaining centres in 

K.amataka 
(Deb. 5. Vol. XXIII. 28-12-2006) 
CoL 82-83 

Air Services to KamataIr.a 
(Deb. 12, Vol. XXIV. 07-12.2(06) 
Col. 321-22 

.llocatiocl of Funds for IkveJopment of 
Uni~itics 

(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 204 

AJIoc;atjon of Funds 10 Kamataka 

Baitplore Metro Rail 
(Deb. 3, Vol. XXIII. 24-tl.2006) 
Col. 278-79 

Bellary as a World Heritage City 
(Deb. 17, Vol. XXIV, 14.12-20(6) 
Col. 189 

8ellary Thermal Power Pro~ 
(Deb. 3, Vol. XXIlI, 24-11-2006) 
Col. 240 . 

Belur and Halebid Temples, Ximalaka 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 73-74 

Central Assistance to Kamataka 
(Deb. 18. Vol. XXIV. 1~-12-2006) 
Col. 298-99 . 

Cess collected on National Highways in 
Kamataka 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 449-50 

ComputeriS8lion of Treasuries in 
Kametaka 
(Deb. I, Vol. XXIII. 22-11-2006\ 
Col. 342 

(Deb. 3. Vol. XXIII. 24-11-2006\ Conferriag Slatus of National Highway 
CoI.36S-66 (Deb. t. Vol. XXIII. 22-11-2006) 

Col. 449-50 
Assistance for Rto-Diversity 

(Deb 4. Vol. XXIII. 27-11-20(6) ConservalionofMonumentsinKllI'NItaka 
(Deb. 12. Yo .. XXIV. 0'7-12-2006) 

Col, 21ft-n Col. 227-28 
Assistance (or conductm, Research and 

Training 
(Deb. 10. Vol, XXIII. 05-12-2006) 
Col. 166-61 

Constnlttion of Fish Landing Centre at 
Kodjben~ 
(Deb. 9. Vol. XXII\. 04-12-2006) 
Cot 131-32 

Assiltan<:e for Wetland conservllion Conslluction of Houses in KarMI8ka 
(Deb. 14, Vol. XXIV. 11-12-2006) (Deb. 13, \tol. XXIV, 01-12-2006) 
Col. 202-03 Col. ISS 

Assistance ftom.SDf 
(Deb. 4. Yol. XXIII. 27-11-2006) 
Col. 66-67 

AUlmenlation or Railway Force in 
Katnataka 
(Deb. £2. Vol. XXIV. 07·12-2006) 
Cot 131 . 

C<lnstrucHoa o( Tourist Hosttl in 
8aapJore 
(Deb. 1 Vot. XXIII. 23·ll-2(06) 
Cot. 296-97 

Conversion ofMopcre Lake 
(Deb. 9, Vot. XXIII. 04-12-20.06) 
Col.J 10-11 
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Delay in Release of Funds under PMGSY Exemption from Duty for Drinking Water 
(Oeb. 8, Vol. XXIII. 01-12-2006) Projects 
C'OI.II-IS (Deb. 3. Vol. XXIII, 24-t1-l006) 

~anhally Airpon Col. SO I 
(Deb. 12. Vol. XXIV. 01-12-2006) . FAD City 

'Col. 264-6S (Deb. 16. Vol. XXIV. 1)-12-2006) 
Developmenl of Bangatore Col. 199-200 

(Deb, 12. Vot XXIV. 07-12-2006) , Ferry Servicefor Physically CtIalJenaed 
Col. 291-301 ' Persons 

De\lelopment of Bangafure Metropolitan 
Region 

(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 135 

(Oeb. 6. Vol. XXIII. 29-11-2006) • Ferry Services in Karnataka 
Col. lOS (Deb. 16. Vol. XXIV. 13-12-20061 

Col. 538-40 ; 

Development of Civil Aviation Seclor in i 
J 8; K and Kamataka i Financial Assistance for Repairf 
(Deb. 2. Vol. XXIII. 23-11-2006): Renovation 
Col. 295-96 (Deb. 12, Vol. XXIV. 07·12·2006) 

Development of Coaslal Circuit in 
Kamacaka 
(Deb. II. Vol. XXiV, 06-12-2006) 
Col. 134-H 

Ondopmem of Freedom Circuit 

Col. 191·204 
Financial Assistance to Distinguished 

Persons 
(Deb. 2. Vol. XXiii. 23-11-2006) 
CoI,222-23 

(Deb. 1. Vol. XXIII. 30-11-2006) finarn:iaJ Asstuanc;e (0 Kamataka 
Col. 315-19 (Deb, 7. Vol. XXIII. 30-11.2006) 

De\'elopmmt ofHanpi Col. 270-72" 
(Deb 2. Vol. XXIII. 23-11-2006) : FooHher-Bridge itt KamaIaka 
Col. 91 (Deb. 7. Vol. XXUJ. J()"II.2006) 

Development ofPitikula Nisarpdhama. Col.6S-66 
(Deb, 12. Vol. XXIV. 01-12-2006) , forest DcvclopmentProjec:t in KM'nItIka 
Col. 281-19 (Deb. 4. Vol. XXIII. 21-1I-2006) 

Digitizalion of Vii. Maps Col. 223-24 
(Deb. 3, Vol. XXIII, 24-11-2006) Funds for C,*hittg to STs 
Col. 421-29 (Deb. 10, Vol. XXIH. 05-12-2006) 

Documentalion of Monuments in 
Kamataka . 
(Deb. 12. Vol. XXIV, 07-12-20(6) 
Col. tlO 

Employment in KamaIab Texcile Mills 
(Deb. ) 5, Vol. XXIV, 12-12-2006) 
Col. 331-39 

EnhancerDentofS1reqdtofHome Guard 
(Deb. 5, Vol. XXIII. 21-11-2006) 
Cot. )130"5 

Col. )37·31 
funds for Potu HOtlilna 

(Deb, 20, Vol. XXIV. 1 ... 12-2006) 
Col. 213·14 

Funds for Synthetic H~ Surface 
(Deb. 1 J. Vol. XXIV. 06-ll-1OM) 
Col. 67-61 

Gau&e C"I'IVers1on in ·KtmIIIka 
(Deb. 2. Vol. XXIII, 2).11.2806) 
Col. 19-90 
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Inclusion of Cities under JNNURM i Need to dear the pending projects of tile 
(Deb, '. Vol. XXIII, 01-12-2006) 1 State Government of Karnataka 
Col. lOS I relating to the Ministry of Human 

lndustrial lnfrutructure Uppaciation I Resources Development (MUR 377) 
Scheme I (Deb. 19. Vol. XXIV. 11-12-2006) 
(Deb, 15. Vol. XXIV, 12-12-2006)! Col. ~ 
Col241-S4 I Need to construct inter-state road from 

Inteanted Daily Development Project Pa)'lannur to Bangalore (MUR 377) 
(Deb. 4, Vol. XXIII,27-11-2006) (Delt, 19, Vol. XXIV, 18-12-2006) 
Col. 160 Col. S 1 ) 

r ,, ___ . Need to obtain the approval of Planning 
-oa_"" In EjpIh Schedule Commission for modernization of 

(Deb. 5, Vol, XXIII, 21-11 -2006) Railway workshops al Hubli, 
Col. 258-59 Karnataka and make budgetary 

Manaaemenl of Plalltl in Lalbalh. alloc8tlon for Ibe same during rbe year 
BocanicaJ Garden I 2006-01 (MUR 311) 
(Deb. 4, Vol. XXIII. 27-11-2006) I (Deb, 12, Vol. XXIV, 07-12-2006) 
Col. 279-80 I Col. 372-73 

Mango Crop Hie by Disease Need to provide Rs. 1000 Crore to 
(o.b. 19, Vol. XXIV. 11-12-2006): develop five satellite towns around 
Col. 3 I. Banplore in Kamataka (MUR 377) 

(Deb. 19. Yol. XXIV. \8- J 2-2006) 
Medic.al Kits in Anganwadi Centres Col. 514 

(Deb. 5. Vol. XXIII. 21-11-2006) 
Cot 292-93 

MefJin, Grant ofSSA 
(Deb, 10. Vol. XXIII, 05-12-2006) 
Cot 13Q 

MIS tor Arecaout 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 90-91 

MRO Facilities in Ihngalore 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 163 

NABARO Asststante for Consuuetion of 
PRes 
(Deb, 18. Vol. XXIV, 15-12-2006) 
Col. 307 

National Coastal Protection PropnuIIC 
(Deb. 4, Vol. XXIII. 27.11·2006) 
Col. 102 

N«d to release the funds for imp le-
mentati6n of the projects under SGSY 
in Dellary. Kamataka (MUR 377) 
(Deb. 19, Vol. )Q()V, 11-12-2006) 
Col. 508-09 

Need to rescind the order allowing SEZ 
to private sugar units in KamatAka 
(MUR371) 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 364~5 

Need to speed up the conversion work of 
two lane into four lane from Sira-
Hariyur to Haveri in Karnataka 
(MUR377) 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col. 445 

Opening of Ayush Wtng 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. 94 

Nlrionat Silk Museum Paplkoada u NetioaaI Parte 
(Deb. lS, Vol. XXIV. 12-&2-2006) (Deb .• , Vol. XXIII, 27-11-2006) 
cot I ()6.07 Col. 273-74 
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Pending ProposaIs.ofRural DeveJopment Sea Erosion in Kamataka 
(Deb. I, Vol. XXIII, 01-J2-2(06) (Deb. 19, Vol. XXIV. 11-12·2006) 
Col 10-23 Col. 239 

Price of Copra 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 116-17 

Proposals of Kamataka 
(Deb. 19. Vol. XXIV, 18-12-2006) 
Cot. Tl-76 

Provision of Rice for BPL Children 
(Deb. 10, Vol. XXJII, 05-12-2006) 
Col. 409 

PW"Chue of Ready Buik Houses 

SeI:liD. up • Railway ManufiIdurin& Unit 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 203..:0.. 

Setting up of Botanical Garden 
(Deb. 4, Vol. XXIII, 21-11·2006) 
Col. 239-40 

Shortale of LPG in H.veri distrit;l, 
Kamataka (MUR 371) 
(Deb. 6, Vol. XXIII, 29.11-2006) 
Col. 497-91 

(Deb. II, Vol. XXIV, IS-J2-2D06) Silk Blended Yams 
Col. 234-35 (Deb. IS. Vol. XXIV, 12-12-2006) 

Railway Projec;tS in Kamataka Col. 177-19 
(Deb. 2, Vol. XXIII. 23-J 1-2006) Sup Milia in SEZ 
Col. 70-7J (Deb. 20. Vol. XXIV, 19-12-2006) 

Re-5urveyofGovemmeat Lmds I Col. lSI 
(Deb. I, Vol. XXlll, 01-12-20(6) I Support PriuforSupn:Me 
Col. 97-99 . (Deb. 4, Vol. XXIlI, 27.11-2006) 

Reduction ofMCA aad £Dcioeerina Seals I CoL 199 
(Deb. 5, Vol. XXIII, 21-11-2006) I Textile units ill ~ 
Col. 93-94 1 (Deb. S, Vol. XXIII, 2'-11-2(06) 

Regional Science Centre at Dharwad ! Col26US 
(Deb. 2. Vol. XXIII, 23-11-2(06) ! TollTuOverBridaesofNHs 
Col. 225 I (Deb. 6, Vol. XXIII, 29-11-20(6) 

Regional Science Cencre at ManpIorc I Col. 2n· 79 
(Deb, 12, Vol. XXIV, 07·12-2006) i Tourism Industry in Karnaraka 
Col. 263-64 ! (Deb. 17, Vol. XXIV, 14-J2-20(6) 

Releaie of Funds to KMaataka I Col. 70-71 
(Deb. 7, Vol. XXlII, 30-11-20(6) ! Tourism ProjecU fromKamataka 
Col. 210-tt ,I (Deb. " Vol. XXIlI. 30-11-2006) 

Relcue o(fWlds under NTtHM ! Col. 31G-Il 
(Deb, 11. Vol. XXIV, 06-12-2006) 11 Tr~inift. 10 '.acbayati Raj 
Col. 139 R.epresaIIIdws 

ReviewofCRFNorms I '(Deb. 6, Vol. XXllI.29-J1-2006) 
(Deb. S, Vol. XXIII, 21-n-2006) Cot. 249-$0 
Col. 321-22 

Revision of SIaffiAg p ...... ill leDS 
(Deb. S, Vol. XXIII, 2'-1I-2~) ! 
Col. 3S4 

Uppdatioa of Emetpncy FeciliCia in 
GoYemr:.em HotpkaIa 
(Deb, I, Vol. xxm, 22-11-2006) 
Col. 331-39 
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W'ldenina ofNH-48 ~ \'idyIIIayII(1) 
(Deb. 16, Vol. XXIV, 13-12-2006) Fire Saff"*VMeasures in KVslNVs 
CoL 387-11 v.~ 

KaItIII1NI G • ..uu .... VWyUaya(.) 
Kuturba Gandhi Balib VtdyaIayas 

(Deb. 10, Vol. XXUI, 05-12-2006) 
Col. 33S 

Reduction of Grants uDder KGBV 
Sc:bcme 
(Deb. 10, Vol. XXIII,OS-12-2006) 
Col. 162 

Kawc ....... 

R~ ofK..aw Committee 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 304-OS 

KuaklluWl 
Agreement between India and 

Kuakhasran 
(Deb. 2, Vol. XXIII, 23-11-2(06) 
Col. 291-99 

KelbrCoa .... 
IT on Aptelaled Inc:ome 

(Deb. I, Vol. XXIll. 01-12-2006) 
Col. 232 

Keadriya ...... r 

Kendriya BhIndar in TIIIIliI Nadal 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 60 

Purchase Preference Policy 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 97.1), 

KeDdriya Vldyalaya Sa ....... 
Appotntmeac of Computer Teac:hers 

(Deb. IS. Vol. XXIV, 12-~-2(06) 
Col. 114·1S 

PbysicaJly fUndicapped Employees 
(Deb. IS, Vol. XXIV, 12.12.2(06) 
Col. 60-61 

(Deb. IS, Vol. XXIV, 12-12-2(06) 
Col. IS 

Need to c:onduct claSses in abe recently 
set up Kendriya Vidyalaya in 
Mahlqjpnj, Bihar (MUR 377) 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. S28 

Need to fill up abe post of Princ:1paIs in 
Kendriya Vidyalayas by promotion 
instead of filling the postthrougb 
deputations (MUR 37~ 
(Deb. 19, Vol. XXIV, 11-12-lO(6) 
Col. 511-12 

Need to open a Kendriya Vidyalaya at 
Bijnor, Uttar Pradesh (MUR 3n) 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 472 

Need to open a K.endriya Vidyalaya at 
Etawah, Uttar Pradesh (MUR 377) 
(Deb. IS, Vol. XXIV, 12-t2-2006) 
Col. 447 

Need 10 set up another Kendriya VtdyaIaya 
in PaIn&, Bihar(MUll3n) 
(Deb. 19. Vol. XXIV, 18-12-2006) 
CoLS12 

Need to ~ up Kendriya Vidyalayas in 
Vellore and Thiruvannamalai distric:ts 
ofTamii Nadal (MUR 3T1) 
(Deb. 5, Vol. XXlIl. 21-11-2006) 
CoLS26 

Setting up ofKVs 
(Deb. 5, Vol. XXlh, 2.-11-2(06) 
CoL 391-94 

Transfer of Land 
(Deb. 19, Vol. XXIV, 18-12-2006) 
CoI.2S9-60 
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Pending ProposaIsofRuraJ Development I Sea Erosion in KamatIka 
(Deb .• , Vol. XXIII, 01-12-2006) (Deb. 19, Vol. XXIV. 11-12-2006) 
Col. 10-23 Col. 239 

Price of Copra SeUiaa up a Raitway Mlnuflctllrina Unit 
(Deb. 14, Vol. XXIV, 11-12-2006) (Deb. 17, Vol. XXIV, 14-12·2006) 
Col. ] 16-17 CoL 203-04 

Proposals of Kamatab Setting up of Botanical Garden 
. (Deb. 19. Vol. XXIV, 18-12-2006) (Deb. 4, Vol. XXIII. 27.11.2006) 

Col. n-76 Col. 239-40 
Provision of Rice for BPLChiIdren Shortage of LPG in Haveri distr~'. 

(Deb. 10, Vol. XXlII, 05-12-2006) Kamataka (MUR 377) 
Col. 40CJ ! ,(Deb. 6, Vol. XXIII, 29-11-2006) 

Purchase of Ready Built Houses . Col. 497-98 
(Deb. II, Vol. XXIV, 15-12-2006) I Silk Blended Yams 
Col. 234-3S I (Deb. 15, Vol. XXIV, 12-12-2(06) 

Railway Projeds in K.amaIaka ! Col. 177-79 
(Deb.' 2, Vol. XXIfI, 23- 11-2006) 'I Sup.- Mills in SEl 
Col. 70-71 I (Deb. 20, Vol. XXIV, 19-12-2006) 

Re-Survey of Government Lands Col. 1 SI 
(Deb. " Vol. XXlll, 01-12-2006) Support Price for Suprcane 
Col. 97·99 (Deb. 4, Vol. XXlfI. 27-11-2006) 

Reduction efMCA and £n&ineerin& Seals I Col. 199 
(Deb. S, Vol. XXIII, 21-11-2006); Textile units in ~ 
Col. 93-94 ! (Deb. S, Vol. XXIII, 21-11-2006) 

Regioaal Science Centre at Oharwad I Col262-6S 
(Deb. 2, Vol. XXIII, 23-11-2006) I TollTax<MrBridaesofNHs 
CoUl5 I (Deb. 6, Vol. X XIJI , 29-11-2006) 

! 
Regional Science Cah 1& ~pIoR I Col. 271-79 

(Deb. 12, Vol. XXIV, 07·12·2006) II Tourilm Indusuy in Kantarak.a 
Col. 263-64 , (Deb. 17, Vol. XXIV, 14-12-2006) 

Release of Funds to K.amatab I Col. 70..71 
(Deb. 7, Vol. XXIII, ·30-11.2006) I Tourism Projects from IC.amatIIca 
Col. 210·11 I (Deb. 7. Vol. XXIII, 30-11-2006) 

Release of Funds under NRHM ! CoLJlo..ll 
(Deb. II, Vol. XXIV, 06-12-2006) i Tr~in''', to Pud,.yati Raj 
Col. 139 I ~vea 

Review ofCRF Norms !(Deb. 6, Vol. XXUl. 29-11.2006) 
(Deb. S, Vol. XXlII, 21-11-2006) I Cot. 24"'50 
C:OI. 321·22 I Upgradation ofEmerp .. cy Facilities in 

RevIllOO of Staftina p_ ill ICDS Governc..alt HospiIatI 
(Deb. S, Vol. XXIII, 2I-lI-2006) (Deb. I, Vol. XXlIl. 22.11-2006) 
Col. 354 I Col. 331-39 



Widening ofNH.41 KeIMIrtya VidyaI8yII(.s) 
(Deb. 16, Vol. XXIV, 13-12-2006) FireSafetyMeuuresinKV~Vs 
Col. 317-U 

Kat ..... G.acI~ ..... Vidyalaya(.) 

Kasturba Gandhi BaUb Vldyalayas 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 335 

Reduction of Grants under KGB V 
Scheme 
(Deb. 10, Vol. XXDI, OS-12-2006) 
Col. 162 

Kaw Co_tttee 
Recommendations of Kaw Committee 

(Deb. 2. Vol. XXlIJ, 23-11-2006) 
Col. 304-05 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Col .• 5 

Need to conduct claUes in the recently 
set up Kendriya Vidyalaya in 
Mafwl,jpnj, Bihar (MUR 377) 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 528 

Need to fill up the post of Principals in 
Kendriya Vadyalayas by promotion 
instead of filling the post through 
deputations (MUR 37~ 
(Deb. 19, Vol. XXIV, 11-12-2006) 
CoUIl-12 

K.u .. '..... Need to open a Kendriya Vtdyalaya at 
Agrcemenl between India and Bijnor, Uuar Pradesh (MUIt 377) 

KazakhastIn (Deb. la, Vol. XXIII, 05-12-2006) 
(Deb. 2, Vol. xxm, 23-11-2006) Col. 472 
Col. 291-99 Need to open a Kendriya Vadyalaya at 

KdUr CeaI8ittee I Etawab, Uttar Pradesh (MUIt 377) 
I (Deb. IS, Vol. XXIV, 12-t2-2006) IT on Agro-related IncoMe . 

(Deb. I. Vol. XXIII, 01-12-2006) I Col. 447 
Ctli. 232 I Need to sec up aoolher Kendriya VKIyaIaya 

Kcndriya BhandIIr in TIIIliI Naclu 
(Deb. 6. Vol. XXIII, 29-11-2006) 
Col. 60 

Purchase Preference Policy 
(Deb. 6, Vol. XXlII, 29-11-2006) 
Col. 97-91 

in Pallia, Bihar (MUR. 377) 
(Deb. 19, Vol. XXIV, 18-12-2006) 
ColS12 

Need to ~ up Kendriya Vidyalayas in 
Vellore and Thiruvannamalai districts 
oftimil Nadu (MUR. 3m 
(Deb. S, Vol. XXIII, 21-11-2006) 
CoL 526 

Keadriya Vidy.y. Sa.,..... I. 
. Setting up ofKVs 

AppointmentofComputerT~ . (Deb. S, Vol. XXlh. 28-11-2006) 
(Deb. IS, Vol. XXIV. 12-1.l-2006) Col 391-94 
Col. 114-1S . 

Physically Hlndic:apped Employees Transfer oflaDd 
(Deb. 15. Vol. XXIV. 12-12-2006) (Deb. 19, Vol. XXIV. 11-12-2006) 
Col. 60-61 I CQI.2S~ 
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JCaowIa 
ApX:uIIunl Export 

(Deb. 20, Vol. XXIV, 19--12-2006) 
Col. 179 

AJIitIence to Coconut Farmers 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 137-31 

Ayusb Projed in K.craIa 
(Deb. II, Vol. XXIV, 06-\2-2006) 
CoL 114 

Funds from Central Road Fund to Kerala 
(Deb. II, Vol. xxrv, 06-12-2006) 
Col. 147-S4 

Habitat Centre at Tbiruvananthapuram 
(Deb. 8, Vol. XXm,01-12-2006). 
Col 226 

High court Bench in Koral. 
(Deb. 8, Vol. XXIII. 01-12-2006) 
Col. 112-13 

ICMR Unit for Vector Borne Disease 
Cash Crops Sec:tor in K.erala (Deb. I, Vol. XXIII. 22-11-2006) 

(Deb. S, Vol. XXIII, 21-11 -2006) Col. 167 
Col. 120 , Implementation of RGGVY Proj"t in 

Central Assislance fur Compuaerisation of I Keraia 
LalllRecords I (Deb. 13, Vol. XXIV, 08-12-2006) 
(Deb. 18, Vol. xxrv. 15-12-2006) Col. 252 
Col. 347-48 . Intqrated ActIon Plan for Cashew 

C .... of Rivers Industry 
(otI". 9, Vol. XXIIf, 04-12-2006) (Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 137 Col. 131-32 

Clearance to TenninaJs Ii Inter-State Ti&er Reserve in Keraia 
(Deb. 1, Vol. XXIII, 22-11-2006) (Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 133 I Col. 1 n 

CoffeeZoncs ' I K h I' T' I 
(Deb. I~, Vol. XXIV, 12-12-2006) i O~::':"6ap::lIn. near 
Col. 263 I (Deb. 12, ~l. XXIV, 07-12-2006) 

Coif Board I Col. 99-100 
(Deb. 10, Vol. XXIIl. 05-12-2006) i 'K.olachal-Kollam Scretch ofT.S. Canal 
CoL21S-17 ! (Deb. 11, Vol. XXIV, 06-12-2006) 

Coutrucdoo of Cootainer Terminal at I CoI.20S..()6 

~~J. XXIII, 29-11-2006) ! Link Road under NHDP in Keraia 
Col 217 .. 8 . I (Deb. I, Vol. XXIIl, 22-11-2006) 

I Col. 459-60 
nevelopmeot of Railway Projects in I 

KeraIa : Medical Collese at Thiruvananthapuram 
(Deb. 12, Vol. XXIV, 07-12.2006) I (Deb. I. Vol. XXIII, 22-/1-2006) 
Col. 100 : ('.01.151-52 

Doubling of Railway Lines in Kerala J Metro Rail for Kochi 
(Deb. 2, Vol. XXIII. 23-11-2()06) 1 (lkb. 13, Vol. XXIV. 08-12·2006) 
Col. 136 i COU97-98 

i 
Four Laning ofNHa in KeraJa ", Mulla Periyar Projocl' 

(Deb. 16, Vol. XXIV, 13-J~~2006): (Dtb. 4, Vol.·XXIII,27.11-2006) 
Cot 129-30 C~1. 119-20 
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National Ex-Servicemen Welfare Problems AfI'ectin& CMh Crops 
CorporatioD (Deb. 4, Vol. XXIH, 27-11-2006) 
(Deb. 17, Vol. XXIV, 14-12-2006) Col. IN 
Col. 172-74 Problems beiDa·fIced by Bidi worten in 

National Waterways in KenIa the country particu .... 1y in Andhra 
(Deb. I, Vol. XXIII,22-11-2006) PrIdeIhandKerala_lh.epltakeaby· 
Col. 479 the OoWI'IIIIICDt in 1bis reprd (CA) 

Need to expedite !be fttICtionioc of M.S. (Deb. 11, Vol. XXIV, 15-12.2006) 
Swwninatban Committee with a view Col. 420-33 
to provide relief to the Firmin aft'ec:cec:I Project Proposal for Ec:o-Systcm 
due to debt trap in KeraIa(MU1l377) (Deb. 9, Vol. XXIII, ()4.1~2006) 
(Deb. 5, Vol. XXIII. 21-11-2006) Col. 221-29 
Col. 524-25 . Promotion ofTourism 

Need tG modemize and uPlrade (Deb. 17, Vol. XXIV, l4-t2-2006) 
Owmpnw and ~1Im Railway Col. It. 
Stations in Keraia (MUR 3 n) Protec:tion of L&e 
(Deb. IS, Vol. XXIV. 12-12-2006) (Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 446-47 Col. 203 

Need II) provide ..... fOr the...,..tation Railway Projects Pending due to Transfer 
of tile ViroIoaY 1IIIIiIuIe. AIIpuzha, oflAnd 
K.eraIa (MUI. 317) (Deb. 12, Vol. XXIV, 07-12-2006) 
(Deb. 2, Vol. XXIII, 23-11-2006) Col. n-7' 
Col. 333-34 

Need to recoRIIrUCt Moida. Moond and 
Korapuha bridles QJl National 
H......,.17 .. KeraIa (MUR. 371) 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 334 

Railway Zone in Kcrala 
(Deb. 12, Vol. XXIV, 07.U-18(6) 
Col. 270 

RencMaioft of A.V.M. c-l 
(Deb. 4, Vol. xxUt, 27-11-2006) 
Cot 146-47 

Need to reviw: Ihe tea and cotree __ ill 
KcnIa and to pel)' ,...tiDe .... 10 ~ tun KcnIa for s.q upofSEZa 
the wofters (M1Jk 377) (Dab. S, Vol. XXIII, 28-11-2006) 
(Deb. 9, Vol. XXIII, 04-12-2006) Cel103 
Col. 401 Road Cver Bridges at PlI'8voor 

Need to Itt up an fiT in Palakbd. Kerala.! (Deb. 17, Vol. XXIV, 14-12-2006) 
(MUR 377) Col. 71 
(Deb. 17, Vol. XXIV, 14-12-2006) i Setting up of TeacherEduc:ationCentres 
Col. 211-12 I . l" .. 

! In mversltles 
New Rail Line in Ketala i (Deb. 10, Vol. XXIII. 05-12-2006) 

lOeb. 7, Vol. XXIII, 30-11-2006): CoI.395-96 
Col. 242-43 I 

N D_'I Stat' _ Ncdum"Q~"""" ! Setting Upofa NKMt Procesamg Industry 
ew lUll way .011 .. -'-"'J'. I U" K Ia Kerala ntt m era 

(Deb. 12, Vol. XXIV, 07-12-2006) I (Deb. 12. Vol. XXIV. 81-12-2006) 
Col. 64-65 i Col. 191 
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SettiDa Up of an Aqua Technology Park 
in Kerala 
(Deb. 10, Vol. XXIII, OS-12-2006>' 
Col. 406 

SeuiD& up of Post Offices in Kenia 
. (Deb. 6, Vol. XXIll, 29-ll-2006) 

Col. 11').26 ' 

Implementattion of Recommendations by 
KVlC 
(Deb. S, Vol. XXIII, 28-11-2006) 
Col. 257 

KVIC Projects 
(Deb. 10, Vol. XXIII, OS-12-2006) 
Col. 32-33 

Marketing and Publicity KVIC 
SpccialPacltagefor~ (Deb. 20, Vol. XXIV. 19-12-2006) 

(Deb. 9, Vol. xxm, 04-12-2006) Col. 80 
Col. 172-73 Marketing ofKhadi Products 

Spices in Kerala. I (Deb. 10, Vol. XXIII, 05-12-2006) 
(Deb. S, Vol., XXIII, 28-11-2006), Col. 280-81 
Col. 382-83 

Wagon Builcling Factory in Keraia 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 143 

KenIeM 
Iatroduction of Smart Cards for LPG! 

Kerosene Consumers 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 223-24 

Miuion Khadi 
(Deb. 20, Vol. XXIV. 19-12·2006) 
Col. 188 

Modernisation of Khadi and Village 
industrY 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. ill 

Monitoring of KVIa Functioning 
(Deb. S. Vol. XXIII, 21-11·2006) 
CoI.206-0B 

KIIadi Promotion for Agro and Rural Industries 
MarketingofKhldiProduds I (Deb. IS, Vol. XXIV, 12-12-2006) 

(Deb. 10. Vol. XXIII, 05-12-2006) I Col. 144-54 
Col. 210-11 Revamping of KVIC 

(Deb. 10, Vol. XXIII, 05-12-2006) 
Klaadi a.d Villale I.d •• trie. Col. 171-79 
C...... Secting up of Modem Industries by KVIC 
AlIocabonunderVarious&hemes I (Dcb. S, Vol. XXIII. 21-12-2006) 
~b. 10, Vol. XXIII, 05-12-2006) Col79-12 
CoLI2S-31 II kIIadIucI VIIIp .......,..) 

Employment Geoention by KVJC DeIerionItioa ofKhadi Indumy 
(Deb. 20, Vol. XXIV. 19·12-2006) I (Deb. S, Vol. XXIII. 21-11-2006) 
Col. 94-95 Col. 335 

Employment Schemes of KVIC I Industrial Clusters 
(Deb. 10, Vol. XXIII, 05-12-20(6) (Deb. 20. Vol. XXJV, 19.12-2006) 
Col. 235·36 Col. 217.19 

Handmade Village Industry ProdUCSI KVIC AIIisIuce to SeIfHclp Groups 
(Deb. 20, Vol. XXIV, 19-12.2006) l (Dcb. S. Vol. XXIII. 21.lt-2006) 
Col. 101 I Col. 436-37 
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Monitoring Mechanism for Grants 
(Deb. S, Vol. XXUI, 21-11-2006) 
Col. 378-80 

khuaaCm he 
Recommendation ofKhaona and Rakesh 

Mohan Commiaee 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 2S2 

Kishorl SIa.kfi Yoj ••• 
Kishori Shakti Yojana 

(Deb. IS, Vol. XXIV, 12-12-2006) 
CoI.214-17 

"-
Impact ofNuclcar Test by North Korea 

(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 227-2' 

Manufacture of Long bilge Tankers 
(Deb. 11. Vol. XXIV, 06-12-2006) 
Col. 111-12 

Kriabak BbaratiCo-operative Uaitecl 
Setting up of Bio-fertilizer Plants in 

Gujaral 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 110 

Krialal ViIY •• Kead.ra(I) 

Kuwait 

Agreements with Kuwaitand Saudi Arabia 
for LPG Supply 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL III 

Labontory(') 
Agriculture Testing Laboratories 

(Deb. 19, Vol. XXIV, 18-12-2006) 
CoL 178-&4 

Draft Notification for Good Laboratory 
Manufacturing Practices 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 214-IS 

Mainteoanc:e of Cath Lab 
(Deb. 1\, Vol. XXIV, 06-12-2006) 
Col. 44-4S 

Neutrino Observatory. Lab 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 34-3S 

Setting up of Bio-Agent Laboratory 
(Deb. 4, Vol. )(xIII, 27-11-2006) 
CoL203-0S 

Laboar(l) 

Bonus to Workers 
(Deb. IS, Vol. XXIV, 12-12-2006.) 
Col. 193-94 

Contract Labour 
Krishi Viayan Kendras (Deb. 19, Vol. XXIV, 18-12-2006) 

(Deb. 14, Vol. XXIV, 11-12-2006) Col. }S3 
Col. 7-1 I Eradication ofOlild Labour 

Need to make the 'KrishiVigyan Keadra' (Deb. 4. Vol. XXIII, 27-11-2006) 
at Amreli, Gujarat funetionaJ (MUR Col. 171-72 
377) Flexible Labour Policy 
(Deb. 19, Vol. XXIV, 18-12-2006) I (Deb. 14, Vol. XXIV. 11-12-2006) 
Col. S07 Col. 117-18 

Settina up of Krishi Vyapar Kendras HomelesslLandless People 
(Deb. 9, Vol. XXIII, 04-12-2006) I (Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 23&-44 Col. 28W I 

Use of Quality Seeds Labour Productivity 
(Deb. 19, Vol. XXIV, 18.12-2006) (Deb. I~, Vol. XXIV, 11-12-2006) 
Col. 49-S0 Col. 20S..()6 
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LIbour ll*ed Itsues 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 129-30 

Law for Daily w.,ers . 
(Deb. 9, Vol. XX III , 04-12-2006) 
Col. 46--47 

Less Waps to Labourers under NIlEGA 

Work Force in Orpni.ed and 
Unorpniled Sector 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Cel.3Sl-SS 

Workers of Closed Industrial Uaits 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 177 

(Deb. I, Vol. XXIII, 01-12-2006) lAke(s) 
CoL 106-07 

Need to revive the tea .. coffee CSUIIe in 
KcnJa .. to pay pending wages to 
Ibc workers (MUR 377) 
(Deb. 9, Vol. X.XIII. 04-12-2006) 
CoL 401 

New Waacs for AgricaIIuraI Labourers 
(Deb. 9, Vol. XXIII,0 .. -12-2006) 
CoI.2S3-S6 

'-ion Scheme for Port Worbn 

Conversion of MOCekcre Lake 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Co 1.3 10-11 

DaI Lake 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 263-64 

Funds for Ocsiltin& of Lakes 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 47-41 

(Deu. II. Vol. XXIV, 06-12-2006) ProIection ofUke 
COl. 40 (Deb: 9, Vol. XXJI1. 04-12-2006) 

PremIIure R.etiaeawoflry lAbour Class 
(Deb. 4, Vol ~XIII, 27-11-2006) 
Col 139 

Problems beiDa CIted by unorpniscd 
I8boar in the Country (DUR 193) 
(Deb.f2. Vol. XXIV. 07-12-2006) 
Co!m:.t50 
(Deb. 16. ~. XXIv, 1l-12-2006) 
CGl. 731 .. 

1_1.-Services UmiIed 
(Deb. 9, Vol. XXIII, 04-12-2~) 
CAl. 165 .. 

Technical Educatioa to Children of 
LIIbouren 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 126-21 

1rainina by Coir IadUIIry 

Col. 203 

IAklllatlweep 

Coir Industry in Lakshadweep 
(Deb. 10, Vol. XXIII, OS-12-2006) 
Col. 313 

DeveJopment ofEastem side Jcaja 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 129-30 

a...t 
Acquisition of Land by DOA 

(Deb. 13, Vol. XXIV. 01-12-2006) 
Col 157 

Allotmeat o( Lan4 (o,·Commere-ill 
AcdvitiIa 
(Deb. II, Vol. XXIV •• '·12-2006) 
Col 1'69-70 

(Deb. 15, Vol. XXIV, 12-12-2006) AJlocmeGIofL.wUorComlJluaityHIUI 
CoL 2Os-t6 (Deb. II, Vol. XXIV. lS-12-2006) 

UDOIpliIed Labour iD Ship Breakm, Col. 335--36 
IDduIIries AJIoIment of LMd 10 InItiIutioM 
(Deb. 4, Vol. XXIII, 27-11-2006) (Deb. I, Vol. XXIl1, 01-12-2006) 
Col. 147-41 I Col 1"'1 
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Central Assistance for Computerisation of I Lalld Ports A • ...,rtty 
Land Records Land Ports Authority 
<g,~.b34~~8VOI. XXIV, 15-12-2006) (Deb. 20, Vol. XXIV, 19-12-2006) 

Freehold orland AIIoUed to Schools 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 141-43 

Illegal Occupation orland by Maftu 
(Deb. 2, Vol. XXIlI, 23-11-2006) 
Col. 99-100 

LMd Acquisition Proc:echn 
(Deb. II, Vol. XXIV, lS-12-20(6) 
Col. 309-10 

Land Alloaed to HospnaIs 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 526-27 

Col. 232-33 

LaJIcuIe(.) 
Books ill Iodian I......... , 

(Deb. 14, Vol, XXIV, 11-11-2006) 
Col 167-13 

Development ofS .. ritl • • 
(Deb. 20, Vol XXIV, 19-12-2006) 
Col. In. 79 

Hiadi Computer Soflwwe 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 74 

National Land Recorda DevelopillCllt I,.".... in EipIb SclMduIe 
M__ (~. 5, Vol. XXID, 2.-H-l ... } 
(Deb, 13, Vol. XXIV, 01-12-2006) CoI.2SI-S9 
Col. 156-" 

Need to ensure that the pro~", of 
.,"cultural llIDd acquisitioD is DOt 
coaIiRued by the UtIIr PnIdeIh sa... 
....... DewdopB_CotpoiItioa .. 
U...,. U ... Pr8deIta (MUR 377) 
(Deb. II, Vol, XXIV. 06-12-2006) 
Col. 319-20 

Need to aM compensllion to the fanners 
of k,S. Pun., H ...... IDd Jammu 
DiItric:ts whose lind wu .,.net by 
the Defence IUIhorilies (Mm 377) 
(Deb. II. Vol. XXIV, 06-12-2006) 
Col. 310 

Need to rehIbiIitltelhe,..,.. dilpllced 
due to ICquiIitinD ofllnd by NlMIidi 
Coal Field Limited for mininl 
operllioAt in on.. (MUll 371) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 496-97 

Need to restoR I8nd owncnhip fichb 10 
the VilllpnofJ ....... 0iII'ict wbich 
was acquired by the fi:nst 0IpIrUDeIIl 
ofGujllllt (MUll 371) 
(Deb. 6. Vol. XXIII, 29·11-2006) 
Col. 494-95 

Moden lad .. I ..... s....10 HiIIdi 
(Deb. 5, Vol. xxm. ll-ll-H06) 
CoL 119-20 

Need 10 IICCOrd tile ....... of c ..... 
.... ... 10 1(1 .. (MUJl377) 
(Deb. 2. Vol. ~. 23-11-2006) 
Col. 331-39 

Need 10 iKtude <Kurukb' ....... .. 
E ..... Schedule 10 Ibc eu.iI ... . 
(MUll 377) 
(Deb. 20, Vol. XXIV, 1f.1l-2GN) 
CoL 439-40 

Need to incWe 1JIaDjpuri' sp .. .. 
E ............ IIO ... C-.... · .. 
(~) 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 473-503 

NoN_ indudc 8hojpuri ........ iD .. E""" SdIecIuIe to tile C,......,. 
~3n) _ 
(Deb. 2. Vol. XXIII. 23-11-:1006) 
CoL 331-32 
(Deb. 17, Vol. XXIV, 14-12-lOO6) 
Col. 212 



160 LOK SABRA 

Need to iDctude Bboti language in the 
Ei&hth Schedule to the Constitution 
(MUR371) 
(Deb. 16. Vol. XXIV, 13-12-2006) 
CoL 617-11 > 

Need to include HimachaIi language in the 
Ei&htb Schedule to·the Constitution 
(MUR377) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 496 

Need to include RajastMni language in 
the Eipth schedule to the constitution 
(MUIt 377) 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. SIO 

Need to make provision for use of Hindi 
and regional ~in the Supreme 
Coc aod High Courts u per the 
provision of Article 348 of tbe 
COnstitution (MUR 377) 
(Deb. 12, Vol. XXIV, 0'7-12-2006) 
CoI.36U9 

Need to set up a Commlace for promo&ing 
a common National language 
aoceptabIe to all (MtJR 377) 

Use of Hindi in CEA 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 321-30 

LawC~ 

Recommendations·ofLaw Commission on 
Reporting by Media 

. (Deb. 18, Vol. XXIV, I S-12-2006) 
Col. 354 

Reconstitution of Law Conunlssion 
(Deb. 8, Vol. xxm, 01-12-2006) 
Col. 6S 

Law(s) 

Agency for Implemenbllion of Consumer 
Law 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 65-70 

Amending Laws for Managing Health 
System 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 123·24 

Amendment in Criminal Laws 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 4-1 

(Deb. 16, Vol. XXIV. 13-12-2(06), NecdlOrelaxforestconservationlawlin 
CoL 601 VIdarbha rqion ofMaharuhlra for the 

.Stlllalofaa.ic:al .......... to K.....ta over all developmem of the region 
aad Telup (MUR 377) 
(Deb. 12. Vol. XXIV, 07.12-2006) (Deb. U, Vol. XXIV, 12-12-2(06) 
Cot 129 Col. 443 ..... 

Survey on I..anguaae and Dialect ........ 
(Deb. 10, Vol. XXIII, 05-12-2(06) Export ofTmile IOd lAtber from India 
CoL 33 .. 39 . to VIObIam 

TeacbiD&ofHiadiAbroad (Deb. 20, Vol. XXIV, 19-12-2006) 
(Deb. 11, Vol. XXIV, 06-12-2(06) Col. 113 
CoU4-IS Leather lodullty 

Triball..quaps ,I (Deb. 20. Vol. XXIV, 19-12-2006) 
(Deb. 28, Vol. XXIV. 19.12.2(06) ColI63-65 
Col. 21l-1 I 

Tannery Tec:hnolol)' U ....... ion Fund 
Urdu J..anauaae in Eicbth Schodule for Lather IndutIry 

(Deb. 20, Vol. XXIV, 19-12-2006) (Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 226 Col .. 170-71 
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Leclslation 
Amendment of Laws for Textile Sector 

(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 4-12 

Bills from States 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 273-80 

Comprehensive Legislation for Call 
CcnhalBPOs . 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 153-54 

Law Against Female Foeticide 
(Deb. 6, Vol. XXIII. 29.11-2006) 
Col. tJO-1I . 

Need to introduce etntral Agricultural 
Debt Relief Legislation for providing 
debt relief to fanners (MUR 377) 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 503 

Public Health Law 
(Deb. 6, Vol. XXIII. 29-11-2006) 

L1C Agents 
(Deb. 18, Vol .. XXIV. 15-12-2006) 
Col. 375-76 

Solvency Margin 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 306 

Sovereign Guarantee on L1C Policies 
(Deb. 18, Vol. XXIV; 15-12-2006) 
Col. 347 

Uaht Houlft 
Development of Light Houses 

(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 123 

Light Houses in Tamil Nadu 
(Deb. II. Vol. XXIV, 06-12-2006) 
Col. 41-42 

Limited Uability Partnenhip 
Policy on Limited Liability Partnership 

(Deb. 3. Vol. XXIII, 24-J 1-2006) 
Col. 286-87 

Col. 307 I 
Strengthening of Druc Law Enforcement I Uquefied Natural Gas 

Agencies I Impon of LNG 
(Deb. 13, Vol. XXIV. 0&.12-2006)! (Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 305-06 I Col. 163-64 

lAI .... hlrt i Import of LNG by NTPC 
i (Deb. 13. Vol. XXIV. 08-12-2006) 

Setting ofl..cgisillive Council in States I Col. 255-56 
(Deb. 3, Vol. XXIII. 24-11-2006) i . 
Col. 560-61 1 lnvestment an Gas Sector I (Deb. 12. Vol. XXIV. 07-12-2006) 

ure lasuraace Corporatioa or IlIdia i Col. 293-94 
Disposal of Cues in LlC I LNG from Myanmar 

(Deb. 3, Vol. XXIII. 24-11-2006) II (Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 242-43 Col. 304 

Government Guarantee on LlC Policies ! Need to appoint a Statutory Regulator for 
(Deb. " Vol. XXIII, 01-12-2006) i pricing of domestically produced 
Col. 9().91 ! natural gas (MUR 377) 

GrowdIofLiC ! (Deb. 9. Vol. XXIII, 04-12-2006) 
(Deb. 13. Vol. XXIV, 08-12-2006) i Col. 394 
Col. 29().91 Oversight Comminee for Petroleum and 

Holding in L1C 
(Oeb. 3, Vol. XXIII, 24-11-2006) 
Col. 316-17 

Fertilizer Sectors 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 93-94 
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Sbor1age of LNG 
(Deb. 12, V'll. XXIV, 07-12-2006) 
Col. SS-S6 

UqMfied PetreIeu. Ga. 

Petrol Pumps/LPG Agencies to 
Dependents ofKargil Martyrs 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 131-39 

Prices of LPG in International Marlcet 
Agreements with Kuwait and Saudi (Deb. 2. Vol. XXIII. 23-11-2006) 

Arabia for LPG Supply Col. 128-29 
(Deb. 17, VoL XXIV, 14-12-2006) Production of LPG 
Col. 111 (Deb. 12, Vol. XXIV. ()7-12-2006) 

Availability of Domestic LPG Col. 69 
(Dea.. 2, Vol. XXIII. 23-11-2006) 
Col. 141-42 

Blick ...... of LPG 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. SO-S2 

Reallocation of Consumers -.nona LPG 
Dealers 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 99-100 

Shonage of Cookinc Gas 
Demand and Production of LPG I' (Deb. 2. Vol. XXIII. 23-11-2006) 

(Deb. 12. Vol. XXIV. 07-12-Z006) Col.201'()2 
Col. 41-44 I Shortage of LPG 

Flkc LPG Cylinders i (Deb. 2. Vol. XXIII. 23-11-2006) 
(Deb. 2, Vol. XXJn, 23-11-2006) I Col. 106-07 
Col. ~ I Shortage of LPG in Haveri district. 

Gas eo..:aions Kamataka (NUR 377) 
(DeIJ. 12, Vol XXIV. 07-12-2006) (Deb. 6, Vol. XXIII, 29-11-2006) 
CoI.2I9-9O Col. 497-9. 

Impon ofCookina Gas Under WciJht LPG Cylinders 
(Deb. 2, Vol. XXIII, 23-11-2006) (Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 14S Col. 313-14 
In=~ Card. for LPO/ I ~b~~o Vol. XXIV. 14-12-2006) 

(Deb. 2. Vol. XXIlI. 23· 11-2006) I Uqlldled Pet ..... G .. AIftC)'{.) 
Col. 223-24 I Need to open an L.P.G .•• ency in 

l..eIbp IDd Buntin& of LPG Cylinders Cbikhbii, district Navsari, Gujarat 
(Deb. 2, Vol. XXIll, 23-11·2006) (MUR 377) 
Col. 11-11 (Deb. 17, Vol. XXIV, 14-12-20(6) 

LPG eoa..emc.. Col. 271 
(Deb. 12, Vol. XXIV. 07-12-2006) OpeninsofPetroIPaeptlPLO ..... ". 
Col. 211-10 (Deb. 17, Vol. XXIV, 14-12-2006) 

MartetincofLPO byONGC IDdGAlL ColI~SI 
(Deb. 12, Vol. XXIV, 07-12-2006) u.-
Col. 123·24 

New LPG Marttetina Policy 
(Deb. 2, Vol. XXIII, 23·1 \.2006) , 
Col. 234 I 

Manufa:t.urina of Alcohol rtom <Mne 
GIIma 
(Deb. 17. Vol. XXIV. 14.12-2006) 
Col. S4.$~ 
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Uteraey 
Need to formulale a scheme for providina 

literacy among SCI and STs (MUR 
377) 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 313-14 

Uvestock 
Livestock Census 

(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 29-31 

Credit Rating System 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. S52-53 

Delay in Granting Loans under PMRY 
(Deb. 13, Vol. XXIV, 0'-12-2006) 
Col. 311-26 

Deposits and Advances 
(Deb. II. Vol. XXIV, 15-12-2006) 
Col. 295-97 

Disbursement of Loans by Public and 
Private Banks 

Transportation of Livestock (Deb. S. Vol. XXIII, 01-12-2006) 
(Deb. 2, Vol. XXIII, 23·11-2006) Col. I SI-60 
Col. 206-01 I Education Loan 

Loau .ad Adv.... I (Deb. 3, Vol. XXIII, 24·11-2006) 
ADB Lo.n to NTPC Col. 2 .... 19 

(Deb. S, Vol. XXIII, 01-12-2006) (Deb. II, Vol. XXIV, 1S·12-2006) 
Col. 190-9) I Col. 319 

Advaacc to CorporIlc Borrowers I Guidelines for Lo.n to Priority Sector 
(Dcb. II, Vol. XXIV, 1S-12-2006) (Deb. I, Vol. XXIII. 01·12-2006) 
Col. 214-15 Col. 116-17 

Ap-icultural Debt Relief Commission Housin, UJan 
(Deb. 9, Vol. XXIII, 04.12-2006) II ~~.bS2~~OI. XXlll, 24-11-2006) 
Col. 121-22 

Indebtedaess amon& Fanners 
AssIsaInce &om DFID ! (Deb. 9, Vol. XXIII, 04-12-2006) 

(Deb. II, Vol. XXIV, IS-12-2006) I Col. 250-S3 
Col. 220-21 Indebtedness in Rural Urban Areas 

Cci1inaon Loan I (Deb. 6. Vol. xxm. 29-11·2006) 
(Dcb. 11, Vol. XXIV. 01-12-2006) I Col. 114.16 
Col. 303-04 

Commercial Borrowinp by NHAI 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col.3S5-S6 

Cndlt FeciHties to Minorities 
(Dcb. 3, Vol. XXIII, 24·11-2006) 
Col. SOI-Gl 

Credit Flow to Rural Areas 
(Deb.), Vol. XXIII, 24-11-2006) 
Col. 419-20 

Credit Policy ofNABARD 
(Deb. I, Vol. XXfII, 01-12-2006) 
Col. 91-92 

IndcIMncss of Farmers 
(Deb. 9, Vol. XXIII, 0-4-12-2006) 
Col. 26-32 

InIerCSt on Home Loan 
(Deb. II, Vol. XXIV, 1S-12-2006) 
Col. 177-79 

IntereSI Subsidy on Loan for Rural 
ElcdriflClbon 
(Dcb. II, Vol. XXIV, 15-12-2006) 
Col. )03-04 

loin byJBIC 
(Deb. It Vol. XXIII, 01·12-2006) 
Col. (70-71 
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Loan for Agro and Rural Industries 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 34-37 

Loan to Unemployed Youths 
(Deb. B, Vol. XXIII, 01-12-2006) 
Col. 189 

Loan for Handloom Weavers Loan under PMRY 
(Deb. II, Vol. XXIV, 15-12-2006) I (Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 375 I Col. 281-86 

Loan for Illegal and Unauthorised Loan under Swarojgar Yojana 
Structures (Deb. 3, Vol. XXIII, 24-11-2006) 
(Deb. 13, Vol. XXIV, 08-12-2006)! Col. 481-82 
Col. 104-05 I by H 'F' C . : Loans ouslOg mance ompanleS 

LoanfromPfC : (Deb. 18. Vol. XXIV, 15-12-2006) 
(Deb, 18, Vol. XXIV, 15-12-2006)! Col. 136-52 
Col. 229 I&:· fC .... 1\o,a· Loans .or Restructunng 0 ...--... .... ratlve 

Loan to Agricuhure Sector ! Sanks 
(Deb. 9. Vol. XXIII, 04-12-2006) (Deb. 8, Vol. XXIII, 01-12-2006) 
Col..245-46 ! Col. 37-38 

Loan to SPL Families I Loans from Bilateral and Multilateral 
(Deb. 8, Vol. XXIII, 01-12-2006) i FundingAgencies 
Col. 36-37 I (Deb. 18, Vol. XXIV. 15-12.2006) 

Loan to Ethiopia ! Col. 180-81 
(Deb. IB, Vol. XXIV, 15-12-2006) i Loans from Rashtriya Mabila Kosh 
Col. 299-301 I (Deb. 5. Vol. XXIII. 28-11-2006) 

Loan to Fake Companies i Col. 195-97 
(Deb. II, Vol. XXIV, 15-12-2006) I Lo A' It landSSI"-----. , ens to gncu ura ~",n 

Col. 131 . I (Deb. I, Vol. XXIII. 01-12-2(06) 
Loan to Fanners at Concessional Rates 1 Col. 211-19 

(Deb. 3, Vol. XXIII, 24-11-2006) ! N' I C . I R . 
Col. 292-94 r Loans to allona aplla eglOfl 

I (Deb. 13, Vol. XXIV, 08-12-2006) 
Loan to Farmers by Banks I Col. 30'-10 

(Deb. 3, Vol. XXIII. 24-1I-2006) : 
Col. 450-53 I Loans to Other Countries 

Lo F by RRS . (Deb. 8. Vol. XXIII. 01-12.2(06) 
an to anners li ; C I 14 1" 
(Deb. 8, Vol. XXIII. 01-12-2006) 1 0.' ,.1 

Col. 26-28 " Need to instruct the banb10caI authorities 
not to deduct the outstanding loan Loan to Micro Financing Institutions " 

(Deb. lB, Vol. XXIV, 15-12-2006)! while disbursing new crop loan to the 
Col. 210-11 farmers in Vidharbha region of 

MaIw'ashtra (MUR 3TI) 
Loan to Minorities byNMDFC I (Deb. 6, Vol. XXIII. 29-11-1006) 

(Deb. 12, Vol. XXIV, 07-12-2006) I ,Col. 491 
Col. 144 I 

Loan to Sen· C·· Norms. for Corporate Debt, Market /Of ItlZCRI ! 
(Deb. 3. Vol. XXIIt. 24-11-2006) f (Deb. 'I, Vol. XXIV, 15-12-20(6) 
Col.40t-02 ! Col. 70-71 
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Outstand~g Amounts against States 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Col. 477-78 

Modernisation of Madarsas 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Co1.378-79 

Percentage of Household in Debt Madhya Pradesh 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 431-32 

Pre-payment of Small Savings Loans 
(Deb. 3. Vol. xxm. 24-11-2006) 
Col. 238 

Provision of Loan Assistance 
(Deb. 18, Vol. XXIV. 15-12-2006) 
Col. 270-71 

Provision of Loans/Grants to States 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 299-312 

Recovery of Loans under PMRY 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 161-62 

Report on Cooperative Credit Struc:ture 
(D:b. 3, Vol. XXIII, 24-11-2006) 
Col. 281-82 

Requests from States to Defer Recovery 
(Deb. 8, Vol. XXIII, 01-12-2006) 
C~1. 171-73 

World Bank Loan to Andhra Pradesh 
(Deb. 8, Voi. XXIII, 01-12-2006) 
Col. 151 

M.S. s. •• iaattt •• C .. mWee 
Need to expedite the functioning of M.S. 

Swaminathan Committee with a view 
to provide relief to the Farmers affected 
due to deb1 trap in Kerala (MUR 377) 
(Deb. S, Vol. XXIII. 28-11-2006) 
C~I. 524-25 

Allocation of Power from Auraiya Power 
Plant 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 184-86 

Allocation of Power to MP 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 151-52 

A YUSH Specialised Clinics in M.P. 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 43-44 

Bhopal Pannam Power Project 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 112-13 

Bio-Science Institute 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 259 

Coal Reserves in M.P. 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 200-02 

Construction of Ashrams Building 
(Deb. 20, Vol. xxrv, 19-12-2006) 
Col. 294-96 

Construction of Bridge on NH 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 328-29 

Construction of National Highways in 
Madhya Pradesh 
(Deb. 6, Vol. XXIlI, 29-11-2006) 
Col. 342-43 

Continuous Education Scheme 
(Deb. 5, Vol. XXIII, 28-11-2006) 

MafIa .... (.) I Col. 285 

Constitution of Madrasas Board I Crop Estimation Survey 
(Deb. 20, Vol. XXIV, 19-12-20(6) J (Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 225-26 . Col. 168 

Foreign Funds to Madrasas I Death of Children due to Hunger 
(Deb. 13, Vol. XXIV, 08-12-2006) (Deb. 20, Yol. XXIV, 19-12-2006) 
Col. 113 I Col. 299-300 
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Development of Khajuraho, Sanchi and 
Orchha 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 117 

Domestic and International Flights from 
Jlbalpur 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 60-61 

Financial Assistance for Construction of 
Buildinp 
(Deb. 16. Vol. XXIV, 13-12-2006) I 
Col. 254-55 

Gallic Conversion in Madhya Pradesh 

Need to IIeCOrd ~aI to the JIIOPOIeI 
of the Gowmment ofM8dhya PnIdeIh 
for seam, up pilot project under Non-
Conventional EAefJ)' Sourtes (MUll 
3n) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 21. 

Need to approve the proposal of dte 
Government of Madhya Pradeah 
providiD& for ownenhip riJhIs to cite 
people livin, in foresc area (MUR 3m 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 610 

(Deb. 12, Vol. XXIV, 07-12-2006) : NeedtodeclareKand .... AmbajiviaKhed 
Col. 62 i Brahma and Shyamla-Madhya Pradesh 

GaYle 'Conversion of Railway Line a' I and Ahmedabad-Abu Road route as I 
Valli Railway Scation I National Hipway (MUR 377) 
(Deb. 2, Vol. XXIII. 23-11-2006) (Deb. 20, Vol. XXIV, 19--12-2006) 
Col. ISS-S6 . I Col. 437-31 

Grants to Madhya Pradesh under I Need to deploy bomb disposal squads at 
Operation Black Board Project i Bina Junction and other railway 
(Deb. S. Vol. XXIII, 21-11-2006) I stalionsinthecountry(MURln) 
Col. 131 ! (Deb. 20, Vol. XXIV, 19-12-2006) 

IDSMT Scheme j Col. 431 
(Deb. 13, Vol. XXIV, OI-12-2oo6) : Need to provide adequasc fenililers 10 
Col. 271-72 I fanners of Madhya "....... (MUR 

Improvement of Speciality Corn 377) 
(Deb. 4, Vol. XXIII, 27-11-2006) I (Deb. 9, Vol. XXIII, 04-12-20(0) 
Col. 2n I Col. 400 

Information and Communication I Need to provide adequate power to 
Technolozy I Madhya Pradesh (MUR 177). 
(Deb. II, Vol. XXIV. IS-12-2006) I (Deb. 7, Vol. XXIII. 30-11-2006) 
Col.2S9-60 , Col. 363 

Kbajuraho Airport ! Need to provide night I~i", facilmcs 
(Deb. 2. Vol. XXIII. 23-11-2006}! for aircrafts I' labalpur. MHbya 
Col 306 Pradesh (MUR 377) 

Mobile Phone Towers in M.P, (Deb. I I t Vol. XXIV. 06-12-2006) 
(Deb. II. Vol. XXIV. 06-12·2006) Col. )14-1S 
Col. 116-17 

Need for proper maintenance ofN&tional 
Highway No.3 between Gwalior and 
Dewas in Madhya Pradesh (MUR 377) 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 365 

Need to provide railway link between 
N«mach and Badi Sudri for the 
convenience of people from Mldby. 
Pradesh and Rajaschan (MlJR 377) 
(Deb. 17, Vol. XXIV. 1"-12-2006) 
Col. 2ao 
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Need to restore the ripts of farmers to 
cultivate their land presently under 
possession of Army in Sagar, Madhya 
Pradesh (MUR 377) 
(Deb. II. Vol. XXIV. 06-12-2006) 
Col. 316 

Penc:h Project 
(Deb. 14. Vol. XXIV. 11-12-2006) 
Col. 193 

Pending Proposal under SGSY 
(Deb. II, Vol. XXIV, tS-12-2006) 
Col. 327-21 

VRS by Off'lCiaWStalf of MeL 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 55-56 

M.baupr TeIephoae Nip_ Limited 
Cable T.V. Facility to MTNLlBSNL 

Subscribers 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 111-82 

Delhi-Mumbai video Conference 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 110 

Power Plant at SinJrauli Dividend paid by MTNL 
(Deb. 3. Vol. XXIII, 24-11-2006) (Deb. II. Vol. XXIV, 06-12-2006) 
Col. 339 Col. 193-94 

Projects undertaken by NHAI 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 476-77 

Losses ofMTNL 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 152-53 

Rehabilitation orland Oustees , Mobile Services of BSNUMTNL 
(Deb. I, Vol. XXIII, 22-11-2006): (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 1034t Col. 49-55 

Ring Railways ~ Indbre MTNL Broadband Service 
(Deb. 17, ~ol. XXIV. 14-12-2006) (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 161-62 Col. 42-44 

Sanction of Forest Land , 
(Deb. 14, Vol. XXIV. 11-12-2006) : OffcrsbyMTNL 
Col. 235.36 (Deb. 16. Vol. XXIV. 13-12-2006) 

Upgradation of Railway Stations under 
Ratlam and KOla Divisions 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 241-48 

Utiltsation ofCaltral Road Fund . 

Col. 490-96 
Outstandin, Amount against MTNl. 

Subscribers 
(Deb. 6. Vol. XXIII. 29-11-2006) 
Col. 144-46 

(Deb. I. Vol. XXIII. 22-11-2006) : Private Propeny Hired by MTNL 
Col. 70-82 ! (Deb. 16. Vol. XXIV. \3-12-2006) 

. Col. 401-42 
Waiver of Rent for Using Hanger . 

(Deb. 2. Vol. XXIII, 23-11-2006) ; Revised One India Plan by MTNL 
Col. 180-11 (Deb. 6, Vol. XXIII. 29-11-2006) 

Col. 58-59 
Mahan.cIt Coalfidds LiIIIUed 

Sening up of Consumer Service Centres 
Needrorehabilitatethepcrsonsdisplaced. (Deb. 6. Vol. XXIII, 29-11-2006) 

due lO acquisition ofland by Mahanadi Col. 105-06 
Coal Field Limited for mining 
operations in Orim (MUR 371) Tele-service between Delhi and Mumbai 
(Oct-. 6. Vol. XXIII. 29-11-2006) i (Deb. II. Vol. XXIV, 06-12-2006) 
Col 496-97 ' Col. 195 
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Maharashtra 
Advice of US Representatives on Bomb 

Blast 
(Deb. 5. Vol. XXIII. 28-11-2006) 
Col. 107-08 

Airport at Navi Mumbai 
(Deb. 2, Vol. XXIII, 23-11·2006) 

Dabhol Power Project 
(Deb. 3, Vol. XXIll, 24-11-2006) 

• Col. 3S5-56 
Development of Tourism in Forest and 

Coastal Areas 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col. 294·95 

Col. 136-37 Dialing System 
AirponatOsmanabad (Deb. I, Vol. XXIII, 22-11-2006) 

(Deb. 17. Vol. XXIV. 14-12-2006)! Col. 173-74 
Col. ) 62 I Diversion of Salt Pan Lands 

Ajani Railway Station !' (Deb. 19. Vol. XXIV. 11-12-2006) 
(Deb. 12. Vol. XXIV. 07-12-2006) Col. 91 
Col. 63-64 1 Environment Clearance to Projects from 

Allocation of Funds under MPLAD 
Scheme 
(Deb. I, Vol. XXIII. 22·11-2006) 
Col. 231·37 

Bhopal Paunam Power Projed I 
(Deb. II, Vol. XXIV, 15-12-20(6) j 

Maharashlra 
(Deb. 19, Vol. XXIV, 18·12·2006) 
Col. 9S·91 

Environmental CIearInce for GolfCounc 
(Deb. 14. Vol. XXIV, J 1-12-2006) 
Col. 154·SS 

Col. 112-13 I Environmental Clearance for 
Centre for Asian Cultural and Intellectual I MahabaIoshwar for Hill SIatioo 

Activities j (Deb. 4, Vol. XXIII. 27·11-2006) 
(Deb. II. Vol. XXIV. 06-12-2006) I Col. 160 
Col. 172-73 I E~ of Power Projec:rs 

Compensation to Mumbai Tram Bomb I (Deb. 13, Vol. XXIV. 01-12-20(6) 
Blasts Victims ! Col. 101-02 
(Deb. 7, Vol. XXIII, 30-11-2006) : Fundt for Midli River 
Col. IS8-60 I (Deb. 19. Vol. XXIV. 1.-12·2006) 

Construction of National Hishways I Col. 259-60 
(Deb. I, Vol. XXIIJ. 22-11-2006) I GauleConwnioninMlhlmbtra 
Col. 205-)6 I (Deb. 12. Vol. XXIV. 01-12-20(6) 

Construction of Platform at Kurdwadi I Col. 271 
Station I Handinc 0\'Cr ofSpons Complex 
(Deb. 2, Vol. XXIII. 23·11-2006). (Deb. 16, Vol. XXJV, 13-12-20(6) 
Col. 119 I Cot 443-44 

Consumption and Production of Cement ! Irription Projo;cs of ~ 
in Maharuhtra . (Deb. 9, Vol. XXIII. 04-12-2006) 
(Deb. 10, Vol. XXIII, 05-12-2006) I Col. 234-36 
Col. 170-74 . 

1 
Jan Stkshan Sa"II"" in Tribal and 

Coverap ofFM in Maharasbtra Minority AraI 
(Deb. 4. Vol. XXIlI. 27·11-2006)! (Deb. 10, Vot. xXm.OS.12.2006) 
Col. 63-64 I Col. 116 
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INNURM I Need to construct a fly-over on the 
(Deb. 8, Vol. XXIII, 01-12·2006) I crossingofLonandStateHighwayon 
Col 199 Pune·Satara section in Mabarashtra 

Low Frequcncy Transmitter at Solapur I (MUR 377) 
(Deb. 19, Vol. XXIV, '1.12.2006) (Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 25S Col. 366-67 

Mahatma Gandhi Anwrashtriya Hindi Need to develop Chaturbet-Shindi Road 
Vishwavidyalaya under P.M.G.S.Y. in Mahabalesbwar 
(Deb. IS, Vol. XXIV, 12-12-2006) Twil ofSatara District, ~ 
Col. 112-13 ' (MUR 377) 

Mass Transport Projects in Mumbai (Deb. 16, Vol. XXIV, 13·12-2006) 
(Deb. 13, Vol. XXIV, 01.12.2006) Col. 616-17 
Col. 293·94 I' Need to establish cotton based industries 

Mobile Tov.-er in Mahvasbtra in Marathwada region ofMaharashtra 
(Deb. 6, Vol. XXIII, 29-11-2006) I (MUR 377). 
Col. 60-61 i (Deb. 9, Vol. XXIll, 04·12-2006) 

I Col. 404 
Modernisation of Mumbai I . • • 

(Deb. 3, Vol. XXIII, 24.11.2006) : Need t~ E~tabhsh Super SpeCiality 
Col. 332.36 Hospital In Nagpuron the pattern of 

AIlMS (MUR 377) 
MoUinlrnhdtr~VCu~J~on 

(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 95 

National Disaster Man88ement College, 
Nagpur 
(Deb. 20, Vol. XXIV, t9·12-2006) 
Col. 108-09 

National Disastef Management Institute 
(Deb. la, Vol. xxm, 05-12·2006) 
Col. 361 

NCPP of MaJwashtra 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 223·24 

Need for creation of separate 
Development 8611rd for Konkan, 
Maharashlra by amending article 
371 (2) of the Constitution (MUR 377) 
(Deb. II, Vol. XXIV. 06·12·2006) 
(:01.320 

Need to a«ord clearance to the Detailed 
Project Reports submitted by the 
Government of Mllharashtra under &he 
Urban Infrastructure Development 
Scheme (MUR 377) 
(Deb. 7, Vol. XXlII, 30-11-2006) 
Col. 366 

(Deb. 9, Vol. XXIII, 04-12·2006) 
Col. 398 

Need to give Income Tu exemption under 
section 10 (29 A) of Income Tax Act. 
1960 to Maharasbtra Maritime BOard 
(MUR 377) 
(Deb. 16. Vol. XXIV. 13·12·2006) 
Col. 614·15 

Need to implement Kasturba Gandhi Girls 
Residential School Scheme in Parbbani 
and Jalan8 districts of Maharashtra 
(MUR 377) 
(Deb. 19, Vol. XXIV, 18·12-2006) 
Col. 513 

Need to include Govan community of 
Maharashtra in the list of Scheduled 
Tribes (MUR 377) 
(Deb. 16, Vol. XXIV. 13-12·2006) 
Col. 610·11 . 

Need 10 instruct the banksliocal authorities 
not to deduct the outstanding loan 
while disbursing new crop loan to the 
farmers in Vidharbha region of 
Maharashtra (MUR 377) 
(Deb. 6, Vol. XXIII, 29-11·2006) 
Col. 497 
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Need to open a computerised railway I Railway Projects in Maharashtra 
resemttion counter at Murtijapur and I (Deb. 7. Vol. XXIII, 30.11.2006) 
AakOl Railway Stations in Maharashtra I Col. 120-24 
(MUR 377) Reduction in Annual Tuition and BoardinS 
(Deb. 19, Vol. XXIV, 18-12-2006) I Fees 
Col. SOCJ..IO I (Deb. 7, Vol. XXIII. 30-11-2006) 

Need to provide special economic Col. 54 
packages to tbe farmers affected due Renovation/Restoration of Damaged 
to drought in Maharashtra (MUR 377) BuildinBs in Mumbai 
(Deb. 11. Vol. XXIV, 06-12-2006)! (Deb. 18. Vol. XXIV, 15-12-2006) 
Col. 31S-16 Col. 32S·26 

Need to provide subsidy to Maharashtra 
State Co-operative Cotton Growers 
Marketing Federation Limited in the 
purchase of raw cotton (MUR 377) 
(Deb. 2, Vol. XXIII, 23-11·2006) 
Col. 337 

Need to relax forest conservation laws in 
Vadarbba region ofMaharashtra for the 
over-all developmem of the region 
(MUR377) 
(Deb. IS, Vol. XXIV, 12-12·2006) 
Col. 443-44 . 

Need to run daily train service between 
Nanded and Pane (MUR 377) 
(Deb. 4, Vat XXIII, 27-11-2006) 
Col. 307-01-

Repairing of Monument 11 Karad 
(Deb. 17, Vol. XXIV, 14-12·2006) 
Col. S5 

Report of Adarsh Misra Committee 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 428·29 

Revised Village Grain Bank Scheme 
(Deb. 19, Vol. XXIV, 11-12·2006) 
Col. 92 

Setting up of Plant 11 Chakan Signed MoU 
with Germany 
(Deb. 20, Vol. XXIV. 19-12·2006) 
Col. 299 

Sbuttle Trains between Solapuf aDd Pune 
(Deb. 2. Vol. XXtII. 23-11·2006) 
Col. 267~8 

New Train between Mumbai CST and Special Agricultural Produce Scbeme 
Manmad (Deb. 19, Vol. XXIV, 18-12.2006) 
(Deb. 2, Vol. XXIII, 23·11-2006) Col. 92.93 ' 

Col. 1 SS I Supply of Coal 10 Thermal Power Plants 
NTC Land , (Deb. I), Vol. XXIV. 06-12.2006) 

(Deb. 20. Vol. XXIV. 19 ;2·2006) Col. 66-67 
Col. 231·32 

Package : ~r farmers 
(Deb. 9, Vol. XXIII. 04-12·2006) 
Col. 99·100 

Projects ofMaharashtra under lNNURM 
(Deb. 3, Vol. XXIII. 24·) 1-1006) 
Col. 4.2·96 

SupplyofFuel to Dabhol PowerProj«t 
(Deb. 3. Vol. XXtlI. 24-11-2006) 
Col. 5S3·54 

Telecommunications Systems in Tribal 
and HiUy Areas ofMaharuhtra 
(Deb. I, Vol. XXltI. 22·11-2006) 
Col. 161.069 

Promotion o(Culturc in Maharashtta ,Textile Desi", Exhibition 
(Deb. 7, Vol. XXUl, 30-11-2006) I (Deb. S, Vol. XXIII, 21-11-2006) 
Col. 163-64 ! Col. 43S 
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Textile Mills 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 88 

Textile Units 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 200-02 

Widening of Road$ in Ciirtonment Areas 
ofPune 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 61 

Workshed-cum-Housing Scheme 

Regeneration of Mangroves 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 113-14 . 

Marble 
Ban on Imported Marble 

(Deb. 5, Vol. XXIII, 21-11-2006) 
Col.381 

Marble and Granite IndUSby 
(Deb. 20, Vol. XXIV, 19-12-1006) 
Col. 97-98 

(Deb. 10, Vol. XXIII, 05-12-2006) i Mulne Produet(.) 
Col. 262-63 

Malana Swadba, Voja.a 
Mabila Swadhar Yojana 

(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 236-37 ! 

MaJuU Islaad 

Import of Seafood 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 257-58 

Potential of Processed Foods 
(Deb. 20. Vol. XXIV, 19-12~2006) 
Col. 129-32 

Prawn and Shrimp Fanning 
Majuli Isl4nd (Deb. 19, Vol. XXIV, 18-12-2006) 

(Deb. 17, Vol. XXIV. 14-12-2006) Col. 242-43 
Col. 86 i ! Quality of Sea Food 

Malaysia (Deb. 10, Vol. xxm, 05-12-2006) 

Investment in Assam Co1.408~ 

(Deb. 15. Vol. XXIV, 12-12-2006) Mari.eSpeeift 
Col. 95-96 Declining Marine Species 

Ma •• utritloa I (Deb. 14. Vol. XXIV. 11-12-2006) 
Discrepancies in Scheme of Malnutrition " Col. 271-72 

(Deb. 10, Vol. XXIII. 05-12-2006) Muriaae(') 
Col. 263-68 I Promotion of Intercaste Marriages 

Malnourished Kids u per Washington (Deb. 7, Vol. XXIII, 30-11-2Q06) 
Repon Col. 1 S-22 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 31S-16 

Ma .. rove(') 

Registration of Marriages 
(Deb, 3, Vol. XXIII, 24-11-2006) 
Col. S14 

Conservation of Mangroves Martyn 
(Deb. 14, Vol. XXIV, 11-12-2006) 

. Col. 14-17 
Conversion ofManaroves 

(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 303-04 

Facility to Family of Martyrs of 
Jaltianwala 8agh 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col. 437-31 
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Manti Udyeci.latted I undertaken in Uttar Pradesh 
I (MUR377) 

Disinvestment ofOovemment's Share in ~ (Deb. 9, Vol. XXIII. 04-)2-2006) 
MUL I Col. 403 
(Deb 8 Vol. XXIII, 01-12-2006) . f DeU.· Sbamli. . , Need for four 1anma 0 "d-
Cot. 95 Saharanpur Hiahway (MUR 377) 

MateJa Industry (Deb, 16, Vol. XXIV, \3.12-2006) 
Match Industry . Col. 613 

(Deb. 20, Vol. XX~V. 19-12-2(06) Need for Openins More Numbers of 
Col. 251-58 Ekalabya Model Residential Sc:hools 

and Enhance the Scholarship Amount 
Matten Uader 1t.1e 377 I and other Recurring Expenditure for 
Need for an enquiry into the work done these Schools in Orissa (MUR 377) 

under Sam Vileas Yojana as (Deb. 10, Vol. XXIII, 05-12-2006) 
. Sbahjahanpur and Bhakhani bloclt of Col. 470-71 . 

Hardol district in Uttar Pradesh Need for opening up of a sub divisional 
(MUR 377) office of Employees Provident fund 
(Deb. IS, Vol. XXIV, 12-IZ-2006), Organisation at Erode in Tamil Nadu 
Col. 449--50 I (MUR 377) 

Need for crution of separate (Deb. 2, Vol. XXIII, 23-11-2006) 
Development Board for Kon~.n. I Col. 329 
Mabarathtra by ~m~dlne article I Need for proper maintenance of National 
311(2) of the ConItitutlon (MUIt 377) Hipway No.3 between GwaliM and 
(Deb. II, Vol, XXIV, 06-12-2006) DewuInMllllhyaPndesb(MUR371) 
Col. 320 . (Deb .. 12, Vol. XXIV, 07-12-2006) 

Need for double~laftiDg of National Col. 365 
H.j~way from·Ganpk to Jaiaon" 'I' Need for Visit by ICMR scientists ~o 
Sikkim (MUR 317) Kcon'bar district ofOriisa to ascertain 
(Deb. IS, Vol. XXIV, 12-12-2006) I die ~s for increase ofdeatb due 
Col. 450-5 J • to malaria and to suggest effective 

Need foreatly clearance of the (iujatat i measures to eradicate it (MUR 3n) 
ControlofOrgani$edCrimeBiJI,2003; . (Deb. 10, Vol. XXIII, 05-12-2(06) 
(MUR 377) 1 Col. 467 
(Deb. 5, Vol. XXIIl. 28· J 1-2006) I Need to accord appro\'aJ to the proposal 
Col. 522 i ohbe Government of Madhya Pr1Idesh 

Need for carty implementation of the ! for settirIJ up pilot project under Non-
agreement entered into b~ween I Conventional Energy Sources 
Govemmem of India and Japan 8~ I (MUR 377) 
on chc:tking the pollution cauled III; (Deb. 17, Vot. XXIV. 14-12-2006) 
river Ganp (MUR 377). j Col. 2S1 
(Deb. 7, Vol. XXIlI, 30·1 t-2006) I Need to accord Cc11tra1 UnivctSity SWus 
Col. 360-61 I to Sampumanand Sanskrit University 

N~d for effective i~lemenwiOll of! orVaranasi.UtrarPrIdesb(MUR3n) 
Ccntralty~DnteIopmeftt~ If (Deb. to. Vol. xxm, 05.12.2006) 
Poverty A Ueviation Prosrammes being Col. 46S 



SUBJECT INDEX ' 173 

Need to accord permission and Stan I' Need to augment the health services at ESI 
construction work of Pancbnanda hospitals in Tenkasi, Tamil Nadu 
Dam, Utw Pradesh (MUR 377) (MUR 377) 
(Deb. 12, Vol. XXIV, 07-12-2006) (Deb. 11, Vol. XXIV, 06-12-20(6) 
Col. 367-68 Col. 320-21 

Need to accord permission for 
undertaking Haj pilgrimage to 
1,47,000 Haj piJgrims who had applied 
through Haj Committee (MUR 377) 
(Deb. 2. Vol. XXIII, 23-11-2006) 

Need to bring a specific plan for making 
National Waterways-II navigable for 
c:ommercial use (MUll 377) 
(Deb. 12, Vol. XXIV, 07-12-20(6) 
Col. 371 . 

Cot. 334 I Need to bring Fib Policy to estabUsh Fab 
Need to accord the status of classical I City at Hyderabad, Andhra Pradesh 

Ian"uage to Kannada (MUR 377) I (~ 377) 
(Deb. 2. Vol. XXIII. 23-11-2006) I (Deb. IS, Vol. XXIV, 12-12-20(6) 
Col. 338-39 Col. 441 

. Need to bring forth a comprehensive-
Need to allow Slate Government of Orissa legislation to govern the working and 

to levy duty on power pncrated from. living conditions of employees in the 
eM Stale (MUR 377) I l.T. sedOr (MUR 377) 
(Deb. S, Vol. XXIII. 28-11-2006) (Deb. 12, Vol. xxrv, 07-12.20(6) 
Col. 526-27 i Col. 367 

Need to Announce Special Incentive 
Pac:kap for Development oflndustries 
In KBK Region of Orissa (MUR 377) 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 370-71 

Neod to appoint • SWutory Regulalor for 
pricina of domestically produced 
natural ... (MOl 377) 
(Deb. 9, Vol. xxm, 04-12-2006) 
Col. 394 

Need to approve the proposal of the 
Government of Madhya Pradesh 
providina for ownership rights to the 
people living in fOl'elt area (MUl 377) 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 610 

Need to arran,e 'Li,ht and Sound' 
prolJ'lft'lM in &oat of 'Hazar Dulri' • 
historical monument in MunhidabldJ,. 
Wnt Benpl (MUll 371) 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 609 

Need to bring forth a leaislation providing 
for reservation in jobs and promotions 
to the Denotifted and Nomadic Tnbes 
in the country (MUR)77) 
(Deb. 20, Vol. XXIV, 19-12.2006) 
Col. 439 

Need to bring forth an cffcc:ttve legislation 
to prevent discrimination apinstAIDS 
patients and check the spreld of deadly 
disease (MUR 377) 
(Deb. 11. Vol. XXIV, 06-12-2006) 
Col. 311-12 

Need to brine transparency in the w'Ortdng 
of Social Welfare Boards of States 
(MUlt377). 
(Deb. 7, Vol. xxm, 30-11-2006) 
Col. 362 

Need to chait,e the .liplDent of tbe. 
border -ina at the historical site of 
18571OpO)' mutiny at MaIeprh, Assam 
(MUR377) 
(Deb. 19. Vol. XXIV, 1~12.1'O06) 
Cot 506-07 
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Need to chan&e the name ofuain No. NeedtoconductaCBlinquirytoascerWn 
910519106 Ahmedabad-Delhi- the s&atuS of sensitive Defence related 
Haridwar Mail as Jhule LaJ Jayanti teChnical data lying with BALCO, now 
Mail (MUR 377) taken over by Slerlite Company 
(Deb. 1\, Vol. XXIV, 06-12-2006) (MUR 377) 
Col. 310-11 ' (Deb. 4, Vol. XXIII, 27-11-2006) 

Col. 300-01 
Weed to change the route of a few trains . . 

running between Delhi.Howrah via Need 10. conduct an .enqut~ Into !he 
. unsatIsfactory mobile serviCes being 

:~~It.;,~npur and Allahabad provided by B.S.N.L. (MUR 377) 
(Deb. 5, Vol. XXIII, 28.11.2006)! (Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 523 I Col. 44 1 -42 

Need to conduct an inquiry into the 
Need to check deforestation between I fimctioninB ofRamprh Supr Mill in 

Kashipur and Ramnapr inAampokhra Uttar Pradesh (MUR 377) 
Tarai, Uttaranehal (MUR 377) I (Deb. 19, Vol. XXIV, 11-12-2006) 
(Deb. 5, Vol. XXIII, 28-11·2006) I CoUI2·J3 
Col. 521 Need to conduct an inquiry into the quality 

Need to clear pending projects under I ofJNlleriaI being used for construction 
Rajiv Gandhi Gramin Vidyutikaran I of National Highway No.2 between 
Yojana in Rajasthan (MUR 377) f Agra and Auraiya, Uttar Pradesh 
(Deb. 5, Vol. XXIII. 28·1\-2006) II (MUR 317) 
Col. 523-24 (Deb. 6, Vol. XXIll, 29-11-2006) 

Need to clear die pending projects of tile I Col. SOl 
State Government of Kamataka I Need to conduct CBI inquiry in~ wmina 
relating to the Ministry of Human! of Ultar Pradesh Electricity Board 
Ilesourcc Development (MUR 377) I (MUR 377) 
(Deb. 19, Vol. XXIV. 11-12.2006)! (Deb. 17. Vol. XXIV. 14·12·2006) 
Col. 506 I Col. 281 

Need to clear the pending railway projects I Need to conduct c~ i~ the recently 
in Andhra Pradesh (MUR 377) i set uP, K~nd~lya V.dyalaya In 

J MaharaJpnJ, Bihar (MUR 377) 
(Deb. 20, Vol. XXIV, 19-12·2006) i (Deb. 5, Vol. XXIII. 21.11-2006) 
Col. 436 I Col. 528 

Need to complete the ongoing: Need to coafer BhIraI RaIna AWItCi on 
con.ttruction work of brid&e on river! Iaae Veer Savartw (MlJR 377) 
Tapti at Nationat Hipway No.8 in i (Deb. 12, Vol. XXIV, 07-12.2006) 
vilJqe KAthore, Gujarat (MUR 317). l Col. 36~~ 
(Deb. 7. Vol. XXIII, 30·11·2006) I NeedtoconferShouryaAwardandAmrita 
Col. 361-62 , De' B'-'-- 'D~.L._· Jt;.._ .... I VI la .. uOI NUlJul)'8 , ...... " upon 

Need to conduct a CBI in'luiry into i polite personnel who laid down their 
reported _Kale buftPinI in various: lives in en effort to racue and lIVe 
welfare schemes for,retired army and I wildlife from the hands of poachers 
their widows (MUR 377) I (MUR 371) 
(Deb. 12. Vol. XXIV. 07·12-2006) I (Deb, 10. Vol. XXI1l. 0'·12·2006) 
Col. 363 i Col. 466-67 
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Need to construct a Central Warehouse for I Need to create posts ofTDM for Sitamarhi 
firework manufacturers in 8uburb$ of I and Sheohar districts in Bihar 
Sivakasi in Virudhunagar district" (MUR 377) 
Tamil Nadu (MUR 377) j (Deb. 6, Vol. XXIII, 29-11-2006) 
(Deb. IS, Vol. XXIV, 12-12-2006)! Col. 501 
Col. 450 I i Need to declare Balirajgarh in Madhubani 

Need t~ construct a fly-ov~r on the I district of Bihar as a National Tourist 
crosSing ofLona~ S~e HIghway on I Spot (MUR 377) 
~:~~~~~: sectIon In Maharashtra! (Deb. 5, Vol. XX 111 , 28-11-2006) 
(Deb. 7, Vol. XXfIl, 30-11-2006) I CoU2S-26 
Col. 366-67 'I Need to dedare Bharatpur, Dhaulpur and 

Need to coas&ruct a railway bridge on the Dausa districts of Rajasthan as drought 
track between Jamaluddin Mazar and I affected districts and initiate necessary 
lamaluddin Chak in Danapur, Bihar! relief measures (MUR 377) 
(MUR 377) i (Deb. 10, Vol. XXlII, 05-12-2006) 
(Deb. 9, Vol. XXIII, 04-12-2006) l Col. 468-69 
Col. 402.03 i Need to declare KandJa..Ambaji via Khed 

Need to construct an overbridge on i Brahmaand Shyamla-Madhya Pradesh 
National Highway No. 8 at: and Ahmedabad-Abu Road route as a 
Himmatnagar, District Sabarkantha, 1 National Highway (MUR 377) 
Qujarat (MUR 377) I (Deb. 20, Vol. XXIV, 19-12-2006) 
(Deb. 4, Vol. xxm, 27·11-2006) I Col. 437-38 
Col. 301-02 ! 

..... • \I 11_" '1 ! Need to declare Minimum Support Price Need to construct ".1,,-passes. In .e .-01 i 
and K . ... '1 Nad' for Sugarcane (MUR 377) angayam towns In I ann u I 

·th . • .... d _. the flow of I (Deb. 19, Vol. XXIV, 11-12-2006) WI a View K1 econg_ i 

traffic: in the regiOM (MUR 377) ! Col. 512 
(Deb. 11, Vol. XXIV, 06-12-2006) i Need to deploy bomb disposal squads at 
Col. 312-13 I Bina Junction and other railway 

Need to constr~ flyovers on National I . stations in the country (MUR 377) 
Highway crossina in Palanpur City of i (Deb. 20, Vol. XXIV, 19-t 2-2006) 
Banaskantha Parliamentary I Col. 438 
constituency, Gujarat (MUR 377) I Need to develop Cbaturbet-Shindi Road 
(Deb. 16, Vol. XXIV, 13-12-2006) I under P.M.US.Y. in Mababaleshwar 
Col. 609-10 I Tehsll of Satan District. Mahdtashtra 

Need to construct imer-Slate road from I (MUR 377) 
Payyannur to Banplore (MUR 377) I (Deb. 16, Vol. XXIV, 13-12-2006) 
(Deb. 19, Vol. XXIV, 18-12-2006) I Col. 616-17 
Col. 311 the . L... . Need to develop altemabve route IIvm 

Need to c:reatll' a separate depart~nt! Silchar to Guwahati for the people of 
within the Police Force for protecbon I Barak Valley Assam (MUR 377) 
of child riatus (MUR 377) I ' 
(Deb. 17, Vol. XXIV, 14-12-2006). (Deb. 7, Vol. XXIII, 30·11-2006) 
Col. 271-79 I Co1.360 

.. 
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Need to develop tourist centres of I Need t~ E~tablish Super Speciality 
pilgrimage in Sitamarhi, Sheohar and, Hospital In Nagpur on the pattern of 
East Champaran districts in Bihar AIIMS (MUR 377) 
(MUR 377) I (peb. 9, Vol. XXIII, 04-12-2006) 
(Deb. 16, Vol. XXIV, 13-12-2006) +-, Co1.398 
Col. 613·14 I Need to Exclude the Residential Area in 

Need to devise schemes to augment the I the ~ropos~d Expansion of 
financial resourceS of Panchayals to I Gandhmagar Airport (MUR 377) 
enable them to c:arry out developmental (Deb. 10, Vol. XXIII, 05-12·2006) 
works iJt their respective areas I Col. 471 
(MUR 377) I Need to execute the demarcation of 
(Deb. 19, Vol. XXIV, 18·12·2006) I High Tide Line in Daman and Diu 
Col. 509 (MUR 377) 

N~.a rt fc.... from II (Deb. 12, Vol. XXIV, 07-12-2006) 
~ to encour. expo 0 "'"ear C I 363-64 
the country (MUR 377) I 0 . 
(Deb. 4, Vol. XXIII. 27·11·2006) i Need to expedite completion of 
Col. 309 ! Ahmecfabad.Dandi section on National 

... .. I' Hipway No. 221 (MUR 377) 
Need to ~e avadability ofmedlcmes (Deb. 16, Vol. XXIV, 13.12.2006) 

at eeononuC8l.rates (MUR 377) : Col 6 II 
(Deb. II, Vol. XXIV, 06·12-2006) i . . • • 
Col. 312 : Need to expedlce the func~lonJD~ of 

.! M.S. Swaminathan Committee .. rth a 
Need to ~ure ~ ~ of ~~ to I view to provide relief to the FtrmerJ 

connectIon wtth pohtlCal agitations I affected due to debt trap in Kenla 
may not be a ground for denial of! (MUR 377) 
passports (MUR 377) ! (Deb. S, Vol. XXIlt, 28.Jl.2006) 
(Deb. 5, Vol. XXIII, 28-11-2006) 1 Co1.S24.2S 
Col. 528-29 I Need to expedite the work on National 

Need--1O ensure 1hat fertilizers arc made I Coastal Protection Project IS per 1M 
available to Uttar Pradesh as per the I proposal of State Government of 
quota earmarbd for it (MUR 3n) ! Orissa (MUR 377) 
(Deb. 5, Vol. xxm, 21.11,2006): (Deb. 20, Vol. xxrv, 19-12-2006) 
Col. S2S I CoL 442 

I Need to ensure that the process of I Need 10 mend Dholpur-Tantpur NIITOW 
agriCUltural land acquisition is not, GaUlt line upto "up ... ,s and 
continued by the Uttar PrIdesh State I construction of new railway line 
IndUllriaI Development Corporation in I linkins Dholpur 1M Sawai MIdhopur 
Unnao, Uttar Pradesh (MUR 377) I in ~ (MUtt 371) 
(Deb. II, Vol. XXIV, 06-t2-2006) (Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 319·20 Col. 431-39 

Need to establiah cotton based indusIries 
in MarathwIwIa rqion ofMlllaruhtra 
(MUR377) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 404 

Need to ex1eftd OPF-cum-Defined PeNion 
tcheme to the employees ofNIVOdIyI 
Vactyalaya (MU'R 377) 
(Deb. to, Vol. XXJII. O'-12~2006) 
Col. 466 
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Need !o extend Matsyagandhi Express I Need to fulfil the demand of SCfST 
Tram No. 261912620 from Mangalore I employees of RPF for the registration 
!o Kannur (MUR 377) of their Union as . All India SC/ST 
(Deb. 6. Vol. XXIII, 29-11-2006) Railway Protection Force Welfare 
Col. SOO Association (MUR 377) 

Need to extend the route of proposed I (Deb. 17. Vol. XXIV. 14-12-2006) 
'Palace on Wheels' (Howrah to Col. 28S-86 
~~lahaa~~) uptf B~~~ari'land up~e I Need to g~nerate spec ial scheme for 
UK.' ........ 0 .-wan tal way statwn I, ti . . '11' . . (MUR 377) lAanclng grain ml lAg actIvity 

i (MUR 377) 
~f.b30~~01. XXIII. 27-11-2006) (Deb. 17. Vol. XXIV, 14-12-2006) 

Col. 284 
Need to extend the time limit on Excise . . . 

duty exemption for setting up Need to give comJ'C?S8l1on to the fanners 
industries in the earthquake atTected: o~ R .. S. Pur&, Hlranagar and ~ammu 
Kutch district of5lujarat (MUR 377)'; Districts whose land was acquIred by 
(Deb. 7. Vol. XXIII. 30-11-2006) the Defence authorities (MUR 377) 
Col. 363-64 (Deb. 11. Vol. XXIV. 06-12-2006) 

CoUIO ' 
Need to extend Tripura-Manu-Aprtala .. 

• railway line upIO Subroom. with a view I Need .to give ~Ir treatment to Indian 
to promote trade and commerce in the: natlo~ls bemg. deported from other 
North-Eastern region of the country countries to IndIa (MUR 371) 
(MUR 377) I (Deb. IS. Vol. XXIV. 12-12-2006) 
(Deb. 7. Vol. XXIII. 30-11-2006)! Col. 440-41 
Col. .365 I Need to give Income Tax exemption under 

Need to flll up the post of Principals in I section 10 (29 A) of Income Tax Act. 
Kendriya Vidyalayas by promotion: 1960 to Maharashtra Maritime Board 
instead of filling the post through: (MUR 377) 
deputations (MUR 377) : (Deb. 16. Vol. XXIV. 13-12-2006) 
(Deb. 19. Vol. XXIV, 11-12-2006): Col. 614-15 
Col. S J 1-12 : Need to give relief package for the flood 

Need to flx market price of non-PDS I affected region of Rajasthan 
Kcrosene(MUR 377) I (MUR 377) 
(Deb. 7, Vol. XXIII. 30-11-2006) I! (Deb. 4. Vol. XXIII, 27-11-2006) 
Col. 366 Col. 303-04 

Need to fix quota in aU the formal sector I Need to halt scaling of shops and 
of jobs for the people Iivin, in establishments in the capital 
mili1ancy .... ofK.ashmir<MU1l377) I (MUR 377) 
~"!f.bi~2, Vol. XXIV. 01-12-2006) I ~.b:io~· Vol. XXJII, 27-11-2006) 

Need to formulaic. scheme for providin& Need to implement Drip Irri,llion 
literacy amon, SCa and ST. Scheme in Drought prone un of 
(MUP.371) Amreli, Gujarat (MUR 377) 
(Deb. 11. Vol. XXIV, 06-12-2006) I (Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 313-14 i Col. 361 
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Need to implement Kaslurba Gandhi Girls 
Residential School Scheme in Parbhani 
and Jalana districts of Maharashtra 
(MUR 377) 
(Deb. 19, Vol. XXIV. 18-12-2006) 
Col. 513 

Need to include 'Marati' communiI)' in the 
list ofSrs (MUR 377) 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 282 

Need to im:lude 'Oad Rajput' communit), 
in the list of Scheduled castes 

Need to implement the National (MUR 377) 
Waterways Projects suggested by (Deb. 9. Vol. XXIII. 04-12-2006) 
NAWAO (MUR 377) Col. 394-95 
(Deb. 20. Vol. XXIV, 19-12·2006) Need to include Ajmer district of 
Col. 445 Rajasthan under National Rural 

Need to implement the recommendations Employm~nt Guarantee Scheme 
of Committee set up by Mjni~tl')' of (MUR 377) 
HumanResourceDevelopme.,t-~fore: (Deb. 6. Vol. XXIII, 29-11-2006) 
giving permission to f~ :ign. Col. 498·99 
universities to operate in the countl')' Need to include all the districts of 
(MUR 377) • Uttar Pradesh under Accelerated Power 
(Deb. 20, Vol. XXIV. 19-12-2006): Development Reforms Programme 
Col. 440-41 (MUR 377) 

Need to implement the recommendations : 
of Murari Committee with a .. ·jew to i 

(Deb. II, Vol. XXIV. 06-12-2006) 
Col. 318 

address the problems being faced by : Need to include Bareill), bypass work on 
the fIShermen community (MUR 377); National Highway No. 24 in Phase 11/ 
(Deb. 7. Vol. XXIII. 30-11-2006): A and start its work immediately 
Col. 364-65 (MUR 377) 

Need to implement tbe Right to : 
Information Act as per en"ilaged . 

(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 279-80 

guidelines (MUR 377) Need to include 8hojpuri lanauaae in tht-
(Deb. 19. Vol. XXIV, 18-12·2006) Eighth Schedule to the Constitution 
Col. S 10-11 (MUR 377) 

Need to implem~nt the Urban 
Development Schemes to aU&menl 
civic amenities in Hydcrabad. 
Andhra Pradesh (MUR 317) 
(Deb. 19. Vol. XXIV, 11.12-2006) 
Col. S04 

Need to include' Kudukb'language to the 
Eighth Schedule of the Conslitution 
(MUR 317) 
(Deb 9, Vol. XXlIJ. 04-12-2006) 
Col. 397 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 439-40 

(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 331-32 
(Deb. 17. Vol. XXIV. 14-12.2006) 
Col. 282 

Need to include Bhoti lal1luaae in the 
Eiebrh Schedule co the Constitution 
(MUR 377) 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Co!- 617~18 

Need co include Govari community of 
Maharuhlra in the list of Scheduled 
rrjbn (MUR 317) 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 610-11 
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Need to include Himachali language in the 
Eighth Schedule to the Constitution 
(MUR 377) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 496 

Need to introduce Central Agricultural 
Debt Relief Legislation for providing 
debt relief to fanners (MUR 377) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 503 

Need to include PrajapatlKumhar commu-
nity in the list ofSCslSTs (MUR 377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 277 

Need to introduce Metro Rail Services in 
Hyderabad (MUR 3n) 
(Deb. II, Vol. XXIV, 06-12-2006). 
Col. 313 

Need to include Rajasthani language in 
the Eighth Schedule to the Constitution Need to inv~t one per cent of profit 
(MUR 377) earned by ONGC from exploration of 
(Deb. 19, Vol. XXIV, \8-12-2006) i Oil and Gas in Mehsana. Gujarat for 
Col. 510 I the development of the region 

Need to instal BSNlIWll Towers in I' (MUR 377) 
blocksat Phulbant;"Orissa, SO that the (Deb. 20. Vol. XXIV, 19-12-2006) 
people of the area can avail mobile! Col. 436-37 
telephone facilities (MUR 377) I Need to lay a railway line linking Karad 
(Deb. 19, Vol. XXIV, 11-12-2006) I Railway Station in Central Railways 
Col. 51l-14 I with Chiplun Railway Station in 

Need to instal traffic signal at the! Konkan Railways (MUR 377) 
intersection ofN.H.-' and RSH-14 at i (Deb. 20, Vol. XXIV. 19-12-2006) 
Behror, Rajasthan (MUR 377) ! Col. 443 
(Deb. 19, Vol. XXIV. 11-12-2006) I .. '.. 
Col. 504-oS I Need to hnk Salm-Hasanpur railway hne 

. . . via Barauni JWlCtion, Bihar (MUR 377) 
NeedtolOstructthebanksllOQI~thontles I (Deb. 16. Vol. XXIV, 13-12-2006) 

not to deduct the outstanding loan 1 C I 617 
while disbursing new crop loan to the i 0 . 
farmers in Vidharbha region of i Need to look into the functioning of Senior 
Maharashtra (MUR 377) : Citizens Home, Sandhya in 
(Deb. 6, Vol. XXIII, 29- I 1-2006) i Netaji Nagar. New Delhi (MUR 377) 
Col. 497 I (Deb. 6, Vol. XXIII, 29-11-2006) 

Need to instruct the DDA and the! Col. S02 
Jtcaittrar of Cooperative Societies to I Need to look into the health related 
slatt the ~ o~ aI~otmen! of flats,' problems being faced by people living 
of Cooperative SocietIeS not Involved in rural areas of Srikakularn district 
in any scam (MUR 377) I Andhra Pradesh (MUR 3n) , 
(Deb. 6, Vol. XXItI, 29-11-2006)! (Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 500-0 I ! Col. 405-06 

Need to instruct the FCI to start: . . 
t fpaddy in rural areas of : Need to look Into the problems bemg 

procurcmcn 0 1 I" I h West Senaal as per the target fixed: faced by peop e Ivmg a ong t e 
(MUR 377) I International border (MUR 377) 
(Deb. 20. Vol. XXIV. 19-12-2006) I (Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 442-43 i Col. 30 I 
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Need to look into the work. ina of CGHS I Need to monitor the quality ofwork being 
dispensaries in the COWltry (MUR 377) done by companies engased under the 
(Deb. 9 Vol. XXIII 04-12-2006) 'I Rajiv Gandhi Rural Etec:trification 

" Scheme in Uttar Pradesh (MUR 317) 
Col. 402 I (Deb. 16, Vol. XXIV, 13·12·2006) 

Need to make available BSNL pre-paid I Col. 614 
SIM cards in Maharajs_nj, I Need to obtain the aPProval ofPlannin, 
Uttar PnIdesh (MUR 317) ! Commission for modernization of 
(Deb. 9, Vol. XXHl, 04-12-2006) I Railway workshops at Hubli, 
Col. 400 I Karnataka and make budgetary 

N---' --1.- bud I' ___ '~ Ii"'- allocation for the same during the year 
~tOfl-" getarya .......... on orUK" 2006-07 (MUR 317) . 

development of backward districts in (Deb. 12, Vol. XXIV, 07-12-2006) 
the country (MUR 377) Col. 372· 73 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 329 

Need to open a Central university in 
Oarjeeling. West Bengal (MUR 317) 

Need to make ftnaRcial provisions in the! (Deb. IS, Vol. XXIV. 12-12-2006) 
Bud&et for the year 2007-08 for all! Col. 442-43 
round development of villagcs in the Need to open a computerised railway 
country (MUR 377) rnervatioa couruer at Munijapur and 
(Deb. 16, Vol. XXIV. 13.12-2006) AakotRaitwayStatiominMaharashtra 
C (MUR317) 

01.612 (Deb. 19, Vol. XXIV, 11.12-2006) 
Need to make Jaunpur railway station Col. S09-IO 

functional and make provisions for 
stoppage of trains (MUR 377) 
(Deb. 9. Vol. XXIII. 04-12-2006) 
Col. 401 

Need to make provision for use of Hindi 
and r~ionaJ Ianguqes in the Supreme 
Coun and High Couns Ai per the 
provision of Aniclc 341 of the 
Constitution (MUR 377) 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 368·69 

Need to make the . Krishi Vigyan Kendra' 
at Amrcli. Gujarat functional 
(MUR 377) 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. S07 

Need to modernize and "parade Ch,. wind Kaylmkulam Railway 
s.-. in Kcrala (MUI 377) 
(0.. IS, Vol. XXIV, 12-12-2006) 
Col. ...... , 

Need to open a Kendriya Vidyalaya at 
Bijnor. Unar Pradesh (MUR 371) 
(Deb. 10, Vol. XXIlJ. 05-12-2006) 
Col. 472 

Need to open a Kendriya Vidyalaya ae 
Etawah, Uttar Pradeih (MUR 377) 
(Deb. 1 S. Vol. XXIV, 12-12-2000) 
Col. 447 

Need to open an L.P.G. a,enc), in 
Chikhhii, district Navl8ri, Gujarat 
(MUR377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 271 

Need CO open Rqional Passpon Offica 
at Coimbatore and Madurai in 
Tamil Nldu (MUR 377) 
(Deb. 6, Vol. xxm, 29-11-2006) 
Col. 494 

Need CO permanendy allot txildna""" 
Oft Book Value 10 tho fIcIory wodctn 
ofNodiupr. U.P. (MURl71) 
(Deb. 4, Vol. XXlfl. 27.11-2006) 
Col. 302 
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Need to ~epare a rcpon on the proposed. 1 Need to provide adequate power to 
ell.panl~ of Bok~ Steel Company' i Madhya Pradesh (MUR 377) 
and,t~ gIve rast rehef to displaced i (Deb. 7. Vol. XXIII. 30-11-2006) 
families (MUR 377) . I Col. 363 
(Deb. IS, Vol. XXIV. 12-12-2006) Ii . 
Col. 442 N~ to provl~e basic facilities to the 

Need 10 P _... h'sto . aJ Villagers In Junagarh. Gujarat 
r .. _rve I rIC: monuments (MUR 377) 

and augment tourist facilities at ! 
Kaushambi. U.P. (MUR 377) I (Deb. 19. Vol. XXIV, 18-12-2006) 
(Deb. 11. Vol. XXIV. 06-12-2006) i Co1.S05-06 
Col. 318.19 . Need to provide central assistance for 

Need to procure rice €rem Uttar Pradesh restoration/reconstruction work in 
to avoid the shortage offoodgrains in flood affected districts of Orissa 
the godowns or FCI. (MUR 377) (MUR 377) 
(Deb. 4, Vol. XXIII, 27.11-2006) (Deb. 19, Vol. XXIV. 18-12-2006) 
Col.306 Co1.S14-15 

Need 10 protect the interests of tribals Need to provide compensation to the 
living in fornts ofGujarat (MUR 377) i farmers of Rajasthan whose land has 
(Deb. 2. Vol. XXIlI, 23-11-2006) been acqu!red by army on Indo-Pak 
Col. 332 Border (MUR 377) 

Need to provide a financial package for 
5CU;na up of ind~ies in Punjab with 
a view to generate employment in the 
region (MUR 377) 
(Deb. )2. Vol. XXIV, 07-12-2006) 
Col. 365 

Need to provide adequate budgetary 
allocations for speeding up the 
execution of the doubling of railway line 

(Deb. 17, Vol. XXIV. 14-12-2006) 
. Co1.280·11 

Need to provide employment and other 
benefits to youths of Unaranchal who 
bad been given training in Ouerilla 
Warfare after the -)962 Chinese 
Aggression (MUR 377) 
(Deb. 9, Vol. XXIIl, 04-12-2006) 

. Col. 398 

from Sonapur to Canning in Sealdah Need to provide financial assistance of 
Division, West 8qa1 (MUR 377) Rs. 3200 croce to the government of 
(Deb. 20, Vol. XXIV. 19-12-2006) Rajasthan for rehabilitation works in 
Col .. 443-44 the flood affected areas of the Stale 

Need to provide adequate fertilisers to: (MUR 377) 
farmers of Madhya Pradesh! (Deb. 7, Vol. XXIII. 30-1 I -20{)6) 
(MUR 377) , Col. 363 
(Deb. 9, Vol. XXIIJ, 04-12-2006) ! Needtoprovidefinancialp3ckageforthe 
Col. 400 drought affected farmers of 

Need to provide adequate potable water Bundelkhand and to constr~ct 
in ~ partsofMurshidabad, West Panchanda Dam with a view t{l solve 
Bengal through pipelines drawing the problems beins faced by farmers 
water from river Ganges (MUR 377) in the region (MUR 377) 
(Deb. 2t1, Vol. XXIV~ 19-12-2006) 1 (Deb. 20. Vol. XXIV, 19-12-]006) 
Col. .1l7 : Col. 440 
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Need to provide financial packlle to the Need CO provide reservation 10 sellSTs 
coffee growers of Dindigul district in in Private Sedor (MUR 3 n) 
Tamil Nadu with a view to solve the (Deb. 2. Vol. XXIII, 23-11-2006) 
problems being feed by them (MUR Col. 328 
377) Need to provide Rs. 1000 Crore to 
(Deb. 20, Vol. XXIV. 19-12-2006) develop five satellite towns around 
Col. 435-36 I BangaloreJn Kamataka (MUR 3n) 

Need to provide funds for revival of i (Deb. 19, Vol. XXIV. 11-12-2006) 
Hindustan Photo Films set up in Ooty.! Cot. 514 
Tamil Nadu (MUR 3n) j Need to provide special economic 
(Deb. 4, Vol. XXIII. 27-11-2006) II packages 10 the farmers affected due 
Col. 308-09 to drought in Maharashtra(MUR 377) 

N---" vide fund Ii .&..- .---A .. ' ! (Deb. II, Vol. XXIV. 06-12-2006) 
~ to pro s or u"' "t'a'-JOn I 
of the Virology Institute at A 1apuzha.1 Col. 31 5-16 
Kerala (MUR 3n) Need to provide special financial packaae 
(Deb. 2. Vol. XXIII. 23-11-2006) I for overall development of Hoshiarpur, 
Col. 333-34 I Ropar and Gurttdaspur districts in 

. 'd . . fl 'I" . I Punjab (MUR 377) 
Need to proVI e Irrigation atl nles 1ft; (Deb. 6, Vol. XXIIJ. 29-11-2(06) 

tribal areas ofBharuch. Gujarat (MUR' Col. 498 
377) 
(Deb, II, Vol. XXIV, 06-U-2006) 
Col. 314 

Need to. provide more incentives and a 
suitable package for setting up a Fab 
City in Andhra Pradesh (MUR 377). 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 300 

Need to provide night landina facilities 
for aircraft! at Jabalpur, Madhya 
Pradesh (MUR 377) 
(Deb. II, Vol. XXIV. 06-12-2006) 
Col. 314-1 S 

Need to provide railway link between 
Neemach and Bad; Sud'i for the 
convenience of people from M.thya 
Pradesh and Rajasthan (MUR 377) 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 280 

Need to provide remunerative price to 
Kesar Manso crowtr. in Gujarat and 
also set up Aaro based InduJcries there 
(MUR 377) 
(Deb. 9, Vol. XXIII. 04-12-20(6) 
Col. 39S-96 

Need to provide Special Financial 
Package for the drought affected 
farmers of Assam (MUR 377) 
(Deb. 11, Vol. XXIV. 06-12-20(6) 
Col. 321 

Need to provide special financial PKbIe 
to Government of Rajasthan to tackle 
che flood situation in die Slate (MUR 
377) 
(Deb. 2, Vol. XXIII, 23-11-20(6) 
Col. 332 

Need to provide special relief package for 
revival onea Industry (MUR 377) 
(Deb. 10, Vol. XXIII. OS-12-20(6) 
Col. 472-73 

Need 10 prov. IIOppqc of some traiM 
at Sirbind, Pwtjab (MUR 377) 
(Deb. 17, Vol. XXIV, 14-12-20(6) 
Col. 213 

Need 10 provide subsidized I'8lioa to die 
farmer. of Andaman aDd N Icobar 
Islands throup Public Distribution 
System (MUR 377) 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Cot. 49S 
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Need to provide subsidy to Maharashtra Need to reduce the fee being charged by 
Slate Co-operative Cotton Growers the Indian Mission abroad particularly 
Marketing Federation Limited in the in Gulf Countries for issuance of death 
pUrchase of raw cotton (MUR 377) certificates (MUR 377) 
(Deb. 2, Vol. XX\I1, 23-11-2006); (Deb. 9, V~l. XXIII, 04-12-2006) 
CoU37 ! Col. 401 

Needtopurifyfluoride-contaminatedwater Need to rehabilitate the farmers whose 
caused by oil exploration activities at land was acquired for SEZ projects 
Mehsana. Gujarat (MUR 377) (MUR 377) 
(Deb. 10. Vol. XXIII, 05-12-2006) I (Deb. 2, Vol. XXIII, 2.>11-2006) 
Col. 464 : Col. 330 

Need 10 raise Himachal Regiment in the i Need to rehabilitate the persons displaced 
Army (MUR 377) : due to acquisition of land by Mahanadi 
(Ot-b. 17. Vol. XXIV, 14-12-2006); Coal Field Limited for mining 
Col. 279 . operations in Orissa (MUR 377) 

Need to reconsider the imposition of ! (Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 496-97 Income Tu on Profits earned by i 

Cooperative Banks and rev iew Need to relax forest conservation Jaws in 
proposed amendment in the Banking Vidarbha region ofMaharashtra for the 
RegUlating Act (MUR 377) overall development of the region 
(Deb. 17, Vol. XXIV, 14-12-2006): (MUR377) 
Col. 28S (Deb. 15, Vol. XXIV, 12-12-2006) 

Col. 443-44 
Need 10 reconstnJct Moida, Moored and . 

Korapuzha bridges on National : Need to release the funds for 
Highways -17 in KeraJa (MUR -377). jmpl~ntation of the projects under 
(Deb. 2, Vol. XXIII, 23-11-2006)· SGSYmBellary, Kan3aIaka(MUR377) 
Col. 334 (Deb. 19, Vol. XXIV. 18-12-2006) 

., Col. 508-09 
Need to reconstruct National Highway: . 

No.S9(A) from Otichouli Village in I Need to rel~ the ~ of water ofRavl 
Baitul district to Dekna Village in i and Beas rivers to Rajasthan as per the 
Hoshangabad district (MUR 377). agreement of 1981 (MUR 377) 
(Deb. 7. Vol. XXIIf, 30-))-2006) (Deb. IS, Vol. XXIV. 12-12-2006) 
Col. 362-63 Col. 446 

Need to reconstruct the bridge near : Need to reopen the closed. Post O!flCes 
P I '1 t t' n in Gu,iarat' and restore the two time delivery a Inpur ral way s a 10 ~ ., the K .\ . T P . . . b th· services In OVI panl 10wn ost 
wh~ch was earlJer demohshed y e: Office Tamil Nadu (MUR 377) 
Railway Department (MUR 377) , 
(Deb. 10. Vol. XXIII. 05-12-2006) (Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 465 Col. 528 

Need to repair the road on Gangadhar 
Need to reconstruct the Government R '1 C' StOll I' . 81 way .rosstng on ura - u Iya 

Quartets. s.'tu~ted on ~K.S ~arg,: National Highway No.6 in Gujara, 
New DeIhl, 1ft view of their dilapidated (MUR 377) 
condition (MUR377) (Deb. 10, Vol. XXIII. 05-12-2006) 
(Deb. 2U. Vol. XXIV. 19-12-2006) Col. 473 
Col. .441 
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Need to n:scind the order allowing SEZ Need to revise the EmployecsPension 
to private sugar units in Kamataka Scheme, 95 and brinl it III par wllb the 
(MUR 377) Pension Scheme for Government 
(Deb. 12, Vol. XXIV, 07-12-2006) Employees (MUR 377) 
Col. 364-65 (Deb. 20, Vo.\. XXIV. 19-12-2006) 

Need to re~ the con~ion w~ of I Col. 445-46 
Over Bridge near Blhla Gumti, Bihar i Need to revise the rates of royalty on coal 
(MUR 377) . ! and other major minerals on ad-
(Deb. 17. Vol. XXIV. 14-12-2006) I valorem besis(MUR 377) 
Col. 282·83 I (Deb. S, Vol. XXIII. 21-11-2006) 

Need to restore land ownership rights to I Col. 524 
the VlIlagers of Junapb Distric:t which I Need to revive the closed plants ofHFCL 
was~ired by the forest Department II FCL and PPCL (MUR 3n) , 
ofGuJaral (MUR 377) 
(Deb. 6, Vol. XXIII. 29-11-2006) i (Deb. 6. Vol. XXIII. 29-11-2(06) 
Col. 494-95 I Col. 499-'00 

Need to restore the pathway (leading to I Need to revive the tea and c~ffee estate in 
Jodhpur railway station). under the 1

1
. !eerala or~/(~:' ~~) 'na wages to 

control of Defence to the Ioc:aI people W 
ofttle region (MUR 371) ! (Deb. 9, Vol. XXIII, 04-12-20(6) 
(Deb. IS. Vol. XXIV, 12-12-2006) I Col. 40) 
Col. 445 i Need to run a passenaer train in me 

Need to restore the rights of fanners to! morning hours between Patna and 
cultivate their land prnently under 1 Islampur (MUR 377) 
possessionofArmyjnSagar. Madbya ! (Deb. 17, Vol. XXIV, 14-12-2006) 
Pradesh (MUR 377) ! Col. 283-84 
(Deb. II, Vol. XXIV. 06-12-2006) : Needlo run a superfait train between 
Col. 316 ! Jamnagar and New Delhi (MUR 377) 

Need to review 1be Employees Pension I (Oeb. 9, Vol. XXIII. 04-12-2(06) 
Scheme, 1995 (MUR 377) : Col. 396 
(Deb. 12. Vol. XXIV, 07-12.i006) : Need to run daily rrain service between 
Col. 366-67 i Nanded and Pune (MUll 377) 

NecdlOreviewthepolicyforprocurement II (Deb. oi, Vol. XXl1l. 21-11-2006) 
of paddy on MSP, with a view to give I Cot. 307-t>. 
benefit to the farmers (MUR 377) : . . 
(Deb. 16, Vol. XXIV, 13-12-2006) ; Need to Sec.'IP a 8eftc.h of' ..... HIp 
Col. 611-12 ; CowtIllBttapJpur(MUR 377) 

Need . . (Deb. 12. Vol. XXIV, 07-12-2006) 
to revIeW the R~1es and Regulations I Col. 369-70 

framed for setHng up of Special i. . 
Economic Zone with a view to ensure Need to set up • Commiale for promotlAi 
balanced development in all the a common Nationa' i.nell'ae 
regions of the country (MUR 3n) acccpIable to aft (MUtl317) 
(Deb. 2, Vol. XXIII, 23-11-20(6) (Deb. 16, Vol XXIV, 1)-12-2006) 
Col. 335 Col. 60. 
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Need to set up a pi baed Power Plalt in 

Unnao. Uttar Pradesh (MUR 377) 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 307 

Need to set up a permanent bench of the 
Orissa High Courtia Western Orissa 
(MUR377) 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 61S 

Need to set up an I~ian lostitute of 
Technology (lin It Basara, districr 
Adilabad. Andhra Pradesh (MUR 377) 
(Deb. 7, Vol. XXIII, 3().J1-2006) 
Col. 365 

Need to set up an Indian oil or Bharal 
Petroleum Depot in villaae Vagha. 
Satna, Madhya Pradesh. (MUR 317) 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 302~3 Need to set up a petrochemical unit in 

Barauni Refinery. Bihar (MUR In) 
(Deb. 4. Vol. XXIII, 27-11-2006) Nee~ to se~ up another Kendriya 
Col. 309-10 Vldyalaya m Patna. Bihar (MUR 377) 

Need to set up a Power Grid Station at Col. 512 . I (Deb. 19. Vol. XXIV, 11-12-2006) 

Shivhar. Bihar(MUR 317} 
(Deb. 11. Vol. XXIV. 06-12-2006) Need to set up construction of KoyaI 
Col. 319 Irrigation Project (MUR. 377) 

Need to let up a public sector cashew nut 
proccuin, industry at Contai, Purba 
Medinipur, West Beapl (MUR 377) 
(Oeb. IS, Vol. XXIV, 12-11-2006) 
Col. 447 

Need to set up a Re~ of ONOC III 
Kakinada, AAdhra Prade&h (MUR 377) 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 613 

Need to set up a Trauma Centre at Behror 
(Alwlr), Rajasthan with a view to 
provide immediate medical relief to 
victims ofroad accidents. (MUR 377) 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoL 300 

Need to set up an liT in Pallkkld. Kenla 
(MUR377) 
(Deb. 17, Vol. XXIV, 1"4-12-2006) 
Col. 211-'2 

Need to set up an Indian Institute of 
Science for Education and Research 
(lISER) in Bihar (MUR 377) 
(Deb. 4, Vol. xxm. 27-11-2006) 
Col. 3()6.G7 

(Deb. IS, Vol. XXIV. 12-12-2006) 
Col. 441 

Need to set up Karur Textile under the 
Sc:beme for Integrated Textile Part in 
Tamil Nadu (MUR 317) 
(Deb. IS, Vol. XXIV, 12.-12-'2006) 
Col. 441 .. 9 

Need to set up Kendriya Vidyalayas in 
Vellen and Thiruvannamalai districts 
of Tamil Nadu (MUR 377) 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 526 

Need to share the profit made by ONGC 
with the farmers whose land was 
acquired by the ONOC for oil and gas 
exploration in Mehsana, Gujarat 
(MUR377) 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. .93 -

Need to simplify the procedure for 
issuance of domicile certificate in 
Uttaranchal (MUR 377) 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col. 448 
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Need to speed up the conversion work I Need to stremline die t\mctioftint of 
of two lane iDto four lane from Passport OffIces in the country widt • 
Sira-Hariyur to H.veri in k.amaIaIta viewlOsoIwmepr ....... .,.. .... 
(MUR 371) by the IPPbIds (MUll 311) 
(Deb. IS, Vol. XXIV, 12·12·2006) (Deb. 2. Vol. XXIII. 23-\1-2006) 
Col. 445 Col. 336--37 

Need to speed up the work of laying Need to take immediate steps to ~heck the 
railway lines between Kodenna to de<:linin,popu"'O(wilde~ 
Hazaribagh to Ranchi and Koderma to due to rapidly decN." fanIt ... 
Girdih (MUP. 371) in Orissa (MUll 371) 
(Deb. 2, Vol. XXIII, 23.11-2006) I (Deb. 4, Vol. XXlII. 27-11-2006) 
Col. 338 [ Col. 304 

Need to start electrification work under Need to 1Ike ..,.cia! ........ 110 provide 
Rajiv Gandhi Rural Electrifi~ation I employmattc,.p">fl1lPloyed)'oud.und 
Scheme in Samastipur, Bihar I make provisioM of unemployment 
(MUR 377) ! allowances to eli,iblc persons 
(Deb. 12, Vol. XXIV, 07.12-2006)! (MUP. 371) 
Col. 369 I . (Deb. 9, Vol. XXIII. 04-12-2006) 

Need to stan the work of doublina the· Col. 399-440 
railway fine ttom Panskura to Hlldia Need to bike step to check die inmIIina 
andprovide5tOJlllltlCofExpmsTrains ca ••• of diabetel i. the co_try 
ar Mechado Station, West Bengal (MUll 377) 
(MUR 377) (Deb. 6, Vot. XXIII, 29-11-2006) 
(Deb. II, Vol. XXIV. 06-12-2006) Col. 492-93 
Col. 316-17 Need to tab s&epI for ... ....... 

Need to start woric on Ahmedlbed-Dandi of Rewari-s.dulpur., ..... ..ffiaIr. 
National Highway with provision of Sadulpur·Bikaner and ...... prh-
adequate funds for its timely Depna railway sectiont (MUR 377) 
completion (MUR 377) (Deb. 19. Vol. XXIV. 11-12-2006) 
(Deb. 2. Vol. XXIII. 23-11 -2006) Col. 507-01 
Col. 332·33 

Need to start work on pendin, railway 
projects in Bareilly. Uttar Pradesh 
(MUI317) 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 304-05 

Need to atop i1lepl mlnina ICtivities in 
Bharatpur, Rajasthan (MUIl)77) 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. "69-70 

Need to stop the proposed establishment 
of the Atomic Encri)' Factory at 
Kovvada vII •• Srlkakulam, Andhra 
Pradesh (MUR 371) 
(Deb. 11, Vol. XXIV. '4-12-20(6) 
Col. 214-15 

Need to take steps for the revival ofT. 
Industry in the country (Mutt 371) 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. «e 

Need to take IIepJ to check dae IMAICe of 
Wild Elephants in AtNm (MUR 317) 
(Deb. 20. Vol. XXIV. 1'·12-2086) 
Col. 444-4$ 

Nud to take steps to check the spread of 
encephalitis in the castcm parts of the 
country (MUR 377) 
(Deb. $, Vol. xxm. 1'- J ) ·2006) 
CoU21-22 

Need to like....,. tID ~l ... of 
Malaria and K.aluar. aad uatift, 
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sufficient medical facilities in Banka 
and Jamul, Bihar (MUR 377) 
(Deb. 10, Vol. XXIlI, 05-12-2006) 
Col. 470 

Need to tae steps to curb increMing cases 
offemale foeticide. (MlJR 377) 
(Deb. 4. Vol. XXIII. 27-11-2006) 
Col. 303 

Need to take stq)S to curb ihe practice of 
Child labour in the c:ountry (MUR 377) 
(Deb. II, Vol. XXIV, 06·12·2006) 
Col. 317-11 

Need to take steps to ensure .vailability 
of edible oil in adequate quantity 
medina the future requirements of the 
country (MUR 377) 
(Deb. 20, Vol. XXIV, 19-12-2006) 

level ofIndian Institute ofTechnology 
(MUR377) 
(Deb. 2, Vol. XXIll, 23·1\-2006) 
Col. 337 

Need to use Solar Power teclmology for 
generation ofelewicity (MUR 377) 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 439-40 

Need 10 withdraw the propotaI to establish 
Field Firina Range in RachakQnda in 
Andhra Pradesh (MUR 377) 
(Deb. 9, Vol. XXIIl, 04-12-2006) 
Col. 404-oS 

Shortage of LPG in Haveri district, 
Kamataka (MUR 377) 
(Deb. 6, Vol. XXIII, 29-11·2006) 
Col. 497-98 

Col. 443 Ma.Ia •• Azad Edueatio. Fo ..... tioa 
Need to tae ItepI to make Brahmaputra Corpus Fund ofMaulanaAzad Education 

river pollution he (MUR 377) Foundation 
(Deb. 17, Vol. XXIV, 14·12·2006) i (Deb. 17, Vol. XXIV, 14·12·2006) 
Col. 277·71 i Col. 90-92 

Need to ti~ely completion of a~uge I Mauriti •• 
conversion work on QUllon- I Double Taxation Agreement with 
ViruCbanaaar railway section (MUR I Mauritius 
377) I' (Deb. 18, Vol. XXIV, lS-12-2006) 
(Deb. 16, Vol. XXIV, 13-12·2006) Col. 239-40 
Col. 616 I 

Need to uPl"IIde railway facilities on Mad ••• Penaiulble IIaak FI .. ace 
stations enroute Junegarh and RajkOt I Norms of MPBF 
mel to run new trains from Jwaprh, (Deb. I B, Vol. XXIV, I S-12-2006) 
Gujarat to other parts of the country Col. 261-61 
(MUR 377) Mea. 
(Deb. 16. Vol. XXIV. 13-12-2006) 
C I 606-01 I Ban on Meat Export 

o. (Deb. 20, Vol. XXIV, 19-12-2006) 
Need Co vPlfBde tM services of BSNL in Col. 61-70 

Sundorban relion of West Bongal 
(MUR 377) Media 
(Dob. 6. Vol. XXIII, 29·11·2006) 
Cot. m-63 

Need 10 upIfIde the Uniwnby Col" 
of Eftaineerina at B ..... Orissa to the 

Allotment of Land for Commercial 
Activities 
(Deb. II, Vol. XXIV, \s-12-2006) 
Col. 169-70 



11. 
M ..... CeIIIII(f) 
Ban Oft AcIaiMioft itI Medicallllutal 

Col ..... 
(Deb. II, Vol. XXIV. 06-12-2006) 
Co1.24"~ 

Convortioa of DiMrict HotpitaI iDto 
MtdaJ~ 
(o.b. 1 r, \t»1. XXIV, ""12-2t06) 
Col. 131 

Dhhi Cd. w.cuc .... , .... 
(Deb. ' •• Vol. XXIV. 11-12-2006) 
CoI.20N2 

Export at Herbs 
(Deb. 16. Vol. XXIV. 13-11-2006) 
Col .• 91-92 

Herb ExpGIt Proc ' •• 1-. ZoMs 
(Deb. t'. Vol. XXIV. 12-11-2006) 

, Col 63 
.. ldicilll ...... 

Exorbltut Feet c ...... ed by Pri.... (Dd. 16, ",I, XXIV,. 13-12-2006) 
Medical Col", .col2~50 
(Deb. 1, Vol. XXIII, 22-11-2086) t Plleniiaaofladiitl HI ... nd' ..... 
Col. 132 I (Deb. 20. VoJ.XXIV, 19-12-2006) 

Medical Col,,_ at Thiruvananlbapuram '1 Col. 23-27 
(Deb. 1. Vol. XXIII. 22-11-2006) i Produc:tiorl oraer.nium Herb 
Col. lSI-52 i (Deb .•• Vol. XXIII, 27-11-2006) 

I 
New Medic:aJ Con... 1 Col. 111-12 

(Deb. 16. Vol. XXIV. 0-12-2006) MepeJaya 
Col. 121-22 I Children Dropout &om Sdaoot 

M.".CIJC ..... .,.... I (Deb. 5, Vol. XXIII. 21-11-2006) 
o8aon Reai*nd wida Mel 1 Col. 440-41 

(Deb. II, Vol. XXIV, ()6.12-2006) I .......... f P., ....... Local A .... 
Col. 94 . _ , ... 1.,_ ... ..... 

RetopitioD ofSiwm MIaipIlIJIIIiIure I AJ1oeIhoa of' ,.act. UIIdcrMPLAD 
of Meeti"1 Scieoce, by Medical I Sc"-
Counci.Ioflndia(MCl)(Sub.) ! (Deb. I. Vol. XXIII, 22-11-2006) 
(Deb. 12, Vol. XXIV. 07~12-2006) I Col. 211-37 
Col. 343 . 1 fundi Allocated aDd Spt1II ....... 

MIdkaIG ...... () ... =,..... . I i~ Vol. XXIV, 13.12-2(06) 
SeUmaupofMtdkala....Coa ....... I Col. 171-'. 

(Deb. 6, Vol. XXIII. 29-11-2006) I Hurd •• IaIp .. lMu .... ofMPLADS 
I. ' 

Col. 323-24 i (Deb. 1. Vol. XX"'. 22-11-2806) ........ .,.. • I Col. 37S-16 
a c.... a( ) I MoDitoriftl Mtchuisla for IitPLAO 
IW04. for Mcd.iciaal and AromI&ic,.... I' Schane 

(Dcb. 9, Vol. XXlII. 04-12.-2006) (Deb. l. Vol. XXIIl, 22-11-2006) 
Col. 122·24 Col. ~" 

~of'Htrt.l,....1 NewGWdeliaos for MPLADS 
(Deb. I, Vol. XXIII. 22-)1-2006) I (Deb. II, Vol. XXIV. ()6..ll·lOO6) 
Col. I ~7 I CoL 113..., 
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Quality of Worb UDder MPLADS I Metra .... 
(Deb. 11, Vol. XXIV, 06-12·2006) ! BanpIore M.-o Rail 
Col. 206-07 (Deb. 3, Vol. XXIII, 24-11-20(6) 

Slow Pac. of Jmpl ...... tioll of Col. 271-79 
MPLADS Ddti Metro Rail 
(Deb. II, Vol. XXIV, C)6.12-2006) I (Deb. 3, Vol. XXIII, 24-11-20(6) 
Col. 1~70 I Col. 249 

MeIa ...... of P.,..... I Extension of Metro Rail upto Gbuiabad 
lnItalllrionofG_ I (Deb. S, Vol. XXIII, 01-12-2006) . I 

(Deb. II, Vol. XXIV, 15-12-20(6) ~ Col. 96 
Col. 347 I Metro Rail 

MaimenanceofRaideacesofMP I (Deb. I, Vol. XXIII, 01-12-2006) 
(Deb. ll, Vol. XXIV, 01-12-20(6) I Col. 7S~17,132 

Col. 200-0 I I Metro Rail for Kochi 
Me.ben Swon i (Deb. 13, Vol. XXIV, 08-12-2006) 
SIlri Abu HUem Khan Choudbury, I Col. 197-91 

Shri Sy.d Shalt.a.I' HUllain, I Metro Rail in Delhi 
Shri,....,i ...... SIIri Abu.Ayeaj' (Deb. 3, Vol. XXIII, 24-11-2006) 
MoPCIal. 5hri. RaMtwaroop Prasad, Col. 4SS-S6 
Shri R.ampal Siap-SMInI I Metro Rail Project. Chen: .. : I 
(Deb. I, Vol. XXIII, 22-11-2(06) (Deb. I, Vol. XXlII,JI-12-2006) 
Col. I Col. 142-43 

SbrimIli Jhanti 1...1k1M118oIcha-Swom . . . 
( .... -b 17 Vi I XXIV 14-12-20(6) Need &0 introduce MIII'O Rail ServlCCl In 
..... , 0., i HycIeratNId (MUJl377) 

. Cdt. I I (Deb. II, Vol. XXIV, 06-12-2006) 
M...,.. i Col. 313 
1..lid.llu, of Nationat Lude" ! Ilequimncnt of Train' ::,r Delhi Metro 

conwrIed into MtmorieII I Project 
(Deb. 3, Vol. X'SUI, 24-11.2(06) (Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 405-06 Col. 220-21 

MetaI(.) Security for Metro Rail 
Enviromnental CI.araaCf to V...... (Deb. 3, Vol. XXIII, 24·1 1-~006) 

lJumioiunl Col. 361 
(Deb. I., Vol. xX1\', 11-12-20(6) I Mtc ....... ad ....... hItioIt(.) 
Col. 75 U' F' . ' __ lo."': __ 

LoIIl to _lCfO IRIAC"" ..--_ .. 
StaintupolA ..... '1IaI (Deb. 11, Vol. XXIV, 1$-12-2006) 

(Deb. 5, Vol. xxm. 21-11-2006) Col 210-) I 
~.2~1' . 

U .. ofA"niriMm.~1nduIIry 
(Deb. 7, Vol. XXlII, 30-1 )·2006) 
CoI.l46-47 

Micro Finance IMtiNdona 
(Deb. I, Vol. XXIII, 0)-12-2006) 
Col. 131-32 
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Micro Financina Syttem 
(Deb. 11, Vol. XXIV, 15-12-2006) 
Col. J01'()2 

Mld-Day Meal ..... 
Food .. Nid-tMy Meal Scheme 

(Deb. 5, Vol. XXIII, 21-11-2006) 

Shonaae of Milk 
(Deb. 9, Vol. XXlIl, 04-12-2006) 
Col. 141 

Supply of Milk by MOlher' Dairy 
(Deb. 4, Vol. XXIII, 27-))-2006) 
Col. 175 

CoL (3)-34 MIH(') 
Mid--DIIy Meal ScMme Accidents in Coal Mines 

(Deb. 5. Vol. XXIII, 21-11-2006) I (Deb. I, Vol. XXIII, 22-11-2006) 
Col. 57-60 Col. 201, 247-41 
(Deb. 17. Vol. XXIV, 14-12-2006) I AC'luisition of Coal Mines 
CollI I I (Deb. 4, Vol. XXIII, 27-11-2006) 

Mid-Day Meals Col. 73 
(Deb. 10, Vol. XXIII, 05-12-2006) I All fM' otment 0 lnes 
Col. 44-45 . I (Deb. IS, Vol. XXIV, 12-12-2006) 

Review of SSA and Mid-day Meal Col. 174 

Scheme I Blut in Nllda Mine ofseCL 
~i9!' Vol. XXIII, 21-11-2006) I (Deb. 6, Vol. XXIII, 29-11-2006) 

I Col. 324-26 
Mllntloa 1 Coal Mine Projects 
Exodus of Rural People I (Deb. II. Vol. XXIV, 06-12-20(6) 

(Deb. 3, Vol. XXIII, 24-11-2006) i CoUO-SI 
Col. 313 i Development and Growth of Minin, 

MHk aad Milk Prodllds i Sector 
Duty Exemption on Concentrated Milk i (Deb. 20, Vol. XXIV, 19-12·2006) 

. Col. 42-43 (Deb. 13, Vol. XXIV, 01-12-2006) : 
Col. 202~3 ' Environmental Clarance for Minina 

Low Cholesterol Desi Ghee 
(Deb. 9, Vol. XXIII, 04-12-2006) 

(Deb. 9, Vol. XXIII, 04·12-2006) 
Col. 45-46 

Col. 222 Exploration of Minerals and Mines 
Non.availabllity of Milk and Milk (Deb. 20, Vol. XXIV. 19-12-2006) 

Produas of DMS I Col. 275-76 • 
(Deb. 9, Vol. XXIII, 04-12-2006) I Fee for UIC of Captive Mina . 
Col. 135 i (Deb. 4, Vol. XXlII, .27-11-2006) 

Production of Canned Milk 1 Col. 213·14 
(Deb. 9, Vol. XXlIl, 04-12-2006) I (Deb. 9, Vol. XXlII, 04-12-2006) 
Col.l50-S1 I Col.310 

Purcbac of Milk from Cooperatives 1 Foreiln Companies in Mtnio, 
(Deb. 17, Vol. XXIV, 14-12-2(06) II (Deb. U, Vol. XXIV, J2-12-2006) 
Col. lSI-53 CoJ. 112 



SUBJECT INDEX 191 

It..d ill ..... ~ I Openina of New CoIl Mines 
(DItt. IS, Vol. XXIV. 12-12-2006) (Deb. I. Vol. XXIII. 22-11-2006) 
Col. m Col. 17-27 

Hedh IiuIrdI ill .. nund CoaJ Mines I Pouc.sion of IrOD Ore Mines by SAl!-
(Deb. 16. Vol. XXIV, 13-12-2006) I (Deb. 4, Vol. XXIII. 27-11-2006) 
Col........ 1 Col. 82 

IlIep1 M.... I Private Inveslment in Minina Sector 
(Deb .. 4. Vol. XXIII, 27-11-2006) I ~~.bj7~' Vol. XXlU. 28-))-2006) 
~.'I~ , , Proposal for Allotment oflron Ore Mines 
(Deb. 15, Vol. XXIV, 12-12-2(06) (Deb. S. Vol. XXIII, 21-11-2006) 
Col. 160-61 Col. 349-$0 

lIt.pl Minin, Aetivitin in Annsel Raid by Delhi Police 
DiviIioa . (Deb. 20. Vol. XXIV. 19-12-2006) 
(Deb. 17, Vol. XXIV. 14-12-2006) I Col. 254 
Col. 2O~ i RetlabiJitation of Land O~ 

Minc 0-. iD 8IWdih Colliery ,'(Deb. 1. Vol. XXIII, 22-11-2006) 
(Ottl. 6, Vol. XXIII 29-11-2006) Col. 103-04 
Cot. 214-16 ' I Rise in Silicosis Cases 

!I (Deb. 11. Vol. XXIV. 06-12-2006) 
.... Ace..... Col. 32-)3 

(Deb. 10. Vol. XXIII. 05-12-20(6) I Safety Rules in Coal Mines 
Col.lf0..92 I (Deb. 6. Vol. XXIII. 29-11-2006) 

Min"" eoop.raioft widI Namibia i Col. 206-07 
(Deb. U. Vol. XXIV, 12-12-2006) ! Sick Iron Ore Mines 
Col. 271-79 I (Deb. 15. Vol. XXIV, 12-12-2006) 

..... Policy , C~J. 98-99 
(Deb. S. Vol. XXIII. 21-11-2006) I Unsafe Coal Mines 
Col. )54-" I (Deb. I. Vol. XXIII, 22-11-2006) 

I Col. 189-93 
~O(CoIlMina 

(Deb. I, Vol. XXIII, 22-11-2006) I Mi.cral Develop •• nt Fund 
Col. 1lJ.29 . Mineral Development Fund 

Need to." UlepI minina lCtivitlea in II (Dcb. 20, Vol. XXIV, 19-12-2006) 
8111r11pur ....... (MUR377) i Col. liD-II 
(Deb. 10, Vol. XXIII. 05-12-2006) ! Minerai Water 
Col. 469-10 I Sale of Eatables at Hiaher Price 

NMDC MiaeI I (Deb. 9, Vol. XXIll, 04-12-2006) 
(Deb. 5, Vol. XXIII. 21-11-2006) I Co1.235-36 
Col. 62-63 I Mlaeral(.) 

~iaJorCoai MiMI to Prlwae Sec10rs I ExplOflCion ofMifteral ReservoII 
(Deb. 6, Vol. XXIII. 29-11-2006) II (Deb. 10. Vol. X Xlii , 0~-12-2006) 
Col. 211 I Cot. 117-88 
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Exploration of Minerals and Mines 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 275-76 

Value Based Compensation on Minerals 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 131-32 

EJCf)ort of Iron Ore Mlai ... Support Price 
(Deb. 10, Vol. XXIII, 05-12-2006) BonustoFermers 
Col. 38-39 (Deb. 9, Vol. XXIII, 04-12-2006) 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 42-43 

Export of~ Iron 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 287-19 

Hi&h Mapitude ofM1neral Resources 
(Deb. IS, Vol. XXIV, 12·12-2006) 
Col. nl-20 

Iron Ore Price 
(Deb. 10, Vol. xxm, 05-12-2006) 
Col. 114-15 

Col. 91-99 
MSP for Crops 

(Deb. 4. Vol. XXIIl, 27-11-2006) 
Col. 51-S9 

MSP for Salt 
(Deb. IS, Vol. XXIV, 12·12-2006) 
Col. 379·10 

MSP for Suprcane 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 35O-S1 

MSP of Muscard 
I (Deb. 9, Vol. XXIII. 04·12-2006) 

Milam, Leue oflron Ore Block I Col. 36S 
(~. 5, Vol. XXIIl, 21-11-2006) I MSPon Unit Cost 
Col. 316 i (Deb. 19, Vol. XXIV, 11-12-2006) 

Needtorevi.etbendClofroyaJayon coal j Col. 399 
ad other major minerals on ad-I Need to declare Minimum Support Price 
YIlorcm besis (MUR 377) I for Suprcane (MUR 377) 
(Deb. 5, Vol. XXlIl, 21-11-2006) I (Deb. 19, Vol. XXIV, 11-12·2006) 
Col. 524 CoU 12 

RiIIt fiaad for MifteraIs Need to review the Policy for Procurement 
(Deb 5 VI I XIV 12 12 2006) of Paddy on MSP, wid! • view to live . 1 , o. X , - • Benefit to the Farmers (MUR 377) 
Col. 91 I (Deb. 16, Vol. XXIV, 13-12·2006) 

Seuina up of Alunrinal Aluminium Plant Col. 61 J -12 
:jn Orissa I Payment of MSP 
(Deb. U, Vol. XXIV, 12-12-2006) I' (Deb. 4, Vol. XXIII, 27·11·2006) 
Col. 102'()3 Col. 266 . 

Situation win.- out of non-revision of· Proeurcmcna Price of WbeIl 
ofO)'IkyOllcoa1andOlhermineralland II (Deb. 4, Vol. XXIIl, 27·11·2006) 
lteps taken by the Government In Ibis Col. 53-54 

.reprd (CA) 'I Remunerative Pric:e for PoodJl1ins 
(Deb. 10, Vol. XXIII, 05-12·2006) (Deb. 14 .• Vol. XXIV, 11-1l-2006) 
Col. 444-56 ' Col.2t4.1S 

Uniform be for Iron Ore 
(Deb. 10, Vol. xxm, 05-12-2006) 
CoI.2IS 

Support Pri~ for Suprtane 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 199 
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Minority Co •• luioa 
Report of NCRLM 

Regarding Survey on Population of 
Minorities 

(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 249 

Mlnority(.) 
Atrocities apinst Minorities 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Cot. 352 

(Deb. 2, Vol. XXIII, 23-11 -2006) 
Col. 211-94 

Reservation to Minorities in Jobs and 
Education 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 96-97 

Social Sector Benefits to Religious 
Committee for Examination of s.cbar Minorities 

Committee (Deb. 17, Vol. XXIV, 14-12-2006) 
(Deb. 20, Vol. XXIV, 19-12-2006) Col. 110 
Col. 217 I Submission of Report of Sachar 

COMmittee/Task Force to Monitor Committee 
U-Point PJoaratnme . . (Deb. 2, Vol. XXIII. 23-11-2006) 
(Deb. 2. Vol. X'UI'. 23-11.2006) Col. 142 
Col. 67-(il Univcrsal Minorities' Rights pay-

Conference on Stlte Minorities Reference by the Speaker 
Commissions (Deb. 19. Vol. XXIV, 11-12-2006) 
(Deb. 7. Vol. XXIII, 30-11-2006) I Col. 437 - ~ 
Col. 21-32 i Mluile(l) 

Credit Facilities to Minorities Barak Missile Deal 
(Deb. 3. Vol. XXIII. 24·11-2006) (Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 501-02 Col. 12 

Definition of Minority Community Development of Brahmos Missile 
(Deb. 12, Vol. XXIV, 07·12-2006) 'I" (Deb. 17, Vol. XXIV, 14·12-2006) 
Col. 132 " Col. lOS 

Functioni", ofNOOs I Primivi Missile Test 
(Ocb. 12. Vol. XXIV, 07-12·2006) I' (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 265-66 Col. 215-16 

Inclusion of Communities in Minorities I Research and Development Work on 
CateaorY I 7rishul' 
(Deb. 7, Vol. XXIII, 30-11-2006) I (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 61-62 , Col. 161-62 

Loan to Minorities by NMDFC I' Successful conduct of interception test 
(Deb. 12. Vol. XXIV. 07-12-2006) J using two IivemissiJes-Reference by 
Col. 144 1 the Speaker 

! (Deb. 6, Vol. XXIII, 29-11-2006) 
Minority Welfare Proarammel i Col. I 

(Deb. IS, Vol. XXIV, 12-12-2006) I 
Col. 25' ! MMTC U .. lted 

PtK:kaae (or M inorityPeople I Export of lron-Ore 
(Deb. 7, Vol. XXIII, 30-11-2006) I (Deb. 10, Vol. XX1I1, 05·12-2006) 
Col ..... 95 I Col. 31-39 
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MOOIl 
Sendina Indian on Moon 

(Deb. I, Vol. xxm, 22-11-2(86) 
Col. 410-11 

Morocco 

~CbbIIruaI M_ 
, (Deb. 12, Vol. XXIV, 07-12-2006) 

Col. 159 
MIIIOUID .. Dholavin 

(Deb. 17, Vol. XXIV, 14-12-20(6) 
Col. 163-64 

Welcome to Moroccan Parliamentary Natioal SUk MUIeUm 
Delcption (Deb. IS, Vol. XXIV. 12·12-2006) 
(Deb. 4. Vol. XXIII, 27-11-2006) I Col. 106-07 
Col. 1 Nllional Tribal Muaeum 

ModIerCare SdIetM ! (Deb. 20. Vol. XXIV, 19-12-2006) 
Health Care FKilities under Moeller Cere il Col. 251-52 

Scheme Thtft in Pallia M_ 
(Deb. 6, Vol. XXIII, 29-11-2006) (Deb. 12, Vol. XXIV, 07-12-2006) " 
Col.2ll-'" Col. 106-07 . 

M.tMr~ry 

Supply of Milk by Molher Dairy 
(Deb. 4, Vol. XXIII, 27-11-2(06) 
Col. 175 

Thefts &om ProeectM MOIUM8 
<Peb. 12, Vol. XXIV, 07-12-2006) 
Col. 44 ... 5 

My •• _r 
Alleied Detention of AUftI s.n Suu Kyi 

. (Dcb. n, Vol. XXIV, 06-12-2006) 
A,reemell' with Mozambique on II Col. .3-14 

AJriaalture 
(Deb. 19, Vol. XXIV, 1'-12-20(6) ~ HO:. Secretary L.v.1 Talk. willt 
Col. 347-41 I (~, Vol. XXUl,05-12-lOO6) 

M .... ri c....aun I Col. 17)-75 
Need to implement Ihe recomnteftdations I LNG &om M)'tnIMr 

of Murwi eoa.iaee widt • view to I (Deb. J2, Vol. xxrv. 07-12-20(6) 
Iddms die prob ..... be ... ficed by 1 Col. 304 
the fWIer_communiIy (MUl377). l' ModentilMion ofBonter Check Poll 
(Deb. 7. Vol. XXIII, 30-11-2(06) I,' (Deb. S, Vol. XXIII. 21-11-2806) 
Col. 364-65 Col. 101-10 

M .... I) I dpeninJ ofSdwellIt.aed 
Development of 81ba Saheb Shiml'lO; (Deb. I, Vol. XXlU, 12·11 -2006) 

Ambedkar Memorial I Cot. 203 
(Deb. 17, Vol. XXIV, 14·12-2006) IN ....... 
Col. 166 ! Activities of NIp Outtka 

Development ofMUICUIIII I (Deb. 20, Vol. XXIV. t9-11-lOO6) 
(Deb. 17, Vol. XXIV, 14-12-2006) I Col. 75-76 
Col. 32·35 , Four Lanin& of lloed tom DiIMpur 110 

Fire .. Salarjuna MuIeum I Kotaia 
(OeD. 2, Vol. XXIII. 23-11.2006) (Deb. 16, Vol. XXIV, 1'.l2.2006) 
Col. 90-91 \ Cot. 1.7 
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Min .. Coopetation with Namibia 

(Deb. t~, Vol. XXIV, 12-12-2006) 
Col. 271-79 

N.tto ... A ....... C..,.ay Ualited. 
ProductionIProfit ofNALCO 

(Deb. " Vol. XXIII, 2'-11-2006) 
CoI.I"-Sf 

Welcome to Parliamcmary Dekption SClST Reauitinent Drive in NALCO 
ft'om1heRepublkofNlIIlibia (Deb. IS, Vol: XXJV, ]2-12-2006) 
(Deb. 14, Vol. XXIV. 11-12-1006) I Col. 315-17 

Col. 1·2 I Natto ... Aa .... 

" ......... 1Id T ........... ' National Ambem-Played 
Nao Science and Technolol)' Mission , (Deb. 1, Vol. XXIII, 22-11-2006) 

(Deb. a, Vol. XXIII, 01-12-2006) 'I'. Col. I 
Cot. 69-70 i Natio.al A ...... t .... Attreditatioll 

N .......... C...... . f CH.dI . 
Narasimhan Comrnntee I National Assessment and Accreditation 

(Deb. I, Vol. XXIII, 01- t 2-2006) i Council 
Col. 197 (Deb. 15, Vol. XXIV, 12-12-2006) 

I Col. 341-50 
NarcodCI : 
A . N--~.· Co tr I I N.tio •• 1 Aviatioa ... rd lencleS on .. "",ICI n 0 I 

(Deb. I •• Vol. XXIV. 15-12·2006) i Settinl up ofNationaJAviation Board 
Col. 352·'3 I (Deb. 2, Vol. XXIII, 23-11-2006) 

n..' C Iti . ! Col. 191-92 ", .. tum u vatJOn ! 
(Deb. 3, Vol. XXIII, 24-11-2006) 1 N.doaaI ...... M ___ 
Col. 441-42 I Bamboo Mission 

Sei.zureo(Herom i (Deb. 4, Vol. XXIII, 27-11-2006) 
(Deb. 13. Vol. XXIV, 0'-12-2006) I Col. 144-45 
CoI.)()()'{)2 i 

) Natlo •• 1 8 .. k for AJrlult.re .Dd 
N .................... Protn-- I bral Devetep.ellt 
Utitiutlon of Funds under NAP i Credit Policy ofNABAIlO 

(Deb. 14, Vol. XXIV, 11-12-2006) I (Deb. at Vol. XXIII, 01-12-2006) • 
Col. 19 . i -Col. 91-92 . 

N.tto ••• AlrIe.ltna' Coeperative I Credit to Self Help Groups 
M ......... ' ........ oI .... UaUted I' (Deb. 8, Vol. XXIII. 01-12·2006) 

Col. 203-04 
NAFED I ARDAss' fo 1" _ __o_ .... ,_ f 

(Deb. 19. Vol. XXIV, 11-12-2006) i N~HCs Istance r'-"'llllll .... ""no 

Col. 2'-4·55 I (Deb. II, Vol. XXIV, 15-12-2006) 
"....... A,rluM.ral I ••• run! Col. 301 
..... I NASARD Assistance for Rural 

I . 

N ..... ~ IftIurIncc SdIemc i Elec:otrcnOfl·fiaIaoa ...... · .... 
(Deb. <t, Vol. XXlll, 27.11-2(06) I (Deb. II, Vol. XXIV, 1$-12·2006) 
Col. .9) 1 Col. 123 
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NABARD Assistance 10 Andhra Prldesh I Need to expedite the work on National 
(Deb. I, Vol. XXIII, 01-12-2006) Coastal Protection Project a per the 
Col. 219 proposal of State Government of 

NABARD Scheme for Rural Artisans I Orissa (MUR 377) 
(Deb. II, Vol. XXIV, 15-J2-2006)! (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 312-1. Col. 442 

Subvention Scheme National Co • .wtoa for Childree 
(Deb. I, Vol. XXIII. 01-12-2006) 
Col. 141 

Nation. Captta' ReaIoe 

National Commission for Childtel' 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 261-62 

Facilities In NCR Natlou' Co ....... for I)e..JIIIottftecl 
(Deb. 13. Vol. XXIV. 08-12-2006) Tribes, NomacHe aed SHd-N .. adlc 
Col. 299-300 Tribes 

Government Accommodation to Officials 
in NCR 
(Deb. 3. Vol. xxm. 24.11-2006) 
Col. 237-31 

Grant-in-Aid to NCR Participatini States 
(Deb. 18. Vol. XXIV, 15-12-2006) 
Col. 326-27 

loIM 10 NICionaI Capital Rqioa 
(Deb. 13, Vol. XXIV, 0'-12-2006) 
Col. 301-10 

Medical Facilities in NCR Towns 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 2SO-S1 

National CommiSlion for De-Notified 
Tribes, Nomadic and Semi-Nomadic 
Tribes 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 64 

Survey on Tribes 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. SO 

Natton. Co • ....,. lor 'aratn 
Narional Commission for Farmers 

(Deb. 9, Vol. XXHI, 04-12-2006) 
Col. 11-16,150 

Population Pressure in NCR 
(Deb. IS, Vol. XXIV, 12-12-2006) Nadollal C ....... for MtaoriUel 
Col. 137-38 

National CHltre lor Good Gonruttte 
Setting up of NCGG 

(Deb. S. Vol. XXIII, 21-12-2006) 
Col. 73 

National Commi"ion for Miftoritjes 
(Deb. S, Vol. XXIII, 21-11-2006) 
Cot. 314-15 

Atrocities .,.inst Minoritia 
(Deb. IS, Vol. XXIV, 12-12·2006) 

'I Col. 3'1 Natioaat CIIiIcI LatJo., Project . 
Rehabilitation Scheme ofNCLP i Constitutional Statui ofNCM 

(Deb. 4, Vol. XXIII, 27-tt-2006) I (Deb. 17, Vol. XXIV, 14-12·2006) 
Col. 240 I Col. 209 

NaUo.a. Coa'tal Pr.t«tlo. i N •• lola' e ........ lor SchiItUtd p....... ! f:uta 
National Coastal Protection Procramme ! Budpt Aitoc.rioa for HCSC 

(Deb. 4, Vol. XXIll, 27-1I-2006)!' (Deb. 11, Vot XXIV, 14-11~2006) 
Col. 102 Col. 14S-47 
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NatIoaI CHi ..... for WHIeIl Nado'" Dairy "".,...t leerd 
J..eais1Idon by National Coauniuion for Pcnpective PIIn by NDDB ... 

( ft...I.. 20 U I XXI (Deb. 19, Vol. XXIV, 11-12-2(06) 
..,..;u ••• 0. V,I9-12-2006) Col 115 
~.262~ I' 

N ....... C-....... _ '......... I N ..... Bilelp ........ 
Meetiftl of National Commission on F~ States under National Discipline 

Papa.ion I . 
(Deb. 11, Vol. XXIV, 06-12-2006) (Deb. tI, Vol. XXIV, 06-12-2006) 
Col. ~ I I Col. 243-44 

N ...... CoopentIYe V.1oa or In... 1 Nadonl D .... AItItortty 
Foreip Trip by NCUI Pmideftt i ScUin, up of National DruaAuthority 

(Deb. 19, Vol. XXIV. 11-12-2006) i (Deb. 6, Vol. XXIII, 29-11-2006) 
Cot 71-14 j Col. 111-81 

N ••••••• C ... " .f Ed.e.fl •• al ! N.1louI Flat a..rdI_........... I Dishonourina ofNatioAaJ FIa& 
AIIIUIl Exua .... S)'IfeIII ! (Deb. 20, Vol. XXIV. 19-12-2006) 

(Deb. 1$, Vol. XXIV, 12-12-2006) I' Col. 149-52 
Col. 19-90 NadouI'ood .... Work ~ 

laelusiOQ of Mus Media Subject in i-l&.l..... 

NCERT Boob Ilrrep ... --.. NFFWP 
(Deb. 10, Vol. XXIII. 05-12-2006) I (Deb. I. Vol. XXIII, 01-12-2006) 
em. 110 I Cot 73 

I 
Modem Indian Language Status to Hindi 1 Release of Pend in! Amount under 

(Deb. 5. Vol. XXIII, 11-11-2006): NFFWP 
Col. 119-20 ! (Deb. 18. Vol. XXIV. 15-12-2006) 

N,C.E.R.T. Col. 337-38 

(Deb. 10. Vol. XXIII, 05-12-2006) : Natioaal GuAdvisory ledy 
Col. I 59-60 i : National Gas Advisory Body 

Netlo •• 1 Co •• eil of Tuellen' (Deb. 2. Vol. XXIII. 23-11-2006) 
t:nca.... Col. 311-12 
DipkJmII ttom Unrecoanised Institutions 

(Deb. IS, Vol. xxrv. 12-12-2006) N ....... HiP·ay(s) 
Col. 316-7' Ambulances 01\ NHs in Andhrl Pradesh 

(Deb. II. Vol. XXIV, 06-12-2006) 
Col. 112-13 Recopition to wlfflnanced Colleges by 

NCTE 
(Deb. 20, Vol. XXIV. 19.12·2006) . Bad Condition ofNH-21 
Col. 10-11 (Deb. 11. Vol. XXIV. 06-12-2006) 

Col. 160·61 
NetiotIaJ en. Report a.ru. 
R. by NaB Bad Coftditioa ofNHs 
~. 20. Vol. XXIV. 19.J2-2(06) I (Deb. 6, Vol. XXllI. 29-11-2006) 

Col .• 1-100 I Col. 302 



200 LOK SABHA 

BeautifICation Works ofNH-4 
(Deb. 16, Vol. XXIV, 13·12~2006) 
Col. 67 

Broadening of Bridaes 
(Deb. I, Vol. XXIII, .22-11 -2006) 

. Col. 374 
Bypass on NH-3 

(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 533 

Bypasses aIona National Hjpways 
(Deb. 6, Vol. XXlII, 29-11-2006) I 
Col. 294-300 

Construction of Express Highways 
(Deb. I, Vol. XXIII, 22-11 -2006) 
Col. 253 

Construction of National HiJhwayt 
(Deb. 1, Vol. XXIII, 22-11-2006) 
Col. 205-16 
(on. II, Vol. XXIV, 06-12-2006) 

- Col. 9-12 
ConIINction of National Hiahways for 

C9mm0nwealth Games 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 226-27 

Cess Collected on National Highways in Construction of National Hiahways in 
Kamataka Madhya Pradesh 
(Deb. 16, Vol. XXIV, 13-12-2006) (Deb. 6, Vol. XXIIl, 29-11-2006) 
Col. 449-50 Col. 342-43 

CNG Filling Stations on Hipways I Construction of Super Exptemays 
(Deb. 2, Vol. XXUl, 23-11-2006) (Deb. 11. Vol. XXIV, 06-12-2006) 
Col. 205-06 Col. 232-33 

Commuter Safecy on N.uonal Hipway. Conversion of NH 2 tom Four to Six 
(Deb. J, Vol. xxm, 22-11-2006) t.-
Col. 57-51 (Deb. 16, Vol. XXIV. 13-12-2006) 

Condition ofBridps on N.8. No. I' Col. 276 
(Deb. II, Vol. XXIV, 06-1 2-2006) Convcrtia& National HiJllwayslGoIdeo 
Col. 64-65 Express Hipwayl 

Conferring SWus of National HIJhway (Deb. 1 ~ Vol. XXIII, 22·11 -2006) 
(Deb. I, Vol. XXIII, 22-11-2006) Col. 475-77 
Col. 449-50 Convertina NH~llnto Six lAM 

ConstructinaNationalHighwaysonBoT (Deb. II. Vol. XXIV, 06-12-2006) 
Basis i Col. 239 
(Deb. 16, Vol. XXIV, 13-12·2006) I DecllnltionofNatioaaIHiJbwayI 
Col. 96-103 I (Deb. I, Vol. XXIII. 22.11.2006) 

Construction of Bridae on NH I Col. 414-27 
(Deb. 6, Vol. XXIII, 29·11-2006) (Deb. J6. Vol. XXIV, 13.12-2(06) 
Col. 321·29 Col. S09-IO 

Construction ofBridteon NH·2I Delay in Execution ofProjtctl , 
(Deb. II. Vol. XXIV, 06-12-2006) (Deb. 6, Vol. XXUI, 29-11-2006) 
Col. 66 Col. 333.34 

Construction of8y.,.. aJona NH-44 
(Deb. 1) t Vol. XXIV, 06-12.2006) Delay ill Four l..IIUna o(NH .... , 
CoI.91-9l (Deb. tl, Vof. XXIV. 06-12·2006) 

Col. 2 .. ' 
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Development ofBanpJore Metropolitan 
Region 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. lOS 

Development of National Hipways 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 363-66 

DilapidUed SIreIchea ofNH. in Bibir 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 14S..t6 

Eut-West Corridor in A..-n 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 145-47 

E"PIINion ofNHDP 
(Deb. 1, VoL XXIII, 22-11-2006) 
Col. 111-19 

Extension of Ahmedabad-Vadodara 
Expressway 
(Deb. I, Vol. XXIII,'22-11.2006) 
Col. 303-04 

Four Laning of National Highways 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 363 

(Deb. 11. Vol. XXIv.. 06-12·2006) 
Col. 238-39 

Four Laning of NH from Kharagpur to 
RaniJUllj 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 533-34 

Fund for Improvement ofNHa 
(Deb. 6, Vol. xxm. 29-))-2006) 
Col. 322-24 

Funds for Maintenance of National 
Highways 

·(Deb. 16. Vol. XXIV, 13-12-20(6) 
Col. 290-94 

FUAds for Renewal and ~ of 
National Hipwayl 
(Deb. 16, Vol. XXIV, 13-12~2006~ 
Col. 177 

Global Funds for Develo,...eat of' 
National Hiabways 
(Deb. I, Vol. xxm. 22-11:~006) 
Col. 45'"'9 

Highway aIon& Iado-Nepaf Border 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 110 

Implementation ofNHOP Pbase-m 
(Deb. 6, Vol. xxm, 29-11-2006) 
Col. 311·18 

Incomplete Stretches of National 
Highways 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 159-60 

Investment under NHDP 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 165-66 

Jam on Delhi-Haridwar-Dehradun 
Four wins ofNH·3 National Highway 

(Deb. 16, Vol. XXIV, 13-12-2006) I (Deb. 16, VoL XXIV. 13-12-2006) 
Col. 484-15 Col. 54 1-42 

Four Laninl ofNHs in Keraia Land Acquisition for NHs 
(Deb. 16. Vol. XXIV, 13-12-2006) (Deb. I, Vol. XXIII, 22-11.2006) 
Col. 12c)")0 Col. 207 

Four Laning of Road from Dimapur to 
Kohima 
(Deb. 16, Vol. XXIV, 13·12-2006) 
Col. 147 

Four Lanin, under NHDP·11IIid It 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 438-4 t I 

Launching of Phase V by NHAI 
(Deb. I, Vol. XXlIl, 22-11-2006) 
Col. 98-101 

Link Road under MHOP in Kerala 
(Deb. 1, Vol. XXIII, 22·11-2006) 
Col. 459-60 
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MaintenInce of N.H. No. I I Need to construct' an overbridge on 
(Deb. II, Vol. XXIV, 06-12-2006) National Highway No.8 at 
Col. 72-73 Himmatnagar, District Sabarkantha, 

MaintaIance ofNHs duriDa Construction Gujarat (MUR 377) 
(Deb. 16. Vol. XXIV, 13-12-2006) (Deb. 4, Vol. XXllI, 27-11-2006) 
Col. 271-79 Col. 301-02 

Maintenance of Roads 
(Deb. 16, Vol. XXIV. 13-12·2006) 
Col. 47So-76 

Need to construct f1yoYerS on National 
Highway crossing in PaJanpur City of 
Banaskantha Parliamentary 
constituency. Gujarat (MUR 377) 

Model Concession Agreement for (Deb. 16, Vol. XXIV, 13-12-2006) 
National Highways Col 609-10 
(Deb. I. Vol. XXIII, 22-11-2006) NeedtodeclarcKandIa-AmbajiviaKhed 
Col. 69-70 Brahma and Shyamla-Mathya Pradesh 

. N.aonaJ Highways damaged due to Rains and Ahmedabad-Abu Road route u a 
(Deb. I, Vol. XXIII. 22-11-2006) I National Hi&hwaY(MUR377) 
Col. 36-38 (Deb. 20, Vol. XXIV, 19-12-2006) 

Need for Double-Laning of National I Col. 437-38 
Highway from Gangtok to Jaigong. i Need to expedite completion of 
Sikkim (MUR 377) i Ahmedabrad-Dlndi section on National 
(l>eb. IS, Vol. XXIV, 12.12-2006) I Highway No. 228 (MUR 377) 
Col. 4SO-S1 (Deb. 16, Vol. XXIV, 13·12·2006) 

Need for Four Laning of Delhi-Shamli- i Col. 611 
Saharanpur Higbwa)t (MUJt 377) Need to include 8areilly bypass work on 
(Deb. 16, Vol. XXIV, 13-12-2006) National Highway No. 24 in 
Col. 613 Phase III A and start its work 

immcdillely (MUR 311) 
NeedH.:rproperN mamtenance3 ~._ ofN.ationaJ (Deb. 17, Vol. XXIV, 14-12-2006) 

Jpway o. ~_' Gwahor and Col. 279-10 
Dcwas i n Madhya Pradesh (MUR 377) I . 
(De.,. 12, Vol. XXIV. 07-12-2006) I Need to Install traffic signal at the 
Col. 365 I intmection ofN.H.-8 and RSH-14 at 

I Bdaror, Rajasdtan (MUR 371) 
Need to complete the ongoing I (Deb. 19. Vol. XXIV, 11-12-2006) 

construction work of bridge on river Col. 504-O~ 
Tapti at National Highway No.8 in I . 
village K.atbore, Gujaral (MUR 377). ! Need to ~ Moida. M~ and 
(Deb. 7. Vol. XXIlI. 30.11-2006) I K~r.apuzba ~nd,el on National 
Col. 361-62 ! HlgiJwa)'l-I1m KeraJa (MUR 377) 

I (Deb. 2. Vol. XXIII, 23-) 1-2006) 
Need to conduct an inquiry into the quality I Col. 334 

of material bcina used for construction I 
of National . I Need to reconstruct National Highway 

HI~ No.2 between No.59 (A) Ii Cbichouf V·II .. - . 
Agra and Auralya Uttar Pradesh I • • ~ I I .... ~ ~ 
(MUR 377)' ! 8altul district .to .Dekna Villale in 

(Deb 6 Y, I XXIII 2 ! Hoshanpbad dlstrlCl (MUR 377). 
Col. 501' o. • 9-11-2006) I (Deb. 7, Vol. XXlII. 30-11-2006) 

! Col. 362-63 
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Need to repair the road on Gangadhar 
Rai~way C~lina on Surat-Dhuliya 
National Highway No. 6 in Gujarat 
(MUR377) 
(Deb. 10, Vol. XXIII, 05-12-2006) 

Public-Private Partnenhip Appraisal 
Committee 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 74-76 

Col. 473 Rail Services along NH No. IA 
Need to " ..... ,,4 .L..' (Deb. 2, Vol. XXIII, 23-11-2006) 

~- up un; ~versaon work of Col. 76-77 
two lane into four lane from Sira- . 
Hariyur to Haveri in Kamatak.a (MUR I Railway Crossings on N .... Hipways 
377) (Deb. 17, Vol. XXIV: .... 12-2006) 
(Deb. 15, Vol. XXIV, 12-12-2006) Col. 119-20 
Col. 445 Share of National Highways in Road 

Need to start work on Ahmedabad-Dandi 
National Highway with provision of 
adequate funds for its timely 
completion (MUR 317) 
(Deb. 2, Vol. XXIII, 23-1/ -2006) 
Col. 332-33 

Transport 
(Deb. I, Vol. XXIII, 22-11-2006) 
CoI.l21 

Shifting Location ofToU Plaza 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 130-31 

New National Highways Standards Fixed for National Highways 
(Deb. I. Vol. XXIII, 22-11-2006) (Deb. II. Vol. XXIV. 06-12-2006) 
Col. I as Col. 253-54 

NHDP Phase-IV Status of Bypass on NH-37 
(Deb. 16, Vol. XXIV, 13-12-2006), (Deb. J, Vol. XXIIl.U-U-2",) 
Col. 41 I Col. 444-45 

PICe of Work on NH-24 Status of Golden Quadrilateral Project 
(Deb. 6, Vol. XXIII, 29-11-2oo6)! (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 299-300 Col. 478-79 

Petrol Pumps on National Highways 
.. (Deb. 6, Vol. XXlII, 29-11-2006) 

Col. 301-02 

Status of National Highways 
(Deb. 1 I, Vol. XXIV, 06-12-2006) 
Co/. 220-21 

Progress of Works on National Highways Status of Works on NHs in Bihar 
(Deb. I, Vol. XXIII, 22-11-2006) I (Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 419-20 I Col. 304-OS 

Progreu Report ofNH-76 Sub-Standard Repair Work on NH-29 
(Deb. 16, Vol. XXIV, 13-12-2006) i (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 7S.7a Col. 252-S3 

Projects ofNHDP Toll Policy for National Highways 
(Deb. 6, Vol. XXIII, 29-11-2006) (Deb. 6, Vol. XXIII, 29-11-20(6) 
Col. 193.97 f Col. 339-40 

Projetts undenaken by NHAI I Toll Tax Over Bridges ofNHs 
(Deb. 16. Vol. XXIV, 13.12-2006) I (Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 476-77 I Col. 277-79 
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Traftk ll1m'oo 'N1tionaI Highways I NatioaaI H ... w.Y' Authority of led .. 
(Deb. I, VOl,' XXIIl, 22-11-2006) I Awarding of Projed by NHAI 
Col. 479-80 (Deb. I, Vol. xxnr. 22-11-2006) 

Trauma Centres aJons National Highways Col. 367 
(Deb. 11, Vol. XXIV, 06-12-2006) !BIackLiSlingOfContractors 
Col. 7()..71 I (Deb. 6. Vol. XXIII. 29-11-2006) 

UPJf8dation of Emergency facilities in Col. 290-92 
Government Hospiaals COrntnercialBorrowings by NHAI 
(Deb. 1, Vol. XXIII, 22-11-2006) (Deb. I, Vol. XXIII, 22-11-2006) 
Col. 33&-39 I Col. 355-56 

Uptradation ofNH.215 . Complaints against Officials ofNHAI 
(Deb. 6, Vol. XXIII, 29-11-2006)' (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 329 Col. 163 

Upgradatien of Stretches as National Induction of Professionals in NHAI 
HiJItways I (Deb. 1. Vol. XXfII, 22-11-2006) 
(Deb. II, Vol. XXIV, 06~12-2006) ~ Col. 230 
Col. 133-34 I Launching of Phase V by NHAI 

Utilisation of Funds (or National! (Deb. I, Vol. XXIII. 22-11-2006) 
Highways ! Col. 98-)01 
(Deb. 11, Vol. XXIV, 06-12-2006) I Non-ConsbuctionofResidentialComplex 
Col. 2-6 ! (Deb. 16, Vol. XXIV, 13-12-2006) 

I 

W'ldeaing and Renovation ofNHs II Col. 4n-73 
(Deb. 6, Vol. XXIII, 29-11-2006) RestrucIUrin& ofNHAI 
CoL 317-22 I (Deb. 6, Vol. XXIII. 29-1 t -2006) 

WideDingofNif-17md4 ! CoI.31G-II 
(Deb. 16, Vol. XXIV, 13-12-2006) I Status of Golden Quadrilateral Projec1 
Col. 68-70 I (Deb. ,I, Vol. XXIII. 22-11-2006) 

" 
Col. 65-6. 

Wide.ningofNH-24 . 
(Deb. 16, Vol. XXIV, 13-12-2006) I N.UoaaIH ... ·RiPtlC ...... 
Col . .f43 ! Manual Scavenam 

Widening ofNH-41 I (Deb. II, Vot. XXIV. 15.12-2006) 
(Deb. 16, Vol. XXIV, 13-12-2006) 1 Col. 2S1 
Col. 317-11 i Registration of cases by NHItC 

WidcniqofNH-I i (Deb. 20, Vol. XXIV, 19-12-20(6) 
(Deb. I, Vol. XXIII. 22-11-2006) l cor. 69-71 
Col. 435-36; Setting up ofNHRC in States 

W"adeninsfJmprovcment ofNH~ 1 (Deb. 5, Vol. XXIII. 23-11-2806) 
(Deb. 6, Vol. XXIII, 29.tl-2006)! Col. 14().41 
Col. 337 l Natioul Idnttty Card 

Work on NH 59-A ! Man~ Identity Cards for Indians 
(Deb. 6, Vol. XXIII. 29-11-2006) \ (i>cb. 6, Vol. XXIII, 29-11-2006) 
Col. 213 i Col. 129 



SUBJECT INDEX 205 

Multi-Purpose National Identity Card 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 335-36 

National 1 •• tUute of DelilD and 
FoqaTnde 
Nationallnstitule of Design and Foreign 

Trade 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Cot. 226-27 

Natioaal In.titate of FubioD 
Techaolol)' 
NIFT 

(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 269-70 

Scheme by NIFT 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 164 

National Judicial COIDIBiIsIo. 
National Judicial Commission 

(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 193 

Natioaal Jute MaDafacturia, 
Corporation 
Closure ofNTC and NJMC Mills 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 381-94 

National Knowledge COlDlDillion 
Review of National Knowledge 

Commission 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 205-06 

Natioaal Maritime Development 
Programme 
Development of Bedi Port 

Natioull.stitute of Food TechDOIogy (Deb. I, Vol. XXIII, 22-11-2006) 
National IMtitulc of Food Technology at Col. 174-75 
K~ti . 
(Deb. 2, Vol. XXIII, 23-11-2006) NaUODal Meat Board 
Col. 171 -72 i National Meat Board 

, (Deb. 2, Vol. XXIII, 23-11-2006) 
Natioullastitute of Ocean Tednlology! Col. 124-25 

! 
Generation o( Electricity through Sea! National Meatal Bahla·Proen.me 

Water i 

(Deb. II. Vol. XXIV, 15-12-2006) I AssistanceunderNationalMentalHeaIth 
Col. 67 I Programme I (Deb. II, Vol. XXIV, 06-12-2006) 

Nattoul IlIItittIte of Opn Sdloolia& i Col. 266 
RCI MoU with ISRO and NIOS I Natioaal Merit Seholanlrip Scheme 

(Deb. 17, Vol. XXIV, 14-12-20(6) I National Merit Scholarship Scheme 
Col. J 12-13 ' (Deb. 5, Vol. XXIII, 28-11-2006) 

NadauilMdttde of'hdnlial Ttadlen Col. 315-16 
TraIaUIt ud R_rd I Natio.a. Mlaorides Onetopmeat alld 
NIliona.I lMtitute of TecMicaI Teachers I 'i.uce CorpontioD 

Trainm, and Racarch Loan to Minorities by NMDFC 
(Deb. S, Vol. XXIII. 21-11-2006) (Deb. 12, Vol. XXIV. 07-12-2006) 
Col. )OS..()6 Col. 144 

N......a1 ........... C .... 
ReponofNIC 

(Deb. 10, Vol. XXIll,05-12-2006) 
Col. 119-10 

Natioul Police Co.1IliIslotI 
CornmiUee on NIlioaal Police Commission 

(Deb. S, Vol. XXIII, 21-11-2006) 
Col. 214-75 
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N.tio ... PoIiey ... hblic Library •• d 
...... de. Services 
National Policy of Public Library and 

Information Services I 
(Deb. 7, Vol. XXIII, 30-11.2006) 
Col. 77-78 

Need to include Ajmer district of 
Rajasthan under National Rural 
Employment Guarantee Scheme 
(MUR 377) 
(Deb. 6, Vol. XXIII, 29-11-2006)" 
Col. 498-99 

Tree Guards under NREGA 
N.tiouIProjecUerC.ttIe.IldBufl'alo (Deb. 8, Vol. XX1lI, 01-12-2006) 
IInedittc Col. 164 
FiaalisIIlion ofPbase-1l ofNPCBB 

(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 134-35 

Misutilisation of Funds for NPCBB 
(Deb. 14, Vol. XXIV, 11·12·2006) 
Col. 233 

NadoaaI RaillIed Ana A ..... rtty 

N.ttoD.I Rural Hcaltll Mtaloa 
External Assistance for NRHM 

(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 174-75 

National Rural Heahh Mission 
(Deb. 6, Vol. XXIII, 29-1\-2006) 
Col. 41 ... 4 

NItionaJ lWnfcd Area Audtority Population Control DriYC 
(Deb. 9, Vol. XXIII, 0.-12-2006) i (Deb. I, Vol. XXIII, 22.11-20(6) 
CoL *"75 I Col. 241 ... 9 

NaU ••• 1 Re ••• rcla Develop.eat I Release of Funds under NRHM 
Cerpera'" I (Deb. 11, Vol. XXIV, 06-12·2006) 
Transfer ofTedInoJoaies I Col. 139 

(Deb. II. Vol XXIV, 15.12.20(6) r Sanaion of Funds Under NRHM 
Col. 97-99 I (Deb. II, Vol. XXIV, 06-12-2006) 

I Col. 74-80 Natioaal R.ra. E.ploy.eat 
G .. natee Se... I Nattoaal Sa.pIe Survey OrpldudeD 
Achievcmcn&l under NREGA I Study on WIlC by UNICEF & N.S.S.O. 

(DeI,. 3, Vol. XXIII, 24-11-2006) (Deb. IS, Vol. XXIV, 12-12-2006) 
Col. S-33 ! Col. 167-69 

Expansion ofNREGS I Unemploymcnt RIle 
(Deb. 13, Vol. XXIV, 01-12.20(6) I (Deb. 19, Vol. XXIV, 1'-12-2006) 
Co1.34..tO Col. 101-02 

I 
Inclusion of Jatropha Plantation under I Na"'---I ~_ Gard NREGS ~ ~ ••• ~ • 

(Deb. II, Vol. XXIV, 1 5.12-2006) S4r~ ofNationaI Security G_a 
<:01.362-63 (Deb. S. Vol. XXIII. 21-11-2006) 

Col. 289 las Waps to Labourm under NREGA ! 
-(Deb. I, Vol. XXIII, 01.12-2006) \ National S •• II •• d Medl •• 
Col. 106-07 I Eaterprilcs Board 

,Modifications in National Rural \\ National Small and Medhun EnIerpriIes 
Employment Guarantee Scheme Board 
(Deb. a. Vol. XXllI. 01-12-2006') (Deb. 10. Vol. XXIII. 05·12-2806) 
Col. 91 i Col. 175-77 
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Natloaal S .. U llldastrlesCorpontioa Revival of Sick NTC Mills 
Ltd. (Deb. 10, Vol. XXIII, 05-12-2006) 
Perfunnance ofNSIC. Col. 33-35 

(Deb. IS, Vol. XXIV, 12-12-2006) Tax LiabilityofNTC 
Col. 203-oS (Deb. 10, Vol. XXIII, 05-12-200ti) 

Natioul S .. all Savbap Fod 
Interest Rate on Small Savings Scheme 

(Deb. 8. Vol. XXIII, 01-12-2006) 
Col. 1~-87 

NatioaalSoa, 

Col. 333-34 

N.doa.1 Thermal Power Corporation 
Umited 
ADB Loan to NTPC 

(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 190-91 

National Song 
(Deb. 10, Vol. XXIII, OS-12-2006) Energy from Waste by NTPC 
Col. 165-66 I (Deb. 3, Vol. XXlII, 24-11-2006) 

I Col. 532 
National Song-Played ! 

(Deb. 20, Vol. XXIV, 19-12-2006) ! Import of LNG by NTPC 
Col. 498 (Deb. 13, Vol. XXIV, 08-12-2006) 

Col. 2S5-56 
Natto.al T«haoJocy Missioa Issue of Public Share 
National Technology Mission (Deb. 18, Vol. XXIV, IS-12~2006) 

(Deb. 10, Vol. XXIII, 05-12-2006) I Col. 214 
Col. 287 I Power Generation Capacity ofNTPC 

Natioaal TestHe Corporatioa Umited I (Deb. 3, Vol. XXIII, 24-11-2006) 
! Col. 342-43 

Bonus to Workers I 
(Deb. 15. Vol. XXIV, 12-12-2006) Rural Elec:trifIcation Programme 
Col. 193-94 I (Deb. 18, Vol. XXIV, 15-12-2006) 

I Co1.310-13 
Closure ofNTC and NJMC Mills 

(Deb. 15. Vol. XXIV, 12-12-2?(6) NatioulTraasiatioaMissioa 
. CO.1.381-94 I Sitti~g. Up of N"ational Translation 

FIU.neial Restructuring ofNTC MISSIOn 
(Deb. IS, Vol. XXIV, 12-12-2006) I (Deb. 10, Vol. XXIII, OS-12-2006) 
Col. 3S4-SS I Col. 71-72 

Modernisation ofNTC Mills I Natio.al Urbaa Trauport Poliey 
(Deb. 20, Vol. XXIV, 19-12-2006) I National Urban Transport Policy "2006· 
Col. 115-16 (Deb. 8, Vol. XXIII, 01-12-2006) 

NTC Land I Col. 117-18 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 231-32 

NTC M iUs in Rajasthan 
(Deb. 5, Vol. XXIII. 28-11-2006)-
Col. 323-26 

National Water Coaveatioll 

National Water Convention 
(Deb. 14. Vol. XXIV, 11-12-2006) 
Col. 152 
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Natioul Water Policy 
National Water Policy 

(Deb. 14, Vol. XXIV, 11.12-20(6) 
Col. 22-23 

N.twral Calaality(s) 

Agricvltural Production M'fected due to 
DroughI and Floods 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 25-39 

Alleged Di\la'Sion of Earthquake Relief 
Funds 
(Deb. 6, Vol. XXIII. 29.11.2(06) 
Col. IIl-83 

Anti Sea Erosion Scheme 
(Deb. 9, Vol. xxm, 04-12.20(6) 
Col. 13-90 

AssistancetIy Banks to VICtims ofNaIUI'aI 
'CaIpJities 

Earthquake Prone AreI5 
(Dob. 13, Vol. XXIV, 01-12-2006) 
Col. 96-97 

Earthquake Resistanee Buildings 
(Oeb. 3, Vol. XXIII, 24-11.2(06) 
Col. 442-43 . 

Earthquake Study Institute5 
(Deb,: 3, Vol. XXIII, 24-11-2006) 
Col. 171-79 

Flood affected States 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 124-30 

Floods In Stales 
(Deb. 14, Vol. XXIV. 11-12.2(06) 
Col. 104-05 

Foodp-aios for Droqght and Flood 
(Oeb. 14. Voi. XXIV, 11-12-2(06) 
Col. 204-06 

(Deb. I, Vol. XXIII. 01-12-2006) I Houses forTlUll8mi Affected People 
Col, 200-01 (Deb. 13. Vol. XXIY. 01-12-20(6) 

Assistance for ReconStruction of I Col. 95-96 
IIIhscruc:wre to Guja'at lldendfiClltion of Natural Calamity Areas 
(Deb. I, Vol. XXIII, 01-12·2006) (Deb. II, Vol. XXIV. 15-12-20(6) 
Col. 130-31 Col. 116-87 

~ofStlr~ DellbAreas under 
NRBGA 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Col .oS 

Incentive to Small Scale Industria 
(Deb. 1S, Vol. XXIV, 12-12-2(06) 
Col. 111-19 

Insurance Cover to VICtims of Disaster 
Definition ofNllUral CaIImitics (Deb. IS, Vol. XXIV. 12-12-2006) 

(Deb. S, Vol. XXIII, 28-11-2006) Col. 106 
Col. 131-39 I Misuse ofTsunami Funds • 

DcstructionofB~l4iapinT....u (Deb. II, Vol. XXIV. 15-12-20(6) 
(Deb. II, Vol. XXIV. 15-12-20(6) I Col. ISS-56 
Col. 334 NItionaI DilUter Manqemenc Col •• 

D:rouIbtAffec:ted Slates I Naapur 
'{Deb. 4, Vol. XXIII, 27-1I-2006} (Deb, 20. Vol. XXIV, .9-12-20(6) 
Col. 43~ Col. 10~ 

!artbquIke.ad Tsunami 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col.331 

NIIIioneI HiahMYldiP'l'd clue 10 ItaiM 
(Deb. I, Vol. xxm. 22-11·2006) 
Col. 36-31 
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Need 10 declare BharllpW', DhauJpur and I Need to provide Special Financial 
Dausa district ofRajastban as drought Package for the drought affected 
affected districts, and initiate necessary fanners of Assam (MUR 377) 
reliefmeasures (MUR 377) (Deb. II, Vol. XXIV, 06-12-2006) 
(Deb. 10, Vol. XXIII, 05-12-2006) Col. 321 
Col. 461-69 Need 10 provide special fmancial package 

Need to extend the time limit on Excise 10 Government of Rajasthan 10 tackle 
duty exemption for setting up the flood situation in the State 
industries in ihe earthquake affected (MUR 377) 
Kutch district ofGujaral (MUR 377) (Deb. 2, Vol. XXIII, 23-11-20(6) 
(Deb. 7, Vol. XXIII, 30-11-2006) Col. 332 
Col. 363-64 . SAARC Disaster Management Centres 

Need to give reliefpackageforthe flood! (Deb. IS, Vol. XXIV, 12-12-2006) 
affected region of Rajasthan I Col. 359 
(MUR 377) I Sea Erosion in Kamalaka 
(Deb. 4, Vol. Xx'lll, 27-11-2006) (Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 303-04 Col. 239 . 

Need to provide central assistance for 
restoration/reconstruction work in 
flood affected districts of Orissa 
(MUR 377) 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 514-15 

Shrinking of India 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 563 

Situation arisma out ofrecent floods due 
10 cyclone and torrential rains in the 
districts of Krisbna, Guntur and 

Need to provide financial assistance of Prakasam of Andtua Pradesh resulting 
Rs. 3200 croreto the Government of in loss of liYCI and property Md steps 
Rajasthan for rehabjJjration works in taken by the Government in dais reprd 
the flood affected areas of the State (CA) 
(MUR 377) (Deb. 13, Vol. XXIV, 01-12-2006) 
(Deb. 7, Vol. XXIII, 30-11-2006) 11 Col. 351-64 
Col. 363 . Naturopatlly 

Need to provide financial package for the I Promotion of Naturopathy 
drougbt affected farmers of I (Deb. II. Vol. XXIV, 06-12-2006) 
Bundelkband and to construct Col. 143-44 
Panchanda Dam with a view to solve ! 
the problems beinl faced by farmers Navodaya Vidyalaya(l) 
in the region (MUR 377) Fire Safety Measures in KVslNVs 
(Deb. 20, Vol. XXIV. 19-12·2006) (Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 440 Col. 85 

Need to provide special economic Need to extend GPF-cum-Defined 
pack ... to the fanners affected due 'I Pension scheme 10 the ~ of 
10 dfOU8ht in MabarUhtra(MUR 377). Nav0day8 Vidyall!}a (MUtt 377) 
(Deb. II, Vol. XXIV, 06-12-2006) 'I (Deb. 10, Vol. XXIII, OS-12·2006) 
Col.3IS·16 i Col.466 
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Opening ofNVs 
(Deb. S, Vol. XXIII, 28-11-2006) 
Col. 95-98 

Encroachment by Nepal 
(Deb. II. Vol. XXIV, 06·12-2006) 
Col. 60-61 

Revamp Teaching Method in NVs i Highway along Indo Nepal Border 
(Deb. 15, Vol. XXIV, 12-12-2006)! (Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 224-25 I Col. 110 

Naulism ! Kamali Hydro Power Project 
Naxalism 11 (Deb. 8, Vol. XXIII, 01-12-2006) 

(Deb. S, Vol. XXIII. 28-11-2006) I Col. 196 
Col. 279-82 I Mandatory Identity Cards for Indians 

Dealing with Naxalites I (Deb. 6, Vol. XXIII. 29-11·2006) 
(Deb. 10. Vol. XXIII, 05-12-2006) I Col. 129 
Col. 3-16 i Resumption of flight on Kathmandu-

Peace Talks with Insurgent! i Varanasi Sector 
FundamentalistslNaxalGroups I (Deb. 2, Vol. XXIII. 23-11-2006) 
(Deb. S, Vol. XXIII. 28-11-2006); Col. 305-06 
Col. 413-14 I' • 

, Train Service to Nepal Border by Chma 
Nell ... Ynak Keadn I (Deb. I. Vol. XXIII. 22-11-2006) 
Activities of Nehru Yuvak Kendra I Col. 140-41 

(Deb. I, Vol. XXIII, 22-11-2006) , Treaties Signed with Nepal 
CoIA31-33 i (Deb. 6. Vol. XXIII, 29-11-2006) 

Nehru Yuvalt Kendra Sangathan Project 1 Col. 288 
(Deb. 16, Vol. XXIV, 13-12-2006) ! 
Col. 116-90 ! Networld,. Profasioull 

1 Shortage of Networtcing Professionals 
! (Deb. II, Vol. XXIV, 06-12-2006> Trade with Neighbouring Counuies 

(Deb. 5, Vol. XXIII, 21-11.2006): Col. 140-42 

Netpboariaa Coutries 

Col. 442-43 1 New alld Rnewable £HrI)' 
I 

Nepal I FDI in New and Renewlble E'*I)' Sec:Ior 
AIIegedHarassmentofindimsinNepaJ: (Deb. 8, Vol. XXIII. 01·12-2006) 

. (Deb. II, Vol. XXIV, 06-12-2006): Cot 197·91 
Col. 173 I Installation of Co-pnmtion Projects 

Assislance Sought by Nepalese Maoists 1 (Deb. 8, Vol. XXlII. 01-12.2006) 
(Deb. I. Vo\.XXIII, 22-11·2006) I Col. 19s-96 
Col. 197 1 Solar E 

Assistance to Nepal I ner&Y 
(Deb. I, Vol. XXIII, 22-11-2006) I (Deb.'. Vol. XXllf, 01·12-2006) 
Col. 27~-76 i Col. 23·2S 

Delhi-Kathmandu Bus Service ! W'md EneraY Oenetation 
(Deb. 1. Vol. XXIII. 22-tl~2006) I (Deb.', Vol. XXIII, OI·12~2006) 
Col. I S4 I Col. 67-61 
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New ladla Assurance CompaBY I NOR Perfo ..... '1IC Auets 
Pending Cases of New India Assurance I NPA Written OtT 

Company (Deb. I, Vol. XXIII, 01-12-2006) 
(Deb. 18, Vol. XXIV, 15-12-2006) I Co1.225-26 
Col. 230-34 I NPAs of Banks 

Newlpapen and Periodicall (Deb. II, Vol. XXIV, 15-12-2006) 
Registration of New Newspapers and 

Magazines 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 244-45 

NHPC Ltd. 

Col. 6-12 

NOR-Bankinc FlnallCial CompnY(I) 
OIea1ing by NBFI and Cooperative Banks 

(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 345-46 

Diversification PrOJrllM'C ofNHPC I Elusive Advertisement by Companies 
(Deb. I, Vol. XXIII, 01.12-2006) (Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 179 I Col. 525-26 

Expansion Plan ofNWPC 1 Noa-CoDvntlonal EBerg)' So.~n 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 15-86 ! Biomass Energy 
. f"M.-6' . i (Deb. 3, Vol. XXIII, 24-11-2006) 

~";f~ 0 • """' ... Power ProjeCtS by! Col. 430 

(Deb. I, Vol. XXIII, 01-12-2006) ! ElectricityfTomWindGenerators 
Col. 216-17 ! (Deb. 12, Vol. XXIV, 07-12-2006) 

S· . . . r hand' f i Col. 143-44 ltuallon arlSl"l out 0 109 over 0 . 
some hydel projects in Arunachal Energy from Jatropha 
Pradesh to private panies for which (Deb. IB, Vol. XXIV, 15-12-2006) 
investment has already been made by Col. 114-1 5 
the National Hydel Power Corporation Indo-Cuba Agreement on Renewable 
and steps taken by the Government in . .Energy 
reprd lhercto (C.A.) (Deb. 18, Vol. XXIV, 15-12-2006) 
(Deb. S, Vol. XXIII, 28-11-2006) Col.301 
Col. 470-11 

Nflerta 
Import of LNG by NTPC 

(Deb. 13. Vol. XXIV, 01-12-2006) 
Col. 255-56 

H ..... SoU Practice 
Women enpaed in Niaht Soil Practice 

(Deb. 2, Vol. XXIII, 23-11-2006) 
Cot 105-06 

Nt ..... G .... purubr 
Nirmal Gt.n Puraskar 

(Deb. II, Vol. XXIV, 15·~' ,,006) 
Col. 273·74 

Need to accord approval to the proposal 
of the Government of Madhya Pradesh 
for setting up pilot project under Non-
Conventional Energy Sources 
(MUR 377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 211 

Need to use Solar Power technology for 
generation of eledricity (MUR 3n) 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 439-40 

Power ftom Waste 
(Deb. II, Vol. XXIV, 15-12·2006) 
Col. 172·74 
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RenewablcEnergy Generation ! Assistance 10 Voluntary OrJaniulion 
(Deb. 3, Vol. XXIII, 24-11-2006) (Deb. 20, Vol. XXIV, 19-12-20(6) 
Col. 233-38 Col. 104-06 

Setting up ofBio Gas Plants Blacklisted NOOs 
(Deb. 13, Vol. XXIV, 01-12-2006) I (Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 1S4-60 I Co~. S~-S' 

Setting up ofTechnology Centre I ContributIOn to NGOs 
(Deb. II, Vol. XXIV, IS-12-2006) (Deb. S, Vol. XXIII, 28-11-2006) 
Col. 160 I Col. ~I . 

Solar Energy for RUMing ofTubewells i Draft NatIOnal PollC)' for Voluntary Sector 
(Deb. II, Vol. XXIV, IS-12-2006) I (Deb. II, Vol. XXIV. 06-12-2006) 
Col. 69 I Col. I 7S-76 

Solar Energy Research Centre i Foreign Fund& 10 NGOs 
(Deb. II, Vol. XXIV, IS-12-2006): (Deb. S, Vol. XXIII, 28-' 1-2006) 
Col. 1~2 I Col. IIS-17 

I Functioning ofNGOs 
Solar Water Hearing System ! (Deb. 12. Vol. XXIV. 07-12-2006) 

(Deb. 13. Vol. XXIV, 08-12-2006); Col. 26S-66 
Co1.219-20 I' 

Funds 10 NGOs 
Usc of Non-Conventional Sources of I (Deb. I, Vol. XXIII, 22-11-2006) 

Energy for Running Train i Col 101'()3 

~.b~~OI. XXIII. 23-11-2006) I Funds ~ NGOs for Eradication ofOlild 
i labour 

Wind Md Solar Energy I (Deb. 9, Vol. XXIII, 04-12-2006) 
(Deb. 13, Vol. XXIV, 01-12-2006) I Col. 312-24 
Col. "9-SO ! Hospitality Given 10 Foreip NOOs 

Wind Mills in Forest Areas ; (Deb. 16, Vol. XXIV, 13-12-2006) 
(Deb. 9, Vol. XXIII, 04-12-2006) I Col. 311-13 
Col. 163 I Implementation of Scheme. thtoup 

Wind Power Generation : NGOs 
(Deb, 3, Vol. XXIII, 24-11-2006) I (Deb. IS, Vol XXIV, 12-12-2806) 
Col. 44S-47 i Col. 339-40 

! Investiption apinst Blick lJtIN 'NOOI Noa-GoveruuDtaIO ..... illltioII(.) , 
~ (~b. I, Vol. XXIII. 01-12-2006) 

Allocation of Funds for Development of \ Col. 210-11 
Universities . I Micro Fiaanc:e IlIIIitutions 
(Deb. I. Vol. XXtII. 01-12-2006) I (Deb. I. Vol. XXHI. 01-12-l806) 
Col. 204 Col. 131-32 

AIIiIcmc:e by CAP AlIT 10 NODs ! Misuse of LaId 
(Deb. I, Vol. XXIII, 01-12-2(06) I (Deb. I, Vol. XXIIl, 01-12-2006) 
Col. IS Col." 
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NGO to monitor the Schools run by 
NDMC 
(Deb. 20. Vol. XXIY, 19-12-2006) 
Col. 122 

NOOs Registered under FCRA 
(Deb. 19. Vol. XXIV, 11-12-20(6) 
Col. 149 

Role ofNGOs in Fighting Diseases 

Investment by PIO in Aviation Sector 
(Deb. 1" Vol. XXIV, 14-12-20(6) 
Col. 135 

Need to give fair treatment to Indian 
nationals being deponed from other 
countries to India (MUR 371) 
(Deb. H, Vol. XXIV, 12-12-20(6) 
Col. 440-41 

(Deb. II, Vol. XXIV, 06-12-2006) Repatriation ofNRfs 
Col. 52 (Deb. II. Vol. XXIV, 06-12-2006) 

Sanctioning ofNGOs Projects 
(Deb. 11, Vol. XXIV, 14-12-2006) 
Col. 219·20 

Col. 117 
Safeguarding Indians from Racial 

Discrimination 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. 40-42 

Inc:rase in Non-Plan Expenditure. : Sening up of Universities for NRis and 
(Deb .•• Vol. XXIII. 01-12-2006)' PIOs 
Col. 223-24 (Deb. I. Yol. XXIII, 22-1\-2006) 

Noa-ResidHt l.diaD. 
AlleJed Killing of Indians in Iraq 

(Deb. 1, Vol. XXIII, 22-11-2006) 
Col. 147-41 

Col. 340 
System for Overseas Indians 

(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 122-25 

'--d r f . Voting Rights to NRis 
AI_ ..... KiI Ingso Indians in Philippines (Deb. 6, Vol. XXlIl, 29-11-2006) 

(Deb. I. Yol. XXIII, 22-11-2006) Col. 154-55 
Col. 136-31 

Aliepd Threat to lndilns in Afshanistan N.rt .... Eastera Region 
(Deb. I, Vol. XXIII, 22-11.2006) Airports in NE Region 
Col. 197-91 (Deb. 2, Vol. XXIII. 23-11-2006) 

Dual Citizenship to NRIs 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 216·19 

Existing Regulation fqr NRls 
(Deb. II, Yol. XXIV. 06-12-2006) 
Col. 37·31 

Expenditure incurred by Indian Missions 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 207-44 

Guidelines for Safety of Indians Abroad 
(Deb, I. Yol. XXIII, 22-11-2006) 
Col. 196-97 

Investment by Overseas Indians 
(Deb. I, ·Yol. XXIII. 22- 11-2006) 
Col. 95-96 

Col. 163-64 
Ban on Telecommunication Services in 

N.E. Region 
(Deb. I, Vol. XXIII; 22-11-2006) 
Col. 123 

Brahmaputra Board 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 165-66 

Complaints against Anned Forces 
(Deb. 15. Vol. XXIV, 12-12-2006) 
Col. 11-19 

Constitution of Informal Consultative 
Committee 
(Deb. 16. Vol. XXIV. 13·12-2006) 
Col. 46S-66 
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Constr\Iction ofChowlcigbat Bridge 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 103 

Development ofNorth-Eastem Region 
(Deb. 6, Vol. XXIII, 29.11-2006) 
Col. t46-41 

North-Eastern region of the country 
(MUR377) 
(Deb. 7, Vol. XXIII, 30·) 1-2006) 
Col. 365 

Need to repeal the Armed Forces Special 
Power Act, 19S1 in North Eastern 
States and Jammu and Kashmir 

Development Programmes of North (MUR 377) 
Eastern Region (Deb. 2, Vol. XXIII, 23-11-2006) 
(Deb. 16, Vol. XXIV, 13-12-2006) Col. 330-31 
Col. 134-3S n..-' fS' II D __ '" "" ....... Ing 0 lIwe ~ 

Exploiting Natural Resources in NER I (Deb. I, Vol. XXIII, 22-11-20(6) 
(Deb. 16. Vol. XXIV, 13-12-2006) I Col. 203 
Col. 316-87 Production of Communication Equipment 

Export Promotion Council for North I by ITls 
Eastern StaSes (Deb. II, Vol. XXIV, 06-12-2(06) 
(Deb. S, Vol. XXIII, 21-11-2006) I Col. 232-36 
Col. 131 I RestrictedlProlected Area Permit 

Extension of Ban on Terrorist Outfits ',i (Deb. S, Vol. XXIII. 21-11-2006) 
(Deb. 10, Vol. XXIII, 05-12-2006), Col. 282-13 
Col. 222-23 I Road Development Programmes for 

Insecurity of Government officials i North-Eastern Stales 
(Deb. IS. Vol. XXIV. 12-12-2(06) I· (Deb. 6, Vol. XXIII, 29-11-20(6) 
Col. 138 ' Col. 47-S0 

Investmenl in Assam ! Separate Airline for NE Rqion 
(Deb. IS, Vol. XXIV, 12-12-20(6) i (Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 9S-96 ! Col 160 , 

Linking of North-Eastern Region with 11 SctKting ledup 0Cf Knowled.elVlUage 
Rail Lines now IC entres 
(Deb. 2, Vol. XXIII. 23-11-2006) I (Deb. 16. Vol. XXIV. 13-12-2(06) 
Col. I S2 ! Col. '0-11 

M'I' fi .. NE : Special Constitutional Status (0 North 
1 !lant out Its operating an i Eastern SUIIa 

. (Deb. S, Vol. XXIII, 28-11·2006) I (Deb. S, Vol, XXIII. 2'-11.2(06) 
C~\. 93-9S Col. lIS 

Mobile Phone Linkage in NE Recion I Special Pac:bae for Nordl Easaem ReaiOCI 
(Deb. II, Vol. XXIV, 06-12-2006) 1 (Deb. 9. Val. XXIII, 04-.)2-2006) 
Col. 197-91 ! C>l. 233-34 

National Register of Citizens i Special Packa&c to Nonh-East 
(Deb. S, Vol. XXIII, 21-11-2006) I (Deb. 3, Vol. XXlIl. 24.11-2006) 
Col. 3aS ! Col. 379-91 

Need. to ex~ Tripura-Manu-Apna)a I Study conducted by OIPR 
raalwaylaneuptoSubroom,wi1haview! (Deb. 12. Vol. XXIV, 07·12·2006) 
to promote trade and commerce in the j Col. J 13-14 
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Surrendered Militants in N E Region 
(Deb. 5, Vol. XXHI, 28-11-2006) 
Col. 322·23 

Nuclear Weapons 
Proliferation ofNuc1ear Weapons 

(Deb. I, Vol. XXJJJ, 22-11-2006) 
Task Force Report for Promotion of I Col. 427-28 

Sports 
(Deb. II, Vol. XXIV, 06-12-2006) i NutritioD 
Col. 21S-20 II' Formulation and Implementation of 

Terrorist Activities in NE Comprehensive Food and Nutrition 
(Deb. S, Vol. XXIII, 28-11.-2006) i Security Scheme (Res.) 
Col. 29S-96 ! (Deb. 18, Vol. XXIV, JS-12-2006) 

Nolary PabUc I Col. S96-97 
Appointment of Notary Public I Symposium on Food and Nutrition 

(Deb. II, Vol. XXIV. 15-12-2006) I (Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 11 .... 22 I Col. 93-96 

Ntldear fewcr ! Obituary Rdcreaee(.) 
I 

Cooperation in Field of Civil Nuclear I Sad d~mise of Shri Bhikhu Ram Jain, 
Energy i Shn S~kararao Patil, Shri Kanshi 
(Deb. 6, Vol. XXIII. 29-11-2006): Ram, Shn Satyendra Narayan Sinha 
Col. 279 . and Shri Ravindra Varma 

(Deb. I, Vol. XXIII. 22-11 -2006) 
Co1.2..fi Environmental Clearance to Nuclear 

Projecu 
(Deb. 14, Vol. XXIV, 11.12·2006) 
Col. 233-34 

Generation of Electricity from Nuclear 
Power 
(Deb. 16, Vol. XXIV, 13-12.2006) 
·Col. 63-64 

Indo-US Civil Nuclear Cooperation (St.) 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 411·13 

New Clause in Indo-US Nuclear Deal 
(Deb. II, Vol. XXJV, 06·12-2006) 
Col. 211-13 

Private Sector in Nuclear Power 
Generation 
(Deb. 6, Vol. XXIII. 29·11-2006) 
C-oI. 101-02 

NlldearWar 
Conslruction of Bunken and Bomb 

Shekers in New Buildings 
(Deb. ), Vol. XXIII, 24·11-2006) 
Col. 441 

Sad demise of Shri Gakaran Prasad and 
Shri K.B.K. Deb Burman 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. I 

Sad demise of Shri Sukhendra Singh, 
Shri Krishna Singh and Shri Mahesh 
Dutta Misra 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 1-2 

Sad demise ofShri YusufBeg, Shri B.C. 
Kamble and Shri Rajendran Barua 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 1·3 

Sad demise ofShrimati Sukhbuns Kaur 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 1-2 

Observation by tllc Speaker 
Concern over the hunger strike undertaken 

by Ms. Mamta Banerjee, M.P. 
(Deb. 19, Vol. XXIV, 18-t2-2006) 
Col. 2-3 
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0fIIda1 Weblites 

OffICial Websites on Private Servers 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 2S 1-52 . 

OGLPeiky 
OGlPolicy 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 291-99 

ONGC Projects 
(Deb .. 2, Vol. XXIII, 23-1I-2006) 
Col. 143-45 

Penalties for Non-Completion of 
Exploration 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 261-70 

Royalty Paid by ONGC 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Cot. UI 

Oil .... Nat.raa Cal Ce ..... nti.. T .... for~PeuolIDd~ 
u.rited (Deb. 2, Vol. XXIII, 23-11-2006) 
Cess Paid by ONGC to OIDB Col. 171-79 

(Deb, 7. Vol. XXIII, 30-11-2006) TranaferofOiIWcllslB1ocks 
Col. ISO-51 ! (Deb. 12, Vol. XXIV, 07-12-lO(6) 

Electricity from WiBd Genentors ! Col. S~ 
(Deb. 12. Vol. XXIV. 07-12-2006) I OHCo_,.ay(l) 
Col. 143-44 I fC!.---A i Acquisition 0 -.-__ cretpI 

Eltploration of Oil and Gas by ONGC I (Deb. 12. Vol. XXIV, 07-12-2006) 
(Deb. 17. Vol. XXIV. 14-12-20(6) I Col. S4-55 

Col. 84-15 i Dividend Paid by Oil Companies 
MarbringoflPO byONGC and GAil,' (Deb. 12, Vol. XXIV, 07-12-2006) 

(Deb. 12. Vol. XXIV, 07-12-2(06) I Col. 65-67 
Col. 123-24 I Investment by Oil Companies 

Need Ie) invest one per cent of profit! (Deb. 2, Vol. XXIII. 23-11-2006) 
e.--d by ONGC 60m cxptor.ion of I Col. ISO 
Oil IIId au ill Mebaaa, Guj_ for Oil Depots 
dte development of the reaion I (Deb. 12, Vol. XXIV. 07-12-2006) 
(MUR 3n) I Col. 230-31 
(Deb. 20, Vol. XXIV. 19-12-2006) I Permission to Privlde Companies 
Col. 436-37 , (Deb. 17, Vol. XXIV. 14-12-2006) 

Need to set up a Refiaay of ONGC at I Col. 33-34 
Kakinada, Andhra Pradesh (MUR 377) i Profit earned by Oil Companies 
(Deb. 16. Vol. XXIV, 13-12-2(06) I (Deb. 2. Vol. XXllI. 23-11-2006) 
Col. 613 ! Col. 217-19 

Need to share the profit made by ONGC I Refining Capacity 
with the farmers whose land wu I (Deb. 12. Vol. XXIV, 07-12-20(6) 
acquired by the ONGC for oil and cas! Col. 112-1' ' 
exploration in Mehsana. Gujaral I Restruc:turina of Public: Sector OB 
(MUR 377) I Compiftiel 
(Deb, 6, Vol. XXIII. 29-lt-2006) i (Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 493 I Col. 51-sa 
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Transfer of Oil WelisIBlocks 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. '9-60 

Need to purify fIuorido.conIam WIder 
caused by oil expJoration actMticsat 
Mehsana, Gu';- (MUR 377) 

Vigilance Cases 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 212-13 

011 Depot 

(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 464 

Oil and Gas Exploration -Projects 
'(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 136-37 

Need to set up an Indian Oil or Bharat Penalties for Non-Completion of 
Petroleum Depot in village Vap.. E t ratio 
Satna, Madhya Pradesh (MUR 377) xp 0 D 

(Deb. 4, Vol. XXIII, 27-11-2006) I ~~.bi6~:;:01. XXIV, 07-12-2006) 
Col. 302-03 I 

! Pollution due to Exploration 
011 Explol'lldo. I (Deb. 12, Vol. XXIV, 07-12..a006) 
Blddinl of Oil and Gas Blocks under Col. 87-11 

NELP-VI I Production Sharing Contract under 
(Deb. 7, Vol. XXIII, 30-11-2006) NELP-IV 
Col. 266-70 (Deb. 12. Vol. XXIV, 07-12-2006) 

Discovery of Methane Gas in Jharkhand Col. as-a7 
(Deb. 17, Vol. XXIV, 14-12-2006) SeismicSurveyforGasHydnues 
Col. 9'-96 (Deb. 7, Vol. XXIII, 30-1l-2006) 

ExploratiOll Activities near Gujarat Coast Col. 11-19 
(Deb. I, Vol. XXIII, .91-12-2006) on IDdia Ltd. 
Col. III 

Investment and Production by ONGC and 
Exploration It Mahanadi Basin I OIL in Assam 

(Deb. 12, Vol. XXIV, 07-12-2006) (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 161 I Col. 202-OS 

Exploration of Oil and Gas by ONGC 
(Deb. 17, Vol. XXIV, 14-12-2006) OlIladutryDeveiopautBoanl 
Col. 14-85 Cess Paid by ONGC to OIDB 

Exploration Work in Rajasthan 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 2" 

(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. ISO-51 

on PipeliDe(s) 
Forei,o Companies in Oi,l and Gas Supp!yofPetroVDieselthroughPipelines 

EipkmWon I (Deb. 2. Vol. XXIIl, 23-11-2006) 
(Deb. 7, Vol. XXlll, 30-1 )-2006) I Col. 199 
Col. 66-67 I 
. . ~ Oilfields 

JOI"t Bid by India and Chma .or 1 . .. 
Acquisition of Oil Fields ProductiOn from Apm. Ollfields 
(Deb. 17, Vol. XXfV. 14.12-2006) (Deb. 2, Vol. XXIII, 23-11-2(06) 
Col. 92.413 I Col. 293 
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OUIeed(a) i Orissa , 
DemI&e ofGroundnutCtop 1 Aerodrome It Jbanuguda 

(Deb. 9. Vol. XXlIJ,94-12.2006) (Deb. 7. Vol. XXfII. 30-11-2(06) 
Cot. 236-37 I Col. 249 

Impon of Oilseeds I BPL Families in KBK Districts 
(Deb. 9, Vol. XXlII. 04-12-2006) I (Deb. J, Vol. XXIII, 22-11 -2006) 
Cot.3S1-52 Col. 429-30 

MSP of Mustard Centra! Assistance for Inter-State Roads 
(D~". 9, Vol. XXIII. 04-12-2(06) (Deb; 1. Vol. XXIII. 22-11-2(06) 
Col. 36S ! Col. 254-56 

Oilseed Crops Computerisation of Post Offices 
(Deb. 9, Vol. XXIII, 04-12-20(6) I (Deb. 1, Vol. XXJII, 22-H-20(6) 
Col. 11-17 I Col. 175-83 

Production orMustard I Crireria to Sanction IRB 
(Deb. 9, Vol. XXIII. 04-12-2(06). (Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 36.J.64 I . Col. 216-17 

Sowing Area of Mustard I Development ofChilka Lake 
(Deb. 19. Vol. XXIV. 18-12-2006)! (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 163-66 I Col. 165 

Opera"" Black Board I Doubling orRailway liRe from Nirgundi 
! to Bhubaneswar . 

Grants t~ Madhya Prad~b under I (Deb. 2, Vol. XXIII, 23-11-2006) 
0perat1Oll Blaclc Board ProJec;t ! Col. 1 J 6 
(Deb. S, Vol. XXIII. 28-11-2006) , 
Col.. 131 ! Environmental Clearance to Vedanta 

I Aluminium 
Operation BIac:k Board 1 (Deb. 14, Vol XXIV, \1-12-20(6) 

(Deb. 10, Vol. xxm. 05-12-2006) I Col. 75 
Col. 373 

Faulty Telephone Bills 
Opt ... Ctdtivatioa (Deb. J6, Vol. XXIV. 13-12-2006) 
Opium Cuttivation Cot. 73-74 

(Deb. 3. Vol. XXlII. 24-11-2006) FDI in Orissa and Bihar 
Col. 441-42 (Deb. 3, Vol. XXIU, 24·11-2006) 

Ordiaaaee I Col. 416-11 

laue of Ordinan(:e I Financial Assiltanu to States 
(Deb. 13. Vol. XXIV, 08-12-20(6) I (Deb. 2, Vol. XXIII. 23-11-2006) 
Cot. )03-09 ! Cot 21-34 

. . 1 Furestry with Japanese Auisaanc::e 
Orpllizatioll .fPetroIeaI E .......... ! (Deb. 19, Vol, XXtV. 18-12.2(06) 
Coutries I ·Col. 20S-06 
ForumofOillmportiA& Coumries I' GRlOCO 

(Deb. 12, Vol. XXIV. 07.12-2(06) (Deb .•• Vol. XXIII. 01-12-2(06) 
Col. 267-61 I Col. 167 
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lITigation Projects in Orissa 
(Deb. 14, Vol. XXIV, ll-12-2006) 
Col. 81-83 

Location-wise details of EPZs, SEZs, 
FTZs and Agro Export Zones 
(Deb . .5, Vol. XXIII, 28-11-2006) 
Col. 259-60 

Manaprnent ofTiger1teserve in Orissa 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 111-13 

MoU with POSCO 

Need to instaU BSNUWLL Towers in 
blocks at Phulbani, Orissa, so that the 
people of the area can avail mobile 
telephone facilities (MUR 377) 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col 513-14 

Need to provide Central assistance for 
restoration/reconstruction work in 
flood affected dislricts of Orissa (MUR 
377) 
(Oeb. 19, Vol. XXIV, 11-12-2006) 
Col. 514-1.5 

(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 203-04 Need to rehabilitate the persons djsplaced 

Need for Opening More Numbers of duetoacqWsitionoflandbyMahanadi 
Ekalabya Model Residential Schools Coal Fields Limited for mining 
and Enhance the Scholarship Amount operations in Orissa (MUR 377} 
and other reculTing Expenditure for I' (Deb. 6, Vol. XXIII, 29-11-2006) 
these Schools in Orissa (MUR 377) Col. 496-97 
(Deb. 10, Vol. XXIII, 05-12-2006)! Need to setup a Pennanent Bencllofthe 
Col. 470-71 I Orissa High Court in Western Orissa 

N~ fi .. b ICMR .. \' (MUR 377) 
~" or vlsn y sCientists to Keonjhar district of Orissa to ascertain (Deb. 16. Vol. XXIV, 13-12-2006) 
the reasons for inQ'eISC of death due I Col. 615 
to Malaria and to suggest effective i Need to tak~ ~mediate St~s,to cbeck 
measures to eradicate it tMUR 377) I the dechnmg Population of Wild 
(Deb. 10, Vol. XXIII. 05-12-2006): Elephants due to rapidly decreasing 
Col. 467 ! Forest Area in Orissa (MUR 377) 

Needtoallo StalcG fOr': (Deb. 4, Vol. XXIII, 27-11-2006) 
W ovcmment 0 ISSI! Col. 304 

to levy duty on power generated from i 
the Stale (MUR 377) I NTPC Power Plant in Orissa 
(Deb . .5. Vol. XXIII, 28-11-2006)' (Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 526-27. I Col. 44344. 

Need to Announce Special Incentive! Out of Order Village Exchanges 
PackapforDevelopmentofindustries i (Deb. II, Vol. XXIV, 06-12-2006) 
in KBK Reaion of Orissa (MUR 377) Col. 69-70 
(Deb. 12, Vol. XXIV, 07-12-2006) Rail Links to Mining Areas of Keonjhar, 
Col. 370-11 Orissa 

Need to expedite the work on National I (Deb. 17, Vol. XXIV, 14-12-2006) 
Coastal Protection Project as per the: Col. 137-38 
pr~posal of State Government ot Ii Railway Li~e between Gopalpur-
OlJssa (MUR 377) Rayagada m Orissa 
(Deb. 20, Vol. XXIV, 19-12-2006) I (Oeb. 7, Vol. XXIII, 30-11-2006) 
Col. 442 I Col.2SI-.52 

I 
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Railway Projeas in Orissa Ozoae Layer 
(Deb. 12, Vol. XXIV, 07-12-20(6) Depletion ofOmne Layer 
Col. 159-60 (Deb. 4, Vol. XXIII, 27-1)-2006) 

Rcbabilitation of Displaced Persons Col. 173-74 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 1S6-S7 PKb&iIll .... utry 

Rebabilitatioo of Land Oustcea 
(Deb. 1, Vol. XXlII, 22-11-2006) 
Col. 103-04 

Roads in Nual Affected Areas 
(Deb. 20, Vol. XXIV. 19-12-2006) 
CoI.9S 

SBI Loa SdIeme for Self Employment 
in Orissa 

Cost of Packagina 
(Deb. 14, Vol. XXIV. 11-12-2006) 
Col. 184-1S 

Paddy 
Proc:uremciIt of Paddy 

(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 101-03 

(Deb. 3, Vol. XXIII, 24·11-2006) Paldsta. 
• 1 

Col. 434-35 ! I~th NAM Conference 
SeltiDgupofAIwninaPIant I (Deb. I, Vol. XXIII, 22-11-2006) 

(D~b. S, Vol. XXIII, 2'-11-2006) I Col. 202-0) 
Col 234-35 I. Ass S' lol-l eenaent on lac:tull 

~ ':'P of Alumina! Aluminium Plant j (Deb. 2, Vol. XXUI, 23-11-2006) 
1ft Oriaa I CoL 131-39 
(Deb. IS, Vol. XXIV, 12-12-2006) , 
Col. 102'()3 I AlleCed Convenion of Temple into 

Sewa.ae and Drainaac SyskIm in Orissa Abattoir In Pakistan 
(Deb. II, Vol: XXIV, 15--12-20(6) I (Deb. II, Vot. XXIV, 06-12-2006) 
Col. 2i2-14 I Col. 113 

SIceI Plants Alleged Diversion of Eartbquake Relief 
(Deb. 4, Vol. XXIII, 27-11-2006)!, Funds 
Cot lS8-59 ! (Deb. 6, Vol. XXIII, 29-11-2006) 

Tappiita of AgriaIIturaI PC)lential Col. 182·83 
(Deb. 4, Vol. xxm, 27-11-2006) J BagJihar Hydro E~ Project 
Col 140-41 I (Deb. 4, Vol. XXIII, 27.11-2006) 

W'tdening of Roads in Orissa I Col 89.091 
(Deb. 6, Vol. XXIII, 29-11-2006) ! BSF-Pik Ranacn Meetin& 
CoUOI (Deb. IS, Vol. XXIV, 12-12-20(6) 0,... .. Col. 266 

Care HouIcs for Orpbanasn Ceremoniaj OriU at Waph Border 
(Deb. 10, Vol. XXIIl.05-12-2006) (Deb. 10, Vol. XXlIl, 05-12.2006) 
CoI.3 tl-12 I Col. 226 

Care to Orphans 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 47-48 

Common TI1ICIe Merkfor ~i Rice 
(Deb. 20. Vol. XXIV. 19-12-2006) 
CoUll 
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Conversion of Saered Pond into 
Commercial Plaza 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 61-62 

DImap to Fenein, on LOC 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 176-77 

Defence Purchase and Preparation by 
Pakistan 
(Dob. 2. Vol. XXIII, 23· I 1-2006) 
Col. 71 

Demand of 00 ion by Pakistan 

Indo-Pak Cooperation in Shipping Sector 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 341-42 

Indo-Pale Trade Agreement 
(Deb. S, Vol. XXIII, 28-11-20(6) 
Col. 135 

Infiltration tly lSI Agents in various 
Government Organisations 
(Deb. S, Vol. XXIII, 28-11-2006) 
Col. 14S-46 

lSI Activities in West Bengal 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 26S-66 (Deb. 9, Vol. XXIII, 04-12-2006) 

Col. 246-47 lSI Network in UP 

Denial of Vasa on Anival in Pakistan 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 176 

(Deb. IS, Vol. XXIV, 12-12.20(6) 
Col. 183 

Maintenance of Historical Temples in 
. Pakistan 

ElectricilySupplyforFencin& I (Deb. 7, Vol. XXIII, 30·11-2006) 
(Deb. 17, Vol. XXIV, 14-12-2006) I Col. 83-84 
Col 1'9 t Need to provide compensation to tbe 

Export to Pakistan I fanners of Rajasthan whose land has 
(Deb. 15, Vol. XXIV, 12-12-2006) I been acquired by army on Indo-Pak 
Col. 31-39.112-13 I Bordcr (MUR 377) 

Financial help to Terrorist by Pak Hiah (Deb. 17, Vol. XXIV. 14-12-2006) 
Commiuion Col. 280-81 
(Deb. 5, Vol. XXIII, 28-11-2006) Openinl of Pakistan Bank in India 
Col 372-73 (Deb. 3, Vol. XXIII, 24-11-2006) 

. Col. S07 
Goods Train Services bctweCIf India and 

Pakistan 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 113-14 

Goods Trains between India and Pakistan 
(Deb. 12, Vot. XXIV. 07-12·2006) 
CoI.25I-!9 

Impact of Foreian C'Jwmc1s at Border 
Area 
(Deb. 9, Vol. XXIII, 04·12·2006) 
CoI.IOS.Q6 

Indian PriIonersIn Pale Jails 
(Dob. I, Vol. XXlII, 22-11-2006) 
CoI .• 50-51 

Pakistani HIV I AIDS Infe~ Women 
(Deb. 20, Vol. XXIV, -19-12-2006) 
Col. 211-19 

Permanent Construetion of Indo-Pak 
Border 
(Deb. 20, Vol. XXIV, 19-1~2006) 
Col. 233-34 

Re-opening Consulates in India and 
Pakistan . 
(Deb. II, Vol. XXIV, 06-12,.2006) 
Col. 173 

Reviving Indo-Pak Joint Commission 
(Deb. I, Vol. XXl1l, 22-11-2006) 
Col. 462-63 
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Shipping Protocol with Pakistan I Funds for Panchayati Raj Syslem 
(Deb. II, Vol. XXIV, 06-12-2006) (Deb. 6, Vol. XXIII, 29-11.2006) 
Cql. 27 Col. 175-80 

Talks with Pakistan 
(Deb. 1, Vol. XXIII. 22-11-2006) Holding of Local body ElectiOAs 
Co1.359-61 (Deb. 1, Vol. XXIII, 22-11-2006) 

Terrorist Activities &Oin Pakistan Col. 144-45 
(Deb. 11, Vol. XXIV, 06-12-2006) I Implementation of Centrally Sponsored 
Col. 121~ : Schemes by PRls 

Use of Mobile Phones by Terrorists in I' (Deb. 16, Vol. XXIV, 13- J 2-2006) 
Border Areas Col. 180-81 
(Deb. 20, Vol. -XXIV, 19~12-2006) I . . . 
Col. 122-23 I National Workshop on Panchayau Raj 

VIOlation of Indian Space I System 
(Deb. 7, Vol. XXIII, 30-11-2006) j (Deb. 6, Vol. XXIII, 29·11-2006) 
CoL 317.'1 ! Col. 321 

Vtsa te--Pakistanis ! Need to devise schemes to ~t the 
(Deb. 16, Vol. XXIV, 13-12-2006) I financial resources of Panchayats to 
Col. 261 i enable them to carry out de¥elopmental 

'a.laayatfRaj works in their respective areas 

Auctioning ofPanchayat President Post i (MUR 377) 
(Deb. 16, Vol. XXIV, 13-12-2006)! (Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 284.86 I Col. 509 . 

Coastituting Water PandIayaIs I Panchayeti Raj System 
(Deb. 16, Vol. XXIV, 13·12-2006) i (Deb. I, Vol. XXIII. 22-11·2006) 
Col. 176-77 I Col. 352 

Deccnlralization of Power 1 Report o';the State ofPanchIyats· A Mid-
(Deb. I, Vol. XXIII, 22-11-2006), T R' and A--: •• I 2ni\Jt. 
Col. 126-21 I erm evJeW I't"- - VV'V 

f (DUR 193) 
Drinking Water Supply through .1' Panc:ha)"ti Raj InslitUlions (Deb. 9, Vol. XXH!, 04-12-2006) 

(Deb. 18, . Vol. XXIV, 15.12-2006) I Col. 42 .... 516 
Col. 157·59 : (Deb. 13. Vol. XXIV, 01-12·2006) 

Empowering Pancbayati Raj ! Col. 420-26,427-42 
(Deb. ll. Vol. XXIV. 06-12-2006) I (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 17·24 I Col. 613.731 

functionina of Local SeJf..QoverDment 
Institutions Rural 8uainns Huba lnidMive 
(Deb. I, Vol. XXIIt, 22-11-2006) (Deb. 1. Vol. XXIII, 22-11:'2006) 
Col. 55-57 Cot. 422-24 
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~ .p~hayati Raj System in I Annual Accounts,· Audited Report and 
Union Temtones I Review of1he working of tile Institute 
(Deb. 16, Vol. XXIV, 13-12-20(6) I for Post Graduate Teachins and 
Col. 520-22 . Research in Ayurveda, JIIIIlrtapr, for 

Telecom Facilities in Gram Panchayats I the year 200S-2006 
(Deb. 1 t, Vol. XXIV, 06-12-2006) I (Deb. 11. Vol. XXIV, 06-12-2006) 
Col. 38-39. I Col. 289 

Training to Panchayati Raj Represenrarives I ••. 
(Deb. 6, Vol. XXIII, 29-11-2(06) i Annual.Admlnlstratlon Report of the 
Col. 249-50 I Delh. Development Authority, Delhi. 

T . . D__' fP~"-" for the year 2005-2006 
raln~to. '-r--.talIYCS 0 .. "" ... )'at} i (Deb 8 Y, I XXIII 01- J 2-20(6) Raj InstitutIOns for Rural Development I . , o. , 

(Deb. 18, Vol. XXIV, 15-12.2006) I Col. 237 
Col. 205-10 ! Annual .Administration Report Audited 

Women Partnership in Panehayat Raj i Accounts &: Review of the worlcinB of 
System ' the Erstwhile-Bombay Dock Labour 
(Deb. I, Vol. XXIII, 22-11-2006) Board,fortheyear2005-2006 
Col. 186-89 (Deb. 16, Vol. XXIV, 13-12-20(6) 

Paper 
Growth of Paper Industry 

(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 78-79 

P.pen Laid on the Table 

Col. 522 
Annual Administration Report, Audited 

Accounts &: Review of the wortdI8 of 
the Kandla Port Trust, Oandhidham, 
for the year 2005-2006 

. (Deb. 16. Vol. XXIV, 13-12-2006) 
Audited Accounts of the Central i Col. 552 

Electricity Regulatory Commission, I ••• •. • 
New Delhi, for the year 2004-05 ! Annual Admuustratton Report, Audited 
(Dtob. 18. Vol. XXIV. 15-12-20(6) II Accounts&. Review of the worting of 
Col. 391 , the KoIkataPonTruit, Kolkata, for the 

56111 Annual Repon of the Union Public I year 2005-2006 
Service Commission. New Delhi, for (Deb. 16. Vol. XXIV, 13-12-20(6) 
the year 2005-2006 I Col. 522 
(Deb. 1 I, Vol. XXIV. 06-12-2006) Annual Administration Report, Audited 
Col. 2" Accounts" Review olthe workins of 

Annual Accounts of the Indira Gandhi the Mumbai Port Trust. for the year 
National Open University, New Delhi, I 2005-2006 
for the year 2004-05 (Deb. 16, Vol. XXIV, 13-12-2006) 
(Deb. 20. Vol. XXIV, 19-12-2006) Col. 55) 
Col. 382 

Annal AcaMmtS. Audited Accounts &: 
Review of the working of the New 
MumbaJ Port TnII&, for the year 200s-
2006 
(Deb, 16, Vol. XXIV, 13-12-2006) 
Col. 553 

Annual Administration Repott, Audited 
Accounts &: Review of the workiaa of 
the Tuticorin Port Trust. for the yell' 
2005-2006 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. SS3 
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Annual Report ofebe NIIionaI Convnission 
for Minorities. for the year 2002-2003 
aDd the action taken memorandum on 
ebe recommendations contained in the 
report for the year 2002-2003 I 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 325 

Annual Report and AUdited Accounts of 
the Indian Council for Cultural 
Relatio~ for the year 2005-06 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 377 

Annual Report and Audited Accounts of 
the Mizoram University, Aizawl. for 
the year 2002-03 I 
(Deb. 20, Vol. XXIV, 19-12-2006) I 

Annual Report and Review of the work .. 
of the Mizoram Uniwrsity, Aizawl. for 
the year 2003-2004 and 2004-2005 
(I;>eb. 10, Vol. XXIII, 05-12-2006) 
Col. 430 

ArmuaJ Report and Review ofthc wmtina 
of the University of Delhi. Delhi for 
the year 2002-2003 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 384 

Annual Report and Rcviewoftheworkina 
of the Visakhapatnam Port Tl1Ist. 
Visakhapatnam. for the year 2005-
2006 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 215 

Col 315 I Annual Report Audited Accounts and 
Annual Report and Audited Accounts of Review by the Government of the 

Ibc H8tionaJ Capital Region PlanninB workina of the National Coopenilive 
8oIrd, New DeDai, for die yar 2004-05! Ap'iculture and Rural Development 
(Deb. 3. Vol. XXIII, 24-11-2006) I Banks' Federation Limited. Navi 
Col S64 I Mumbai for the year 2005·2006. 

Annual Report and Audited Accowtts of I (Deb. 4. Vol. XXIII. 27-11-2006) 
the State Bank of India, State Bank of I Col. 217 
Saurashtra de. for the year 2005-06 Annual Report Audited Accounts and 
(Deb. 3. Vol. XXIII, 24-11-2006) I; Review by the Government of the 
Col. S64 working oftbc National Federation of 

Annual Report and Review oflbc working I State Cooperative Banks Limiced. Nevi 
of the 8abasabeb Bhimrao Ambedkar I Mtllnbai for the year 2005-2006. 
Univenity, Lucknow, for the year i (Deb. 4. Vol. XXIII. 27-11-2006) 
2001-2002 Col. 217 
(Deb. 10. Vol. XXIII. 05-12-2006) Annual Report of the Cenb'aI Vigilance 
CDI. 430 Commiuion, New Delhi, fOl the year 

Annual Report and Review of the working I 2ooS, un~ sub-lC~ion I ~ of the 
of the Central Institute of Hindi J Central Vl,dance Commiulon Act. 
(Kendriya Hindi Shikshan MandaJ). I 2003 
Aera,for1heyear20C)4.200S I (Deb. 19, Vol. XXIV, .1-12·2006) 
(Deb. S, Vol. XXIII, 21-11-2006) I Col. 440 
Col. 449 Annual Report of the National R ..... I 

Ann&al Report and ~in& Employment Ouarutee Act for the 
of the Damodar Valley Corporation. yea' 2005-06 under National Rural 
Kolkata, for the year 2()04.200S Employment Guarantee Act. 200S 
(Deb. I, Vol. XXIII, 01-12-2OU6) (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 237 Col. 3S9 
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Annual Report of the Office ofebe Chief Annual Report, Audited Accounts It. 
Commissioner for Persons with Review of the working of the Central 
Disabilities, New Delhi, for the year Council of Indian Medicine, New 
2004-2005 under sub-section (2) of Delh~ for the year 2005-2006 
Section 64 of the Persons with (Deb. 16, Vol. XXIV, 13-12-2006) 
Disabilities (Equal Opportunities, Col. 561-62 
Protection of Rights and Full Annual Report, Audited Accounts It. 
Participation) Act, 1995 Review of the working of the Centre 
(Deb. 7, Vol. XXIIl, 30-11-2006) for Development of Advanced 
Col. 328 I Computing (D-DAC), New Delhi, for 

Annual Report on the Performance of the year 2005-2006 
Central Public Seclor Enterprises (Deb. 16, Vol. XXIV, 13-J2-2006) 
(Volumes I to 10) (Public Enterprises Col. 565 
Survey) for the year 2005-06 Annual Report, Audited Accounts &. 
(Deb. 20, Vol. XXIV, 19-12-2006) Review of the working of ebe Centre 
Col. 359 fc1l Development of Telematics 

AnIuIR.eport.AudaerAccolm&R.eview (C-OOT) New Delhi, for die year 
of PopuIIdon Raean:b Ca1&res ,... 2005-2006 
Ban,alore, Baroda, Bhubaneshwar, (Deb. 16, Vol. XXIV. 13-12-1006) 
Lucknow. DeIt~ Udaipur, Gandhigram, I Col. 563 
Chandigarh, Guwahati, Dha~ad, I Annual Report. Audited Accounts It. 
Visakhapalnam, Sapr. Pune. Shunl.. Review of the working of the Civil 
ThiruvanInIhIIp Srinagar for the i Services Officers' Institute, New Delhi. 
)'W 2005-2006 I for ebe year 2005-2006 
(Deb. 16, Vol. XXIV, 13-12-2006) I (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 559-61 I Col. 55. 

AMual Report, Audited Accounts & I Annual Report, Audited Accounts It. 
Review of the working of the Antrix Review of the working of the Civil 
Corporation. Banplore. for ebe year I Services Society, New Delhi, for the 
2005-2006 I year 2005-2006 
(Deb. 16, Vol. XXIV, 13-12-2006) (Deb. 16, Vol. XXIV, 13-12-2006) 
Col 573 Col. 558 

Annual Report, Audited Accounts 4 
Review orthe working ofebe Central 
Council for Research in Homoeopathy. 
New Delhi. for the year 2005-2006 
(Deb. 16, Vol. XXIV, 13-12-2(06) 
Col. S62 

AMual Report, Audited Accounts It. 
Review of the wortdna oHhe Central 
Council for Researc:h in Yoga and 
NllUtopatby, New Delhi, for the year 
2005-2006 
(Deb. 16, Vol. XXIV, 13-12-2(06) 
Col. 562 

Annual Report, Audited Accounts It. 
Review of the working of the 
DOEACC Society, New Delhi, for the 
year 2005-2006 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 563-64 

Annual Report, Audited Accounts It. 
Review of the working of the 
Electronics Corporation of India 
Limited, Hyderabad, for the year 
2005-2006 
{Deb. 16, Vol. XXIV. 13-12-2(06) 
Col. 573 
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Annual Report, Audited Accounts III I Annual Report, Audited A.:;counts It 
Review oflbe working of the ERNET 1 Review of the working of the N.ional 
India, New Delhi, for the year 2005- I Academy of Medical ScieAces(lndia), 
2006 New Oclhi, for the year 2005-2006 
(Deb. 16, Vol. XXIV, 13-12-2006) 'I (Deb. 16, Vol. XXIV, 13-12-2(06) 
Col. S6S Col. 559 

Annual Report,' Audited Accounts It I Annua~ Report, Aud.ited A,ccoun!s III 
Review of the working of the Grih ReView of the worktng oftbe National 
Kalyan Kendra, New Delhi. for the f Atmospheric Research Laboratory, 
year 2005-2006 I Gadanki, for the year 2005-2006 
(Deb. 16, Vol. XXIV, 13-12-2006) (Deb. 16. Vol. XXIV, 13-12-2006) 
Col. SSg . I Col. 574 . 

Annual Report, Audited Accounts III I Annua~ Report. Audlled Acco~n!, III 
R · f t&.- ..... f 01... Ind' i Revlew.afthe workmg ofme Nattonal eVlevf 0 lie; wo~tng 0 un;; Ian I fE" ""_ h' r 
Rare Earths Limited. Mumbai, for th.e: Board 0 .., xammattons. New UC"I I, lor 
year 2005-2006 the year .. 005-2006 
(Deb. 16, Vol. XXIV, 13-12-2006) i ~.bS5~6, Vol. XXIV. 13-12-2006) 
Col. 513 : 

. i Annual Report. Audited Accounts" 
Annua~ Report. Audl~ed Meounls. & f Review of the working oftlte Nationai 
Rev~ of the .worklllg ~f the IndlM; Inlltitute for Training of Highway 
StatistIcal Institute, KOlbra, for the: Engineers. Noida. for the )'Qr 200S-
year 2005-2006 . 2~ 
(Deb. 16. Vol. XXIV. 13-12·2006): (Deb. 16, Vol. XXIV, 13,12.2006) 
Col 559 l Col. 572 

Annual Report, Audited Accounts & ! Annual Report, Audited Accounts " 
Review oftbe working ofdte Institulei Review of the working of the National 
of Public Administration. New Delhi. I Institute of Siddha, Chennai, COl t!-.~ 
for the year 2005-2006 i year 2005·2006 
(Deb. 16, Vol. XXIV. 13-12·2006) i (Deb. 16. Vol. XXIV. 13-12.2006) 
Col. 557-51 ! Col. S61 

Annual Report, Audited Ac.counts " I Annual Report. Audited Accounts & 
Review of the workin, o( the i ReviewofdlewotkmaoftheNationaJ 
MahanaprTetephone Nigam Limited. J Institute of Unani Medicine, 
New Delhi, for the year 2005·2006 ! BanaaJore. (or die year 200$·2006 
(Deb. 16. Vol. XXIV. 13-12-2006) i (Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 564 I Col. 562-63 

Annual Report, Audited Accounts It I Annual ~eport, Audited Accouots & 
Review oCtile worki", of the Morarji I RevieW of the wortd", of tile Nadonal 
Desai Nationallnstitutc oCYop. New; Remote Sensina Apncy. tlyderabed. 
Delhi. lor the year 2005-2006 ! for the yew 2005~2006 
(Deb. 16. Vol. XXIV, 13-12-20(6) (Deb. 16, Vol. XXIV, 13.12-20(6) 
Col. 562 I Col. 574-15 
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Annual Report, Audited Accounts &. Annual Report, Audited Accounts &. 
Review of the working of the National Review of the working of the Software 
Ship Desi", and Research Centre, Technology Parks oflndia, New Delhi, 
Visakhapatnam. for the year 2005- for the year 2005-2006 
2006 (Deb. 16, Vol. XXIV, 13-12-2006) 
(Deb. 16, Vol. XXIV, 13-12-2006) Col. 656 
Col. 555 Annual Report, Audited Accounts &. 

Annual Report, Audited Accounts &. Review of the working of the 
Review of the working of the Nehru Telecommunications Consultants India 
Yuva Kendra Sanpthan, New Delhi, Limited, New Delhi, for the year 2005-
for the year 2003-2004 2006 
(Deb. 16, Vol. XXIV, 13-12-2006) I (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 5S6 I Col. 564 

Annua' Report. Audited Accounts &. I Annual Report, Audited Accounts &. 
Review of the working of the Nonh i Review of the working of the Uranium 
Eastern Space Application~ Centre, 1 Corporation of India Limited, 
Shillong. for the year 2005-2006 'I Singhbhum, for the year 2005-2006 
(Deb. 16, Vol. XXIV. 13-12-2006). (Deb. 16, Vol. XXIV, 13-12.2006) 
Col. S14 I Col. 573 

Annual Report, Audited Accounts & : Annual Report, Audited Accounts and 
Review of the working of the Physical: Review by the Government of the 
Research Laboratory, Ahmedabad, for: working of tile Indian Railway Welfare 
the year 2005-2006 : Organisation. New Delhi. for the year 
(Deb. 16. Vol .. XXIV. \3-12-2006) I 2005.2006 

I 
Col. 574 , (Deb. 7, Vol. XXIIl. 30-11-2006) 

Annual Report. Audited Accounts &. I Col. 328 
Review of the working of the Rashtriya ! Annual Report, Audited Accounts and 
Ayurveda Vidyapeeth (National! Review of the working of the Atomic 
Ac:ademyofAyurveda), New Delhi, for I Energy Education Society, Mumbai, 
the year 2005-2006 1 for the year 2005-2006 
(Deb. 16. Vol. XXIV. 13.12-2006)1' (Deb. II, Vol. XXIV, 06-12-2006) 
Col. 563 Col. 304 

Annual Report, Audited ~ccounts &. I Annual Report, Audited Accounts and 
Review of the workIng ~f. the I Review of the working of the Bharatiya 
Semiconductor Complex LImIted,! Nabhikiya Vidyut Nigam Limited, 
Chand:i&arh, for the year 2005-2006 ! Kalpakkam, for the year 2005-2006 
(Deb. 16, Vol. XXIV, 13-12.2006)' (Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 574 Col. 306 

Annual Report. Audited Accoun~ &. 
Review of the workins of the Society 
for Applied M.icrowave Electronics 
Engincerina and Research (SAMEER), 
Mumbai, for the year 2005-2006 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 563 

Annual Report, Audited Accounts and 
Review of the working of the Harish-
Oandra Resean:h Institute, Allahabad, 
for the year 2005-2006 
(Deb. II, Vol. XXIV. 06-12-2006) 
Col. lOS 
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Annual Report, Audited Accounts and 
Review of the workin& of the Institute 
ofPlasma Research, Gandhinlpr. for 
the year 2005-2006 
(Deb. II. Vol. XXIV, 06-12-2006) 
Col. 304-05 

Annual Report, Audited Accounts and 

Annual Report, Audited Accounts and 
Review by dH: Government of the 
workin, of the 8hara! Electronics 
Limited, 8anlalore. for the year 
2OOS-2OO6 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 319 

Review of the worltin, of the Annual Report, Audited Accounts and 
MI1hematieaI ~icmc:es. Chennai, for Review by the Government of the 
the yar 2005-2006 workill, of the Garden Reach 
(Deb. II, Vol. XXIV, 06-12-2006) Shipbuilders and Enaineers Limited, 
Col. 303-04 KoIbIa, fordleyeer200S-2006 

Annual Report. Audited Accounts and (Deb. 7, Vol. XXIIl. 30-11-2006) 
Review ofllle worting oflhe Nuclear Col 322 
Power ~ion of India Limited, I Annual Report, Audited Accounts and 
Mumbai, for the year 2005-2006 1 Review by the Government of the 
(Deb". II. Vol, XXIV, 06-12-2006) I workinaoflhelndianRailwayCaterina 
Col. 306 and Tourism Corporalion Limited, New 

I 
Annual Report. Audited Accounts and i Delhi, for Ihe year 200$-2006 

Review of the working of the Saba! (Deb. 7. Vol. XXIII, 30-11-2006) 
Institute of Nuclear Pbysics, Kolkata,! CoU27-28 
for the year 2005-2006 i Annual Report, Audited ACCOUftU and 
(Deb. II, Vol. XXIV, 06-12-2006) I R vi b the 0 f th Col. 304 I e ew y ovenunent 0 e 

" 

workiq of the indian Rait-.y Welfare 
Annual Report, Audited Aa:ounts and Orpnisation, New Delhi. for the ,... 

Review of the workin& of the Tate I 2OOS-2OO6. 

Memorial Centre. Mumbai.. for Ihe year I (Deb. 7. Vol. XXI11, 30-11-20(6) 200$-2006 
(Deb. 11. Vol. XXIV. 06-12-2006) Col321 
Col. 304 

Annual Report, Audited Accoun&s and 
Review by the Government of the 
work in, of GOI Shipyard Limited. 
Goa, for Ibe year 2ooS-2006. 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 323 

ADnuaI Report, Audited Aceounts and 
Review by the Government of the 
workin& of the 8 ... E.nh Movers 
Limited. 8 .... 1ore. for the yar 2005- I 
2006 
(Deb. 7. Vol. XXlIl. 30-11.2006) 
Col. 322 

Annual Report, Audited ACCOUlItI and 
Review by the Government of abe 
workia& oflhc Muaaon Dock LiIDiIed, 
MWDbai. for the ~ lOOS-lOO6. 
(Deb. 7, Vol. XXIII. 30-11-2006) 
CoUll 

Annual Report. Audited ACCOUIdI ud 
Review by the Govetnme8t 01 the 
wortmc of the M ... DhIIu Nipm 
Limbed, HyderIbed. bthe,.. 20M-
lIOO6 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col 319 



SUBJECT INDEX 229 

Annual Report, Audited Accounts and 
Review by the Government of the 
workina of the National Automotive 
Testin, and R and D Inftastructure 
Project, New Delhi. for the year 
2005-2006 
(Deb. 2. Vol. XXIII, 23-11·2006) 
Col. 324 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Railtel Corpol'llion of 
India Limited. New Delhi, for the year 
2005-2006 
(Deb. 7, Vol. XXIII, 30-11·2006) 
Col. 328 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Ranchi Ashok Bihar 
Hotel Corporation Limited, Ranchi, for 
the year 2004-2005 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 311 

Annual Report, Audited Accounts and 
Review by the Government of the 
work in, of the RITES Limited, 
Gurpon, for the year 2005-2006 
(Deb. 7, Vol. XXIII. 30-11·2006) 
Col. 327 

Annual Report, Audited Acc:ountI Mel 
Review of the workinl of s.naeet 
Natak Abdemi, New Delhi, for die 
year 2004-2005 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 326 

Annual Report, Audited Accounts and 
Review of the working ofTehri Hydro 
Development Limited, Tehri; for the 
year, 2005-06 
(Deb. 13, Vol. XXIV, 01i-12-2006) 
Col. 336 

Annual Report, Audited Accounts and 
Review of the working of tile National 
Co.ncil for Cement and Building 
Materials, New Delhi, for the year, 
2004-05 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 453 

Annual Report, Audited Accounts and 
Review of the working of the Tribal 
Cooperative Marketing Development 
Federation of India Limited, New 
Delhi, for the year 2005-06 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 357 

Annual Report, Audited Accounts and 
Review of the working of the Agtuabr 

Annual Report, Audited Accounts and, Research Institule, Pune, for the year 
Review by the Government of the I 2005-06 
working of the Scooters India Limited I (Deb. 18, Vol. XXIV, 15-12-2006) 
Luclcnow, for the year 2005-2006 I Col. 395 
(Deb. 2, VoL XXIII. 23·11·2006) I Annual Report, Audited Accounts and 
C.ol. 324 ! Review of the working of the 

Annual Report, Audited Accounts and I Agricultural and Processed food 
Review or die working of AeronautK:al I . Products Development Authority, New 
Development Agency, Bangalore, for I Delhi, for the year 2005-06 
the yar 2005-2006 I (Deb. 20, Vol. XXIV, 19-t 2-2006) 
(Deb. 17, Vol. XXIV. 14-12·2006) Col.380 
Col. 222 Annual Report. Audited Accounts and 

Annual Report, Audited Accounts and Review of the working of the 
ReviewoftheworkingofBirbaJSltlni I Ahmedabad Textile Industry's 

for I Rescarcb Association, Ahmedabad, for Institute ofPalacoboIany, Lucknow, 
the year 200~-06 ' the year 2005-06 
(Deb 13, Vol. XXIV, 08.12-2006)' (Deb. 20, Vol. XXIV, 19·12·2006) 
Col. 3<40 i Col. 375 
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Annual Report, Audited Accounts and 
Review of the working of the Airports 
Authority oflndia,. New Delhi, for the 
year 2005-06 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 229-30 

Annual Report, Audited AccoUftU and 
Review of the working of the Animal 
Welfare Board of 1Ddia. CbenrIai, for 
the year 2005-2006 
(Deb; 14, Vol. XXIV, 11-12-20(6) 
Col. 290 

Annual. Report, Audi!" Aa:ounts ~ I Annual Report, Audited Accounts and 
RevIeW .ofthe~ wodung o~the AI~ 1n~la. Review of the working of the Apparel 
FederatIOn o. Cooperative Splnnmg E ---. C "I N Delh· 
M·tts L· it"..... Mumbai fo .L._ xport nUII...,"On 0UftC1. ew .. 
2~~m GU, ,r u ... year for the year, 2005-06 
(Deb. 19, Vol. XXIV, 1&-12-2006) (Deb. S, Vol. XXIII. 28-11-2006) 
Col. 445-46 Col. 452 

Annual Report, Audited Accounts and Annual Report, Audited Accounts and 
Review of the workingoftheAlJ India Review of the work ina of the 
Handloom Fabrics Marketing Co- Aryabhatta Research Institute of 
operative Society Limited. New Delhi. Observational Sciences. Nainnal. for 
for the year 2005-06 the year 2005-06 
(Deb. 20, Vol. XXIV, 19-12-2006) I (Deb. 18, Vol. XXIV. 15-12-2006) 
Col. 358 I Col. 394-95 

Annua~ Report, Aud~ Accounts ~ Annual Report, Audited Accounts and 
RevlCW of the workmg ofttle All Jndl8, Review of the working of the Assam 
Institute of Speecb and Hearing,! Mabile SamaUI Society. GuwaJudi, for 
Mysore, for the year 2005-06 ! the year 200s..06 
~~.bj6~O, Vol. XXIV, 19-12-2006) I (Deb. 20. Vol. XXIV, 19-12-2006) 

i Col. 369 
Annual Report, Audited Accounts and ! 

ReviewoftheworkingofdleAndatniP i Annual Report, Audited Accounts and 
and Nicobar lslln:ts Forest and Planla-- i Review of the working of the 
tion Developmem Corporation LimitN, I Automotive Resear~b MSlXiation of 
Port Blair. for the year 2004-05 ,I India, Pune, for the year 200S..2006 
(Deb. 9, Vol. xxm. 04-12-2006). (Deb. 12. Vol. XXiV. 07·12-.2006) 
Col. 376 i Col 329 

I 

Annual Report, Audited ACCOUftu and ! AMual Report. Awlilcd A~ and 
Revicw~fthewoOOngo(theAncJ.nan I Review of the ~ of the Axom 
and NIC;ob~ lslaDds Inte,r.ted! Sarba Shiksh. Abhiyan Mi.sioll 
De"ve~ Corporall.., Limited.)' GuwahIIi, for me. year 2OO~..06 • 
Port Blair. for the year 2005-06 , 
(Deb. 20, Vol. XXIV. 19-12-2006) j (Deb. 20. Vol. XXIV, 19.12.2006) 
Col 356-57 ! Cof.367 

Annual Report Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working oftbeAndrew I Review ofttle world", of the Balmer 
Ville and Company limited, Kolkata, ltawrie and Company Limited. 
fur the year 200s-t)6 I KoDtata. for the year 200$.()6 
(Deb. 17, Vol. XXIV, 14-12-2006) I (Deb, 17, Vol. XXIV, 14-12-2006) 
Col. 232-33 Col. 234-3S 
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Annual Report. Audited Accounts and Annual Report. Audited Acc::ounta and 
Review of tho working of the Balmer Review of the workina of the Bharat 
Lawrie Investments Limited, Kolkata, Immunologicals and Biologicals 
for the year 200S..()6 Corponuion Limited. Buiandshabr, for 
(Deb. 1 I, Vol. XXIV, 15-12-2006) the year 2005-06 
Col. 403 I (Deb. 18, Vol. XXIV, 15-12-2006) 

Annual Report. Audited Acc::ounts and Col. 399-400 
Review of the working oCtile Banaras Annual Report. Audited Accounts and 
Hindu University, VIl'll1llS~ for the year i Review of the working of the' Bbarat 
2004-2005 I Refractories Limited, &,karo Steel 
(Deb. )0, Vol. XXIll, 05-12-2006) I City, for the year 2005-20<16 
Col. 429-30 i (Deb. 14, Vol. XXIV, 11-12-2006) 

I It ud' d I Col. 293 AMua eport, A lte Accounts and . ' 
Review of the working of the Basic ! Annual. Report, Audl~ Accounts and 
Chemicals. Pharmaceuticals and i ReVJCW oCthe working of the Bbarat 
Cosmetics Export Promotion Council I' Sbiltsha Kosh, New Delhi, for the year 
(CHEMEXCIL), Mumbai, for rhcyear I 2002-03 and 2004-GS 
200~2006 ,. (Deb. 20, Vol. XXIY, 19-12-2006) 
(Deb. 10, Vol. XXIll. 05-12-2006) Col.370 
Col. 426-27 i Annual Report. Audited Accounts and 

, i Review of the working of the Biecc::o 
Annual Report, AudIted Accounts and I La' L' ited Kolkata, fi the 
~view of the wor~g of the Betwa I 2~ un, or . year 
~Board. Jhansl, for 'he year i (Deb. 17, Vol. XXIV, 14-12-2006) 

(Deb. 19, Vol. XXJV, 1&-12-2006) I Col. 235 
Col 438 I Annual Report, Audite<4 Accounts and 

, ! Review of tile working oftbe Board of 
Annua~ Report, Audl~ Accounts and I Apprenticeship Tra.ining (Western 

RevJCW of the wol'klQg of the Bbarat' J Region), Mumbai, for the year 
Bbar.i Udyog Nigam Umikd, KoikaIa, i 2005-2006 
for die year 2005-2006 I (Deb. 20, Vot. XXIV, 19-12-2006) 
(Deb. 12. Vol. XXIV, 01-12-2006). C{lI.3&2 
Col. 32& Annual Report, Audited Accounts and 

Annual Report, Audiled Accounts and Review of the work.ing oftbe Board of 
Review of the working of the Bharat Practical Training (Eastern Region). 
Dynamks Limited, Hydetabad. for the. Kolkata. for the )'Qr 2004-OS and 

I year 2005-2006 I 2005-2006 
(Deb. 12, Vol. XXIV, 07-12-2006) I (Deb. 20, Vol. XXIV, 19-12.2006) 
Col. 324 I Col. 382 

Annual Report. Audited Accounts and I Annual Report, Audited Accounts and 
lniew of the working of the Bharat Review oftbe working of tile Bombay 
Heavy Electricals Limited, New Delhi, i Textile RescarchAssociation, Mumbai, 
for the year 2005-2006 I for the year 2005-2006 
(Deb. 12. Vol. XXIV, 07-12-2006) I (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 325 I Col. 374·75 
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Annual Report, Audited Accounts and 
Review of the wortin, of the Bose 
Institute, KolkIIa, tOr the yar 2005-06 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 392-93 

Annual Report., Audited Accounts and 
Review of the worldlll of the British 
India Corporation Limited and its 
subsidiaries, Kanpur, for tbe year, 
2004-0S 
(Deb. 5, Vol. XXIII, 21.11-2006) 
Col. 451 

Annual Report. Audited Accounts and 
Review of the work in, of tbe 
Broadust Enaineerina COillllhants 
India Limited, New Delhi, for the yar 
2005-2006 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 215-16 

Annual Report., Audited Accounts and 
Review of the workina of the Buildina 
Mllferials and TedmoJoay Promotion 
Council, New Delhi, for the year 
2OQ:S.06 

Annual R.cpott, Audited Accountl and 
1teview of the wortina of the Cement 
Corporation of India Limited, New 
Delhi, for the ~ 2005-2006 
(Deb. 12, Vol. XXIV. 07-12-7006) 
Col. 329 

Annual Report, Audited Accounts and 
Review of the wortlng of the Central 
Adoption Resource Alene)" New 
Delhi for the year 2001.10 2004 
(Deb. 20, Vol. XXIV, 19-12-2~) 
Col. 359-60 

Annual Report, Audited Accounts and 
Review of the wortina of the CenIraJ 
CoIIIF InduIIries Corporation Oflndia 
Limited, New Delti , for !he yaI ~ 
2006 
(Deb. 10, Vol. XXIII, OS-12-2006) 
Col. 421-22 

Annual Report, Audited Accounts and 
Review of the wortina of the Central 
Council for Research in A)'urwda and 
Siddba. New Delhi, for the year 
2OOS4 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 361 (Deb. 13, Vol. XXIV, 01-12-2006) I 

Col. 342 
Annual Report, Audited Accounu llid ; Annual Report., Audited Accounts and 

Review of the work .. of the Bureau Rev~ ~f!he wortina of the C~ 
oflndian Standards New Delhi, for the ElectrICity Regulatory CommiulOft. 
yew 200S-2006 ' New Delhi. for the year 2005.06 
(Deb. 14, Vol. XXIV, 11-12-2006) I (Deb. II, Vol. XXIV, 15-'2-2~) 
CoI.2IS Col. 391 

Annual Report, Audited Accounts and 
Review of the working of the C.P.R. 
Environmental Education CeDtre, 
0IeaMi, for die: ,.. 2OOs-06 
(Deb. 19, Vol. XXIV, ''''12-2006) 
Col. 441 

Annual Report, Audited Accounts and 
Review of the workina of tile Capexil, 
Kolbta, for the yea 2005-2006 
(Deb. 10, Vol. XXIII, 05-12.2006) 
~.427 I 

AnDual Report., Audited AccoUIUI and 
~iew of die workiDa of1be Cea1ra1 
Footwear T ..... 1DsdtutIe. Qeaaai, 
for the)lear 2005-2006 
(Deb. 10, Vol. XXIII, 05-12·2006) 
Col. (21 

Annual Report., Audited ACCOUlItI .. 
Review of the workinl of the Central 
Foocwe. TrUlm, 1attiIute, Apa, for 
Ibe yur 200$·2006 
(Deb. 10, Vol. XXUI, OS·ll-2006) 
Col. 417·11 
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~ Itcport, Audited Accounts and 
Review of the working of the Central 
Govmunent Consumer Cooperative 
Society Limited (Kendriya BhaDdar), 
New Deihl. for the year 2005-06 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 360~1 

Au ... 1 Report. Audited Accounts and 
Review of the working of the Central I 
Government Employees Welfare 
Housing Oipniution, New Delhi, for 
the year 2005-06 
(Deb. 13. Vol. XXIV, 01-12-2006) 
Col. 343 

Aanual Report, Audited A~ and 
R.eview of the working of the Central 
Institute ofHancI Tools, JaIMdhar, for 
the year lOOS-2006 
(Deb. 10, Vol. XXIII,05-12-20(6) 
Col. 419 

Annual Report. AudUd Accounts and 
Review of the working of the Central 
Pulp and Paper Research Institute, 
Saharanpur, for the year, 2004-05 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 453 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Silk Board, Bangalore. for the year 
2005-06 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 376-77 

Annual Report, Audited ACCOUDtI and 
Review of the working or. CemraI 
Tool Room and Traininl Centre, 
Kolkam, for the yar lOOS-2006 
(Deb. 10, Vol. XXIIl, 05-12-20(6) 
Col. 417 

Annual Report, Audited Accounts and 
Aaaul R.eport, Audited Accountl and Review of the working of the Ccn1raJ Rev_ of_ wortdn& of tile Central I Tool Room and Training Centre, 

IDltHute of Platies Engineerin, • Bhubaqesww, for the year 2005-2006 
Tedmoloay, Chennai, for the year (Deb. '10, Vol. XXIII, 0s-J2-2'006) 
2005-06 I Col. 418 
(De. b. 19, Vol. XXIV. 11-12·2006) I, and 
Col. «0 Annual Report, Audited Accounts 

. 'I Review of the working of the Cen1raI Annual Report, Audited Accounts IlfId T I R L dh' Ii the _ .. r . f"'- k' fo ... C I 00 oom, u lana, or .J~ ReView 0 UK: wor Ing 0 U~ entra. 2005-2006 
Institute of Tool Design, Hyderabad, I (Deb 10 Y, I XXIII 05-12-2006) 
for the year 2005-2006 I' , o. • 
(Deb. 10, Vol. XXIII. 05-12-2006) I Col. 419-20 
Col. 420 ! Annua~ Report., A\.idit~d Accounts and 

AftnuaJ Report, Audited Accounts and I R~YICW o~ the worktn~ of the Ccn~ 
Review of the workin& of the Central I Warehoumc CorporatIOn, New Delhi, 
Manufacturing Technology Institute, I for the year 2005-06. 
Sanltore. for the year 2005-2006 (Deb. 9, Vol. XXIII, 04-12-2006) 
(Deb. 10, Vol. XXIII. OS-12-2006) i CoL 377 . 
Col. 425 i Annual Report. Audited Accounts and 

Annual Report., Audited Accounts and I Reyiew of the working of the Central 
Review of abe workinS of the Central I Wool Development Board, Jodhpur, 
Power Research Institute, Bangalore. I for the )'eIr 2005-06 
fortlle)1!'ll' 2005-06 !' (Deb. 20. Vol. XXIV, 19-12-2006) 
(Deb. IB, Vol. XXIV. 15-12-2006) Col.3S8 
Col. 3'91 
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Anruutl Report. Audited Accounts and I Annual.Report. A1Idited Ac.IoIIIII ad 
Review oC the workia& of the Centre Review of 1111 WOl'IIiII of .. Centre 
for Development Ec:oaomica, Delhi, b WUId EMII:Y'fedIIoIoI1. a..-i. 
Delhi School of &onomiea, for the tbr die,.. 2005-2006 
year 2005-2006 . (Deb. 13. Vol. XXIV. 01-12-2006) 
(Deb. 13, Vol. XXIV, 08-12·2006) Col. 3-41 
Col. 348 

Annual Repor1, Audited A~umSind 
Review ordle working of the Centre for 
DNA Fmaerprinting and 0i8p0stics, 
Hydenbad. fur Ibe year 2005-2006 
(Deb. 18, Vol. XXIV, 15-12·2006) 
Col. 396--97 

Nuwal Report, Audited Accounts ad 
Review of tile wortia& of the CcnIre 
for Environment Education, 
Ahmedabad. b dae,ear 2OO~2006 
(Deb. 19. Vol. XXIV, 18-12-2006) 
Col. 447 

Annual Report, Audited Accounts and 
bview of the working of the· Centre 
for Liquid Crystal Research, 
Banp1ore, fOr me year. 2005·2006 j 
(Deb. 13, Vol XXIV, 01-12-200,). 
Col. 331 

~1tUa1 Ilcpon, Audited Aa:oWlU and 

AnauaJ Report, Audked Accounts and 
Review oflhe work_of ... CIIennai 
Port Trust, Cheuai, for the ,.. 200'· 
2006 
(Deb. 11. Vol. XXIV, 06-12 .. 2006) 
Col. 286 

AnmIallleport, Audited AtXOUDtI and 
Reflew of the workma of the Coal 
India Limited. Kolkata and its 
iubsidiaries for &be year 2005·2006 
(Deb. 11, Vol. XXIV. 15·11·2006) 
Col. 402 

AftmIaI Repon. Audited ACCOMCI ... 
RMew of .. ~ of .. Coc:hift 
Port Trust, CoclUa, for die yw 1005-
2006 
(Deb. 11, Vol. XXIV. 06-12·2006) 
Col. 216 

Review of 11M working of the ~e I Annual fleport. Audited Accounts ud 
for MatHia.. for Electronics 1 Review of the werities "of the Coehin 
TC'cluhlJog (C-MET) Punc, for the I Shipyard Limiled. Koc:hi, for 1be year 
~ 200S-2OO(i 2005.2006 
(Deb 19, Vol. XXIV, 1".12-20(6) (Deb. II, Vol. XXlV, Ot-U.lOO6) 
Col. 441 Cot. 214 • • 

Annua~ Rl:port, Aud~ Acwunts and I Annual Report, AucUced A~ ucI 
RevIew of the worit,,,, of the ~. i Review of .. ""'"" rthe C'oconuI 
for Policy Rescarc.h, New Dtlhi, for the .1 . . 0 ....... ~ ..... 
y_ 2005-06 DevelopmMl 8oarcl, K"",nJ, lin UK" 

(Deb. 13, Vol. XX1V, 01-12-20(6) 'I year 200'·2006 
Col. 348 (Deb. 19, Yot. XXIV. 18·12-2006) 

Annul R.eport, Audited A~(;ounts aAd I Col. 444 
Review of the working of the Centre I Anaual Report, Audited Accounll and 
forlhe QevelopmentofGtass Indusuy,' Review of the wotkiq of .... Coir 
Filozabad, b the year 2005·2006 8oafd. Koehl. tor .. )'WlOO5.lOO6 
(Deb. 10. Vol. XXIIl. 0'-12.2006) (Deb. 20, VoL XXIV. 19.tl-2006) 
Cot.42Q Col. 356 
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Annual Repon, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Review of the working of the Delhi 
Construction Industry Development, State Industrial Development 
Council. New Delhi. for the year, Corporation Limited, New Delhi, for 
2005-2006 the year 2005-2006 
(Deb. II, Vol. XXIV, 06-12-2006) (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 303 I Col. 356 

Annual Repon, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the I Review of the working of the Dental 
Consultancy Development Centre, I' Council of India, New Delhi, for the 
New Delhi, for the year 2005-2006 ! year 2005-2006 
(Deb. 13, Vol. XXIV, 08-12-2006)! (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 340 Col. 364 

Annual Report, Audited Accounts and Annual Report. Audited AccolUlts and 
Review of the working of the Container Review of the working of the Qonyi 
Corporation of India Limited. New I Polo Ashok Hotel Corporation 
Delhi, for the year 200S-2006 I Limited, Itanagar, for the year 2005-
(Deb. 12, Vol. XXIV, 07-12-2006) I 2006 
Col. 326 , (Deb. 17, Vol. XXIV, 14-12-2006) 

Annual Report, Audited Accounts and I Col. 225 
Review of the working of the Cotton Annual Report. Audited Accounts and 
Corporation oflndia Limited, Mumbai, I Review oftbe working of the Dredging 
for the year 200S-2006 ! Corporation of India Limited, VlSBkha-
(Deb. 10, Vol. XXIII, 05-12-2006) I patnam, for the year 2005-2006 
Col. 424 i (Deb. II, Vol. XXIV, 06-1.2-2006) 

Annual Repon, Audited Accounts and I Col. 284 
Review of the working of the Cotton I Anl'ual Report, Audited Accounts and 
Textiles Export Promotion I Review of the working of the 
Council(TEXPROCIL), Mumbai, for i Educational Consultants India Limited, 
the )ear 2005-2006 1 New Delhi, for the year 2005-2006 
(Deb. 15. Vol. XXIV, 12-12-2006) i (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 399 ! Col. 369 

Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Council: Review of the workmg of the 
of Leather Exports, Chennai, for the I Electronics and Computer Software 
year 2005-2006 ! Expon Promotion COIDlCil. New Delhi, 
(lleb. 20, Vol. XXIV, 19-12-2006) I for the year 2005-06 
Col. 310 : (Deb. 19, Vol. XXIV, 18-12-2006) 

Annual Report. Audited Accounts and! Col. 442 , 
Review of the working of the Credit I Annual Report, Audited Accounts and 
Guarantee Fund Trust for Small I Review .of the ,working o~ !he 
Industries. Mumbai, for the year I Electronics Service and Tramang 
2005-2006 I Centre, Nainital. Cordle year 2005-2006 
(Deb. 20, Vol. XXIV, 19-12-2006) f (Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 3SS-S6 I Col. 421 
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Anou.al Report, Audited Accounts and i Annual Report, Audited Accounts aDd 
Review of the working of the :Review of the working of the FIWd 
Empowered Committee of State Control Research Institute, PaIakkad; 
Finance Ministers, New Delh~ for the for the year 2005-2006 
year 2005-2006 (Deb. 20. Vol. XXIV, 19-12·2006) 
(Deb. 20, Vol. XXIV, 19.12-20(6) I Col. 377 
Col. 371 I Annual Report, Audited Accounts and 

Annual Report, Audited Accounts and bview of the working of the Footwear 
Rev.iew . of th~ worki?, ~f. the Desip and Development lttstitute. 
Enganeera" ProjeCts (lndl&) Limited, I N ida, for the 2005-2006 
New Deihl. for Ihe year 2005.2006. 0 year 
(Deb. )2, Vol. XXIV, 07.112-20(6) I (Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 327 I Col. 380 
~ Report, Audited Accounts and f Annual Report, Audited Accounts and 

. hview of the working oftbe Engineers! Review oftbe working of the Fragrance 
Jftdia Limited. New Delhi, for the year 1 and Flavour Denlopment Centre, 
2005-2006 Kannauj, for the year 2005·2006 

. (Deb. 17, Vol. XXIV, 14-12-2006) (Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 235 Col. 418-19 

Annual Report., Audited A~unts and 
Review of the working of the Ennore 
Pon Limited, Olennai. for the year 
2005-2006 
(Deb. Il~ Vol. XXIV, 06-12-2006) 
Col. 284 

Annual Report, Audited Accounts and 
Review of the working of the Export 
Credit G~ Corporation ofIndia 
Limited, Mumbai, for the year 2005-

'2006 
(Deb. IS, Vol. XXIV. 12-12-2006} 
Col. 401 

AnnIW Report, Audited Accounts and 
Review of die working of the Export 
Promotion Council for roUs and SEZ 
Units, New Delhi. for the year 
2005-2006 
(Deb. IS. Vol. XXIV. 12-12-20(6) 
Cot 40)-02 

AnouaJ Report, Audited AccoWrts and 
Review of the working of the Expon 
Promotion Co"",il for Handicrafts. 
Ne It Delhi, for the year 2OOS.2006 
(Deb. 10, Vot XXIll. 05-12-20(6) 
Col. 423-24 

Annual Report. Audited Accounts and 
ReYiew ohlle working of the GaAdhi 
Smriti and Darshan Samiti, New Delhi. 
for the year 2004·200S 
(Deb. 17, Vol. XXIV, 14-12.20(6) 
Col. 22S 

Annual Report, Audited Accounts and 
Review of Ihe working of the Gas 
Authority of India Limited, New Delhi, 
for the Y1!ar 2005-2006 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 23S • 

Annual Report. Audited Accounts and 
Review of the workin& oftbe Gem and 
Jewellery Expcxt Promotion Council. 
Mumbai. for the )'aI' 2005-2006 
(Deb. 20, Vol. XXIV. 19-12-2006) 
C',oI.379 

Annual Report, Audited Accounts and 
Review of the workine of the General 
Insurance CorporaHon of India, 
Mumbai, (or the ycar200s-2006 
(Deb. II. Vol. xxrv, lS-I2-10(6) 
Col. 404 
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Annual Report. Audited Accounts and Annual Report. Audited Accounts and 
Review of the working of the Review of the working of the 
Handicrafts and Handlooms Exports Hindustan Copper Limited, Kolkata, 
Corporation of India Limited. New for the year 2005-2006 
Delhi. for the year 2005-06 I (Deb. 20. Vol. XXIV, 19-12-2006) 
(Deb. 20, Vol. XXIV. 19-12-2006)! Col. 354 
Col. 376 i Annual Report. Audited Accounts and 

Annual Report, Audited Accounts and Review of the werking of the 
Review of the working of the Hindustan Insecticide Limited. New 
Handloom Export Promotion Council. Delhi. for the year 2005-2006 
Chennai,fortheyear2oo5-2006 ; (Deb. 19, Vol. XXIV, 18-12-2006) 
(Deb. IS, Vol. XXIV, 12-12.2006)! Col. 441 

I 
Col. 398 ! Annual Report. Audited Accounts and 

Annual Report. Audited Accounts and I Review of the working of the 
Review of the werking ofttle Haryana: Hi~ustan Organic Chemicals Limited, 
Ago Industries Corporation Limited. Ratgarh, for the year 2005·2006 
ChaPdigarb. for the year 2ooS-2006 (Deb. 19. Vol. XXIV, 18-12-2006) 
(Deb 19, Vol. XXIV. 18-12-2006) Col. 441 
Col. 442 Annual Report, Audited Accounts and 

A I R ......... A ..... ·.-d A ts and Review of the working of the 
nnua ."""" uul~ ccoun I H' dustan P Co . L' . ed 
R · f the ... . f· .. • H m aper rporahon Imlt , 
ev~tw o. wa .... lng.o un:, ~avy i Kolkata. for the year 2OOS-2006 

Engtneermg Corporation Limited, 1 (Deb. 12, Vol. XXIV, 07.12-2006) 
Ranch!. for the year 2ooS·2006 ; Col. 328 
(Deb, 17. Vol. XXIV, 14·12·2006) i 
Col. 233 t Annual Report, Audited Accounts and 

. I Review of the working of the 
Annual Report. Audited Accounts and II Hindustan Petroleum Corporation 

Review of the working of the Limited, Mumbai, for the year 200S-
Hindustan Aeronautics Limited" 2006 
8anpJore, for the year 2005-2006 (Deb. 17, Vol. XXIV, 14.12-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006) I Col. 234 
Col. 325 

Annual Report. Audited Accounts and 
Review of the working of the 
Hindustln Antibiotics Limited, Pune, 
for the yar 2004-2005 
(Deb. 14. Vol. XXIV, 11-12-2006) I 
Col. 216 

Annual Report, Audited ACCOUDts and 
Review of the working of the 
HindustaQ Cabtes UmI1ed. Kolkata, 
for the year 2005-.2006 
(Deb. 12, Vol. XXIV, 07-12·2006) 
Col. 328-29 

Annual Report, Audited Accounts and 
Review of the working of the 
Hindustan Photo Fibns Manufacturing 
Company Limited, Ootacamund, for 
the year 200S·2006 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 232 

Annual Report, Audited Accounts and 
Review of the working of the 
HindUSUUl Prefab Limited, New Delhi. 
for the year 2OOS-2006 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Col. 343 
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Annual Report. Audited Accounts and I Annual Report. Audited Accounts and 
Review of the workinl of tbe Review of the working of the Indian 
Hindustan Salts Limited, laifMJr. fur!he Coundl of Philosophical Research. 
)'011' 2005-2006 New Delhi. for the year 2004-2005 
(Deb. 17, Vol. XXIV, 1.4-12-2006) (Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 233 Col. 384 

Annual. Report. Aud~ A~couAts and I Annual Report. Audited Accounfs and 
R~vlcw of tbe workll\l of ~he I Review of the working of the Indian 
H.m~ustan Steelworks Construction I Council of Social Science Research, 
Lanitecl. J'ollulza, fur the year 200S- I New Delhi for the v... .. r 2005-2006 
2006 l' J-

(Deb. IS, Vol. XXIV. 12-12-2006) i (Deb. 20, Vol. XXIV. 19.12-2006) 
Col. 399400 I Col. 384-85 

. : Annual Report. Audited Accounts and 
Annual Report. Audited Accounts and! R' f "'a _ .... ' f· ..... Ind' 

D_,' f"'- k' f"'- H ly; evtew 0 un; WUJII.mg 0 ux: .an 
~teW 0 un: war 109 0 u", GOg i, . 
Dod and Port Engineers Limited.! Diamond Institute, SUral, for the year 
Kolka&a, for the year 2005-06 i 2005-2006 
(Deb. 16. Vol. XXIV, 13-12-2006) I (Deb, 20, Vol. XXIV. 19-12-2006) 
CoUS4-SS ! Col. 379 

1 
Annual Report. Audited Accounts aAd i Annual Report, Audited Accounts and 

Review of the working of the India i Review of the workina of the Ind_ 
Trade Promotion Organisation, "New I Institute of Astrophysics. Bangalore. 
Delhi, for rhe year 2005-06 ! for the year 2005-2006 
~~3iO' Vol. XXIV, 19-12-2006) I ~~.bj3~3. Vol, XXIV. 08-12-20(6) 

Annual Report, Audited AtcounlS and 1 Annual Report. Audited Accounts anet 
Review of die working of the Indian Review of the wortinS of the IndiIIA 
A£-demY ofSc:ienccs, Banplore, for I Institute of Carpel Technolo,)'. 
me yar 200~.(J6 f Bhadohi. for me yar 2005-2006 
(Deb. n, Vol. XXIV, 15-12-2006) i (Deb, IS, Vol. XXIV, 12-12-2006) 
Col. 394 i Cot )91 I 

Annual Report, Audited Ac:cOUtlts and ; Annual Report. Audited Accounts and 
Review of the worki",of the Indian I Inn of 1he workin, of dM: Indian 
Auociation for the Cultivation of II, . 
S ' K Ik f, h Inltltute of Entr,prencuuhlp, 
~e. _ 0 ata, or t e year! GuwIhati. for die year 2005-06 

(Deb. II, Vol. XXIV 1~-12-2006)! (Deb. 20. Vol. XXIV. 1'-12·2006) 
Col. 393 ' i Col. 157 

1uuwaJ Report. Audited Accounts and \ Annual Report. Audited Accounts and 
Review of the workina of the Indian i Review of die wortin& of'" Ind_ 
Council of PIIilosophlcal R.esardI. II InIUMe ofForeip T,.., NewOelbi, 
New Delhi. for the ,... 2OO~ ibrthe,. 2005-2006 
(Deb, 20, Vol, XXIV. 19.12-2006) (0., 15, Vol. XXIV. 12-12..2006) 
Col. 369 I Cot. 402 
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ABnuatReport. Audited A~unts and I Annual Report, Audited Accounts and 
Review of die working of the Indian Review of the working of the Indian 
In.titute of Forest Management, . Institute of Science, 8angalore. for the 
Bhopal. tOr die year 2GOS.()6 year 2005-06 
(Deb. 19. Vol. XXIV, 18-12-2006) (Deb. 20, Vol. XXIV, 19-12'-2006) 
Cot. «. Col. 383 

Annual Report, Audited A~untI and Annual Report, Audited Accounts and 
• Review of the world.,. of 1he Indian Review of the working of the Indian 

Institute of Geomapctilm. Navl Institute of Technology Chennai. for 
Mumbai, for the year 200S'()6 the year 2004-2005 
(Deb. II, Vol. XXIV. U-t2-2006) (Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 395 Col. 405 

Anftual Report, Audited Accounts and I Annual. Report, Audj~ Account. ~ 
. Review of the working of the Indian ReVIew of the working of 1be Incban 

Institute of Information Tec~IOI)~ i Institute of Technojogy, Guwahati. for 
Allahabad, for the year 2004-2005 I the year 2005-06 
(Deb. 10, Vol. XXIII, OS-12-2006) (Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 429 Col. 369 

Annual Report, Audited Accounts and 
Annual Report. Audited Accounts and Review of the working of the Indian 

Revkw of the woddna of the Indian Institute of Technolo... '1umbai, for 
IMt~ of M.Meurent, BangaIore, I the year 2005-2006 
for the year 200S.()6 I ,. , 
(Deb, 20. Vol. XXIV, 19-12-2006)! (Deb. IS. Vol. XXI.. _-12-2006) 
Col. 371 I Col. 404 . . 

ARnuII Report. Audited ACCOIIIIU IDd ABDua'. Report, Audit~a Accounts and 
Rcvie . f the .........&. ..... of the Ind' I ReVIew of the working of the lDdian 

\\ 0 .. "'-.. .... Institute of Tcc:hnolo8)', Roorkee for 
Institute of Manq~ Indore, for the year 2005-06 
the)Ur 200S.()6 (Deb. 20, Vol. XXIV, 19-12-20(6) 
(Deb. 20. Vol. XXIV, 19-12·2006) Col. 38S 
Col. 370 

Annual Report, Audited Accounts and 
Review of the workilll of the Indian I 
Institute of Muqement. Klilkata, for : 
"" y.- 2004-2005 
(Deb. IS. Vol. XXIV. 12-12-2006) 
Col. oWl 

Annual Report. Audited Accounts and 
Reyiew of dlc workina of she IndiM 
I ...... of PlcQaina. Mumbli. for_ 
the y.- 2005-2006 
(Deb. I S. Vol. XXIV. t 2-12-2006) ! 
Coi.402 

Annual Report, Audited Accounts and 
Revjtw of the working of the Indian 
Institute of Tourism and Travel 
Management, Gwalior. for the yew 
200~6 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 126 

Annual Report. Audited AccOWltsand 
Review of .. workiR& of the Iadieft 
Law IIIIliaItc. New Delhi. Cor the ~ 
200S.()6 
(Deb. la, Vol. XXIV, lS-12-2<1f. 
Col. 392 
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Anoual Ileport, Aaadited 4CICOUIIII _ 
Ilniew of the wortma of tile JndiID 
National Academy of bpleeria&, 
New Delhi, for tbe year 2OC)5.2006 
(Deb. II, Vo\. XXIV, 15-12-2006) 
Col. 393 

Annual llepon. Audited Accounts and 

AMuaI I.eport, Aaadited ACCOUII&I Mel 
Review of the wortiaa of" .... 
Rubber MaDllfactllren Jle ..... ~ .. 
AMociatioa. Tbaae, for ~e ".., 
1JI)S..DJ6 
(Deb. 10. Vol. XXIII, OS-12-100f) 
Cof425 
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Oil CorporItioo Limited, MUIIlbai, for: Society of AaricuJtural Statiltics. New 
the ,...,2005-2006 : Delhi, forlheyear200S-2006 
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2005-06 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 420 

Annual Repon, Audited Accounts and 
Review of the working of the Institute 
for Social and Economic Change, 
Bangalore. for the year 2005-06 
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Col. .19 

Annual Report, Audited Accounts and 
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Manaptnent, Catering TedmotOJY I' Review of the wom.., of the I ....... 
and Applied Nutrition, OWllior, ofl.i&ScicBccl, 8hubeneswar: for .... 
Institute of Hotel Mlnalemeftl,I year 2005-06 • 
Cat~rin& and Nutrition, Ludtnow, (Deb. 18. Vol. XXIV. 15-12-2006) 
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Sciences. a.ngalore, for the year: Institute ofTeclmology, Durppur, for 
1005-06 the year 2003-04 
(Deb. 20. Vol. XXIV, 19-12-2006) (Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 362 Col. 385 

Annual Report. Audited Accounts and I Annual Report. Audited Accounts ud 
Review of the work;", of tile National: Review of the work in, ofthe.NJtionaJ 
Institute of Naturopathy. Pone. for the' Institute of Technology. Jamshcdpur, 
year 2005-06 for the year ~004"()5 
(Deb. 20. Vol. XXIV, 19-12-2006) (Deb. 15. Vol. XXIV. 12-12-2006) 
Col. 362 Col. 402-03 

Annual Report. Audited Accounts and' Annual Report. Audited Accounts and 
Review of the working of the National Review of the working of the National 
Institute of Open Schooling. Institute ofTechnology, Patna, for the 
New Delhi. for the year 2005-06 year 2005-06 
(Deb. 20. Vot XXIV, 19-12-2006): (Deb. W. Vol. XXIII, 05-12-2006) 
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....... of ~. Sri ....... for MiHral l)evcJo,.ent Corporation 
the year 2003-04 LiaileCl. Hyderabad, for the year 
(Deb. 20. Vol. XXIV, )9.12-2006) 200.5-06 
Col. 314 ! (Deb. 19, Vol. XXIV, '1-12-2006) . I Col. 4SO Annual Report, Audited Ac:countl and 
Review of .. woritina oflhe National Annual Report, Audiced Ac:countI ud 
lftItiIute of T~ w..pl. for Review orlhe worIdna oftbe N.uonat 
the ,... 2oos-06' ProdllGtivity Council, New Delhi, for 
Deb S Vi I Ihe year 2005-06 ( . 1, 01. XX V. 12-12-2006) (Deb. 20. Vol. XXIV. 19-12-2006) 

Col.40S Col. 317-18 
Annual Repon, Audited Accounts and 

Review of the working ofdie National 
Institute ofUrbIo Affairs. New Delhi. 
for the year. 200.5-06 
(Deb. 13. Vol. XXIV. 0'-12-2006) 
Col. 336 

Annual Repon, Audited Accounts and 
Review of the workinc of the National 
Insttuctional Media Institute. Chennai, 
for the ,.. 2005-06 
(Deb. 19, Vol. XXIV. 11-12-2006) 
Col. 440 

Annual Report. Audited A"ounts and 
Rtview of the working oflhe National 
Instrument Limited. Kolkala. for Ihe 
year 200.5-% 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 232 

Annual Report, Audited Accounls and 
Review of the worldftl oflhe National 
Insurance Company Limited, Ko ..... 
for, the year 200S-06 
(Deb. IS, Vol. XXIV. 15-12-2006) 
Col. 404 

Annual Repon, Audited Ac:counts and 
Review oflhe working 0(1he National 
Jute Manufactures Corporation 
Limited, Kolka •• , (or the year 
2004'()S 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 424 

Annual Report. Audited Accounts and 
Review of the workina of the Nltfonal 
Projects Construction Corporation 
Limited. New Delhi. fOf the year 
~.()6 

(Deb. 19. Vol. XXIV, 11-12-2006) 
Col. 431 

Annual Report, Audited Accounts ud 
Review 0(. wortint of the NItioaaI 
Research Development CorporItioft, 
New Dethi, for dlc Year 200.5-06 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 340-41 

Annual Report, Audited Accounts and 
Review of the workilll of the National 
Rural Roads Development Ageney. 
Ne.· Delhi. for dlc year 2005-06 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 343 

Annual Report, Audited Accounts and 
Review ofthc WOfkiItI of the NItioDaI 
Saf.i Karl.chari. Finance and 
Development Corporation. New Delhi. 
for the yell' 2005-06 
(Deb. l7. Vot. XXIV, l4-12-2006) 
Col. 230 

Annual Report. Audited A~Uftts and 
'Review of the worting of the 
National Seeds Corporation Limited, 
New Delhi. for the year 2005-06 
(Deb. 14, Vol. XXIV, 11-12·2006) 
Col. 217-'1 
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AMua~ Repon, Audi~ed Accounts and I Annual Report. Audited Accounts and 
RevIew of the. workmg of the National Review of the working of the New 
Smalllnd~trJeSCorporation Li.mited, MormullO Port Trust, Goa. for the 
New DeIhl, for the year 2005..()6 year 2005..(16 
(Deb. 20, Vol. XXIV, 19-12-2006) (Deb. II, Vol. XXIV, 06-12-2(06) 
Col. 356 Col. 285-86 . 

Annual Rep~n. Audited Accounts lU1d 
Review of the wori"mg of the National 
Trust for the Welfare of Persons with 
Autism, Cerebral Palsy, Mental 
R~ardation and ~ultiple Disabilities, 
New Delhi. for the year 2005-06 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 231 

Annual Report. Audiled Accounts and 
Review of the working of the Nehru 
Memorial Museum and Library, 
New Delhi. for the year 2004-05 
(Deb. ·17, Vol. XXIV, 14-12-2006) 
Col. 227 

Annual Report. Audited Accounts and 
Review of the working of the Nepa 
Limited. Nepanagar, for the year 
2005..(16 . 
(Deb. 20. Vol. XXIV, .J9-12-20(6) 
Col. 377 

Annual Report, Audit~ Accounts and 
Review of me working of the 
New Delhi Tuberculosis Centre, 
New Delhi. for the year 2005-06 
(Deb. 20. Vol. XXIV. 19-12-2(06) 
Col. 362 . 

Annual Report, Audited Accounts and 
Review of the working of the 
New IndiaA.ssurance Company Limited, 
Mumbai, for the year 2005-06 
(Deb. II. Vol. XXIV, 15-12-2006) 
Col. 404-05 

Annual Repon, Audited Accounts and 
Review of the·working of the New 
ManpJore Pon Trust. Panambur. for 
the year 2005-06 
(Deb. II, Vol. XXIV, 06-12·~006) 
Col. 286 

Annual Report. Audited Accounts and 
Review of the working of tile Neyveli 
Lignite Corporation Limited. Chennai, 
for the year 2005-06 
(Deb. 20, Vol. XXIV, 19-12-2(06) 
Col. 365 

Ann.1 RepOrt, Audited Accounts and 
Review of the working of the North 
Eastern Electric Power Corporation 
Limited, Shillong. for the year 
2005-06 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 236 

Annual Report, Audited Accounts and 
Review of the working of the North 
Eastern Regional Institute of Science 
and Technology, ltanagar, for the yC8J 
2004-0.5 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 383 

Annual Report, Audited Accounts and 
Review of the working of the North 
Zone Cultural Centre, Datia, for the 
year 2004-05 
(Oeb. 7, Vol. XXlIl, 30-11-2006) 
Col. 326 

Annual Report, Audited Accounts and 
Review of the working of the Northern 
India Textile Research A:.sociat::;;, 
Ghaziabad, for the year 2005-06 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 374 

Annual Repon. Audited Accounts and 
Review of the working of the NT PC, 
New Delhi, for the year 2005-06 
(Deb. 8, Vol. XXIII. 01-12-~006) 
Col. 237 
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AmwaI Report, Auditod Accounts and 
Review oftbe world.n& of tile Oilabd 
NatW'al Gas Corporation Limited. 
New Delhi. tbr the year 2005-06 
(Deb. 17, Vol. XXIV, 14-12-2006.) 
Col. 235 

Annual Report. Audited Accounts and 
1teview of tile working of the Oil 
Industries De.,telopment Board, 
New Delh~ for tbeyear 2005-06 

Annual Report., Audited Aceowtts and 
Review of Ibo workinl of tho PEe 
Limited, New Delhi. for. tho year 
2005-06 
(Deb. 10, Vol. xxm. 05-12-2006) 
Cot. 426 

Annual Report, Audited Accounts and 
Review of the working of the 
Phannaeeuticala Export Promotion 
Council (Pharmcxcil), H~, for 
the year 2005-06 

(Deb. 17, Vol. XXIV, 14-12-2006)! (Deb. 10, Vol. XXIII, 05-12-20(6) 
Col. 234 CoL 427 

Annual Repott. Audited Accounts abd I Annual Report. Audited Acc;ounts and 
Review of)he working of tile Or~maJ 1 Review of the working of the 
Insurance Company Limited, New j Pharmaceuticals Plastic Export 
Delhi, tbrthcycar 200S-06 i Promotion Council (Plexconcil), 
(Deb. 18, Vol. XXIV, 15-12-2006) I Mumbai, for the year 2005-2006 
Col. 405 (Deb. 10, Vol. XXIII, 05-12-2006) 
. . Col. 427 ARhual Report, Audited Acc;ounts and 
Review oflbe workins of tile Orissa Annual Report, Audited Accounu and 
A Ind . C . L d Reviewoftbcworkingof1hePhannacy gro usmes orporatlOtl t., C "f 00' Delh' #. oL._ 
Bbubeneswar forthe-2000..o1 . OUOCI ° I 18, New ... or u ... 

, J - I year 2OOS-06 
(Deb. 14, Vol. XXIV, 11-12-2006) I (Deb. 20. Vol. XXIV, 19-12-2006) 
Cot.2B7 I Co1.362-63 

Annual Report, Audited Acc;ounu and f Annual Report, Audited Accounts and 
Review ~f the working of the Paddy I Review of the working of the Power 
Processing Research Centre, I Finance Corporation Limited, 
Thanjavur, for the year 200S.()6 ! New Delhi, for the year 2OCB-06 
(Deb. 12. Vol. XXIV. 07-12-2006) 1 (Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 340 1 Col. 390 

Annual Report, Audited Accounts and I Annua~ Report. Aud~ Accounts and 
Review of the working of the Paradip 1 R~ of the workiD& o~ the. Power 
Port Trust Paradip for the year I Gnd COrporation of Incha LinNted, 
'1nM t'Io<" ! New Delhi, for the year 2OOS..06 
~~ I 
(Deb. 16, Vol. XXIV, 13-12-2006) i (Deb .• , Vol. XXJII, 01-12-2006) 

Col. 236 CUI.S54 I 
. 1 Annual Report, Audited Accouots and 

Annual Rcpon. AudIted Aceounts and I Reyiew of the working of the PraaIr 
Review of the world.1l1 of Ihe Paradip I Bharati (Broadcastina Corporation of 
Port Trult, Paradtp, for tbe year: India), New Delhi, (or the yoar 
2OOS«J I 200S-06 
(Deb. II. Vol. XXIV. 06-12-2006) i (Deb. 14, Vol. XXIV. 11-12-2006) 
Col. 28S i Col. 28S 



SUBJECT INDEX 251 ~ 

Annual Report, Audited Accounts and I Annual Report, Audite.d AccOUlltl and 
Review of the working of tile Pratichl I Review of the working of tb. 
(India) Trust, Delhi, for the yelr Rajiv Gandhi Shibha Mission, 
looS-06 Bhopal, for the year 2OOS-06 
(Deb. 13, Vol. XXIV, 01-12-2006) (Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 341 Col. 366 . 

Annual Report, Audited Accounts and Annual Report, Audited Accounts aJct" 
Review of the woOOna of the Process Review of ebe workin& cd'the Raman 
and Product Development Centre, Research Institute, BanpJore, for the 
Agra, for the year 2ooS-06 yar 200S-06 
(Deb. 10, Vol. XXIII, OS-ll-l006) (Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 411 Co1.394 

AMual Report, Audited Accounts and i Annual Report, Audited Acco1DlU and 
Review of the working of tile Process- Review of the working of the 
cum-Product Development Centre, RImmohun Roy Library FOuncIadon, 
Meerut, for the year 2005-06 Kolkata, for the yew 2004-05 
(Deb. 10, Vol. xxm. OS-12-2006) (Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 411 Col. 226 

Annual Report, Audited Accounts and Annual Report, Audited Accoun1I ... 
Review of the WOtting of the Quality Review of the workina ofebe Rampur 
Council of India, New Delhi, for the Raza Library, Rampur, for tile year 
year 200S-06 2004-0S 
(Deb. I S. Vol. XXIV, 12-12-2006) (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 400 Col. 227 

Annual Repon, Audi~ed A'tco~ and ! Annual Repon, Audited Accounts and 
Review of tile workmg of tile Rallwar Review oflheworkina of the Rashtriya 
Sports Promotion Board, New Delhi, ~ Nidhi, New Delhi, for the yew 
for the year 200s.06 200S..()6 
(Deb. 12, Vol. XXIV, 07-12-2006) (Deb. 6, Vol. xxm, 29-11-2006) 
Col. 327 Col. 34S 

Annual Repon, Audited Accounts a~d I Annual Report, Audited Accounts and 
Review. of ~e worki~g ~f the RaJIV I Review of the working of the Rashtriya 
GandhI Shlksha MISSIon (Sarva! Ispat Nigam Limited (VisakbaPatnam 
Shiksha Abhiyan), Ralpur, for the year I Steel Plant), Visakhapatnam, for the 
200S..()6 . 200S..()6 
(Deb. 20, Vol. XXIV, 19-12-2006) r:b. 19, Vol. XXIV, 18-12-2006) 
Col. 367-68 Col. 450 

Annual Report Audited Accounts and . d 
Review of' the working of tbe Annual Repon, AudIted Accounts an 

Review olthe working ofthe Rashtriya 
Rajiv Gandhi Shiksha Mission (Sarva. Sanskrit Vldyapeetha, Tirupati. for the 
Shikaha Abhiyan), Raipur for the year I 
2002-03 and 2003-04 year 200S..()6 
(Deb. 20, Vol. XXIV, 19-12-2006) '/ (Deb. 20, Vol. XXIV, 19-12-2(06) 

Col. 385 Col. 367-68 I 
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Annual Report. Audited Acco\.lnts and I Annual Report, Audited Accounts and 
R~iew of the working of the Regional ~icw of the working of 1M Sardar 
Cancer Centre, Thiruvananthapuram, Swaran SingbNational Institute of 
for the ynr2004-05 Renewable Energy, Kapurthata, for cbe 
(Deb. 6, Vol. XXIII, 29-H-20(6) year 2005-06 . 
Col. 344 I (Deb. 11, Vol. XXIV, 15-12-2006) 

Annual Report, Audited Accounts and Col. 40J 
Review of the working of the Annual Report. Audited Aec:ounts and 
Rehabilitation Council of India,Review of the working of the s.dar 
New Delhi, for d\c:. year 200S..()6 VailabhabbaiPatoi Institute ofTex1ile 
(Deb. 20. Vol. XXIV, 19-12-2006) Managentent,Coimbatore.fortheyear 
Col. 373 2005..()6 

Annulil Report. Audited Accounts and I' (Deb. 20. Vol. XXIV, 19-12-2006) 
Review of the. workine of the. Col. 375 
RehabiliWtion Industries Corporation I Annual Report. Audited Accounts and 
Limited,' Kolkata. for the. year \ Review of the worJdngofthe Satluj Jat 
200S..()6 . Vldyut Nip"fLimited, New ShirnIa, 
lD('b. 17, Vol. XXIV, 14-f2-2006) i fwtheyear200S-06 
Col. 232 ! (Deb. II. Vol. XXIV, 154 12-2006) 

Annual Report, Audited Accounts and i Col. 390 
Review of the working of the I Annual Report. Audited Ac(ol.lot$ and 
)«habilitafion Planrations Limited. I Review oCthe wortdnsofthe s.ycndta 
PunalUl', for the ynr 2005..()6 1 Nath 8o$e National Centre for Basic 
(Deb. 10. Vol. XXIII,05-12-2006) I Sciences, Kolkata, for the year I • 
Col. 422 ! 2005-06 

Annual Report. Audited Accounts and I (Deb. IB, Vol. XXIV. 15-12-2006) 
Review of the· work in, of tbe I Col. 395 ' 

. Repatr_ Cooperative . Finan«. and I Annual Report. Audited Accounts and 
- Developmeul Bank Limited (REPCO Review of the working of the School 

Bank), Chennai, for the year I of Planning and Architecture. 
2005-06. I New Delhi, for the year 2004-05 
(Deb. 10, Vol. XXIII. 05-12-20(6) I (Deb. 15. Vol. XXIV. 12-12-2006) 
Col. 423 1 Col. 397 

Annual Report, Audited Accounts and I AnRllal Report, Audited ACcOMnts 
Review of the working of the /' and Review of _he working of 
Rural Electrification Corporation, the Sethusamundram Corporatlott 
New Delhi. for the year 200S.()6 , limited. Ch..,al, for the year 
(Deb. 18. Vol. XXIV, 15-12-2006) I 2005-06 
Col. 39()·91 '! (Deb. 16, Vol. XXIV, 13·12-2006) 

Annllal Report, Audited Accounts and! Col. 554 
Rtview of the werking of the Sanl ! Annual Ropo.rt. Audited Aec:ountsand 
Longowallmtitu&e-off.ngineeringand I Review ofthe workillloflbe Shellac 
Technology. Sue,.ar, (Of the y"r; ExportPtomotioneot.iI. K()1ka.ta. 
2005-06 : for the year 2005--06 
(Deb. 20, Vol. XXIV. J9·12-2oo6) i (Deb. 20. Vol. XXJV, 19--12~2006) 
Col. 383 Cot. 110 
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Annual Report, Audited Accounts and I Goods Export Promotion Council, 
. Jte.view of the. working oflhe Shipping New Delhi, for the year 2005-06 

CorporationofindiaLimhed,Mumbai, I (Deb. 20, Vol. XXIV, 19-12-2006) 
for the year 2005-06 CoL 379 
(Deb. 16, Vol. XXIV, 13-12·2006) I Annual Report, Audited A~ and 
Cot 554 I Review of the workinaof die St8IIe 

Annual Report, Audited Accounts and i Farms Corporation of .. ~ 
Review oftbe working of tile Singareni j New Delhi, for the year 2005-06 
.coUieriet . Company Limited'i (Deb. 14, Vol. XXiV, 11-12 .. 2(06) 
KhImmam. fqr the year 200S.()6 Col. 288 
(Deb. 11, Vol. XXIV. 1S-12-2006) I Annual Report, Audited Accounts and 
Col. 40 I I Review of the working of the State 

Annual Report, Audited Accounts and 1 Mission Authority of Meghalaya 
Review of the workiJlg of tho Society I (Sarva ShikshaAbhiyan), Shillong for 
of A&ricultural Economics, Mumbai, I the year 2004-05 

I 
fortbeyear2ooS.()6 ! (Deb. IS, Vol. XXIV, 12-12~2006) 

(Deb. 19, Vol. XXIV. 18-12-2006) I Col. 397 
Col. 445. i Annual Report, Audited Accounts and 

Annua1 Report, Audited Accounts and I Review of the working of the State 
Review of !he worlc.ing of the South i Trading Corporation oflndia Limited, 
Central Zone CukuraJ Centre, Nagpur, 1 New Delhi, for the year 2005-06 
fot the year 2003-04 I (Deb. 10, Vol. XXIIl, 05-12-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006) I Col. 426 . . 
Col. 326 I Annual Report, Audited Accounts and 

Annual Rcyort. Audited Accounts and I Review of the working of the Steel 
Review of che workina of the South i Authority oflndia Limited, New Delhi. 
India Textile Research Association, I for tile year 2005-06 
Coimbltorc, for the year 2OOS.()6 1 (Deb. 14, Vol. XXIV, 1I-12-2.(06) 
(Deb. 20, Vol. XXIV: 19-12-2006) 1 Col. 292·93 
Col. 374 i Annoal Report, Audited Accounts and 

Annual Report, Audited Accounts and i Review of tile working ofebe Synthetic 
Review of the workina of the Spices! and Art Silk Mills' Research 
Board. Cochin, for the yew 2005--06 I Association, Mumbai, for the year 
(Deb. 15, Vol. XXIV, 12·12·2006)! 2005-06 
Col. 401 i (Deb. 20, Vol. XXIV. 19-12r2(06) 

Annual Report. Audited ACCQunts and! Col. 375 
Review ofdlc worldna of tile Sponge i Annual Report, Audited Accounts and 
lrOlllndia Limited, Hydcrabad. for the i Review oftbe working oftbe Synthetk 
year 2005-06 i and Rayon Textiles Export Promotion 
(Deb. 15. Vol. XXIV, 12-12-2006) I Council, Mumb4i, for the year, 
Col. 400-1 2005-06 

Annual Report. Audited AccoURtsand . (Dob. 5, Vol. XXIII. 28-11-2006) 
Review of tbeworkina of the Spotts! Col. 452 
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Annual Report. Audited Accounts and 
Review of the workina of the Tamil 
Nildu State Mission of Education for 
All (Sarva Shiksha Abhiyan) 
CheImai.for the year 200S-06 
(Deb. 20. Vol. XXIV. 19.12-2006) 
Col. 367 

Annual Report, Audi~ Accounts and 
Review of the work/III of the Tariff j 
AuIhority for M" Pons, Mumbai, for 
die year 2005-06 
(Deb. 11. Vol. XXIV, 06-12-2006) I 
Col. 2M 

Annual Report. Audited Accounts and 
Review of the worldn, of the'Tyre 
Corporation onnelia Limited, Kolkata, 
for the year 200~.()6 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 231-32 

Annual Report. Audited Accounts and 
Review of the workin, of the Ujala 
Society (Sarva Shiksha Abhlyan) 
Srinapr. for the year 2002-03 
(Deb. I~, Vol. XXIV, 12-12-2006) 
Col. 397-98 

Annual Repon, Audited Accounts and 
Annual Report. Audited Accounts and Review of the working of the United 

Review of the woridn, of the Tata! India Insurance Company Limited, 
InItituIe of Physics, 8hubaneswar, for I Chennai, for the year 2005-06 
theyear200S-06 (Deb. 18, Vol. XXIV, 1$-12-2006) 
(Deb. II, Vol. XXIV, 06-12-2006) I Col. 403-04 
CoL 30S Annual Repon. Audited Accounts and 

Annual Report. Audited Accounts and Review of the worklna of the 
Review of the workin, of the I UniverattyofHyderabad. HyderabU, 
TIICbnoIol)' Information. Forecutlna! for the year 2~,'.()6 
IndAa •• mentCouncil,NewDelhi,; (Deb. IS, Vol. XXIV, 12-12-2006) 
for the year 200~..()6 i Col. 406 
(Deb. 11. Vol. XXIV, 1S-12-2006) I Annual Report, Audited Accounts and 
CoL 391 I Review of the wortilll of the V. V. Olrl 

Annual Report, Audited Accounts and I National Labour Institute, Noida, for 
Review Of the workina of the Telecom 1 the year 2004-OS 
RepdltOry Authority of India, New i (Deb. 19, Vol. XXIV. 1'-12-2006) 
Delhi, for the year 200S-06 i Col. 439 
(Deb. 6, Vol. XXIlI, 29·11-2006) I Annual Repon. Audited Accounts and 
CoL 34' I Review of the workina of the Victoria 

Aluwal Ileport. Audited Accounts and I Memorial Halt, KoIbIa, for the )'U' 
bvt.w of the worIdna o( the Textile 2()04..05 
CommiUee, Mumbai. for the year I' (Deb. 17. Vol. XXIV, "14-12-2006) 
1005-2006 Col. 227 
(Deb. 20, Vol. XXIV, 19-12-2006) ADDual Report, Audited Accounts and 
Col. 37' Review of the work1na of the ViJYll' 

ADnuaf Report, Audited Accounts and ....... , Naida. for the )'till' 200S-06 
Review of me world", of the Tool I (Deb. 0, Vol. XXIV, 01·12-2006> 
Room and Traininl Centre. OvwahIri, I COl. 339 
for .... ". 100S.()6 j Annual kepon, Audited AccountJ and 
(Deb. 10. Vol. XXIIl, 0~-12·2006) I Review or thf workln. of Ihe 
Col. 416-17 Vilakhapatnam Dock Labour Board. 
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Visakhapatnam, for the year 200s-06 I Annual Statement on the pending Law 
(Deb. 6, Vol. XXIII, 29-11-2006) CommissiooR.epoct-December,2006 
CoI.344 (Deb. 18, Vol. XXIV, 15-12-2006) 

Annual Report. Audited Accounts and Col. 392 
Review of the working of the Wa(fia Audited Accounts of the Employees 
Institute of Himalayan Geology, Provident Fund Organisation, New 
Dehradun, for the year 2005-06 Delhi, for lhe year 2004-05 
(Deb. 13, Vol. X. XIV, 08-12-2006) I' (Deb. 14, Vol. XXIV,11-12-~006) 
Col. 339 Col. 286 

Annual Report. Au4ited Accounts and I Audited Accounts and review of the 
Review of the work ina of the Water an<l.l working of the Kolkata Port Trust for 
Power Consultancy Services (India) the year 2005-06 ' i:;::' New Delhi, for the year (Deb. 16, Vol. XXIV. 13-12-2006) 

(Deb. 19. Vol. XXIV, 18-12-2006) Col.S54 
Col. 438 I Audited Accounts and review of the 

Annual Report Audited Accounts and! working of the Mumbai Port Trust, 
Review of the working of the West i (Pension Fund Trust) for the year 
Zone Cultural Centre, Udaipur, for the I 2005-06 . 
year 2004-05. (Deb. 16. Vol. XXIV, 13-12-2006) 
(Deb. 7, Vol. XXIll. 30-11-2006) 1\ Col. 553 
Col. 325 Audited Accounts and review of the 

Annual Report, Audited Accounts and I WOrk. ing of the Seamen's Provident 
Review of the working ofdle Wool and Fund Organisation. Mumbai, for the 
Woollens Export Promotion Council, year 2005-06 
NcwI>eIhI, fortheyar2005-06 I (Deb. 16, Vol. XXIY. 13-12-2006) 
(Deb. 20. Vol. XXIV. 19-12-2006)! Col.SS5 
Col. 3S8.. I Audited Accounts and review by the 

Annual Report. Audited Accounts and I Government of tile Audited Accounts 
Review of the workina of the Wool! of the Kendriya Hindi Shikshan 
Research Association. Thane, for the I MandaI, Agra for the year 2004-05 
year200S-06 I (Deb. S, Vol. xxm, 28-11-2006) 
(Deb. 20. Vol. XXIV. 19-12-2006), Col. 450 

Col. 3S8 I Audited Accounts and review of the 
Annual Reports and Audited Accounts of working of the Cochin Port Trust. 

the Re,lona1 Rural Banks for the year Cochin, for the year 2005.2006 
ended the 31st March, 2006 (Deb. 11, Vol. XXIV, 06-12-2006) 
(Deb. 3. Vol. XXIII, 24-11-2006) Col. 287 
Col. 573-76 

Audited Accounts and review of the 
Annual Reports under sub section (B).of working ofthe Jawaharlal Nehru Pan 

section 10 ofttle Banking companies \1 Trust Navi Mumbai for the year 
(Acquisition and Transfer of 2005-06 • 
Undenakinas) Act, 1970 and 1980 I 
(D b ~ U I XXIII 24.11-2006) (Deb. 11, Vol. XXIV, 06·12-2006) 
co~ ;;';'0 .. I Col. 287 
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Audited Accounts and Review of the I Audited Accounts of the UnivcrsUy of 
working of the Kandla Port Trust. I Hyderabad. for the yar 2005-06 
Gandhidbam.fortbe)'elr2005-06 (Deb. 10, Vol. XXIII, 05-12-2006) 
(Deb. 11, Vol. XXIV, 06-12-2006) Col. 429 
~. 217 . Copy of the Special Order authorising 

Audited Accounts and ReVieW of the Government of Goa for additional 
working oftbe Mormupo Port Trust. I expenses under sub-section (3) of 
Goa, for the year 200'-06 I. f . h G 
(Deb. 11 Vol. XXIV Q6.12-2006) I sectIon 12 0 t e overnors 
CoI.217 ' , , (Emoluments, Allowances and 

! Privileges) Act, 1912 
Audited Accounts and Review of the I (Deb. 5, Vol. XXIII, 21-11-2006) 

working of the Visakbapatnam Port Col 447-41 
Trust, Visakhap&!rWn, for the year I . 

,- 2CJOS.C6 - I Forty Third Report ofttle Commissioner 
(Deb, 11, Vol. XXIV, Q6. J 2-20(6)! Linguistic Minorities for the period 
Col. 217 i from July 2004 to June 200S under 

Audited Accounts of the Delhi Urban Art i Article 350(8)(2) of the Constitution 
Commission, New Delhi, for the year I (Deb. 2, Vol. XXIIJ, 23-11-2006) 
~ ! Col. 317 
(Deb7-a, Vol. XXIII, 01-12-2006) ! M-~-..1 I.!..' I; Col. 231 I IOUIUI .... Wl'I exp ........ reasons lor nol'-

I eccepcance of the advice of UPSC in 
Audited Account, of the Nal.land! respect of cases referred to in chapter 
~ru:~ycar 20()0.j 10 oflhe 'Report 
~~~' Vol. XXIII, 05-12-2006) r ~~.bi.~I, VoI_ XXIV, 06-12-2006) 

AuditedAccountJ ofthc National Human i Memorand~m ofUndentandi", between 
JliabII CQmmiaion, New Delhi, for the; the Hanchaaft and Handlooms Exporu 
~5 I Corporation of India Limited and !he 
(Deb. S. Vol. XXIll. 21-1l-2006)! Ministry of Textiles for the year 
CoL 441 i 2006-2007 

Audited ACCOUDts of the POndicherry! (Deb. 15, Vol. XXIV. 12-12-2006) 
University. Poodicbeny, for the year I Col. 399 
2OOS-06 I Memorandum ofUndmtandina betwoen 
(Deb. 15. Vol. XXIV, 12-12-2006) tbe India Tourism Development 
Col 406 i Corporation Umited and the Ministry 

Audited Accounts of the Securities and! of Tourism for the )lUI' 2006-01 
ExcbanaeBoardoflndia.MumbaUor I (Deb. 17, Vol. XXIV, 14-12·2006) 
the year 2003-04 i Col. 226 
{Deb. 20, Vol. XXIV. 19-12-2006) j McmorendumofUnderJtud .... betwccn 
CoL 311 i me Indian Airlines Limited and the , 

,udited Accouats or the Uruveniry of I Ministry of Civil Aviation for the year 
Delhi, for rbe,... 2002'()3 i lOO6..()1 
(Deb. 10, Vol. XXIU, 05-12-2006) \ (Deb. 7. Vol. XXIII, 30-11.2006) 
~ '\j. 429 CoL 326-27 
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Memorandum ofUnderst8ndina between University, ImpbaI, under section 26. 
the Indian Renewable Enere oflhe Central Asricultural University 
Development Aaency Limited and the Act, 1992 
Ministry of New and Renewable (Deb. 4, Vol. XXIII, 27-11-2006) 
Energy for the year 2006-07 Col. 286 
(Oeb. 13, Vol. XXIV, 08-12-2006) 
·Col. 342 ! Notification under section 159 of the 

Memorandum ofUnderstandin& between Customs Act, 1962 
the National Backward Classes (Deb. 5, Vol. XXIII,.28-11-2006) 
Finance and Development Corporation Col. 520 
and Ihe Ministry of Social Justice and I (Deb. 13, Vol. XXIV, 08-12-2006) 
Empowerment for the year 2006-07 I Col. 345-46 
(Deb. 20. Vol. XXIV. 19-12-2006) I N 'fi' d D Ih' D I t Col. 373 otl Icatl~n un er e I eve opmen 

AuthorIty Act, 19S7 
Notification containing Order indicating I (Deb. 8, Vol. XXllI, 01-12-2006) 

the supplies of ~ to be made by I Col. 238 
domestic manufacturers of Urea to I 
States and Union Territories during ! Notification under Regulation 2 of the 
Rabi season, 2006-07 , Fourth Scheduled to the Central 

• (Deb. 4, Vol. XXIII, 27-11-2006)! Secretariat Service Rules. 1962 
Col. 285 (Deb. 16. Vol. XXIV. 13-12-2006) 

NotifICation delegating the powers to the Col. SS8 
offtcen mentioned therein poslCd in the . Notification under section 1 of the Wild 
Office of the Regional Director i Life (Protection) Amendment Act. 
(Northern Region), under Companies: 2006 
(Amendment)Act,2006., (Deb. 14, Vol. XXIV, 11-12-2006) 
(Deb. 8, Vol. XXIII, 01-1.-2006) C I 291 
Col. 242 o. 

Notification issued under Companies Act, Notificati.n under section II of the 
1956 National Highways Authority oflndia 
(Deb. 18, Vol. XXIV, 15-12-2006) i Act, 1911 : 
Col. 400 I (Deb. 16, Vol. XXIV, 13-12-2006) 

Notification issued-under section 11 of the : Col. S72 
National Hi&hways Authority oflndia Notification under section 12 and 13 of 
Ac:t.1986 the Environment (Protection) Act, 
(Deb. 2, Vol. XXIII, 23-11-2006) 1986 
Col. 323-24 (Deb. 19, Vol. XXIV. 18-12-2006) 

Notiflcation issued under Section 2 of the i Col. 448 

Apprcnliccs ACI t,x1X961~ 11-12-2006) ; Notification under section 178 of the 
(Deb. 14, Vo., EI t' i"'Ac' 2003 
~,286 ~m~ ~ 

Notification maklns first Amendment of 
Statutes of Central Agricultural 

(Deb. 13. Vol. XXIV. 08-12-2006) 
Col. 336 
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NotifICation under section 179 of the 
Electricity Act, 2003 
(Deb. 13. Vol. XXIV, 01-12-2006) 
Col. 33S 

Notification under section lIS of the Navy 
Act, 1957 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 223 

NOfification under section 199 of t~ 

Notification under section 30 of the 
Regional RUJ"8J BanksAet, 1976 
(Deb. 20, Vol. XXIV. 19-1 2-2006) 

. Col. 373 
Notification under section 31 of the 

Securities and Exchanae Board of 
India Act, 1992 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 406 

Railway Act, 1'919 , Notitkation under section 34 oflhe Pruar 
(Deb. 7, Vol. XXIII, 30-11-2006) 'I' Bharati (Broadcasti", Corporation of 
Col. 327 India) Act, 1 990 

Notification under section 26 of the i (Deb. 19, Vol. XXIV, 11-12-2006) 
Environment (Protection) Act, 1916 i Col. 439 
(Deb,. 9, Vol. XXIII, 04-12-2006) I Notification under section 37 of the 
Col. 376 I National H i,hways Authority of India, 

Notification under section 29 of the 1\ Act 19" 
Sec:urities and Exc:hange Board of (Deb. 16, Vol. XXIV, 13·12-2006) 
India Act, 1992 ' Col.S72 
(Deb. I, Vol. XXIII, 01-12-2006) I NotifICation under aectioft 37 of the 
Col. 245 I Telecom Replatory Authority oflndla 

Notific:ation under section 296 of the I Act, 1997 
Il'M:ome Tax Act, 1961 I (Deb, 16, Vol. XXIV, 13-12-2006) 
(Deb. II, Vol. XXIV, 1S-12-2oo6)! Col. S64 
Col. 391 : Notitkation under section 31 oflhe Drup 
(Deb. 20, Vol. XXIV, 19-12-2006) and Cosmetics Act, 1940 
CoI.3S4-S5 (Deb. 16, Vol. XXIV, 13-12-2006) 

1IIotificalioft UDder section 3 ofme Andhra 
Pradesh Lqislativc Council Act, 2005 
(Deb. 13. Vol. XXIV. 01·12-2006) 
Col. 331 

Notification under ICction 3 of the 
Environment (Protection) Act, 1916 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Cot 291 

NotifICation under section 30B of the 
Chanered Accountants Act, 1949 
(Deb. II. Vol XXIV, 1S-12-2006) 
Cot. 400 

Col 561 
(Deb. 20, Vol. XXIV, 19-12·2006) 
Col. 361 

Notification under lOetion 31 of the 
Prevention of Cruelty to Animal' Act, 
1960 
(Deb. 9. Vol. XXIII, 04-12-2006) 
Col. l76 

Nol1fk:alion under section llL of tho Wild 
L.lfe (Protection) Act, 1912 

(Deb. 14. Vol. XXIV. 11-12-2006) 
Col. 292 
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Notification under section 48 of the 
Foreian Exchange Management Act, 
1999 
(Deb. IS, V91. XXIV, 15-12-2006) 
Col. 406 

Notification under section 50 of the 
National Dairy Development Board 
Act, 1917 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 375 

Notification under section 77 of the 
Narcotic OruI' and Psychotropic 
Subltances Act, 1915 
(Deb. 20, Vol. XXIV, 19-12-20'06) 
Col. 355 

Notification under sub-section (4) of 
section 74 of the Indian Post OffICe 
Act, 1198 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 346 

Notification under sub-section (2) of 
section 23 of the Prevention of Food 
Adulteration Act, 1954 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 561 

Notification under sub-section (2) of 
section 21 of the Indian Boi1eB Act, 
1923 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 453 

Notification under sub-section (2) of 
Notification under section 97 of the section 3 A of tile Foreigner Act, 1946 

Protection of Plant Varieties and (Deb. 15, Vol. XXIV, 12-12-2006) 
Fanners' Ri&hts Act, 2001 Col. 396 
(Deb. 19, Vol. XXIV, 11-12-2006) I Notification under sub-section (2) of 
Col. 446 section 79 of the Disaster Management 

Notification under sub-'~tion (2) of ! t~;~5 Vol. XXIII 28-11-2006) 
section 38 of Central ExctseAct, 1944 I C I 451' , 
(Deb. 5, Vol. XXIII, 28-11-2006) I .0.. . 
C I 520 NotificatIon under sub-section (3) of 

o . section 13 of tile Representation of the 
(Deb. 13, Vol. XXIV, 01-12-2006) PeopleAct, 1950 
Col. 346-47 (Deb. 13, Vol. XXIV, 08-12-2006) 

Notification under sub-section (2) of 
section 53 of the Banking Regulation 
Act, 1949 
(Deb. II, Vol. XXIV, t 5-12-2006) 
Col. 405 

Notification under lub-section (3) of 
section 4 I of the Warehousing 
Corporations Act, 1962 
(Deb. 19, Vol. XXIV, 18-12·2006) 
Col. 449 

Motification under sub-section (3) of 
section 9 of the Sugar Development 
Fund Act, 1982 
(Deb. 19. Vol. XXIV, 18-12-2006) 
Col. 449-50 

Col. 337 
Notification under sub-section (3) of 

section IS of the Notaries Act, 1952 
(Deb. 8, Vol. XXIIl, 01-12-2006) 
Col. 240 

Notification under sub-section (3) of 
section 18 of the Central Reserve 
Police Force Act, 1949 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 396 

Notification under sub-section (3) of 
section 21 of the Employee's Provident 
Funds and Miscellaneous Provisions 
Act, 1952 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 439 
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Notification under sub-section (3) of I Notifica1ionunder sub-section (3) of 
section 22 of the C.ble Television section 30 of the ReaionaJ Rural Banks 
Networks (Regulation) Act, 1995 Act, 1976 . 
(Deb. 9. Vol. XXIII, 04-12-2006) (Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 373-'.' I Col.3S1 

I Notification under sub-section (3) of 
(Deb. 14. Vol. XXIV, 11-12-2006) section 30 ofthc Securities Contracts 
Col. 215. I (Regulation)Act,19S6 

Notification under sub-section (3) of fl (Deb. 13, Vol. XXIV. 01-12-2006) 
section 2. of the Passport Act, 1967 Col. 3 .... 
(Deb. 11. Vol. XXIV. 06-12-2006) I Notification under sub-section (3) of 
Col. 288 i section 35 ofthc! National Commission 

Notification under Sub-sectioft (3) of ! for Protection of Child Ri,hts Act. 
section 24 of the SuJnI11e Coun Judges I 200S . 
(Salaries and Conditions of Service) i (Deb. 10, Vol. XXIII, 05-12-2006) 
Act, 1951 I Col. 422 

. I 
(Deb. 3, Vol. XXIII. 24-11-2006) ; Notification under sub-section (3) of 
Col. 564 I section 35 of the Offshore Ateas 

Notification under sub-section (3) of ; Minera' (Devclopment and 
section 26 of the Smugglers and: Regulation) Act. 2002 
Foreign Exchange Manipulators (Deb. IS. Vol. XXIV. 12-12·2006) 
(Forfeiture of Property) Act, 1976 Col. 395 
(Deb. I. Vol. XXIII. 01-12-2(06) Notification under sub-section (3) of 
Col. 250 section 36 of Indian Medicine Central 

Notification under sub-sectiOft (3) of 
section 21 oflbe Mines II1d Mineral, 

Council Ace. J 970 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. S62 

(Development and R.e,ubltion) Act, 
1957 : Notification under sub..section (3) of 

Section 37 of the ProtectionofWornen 
(Deb. IS. Vol. XXIV. 12-12·2006) from~VioJcncc~I.2005 
Col. 395 (Deb. 10. Vol. XXIII. 05-12-2006) 

Notification under sub·section (3) of Col. 422 
section 29 of the Miao. Small and 
Medium Enterprises Development 
Act. 2006 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 421 

Notification under sub-section (3) of 
Sect jon 30 of the Railway Claims 
T ribllflal Act. 1987 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 327 

Notification under sub-aeetion (3) of 
Jection 52 of the Small lndUivies 
Development Bank of India Act.. 1989 
(Deb. Il, Vol. XXIV. 08-12-2006) 
Co\. 344 

Notification under lub-scction. (3) of 
section 55 of the Special Ec:onomic 
ZonH Act, 20M 
(Deb. S. Vol .. XXIIl. 21-11-2006) 
Col. 452.53 
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Notification under sub-section (3) of Notification under sub-section (4) of 
section 620A of the Companies Act. section 95 of the Employees' State 
1956 Insurance Act. 1948 
(Deb. 13, Vol. XXIV, 08~12-2006) (Deb. 19. Vol. XXIV, 18-12-2006) 
Col. 341 I Col. 439 

Notification under sub-section (4) of 
Section 124 of the Major Port Trusts 
Act, 1963 

(Deb. 6, Vol. XXIll, 29-11-2006) 
Col. 343 

(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 552 

Notification under sub-section (4) of 
section 157 of the Trade Marks Act, 
1999 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 425 

Notification under sub-section (4) of 
section 212 of tile Motor Vehicles Act, 
1988 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 572 

Notification under sub-section (4) of 
section 23 oflbe Regional Rural Bank 
Act. 1976 
(Deb. 13. Vol. XXIV, 08-12,..2006) 
Col. 344 

NotifICation under sub-section (4) of 
section 39 of the Company Secretaries 
Act, 1980 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 400 

Notification under sub-section (5) of 
Section 39 of the Cost and Works 
Accountants Act, 1959 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 240 

(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 401 

Notification under sub-section (5) of 
section 17 A of the General Insurance 
Business (Nationalisation) Act, 1972 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 348 

Notification under sub-section (5) of 
section 7 of the Indian Telegraph Act, 
1885 
(Deb. 16, Vol..XXIV, 13-12-2006) 
Col. 564 

Notification under su"b-scction (6) of 
section 3 of Essential Commodities 
Act. 1955 
(Deb. 4, Vol. XXIlI, 27-11-2006) 
Col. 285-86, 288 

(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 288 

(Deb. 14. Vol XXIV, 11-12-2006) 
Col. 288 

(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 234 

Notification under sub-section (4) of Notification under the Central Excise 
section 94 of the Finance Act, 1994 Rules, 2002 
(Deb. 13, Vol. XXIV, 08-12-2006) (Deb. 13. Vol. XXIV, 08·12-2006) 
Col. 347 Col. 341 
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Notification under the Right to 
Information Act, 2005 

(Deb. J). Vol. XXIV. 06-12-20(6) 
Col. 211 

Notifications issued under Citizenship 
Act, t9SS 
(Deb. 5, Vol. XXIII, 28-H-2006) 
Col. 441 

Notifications under section 159 of the 
Customs Act, 1962 
(Deb. 3, Vol. XXIII, 24-11-20(6) 
Col. 568·70 
(Deb. I, Vol. XXIII, 01.12-20(6) 
Col. 245-47 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 402 
(Deb. 20, Vol. XXIV, 19-12-20(6) 
Col. 372 

Production. Supply 1 and Distribution) 
Act, 2003 
(Deb. 20, Vol. XXIV, 19.12-2006) 
Col 363 

Notifications under section 26 of the 
Environment (Protection) Act, 1916 
(Deb. 14, Vol. XXIV, 11·12·2006) 
Col. 290-91 

Notifications under Sec:tion 296 of the 
Income Tax Act, 1961 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col. 239 ,247·50 

(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 336-37 

Notifications under section 3 of the 
Environment (Protection) Act, 1916 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 291 

Notifications under section 30B of die 
Chartmd Accountants Act, 19of9 

NotiticarionsunderComp8niesAct, 1956 (Deb. I, Vol. XXIII, 01-12-2006) 
(Deb. 8, Vol. XXlII, 01-12-2006) I Col. 240 
Col. 241 Notifications under Section 31 of the 
.. . ; Securities and Exchange Board of 

NotIficatIons uader sect~n 1 er the I India Act, 1992 
Companies (Amendment) Act, 1949.! (Deb. 8, Vol. XXIII, 01-12.2006) 
(Deb. I, Vol. XXIII, 0)·12-2006) I Col. 243-45 

CoL 240 ! Notifications under section 37 of the 
Notifications under section 10 of the! TelocomJtepJaloryAUIhorilyoflndia 

National Highways Act, 1956 I Act, 1997 
(Deb. 2, Vol. XXIII, 23-lt-2006) I (Deb. 6, Vol. XXIII, 29·11-2006) 
Col. 320.23 Col. 345-46 
(Deb. II, Vol. XXIV, ()6.)2-2006) ! Notifications under section 38 of the 
Col. 290-303 Drup and CounetksAct. 1940 
(Deb. 16, Vol. XXIV, 13-12-2006)! (Deb. II, Vol. XXIV, 06-12-2006) 
Col. 565-71 i Col. 289 . . I Notifications under Section sa of the 

Notl~catlon. under section 25 of the Delhi Development AU",ority Act. 
CtgarettesandotherT~Products I '1957 
(Prohibition of advertisement and, (Deb. I, Vol. XXIII. 01-12-20(6) 
Regulation ofTr. and Commerce,! Col. 237·31 

i 
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Notifications under section 62 of the I Notifications under sub-section (2) of 
Petroleum and Natural Gas Regulatory I section 38 of the Central Excise Act, 
Board Act, 2006. 1976 
(Deb. 7, Vol. XXIII, 30-11-2006) (Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 323-24 Col. 567-68 

Notifications under section 77 of the 
Disaster Management Act, 200S 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col.4SO-51 

Notifications under sub-section (2) of 
section 16 oftbe New Delhi Municipal 
Council Act, 1994. 
(Deb. 20. Vol. XXIV. 19-12-2006) I 
Col. 373 ' 

Notifications under sub-section (2) of 
section 43 of the Maulana Azad 
National Urdu University Act, 1996 
(Deb. S, Vol. XXIII, 28-lf-2006) 
Col. 449 

Notifications under sub-section (3) of 
section 141 of the Border Security 
Force Act, 1968 • 
(Deb. 20, Vol. XXIV, 19-12-2006) 

Notifications under sub-section (2) of Col. 365-66 
section 38 of the Central Excise Act, . . . 1944 Notifications under sub-section (3) of 

b I section 21 of the Coinage Act, 1906 
(De . 20, Vol. XXIV, 19-12-2006) (Deb .• , Vol. XXIII. 01-12.2006) 
Col. 372 . 'I Col. 250 

Notifications under sub-section (3) of 1 • • • 
section 3 I of the Cigarettes and other I Notlfic.atlons under s~b.sectJon (?). of 
Tobacco Products (Prohibition of I sectIOn 24 oftbe National CommlSS1on 
advertisement and Regulation ofTrade i for Minority Educational Institutions 
and Commerce, Production, Supply I Act, 2004 
and Distribution) Act, 2003 I (Deb. 5, Vol. XXIII, 28-11-2006) 
(Deb. 20, Vol. XXIV, 19-12-2006) i Col. 449 
Col. 363 i Notifications under sub-section (3) of 

Notifications under sub-section (4) of I Section36oftbelnsectic:idesAct, 1968 
section 94 of the Finance Act, 1994 I (Deb. 4, Vol. XXIII, 27-11-20%) 
(Deb. 20, Vol. XXIV, 19-12-2006) I Col. 287 
Col. 372 Notifications under sub-section (3) of 

Notifications under sub-section (11) of section 48 of the Life Insurance 
section 45 of the Banking Reguletion Corporation Act, 1956 
Act, 1949 (Deb. 13, Vol. XXIV, 08-12·2006) 
(Deb. 3, Vol. XXIII, 24-11-2006) Col. 347-48 
Col. 566-67 Notifications under sub-section (3) of 

Notif1eations under sub-section (2) of section 63 of the Wild Life (Protection) 
section 23 of tbe Prevention of Food Act, 1972 
Adulteration Act, 1954 I (Deb. 14, Vol. XXIV, 11-12-2006) 
(Deb, II, Vol. XXIV, 06·12·2006) I Col. 292 
Col. 288 I . 3 f 

N t·ti' nd b e ..... l0· (2) of I Notifications under sub-section ( ) 0 o I Icatlons u er su -"",... D • • 
Section 30 of the Regional Rural Banks I section 642 of the Companies Act, 
Act, 1976' I 1956 
(Deb. 8, Vol. XXIII, 01-12-2006) I (Deb .• , Vol. XXIll, 01-12-2006) 
Col. 242-43 I Col. 241-42 
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Notifications under 5ub-section (4) of : Notificationsundcrthe Weapons of Mass 
sedion 19 ofme Banking Companies i DestnactionandtheirOeliverySystems 
(Acquisition and Transfer of I (Prohibition of Unlawful Activities) 
Undertakings)Act, 1970 and 1910 Act, 200S 
(Deb. 13, Vol. XXIV, 01-12-2006) (Deb. II, Vol. XXIV, 06-12-2006) 
Col. 350-51 I Col. 306-07 

Notifications under sub-section (4) of ! Ordinances under article 123(2)(a) of the 
section 19 of the Banking Companies I Constitution 
(Acquisition and Transfer of! (Deb. 2, Vol. XXIII, 23-11-2006) 
Undertakings) Act. 1980 I Col. 319-20 . 
(Deb. lB. Vol. XXIV, 15-12-2006) I 
Col. 405 I Report of Comptroller and Auditor 
. . . • i General oflndia - Union Government 

Noufic.allons under sUb-sec,uon (4) of! (PerformauceAudit)(Civil) (No. 20 of 
section 23 A of the Regional Rural! 2006") P J. Au(i't f~ . B k Act 1976 ,ellormance I 0 I SUMmI 
(~b. 3: Vol. XXIII. 24-11-2006) I Relieedf~!..eha200bi~tation for the year 
Col. 566 I end 1nGI .... ,. ~ 

(Deb. IB, Vol. XXIV. 15-12-2006) 
NotifICations under sub-section (4) .of i Col. 406 . 

Section 39 of the Company Secretaries ! 
Act. 1980 I Report of Comptroller and Auditor 
(Deb. B, Vol. XXIII, 01-12.2006) i .<:ieneraJoflndia-UnionGovcmment 
Col 240-41 i (No.9 of2006) (Non tax receipts) for 

N ·fi·· nd L..' (4) f i the year ended Match. 200S 
otl I~auons u er sUu-sectton . o! (0 b 18 \I I XXIV 1 S-12-2006) 5e(:tlon 94 oftbe Finance Act. 1994 e: • o. • 
(Deb. 3, Vol. XXIII. 24-11-2006) Col.406 
Col. 567 Reponofthe Prime Miniscer's High Level 

NotifICations under sulHection (6) of 
section 3 of1he Essential Commodities : 
A~1~5 : 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoJ.377 

Commitlce on Social, Economic and 
Educational Status of the MusHm 
Communily of India 
(Deb. 7, Vol. XXIII. 30·11-2006) 
Col. 323 

NotifiCations under sub-section (7) of Seventh Prop'ess Report on the action 
section 9 A oflhe Customs Tariff Act.! taken ift pursuant to the 
1975 . recommendations of the loint 
(Oeb. 3, Vol. XXIII. 24·11-2006) Parliamen1aryCommittee on Stock 
Col 570-73 Market Scam and matters relatina 

NotifICations under sub-section (2) of 1hereto-December. 2086 
Section 3 ofthcAII India Servicesht. (Deb. 20, Vot. XXIV, .9-12-2(06) 
1951 . Col. 35. 
(Deb. 16, Vol. XXIV. 13-12.2(06) Statement of affairs of the National 
Col. 556·57 Industrial Devolopment Corporation 

Notifications under die· Protection of Plant 
Varieties and farmers' Rights Act. 200 I: 
(Deb. 1.9, Vol. XXIV. 18-12-2006) : 
Col. 446 

limited (Under Liquidation) IS on 
31.03.2006 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 233 
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Thirty Sixth Valuation Report of the Life 
Insurance Corporation oflndia 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 373 

Pan-MIUtary Fol'H(s) 

Compassionate Appoillllflent in PMF 
(Deb. 10, Vol. ~.xm. 05-12-2006) 
Col. 206 

Compensation 10 PMFPcrsonnel 
(Deb. IS. Vol. XXIV, 12-12-2006) 
Col. 369 

Installation of Condom Vending Machine 
in Barracks ofPMF 
(Deb. S, Vol. XXIII. 28-1\-2006) 
Col. 306-07 

Modernisation of PMF 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 368-69 

PMF Personnel on UN Miuion 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. U)6-01 

Psycho Analytical Studies of Jawlns of 
PMF 
(Deb. 10, Vol. XXIII: 05-12-2006) 
Col. 1.0 

Supply of Food to Personnel of PMF 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col. 199-200 

. Pan:~1 Post Hubs 
International Parcel Post Hubs 

(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 269--10 

Puliam_tuy Delegation 
Welcome to ParfiameJ'ltary De!egation 

Ifum Armenia 
(Deb. 17_ Vol. XXIV. 14-12-2006) 
Col. 1-2 

Weleoml',o Parliamentary Delegation 
trom the Republic of Namibia 
(Deb. 14, Val. XXIV. 11-12-2006) 
Col. 1-2 

Partnenhip 
Policy on Limited Liability Partnership 

(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 286-87 

Passport(s) 

Constructing Buildings for Passport 
Offices 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 267-72 

Inspection of Passport Offices 
(Deb. \I, Vol. XXIV, 06-12-2006) 
Col. 79·83 

Introduction of Biometric Passports 
(Deb. 6, Vol. XXIII, 29-11 ~i006) 
Col. 52·53 

luuance of Electronic Passports 
(Deb. J, Vol. XXIII, 22-1t -2006) 
Col. 445-48 

Need to ensure that arrest of persons in 
connection with political agitations 
may not be a ground for denial of 
passports (MUR 377) 
(Deb. 5, Vol. XXlII. 28-11-2006) 
Col. 528-29 

Need to open Regional Passport Offices 
at Coimbatore and Ma<lurai in Tamil 
Nadu (MUR 377) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 494 

Need to streamline the functioning of 
Passport Offices in the country with a 
view to solve the problems being faced 
by the applicants (MUR 377) 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 336-37 

Pending Pa.~sport Applications 
(Deb. I, Vol. XXHl, 22.11-20(6) 
Col. 249-50 

Quality of Paper of Passports 
(Deb. 16,Vol. xxrv; 13-12·1006) 
Col. 2\0-81 
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Sb9rtage of Staff in RPOs (Deb. 19, Vol. XXIV, 11-12-2006) 
(Deb. II, Vol. XXIV. ()6.ll-ZOO6) CoI.9Q..91 
Cot. 84-90 Equity lnvestments by Pension funds 

Speed Post Passport Service I (Deb. 4. Vol. XXIII, 27 -II ~2006) 
(Deb. t, Vol. xxm. 22-11-2006) Col. 243 
Col. 194-96 ! Harassment 10 Pensionen 

TatbI Scheme I 
(Deb. 6, Vol. XXIIl, 29-11 .. 2006) I (Deb. II, Vol. XXIV, IS-12-2006) 
Col. 21S-86 I Col. 256 

I (nereae in Pension of Ex-serwimnen 
Pastures I (Deb. 17, Vol. XXIV. 14-12-2006) 
Development of Pastures i Col. 214-15 

(Oeb. 4. Vol. XXIIl, 27-11·2006) " Investment ofEPF Money 
Col. 71-72 , (Deb. 9. Vol. XXIII. 04-12·2006) 

I Col. 324-25 Patnt : 
I Managina Pension Fundi 

Data Base of the lndian Patents Controller : 
OffICe ! (Deb. 13, Vot. XXIV, 08-12-20(6) 
(Deb. 20, Vol. XXIV. 19-12-2oo6)! Col. 143-44 
Col. 290 ! Need to oxtend GPF·cum-Defined 

Patent Applications 
(Deb. 10. Vol. xxm. 05-12-2006) 
Col 396-404 

Patent Applications 
(Deb. 20, Vol. XXIV, [9·12-2006) 
CoUOI-02 

Patenting of Drug Products 
(Deb. 20, Vol, XXIV, 19.12-20(6) 
Col. 277 

Patenting of Indian Herbs and Plants 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 23-27 

Patents filed by Department of 
Biotechnology 
(Deb. 18, Vol. XXIV. J 5-12-20(6) 
Col. 26(J-61 

Pension 
Amount in Employees Pension Fund 

(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 146-41 

Employees Pension Sche~, 1995 
(Deb. 14. Vol. XXIV, 11-12-2006) 
Col. 99-100 

Pension sche-me to the employees of 
Navodaya VidyaJaya (MUR 317) 
(Deb. 10, Vol. XXIII, 05.12·2006) 
Col. 466 

Need to review the Employees Pension 
Scheme. 1995 (MlIR 177) 
(Deb. J2, Vol. XXIV. 07-12-2006) 
Col. 366-67 

Need to revise the Employees Pension 
Scheme. 9:5 and briRg it lit par with the 
Pension S~heme for Government 
employees (MUR 377) 

(Deb. 20. Vol. xxrv, 19-12-2006) 
Col. 44546 

New Pension Pad. 
(Deb. 12. Vot. XXIV, 07·J2-2oo6) 
Col. 3.12 

New Pension Sdw:mc 
(Deb. 3. Vol. xxm. 24-11-20(6) 
Col 371-72 

Pendinr Case$ offrtodom fighter 
Penwn 
(Deb. 10, Vol. XXIII. 05-12·2006) 
Col. 207..Q9 
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Pending Pension Cases I Pesticide Residues Test by ICAR 
(Deb. 11, Vol XXIV, 06-12-2006) (Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 139-40 Coi. 350-52 

Pension Benefits in Banks 
(Deb. IB, Vol. XXIV, 15-12-2006) 
Col. 227 

Pension Scheme for Pert Workers 

Presence of Pesticides and Metals in Fruits 
and Vegetables 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 135-37 

(Deb. 1\, Vol. XXIV, 06-12-2006) Petrochemk.l(.) 
Col. 40 

Pension to Freedom Fighters 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 373 

National Policy on Petrochemicals 
(Deb. 19, Vol. XXIV, 18-11-2006) 
Col. 395 

Need to set up a petrochemical unit in . I Barauni Refinery, Bihar (MUR 377) 
PeopIt oftad ... Orilla (Deb. 4, vo.1. XXIII, 27-11-2006) 
Setting up of Universities for NRls and Col. 309-10 

PIOs I (Deb. I, Vol. XXIII, 22- t 1-2006) Petrol Pump(.) 
Col. 340 I A Ilotment of COCO Outlets to 

Pe .... C.plta Income I Dependents of KargU Manyrs 
I (Deb. 17, Vol. XXIV, 14-12-2006) 

Increase in Per Capita Income I Col. 88-89 

(Deb, 11, Vol. XXIV, 06-12-2006) Dealership to Land Owners 
Col. 59-60 (Deb. 17, Vol. XXIV, 14-12-20(6) 

Per-Capita Income 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 511-13 

Col. 88 
Guidelines for COCO Pumps 

(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 137-38 

Pest(I) I Jubilee Retail Outlets 
InvasiC'n of Locusts in Jammu and I (Deb. 17, Vol. XXIV, 14-12-2006) 

Kashmir I Col. 126-30 
(Deb. 9, Vol. xxm, 04-12-2006), OpeningofPeb'olOutlets 
Col. 128-29 I (Deb. 17, Vol. XXIV, 14-12-2006) 

Pestkkte(.) 1 Col. 175-78 
. . . . u. I Opening of Petrol PumpslPLG Agencies 

BIO-PestlcldeProductlon nit (Deb. 17, Vol. XXIV, 14·12.2006) 
(Deb. 4, Vol. XXIIl, 27-11-2006) Col. 150-51 
Cel. 278 

Petrol Pumps on National Highways 
Pesticide Levelin Cold Drinks (Deb. 6, Vol. XXIII, 29-11-2(06) 

(Deb. 6, Vol. XXIII, 29-11-2006) Col.30l-02 
Col. 102-03 . I Petrol Pumps/LPG Agencies to 

Pesticide Residues in Soft Drinks Dependents of Kargil Martyrs 
(Deb. 6, Vol. XXIII. 29-11-2006) (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 197-98 Col. 131-39 
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Retail Outlet Dealership by lBP I Oil Regulator 
(Deb. 7, Vol. XXIII, 30-11-2006) (Deb. 11, Vol. XXIV, 14-12-2006) 
Col. 179-10 Col. 51·59 

Selling of Railway Ttckcts t:broQP Petrol Petroleum and Natural Gas RegulldOry 
Pumps Board 
(Deb. 12, Vol. XXIV, 07-12-2006) (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 18 i -12 Col 69-70 

ScUms up of Petrol Pump on Aaricu1ture Petroleum Projects 
Land ofUT (Deb. 7, Vol. XXIII, 30-1 J -2006) 
(Deb. 20. Vol. XXIV, 19-12-2006) Col. 190 
Col. 95-96 

SiteJ to LOI Holdets 
(Deb. 7, Vol. XXIII, 30·11-2006) 
Col. 264-65 

Production of Natural Gas 
(Deb. 2, Vol. xxm. 23-11-2006) 
Col. 172-73 

Revision of Prices of Natural Gas 
Petroleum.ad NatunlGn (Deb. 17, Vol. XXIV, 14-12·2006) 
Agreements with Foreicn Countries . Col. 12()'21 

(Deb. 12. Vol. XXIV. 07-12-2006) I' Supply of Gas to Ramgarh Pow.:r Plant 
Col. 32-31 (Deb. 8, Vol. XXIII, 01-12-2006) 

Assam Gas Cracker Project . I Col. 96--97 
(Deb. 4, Vol. xxm, 27-11-2006) 1 Traasportation orGas 
Col. 132·33 (Deb. 17, Vol. XXIV, 14-12-2006) 

Cbennai-Tridly·Maduraj PipdiDc I Col. 24-21 . 
(Deb. 7, Vol. xxm. 10·U-2006) Uniform Gas Priem, Po~'''' 
Co1304'()' i (Deb. 2, Vol. XXlll.23·11-2006) 

City Gas Distribution Network I Col. 255-56 
(Deb. 7, Vol. XXIII, 30.11-2006) i __ l. adN tG R-.a... 
Col 11·1' ("'~'n15". atun as "'5_tOry 

iBoard 
Dealership 10 Land Owners : 

(Deb. 17, Vol. XXIV. 14-12-2006) ! Petroleum and NaMal Gall Regulatory 
Col. .a . Board 

GAJL-HPCL Joim Venture for city gas i 
projects 

(Deb. 2, Vol. XXIIJ, 23-11·2006) 
Col. 69-70 

(Deb. 7, Vol. XXIII, 30-11·2006) : Petrole •• ProdUCI(S) 

Col. 207 : Adullefation ofPetroJ and Dnl 
InvesnnentandProduaionbyONGCand (Deb. 2, Vol. XXIII, 21-1I~20~) 

OIL in Assam Col. 14-17 
(Deb. 2, Vol. XXlII. 23·1 \-2006) 
Col. 202-OS 

Need t'J provide 50010 royalty to die State 
Government on oil and gas produced 
from the State (MUR 377) 
(Deb. 2, Vol. XXIlI. 23-11-2006) 
Col. 333 

Availability of KcroJeoe 
(Deb. 12, Vol. XXIV. 07-12·2006) 
Col. 141-SO 

81ack MarUtiu, of PIU'OJeum Produc;1J 
(Deb. 7, Vol. XXIII. 30-11·2006) 
Col. 201~ 



SUBJECT INDEX 269 

Changes in Auto Fuel Policy I Price Hike of Petroleum Products 
(Deb. 17. Vol. XXIV, 14-12-2006) (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 72 I Col. 268-70 

Demand for reduction of prices in I Prices of Petrol and Diesel . 
petroleum products (Sub.) • (Deb. 7. Vol. XXIII, 30-11-2006) 
(Deb. 5. Vol. XXIII. 28-11.2006) I Col. 60-61 
Col. 497-504 I Prices of Petroleum Products (St) 

Ethanol Blending Petrol (Deb. 6, Vol. XXIII. 29-11.2006) 
(Deb. 12, Vol. XXIV, 07·12-2006) Col. 503-06 
Col. 21S-17 Production of Euro-Ill Petrol 

Export of Petrol and Diesel l' (Deb. 12, Vol. XXIV. 07-12-2006) 
(Deb. 2, Vol. XXIII, 23·11-2006) Col. 274·75 
Col. q8-99 I Production of Oil and Gas 

Export of Petroleum Products I (Deb. 2, Vol. XXIII, 23·11-2006) 
(Deb. 17. Vol. XXIV, 14·12-2006) I Col. 79-80 
Col. 190-91 , Purchase of Petroleum Products 

Gas Pricing Policy I,' (Deb. 12, Vol. XXIV, 07·12-2006) 
(Deb. 12, Vol. XXIV. 07-12·2006) I Col. 188-91 
Col. 222-24 Reduction in Prices of Petroleum Products 

Increase in Revenue after Petroleum Price I (Deb. 2. Vol. XXIII, 23-11-2006) 
Hike : Col. 11-14 
lOeb. 13, Vol. XXIV. 08·12·2006) i Revision of Prices of Petroleum Products 

I 
Col. 179 (Deb. 2, Vol. XXIII. 23-11-2006) 

Jan Kerosene P_iyojana Col. 131-33 
(Deb. 12, Vol. XXIV. 07-12-2006) Sale ofEthaDoI Blended Petrol 
Col. 47.... (Deb. 17, Vol. XXIV, 14-12-2006) 

Marker System to Chedc Adulteration Col. 193 
(Deb. 2. Vol. XXIII, 23·11-2006) Sale of Kerosene in Packed Tins 
Col. 64-66 (Deb. 2. Vol. XXIII, 23-11-2006) 

Need to establish Refinery for Petro- Col.J40 
Products in Western Rajasthan to Subsidy on Petroleum Products 
uploit the Petroleum and Gas (Deb. 17, Vol. XXIV, 14-12·2006) 
Reserves ofcbe Reaioo (MUR 371) Col. 124 
(Deb. 10, Vol. XX 1lI, 05-12-2006) Supply ofPetrollDiese1 through Pipelines 
Col. 468 I (Deb. 2, Vol. XX. Ill. 23-11-2006) 

Neeri to flx Markel Price of non-PDS Col. 199 
Kerosene (MUR 377) Tankers for TI1II'ISpOItiI1a~1 ancI Diesel 
(Deb. 1, Vol. XXIII, 30-11-2006) (Deb. 2, Vol. XXIII,"23-11-2006) 
Col. 366 Col. 178-79 

Non-PDS KeroMfte Dopo1s UndcIr.measurement of Petrol '-....., 
(Deb. 17, Vol. XXIV, 14-12-2006) I (D.b. 7, Vol. XXIII, )O-lJ-Z006) 
Col. US-56 CoI.20S-06 
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PetroleUIII Reftaery(.) 
Additional Crude Supply for Refineries 

in Assam 
(Deb. 2, Vol. XXlII. 23-11-2006) 
Col. 231·39 

Development of Mangalqre Refmery 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 225-26 

Need to set up a petrochemical unit in 
Barauni Refinery, Bihar (MUR 377) 

New National Phannaeeuticat Policy 
(Deb. 16. Vol. XXIV. 13-12·2006) 
Cot 497-9' 

Oxfam Repon 
(Deb. 19. Vol. XXIV. 11-12-2006) 
Col. 384-15 

Submission of Incomplete Price Lists by 
Drug Producer 
(Deb. 19. Vol. XXIV. 18·12-2006) 
Col. 3SS.56 . 

(Deb. 4. Vol. XXIII, 27·11·2006) Tax Concession to Pharma Companies 
Col. 309.10 I (Deb. 9, Vol. XXIll. 04·12·2006) 

Need to set up a Refinery ofONGC at I Col. 125 
Kakinada. Andhra Pr1Idesh (MUR 377) I PhWppbaes 
(Deb. 16, Vol. XXIV, )3-12-2006) Aile ed K'II' find' . Ph.·l· . Col. 61 3 g I mas 0 I8ft$ III I tpplllCS 

(Deb. I, Vol. XXIII. 22-11-2006) 
Non-Viable Refmeries ! Col. 136-37 

(Dtdl· 7, Vol. XXIII, 30-11-2006) I: 
Col. 239 Phutwa COIR!I'tssion 

Refilling Capacity I Pbukan Commission Repon on Tehelka 
{Deb. 12, Vol. XXIV, 07-12-2006) i (Deb. 16, Vol. XXIV. )3-12-2006) 
Col. 182-SS ; Col. 133 

s(uing up of Refinery inAndhraPradesh I Pilot(s) 
(?cb. 17, Vol. XXIV, 14-12·2006) I Absorption oflAf Pilocs in Air India 
Col. 114-IS I (Deb. 17, Vol. XXIV, 14.12·2006) 

PbanaaCClltkal(s) Col. 192 
Change in Product Composition ! Shortage of Instructors 

(Deb. 19, Vol. XXIV. 18-12-2006) (Deb. 2, Vol. XXIII, 23·11·2006) 
Col. 246-47 - Col. 134·3' 

Clinical Research Market Shortage of Pilots 
(Deb. 19. Vol. XXIV. 11-12-2006)' (Deb. 12, Vol. XXIV, 07·12·2006) 
Col. 183-84' I CoI.2S3·S4 

Cest Audit of Multi National Pbarma Trainin& facilities for P,-
Companies (Deb. 12, Vol. XXIV. 01·12·2006) 
(Deb. 8, Vol. XXIII, 01-12-2006) Col. 187·IS 
Col. 202 I Traitrina to Pilots about CAT·IIIILS 

Data Exclusivity (Deb. 2, Vol. XXIII, 23-11-2006) 
(Deb. 9, Vol. XXIII, 04.12-2006) Col282-13 
Co-I. 349-SU 

MNCs in Pharma Sector 
(Deb. 14, Vol. XXIV, 11-12-20(6) 
Col. 130-31 

Piped Natural Cas 
PNO Conneccion 

(Deb. 7. Vol. XXIII. 30·1t~2006) 
Col, 219.90 
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PIanAI .. Cota.ialoa i Involvement of Delhi Police in Illegal 
Schemes submitted to Planning· Occupation 

Commission (Deb. 20, Vol. XXIV, 19-) 2-2006) 
(Deb. I, Vol. XXIII, 22-11-2006) Col. 221-22 
Col. 14344 I Killing of Persons in Police Firing 

I (Deb. 20, Vol. XXIV, 19-12-2006) 
Plaabtioa Col. lIS 

Boost to R and D in Plantation Sector I Meeting of Police Chiefs . 
(Deb. 10, Vol. XXIII, 05-12-2006) (Deb. 10. Vol. XXIII. 05-12-2006) 
Col. 36-38 Col. 20S 

Plantation Sector I Need to confer Shourya Award and Amrita 
(Deb. 20. Vol. XXIV, 19-12-2006) I Devi Bishnoi Rastriya Award upon 
Col. 282-83 I police personnel wilo laid down their 

Plastic 
lives in an effort to rescue and S3\'e 
wildlife from the hands of poachers 

Shortage of Plastic Raw Materials (MUR 377) 
(Deb. 9, Vol. XXIII, 04-12-2006) I (Deb. 10, Vol. xxm, 05-12-2(06) 
Col. 283-85 I Col. 466-67 

Polla II' Need to create a separate Department 
within the Police Force for Protection 

Canteen Facility to Central Police Force I of Child Rights (MUR 377) 
(Deb. S, Vol. XXIII. 28-11-2006) II (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 217 I Col. 278-79 

Central Polic:e Control Room I Raid by Delhi Police 
(Deb. 20, Vol. XXIV. 19-12-2006) (Deb. 20, Vol. XXIV. 19-)2-2006) 
Col. III Col. 254 

DiaitaJ System for Crimlnallnvestiption 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 217 

Reforms in Police Force 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 41-43 

Fixation of Tenure of Senior Police I Registration of Complaints by Delhi 
OffICers I Police 
(Deb. S, Vol. XXIII, 21-11-2006) (Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 291 ! Col. 147-48 

Funds for Modernisation of Police i Setting up of Police Training Centres 
(Deb. 15. Vol. XXIV. 12-12-2006): (Deb. 10. Vol. XXIII, 05-12~2006) 
Col. 367-68 I Col. 77 

Funds fol' Police Housing i Strength of Delhi Police 
(Deb. 20. Vol. XXIV. 19-12-2006) i (Deb. 5, Vol. XXIII. 28-tl-2006) 
Col. 283-84 ' Col. 235-38 

Futurisf Plana I Training to Police Force 
(De~~ S, Vol. xxm. 28-11-2006) 1 (Deb. )5, Vol. XXIV, 12-12-2006) 
Col. 419-20 i . Col. 99·100 

r 
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PoUckal AcitatioA I EPA for NCR 
Need to ensure that arrest ofpenons in I (Deb. 14, Vol. XXIV, 11-12-2006) 

connection with politicaJ agitations I Col. 217-18 
may not be a ground for denial of I Illegal Mining 
passports (MUR377) .: (Deb. 4, Vol. XXIII, 27 .. 11-2006) 
(Deb. S, Vol. XXllI. 28-11-20()6) i Col. 8142 
Col. 528-29 II . fSta mmerslOll 0 tues 

Political laden I (Deb. 4, Vol. XXUI, 27-) 1-2006) 
Security Cover 10 Leaders ! Col,. t SO 

(Deb. 10. Vol. XXIII. 05-12-2006) 1 Need for early Imp'emcntation of the 
Col. ~9-71 I Agreement entered into between 

, Government of India and Japan 8_ 
I on Chrcking the Pollution ·causedin 
i 

Politiea) Parties 
Foreign SecretAry Visiting Offices of i River Ganga (MUR 317) 

Political Parties I (Deb. 7, Vol. XXIII, 30-11-2006) 
(Deb. 6, Vol. XXlIJ, 29-) 1-2006) i Col. 360-61 
Col. 13-74 ; Need to take Steps 10 make Btahmaputra 

Political Parties Registered with Eleaion 
Commission 
(Deb. 13. Vol. XXIV, 08-12-2006) 
Col. 133-34 

Pollution 

Ri~er Pollution Flee (MUR 377) 
(Deb. 1" Vol. XXIV, 14-12-2006) 
Col. 277-78 

~oise P.ollution 
iDch. 19, Vol. XXIV, 11-12.2006) 
Col 191·92 

Cases filed by Pollution Control Board 
(Deb. 14, Vol. XXIV, 11-12-2006) Notice to Railway by Pollution Control 
Col. 167 Board 

Cb k E" fu ... · Iar S _L (Deb. 7. Vol. XXIIl, 30-11-2006) 
" on mlSSlORo ."'IIICU mvaC : Col. ) 63 
(Deb. 4, Vol. XXm.21-1I·2006) i 
Col. .45-46 I Pollution at Taj Mahat 

(Deb. 4, Vol. XXIJI, 27-11-2006) 
. ' C<l!. 81 

Closure of Polluting Industries I 
(Deb. 4, Vol. XXIlI. 21-11-20(6) ! Pollution due to Exploration 
Col. 160-6. 1 (Deb. 12, Vol. XX.IV. 01·12·2006) 

C~ .... -· .-.. O':-l.ln : Col. 87·88 "' ....... mal~ • II.... g W.er , 
(Deb. 9, Vot XXIII. 04-12-2006) 1 PoUutionduetoWreGkapofOilTallker 
Col. 224.25 I (Deb, 14, Vot. XXIV, 11-12-2006) 

Deaths due to Pollution 1 Col. IS 
(Deb. 9, Vol. XXIII, 04-12-2006) ; Pollution in R.ivers 
Col. 79·12 . 'I (Deb, 9, Vol. XXIII, 04·12-2~) 

Device to Track Particulate Matters Col. 2{)a., 7 
(Deb. 4, Vol. XXIII, 21.\f.2006) Pollution in Sea 
Col. 175.16 I (Deb. 19, Vol. XXIV, 1'-12-2(06) 

CoI.7s..71 
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Registration of Firms I Cargo Handling Capacity at Major Pons 
(Deb, 4. Vol. XXIIl. 27-11.2006) I (Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 205 Col. 13-28 

SegreSltion of Bio-Wastes I Clearance to Terminals 
(Deb. 19, VOl. XXIV. 18-12-2(06) (Deb. I, Vol. XXIII, 22-11-20(6) 
Col. 39-40 Col. 133 

World Bank Assistance to Check Pollution 
(Deb. 19. Vol. XXIV, 18-12-20(6) 
Col. 219-20 

Construction of Oeep-Sea Port 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 292-93 

Polytedulics Delay in Works at Ports 
Community PolyteChnics I (Deb. II. Vol. XXIV. 06-12-2006) 

(Deb. S. Vol. XXIII, 28-11-2006) i Col. 71 
Col. 46-48 I Development of Bedi Port 

Setting of Polytechnics 1 (Deb. I. Vol. XXIII. 22-11-2006) 
(Deb. 10. Vol. X*lII. 05-12-2006) i Col. 174-75 
Col. 361-62 I Development of Coastal Circuit in 

Populatioa I Kamataka i (Deb. 11. Vol. XXIV. 06-12-2006) 
Check on Population Growth I Col. 134-35 

(Deb. I. Vol. XXIII, 22-11-2006' i 
Col. 342-5 I 1 Development ofCochin Port 

i (Deb. II, Vol. XXIV, 06-12-2006) 
National Commission on Population ; C I 259-62 

(Deb. 20, Vol. XXIV, 19-12-2006) : o. 
Col. 211-13 1 Development of Minor Pons 

P . C Dr' I (Deb. I. Vol. XXIII. 22-11-2006) OpUlatlOO ontrol lYe 
(Deb. I, Vol. XXIII, 22-11-2006)! Col. 370 
Col. 248-49 I Fishing Harbour at Jakhau 

P uJ · C I P I (Deb. 4, Vol. XXIII. 27-11-2006) op anon ontro rogramme I 

(Deb. I, Vol. XXlIl. 22-11-20(6) Ii Col. 74 
Col. J2S-28 Import of Cooking Gas 

Population Pressure In NCR (Deb. 2, Vol. XX"", 23-11-2006) 
(Deb. I S. Vol. XXIV. 12-12-2006) Col. 145 
Col. 137-38 Imported Fertilizers Iyina at Ports 

POrt(I, 

Arranpments for Loading and Unloading 
of Goods in Ports 
(Deb. 6, Vol. XXIII, 29·11-2006) 
Col. 310 

Availability of Port Services to Chinese 
Companies 
(Deb. 6, Vol. XXIII. 29·11-2006) 
Col. 291-92 

(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 237 

Linking of Major Ports with Road 
Network 
(Deb. II. Vol. XXIV, 06-12-2006) 
Col. 161-68 

Pension Scheme for Port Workers 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 40 . 
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Privatization ofPol1S \ Deposits from Small Savings 
(Deb. II. Vol. XXIV, 06-12·2006) i (Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 201-02 'I Col. 339-40 

Productivity linked Reward for Port and . Franchising of Postal Outlets 
Dock Employees : (Otb. 6. Vol. XXIII. 29-11-2006) 
(Deb. 16. Vol. XXIV. 13.12.20(6): Col. 213 
Col. 87-89 

Running of Special Container Train 
Connecting Pons 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 86-87 

Upgradarion and Modemisation of Ports 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 29 

Increase in Deposit Amount in Post 
Offices 
(Deb. 1, Vol. XXIII. 22-11-2006) 
Col. 184·85 

International Parcel Post Hubs 
(Deb. 11. Vol. XXIV, 06.12-20(6) 
Col. 269-70 

; Launching of New Scheme 
Post Ofliee(.) (Deb. 6, Vol. XXIII. 29-11-2006) 
Alleged Embezzlement/Irregularities in! Col. 275 

POSlaI Divisions : Money Order Charges 
(Deb. 16. Vol. XXIV, 13-12-2006)! lDeb. II. Vol. XXIV, 06-12-2006) 
Col. SOO-SO I , Col. 33 

Appointment of Regularory Authority . I Need to reopen the closed Post Offices 
(Deb. II. Vol. XXIV, 06-12-2006) i and restore tbe two \ime delivery 
Col. 146-47 serYH:es in the Kovilpalti Town Post 

Banki", Facilities Office, Tamil Nadu (MUR ]71) 
(Deb. 11. Vol. XXIV, 15-12.20(6) I (Dtb. 5, Vol. XXIII, 21-11-2006) 
Col. 336 \ Col. 528 

! 

Banking facilities in Post Otf)Ccs Non-availability of Pac:bJine Produc:ts 
(Deb. It, Vol. XX1V, 06·12·200.6) (Deb. 16. Vol. XXIV, 13-12-20(6) 
Col. 31-32 Col. 95-96 

Computer Facilities in Post Offices of 
Rural Areas 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 54-55 

Opening oiNew Post Offices 
(Deb. It. Vol. XXIV. 06·12-2006) 
Col. 221-22 

C .. fP Offi Opening of Post omcn omputensatlon 0 OIl ICes 
(Deb. I. Vol. XXIII. 22-11-20(6). (Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 175-1l : Col.Sl6-20 

Conversion ofGPOs iruo BudJet Hotels i Opening of Post Offices in Gujarat 
(Dtb. II. Vol. XXfV, 06-12.2006) i (Deb. 16, Vol, XXIV. 1)-12·2006) 
Col. 65-66 I Col. s.u..tS 

Defay in Delivery of Money Orden I Openq ofPotl omca in Remote AmI 
(Deb. 16. Vol. XXIV. 1).12-2006)! (Deb. I. Vol. XXIII. 22·11·2006) 
Col. 's-60 1 Col. 143 

! 
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Opening of Post Offices in Rural Areas I Poverty 
(Deb. 6, Vol. XXlII, 29-11-2006) BasicAmenitiestoPoor 
Col. 27-29 (Deb. 13, Vol. XXIV, 08-12-2006) 

PenehayalS without Post OffICes Col. 221-32 
(Deb. I, Vol. xxm, 22-11·2006) BPL Families in KBK Districts 
Col. 300-03 

Post Offices in Rented Buildings 
(Deb. II, Vol. XXIV, 06-12-2006) 

(Deb. I. Vol. XXIII. 22-11-2006) 
Col. 429-30 

Col. 182 BSUP Programme 

Post Offices in Rural Areas of Iharkhand I (Deb. 18. Vol. XXIV, 15-12-2006) 
(Deb. 6, Vol. XXIII. 29-11-2006) I Col. 378-82 
Col. 63-68 Conference on Pro-Poor Urban 

Post Offices in Rural Areas of Governance 
West Bengal (Deb. II, Vol. XXIV, 15-12-2006) 
(Deb. 6. Vol. XXIII, 29-11-2(06) Col.30l-02 
Col. 104 I I Construction of Dwelling Units for Urban 

Postal Delivery System in Rural Areas . Poor 
(Deb. 6, Vol. XXIII, 29-11-2006) 1 (Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 231-44 I Col. 205-08 

Postal Stamps I Consumption of Foodgrains by BPL 
(Deb. 20, Vo/. XXIV. 19-12-200-6) i Families 
Col. 311 I (Deb. 19. Vol. XXIV. 18-12-2006) 

Private Sector Parti,ipation in Postal i Col. 83-86 
Sector 
(Deb. I. Vol. XXIII. 22·11-2006) 
Cot. 329 

Setting up of Post Offices in Kerala 
(Deb. 6, Vol. XXIII, 29-11·2006) 
Col. 119-26 

Speed Post/Express Parcel Post Treated 
u Local 
(Deb. 6. Vol. XXIII. 29-11-2006) 
Col. 237·38 

Poaltry &ad Poultry Products 
Poultry Farming in Punjab 

(Deb. 14. Vol. XXIV. 11-12-2006) 
Col. 107·11 

Poultr)· Production 
(Deb. 9, Vol. XX"'. 04-12-2006) 
Col. 301-02 

Poultry Products 
(Deb. U, Vol. XXIV. 12-12-2006) 
Col. 173 

Development of North-Eastern Region 
(Deb. 6. Vol. XXIII. 29-1) -2006) 
Col. 146-48 

Economic Development and Poverty 
Alleviation 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 137-38 

Eradication of Poveny 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 541-42 

Evaluation of Poverty A lIev iation 
ProgrammeslSchemes 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Col. 277-78 

Expansion of PDS Coverage 
(Deb. 9, Vol. XXIII. 04-12-20(6) 
Col. 327-29 

Free Insurance to BPL 
(Deb. 3. Vol. XXlIJ, 24-11-2006) 
Col. 245 
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Garibi Hatao Programme Ihrou,h 1 Revision in MethodolOJ)' of 8PL Survey 
Electronic Media I (Deb. 3. Vol. XXIII. 24-11-2006) 
(Deb. 14', Vol. XXIV, 11-12-2006) 'I· Col. 239-40 
Col. 214 Shelter forthe Poor 

Identific:ationofPoor I (Deb. la, Vol. XXIV, 15-12-2006) 
(Deb. 11. Vol. XXIV, 06-12-2006) I Col. 21a 
Col. 194 : Slum Dwellen 

Intelraled Urban Poverty Alleviation ,i (Deb. la, Vol. XXIV, 15·12·2006) 
Programme ) Col. 222-2S 
(Deb. 3, Vol. XXIII, 24-11-2006) i Unique Identity Scheme 
Col. 349-51 , (Deb. 20, Vol. XXIV. 19-12-2006) 

Issue of Special Cards I Col. 227·21 
(Deb. 9, Vol. XXIII, 04-12-2006) i Urban Poor 
CoJ.SI~ i (Deb. II, Vol. XXIV, 15-12-2006) 

Loan to BPL F~ilies i Col. 287-91 
(Deb. I, Vol. XXIII, 01-12-2006) i Urban Poverty Alleviation Programme 
Co1.36-37 (Deb. 11. Vol. XXIV, 15-12-2006) 

Methodotol)' for Determinin¥ base for: Col.201-OS , 
Poverty Line ; World Bank Aided Poverty Allevialion 
(Deb. I, Vol. XXIII, 22-11-2006): Programmes 
Col. 353-54 ! (Deb. 3, Vol. XXlJI. 24-11·2006) 

) 

Need for effective implementation of I Col.2S1 
Centratl), Sponsored Development I World Bank Loan for Poverty Alleviation 
and Poverty Alleviation Programmes! and Human ResourcesProjeets 
bein, undertaken in Uttu PradeSh,' (Deb. 13, Vol. XXIV. 01-12-2006) 
(MUR 377) Col. 160-62 
(Deb, 9. Vol. XXIII, 04-12-2006) I Power 
Col. 403 

Poverty Alleviation . I AU..:e Technica' and Commercial 

(Deb. 13, Vol. XXIV, OI-12-2006) (Deb. a, Vol. XXIII. 01.12-2006) 
Col. 204-11 I Col. 224-25 

P vert)' Emdiation I 
o (Deb. Il, Vol. XXIV. 01-12-2006) r A'~:::!n with Bhutan for Power 

Co1.302003 I (Deb. 3. Vol. XXIII. 24-11-.2006) 
Poverty Rate in India I Col. 231 . 

(Deb. 4, Vol. XXIII, 27-11-2006) I A,reement with US on Coal-fired 
Col. 269-71 ! Emission-FIft Power Projeet 

ProvisionofRk:eforBPLOUIdren ! (Deb. II, Vol. XXIV, 1'-12-2006) 
(Deb. 10, Vol. XXIII. 05-12-2006), Col. U3-.54 
Col. 409 I Allocation of Power &om Auraiya Power 

Review ofVaiiout Schemel Plant 
(Deb. If Vol. XXIII, 01-12-2006)! (Deb. la, Vol. XXIV. lS-12-2006) 
Cot. 1J -72 I Col. II4..a6 
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Allocation of Power to MP I Dabhol Power Project 
(Deb. I, Vol. XXIII, 01-12-2006) I (Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 151-52 Co 1.3 55-56 

Baglihar Hydro Electric Project I Demand and Supply of Coal and Gas for 
(Deb. 4. Vol. XXIII. 27-11-2006) I Power Generation 
Col. 89-91 I' (Deb. 13, Vol. XXIV, 08-12-2006) 

Bellary Thermal Power Projects Col. 147-50 
(Deb. 3, Vol. XXIII. 24-11-2006) I DemandandS I fWater 
Col 240 upp Y 0 

. (Deb. 3, Vol. XXIII, 24-11-2006) 
Bhopal Pattnam Power Project Col. 55-74 

(Deb. 18, Vol. XXIV. 15-12-2006) E Em . P 
Col. 112-13 . nergy IClency rogramme 

I (Deb. 3, Vol. XXIII, 24-11-2006) 
Blueprint Submitted by lEA for I Col. 512-13 

Sustainable Energy 
(Deb, 11. Vol. XXIV, 06-12-2006) " Energy from Jatropha 
Col. 71-n (Deb. 18, Vol. XXIV, 15-12-2006) 

Captive Power Plant Order for BHEL i Col. II 4-1 5 
(Deb. 17, Vol. XXIV. 14-12-2006) I Energy from WastebyNTPC 
Col. 185-86 I (Deb. 3, Vol XXIII, 24-11-2006) 

Chamera Hydro Power Project 'I Col. 532 
(Deb. 8, Vol. XXIII, 01-12-2006) ; Environmental Clearance to Hydro-
Col, 129 I Electric Projects 

Coal Linkage for Power Projects I (Deb. 19. Vol. XXIV, 18-12-2006) 
(Deb. 18, Vol. XXIV. 15-12-2oo6)! Col. ISO-52 
Col. 243-44 Expansion of Power Projects 

Coal Shortage for Power Plants (Deb. n, Vol. XXIV, 08-12-2005) 
(Deb. j. Vol. XXIII, 24-11-2006) Col. 101-02 
Col. 372-74 

Coal Supply to Power Plants 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 39-40 

Exploiting Natural Resources in NER 
(Deb, 16, Vol. XXIV, 13-12-2006) 
C.oI.386-87 

Gas Based Power Projects 
Completion ofThmnal Power Projects (Deb. 13, Vol. XXIV, 08-12-2006) 

(Deb. 13. Vol. XXIV. 08-12-2006) Col. 198-99 

Col, 231-)4 I Generation of Electricity through Sea 
Construction ofKarya Kamapura Thennal l Water 

Power Project : (Deb. 18. Vol. XXIV, 15-12-2006) 
(Deb. 3, Vol. XXIII. 24-11-2006) j' Col. 67 

Col. 279·10 I GRIOCO 
ContractstoBHEL (Deb. 8, Vol. XXIII, 01-12-2006) 

(Deb. 12, Vol. XXIV, 07-12-2006) Col. 167 
Col. 68 I 
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Growth of Po wei' Sector I Meetina ofPowcr Ministers 
(Deb. 13, Vol. XXIV. 0'-)2-2006) (Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 181-13 Col. 245 

Hydro Power Generation Mega Power Projects 
(Deb. 3, Vol. XXllI. 24-11-2006) (Deb. 13, Vol. XXIV. 08-12-2006) 
Col 76-10 1 Col. 129-34 
(Deb. 13. Vol. XXIV. 08-12-2006) I Monitoring of Hydro-Electric Power 
Col. 55-60 . Projects 

H)Idro Power Projed on Barak River 'I; (Deb. 13. Vol. XXIV, 08-12-2006) 
(Deb. 13; Vol. XXIV, 08-12-2006) Col. 253-54 
Col. 115-17 : Monopoly of Private Distribution 

Hydro Power Projects j Companies 
(Deb. 3, Vol. XXIII, 24-11-2006) i (Deb. 8. Vol. XXIII. 01-12-2006) 
Col. 471-76 i Col. 177-78 

Import of Coal for Power Generaaion i Need to allow StI* Government of Orissa 
(Deb.'. Vol. XXIlI, 01-12-2006) I tolevyduryonpowC1'generatedfrom 
Col. 150-51 I the State (MUR 377) 

Integrated Rural Energy Programme . (Deb. S. Vol. XXIII. 21-11-2006) 
(Deb. 3, Vol. XXIII, 24-11-2006): Co1.526-27 
Col. 343-44 I Need to conductCBI enquiry imoworXing 

lftvcstment C4:ilina on Power Projects I of Uttar Pradesh Elecrriciry Board 
(Deb. 8, Vol. XXIII, 01-12-2006)! (NUR 377) 
Col. 202-03 ! (Deb. 17, Vol. XXIV, 14-12-2006) 

Joint Bid for Power Projects ! Col. 2'1 
(Deb. a, Vol. XXIII. 01-12-2006) ! Need 10 include all the districts of 

f 
Col. 94-95 I Uttar Pradesh WIdor AcxcletalcdPower 

K.tbJponands.h SuperThmnalPower i Development Reforms Programme 
Projecu ! (MUR 317) 
(Deb. 3. Vol. XXIII. 24-11-2006) I (Deb. 11. Vol. XXIV. 06-12-2006) 
Col. 499-500 i Col. 3 J 8 

I 
Kamali Hydro Power Project i Need to provide Adequate Power to 

(Deb. I. Vol. XXIII, 01-12-2006)! MIdhyI. Pradesh (MUR 377) 
Col. 196 (Deb. 7, Vol. xxm. 30-11-2006) 

Kota and SUf'lItpI'b Power Projec:fs ! Cot J6J 
(Deb. Il. Vol. XXIV, 0'-12·2006) 'I Need 10 set up. Gas bued Power Plint 
Col. 92-93 in Unnao. UaarPrIdcah (MUR 377) 

Loanft'omPFC I (Deb. 4, Vol. XXIII. 27·11-2006) 
(Deb. la. Vol. XXIV. 15-12-2006) ! Col.307 
Col. 229 1 Need to set up a Power Grid Siltion at 

ManufKturinlofPowerPIantEquipmcnt I Shivhar. Bihar (MUR 377) 
(Deb. II, Vol. XXIV, 15-12-2006) t (Deb. II. Vol. XXIV. 06.12.2006) 
Co1.3n l Col.319 

! 
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Need to usc Solar Power technology for 
pneration of electric:ity (MUR 377) 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 439-40 

NTPC Power Plam in Orissa 
(Deb. 3. Vol. XXIII. 24.11-2006) 
Col. 443-44 

Perfonnance of Power Stations 
(Deb. 13. Vol. XXIV, OB-12·2006) 
Col. loi 

POCll Entered into Joint Venture 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Col. 356-57 

Power from Waste 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 172-74 

Power Generation 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Col. 289-90 

(Deb. IB, Vol. XXIV. 15-12-2006) 
Col. 12-30 

Power Generation in Delbi 
(Deb. 3, Vol. XXI1I, 24-11-2006) 
Col. 502-04 

Raising Additional Capital 
(Deb. 13, Vol. XXIV, 08-12,2006) 
Col. 248 

Rajiv Gandhi Orameen Vidyutikaran 
Yojana 
(Deb. 18. Vol. XXIV, 15-12-2006) 
Col. 35·51 

Reduction in Share of Power 
(Deb. I B. Vol. XXIV, ! 5-12-2006) 
Col. 241-42 

Rehabilitation of Power Project Affected 
People 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 51-59 

Research for Low Cost Power Generation 
(Deb. 18. Vol. XXIV, 15-12-2006) 
Col. 305-07 

Review of Electricity Act, 2003 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 11 1-13 

Revival of Power Projects 
(Deb. 13. Vol. XXIV, 08-12-2006) 
Col. 152-53 

Rural Electrification Schemes 
(Deb. 18, Vol. xxrv. 15-12-2006) 
Col. 76-96 

Power Plant at Sinarauli 
(Deb. 3, Vol. XXIfl. 24-11-2006) Scam in Power Department ofU.P. 
Col.339 (Deb. 18, Vol. XXIV, 15-12-2006) 

Col. 132 
Pow~r Project in Tripura 

(Deb. 8. Vol. XXIII, 01-12-2006) 
Col. 201-02 

Power Purchase Agreement between 
TRANSCO and THDC 
(Deb. 3, Vol. XXIII, 24·11·2006) 
Col. 396-97 

Power Transmission Projects 
(Deb, la, Vol. XXIV, 15·12-2006) 
Col. 115·17 

Privatisation of Power Distribution 
System 
(Deb. 3, Vol. XXIII, 24·11-2006) 
Col. 411-13 

Setting up of Mini Hydro Power Projects 
(Deb. 18. Vol. XXIV, 15-12-2006) 
Col. 253-55 

Setting up of Power Exchanges 
(Deb. 13. Vol. XXIV, 08-12-2006) 
Col. 247 

Setting up of Power Plants in Delhi 
(Deb. 3, Vol. XXIII, 24·11-2006) 
Col. 349 

Setting up of Power Projects 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 144-45 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 121·22 
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Settina up of Power Station at Debrighat I 
(Deb. 13, Vol. XXIV, 08-]2-2006) i 

Col. 162-63 ! 
Settin& up of Small Hydro Power Plants 

(Deb. 13, Vol. XXIV, 01-12-2006) 
CoI.J16 
(Deb. II, Vol. XXIV, 1S-12-2006) 
Col. 112 

Setting up of Thermal Power Piant at 
Jhalawar 
(Deb. 18, Vol. XXIV. 15-12-2006) 
Col. 297 

Setting up ofThennal Power Projec:ts by 
NHPC 
(Deb .• , Vol. XXIII. 01-12-2006) 
Col. 216-17 

Scuing up ofUhra Mega Power Project 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 402-63 

'(Deb. 11. Vol. XXIV. 15-12-2006) 
Col. 376 

Sbortllle of Coal and Gas for Power 
Projects 
(Deb. II, Vol. XXIV, 15-12-2006) 
(AI. 161-65 

Shortage of Gas for Power Plants 
(Deb. I, Vol. XXIlI. 01-12-2006) 
Col. ISS-57 

Shortage of Gas for Samalkot Power 
Station 
(Deb. II, Vol. XXIV. 15-12-2006) 
Col. 168-69 

Shortage of Power 

the National Hydel Power Corporation 
and steps taken by the Goverriment in 
reprd thereto (C.A.) 
(Deb. 5, Vol. XXIII. 28-11.2006) 
Col. 470-88 

Special Category Status to Rajasthan 
underAPDRP 
(Deb. 3, Vol. xxm, 24-11-2006) 
Col. 414-15 

SPV for Mega Power Projms 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 157-58 

Supply of Ca.l to Thermal Power Plants 
(Deb. II, Vol. XXIV. 06-12-2006) 
(AI. 66-67 

Supply of Fuel to Dabhol Power Project 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 553-54 

Supply of Gas to Rampm Power Plant 
(Deb. 8, Vol. XX III , 01-12-2006) 
Col. 96-97 

Supply of Power 
(Deb. 13. Vol. XXIV. 08-12.20(6) 
Col. 294 

Tax Exemption for Power bion 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Col. 249-50 

Tehri Hydro Power Projecl 
(Deb. 8. Vol. XXIII. OJ.l2-2006) 
Col. 69 

Thermal Power Generation 
(Deb. 3, Vol. XXlII. 24-11·2006) 
Col. 197-234 

ThermalpqwerProj~s 

(Deb. II, Vol. XXIV. 15·12-2006) 
Col. 234 

(Deb. 8, Vol. XXIII. 01-12-2006) 
Col. 144 Training to Offtcials under DRUM 

Situation arisi", out of handing over of 
some hydel projects in Arunachal 
Pradeth to private parties for which 
investment has already been made by 

(Deb. 13, Vol. XXIV. 0'-12-2006) 
Col. 118 

Ultra Mcp Power Projects 
(Deb. I, Vol. XXIII. 01-12·2006) 
Col. 31-40 
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Utilisation of Funds for Power Generation I ModiflClltions in PMItY 
(Deb. I, Vol. XXIII, 01-12-2006) (Deb. S, Vol. XXIII, 21-11-2006) 
Col. 21-33 Col. 64-72 

Power FI ••• ee Corporatioa U.ited I Recovery of Loans 11M« PMRY 
Loan from PFC I (Deb. 13, Vol. XXIV, 01-12-2006) 

(Deb. II, Vol. XXIV, lS-12-2006) I Col. 161-62 
Col. 229 I Target under Pradban MIRtri Rozpr 

Selling ofGovemment Share in PFC I Yojana 
(Deb. 3, Vol. XXIII. 24-11-2006) I (Deb. S. Vol. XXIII, 21-12·2006) 
Col. 562 I Col. 74-7S 

Power Grid Corporatioa of I.dial Pradlaaa Ma.tri RoIprYoj ... 
U.lft.d I Pradhan ManIri Rozpr Yojana 
PGCIL ErMered into Joint Venture I (Deb. S, Vol. XXIII, 21-11-2006) 

(Deb. 3, Vol. XXIII. 24-11-2006) Col. 112-13 
Col. JS6-S7 i Prasar ..... rati 

Requirement of Funds for Power I Fate ofPrasar 8hanti 
Transmission . I (Deb. 14. Vol. XXIV, 11-12-2006) 
(Deb. I, Vol. XXIII. 01-12-2006) II Col. 143 
Col. 191-92 

; Press 1.Ior.atioa "rea. 
Prad .... M •• tri G .... Sadak Voja.. I Audio Visual Unit 
DefICiencies under PMGSY (Deb. 19, Vol. XXIV, 18-12-2006) 

(Deb. 8, Vol. XXIII, 01-12-2006) Col. 77-78 
Col. II 0 Functioning of PIB 

Delay in Releateof Funda under PMGSY " (Deb. 19, Vol. XXIV, 18-12-2006) 
(Deb. 8, Vol. XXIII, 01-12-2006) Col. 1I-IS 
Col. 81---15 I 

Monitorinl of Rural Roads under I' Price ll1des 
PMGSY Consumer Price Index 
(Deb. 3, Vol. XXIII. 24-11-2006) I (Deb. 14, Vol. XXIV, 11-12-2006) 
Cot SS4-S8 I Col. 234-3S 

TargetS under PMGSY I Linking of Scholarship AmowIt willa Price 
(Deb. 3, Vol XXIII, 24-11-2006) Index 
Col. 33"-'" (Deb. 2. Vol. XXlII, 2),,11-2006) 

Col. 102 
PncI ... • Maatrl Rozpr V.j... (Deb. S, Vol. XXIII, 28-11-2006) 
Delay in Gl'IIltina Loans under PMRY Col. 239 

(Deb. 13, Vol. XXIV, 01-12-2006) I 
Col. J 18-26 i Price Stabilisation Trut F .... 

Loan under PMRY I Price StabiliS.8tion Trust Fund 
(.Deb. 10, Vol. XXIII, OS-12-2006) I (Deb. 20, Vol. XXIV,-J9·J2-2006) 
Col. 211---16 Col. 189-90 
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PrtIM ........ nOflke I PmiIep 
Anti-Conuption Cell in PM's Office I' Re: Notk:e to Breacb ofPrivi.lqe 

(o-b. I, Vol. XXIII, 22-11-2006). (Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 421-22 1 Col. 406-07 

CompIainIs received in PMO I 
(Deb. I, Vol. XXIII. 22-11-2006) ! Prepeny 
CoI.331 a 32 ! Increase in Property Prius 

I (Deb. 3. Vol. XXIII, 24-11-2006) 
Pri •• MIa' ... ,.-. a.e •• ,tractlo.! Col. S51-52 

Proan- I 
Prime Miailler'. Reconstruction I Pnwidellt '.1Id 
".__ I Non-Payment of Interest Amount 
(Deb. 12. Vol. XXIV, 07-12-2006) I (Deb. 14. Vol. XXIV. 11-12-2006) 
Col. 271-72 j Col. .3 .... 

fIotIIoII(.) I rnmlioa ofVrbu AaleaHtelIa a ..... 
JuveaiIe CItiIdrtII ill Jails : Ami 

(Dell. S. '1\)1. XXIII. 21-11-2006) Ii coverqe undc1- PURA 
Cot. 289-11 . (Deb. 3, Vol. XXIII, 24-11-2006) 

Pta-... ,.... WI 1 Col. 374-16 
CO-. JO. VoL XXUI. 05-12-2006) ,I PURA Scheme 
Col.»? (Deb .• , Vol. XXIII, 01-12-2006) 

'r'ntilil .... ,....."v.rc..niDJail I Col. 45-47 
(Deb. lO, VoL XXIV. 19-12-2006) IPwblk DiItrtIMdioIl s,... 
CoL 293-94 I Decline in Ri<:e ProcumbeD1 

UDderlrWliftJaill I (Deb. 4, Vol. XXIIl. 27-11-2006) 
(Deb. S, Vol. XXIII. 21-11-2006) I Cot 10 
Col. 111-12 \ 

1 Ditfcrcnce in POS Price 
.......... ! (Deb. 19. Vol. XXIV. 11-12.2ON) 
PlfticipMiallofPrMllSector I Cot. 1"-59 

(DeIt. 1. Vol. XXIII. 22-11-2006) I EvaIuIItionofTPDS 
Col. 120-21 ! (Deb. 19, Vol. XXIV, lJ..U-2OM) .......... ! Col. 393-94 

AtM.ce to Schools i Expansion of PO! Covenwe 
(Deb. 20, Vol. XXIV, 19-12-2006) 'I (Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 311-)5 I Cot.321-~ 

PriqSe Sector Plrticipation in RliJways ! Export ofPDS Rice 
(Deb. 2. Vol. XXIII. 23-11-2006) I! (Deb. 4, Vol. xxm. 21-lI a lO(6) 
Col. 199-200 . Cot. SS-S7 

I ,..r ka.,..,...... ! Failutt 10 Lift POS QuoIt 
(Deb. I •• Vol. XXIV, 11-12-2006) 1 (Deb. 14, Vol. XXIV. 11-12 .. 2006) 
Col. 192-94 I Col. 11'-30 
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Foodarains for POS I Autonomy to PSBs 
(Deb. 4, Vol. XXIII, 27-11-2006) (Deb. a, Vol. XXIII. 01-12-2006) 
Col. 95-99 CoI.19a 

Key Issues under PDS Autonomy to PSUs 
(Deb. 4, Vol. XXIlI, 27-11-2006) (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 131-32 Col. 160-61 

Need to fix market price of non·PDS 
Kerosene (MUR 377). . 
(Deb. 7, Vol. XX.JII, 30-11·2006) 
Col. 366 

)leed to provide subsidized ration to die 
farmers of Andaman and Nicobar 
Islands through Public Distribution 
System (MUll 377) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 495 

CPSUs in Uttar Pradesh 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 79-12 

Defective ATMs 
(Deb. 11, Vol. XXIV, 15-12.2006) 
Co/.6S-{j7 

Disinvesnneat ofPSU. 
(Deb. 13, Vol. XXN, 0I-12-lOO6) 
Col. 181,321-34 

New Food and Public Distribution Policy Dividend nom PSEs 
(Deb. 14, Vol. XXIV, 11-12-2006) (Deb. 13, Vol. XXIV; 01-12-2006) 
Col. 135-36 Col. 174-7S 

PDS for APL Families 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 102-12 

Evaluation of Public UndertaIdDp 
(Deb. 2, Vol. XXIII, 23-1 1-2006) 
Col. 135-36 

SdJemes under PDS Financial Assistance to PSUs 
(Deb. 9, Vol. XXUl, 04·12-2006) I (Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 335-37 I Col 136-37 

Shortage ofWbeat FWlCtions of Public Sector UodcrtIkinp 
(Deb. 4, Vol. XXIII, 27·11-2006) (Deb. 5, Vol. XXIII, 21-11-2006) 
Col 224-29 Col. 211-19 

Transpronalion ofPDS Foodgrains Inventory of Raw Material 
(Deb. 4. Vol. XXIII, 27-11-2(06) (Deb. 12. VoL XXIV, 07-12-2006) 
Col. 23J-32 Col. 144-45 

hbleGI"te¥aace Invesnnent in PSUs 
EnquiryinsoGrieVlOCelandComplaiaas I (Deb. 12, Vol. XXIV, 07-12-2006) 

(Deb. 1), Vol. XXIV, 06-12-2006) Col. 2~5 
Col223-25 (Deb. 17. Vol. XXIV. \4·12·- ',; 

Col. 158 

Advertisemeau by PSUs Losses to Insurance Companies 
(Deb. 14, Vol. XXIV, 11-12·2006) I (Deb. 8, Vol. XXIII, 01-12-2006) 
ColI~12 I Col. lOO-{)3 

AIJeaed lrreplarities In Appointments I Merger of DA with Basic Pay 
(Deb. 17, Vol. XXIV. 14-12-2006) I (Deb. 12, Vol. XXIV, 07-12-2006l 
Col. a7.aa i Col. 92 
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Missina of Secret Do«:uments from 1\ PSUs under the Ministry ofTourism 
8ALCO ' (Deb. 7, Vol. XXIII, 30-\1-2006) 
(Deb. 10, Vot. XXIII, 05-12-2006) Col. 133-36 
Col. 164-65 i Public Sector Undertak.inp 

ModemisItioaofSlleeI PSU. (Deb. 7, Vol. XXIII, 30-11-2006) 
(Deb. 14, Vol. XXIV. 11-12-2006) Col. 222-29, 273-74 
Cot. 1-9 Refining ~ity 

N ___ SIatus to PSUs (Deb. 12. Vol. XXIV, 07-12-2006) 
(Deb. 2. Vol. XXIII, 23-11-2006) Col. 182-IS 
Col. 134 Relief to Employees of closed PSUs 
(Deb. 7, Vol. XXIII, ]0-11-2006) (Deb. 7, Vol. XXIII, 30-11-2006) 
Q)I. 23-21 Col. 305-06 

Need 10 -lIP a public sector c:ashcw nut Reserved and Surplus of CPSE 
progeaina inchIIb'yat Contai, Purba I (Deb. 17, Vol. XXIV. 14-12-2006) 
Meclinipur. West BeopI (MUR 377) 1 Col. 98-99 
(Deb. IS Vol. XXIV. 12-12-2006) I . I· SO·, CoL 447 • I Re:Jtructu~tng of Pub Ie ector I 

i COmpanIeS 
0aIinen.dina by PSBa ! (Deb. 12, Vol. XXIV, 07-12-2006) 

(Deb. II. Vol. XXIV, 15-12-2006) Col. 57-51 
CoL 129-30 

Revision of Pay and Allowances of PSU 
0, P, ofBiak 8raacbes Abroad Employees 

(Deb. I. Vol. XXIII, 01-12-2006) I (Deb. 13, Vol. XXIV. 08-12-2006) 
Col. 125 ! Col. 203-04 

PIrticipIDoA ofWorkcn its MaMpmelIt ! Revival ofClotcd PSUs 
(Deb. 12, Vol. XXIV, 07-12-2006) I (Deb. 7, Vol. XXIIl, 30-11-2006) 
Col. 161 ! Col. 115-16 

Par lteYiMon for Employees of Sick I Revival ofnon-Scrasegic PSEs 

:'17, Vol. XXIV, 14-12-2006) I (Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 36-31 I Col. SI-59 

PvfUl fHCL I Revival ofPSU. 
• (Deb~.°Vol. XXIII. 05-12-2006) I (Deb. 12. Vol. XXIV. 07-12-2006) 

CoL 314-15 t Cot 211-15 
p~ r N . . t Revival ofsa Ent.rprlses 
w~ance 0 avrat"alMlDlratnal (Dcb. 7. Vol. XXIII, 30-11-20(6) 

(Deb. 17. Vol. XXIV. 14-12-2006) I Col. 201 
Col 102 I Sale of G~s/Servjces by PSUs to 

Perb .... ofPSUs I OO\lcrnmem Depanmmu 
(Deb. 7, Vol. XXlll. 30-11-2006)' (Deb. 7, Vol. XXIII. 30-11-2006) 
CoI.2I6-&I . ! Col. 45-46 

PriYatiM&ion ofPSUs I SaJesJScrvke Effk:1ency ofPSUs 
(Deb. 7, Vol. XXIU. 30-11-20(6) I (Dcb. 2. Vot XXIII, 23·11-2006) 
Col. 201-09 ! Col. 126-27 
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Setting Up ofNALCO Plant in Indonesia I Price ofPuIles 
(Deb. 10, Vol. XXlIl. 05-12-2006) j (Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 233 Col 47-S1 

Statutory dues of Employees ofPSUs Price Rile due to ~ 
(Deb. 7, Vol. XXIII, 30-11-2006) (Deb. 4, Vol. XXUI, 27-11.2006) 
Col. IS~I CoL1S3-54 

Subvention Scheme Ratriction OD Proc:ureI.-and Stock., 
(Deb .•• Vol. XXIII. 01-12-2006) I. (Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 141 CollSl 

Transfer of Oil WcllsIBloc:ks i 

(Deb. 12, Vol. XXIV, 07-12-2006) I"""" 
Col. 59-60 i Alkaline Soil 

vacant Posts in PSUs I (Deb. 19, Vol. XXIV, 1'-12-2006) 
(Deb. 7. Vol. XXIII, 30-11.2006) CoL4s--41 
Col. 59-60 Development ofP ..... 

Viailance MlIChinay in PSUs (Deb. 4, Vol. XXIII, 27.11-2_> 
(Deb. 7. Vol. XXlfl. 30-11.2006) Col 71-72 
Col. .1 FacititytoF.mIyofMlrtynofJ,I' , .... 

VRS in PSUs Blah 
(Deb. 7, Vol. XXIII. 30-11.2006) (Deb. S, Vol. XXIll.21-1I-2006) 
Col. '1-12 Col. 437-31 

Waae Nqotiation with Unions 
(Deb. 2. Vol. XXIII. 23-11.2006) 
Col. 175·76 

Waae Nep>tiations with Emplo)'ees 
(Deb. 19. Vol. XXIV, 11-12-2006) 
Col. .. -'9 

'.dlKllerry 
Autonomy to JlPMER 

(Deb. I, Vol. XXIll. 22-11·2006) 
Col. lSI 

ChanJe of Name of Pondic:Mrry 
(Deb. 1 S, Vol. XXIV. 12·12-2006) 
Col. 3S7-51 

hIIe(.) 
Ban on Khaari DaI 

(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 304-0S 

Import of Foodp'aias and PuIIes 
(Dob. S, Vol. XXIlI. lI-I1-2006) 
CoI.316-94 

.. 

FWId for coatiIM'" BducIIion in ...,.., 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Colm-53 

Golden Temple GaIiIn Project 
(Deb. 10. Vol. XXID, OS-Il-2006r 
Col. 236 

Mobile TOMI"I 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 463--65 

Need to provide • filllDcial ...... 
.... up ofindullrill ira '-JIb willi 
• view to ..... ..,..".... ira 1M 
nPD (MUll 371) 
(Deb. 12. Vol. XXIV. 07-J2-2006) 
CoI.36S 

Need to pro¥ide 1p1Cia18MDciII .... 
forowraUdt •• , S~t 
Ropar aad Gurudupur dillrictl ia 
Puqjab(MUR 311) 
(Deb. 6. Vol. XXIII, 29-11-2006) 
Col. 491 
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Need 10 provide stoppaae of some trains More FM Radio Stations 
III Sirhind. Punjab (NUl. 377) (Deb. 4, Vol. XXIII. 27-11 -2006) 
(Deb. 17, \101. XXIV, 14-12-2006) Col. 206-13 
Col. 213 I Performance of AIR and Other FM 

New Railway LiDe in Puqj.Ib Cbannets 
(Deb. 7, Vol. XXIII, 30-11-2006) Ii (Deb. 4. Vol. XXIII, 27-11-2006) 
CoI.I77-7B Col. 216-17 

hlhankot Airport Promotion of Community Radio 
(Deb. 2, Vol. XXIn, 23-11-2006) I (Deb. 9, Vol. XXIIt, 04-12·200(;) 
CoL 1~3-S4 I Col. 204-05 

Poultry Farming ill Puajab I Satellite Radio Broadcasting Service 
(Deb. 14. Vol. XXIV. 11-12-2006) (Deb. 4. Vol. XXIII. 27-11-2006) 
Col. 107-11 Col. 69 

R.aisio& of PIdxms ift PuqjU TarJets for Doordarshan 
{Deb. 2, Vol. xxm, 23-11-2006) (Deb. 4, Vol. XX1I1, 27-11-2006) 
Col. 91 Col. 240-41 

~orVic:timl ofM~ .... Coada Factory 
(Deb. 10. Vol XXUI, 05-12.2006) Rail Coach FIICfOry in BU. 
Cot. 139 (Deb. 2. Vol. XXIIl, 23- J 1-2006) 

Relocation ofR.eIU 0udeII Col. 190 
(Deb. 17. Vol. XXIV, 14-12-2006) RaD Ga. C .. venloll 
Col. U4-S~ I 

1i .......... _1 .~_ ! Child Labour Engaged in Oaulc 
a OIl ...... -- IIIONII~ i Conversion 

(Deb. II, Vol. XXIV, 15-12-2006)! (Deb. 7. Vol. XX1II. 30-11.200(;) 
Col. 13~ I Col. 93-94 . 

... Gaule Conservation between 
Bids for FM Li<:ence Fa1'\Ikhabad IIId Bnlly 

(Deb. 4, Vol. XXIII, 27-11-2006) (Deb. 11, Vol. XXIV. 14-12-2006) 
Col. 13-19 Col. 217 

BroadcaIl by FM Radio StIIliooI ! Gauae Conversion III PambIn Brid&e 
(Deb. 19, VoL XXIV, 11-12-2006) I (Deb. 12. Vol. XXIV. 01-12-2006) 
CoL 400-01 Col. 69-70 

Covenp oCfM in MtIha.... I Qauac Cooversion between Quilon to 

~.b6~VOI. XXIlI, 27.11-2006) I ~~ol. XXIV, 07 .. 12-2006) 
Col. 294·95 

PM a-It Gtup Conwnion in Madhya PrIdah 
g:;~1. DUll, 27·11-2006) (Deb. 12, Vol. XXlV, 01-12~806) 

Col. 62 
PM ? ... ill AIda Pr.deeh I Oqe Conversion in MIIhIIrubtra 

(Deb. 9. Vol. XXlll, 04-12-2006) (Deb. 12, Vol. XXIV. 07.12-2006) 
OIl. 93-M ! Col 271 ' 
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Gaup Conversion of Projec:ts 
(Deb. 11. Vol. XXIV. 14-t 2-2006) 
Col. 162-64 

Doubling of Rail Lillo between 
Villupuram tad Tutkorin 

Gause (:Oftvmion of Somllllb-Kodinar 
RaitwayUne 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 192 

(Deb. 11, Vol. XXIV, 14-12-2006) 
Col. 114 

Doubling ofRaitway Line 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 207 ..... 10 

Need to convert metre gauce line into DoublingofllailwayLineftomNirpndi 
broad gauge between JetaJsar to Dhasa to B~ 
in Gujlnll (MUR 377) (Deb. 2, Vol. XXIll. 23-11-2006) 
(Deb. 9, Vol. XXIII. 0'-12·2006) I Col. 116 

Col. 391 I Doublina of Railway Line Projedl 
Need to take steps for gauge conversion I (Deb. 2, Vol. xxm, 23-1 J -2006) 

of Jlewwri.~ulpur, Sadulpur-Hisar.! Col. 35-S2 
SMulpur.Blkaner and Ratangam- I Doubr fIW"-- LiaeI 
Depna railway sections (MUR 311)! l1li 0 '''-r 
(Deb. 19. Vol. XXIV. 18-12-2006) (Deb. 17, Vol. XXIV. 14-12-2006) 
Col. S07-08 I Cot. 169 

. . Doubling of Railway LiDes in Kerala 
Need to lI~ly completIon of g~ge; (0 b. 2 'VI I. XXIII 23-11-2006) 

conversion work on QUllon-1 Co~ 36' 0 • 
VlI'UIbanIpr railway section (MUR . 1 
317) Ooublinl of Tbiruvanandlapuram-
(Deb. 16, Vol. XX.IV. 13-12-2006) I Kanyalwmari Railway Line 
Col. 616 (Deb. 17. Vol. XXIV, 14-12-20(6) 

... Lnd .......... tAtldlority 
ltd Land DewIopatent AIIIhority 

(Deb. 7. Vol. XXm,30-11-2006) 
Col. 221·22 

Col. 7) 
Elec:trific:ation of Delbi-Sabaraapllf 

RaiIwa)' Uae 
(Deb. 11. Vol. XXIV •• 4.12-2(06) 
Col. 186 

RaIl YIIIu N .... Ltd. EIcdrificIIioD or ...... Ujjaia bill,.ille 
RaIwayProjec:tsunderIWIViIcasNipm 1 (Deb. 7, Vol. XXIII. 3O-Il-ldo6) 

Ltd. I Col. 9S . , 
(Deb. 7. Vol. XXIII. 30-11-2006)1': Elec:trificationofRailLiMI 
Col. 161-7' (Dob. 12. Vol. XXIV. 0'-12-2806) 

RaIlway 1.1 •• ) Col. 24-32 
IkOId Oqe Railway Line from Gunupur I Electrification ofbil..., U. . 

to Thenaball Railway Station I (Deb. 17, Vol. XXIV, 14-12-2086) 
(Deb. 17, Vol. XXIV, 14.12.2006) Col. 119-90 . 
Col. IS ~ ofRlilwy.U. __ 

DoublIDa ofBancleJ..Kanva Railway Llak 
(Deb. 2. Vol. XXIII, 23-] 1-2006) 
Cot. 1'6-17 

Kota-I .... 
(Deb.. 12, VoL XXIV, 01-12..J1M).· 
Col. 2.' 
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E1ctoepoa to Delhi-AhmecIIbed Rail Line 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 114 

0-. CoawnioD 

Sealdah Divi.ion, We.t Ben,al 
(MUR377) 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 443-44 

(Deb. 2. Vol. XXIII. 23-11-2006) Need to provide railway link between 
Col. 109-14 I Neemach and Badi Sudri for the 

. convenieace of people from MMbya a.: =I0Il between Ahmedabad Pradesh and RajuIhan (MUR 377) 
(Deb 2 Vol XXIII 2'.11-2006) (Deb. 17. Vol. XXIV, 14-12-20(6) 
.•.• , Col. 210 

Col. 1M 
r __ ~ in KMnatab Need to speed up the work of layinl 
.......... raUway lines between Kodcnna to 

(Deb. 2. Vol. XXIII. 23-11-2006) Hazaribaeta to Ranchi and Kodera to 
CoL 19-90 I Oirdhi (MUll 377) 

GIap ConwnioD of Raihny Line at, (Deb. 2. Vol. XXIII, 23-11-2006) 
v.u Railway SI8lion I· Col. 331 
(Deb. 2. Vol. XXIII, 23-11-2006) Need to SlUt Ibc. work of doubtina die 
Col. 155-56 , railway line from PMskura to HaJdia 

LiIDIa of Nordt-Eutem Re&ion with I and provide stoppa&e ofExpreu Trains 
biI Liaes at Mechado Station. West Ben,al 
(Deb. 2, Vol. XXIII, 23-11-2006) I (MUR 377) 
Col. 152 I (Deb. 1 I, Vol. XXIV, 06-12-2006) 

Col. 316-17 
Need to ~ Dholput-TIIdpUr ftln'OW New Rail Line in Keraia 

.aule hae upto Ilupawa. and! (0 b 7 Y, I XXIII 30- 1-2006 COIIIIIUCtioIlncw lailway line linking Ie. , o. • 1 ) 
ftL_1pu III Sa i .. _~.. . i Col. 242-43 
UIIV r l1li we 19UIUJ.opur. 1ft I 

.tj ...... (MUJt 377) ! New Rail Line on FaIaudi-KandI1a ~ 
(Deb. 20, Vol. XXIV, 19-12-20(6)! (Deb. 12. Vol. XXIV. 07-12-2(06) 
Col. 431-39 i Col. 117-19 

Need to asead Tripura-M ..... AprtaIa ! New Railway Line 
railway tianptoSGbroom., with a view ! (Deb. 12, Vol. XXIV, 07.12-2006) 
to promote 1nillund commcrcein the Col. 71·79,11 0-15 
N~ roJion of Ibc country New Railway Line in Punjab 
(MUa 377). (Deb. 7, Vol. XXlll. 30- 11-2006) 
(Deb. 7, Vol. XXIII. 30-11-2006). Col. 177-7' 
Col. 365 New Railway Line in RajaathIn 

'tWdtolil*s.m.HullltpUrrailwaylme (Deb. 7, Vol. XXIII, 30-11-2006) 
....... JunctianBibar(MlJR377) Col. 56-51 
(Deb. 16. ~l XXIV, 13-12-2006) I New bitway Liael 
Col. 617 (Deb. 7. Vol. XXIII. 30-11-2006) 

Heed to proYide adequate budletlry Col. 297.,. 
allocadoal for lpeedin, up the I Rail Line between Delbf..tt.n 
.,.......,. or .. doubliDa 0( railway I (Deb. " Vol. XXHI. 30-11-2006) 
Ii... tro. Soupur to Canllinl ill Col. 246 
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Rail Line Connec:tina Hazira Port Rampant Building Activities on Kalka-
(Deb. 7, Vol. XXIII, 30-11-2006) Shimla Rail Route 
Col. 62-63 (Deb. 7, Vol. XXIII, 30-11-2006) 

- Rail Link with Asian COlH1tries I Col. 213 
(Deb. 7, Vol. XXIIl. 30-11-2006) I Suburban Railway Line between 
Col. 182 Tiruvanmiyur and St. Thomas Mount 

Railway Line (Deb. 12, Vol. XXIV, 07-12-2006) 
(Deb. 7, Vol. XXIII, 30-11-2006) Col. 168-69 
Col. 74 Surendranagar-Dhagandhra Gauge 

Railway Line between Bodinayakkanoor Conversion Project 
and Konayam (Deb. 2, Vol. XXIII. 23-11-2006) 
(Deb, 17. Vol. XXIV, ,14-12-2006) Col. 255 
Col. 213 

Railway Line between Chhitauni' and 
Tamkuri 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 21G-1l 

Railway Line between Gopalpur-
Rayapda in Orissa 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 2SI-S2 

Railway Line between Muzatrarpur-
o.rbhanp 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 72-73 

RailwIY Protection Force 
Need to fulfil the demand of SC/ST 

employees of RPF for the registration 
of their Union as 'All India SC/ST 
Railway Protection Force Welfare 
Association' (MUR 377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 285-86 

Strength of RPF 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 266-67 

RaUWIY saltio8(1) 
Ajani Railway Station 

RaitwayUnebetweenReewaandRaipur (Deb. 12, Vol. XXIV, 07-12-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006) Col. 63-64 
Col. 222 

Ban on Entry of Non-Passengers into 
Railway Line from Chandrlnathpur to Platforms 

GuwIhati (Deb. 2, Vol. XXIII. 23-11-2006) 
(Deb. 17, Vol. XXIV. 14-12-2006) I Col. 173-74 

Col. 97-91 i Broad Gauge Railway Line from Gunupur 
Railway Line from Tata Ka,.dra to! to Theruball Railway Station 

NImkoom I (Deb. 17. Vol. XXIV, 14-12-2006) 
(Deb. 17, Vol. XXIV, 14-12-2006) I Col. 85 
Col.21l-14 !..... • ~ __ ..:_ Stat' I .. ..:.termg ~y ... e lOllS 

RaitwayLineProjoctinJharkhand (Deb. 2, Vol. XXIII, 23-11-2006) 
(Deb. 2, Vol. XXIII. 23-11-2006) I Col. ISl·52 
Col. •• S-46 Cold Storlie for Farmers at Railway 

Railway Lines I ~ 
(Dob. 7. Vol. XXIII. 30-11-2006) i (Deb, 2. Vol. XXIII. 23-11-2006) 
CoI.2S2·S3 i Col. 75-77 
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Conslructionof New Railway S~on at ! Need to ex1end the route of propotCCl 
Jodhpur c.nu. 'I 'P,tace on Whoel,' (Howrah to 
(Deb. 7, Vol. xxm, 30-11-2(06) AIIahabId)uplOBlwwIri..s ....... 
Col. 9-2-93 . . I the IUIUS of Bbarwarl railway --

C . ofR ·10\'-.....- Haw.ri ~ (MUR317) 
~tOn aJ ............. at (Deb. 4, Vol. XXIII. 21-11-2006) 

Railway Station Col 30S.()6 
(Deb. 2. Vol. XXIII. 23-1\-20(6) . 
CoI.n . Need to make JlUDpur railway lbItion .! functional and make provisions for 

Expansion ofTcnninal Facilities at Delhi!, litoppaae oftrains (MUR 3n) 
New Delhi Railway Stations . I (Deb. 9, Vol. XXIfl. 04-12-2006) 
(Deb. 2. Vol. XXIII, 23-11-2006), Col. 401 
~.23t-32 I d' d ~ Need to mo erRize an uPlraue 

Facilities at Railway Stations under! Chenpnur and Kayamkulam Railway 
JtbaJpur Oivisioll ! SCaliom in Kenla (MUll 377) 
(Deb. 2. Vol. XXHl, 23-11-20(6), (Deb. IS, Vol. XXIV. 12-12.20(6) 
eor.93-94 I Col 446-47 

Installation or X-Ray Machines at Stations I Need to reconstruct the brid,. DCar 
(Deb. 7. Vol. XXUl. 30.11-2006)! Patanpur railway sWion in Quja'll 
Col. 127-29 which was earlier demolilbecllty die 

Kind Railway Station Railway [)epar1ment (MUR 371) 
(Deb. 12. Vol. XXIV. 07-12-2006) f (Deb. 10, Vol. XXIII. OS-12-2006) 
Cot 169-70 ! Col. 46S 

Modernisation of Railway Station at ! Need to restore die pathway (Ieadinf lID 
Mehsana I Jodhpur railway station), under 1M 
(Oeb. 7, Vol. xxm, 30-11-20(6) I comro1ot:Dd'ence«ocbeloc:alpeopie 
Cot 69 ! ofthc I'qIOll (MUR 377) 

. 1 (Deb. IS, Vol. XXIV. 12-12-20(6) 
Modernisation of Railway Stations ill! Col. 44S 

West 8enpJ I ~..1 • .-.... 't...-, '~m.· 
(Deb. 7,.Vol. XXIII. 30-11.2006) : NS1rU !" ...... - raa,w_T __ taoa 
Cot 214-16 ; statioIII -- JuNtprtI- ... 

. 1 and to MI new ..... hm IuaIptl. 
Modcntlsation of Railway sc.tioRns I O~ lID OIlIer ,.". of dae COUIMry 

(Deb. 2. Vol. XXIII, 23-lJ-20(6) 1 (MUR3n) 
Cot. 301-02 , (Deb. J6, Vol. XXIV. 13-12·2006) 

! 
Mo4emisation of Saharupur Railway I Col. 606-01 

StIhon New Railway StIdoa. 1" ........ 1' FY, 
(Deb. 12, Vol. XXIV. 01-12·2006) KaaJa 
CoL 145 (Ddt. 12, VOt. XXIV, 07.12-lOO6) 

Need to deploy .,., dilpotal ..... 1 Cot 64-65 
Billa JatIlCtHtIl Mld other railway I Norms Ix ~ Up of"" R.IiIwIy 
..... iII·1he counuy (Wk 377) StIlioII 
(Deb, 20. Vol. XXIV, 19-12-2006) I (Deb. 12. Vol. XXIV, 01.12.lOO6) 
~.43' CAN.lts-16 
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Projects for DelhilNew Delhi Railway 
Stations 
(Deb. 12, Va LXXI V, 07-12-2006) 
Col. 277-78 

Railway Train(s) 

'Sabari Rail' from AngamaJi 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 192-93 

Railway Platforms Cancellation of Festive Speciel Trains 
(Deb. 12. Vol. XXIV, 07-12-2006) (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 152 Col. 157-58 

RailWll): Station at Old Goa 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 63-64 

Raising of Platforms in Punjab 
(Deb. 2, Vol. XXut,23-11-2006) 
Col. 91 

Retail Outlets for Asro Products at 
Stations 
(Deb. 2, Vol. XXIII. 23-11-20(6) 
Col. In-23 

Special 8oo1bs for Blinds at Stations 
(Deb. 17, VoI.XX:JV, 14-12-2006) 
Col 77·71 

UPlfadation of Railway Stations under 
Ratlam and Kota Divisions 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col. 24J~' 

UPlfldation/ModemiJation of Railway 
Stations 
(Dcb. 12. Vol. XXIV. 07-12.20(6) 
Col. 1-14 

Railway Train Acddnt(s) 

Fire Incident in Chennai-Baogalore 
Eltpress 
(DC'b. 2. Vol. XXIII. 23-11-2006) 
Col. l~tOt 

Dacoity in Trains 
(Deb. 7. Vol. XXIII, 30-lt-2006) 
Col. 253·58 

Deficiencies Notices in Rajdbani Express 
(Deb. 2, Vol. XXIII, 23·11-2006) 
Col. 139~0 

Detachment of Bogies in A.P. Express 
(Deb. 7, Vol. XXI1l. 30-11-2006) 
Col. 219-20 

Direct Train between Indore and 
Bangalore 
(Deb. 17, Vol. XXIV. 14·12-2006) 
Col. 108 

EMU Train from Saharanpur to Ludhiana 
(Deb. J 2, Vol. XXIV, 07-12-2006) 
Col. 163 

Express Train between Baripada and 
Visakhapatnam 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 263 

Extension of 8angalore· Visakbapatnam 
Express 
(Deb. 7. Vol. XXIII. 30-11-20(6) 
Col. 71-72 

Extension of Prashant Nilayam and 
Amravati Express 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 70-71 Oara Commission on Khanna Rail 

AccidenIa Extension ofTrain uptO Haridwar 
(Deb. 17, Vol. XXIV, 14-12-2.(06)1 (Deb. 7, Vol. XXIII, lO·1l-20(Mi) 
~.'$~ ~.251 

Tram Aceld_ 
(Deb. 2. Vol. XXfU, 23·)l·2006) 

'CoI.SUl 

Extension ofUn.ranchal Expels 
(Deb. 2. Vol. nUl. 2J-11 .. 2006) 
CoJ.92 



292 LOK SABHA 

Frequency of Trains I Need to provide stoppage of some trains 
(Deb. 2. Vol. XXIII, 23-11·2006) at Sirbind. Punjab (MUR 377) 
Col. 2S2-53 (Deb. 17, Vol. XXIV, 14-12·2006) 

Goods Train Services Between India and Col. 213 
Pakistan Need to run a passenger train in the 
(Deb. 6, Vol. XXIII. 29-11-2006) morning hours between Patna and 
Col. 183-« I Islampur (MUR 377) 

Intercity Train between Gonakhpur and (Deb. 17, Vol. XXIV, 14-12-2006) 
Chhapra 1 Col. 283-84 
(Deb. 12, Vol. XXIV, 07-12-2006) I Need to run a super-fast train between 
Col. 162 i Jamnagar and New Delhi (MUR 3n) 

. (Deb. 9, Vol. XXIII. 04-12.20(6) 
Introduction ofGarib Rath Trains Col. 396 

(Deb. 7. Vol. XXIII. 30-11-2006) , 
Col.l4-lS Need to run daily train sel'Vi1:e between 

Nandcd and Pune (MUR 377) 
Introduction of Jan Shatabdi Train 

(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 190 

Introduction of Night Train from 
NagercoiJ to Coimbatore 
(Deb. 2, Vol. XXIII, 23-1'·2006) 
Col. 227 

Inttoduction ofTrain Sen-i~ 
(Deb. 2. Vol. XXIII, 23-1 1·2006) 
Col. 4-10 

Need .10 cbanae the name of train No. 
9 t 05/9 106 Ahmedaba4-Delhi· 
Harictwar Mail as Jmtle Lal Jl)'Mti 
Mail (MUR 371) 
(Deb. II, Vol. XXIV, 06-12-2006) 
CoUI 0-1 I 

Need to chanae the route of. few trains 
runnin, between Delbi·Howrah vi" 
Jhansi·Jaunpur and Allahabad (MUR 
377) 
(Deb. S, Vol. XXIII, 2"'11-2006) 
Col .. 523 

Need to extend Matlyapndbi Express 
Train NO.261912620 from Manplote 
to Karmur (MUR 3n) 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. SOD 

(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 307-oS 

New Train between Mumbai CST and 
Manmed 
(Deb. 2. Vol. XXIII, 23·) 1·2006) 
Col. 155 

New Train from Bangalore 10 Arsikere 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. I~' 

Passenaer Train betwem Haridwar and 
Bhiwani 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 66 

Passenger Trains from Indore 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 203 

PrivaIC Compania to Operate CoMaiaer 
Trains 
(Deb. 2. Vol. XXIlI. 23.11-2006) 
Col. 229-30 

Pri~.le Companies to Run PalsenJet' 
Trains 
(Deb. 7. Vol. ,.XXIII. 30-Jl·2006) 
Col. 141 ... ' 

Protection ofFemaJe Passenpn in Trains 
(Deb. 17. Vol. XXIV, 14-12-20(6) 
Col. 110-11 
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Rail Services along NH No. I A 
(Deb. 2, Vol. XXIII, 23-11·2006) 
Col. 16-71 

Running of Special Container Train 
Connecting Ports· 
(Deb. 2, Vol. XXIIJ, 23·11-2006) 
Col. 86-17 

Serving of Liquor in Trains 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 276-77 

Shuttle Trains between Sotapur and Pune 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 267-68 

Stoppage of Gorakhpur-Durg Express 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 69·70 

Stoppage ofHimatayan Queen and Shan-
E-Punjab 
(Deb. 12. Vol. XXIV, 07·12-2006) 
Col. 157 

Stoppage of Trains 

Train Service from Udaipur 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 273·74 

Railways 
Agreement between Railways and 

Tanzania 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col. 279-80 

Allotment ofLand for National Regional 
and Rural Hubs 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 281-82 

Anti-Collision Device 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 165-66 

Appointment ofRTSAs and RTAs 
(Deb. 17, Vol. XXIV, 14-12-20(6) 
Col. 131-32 

Appointments on Compassionate Ground 
(Deb. 12, Vol. XXIV. 07-12-20(6) 
Col. 75-76 

(Deb. 2. Vol. XXIII, 23-11.2006) Appointments on Fake Documents 
Col. 166.70 (Deb. 17, Vol. XXIV, 14-12-20(6) 

Tic:ketless Travellers in Trains 
(Deb. 7, Vol. XXI1I, 30-11-2006) 
Col. 211·14 

Col. 62-63 
Asansol Railway Division 

(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 109 

Time Schedule of Revanchal Express 
(Deb. 7 Vol. XXIII 30.11.2006) Assistance from Foreign Financial 
Col. 130" Institutions for Railway Projects 

. (Deb. 7, Vol. XXIII, 30-11-2006) 
Train between Bbiwani and Delhi I Col. 249-5 I 

<Deb. 2, Vol. XXIII. 23·11·2006) A . . f R ., F . 
Col. 93 i u::;::on 0 81 way orce In 

TrainbetweenOelhi-ManmadIKopargaon II (Deb. 12. Vol. XXIV, 07-12-2006) 
(Deb. 12, Vol. XXIV, 07-12.20(6) Coll31 
Col. 295-96 Awvds of Contracts for Pantry Cars 

Train between Jamshedpur and Mumbai I (Deb. 17, Vol. XXIV, 14-12-20(6) 
(Deb. 17, Vol. XXIV. 14-12-2006) Colll6-17 
Col. 126 B.~klol of Vacancies Reserved for 

Train from Nqerooil to YanclIi Maniachi Disabled 
(Deh.17. Vol. XXIV. 14-12-2006) (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 148 Col. 213 



294 LOK SABHA 

Ban on Entry of 'Non-Passengers Into I ComplaintsRqardIt\g lWlReservation 
platforms ! {Deb. 7, Vol. XXtII. 30-11-20(6) 
(Deb. 2, Vol. XXIII, 23-11-2006) I Col. 52-53 
Col. I n-74.. j Computerised Reservation Countries 

Btwarkhand Halt between Pasraha and' (Oeb. 2, Vo.!. XXIII. 23~n-20(6) 
Nuayanpur Col. 297 
(Deb. 11, Vol. XXIV, 14-12-20(6) 
Col. 16-17 

Bogibeel BridpProject ) 
(Deb. 2, Vol. XXIII, 23-11-2006) ! 

Concrete Sleeper Plants 
(Deb. 7, Vol. XXHI, lO-)}·2006) 
Cot. 1650067 

Col. 10 1'()2 ; Construction of Crossing Points between 
Brake Inspection in Passcnger Trains 

(Deb. 2. Vol. XXIII, 23-11-2006) 
Co1.10J.04 

Hasnabad-Barasat 
(Deb. 2. Vol. xxm. 23-11-20(6) 

. Col. 107-08 

8udptary Support Construction of Dwcllinl Units for 
(Deb. 12, Vol. XXIV, 07-12-2006): Railway Employees 
Col. 107'()1 (Deb. 17, Vol. XXIV. 14-12-2006) 

Call CenIres for Railway Enquiries 
(Deb. 17, Vol. XXIV, J4-12·20CHi) 
Col. )OS-06 

Cancellation of Licences of Small 
Catering Veadors 

Col. 63-64 
Construction of Platform at Kurdwadi 

Station 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 119 

(Deb. 11, Vol. XXIV, 14-12-20(6) : Construction of Rail Overbridaes on 
CoJ. 207-01 i Railway Cross. 

CasesoflrregularitiesagaiNtContracton! (Deb. 17, Vol. XXlV. 14-12-2006) 
(Deb. 2, Vol. XXIII, 23-ll-2006) Col. 101-10 
Col 121-22 

Catering Services Stations 
(Dob. 2, Vol. xxm, 23-11.20(6) 
Col. 151·'2 

CIoue of Railway Halts 

ConsttUClkm of Railway Ptatforms 
(Deb. 17. Vol. XXIV, t4·12-2006) 
Cot 174-75 

ContrIct·for Supply ofMineraJ Water 
(Deb. 7, Vol. xxm. 30.11-2006) 
Col. 239-40 (Deb. 12. Vol. XXIV. 87·12-2006) 

Col. lIS 
COKh F . Control ofHydropn ill Raif S1eeI 
(Dpb~ol. XXIV, 14-12-2(06)! (Deb. 12, Vol. XXIV,01-12-lOO6) 
Col 110-31 ; Col. 10l.()4 

Conunereial Devetopmem ofUnutiflled lDoc'inc ofWaaon Usap 
Railway Land ) (Deb. 11. Vol. XXIV, .4·12-2006) 
(Deb. 12. Vol XXIV. 07-12-20(6)! Col. 117 
Col. 4S-47 . 1\ Developme", of Rail Services in 

eo.lIiItee on Aailwa)t c..Iat Service· ~ 
(Deb.. 12, Vol. XXIV, 01-12-lOO6) I (Deb. 2. Vol. )(Xlii, 23-U-lOO6) 
Col, 306-01 I Col. 232 
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Devetopmemof Railway Projects in 
KeraIa 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 100 

Extension of Freight Corridor Project 
(Deb. 7. Vol. XXIII, lO-II-2006) 
Col. 217 

Onelopment of IWlway Services in 
~ 
(Deb .• '. Vol. XXIV. 14-12·2006) 
Col. 143-44 

Diesel Locomotives 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 30] 

Facilities for Passengers 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 137 

Facilities for Railway Employees 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 166-67 

Facilities in AC 3-Tier.Compartments 
(Deb. 12. Vol. XXIV. 07-12·2006) 

Discontinuance of Railway .Projects Col. 135-36 ' 
(Deb. 12. Vol. XXIV, 07-12-2006) Facilities to Railway Employees to Visit 
Col. 30S . Islands 

Discontinuation ofTrains I (Deb. 12. Vol. XXIV, 07-12-2006) 
(Deb. 2. Vot. XXfII. 23-11-2006) I Col. 121-22 
Col. 223 I Facilities to Retired Railway Employees 

Dividend from Railways i (D.b. 2, Vol. XXIII. 23-11-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006): Col. 282 

I Cot. 272-73 i Facilities to Unreserved Passengers 
DoeibleDec:brOoodsTrams I (Deb. 2, Vol. XXIII, 23-11-2006) 

I 
(Deb. 12. Vol. XXIV. 07-12·2006) I Col. IS8-59 
CollOS-06 i Fake Railway Ttekels Racket 

E-TtcUtina ! (Deb. 2. Vol. XXIII, 23-11-2(06) 
(Deb. 12. Vol. XXIV, ()7-12.2006) I· CoI.2.a1 
Cot. 62-63 I Fate of Metre Gauge Workshops in 

EIec:IrificItio ofTh"Up8li·Veliore Route I Railways 
(Deb. 2, Vol. XXIII. 23-11.2(06) i (Deb. 17, Vol. XXIV, 1 ... 12-lf06) 
Cot 71-71 I Col. 62 

IactMdlmeal 011 1ta11wtay l..Iad I fire PIoofeo.:llcs 
(Deb. 2, Vol. xxm.23-II-lOt6) (Deb. 2, Vol. XXIII. 23-11-lOO6) 
Col. I 01 Col. 154 

E t I , CMt_ of Licence fee Freiaht and PasIenpr f_ 
(Deb. 17, Vol. XXIV, 14-12-2006) (Deb. 7, Vol. XXlU, 30-11-2006) 
Cot. 21-29 Col. 87 

ExtlDpCion tom Payment of Dividend I freight Corridor Projoctl 
(Deb. 7, 'Vol. XXlJI, 30-11-2006) I (Deb. 7, Vol. xxm. 30-11-2006) 
Col. 303.04 Col. 51·52 

a.". orbit c:o.:beS Fmp1'clnUllb 
(Dn. 1, Vol. XXIII, lO-ll-lOSf) I' (Deb. 7, Vol. XXIU.JO.U~"') 
Col. 14J8.92Cof.l2f..2·1 

I 
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Funds for Modernisation and Expansion I Job Sec;urity of Caterina Workers 
in Railways I (Deb. 12, Vol. XXIV. 07-12·2006) 
(Deb. 7. Vol. XXIII. 30-11-2006) Col. 162-63 
Col. 32 I KJlaraapur Railway Workshop 

Gauge Conservation between I (Deb. 12. Vol. XXIV. 07-12-2006) 
Farrukhabad and 8areiUy ! Col.lll 
(Deb. 17, Vol. XXIV. 14-12-2006) I Kothuveli Terminal near 
Col. 217 I Thiruvananthlpurem 

Golden Quadrilateral Scheme I (Deb. 12. Vol. XXIV. 07-12-2006) 
(Deb. 12. Vol. XXIV, 07-12-2006) I Col. 99-100 
Col. 312-20 I Land Under East Coast Railways 

Golden Rock Workshop I (Deb. 2, Vol. XXIII. 23-11-2006) 
(Deb. 17. Vol. XXIV. 14-12-2006) Col. 2S4-15 
Col. 117-" I LiCCDCC 10 Hawkm 

Goods Trainsbelween India and Pakistan I (Deb. 12. Vol. XXIV. 07-12-2006) 
(Deb. 12, Vol. XXIV. 07-12-2006)! Col. 250 
Col. 2S1-59 I Litiptions in Railways 

HeavyDistOUnlonLoadina I (Deb. 7, Vol. XXIII. 30-11-2006) 
(Deb. 7, Vol. XXIII. 30-11-2006) Col. 145 
Col. 244 I I ~ b Den.' t I Lock of P ahorms etwcen rnl 0 

Hi-Ted! Warning System fur Drivers I Saharanpur 
(Deb. 12, Vol. XXIV. 07-12-2006) I (Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 231-32 I CoL 162 

Illegal Mining Attivities in Asansol i Loopholes in Railway Rcservabon Syssem 
Division . I (Deb. 2. Vol. XXIII. 23-11-2006) 
(Deb. 17, Vol. XXIV. 14·12-2006) 1,. Cot.307"()1 
Col.201~ . 

oy,' Manutidurin& Units 
ImpositionofSuperfallCbarploa.ram I (Deb. 17, Vot. XXIV. 14-12-2006) 

(Deb. 7, Vol. XXIII, 30-11-2006) Col. 4'·50 
Col. 243 

Intepion I . Serv' ; Mectin& with Public RepmenUltives 
(Deb. I~ ':~XIV, ~J2-2006) I (Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 144-45 , Col. 211-19 

lldcmational Railways I MI~'!:. Links 011 Trullk and Feeder 
(Oeb. 12, Vol. XXIV. 01-12·2006) (n-L 11 ul xxrv 14.12-2006) 
Cot. 232.33 I ~. ,yO. • 

. !. Col. 211 IntroductIOn of Laptop Computers for . 
Railway Ofticiab I Mobile Train Radio Communication 
(Deb. 2, Vol. XXf1l, 23-11-2006) I SY*minTIWinI 
Col. 163 I (Deb. 2, Vol. XXIII. 23·11-2006) 

lasue of Waitlisted/Unconfirmed I Col. 191 
RaemIioD TICIr.cII __ TadcalSdleme I Modern SiplUina S)Ilem 
(Deb. 17, Vol. XXIV, 14-12-2006) I (Deb. 17, Vol. XXIV. 14-12·2006) 
Co1.t1l-12 . CoUS.)6 
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Multi-Purpose Travel Cards NcwCoaches 
(Deb. 7, Vol. XXIU, 30-11-2006) 
Col. 183 

(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 205-06 

Nasik Road Railway Station as Terminal New Rail Services from Barhaj Bazar 
(Deb. 2. Vol. XXIII, 23-11-2006) (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 237 Col. 149 

Need to clear !be pendinll railway projects New Railway Division 
in Andhra Pradesh (MUR 377) (Deb. 12, Vol. XXIV, 07~12-2006) 
(Deb. 20, Vol. XXIV. 19-12.2006) Col. 232 
Col. 436 New Railway Time Table 

Need ~o lay a rai.lw~ line linking Karad I· (Deb. 2, Vol. XXIII. 23-11-2006) 
RaIlway StatIOn ID Central Railway Col. 236 
with Chiplun Railway Station in ' Newly Created East-Coast Railway Zones 
Konkan Railways (MUR 377) (Deb. 7, Vol. XXIII. 30-11-2006) 
(Deb. 20. Vol. XXIV, 19-12-2006) Co1.298-302 
Col. 443 Notice to Railway by Pollution Control 

Need to obtain the approval of Planning Board 
Commission for modernization of I (Deb. 7, Vol. XXIII. 30·11-2006) 
Railway workshops at Hubli, Col. 163 
Karnataka and make budgetary Old Railway Tracks in Tamil Nadu 
aJlocationforthesameduringtheyear (Deb. 17, Vol. XXIV, 14-12-2006) 
2006-07 (MUR 377) Col. 59-60 
(Deb. 12. Vol. XXIV, 07-12-2006) i Over-aged Rolling Stock and Tracks 
Col. 372·73 I (Deb. 17, Vol. XXIV, 14-12-2006) 

Need to open a computerised railway I Col. 215 
reservation counter at Murtijapur and I' Overcharging by Pantry Contractors 
Aakot Railway Stations in Mabarashtra (Deb. 7, Vol. XXIII, 30-11-2006)· 
(MUR 377) I Col. 274-75 
(Oeb. 19, Vol. XXIV. 18·12-2006) I Parcel and Luggage Services 
Col. 509-10 I (Deb. 12, Vol. XXIV, 07-12-2006) 

Need to SIaJ1 work on pending railway. Col. 52-53 
projects in BareHly. Uttar Pradesh I Participation of Private Sector in , . 
(MUR 377) i Development of Railways 
(Deb. 4, Vol. XXIII, 27-11-2006) I (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 304-OS Col. 168 

Need to timely completion of gauge i Platform in Kharagpur Division 
convers ion work on Quilon- I (Deb. 7, Vol. XXIII, 30- I 1-2006) 
Viruthanagar railway section I Col. 89-91 
(MUR 377) ! Private Sector Participation in Railways 
(Deb. 16. Vol. XXIV. 13-12-2006) i (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 616 i Col. 199-200 . . . 

New Advertisement Polity of Railways i ProcurementofEqu~pmentsIMacbinerleS 
(Deb. 7, Vol. XXJIJ, 30-11-2006) i (Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 146 . CoI.2II 
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Production of equipments in Railways t Railway Booking Coun~ in Hayat Nagar, 
(Deb. 2, Vol. XXIII, 23~11~2006); Hyderabad 
Col 250·S1 : (Deb. 12, Vol. XXIV, 07-12-2006) 

ProdKtionlManufacturing Units in: Col. 151 
Railways i Rai/way Chair at IIM~ Ahmedabad 
(Deb. 17, Vol. XXIV, 14-12-2(06) (Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 44-46 Col. 63 

Products Supplied by SAIL to Railways 
(Deb. 4, Vol. XXIII. 27-11·2006) 
Col. 265-66 
~ of Female Passengers in Trains 

(Deb. 17, Vol. XXIV. 14-12·2006) 
Col. 110-11 

Railway Crossings on National Highways 
(Deb. 17. Vol. ·xx IV. 14-12·2006) 
Col. 119·20 

Railway Equipments 
(Deb. 12. Vol. XXIV. 07·12-2006) 
Col. 234·36 

Public-Private Partnership , Railway Hospitals 
(Deb. 17, Vol. XXIV. 14·12·2006) (Deb. 7. Vol. XXIII. 30.11-2006) 
Col. 182-13 Col. 67.68 

Purcbasc of Metal Detector Machines . R .... - I . S . 
6 : all", .. y nqutry ervlce 

~~bi~:~Ol. XXIII. 30·11·200 ): (Deb. 2. Vol. XXIII. 23.11.2006) 
Col. 249-50 

Rail Coach Factories . 
(Deb. 7, Vol. XXIII. 30.11-2006) . RaIlway Network 
Col. 149 (Deb. 17. Vol. XXIV, 14.12-20(6) 

Col. 69·70 
Rail Unb to Mining Areti of Keonjhar. . 
Orissa' Railway Package Tours 
(Deb. 17, Vol. XXIV. 14.12.2006) (Deb. 7. Vol. XXIII. 30',11.2006) 
Col. 137.38 Col. 275-76 

Rail Project in Urtaranchal 
(Deb. 12, Vol. XXIV. 07.12-2(06) 
Col. 76-71 

Rail Project Under PPP·AC 
(Deb. la. Vol. XXIV. I5~J2·2(}06) 
Col. 269·70 

Rail Ser\tic:e 
(Deb. 12, Vol. XXIV. 07.12.20(6) 
Col. 117 

Rail Services along NH No .• J A 
(Deb. 2. Vol. XXIII. 23.11-20(6) 
Col. 76-77 

hil Travel Concession \0 Dinbled 
Persons 
(Deb. 12, Vol. XXIV, 07-12-20(6) 
Col. 243-44 

Railway Platform in UttaralKhai 
(Deb. 17, Vol. XXIV, 14·12·2006) 
Col. 76 

Railway Projett in Andhra Prade1b 
(Deb. 7. Vol. XXIII, 30·11·2006) 
Cof.316-11 

Railway Project link~ng Alia and Europe 
\Deb. 7. Vol. XXl1I. 30-11 -2006) 
Col. 2~ 1·52 

Railway Projects 
(Deb. 7. Vol, XXIII. 30·1 '.20(6) 
Col. 19S-96 
(Deb. II. Vol. XXIV. 07.12.2(06) 
CuI. 140-42 
(Oeb. 17. Vol. XXIV. 14-12·2006) 
Col. 1(,6.67 
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Railway Projects in Andhra Pradesh Railway's TV Channel 
(Deb. 12. Vol. XXIV. 07-12-2006) (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 94-98 Col. 162-63 

Railway Projects in Kamataka 
<Deb. 2, Vol. XXIII, 23-11-2006) 
Cel. 70-71 

Railway Projects in Kamataka 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 70-71 

Railway ProjeClS in Mabarashtra 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 120·24 

Railway Projects in Orissa 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 159-60 

Railwa) Projects in Unar Pradesh 
(Oeb. 2, Vol. XXIII. 23-11-2006) 
Col. 92 

Railway Projects in Bihar 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 80-86 

Recommendation of Khanna and Rakesh 
Mohan Committee 
(Deb. 2, Vol. XXIII. 23·11·2006) 
Col. 2S2 

Reconstruction of Railway Bridges 
(Deb. 17, Vol. XXIV, 14-12·2006) 
Col. 34·35 

Recruitment of Group 'C' and 'D' Posas 
(Deb. 17, Vol. XXIV, 14.12-2006) 
Col. 212 

Reduction in Fee on E· Ticketing 
(Deb. 2, Vol. XXIII, 23·11.2006) 
Col. ISS 

Refund on Tatkal Reservation Tickets 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 246-47 

RaiJ*llY Proj«ts Pending due to Transfer i R . I f B kstaJI C of Land ' enewa 0 00 ontracts 
(Deb. 12. Vol. XXIV. 07-12-2006). (Deb. 17, Vol. XXIV. 14-12·2006) 
Col. 77-78 ' Col. 159-60 

Railway Projects under Rail Vikas Nigam 
Ltd. 

Rental Offices of Railway Undertakings 
(Deb. 17. Vol. XXIV. 14·12-2006) 
Col. 165 (Deb. 7, Vol. XXIII, 30-11-2(06) 

Col. 168·78 
. . '. Rt:pla~'ement or AC Coaches 

Railway Rc!'>crvatlOn Counter at' (Deb. 2 Vol. XXIII 23.11-2006) 
Pa,.~h\ana!h.' , 
(Deb 7. V ... 1. XXn/. 30-11-20!lfn tol. 233-34 

i',ilii\\llj WOfkslwp at Nelll,lm Rail\\ay 
~tJtmn 

Replacement of Rail Engines 
(Deb. 7. Vol. XXIII, 30-11·2006) 
Col. 150 

\ ~)'I'h }2. \\)1 X XIV, 07·12-2006) ; Kequirement of Equipments in Railways 
u-, . 11~·li1) , (Deb. 12. Vol. XXIV. 07-12-2006) 

!':<l;)WdY Workshops Col. 301-03 
{Dcb. 17. Vol. XXIV. 14-12·2006) 
Col. 41-43 

Railwn;r Znnc in Kerala 
{Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 270 

Requirement or Funds for .Railway 
Projects 
(Deb. 2. Vol. XXIII. 23-11-2006 i 

Col 156·57 
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R.equirement of Special Coaches ; Setting up a Railway Manufacturing Unit 
(Deb. 2, Vol. XXIII, 23-11-20(6)' (Deb. 11, Vol. XXIV, 14-12~2006) 
Col. 234-35 Col. 203-04 

Resource Crunch in Railways.. Shortage of Wagons 
(Deb. 12, Vol. XXIV, 07-12-2006) (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 30S..()6 Col. I S I 

Revamping of Catering and Travel Special Purpose Vehicle for Paradip-
Tourism Segments Haridaspur Railway Line 
(Deb. 12, Vol. XXIV, 07-12~2006) (Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 292-93 Col. 85-86 

Revenue from Advertisements Stoppage ofTrairl'l 
(Deb. 17. Vol. XXIV, 14-12-20(6);' (Deb. 2. Vol. XXIII. 23-11·2006) 
Col. 147-41 Col. 166-70 

Revenue from Freight Ttaffic and Wagon' Stoppage of Trains at Gonda Station 
Project . (Deb. 17, Vol. XXIV. 14·12-2006) 
(Deb. 7. VOl. XXIII. 30-11-2006), Col. 118 
Col. 68 : Str-negy to ger More Revenues 

Rins Railways in Delhi i (Deb. 7. Vol. XXIII, 30-11-2006) 
(Deb. 7, Vol. xxm .... 30-11-2006) \ Col. 240-41 
Col. 272 . Terminal Facilities 

Ring Railways in Indore (Deb. 7. Vol. XXIII. 30-11-2006, 
(Deb. 17, Vol. XXIV,. 14-12-2(06) i Col. 154·56 
Col. 161-62 ! Ticketless Tra~'eller5 

SaleofTicketstbroughGovemmentRun; lOeb, 2. Vol. XXIII, 23-11·2()06) 
Internet Kiosks ' Col. 221-22 
(Deb. 12. Vol. XXIV, 07-12-2006) : Touts'lnvolvement in Tatkal Scheme 
Col. 70-72 (Deb. 7, Vol. XXIII, 30-11·2006, 

Security of EngmeslCoaches Col. 273 
(Deb. 2. Vol. XXfll, 23-11·2006) : TrackRelaymgMacllindo..NewRailway 
Col. 116-17 Tracks 

SeUingofRaitwlyTickm (Deb. 12, Vol. XXIV. 07·12-2006) 
(Deb. 2, Vol. XXHI, 23-11-2006) Col.2B5 
Col. 220-21 ; Train Service from UuanmchaJ 

SelliagofRailwayTickeurhroughPetrol, (Deb. 12. Vol. XXIV. 07-12-2006) 
Pumps , Col. 79 
(Deb. 12. Vol. XXIV. 07·12-2006) : TliUlSf,ef of Rcserved Tickets 
Col. 111·12 . (Deb. 17. Vol.X¥f\l, 14-12-2006) 

Separate Rail Lines for Movement of ' Cot. 179·80 
Goods Trams ' TrarllSf'ort8t4ln of Live$lock 
(Deb; 12, Vol. XXIV. 07·12·2006) <Deb. 2. Vet XXHI, 23-1I·2006) 
Col. 247-48 Col. 206-08 
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Unmanned Level Crossings i Bridges and By-Pass Roads atKota 
(Deb. 7, Vol. XXIII. 30-11-2006) I (Deb. II, Vol. XXIV, 06-12-2006) 
Col.36-40 ColAS 

Upgradation oflnspection Equipmem for 
. Rail Bridges 

(Deb. 17, Vol. XXIV,14-12-2006) 
Col. 125-26 

Bypasses Around Jaipur City 
(Deb. 6, Vol. XJOII, 29-lJ-1006) 
Col. 307 

Closure of Gram Storage Research CallIe 
(Deb. 19, Vol. XXIV, 11-12-2006) 

UpgradationofRailwayTickets Col. 127-2& 
(Deb. 2, Vol. XXIII. 23-11-2006) Closure of RAPS Unit 
Co1.87-88 (Deb. 6, Vol. XXIII, 29-11-2006) 

Use of non-Conventional Sources of 
Energy for Running Train 
(Deb. 2, Vol. XXllI, 23-11-2006) 
Co1.2()()'()1 

Vacuum Pipe Cutting 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. &3 

Wagon Building Factory in Kenla 

Col. 14().41 

Construction of New Railway Station at 
Jodhpur Cantt. 
(Deb. 7. Vol. XXIII, 30-11-2006) 
CoL 92-93 

Construction of Railway Overbridgcs on 
RupangarhRoad 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 237-38 

(Deb. 2, Vol. XXIII, 23-11-2006) Development and Augmentatioil of 
Col. 143 Ground Water 

I (Deb. 19, Vol. XXIV. 18-12-2006) 
Wagon factory in Gujarat Col. 387..a8 

(Deb. \7, Vol. XXIV, 14-12-2006) I Development of Civil Aviation Projects in 
Col. 138 Rajasthan 

Works on Rail Over-Bridges (Deb. 2. Vol. XXIII .. 23-11-2006) 
(Deb. 17, Vol. XXIV, 14-12-2006) I CoI.IS9-60 
Col2CJ9..IO I, Development of Forests in Rajastlwl 

(Deb. 14, Vol. XXIV, 11-12-2006) 
Rajasthan 1 CoL191-92 

Aid (0 Rajasthan Slate for SSA I Development of Railway Sorvi~es in 
(Deb. 5, Vol. XXIII, 28·11·2006) I Rajasthan 
Col. 41 8-19 . ! (Deb. 17, Vol. XXIV, 14-12-2006) 

. , Co1.14344 
Assistance for Planned Schemes in I 

Ra. h Entry of Private Helicopter without 
Jut an. I Permission 

(Deb. II. Vol. XXIV, 06-12-2006) (Deb. 17, Vol. XXIV, 14-12-2006) 
C.ol.26~ i OIl97 

Beesalpur Project 
(Deb. 19. Vol. XXIV, 18-12·2006) 
Col. 34243 

Exploration Work in RlYascban 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col.25 1 
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Financial Assistance 10 Raj"" i Need to declare Bharatpur, Dhaulpur and 
(Deb. 12, Vol. XXIV. 07-12-2006) 1 DausadistrictofRajasthanasdrough( 
Col. 65 ' affected districts, and initiate nec:essary 

relief measures (MUR 377) 
(Deb. 10, Vol. XXJII, 05-)2-2006) 

(Deb. 6, Vol. XXIIl, 29-11-2006) Col. 468-69 
Fund for Improvement orNHs 

Col. 322-24 I N d bl' h fi fi ee to esta IS rc mery or petro-
Fuads for Renewal ami Maintenance of products in Western Rajasthan to 

National Highways I exploit the petroleum and gas-reserves 
(Deb. 16, Vol. XXIV, 13-12-2006): of the region (MUR 377) 
Col. 177 1 (Deb. 10, Vol. XXlII. 05-12-2006) 

Gauge Conversion between Ahmedabad i Col. 468 
and Udaipur I Need to extend Dholpur-Tantpur Narrow 
(Deb. 2, Vol. XXI1I, 23-11-2006) 1 Gauge H!,c upto Rup~was ~nd 
Col 164 I construction of new railway hn~ 

. linking Dholpur and s.wai Madhopur, 
Hospitality given to Foreign NGOs I in Rajasthan (MUR 377) 

(Deb. 16, Vol. XXIV, 1)-12-2006): (Deb. 20, Vol. XXIV, 19-12-2006) 
Cot. 381-&3 i Col. 438-39 

Illcpl Mining I Need to live relief package fOl the 
, (Deb. 4, Vol. XXIII, 27-11-2006) I flood affected region of Rajasthan 

Col. 81-82 I (MUR 377) 
(Deb. 4, Vol. XXIIl, 27-11-2006) 

ILS III Jodhpur Airport Col. 303-04 . 
(Deb. 17, Vol. XXIV, 14-12-2006) I Need to include Ajmcr district of 
Col. 182 I Rajasthan under National Rural 

lDdira o.adhi Canalfc:bc:me Employment Guarantee Scheme 
(Deb. 19, Vol. XXIV, 18-12-2006) i (MUR 377) 
Col. 97-98 I (Deb. 6, Vol. XXIII, 29·'1·2006) 

I Col. 498-99 
laspection of Passport Offic:ca ~ . . 

(Deb. II, Vol. XXIV, 06-12-2006) ! Ne~d to I~stall traffic SJlnal at the 
Col 79-1) . mtersectlon of NH-I and RSH-14 at 

. Behror, Rajasthan (MUR 377) 
KotaandSIII'alplbPowerProjects (Deb. 19, Vol. XXIV. 11-12-2006) 

(Deb. 13. Vol. XXIV, 08-12-2006) 1 Cot 504-OS 
Col. 92-93 I Need to provide SO% ro)i'&lty to the State 

NABARD Assistance for Rural II Government on oil and ps produced 
Electrifacatioo from die Slate (MUR 377) 
(Deb. la, Vol. XXIV, U~12-2006)! (De-b. 2. Vol. XXIII, 23·11·2006) 
Col. 123 CAl. 333 

Need to "lear ___ A'~' •• _"'_ Need to provide compensation to the .. .... ......... projects IIfIUCfr fanners of ~ whole land hu 
~iv ~andhi Gramin Vidyu&ikaran been acquired by army OR lacto-P. 
YOJIIIa 1ft RajurbM (MUR 377) I Border (MUR 377) 
(Deb. S, Vol. XXIII, 21.11.2~6). (Deb. 17. Vol. XXIV, 14.12.2006) 
Co/'s23-24 I Col. 210-81 , 
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Nee4 to provide fmancial assistance of . NGOs Registered under FCRA 
Rs: 3200 crore to th.e.G~vernment uf ; (Deb. 19, Vol. XXIY, JI-12-2006) 
Rajasthan for reh8blhtatton works in i Col. 149 
the flood affected areas of the Slale i N fi A . (MUR 377) ; onns or sslstance 
(Deb. 7, Vol. XXIII, 30-11-2006)! (Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 363 . Col. 45-46 

Need to provide railway link between 
Neemach and Badi Saadri for the 
convenience of people from Madhya 
Pradesh and Rajasthan (MUR 377) 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 210 

NTC Mills in Rajasthan 
(Deb. 5, Vol. x~m, 28-11-2006) 
Col. 323-26 

Pending Proposals under SwajaJdbara 
Scheme 
(Deb. \3. Vol. XXIV, 01-12-2006) 

, Col. 105-06 
Need 10 provide special financial package: . . . 

to Government of Rajasthan to tackle i Pnvate Sector companies m Telecom 
the flood situation in the State i Sector 
(MUR 377) (Deb. ), Vol. XXIII. 22-11-2006) 

.(Deb. 2, Vol. XXIII. 23-11-2006) i Col. 150 
Col. 332 : Project proposal from Rajasthan 

Need to release the share of water ofRavi . (Deb. 9, Vol. XXIII, 04-12-2006) 
Gal. 248-49 

and Beas rivers to Rajasthan as per the 
agreement of 1981 (MUR 377) 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Cot 446 

Promotion of Agro and Rural Industries 
in Rajasthan . . 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Co1.310-12 

Need to restore the pathway (leading to I • .' 

Jodhpur railway station) under the: ProtectIon of Wildhfe • 
control of Defence to the local people' (Deb. 19. yol. XXIV, 11-12-2006) 
ofthc: region (MUR 377) Col. 391-92 
(Deb. 15, Vol. XXIV, 12-12-2006) Protection to Heritage Monuments 
Col. 445 • (Dcb. 2, Vol. XXIII, 23-1I~2006) 

Need to set up a Trauma Centre at Behror 
(Alwar), Rajasthan with a view to 
provide immediate medical relief to 
victims of road accidents (MU~ 377) 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 300 

Need to stop illegal mining activities in 
Bttaralpur, Rajasthan (MUR 377) 
(Deb. 10, Vt>1. XXIII, 05-12-2006) 
Col. 469-70 

New Railway Line in Rajasthan 
(Deb. 7. Vol. XXfII, 30-11-2006) 
Col. 56-Sa . 

Col. 94-95 
Rail Over Bridge at Rangpur Road 

(Deb. 2, Vol. XXIll, 23-11-2006) 
Col. 96-97 • 

Rail Overbridge in Rajasthan 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 145-46 

Rail Underbridge in KOla 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 174-75 • 

Rajasthan High Court 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 562 
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Renamina of Jodhpur Airport 
(Deb. 12. Vol. XXIV, 07-12-2006) 
CoL 134-35 

Repair and Renovation ofOuunbal Canal 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Cot 70-71 . 

Rise in Silicosis Cases 
(Deb. 11, Vol. XXIV. 06-12-2006) 
Col. 32-33 

Setting up of Thermal Power Plant at 
JhaJawar 
(Deb. 1&, Vol. XXIV, 15-12-2006) 
Cot 297 

Need to clear pending projects under 
Rajiv Gandhi Gramin Vidyutikaran . 
Yojana in Rajastban (MUR 377) 
(Deb. 5, Vol. XXIII. 28-11-2006) 
Col. 523-24 

Need to monitor the quality of work being 
done by companies engaged under the 
Rajiv Gandhi Rural Electrification 
Scheme in Uttar Pradesh (MUR 377) 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 614 

Need to I1art electriftealion work tmder 
Ilajiv Oandhi Rural ElectrifICation 
Scheme in Samastipur. Bihar 
(MUR377) 

Textile Industry in Rajasthan (Deb. 12, Vol. XXIV, 07-12-2006) 
(Deb. S, Vol. XXIII, 28-11-2006) Col.369 
Col. 266-73

1 
I R ,. G dh' G . V'd 'k . aJlv an I rameen I yuh aran 

Thermal Power Projects Yojana • 
(Deb. II, Vol. XXIV, 15-12-2006) I (Deb. II. Vol. XXIV, IS.12-2006) 
Col, 234 ! Col, 35·5 I 

I 

Train Service fi'om Udaipur I Ralll_nja. Committ" 
(Deb. 12. Vol. XXIV. 07.12-2006) i Recommendations of RangeraJ'an 
Col 273-74 I. . I Comnuttee Report 

UtiJisationofCentralRoadFund i (Deb. 12. Vol. XXIV, 07-12-2006) 
(Deb. I, Vol. XXIU. 22-11-2006)[ Col. 139-40 

CoL 70-12 I Rasbtriya Katya.Kosb 
~ater to Rajasthan &om Slrdar Sarovar I Assistan« &om Rashtriya Kalyan Kosh 

Dam .' (Deb. It, Vol. XXIV. 06-12.2006) 
(Deb. 19, Vol. XXIV. 11-12-2006) Col. 251-59 
Col. 217-18 

Rathtrty. M.llIla lCosb 

! Loms from Rashtri)'l Mahila Kosh 
FundsforRajbhasha I (Deb. 5. Vol. XXIII. 28-11-2006) 

(Deb. S. Vol. XXIII, 28-11-2006) I Col. 195-97 
Col. 302-63 I Targetl Achievement under RMK 

Rajiv Gaaclhi G ...... Vldyatlklnal (Deb. IS. Vol. XXJV, 12-12-2006) 
Yojl.. i Col. 9O-9S 

Implementation o( RGGVY Project in Ra"trty. RiRes 
KeraIa SUe. of Rllhtri)'l Rifles 
(Deb. 13, Vol XXIV. 08-12-2006) i (Deb. 12, Vol. XXJV. 07.12.2006) 
Col. 252 I' Col. 141 , 
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Rasbtriya Sa. Vios Yojan. 
Rashtriya Sam Vb Ybjana in Chhattisgarh 

(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 59-60 

RDX 
Seizure ofRDX 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 246-47 

Rn. Estate 
Ease the Entry of Foreign Investors in Real 

Estate 
(Deb. S, Vol. XXIII, 2&-11-2006) 
Col. 230-32 

FDI in Real Estates 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. \53 . 

Refernee by lbe Speaker 
I Sth Asian Games held at Doha, in which 

India finished 8th in the medals tally 
by bagging 10 Gold, 18 Silver and 
26 Bronze medals and he congratulated 
the medal winners-Reference by the t 

Speaker ; 

Homage to memory of those who died in 
Terrorist attack on Parliament House-
Reference by the Speaker 
(Deb. \ 6, Vol. XXIV, 13-12-21>06) 
CoLI 

JaspaJ Rana being chosen as best 
sportsperson in Doha Asian Games 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 1-2 

Re: Congratulating Ms. Moneru Humpy 
on Winning First Gold Medal in Asian 
Games, Doha, Qatar 
(Deb. HI, Vol. XXIII, 05-12-2006) 
Col.I 

Successful conduct of interception test 
using two live missiles-Reference by 
the Speaker 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoLI 

Trai!l and bus mishaps and lalldmine blast 
(-Deb. 9, Vol. XXIII. 04-12-2006) 
CoLI 

(Deb. 19, Vol. XXIV, 18-12-2006) ! Universal Minorities' Rights Day-
Col. 435-37 . Reference by the Speaker 

Congratulating Ms. M.C. Mary Kom on! (Deb. 19, Vol. XXIV, 18-12-2006) 
wiMing Gold Medal in the Women's: Col. 437 
World Boxing Championship held in I 
New Delhi- Reference by the Speaker ; Refugees 
(Deb. 6, Vol. XXIII, 29-11-2006) ! Influx ofTamil Refugees 
Col. I ! (PCb. 20, Vol. XXIV, 19-12-2006) 

Congratulating Shri Naveen Jindal, MP on I Col. 200 
winning Silm- Medal in Skeet shooting I 
e.~en! and Indian Cricket Team for II Recional St-ien« Ce.t~ 
WIMtng the Test March Regional Science Centre at Dharwad 
(Deb. 20, Vol. XXIV, 19-12-2006) I (Deb. 2, Vol. XXIII, 23-1l-2006) 
Col. 2-3 Col. 225 

Congmulating Women Boxers who won 1 
Gold Medal in World Women Boxing Rehabilitatioa 
Championship-Reference by the Assam Gas Cracker Project 

SOpeUerb 7 U I XXIII 30.11.2006) (Deb. 4, Vol. XXIII, 27-11·2006) ( e. , ... 0., C I 132.33 
Col. 321 o. 
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Assistance for Reconstruction of Rehabilitation of Leprosy Patients 
Infrastructure to Gujarat (Deb. 12. Vol. XXIV. 07-12-2006) 
(Deb. 8, Vol. XXIII, 01-12-2006): . Col. 261-63 
Col. 130-31 .i Rehabilitation of Power Project Affected 

Co~ion to Displaced Villagers People • 
(Deb. 14. Vol. XXIV. 11-12-2006) (Ueb. 18. Vol. XXIV, 15-12-2006) 
Col. 'IOS..()6 Col. 5 I-59 

Houses for Tsunami Affected People i Rehabilitation of Scavengers 
(Deb. 13, Vol. XXIV, 08-12-2006)! (Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 95-96 Cot 233-38 

Irregularities in A.IIOIment of Kiosks and 
Outlets in NDMC 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 165-66 

National Resettlement and Rehabilitation 
Policy 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 240-41 

Need to prepare a report on the proposed 
expansion of Bokaro Steel Company 
and to give fast refief to displaced 
famjlies (MUR 371) 
(Deb. 15. Vol. XXIV. 12-12-2006) 
Col. 442 

Rehabilitation of Slum Dwellers by DDA 
, (Deb.B, Vol. XXIII. 01-12-2006) 

Col. 192-93 
Rehabilitation ofTehri Dam Oustecs 

(Deb. 13. Vol. XXIV. 01-12-2006) 
Col. 114-15 . 

Rehabilitation Scheme of NCLP 
(Deb. 4, Vol. XXIII, 27.11-20(6) 
Col. 240 

Setting up of ORCs 
(Deb. 2, Vol. XXIII. 23-11·2006) 
Col. 197 

Relaabilitaaio" C .. HiI or I ... 
RCI MoU with ISRO and NtOS 

Need 10 rehabilitate the farmers whose (Deb. 11. Vol. XXIV, 14-12.2006) 
land was acqui~d for SEZ projects CoJ. 112-1l 
(MUR377) i 
(Deb. 2, Vol. XXIII; 23.11-2006) ! ReHefCede 
Col. 330 l Relief Code 

RehabilitaiionandResct1lementPolicyfor! (Deb. IS. Vot. XXIV, 12·12·2006) 
Coal Col. 202 
(Deb. I, Vol. X X III. 22-11-2006) : Rcll&ioa 
Col. 436·38 . . 

Rehabilitation of Child Labour 
(Deb. 9, Vol. XXIII. 04·12-2006) . 
Col. 20S..()6 

Aill:muti'le Rout!: tOf luuluh·MlftSIVOvar 
Pilgrimage 
(Deb. 6. Vol. XXIJI.:!9·11~2006) 
Col. 180-81 

Rehabilitation of Displaced Persons ; Artificial Shi"linpm .. Amarnath 
(Deb. 4, Vol. XXIII. 21-11-2006) (Deb. $, Vol. XXIII, 2'-1)-2006) 
Col. IS6-S1 Col. 239-40 

Rehabilitation of Land Ousteel Assistance for Pilarimaac Abroad 
(Deb. I, Vol. XXIII. 22-11-2~) (Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 103-04 Col. 2 ..... 8S 
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Beh'r and Halebid Temples, Kamataka Research aDd Development 
(Oeb. 7, Vol. XXIII, 30-11-2006) Boost to R&D in Plantation Sector 
Col. 73-74 (Deb. 10. Vol. XXIII, 05-12-2006) 

Bullet Proofing of Ayodhya Temple Col. 36-38 
(Deb. 5, Vol. XXIII, 28-11-2006) Funds for Research and Development 
Col. 353 (Deb. 10, Vol. XXIII, 05-12-2006) 

Celebration of Mahaparinirvan Col. 91-124 
(Deb. 17, Vol. XXIV, 14-12-2006) Research Work by NIRD 
Col. 222 (Deb. 13. Vol. XXIV. 08-12-2006) 

Conversion of Sacred Pond into Col. 164-72 
Commercial Plaza 
(Deb. 6, Vol. XXIII, 29-11-2006) Reservation 
Col. 61-62 , Backlog of Reserved Posts 

Maintenance of Historical Templ~s in; (Deb. 18. Vol. XXIV. 15-12-2006) 
Pakistan Col. 236-39 
(Deb. 7, Vol. XXIII, 30-11-2006) Backlog of Reserved Posts in IOC 
Col. 13·84 (Deb. 2, Vol. XXIII. 23-11-2006) 

Special Assistance to Buddhist Pilgrims 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col. S7 

Col. 315-17 

Backlog of Vacancies Reserved for 
Disabled 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 213 

Golden Temple Galiara Project i Exclusion of Creamy Layer 
(Deb, 10, Vol. XXIII, 05-12-2006)' (Deb. I, Vol. XXIII, 22-11-2006) 
Col. 236 Col. 108 

Haj Pilgrimage • Filing up of Reserved Backlog Vacancies 
(Deb. 6, Vol. XXIII. 29-11-2006) (Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 75-90 Col. 197 

Protection of Religious Places Implementation of Reservation Policy 
(Deb. 10. Vol. XXIII. 05-12-2006) (Deb. 5, Vol. XXIII. 28-11-2006) 
Col. 31-32 ' Col. 332-33 

Recognition of Nan<kd as International (Deb. 20. Vol. XXIV. 19-12-2006) 
Tourist Centre Col. 31 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 101-02 : Need to bring forth a legislation providing 

Thefts from Protected Monuments 
(Deb, 12. Vol. XXIV, 07-12·2006) 
Col. 44-45 

Reaew ... Eatl'lY j 

for reservation in jobs and promotions 
to the Denolilied and Nomadic Tribes 
in the Country (MUR 377) 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 439 

R 'anal Offices of New and Renewable : Need to provide reservation in jobs in 
~ .' Private Sector (Sub.) 
(~I). Vol. XXIV) 08-12.200&): (Deb. 20. Vol. XXIV. 19-12-2006) 
CoI.3J3-I. ' Col. 417-11 
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Need to provide reservation to SCsiSTs 1 Res~Rti.1 Properties 
in Privak Sector (MUR 377) . 1 Profession from Residential Properties 
(Deb. 2, WI. XXIII. 23-11-2006) I (Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 328 I Co1.316-17 

Rationalisation of Reservation I 
(Deb. 2. Vol. XXIII. 23-11-2006) ResideDts Welfare AlSO(iadoD 
Col. 281-12 ! Allotment of Land/Space to Residents 

Reservation for Physically Challenged Welfare Association 
Persons (Deb. 18, Vol. XXIV. 15-12-2006) 
(Deb. 11. Vol. XXIV. 1~-12-2{\06) Col.344-46 
Col. 110-11 Rcsig •• tiOD by Member 

Reservation in Private Sector 
(Deb. 7, Vol. XXIII, 30-11-2006) ShriK.ChandraSekharRao-aneleeted 
Col. 32.34 Member from KarimD.g.r 

Reservation of Vimukat Jati, Nomadic 
Tribes (VINTs) 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 88-89 

Reservation Policy 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 96 

Reservation to Minorities in Jobs and 
Education 
(Deb. 11. Vol. XXIV, 14-12-2006) 
Col. 96-97 

Reservation to OBCs 
(Deb. 20, Vol. XXIV, 19·12-2006) 
Col. 82-83 

Reserve a .. k of ladb 

Parliamentary Constituency of Andhra 
Pradesh- rqigned 
(Deb. 2, Vol. XXIII, :n-II·2006) 
Col. 325-26 

Shri Navjot Singh Sidhu., from Amritsar 
Parliamentary Constituency of 
Punjab-Resigned 
(Deb. 9. Vol. XXIII, 04-12-2006) 
Col. 377-71 

Rnolutioll 
Formulation and Implemen •• tion of 

Comprehensive food and nutrition 
security ~eme (Res.) 
(Deb. II, Vol. XXIV. 15-12-2006) 
Col. S96~97 

i Steps for balanced and equitable 
Capital Adequacy Ratio . development of all parts of the country 

(Deb. 3, Vol. XXIII, 24- II ·2006): (Res.) 
Col. 370 i I (Deb. II, Vol. XXIV, lS-12-2006) 

Issue of Pass Book Cot 511-96 
(Deb. II. Vol. XXIV, ts-12-2006) i 
Col. 365-66 j Retail Butiaeu 

Norms for lPO Funding l Corporate Houses in RemitSusinns 
(Deb. 13, Vol. XXIV. 01-12-20(6)!' (Deb. 9, Vol. xxm, 04-12-20(6) 
Col. lOS Col. 128 

Norms of MPSF Growth in Rclail Sector 
(Deb. II. Vol. XXIV, 15-)2-2006) (Deb. 9. Vol. XXlll. 04-12-2006) 
Col. 267-61 Col. 166-67 
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Relocation of Retail Outlets 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 154-55 

Retail Sector 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 173-74 

River(s) 

Pilot Project 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. t44-45 

Pollution in Rivers 
(Deb. 9, Vol. XXIH, 04-12-2006) 
Col. 208-17 

. Prevention of River Erosion 
(Deb. 14. Vol. XXIV, 11-12-2006) 

Cleaning of Rivers Col. 272-73 . 
(Deb. 9, Vol. XXIII, 04-12-2006) ; River Flow in Country 
Col. 137 (Deb. 4, VoL XXIII, 27-11-2006) 

Cleaning of Yamuna Col. 157-58 

(Deb. 14, Vol. XXIV, 11-12-2006>! Scheme for Development of Godavari 
Col. 185.86 River 

; (Deb. 14. Vol. XXIV, 11-12-2006) 
Construction of Bridge Over River Ra~'i: Col. 184 

(Deb. 7. Vol. XXIII. 30-11-2006) I • 
Col 72 I Task Forceon Inter Linking of R,ven 

. (Deb. 4, Vol. XXIII, 27-11-2006) 
Dams on Upper Yamuna Col. 20 1-03 

(Deb. 9, Vol. XXIII, 04- I 2-2006) 
Col. 139-40 

Water Transport Service in Ganga River 
(Deb. 6, Vol. XXIII, 29- 11-2006) 

Erosion of Ganga in West Bengal Col. 300 
(Deb. 4, Vol. XXIII, 27-11-2006) Road(s) 
Col. 172-73 

Funds for Mithi River 
(Deb. 19. Vnl. XXIV, 18-12-2006) 
Col. 259-60 

Inter-Linking of Rivers 
(Deb. 4, Vol. XXIII, 27- I 1-2006) 
Col. 54-55 

Inter-State River Water Dispute 
(Deb. 19. Vol. XXIV. 18-12-2006) 
Col. 23-30 

Need to release the share of water of Ravi 
and Beas rivers to Rajasthan as per the 
agreement of 1981 (MUR 377) 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col. 446 

Ne(d to take steps to make Brahmaputra 
river pollution free (MUR 377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 277~78 

Bridges and By pass Roads at Kota 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 48 

Bypass along NH No. 28 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 309 

Bypasses Around Jaipur City 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 307 

Central Assistance for Inter-State Roads 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. 254-56 

Changes in Commercial Road Transport 
Sector 
(Deb. tl, Vol. XXIV, 06~12-2oo6) 
Col. 225-26 

Compensation to Victims of Road 
Accidents 
(Deb. 10, Vol. XXlII, 05-12-2006) 
Col. 190 
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ConstlUction ofBasholi-Bani-Bhaderwah : National Road Safely Policy 
Jload (Deb. 11, Vol. XXIV. 06-12·2006) 
(Deb: 12. Vol. XXIV, 07-12-2006) Col. i17-19 
Col. 205 Need to construct by passes in Vellakoil 

Construction of by pass along NH-44 and Kangayam towns in Tamil Nadu 
(Deb. 11. Vol. XXIV, 06-12-2006) with. view to decongest the flow of 
Col. 91-92 traffic in the regions (MUJl377) 

Construction of Road Under Golden; (Deb. II. Vol. XXIV, 06-12-2(k)6) 
Quadrilaleral Project' Col. 312-13 
(Deb. 16. Vol. XXIV. 13-12-2006) i Need to construct inter-state road from 
Col. 186 ' Payyannurto Bangalore (MUR 377) 

Construction of Roads along Indo-China, (Deb. 19. Vol. XXIV, 18~12-2006) 
Border Col. 5) I 
(Deb. 7. Vol. XXIII, 30-11-2006) , Need to develop Chatul'bec-Shindi Road 
Col. 19 under P.M.G.S.Y. in Mahabalesh"'ttr 
(Deb. 16. Vol. XXIV. 13-12-2006) TehsilofSataraDistrict.Maharashtra 
Col. 419-80 (MUR 377) 

Damage of Rural Roads 
(Deb. 16, Vol. XXIV, 13-12-2006) 

(Deb. 16, Vol. XXIV. 13-12-2006) 
Col. 616-17 

Col. 68 ' Need to repair the road on Gangadhar 
Development Work in Forest Area 

(Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 37-39 

En\'ironmental Clearance for Road 
Projects 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 44-45 

financial Assistance to Stales 

Railway Crossing on Surat·Dhuliya 
National Highway No.6. in Gujarat 
(MUR 377) 
(Deb. 10. Vol. XXIIl. 05-12-2006) 
Col .• 73 

New Technology for Laying ofRoad$ 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 113 

(Deb. II. Vol. XXIV, 06-)2-2006) OverloadedTrucks 
Col. 242-43 (Deb. I. Vol. XXIII. 22-11-2006) 

Foreign Financial Assistance for Road 
Projects 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 502-04 

Medium Term Plan for Development or 
R~ . 
(Deb. 16, Vol. XXIV, 13-12-2(06) 
Col. 383-85 

Mooitcring of Rural Roads under 
PMGSY 
(Deb. J, Vol. XXII1, 24-1\-2006) 
Col. 554-58 

Col. 463--66 
Prop-css of Road Projects 

(Deb. 16. Vol. XXIV. IJ-12-2006} 
Col. 503-01 

Road Development Pwgrammcs kr 
NortIt-EMtcm SWld 
lOeb. 6, Vol. XXtll, 29-11-2UH(" 
Col. 47-50 

Road linking Thin1vaflaflthaJWram ,~ilh 
lhirunelvdi 
(Dtb. II, Vol. XXIV. 06-12·20061 
Col. 211 
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Road Projects near Indo..china Border : RubHr Board 
(Deb. 6, Vol. XXIII, 29-11-2006) ! . 
Col. 341-42 ; FleXIble Complementary Scheme 

Roads in Naxal Affected Areas . 
(Deb. 20. Vol. XXIV. 19-12-2006) : 

(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 183-84 

Col. 98 : Rupee Convertibility 
Setting up of Directorate of Road Safety ! Full Capital Account Convertibility of 

(Deb. II. Vol. XXIV, 06-12-2006) Rupee 
Col. 213 (Deb. 3, Vol. XXIII. 24-11-2006) 

Status of Bypass i Col. 81-82 
(Deb. 6, Vol. XXIII, 29-11-2006) ; R IA () 
Col. 303 [ ura rea 5 

Supply ofQII31ity Helmets with Vehicles i Additional Amount under Rural 
(Deb. 14. Vol. XXIV, 11-12-2006); Development Programme 
Col. 41 . (Deb. 8, Vol. XXIII, 01-12-2006) 

Col. 180-85 
Technical Parameters for Laying Roads' . . 

(Deb. 16, Vol. XXIV. 13-12-2006) . Adoption of Villages for Development 
Col. 69-70 (Deb. 17, Vol. XXIV, 14-12-2Q06) 

. Col. 94-95 
loll Tax for Use of Four Lane Roads . 

(Deb. 6, Vol. XXIII, 29-11-2006) i Aid for Rural Industrial Units 
Col. 338-39 ' (Deb. 20, Vol. XXIV, 19-12-2006) 

Col. 132-34 
Tree Guards under NREGA 

(Deb. 8, Vol. XXIII. 01-12-2006) 
Col. 164 

Widening and Strengthening of Roads in 
Uttar Pradesh 
(Deb. 6. Vol. XXlII, 29-11-2006) 
Col. 335-36 

Widening of Road in Orissa 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 301 

Widening of Roads in Cantonment Areas 
ofPune 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 61 

Rocket uDIIC!hen 
Seizure of Rocket Launchers 

(Deb. 10. Vol. XXIII, 05-12-2006) 
Col. 203-04 

Rubber 

Assistance by UNDP for Rural 
Development 
(Deb. 8, Vol. XXIIl. 01-12-2006) 
Col. 122 

Closure of Branches of Banks in Rural 
Areas 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 43-45 

Compensation to Displaced Villagers 
(Deb. 14. Vol. XXIV. 11-12-2006) 
Col. 105-06 

Complaints against PSBs 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 513-14 

Computer Facilities in Post Offices of 
Rural Areas 
(Deb. 6,- Vol. XXIII, 29-11-2006) 
Col. S4-55 

Price of Natural Rubber Credit Flow to Rural Areas 
(Deb S. Vol. XXIII. 2&-11-2006) (Deb. 3, Vol. XXIII. 24·11-2006) 
Col 317-18 I Col. 419-20 
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Credit Policy ofNABARD , Financial Assistance to Rural Women 
(Deb. I. Vol. XXIlI, 01~12-20(6) I (Deb. 3. Vol. XXIII. 24-11-2006) 
Col. 91-92 j Col. 290 

CSCs Rural Areas Foreign Banks 
(Deb. 16. Vol. XXIV, 13-12-2006)! (Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 2S3-S6 .! Col. 233 

Damage of Rural Roads , Forest Devetopment Agency Projects in 
(Deb. 16, Vol. XXIV, 13-12-2006)' Andhra PrIdesh 
Col. 68 (Deb. 4. Vol. XXIII, 27-11 ~2006) 

De-electrifICation of Villages Col. 106"()7 

(Deb. II, Vol. XXIV, 15-12-2006) , Funds for RuraJAreas 
Col. 316-19 (Deb. II, Vol. XXIV. 15-12-2006) 

Deposits and Advances Col. 111-82 

(Deb. IS, Vol. XXIV, 15-12-2006) ! Health Delivery System in Rural Areas 
Col. 295-97 i (Deb. I. Vol. XXIII, 22-11-2006) 

Development ofForest Villages! Col. 58-65 
(Deb. 9, Vol. XXIII, 04-12-2006) I I.R.E.P. 
CoI.3S-3. I (Deb. 8, Vol. XXIII, OJ-I2-2oo6) 

Col. 107-01 
Development Schemes for Rurall 

Backward Areas f Implementation of RGOVY Project in 
(Deb. I. Vol. XXIII. 22-11-2006) II Kera.Ia 
Cot. 361 (Deb. 13, Vol. XXIV. 08-12-2006) 

Digitization of Village Mapi I Cot. 252 
(Deb. 3, Vol. XXIII, 24-1I-2006) I Increase in Financial Assistance 
Col. 421·29 ! (Deb. I, Vol. XXIII, 22-11·2806) 

EJ .. I Col. 129-30 
ectrICIty Act, 2003 I 
(Deb. 3, Vol. XXJlI, 24-11-2006) l'ndebtedneu in Rum Urban Areas 
Col. 441-49 I (Deb. 6, Vol. XXIH, 29-11-20(6) 

1 Col. 114-16 
Employment Opportunity for Unskilled ! 

Migrants from Rural Areas ! Integrued Rural Energy Programme 
(Deb. 18, Vol. XXIV. 15-12.2006)! (Deb.), Vol. XXIII, 24-11·20(6) 
Col. 113 1 Col. 34344 

I ExOdus of Rural People 1 Interest .Sub~idy on Loan for Rural 
(Deb. 3, Vol. XXIII, 24-11~2006) f E\eetritkatlOn 
Col. 3\3 ! (Deb. 18, Vol. XXIV. 15-12-2006) 
. . . ; Col. 303-04 

FacllitlCS to Rural YoUths ' 
(Deb. 17, Vol. XXIV, 14-12-2006)! ITKioabinVillages 
Col. 7)-74 !' (Deb. 6, Vol. xxm. 29·11-2006) 

Col. 191·92 
Faulty Telephone Bills j . 

(Deb. 16. Vol. XXIV, 13-12-2006) " Mandatory Pra:tice in R.uraJ ArNs 
Col. 73-74 (Deb. 16, Vol. XXIV. 13-12-2006) 

Cot 536-37 
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Mechlnism to Spot Sports Talent from 
Rural Area 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 127-29 

Mk:ro Financing System 
(Deb. II, Vol. XXI" U-12-2006) 
Cot. 101.:02 

Mobile Courts in Rural Areas 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 447 

Model Dalit Village 
(Deb. 7, Vol. XXIlI, 30-11-2006) 
CoI.309-IO 

Monitoriol of Rural Road. under 
PMOSY 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. SS"'S' 

NABARD Assistance (or Rural 
Elec:trific:ation 
(Deb. 18, Vol. XXIV, IS-12-2006) 
Col. 123 

NABARD Sc:heme for Rural Artisans 
(Deb. II. Vol. XXIV, IS-1"2-2006) 
Col. 382-11 

National Committee on Rural 

Need to provide bail: facilities to the 
vill"en ia Juaqarh, Gujarat 
(MUR377) 
(Deb. 19, Vol. XXIV. 1"12~2806) 
CoI.50s..06 

New Rural HousiDa Policy 
(Deb. 3, Vol. XXm.24-11-2006) 
Col. 449-$0 

()pefting o( POll 0f6ca in RuraJ ARM 
(Deb. 6, Vol. xxm, '29-11-2006) 
Col. 21-29 

Out o( Order Villap Excban&ea 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 69-70 

Outsourc:iDa of BlDldne Activitiu in 
Rural Area 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 196 

Panchayat Adalata 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 101-09 

Panchayats without Post 0t1iceI 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 300-03 

Infrastructure Pending Proposals of Rural Development 
(Deb. II, Vol. XXIV. 06-12-2006) I (Deb. '. Vol. XXllI. 01-12-2006) 
Col. 227-2' Col. 10-23 

National Rural Housing Policy 
(Deb. II, Vol. XXIV, IS-12-2006) 
CoI.I04-OS 

Need to look into the health related 
problems being faced by people living 
in rural areas o( Srikakulam district, 
Andhl1l Pradesh (MUR 377) 
(Deb. 9, Vol. XXIII, 04·12-2006) 
Cot. 40S-06 

Need to make financial provisions in the 
Budaet for the year 2007-08 for all 
round development of villaaes in the 
country (MUR 377) 
(Deb. 16, Vol. XXIV, 13-}2-2006) 
Col. 612 

Post Oftkes in Rural Areas of JherkhancI 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 63~8 

Post Offices in Rural Areas of West 
Bengal 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 104 

Postal Delivery System in Rural Areas 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 238-44 

Rajiv Gandhi Orameen Vidyutikaran 
Yojana' 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 3S-51 
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ltaaes ofCommiuioa for PCOs Solar Energy 
(Deb. 1. Vol. XXIII. 22-11-2006) (Deb. S. Vol. XXIII. 01-12-2006) 
Col. 370-74 . C41.23-25 

Researdl WorkbyNIItD I Spreacling Awareness of HIV/AIDS in 
(Deb. 13,Vol. XXIV. 08-12-2006) I RuraiAreas 
Col. 164-72 I (Deb. 16. Vol. XXIV, 13-12-2006) 

Restructurina of Rural Development! Col. 38-39 
Sdlcmes I Stadia and Pbysical Training Centres for 
(Deb. 8, Vol. XX Ill. 01-12-2006) I RuraiAreas 
ColI9J.9S ! (Deb. 16, Vol. XXIV, 13-12-2006) 

Rural Busineu Hubs Initiative ! Col. 390-402 
(Deb. I, Vol. XXIII, 22-11-2006) i Its· . R I and T 'b I 
Col 422-24 ! Telephone Networ In ura n a 

. I Areas 
It&nJEaecerific:Micm I (Deb. 6, Vol. XXIII, 29-11-2006) 

(Deb. 3, Vol. XXIII, 24-11-2006) i Col 190-91 
CoUS6-66 I . 
(Deb. 13, Vol. XXIV, 01-12-2006) ! Tourism in Rural Areas 
CoL1S9 I (Deb. 2, Vol. XXllI. 23-11-2006) 

I 

Rural Elecuification Prost.I.nc ! Col. 2S7~ 
(Deb. j 8, VI'! XXIV, 15·12-2006) i Training to Rural Artisans 
Col31~lJ ! (Deb. S, Vol. XXIll. 0\-12·2006) 

RuraJ EIectrifJaltion Sc:hemes ! Col. 121·22 
(Deb. 11, Vol. XXIV, IS·12-2006) I TreeGuatdsunderNREGA 
CoL~ ! (Deb. I, Vol. XXIII, 01·12-2006) 

RuralExchenriDo.u- : Col. 164 
(Deb. 16, Vol. XXIV, 13-12-2006) I Union Mi1raScheme oruBI 
ColI~ ! (Deb. II, Vol. XXIV, 15-12-2006) 

Rural Markets Col. 271-72 
(Deb. 13, Vol. XXIV, OI-12-2006) : f 
CoJ.~ ; Upliftmento Rural Women 

• i (Deb. I, Vol. XXIII. 01-12·2006) 
Rural Telecornmurtic:ation Work 1 CoJ.I29-30 

(Deb. 16, Vol. XXIV. 13·12·2006) I 
CoI.SI4-1S I UpliftmenlofUnemplo),1!d YouthlJl Rurai 

Scaing up of Village Cyber Cafe ! Areas 
(Deb. I, Vol. XXJII, 22-11.2006) I (Deb. 4, Vol. XXIII. 27·J1-200bl 
r-Ol3S4-55. I Col. 120-30 

Setting lip ofViUap Industries I VtIJa&c Enqy Security Programme 
(Deb. 20, Vol. XXIV, 19.12.2006) I (Deb. I, Vol. XXIII, 01·12·2006) 
CoI.2.29-1f CoI.tI7-81 

Shortage of Lady Docton in Rural Areasj' WLL Towers in Rurat~ of Gujlrat 
(Deb. 6, Vol. XXlll. 29-11.2006) (Dob. 16. Vol. XXIV. 13·12-2006) 
CoL 115·17 1 Cot 126-27 
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Rura. Develo .... t 
Achievements under Rural Development 

Schemes 
(Deb. 3, Vol. XXlII, 24-11-2006) 
Col. 285-86 

Ru_ 

Indo-RUlli. Agreement on Space 
. Exploration 

(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 11142 

Constitution of Commi~s to Monitor Indo-Russian Trade 
Implementation of Schemes (Deb. is, Vol. XXIV. 12-12-2006) 
(Deb. 3, Vol. XXIII, 24-11-2006) Col. 347-48 

.. . . Joim Venture Projects with Russia Col. 282-84 I 
Non-Utlhsatlon of Funds meant for Rural (Delj. 2 Vol. XXllI 23-11-2006) 

Development I" 
(Deb. 18, Vol. XXIV, 15-12-2006) I Col. 190 
Col. 35 I -52 Talks with RuMia in Hydrocarbon Sector 

Paucity of Funds for Rural Development I (Deb. 12, Vol. XX1VL 07-12-2006) 
Scheme . Col. 303-04 
(Deb. 3, Vol. XXIII, 24-11-2006) I WTO 
Col. 401 , (Deb. is, Vol. XXIV. 12-12-2006) 

Removal from Chairmanship of I Col. 195-96 
M .. C . I onJtormg ommlttees I Sac".r Committee 
(Deb. 3, Vol. XXIII, 24-11-2006) , 
Col. 411 Committee for Examination of Sacher 

Training to Representatives ofPanchayati 
Raj Institutions for Rural Development 
(Deb. 18, Vol. XXIV,15-12-2006) 
Col. 205-10 

Committee 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 287 

Violation of Guidelines under Rural . 

Submission 01 Report of Sachar 
Committee 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 142 Development Scheme 

(Deb. 3, Vol. XXIII. ~4.11·2n()()): 
Col. 359-60 ; Safai Kan_baris 

Rural ElectrirlCation Corpllc;illOlI 
Ulan from PFC 

(Deb. IS. Vol XXiV. 15-12-2006) 
Col. 229 

Rural ~fhi"h:dge Centra 
Rural Knowledge Centres 

(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 510-12 

Rural Women £,mpowenDeDt PropdIlDt 

Rural Women Empowennent Programme 
(Deb. 8, Vol. XXIII, 01·12-2006) 
Col. 226-27 

1 

I Rehabilitation of Scavengers 
, (Deb. 13, Vol. XXIV, 08-12-2006) 

Col. 233-38 

Sabitya AkadelDi 
Encyclopaedia of Indian Poetics 

(Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 245-46 

Sal_It Scbool 
Reduction inAnnual Tuition and Boarding 

Fees 
(Deb. 7. Vol. xxm. 30.11-2006) 
Col. 54 
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Less W.,. to ~ under NItEQA 
(Deb. I, Vol. XXIII. 01-12-2006) 
Col 106-07 

Merpr ofDA With a.ic Pay 
(Deb. 12. Vol XXIV, 07-12-2006) 
CoL 92 

Minimum Waaes 
(Deb. 19, Vol. XXIV, 11-12-2(06) 
Col. 231-39 

Miaimuat ... of braI and Urban 
Workm 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 2S3 
~ of Workin& Group OR 

MiDimamw.,. 
(Deb. 14, Vol. XXIV. 11-12-2006) 
Cot 112-13 

ReiIIbuI_ ofMedk:IJ EJq!11. II 
(Deb. 16. Vol. XXlV. 13-12-2006) 
Col. 515-16 

SepIrMe Salary structure for kieadlll 
(Deb, 16, Vol. XXIV, 13-12-2006) 
Col. 462-63 

Situation ariSift, out of non-
implementation of W .. c Settlement 
SilDCd between the Employees 
Association and Manaaement of 
INiulbial DevcIopmeDt Bank oflndia 
Limited and steps. taken by the 
Gowhduent in this regard (CA) 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 395-404 

UWadation of Pay Scale 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 451 

Salt 
MSP for Salt • 

(Deb. IS, Vol. XXIV. 12-12-2006) 
Col. 379-10 

Production of Salt 
(Deb. 10, Vol. XXIII, OS-12-2006) 
Col. 66-70 

U. of Iodized SaJt 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 276-77 

I.msioD of,., .... AJIowaaceI ofPSU ... ~r 
~ Shiftin, of Headquarters of Salt 
(Deb. 13. Vol XXIV, 0'-12-2006) Commiationet 
Col. 203~ (Deb. 10, Vol. XXIII, OS-12-2006) 

RcvWoo ofhy Scale oflUt8 Scaff I Co1.393 
(Deb. 11, Vol. XXIV, 15-12-2(06) I Sa. VlIw YoJ .. 
Col. 107-01 Neeld for an rnquiry into die work done 

Revision of Pay Scales i under Sam Vikas Vojana II ShahjaIhIn-
(Deb. 16, Vol. XXIV, 13-12-2006) I pur and Bhakhani bloc;k of Hadoi 
Col. 70-71 diIDict in U1Zar PnIdesit (MUIl3n) 

Revision of'll ... in BSCL (Deb. IS, Vol. XXIV. 12-12-2006) 
(Deb. 17, Vol. XXIV, 14.12.2006) Col. 449·50 
Col. 219 I Saapeona G ....... ROIpr VeJ ... 

Revi.ioJl of Waitt of Development Allocation of Food",ains and Wiles 
Offscers under SORY 
(Deb. la, Vol. XXIV. 15-12-2006) (Deb. 3, Vol. XXlIl. 24.11-2006) 
CoL 242-43 Col. 420-26 
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Tree Guards under NlWJA 
(Deb. " Vol. XXIII, 01-12-2006) 
Col. 164 

SucturylNltIoul'Irk(.) 
Adherence to Core Area Norms 

(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. ., 

Deve10pmem of Partu'SIInctuar 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 36s-66 

PendiDs ceo PropouIs 
. (Deb. 3, Vol. pall, 24-11-20(6) 
Col 530-31 . , 

UNDP Report on Sanitation 
(Deb. II, Vol. XXIV, 15.12 .. 2006) 
Col. 235 

UNDP Report on w...ad Sanitation 
(Deb. 't Vol. XXUI, 01-12-2006) 
Col. 220-22 

SARASPa ... 
lrrepIaritiea in ~ of SAllAS 

De¥eJopment ofPobitra IS Natioual Park Plvilioa . 
(ON. 19, Vol. XXIV, 11-1:2-20(6) (Deb. 3 t Vol. Xxw. 24-11-2006) 
Col. 90 Col. 360-61 

Jnter-5late Tipi' Raervc in K.eraII 
(Deb. 9, Vol. XXIII, 04-12-2006) s.,.. ...... ~ 
Col. In AidloR..,........s..· ... SSA 

(Deb. S, Vol. XXIII. 2'-11-2006) 
MIftIICtMOt ofTipr Retenrc in Orilla Col 41&-1' 

(Deb. 9, Vol. XXIII, 04-12-20(6) ConcunentA.I _ofSSA 
Col. 111-13 (Deb. IS, Vol. XXIV, 12-12-2006) 

Paplkoncb IS National Park Col. 161-64 
(Deb. 4, Vol. XXIII, 27-11-2006) Construction ofBui1dina under SSA 
Col. 273-74 (Dcb. 5, Vol. XXIII. 21-11-20(6) 

Telephone Clblc throuah Dudhwa 
National Park 
(Deb. 9, Vol. XXlll, 04-12-2006) 
Col. 202.03 

Tapr/Elepblnt Rescrva 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 46-47 

s..lutlo. 
Allocation of Funds for Willer Supply and 

Sanitation Schemes 
(Deb. II, Vol. XXIV, lS-12-2006) 
Col. 244 

Coverage WIder TSC 
(Deb. 3, Vol. XXIII, 24-11-20(6) 
Col. 311-24 

FUAdt for Water and Sanitation 
(Deb. '1, Vol. XXIV. 15-12-2006) 
Col. 322-25 

Col. I 5C)..66 
Diversion ofSSA Funds 

(Deb. 10, Vol. XXIII, 05-12-20(6) 
Col. 44-45 

Echation Propwnme under SSA 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 266 

Education under SSA 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col. 38-39 

Implementation ofSSA 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 209 

Linkina ofSchooIl with SSA 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 444 

MerainI Grul ofSSA 
(Dob. 10, Vol. XXIII. 05-12-2006) 
Col. 139 
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MOftiIorina ofSSA 
(Deb. 20, ~1. XXIV, 19·12-2006) 
CoL 284 

Review of SSA and Mid-day Meal 
Sc:bIme 
(Deb. 5, Vol. XXIII, 21-11-2006) 
CoL 296 

SDIus of Implemerdation of SSA in JaK 
(Deb. S,_ Vol. XXIII; 2'-1l-2006) 
Col. 191-92 

SIudy Oft SSA AIIistance by Various 
Apncies 
(DeIt. lOt ~1. XXIV, 19-12·2006) 
Col. 216 

Repatriation of Indianl by Forei,D 
Countries 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Cot. 33-31 

ScalD 
Scam in Canara Bank 

(Deb. I, Vol. XXIII. 01-12-2006) 
Col. 212·\3 

Tehelka Scam 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 112 

Salveapn 

Manual Scavenacn 
(Deb. II, Vol. XXIV, IS-12-2006) 

s.u..tra SeeIu .. I Col. 2S1 
Supply of Food to Penonnel ofPMF I Salveqia& 

(Deb. IS, Vol. XXIV, 12-12-2006) I Manual SQwnaina 
CoL 199-200 I (Deb. 13. Vol. XXIV, 0'-12-2006) 

SeteIUte(.) . Col. 106-07 

Optinwm Utiliution ors.teUbeI I Selaola ...... p(.) 
(Deb. I, Vol. XXIII, 22-11-2006) I Enhancement in Fund. for Orantin, 
CoL 157-51 I Scholarships to OBCI 

Satellite Ludmark SpKe Naviplion II (Deb. 12, Vol. XXIV, 07-12-2006) 
Project Col. 2SI·S) 
(DQ. 3, Vol. XXIII, 24-11-2006) I Income Cenirtc:ate for Scholarship to SCI 
CoI.291-99 t (Deb. 2. Vol. XXIII, 23-11-2006) 

SatiU Qadn c..u.m.e I Col. 230-3 t 
D~ ___ "'_,' r S '-" Ch--'" ! LinkinaofSc:holarshipAmoumwithPricc __ 1081 0 atl... _ra 1 Index 

Committee ! (Deb. 2. Vol. XXIII, 23-11-2006) 
(Deb. I. Vol. XXIlI. 22-11-2006) i Col. 102 
Col. 311-19 ! 

I (Deb. S. Vol. XXIII, 2'.11-2006) 
Col. 2)9 

Aareemeata with Kuw.tit lAd Sudi I National Merit Scholarship Scheme 
AnbiaforLPOSuppty (Deb. 5, Vol. XXlU, 28-11-2006) 
(Deb. 17, Vol. XXIV. 14-12-2006) Col. 31S-16 
Col. 111 I Nalional Oveneu Scholarship Schtme 

Haj AmI ... _ " for SC SIudems 
(Deb. I, Vol. XXIII, 22-11-2006) (Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 115-16 I Col. 130-31 
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Post Matric Scholarship Scheme for SC I Guidelines to stop Sexual AbuIe 
Students " (Deb. IS, Vol. XXIV, 12-12-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006) CoLJ03'()s 
CoI.S1-59 " It' lSi o ernatlooa em na,. on School 

Scholarship 10 SCIST/OBC I Achievements 
(Deb. 10, Vol. XXIII, 05-12-20(6) I (Delt. 20, Yol. XXIV. 19-12-2006) 
Col. 329-30 Col. 289-90 

Scholarship 10 SCs and OBCs I Linking ofSdtools with SSA 
(Deb. 2. Vol. XXIII, 23-11-2006), (Deb. S, Vol. xxm. 21-11-20(6) 
Col. 210-80 CoL 444 

Sclaoot of Planaillcalld An:laitedure 
Senina Up of School of Planning and 

Architecture ; 

Mid-Day Meals 
(Deb. 10, Vol. XXIII. 05-12-2006) 
CoI.44-4S 

(Deb. 10, Vol. XXlIl, 05.12-2006) i Need for Openin& More Numbers of 
Col. 360-6) i EkaJabya Model R.esidenrial SclIooIs 

I and Enhance the Scbolanbip Amount 
ScIlool(I) and other Recurring Expenditure for 
Assistance to Schools these Schools in Oriua (MUll 377) 

(Deb. 20, Vol. XXIV, 19-12-2006) I (Deb. 10, Vol. XXID, OS-12-2006) 
CoI.311-lS· I CoL~70-71' .. 

Basic Amenities in MCD Schools j Need to unplemeat KaItUIbe Gaadhi Girls 
(Deb. IS, Vof. XXI V, 12.12-2006)! R.eIidential ScbooI Scbeme in ParbhIDi 
Col. I 11-12 , and lalana diltJiets of Maharashtra 

CBSE and leSE SdIoolsAbroad 'I (MUR3n) 
(Deb. 15, Vol. XXIV. 12.12-2006): ~~'1;9, Vol. XXIV, 11-12-2006) 
Col. 196-99 I 

Ch'ld *'- __ I NGO to Monitor the Schools run .by 
1 ren..,.opout uum Schoo I NOMe 
(Deb. S, Vol. XXIII. 28-11-2006) I (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 440-4 I : ColI22 

i 
Children out of'SebooI I Norms for Plyina ofSdlool Buses 

(Deb. S, Vol. XXIII, 28.11-20(6) I (Deb. 5, Vol. XXIII, 21-11-20(6) 
Col. 23·33 Col. 117-92 

Education StandardJ in MeD Schools I OBC Students in Primuy Scbools 
(Deb. 20. Vol. XXIV. 19-12-2006) i (Deb. S, .Vol. XXIII, 21-tl-20(6) 
CoI.2,*,9 I Col. 253-56 

Freehold of Ltnd Allotted 10 Schools Ozone Peck for Primary School 
(Deb. 13, Vol. XXIV, Oa-12-2006) (Deb, 20, Vol. XXIV, 19·12-2006) 
Col. 141"'3 Col. 297-91 

Graaus to Publk: Schoob Promotion ofSC'ST in NOMe Schools 
(Deb. II. Vol. XXIV. 06·11-2006) I (Dob. 20, Vol. XXIV, 19-12-2006) 
Col 27S-76 (:Ql276-77 
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PropoaaI bpntVidiDa lAI*PIlO School 
QiIdna 
(Deb. 5. Vol. XXIII. 21-12-2006) 
Col. 79 

Review of tat boob for ICbooIl 
(Deb. 20. Vol. XXIV, 19.12-2006) 
Col. 309-10 

ScbooIa uader NOMe 
(Deb. IS. Vol. XXIV. 12-12-2006) 
Col33~36 ... 

Sc-. for ScIIooI CllUdraI 
(Deb. S. Vol. XXIII .. lI-II-2006) 
Col. 11 ... 15 

Sexual HaIIh Procramme in Schools 
(Deb. 20, Vol . .xx1V~ 19-12~2006) 
CoLll8-19 

.... ofTeKben in PrimIry Sc:bools 
(Deb. 10. Vol. xxm. 05-12-2006) 
Col. 40-41 

v.- ........ in Sc:hooIa 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col)76 

Puada far Development .. Plomodon of 
Science and TectmoJoay 
(Deb. I, Vol. XXIII, 01-12·2006) 
Col. 161-69 

Joint FWId for De¥elopment of Scienc:e 
&t Tec:bnoIoaY 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 164 

MoU between India and Cline on Science 
Md TedmolOJY 
(Deb. I, Vol. XXIIl, 01-12-2006) 
Col. 12"'25 

Mutual Cooperation in Scienee .t 
TechnoIoJy 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col. 213-14 

Position of India in Researcb and 
Development 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col.2S4-55 

Promotion of Small Technical Inventions 
(Deb. II, Vol. XXIV. 15-12-2006) 
Col. 111-12 

Proposals regarding Science and 
............... .,. TechnolOgy 
'c.h ..... Vouna'Moao (Deb. " Vol. XXllI, 01-12-2006) 

(Deb. II. Vol. XXIV. 1$-12-2006) I Col. 79 
CoL 361-62 Quality of Scientific: Researcb 

~OD Sdeace and Echation 
(Deb. 10, Vol. XXtll, 0'-12-2006) 
CoL 169-70 

CIIpiIaI SubIidy ..... TUFS 
(Deb. IS. Vol. XXIV, 12-12-2006) 
Col. 370 

(Deb. 3, Vol. XXIII, 24-1) -2006) 
Col. 194-96 

Satellite Landmark Space Naviption 
Project 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Cot. 291·99 

Separate Salary SttuctuR for Scientists 
Dne~ofScienC"DdTeehDoIoaY (Deb. 16, Vol. XXIV. 13-12-2006) 

ill NorIbem lDdia Col. 462-63 
~~:,. Vol. XXIV. 01-12-2006) ! Sblftina of Apura kactor 

(Deb. 6, Vol. XXJII, 29-11-2006) 
Expon of Bio-mas Gasification Col. 9S 

Technolol)' . Special Pacbp to North-East 
(Deb. 3, Vol. XXIII. 24-11-2006) (Deb. 3. Vol. XXIII, 24-11-2006) 
Col 433-34 Col. 379~91 
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Tec:bnoJoay PartnersIrip 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 210-11 

Test on U. of Cryogenic Technology 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 34 

Transfer ofTccbnologics 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 97-99 

$deetilu 
Catch them Youn,' MoUo 

(Deb. 11, Vol. XXIV, 15-12-2006) 
Col. 361~2 

Flexible Complemenbuy Scheme 
(Deb. 20, Vol. XXIV, 19·12-2006) 
Col. 113-" 

BacklOI of Reserved Posts 
(Deb. 11, Vol. XXIV, lS-12-2006) 
Col. 236-39 

Bifurcation of Existing List ofOBC 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 44 

Census of OBCs 
(Deb. 7, Vol. XXUI, 30-11-2006) 
Col. 287-11 

CoIcbisig Centres for STs 
(Deb. 5, Vol. XXIIl, 21-11-2006) 
Col. 441-42 

Committee on Dalit Harassment 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 96 

Construction of Hostel for SCs 
. (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 187 Intellectual Property Rights for Scientists 

(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 371 Construction of Houses under IA Y 

Number of Scientists 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 71-73 

(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 200-01 Creamy Layer inOBCs 

R-LOpportun" ~ . . (Deb. 7, Vol. XXIII, 30-11-2006) 
~WI ItieS lor Sctentlsts I Col. 266 
(Deb. I. Vol. XXIII, 01-12-2006) 
Col. 214-1 5 I Discrepancy in OBC List 

(Deb. 12, Vol. XXIV, 07-1~2006) 
SCalS1ilOBCs I Col. 61-62 
Allotment oflletail Outlets to sestSTs I Discrimination ofSCIST Students 

(Deb. 12. Vol. XXIV, 07-12-2006) I' (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 219-21 Col. 222-24 

AIaiItance for Conducting Research and . Discrimination of Tribal StudentS 
Trainin, (Deb. IS. Vol. XXIV. 12-12-2006) 
(Deb. 10, Vol. XXIII, 05-12-2006) Col. 109·10 
Col. 166..07 

Assistance from Financial Federation 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 290-91 

Economic Package for Girl Students in 
Tribal Areas 
(Deb, IS. Vol. XXIV. 12-12-2006) 
Col. 238-41 

Aaroc:iries against SCslSTs Educational Facilities to SCs 
(Deb. 2, Vol. XXIII. 23-11-2006) 1 (Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 146-47 Cot. 133-34 

Atrocities apinst Tribah 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 217-95 

Employment to SCslSTs and OBCs 
(Deb. 9. Vol. XXIII. 04-12-2006) 
Col. 171-79 
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Enhancement in Funds for Grantift. II Intearatecl Tribal DeYeIopmenc Projects 
SchoJwshipslOOBCs (Deb. 20. Vol. XXIV. 19-12-2006) 
(Deb. 12. Vol. XXIV. 07-12-2006) Col. 1-17 
Col. 251-53 l-List of Dcnotified Tribes, Nomadic and F. SCJST Certi(ates I' Semi-Nomadic Tribes 
(Deb. 6, Vol. XXIII. 29-11-2006) (Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 46-47 j Col. 162 

FiIliq Up ofSCJST Vacancies in Central I Loan to Farmers by RRBs 
Universities , (Deb. 8. Vol. XXHI, 01-12-2006) 
(Deb. 10. Vol. XXIII, 05-12-2006) I Col. 26-28 
Cot 372-73 i LOf Holders ofSCIST ~ateaory 

FunctionincofNOOs i (Deb. 1, Vot. XXIII. lO-II-2006) 
(Deb. 12, Vol. XXIV. 07-12-2006) I Col. 30' , 
Col. 265-66 ; National Financial Development 

Funds for Coacbina to STs . Corporaaion for DNT 

(Deb. 10. Vol. XXIII. 0'-12-2006) : 
Col. 337-31 

(Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 149 

HOSleIs for SC and OBC Students ; National Overseas Scholarship Scheme 
for SC Students 

(Deb. 17. Vol. XXIV, 14-12-2006) (Deb. 7. Vol. XXIfl. 30-11-2006) 
Col. 195-204 Col. 130-31 

Implementation of Schemes through. N--'" fi 0 . .M N b f NGOs . ~ or penln' (",ore um ers 0 

(Deb. IS. Vol. XXIV. 12-12-2006) Ekalabya Model Resident~1 S4:bools 
C I 339 0 and Enhance the Scholarstup Amount 

o . -4 and other Recurrina Expenditure for 
Inclusion of Castes in Ccntral List of these Schools in Orissa (MUR 377) 

OBCs (Deb. 10. Vol. XXIII. OS-12-2006) 
(Deb. 2. Vol. XXIII, 23-11-2006): Col. 470-71 

Col. 306: Need to bring forth a lelislation providina 
Income Cmiftc:ate for Scholarship to SCs· for reservation in jobs and promotions 

(Deb. 2. Vol. XXIII. 23-11-2006): to the Denotifled and Nomadic Tribes 
Col. 230-31 in the Country (MUR 377) 

Institution of National Award for, (Deb. 20. Vol. XXIV, 19-12-2006) 
outstandini fieldwork in eradicating' Col. 439 
untouchability and combating offences . Need to formulate a scheme for providin, 
of atrocities aping Schedulc:d Castes literacy .mon, SCs and STs (MUR 
(St.). 317) 
(Deb. 4. Vol. XXIII. 27-1\-2006)' (Deb. II. Vol. XXIV. 06-12-2006) 
Col. 289 ' CoI.3I3·14 

Instructions for Filii", Vacancy 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col. S49-S0 

Ned to fulfil the demand of SC/ST 
employees of RPF for the re,istration 
of their Union IS • All India SCIST 
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Railway Protection Force Welfare 
Association' (MUR 377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 285-86 

Need lC' include 'Marati' community in the 
:ist of STs (MUR 377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 282 

Need to include 'Oad Rajput' community 
in the list of Scheduled Castes (MUR 
377) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 394-95 

Need to include 'Govari' communit¥ of 
Maharashtnl in the list of Scheduled 
Tribes (MUR 377) 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 610-11 

Need to include Prajapati/Kumilar 

Post Matric Scholarship Scheme for SC 
Students 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 58-59 

Pre-examination Coaching to STs 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 205-06 

Primitive Tribal Groups 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 272-75 

Promotion of SC/ST in NDMC Schools 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Co1.276-77 

Rationalisation of Reservation 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 281-82 

Recruitment of SCslSTs 
(Deb. 20, Vol. XXIV, 19-12-2006) 

community in the list of SCslSTs Col. 121 
(MUR377) 
(Deb. 17, Vol. XXIV, 14-12-2006) , RepresentalionofSC/ST/OBCOfficers 
Col.277 ' (Deb. 17, Vol. XXIV, 14-12-2006) 

Need to protect the interests of tribals Col. 122-23 
living in forests ofGujaral (MUR 377) Representation of SC/ST IOBC Officers 
(Deb. 2, Vol. XXIII, 23-11-20.06) (Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 332 Col. 266-68 

Need to provide reservation to SCslSTs 
in Private Sector (MUR 377) 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 328 

New Policy for STs 
(Deb', 5, Vol. XXIII, 28-11-2006) 
Col. 319·20 

Reservation in Private Sector 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 32-34 

Reservation of Vimukat Jati, Nomadic 
Tribes (VINTs) 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 88-89 

OBC Students in Primary Schools • Reservation Policy 
(Deb. 5, Vol. XXIII, 28-11·2006) (Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 253-56 Col. 96 

Overseeing Committee for Backward 
Classes 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 173-7S 

Population of OBCslSCslSTs . 
(Deb. 6, Vol. XXIII, 29·1\·2006) 
Col. 171-72 

Reservation to OBCs 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 82-83 

SClH Recruitment Drive in NALCO 
(Deb, IS, Vol. XXIV, 12-12-2006) 
Col31S-17 
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SCAforSC 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 197-200 

Sc:hobnhip to SClSTIOBC 
(Deb. 10, Vol. XXIII, OS-12-2006) 
Col. 329-30 

SchoIInhip to SCt lad 0BCa 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col 270-10 

Sea ... ·, ......... Fad 
ScImtn'. Provident Fund 

(Deb. 11, Vol. XXIV. 06-12-2006) 
Cot. IS3-S4 

Seellrldaud 1uU ... Boerdef .... 

Dabba Tradina 
(Deb. It Vol. XXIII, 01-12-2006) 
Col. 142 

Delay In IPO CIennce 
Settin& up of Adivasi Bbaw.na (Deb. I, Vol. XXIII. 01-12-2006) 

(Deb. 1 S, Vol. XXIV, 12-12-2006) Col. 65-66 
Col. 45-% DcmIlACCOUDt 

Seuio&UPofEducationalCompIexea (Deb. II. Vol. XXIV, 15-12-2006) 
(Deb. 20, Vol. XXIV. 19-12-2006) I Col. 2S7-Sl 
Col. 235-41 FLL 1hrouah PN Route 

Skill UPlradation Schemes for ST I' (Deb.'. Vol. XXIII. 01-12-2006) 
Students Col. 161 
(Deb. 10, Vol. XXIII, 05-12-2006) MoU between SEBI and Chinese 
Col. 46 I Counterpart 

ST StlllUS to K.olTribe I (Deb. I, Vol. XXIII. 01-12-2006) 
(Deb. to, Vol. XXIII, 05-12-20(6) Col. 72-13 
Col. 343 Recommendations for C01lvertlbility 

Survey on Tribe$ Report 
(Deb. 12, Vol. XXIV, 07-12-2006) t (Deb, I. Vol. XXIII. 01-12-2006) 
Col. SO I Col. 209-10 

Traioina to SCsISTIIOBCs ' SeCurity 

(Deb. 7, Vol. XXIII. 30-11-2006) foreip.Direct Investment 
Col. 152 (Deb. IS. Vol. XXIV. 12-12-20(6) 

Col. 1940 Upliftmellt of Tribal Women 
(Deb. 15, Vol. XXIV. 12-12-2006) Foreian lnvaIment in Sensitive Soc:ton 
Col. 337-31 (Deb.', Vol. xxm. 01·12-2006) 

ColI ..... ' 
Upliftmem o(TribU I 

(Deb. 20. Vol. XXJV, 19. J 2-2006) Gowmmcnt'. failure to mUdain inccmal 
Col. 111-12 I ~ and in particular to deal with I aIanniat arowdl offen'Orist nMIQIICe in 

Vacancies for OBC CateeOfY ! the country (A.M.) 
(Deb. II, Vol. XXIV, 06-12-2006) I (Deb. 6. Vol. XXIII, 29-11-2006) 
Col. 57-SI i Col. 3 ... SI, 310-492 

i 
Vocational Trainina CenIrn . I Installation oro.. . 

(Deb. 20, Vol. XXIV, 19.12.2(06) 1 (Deb. II. Vol. XXIV, U~12 .. 2CJ106) 
CoI.,,-60 j Col. 347 
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Lapac in PM Security 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 2'6-57 

Security for Metro Rail 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 36. 

Security of Coal Mines 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col 473-'. 

s.c.itytoVJPs 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 12G-21 

Credit to Self-Hetp Groups 
(Deb. " Vol. XXIlI. 01-12-2006) 
Col. 203-04 

KVIC Auilllace to Self-Help Groupe 
(Deb. '. Vol. XXIII, 28-11-2006) 
Col. 436-37 

Micro Credit to Self-Help GroupJ 
(Deb. 13, Vol. XXIV. 01-12-20(6) 
Col. 269-70 

MiCro Finance Institutions 
(Deb. '. Vol. xxm, 01-12-2006) 
Col. 131-32 

.. I Self-Help Group 
~ofJmetJjgenceSystem , (Deb. 10, Vol. XXIII, 05-12-2006) 

(Deb. 10, Vol. XXIII, 05-12-2096) I Col. 268-69 
Col. 61-62 

EItIbIiMmerIt of Seeurity Forces 
(Deb. S-, Vol. XXIII, 21-11-20(6) 
Col.l31-l4 

Senior Citima(l) 
Defmition ofOldcr Persona 

(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 263 

Life Jnannce Scbeaw: b' SeaiorCitilJens 
s.d(a) (Deb. 3, Vol. XXUI, 2-4-11-2006) 

! Col. 357-5' 
Availability ofQuaJily Seeds C'_' C .. 

6) Loan to ...... 101' ItJZellS 
(Deb. 4, Vol. XXIfI, 27-11-200 I. (Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 244-64 I Col. 401-02 

Hip Yieldina Varieties of Seeds ! National Housing Bank 
(Deb. 14, Vol. XXIV. 11-12-2006) i (Deb. I, Vol. XXIII, 01-12-2006.) 
Col. 271-14 ! Col. 136-37 

Produc:tion of Coaaod Seeds . I National Policy on Older Persons 
(Deb. 4, Vol. XXIII, 27-11-2(06) (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 142 . Ii Col. 29-32 . 

TenninMor Seeds Need to look into the functioning of Senior 
(Deb. 9, Vol. XXIII, 04-12-2006)' Citizens Home, Sandhya in Netaji 
Col. 114-1S . I Nagar, New Delhi (MUR 377) 

Use of Quality Seeds (Deb. 6, Vol. XXIII, 29-11-20(6) 
(Deb. 19, Vol. XXIV, 18-12-2006) CoU02 
Col. 49-50 Scheme for Senior Citizens 

Self-Help Groups 
Committee on Self-Help Group for 

Women 
(Deb. IS. Vol. XXIV. 12-12-2006) 
Col. 1 ',$-36 

(Deb. 13, Vol. XXIV. 01-12-20(6) 
Col. 163-64 

Separate Tribunals for Maintenance 
Claims ofEIderty People 
(Deb. 12. Vol. XXIV, 07-12-20(6) 
Col. 164-6' 
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Services to Senior Citizens i Seweraae and' Dra1naae System in Orissa 
(Deb. 13. Vol. XXIV, 08-12-2006)! (Deb. 18. Vol. XXIV, IS-12-2006) 
Col. 41 I Col. 212-14 

WelfarelSafety of Senior Citizens i Stl Ratio 
(Deb. 10, Vol. XXIII, OS-12-2006) I "~I' . r __ Rat' I ~mem~ 10 
Col. 260-62 : (Deb. I, Vol. xxm, 22-11-2006) 

SericaltUft I Col. 22a-30 

Nat~al Silk Museum : Sel Worken 
(Deb. IS, Vol. XXIV, 12-12-2006) ! RepaariationofBanaladeshiSexWorkers 
Col. 106-07 I (Deb. IS, Vol. XXIV, 12-J2-2~) 

Participation of Women in Sericulture j Col. 3S8-S9 
Scaor I 
(Deb. 10, Vol. XXIII. 05-12-2006) 1 St:lual Hu"la p ......... -
Col. 211-19 I Sexual Health Propwnme in Schools 

Silk Blended Yams II (Deb. 20, Vol. XXIV. 19-12-2006) 
(Deb. IS, Vol. XXIV, 12-12-2006) Col. 311-19 

~1. 177-79 I' S ..... toosla Tracie 
Seriotn FnlfCll •• atiptio. 0fIke Ban on Shahtoosh 
SFlOReportOliKetanParekh i (Deb. 14, Vol. XXIV, 11-12-2006) 

(Deb. 8. Vol. XXIII, 01-12-2006)! Col. IS-16 
Col. 21S-16 l Sldp(.) 

Strvka Seetor I Development of Eastern side Jetties 
Coveraae ofServiccs under Tax Net i (Deb. II, Vol. XXIV, 06-12-2006) 

(Deb. a, Vol. XXIII, 01-12-2006) I Col. 129-30 
Col. 162 i Manufacture of Lonl Rance TIIIkers 

Growth rate of Serviccs Sector ! (Deb. 11, Vol. XXIV, 06-12-2006) 
(Deb. 6, Vol. XXIII, 29-11-2006)! Col. tII-12 
Col.3S-36 ! ManufKture ofShipi 

i (Deb. I, Vol. XXIJl, 22-11-2006) Sewenp , . . I Col. 20S 
Drainage and Sewerage System m UT I Over.,ed VesselS/Ships In Silippini 

(Deb. IS. Vol. XXIV, 12-12-2006)! Corporationoffndia 
Col. 62 I (Deb. 1. Vol. XXIII, 22-11-2006) 

Schemes for Sewage Disposal : Col. 443-44 
(Deb. II. Vol. XXIV. 15-12-2006) I Reduetioa 1ft Customs Duly on Ships for 
Col. 321-22 ! BmkillJ 

Sewage Disposal Scheme I (Deb. II. Vol. XXIV, I S-12·2006) 
(Deb. II, Vol. XXIV, "-12-2006) 1 Col. 167-61 
Col. 256-S7 I Removina Hurdles of Indian Shippina 

Sewaae Treatment Plants j Indusuy 
(Deb. 19, Vol. XXIV, 11-12-2006) I (Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 32-3!! ! Col. 197-91 
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Shipbuilding Yard at Tuticorin 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 185-86 

RecOJllition ofSikkim Manipallnstitute 
of Medical Sciences by Medical 
Council of India (MCI) (Sub.) 

Shippi", Prolocol with Paltis&an 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 27 

(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 343 

Silk 
Strengthe.ning Ship-building/Repairing Central Silkworm Seed Committee 

Industry (Deb. IS, Vol. XXIV, 12-12-2006) 
(Deb. II. Vol. XXIV. 06-12-2006). Col. 3SS-S7 
Col. 135-36 . 

Demand ofTasar Silk 
TrlllJlPOrtation Business Through Sea-! (Deb. 10, Vol. XXIII, 05-12-2006) 

ttaute Col. 339-40 
(Deb. 16, Vol. XXI V, 13-12-2006) : 
Col. 411-82 Export of Silk 

(Deb. 5, Vol. XXIII, 21-11-2006) 
SltiJstNac Corpontlotl of lad;' Col. 86-18 
Overaged Vessels/Ships in Shipping Silk Production 

Corporation oflndia (Deb. 10. Vol. XXIII. 05-12-2006) 
(Deb. I, Vol. XXIII. 22-11-2006) CoU15-28 
Col. 443-44 

· Silk Route 
Sbipyard 
Setting up of Shipyard 

Import through Silk Route 

(Deb. 16. Vol. XXIV, 13-12-2006) . 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 155 

Col. 253 

Sboppl.1 MaU 
· Silk TechnoiocY Miuio. 
! Silk Technology Mission 

Construction of Shopping Mall i (Deb. 5, Vol. XXIII. 28-11-2006) 
(Deb. 18. Vol. XXIV. 15-12-2006) i Col. 319 
Col. 342-43 . 

· Singapore 
Shops Economic Co-opcration Agreement 
Construction ofH,)uses and Commercial (Deb. 10. Vol. XXIII, 05-12-2006) 

Shops Col. 41 
(Deb. 3. Vol. XXIII. 24-11-2006) Fund 

InteltUllional Monetary 
Col. 415-16 (Deb. 8, Vol. XXIII, 01-12-2006) 

Siatbi. 
Agreement on Siachin 

(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 138-39 

Col. 191-99 

Sir Creek 
Removal of Army from Sir Creek 

(Deb. 20, Vol. XXIV. 19-12-2006) 
SWUm Col. 81-82 
Need for double-Ianing of National Sixth Pay Commlssioa 

Hiahway from Gangtok to Jaigong, . . . 
Sikkim (MUR 377) SIXth Central Pay CommIssIon 
(Deb 15, Vol. XXIV, 12-12·2006) I (Deb. 3. Vol. XXIII. 24-11-2006) 
Col 450.51 Col. 45·51 
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British Government Aid for Slum 

o.YeloptnentProjecta 
(Deb. 3. Vol. XXIII • .24-11-2006) 
Col. 295-91 

Civie Amerlitics in Slums 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 519-26 

Growth ofSlwns in Metro! 
(Deb. 3, Vol. XXIll. 24-11-2006) 
Col. 431-34 

Incentive to Small Scale lDduIIrios 
(Deb. IS. Vol. XXIV, 12 .. 12-2006) 
Col. 111-19 

Loans to ApicaIbnJ and SSI Seeton 
(Deb. I. Vol. XXIlI. 01-12-2006) 
Col. 211-19 

Marketina of Small Scale Industries 
Producls 
(Deb. ) O. Vol. XXIlI. 05-12-2006) 
Col. 271-73 

. . Reserved Items for Small Scale Industries 
Inteerated Housln, and S tum I Sector 

Development ProJl'8l'lUlte I (Deb. I. Vol. XXIII, 0)-12-2006), (Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 141-49 I CoL 6 t-62 

Life in Slums Small Scale Pharma Units 
(Deb. 3, Vol. XX1tI, 24-11.2006) (Deb. 19, Vol. XXIV, 1 .... 12-2006) 
Col. 3SI-Sot Col. 102-12 .. "" 

Reblllrilation of Slum Dwellers by DDA SS}:Scbemes 
(Deb. I, Vol. XXlIl.01-12.2006) (Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 192-93 Col. 11S-16 

Slum DweIIcn Saart Carda 
(Deb. II, Vol. XXIV. 15-12-2006) , 
Col. 222-25. Ii Introduc:tioo of Smll1 Cards for LPGI 

Kerosene Consumers 
s..DScateI~. I) I (Deb. 2, Vol. XXlIl, 23-11-2006) 
Closure ofSSI Col. 223-24 

(Deb. IS, Vol. XXIV. 12.12-2006) I 
Col. 219-22 StaoauDl 

. Credit Guarantee fund SdIeme , Ban on Smoking at Public Places 
(Deb. 10, Vol. XXIII, 05-12-2006) I (Deb. t, Vol. XXIII, 22.11-2006) 
Col. 219-20 \ Col. 94-95 

E~ ~0~.";~~~~~06) I S-uauac 
CoL 147-49 ! CBI hlYosti,.tion .pinst Arms 

Export by Small Sc:alc Industries I Smualina 
(Deb. is, Vol. XXIV, 12-12-2006)! (Deb, lS, Vol. XXIV, 12-12·2006) 
Col. 343-44 I Cot 219-10 

Guidelines for Sick Small Salle Industries ; Ralionalisatkm of Duty 00 WItChel 
(Deb. 5, Vol. XXIII. 2a-II-2006) (Deb. 18, Vol, .XXIV, 15·'2.2006) 
Col. 420.26 Col. 166 

Import trom Asian CoWltriea I Smuu1ina 0( Animals 
(Deb. IS, Vol XXIV, 12.12-20(6) (Deb. 19, Vol. XXIV, 11-12-2006) 
Col, 211-19 Col. 16-17 
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SmuuJina of 0lemk:aIa 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 195-96 

Smualinc orDrvp and Arms 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 73-75,247-41 

SodaI '0"'" 
Social Forescry 

(Deb. 9, VoL XXUI, 04-12-2006) 
Col. 1J3 

SoeIaIP,...,.-
Private Pa1kipltioD in Social Sector 

(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 39-40 

SodaI Senrtty 
Social Security MecbInisms 

(Deb. 16, Vol. XXIV, 13-12-2006) 
Cot. 52] 

Soc:iaI Security Pact with Countries 
(Deb. 11. Vol. XXIV. 06-12-2006) 
Col. 1.5-16 

Soc_' Wdlare Boards 

SoB C.Merftlloll 
Centrally Sponsored Scheme for Soil 

Conservation 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 263-61 

Solar SyIteII 
Exclusion of PhIlO tiom Solar Sysaem 

(Deb. 16. Yol. XXIV, 13-12-2006) 
Col. 131-32 

SeatIt Afriea 

mSASummit 
(Deb. 1, Vol. XXIII. 22-11-2006) 
Col. 279-97 

PM VISit 10 South Afiica 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 186-17 

So.tIt AIWI Auociation for RqiouI 
Coopendoa 

Extradition Treaties with SAARC 
Countries 
(Deb. I, Vol. XXHI, 22-11-2006) 

Need to brioa tnnsparenc)'in the working Col 92-93 
of Social Welfare Boards of Stales I SAARC Disaster MlID8gement Centres 
(MUR 317) (Deb. IS, Vol. XXIV. 12·12-2~) 
(Deb. 7, Vol. XXIIl. 30· 11-2006) CO\.JS9 
Col. 362 

Soft Drinks I So.tll Asian ~rft Trade AveclReat 

Advertisements for Soft Drinks I Export to Pakistan 
(Deb. II, Vol. XXIV, 06.12.2006) I (Deb. IS, Vol. XXIV, 12-12.20(6) 
Col. 214 I Col. 38·39 

Ban on Soft Drinks I South Korea 
(Deb. 16, Vol. XXIV. 13·12·2006) ! 
Col 163-64 I Trade with South Korea . I (Deb. 15, Vol. XXIV, 12-12-20(6) 

Soft1>rink Industry I Col. 261 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. IS7 South-East Asian Rqioa 

Software Teeh*oJocy Parka 

Software TtdU'Jolol)' PIIb 
(Deb. 16, 'Yol. XXIV. 13-12-2006) 
Col. 61 

Maritime Ties with South-East Asian 
Region 
(Deb. 12. Vol. XXIV, Oi-12-2006) 
Col. 67-68 
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ISRO-ESA Agreement in Sp.:e Sector 
(Deb. 11, Vol. XXIV, 06-12-2006) 
CoI .• 7 

Losses in SEZ 
(Deb. 3, Vol. XXlII. 24-11-2006) 
Col. 294 

Names of States Prepared SEZ Act 
(Deb. S, Vol. XXIII. 28· 11-2006) 
Col.3SS·S6 

eo;:~ Vol. XXIV, 12-12-2006) Need to rehabilitate the farmers whose 
CoL 263 I land wu i':quired for SEZ projects I (MUR377) 

SpedaIEcoaoakZoae(I) (Deb. 2, -'1. XXIII, 23-1\-2006) 
CODceslio~al Lendi~1 of Special I Col. 330 

EconomIC Zones Projects Need to rescind the order allowing SEZ 
(Deb. 16, Vol. XXIV, 13-12-2006) I to private sugar units in Kamataka 
Col. 482 I (MUR 317) 

ConversionofEPZs into SEZ (Deb. 12, Vol. XXIV. 07-12-2006) 
(Deb. IS, Vol. XXIV, 12-12-2006) I Col. 364-65 
Col. 258 , Need to review the Rules and Regulations 

Convertina Industrial Houses into SEls I framed for sening up of Special 
(Deb. S, Vol. XXIII, 28-11 -2006) i Economic: Zone with a view to ensure 
CoL 444-45 balanced development in aU the 

Establishment ofSEZ regions of the country (MUR 377) 
(Deb. I, Vol. XXIII, 01-12-2006) (Deb. 2, Vol. XXIlI, 23-11-2006) 
Col. 127-28 I Col. 335 

F.cilities to Exportcrl II RegUlatory Authority for SEls 
(Deb. IS, Vol. XXIV, 12-12-2006), (Deb. 10, Vol. XXIII, 0'-12·2006) 
Col. 247 ! Col. 409.10 

I 
Fiaanc:ing Special Economic: Zone 1 Request from Kerala for Setting up of 

(Deb. 13, Vol. XXIV, 08-12-2006) I SEls . 
Col. 263 I (Deb. S. Vol. XXIII, 28- 11·2006) 

Guidelines for Infrastructure I Col. 303 
Development in SEls . Security C1cvance to SEZ Projects 
(Deb. 5, Vol. XXIII, 28-11-2006) i (Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 277·78 I Col. 1.,.16 

Guidelines on SEls I Setting up of Special Economic: Zones 
~;'b31;~1~01. XXIII, 21-11-2006) Ii (Deb.'. Vol. xxm. 28.11.2006) 

Col. 39-42 
Incentives in Special Economic Zones I 

(Deb. IS, Vol. XXIV, 12.12-2006) SEZ under ITIITES Sector 
Col. 3S-37 I (Deb. 16. Vol. XXIV. 13·12·2006) 

Location wise details of EPZs, SEZs, I Col. 4SO-' I 
FTZa and Aaro Export Zones I SEZ's for .EducationaJ Services 
(Deb. S, Vol. XXIII. 21·1\.2006) I (Deb. 10. Vol. xxm. OS·12·2006) 
Col. 2S9-60 I Cot 373·74 
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Special Economic Zones I Production of Spices 
(Deb. 10, Vol. XXIII, 05-12-2006) (Deb. 15, Vol. XXIV, 12-]2-2006) 
Col. 391 Col64-8S 
(Deb. I,S, Vol. XXIV, 12-12-2006) 
Col. 114-1,S, J.44..4,S 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. III 

Sugar MiDI, in SEl 

Spices in KoraIa 
(Deb. 's, Vol. XXIII, 28-11-2006) 
Col. 312-13 . 

Spica Board 
(Deb. 20, Vol. XXIV, 19-12-2006) Flexible Complementary Sc:beme 
Col. ISS (Deb. 20, Vol. XXIV, 19-12-2006) 

Tax Exemptions to SEZs Col. 1&3 .... 
(Deb. 5, Vol. XXIII, 28· I 1-200;;) i Spice Board for Chillies 
Col 43-45 , (Deb. 20, Vol. XXIV, 19-12-2006) 

V.. I Col. 228 
(Deb. 15, Vol. XXIV, 12-12-2006) ~rt() 
Col. 170 ~ s 

World Bank in SEZ Agreement with World Aoti-doping 

(Deb. 20, Vol. XXIV, 19-12-2006) I Agency 
Col. 199 (Deb. II, Vol. XXIV, 06-12-2006) 

Col. 1's7-59 
Sl* .... tivc Marketl ! Amount Spcnt by SAl 
Foreign Donations in Speculative Markets I (Deb. 16, Vol. XXIV, 13-12-2006) 

(Deb. 18, Vol. XXIV, 15-12-2oo6)! Col. 253-54 
Col. 340-41 . . Assistance to National Spons Federations 

Speed Pem i (Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 230-36 Launching of Speed Post i 

(Deb. I, Vol. XXIII. 22·)) -2(06) I Condition oflndian Sports 
Col. 274-75 I' (Deb. 16, Vol. XXIV, 13-12-2006) 

Spke(s) Col. 537-38 
Export of Spices I' Congratulating Ms. M.e. Mary Kom on 

(Deb. 10, Vol. XXIII. 05-12-2006) I winning gold medal in the Womeo's 
Co1.412-14 I World Boxing Championship held in 

I f · I New Delhi-Reference by the Speaker 
mpon 0 Spices : 

(Deb. 5. Vol. XXJII, 28-11-2006), C(DCI bl' 6, Vol. xxm. 29-11-2006) 
Col. 142 . o. 

Pilot Projec;t to Increase Production of 
Turmeric: 
(Deb. 4, Vol. XXIlI, 27-11-2006) 
CoI.161.Q 

Courses Offered by Netaji Subhas 
NationaJ Iristitute ofSpons 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 192-95 

Procurement of Spices Environmental Clearance for Golf Course 
(Deb. 15, Vol. XXIV, 12-12-2006) II (Deb. 14, Vol. XXIV, 11-12-2006) 
CoL 42 , Col. 154-55 
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,.. AIIocIItedISpen for Sports Promotion of Sports and Games by SAl 
(Deb. 6, Vol. xxm. 29-11-2006) (Deb. 6, Vol. xxm, 29-11-2006) 
Col. 199-204 Col. 136-37 

Funds for S~ Hockey Surface I Rec:n.litment of Sponspersons 
(Deb. II, Vol. XXIV, 06-12-2006) (Deb. 16, Vol. XXIV. 13-12-2006) 
Col 67-68 Col. 44S-41 

Handin& Over of Sports Complex Resignation by Scientific Officers! 
(Deb. 16, Vol. XXIV, 13-12-2006) Doctors 
ColoW)-44 II (Deb. 16. Vol. XXIV. 13-12-2006) 

Improving SUIIldIrd of Sports Col. ~42-43 
(Deb. 16, Vol. XXIV, 13- t 2-2006) I Sports Rehabilitation Centre 
CoL 136-46 t (Deb. 16, Vol. XXIV. 13-12-2006) 

ladusion of Sports in Commonwealth I Col. 387 
Games I Stadia and Pbysical Training Centres for 
(Deb. I. Vol. XXIII. 22-11-2006) I Rural Areas 
Col. 116-18 I (Deb. 16. Vol. XXIV. 13-12-2006) 

lopal Rana beinl chosen as best I Col. 390-402 
sportsperson in Doha Asian Games I Task Force Report for Promotion of 
(Deb. 16, Vol. XXIV. 13-12-2006) I Sports 
Col. 1-2 ! (Deb. 11, Vol. XXIV. 06-12-2006) 

Mecbaiam to Spot Sports Talent from I Col. 21~-20 
Jbn.I Areas I Training of Sponspcnons 
(Deb. 16, Vol. XXIV, 13-12-2006)' (Deb. 6, Vol. XXIII, 29-11-2006) 
Col 127·29 Col. 126-21 

Nabonal 0 .... 8& Randti Sporb A.tIIority .f IlIdia 
~Deb. J 6, Vol. XXIV, n-12-2006) I Promotion ofSporu and GImes by SAl 
Col. 541-49 I (Deb. 6, Vol. XXIII. 29·11-2006) 

NtcioaaI Sports Demopment Fund Col. 136-37 
(Deb. II, Vol. XXIV, 06-12-2006) I' 1i' f ~ JlI • 
Col. 276-12 rallleCS 0 '"' 
(Deb. 16, Vol. XXIV, 13-12-2006), (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 467-68 I Col. 4~J 

Noo-Availlbility of Sports Equipments i Sri La .... 
(Deb. 16, Vol. XXIV, 13-12-2006) \ Import ofVan.upati from Sri L.anka 
CoI.IS7-62 ! (Deb. 9, Vol. XXIII. 04·12-2006) 

Policy Initiatives for PromotionofSponst I Col. 127 
Games Influx of Tamil Refugees 
(Deb. 6, Vol. XXIII, 29-11-2006) (Deb. 20, Vol. XXIV, 19-12.2006) 
Col 61-70 Col. 200 

Promotion of ~- A.ctiv":-~......... MilitaryAuiltance to Sri Lalka 
(Deb. 1. Vol. XXIII, 22-11-2006) (Deb. 12, Vol. XXIV. 07-12-2006) 
Col .• 33 Col. 10' 
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Peate in Sri Lanka I State Trading CorporafJOll 
(Deb. 16, Vol. XXIV, 13-12-2006) (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 545-46 Col. 319-20 

Rain Water Harvesting State(s) 
(Deb. 14, Vol. XXIV, 1l-12-2006) I 
Col. 199-200 Bills from States 

Rajjv Gandhi Assassination Case I (Deb. 10, Vol. XXIII, 05-12-2006) 
(Deb. 20, Vol. XXIV, 19-12-2006) I Col. 273-80 
Col. II ~ 17 I Ceiling on Loan 

Visas I (Deb. 13, Vol. XXIV, 01-12-2006) 
(Deb. 15, Vol. XXIV, 12-12-2006) Co1.303-04 
Col. 170 Cut in Financial Assistance to S1a&a 

Stadiu .. 
Stadia and Physical Training Centres for 

Rural Areas 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 390-402 

Sta .. p 
Issue of Postal Stamp 

(Deb. I, Vol. XXIII, 22-11-2006) i 
Col. 204 I 

StanatiGD DHths 
Starvation Deaths 

(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 171-79 

State Eleetridty Bunl(s) 

Release of Funds under APDRP 
(Deb. 8, Vol. XXIII, 01-12-2006) 

I 

(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 257-58 

Development of Industrially Backward 
States 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 37-3& 

Financial Assistance to States 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 21·34 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 242-43 

Measures to Control Borrowings 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 294-95 

Outstanding Amounts against States 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Co1.4n-71 

Col. 122-23 Provision ofLoanslGrants to States 

State Tndia& Corporatio. 
Import of Wheat Ihrou&h Scate Tradina 

Corp<ntion 
(Deb. S, Vol. XXIII, 21-11-2006) 
Co1.312-J3 

Jle..employment ofRetind OffICials 
(Deb. 10, Vol. xxm, 05-12·2006) 
Col. 391-93 

Sefection fi'om 11M 
(Deb. 10. Vol. XXIII, OS-12-2006) 
Col. 40S 

(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 299-312 

Release of Funds to States under lAY 
(Deb. 3, Vol. xxm, 24-11-2006) 
Col. 497-99 

Requests from Slates to Defer Recovery 
(Deb. I, Vol. XXIII, 01-]2-2006) 
Col. 171-73 

Sharin& Service Tax widl StItes 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Co\. 51-52 
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SbIIe Finance Corporations 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 239 

SUde HMdIoom FinIInc:e Corporations 

Visit of President of ChiD. to India (St) 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col. 490-93 

Stadoaery 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 359-66 Purchase of Stationery Artic;1cs 

(Deb. 6, Vol. XXIII, 29-11-2006) 
Stateant(s) Col. 336-37 
Aceidaa due to tnpping of passengers of 

3017 Up Howrah-Jamalpur Express 
under die debris of 'Ulta Pul' being 
dismantled ne.r Bhagalpur on 
2.12.2006 (St.) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 371-'0 

AmeDdnlCDU made to the Salary, 
AIIowIDCCl and Pension of Members 
ofP.tillnelltAc:t. 19S4 and rules made 
dwreuader (St.) 
(Deb. 19, Vol. XXIV, 11-12-2006) 
CoL4SS.S6 

ConItihItion of Pay Revision Committee 
(St.) 
(Deb. 7, Vol. XXtIl, 30-11-2006) 
Col. 331-33 

Iado-US Civil N~ Cooperation (St.) 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoL 411-13 

Stat." 
Immersion of Statues 

(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. ISO 

saeel 
BSP 

(Deb. 19, Vol. XXIV. 11-12-2006) 
Col. 379-82 

Conswnption of Steel 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 171 

Demand of Steel 
(Deb. 9, Vol. XXIII, 04- I 2-2006) 
Col. 91-92 

Expon of Iron Sheets 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 190 

Expon of Steel Wire 
hutitution of National Award for (Deb. S. Vol. XXIII. 21-11-2006) 

OUII&IDding fieldwork in eradicating CoI.41S.16 
UllkMdtlbility and c:ombIItina offences I GrcmflCld Steel Plants 
orMrOcilieaapima Scbeduled Castes (Deb. 9, Vol. XXIII, 04-12-20(6) 
(St.) Col. 110-200 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 219 

Prica orpelrOleum Products (St.) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. SO)-06 

Statement Corroctinc Reply to Starred 
Quatiora No. 294 Dated 14.'.2006 
(If.si Version) reprdinc Proc:umnenc 
of Poor Quality of Food grains (St.). 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 310-11 

Level Playina Field- for Steel 
Manufacturers 
(Deb. 19. Vol. XXIV, 11-12-2006) 
Col. 245-46 

MCfler of Sleet Units wid! SAIL 
(Deb. 4, Vol. XXIlI, 27-11-2006) 
Col. 141-49 

Mer&« of SleellMinina Units wi1h SAIL 
(Deb. 9, Vol. XXllI, 04-12-2006) 
Col. 160-62 
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Modernisation of Steel PSUs 

(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 1-9 

MoU with POSCO 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 203-04 

Profit of SAIL 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 164 

Purchase of Flats by SAIL 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 307-01 

National Steel Policy Recovery of Iron 
(Deb. 4, Vol. XXIII, 27-11-2006) (Deb. 19, Vol. XXIV, 11-12-2006) 
CoL 154-56 Col. 233-34 

Need 10 prepare a repon on the proposed 
expansion of BoUro Steel Company 
and to give fast relief 10 displaced 
families (MUR 377) 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 442 

Recovery of Iron 
(Deb. 19. Vol. XXIV, 11-12-2006) 
Col. 233-34 

Sponge Iron Plants 
(Deb. 9. Vol. XXIII. 04-12-2006) 
Col. 287-88 

Stoek Exdaaaee 
Alliance between BSE and London Stoclc 

Exchange 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 250 

Amendment of SEBI Act 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 143 

Dabba Trading 
(Deb: a, Vol. XXIII, 01-12-2006) 
Col. 142 

Steel Plants I Slock Exchange 
(Deb. 4, Vol. XXIII, 27-11-2006) (Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 158-59 Col. 264-70 

Steel Allthority of I.dla Umited 
Approval of Projects by SAIL 

(Deb. 4, Vol. XXUI, 27-11-2006) 
Col.214-IS 

Closure of Non -pro fitable Units of SAIL 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. las-19 

MeIJer of Steel Units with SAIL 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 14i-49 

Stock Market 
Closure of Demat Accounts 

(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 470-71 

Complaint RedmsaI S)'SIem 
(Deb." 13, Vol. XXIY, 08-12-2006) 
Col. 314-IS 

Delay in IPO Clearance 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col. 65-66 

Merger ofSteellMining Units with SAIL Demal Accounl 
(Deb. 9, Vol. XXIII, 04-12-2006) . (Deb. II, Vol. XXIV, 15-12-2006) 
Col. 160-62 Cot. 2S7-51 

Possession of Iron Ore Mines by SAil 
(Deb. 4, Vol. XXIII, 21-11-2006) 
Col. 12 

Products Supplied by SAIL to Railways 
(Deb. 4, Vol XXIII, 21-11-2006) 
Col. 265-66 

FLL through PN Route 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 161 

Investment in Stock Market 
(Deb: II, Vol. XXIV, lS-12-2006) 
Col. 332-33 
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IPO&:. 
(Deb. 13, ~L XXIV, 01-12-2006) 
Col 21-34 

Norw for 00IiIdIa ofs.c..ida 
(Deb. 3. Vol. xxm.24-lJ.2006) 
Col. 406-07 

PwOletdoa of ...... oflavclbs 
(Deb. 3. Vol. XXIlI. 24-11-2006) 
CoL 314-16 

PwcbMe ofShirel ofPriwae CompInies 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 94-95 

RecommeDdatioDl tor Convertibility 
Ilefort 
(Deb. I, Vol XXIll, 01-12-2006) 
Col. 209-10 

Economic PIcbp for Girl Students in 
Tribal Areas 
(Deb. U, Vol. XXIV, 12-12-2006) 
Col. 231~1 

HIreument ofS1Udents 
(Deb. 1. Vol. XXIIJ. 22-11-2006) 
Col. 275 

Hostels for SC ... OBC Studea1s 
(Deb. 17. Vol. XXIV, 14.12-2(06) 
Col. 19S-204 

On-Line EcIueation for Students 
(Deb. 20, Vol. XXIV, 19.12.2006) 
Col. 200-01 

POIt-Mllric Sc:bot.nhip Scheme for SC 
Students 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoI.51-S9 

8Inet Vndor Proposal for providing l.apIIOpI to School 
SCnct VeDdor Children 

(Deb. 13, Vol. XXIV, 01-12-2006) (Oeb. S, Vol. XXIII, 21-12-2006) 
Col. 172-74 

SlrIIIe .... LodIo ... 
!bike.ad Lcdouu 

(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. lSI-59 

Srie by c.1IcmiIts 
(Deb. 6. Vol. XXlII, 29-11·2006) 
Col. 51-52 ....... ) 

AdmiIIIioo to Studenu 
(Deb. 10, Vol. xxm, OS-12-2006) 
Col2ll-29 

Advene Eft'ec{ of Medicines 
(Deb. I, Vol. XXIII. 22-11-2006) 
CoL 332 

Dilcrirainatioo of SClST Students 

, Col. 79 I Raaia&'" Suicides by Col. SIudenIs 
I (Deb. 10, Vol. xxm, OS-12-2006) 

Col. 237-39 
Report Oft Studenc Union Elections 

(Deb. 10, Vol. XXIII, 0S-12-2006) 
Col. 239-51 

Students retumina from Abroad 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 136-37 

Suicide by Students 
(Deb. 10, Vol. XXIII, OS-12-2006) 
Col. 16-22 

Sa ....... Cable l..ucIiq Stadoa 
Submarine Cable lAndina StItiOft 

(Deb. 16, Vol. XXIV. 13-12-2006) 
Col. 257·51 

(Deb. 20, Vol. XXIV, 19.12-2(06) Sa ......... ..,. M .. ben 
Col. 222-24 

OiscriminatiOll ofTribel Students 
(Deb. IS, Vol. XXIV, 12-12-2006) 
('01. 109·10 

Arbitnry aca1ina drive beina undertaken 
in East Delhi (Sub.) 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 352·S9 
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CoAvk:tion end arrest ofShri Shibu Soren 
(Sub.) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 351-70 

Recognition of Sikkim ManipaJ Institute 
of Medical Sciences by Medical 
Council of India (MCI) (Sub.) 

Demand for reduction of prices in 
petroleum products (Sub.) 
(Deb. 5, Vol. XXIIl, 21-11-2006) 
Col. 491-S04 

Early dceision on the mercy petition filed 
by an accused convicted by the 
Supreme Court in a case relating to 
terrorist attack on Parliament House 
(Sub.) 
(Deb. IS, Vo)l. XXIV, 12-12-2006) 
Col. 419-26 

(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 343 

Reported comments made by Ambassador 
of China on the Indo-China boundary 
issue involving Arunachal Pradesh 
(Sub.) 
(Deb. ]6, Vol. XXIV, 13-12-2006) 
Col. 583-606 

Shortage of Fertilizers in the country 
(Sub.) 
(Deb. 12, Vol. XXIV, 07-]2-2006) 
Col. 345 

Nation-wide strike by workers on Subsidy(s) 
14 December, 2006 &laiost alleged Capital Subsidy under TUFS 
anti-labourpoliciesoftheGovemment (Deb. IS, Vol. XXIV. 12-12-2006) 
(Sub.) I Col.370 
(Deb. 17, Vol. XXIV, 14-12-2006) I Design Process Outsourcing 
Col. 231-47 (Deb. IS, Vol. XXIV, 12-12-2006) 

Need to provide reservation in jobs in Col. 179-82 
PriVIIC Sector (Sub.) . Elimination of Domestic Trade Subsidies 
(Deb. 20, Vol. XXIV, 19-12-2006) (Deb. 5, Vol. XXIJI, 28-11-2006) 
Col. 417-11 Co1.313-14 

Noa--payment of excise and customs Haj Subsidy 
duties worth RI. 240 crores by MIs. (Deb. I, Vol. XXIII, 22-1]-2006) 
S&arlit Optical Tecbnolocist Limited I Col. J 19-21 
(Sub.) Imposition of User Charges 
(Deb. 10, Vol. XXIII, 05-12-2006) I (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 456-63 Col. 274-75 

I.e: News item published in Urdu Edition I Interest Subsidy on Loan for Rural 
of HindustIn Express dated 28.11.06 Electrification 
tanilbia&leCUlar image oflndia (Sub.) (Deb. 18. Vol. XXIV, 15-12-2006) 
(Deb. 7, Vol. XXIII, 30-11-2006) Col. 303-04 
Col. 334-52 Subsidy for Drip Irrigation System 

Ito: Reported statement made by the (Deb. 4, Vol. XXIII, 27-11-2006) 
Ambassador of China on Arunachal Col. 224 

PrIdcsh (Sub.) I Subsidy for Growing Betel 
(Deb. 3. Vol. XXIII, 24-11-2006) i (Deb. 9, Vol. XXIII, 04-12.2006) 
Col. 5.2-614 I Col. 91 
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Subsidy on Food I Need to conduct an Inquiry into the 
(Deb. 9, Vol. XXIII. 04-12-2006) I functioningofRamgarhSuprMillin 
Col. 79 Uttar Pradesh (MUR 377) 

Subsidy to Agriculture Sector (Deb. 19. Vol. XXIV, 11·12-2006) 
(Deb. 19, Vol. XXIV, 11-12-2006) Col. 512-13 
Col. ISS-57 Need to encourage export of Sugar from 

Subsidy to Haj Pilgrims the c:ountry (MUR 377) 
(Deb. 7. Vol. XXIII. 30-11-2006) (Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 319-20 Col. 309 

Supply of Wheal and Rice at Subsidized I Pri<:e Rise due to Impon 
Rates (Deb. 4, Vol. XXIII. 27-11-2006) 
(Deb. 9. Vol. XXIII. 04.12-2006) Col. lS3-S4 
Col. 356-57 Production Capacity of Sugar Mills 

Utilisation of Subsidies and Plan Funds ! (Deb. 19, Vol. XXIV, 18·12-2006) 
(Deb. I, Vol. XXIII. 01-12-2006) 1 Col. 202-G4 
Col. 149-50 ! Production of Sugar 

SlIPr (Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 278-79 

Assistance from SDF 
(Deb. 4, Vol. XXIII, 27-\\-2006) . Revival ofSicit Sugar Mills 
Col. 66-67 ; (Deb. 14. Vol. XXIV, 11-12-2006) 

I Col. 115 
Ban on Expon of Sugar ! 

(Deb. 20. Vol. XXIV. 19-12·2006) I Sale ofSupr in Excess of Quota 
Col. 228.29 ! (Deb. 14. Vol. XXIV. 11-12-2006) 

Ban on Sugar Expon t Col. 106-07 
(Deb. 4, Vol. XX III. 27- 11-2006) ! Sugar Mills 
Col. 62 ! (Deb. 19. Vol. XXIV. 18-12-2006) 

By-Products ofSupr Industry ! CoL 149-50 
(Deb. 19. Vol. XXIV. 11-12-2()(Uj) i Sugar Mills in SEZ 
Col. IS7 • i (Deb. 20. Vol. XXIV. 19·12-2006) 

Conditions for Setting up New Sugar MiUs I Col. I 51 
(Deb. 19. Vol. XXIV. 11-12·2006) ! Suprcue Dues 
Col. 240-41 I (Deb. 4. Vol. XXIII. 27-11-2006) 

I Col. 179-10 Expansion of Sugar Industry 
(Deb. 19, Vol. XXIV, 11-12-2006) Violation of Rules by Sup Mill. 
Col. 59--60 (Deb. 19. Vol. XXIV, 11-12-2006) 

Grant of Loans &om SDF Col. 239-40 
(Deb. 9, Vol. XXIII, 04·12-2006) Sa 
Col. 329-36 pruae 

Mechanism for Release ofSupr Amendment to Suprcane Control Order, 
(Deb. 14, Vol. XXIV, 11-12-2006) I 1966 
Col. 220-21 (Deb. 9, Vol. XXIII. 04-12-2006) 

I Col. 2S!'0.65 
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Decline in Productivity of Sugarcane Sw.j.ldh .... 
(Deb. 14, Vol. XXIV, 11-12-2006) P d' P IdS' Idh Col. 195 en Ing roposa s un er waJa ara 

Ethanol Production from Sugarcane I 
(Deb. 19. Vol. XXIV. 18-12-2006) I 
Col. 176 I 

Micro Propagation of Sugarcane 
(Deb. 9. Vol. XXIII. 04-12-2006) 
Col. 300 

Need 10 declare Minimum Suppon Price 
for Sugarcane (MUR 377) 
(Deb. 19. Vol. XXIV. 18-12-2006) 
CoJ.S12 

Package for Sugarcane Dues 

Scheme 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 105-06 

Performance ofSwajaldhara 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 323-25 

Sw .... aj.y •• ti G ... m Sw.rojpr Yoj •• a 
Need to release the funds for 

implementation of theprojeclS under 
SGSY in Bellary. Kamataka(MUR377) 

(Deb. 19. Vol. XXIV, 18·12-2006) 
Col. 508-09 (Deb. 9. Vol. XXIII, 04-12-2006) 

Col. 361-62 I Pending Proposal under SGSY 
P.yment for Sugarcane I (Deb. 18. Vol. XXIV. 15-12-2006) 

(Deb. 9, Vol. XXIII, 04-12-2006) I' Col. 327-28 
Col. 362-63 S . I P' d SGSY I peela rOJeclS un er 

Sugarcane Dues I (Deb. 18, Vol. XXIV, 15-12-2006) 
(Deb. 4. Vol. XXIII. 27-11-2006) i Col. 368-74 
Col. 179-10 I 

S P · fo S Sw.rojC·r Yoj ... uppon flCC r uprcane 
(Deb .... Vol. XXIII, 27-11-2006) . Loan under Swarojgar Yojana 
Col. 199 I (Deb. 3. Vol. XXIII, 24-11-2006) 

Col. 481-82 
Saldde 
W.H.O. Repon on Suicide 

(Deb. 15. Vol. XXIV, 12-12-2006) 
Col. 116-87 

Salad....,. •• 
Study on Sunderbans 

(Deb. 4. Vol. XXIII. 27·11·2006) 
Col. 147 

SeperBuar 
Payment by Super Bazar 

(Deb. 14. Vol. XXIV. 11-12-2006) 
Col. 61-62 

Revival of Super Bazar 
(Deb. 4, Vol. XXIlI, 27-11-2006) 
Col. 166-67 

SW.Y.lDsiddh. ScheID' 
Swayamsiddha Scheme in Andhra 

Pradesh 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 101-04 

T.iw •• 

Visas 
(Deb. 15. Vol. XXIV, 12-12-2006) 
Col. 170 

Taj,ad ... KUDU Committee 
Recommendation of Tajendra Khanna 

Committee 
(Dcb. II, Vol. XXIV, 15.12-2006) 
Co1.331-32 
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Suburban Railway Line between' Collection ofFBT 
Tiruvanmiyur and St. Thomas Mount I (Deb. I, Vol. XXIII. 01-12-2006) 
(Deb. 12. Vol. XXIV. 07-12-2006) i Col. 166-67 
Col. 168-69 ! Coveraae of Services under Tax Net ' 

Supply of Power I (Deb. I. Vol. XXIJI, 01-12-2006) 
(Deb. Il. Vol. XXIV. 01-12-2006) II Col. 162 
Col. 294 . Custom Duly Centres 

Tatkal Scheme I (Deb. S. Vol. XXIII, 28-11-2006) 
(Deb. 6, Vol. XXIII. 29-11-2006)! Col. 447 
Col. 285-86 i CU5Um1S and Excise Collection 

UAE Flights from Chenoai ! (Deb. I. Vol. XXIII. 01-12-2006) 
(Deb. 17, Vol. XXIV. 14-12-2006); Col. 87 
Col. 113 I Details of IT Collection 

TaRDlry TedmoIot;y UPend.tioa FlUId! (Deb. 8. Vol. XXIII, 01-12-2006) 
Tannery Technology Upgradation Fund I Col. 173-77 

for Leather Industl'y i Detection of Tax Evasion 
(Deb. IS, Vol. XXIV. 12-12-2006): (Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 170-71 I Col. tS6 

lillizaaia I Double Taxation Agreement with 
Agreement bel ween Railways and: Mauritius 

Tanzania ! (Deb. II, Vol. XXIV, 15-12-2006) 
(Deb. 2. Vol. XXIII, 23-11-2006)! Col. 239-40 
Col. 279..JO i Duties in Cement 

11 C -'-- , (Deb. 3, Vol. XXIII, 24-11-2006) 
anpore 0 ...... __ : Col. 367-61 

Implememation of Tarapore Committee! L'_o..-..... 
Report i Duty Dmvback ~, .... 
(Deb. 13. Vol. XXIV, 01-12-2006)! (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 191 I Col. 112·13 

; Duty Evasion by LO Eleetronics 
! (Deb. II. Vol. XXIV. 1S-12-2006) 

Arrears of Property Tu to NOMC I Col. 261~ 
Tautioa 

(Deb. IS, Vol. XXIV, 12-12-2006) ! Education C 
Col. 97-91 i ell 

i (Deb. I, Vol. XXIII, 01-12-2006) 
Central EJu;iIe of Duty Evasion ! Col. IlS 

(Deb. la. Vol. XXIV. !S-12·2006) I 
Col. 291-94 (Deb. II, Vol. XXIV, IS-12·2006) 

Col. 161 
Cess Collected on National Hi&hways in ! 

K.-nataka : Evasion of Service Tax 
(Deb. 16, Vol. XXIV, 13-12-2006) I (Deb. 13, Vol. XXIV. 01-12-2006) 
Col. 449-S0 1 Col. 136-42 
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Exemption from Duty for Drinking Water liT Exemption of Culture I Foundation 
Projects (Deb. 18, Vol. XXIV. 15-12-2006) 
(Deb. 3, Vol. XXIII, 24-11-2006) Col. 341 
Col. SOl IT Form 

Exemption of Excise Duty (Deb. 18, Vol. XXIV, 15- I 2-2006) 
(Deb. 9, Vol. XXIII. 04-12.2006) I Col. 336-37 
Col. 97--91 ; IT on Agro-related Income 

Expansion under AiRs ! (Deb. 8, Vol. XXIII. 01-12-2006) 
(Deb. II, Vol. XXIV. 15-12-2006) Col. 232 
Col. I \3-14 IT Raids 

Filing of IT Online • 
(Deb. 8, Vol. XXIII. 01-12-2006) ! 
Col. 108-09 . 

Filing of IT Returns 

(Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 397-98 

(Deb. 18, Vol. XXIV. 15-12-2006) 
Col. 160-61 

(Deb. 8. Vol. XXIII. 01-12-2006) . ITRefunds 
Col. 33-34 ' (Deb. 8. Vol. XXIII. 01-12-2006) 

Filing of IT Returns Online . Col. 227-28 
(Deb. 3. Vol. XXIII. 24-11-2006) ; Multiple PAN Card Holders 
Col. 50S . (Deb. 3, Vol. XXIII. 24-11-2006) 

Impon Duty on fish Net Col. 346 

(Deb. I. Vol. XXIII. 01-12-2006): (Deb. 8, Vol. XXIII. 01-12-2006) 
Col. 93-94 ! Col. 87-88 

I 
Interest on If Refund ! Need to extend the time limit on Excise 

(Deb. 18, Vol. XXIV. 15-12-2006) i Duty exemption for setting up 
Col. 367 . industries in the eanhquake affected 

Interest on Outstanding IT i Kutch district of Gujarat (MUR 377) 
(Deb. \3. Vol. XXIV. 08-12-2006) i (Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 290 i Col. 363-64 

Investigation against Black Listed NGOs : Need to give Income Tax exemption WIder 
(Deb. I. Vol. XXIII. 01·12·2006)! section 10 (29 A) ofJncomeTaxAct, 
Col. 210·11 i 1960 to Maharashtra Maritime Board 

Irregularities in Payment ofServite Tax' (MUR 377) 
(Deb. 13, Vol. XXIV. 08-12.2006) (Deb. 16. Vol. XXIV, 13-12·2006) 
Col. 117·20 Col. 614·15 

IT Collection from Cooperative Banks 
(Deb. 3. Vol. XXIII, 24-1\-2006) : 
Col. 241-42 

Need to reconsider the imposition of 
Income Tax on Profits earned by 
Cooperative Banks and review 
proposed amendment in the Banking 

IT Defaulters Regulating Act (MUR 377) 
(Deb. II, Vol. XXIV, 15-12-2006) I (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 219-20 I Col. 285 

IT EXemption for Software Companies . Outsourcing PAN related job 
(Deb. II, Vol. xxrv. 15-12-2006)! (Deb. 3. Vol. XXIII. 24-11 .. 2006) 
Col. 1 S3 I Col. 250 
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Pendina PAN Applications 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 156-57 

Processing or IT Returns 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 453-55 

Shortage of Manpower in IT Deptt. 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 377-71 

Tax Benefits for aaldlll Sector 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 91 

Processing PAN Cwd Tax Collection ) 
(~b. 18, Vol. XXIV, 15-12-2006) (Deb. 8, Vol. XXJ1I, 01-12-2006 
Col. 135-36 Col. 125-26 . I Tax Concasioa to Medic:aJ Institutes 

Putting up Details ofTu Payers on Net I (Deb. I, Vol. XXIII, 01-12-2006) . 
(Deb. II, Vol. XXIV, 15-12-2006) I Col. 137-40 . 
Col 155 . 

Tax Concession to PIwma Comp .. ". Rationalisation ofOuty Oft Watches 1 (Deb. 9, Vol. XXUJ, 04-12-2006) 
(Deb. II, Vol. XXIV. 15-12-1006) Col. 125 
Col. 166 

Tax Exemption for Power S&ation 
Recovery ofTaxcs i (Deb. 13, Vol. XXIV, 08-12-2006) 

(Deb. 18, Vol. XXIV, 15-12-2006) I Col. 249-50 
Col. 99-101 ! Tax Exemptions to 8EZs 

Reduction in Customs Duty on Ships for I (Deb. 5, Vol. XXIII, 21-11-2006) 
Breaking I Col. 43-45 
(Deb. 18, Vol. XXIV, 15-12-2006) I Tax from Air Tic:tets 
Col. 161-61 ! (Deb. I, Vol. xxm, 01-12-2006) 

Represeataion from Indian Automobile! Col. 99 
Iftdustry I Tax lAbility ofNTC 
(Deb. 18, Vol. XXIV, lS-12-2006) I (Deb. 10, Vol. XX1I1. 05-12-2006) 
Col. 214-15 Col. 333-34 

Service Tax I Tax on Agric:ukurat Income 
{Deb. 13, Vol. XXIV, 01-12-2006)1 i (Deb. II, Vol. XXIV. 15-11-2006) 
Col. 333-34 Col. 13S 

Service Tax Collection ! Tax Rebate to Builders of New Airporla 
(Deb. 13, Vol. XXIV, 01-12-2006)! (Deb. It Vol. XXIII, 01-12-20(6) 
Col. 135-36 I Col. 89-90 

Service Tax on Public Amenities ! Toll Tu for Ule of Four Lane ItoIds 
(Deb. 13, Vol. XXIV, 01-12-2006); (Deb. 6, Vol. XX1I1, 29-11-2006) 
Col. 244 ... 5 I Col. 331-39 , 

Setting up of Land Customs Stillion I Utilisation or EducItioa C .. 
(Deb. 13, Vol. XXIV, 01-12-2006) I (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 247.... I Col. 61 

Sharma Service Tax with Stales ! Utilization of Maritime Cess 
(Deb. 13, Vol. XXIV, 01-12-2006) I (Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 51-S2 I Col. 13-74 
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Violation in payment ofFBT by Foreign 
Complfties 
(Deb. 3. Vol. XXIII, 24-11-2006) 
Col. 317 

ViOlation of IT Regulations 
(Deb. I, Vol. XXIIl.,OI-12-2006) 
Col. 112 

Withdrawal of CST 
(Deb. 8, VCfI. XXIII, 01-12-2006) 
Col. 3S-36 

World Bank Study on Taxes 
(Deb. 18, Vol. XXIV. 15-12-2006) 
Col. 363 

'In 
Fomp Tea Companies 

(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 393 

Celebrating Teachas Day 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 197-98 

Diplomas ftom Unrecopised 1nstinnions 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col. 376-7. 

Guidelines 10 stop Sexual Abuse 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col. 103-05 

Increasing Retirement Age of Faculty 
Members 
(Deb. S, Vol. XXIII, 28-11-2006) 
Col. 283-84 

National Institute of Technical Teachers 
Training IIId bseerch 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 30S-06 

Promotion ofSClST in NOMC Schools 
Import of Tea (Deb. 20, Vol. XXIV, 19-12-2006) 

(Deb. I S, Vol. XXIV, 12·12-2006) Col. 276-77 
Col. St)..S J Shortage ofTeachers in PrintaJ)' Schools 

Ncedtoprovldespecialreliefpaclcagefor (Deb. 10. Vol. XXIII, 05-12-20(6) 
revival ofTa Industry (MUR 377) Col. 40-41 
(Deb. 10. Vol. XXIIl, QS-12-2006) Shortage of Urdu Teachers and Books 
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(Deb. 10, Vol. XXIII, 05-12·2006) 
Col. 329 

Trade with America 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 279 

US Assistance for Fighting Terrorism 
(Deb. 11. Vol. XXIV, 06-12-2(06) 
Col. 121 t 

Foman Universities 
(Deb. 5, Vol. XXIII, 21·11-2006) 
Col. 45-46 

Funds for ·ReIeardl and Development 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 91·124 

M.C.A. Course 
(Deb. 10, Vol. XXJlI, 05-12-2006) 
Col. 62-63 

VISit of Defence Officers to USA Mahatma Gandhi Antarrashtriya Hindi 
(Deb. 7. Vol. XXIII, 30-11-2006) VlSbwavidyalaya 
Col. 55 (Deb. IS, Vol. XXIV, 12-12-2006) 

Col. 112-13 
VaiYersity G .... b e ....... 
New LinJuistic: Survey by UGC 

(Deb. S, Vol. XXIII, 2'-11-2006) 
Col. 232-33 

NlIlional Vd'tUII University 
(Deb. 20. Vol. XXIV. 19-12-2006) 

. Col.317 

Need II) IICCOI'd CadraI Univenity status 
WithdrawaJ of Grant by UGC I to SempumInInd Sanskrit University 

(Deb. IS. Vol. XXIV, 12-12-2006) I ofVaranai, UuarPrlldesh(MUR377) 
Col. lOS i (Deb. 10. Vol. xxm, 05-12-20(6) 

V.tv~nIty(l) ! Col. 465 
. : Need to implemem the tecotlltllCtlitations 

AI~1Otl ~ Funds for Development of ! of Committee set up by Ministry of 
UmverslUcs . I Human Resoun:c Development befute 
(~b. I. Vol. XXIII. 01-12-2006)! giving permis,ionlo forei,n 
Col. 204 i univmities CO operate in the c:uuntty 

Assistance to Col. and Universities I (MUR 377) 
(Deb. 10, Vol. xxm. ~12.20(6) I (Deb. 20, Vol. XXIV, .1'-12-2(06) 
Col. n-12 1 Cot. 440-41 

Deemed Universities I Need to open • Central University in 
(Deb. 10, Vol. XXIII. 0$-12-2006)! Dlrjeelm&. west 8cnpt(MUR377) 
Col. 27()"71 I (Deb. IS, Vol. XXIV, 12·t2·2006) 

Fake Foreign Universities ! Col. 442 ... 3 
(Deb. 10, Vol. XXIII. 05.12-20(6) I Ranks to Indian Uniwnitia 
Col. 229-30 ! (Deb. 10, Vol. xxm. 05.12-20(6) 

Filling up of SClST VKancies in Central I Col. 3CJ4.9S 
Universities j ScUina ofTribat UnMrslty 
(Deb. 10, Vol. XXlll, 05-12·2006) I (Deb. 10, Vol, xxm. 05-12-2006) 
Col. 372-73 I CoL 359-60 
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Seain, to Teacher Education Centres in 
Universities 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 395-96 

ScUina up ofTec:hnieal Univenities 
(Deb. IS, Vol. XXIV\ 12-12-2006) 
Col. 96 

SeUina up of Universities for NRII and 
PIOs 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 340 

Uaorpalled Sedor 
Expansion of ESI Schemes in 

Unorganised Sector 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 225 

Medical Benefits for Workers of 
Unorpnised Sector 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 116 

Universal Scheme for Informal and 
Unorpniled Sector 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 203-04 

U"OtIClaabUtty 

Urban Ana(') 
HOUIin, flCilities in Urban A.-

(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 366-67 

Mass Rapid TrlllJit Syatem 
(Deb. II, Vol. XXIV, ts-12·2006) 
Col. 330 

Proposal. for Development of Urban 
Aras 
(Deb. 3, Vol. xxm, 24-11-2006) 
Col. 253-54 

Urban HOUIina Policy 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Co1.331-32 

Water Management in Urban Area 
(Deb. 3, Vol. XXIII, 2"-11-2006) 
Col. 239 

Urba.De¥ ...... _ 

Allocatioft of Funds for Urban 
Development 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col.316 

Beautification and Renovadon otTowas 
(Deb. 3, Vol. XXIII, 2"-11-2006) 
Col. 466-61 

Cities under JNNURM 
(Deb. 3, Vol. XXIIl, 24-11-2006) 
Col. 276-77 

lllltitution of National Award for 
oldllaDdi"l faeldwork in eradicating 
I.IIIDUChIbiIity and combatina offences 
of lIrOCitiel apinst Scheduled Castes 
(St.) 
(Deb. 4, Vol. XXIII, 27-11-2006) Guwahali Face-lift Project 
Cot 219 I (Deb. 3, Vol. XXIII, 24-11-2006) 

Col. 244 
Un .... 
Explori", Deep Uranium Reserves Master Plan of Delhi 

(Deb. 16, Vol. XXIV, \3-12-2006) (Deb. la, Vol. XXIV, IS-12-2006) 
Col. 71-73 I Col. 235-36 

PurcItuc ofUl'Iftium &om Australia I Mega City Status 
(Deb. I, Vol. XXIll, 22-11-2006) (Deb. 3, Vol. XXIII, 24-11.2006) 
Col. 206-07 Col. 52·53 

Uranium Processin& Plant in A.P. 
(Deb. 6, Vol. XXIII, 29-11.2006) 
Col. 142·43 

Modernisation ofMumbai 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 332-36 
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Use ofBuiJdin&a for ~iu.os !Mega City'Schtnte 
(~~I •• NoJ<XXJV.1S·.ll·2006)! (Deb.', Vol. xxnt(lf~ti~2006) 

.,' : :~. U2-34 I CoL 11·79' ., . 

Urn. Ralewal ProJeet 1 P\&bUcPOvate Partnmhil' 
~~b~e-:.y;:~= I ' '~~l's~t, VolXXlV. ,'15.l2.2()O6) 

Col. 149 LTra91e Congestion in Cities. 
tT*"~'· .' .... ,. II' ~~bio~:ilVot: XXtV,l).-n·~0()6) 
BcautifitIdoQ ~Delbi , I . 

'. (Deb.ll, Vol. XXIV. 08-12-2006) j Uttar Pradesb 
Cot 254 t Accelerated WaterS!4~pl)' Scb~~ ir.I V·P 

CjYieAmcnitiel I (lkb. 3, Vol. XXIII. 24-11-2006) 
(Deb, 1., vOl. XXIV. 15.12-2006) L Ccl.259· 76 
Col. 171-72 '. . ! Alkaline Soil," v ' J' . , , . 

~onsritution .. of Committee .. fOf ! (cDelb4'51~~ \01. X,.l\. 18·12~10()6) 
RestruccUriIIg the Urban DeveJOpInerK t. 0 .-to 

(Deb. I, Vol. XXIlI, 01-12-2006) ., Brass Industry 
Col61-69 .'.' . (~b.liJ. Vot. XXm,05·1~lOO6) 

~~lItuIc$UtUT " Col. 175 
(Deb.H, Vol. XXJV,.:.2~12.~Oo) 8ull~PrQOnn, of ~a Temple 

• Col.l..U-st . (Deb. 5. WI. XXIU.·ll~U·20(6) 
~ o{Cities CotlSJ 

(OI!1J.Jt.,Vol.XXJV.15-i2~2~) Bypass along Nll No. 28 
Col. 33+3S' (Deb. 6,'V,lL XXIll, 29 .. 1l...l0061 

ExteroaUy Aided Proj~t' under 
hu.tarated IJr~anOeveJopftlent 
!k:bemes • . .... '.' 

.. (Deb .• ; Vot XXIl1, C)J..12-Z006) 
Col. 79--10 . 

tte.Idl f~itiCs to Urban Poor 
(Deb. ", VoL XXI It. 29-11 ~2~6) 
Cot. 30s.06 . '" . 

HouJes f~Poqr ~'url.tjQl A~" , . . 
(Deb.I),Vol. XXIV,ot..ti-20C/6) 
Col.l02"()l ..' 

IDSMY'Scheme 
" <t>eb. 13, Vol. XXrV.OI .. 12~2()06) 

Col. 271-72 . 

lndebledncu·1ft .Rural' Urhn·Arm 
(Deb. 6. Vol. XXJf1. 29-H.2(06) 
Cot 1.4·16 . 

Col 309 

QonslnlC:tiQn QfA:itport i.nM9r~d 
(Dcb,). Vol. XX.IH,J()~lb2006) 
CoL 1 ..... 7 

Construction ot'Rai lway Bridgn inlltar 
Pradesh 
(Oeb .. 1, VoL XXIII, 10.·jf .. 200-6) 
C~)I ,10·& I . 

Con)'~ WH,.Qj,JrJtO S~~.. • 
(Peb.IJ.,~L XX.lV,t)6..1l-·tot}~) 
Col. 239 

CPSOs. in ,liUltr','" .. 
toe.b. 17, Vo}.XXlV .. 1-4·U~2006) 
Col. 79--82 ' 

Dem~jc$ UAderPMGS¥.· 
lPcb_l. V~VXXUl •. Of·l-l~Z0(6) 

. Col. Wi 
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Development of Surroundings of Taj I Need to ~rd Central University ItItUS 
Mahal ; to Sampumanand Sanskrit University 
(Deb. 2, Vol. XXIII, 23-11-2006) I of Varlnui, Utlar Pradeah(MUR377) 
Col. 184 (Deb. 10, Vol. XXUI. 05-12~2006) 

Dialing System I Col. 465 
(Deb. I, Vol. XXIII, 22-11-2006) . . 
Col. 173-74 I Need to accord permlSslOD and start . I construction work of Pancluwtda 

Encephalitis Cases 10 Uttar Pradesh Dam, Uuar Pradesh (MUll 377) 
(Deb. I, Vol. XXIII, 22-11·2006) I Deb "I XXI 7-12-2006) 
Col. 89.92 ! ( . 12 ... 0. V. 0 

Col. 367-61 
Extension QfMerro Rail upto Ghaziabad 

(Deb. 8, Vol. XXIII, 01-12-2006) ! Need to cbange the route ofafewuaias 
Col. 96 I running between Delhi-Howrah .,iII 

Gauge C{)nservationbetweenFarrukhabad I Ihansi-Jaullpur and AllaJaabad 
and Bareilly 1 (MUR 377) 
(Deb. 17, Vol. XXIV, 14-12-2006) I (Deb. S, Vol. xxm, 21-11-2006) 
Col. 217 I Col. 523 

Hiring afTV Studios Need to conduct an inquiry into the 
(Deb. 4, Vol. XXIIl, 27.11-2006) I fuoctioninaofhmptbSuprMiliia 
Col. 93 I Uttar Pradesh (MUR 377) 

lSI Network in UP i (Deb. '19, Vol. XXIV, 18-12-2006) 
(Deb. 15. Vol. XXIV, 12-12-2006) I Col. 512-13 

Col. IIJ I Need to conduct an inquiry into the quality 
Maintenance and Development of i ofmalCrial being used forconsuuction 

Temples in U.P. I of National Highway No.2 between 
(Deb. 2, Vol. XXIII. 23-11-2006) 1 Asr. and A~raiya. Uttar Pradesh 
Col. 169.-70 I (MUR 377) 

Need for an enquiry into the work done! (Deb. 6, Vol. XXUI, 29.11.2006) 
under Sam Vikas Yojana as I Col SOl 
Sbahjahanpur and Bhakhani block of ! . 
Hardoi district in Uttar Pradesh I NeedtoconductCBlenquiryintoworiting 
(MUR 377) I of Uttar Pradesh Electricity Board 
(Deb. 15, Vol. XXIV, 12-12-2006) I (MU~ 377) , 
Col. 449-50 ! (Deb. 17. Vol. XXIV, 14-12-2006) 

Need" for effective implementation of i Col. 28 I 
Centrally Sponsored Deveiopmel1l ~nd I Need to ensure that fertilizers are made 
Poverty Alleviation Programmes bemg, available to Uttar Pradesh as per the 
undertaken in Uttar Pradesh, ----...I..cd fo . (MUR 377) 
(MUR 371) quota ~ r It 
(Deb. 9, Vol. XXIII. 04-12-2006) (Deb. S, vot XXlIl, 21-11-2006) 
Col. 403 Col. 52S 
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Need ............. prooe .. of 
............. ~I.aot 
UI r7 I ., .. U. PrIdeIb S&Ite 
... a 1IID1,IADI 4Ce1pondoDID 
u... u.. PnMWt(NUa 3m 
(Dtb. 11. Vol. XXIV. 06-12-2006) 
CoL 3)1).20 

Need to aIIIDCl .. route of profH)Ied 
·PallCe Oft wla ... ,' (Howre to 
AM' '.1)..-o-_t .......... 
the ..... ot8lllrwarl railway ICIliaa 
(Mlm377) 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoL 3OS-06 

Need to opea ~ lCendriya Vidyalaya at 
B1awM. u.r PnIdeIh (MUIl.377) 
(])eb. 15, Vol. XXIV. 12-12-2006) 
Col...., 

Need to preserve hi.wical monuments 
and au,meat touril1 facilities at 
Kaulhambi, U.P. (MUR 377) 
(Deb. II, Vol. XXIV, 06-12-2006) 

"-I to include all the districts of uu.r I Col. 311-19 
Pradetb under Accelerated Power I . PnIdHh 
Development Reforms Programme I' Need to procure nee ftom Uttar 
(MUI. 377) . to avoid the shortage of foodp'ains in 
(Deb. Il, Vol. XXIV. 06-12-2006)! thegodownsofFCI (MUR 377) 
Col. 311 . (Deb. 4. Vol. XXIII. 27-11-2006) 

Need to IDehide Bareilty bypau work Col. 306 
08 Nati .. al Hitbway No. 24 in Needtoproyide~ialpecb&efortbe 
P ..... iliA .nd start its work drou,bt affected f.rmen of 
-- 1'm1y (MUR 377) ',Bundelk.hand and to conltruct 
(Deb. 17, Vol. XXIV, 14-12-2006) I Pancbenda 0.. widI. view 10 10M 
Col. 279-10 . the probIeIM bein& fa:ed by tirmerI in 

Meed to IIIIb available BSNL pre-paid II the rep. (MUIl)77) 
SIM carda in Maharajpaj, Uttar (Deb. 20, Vol. XXIV, 19-12-2006) 
".... (MUll 177) I Col440 
(Deb. 9, Vol. XXIII, 04-12-2006) ! . 
Col 400 I Need to set up ... bIIed Power Plant 81 

U __ ..t __ 1. J '1 . I U...,. Uaar Pradesh. (MUR 377) 
~ to _e aunpur rat way ICatkm ! 

fuoc:tiooaI and make provisions for i (Deb. 4, Vol. XXIIl. 27-11-2006) 
ItOppIte oftraias (NUR 377) ! Cot 307 
(Deb. 9, Vol. XXIII. 04-12-2006) j Need to JIarl work on pendina railway 
Col. 401 1 projectl in Bareilly. Uttar Pradesh 

Need to IDORiIor the quality of work being! (MUJl177) 
doaebyCOlllp8Dieseappdunderthe I (Deb. 4. Vol. XXm.21-11-2006) 
Ilajiv Gandhi ltural Electrification! Col. ~ 
Sdteme in Uaarrr.desb (MUR 377) 1 
(Dcb. 16, Vol. XXIV, 13.12-2(06) , OutttrnkofSlyfcverinU.P. 
Col. 614 ! (o.b. 16. Vol. XXIV. 13-12-2006) 

Noed to opea • Keadriya Vidyalaya at I Col. J 66067 
8ijDQr. Unar.PnIdesb (MUR 371) II Pollution Il T. MabaI 
(Deb. 10. Vol. XXOI, 05-12-2006) (Deb. 4, Vol. XXIII, 27-11-2006) 
Col 472 CoL.1 
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RaU Overbrid,e on Betisa, Uttar Pradesh 
(Deb. 12. Vol. XXIV, 07-12-2006) 

-.idenlna and Stren,tthenina of Roads in 
Uttar Pradesh 

Col. 243 
Railway Projects in Utter Pradesh 

(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 335-36 

(Deb. 2, Vol. XXIlJ, 23·11-2006) UttankUad 
Cot. 92 

Expansion of Airpoltl in Va..WI 
ReaUocation ofCOIIIW'IlefS amona LPG (Deb. 2, Vol. XXIII. 23-11-1106) 

Doalers Col. 97-99 
(Deb. 17, Vol. XXIV, 14-12-2006) 1 
Col. 99-100 ! Inquiry against IPS Officers 

1 (Deb. S, Vol. XXIII, 21-11-2006) 
Rehabilitation S-cheme ofNCLP I Col. ~86 

(Deb. 4. Vol. XXIII, 27-11-2006) i 
Col. ~40 I Mobile Service in Hilly Areas 
. . . ' (Deb. 16, Vol. XXIV, 13-12-2006) 

ReVIval o(S~k Sugar Mills Col. 82-83 . 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 115 Need to check deforestation betwoeD 

Kuhipur and RmnnIpr iaAlmpollln 
Sale of Sup- in Excess of Quota 1 Tarai, UtbU'InchaI (MUll 377) 

(Deb. 14, Vol. XXJV, 11-12-2006) (Deb. S, Vol. xxm, 21-11-2006) 
Col. 106-07 Cot. 521 

Scam in Power DepatIment of U .P. Need to provide ~ IDd ocher. 
(Deb. la. Vol. XXIV, 15-12-2006) I benefitstoyoPtblofua.-daalwilo 
Col. 132 bad been giveD traiDiaa in o..ma 

Schemel Submitted lO Plannin& I Warfare aft,r the 1962 Cla-iane 
Commission I Aggression (MUll 377) 
(Deb. I, Vol. XXIII. 22-11-2006)! (Deb. 9, Vol. XXIII, 0-4-12-2006) 
Col. 143-44 I Col. 398 , 

Seam, up of Hospital. for TB Palimb i Need to simplify the proc:edure for 
(Deb. 16, Vol. XXIV, 13-12-2006) I issuance of domicile c:ertific:ate in 
Col. 79 ' Uttarenc:hal (MUR 377) 

SetdllJ up ofPowcr Station It Dehrighat I (Deb. U, Vol. XXIV, 12-11-2006) 
(Deb. 13, Vol. XXIV, 08-12-2006)! QJI. 448 
Col. 162-63 i Rail Project in UuaranchaI 

Stoppaae or Trains at Gonda Station I (Dob. 12. Vol. XXIV, 01~12-2006) 
(Deb. 17. Vol. XXIV. '4-12-2006) I Col. 76·77 
Col. 118 I Railway Platform in Uttaranchal 

Telewm Facilities in Tribal Areas' I (Deb, 17. Vol. XXIV, 14-12-2006) 
: (Deb. 16, Vol. XXIV, 13.12-2006) I Col. 76 
r Col. 94-95 I Reallocation of Consumen amonaLPO 
Textile Una 

(Deb. H, Vol. XXIV, 12-12·2006) 
Col. 200-02 

Dealers 
(Deb. 17. Vol. XXIV, 14-12~2006) 
Col. 99·100 
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Rehabilitation ofTcbri DIm Oustcea 
(Deb. 13, Vol. XXIV, 01.12-2(06) 
CoI.Il"ts 

Tebri Hydro Power Project 
(Deb. I, Vol. xxm. 01-12-2006) 
CoL 69 

Train Service &om lJUInncba) 
(Deb. 12. Vol. XXIV, 01-l2-2.(06) 
Col. 79 

vKant Posts in Labour Courts 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 286-87 

Vacant Posts in Missions 
(Deb. 11, Vol. XXIV. 06-12-20Q6) 
Col. 'IS 

Vacant Pom in Postal Department 
(Deb. I. Vol. XXIJI, 22-11-2006) 
Col. 159-60 

Vacent Posts in PSUs 
Vaa.tP .... ) . I (Deb. 7. Vol. XXIII, JO-Il-2006) 
FiUilll up ofRaerved 8KIt1og Vacancies', Col. 59-60 

(Deb. 20, Vol. XXIV. 19-12-2006) Vacant Posts in SafdJrjung Hospital 
Col. 191 I (Deb. I. Vol. XXll1. 22-11-2006) 

Fillin& up of8ecklo& v.canciea I Col. 115-16 
(Deb. 16. Vol. XXIV, 13-12-2006) p' UT 

Vacant om In 
Col. 205..06 'I (Deb. 15. Vol. XXIV, 12-12-2006) 

IDIIrucdaaIIbr Fillina Vecanc:y , Col. 266-67 
(Delt. 16, Vol. XXIV, 13-12-2006) Ii p f .......... ~ 

Vacant osts 0 VV'-Wl! 

CoL 549-50 . . I (Deb. lI, Vol. XXIV, 06-12-2006) 
Need 10 flU up the poll of Principals tn I Col. 267-69 

Keadriya VidyaIa)'ll by promotion i 
iDIIead of fiUin, the po.t through I Vudae 
.....-(MtJIt 371) I Bird Flu \1K:cine 
(Deb. 19. Vol. XXIV. 1&-12-2006) i (Deb. 4, Vol. XXlII. 27-11.2006) 
CoL 511-12 I Col. 10-11 

I.ecnaiIaat of Group 'C' tnd 'D' Posts 1 Contaminated Polio Vaccines 
(Deb. 17, Vol. XXIV, 14·12·2006) i (Deb. 6. Vol. xxm. 29.lJ-2006) 
Col. 212 I Col. 62-63 

VecancJe:s for OBC c:.aea0f)' I DiJposaI of Material before ill expiry 
(Deb. 11. Vol. XXIV. 06~12-2006) I' (Deb. 3, Vol. xxm. 24-11-2006) 
Col. 57·51 Col. 219 

Vlcaacies ill B;Inb I Human Trail of ~ine 
(Deb. II. Vol. XXIV, 15-12-2006) i (Deb. I, Vol. XXIII. 22-11.2006) 
Col. 255·56 1 Col. )75 

VICIII1 Posts I lnaclivllcd Po& Vaccine 
(Deb. I. Vol. XXIll, 01-12-2006) I (Deb. I, Vol. XXIII. 22·11-2006) 
Col. 141 I Col. 97-98 

v.:. POlIS ill ORDAs NlIionai Policy on Inn\ltllZl VacciUtion 
(Deb. II, Vol. .XXlV. 15-12·2006) (Deb. 11, Vol. XXJV. 06-12.2006) 
CoL 191-99 Col. 196--91 
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New immunization Technique f9r~~s I VlJIage Graia Baaksn._ ,',' 
(Deb, 1. Vol. XXIIl, 22.1I~2Q06):· RevisedViIlageGrIiDB",$<:bemc 
Col. 114·15 to,b. 19, VC)J.XJ(JV.JI~'2-~) 

Valedictory Rdere .. ce Col, 92 

VaJedictoryReference "j' VIP. 
(Deb, 20. Vol, XXIV, 19-12.200h), s' 'ty v-m.. ' , 

'CoJ.49S-96 ,I ecun to W'," " ," ':;::'" i .. (Deb.20~WJ. XXlV.,J 9;;12-ltOf) 
Val.miki Ambcdkar Awu \'ojana I Col. 120-21 

Valmiki Atnbedkar AI-'.'as Yiljana ;! Visa(s) 
, I 

(Deb, \3, 'Vol, XXfV,08.12·2ilO6rl D . I fV' Arrival' ,~", ,1,',' 
Col. '9"23 ; ema 0 , lsa on , IB~-:-- .. , 

(Deb. '11 ;,Vol. XXIV,,~12-2006) 
Vande Maluam Col. 176 ,,' : I. 
Vande; Mataram in, S~hools ,i Issue of Medical VISa ',' , 

(Deb, 15. Vol XXIV, 12·12-2006)! (Deb, 6, Vol. XXJ~I.~~,l1~~~) 
Col 376 I CoU46: ';';',' ,~/, 

VanUa ,'1 Multiple entry Visa Facili~.p~_ 
" ' , . 'i (Deb. 5, VoLx;)(nl,.2,8 ... n·~006) 

Il'Itcn~lJ()l1,,1 Markt::l 01 \all,llu ",',' ! CQI.115~16·' ,', ": ",;"',,, 
(Oeb, 5, \\11. XXIII, 28,-11-2(04) ; ." 
Co1.228-30 "i VISa on Arrival ScbeDle ' 

"j (Deb. 7, Vol. XXIII, 30.:;11.'20C6) 
Ve"rSltvltrkar, ,I Col. 167,"68 " • ," 
Needlo confe(Bhar;~d<'atna Awar~ ~ ; VilSaruCh~BUlIn~' ,'" 

line Veer Savarkar (MUIt 377) '" I (Deb. 6, Vol. XXIII, 2I)..U-2066) 
(Deb, 12, Vol. XXIV, 07-12-2006) J Col. 235-36 
C~L36S--66 " " f VisatoPaicimniI ,', 

Veaetat'oll Trtatmeat Drin • (Deb.16~VoLXXIV, U42 .. lOO6) 
V . T 'I : Col. 261 , , " .," 

ogltlAtfOtl .rcatmellf Dr VC i 
(Deb. 19, Vot. XXlV,lg·12~2(06) ! Visas, ,., " 
Col. 172 ' (Deb. 15, Vol. XXIV, 12.Y2L~tt(6) 

Alleged violation ofViennll C(ll\\,ontion 
(Oeb.ll. VoL: )(XIV,e6~r2-2~) 
Col. 26-27 

Vletna .. 

Col. 170 
, ~ , -~. 

VocadoDal Rebabilltatioa c.... " ' " 
yocational Rebabm~c~~.:, ,,' " 

(Qab.9.YoI. XXIIl. ~4~12·l006) 
Col. 325-26 

ExponofTt«tUeand LcaJherftoml~' Voter lde.lity cards "'" 
to Victnan\ Voter Identity~ 
(D~. ~. Yet. XXfV.l9.j2~20(6) (Dtb. 3,Vol.XXllt24 .. H·l,O,06) 
Col.l73 I Col. 316 
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IteviIioa of Voter Litts 
(Deb. II, Vol. XXIV, 15-12-2006) 
CoI.tl3 .... 

VodqlUPt 

Vodna Jli&ht 
(Deb. 13, Vol. xXIV, 01·12-2006) 
Col. 327 

W.III PrepertIeI 
WItt PrapertieI 

(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. S4-S5 

W .... INI 
Development ofWuteIaod 

(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 12-190 

Private Participation in Wasteland 
Development 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. lSI-52 

I w. .. r Body(I) 

Maintenance of Lakes and Ponds 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 20S 

National Project for Water Bodies 
Wa"'.-(I) (Deb. 4, Vol. XXIII, 27-11-2006) 
Cold Stonp F.cility Col. 213-IS 

(Deb. 7. Vol. XXIII. 30-11-2006) Wt ....... 10 ~_ ... 
Col. 217-11 I • er .-., piH_ .... ra 

Cold S 10 F Ra'I' W ... DeveIopmeJJt Propwnme 
~ r armen at 1 way! (Deb. 19, Vol. XXIV, 11-12-2006) 

(Deb. 2. Vol. XXIII, 23-11-2006) I Col. 119·91 
CoL 1s-n ! w.ter Harvesti ... 

CreIIioa ofW'lnllouMnj Capec:iIy I Hamcssilll of Rain Wau:r for Cultivation 
(OM. 9, Vol. XXIII. 04-12-2006) I (Deb. 9, Vol. XXIII, 0.-12-2006) 
Col. 9J.96 I Col. 359-60 

Heed to CIOIIIInIct. CeftIraI w..house for I.Rain Water HVVC5lina 
ftrework "'IIIUfec:!ure in auburba of I (Deb. 9, Vol. XXIII. 04-12-2006) 
Sivakui in Ymadbunapr district, Col. 40-44 
TIIDiJ Ntdu (MUll 377) I 
tn.Io. II< ~ I XXIV 12-12.2006) I (Deb. 14, Vol. XXIV, 11-12-2006) 
\.......... ~, 0.. I Col. 199-200 
~.4SO I 

Subaidy for Cold SIorap I Watenlted Dn-elep ... , . 
(Deb. 14, Vol. XXIV. 11-1.2-2006) i Ellten.ion of Water.hell Proaf.nune. 
Col. 64-65'. I UJIder DPAP 

Warehouses (Deb. 13, Vol. XXIV. 01-12·2006) 
(Deb. 19, Vol. XXIV, 11-12-2006) Col. 41-41 
Col 236-37 

Wute D6IpoIaJ 
Dumpina of Electronic w.. 

(Deb. 10, Vol. XXIll, °'-12-20(6) 
Col. 367-61 

W.terway(.) 
Deep Water International Conuiner 

Transhipment Terminal 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 290 
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Wax 
Non-availability of Wax 

Development of Inland Waterways 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. 200.01 (Deb. 17, Vol. XXIV. 14-12-2006) 

Developmental Works on NW No.3 Col. 100 
(Deb. II. Vol. XXIV, 06-12-2006) Weatber belan 
Col. S2·S3 

Doppler Weather Radars 
Perry Services in Kamataka 

(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 538-40 

(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 3)5-38 

. . ' Wuver(s) 
Nallonal Waterway (Kaktnada·. 

Pondicheny stretch or Canals and the : Concession to Handloom Weavers 
Kaluvelly Tank, Bhadrachalam- (Deb. S, Vol. xxm, 28-1\-2006) 
Rajahmundry stretch of River Col. 369-71 
Godavari and Wazirabad-Vijaya~a Credit Card Scheme 
stretch of River Krishna) Bill. 2006- (Deb. 20, Vol. XXIV, 19-12-2006) 
Int, i Col. 96-97 
(Deb. 13, Vol. XXIV. 08-12-2006) i Insurance Scheme for Weavers 
Col. 366-67 (Deb. S, Vol. XXIII. 28-11-2006) 

National Waterway (Talcher-Dhamra! Col. 142-44 
stretch of Rivers Geonkhali-Charbatia ; Loan Waiver of Handloom Weavers 
Dhamra Stretch of Malli River and. (Deb. S. Vol. XXIII. 28-12-2006) 
Mahanadi Della Rivers) Bill. 2006-; Col. 74 
Int. ' Self-Employment to Weavers 
(Deb. 13. Vol. XXIV. 08-12-2006) (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 365-66 Col. 84-92 

National Waterways in Kerala 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 479 

Textile Schemes for Weavers 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 174-7S 

Need to brina a speti6c plan for making : Training to Weavers 
National Waterways-II navigable for i (Deb. IS, Vol. XXIV. 12-12-2006) 
tOmmercial use (MUR 377) i Col. 280-87 
(Deb. 12. Vol. XXIV, 07-12-2006) : Workshed-cum-Housing Scheme 
Col. 311 I' (f?eb. 10. Vol. XXIII, OS-12-2006) 

N . Col. 262-63.367 
eed to Implement the National 
Waterways Projects suggested by I Websites 
NAWAD (MUR 377) i Matrimonial Websites 
(Deb. 20. Vol. XXIV, 19-12-2006) i (Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 44' I Col. 217-18 

Water Transport Service in Ganga Rivcr I Uploading Details on Websites 
(Deb. 6. Vol. XXIII. 29-11-2006), (Deb. II, Vol. XXIV. 06-12-2006) 
Col.3oo I Col. 240-41 

I 
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West Be.... ·.·1 Need toarran.8(; 'li&ht-and ~ound' 
. . . . programmein frontof'H8.1.M ~~i' a 

Asansol Railway Di'VlllOfl .! historical monun\eRt iii Mul'$hidaba4, 
(Deb. 12. Vol. XXIV, 01-12-2006). West Bengal (MUI)77) 
Col. 109 . I (Deb. 16,Vol. XXlV,J 3.12·~0(6). 

Atrociliesby the BSf PeraoQlld . Col. ·609 
(Deb. 10. Vol. XXlUOS-J2-2006) Needt<> instruct ~he .FCt tOltart 

.. • . . . , procwemem of paddy mruraiareasof 
CQlll9-9O ! West Qcnaalast>~r the. target ti~ed 

Bamboo ; . (MUR 177) ..,. . . 
(Deb. 20 Vol. XXIV 19-12.20(6)~ (Deb., 20, Vol. XXIV. 19-n-2(06) 

, '.. .! Col. 44243 
Col. 92 I' 

: Need to open a CenaaJ untversttv in 
COft$IlUttiQnofDecp-Sca Pon i Oarjeeliaa; West Btnp! (MUR )'71) 

(Deb, 6, Vol. XXIII, 29-11--2006) I .(Dcb. 1S, VoL XXIV. J2"1~-20()(;) 
Col. 292-93 i Cot 442 .... 3 
D~ 10 SchameofMalnutrition : Need toprovidt a~quat~ b"dge~ 

(Deb. 10. Vol. xxm. OS-12-2006)! all()ca,tlon~. for spee,dmg up tbe 
! eucutlonot thedoubhng tilf nulW1t)' 

Col. 263~ ! line from Sonapur to C~tlnin&iJ1 
EnvifoftmentalC1earance,oT~ism ; Sealdah DivislOII, West' Bengal 

(Deb. 19, Vol. XXIV. 11-12-2(06) i (MUR 377) 
C. J 1" I {Deb. 20. Vol. XXIV. 19-12-2006, o '. .. ' Cot 44).-44 

Erosion ofOanp in West Bengal I Need to proviclt "eqliatcpotablc Vi'alCI' 
(Deb. 4.VoI.XXIII.l7-U-2(06) I inwesaempansofMurshidaba4, West 
Col, 1'72-13 1 Bengal tbroouppipeUQes drawmg 

FW. lAnd' ,,----' W 8 1 wat« from river Ganges (~UR 37') 
qn tnI~ ... _m... ! (Deb, 20. Vol. XXIV, 19.11-2006) 

(Dell. 9. VotX1UU,04-U-2006) t Col. 437 
Col. 100·n ! Netd to set up. pUbUc Sector casheW nut 

OroWfh Ccotre SebeIMs I ~inl ind\lstl'y at Contai,P'ItM 
(Deb,' IS. ~1. XXIV. t2·12·2006) I Medilliput., West S1t,.al(MVIllnl 
·CoJ """12· . I (Ocb. U, Yo." XXIV. )l-12,.20~) . ,.,.,.. I Cot 447 

InmulNllt by ltaty in Textile Sector . 1 Need to 5Utl tile\\'Ork of®tlbli~ die 
(Deb. 20. VotXXIV. 19-.12~2(06); railway liM from hn..wa,., HaW ... 
Col.lll·22 : andpnMdc:stoppqeof~Trains 

lSI Activities in West Ben&al ;.t Med1a40 Station, '\WftBeugat 
. ··1 (MVR371) (Deb. IS, Vol. XXIV. 12-12-20(6) (Deb II. Vol, XXJY.f)6..12-2tlO6) 

CoI,265-66· Col. 316-11 
Modemilatioft of bilwaySWionl In i ~. lounrid( the ~ ofBSNLin 

West BqaJ . . . '\ Sun4trban rogionof WC$l.BertpJ 
(Deb. 1. VoLxxui. 3tH r-2oo6) (MOl 3m... .... . .... 
Col. 21446 ! (Deb. 6, Vol. XXIU. 29·0 -7(06) 

1 Col. S02.ol . 
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Non-availability of Wax ~ WildUf, 
(Deb. 11, Vol. XXIV, 14-12-2006) ! Cross-breeding of Lions 
Col. 100 (Deb. 9. Vol. XXIII, 04-12-2006) 

Post Offices in Rural Areas of West Col. 247-48 
Bengal i Deforestation 
(Deb. 6, Vol. XXIII, 29-11-2006) (Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 104 Col. 271-73 

Prevention ()f River Erosion , Development of ParklSanctuary 
(Deb. 14, Vol. XXIV, 11-12-2006) (Deb 9. Vol. XXIIJ. 04-12-2006) 
Col. 212·73 Col. 365·66 

. . . Elepham Rehabilitation Centres 
PromotIOn of Sports and Games by SAl, (Deb. 19, Vol. XXIV, \8.12-2006) 

(Deb. 6, Vol. XXIIl, 29-11-2006) Col. 99 
Col. 136-37 

Revenue from Sundarbaris Forests 
(Deb. 19, Vol. XXIV, 1&-12-2006) 
Col. 171 

Setting up of8SNL Tower 
(Deb. I, Vol. XXIII, 22·1\-2006) 
Col. 1.1 

Submarine Cable Landini Station 

Funds to Check Poaching of Tigers 
(Deb. 14, Vol. XXIV. 11-12-2(06) 
Col. 147-51 

Insurance against Loss caused by Wild 
Incursions 
(Deb. 14, Vol. XXIV, \1·12·2006) 
Col. 141 

Inter-State Tiger Reserve in Kerala 
(Deb. 9, Vol. XXIII, 04·12-2006) 
Col. 177 (Deb. 16, Vol. XXIV, 13-12-2006) i 

Col. 2S7·S1 I 
1 Killing of Mongoose 

TappiftlofAJricuituralPotential i (Deb. 19, Vol. XXIV, 18·12-2006) 
(Deb .• , Vol. XXIII, 27-1 !-W(6) I Col. 232.33 
Cot. 140-41 I Need to confer Shourya Award and Amrita 

WetlPd 'I DeviBisbnoi Rastriya Award upon 
. police personnel who laid down their 

Au1stance for Wetland ConservatIOn ! lives in an effort to rescue and save 
(Deb. 14, Vol. XXIV. 11-12-2oo6)! wildlife from the bands of poachers 
Col. 202-03 I (MUR 377) 

j (Deb. 10, Vol. XXIII. 05-12-2006) 
W ..... 'aper : Col. 466-67 
White Piper on Renewable Energy 1 Need to take immediate steps to check the 

(Deb. 8. Vol. XXIII. 01.12-2006)! declining population of wild elephants 
Col. 164-65 I due to rapidly decreasing forest area 

! in Orissa (MUR 377) 
W ....... Price ladex I (Deb. 4, Vol. XXIII, 27-11-2006) 
Wholesale Price Index I Col. 304 

(Deb. 3. Vol. XXIII, 24-11-2006) I Need to take steps to check the menace of 
Col. 189-92 I' Wild Elephants in Assam (MUR 377) 
(Deb. I., Vol. XXIV, 11-)2.2006) (Deb. 20, Vol. XXIV, 19·12.2006) 
Col. 108-12 ! Col. ..... -45 
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New r. Reserves I' Atrodtiea ... inst Women In BPO 
(Deb. 4, Vol. XXIII. 27-11-2006) Industries 
Cot. 231-39 I (Deb. 16, Vol. XXIV, 13-12-2(06) 

Policy forTiaer Reserve I Col. 277-71 
(Deb. 19, Vol. XXIV. 11-12-2006) ! Atrocity apiMt Women 
Col. 210-12 ! (Deb. S, Vol. XXtII, 21-11-2006) 

Problem of Tiger Reserves ! Col. 325 
(Deb. 19. Vol. XXIV, 11-12-2(06) ; Breast Cancer 
Col. 338-39 ! (Deb .. 6, Vol. XXIII. 29-11-2006) 

Protection ofChiru Col. 143-44 
(Deb. 9. Vol. XXIII, 04-12-2006) Clo&ing of Shelter Homes for Destitute 
Col. 201-02 Women 

Protection of Ran 'Wild ~ia ,. (Deb. S, Vol. XXIII, 21-11-2006) 
(Deb. 19. Vol. XXIV, 11-12.2006) Col. 293-94 
Col. 381 i Committee on Self-Help Group for 

Protection of Wildlife ! Womm 
(Deb. 19, Vol. XXIV, 11-12-2006) I (Deb. IS, Vol. XXIV, 12-12-2(06) 
Col. 391-92 Col. 13S-36 

Rankine of Tiger Reserves . 
(Deb. 4, Vol. XXUl, 27-11-2006) 
Cot 99-101 

Tiler Conservation Authority 
(Deb. 14. Vol. XXIV, 11-12-2006) 1 
Col. 69-7) 1 

Conaratularing Ms. M.e. Mary Kom on 
winnin, lold medal in the Women's 
World Boxm, Championship heW in 
New Delht-. ~fereme by the Speaker 
(Deb. 6, Vol. xxm, 29-11-2006) 
Col. l' 

Tiger ~5Cn'e5 I Crime qainst Women and Children 
(Deb. 14, Vol. XXIV, 11.12-20(6)' (Deb. 10. Vol. XXIlI. 05-12-2006) 
Col. 27~ 74 Col. )7.4·89 

Tigtr.'Elephant Reserves Evaluate the Pro&"cu of Developrnenl of 
(Deb. 14. VoL XXIV, 11-12-2006) Women 
Col. 46-47 I (Deb. 15. Vol. XXIV, 12-12-2006) 

Wildlife Tourism Projects j Col. 96.97 
(Deb. 7, Vol. XXIII, 30-11-2006) ! financ:ialAuistancetokural Wornea 
Col. 1l1-34 ! (Deb. 3. Vol. XXUI. 24-11-2006) 

Wildlife on Wild Animals ! Col. 290 
(Deb. 19, Vol. XXIV. 11-12-2006) ! Funck for Women H~II 
Col. 43-45 I (Deb. 20, Vol. XXIV. 19-12.2006) 

Wilelife Crime Control 8\Ireau \ Col. 161·74 
(Deb. 9, Vol. XXIIl. 04-12-2006) I Gutdelinc:s to I&Op Sexual Abuse 
Col. 111-12 . (Deb. IS, Vol. XXIV, 12-1l-2006) 

WGIDHI Col. 103-05 
Amendments in FICtOricI Act. 194' i Home_Women 

(Deb. 4, Vol. XXIII. ~7-11-2006) I (Deb. II. Vol. XXIV, U-12-2006) 
Col. 73-74 : Col. 286 
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HoIIeIs for Workins Women in Jharkhlnd Survey of Delhi Women Commiuion 
(Deb. 15, Vol. XXIV, 12-12-2006) (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. l64-6~ CoU21 

Leaitlltion by National Commission for 
Women 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 262-68 

hkiltani HIV/AIDS Infecled Women 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 211-19 

TratrlCkina of W~ 
(Deb. ~. Vol. XXIII. 28-11-2006) 
Col. 207-09 

Upliftment of Rural Women 
(Deb .•• Vol. XXIII. 01-12-2006) 
Col. 129-30 

Upliftment of Tribal Women 
PartiCipation of Women in Seric:ulture (Deb. IS. Vol. XXIV. 12-12-2006) 

Sector Col. 337-38 
(Deb. 10. Vol. XXIII. OS-12-2006) • Upli.ftrnent of Women 
Col. 218-19 ! (Deb. IS, Vol. XXIV. 12-12-2006) 

RainbIsera Project Col. 345-46 
(Deb. I~. Vol. XXIV. 12-12-2006) : Welfare Centre for Women and Children 
Col. 205 : (Deb. 20. Vol. XXIV, 19-12-2006) 

Raising of Women Battalion by BSF . Col. 299 
(Deb. ~. Vol. XXIll, 21-11-2006) i Women Enaaaed in Nipt Soil P-ractice 
Col. 325-26 (Deb. 2. Vol. XXIII. 23-11-2006) 

Rehabittlation Packaae for Women in Jail Col. IOS..()6 
(Deb. 20. Vol. XXIV. 19-12-2006) , \11 • Con . w-.... 

I ... omen III stnICtaon "''' 
Col. 293-94 i (Deb. 3. Vol. XXIII, 24-11-2006) 

Repltriltion ofBanaladeshi Sex Workers 1 Col. 258-59 
(Deb. IS. Vol. XXIV, \2-12-2006) ! Women Partnership in Panchayat R~ 
Col. 3'1-59 

Riaht 10 Women in Property 
(Deb. 3. Vol. XXIII, 24-\1-2006) 
Col. 444 ... 5 

System 
(Deb. I. Vol. XXIII. 22-11-2006) 
Col. 186-89 

World Baak Set up ofSheltcr Homes for Women 
(Deb. IS. Vol. XXIV. 12-12-2006) Charging of Higher Rate of Inter cst 
Col. 110 . (Deb. IS. Vol. XXIV. 15-12-2006) 

I u~_~_ fW n [Col. 291 Sexua rBI_ ....... O ome i 
(Deb, 20. Vol. XXIV, 19-12-2006) ; DeflCienciesunderPMGSY 
Cot. 124-26 I (Deb. 8, Vol. XXIII, 01-12-2006) 

Study Oft Indian Women Abroad I Col. 110 
(Deb. 6, Vol. XXIII. 29-11-2006) Externally Aided Projects under 
Col. 9S InteJrated Urban Development 

Study on WAC by UNICEF" N.S.S.O. Schemes 
(Deb. IS, VoL XXIV. 12-12-2006) I (Deb.,. Vol. XXIII. 01-12-2006) 
Cot. 167-69 CoI.79wIO 
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India's Rank in Trade I World 8ankStudy on Tues 
(D~b. IS, Vol. xxtV, 15~12"2006)! (Dob. 18. Vol. XXIV, U~12~2006) 
Col. )0-35 I Col. 363 

Loans for Resrructurin! of Co-Opennive f WorN t:e.ao.ic ronalD 
Banks I 

(Dcb. 8, Vol. XXIH. OI-12~2006) WEFStudy 
Ctll. 37-38 (Deb. 8, Vol. XXlII. 0\·12·2006) 

Col. 169-70 
Policies for t>e~lopment ofYou!bs 

(Deb. 16. Vol. XXIV, 13-12-2006) i WorIdHeakII Orpalatloa 
Col. Sf, 1 Outbreak of Dengue and Chikunauraya 

Visit of Offic ials ofWorko Bank !(Deb. 1. Vol. XXUI, 22-11-2006) 
I 

(Deb. 3. Vol. XXIII, 24.11.2006). Col. 28-36 
Col. 47&-81 . Unused Medicines 

W.,rid Bank Aided Po\,crty AUeviation (Deb. I. Vol. XXIII, 22·11·2006) 
Programmes Cot. 154 
(Deb. J. Vol. XXIlI. 24-11·2006) i W.H.O. Report on Suicide 
Col. 258 ; (Deb. IS. Vol. XXIV, 12-12.2006) 

WorM BaAkAided Water Quality Projects; Col. 116-87 
(Deb. 3, Vol. XXIII. 24-11-2006) l WHONormsforHeakbSedor 
CaI.J65 (Deb. 11, Vol. XXIV, 06-12-2006) 

W()fld 8aftk and ADS Loan ,Col. 93·94 
tDe-b.3, Vol. XXIII. 24-11-2006) i WHO Report on Fannen Suicide 
Col. 346-50 ; (Deb. 14. Vol. XXIV. 11-12-2006) 

World 8;mkAssistance toCbeck PoJlurion; Col. 261-69 
(Deb. 19. Vol. XXIV, 18-12-20(6) 1. ....... ... I'h.. 
Col. 219-2.0 • World 'nJIK ...... pnilafioa 

" Conditions of WTO World Bank .o\sSlstance fa Hadth PniJCCU 
(Deb. 6, Vol. XXnt, 29-11-2006) (Deb. S, Vol. XXIII. 28·11-2006) 
C()I.99-loo Col,226·28 

World Bank in SEZ Doha--WTO Tafks 
(Deb. 20, Vot. XXIV, 19-12~2006) i (Deb. S, Vol. XXIII, 21-tt·2006) 
Col. 199 i Cot 311.82 ... " 

WorldJ~ank Loan for PO\'er1y Allevialion I Impact ofWTO Apoemcftt. .., 
and Human RcsowuProjt«S j (IR-b.'. Vol. xxm. 21·1I·20~) 
(Deb. 13. Vol. XXIV, OI.'2-~) f Cot. 1"23 . 
Col. 160-62 ! Ministerial ~ mcetiaa on die .... of 

World Bank Loan &0 Andhra Pradesh! Doha Ilottrad 
(Deb. S, Vol. XXIII, 01-12-2006) I . (Deb. 5, Vol. XXUl. 1 ... 1J~lOO6) 
Col. 151 ... Cot. 203-06 

,world Bank bport ~.P.IJE..... I World TrIde LibcaJlAdon 1IIks 
(Deb. 18, Vo,. XXIV,J.s.-12-lOO6)· (M. J. Vot XXIII.. 2I-U-2006) 
Col. J33 ! Col. .. 39-40 
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WTO I' Need to take special measures to provide 
(Deb. 5, Vol. XXIII, 28-11-2006) employment to unemployed youths and 

I 
Col. 427-29 j make provisions of unemployment 
(Deb. 15. Vol. XXIV, \'2-12-2006) I allowances to eligible persons 
Cot.19S-96 ! (MUR 317) 

; (Deb. 9, Vol. XXllI. 04-12-2006) 
WTO Trade Report i Col. 399-40 

(Deb. 10, Vol. XXHI, 05-12-2006) f 
Cot. 368.69 Policies for DeveloprnentofYouths 

(Deb. 16, Vol. XXIV. 13-12-2006) 
Vouth(1) Col. 10 

Employment Assistance to Youth 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 220 

Employment Opportunities to Educated 
Youth 
(Deb. 4. Vol. XXIll. 27-11·2006) 
Col. 94·95 

f~ilities to Rural Youths 
(Deb. 17. Vol. XXIV, 14-12-20(6) 
Col. 73-74 

UpliftmentofUnemployedYouth in Rural 
Areas 
(Deb. 4,-;01. XXIII. 27-11-20(6) 
Col. 120-30 

Vocational Training Centres 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 57-60 

W.H.O. Report on Suicide 
(Deb. IS, Vol. XXIV, 12-12-20(6) 
Col. 11~7 

funds Allocatei1 under Youth Welfare Youth Development Centres 
Schemes (Deb. 16. Vol. XXIV. l3"12-2006) 
(Deb. 16. Vol. XXIV. 13-12-2006) Col. 259-61 
Col. 103-22 

Involvement of Youth in Terrorist 
Activities 

Zero Based B1KlcetiDl 
Merger/Winding up ofScbemes 

(Deb. 16, Vot. XXIV. 13-)2-2006) 
Col. 179-10 (Deb. 5, Vnl. XXIII. 28-11-2006) , 

Col. 198 : ! Zoological Park(s) 
Loan to UnemplQyeJ Youths 1 

(Deb. 8, Vul. XXIII. Ol-l2-2006) I Escape ofOcers 
C I 189 I (Deb. 19. VoI.XXIV. 18-12-2006) 

o. ·1 Col.H3 
Need to provide employment and 0:: I Exchange of Zoo Animals 

benefits to )'ourhs o~~~haI. 1 (Deb. 19, Vol. XXIV, 18-12-20(6) 
had .bee. n given trammg III ~llIa jl Col. 356-80 
Warfare after the 1962 ChInese 
Aggression (MllR 3m I Overcrowding of Animals in Zoos 
(Deb. 9, Vol. XXIU, ~-12·2()06) I (Deb. 9. Vol. XXUl. 04·12,2006) 
Col. 391 I Col. 164--65 

I 
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AaI'Oll Rulaid, S'II1 J.M. 
Activities of AI-Qaida 

(Deb. 5, Vol. XXIII, 28-11-2006) 
CoL 281-82 

Advisory Panel ofCBFC 
(Deb. 19, Vol. XXIV. 18-12-2006) 
Col. 417-31 

Allocation of Spectrum 
(Deb. 1, Vol. XXIII, 22-11-2006) 
Co1.3S-39 

Availability of Con on Yam 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 26 

Guidelines for Government Officials 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col 219-20 

Guidelines on Foreign Banks 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 198 

Import ofOilseeds 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 351-52 

Increase in Insurance Premium on Vehicles 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Co1.391-92 

Barak Missile Deal Investigation of Group Housing Societiei 
(Deb. 7, Vol. XXIII, 30-11-2006) in Delhi 
Col 82 (Deb. 8, Vol. XXIII,01-12-2006) 

Broadcast by FM Radio Stations Col 162-63 
(Deb. 19, Vol. XXIV, 18-12-2006) InvestmentbyPIOinAviationSoctor 
CoI.4()()..()l (Deb. 11, Vol. XXIV, 14-12-2006) 

Convnissions for Protection ofChiJd Rights Col13S 
(Amendment) BiIl,2006-Consid. 
& Pass 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 674-75 

Deterioration ofKbadi Industry 
(Deb. 5, Vot. XXIII, 28-11-2006) 
Col335 

Development of Surroundings of Taj 
Mahal 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 184 

Development ofUnprotitable Airports 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 51-53 

Evasion of Service Tax 
(Deb. 13, Vol. XXIV, 08-12-2006) 
<:01.13642 

GMCrops 
(Deb. 9, Vol. XXIlI, 04-12-2006) 
Col21S-19 

Government Guarantee on LIC Policies 
(Deb. 8, Vol. XXIII, 01-12-2006) 
CoL 90-91 

N Operations oflAand AI 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 119 

Mahauna Gandhi Antarrashtriya Hindi 
VishwavidyaJaya 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 112-13 

Metro Rail it) Delhi 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 455-56 

MRO Facilities for AI and lA 
(Deb. 12, Vot. XXIV, 07-12-2006) 
Col. 224-25 

Objections to Rules/Guidelines by Foreign 
Banks 
(Deb. 8, Vol. XXlll, 01-12-2006) 
Col. 192 

Presence of Pesticides and Metals in 
Fruits and Vegetables 
(Deb. 9, Vol. XXIII, 04-12-2006) 
('.01.135-37 
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Price of'Sdible Oil 
(Deb. ". 'Vot. XXIIl. 27-11-2006) 
('..01.230-31 

Quality of Paper ofPaslports 
(Deb. 16, Vol. XXIV. 13~ 12-2006) 
Col. 280-81 

Rail Projcl:t w,der PPP-AC 
(Deb. lB, Vol. XXIV, 15-12-2006) 
Col 269-70 

AUe ..... SIu1 .... Deb 
AurcptO Te~hnlcal and Commercial 

1.0_101, 
(Deb. a, Vol. XXIII. 01-12-2006) 
Col. 224-25 

Allotment of Land for National Reaional 
and RW'll1 Hubs 
(Deb. 7, Vol. XXlU, 30-11-2006) 
Col. 2l1..a:2 

Retbrms in ~olice'Force i AmalpmatjOl\ ofUWB with mBI 
(Deb. S, Vol. xxm. 28-11-2006) i (Deb. 3, Vol. XXIII,24-11.2oo6) 
:.0:'41-43 I Col.0469--1O 
~on of Marriages ! Ban on SuprExport 

(Deb. 3, Vol.XXm, 24-11-20(6) 1 (Deb. 4, Vol. XXHI, 27-11-2006) 
CoLS14 i CDlQ 

Requirement ofHotcl Rooms I Barak Missile Deal 
(Deb. 12. Vol. XXIV, 07-12-2006) I (Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 120-21 I Coll2 

Sectet Information in GqIe.com I DaImia Dadri eaner. LimiIIDd (AccpriaitiM 
(Deb. 20, Vol. XXIV, 19-12-2006) I IIldTl'IftIferofUndertakiap)Amend-
CollJS ' merit BiN.lOO6-Coftsid. ~ ... 

Supply of Milk by Mother Dairy (Deb. 16. Vol. XXIV, 13-12-2006) 
(Deb. 4, Vol. XXtn,27-1I-2006) Col 623-25 
Col. 115 1 Delay in Works at Ports 

rouruminRuraIArc.u I (Deb. II. Vol. XXIV. 06-12-2006) 
(tnh. 2. Vol. XXUl, 13-11.2006): CoL 11 
~Ol. 2~7-68 i Deposits and Advances 

: (Deb. II. Vol. XXIV, U-12-2006) 
i Col. 29S-97 

Export De\lelopment Centres ! OraftApprOldt PIper to the EIIMaIb FM 
(Deb. ,. Vol. XXIII, 21-11-2(06) i Ywrt.n(DUR 193) 
C,,1.15 I 

(Deb. lQ. Vol. XXIV, ."12-2006) 
AbdallalAd1y. Sltri I Col-49.5 
A\'ailability ofCouoa Ymt 'I Equity bwatmenu by Peuioo F.-

(Deb. 10. Vol; Xxnt. OS-12~2006) I (Deb. 4, Vol. XXlll. 21-11-2(06) 
Col. 27 Col. 243 

City o.s Distribution Network ! Establisbment ofSEZ 
(Deb., 7. Vol. XXlI1. 30-1l-2006) 1\ (Deb. I. Vol. XXfIl. 01-12.2006) 
Cot. 14 Col. 127.2. . 

FUIICtionm,ofPlB i Eutaption &om P&)'IIIClIt ofDtvidcnd 
(Deb. 19, VoJ. XXIV, 1'-12.2006)1 (Deb. 7, Vol. XXIII. )()"ll .. 1006) 
CoL 14 I Cot . .303.()4 
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free for use of Captive MiRes I Possible Outbreak of Chikungunye 
(Deb. 4. Vol. XXIII. 27-11-2006) (Deb. I, Vol. XXIU,22-11-2006) 
Col. 2 11-1" Col. 323-2S 

GAIL-HPCL Joint Venfure for City Gas 
Projects 
(Deb. 7, Vol. XXII1. 30-11-2006) 

Power Generation 
(Deb. 13, Vol. XXIV, 08-12-2(06) 
Col. 289-90 

Col. 207 Power Projcct inIripura 
Hydro Power Generation i (Deb. 8, Vol. XXIU, 01-12-2006) 

(Deb. 13, Vol. XXIV,O'-12-2006) I CoI.20I-02 
Col.5S-60 Problems being faced by Bidi workers in . I the country particularly in Andhra 

Implementation of Taraporc Committee Pradesh and Kerala and steps taken 
Report . by the Government in this regard (CA) 
~~~3. Vol. XXIV. 08-12-2006) (Deb. 18, Vol. XXIV. 15-12-2006) 

Col 425-26 
International Rail.v.nn. m·7~ Railway Projects 

(Deb. 12, Vo/. XXIV, 07-12-2006) (Deb. 12, Vol. XXIV. 01-12-2006} 
CoL 232-3.J I Cot 14042 

L1C Agents ! Rehabilitation of Power Project Aftect.el.! 
(Deb. 18, Vol. XXIV, 15-12-2006) I People 
COL37S·76 (Deb. 18, Vol. XXIV, 15-12-2C(lf) 

Merger of Air India and Indian Airlines ! Col. 51-59 
(Deb. 2, Vol. XXIII, 23-11-2006) j1 Report on the State of Panchayats-A 
Col. 20-21 Mid-TermReviewandAW'.tisa~1006 

Mine Di5aster in Bhatdih Colliery I (OUR 193) 
(Deb. 6, Vol. XXIIJ,29-1l.2006) I (Deb. 9, Vol. XXIII, 04-12 -2006) 
Col. 214-16 Col 424-3S 

M" Lease fI Or BI ck Setting up ofSpec:ial Purpose Vehicle 
7~:b. 5, ~Ol.ro~XI;I, ;S-II-2006}. ~f.~8;-~ Vol. XXIV, 13-12-2006) 

Col. 316 I Setting up of Ultra Mega Power Projects 
Model Concession Agreement for I (Deb. 3, Vol. XXlH, 24-11.io06) 

National Highways 1 C.o1.402-03 
(Deb. I, Vol. XXIII, 22-11-2006) i Shortage of LNG 
C.oI.69-70 II (Deb. 12, Vol. XXIV, 07-12-2006) 

Modernisation of Border C.heck Post Col SS·S6 
(Deb, S, Vol. XXIlI, 28-11-2006) I Situation arising out of handing ov~ of 
Col. 108-10 I some hyde! projctts in Arunachlll 

Monitoring of Hydro-Electric Power! Pradesh to private putie5 tor which 
Projects ! inves~ent has already befon med-.. l)" 

(Deb.' 13 Vol. XXIV 08-12-2006) i the National Hydel Power CCltJ)OratI~n 
Cal2S3-s4 ' I and steps taken by the GO\lemment tn 

t regard thereto (C.A.) 
National GasAdvisoryBocty 'I 

(Deb. 2, Vol. XXIII, 23.11-2006) I (Dcb. 5, Vol. xxm. 28-11·2006) 
CoJ.31J-12 ! Col.470-71,474-71 
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Situation arising out ofllOft-implemenl 
of W.,.. SeUIemenI signed between 
the Employees Association and 
~oflnduslrial Development 
Bank of'lndia Limited.nd steps UIken by 
&be Government in this reprd (CA) 

(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 395, 398 

SiJulltion arising out of non-revision of 
royalty on coal lad other minerals tnd 
steps taken by the Government in Ibis 
reprd(CA) 
(Deb. 10, Vol. XX"" 05-12-2006) 
Col 4S 1-S4 

The Administrative Tribunals (Amend-
ment) Bill, 2006-C0nsid. & Pass 
(Deb. 19. Vol. XXIV, 11-12-2006) 
ColSl9-20 

UNOP Report on Sanitation 
(Deb. II, Vol. XXIV. 15-12·2006) 
Col 235 

Uniform Gas Pric:iIi& Policy 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col2S5-56 

Uniform Security Guidelines for Telecom 
Campanies 
(Deb. 6, Vol. XXIII,29-11-2006) 
CoI.S3-54 

. . Upliftment ofTribais 
Sp«;ia! Purpose. VeJIIC~C for Parachp-! (Deb. 20, Vol. XXIV, 19-12-2006) 

HIridaspur Railway Line I Col 111-12 
(Deb. 7, Vol. XXIII, 30-11-2006) I ... I~ 

! Wage NegOtiatlOft with Un_ 
CoLIS-I6 I (Deb. 2. Vol. XXIII, 23-11-2006) 

Spread ofVec&or Borne Diseases II Col. 175-76 
(Deb. I, Vol. XXIII, 22-11-2006) Wind£nergyGeneration 
Cal 207-1' I (Deb. I, Vol. XXIII, 01-12-2006) 

Stan4i., Committee OD Railways- CoI.67~ 

~ 'aid ! 
(Deb. II, Vol. XXIV, 06-12-2006) I Ae ... rya.,SUI' ........ 
Col 309 I Committee on" Members of Parliament 

• i local area Development Scheme-
Staodina Commiuee OD Rallway.- II Tbineeftdl Report-Presented 

Twenty Fourth and Twenty Fifth (Deb. J2. Vol. XXIV, 07-12-2006) 
Reports-Presented " I Col. )31 
(Deb. S, Vol. XXIII, 21-11-2006) I DemandlforExceuGrantJ(RaiIways)-

CoL4S6 -I" 2004-2005 and Demands for Supple-
Studi., Committee on RaUway.- mII1IIryGrw1lf~)--2006-2001 

Twenty-NCond and Twenty-third I (Deb. 10, Vol. XXIII, 005-12-2006) 
Reporu-Praentcd Col. S4J..M 
(Deb. 2, Vol. XXIII. 23.11-2006) 
Col 326 

Supply ofFucJ to Debhol Power Project 
(Deb. 3, Vol. XXIII, 24-11-2006) 
ColSS3-St 

Demands for Excess OfaJdJ-(GeaeraJ), 
2004·2005 and Demands for Supple-
mentII)' Gnrut-(0cnnI). 2006-2007 
(Deb. IS, Vol. xxrv. 12-12·2006) Cel,....... 
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J.llianwaJa Bash National Memorial Deel..rioaof'NlltbJal~ 
(Amendment) Bill, 2006 (CClDsid. (Deb. I, Vol. XXIII, 22-11-2006) 
& Pass) . Col. 424-27 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoI.3l3-15 

Need to Announce Special Incentive 
Package for Development of Industries 
in KBK Region of Orissa (MUR 377) 
(Deb. 12, Vol. XXIV. 01-12-20(6) 
Col. 370-7t 

Need to set up a permanent bench of the 
Orissa Hiah Court in Western Orissa 
(MURJn) 
(Deb. 16, Vol. XXIV. 13-12-2006) 
CoL6t5 

Situation arising out of non-revision of 
royalty on coal and other minerals and 
steps taken by the Government in this 
regard (CA) 
(Deb. 10. Vo\. XXIII. OS-12-2006) 
Col. 449-S 1 

Aditya Natb, Yoel 
Agreement with Bhutan for Power 

Generation 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoI.23a 

Assistance Sou&ht by NepaJcse Maoists 
(Deb. I, Vol. XXIII, 22-11-2006) 
CoJ.I97 

Bad Condition ofNH-28 
(~. II, Vol. XXIV, 06-12-2006) 
CoI.t~1 

Bypua alona NH No. 28 
. (Deb. 6, Vol. XXIII. 29-11-2006) 

Col. 309 
Coastruction ofBri4ae on NH-21 

(Deb. II, Vol. XXIV, 06-12-2006) 
CoL 66 

Construction of Rail Overbridpl on 
Railway Crossinp 
(Deb. 17, Vol. XXIV, 14-1:1-2006) 
CoL 101-10 

Delbi-KaIhmInclu Bua Service 
(Deb. I, Vol. xxm. 22- J J -20(6) 
CoL 154 

FM Channels 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 113-93 

Gauge ConvmioD of Projects 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 161-64 

Oovemment'l failure to maimain iIdema.I 
sec::urity and in partial .. to deal wilh 
alarming growth of terrorist IDCDICC in 
the COWltry (A.M.) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoI.<464-66 

Hiring ofTV Studios 
(Deb. 4, Vot.-XXIII. 27-tl-20(6) 
Col. 93 

Mandatory Identity Cards for Indians 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 129 

Naxalism 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col 279-12 

Need to confer Bharat Ratna Aw1Ird 011 
Iale Veer SaVllbr (MUR 317) 
(Deb. 12, Vol. XXIV, 01-12-2006) 
CoL36U6 

Need to include Bbojpuri Ianguap in the 
EiJbth Schedule to the Constitution 
(MUll 311) 
(Deb. 2, Vol. XXIII. 23·1 J -aOO6) 
Col 331·32 

",ofLPO 
(Deb. 2. Vol. XXIII. 23.11-2006.' 
CoL 10647 ' 

Sub-SIIndard Repair Wort c.t NH-29 
(Deb. 16. Vol. XXIV, 13-12-31M) 
I"Il-1 ,...,., ... 
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UDauthorised Occupation ofGovemment l' Convertina National Highways/Golden 
8unplows Exprea Highways 
(~. " Vol. XXIII. 01-12-2e06) (Deb. I, Vol. XXIII. 22-11-2006) 
Col 107 Col. 47S-17 

AdIuI, SllriAuadrao VitIIoba Corpus FUI\d of Maul ana Azad Education 
Foundation Amalpmatinn ofUWB with lOBI 

(Deb. 3, Vol. xxm, 24-11-2006) 
Col. 469-70 

(Deb. 17. Vol. XX1V, 14-J)-2006) 
Col. 90-92 

Appointment of Airport RquIator Court Cases Filed by Army Penonnel 
(Deb. 2,-Vol. XXlII, 23-11-2006) (Deb. 12, Vol. XXIV. 07-12-2006) 
CoL 131 ' Col. 290-91 
A~ apinst SCafSTs I OCR Gratuity to Government Employees 

(Dob. 2, Vol. XXIII. 23-11-2006). (Deb. 16, Vot. XXIV. 13-12-2006) 
Col. 14647 I Co1.81-12 

AvaiJina Treatment in Municipal Hospital I Deemed Universities 
byCGHSBeneficiaries I (Deb. 10, Vol. XXIII, 05-12-2006) 
(Deb. 6, Vol. XXIII, 29-11-2006) Col. 270-71 
Col.l~ I 

a.mboo Mission ! Dependency on Import 
~~..:..., Vol. XXIlI, 27-11-2006) I ~~~3r Vol. XXIII, 30-11-2006) 

BIn OIl EmpIo)'lllCOt of Children i Depletion of Ozone Layer 
(Deb. 4, Vol. XXlll, 21-11-2006) I (Deb. 4. Vol. XXIII. 27.11-2006) 
Col. 17-24 I Col 173-74 

Bio-TcdIiIoloJy Reaulatory Audtority I Disinvestment ofPSUs 
(Deb. I, Vol. XXIII, 01-12-2006) i (Deb. 13, Vol. XXIV, 08-12-2006) 
CoLl~ ! Col. III 

Captiw Power Pllnt Order for BHEL I Education under SSA 
(Deb. 17, Vol. XXIV, 14-12-2006) i (Deb. S. Vol. XXIH. 21-11-2006) 
ColIIS-I6 I Col 31-39 

Cell Sills_ lotemationaI Border Employmem Inform.dod CcnIra 
(Deb. 16, Vol. XXIV. 13-12-2006) (Deb. 14. Vol. XXIV. 11-12-2006) 
Col46U9 Col 90-94 

Olildrera involved. _ mAnned ,,-":-
- \,NUll.... Eradkation ofOlild lAbour 

(Deb. to, Vol. XXIll,05-12-2006) 
Col. 163-64 (Deb. 4, Vol. XXIII, 27-11-2006) 

Closure ofBanb in PrivaIe Sector Col 171-12 
(Deb. I, Vol. XXIlI. 01-12-2006) ESIMedicalServica 
Cot 113-14 (Deb. 14, Vol. XXIV, 11-12-2006) 

Cold Storace for Farmer. lit Railway! CoI.ll-)) 
Stations . ! !.stablishment of Model Hospitals 
(Deb. 2, Vol. XXIII, 23-11-2006) I (Deb. 6, Vol. XXIII. 29-11-2006) 
Col1s..77 CoI.9-lJ 
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Exemption from Payment ofDividend .1 Increase in Financial Assistance 
(Deb. 7, Vol. XXIII,lO-II-2006) I (Deb. I, Vol. XXIII, 22-11-2006) 
Col. 303-04 Col. 129-30 

Extending Coverage OfDOTS I I. Indian Textile Potentiality 
(Deb. 6, Vol. XXIfI, 29-11-2006) (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 24749 t Cot 165-6f~ 

Fee for use of Cap\j.ve Mines JawaharlaJ Nehru Urban Renewal Mission 
(Deb. 9, Vol. XXIII, 04.-12-2006) (Deb. 3, Vol. XXIII, 24-11-2006) 
GoUIO Co1.516-18 

Financial Restructuring ofNTC 
(Deb. IS, Vol. XXIV~ 12-12-2006) 
Col3~55 

Financial Support for Transport Sector 
Reforms 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 334-35 

Foreign Direct Investment 
(Deb. 5, Vol. XXIII, 28-11-2006) 
CoI.240-S4 

Joining of Armed Forces by Foreign 
Nationals 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 239-40 

Joint Fund for Development of Science &. 
Technology 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 164 

Medium Term Plan for Development of 
Roads 

Fundamental RighttoPrimaryEducation (Deb. 16, Vol. XXIV, 13-12-2006) 
(Deb. S, Vol. XXIII, 28-11-2006) I, Col. 383-85 
Col. 85-86 Misutilisation of Funds for NPCBB 

Futuristic Plans I (Deb. 14, Vol. XXIV, II-i2-2006) 
(Deb. 5, Vol. XXIII, 28-11-2006) I Col. 233 
Col. 419--20 I MoV between SEBI and Chinese 

GM Crops Counterpart 
(Deb. 9, Vol. XXIII, 04-12-2006) I (Deb. 8, Vol. XXIII, 01-12-2006) 
Co1.218-l9 I Col. 72-73 

Guidelines for COCO Pwnps I National Policy on Influenza Vaccination 
(Deb. 7, Vol. XXIII, 30-11-2006) I (Deb. 11, Vol. XXIV, 06-12-2006) 
CoI.l37-)8 I Col. 196-97 

Hip Yielding Varieties ofSecds I New Clause in Indo-US Nuclear Deal 
(Deb. 14, Vol. XXIV, II-12-2Q(6) I (Deb. II, Vol. XXIV, 06-12-2006) 
Col. 278-84 Col. 281-83 

Holistic Development of Child New Foreign Policy 
(Deb. IS, Vol. XXIV, 12-12-2006) (Deb. I, Vol. XXIII. 22-11-2006) 
Col. 116-17 I CoI.1I9--20 

Incentives to Industries New Policy for STs 
(Deb, 20, Vol. XXIV, 19-12-2006), (Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 255-S6 Col. 319--20 

Inc:rease in FDI Limit in Telecom Sector NGO study on Toxic Contents in Soft Toys 
(Deb. 1), Vol. XXIV, 06-12-2006) s(Deb. 6, Vol. XXIII, 29-11-2006) 
Col 273-74 Col. 203-04 
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OGLPoIicy 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 291-99 

Quality ofScicntifk Researcb 
(Deb. 3, VoI.XXlll. 24-11-2006) 
Col 194-96 

Ova' Exploitation ofOround Water Railway Project LinldnaAsiund Europe 
(Deb. 9, Vol. XXIII, 04-12-2006) (Deb. 7, Vol. XXIlI, 30-11-2006) 
Col. 211-300 I Col.2S1-52 

Patentins of Indian Herbs and Plants RaiD Water HarYatiDa 
(Deb. 20. Vol. XXIV, 19-12-2006) (Deb. 14, Vol. XXIV. 11-12-2006) 
Col 23-27 Col. 199-200 

Performante ofPSBs Raisin, Additional CapiIaJ 
(Deb. 3, Vol. XXIII, 24-11-2006) (Deb. 13, Vol. XXIV, 01-12-2006) 
CoL S40-41 Col. 241 

Pesticide Residues Teat by ICAR 
(Deb. 19, Vol. XXIV, 11-12·2006) 
CoL3SO-S2 

Plantation Sedor 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col 212-13 

Poticy for ExpoI1crs 

RCJ MoU with ISRO IIId NIOS 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col 112·13 

Realization ofTourism Potential 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 119-20 

(Deb. 20. Vol. XXIV, 19-12-2006) RcconstitutionofLawCOIRInission 
Col.2lO-21 (Deb. I. Vol. XXIII. 01-12-2006) 

PopaJation Control DIWe Col6S 
(Deb. I, Vol. XXIII, l2-1 1 ·2006) Recruitment of Commissioned Otlicm in 
Col. 241-49 I NDA 

PowerGeacratioa (Deb. 12. Vol. XXIV. 07-12-2006) 
(Deb. 13, Vol. XXIV, 01-12-2006)! CoL26I 
Col. 219-90 . I Jlejection ofVoucher Sc:homc 

Prieeo(Pulses I (Deb. 10, Vol. XXIII, 05-12-2006) 
(Deb. 9, Vol. XXIII, 04-12-2006) Col. 3 12·13 
Col. 47·51 

. Research and Development Work on 
Prices ofOlemical fertiJiIers 7rithur 

(Deb. 19. Vol. XXIV. 1"'12-2006) (Deb. 2. Vol. XXIII, 23.11.2006) 
CoL244-4S Cot 161-62 

Private Sector in Aft'oreslation Role in Global OU_ 0. MIrb& 
~et;'I-~~' Vol. XXIV. 11·12-2006) (Deb. 12. Vol. XXIV, 07-12-2006) 

Production Sharin, Contrac:t unde, 
NEU-IV 
(Deb. 12. Vol. XXIV, 01-12-2006) Col.,.., 

Productivity of What 
(Deb. 19, Vbl. XXIV, 11-12.20(6) 
CoL234-3S 

CoL 109-10 
Scheme for SenIar CIIiMaI 

(Deb. 13, Vol. XXIV, 0.-12.2006) 
Cot t6J.64 

s.a.a .. Provideet ,.... 
(Deb. n. Vol. XXIV, C)6.12·lOO6) 
Col. 1$3-54 
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Setting Up of School of Planning and I 

Architecture 
(Deb. 10. Vol. XXIII, 05-\2:·2006) 
Col. 360-61 

Shipping Protocol with Pakistan 

Civil Nuclear Cooperation (DUR 193) 
(Deb. 19, Vol: XXIV, 18-12-2006) 
Col 53246 

Aprwal, Dr, Dblreadrl 
'Atilhi Devo Bhava' Drive (Deb. II, Vol. XXIV, 06-12-2006) 

Col 27 (Deb. 2, Vol. XXIIl, 23-11-2006) 
ShortagcofLightFighterPIanes Col. 219 . 

(Deb. 17, Vol. XXIV, 14-12-2006) Accidents in Coal Mines 
Col. 117 (Deb. 1, Vol. XXIII, 22-11-2006) 

Shortage of Wheat Col. 201 
(Deb. 4, Vol. XXIII, 27-11-2006) AppointmentofNon..Qfficial Directors 
Col. 224-29 I (Deb. 3, Vol. XXIII, 24-11-2006) 

Spectrum for 3G Experiments. ! Col. 392-95 
(Deb. I, Vol. XXIII, 22-11 -2006) I Cattle Diseases 
Col. 455-56 (Deb. 9, Vol. XXIII, 04-12-2006) 

Study on MiG-29 Col 14546 
(Deb. 12. Vol. XXIV, 07-12-2006) Declaration of National Highways 
Co1.217-18 'I (Deb: 1, Vol. XXIII, 22-11-2006) 

Textile Parit Col. 424-27 
(Deb. 10, Vol. XXIII, 05-12-2006) I,' Development of Rail Services in JIwtdiand 
CoL 192-96 (Deb. 2, Vol. XXIII, 23-11-2006) 

Theft of Imported Wheat I Col. 232 
(Deb. 9, Vol. xxm. 04-12·2006) Development of Wasteland 
CoJ.360-61 (Deb. 3, Vol. XXIII, 24-11-2006) 

Col. 82-190 UNICEF Report on Sexual Violence 
qainst Children I Encroachment of Forest Land 
(Deb. 15, Vol. XXIV, 12-12-2006) (Deb. 14, Vol. XXIV, 1l-l2-2006) 
Coli 56-57 CoI.86-f7 

wro 
(Deb. IS, Vol. XXIV, 12-12·2006) 
Cot 195·96 

Export of Food grains from India 
(Deb. 10, Vol. XXIII, 05-12-2006) 
CoJ.232·33 

Export of Herbs 
Advani,ShriLK. (Deb. 16, Vol. XXIV, ,13-12-2006) 
Government's failure to maintain internal Col. 191-92 

security and in particular. to deal wi~h . Export of Iron-Ore 
alarminggrowthofterroflStmenacem I (Deb. 10, Vol. XXIII, 05~12·2006) 
the country (A.M.) Col. 38-39 
(Deb. 6, Vol. XXIII, 29-11-2006) Foreign Direct Investment in the 
Col. 349-50, 380-98 Industrially Backward States 

Statement made by Minister of External (Deb. 5, Vol. XXIII. 2'-11-2006) 
Afiirson 12.l21006reprdin&InclcHJS CollS4-SI 
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Haith Tourism Centres 
(Deb. " Vol. XXJII, 30-11-2006) 
CoI.4s-% 

ProvisioAa for Elimiaati1ta Coauption 
(Deb. 6, Vol. XXIII, 29-11-2(06) 
Co1.1&9-90 

Hoarding in FCt Godowns I PurdJama Power of Rupee 
(Deb. 4, Vol. XXIII, 27-11-20(6)" I ~~ Vol. XXIV. 1S-12-20(6) 
CoI.DS I 

HomeIasILInctIe Pie' ! Recommendation of WoWna Group on 
eop I' Minimum Wages (Deb. 4, Vol. XXIII. 27-11-2006) (Deb. 14. Vol. XXJV, ) 1-12-20(6) 

Col. 280-11 Co" 112-13 me;:: in Rewnue after Petroleum Price I Rec=;.!ations of Salish Chandra 

I 
(Deb. 13. Vol. XXIV, 01-12-2oo6)! (Deb. I. Vol. XXIII. 22-11-2006) 

. Col. 179 I CoI.311-19 

Investment by Oil Compania ! Rqistration of Fake Cases 
(Deb. 2, Vol. XXIII. 23-11-2006) I (Deb. I S, Vol. XXIV, 12·.12-2006) 
Col. ISO C(i.141-42 

IrrepllritiesunderNFFWP i Registration of New Newspapers and 
I Magazines 

~';) I, Vol. XXIII, 01-12·2006) I (Deb. 9, Vol. XXlIf. 04-12-2006) 
I CoI.244-4S 

K.astwba Oandhi BaJib VJdyaJayas ! RutaJ El«trification 
(Deb. 10, Vol. XXIII, OS-J2-2006) i (Deb. 3. Vol. XXIII. 24-11-2(06) 
Col. 33S ColA56-66 

MiStlle of Criminal Pr«eekn Code 
(Deb. S, Vol. XXI1I. 21-) J-20(6) 
Col. lOt 

Monopoly of Private Distribution 
Companies 
(Deb. I, Vol. XXIII, Ot-12-20(6) 
Col. 177-71 

Norms for Setting Up of New Railway 
Station 
(Deb. 12, Vol. XXIV. 07-12-2006) 
ColIIS-I6 

Post Offices in Rural Areu of Jbarkhand 

Safety Rula in Coal Mines 
(Deb. 6, Vol. xxm, 29-11-2006) 
Col 206-07 

Seam, up of FPIs in Slalea 
(Deb. 12, Yvl. XXIV, 07-12-20(6) 
Col254-S6 

Seuiaa up ofU.S.O. fWMl 
(Deb. 1. Vol. XXIII, 22-11·2006) 
Col.36J.Q 

sbortap of Power 
(Deb. " Vol. XXIIl, 01-12-2006) 
Col. 144 

(Deb. 6, Vol. XXIII, 29-11-20(6) SicldUndic:raftUnIU 
Col6J.a (Deb. 10. Vol. XXIII. 05-12·2006) 

Cor. 332-l3 Procrenmn for FII11ICn 
(Deb. 14. Vol. XXIV, 1t-12-2006) SimplificationofExportProcedweJ 
Co1.l9J.94 (Deb. IS. Vol. XXIV, 12-12-2006) 

Coll7-l' 
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So\R'CtS at ~ I Agreement on Siachin 
(Deb. 9, Vol. XXIII, 04-12-2006) I (Deb. 2, Vol. XXIII, 23-11-2006) 
CoL 147-49 Col. 138-39 

Spread of Cholera and Malaria I Amendment ofRTI Act 
(Deb. I, Vol. XXIII, 22-11-2006) I (Deb. 16. Vol. XXIV, 13-12-2006) 
Col 42-49 Col. 243-44 

SPV for Mega Power Projects I Artificial Reapning of Fruits 
(Deb. I, Vol. XXIII. 01-12-2006) i (Deb. 4, Vol. XXIII, 27-1\-2006) 
C01.1S7-S8 I Col 27S-76 

Trade amongst Production Sectors Ban on Admission in MedicaIlDental 
(Deb. IS, Vol XXIV. 12-12-2006) I Colleges 
Col. 243-44 I (Deb. 11. Vol. XXIV, 06-1 2-2006) 

Transportation Business Through Sea- Col249-S4 
Route . Ban on Khesari Oal 
(Deb. 16. Vol. XXIV. 13-12-2006) (Deb. 9, Vol. XXIII, 04-12-2006) 
Col 48 1-&2 Col.304-0S 

Unclaimed Money in Banks 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Co187-9t 

Bhopal PaItnam Power Project 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 112-13 

Uppadation of Patna and Gaya Airports Bonus to Farmers 
(Deb. 2, Vol. XXIII. 23-11-2006) (Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 220 I Col. 98-99 

Violation of Official Language Act I Brake Inspection in Passenger Trains 
(Deb. 20. Vol. XXIV, 19-12-2006) I (Deb. 2, Vol. XXIIl, 23-11-2006) 
Cot. 31-42 j CoL 303~ 

Water Transport Service in Ganga River ! Bullet Proofmg of Ayodhya Temple 
(Deb. 6. Vol. XXIII. 29-11-2006) I (Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 300 Col. 353 

Ahir.ShriHaunjG. I C.A.B. ~n Free and COlJ!pulsory 
Accidents in Coal Mines I Education 

(Deb. 1. Vol. XXIIl. 22-11-2006) I (Deb. 10, Vol. XXIII, 05-12-2006) 
Col 247"'" I Col. 160-02 

Acquisition of Coal Mines I Census ofOBCs 
(Deb. 4, Vol. XXIlI, 27-11-2006) (Deb. 7, Vol. XXIU, 30-11-2006) 
Col 73 CoL 287-88 

Adverse Effect of Medicines Compensation to Mumbai Train Bomb 
(Deb. I, Vol. XXIII, 22-11-2006) I Blasts Victims 
Col. 332 (Deb. 7, Vol. XXIII, 30-11-2006) ! CoI.1S8-60 

Advertisements for Soft Drinks I 
(Deb. II, Vol. XXIV. 06-12-2006) Damage ofRuraJ Roads 
Col214 (Deb. 16, Vol. XXIV, 13-12-2006) 

I CoI.6I 
I 
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DefmitionofMinorityCommunity .,1 Foreign FakeMedicaJUniversities 
(Deb. 12, Vol. XXIV, 07-12-2006) i (Deb. 16, Vol. XXIV, 13-12~2006) 
Col. 132 ' Col469-70 

Demand and Supply of Water ,I Grants for Hospitala 
(Deb. 3, Vol. XXII!, 24·) 1-2006) I (Deb. IS, Vol. XXIV, 12-12-2(06) 
CoI,S5-74 I Col. 61-62 

Demands for Excess Grants (Railways)- I Hike in Cement Prices 
2004-2005 and Demands for I (Deb. S, Vol. XXIII, 28-11-2006) 
Supplementry Grants (Railways)- I Col. 137·38 
2006-2007 ! Impact of Fly Ash on Environment 
(Deb. 10, Vol. XXIII. 05-12-2.(06) I (Deb. 4. Vol. XXIII, 27-11-20(6) 
Col. 607..0& ! CoI.I69-70 

Dependency on Import I Import of Wheat from Australia 
(Dcb. 7, Vol. XXIII. 30-11-20(6) 1 (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 137 ~ Col82 , 

Development ofBrahmos Missile I Impon of Wheat throuah Stale Trading 
(Deb. 17. Vol. XXIV, 14-12·2006): Corporation 
Col lOS l (Deb. S. Vol. XXllI. 21-11.20(6) 

Discrepancies in Scheme of Malnutrition 1 Col. 312·13 
(Deb. 10, Vol. XXIII, 05-12·2006) ! Inclusion of Patients in Disabled LiIc 
Col26U1 I (Deb. 7. Vol. XXIII, 30.11.20(6) 

Duties in Cement I CoI.219 
(Deb. 3, Vol. XX Ill. 24-11-2006) Il.na'eaIeinDesenLand 
Col 367-68 ! (Deb. Ils, Vol. XXIV, 01·12-2006) 

Electric:ity Supply for Fencing I Col tSO-SI 
(Deb. 17, Vol. XXIV, 14-12-2006) \ InfillratlonofTenoriscuiaAirlSeaRoulcs 
Co1.l59 : (Deb. 1S, VoJ. XXIV, 12-12-2006) 

Employment Opportunities ! Col. 299-300 , 
(Deb. 4. Vol. XXI1I. 27-11-2(06): ImgolaritlesinlmponofWbat 
CoI.7 I (Deb. 4, Vol. XXIII, 27-11-20(6) 

Energy EffIciency Programme I Col243-t4 
(Deb. 3, Vol. XXIII, 24-tt-2006) j lTonAJrCH'C'laledlncomc 
CoI.S12·13 ! (Deb. I. Vol. XXlII. 0)-12-2006) 

ExpanSion of Power Projects ! CoL 232 
(Deb. 13, Vol. XXIV, 01-12-2006) ! LKk of Resources Autonomy and 
Coll01.Q2 I Investmen1 

Facilities to Unreserved Puscnaml . (Deb.' t Vol. XXllI, 01-12-2006) 
(Deb. 2. Vol.XXlll, 23-11-2006), CoU09-IO 
CollS8-S9 I Marketl", of Small Scale Industri" 

FDI in Insurance Sedor I Products 
(Deb. 13, Vol. XXIV. 01.12-2006) I (Deb.JO, Vol. xxm. 05-12-20(6) 
Col. 299 CoL 271·73 
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Merpr of Steel Units with SAIL Quantum of Electronic Waste 
(Deb. 4, Vol. XXIII, 27-11-20(6) (Deb. 8, Vol. XXIII, 01-12-2006) 
Col 141-49 Col. 165 

Ministerial level meeting on the talks of 
Doha Round 
(Deb. 5, Vol. XXIII, 28-11-2006) 
CoI.203~ 

Ranks to Indian Universities 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 394-95 

Requirement ofFWlds for Railway Projects 
National Workshop on Panchayati Raj (Deb. 2, Vol. XXIII, 23-11-2006) 

System CoL 156-57 
(Deb. 6. Vol. XXIII, 29-11-2006) I ltightto Education Bill 
CoL321 • (Deb. 5, Vol XXIII, 28-11-2006) 

Need to Establish Super Speciality i Co1.289-90 
Hospital in Nagpur on the pattern of i Rural Business Hubs Initiative 
AUMS(MURm) I (Deb. I, Vol. XXIII, 22-11-2006) 
(Deb. 9. Vol. XXIII. 04-12-2006) i CoL422-24 
Col 398 

Need to include Govari community of 
Maharashtra in the list of Scheduled 
Tribes(MUR 377) 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL610-Il 

New Rural Housing Policy 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Col. 449-50 

Non-Utilisation of Funds meant for Rural 
Development 
(Deb. 1 a, Vol. XXIV. 1 ~-12-2006) 
Col. 35 I-52 

Panchayet Adalats 
(Deb. I, Vol. XXIII, 22-11-2006) 
CoI.IO~ 

PDS for APL Families 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col 102-12 

Prica of Cement 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 121-35 

Quality ofBPO Industry 
(Deb. 18. Vol. XXIV, 15-12-2006) 
Col. 342 

Quantum ofE1ectronic Waste 
(Deb. 9, Vol. XXlll, 04-12-2006) 
Co1.207.ca 

Scheduled Tribes and other Traditional 
Forest Dwellers (Recognition of 
Forest Rights) Bill, 2006 • Consid. & 
Pass 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 539 

Setting Up ofllMs 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 223·24 

Setting up of Power Exchanges 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 247 

Sickle Cell Disease 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 369 

Situation arising out of the accident at 
Bhatdih Colliery of BCCL in Western 
Jharia resulting in loss of lives of about 
50 workers and steps taken by the 
Government in this regard (CA) 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 439-40 

Software Piracy 
(Deb. 6, Vol. XXIII, 29· \1-2006) 
Col. 133·36 

Special Package fur Farmers 
(Deb. 13, Vol. XXIV. 08-12.2(06) 
CoJ.317-JS 
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Standing Committee on Coal and Steel-I ConservItion of Manpoves 
1\ventiecb to l'wcnty-second Report- (Deb. 14. Vol. XXIV, ll-12~2006) 
Presented Col 14-17 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col 361 

Trained People for BPO Centres 
(Deb. 6, Vol. XXlII, 29-11-2006) 
Col13~ 

Use of Non-Conventional Sources of 
Energy for RIIMina Train 

Aj ..... Dr. bU.. SiII&b 
Employment to Surrendered Kashmlri 

MilitulU 
(Deb. 10, Vol. XXIII, OS-12-2006) 
CoI.)'n 

(Deb. 2, Vol. XXIII. 23-11-2006) fecilitytof'arnilyofM8rtyrsofJaUianwU 
Col. 200-201 Baah 

Use of NOIl-tonventional Sources of (Doh. 5, Vot. XXIII, 2&-11-2006) 
Energy for runniJIa Trains Col. 437-31 
(Deb. 2, Vol. XXIII, 23-11-2006) FalselnsunnceClaims 
Col 200-01 

Vacant Posts of Doctors 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 267-69 

Women Partnership ia Paachayat Raj 
System . 
(Deb. I, Vol. XXIll. 22-11-2006) 
Col 116-19 

(Deb. 3, Vol. XXIU. 24-11-2006) 
Col 291-92 

Oovcmment's failure to maintaia internal 
security and in particullr 10 deal with 
a.IIraaiq sroWlh of terrorist meDKe in 
die country (A.M.) 

(Deb. 6. Vol. XXIII, 29-11-2006) 
World BaakAasi1lMc:e 10 OIeckPoUulioa Col44S-41 

(Deb. 19, Vol. XXIV, 11-12-2006) I 
Col. 219-20 I Jalliuwala Bap National Memorial 

! (Amendment) Bill. 2006 (COIISid. " 
All ... Dr..... 1 Pus) 

~~echnoIoI)'(Amendment)! (Deb. 7, Vol. XXIII, 30-11-2006) 
I Col. 316-79 

(Deb. II, Vol. XXIV, IS-12-2006) 
Col 444 AuIItII IC_r. Sltrt 

Aiyar. Sltri MaDl Sllubr ApicuburaI Prochac;tion Affec:ted clue to 
Report on the State of the Panc:bayab-a I Droutht aDd ftoodt 

Mid-termRmewandApprUal-2006! (Deb. 4, Vol. XXIII, 27-11-2006) 
(OUR 193) I Col36-37 
(Deb. 16, Vol. XXIV, 13-12.:2006) I' DealinawithNlxalites 
Col. 617-731 (Deb. 10, Vol. xxm. 05.12-2006) 

Ajaya K .... r.Sltrts. Col13-1S 
Cantell:ltionof'J..icelncesofSmaltCa&erin& Grant·in-Aid from J'PtA International 

Veadon • Co-operative .Apncy 
(Deb. 17, Vol. XXIV. 14-12-2006) I (Deb. 16, Vol. XXIV. 13-12-2006) 
Col207~ . Cot 319-90 
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Rise in the Prices ofEacntial Convnodities 
(DUR193) 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col397-t08 

Authorisation of Private Apnts for Air 
Tickets 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 207 

Cancellation ofFligids of Air India 
A ... rt,Slari Furkaa (Deb. 7, Vol. XXIII, 30-11-2006) 
Awards ofContrac1S for Pamry Can CoL 281-19 

(Deb. 17, Vol. XXIV. 14-12-2006) OrildratP .. liameot 
Col 216-17 (Deb. 19, Vol. XXlV, 18-12-2006) 

Civil Aviation Facilitieul Deoghar Airport CoL I()()'()l 
(Deb. 17, Vol. XXIV, 14-12-2006) ComrnerciaiActivitiesatAirports. 
CoI.1 53-S4 (Deb. 7, Vol. XXIII, 30-11-2006) 

Demands for Excess Grants (Railways)- Col. 284 
2004-2005 and Demands for 
Supplementry Grants (Railways)-
200&-2007 
(Deb. 10, Vol. XXIll, 05-12-2006) 
CoI.S63 

Introduction of Jan Shatabcti Train 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 190 

Loan ftom PFC 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 229 

Regional Saras Fairs 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col.lOl-ll 

Regulatory Authority for Heavy 
Equipment and Hardware Industry 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 74 

AppdunJ. SIui M. 
Alleged Detention of Aung SIR Suu Kyi 

(Deb. II, Vol. XXIV, 06-12-2006) 
CoL 83-84 

Applications for Landline Connections 
(Deb. I, Vol. XXIII, 22-11-2006) 
Co1.203'()5 

Appointment on Compassionate Ground 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 176-77 

Delay in four Ianing ofNH-47 
(Deb. II, Vol. XXIV, 06-12-2006) 
CoL 249 

Education Cess 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 167 

Exclusion of Pluto fiom Solar Systan 
(Deb .. 16, Vol. XXIV, 13-12-2006) 
Col 131-32 

Foreign Banks 
(Deb. 13, Vol. XXIV, .08-12-2006) 
CoL 283-83 

Gauge Conversion 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 109-14 

Gauge Conversion between Quilon to 
VJrUdunagar 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL 294-95 

Growth ofLlC 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 290-91 

Idle Airport Activation Programme in 
Southern Region 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 270-71 

Military Assistance to Sri Lanka 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col lOS 
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MiaiQa AccidenII 
(Deb. 10, Vol. XXm.05-12-2006) 
Cal 190-92 

Need CD aupteDt the beaItb servk:el It 
ESI boIpiIaIs in Tenbsi., Tllllil Nadu 
(MUR377) 
(Deb. II. Vol. XXIV. 06-12-2006) 
Coll2O-21 

Need to provide ftmds for revival of 
HiadusIIn PbotD Films let up in Ooty, 
1iIDiI NUl (MUR. 3TT) I 
(Deb. 4, Vol. XXIII. 27-11-2006) 
CoL~ 

Peace in Sri LInb 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoLS4S-46 

PoWl1)' Endicltion 
(Deb. 13, Vol. XXIV, 01-12-2006) 
CoI.302'()3 

PowerGalaalioD 
(Deb. )3, Vol. XXIV. 01-)2-2006) 
Col 219-90 

PuIting up Details ofTu Payers on Net 
(Deb. II, Vol. XXIV. lS-12-2006) 
Col ISS 

Ragging and Suicides by College 
Students 
(Deb. 10. Vol. XXIU, 05-12-2006) 
CoL 237-39 

Tuticorin Rail Overbrid&c 
(Deb. 7, Vol. XXIII, 30-1) -2006) 
CoL 131-39 

Ua •• llc_1 (AIIInDon ofName) BIll, 2006 
(Deb. 10. Vol. XXIII, 05-12-2006) 
Col. 496-97 

Arpa. Sbri Aftok 
Accelerated Urban Water Supply 

Proplme 
(Deb. II, Vol. XXIV, 15-12-2006) 
CoI.l~ 

Conwrtin& NH-03 into Six LIne 
(Deb. II, Vol. XXIV. 06-12-2006) 
Col. 239 

Export ofCerneftt 
(Deb. IS. Vol. XXIV, 12-12-2006) 
CoL4I-SO 

GlUge CoDvasion in Madhya Pradeth 
(Deb. 12. Vol. XXIV, 07·12-2006) 
CoL 62 

NCRB Report ofKidJllpping ofOliJdren 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 112-14 

Peoch Project 
(Deb. 14. Vol. XXIV. ) 1-12-2006) 
Col. 193 

Prohibition ofOUIdMarriaee Bil~ 2006-
CoMicS . .t PIa 

RmvalofHPF (Deb. 20. Vol. XXIV, 19-12-2006) 
(Deb. 7, Vol. XXIII, 30-11·2006) CoI.414-1S 
CoLl»-3J Reorientation Trainina ofDoaors 

Security to VIPs (Deb. II. Vol. XXIV, 06-12-2006) 
(Deb. 20, Vol. XXIV, 19·12.2006) I Col. 4243 

ColI2().21 " S " fA' Is mug Ing 0 nlma 
Seaina-up ofTcJephone Excbanps I (Deb. 19, Vol. XXIV, 11-12-2006) 

(Deb. I, Vol. XXIII, 22-11-2006) Cot. 16-17 
Col 52·54 U ............ nlModern" f D. 'I P .. _IO lsat.on 0 l'al way 

Supply ofPeuollDiael tbrouah Pipelines Shllions 
(Deb. 2. Vol. XXIII, 23-11.2006) (Deb. 12. Vol. XXIV, 07-12-20(6) 
Col 199 Col. 13 
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AtIIawale., Slari Ramdu 
Achievements under NREGA 

(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 32 

Allocation of Funds under MPLAD 
Scheme 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 23 1-37 

Amendment in Representation of People 
Act 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 304 

Amount Spent and Earned by ITPO 
during Trade Fair 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 226-38 

Anti-Corruption Cell in PM's Office 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 421-22 

Appointment of Higb Commissioners! 
Ambassadors 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 279-11 

AssIsIance (or Pilgrimage Abroad 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoL284-8S 

Backlog of Reserved Posts in IOC 
(Deb. 2. Vol. XXIII, 23-11 -2006) 
CoI.3IS-17 

Ban on Meat Export 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Co1.61-70 

Basic Amenities to Poor 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 221-32 

Central Educational Institutions (Reser-
vltion in Admission) Bill, 2006 -
Consid. cl Pass. 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoI.3.56-S8 

Central Government Quarters in Delhi 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 24.5-46 

Complaints Rec:eiYed in PMO 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 331-32 

Concession to Handloom Weavers 
(Deb. S, Vol. XXIJI, 28-11-2006) 
CoI.369-71 

Construction of Buildinp for Telephone 
Exchange 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Coll93-312 

Construction ofDwelIin& U_ for u.-
Poor 
(Deb. I, Vol. xxm, 01-12-2006) 
CoL2M-OI 

Construction of Platform at KW'dwdi 
Station 
(Deb. 2, Vol. XX1I1, 23-1J-2006) 
CoL 189 

Contribution to Army Central Welfare 
Board 
(Deb; 17, Vol. XXIV, 14-12-2006) 
Col 220-21 

Demand and Supply of Coal and Gas for 
Powa- Gmaation 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 147·.50 

Demand ofTasar Silk 
(Deb. 10, Vol. XXIII, 0.5-12-2006) 
Col. 339-40 

Development of Baba Saheb Bhimrao 
AmbedkRr Memorial 
(Deb. 17, Vol. XXIV, 14·12.2006) 
CoL 166 

Development Schemes for Rural! 
Backward Areas 
(Deb. I, Vol. XXIII, 22-11-2006) 
Co/.368 

Development Work in Forest Areas 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 37·39 
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Education Loan 
(Deb. II, Vol. XXIV, 15-12-2006) 
CoL 389 

Grant ofLoaos ftom SDf 
(Deb. 9, Vol. XXIII, 04-12..2006) 
Col. 329-36 

Effects ofP1utic Bags IdentifICation of Poor 
(Deb. 19, Vol: XXIV, 11-12-2006) I (Deb. 11, Vol. XXIV, 06-12-2006) 
CoL 10 CoL 194 

Elltlive Advertisement by Companies I lmpIcmcntalion ofScbemes through NGOs 
(Deb. 3, Vol. XXIII, 24-11-2006) I (Deb. IS, Vol. XXIV, 12.12-2006) 
Col 525-26 Col 339-40 

Employmcnt in Foreign Countries I Import of Agricultural Produce 
(Deb. 11, Vol. XXIV, 06-12-2006) I (Deb. 15. Vol. XXIV. 12-12-2006) 
ColtS4-55 ! Col. 21 

Environmental Awareness I Indebtedness in Rural Urban Areas 
(Deb. 14, Vol. XXIV. 11-12-2006) (Deb. 6, Vol. XXIIJ, 29-11-2006) 
Col 236-39 CoI.tl4-l6 

Eradication of Po vert)' Indian Export Trade 
(Deb. 3, Vol. XXIII, 24-11-2006) (Deb, S. Vol. XXIIl, 21-11-2006) 
Co1.S41-42 I' Col 41 5 

ExploitationofOlild Labour, , Indian Ocean Rim Organisation for 
(Deb. 14,. Vol. XXIV, lJ-12-2006) j' RegionalCo-opemion 
CoL 198-99 (Deb. II, Vol. XXIV, 06-12-2006) 

Fleds for Expansion of Cargo Trade I CoI.209-lI 
(Deb. 7. Vol. XXIII. 30-11-2006) I Instructions for Fillina VK8nC)' 
CoL314-)S (Deb. 16, Vol. XXIV, 13-12-2006) 

fruits. and Vegetables Plants of Mother I Col. S49-SO 
Dairy , Integrated Child Development Sthemes 
(Deb. 19, Vol. XXIV, 11-12-2006) I (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 134 Col 20 I 

Functioning ofNGOs I Integrated Tribal Development Projects 
(Deb. 12, Vol. XXIV, 07-12-2006) I (Deb. 20, Vol. XXIV, 19-12-2006) 
CoI.26S-66 I Col. 1~17 

FW'lCtioning ofPCOs Investigation by C81 aaainst DDA 
(Deb. II, Vol. XXIV, 06-12-2006) I Officials 
Col 202-06 I (Deb. II, Vol. XXIV, 15-12-2006) 

GanpActioa Plan I CoI.361.Q 
(Deb. 4, Vol. XXIII, 21-11-2006) , I I'" P 'd' Telecom 
CoL 4" .. e ! rrclu arltlcs In rovi tng 

...... Facilities 
Govemmcnt'sfailuretomairdaininternal (Deb. 11. Vol. XXIV, 06·12-2006) 

security and in pwticular to deal wid! Col 48-49 
alarming arowth of terrorist menace in I I fOrd' 
the country (A.M.) I HUe 0 . InartU 
(Deb. 6, Vol. XXIII, 29-11-2006) (Deb. 13. Vol. XXIV. 08-12-2006) 
CoL 410-71 Col. 101-09 
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Lift Irrigation Centres 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 219-22 

Linking of Scholarship Amount with Price 
Index 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 102 

Permanent Construction of Indo-Pak 
Border 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 233-34 

Petroleum Projects 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 190 

(Deb. 5, Vol. XXIIl, 28-11-2006) Post Matric Scholarship Scheme for SC 
Students 

Col.239 (Deb. 12, Vol. XXIV, 07-12-2006) 
Livestock Census Col. 58-59 

(Deb. 14, Vol. XXIV, 11-12-2006) PradhanMantriRozgarYojana 
Col. 29-3 I (Deb. 5, Vol. XXIIi, 21-11-2006) 

Loans by Housing Finance Companies 
(Deb. 18. Vol. XXIV, 15-12-2006) 
Col. 136-52 

Loans to Other Countries 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 74-75 

Low Frequency Transmitter at Solapur 
(Deb. 19, Vol. XXIV, 11-12-2006) 
COJ.2S5 

Mobile Van Scheme 

Col 112-13 
Production of Salt 

(Deb. 10, Vol. XXIII, 05-12-2006) 
CoJ.66-70 

Promotion of Intercaste Marriages 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoJ.22 

Promotion ofSClST in NDMC Schools 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 276-77 

Railway Workshops 
(Deb. I, Vol. XXIII, 22-11-2006) (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 106-07 Col. 41-43 

NlfT RajivGandhiGramcen V~ Yojana 
(Deb. 10, Vol. XXIII, 05-12-2006) (Deb. II, Vol. XXIV, 15-12-2006) 
Col. 269-70 Col. SO 

OilOepots 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 230-3 1 

Outstanding Amounts against States 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col 477-78 

Payment by Super Bazar 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 61-62 

Pending Court Cases 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoL 193-94 

Rehabilitation ofSlmn DweUers by DDA 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col. 192-93 

Representation ofSClSTIOBC 0fIicers 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 266-68 

Reservation Policy 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoL 96 . 

Residences ofNational Leaders CorwertecI 
into Memorials 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 405-06 
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...... Ihrouata FEItA _ MkTP Acts 
(Deb. I, Vol. XXIII. 01-12-20(6) 
COlI6U4 

JUac Railways in Delbi 
(Deb. 7, Vol. XXIII. 30-11-2006) 
COl 272 

ScbeduIed Triba and oIMr TnditionaI 
FcnIt [)wellen (Ilecopition of For-
.. Jli&bIs) Bill. 2006 - Consid . .t hsa. 
(Deb. II, Vol. XXIV. IS-12-2006) 
ColS41-42 

Water Lnel in Delhi 
(Deb. 14, Vol. XXIV, 11-12-2006) 
CoL27S-17 

WOltcn o(CIoIecIlnduatrial Units 
(Deb. 4, Vol. XXIII, 27-tt-2006) 
Col 117 

A ..... SIIrtClwajIt ... 
Children out ofScbooI 

(Deb. S, Vol. XXIII, 21-11-2006) 
CoL 30 

SbuIde Trains between Solapur and Pune Committee on Private Members' Bills and 
(Deb. 2, Vol. XXIII, 23-11-2006) Resolutions - Minutes - Laid 
Col 267-61 (Deb. II, Vol. XXIV, 15-12-2006) 

CoL.c07 
Sidt .... Ore Mines 

(Deb. IS. Vol. XXIV, 12-12-2006) 
CaL"'" 

.. II. !loom Ymace Corporations 
(Deb. IS. Vol. XXIV. 12-12-2006) 
CaL35N6 

ilia"...,.... 
(Dell. 13, Vol. XXIV; 01-12-20(6) 
CoL264-70 

SappIy of Food., Army 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 17-11 

Surnddcr ofTarorisII 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 370-73 

Talilc Daip EdriJidou 
(Deb. S, Vol. XXUl, 21-11-2006) 
CaU3S 

T_ ..... ~ 
(Deb. 12. Vol. XXIV, 07-12-2006) 
CoLm.96 

V- POlIS ill LIbour Courts 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL...., 

VIoIIdoe of1adiIID SpKe 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col.l17-l1 

Convnittee on Private Members' Bills and 
Resolutions - Twenty-four1b Report -
Presented 
(Deb. II, Vol. XXIV, 06-12-20(6) 
CoL 307 

CoIaniaee on PriVIIte M.aben·BitIsMd 
IteIoIutions - l'wIaty-dUrd Report -
Presented 
(Deb. 6, Vol. XXIII. 29-11-2006) 
CoL 346 

A.uJr.amda, SIari D.K. 
DemInds (or Excess Grants (Railways)-

2004-2005 and Demands (or 
~GrIIII(RaiIwIIys)-2006-

'1JJ1I 
(Deb. 10. Vol. xxm. 05-12-20(6) 
Col 602 

.u.a.SIart ..,.. 

00wnuDeal'. fAilure., -iabio iatemeI 
ICCUrity .... in plUtalir 10 cteaI with 
aIInnina JfOWCb ofterrorilt...-e in 
die coaMy (A.M.) 
(Deb. 6, Vol. XXIII. 29-11-2006) 
CoL 44 1..t4 ... ,..... 
(Deb. 6, Vol. XXIII. 29-11-20(6) 
CoL 7s-90 
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Need for 11\ enquiry into the work done 
under Sam Vikas Yojana as 
Shahjahanpur and Bhakhani bloc::k of 
Harcioi district in Uttar Pradesh (MUR 
377) 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 449-S0 

Need to streamline the functioning ot'Pass-
pan Offices in the country with a view 
to solve the problems being faced by 
the applicants (MUR 377) 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Co1.336-37 

Railway Line 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 74 

Re-employment of Retired Officials 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 391-93 

Selection from 11M 
(Deb. 10, Vol. XXIII, 05-12-2006) 
CoL 405 

Standard Qualification for Teachers 
(Deb. S, Vol. XXIII, 28-11-2006) 
CoL 107 

Suicide by Students 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 21 

Baal .. Shri T.R. 

National Waterway (Talcber-Dbamra 
stretch of Rivers Geonkhali-Charbatia 
Dhamra Stretch of Matai River and 
Mahanadi Delta Rivers) Bill, 2006 - lilt. 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col36~ 

'Baba', Sltri K.C. SiqII 
Cross-breeding ofLions 

(Deb. 9, Vol. XX Ill, 04-12-2006) 
CoL 247.Q 

EncrollChment on Historical Monwnentl 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col 276-11 

Extending Coverap of DOTS 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoL 247-49 

Need to check deforestation between 
Kashipur and Ramnagar inAampc*ln 
Tam, Ultai8ia:bal (MUR. 377) 
(Deb. 5, Vol. xxm, 21-11-2006) 
ColS21 

Need to include 'Oad ~ community 
in the list of Scheduled Castes (MUR. 
377) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 394-95 

Production ofBio-Fertilizas 
(Deb. 14, Vol. XXIV, 11-12-2006) 
CoL239-SO 

Promotion of Agriculture in Hilly Areas 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 116-21 

Central Road FImd (AmcIldment) Bill, 
2006 -Int. Rail Project in Ua.anc:baI 

(Deb. 12, Vol. XXIV. 07-12-2006) 
Col 76-77 (Deb. 19, Vol. XXIV, 11-12-2006) 

ColS03~ 

National WaIaway~Pondicheny 
sIretdI of Canals and Ibe KahMlly 1ink, 
BhadracbaJam-Rajahmlmdry stretch of 
River Godavari and Wazirabad-
Vajayawada IIrddI of River Krishna) 
Bill, 2006-1& 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 366-67 

Rise in Silicosis Cues 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col 32-33 

Scboduled Tn'bes and other Traditional 
Forest Dweller. (Recognition of 
Forest Rights) Bill, 2006 - Conaicl. A 
Pus 
(Deb. II, Vol. XXIV, lS-12-2006) 
Col 511-21 
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UUaIlldlll(AItcntian oflame) Bill, 2006 Exclusion of Creamy Layer 
(Deb. 10, Vol. XXIII, 05-12-2006) (Deb. I, Vol. XXIII, 22.11-2006) 
Col.411 Col 108 

World &uk Loan for Poverty Alleviation 
and tfuIun Resoun:es Projlds 
(Oob. 13, Vol. XXIV, 01-12-2006) 
CoLI6O.Q 

• ....... '.SIIrillMld .......... 
AppoinImeot ofChiefofDefcnc:e Staff 

(Deb. 2, Vol. xxrn, 23-11-2006) 
Col. 111-12 

CodeofCrimiaal Procedure(Amendmem) 
BiU,2006(AmeadmentoflOClion (25) 
by Sbri Bachi SiDcb R.awat 'BadIda' -
lot 
(Deb. 3, Vol. XXIII. 24-11-2006) 
CoI.6l1 

CoastilUtion (Ameodmcn.t) Bill, 2006 

GovemmentAc:commodatioa to Officials 
in NCR 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Cot 237-38 

Higher MRP Printed OIl Orup 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col ISO-51 

Implcmentation of Reservation Policy 
(Deb. S, Vol. xxm. 21-11-2006) 
Col. 332-33 

Infiltration of Bangladeshi Nationals 
(Deb. S, Vol. XXIII, 2'-11-2006) 
Col430-31 

National AdoJescent PJosranune 
(Deb. I, Vol. XXIII, 22-tt-2006) 
Col 298 

(Amoadmont of Article 310) by Need to provide employment and other 
Shri BICbi SiDab RaW8I 'BIcbda'·lnt benefllS to youdIs of Ua.r.chaJ who 
(Deb. 13, Vol. XXIV, 01-12-2006) bad been liven trainina in Guerilla 
Col. 445 Warfare after the 1962 Chinesez 

Constitution (Amcadnaent) Bill. 2006 Agreatjon (MUR 311) 
(Amoad ...... of Article 51A) by (Deb. 9, Vol. XXIII. 04-12-2006) 
Sbri 88cbi S ......... 'Bachda'-Int. Col 391 
(Deb. 13, Vol. XXIV, 01-12-2006) I Seizuteoffakecurreacy 
Cal 446 I (Deb. 3, Vol. XXIII. 24-Jl-2(06) 

Col. 437-)9 
CoastitutioD (AmendmCftt) Bill. 2006 j . 

(AJneedmrat of Articles 102 and 191) Uppadation of Railway Tickets 
by Shri Ba:hi Siqh Raw8t '8adId ,_ (Deb. 2. Vol. XXIII, 23-11-2006) 
IaL a I ColI? .... 

(Deb. 13, Vol. XXIV, 0'-12-2006) I Uaa ...... '(Ab!ntionofNM1C)Bill,2006 
CoI.44s-t6 (Deb. la, Vol. XXIII,.05-12-2006) 

DDA Houaina Sc:bcme Col. 47S-1 I 
(Deb. 3, Vol. XXIII, 24-11-2006) Balt .... SIIri KaiIMta 
Col.50s.06 

DiI&Ince EdUQtion Council 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 117-18 

Domestic VIOlence Act 
(Deb. IS, Vol. XXIV, 12-12-2006) I 
Cot ISS-S6 

Houses for Poor in Orban Alas 
(Deb. 13, Vol. XXIV. OI-l2-2006) 
Col. 102..03 

Railway Line between Chhitauai ... d 
1in*urI 
(Deb. 17. Vol. XXIV, 14-12-2006) 
CoI.21G-1l 
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Scheduled Tribes and other Traditional 
Forest Dwellers (Recognition of For-
est Rights) Bill, 2006 - Consid. IlL Pass. 
(Deb. 18, Vol. XXIV, 15-12-2006) 
CoL4U-89 

Setting up of Land Customs Station 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 247 ...... 

SLTAC Committee for Telecom Service 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 147 ..... 8 

Band, Shri Jasbubhai Dbanabbai 

AIBP 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoI.I62~ 

Extension to Delhi-Ahmedabad Rail Line 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 114 

Filling up of Reserved Backlog Vacancies 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 197 

Fishing Harbour at Jakhau 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 74 

Flexible Labour Policy 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 187-88 

Forest Rights Bill 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 228 

Air Services from Surat Airpon 
(Deb. 12, Vol. XXIV, 07-12-2006) I Funds for Sardar Sarovar Project 
Col. 321 (Deb. 4, Vol. XXJII, 27-11-2006) 

Allocation for Bio-Sphere Reserves 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 4243 

Assistance under Edusat Programme 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 350-51 

Beautification and Renovation of Towns 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoI.4~B 

Cities under JNNURM 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 276-n 

Coal supply to Power Plants 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 39-40 

Development ofBedi Pan 
(Deb. I, Vol. XXIlt, 22-11-2006) 
Col. 174-75 

Development of Heritage Route 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Co1.2~5 

Co1.17B-79 

Gauge Conversion 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 109-14 

Housing Schemes/Projects ofHUDCO 
(Deb. 13, Vol. XXIV, OB-12-2006) 
Col. 183-96 

Inland Container Depot 
(Deb. IB, Vol. XXIV, 15-12-2006) 
Co1.l17-IB 

International Terminal Complex at 
Ahmedabad Airpon 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 135-36 

IT Kiosks in Villages 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 191-92 

Labour Related Issues 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Cot. 129-30 
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Linltina ofNordt-&sIem Resion with Rail Rail Line Connecti", Huira Port 
Unes (Deb. 7, Vol. XXIII, 30-11-2006) 
(Deb. 2, Vol. XXIII, 23-11-2006) Co1.62~ 
CoL IS2 Railway Pa:bp Toun 

LinkinaofSchoolswitbSSA (Deb. 7, Vol. XXIII, 30-11-2006) 
(Deb. S, Vol. XXIII. 21-11-2006), CoI.27S-76 

Col. 444 II Reduction in C\Istoms Duty on Ships for 
Museum at Dholavira Breaking 

(Deb. 17, Vol. XXIV. 14-12-2006), (Deb. II, Vol. XXIV, 15-12-2006) 
Col. 163-64 I Col. 167-61 

Need to ~ovide basic ,"-:ilities to the vil- I' Reduction in Sbare of Power 
lagers m Junaprh, GUJ_ (MUR 377) 
(Deb. 19. Vol. XXIV, 11-12-2006) I ~~4:.!i Vol. XXIV, 15-12-2006) 
Col. SOS-06 I 

Need to provide remunerative price 10 I SCA for SC 
Kesar Mango growers in Gujarat and (Deb. 7, Vol. XXIII, 30-11-2006) 
also set up Agro based Induslrics there i Col. 197-200 
(MUR 377) j Scarcity of Water 
(Deb. 9, Vol. XXIII, ().4-12-2006) \ (Deb. 19, Vol. XXIV, 11-12-2006.) 
Col. 39S-96 ! Col247-SO 

Need 10 restore land ownership riahts to ! Selima of Railway Tic:kcIa Ibrouah Petrol 
the Villapn of Junaprh 0isIric:l which: Pumps 
waucquiredbytheforestOepartmenl! (Deb. 12, Vol. XXIV. 07-12-2006) 
ofGujanl(MUR377) I' ColIlI-12 
~~VOI. XXIII, 29-11-2006) ShonapofDwdlintUaits 

I (Deb. I, Vol. XXIII. 01-12-2006) 
Need to uppIIde"!wIIy fldlitieson.. Col. 40-43 

lions esnute 1unaprh lad Itajkae and . Sui).Soil WIler 
to 1m new trains tom JunIprh, Gujal 
toOlhcrf*1Softhecountly(MUR377) (Deb. 19. Vol. XXIV. 11-12-2006) 
(Deb. 16, Vol. XXIV. 13-12-2006) CoI.6Ooa 
Col606.m Univerul Scheme for Informal and 

Policy for TiBer Reserve 
(Deb. 19. Vol. XXIV, 11-12-2006) 
CoI.210-12 

Production of Spica 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoI.~ 

PropelS of RoIdProjocls 
(Deb. 16, Vol. XXIV. 13-12-2006) 
Col.~J.OI 

Propoals for Texlilt Sc:hemet 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 267-75 

Unorpnised Sector 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col.~ 

U,........ and ModaniIItion ofPOlU 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col 29 

WHO Norms for HeIbh Seceor 
(Deb. II. Vol. XXIV. 06-12-2006) 
Col. 93-94 

Wind ... So_ EMIl.)' 
(Deb. 13. Vol. XXIV, 01-12·2006) Col."''' 
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Be ..... .., Prot Buudeb 
Ban on Employment of Children 

(Deb. 4. Vol. XXIII, 27-11-2006) 
Col. 23 

English and Foreign Languages 
University BiI~ 2006-C0nsid. &: Pass 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Co1.457~ 

Sikkim University Bill, 2006 
Tripura University BiI~ 2006 
Rajiv Gandhi University Bill, 2006-

Consid. &: Pass 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 619-22 

Standing Committee on Human Resource 
Development One Hundred Eighty 
Third to One Hundred Eighty Fifth 
Reports-laid 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 330 

Be ..... .., Sbri Hitea 
A,reement with World Anti-doping 

Alency 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 157-59 

Demands for Excess Grants (RaiJways)-
2004-2005 and Demands for 
Supplementry Grants (Railways)-
2006-2007 
(Deb. 10, Vol. XXIII, 05-12-2006) 
CoI.S96 

Dryina of Fishes 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoLI 16-17 

Exemption of Excise Duty 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 97-98 

Expon Development Centres 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. IS 

Extradition Treaties with SAARC 
Countries 
(Deb. I, Vol. XXIII, 22- I 1-2006) 
Col. 92-93 

Facilities to Rural Youths 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 73-74 

Food Processing Industry 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 102 

Assistance by UNDP for Rural 
Development Foreign Companies in Oil and Gas 

Exploration (Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 122 (Deb. 7, Vol. XXIII, 30-11-2006) 

Col. 66-67 
Bamboo I (Deb. 20, Vol. XXIV, 19-12-2006) ImponofVanaspati 

CoL 92 (Deb. 10, Vol. XXIII, 05-12-2006) 

Cargo Handling Capacity at Major Pons 
(Deb. 6. Vol. XXIII. 29-11-2006) 
Col 13-21 

Courses 0fI'a0ed by Netaji Subhas National 
Institute of Spons 
(Deb. 16, Vol. XXIV. 13-12-2006) 
CoJ.I92-9S 

Creches for Children of Sex Workers 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col 291 I 

Col. 369-70 
Indian Institute of Management 

(Deb. 20, Vol. XXIV. 19-12-2006) 
CoL 298 

Licence Free Manufacturina of Five Bulk 
Druss 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoL 141-42 

Licenses Issued to MNCs 
(Deb. 2. Vol. XXIII, 23-11-2006) 
CoL 127 
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Mep City Status I Urban Poverty Alleviation Programme 
(Deb. 3, Vol. xxm, 24-11·2006) (Deb. II, Vol. XXIV, 15-12-2006) 
Col. 52·53 CoI.201~5 

National Commission for Children 
(Deb. IS. Vol. XXIV. 12·12-2006) 
Col. 261-62 

Oral Cancer 
(Deb. II, Vol. XXIV. 06·12-2006) 
CoL 12-13 

Use of Aluminium in Automobile IndustTy 
(Deb. 7, Vol. XXIII. 30.11-2006) 
Col. 246-47 

Violation of Guidelines under Rural 
Development Scheme 
(Deb. 3, Vol, XXIII, 24·11-2006) 
Col. 3SC).6() 

Plantation of Sal Trees VRS in PSUS 
(Deb. 14. Vol. XXIV, 11-12-2006) (Deb. 7, Vol. XXIII, 3().11-2006) 
Col, 10-81 CoI.lI-12 

Pollution in Rivers 
(Deb. 9. Vol. XXIII, 04-12-2006) Banau,SIIriRaaeD 
Col. 208-17 ! Achievements under Rural Development 

Poverty Allevi3tion I Schemes 
lOeb. 13. Vol. XXIV. 01-12-2006) ~f~i;.i6Vo'. XXIIl, 24-11-2006) 
Col 204-18 . 

P h'b" f F' h' b f ' AvailabilityofFoodgrains 
ro I 1I10~ 0 IS tng y orclgn (Deb, 4, Vol. XXIII, 27-11-2006) 

CompanIeS CoL 152-53 
(Deb. 4. Vol. XXIII, 27-11-2006) 
CoLIS9-60 Care to Orphans 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Projects Financed by HUDCO CoL 47 ... 

(Deb. II. Vol. XXIV. U-12.2006) Currem Statusoflncfo..US Nuc::1ar Deal 
CoI.60-6S I (Deb. I. Vol. xxm. 22-11-2006) 

Promotion ofSpons and o.mcs by SAl Col3S6-S9 
(Deb. 6. Vol. XXIII. 29-11-2006) DruaPrices 
CoL 136-37 (Deb. 4, Vol. xxm, 27- 11-2006) 

Rehabiliwion of Sc:avaIprs CoL ... -43 
(Deb. 13, Vol, XXIV. 0'-12-2006) I Dryiq ofFisbes 
CoI.n3-l' (Deb. 17, Vol. XXIV. 1"'12-2006) 

Rcpon of Panel on Prices of Eaeatial 
Drugs 
(Deb. 4, Vol. XXlII, 27-11-2006) 
CoI.2l4 

Col 116-17 
Environmental Clearwa to Tourilm 

(Deb. 19, Vol. XXIV. "-12-2006) 
CoLl .. 

SFS Scheme Financial Assistance to PSU, 
(Deb. '1. Vol. XXIV. 15-12-2006) (Deb. 7, Vol. xxm. 30-11-2006) 
Col. 221 Col. 136-37 

Soft Drink lndusuy 1 Housinc Scheme for Government 
(Deb. 17, Voll. XXIV, 14-12-2006) Emp/o)'ces 
CoI.IS1 I (Deb. '1, Vol. XXIV, 1$-12-2006) I CoL272-73 
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Implementation of Centrally Sponsored 
Schemes by PRls 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 180-81 

International Seminars on School 
Achievements 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 289-90 

~~onofCompre~e~ 
Policy 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 238 

Kishori Shakti Yojana 
(Deb. 1 S, Vol. XXIV, 12-12-2006) 
Co1.214-17 

KVIC Assistance to Self Help Groups 
(Deb. 5, Vol. XXIII, 28-11-2006) 
CoIA36-37 

Loan for Agro and Rural Industries 
(Deb. 5, Vol. XXIII, 28-11-2006) 

Private Investment in 
Mining 

Sector 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 373 

Rehabilitation of Scavengers 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 233-38 

Restructuring of Rural Development 
Schemes 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col 193-95 

Revamping ofKVJC 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 178-79 

Revival of Sick Fishing Vessels 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 169 

Safeguarding Indians from Racial 
Discrimination 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 40-42 

Col. 34-37 Setting up of FPIs in States 

Minimum Export Price 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 196-97 

Modernisation of FPls 
(Deb. 2, Vol. XXIII, 23-11-2006) , 
Col. 141 

National Road Safety Policy 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 117-19 

New Technology for Exploitation of Coal 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 54748 

Orientation Course for Tourists 
(Deb. J 9, Vol. XXIV, J 8- 12-2006) 
Col. 255-56 

Pension Scheme for Port Workers 
(Deb. I J, Vol. XXIV, 06-12-2006) 
ColAO 

Private Cooperative Society 
(Deb. 13. Vol. XXIV, 08-12-2006) 
CoI.307~8 I 

I 

(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 254-56 

Shortage of Coal and Gas for Power 
Projects 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 161-65 

Street Vendor 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 172-74 

Strengthening Ship-building/Repairing 
Industry 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 135-36 

Testing of Missiles by Iran 
(Deb. I, Vol. XXIII, 22-11-2006) 
Co1.351-52 

TigerlElephant Reserves 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 4647 

Upliftment of Rural Women 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 129-30 
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Upliftment of Women 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col34S46 

Urban Poverty Alleviation Programme 
(Deb. II, Vol. XXIV. 15-12-2006) 
Col201-OS 

....... Dr. ............. 
Abolition ofOlild Labour 

(Deb. 19, Vol. XXIV, 11-12-2006) 
ColU3-SS 

Brass Industry 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Coll1S 

Consttuction of Airport in M~ 

Loss of Revenue 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 175-76 

Loss to VlJD&Y&Illndustries Limited 
(Deb. 12, Vol. XXIV, 07·12-2006) 
CoI.11+7S 

Losses to DCS 
(Deb.". Vol. XXIII, 27-11-2006) 
Col 200-01 

Non-Construction ofResidential Complex 
(~b. 16, Vol. XXIV, 13·12-2006) 
Col 472-73 

Pollution at Taj Mahal 
(Deb. 4, Vol. XXIII, 21-11-2006) 
CollI 

(Deb. " Vol. XXIII, 30-11-2006) Realisation of Revenue &om Commercial 
Col. 146-47 Complexes 

EXImSion of Metro Rail upto Ghaziabld 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col" 

(Deb. 7, Vol. XXIII, 30-11-2006) 
CoI.76-n 

Seaina up ofBSNL Tower 
(Deb. I, Vol. XXIU, 22·11.2006) 

Foreip PIIne in Non-ftyina Area Col. 141 
(Deb. 12, Vol. XXIV, 07·12-2006) ...... SltriJoH .... 
CoI.217-U A«: . lIorestataon 

Pate of Work on NH-24 I (Deb. 19, Vol. XXIV, 11-12-2006) 
(Deb. 6, Vol. XXIII, 29-1J -2006) ColI60-64 
CoL299-JOO I Allocation of Funds for Urban 

Replarisation of Services of Anpnwadi I Development 
workers (Deb. 3, Vol. XXIII, 24-11-2006) 
(Deb. S, Vol. XXIII. 21-11-20(6) Colll6 
CoL 135-36 I Canteen FacililytoCcatral Police Force I (Deb. S, Vol. XXIII. 2"11-2006) 

Col 217 
Disposal of Material before its expiry ! Central Grants to FPTCs 
~~' Vol. XXIII, 24-IJ-2oo6) I (Deb. 12, Vol. XXIV, 07-12-2006) 

Col. 72-73 
rrPO 

(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 191-96 

Liquidalcd Damages to BEML 
(Deb. 12, Vol. XXIV, 01-12-2006) 
Col 164 

Coal Reserves _Ita ExtractioA 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoI.l-9 

Construetion of HouIa under lAY 
(Deb. II, Vol. XXIV. "-12-2006) 
Col.1l-73 
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Cost of Packaging 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 114-85 

Non Removal of Restrictions on Urea 
Import 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 96-97 

Cost of Production ofUrca Occupation ofUnautboriscd Land 
(Deb. 4, Vol. XXIII, 27-11-2006) (Deb. I, Vol. XXHI, 01-12-2006) 
Col. 6741 Col. 10-11 

Discrepancies in Scheme of Malnutrition Physically Handicapped Employees 
(Deb. 10, Vol. XXIII, 05-12-2~) (Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 263-61 Col. 60-61 

Productivity of Forests 
Encephalitis Cases in Uttar Pradesh (Deb. 14, Vol. XXIV, 11-12-2006) 

(Deb. I, Vol. XXIII, 22-11-2006) Col. 79-10 
Col. 19-92 Promotion of Agro and Rural Industry 

Gauge Conversion I (Deb. 10, Vol. XXIII, 05-12-2006) 
(Deb. 2, Vol. XXIII, 23-11-2006) Col. 230-32 
Col. 109-14 Promotion ofFPls 

(Deb. 2, Vol. XXIII, 23-11-2006) 
Housing SdlemeslProjects of HUDCO Col. 207-1B 

(Deb. 13, Vol. XXIV, OB-12-2006) Psychiatric Patients 
Col. 113-96 (Deb. 6, Vol. XXIII, 29-11-2006) 

Implementation of Recommendations by Col. 288-90 
KVlC Purchases of Machinery/Equipment for 
(Deb. 5, Vol. XXIII, 21-11-2006) Government Presses 
CoI.2S7 (Deb. IB, Vol. XXIV. 15-12-2006) 

Increase in Land Rates for Institutions in 
Delhi 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 243 

KVIC Projects 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 32-33 

Manual Scavenging 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Col. 106-07 

Manufacturing of Alcohol from Coarse 
Grains 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 54-55 

Need to provide special relief package for. 
revival ofTa Industry (MUR 377) 
(Deb. 10. Vol. XXIII, 05-12-2006) 
Col. 472-73 

Co1.3S4-59 
Setting up of Modem Industries by KVIC 

(Deb. 5, Vol. XXIII. 21-12-2006) 
Col. 79-82 

Sexual Harassment of Women 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 124-26 

Shelter for the Poor 
(Deb. 18, Vol. XXIV, 15-12-2006) 
CoI.2IB 

Stadia and Physical Training Centres for 
RuralArcas 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 390-402 

UNGA Resolution to Counter Terrorism! 
Human Rights Abuses 
(Deb. I. Vol. XXIII, 22-11-2006) 
CoI.15S-S6 

Vigilance Machinery in PSUs 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col." 
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Vtobdion of FCA 1910 MatdI lnduItry 
(Deb. 14, Vol. XXIV, 11-12-2006) (Deb. 20, Vol. XXIV, 19-11-2006) 
Cot 221-32 Col2S7-SI 

IIeIIanUa. Sltrt A. v. 
Broadenina ofBr. 

(Deb. I. Vol. XXIIl, 22-11-2006) 
Col. 37. 

CIIICICr c.e Cattte in KanyaIwmari 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 411-12 

0Ieatin& by NBF! and Cooperative Banks 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoI.34S-46 

Monitorina ofKVII FunctioaiD& 
(Deb. S, Vol. XXIII. 21-11-2006) 
Col. 206-01 

PendiJt& huport Appliations 
(Deb. 1, Vol. XX1U, 22-tl-2006) 
CoL 249-SO 

Problems being faced byunorpnisecl 
Iabow in the Councry (OUR. 193) 
(Deb. 16. Vol. XXIV, 13-12-2006) 
CoL 757-51 

Doublhll of Tbiruvananthapuram- RenovationofA.V.M.CanaI 
KanyalwmariRaitw.yLine (Deb. 4, Vol. XXIII, 27-11-2006) 

(Deb. 17, Vol. XXIV, 14-12-2006) I .CoL. 146-47 
Cot 73 Report on the State ofPandJayats i A Mid-

Education Lou Term Review and Appraisal -2006 
(Deb. 1 I, Vol. XXIV. IS-J 2-2006) (OUR 193) 
Col 319 (Deb. 9, Vol. xxm. 04-12-2006) 

Employment in Honey Trade 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 111-89 

Es&ablishrnenl of CaaI;er Care Ceaue in 
TenrilNadu 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col 340-4 I 

CoI.51S-16 
Revision ofWaps in BSCI... 

(Deb. 17. Vol. XXIV, 14-12-2006) 
Col 219 

Revivakum--Strudurinc of'B5a. 
(Deb. 17. Vol XXIV. 14-12-20(6) 
Col 205 

Exorbitaat Fees charged by Private I Scheduled Tribes and other TI'IIditianIJ 
Medical Colleps FOfCIl Dwellers (Rec:opition of For-
(Deb. I, Vol. XXIII, 22-1 J -2006) est Rights) Bill, 2OO6--Consid. A .... 
Col 132 (Deb. II. Vol. XXIV. 15-12-2006) 

Handmade Village Industry Products CoLSIG-13 
(Oeb. 20, Vol. XXIV, 19-12-2006) I SettingupofAerodromellKanyalwmari 
Col 101 (Deb. 2. Vol. XXIII. 23-11-2006) 

Import Duty on Fish Net CoL J40-4J 
(Deb. I, Vol. XXIII. 01-12-2006) I TheftofJcweUeryfiomCoopaItiYeBanb 
Col. 93-94 I (Deb. 3, Vol. XXIII, 24-11-2006) 
~ ofNightTrain &om NaprcoU I CoI.5S7-59 

to Coimbatore I Train from NaprcoU to Yanchi MMiai 
(Deb. 2. Vol. XXIII, 23-11-2006) I (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 227 Col. 141 
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Undertrials in Jails 
(Deb. S, Vol. XXIII, 28-11-2006) 
Co1.1l1-12 

Bhacla.., Slart Avtar Slqll 

Guidelines for Government Oftlcials 
(Deb. II, Vol. XXIV, 06-) 2-2006) 
CoL 2 19-20 

Import ofOilseeds 
(Deb. 9, Vol. XXIII, 04-12-2006) 

Activities ofAl-Qaida Col. 351-52 
(Deb. 5, Vol. XXIII, 28-11-2006) Increase in IIISUI"8I1CC Premiwnon Vehicles 
Col 281-82 (Deb. 3, Vol. XXIII, 24-11-2006) 

Advertisements Misleading Consumers Co1.391-92 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 14 

Alleged Killing ofindians in Iraq 
(Deb. I, Vol. XXIIl, 22-11-2006) 
CoL 14748 

Ban on Indian Companies by U.S. 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoL }()4..{)S 

Bankins Ombudsman 
(Deb. 8, Vol. XXIII, 01-12-2006) 
CoL 47-48 

Cleaning ofYamuna 
(Deb. 14, Vol. XXIV, 11-12-2006) 
CoL 185-86 

Definition of Minority Community 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 132 

Development of Surroundings of Taj 
Mahal 
(Deb. 2, Vol. XXI1l, 23-11-2006) 
Col. 184 

Development of Unprofitable Airports 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 51-S3 

GMCrops 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 218-19 

Government Guarantee on UC Policies 
(Deb. 8, Vol. XXIII, 01-12-2006) 
CoL 90-91 I 

Investigation of Group Housing Societies 
in Delhi 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 162-63 

lSI Network in UP 
(Deb. )S, Vol. XXIV, 12-12-2006) 
Col 183 

Jam on Delhi-fWidwar-Debradun Nadooal 
Highway 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoI.S4I-42 

Losses in Akashvani 
(Deb. 19, Vol. XXIV, IB-12-2006) 
Col. 129 

Mahatma Gandhi Antarrashtriya Hindi 
Vishwavidyalaya 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 112-13 

Metro Rail in Delhi 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoI.4SS-S6 

Objections to Rules/Guidelines by Foreign 
Banks 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 192 

Pollution in Rivers 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 201-17 

Power from Waste 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Cal. 172-74 



410 LOK SABHA 

Presence of Pesticides and Metals in Settlement 011 Forest Land . 
FnaitllndVeaecabIos (Deb, 19, Vol. XXIV, 18-12-2006) 
(Deb. 9, Vot. XXIlI. 04· t 2-2006) Col. 157-51 
Col13S-37 

Price ofEdible Oil 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col 2JO.3 1 

~ofMam.aes 

Sborta,e of Coal and Ou for Power 
Projects 
(Deb. 11. Vol. XXIV, 1'-12-2(06) 
CoL 161-65 

(Deb. 3, Vol. XXIII. 24-lJ-2006) Blaakta.SbriMoonajaD 
Col,.4 AfforesWion 

RnenueGeneration byDD/AlIt (Deb. 19, Vol. XXIV, 11-12-2006) 
(Deb. 4. Vol. XXIll, 27-11-2006)11 CoLI' .... 76 
Col. 44-4, C'_' and Ed ' Agreement on ~aence ucatJon 

sccmblformationinGooaJe·com . I (Deb. 10, Vol. XXIII. 05-12-2006) 
(Deb. 20, Vol. XXIV, 19-12-2006) Col. 169-70 
CoL 13' I 

S ty of Milk by Mother Dairy Anri-Fog Systems at Airports b;. Vol. XXIU. 21·11·20",) I ~~'I 11. Vol. XXIV. 14·12-2006) 

Tourilm in Rural Areas I BaeJihar Hydro Electric: Project 
(Deb, 2, Vol. xxm, 23-11-2006) I (Deb. 4, Vol. XXIll, 27- tl-2(06) 
CoI.2S7-61 II Col. 19-91 

BanonSbahtoosh 
........ SIu1Mnmr I (Deb. 14, Vol. XXIV. 11-12-2(06) 
ASI~ &om Financial federation I CoL 15-16 

(Deb. 20, Vol. XXIV. 19-12-2006) I a.CodintSystanonallCCiHSMedicincs 
Col. 290-91 I (Deb. 16, Vol. XXIV, 13-12-2006) 

Decl_ in Cultivable Area I Col4n-78 
(Deb. 19 Vol. XXIV 11-12-2006) i ., . 
Cot20 ' , I Central Educational Institutions 

I (Reservabon in Admission) Bil~ 2006-
Hospitality Given to Foreip NGOs . I Consid &: Pass 

(Deb. 16. Vol. XXIV, 13-12-2(06)! (Deb i, Vol XXIV 14-12.2006) 
CoLl.l",) l' ,. . 

I CoI.)69 
NGOs Registered under fCRA ! Ii' C ...... 1 -.I I lleet I 

(Deb, 19, Vol. XXIV, 11-12.2006) i Centre, ~As.an UHUI ........ nto ua 
Col 149 \ ActiVities " . I (Deb. 11. Vol. XXIV, 06·12·2006) 

Provision of Loan Assistance j CoL 172.73 
(Deb. II, Vol.. XXIV, 15-12·2006) i H ., 
Cot 270-71 I ComplaintsagainstOff'acialsofN. A 

Scheduled Tribes and other Traditional I (Deb, 16. VOl. XXIV. 13-12-20(6) 
Foml Dwellers (Recopition of For- I Cot 163 
est RipIs) Bin, 2006-C0nsid.4 Pus I Contaminated Drinking Water 
(Deb. II, Vol. XXIV, 1S-12-lOO6) (Deb. 9, Vol. XXIlI. 04-12-2006) 
Col4n-79 1 CoL224-15 , 
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Conversion of Forest into Revenue Land I Growth in Jatropha Planlation 
(Deb. 14, Vol. XXIV, 11-12-2006) (Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 274-75 Col. 202 

Credit Facilities to Minorities Holdins in LIe 
(Deb. 3, Vol. XXIII, 24-11-2006) (Deb. 3, Vol. XXIII, 24-11-2006) 
Col.sOI~ Col. 316-17 

Demands for Excess Grams-(GeneraI), 
2004-2005 and Demands for 
Supplementary Grants-{General), 
2006-2001 

Import of Coal for Power Generation 
(Deb. 8, Vol. XXIII, Ol-J2-2006) 
CoI.IS()..51 

(Deb. 15, Vol. XXIV, 12-12-2006) Introduction oroan" Rath Trains 
Col. 557-59 (Deb. 7, Vol. XXIII, 30-11-2006) 

Design Pnx:css Outsourcing I Col 84-85 
(Deb. IS, Vol. XXIV, 12-12-2006) LandAcquisitionforNHs 
Col. 179-82 (Deb. I, Vol. XXIII, 22-11-2006) 

Development of MangaJore Refinery 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 225-26 

Differe::ces in Interest Rate ofEPF 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoI.6S~ 

Duty Free Shops on Joint Venture 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 120 

Col. 207 
Missing of Secret Documents from 

BALCO 
(Deb. 10, Vol. xxm, 05-12-2006) 
CoI.I6U5 

Misuse of Tsunami Funds 
(Deb, 18, Vol. XXIV, 15-12-2006) 
Col. ISS-56 

Need to provide subsidized ration to 
Employment Assistance to--Youth the farmers of Andaman and Nicobar 

.(Dcb. 14, Vol. XXIV, 11-12-2006) Islands through Public Distribution 
Col. 220 . I System (MUR 377) 

Facilities to Railway Employees to Visit (Deb. 6, Vol. XXIII, 29-11-2006) 
Islands Col. 495 
(Deb. 12, Vol. XXIV, 07-12-2006) Production of Geranium Herb 
Col. 121-22 (Deb. 4, Vol. XXIII, 27-11-2006) 

Foreign Investment in Sensitive Sectors Col 181-82 
(De.b. 8, Vol. XXIII, 01-12-2006) I Rad' . H d 
Col. 188-89 laUon azar s 

(Deb. I, Vol. XXIII, 22- 11-2006) 
Foreign Investments Col. 69 

(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 43-58 

Foreign Plane in Non-flying Area 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 287-88 

Recruitment of Physically Challenged in 
Civil Services 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col 1S6-58 

OM Crops Rehabilitation of Leprosy Patients 
(Deb. 9, Vol. XXIII, 04-12-2006) I (Deb. 12, Vol. XXIV, 07-12-20('16) 
CoI.218-19 Col 261-63 
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RemcMl tom OairmIDIbipofMonilorina 
CGmmiaees 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoUll 

ReIearcb Opportunities for Scientists 
(Deb. I, Vol. xxm. 01-12-200c,) 
CoI.2J4-1S 

Revival ofSic:k En1erprisea 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoL 201 

Scheduled Tribes and oCher Traditional 
Forest Dwellers (RecolDition of I 
Forest Rights) Bill, 2006-Consid. &. 
Pass 
(Deb. II, Vol. XXIV, 15-12-2006) 
CoLS23-24 

Sellma ofGovemment Share in PFC 
(Deb. 3, Vol. XXIII, 24-11-2006) 
ColS62 

Sick Textile Mills 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 347-S1 

Need for harmonious functionina ofdne 
arpal of the Slate i.e. J..ealilature, 
Judiciary IIId Executive (CA) 
(Deb. 12, Vol. XXIV. 07-12-2006) 
CoL 331 

Situation nina out of a Jarae number of 
cues pendina in various cour1I of the 
counuy for a Jona time and steps taken 
by the Government in reprd thereto 
(CA.) 
(Deb. S, Vol. XXIII. 28-11-2006) 
CoL4S8-S9,463-70 

Amendmeat in Criminal Laws 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Coli 

Asainance for Planned Schemes in 
Rajasthan 
(Deb. II, Vol. XXIV. 06-12-2006) 
CoI.~ 

Social Security Pact with CouIIIries ' Availability of1>omestic LPG 
(Deb. 11, Vol. XXIV, 06-12-2006) (Deb. 2. Vol. XXIII. 23-11-2006) 
ColIS-16 CoI.141~ 

Solar War« u-.-s--- ~ 0xnm0ditieI (AmendlDaIl) Bill, 
•• -.. 1- 2006--C0nsid. cl Pus (Deb. 13, Vol. XXIV, 01-12-2006) 

Col. 219-20 I (Deb. S. Vol. XXIII, 21-11-2006) 
Tu Holidays for Elec1ronics Induslria I Col S52-54 

(Deb. I, Vol. XXIII, 01-12-2006) I Fencin, 
CoL 92-93 (Deb .• S, Vol. XXIV. 12-12-2006) 

Tr.nsfer of Reserved Ticltets Col 259-61 
(Deb. 17, Vol. XXIV. 14-12-2006) Inspec:t.ion of Pauport otrw:es 
Col 179-10 (Deb. 11. Vol. XXIV. 06-12-2006) 

UNOP Report on Water and Sanitation ! Col 79-83 
(Deb. I, Vol. XXIII, 01-1 2-2006) Maintenanc:e ofNHsdurial Coatuuchon 
Col. 220-22 (Deb. 16. Vol. XXIV, 13-12-2006) 

Value Based Compensation on Minerals Col. 271-79 
(Deb. S, Vol. XXIII. 21-11-2006) I· .... . 1 __ - in 
Col 131-32 Need to include RajIIIhIni-........ 

Blaanhraj.ShriJI.R. tbe Ellhth Seh.dule to the 

Judpa(lnquiry) BUl,2006-1nt. (~~~';>I'-l2-2006) 
(Deb. 20, Vol. XXIV. 19-12-2006) CoI.SIO 
Col. 404 
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Need to provide speci.1 financi.1 pack-
age to Government of Rajasthan to 
tackle the flood situation in the State 
(MUR377) 
(Deb. 2, Vol. XXIII, 23-11-2006) 
CoL 332 

Operation by Anny spinlt ULFA 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 79-80 

Production ofGuer 
(Deb. 19, Vol. XXIV, 18-12-2006) 
CoL 117-U 

Provision of LoansIGrants to States 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 299-312 

Bilbao&. Shri J ..... t Silllb 
Shifting of Jodhpur Airport 

(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 94 

Adulteration of Petrol and Diesel 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 14-17 

Aid to Rajasthan State for SSA 
(Deb. 5, Vol. XXIII, 21-11-2006) 
CoL411-19 

Ban on Imported Marble 
(Deb. 5, Vol. XXIII, 28-11-2006) 
CoUll 

RajivGandhi Grameen Vldyutikaran Yojana Coal Importing Companies 
(Deb. 11, Vol. XXIV, 15-12-2006) (Deb. 16, Vol. XXIV, 13-12-2006) 
CoI.3S-SI COI.ISS-86 

Special Category Status to Rajasthan Condition ofES) Hospitals 
underAPDRP 
(Deb. 3, Vol. XXIII, 24-11-2006) (Deb. 9, Vol. XXIII, 04-12-2006) 
CoI.414-IS Col. 7 

St.tutory Resolution re-disapproval 
of Indian Telegraph (Amendment) 
Ordin.nce .nd Indi.n Telegr.ph 
(Amendment) Bill, 200~onsid. 
&. Pass 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 403 

Supply of Food to Personnel ofPMF 

Construction of New Railway Station. 
Jodhpur Cantt. 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoL 92-93 

Declaration ofNational Highways 
(Deb. I, Vol. XXIII, 22-11-2006) 
CoL 424-27 

(Deb. 15, Vol. XXIV, 12-12-2006) Declinina Trend in Aptitude for Science 
Col. 199-200 (Deb. 13. Vol. XXIV, 01-12-2006) 

Supply of Gas to Ramprh Power Plant 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col. 96-97 

Thermal Power Projects 
(Deb. 18, Vol. XXIV, IS-12-2006) 
Col 234 

Utilisation of Central Road Fund 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 70-82 

Vacant Poats in Missions 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. ISS 

CoI.IS4-SS 

Deduction in Second Instalment of Funds 
underlAY 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 243 

Development of Forests in Rajasthan 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col 191-92 

Elcct:ri1k:ation of Rail Lines 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 24-32 
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F.nhancemem end AddhioAal Allocation Need to restore the. peCbway (teadln& to 
of Funds under lAY Jodhpur railway statiOll), aDder the 
(Deb. I, Vol. XXIJI, 01-12-2006) controlofDefencctothelocalpcople 
Col2S-26 of the region (MUR 377) 

Expkntioo Work in Rajasthan (Deb. IS, Vol. XXIV. 12-12-2006) 
(Deb. 12, Vol. XXIV, 07-U-2006) I Col.44S 
Col. 2S 1 I New Rail Line on FaJaudi-KandaIa Route 

forwardTradinginAgritultureProducts i (Deb. 12. Vol. XXIV, 07-12-2006) 
(Deb. 19, Vol. XXIV. 11-12-2006) I Col 117-89 
Col S2~- I NOC for AllotmentofUpite BIocb 

f~2:fJ~xUI, 23-11-2006) I (Deb. 11. Vol. XXIV, 06-12-2006) 
Col2S2-S3 ! Cot 6).64 

ILS .. Jodhpur Airport ! Non-Payment of Intetelt Amount 
(Deb. 17, Vol. XXIV. 14-12-2006) 1\ (Deb. 14. Vol. XXIV, 11-12-2006) 
Col 182 \ Col83-34 

Impecl ofForeipa.mdl II 8ordcrArr:al I Opium Cultivation 
(Deb. 9, Vol. XXUI, 04-12-2006) I (Deb. 3, Vol. XXUl, 24- 11-2006) 
Col. 10S-06 I o,l44l42 

Inclulioa of Castes in CenIr8I List orOBCa i Pandlayati Raj Sysrem 
(Deb. 2, Vol. XXIIl, 23-11-2006) i (Deb. I. Vol. XXIII. 22-11-2006) 
Col 306 I Col3S2 

lDco~pletc Stro~b~. of National! Petrol Pumps Oft NItional Hiahway& 

~ Vol. XXIV, 06-12-20(6) f ~~~VOI. XXIlI. 29-11-2(06) 
CoI.l~ 1 

IftdiIn Policy 011 Iraq 1 Private Sector companies in Telecom 

~~. Vol. xxm. 22-11-2006) I =~ I, Vol. XXIII. 22-11-2(06) 

Kota and SurMprta Power Projecu: Coli SO 
(Deb. 13, Vol. XXIV. 01-12-2006) i Procedure for Allocation ofCoaJ..1...ianite 
Col 92-93 I Blocks 

LinkirlaofSdloolswithSSA ! (Deb. 16. Vol. XXIV. 13·12-2006) 
(Dob. 5. Vol. XXIII. 28.11.2006) I CoL J61" 
Col. '" ; Project proposal from RajadaID 

Loan to Uacmp10yed youdtl I (Deb. 9, Vol. XXI11. 04-12-2006) 
(Deb. I. Vol. XXllI. 01-12-2006)! CoU41-49 
CaL 189 .. I' Promotion of AJro and Rural industrieS 

Neocl to confer Shour>'aAward andAmrica in R.aj1Slhln 
~l Bisbnoi Rutri)'l.AWltd upon! (D.b. 5, Vol. XXIII. 2'-) 1-2006) 
~ penoMel who laid down !heir Col. 310--U 
ItveI 1ft III df'on to rtSC\Ie and IIVCI . 
wildlife from the banda of potIChcts I' Proposala (or Development of Urban 
(MUIt377) ~ ..... 
(Deb. 10. Vol. XXltl, 05-12-1006) I (Deb. 3. Vol. XXlll. 14 .. 11-2006) 
Col4fi6.67 Col. 253-54 
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Rajasthan Hiah Court 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoI.S62 

(Deb. 8, Vol. XXIII, 01-12-2006) 
CoL 143 

Re-Inventing EPF India Scheme 

~ of Railway Ovcrbridgea in 
Haryana 
(Deb. 2, Vol. xxm, 23-11-2006) 
Col. 241-4' 

Cultivation ofR.icc 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 102.03 

(Deb. 14, Vol. XXIV, 11-12-2006) I, 

Col. 163-65 Diversion ofSSA FUDds 
(Deb. 10, Vol. xxm, 05-12-2006) 

Reba1e on W~on made Handicrafts CoL44-4S 
(Deb. 5, Vol. XXIII, 28-11-2006) 
CoI.89.g() 

Renaming of Jodhpur Airport 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 134-35 

Failure Analysis Committee on GSLV 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 186-87 

Fix Policy to Advertisement 
(Deb. 9, Vol. XXIII, 04-12-2006) 

Securitylo VIPs Col. 199-201 
(Deb. 20, Vol. XXIV, 19-12-2006) Holistic Development of Child 
Col.120-21 (Deb. ,15, Vol. XXIV, 12-12-2006) 

Tankers for Transporting Petrol and Diesel Col. 116-17 

(Deb. 2, Vol. XXIII, 23-1) -2006) Immunization Programme 
CoI.l78-79 ' (Deb. I, Vol. XXIII, 22-11-2006) 

Warehouses I CoL 169-73 
(Deb. 19, Vol. XXIV, 11-12-2006) i Implementation of Awards of Board of 
Col. 236-37 ' Arbitration 

'I (Deb. 6, Vol. XXIII, 29-11-2006) 
BishDOi, Shri Kuldeep Col. 55-56 

Advanced Passenger Information System I Inactivated Polio Vaccine 
(Deb. 5, Vol. XXIII, 28-11-2006) (Deb. 'I, Vol. XXIII, 22-11-2006) 
Col.92-9J Col. 97-98 

Appointment of Regulatory Authority Ilnc1USi.on of Cities in UNESCO Eco-City 

~:~~7 Vol. XXIV, 06.12-2006) ~~~ 7, Vol. XXIII, 30-11-2006) 
. Col. 165 

Arbitration Mechanism for Speedy Justice jlntegrated Murrah Development Projects 
(Deb. 8, Vol. XXIII, 01-12-2006) (Deb. 19. Vol. XXIV, 18-12-2006) 
Col. 80 Col. 337-38 

Certificate of International Standard to 
Airports 
(Deb. 12, Vol. XXIV, 07·12-2006) 
CoI.IlS-16 

National Institute of Food Technolol)' at 
Kundli 
(Deb. 2, Vol. XXIII, 23-1I-2006) 
Col. 171-72 
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pasenge.r Train between Hlridwar and I Technical Parameters for Laylna ~ads 
Bbiwani (Deb. 16, Vol. XXIV, 13-12-2006) 
(Deb. 7, Vol. XXIII, 30-11-2006) Col. 69-70 
Col 66 Third Permanent Base In Antarctica 

PoliqtforTiprRescrve (Deb. II, Vol. XXIV, 1!-12-2oo6) 
(Deb. 19. Vol. XXIV, 18-12-2006) I Col.117 

Col210-12 I Train between Bblwani and Delhi 
Political Parties Rqisrered with Election (Deb. 2,Vol. XXIII, 2l-11-2006) 

Commission I Col. 93 
(Deb. 13.-VoI. XXIV, 01-12-2006) T .. P II--F 
Col 133-34 I raunna to 0 R;V ~ 

(Deb. I!. Vol. XXJV, 12-12-2006) 
PoDutioD in Sea Col. 99-100 

(Deb. 19. Vol. XXIV, 11-12-2006) ! 

Col 7S-71 I Use of Mobile Phones by Terrorists in 
Prices of Cement i Border Areas 

(Deb. U, Vol. XXIV. 12-12-2006) I (Deb. 20, Vol. XXIV, 19-12-2006) 
CoI.121.3S I Col. 122-23 

ProductionofCannedMDk I Vi~::';: Riaht of Privacy by 

g:~5c!;IVoI. XXIII, 04-12·2006) (Deb. II, Vol. XXIV, 06.12.2006) 
Col49-SO 

R.eVImp TeecbinJ MCIIbod in Ws 
(Deb. IS. Vol. XXIV, 12-12·2006) 1 BorbtaJcy.SIIrtNa...,...Cllaadl'l 
Col ~ I Authorised Private HospitaislDiapostic 

Rniew of' Anned Forees Hadquanm Centra 
c.dre I (Deb. II. Vol. XXIV, 06-12·2006) 
(Deb. 7, Vol. XXIlI, 30·11-2006) CoL126 
Col 14) 

5epInIte Salary StrucIurt for Scientilu 
(Deb. 16. Vol. XXIV. 11-12-2006) 
Col 462-63 

Low Budtet Hotels 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col 6 

Scheduled Tribes and other Traditional 
Sbortap of LPG Forest Dwellen (Recoanition of Por-

(Deb. 2. Vol. XXIII, 23-11-2006) atJUatda)BUI.2OO6-ConsicI.A,... 
CoL t06-07 (Deb. II. Vol. XXIV, 1'·12-2006) 

Solar Water HaIina System Col. S37-31 
(Deb. 13. Vol. XXIV. 01-12-2006) I 
CoL 219-20 18ote,SIIrtS.bnta 

Status of Advatisina Court to ASCI Buie: Amenities to Poor 
(Deb. 9. Vol. XXJlJ. 04-12-2006) I (Deb. 13. Vol. XXIV. 01-12·2006) 
ColI()3.()5 I Col. 221·32 

Swimmers and Diven inArmy I Development ofLiJht HouIet 
(Deb. 17, Vol. XXIV, 14-12-2006) (Deb. 16, Vol. XXIV, 13-12-2006) 
Col 'S-~ Cot I2l 
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Fish Landing Centres in W.B. I Overaged Vessels/Ships in Shipping 
(Deb. 9, Vol. XXIII, 04-12-2006) 1 Corporationoflndia 
Co\. 107-1\ i (Deb. I, Vol. XXIII, 22-11-2006) 

G ' Ii') ... I 'I CoI.443-44 ovemment 5 al ure to mamtam mterna 
security and in particular to deal with I Post Offices in Rural Areas of West Bengal 
alarminggrowthofterroristmenacein I (Deb. 6, Vol. XXIII, 29-11-2006) 
the country (A.M.) I CoI.I04 
(Deb. 6, Vol. XXIII, 29-11-2006) I Potential of Processed Foods 
Col467~ (Deb. 20, Vo!. XXIV, 19-12-2006) 
. . . . . , CoJ.l29-32 

GUidelines for Sick Small Scale Industries 'I Projects Financed by HUDCO 
~e~i~uVol. XXIII, 21-11-2006) I' (Deb. II, Vol. XXIV, 15-12-2006) 

. Col 60-65 
Homeless Women I Promotion ofFPls 

(Deb. II, Vol. XXIV, IS-12-2006) (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 286 Col. 207-11 

Import of Coal 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 30-31 

Restructuring of Rural Development 
Schemes 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col. I 93-9S 

Land Subsidence in Coal Mine Areas 
(Deb. 6, Vol. XXIII, 29-1 1-2006) Re(::~';,f~~~CXXIll, 05-12-2006) 
CoI.323 CoLl71-79 

Licenses Issued to MNCs 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 127 

List of Corrupt Officials 
(Deb. I, Vol. XXIII, 22-11-2006) 
Co\. 93 

Mega City Scheme 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col. 77-79 

Need to look into the functioning of Se-
nior Citizens Home, Sandhya in Netaj i 
Napr, New Delhi (MUR 377) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Co\.S02 

Non-availability of Wax 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Co\. 100 

Revival of non-Strategic PSEs 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 51-59 

Rural Development Schemes 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 215-16 

Settin& up ofBio-fertilizer Plants in Gujarlt 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 110 

Setting Up of FPls in Stales 
(Deb. 12, Vol. XXIV. 07-12-2006) 
CoI.2S4-S6 

Slwn Dwellers 
(Deb. IS. Vol. XXIV. 15-12-2006) 
Col. 222-2S 

Street Vendor 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 172-74 

Opening ofNV S Unified Metropolitan Transport Authority 
(Deb. S, Vol. XXIII, 21-11-2006) (Deb. I, Vol. XXIIl, 01-12-2006) 
Col. 95-98 Col.l49 
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U ... Vii. ! Refining CiplCit)' 
(Deb. II, Vol. XXIV, 15-)2-2006) I (Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 366-67 Col 112-85 

VIOlation of Master Plan, Delbi R.ehlbitiUltion SchemeorNCLP 
(Deb. n. Vol. XXIV. 15-12-2006) (Deb. 4. Vol. xxm, 27-11-2006) 
Col 3" Col 240 

88dIaoIia, Slari Rajara)'U 
a..nce in Syllabus for Dental Surgeons 

(Deb. II, Vol. XXIV, 06·12-2006) 
Col. 53-54 

Cotton Export 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Cot. 116-17 

Custom Duty Cemrts 
(Deb. S, Vol. XXIII, 28-11-2006) 
Col. 447 

Export oflron Ore 
(Deb. 15. Vol. XXIV, 12-12-2006) 
Cot 4243 

Export orR.il Coaches 
(Deb. 7, Vol. XXIIf. 30-11-2006) 
Col. 190-92 

Export of Silk 
(Deb. 5. Vol. XXIII. 21-11-2006) 
Col. 86-38 

Fake Medkina 
(Deb. 16. Vol. XXIV, 13-12-2006) , 
CoUI 

India's Trade with Gulf Countries 
(Deb. 20, Vot. XXIV, 19-12-2006) 
Col. 291-92 

Inter-Linking o(Rivers 
(Deb. 4, Vol. XXI1I, 27-11-2006) 
CoI.S4-SS 

New Civil Aviation PoHcy 
(Deb. 2, Vol. XXlII. 23-11-2006) 
Col. 23S-36 

Rail Coach Factories 
(Deb. 7, Vol. XXIl1. )0--11-2006) 
Col. 149 

Setting up ofKVs 
(Deb. 5. Vol. XXIIl, 21·11-2006) 
Co\. 39J-94 

Shortaac of Light FishIer Planes 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 117 

ShoJ1a8e of Pi lou 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 253-S4 

Shortage of Wagons 
(Deb. 2. Vol. XXlII. 23-11-2006) 
Col 151 

Standing Committee on Industry-One 
hundred ninety second and one 
hundred ninety third Reports-Laid 
(Deb. 3, Vol. XXII1. 24-11-2006) 
Col.sn 

Subsidy on Petroleum Products 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Cot. 124 

Task Forte on Inter Linkinl of Rivers 
(Deb. 4. Vol. XXIII. 27-11-2006) 
CoI.201'()3 

Trade with Canada 
(Deb. S. Vol. XXIH, 21-11·2006) 
Cof.43S-J6 

Trade with Neiahbourina Countries 
(Deb. S. Vol. XXIII. 21·11·2006) 
CoL 442-43 

TRAt Rules for Broadbaod Service 
(Deb. 6, Vol xxm. 29·11.2006) 
Cot.IOl 
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BwilmutbJary, Shri Saosuma Kbuncgur i Patenting of Indian Herbs and Plants 
Availability of Cotton Yam I (Deb. 20, Vol. XXIV, 19-12-2006) 

(Deb. 10, Vol. XXIII, 05-12-2006) Col. 25 
Col 27 I Problems being faced by unorganised 

. .. I labour in the Country (OUR 193) 
Central Educational Institutions (Reser-, (Deb 16 Vol XXIV \3-12-2006) 

vation in Admission) Bill, 2006- CoI.'73I-J4· , 
Consid. &: Pass 

World Bank Study on Taxes 
~~~~~ Vol. XXIV, 14-12-2006) (Deb. IS, Vol. XXIV, 15-12-2006) 

. - Col. 363 
Scheduled Tribes and other Traditional 

Forest Dwellers (Recognition of For- Chakraborty,SbriAjoy 
est Rights) Bill, 2~onsid. &: Pass 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 526-30 

SikJdm Universily Bill, 2006 
Tripura University Bill, 2006 
Rajiv Gandhi University Bill, 2006-

Consid. &: Pass 
(Deb. 19, Vol.' XXIV, \8-12-2006) 
Col. 622-26 

Aid for Rural Industrial Units 
(Deb. 20, Vol. XXIV, 19-1 2-2006) 
Col. 132-34 

Appointments on Compassionate Ground 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 75-76 

Atrocities by the BSF Personnel 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col.IS9-90 

Conference on State Minorities 
Chakraborty, Dr. Sujan Commissions 
Central Educatio .. l ,nstiMions (Reser- (Deb. 7, Vol. XXIII, 30-11-2006) 

vation in Admission) Bill, 2006- Col. 28-32 
Consid. &: Pass Construction of Crossing Points between 
(Deb. 17, Vol. XXIV, 14-12-2006) Hasnabad-Barasat 
CoI.3IS-20 (Deb. 2, Vol. XXIII, 23-11-2006) 

Co1.107~S 
Defence Purchases 

(Deb. 17, Vol. XXIV, 14-12-2006) EnhancementofLicenceFec 
COI.20S (Deb. 17, Vol. XXIV, 14-12-2006) 

Co1.2S-29 
Illegal Mining Activities in Asansol Extension of Freight Corridor Project 

Division (Deb. 7, Vol. XXIII. 30-11-2006) 
(Deb. 17, Vol XXIV, 14-12-2006) Col. 217 

Col. 208-09 FDI in States 
JalliaDwala Bagh National Memorial i (Deb. 20, Vol. XXIV. 19-12-2006) 

(Amendment) Bill. 2006 (Consid. &: I Col. 205 
Pass) Gas Pricing Policy 
(Deb. 7, Vol. XXIII, 30-11-2006) (Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 374-76 . Col. 222-24 

NPAs of Banks Increasing beds in Government Hospitals 
(Deb. 18. Vol. XXIV, 15-12-2006) (Deb. 16. Vol. XXIV, \3-12-2006) 
CoI.~12 ColAS 
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Low 8udpt Hotels 
(Deb. 7, Vol. XXIII, 30-1 )-2006) 
Col 1-9 

. Modemisltion of RurallndUSb'ies 
(Deb. 15. Vol. XXIV, 12-12-2006) 
ColI76-n 

ModemiMtion of 5_1 PSU. 
(Deb. 14. Vol. XXIV. 11-12-2006) 
CoL 1-9 

Openina of New Post Offices 
(Deb. 11, Vol. XXIV, 06·12·2006) 
Col. 22 1-22 

PNG CGnnec:tion 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col2J9.90 

SeIf.Jte1p Group 
(Deb. 10. Vol. XXIII, 05-12-2006) 
Col. 261-69 

Senin& up of National Aviation 80ard 
(Deb. 2, Vol. XXIII. 23·11-2006) 
Col. 19t-92 

5i1ddm Univenit)' 8i1~ 2006 
Tripura University Bill, 2006 
Rajiv Gandhi Univenity 8m, 2006-

Consid. a Pus 
(Deb. 19, Vol. XXIV, 11·12-2006) 
Col. 607-61 

Unemployed Persons 
(Deb. 4, Vol. XXIII, 27·11·2006) 
Col 194-99 

Price ofRaw Jute Unused Medicines 
(0eb.15. Vol. XXIV. 12.12-2006)! (Deb. I, Vol. XXIII. 22·11·2006) 
Col 263-64 I CollS4 

Problems beinl faced by unorpnized I Uplfldation of 130 MM Guns 
labour in thecoun&ry(DUR 193) ! (Deb. 17. Vol. XXIV. 14·12-2006) 
(Deb. 12. Vol. XXIV. 07.12.2006)! C01.83 .... 
Col 423-26 I Valmiki AmbecIk.-AMI Yojlna 

Recruitment ofSpompenons I (Deb. 13, Vol. XXIV. 01·12·2006) 
(Deb. 16. Vol. XXIV. 13-12-2006) i Col.21-22 
Col44~ ; 

Renewlble EnerJy Plants ! CUkrabony." SW ..... 
(Deb. 13. Vol. XXIV, 01-12-2006) 'I' Accideats in Coal Mines 
Col5l-56 (Deb. I. Vol. XXIII, 22-11-2006) 

Renewal ofBoobtaJI ContrIcts I CoI.247-41 
(Deb. 17, Vol. XXIV. 14-12-2006) 1 a.naaHydroPowerProjed 
CoI.1~ '\ (Deb.'. Vol. XXIII, 01·12-2006) 

Revenue from SundarbIns Forests Col. 129 
(Deb. 19. Vol. XXIV. 11-12-2006) I ConstitutionofindeJ( ReviewCommillee 
Col 171 (Deb. 14, Vol. XXIV, 11.12-20(6) 

Revival oflDPL ! CoL 34 
(Deb. 4. Vol. XXIII, 27.11.2006)\ !. Consaruc:tionof8uiJdin,underSSA 
Col 147 (Deb .. 5, Vol. XXIII. 21-11-2006) 

JUac in the Prices of EucntiaI Commodi- Col. 159-66 
ties (MUll 193) 
(Deb. 7. Vol. XXIII, 30·1 t .2006) 
Col 429-32 

Consumer Pricle Inda 
(Deb. 19, Vol. XXIV. 11-12-2006) 
Col., 
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La~ Productivity 
(Deb. 14, Vol. XXIV, 11-12-2006) 
CoI.20S..()6 

Meeting of Police Chiefs 

Essential Commodities (Amendment) Bill. 
2006-Consid. &. Pass 
(Deb. S. Vol. XXIII. 21- I 1-2006) 
CoLSS1-S2 

(Deb. 10, Vol. XXIIl, OS-12-2006) 
Col. lOS Pathankot Airport 

Notification on Environment Impact 
AssessmentINorms 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 137-39 

Number of Scientists 
(Deb. 18, Vol. XXIV, IS-12-2006) 
Col. 20().() 1 

Position of India in Researc:h and 
Development 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 254-SS 

Review ofElec:tricity Act, 2003 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col.I I 1-13 

Unorganised Labour in Ship Breaking 
Industries 
(Deb. 4, Vol. XXIII, 27- 11-2006) 
Col. 147-48 

Cballba. Sbri tarip 
Centre for Plasma Physic:s 

(Deb. 8, Vol. XXIII, 01-12-2006) 
CoI.I3S-36 

Insecurity of Government officials 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoL 138 

Training Institutes of Air Hostesses 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col.9&-99 

CIIuder K_ .. Prot 
Central Educational· Institutions (Reser-

vation in Admission) Bill, 2006-
Consid .• Pass 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col354-S6 

(Deb. 2, Vol. XXIII, 23-1 1-2006) 
CoL IS3-S4 

Sc:heduled Tribes and other Traditional 
Forest Dwellers (Recognition of For-
est Rights) Bill, 2006 - Consid. &. Pass 
(Deb. II. Vol. XXIV, 1S-12-2006) 
CoL 532-34 

Situation arising out of Global Warming 
affecting India's climatic: c:ondition u 
reported in UN Development 
Programmes Hwnan Development Re-
~rt and steps taken by the Govenment 
in this regard (CA) 
(Deb. 17, Vol. XXIV. 14-12-2006) 
CoJ.272-73 

CIuIaclnlppu. SIui C.K. 
Abolition of Capital Punishment Bill, 2004 

by Shri ·C.K. Chandrap~onsid. 
and Withdrawn 
(peb. 3, Vol. XXIII, 24-11-2006) 
CoL 63945. 679 

Agricultural Workers Welfare Bill, 2006 by 
Shri Hannan Mollah - Consid. 
(Deb. 13, Vol. XXIV, 08-12-2006) 
CoL 472-81 

AIDS Control Programmes 
(Deb. 1. Vol. XXIII. 22-11-2006) 
Col. 121-23 

Arrival of Imported Wheat 
(Deb. 4. Vol. XXIII, 27-11-2006) 
CoL 139 

Auctioning of Pancbayat President Post 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 284-86 
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Constitution (Amendment) Bill. 2006 
(Amendment of Article 124, Etc.) by 
C.K.Chandrappan-lnt. 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 443 

New Pension Scheme 
(Deb. 3, Vol. ~m, 24~ I) -2006) 
Col. 371-72 

Private Sector hrticipltion in Railways 
(Deb. 2, Vol. XXIII. 23-11-2006) 

Constitution (Amendment) Bill, 2006 ColI99-200 
(Amendment of the Ninth Schedule) Process' fIT Retums 
by Shri C.K. Chandrappan-Int. me 0 
(Deb. 3. Vol. XXIII. 24-11-2006) I (Deb. 3, Vol. ,XXUI, 24-11-2006) 
Col 634-35 II Col4S3-S5 

Demands for Excess Grants--{GeneraI), SubmissionofReportofSadlarCommillee 
2004-2005 and (Deb. 2, Vol. XXIII, 23·11-2006) 

DemandsforSupplemcntaryGrant5-(Gen- I CoL 142 
eraI), ~2007 i UNDP Report 
(Deb. 15, Vol. XXIV, 12-12-2006) I (Deb. 11. Vot. XXIV, 06-12.2006) 
ColSlI·3S i CoI.13~14 

Disaster Management (Amendment) Bill. 'I 
2006 (Amendment ofsection 2)byShri Cha,...._Sbri Maal 
C.K. Cbandrappan ·lnt I CBSE and ICSE Scbools Abroad 
(Deb. ), Vol. XXIII, 24-11-2006) l (Deb. IS, Vol. XXIV, 12-12-2006) 
Col.63S i CoJ.I96-99 

Discontinuation of Trains CIearin& ofVqin Forest LInd 
(Deb. 2, Vol. XXIII. 23-11-2006) (Deb. 19, Vol. XXIV, 11-)2-2006) 
Colm 

DocMstic YlOlenee Act 
(Deb. 15, Vol. XXIV, 12-12-2006) 
CollSS-S6 

Electoral Reforms Commission Bill. 2006 
by Shri C.K. Chandrappan--Int. 
(Deb. 3, Vol. XXI1I, 24·11-2006) 
Col. 636 

CoI.26().62 
Ex.change of Zoo Animals 

(Deb. 19, Vol. XXIV, 11-12-2006) 
Col3S6-1O 

Jhum Cultivation 
(Deb. 19. Vol. XXIV. 11·12-2006) 
Col.' 199-20 ) 

English and Foreign Languages Sikkim UnMnilyBnUOO6 
University Bill, 2006-<:onsid. 4 Pass Tripura UniversityBil~ 2006 
(Deb. IS. Vol. XXIV, 12.12.2006) Rajiv Gandhi University Bill. 2006-
CoL 467-68 Conaid. &; Pass 

Eradication of Filaria (Deb. 19, Vol. XXIV. 18-12-2006) 
(Oeb~ 16, Vol, XXIV, 13-12-2006) Col. 63 1-32 
Col. 27 i Unclasaed Forests 

fuJi Capita) Account Convertibility of i (Deb. 14, Vol. XXIV. 11-12-2006) 
Rupee ! CoLI44-46 . 
(Oeb. 3, Vol. XXl11, 24-1) -20(6) I' 
Col 11-12 CUtterja, Sltri Saaturl 

National Commission for Faimers I for. CompanieI in Minina 
(Deb. 9, Vol. XXIII, 04-12-2006) I (Deb. IS. Vol. XXIV. 12-12-2006) 
Col. 24-25 Col. III 

! 
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Need to bring forth a comprehensive leg-
islation to govern the working and liv-
Ing conditions of employees in the I.T. 
sector (MUR 377) 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 367 

Need to halt sealing of shops and estab-
lishments in the capital (MUR 377) 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Cot. 305 

Non-Operational Aircraft 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 109 

Performance of Navratna/Miniratna 
CPSEs 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 102 

Team Lease Services Limited 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 165-66 

Unemployed Persons Registered in 
Employment Exchanges 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 267-69 

Chaudhary, Dr. Tushar A. 

Need to complete the ongoing construc-
tion work of bridge on river Tapti at 
National Highway No.8 in village 
Kathore. Gujarat(MUR 377) 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 361-<i2 

Need to open an L.P.G agency in Chikhhii. 
district Navsari. Gujarat (MUR 377) 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 278 

Need to repair the road on Gangadhar 
Railway Crossing on Surat-Dhuliya 
National Highway No.6 in Gujar.at 
(MUR377) 
(Deb. 10, Vol. xxm, 05-12-2006) 
CoI.473 

Chaure, Shri Bapu Hlri 
Launching of Pilot Project 'Sakshat' 

(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 142 

Annual Health Fair 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 118-19 

Award to Indian Military Troop 
(Deb. 2, Vol. XXIII, 23-11-2006) 
CoI.219 

Ban on Child Labour 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoI.l77-78 

Blacklisting of Barak Missile 
Manufacturing Company 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col.18~7 

Commission on setting up of New Airports 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 144 

Decline in Sex Ratio 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 228-30 

Development ofROV by DROO 
(Deb. 12, Vol. XXIV, 07-12·2006) 
Col. 91-92 

Development of Tourism in Forest and 
Coastal Areas 
(Deb. 2. Vol. XXIII, 23·11-2006) 
Col. 294-95 

Expansion Plan by HPCL 
(Deb. 17, Vol. XXIV, 14·12-2006) 
Col. 106-08 

Expenditure 00 Education 
(Deb. 5. Vol. XXIII. 28-11-2006) 
Co1.337·50 

Film on Dr. Ambedkar 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 127 

Grants under APDRP 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 180-81 
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Housina LoIn 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col.5lI-29 

Inclusion of Communities in Minorities 
Catqory 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col.61.Q 

Inclusion of Mass Media Subject in 
NCEKTBoob 
(Deb. 10, Vol. XXIII. 05-12-2(06) 
Col 110 

JNNURM 
(Deb. I, Vol. XXIII. 01-12-2006) 
CoL 199 

Launch oflPTV Service 
(Deb. 11. Vol. XXIV. 06-12-2(06) 

Procuremeut of Paddy 
(Deb. 14, Vol. XXIV, 11.11-2006) 
Col 101-03 

Reduction in Monthly JlenIat of'One India' 
Plan 
(Deb. II, Vol. XXIV, 06-12-2006) 
CoL 155 

Report on the State ofPanchayats -A Mid-
Term ReviewniApprUal· 2006 (Dl1R 
193) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 490-93 

Rural Women Empowalnent Prognunme 
(Deb. It Vol. XXIII. 01-12-2006) 
CoL 226-27 

Col 27-21 Sale ofCDIDVD throuIh Post 
Leather Iaduscry (Deb. 9. Vol. XXIII. 04-12-2006) 

(Deb. 20. Vol. XXIV, 19-12-2(06) Col251-J9 
ColI6J.4S Scheduled Tribes and other Traditional 

Loan by JBIC I Forat Dwellers (Recopitioa of For-
(Deb. I, Vol. XXIII, 01-12-2006) eaJUPts)BiU,2006-COIII1d ...... 
Col 110-71 (Deb. II, Vol. XXIV, 15.12.2(06) 

Lou WaiwrofHandJoom Weavers Co1.53~1 
(Deb. 5. Vol. XXIII. 21-12-2(06) 
CoL'. 

I...oues to OMS 
(Deb. 14. Vol. XXIV, 11-12-2(06) 
Col 34-35 

Shiftina of'Dlmt 
(Deb. I., Vol. XXIV. 11-12-20(6) 
Col 190-91 

TaJb willi Pakistan 
(Deb. I. Vol. XXIII, 22-11-2006) 

Marker Sys&cm lO OIeck Adulteration ! CoL 359-61 
(Deb. 2, Vol. XXIII. 23-11-2006) ! 
Col64-(j6 I Ule ofHlndl ill CEA 

n-,.' (Bank Branches A&.-.'" I (Deb. 3. Vol. XXIII, 24-11-2(06) 
"'.,.. .. 111& 0 """..-. CoLJ2I.30 

(Deb .• , Vol. XXIII, 01-12-2(06) 
CoL 125 

Participation ofPrivlte Sector 
(Deb. I, Vol. XXIll, 22-11-2(06) 
Col 120-21 

Power Purchase AlI'cement between 
TRANSCO and THDC 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoI.~ 

Valmiki A.mbedka' Awas Yojana 
(Deb. 13, Vol. XXIV, 01.12-2(06) 
Col. 9-23 

CIImIa,Ari BartIk ....... 
Implemenation of'Sc.bemII bou&tt NGOa 

(Deb. 15, Vol. XXIV. 12-12-2006) 
Col 339--40 
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Jan Sikahan Sansthan in Tribal and 

Minority Areas 
(Deb. 10, Vol. xxm. 05-12-20(6) 
Col 336 

ExpansiowMaintenucc of AUsIrips 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 221-22 

Export by Small Scale Industries 
MahilaSwedharYojana (Deb. IS, Vol. XXIV, 12-12-2006) 

(Deb. 10. Vol. XXHI, 05-12-20(6) Col343-44 
Col. 23~37 Export ofFoodgrains from India 

Skill Upgradation Scheme5 for ST i (Deb. 10, Vol. xxm, 05-12-2006) 
Students I Col 232-J3 
(Deb. 10, Vol. XXIII, 05-12-2006) I Foreign Direct Investmeflt 
Col 46 " (Deb. 20, Vol. XXIV, 19-11-2006) 

Cot 32041 
ehavda, SlrIIIartItDIa . Foreign Tourisas 
AssilWlce to Collqes and Universities II (Deb. 2, Vol. XXIII, 23.11-20(6) 

(Deb. 10, Vol. XXIII, 05-12-2006) Col 308-12 
Col 77-12 Funds for Sardar Suava: Project 

BooksinindilftLanpages (Deb. 4, Vol. XXIII, 27-il-2006) 
(Deb. 14, Vol. XXIV, 11-12-2006) CoLI 78-79 
Col 167-83 

Charging ofHiJber Rate of Interest 
(Deb. 1&, Vol. XXIV, 15-12-2006) 
Col. 291 

Commercial Development of Unutilised 
Railway Land 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoI.4S47 

Complaints Reprding Rail Reservation 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 52-53 

Corruption in EPFO 

Gauge conversion of Somnath-Kodinar 
Railway Line 
(Deb. 7, Vol. XXlIl, 30-11-2006) 
Col. 192 

G"idelincs for Film Certific:ation 
(Deb. 9, Vol. XXIII, 04·12-2006) 
Col 14243 

ImplementationofNHDP Pbue m 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CollI 1-1' 

incentives in Special Economic ZooeI 
(Deb. 15, Vol. XXIV. 12-12-2006) 
CuI.3S-37 (Deb. 14. Vol. XXIV, 11-12-2(06) 

Col. 113-)4 Indian Artisan in Inlmlational Market 
(Deb. 5, Vol. xxm, 21 .. 11.20(6) 
('.01.320-21 Cottage Industry in 0\UanIt 

(Deb. S. Vol. XXIll, 21-11-2006) 
Cot 260-01 

DemIrcalion of A and 8 Category 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 176 

Developmonto( Wutellnd 
(Deb. 3, Vol. xxm, 24-11-2006) I 
Q)l82-I90 

Involvement of Delhi Police in lllepi 
Occupation 
(Deb. 20, Vol. XXJV, 19-12-2006) 
CoI.2.1i-22 

Irrcau!aritiu in Construction Ilf SARAS 
PavUioa 
(Otb. 3, Vol. XXIII, 24-1l-1006) 
Col )60.61 
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Irregularities in Textile Advisory 
~ 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 117 

ITRaids 
(Deb. 3, Vol. XXllI, 24-11-2006) 
Col 397-98 

l..Md1ess F.-mcrs 
(Deb. 19, Vol. XXIV, 18-12-2006) 
CoI.I~ 

Levy of Cberge on Private Broadculers 

Need to make budgetary allocation for the 
development of backward districts in 
the coun1ry(MUR 377) 
(Deb. 2, Vol. XXIlI, 23-11-2006) 
Col. 329 

Need to reconstruct the bridge near 
Palanpur railway station in Gujarat 
which was earlier demolished by the 
Railway Department (MUR 377) 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 465 

(Deb. 9, Vol. XXIII, 04-12-2006) PendingCaseswithCBI 
CoL 141-42 (Deb. I, Vol. XXIII. 22-11-2006) 

Licence to Hawken Col 124-lS 
(Deb. 12, Vol. XXIV. 07-12-2006) I ProductionlManu(acluring Units in 
Col. 250 I Railways 

u.nunderSwarojgarYojana ! (Deb. 17, Vol. XXIV. 14-12-2006) 
(Deb. 3, Vol. XXIII, 24-11-2006) I CoL44-46 
Col 411-12 I Publicity Activities of Indian Missions 

Madatory Pnlc:tice in Rural Areas 
(Deb. 16, Vol. XXIV, 13-12-2006) 

(Deb. 16, Vol. XXIV. 13-12-2006) 
CoL 536 

Col 536-37 I Reserved Items for Small Scale Industries 
MOIIdorina Mechanism for Banks 

(Deb. 18, Vol. XXIV, 1S-12-2006) 
Col 110 

Sector 
(Deb. S, Vol. XXIII, 28-11-2006) 
Col 61-62 

Need for opalina up of a sub divisional i Revenue Ihroup FERA and MRTP Acts 
office of Employees Provident Fund I (Deb.'o Vol. XXIII, 01-12-2006) 
Orpaisalion at Erode in Tamil Nadu I Col 163-64 
(MUR377) Rcvival of Closed Airports 
(Deb. 2, Vol. XXUI, 23-11-2006) I (Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 329 i ColI9-20 

I 
Need to constnlCl flyovers on National ! Special Econotnic Zones 

Highway crouing in Palanpur City of ! (Deb. 10, Vol. XXIII, O~12-2006) 
Banaskantha Parliamentary constitu- Cot 391 
IDnC)'.Gujand(MUR3n) I! Sub-Iening of Government 
(Deb. 16, Vol. XXIV, 0·12-2006) Aca>mmodacion 
Col 609-10 (Oeb. 3, Vol. XXflI, 24-11-2006) 

Need to decla'e Kandla-Ambaji via Khed I Col. S()9. J 0 
~~A~AbuMadhyaR Pradesh i Surendranagar-Dhaalndhra Gauge 
..... IVIRK'II.....,.. oad route as a I C ion Pro' 
NItionaJ Highway(MUR377) _onvers ~ 
(Deb. 20, Vol. XXIV, 19-12-2006) i ~~;' Vol. XXlII.23-11-2006) 
Col. 437·38 i 
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SW'Ye)' ofBaclcwant Areas 
(Deb. t, Vol. XXIlI, 22-11-20(6) 
Col. 23940 

Teaching of Hindi Abroad 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 14-15 

Tehelka Scam 
(Deb. 2, Vol. XXIII, 23-11-2006) 
CoI.IB2 

Telephone Facilities in Gujarat 
(Deb. II, Vol. XXIV, 06- J 2-2006) 
Col14s..c6 

Touts' Involvement in TatkaI Scheme 
(Deb. 7, Vol. XXIIt, 30-11-2006) 
CoL 273 

Water Transport Service in Ganga River 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col 300 

Widening ofNH-I 
(Deb. I, Vol. XXItI, 22-11-2006) 
Col 435-36 

Demands for Supplementary 0ra01I 
General- 2O()6.q7 

(Deb. 13, Vol. XXIV, 0'-12-2006) 
Col. 426 

Securities Contracts (ReguIIIion)AmaId-
rnent Bill, 2005 - withdrawn 
(Deb. 11, Vol. XXIV, 15-12-2006) 
Col 444 

Securities Contrac:ts (Rcguladon) Amend-
ment Bill, 2006-1nt. 
(Deb. II, Vol. XXIV, lS-12-2006) 
CoL 445 

Situation arising out of DOD-impIemenIa-
tion of Wage Settlement sigaed 
between the Employees Association 
and Management of Industrial 
Development Bank oflndia LimiIIDd and 
steps taken by the Government in this 
regard(CA) 
(Deb. 20, Vol. XXIV, 19-12-2006) 

WLL Towers in Rural Areas ofGujarat Col39S,40I-04 
(Deb. 16, Vol. XXIV, 13-12-2006) . . . . f . . f 
Col. 126-27 I SItUation ansmg out 0 non-reVlSlon 0 

Claldambaram, SIIrl P. 
Appropriation (No.5) Bill, 2006-C0nsid. 

at Pass 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoL 591-92 

Appropriation (No.6) Bill, 2006-Consid. 
at Pass 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoL 592-94 

Demands for Excess Grants - General -
290WS 
(Deb. 13,-Vol. XXIV, 08-12-2006) 
Colt26 

Demands for Excess Grants-(General), 

royalty on coal and other minerals and 
steps taken by the Government in this 
regard (CA) 
(Deb. 10, Vol. XXIII, 05-12-20(6) 
CoI.454-S6 

Slate Bank oflndia (Amendment) Bill, 2006 
-Int. 
(Deb. 19, Vol. XXIV, 18-12-20(6) 
Col. 503 

Cbinta Moban, Dr. 
Production of Foodgrains 

(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 91-93 

2004-2005 and Demands for Supple- I 14th NAM Conference 
mentaryGrants-{GeneraI),2006-2007 I (Deb. 1, Vol. XXlII, 22-11-20(6) 
(Deb. IS, Vol. XXIV. 12-12-2006) CoL202'()3 
Col. 437-89, 577-86 
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Advice of US Representatives on 80mb au Prieq Policy 
.... (Deb. 12. Vol. XXIV. 07-12-2006) 
(Deb. S. Vol. XXIII, 2.-11·2006) Co1222-24 
Coll07-G1 

AmDpments lOr Loading and Unloading 
of Goods in Ports 
(Deb. 6, Vol. XXIII, 29·1 J -2006) 
Col 310 

BiDioaaires in the Country 
~. 16. Vol. XXIV, 13-12-2006) 
ColXJ6..n 

Boundary Dispu!e wiIb B..,1adeth 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col 271-73 

By-Products of Sugar 1ndUSb)' 
(Deb. 19, Vol. XXIV, 11·12-2006) 
ColIS7 

CIIqes 011 Exploitation ofGrouod WIta' 
(Deb. 14, Vol. XXIV, 11-12.2006) 
Col. 270-7 I 

CoImnioo ofEPZs into SEZ 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoL2S8 

Cumot SIIdus oflndo-US Nuclear Deal 

Guidelines for Loan to Priority Sector 
(Deb. I, Vol. XXIII. 01-12-2006) 
CoL 1 i6-17 

National Rainfed Area Authority 
(Deb. 9, Vol. XXIII, 04-12·2006) 
CoL66-7S 

Permission to Small Retail Commercial 
Establishments 
(Deb. 3, Vol. XXIfI, 24-11-2006) 
CoL403.oS 

Pric:esofLPO in IntcmalioAal Market 
(Deb. 2, Vol. XXlIJ. 23-11-2006) 
CoL 128-29 

Production Rate of Foodpins 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Col 225-28 

Profit Earned by Oil Compaies 
(Deb. 2. Vol. XXIII, 23-11-2006) 
CoL 21 7-19 

(Deb. I, Vol. XXIII. 22-1)-2006) btaillnldeCentm 
Col3~~ (Deb. IS, Vol. XXIV, 12-12-2006) 

DaMDd and Produaioa ofLPO Col. SI-S3 
(pcb. 12. Vol. XXIV. 41-1'2-2006) I Rise in the prices o(essefttial eommocfi-
Col, 4.... ties(DUR 193) 

o...~of01iJdren 1 (Deb. 7. Vol. XXlII, 30-11-2006) 
(Deb. S, Vol. XXIII, 21-11-2006) CoI.390-97 
Col. U·s. I Security Clearance to SEZ Projeeu 

DiaimalnlCnl of Goval'llltml's Shire in (Deb. 10, Vol. XXIII, OS-12-2006) 
MUL Col. IIS-16 
(Deb. at Vol. XXlU. 01-12.2006) ~inDelhj 
Colts --. 

£conomic Development ucl Poverty 
Allcviatiori· 
(Deb. 6, Vol. XXUI. 29-11-2006) 
CoL 137-]1 

Elnploymenc ()pportaDitieI to ~ 
YOU1h 
(Deb ... , Vol. xxm. 21-11-2006) 
CoI.94-9S 

(Deb. 3. Vol. XXlII, 24-J 1-2006) 
CoI.39S-96 

SpIIcialEconomic Zones 
(Deb. U. Vol. XXIV. 12-12.20(6) 
Col344-4S 

TerroriItActivitiet &om PIkiItID 
(Dib. 11. VoL XXIV. 06-12·2006) 
Collll·12 
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Transfer of Subject 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 186-87 

Wholesale Price Index 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 189-92 

Chittlaaa, Sbri N.8. V. 
Catch them Young' Motto 

Demat Account 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 257-58 

Development ofTourist Complex 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoI.12S-28 

Electrification of Rail Lines 
(Deb. 12, Vol. XXIV, 07~12-2006) 
Col. 28-29 

Export of Food grains 
(Deb. 18, Vol. XXIV. 15-12-2006) (Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 361-62 CoI.Il8-19 

Amount Spent by SAl 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 253-54 

Assistance Provided by Bill Gates 
Foundation 
(Deb. II, Vol. XXIV. 06-12-2006) 
Col.231 

Foodgrains Procurement PoUcy 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 50-51 

Functioning ofCMFRI 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 241-42 

Handloom Mark 
(Deb. 10, Vol. XXIII, 05-12-2006) 

Board of Trade Col. 198-99 
(Deb. 5, Vol. XXIII, 21-11-2006) IndustriaiParks 
Co1.301~2 (Deb. 20, Vol. XXIV, 19-12-2006) 

Competition with Multi-National 
Companies 
(Deb. 5, Vol. XXIII. 28-11-2006) 
Col. 376-77, Co1.416-17 

Deaths due to Pollution 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 79-82 

Demands for Excess Grants (Railways)-
2004-2005 and Demands for 
Supplementry Grants (RaiIways)-2006-
'1JX17 
(Deb ... 10, Vol. XXIII, 05-12-2006) 
CoI.S03-06 

Demands for Excess Orants-( General), 
2004-2005 and Demands for ~upple
menllW)'Orancs-(GeneraI), 2006-2001 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoI.S4J.SO 

Col. 20 
Installation oflNMARSAT 

(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 286 

JNNURM 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col 439-40 

Key Issues under PDS 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Coll3l-32 

Life in Slums 
(Deb. 3, Vol. XXIII, 24-11·2006) 
CoI.351·S4 

Loan for Handloom Weavers 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 375 

Loans from Bilateral and Multilateral 
Funding Aaencies 
(Deb. 18, Vol. XXIV. 15-12-2006) 
Col. 180-81 
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MMurai Airport Setting up of Clusters 
(Deb. 17, Vol. XXIV, 14-12-2006) (Deb. S, Vol. XXIII. 21-11-2006) 
Cal 179 Col3S6-70 

Marbtina ofKMdi Products 
(Deb. 10, Vol XXIII, 05-12-2006) 
Col. 210-11 

~ofLPGbyONGCandGAlL 
(Deb. 12, VoL XX'IV, 07-12-2006) 
CoL 123-24 

Mep POwa-Projeds 
(Obb. 13, Vol. XXIV, 01-12-2006) 
Col. 129-3-4 

MaIIal Ailments 
(Deb. I, Vol. xxm, 22-11-2006) 
Coll2S-26 

NeocI to bria& fordl .. c&cbw lcgisla-
tioo 10 preYeIIl disaimiaation ap.inst 
AIDS pEcnta IDd cbect the spread of 
..uydisale(MUR377) 
(Deb. 11, Vol XXIV, 06-12-20(6) 
Col 311-11 

Need to fMc step to c:bock the increuing 
C8IeI of ___ in the country (MUll 
37T) 
(Deb. 6, Vol. xxm, 29-11-2006) 
Col. 492--93 

Need to use Solar Power technology for 
&c:aention of elearicity (MUll ) n) 
(Deb. U, Vol. XXIV, 12-12-2006) 
Cal 43.....0 

0aIiDe ndreIIal of Con II' mer Complaints 
(Deb. 19, Vol. XXIV, 18-12-20(6) 
CoI.34I-SO 

Railway CIOIIinp on NIliona1 HjpwayI 
(Deb. 17, Vol. XXIV, 14-12.20(6) 
Col 119-20 

Reforms in Food Procesaing Sector 
(Deb. 2, Vol. XXIII. 23·11·2006) 
ColI02'()3 

fc.epllating of CofIee 
(!Jet.. 20, Vol. XXIV, 19-12.2(06) 
Col 76 

Shortage of Milk 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 141 

Sprad of Diseases 
(Deb. 6, Vol. XXIlI, 29-11-2006) 
CoL 301.()9 

Unviable Aviation Industry 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 66 

CltoudUry. Slali N'akbiI Ku.r 
Facilities to Soldiers Deployed in J&:K 

(Deb. 17, Vol. XXIV, 14-12-2006) 
ColI03-OS 

Mid-Term Review ofSchemcs 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 95 

Mobile Connectivity Problem 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Co1.459-Q) 

Role ofNGOs in Fighting Diseases 
(Deb. II, Vol. XXIV, 06-12-2006) 
CoI.S2 

CIIoDdIwy, SlariAbu H ..... Klaaa 
Problems beina faced by Bidi workers in 

the country particularly in Andhra 
Pradesh and Kerala and steps taken 
by the Government in this reprd"(CA) 
(Deb. II. Vol. XXIV, 15-12-20(6) 
Col 421 

CIIowdIaary, SIari PaDUJ 
Audit of Billing S)'Stem 

(Deb. 11, Vol. XXIV, 06-12-2006) 
Col 174-7S 

8ankina facilities in POll Offices 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col 31-32 

Closure of Brandaet of Banks in Rural 
Areas 
(Deb. I, Vol. XXIII, 01-12.-2006) 
Col. 43-4S 
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Coverage of Services under Tax Net 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Co\. 162 

Door to Door Banking Service 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 344-45 

Filing ofiT Returns Online 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col 505 

Functioning ofRRBs 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 1-9 

Housing Loan 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 528-29 

Lapse in PM Security 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 256-57 

Mobile Train Radio Communication 
System in Trains 
(Deb. 2, Vol. XXIII, 23-11-2006) 
CoL 191 

National Medical Insurance 
(Deb. 16, Vvl. XXIV, \3-12-2006) 
Col. 204 

Need to make available BSNL pre-paid 
SIM cards in Maharajganj, Uttar 
Pradesh (MUR 377) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Co\. 400 

Promotion of Small and Medium Scale 
Industries 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 199 

Protection of Religious Places 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Co\. 31-32 

Rate of Interest on Deposits 
(Deb. 13, Vol. XXIV, 08-12-2006) 
CoI.IBO 

Shortage of LPG 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 106-07 

Vegetation Treatment Drive 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 172 

Cbowdbury, Shri Adbir 
Activities ofULF A 

(Deb. 5, Vol. XXIII, 28-11-2006) 
CoL 144 

Agreements with Afghanistan 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 501-02 

Agricultural Growth Target 
(Deb. 4, Vol. XXlll, 27-11-2006) 
Co1.215-16 

Allotment of COCO Outlets to 
Dependents of Kargil Martyrs 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 88-89 

Allotment of Land to Educational 
Institutions 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoJ.375-n 

Autonomy to PSBs 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 198 

Ban on Sugar Export 
(Deb. 4, Vol. XXIIl, 27-11-2006) 
Col. 62 

Banks Frauds 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 91--92 

City Gas Distribution Network 
(Deb. 7, Vol. XXIII, 30.11-2006) 
Col.ll-IS 

Coal Bed Methane 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Co\. 309-11 

Condition ofESI Hospitals 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Co\.6 

Contaminated Drinking Water 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 224-25 
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ConI:IminaIed Wa&cr 
(Deb. 19. Vol. XXIV. 11-12-2006) 
CoL 230-3 I 

CoaIamiution oflmported Wheat 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoLl4I49 

DlbiaDldriCemmt Unifed(Acquisition 
IDd Tnnsfer ofUndetlllkinp) Amend-
metlf 8m. 2006 - Ccasid & Pas 
(Deb. 16", Vol. XXIV. 13-12-2006) 
Col 62$-26 l 

Oaribi H_tao Prolr_mme throush 
Electronic Media 
(Deb. 14, Vol. XXIV. II-J2-2006) 
CoL 21 .. 

Government's failure to maintain internal 
security and in perticuJar to deal with 
aJarmina powth ofterroriat meoac:e in 
the country (A.M.) 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 471-73 

Hi-Tech Warning System for Drivers 
I>edIrIlion of National Highways (Deb. 12, Vol. XXIV, 07-12-2006) 

(Deb. I. Vol. XXIII, 22-11-2006) CoL D 1-32 
Col 424.27 IUepJ Occupetioft of Land by Mafias 

Develormeut and Growth of Mining I (Deb. 2, Vb'. XXfJI, 23-11-2006) 
Sector I Col. 99-100 
(Deb. 20, Vol. XXIV, 19-)2·2000) I 
CoL 42~3 : Implementation ofR.eservation Policy 

D~t(\fLoansbyNAFED I (Deb. S, Vol. XXIII. 21-lI-2oo6) 
(Deb. 4, Vol. XXIII, 27-11-2006)1' Col. 332-33 
Col. 166 Import of Crude Oil 

Double Taxation A,reement with (Deb. 2, Vol. XXIU. 23-11-2006) 
Mauritius Cd. 129-)1 
(Deb. I •• Vol. XXJ\I~ 1.s-12-2006) Import of Food.,.insand Pulaes 
CoL2l9-4O (Deb. S, Vol. XXIII. 2'-11-2006) 

Draft Nocifation for Good I...Iborarory CoL)16.94 
ManufaduriD& PrKtica Improvina HcaIlb c.e SysICm 
(Deb. II, Vol. XXIV, 06·12-2006) (Deb. 1, Vol. XXIII, 22-11-2006) 
CoL214-1S Col.4S)-') 

Economic Co-operation Agreement lncideau of Theft 
(Deb. 10, Vol. XXIII, 0S-12.2006) (Deb. 12. Vol. XXIV, 07-12-2006) 
CoL 41 Col 266 

Employment Opponunities 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 

Flke Medieincs 
(Deb. 16, Vol. XXIV. 13-12-2006) 
011.21-33 

Gu, Commlnlon on Khanna R.iI 
Accidents 
(Deb. 17, Vol. XXIV, 14-12-2006) 
ColIS-I6 

Inctase in Property Pric:Cs 
(Dab. 3. Vol. XXIII. 2.-11-2006) 
Col. 5"-52 . 

lncreasina Produc:don or Coal 
(Deb. 11. Vot XXIV. 06-12-2006) 
Col. 91-93 

India's b1Ik in 1'rIde 
(.Deb. I" Vol. XXIV • .,-12·2006) 
Cot30-3S 
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Insurance Fraud 
(Deb. 11, Vol. XXIV, 1S-12-2006) 
CoL 229-30 

Integuted Disease Surveillance 
Programme 
(Deb. I, Vol. XXIII, 22-11-2006) 
CoJ.3J7 

lSI Activities in West Bengal 

Need to provide adequate potab'e water 
in western parts ofMurshidabad, West 
Bengal through pipelines drawing wa-
ter &om river Ganges (MUR 371) 

. (Deb. 20, Vol. XXIV, 19-12-20(6) 
CoJ.437 

New Immunization Technique for Rabies 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 114-15 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 265-66 Non-Utilisation of Machines 

(Deb. I, Vol. XX Ill, 22-1\ -2(06) 
LOI Holders ofSCJST Category Col. ~1 

(Deb. 7, Vol. XXIII, 30-11-2006) PrivatelnvestmentinCoaJSector 
Col. 30' (Deb. 16, Vol. XXIV, 13-12-2006) 

Ministerial 'evel meeting on the talks of CoI.203-04 
~ Round Problems being taced by Bidi workers in 
(Deb. S, Vol. XXIII, 21-11-2006) the country particularly in Andhra 
Col. 203.{16 Pradesh and Kerala and steps taken 

Misuse of Land by the Government in this regard (CA) 
(Deb. I, Vol. XXIII. 01-12.2006) (Deb. II, Vol. XXIV, 15-12-2006) 
Col. 89 Col. 426-28 

Mobile Telephones Top up Cards 
(Deb. 3, Vol. XXIII, 24-11-2(06) 
Col. 521 

Monitoring of Prices of Drugs 
(Deb. 14, Vol. XXIV, 11-12-2006) 
CoI.16~ 

Relocation of Retail Outlets 
(Deb. 17, Vol. XXIV, 14-12-20(6) 
Col. 154-55 
Report on the State of Panchayats • A 
Mid-Term Review and Appraisal- 2006 
(DUR193) 
(Deb. 9, Vol. XXIII, 04-12-2006) 

National Judicial Conunission CoI.483-85 
(Deb. 3, Vol. XXIII, 24-11-2006) Retail Outlet Dealership by IBP 
Col 193 (Deb. 7, Vol. XXIII. 30-\1-2006) 

National Water Policy Col. 179-80 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 22-23 

NeRB Report ofKidnappini of Children 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 112-14 

Need to arrange 'Ught and Sound' 
programme in front of 'Hazar Duari' a 
historical monument in Murshidabad, 
West Bengal (MUR 377) 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 609 

Revamping of Catering and Travel 
Tourism Segments 
(Deb. 12, Vol. XXIV. 07-12-2006) 
CoL 292·93 

Revision of Pay and Allowances of PSU 
Employees 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Col. 203-04 

Revival of Sick Jute Mills 
(Deb. IS, Vol. XXIV. 12-12~2(06) 
Col. 5 
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Right to Women in Property Statement made by Minister of External 
(Deb. 3. Vol. XXIII. 24-1.1-2006) Affairs on 12.12.2006 regarding Inda. 
CoL 444-45 US Civil Nuclear Cooperation (OUR 

Safe Drinking Willer 193) . 
(Deb. 14, Vol. XXIV, 11-12-2006) (Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 189-90 I Col. 590-92 

Scam in Canara Bank I Subsidy for Drip Irrigation System 
(Deb. 8, Vol. XXIII, 01-12-2006)! (Deb. 4, Vol. XXIII. 27-11-2006) 
Co1.212-13 I Col. 224 . 

Setting up of High Tcch Fast Track I Theft from Lockerun Banks 
Commen:ialDivisions I (Deb. S, Vol. XXIII, 01-12-2006) 
(Deb. 8, Vol. XXIII. 01-12-2006) 1 CoI.219-20 
Cot 145-47 ! Transportation ofPDS Foodgrains 

! (Deb. 4. Vol. XXIII, 27-11-2006) 
Sikkim University Bill. 2006 i Col. 2J 1-32 
Tripura University Bill. 2006 , 
Rajiv Gandhi University Bill, 2006-- ,: Undertrials in Jails 

Consid. & Pas~ (Deb. 5, Vol. XXIII, 28-11-2006) 
(Deb. 19. Vol. XXIV. 18-12.2006): Col.t 11-12 
Col. 61 &-19 UlilisationofMIG-21 Bisons 

Silnl0lOl Holders (Deb. 12. Vol. XXIV, 07-12-2006) 
(Deb. 7. Vol. XXIII. 30-11.2006)! CoI.89·90 
CoI.264~S ; CbowdIIury.Sh ...... ti Rmub 

Situation arising out of Global Warming . . . 
fti . I d" Ii . d' . : CommissIons for ProtectIon of ChHd 

a ectlng n .IaSC mallccon 'tlonas; Ri hts (Amendment) 8i11 2006-
reported an UN Development; eon"d & P , 
PH; SI. au 

rogrammes uman Development; (Deb. 16, Vol. XXIV, 13-12-2006) 
Report and steps lalten by the Col 643 n-12 
Government in this regard (CA) . • 
(Deb. 17, Vol. XXIV, 14-12-2006) Commissions for Protection of Child 
Col. 270-11 Rights (Amendment) Bill, 2006 .lnt. 

Small Scale Pharma Units 
(Deb. 19. Vol. XXIV, 18-12-2006) 
Cot 102·12 

Special Economic Zones ! , 
(Deb. IS, Vol. XXIV, 12-12-2006) I 
Coll84-1S 

Speedy Finalilation of Border arca 
Onelopmenc Plan 
(Deb. 15, Vol. XXIV, 12-12-2006) 
CoL lSI-59 

(Deb, 13. Vol. XXIV, 01-12-2006) 
CoL36S 

ProhibitioR of Child Maniap BiH, 2006-
Consid .• Pass 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 446-50, 411 .... 

Dup"u,SluiBlta .. nSIaP ' 
COlI Reservct and its Ex1n&:tioIt 

(Deb. 16, Vol. XXIV, 13-1.2·2006) 
Coli 
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Demands for Excess Grants (Railways)-
2004-2005 and Demands for 
Supplementry Grants (Railways)-
~2007 
(Deb. 10. VQI. XXIII. 05-12-2006) 
Col60J..04 

Darbar, Sltri Cbbattar Siap 
Allocation of Power from Auraiya Power 

Plant 
(Deb. 18. Vo.l. XXIV. 15-12-2006) 
Col 184-86 

Construction of Ashrams Building 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 294-96 

Credit Card Scheme 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col 96-97 

Power Generation 
(Deb. 18, Vol. XXIV. 15-12-2006) 
Col. 29-30 

Sikkim University BiII,2006 
Tripura University Bill, 2006 
Rajiv Gandhi University Bill, 2006-

Consid. &: Pass 
(Deb. 19. Vol. XXIV, 18-12-2006) 
Col. 529-30 

Duppta, Sbri Garudas 
Agriclutural Production Affected due to 

Drought and Floods 
(Deb. 4. Vol. XXIII. 27-11-2006) 
Col. 37 

Arrival oflmponed Wheat 
(Deb. 4. Vol. XXIII. 27-11-2006) 
Col. 139 

Information and Co~munication City Gas DiStribution Network 
Technology (Deb. 7. Vol. XXIII, 30-11-2006) 
(Deb. 18. Vol. XXIV. 15-12-2006)1 I Col. 14-15 
Col2S9-60 ConditionofESI Hospitals 

I (Deb. 9. Vol. XXIII, 04-12-2006) 
Du, Sbri Alaknb Col. 9-10 

Esscntial Convnodities (Amendment) BiU. 
2006--Consid. &: Pass 
(Deb. S. Vol. XXIII. 28-11-2006) 
CoLS4I-43 

Constitution (Amendment) Bill. 2006 
(Amendment of Anicle 85) by Gurudas 
Gupta-Int. 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 443 

Domestic VIOlence ACI 
ConditionofESIHospitals (Deb. 15. Vol. XXIV, 12-12-2006) 

(Deb. 9, Vol. XXIII. 04-12-2006) Col15S-56 
CoI.8 r Government's failure to maintain internal 

Demands for Excess Grants (Railways)- security and in panicular 10 deal with 
2004-2005 and Demands for alarming growth oflerrorist menace in 
Supplementry Granls (Railways)- I the country (A.M.) 
~2007 (Deb. 6. Vol. XXIII. 29-11-2006) 
(Deb. 10. Vol. XXIII. 05-12-2006) Col. 4364 I 
CoLSI6-18 IPOScam 

Need to extend Tripura-Manu-Aganala 
railway line uplO Subroom, with a view 
to promote trade and commerce in the 
North-Eastern region of the country 
(MUR377). 
(Deb. 7. Vol. XXIII. 30-11-2006) 
CoI.36S 

(Deb. 13. Vol. XXIV. 08-12-2006) 
Col. 33 

Need for harmonious functioning oflhree 
organs of the State i.e. Legislature, 
Judiciary and Executive (CA) 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 33 1·36 
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NPAs of Banks 
(Deb. 18, Vol. XXIV, 15-12-2006) 
CoL 10 

Private Sec:tor Plrtic:ipation in Railways 
(Deb. 2, Vol. XXIII, 23-) 1-2006) 
CoL 199-200 

Revival of Sick Jute Mills 
(Deb. 15, Vol. XXIV, 12-12-2006) 
CoI.6 

Situation Iris"" out of non-implementa-
tion of Wage Settlement signed be-
tween the Employees Association and 
Management of Industrial Develop-
meDI Bank of India limited and steps i 
taken by the Government in this regard 
(CA) 
(Deb. 20. Vol. XXIV. 19-12-2006) ! 

D_ .... Slari Priya Raajaa 
AmendmenIs nadetolhe SaBy,AlIowIR:es 

II1d Pension of Members ofP.-litment 
Act, J 9S4 end IVIes made dIereunder (St) 
(Oeb. )9, Vol. XXIV, 18-12-2006) 
C01.4SS-S6 

Business Advisory Committee-Thitty.flfSl 
Report-Presented 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 638 

Cable Television Networks (IteJUIatioo) 
Amendment Bill, ~Int. 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoI.40~ 

Government's failure to maintain internal 
security and in particular to deal with 
aJanning growth of terrorist menace in 
the counuy (A.M.) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoL398-410 . 

CoL 400 I Report on the Stale ofPIIIChayaIs -A Mid-
i term Review and AppraiaJ -2006 

Siluation lrisine out of the increasin& in- I (OUR 193) 
ddents offemale foeticide leading to i (Deb. 13, Vol. XXIV, 01-12-2006) 
COIlIinous decline in abe number offe-! CoL 4J4..11 
male child and 5b:ps taken by the GO\I· I Deon Sllri MIhd 

emment in filii rqard (eA) ! Ab~ of AIF Pilols in Air India 
(Deb. 19. Vol. XXIV. 11-12.2006)! (Deb. 17. Vol. XXIV, 1"-12-2006) 
CoL 413.419-92 l CoL 192 

Statement made by Minister of Ex.temaJ I Annual Euminltion S)'llem 
Affairs on 12.12.2006teprdinalndo- i (Deb. IS, Vol. XXIV. 12-12-2006) 
US Civil Nuclear Cooperation i CoLI9-9O 
(OUR 193) ! BanonExportofSupr 
(Deb. 19. Vol. XXIV, 11-12-2006) I ~~ Vol. XXIV. 19-12-2006) 

1580-14 I • 
Co . I 8etur and Halebid Temples, kImIIIka 

SubmiuionofReponofSacharCGmmiltee! (Deb. 7, Vol. XXIII. 30·11-2006) 
(Oeb. 2, Vol. XXIII, 23-11-2006)! Col. 7)..74 
Col. 142 ! Board EuminIIiorJ 

Ti... Adm' ._..... T'bu I. (A--" iIi (Deb. I~. Vol. XXIV. 12-12-2006) 
11K IPJ ....... Jve n nata .... N· Col2t1.11 

ment) BjIJ, 2006-Consid." Pau I Chanae of'Nlme ofPOAdic:IMI 
(Deb. 19. Vol. XXIV, 11·12-2006) i (Deb. IS. Vol. XXJV, .';?2.2006) 
CoUt9 1 CoJ.lS7-" 
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Chlldren Dropout from School 1 HBj Arrangements 
(Deb. S, Vol. XXIII. 28-11-2006) I (Deb. I, Vol. XXIII. 22-11-2006) 
Col. 44041 Col. 115-16 

Common Trade Mark for Basmati R' I· Ice Highway along Indo-Nepal Border 
~~'I;O, Vol. XXIV. 19-12-2006)! (Deb. 20, Vol. XXIV. 19-12-2006) 

I Col.110 
Compensation to PMF Personnel I I 

(Deb. IS. Vol. XXIV, 12-12-2006) I mportbyMMTC Col. 369 i (Deb. 20, Vol. XXIV, 19-12-2006) 

I Col.310 
DalLake 

(Deb. 7, Vol. XXIII, 30-11-2006) , LaunchingofCoursesbyDCI 
Col 263-64 I (Deb. I, Vol. XXIII, 22-11-2006) 

I CoI.461~2 
Employment in Kamataka Textile Mills : 

(Deb. IS, Vol. KXIV. 12-12-i006) I Losses Incurred by Postal Department 
Col. 338-39 I (Deb. I, Vol. XXIII. 22-11-2006) 

CoI.I04~ 
Encroachment on Historical Monuments . 

(Deb. 7. Vol. XXIII, 30-11-2006) I'ManagementofTigerReserveinorissa 
Col. 276-81 I (Deb. 9, Vol. XXIII, 04-12-2006) 

Expon oflton Sheets Col. 111-13 
(Deb. 20. Vol. XXIV. 19-12-2006) Manufacturing of Rifles 
CoI.lgo· (Deb. 17. Vol. XXIV. 14-12-2006) 

F'II' f Col. 14041 
I Ing up 0 SClST Vacancies in Central ' 

Universities I MoU with POSCO 
(Deb. 10. Vol. XXIII. 05-12-2006) (Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 372-73 CoI.2034t 

Fire In~ident in Cbennai-Sangalore Multiple PAN Card Holders 
Express (Deb. 3. Vol. XXIII, 24-11-2006) 

(Deb. 2. Vol. XXIII. 23-11-2006) Col. 346 
Col. I()()'()J Procurement of Battle Tanks 

Foreign Exchange Earned from Tourism I (Deb. 2, Vol. XXIII, 23-11-2006) 
(Deb. 7, Vol. XXIII, 30-11-2006) I Coli 75 
CoL 194-95 Procurement of Special Helicopters 

Goanywbere<>ysterCard. (Deb. 17, Vol. XXIV, 14-12-2006) 
(Deb. 7. Vol. XXIII, 30-11-2006) ColS6-57 
CoI.In.79 

Goods Traina between India and Pakistan 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoI.~S9 

Guidelines for Safety ofladians Abroad 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col 196-97 

Production of equipments in Railways 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col 2SO-5 I 

Productivity liDbd Reward for Port and 
Dock Employees 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 11-19 
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Prorec:tion ofChiru 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 201-02 

Upper Krishna Project 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 19-10 

Public Health Law UtiliSlltioa oCMlG-2J Bilons 
(Deb. 6, Vol. XXIII, 29-11.2006) 2 Vol XXIV 07 122006) 
Col. 307 

Purchase ofMiG-21 
(Deb. 12, Vol. XXIV, 07.12.2006) 
Col. 111-73 

Rail-cum-Ro.d Bri. Aaoss me Glop 
Near Patna 
(Deb. 12, Vol. XXIV, 07-12.2006) 
Col. 74-7S 

Resumption of Flight on Kathmandu· 
Varanasi Sector 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col 305-06 

Revival ofSupcr Bazar 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Cot. 166-67 

SBI Loan Scheme for SelfEmploymeat in 
Orissa 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoL 434-3S 

Seizure of fake cumncy 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoL 431-19 

Seizure ofltocbt 1 .. 'IIChen 
(Deb. 10, Vol. XXIII. OS-12-20(6) 

(Deb. I,. • - • 
Cot. 19-90 

Deon. starl Mara 

Prices ofPdrOlcum Products (St.) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoI.SO).06 

Ow, Sltrt SoatoIIa M ..... 

Constitution of Pay Revision Committee 
(St.) 
(Deb. 7, Vol. xxm. 30-11-2006) Col. 
331-33 

Dalmia DIdri Cement l..imited (Acquilition 
and 1'fansfer orundertlkinp) AIDCDd-
meat BiIl.~id.. PIlI 
(Deb. 16, Vol. XXIV, ll-12-2006) 
CoL 61 9-20. 6J6-4l 

........ jII,Dr.K. 

AIIepd DeadI of hDent ita AlIMS 
(Deb. I, Vol. XXIIl. 22-11-2006) 
Cot. 342 

Col 203-04 Alloblteat ofFlatl in Delhi 
Shortage of Pi lou (Deb. 3, Vol. XXtll, 24-11-2006) 

(Deb. 12. Vol. XXIV, 07-12-2006) CoI.Sl9-30 
Col~3-S4 

SmugIina of Amawniaion &am Ordnance 
FKtoria 
(Deb. 2. Vol. XXIII. 23.11-2006) 
CoL 99 

Telecom Services in NIIioaIIllpr Project 
(Deb. 16, Vol. XXIV, 13-12-20(6) 
Col 461-62 

Treaties Sipted widl NCIpII 
(Deb. 6, Vol. XXlII. 29.11-2006) 
Col. 2&1 

AppoiGIment of Rl'SA. and RTAs 
(Deb. 17, Vol. XXIV. J4-12-20(6) 
Col. 131-31 

Award for Wcxk ia eonau.. ~ 
(Deb. 9, Vol. XXIII, 04-12-2006) 
ColI6U9 

Ccrccnonial Drill. W ..... Border 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 226 
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Compensation to Bahrain Boal Tragedy! MBBS Admission Test 
Victims (Deb. 1, Vol. XXIII, 22-11-2006) 
(Deb. 6, Vol. XXIII, 29-11-2006): Col.378 
Col. 213-14 I Meeting of ORDAs 

Construction of Houses and Commercial I (Deb. 18, Vol. XXIV, 15-12-2006) 
Sh Col. 274-75 

ops I 
(Deb. 3, Vol. XXIII, 24-11-2006) I Meeting of Power Ministers 
CoI.415-16 I (Deb. 13, Vol. XXIV, 08-12-2006) 

I Col. 245 
Crime again5t Women and Children I Missing of Secret Documents from 

(Deb. 10, Vol. XXJII, 05-12-2006) I BALCO 
Col. 374-89 I (Deb. 10, Vol. XXIII, 05-12-2006) 

"_Ie F . 0 I j Col. 164-65 J.A;,ence 8Ctones ut ets I 

(Deb. 12, Vol. XXIV. 07-12-2006) : Non-availability of Milk and Milk 
I Products of OMS 

Col. 53-54 (Deb. 9, Vol. XXIII, 1>4-12-2006) 
Dengue Cases in AIlMS I Col. 135 

(Deb. I, Vol. XXIII, 22-11-2006) I Opening of Post Offices in Remote 
Col. 273-74 I Areas 

,,_~~ V' by B' . I (Deb. I, Vol. XXIII, 22-11-2006) 
'""'I"" ..... ent lsa ntaan Col. 143 

(Deb. 6, Vol. XXIII. 29-11-2006) 'P f, of Zonal Cultural 
C I 129 I er ormance 

o. Centres 
Difference in PDS Price II (Deb. 12, Vol. XXIV, 07-12-2006) 

(Deb. 19. Vol. XXIV, 18-12-2006) Col. 256-57 
Col. 157-59 I Prawn and Shrimp Fanning 

E' A···· AnncdF I (Deb. 19,Vol.XXIV, 18-12-2006) 
Splonage ctlvrtJes 10 orces Col. 242-43 

(Deb. 2. Vol. XXIII, 23-11-2006) t 
Col. 299-300 ,'Procure.me~t of Equipmentsl 

I Machmenes 
Free Treatment in AIIMS I (Deb. 17, Vol. XXIV, 14-12-2006) 

(Deb. 16. Vol. XXIV, 13-12-2006) Col. 21 I 
Col. 388 ProductionlProfit ofNALCO 

Hostels and Holiday Homes for Central 
Government Employees 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Col. 158 I 

Interest Rate on EPF 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col. 119 

(Deb. 5, Vol. xxm, 28-11-2006) 
Col. 153-54 

Purchase of Petroleum Products 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. ]88-91 

Registration of Firms 
(Deb. 4, Vol. XXm. 27-11-2006) 
Col. 205 

Investment in PSUs Release of Funds to States under lAY 
(Deb. 12. Vol. XXIV, 07-12-2006) I (Deb. 3, Vol. XXIll, 24-11.2006) 
Co1280-8~ I Col. 497-99 
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Resardl Work by NIJU) 
(Deb. 13, Vol. XXIV. 08-12-2006) 
CollMa72 

NaIIiIm 
(Deb. S. Vol. XXIII, 21-11.;20.06) 
Col27N2 

Revival ofSidt NTC Mills R.ecopition of NancIcd I5lntemllionaJ 
(Deb. 10., Vol. XXIII. 05-12-20~) Ti : ... ro. __ 
Col3J..3S our.,.. ...-"' .. 

(Deb. 12. Vol. XXIV, 0.7-12-2006) 
Settin& up of Food Proceuin& Units Col 101.0:2 

(Deb. 7, Vol. XXIII. 30.11-2006) I 
Col 116-11 1ix on~ Iocome 

SixthCentralPayC,omminim (Deb. 11. Vol. XXIV. 15-12-2006) 
(Deb. 3, Vol. XXIII. 24-11.2006) Coli)' 
Col. 45-SI 

Tax &emption for Power &.lion 
(Deb .• 3, Vol. XXIV. 0.8.12-2006) LaunchinaofPDot Project 'Sakshat' 
CoI.249-SO (Deb. 5, Vol. XXIII, 21-11-2006) 

TrainiIIg 10 PenoaneI offoreip CouoIrieI! CoU42 
(Deb. 7. Vol. XXIII, 3o.-Jl-2006) I AnnualHeahhFair 
Cal <40-42 (Deb. 6, Vol. XXIII. 29-11-20.06) 

Traiain& 10 RcpreseoI:Mives o~ Col. 111-19 
Raj IRItiIuCions for RmaI DneIopment Ban on Qild Labour 
(Deb. II, Vol. XXIV. lS-12-2006) (Deb. 9, Vol. XXIIl. 04-12-2006) 
CallOS-Io. CoL 177-11 . 

OIIan ..... SIu1RawillderNaik BlacklistiDI of Barak Missile 
Prohibition ofOliId MmiIJe Bill. 2006 • MIaufacIuriaa CompMy 

Consid .• '" I (Deb. 12. Vol. XXIV. 0.7-12-2006) 
(Deb. 20. Vof.XXIV, 19-12-2006) Col. 116-17 
CoI.4'4-'S . i Expansion PIIn by HPCL ...... Ari....... I (Deb. 17, Vol. XXIV, 14·12-2006) 

Employment to Sw.endered Kashmir!. Col. 106-01 
Mil... Expendi&ure on ~ 
(Deb. 10., Vol. XXIII, 0.5.)2-2006) (Deb. S, VoL XXIII. 28-11·20.0.6) 
Col 177 Col 337·SO 

FICiJa}tIO FIIIIi1y~ oflllilaw* Film on Dr. A ...... 
DIP (Deb. 19, Vol. XXIV. 11-12.20(6) 
(Deb. S. VoL XXIII. 21-11-2006) CollI? 
CoI.43'J..31 

Faile l.aace CIaiaIa 
(Deb. 3, Vol. xxm. 24-11-2006) 
Col 291-92 

GoIdenTealpleGlliD .... 
(Deb. 19, Vol. XXm, 9S-12-2006) 
rw~ 

Fire Safety Malara ja KVIINV. 
(Deb. IS, Vol. XXIV. 12-12-2006) 
ColIS 

OI'IDIJ ..... APDlP 
(Deb. 13. ~.XXJV, 01·12-2006) 
CoL 110-11 
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Inclulioa of CoInnuaideI in Minorities 
Catepry 
(Deb. 7. Vol. XXIII, 30-11-2006) 
CoI.61~ 

Lcacher lndutlry 
(Deb. 20, Vol. XXW, 19-12-2006) 
CoLI6US 

t.o. w.i¥erofHledIoom w.wn 
(Deb. S. Vol. XXIII. 21-12-2006) 
Col. 7. 

Need to open a computcrisod raihny res-
en-ation COUIItcr at Murtijapur and 
A*oc Railway s.ions in MaiIaI .. hba 
(MUR377) 

DtUWt, Slut Soa. r I, 
Arbitrary sealina drive beina tmdertaken 

in EaDeIhi (Sub.) 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoI.3S2-S9 

Problems beina W:ed by unorganized 
IIIbour ill the COUIIIr)' (DUll 193) 
(DeI». 12, Vol. XXIV, 07-12-2006) 
CoI..Q9-32 

Sc:hoduIed Tribes and other T~ 
Forat Dwellers (Rcc:opition of Por-
est Riabb) Bill, 2006-C0nsid. .• Pass 
(Deb. II, Vol. XXIV, 1S-12-2006) 
Col. 41'9--16 

(Deb. 19, Vol. XXIV, 11-12-2006) Situation arising out ofon-goina sealin& 
Col 509-10 dIM in Delhi (OUR 193) 

Pr. I r_ .. · (Deb. 4, Vol. XXIII, 27-11-2006) 
lvate nsunnce ....... ....-ICS Col. 377-10 
(Deb. 13, Vol. XXIV, 01-12-2006) 
CoL 91 ' Sixth Central Pay Commission 

(Deb. 3, Vol. XXllI, 24-11-2006) 
CoL SO Procurement ofhddy 

(Deb. 14, Vol. XXIV, 11-12-2006) 
Col 101-03 Oiler, Slut KilUa La. 

Rail Services alone NH NQ. I A I Convnittee on Absence of Members from 
(Deb. 2, Vol. XXIII, 23-11-2006) I me Sittinp of the House-Se~th 
Col. 76-77 I Report-Presented 

Rcduc:tion in MonIbIy ReaIaI of'ORe bldia' 
PIIn 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. ISS 

Sale ofCDIOVD dIrouih Post 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoI.2SI-S9 

Talks with Pakistan 
(Deb. 1, Vol. XXIII. 22-11-2006) 
eoI.3SUJ 

Tax Rebate to Builders ofNew Airports 
(Deb. I, Vol. XXIII. 01-12-2006) 
Col. 19-90 

Vl8bilityo.p Fundina 
(Deb. 13. Vol. XXIV, 01-12-2006) 
Col. 301 

(Deb. I S, Vol. XXIV, 12-12-2006) 
Col. 409 

~Sluta..tn""" 
Need to conduct a CBI inquiry _ re-

ported large sale bun&lu. ill vIriouI 
welfire schemes for retired 8rIIIY .. 
their widows (MUR 377) 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 363 

Need to conduct a CBI inquiry to ascer-
tain the stmIS of sensitM De~ re-
Imd technical data Iyina with BALCO, 
now taken over by Sterli&e Company. 
(MUR377). 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 300:01 
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Need to prepn. report Oft the proposed 
~ion of Bobro Steel CoarpIny 
and to sive &It relieflO dilplKed &mi-
lies (MUR 317) 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 442 

WeiPina ofCoel 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 119-90 

, ......... SltriFn .. 
Abolition ofClpital PuniIhmaIt aill, 2004 

by Shri C.L CbIndrappan-Conid. 
and Witbdrawn 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoL 67l-74 

CoirBoll'd 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col21S-17 

Cammercial S.,.ce by HUDCO 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 333-34 

AssistlDce by CAPART to NOOs Oefayed Projecu ofDROO 
(Deb. I. Vol. XXIII, 01-12-2006) (Deb. 12, Vol. XXIV, 07-12-2006) 
Colli Col. lSI-52 

Commissions for Protection of Child 
Ripts (Amendment) Bill. 2006-
Coasid. 4: Pus 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col6~72 

CODSIruction ofBuildm, under SSA 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col.I~ 

Need to m=ate • aeparate department 
within the Police Forc:e for protection 
of child fiahb (MUR 377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 278-79 

Enllilb and foreign LanlUaa.S 
University Bill, 2006 - Consid 4: .... 
(Deb. IS. Vol. XXIV. 12-12-2006) 
CoI.4S4-S7 

Inter-SUtc IUvcr Water Dispule 
(Deb. 19. Vol. XXIV, 11-12-2006) 
ColD-30 

Need to CUe steps to check the sprad of 
en<:ophIIitis In the eastern pII1S of the 
country (MUR 377) 
(Deb. S, Vol. XXIll, 21-11-2006) 
Col SlI-22 

Prohibitioo ofOilld MIrriaIe Bill, 2006 • 
Consid4: Pus 
(Deb. 20, Vol. XXIV, 19-12-2006) 

Repatriation of I"dians by foreip Col 410-11 
Countries Rationalisation of Spendm, by Defence 
(Deb. 16, Vol. XXIV, 13-12-2006) . Forces 
Col 36 (Deb. 17, Vol. XXIV, 14-12·2006) 

Social F I ColI21-22 
orestry Sikkim U' . BIII.2006 

(Deb. 9, Vol. XXIU, 04-12-2006) TripuraU=8iD.2006 
Col. III Rajiv Oaodhi University BHI. 2006 -

Special BooIhs for Blinds" Stations CoMicS. 4: Pus 
(Deb. 17, Vol. XXIV,J4-12-2006) i (Deb. 19, Vol. XXIV. 18·12·2006) 
Col. 77-78 I <At.S27-29 

Target for Production ofFertiJitm soc~=or Benefits to Religious 

(CoI~!:.....VOI. xxm. 04-12-2006) (Deb. 17. Vol. XXIV, 14-12·2006) 
.~~ Coll~ 

.. 
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Standing Committee on Science ct 
Technology, Environment &: Forests-
()ne.lixty second to One-sixty ninth 

Reports-Laid 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 237-31 

Ua. ........ (AIIIention orName) Bill, 2006 

(Deb. 10, Vol. XXIII, 05-12-2006) 
Col494-96 

F"SIut M.A..A. 
English and Foreign Languages 

University Bill, 2006-C0nsid. ct Pus 
(Deb. U, Vol. XXIV, 12-12-2006) 
CoL4S I, 413-86 

SikJdm University Bill, 2006 
Tripura University Bill, 2006 
Rajiv Gandhi Univenity Bill, 2006-

Consid. ct Pass 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. S22,636-S2 

Fenaada, SIkri Ceorp 
Air Services between India and Japan 

(Deb. 17, Vol. XXIV, 14-12-2006) 
Coll84-8S 

Availability of Port Services to Chinese 
Companies 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoL 291-92 

Discrimination against Chinese Firms 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 177-78 

Fernaada, Slari Olear 

Problems beingfilced by Bidi wodcers in the 
COWlby ~ in Andhra Pradesh 
and Korala and steps taken by the 
Go'Wl'mnellt in this regard (CA) 
(Deb. IB, Vol. XXIV, IS-12-2006) 
COU33 

Problems being faced by unorpnised 
labour in the Cowmy(DUR 193) 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 758-63 

GadaIda, Sbri'nlkama Gaapdlaar 
24 Hours Movie Channel 

(Deb. 9, Vol. XXIII, 04-12-2006) 
Coli 09-11 

A.ItemIIti\'C Route for Kailash-Mansarovar 
Pilgrimage 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col 180-81 

ASIDE Scheme 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col 371-72 

Assistance to Colleges and Univenities 
(Deb. 10, Vol. XXIII, OS-12-2006) 
CoL77~ 

ChiJdM . amages . 
(Deb. 5, Vol. XXIII, 28-lhl006) 
CoL 326-32 

Competition with Multi-National 
Companies 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoL 100-102 

Phukan Commission Report on Tehelka Conference cn State Minorities 
(Deb. 16, Vol. XXIV, 13.12-2006) Commissions 
CoI.l33 (Deb. 7. Vol. XXIII, 30-11-2006) 
. (;01.28-32 

Railway Line between Muzaffarpur- . 
Darbbanga De-Reservation of Coal Blocks 
(Deb. 7, Vol. XXIII, 30-11-2006) (Deb. 11, Vol. XXIV, 06-12-20M) 
Col 72-73 Col. 46-47 

Sec:wity of Indian Ocean Region 
(Deb. 17. Vol. XXIV, 14-12-2006) 
CoJ.1l2 

Deficiencies Notices in Rajdbani Express 
(Deb. 2, Vol. XXI1I, 2.3-11-2006) 
Col. 139-40 
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Eaviroamlllt Ca-.ce to ProjOClS tom UaaapJoyed PerIOna 
MU8raIIm (Deb. 4. VoL XXIII. 27-11-20(6) 
(Deb. 19, 'A)L XXIV. 11-12-2006) ColI94-99 
Col9S-91 
~ot~ 

(0& 6. Vol. XXIII. 2' .... '-2006) 
Col37-t2 

ElIp .... GfPDSeo.. 
(Deb. '. Vol. xxnl. 04-12-2006) 
Col127-29 

Up.,adatiol of DeBti ud N ... bai 
AirporU 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col 16-17 

Uptlldllioa otPly Salle 
(Deb. 16, \\)t. XXIV, 13-12-2006) 
Col 457 

J_8CI of EIecIronk hapoI1I 
(Deb. I, Vol. XXIII, 22-11-2006) ~ ... IIIIItP.s. 
CoL44S--U Additio •• 1 Ament.t uDder R .. ral 

LoIn1D MinoribcsbyNMDFC Dn .......... -
(Deb. 12, Vol. XXIV, 07-12-2006) (Deb. I. Vol. XXIII, 01-12-2006) 
Col)44 CoLI....., 

LP1i A.meIIdnNIIIofSEBIAct 
(Deb. 4, Vol. XXlD, 27-11-20(6) (Deb. 11, Vol. XXIV, 0'-12-2006) 
Col 107.01 Col 143 

Promotioa oflndiln CullIn Cess Paid byONOC 10 0ID8 
(Deb. 12. Vol. XXIV. 01.12-2006) (Deb. 7, Vol. XXIII. 30-11-2006) 
Col1l9-lO I Col I so., I 

Proposals repnlill, Sdeace lad' CompIaiata ...... AiriiDeI 
TeduIofoIy (Deb. I •• Vol. XXIV, 1S--11-20(6) 
{Deb. It Vol. XXIII. 01.12-2006) Col 276-83 
Col 79 DaImia DIdri c..m..l.iaIiIId(AOtt . m 

Pi ......... off ...... PaafDfD'l in T.... and T"'" ofUnderaItiap) Ameod-
(Deb. J 1, Vol. XXIV, J .... 12.2006) meat Bill. 2OO6--Consicl. A PIa 
CoL 1 ... 1 I (Deb. 16. Vol. XXIV. lJ-J2·20(6) 

R.dIebilication of LaDd Oustees I Col6»-2J 
(Deb. I, Vol. XXlIl, 22-11-2006) ! DemIndIforExc:essGnnb(Raihnys)-
Coi.IOJ.04 I" 2004-200' and Demands for 

Soa. w.. HeaIina System I ~0rInls(1WIwIIys}-~ 
~'l~i Vol. XXIV. 0I-12.2006)! (Deb. 10, Vol. XXIII,0'.12-2006) 

Col~ 
SWJery ore...:. 

(Deb )6 • Duty E~ by Corpuc1IfIII 0JI.130.3t Vol. XXIV. 13-12-2(06) (Deb. 13. Vol XXIV. 01·12-2006) 
Colll1 

u.dIr.WeiP& LPG CyIiadm 
(Deb 17 Vol XXIV 14 Explonldoft Activities .... ~ eo.sc 
CoI.*-~· ,-12.2(06) I (De,. It Vol. XXIII. 01-12-2006) 

! Colill 
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Flexible l..abOur Polic:y 
(Deb. 14, Vol. XXIV, 11-12-2(06) 
Col. 187-18 

Fonian FinarK:ial Assistaoce for Road 
Projects 
(Deb, 16. Vol. XXIV. 13-12-2006) 
CoLS02~ 

Imporu of Urea 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoL 133-36 

Investment by PIO in Aviation Sector 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 135 

Low Blldget Hocels (RA.H. Dis) 
(Deb. 18, Vol. XXIV, 15-12-2006) 
CoI.S67-70 

i Museum at Dholavira 
(Deb. 17. Vol. XXIV, 14-12-2006) 
CoL 163-64 

Need to extend tile time limit on Excise 
duty exemption for seuin& up indus-
1rics in tht earthquake affected KutdJ 
disIrict ofGujanlt (MUR 3n). 
(Deb. 7. Vol. XXIII, 30-11-2006) 
CoI.36l-64 

, Orpnisations Exempted fi'om R11 Act 
(Deb. II, Vol. XXIV. 06-12-2006) 
Col. 119-21 

~. OTPof'PmateAirlines 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col 115 

. Production of Ciprettes 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col 126 

Recommendations of aan,arajan 
Committee Report 
(Deb. 12, Vol. XXIV, 07-12-20(6) -
Col. 139-40 

Reduction in Customs Duly 011 SbipI far 
8reaU1g . 
(Deb. la, Vol. XXIV. 15-12-20(6) 
CoL167-68 

Reduction in Share of Power 
(Deb. la, Vol. XXIV, 15-12-2006) 
CoL 24142 

Removing Hurdles of lDdiaD Sbippiaa 
Industry 
(t>eb. 16, Vol. xxrv. 13-12-2006) 
CoL 197-98 

Standing Committee 011 Finance -Forty 
fifth to Fiftieth Reportt--Prosed 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 236-37 

Statutory Resolution re-disapproval 
of Indian Telegraph (Amendment) 
Ordinance and Indian TelecnPh 
(AmcP1ment)8iD,~A" 
(Deb. 13, Vol. XXIV, 08-12-2006) 
CoLJaS-II 

Transportation of Foocf&rains 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 171-72 

Transportation of Gas 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 27 

Violation ofNorms 
(Deb. 19, Vol. XXIV, 18-12-2006) 
CoL 117 

Voter Identity Cards 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 316 

Gatkwlld,SIui EbIdI MaIuIdIO 
, Projects ofNHOP Acquisition of Aircraft on Dry Leue 

(Deb. 6, Vol. XXIII, 29-11-2006) (Deb. 7, Vol. XXIII, 3()"1l-2006) 
Col. 193-97 Col. 270 

, Rail Land DcvelopmentAuthority Airport at Navi MUIIIbai 
(Deb. 7, Vol. XXIII. 30-11-2006) (Deb. 2, Vol. XXIIl. 23-11-2006) 

!~ CoI,22I-22 CoL 136-37 
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Appointment ofChief' of Defence Scatf 
(Deb. 2. Vol. xxm. 23-11-20(6) 
Col 111-12 

BftS1rikes 

Expansion ofESI Schemes in UnorpniIed 
Section 
(Deb. If. Vol. XXIV. 11-12-20(6) 
Col 225 

(Deb. 3. Vol. XXIII. 24-11-2006) Finlncinc Special Economic Zone 
Col. 399---401 (Deb. 13. Vol. XXIV. 01-12-20(6) 

Banks in Insurance ~ Col. 263 

(Deb. II. Vol. XXIV, 15-12-2006) ForeiplPlancinNon-flyingArea 
CoL1S4-S5 (Deb. 12. Vol. XXIV. 07-12-2006) 

Col.217-U 
CIcmncc rune of Goods at Airports 

(Deb. 17, Vol. XXIV. 14-12-20(6) FundstoCheckPoachm,ofTigers 
ColISI-S9 (Deb. 14. Vol. XXIV, 11-12-2006) 

Col. 147-51 
Closure of Demat Acc:ouots 

GIobaII"'...-:.i-1n Various Services (Deb. 3, Vol. XXIII. 24-11-2006) ....., .. ...-. ....... 
Col. 470-71 (Deb. 20, Vol. XXIV. 19-12-20(6) 

CoIIcdioa ofFBT 
(Deb. I, Vol. XXIII, 01-12-2006) 
ColI~7 

Construc:tioo of Roads Ilona lDdo-OliDa 
Border 
(Deb. 7. Vol. XXIII, 30-11-2006) 
CQl.79 

Deia)' ill Execution ofProjecfs 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 333-34 

Dolly ia IPO aear.ce 
(Deb. a, Vol. XXIII, 01-12-2006) 
Col6S-Ci6 

Dilcrepllacy ill ~iJe TnIde 
(Deb. 10, Vol. XXIII. 05-12-2006) 
ColllW9 
~ ofOovemments SIan in 

MllL 
(Deb. I. Vol. XXIII, 01-12-2006) 
CoLts 

DispoaJ of ConfiIcItedPropertiea 
(Deb. 13. Vol. XXIV. 0 .. 12-2006) 
Col. 211-19 

EmploynIca OppoftuniUea 
(Deb. 9, Vol. XXIIt, 04-12-2006) 
Col. 1 ..... 1 

Cot 271-72 
Guidelines to stop Sexual AbuJe 

(Deb. IS, Vol. XXIV, 12-12-20(6) 
ColI03-OS 

. HiltOric:a1 Speeches ofFroedom Fiabten 
(Deb. 9, Vol. XXIII, 04-12·2006) 
ColD1 

Implementation ofRTI Act 
(Deb. I. Vol. XXIII. 22- t 1-20(6) 
Col.4C9 

laferior Quality Cereal' in forward 
T...t., 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col 112 

IDIurInce coww to CkPF 
(Deb. 5. Vol. XXIII. 21-11-2006) 
CalI6.U6 

lIIIroducci. o(B~ P.llld 
(Deb. f. Vol XXIII. 2,.U-2006) 
ColS2·S3 

IT Ex ......... w...eo. ...... 
(Deb. ,a, Vol. XXIV, .'.12-2t06) 
CallS) 

Joint Bid by I ........ ell_ for 
All ...... otOlI'Wlle 
(DIb. 17, Vet. XXIV, ..... 2-2006) 
Cel92.fl 
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Loan for me,al and Unauthorised 
Stnactum 
(Deb. 13. Vol. XXIV. 01-12-2006) 
CoI.I04-OS 

M.C.A. Coune 
(Deb. 10. Vol. XXUl. OS-12-2006) 
CoL62~ 

Memorandum of Understanding with 
China 
(Deb. 14, Vol. XXIV. 11-12-2006) 
CoL 269-10 

MonitoriDa Activities ofBPOs 
(Deb. I, Vol. XXIII. 22-11-2006) 
CoL 131-19 

New Inftastructure Poiie)' 
(Deb. 6. Vol. XXIII, 29-11-2006) 
Col. 229--30 

New Linpistk Survey by UGC 
(Deb. S. Vol. XXIII. 21-11-2006) 
Col. 232-13 

One Time Compenution to Gujant Riot 
VIctIms 
(Deb. IS, Vol. XXIV. 12-12-2006) 
CoL2lS 

Paformance ofPSBs 
(Deb. 3. Vol. XXIII, 24-11-2006) 
Col.S4041 

Pmpective Plan by NDDB 
(Deb. 19. Vol. XXIV, 11-12-2006) 
CoLliS 

Power Generation 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 219-90 

Privatization of Ports 
(Deb. 11, Vol. XXIV. 06-12-2006) 
Col. 20 1.()2 

Production of Special Clothes for Jawans 
(Deb. 17. Vol. XXIV, 14-12-2006) 
CoI.I~ 

Railway Packqe Tours 
(Deb. 7, Vol. XXIII. 10-11-2006) 
CoL 275-76 

Recruitment of Physically Challenged in 
Civil Services 
(Deb. 11. Vol. XXIV. 06-12-2006) 
Col.I~SI 

Restructuring of Employees Provident 
FImd Organisation 
(Deb. 4. Vol. XXIII. 27-11-2006) 
CoL 235-36 

Rise in Prices 
(Deb. 4. Vol. XXIII. 27-11-2006) 
Col. 40-41 

Royalty Paid by ONGC 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. III 

Scam in Canara Bank 
(Deb. I. Vol. XXIII. 01-12-2006) 
Col. 212-13 

Security at Airports 
(Deb. 7, Vol. XXIII, 10-1l-2006) 
CoI.9S-96 

Security CIC8I'IIIlCe to SEZ Projeets 
(Deb. 10, Vol. XXIII. OS-12-2006) 
Colla~ 

Setting up of Universities for NRIs and 
PIOs 
(Deb. 1. Vol. XXIII. 22-11-2006) 
Col 340 

Shortage of Instructors 
(Deb. 2, Vol. XXIII. 21-11-2006) 
ColI34-3S 

Students returning from Abroad 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 116-37 

Subject on Financial Market 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col2S5-56 

Theft of Tapes 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col.401.()2 

ViIJaae. Medical and Shippina 1ouri1111 
Project . 
(Deb. 7, Vol. XXIII, 10-11·2006) 
CellU-90 
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V1IiIIofFareipDipklrils 
(Deb. I. Vol. XXIII, 22-11-2006) 
CoI.3'7I-9O 

\tJIina Riaht 
(Deb. 13. Vol. XXIV, 01-12-2006) 
CoLm 

Ga ..... art GkidUr·' 
BINd Gqe Railway Line from Ounupur 

to TherubaD Railway StIition 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoLIS 

Iniption Projects in Orissa 
(~. 14, Vol. XXIV, 11-12-2006) 
CoLII~ 

SeUin& up of AJuIniaW AIumioium Planr in 
Orissa 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 102-03 

c .. , ....... ...... 
Alqed ......... oflDdians in Nepal 

(Deb. J I, Vol. XXIV, 06-12-2006) 
Col. In 

Biddinl of Oil and Gas Blocks under 
NfU-Vi 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 266-10 

Bullet Proofina of ~ya Temple 
(Deb. S, Vol. XXIII, 21-11-2006) 
CoI.3SJ 

Central EdUClltional Institutions (Reser-
vation in Admission) Bill, 2006-
Consid. tl Pass. 
(Deb. 17. Vol. XXIV, 14-12-2006) 
CoL JS2-S4 

Closure ofNTCand NJMC Mills 
(Deb. 15, Vol. XXIV, 12-12-2006) 
CoL 311-94 

~SluiwaCi Mueb I Elections ofc.ntonment Boards 
EffecuofPIutic:Bap (Deb. 17, Vol. XXIV, 14-12-2006) 

(Deb. 19. Vol. XXIV, 11-12.2006) I Col.l61 
Col. 9 i Elcctrit1tv Act, 2003 

IlIepiCoastruc:tionsinDelhi I (Deb. Vol. XXIlI, 24-11-2006) 
(Deb. 3, Vol. xxm, 24-11-2006) Col 448-49 
CoL 257-Sa.414 I Functioning ofRRBs 

PesticideLcvelinCoJdDriab (Deb. 13, Vol. XXIV, 0&-12-2006) 

(Deb. 6, Vol. XXIII. 29-11-2006) I Col. &-9 
Col. 102.OJ j' Gauce Con~ersion between Farrukhabed 

Rajiv Gandhi Assassination Cue and Baredly 
(Deb. 20, Vol. XXIV, 19-12-2006) I' (Deb. 17, Vol. XXIV, 14-12-2006) 
Col 116-17 Cal2l7 

Supply ofFooct to .&_ I Goods Train Services Between India and 
~aH7 I P.I( 

(Deb. 17, Vol. XXIV, 14-12-2006) IIIIUI Col.l6 (Deb. 6, Vol. XXIIl, 29-11-2006) 
Col. 183-14 

G ...... SltriL 
Ccu&ra! Educational Institutiom (Reser-

""ion in Admission) Bill, 2006-
Consid. IL Pus 
(Deb. 17, Vol. XXIV, 14-12-2006) 
C,oD29 - .J 1 

Import of Palm Oil 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 244--46 

Indian Prisoners in PIIk Jails 
(Deb. I, Vol. XXIII, 22-11-2006) 
CoI.4SO-SI 
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Indo-Britain Apeement to CouRter I Need to I&art worton pendina raifway 
nm.iIm 'projects in BaniJIy, Uttar Pradesh 
(Deb. I, Vol. XXIII, 22-11-20(6) I (MUR377) 
Col. 160-61 I (Deb. 4, Vol. XXIII, 27-11-2006) 

Indo-.... CooperMiOIl in Shippina Sector. Col104-OS 
(Deb. I, Vol. XXIII, 22-11-20(6) I' Openinc of Dental Colleges 
Col. 341-42 (Deb. 6, Vol. XXlIl. 29-11-2006) 

J .. Kerosene Pariyo;- I CoI.29-30 
(Deb. 12, Vol. XXIV, 07-12-20(6) 10000ExpioitationofGroundWliler 
Col. 47-i' I (Deb. 9, Vol. XXIII, 04-12-2006) 

Law for Daily w..., I Col. 211-300 
(Deb. 9, Vol. XXIII, 04-12-2006) Ov . C .' r. 1>-_1. d Col. 46-47 erseelng ommlttee tor --.war 

Loans 110 Nltional Capital Region 
(Deb. 13, Vol. XXIV. 01-12-20(6) 
Col. 301--10 

Classes 
(Deb. 16, Vol. XXIV, 13-12-2006) 
ColI73-7S 

Muter Plin ofDelbi Participation of Workers in MaMaement 
(Deb. 1, Vol. XXIII, 24-11-2006) '\ ~~~2. Vol. XXIV, 07-12-2006) 
CoLSJ-S4 

Mad ExponPoIicy ! Private Airlines 
(Deb. S. Vol. XXIII. 21-11-2006) I (Deb. 7, Vol. XXIII. )().1I-2006) 
Calm I Col. 34 

Medidaim Policies I Revival ofCloled PSUs 
(Deb. I, Vol. XXIII. 01-12-20(6) (Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 119-20 CoI.IIS-16 

Mobile Phone Linbp in NE Reaioft Sale ofCoaJ in Open MRet 
(Deb. II, Vol. XXIV, 06-12-2006) I (Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 197-91 CoI.2S6-S7 

Model Datlt Vii" I Sale of Kerosene in hckcd Tins 
(Deb. 1. Vol. XXIII, 30-11-2006) (Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 309-10 Col. 140 

Monitorm, of Multinational Detective 
Companies 
(Deb. IS. Vol. XXIV, 12-12-2006) 
.CoI:31-1S 

Multi-Purpole Nationalidentily Card 
(Deb. S. Vol. XXIII. 21-11-2006) 
CoI.33S-36 

Need to include.Bareilly bypass work on 
National HiahwaY No. 24 in Phase III A 
IIICI-.t ill wort immodi8le1y (MUR 
377) 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Cot 279-10 

Setting up of Power ~ 
(Deb. 13. Vol. XXIV, 01-12-2006) 
Col. 121-22 

Shortage of MMpOwer in IT Depu. 
(Deb. 3. Vol. XXIIl, 24-11-2006) 
Col.3n-71 

Solar Energy for Running ofTubewdls 
(Deb, 18, Vol. XXIV. IS-12-2006) 
Co!. 69 

Solar Water Heatin& System 
(Deb. U, Vol. XXIV, 01-12-2(06) 

, t'0I. 219-20 
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SUaagthenina oflntclligencc System I Demands for Excess Grant.-
(Deb. 10, Vol. XXIII, 05-12-20(6) (General), 2004-2005 and Deawtda 
Col61~ for Supplementary Grantl-

(Geoeral),-2006-2007 
SupptyofFoodtoAnny (Deb. IS, Vol. XXIV, 12-12-2(06) 

(Deb. 17. Vol. XXIV, 14-12-2(06) ColS74-7S 
CoL 12-11 

Tax Exemptions to SEZs 
(Deb. S, Vol. XXIII, 21-11-2006) 
CoL43--4S 

Terminal Markets 
(Deb. 4, Vol. XXIII, 27-11-2(06) 
Col49-SO 

Transportation of Livestock 
(Deb. 2, Vol. xxm, 23-11-2006) 
Col~ 

Use onodized Sak 
(Deb. 6, Vol. XXIII, 29-11·2006) 
Col 276-n 

Use of non-Conventional Sources of 
Energy for Runnina Train 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col~1 

Vacancies for OBC CIt • wy 
(Deb. II, VoL XXIV. 06-12-2006) 
CDlS7-SI 

Wildlife on Wild Animals 
(Deb. 19, Vol. XXIV. 11-12-2006) 
Col43--4S 

G80.SIH1 ....... 
Ceat:raI E __ ioaaI Institutions (1taer-

va&iOlt in Admission) BUI. 2006-
Coasicl.a:,... 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col.36U7 

Demands b ExccssGrm1tl (Raitways)-
2004-2005 and Demaads tor 
Supplcmentry Grams (ltailways)-
2006-2007 
(Deb. 10, Vol. XXIII, 05-12.2006) 
Col617-19 . 

Fake Medicines 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 31 

Gowmment's failure to maintain intcmal 
teall'ity IIId in ,.nicuIar 10 deal widI 
alarmina powtb oftcn'Orist meDICC in 
the counby (A.M.) 
(Dea.. 6, Vol. XXIII, 29·11-2006) 
CoL4n-1S 

Report on the State of Panchayall-A 
MicH«m Review and Appraisal-2006 
(DUR193) 
(Deb. 13. Vol. XXIV, 0'-12-2006) 
Col 43.........., 

Scheduled Tribel IIId ocbet TI1Iditional 
Forest Dwellers (Recoloitioll of 
Forest Ri&bts) Bill, 2006 -Conaid. " 
Pass. 
(Deb. II, Vol. XXIV, 15-12-2006) 
ColSU-17 

SIckim UnMnItyBW. 2006 
Tripura tJniwnity am. 2006 
Rajiv Gandhi University Bill. 2006-

CoMicL ...... 
(Deb. 19, Vol. XXIV, 11-12-2006) 
CClUII-15 

Situltioa -isin& QUI of ...... owr or 
some hydel projeeu ill Anmachai 
PradeIh to priVIIe ,... for wtUdt 
inYelfment ... aIreIdy been ... by 
the NIIionaJ Hydet Power Corpon&ion 
MIl 11Cp11Mcn by tho Government in 
reprd tberelo (C.A.) 
(Dfb. 5, Vol. xxm, 11-1) -2006) 
Col 477-10 

GaYtt.SIut Madno....,. 
lhIInndIaI (AlllndaaoflWne) BW. 2006 

-IDL 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Co1.3II-1l 
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GI .... SlutmaU ...... PudaIiino 
Achievements under NREGA 

(Deb. 3, Vol. XXIII, 24-11-2006) 
Col 5-33 

Annual Health Fair 
(Deb. 6, Vol. XXIII, 29-11-2006) 
ColIII·.J9 

Award to Indian Military Troop 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col219 

Ban 011 Child Labour 
(Deb. 9, Vol. XXI1I, 04-12-2006) 
Col 177-71 

Blaclr.liitiDI of Barak Missile 
Manuflcturina Company 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 116-17 

Commission 011 setting up ofNew Airports 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Coli .... 

Dc-Addiction Centres 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col 207-« 

Decline in Sex Ratio 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col 221-30 

£xpeaditwe Oft Educafion 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col 337-50 

Film OIl Dr. A.mbedbr 
(Deb. 19. Vol. XXIV. 11-12-2006) 
CoL 127 

OnntauadlrAPDRP 
(Deb. U. Vol. XXIV, 01-12-2006) 
CoLIINI 

....... ofSmdents 
(Deb. I. 'Vol. XXIII. 22-11·2006) 

Col 2" 

Housing Loan 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 528-29 

Inclusion of Communities in Minorities 
Category 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoL61.Q 

Income Certificate for Scholarship to SCs 
(Deb. 2, Vol. XXIII, 23- 11-2006) 
CoL230-31 

Indebtness of Farmers 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 26-32 

JNNURM 
(Deb. S, Vol. XXIII, 01-12-2006) 
Col 199 

Leather Industry 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoI.I63-6S 

LoanbyJBIC 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col. 110-11 

Loan Waiver-of Handloom Weavers 
(Deb. S, Vol. XXIII, 28-12-2006) 
CoL 7. 

Launching of Pilot Project' Sakshat' 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col 142 

New Airports 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col.l0U9 

Openina of Bank BrancbesAbroad 
(Deb. I, Vol. XXIII. 0) -12-2006) 
CoLllS 

Power Purchase Apement between 
nAMSCOlDdnmc 
(DIb. 1, Vol. XXIII, 24-11-2006) 
ColJ116.97 

Private Insurance Companies 
(Dab. 13, Vol. XXIV, 01-12-2006) 
CoL" .. 
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Procunmentofhddy Geete.SIui.u...tG ...... 
(Deb. 14, Vol. XXIV, 11-12-2006) FakeCurrency 
Cal 101-03 (Deb. I S, Vol. XXIV, 12~ \2-2006) 

Reduction in MOftthlyRental of • ()Qe I CoI.20-22 
India' PJ.n . I Integrated Tribal Development Projec:ta 
(Deb. 11, Vol. XXIV, 06-12-2006) I (Deb. 20, Vol.XXlV, 19-12-2006) 
Cal ISS I Col. IS 
~ ofGlndhi DIrIhIn Samiti ! Mqa Power Projects 

(Deb. 2. Vol. XXIII. 23-11-20(6) I (Deb. 13. VoL. XXIV, 01-12-2006) 
Col 11-19 Col. 129-34 

aa.ch in UIIIIIi Medicine ! Situation erism& out of non-impIemenIa-
(Deb. I, Vol. XXIII, 22-11-20(6) I tion of Wase Sealement siped be-
Col.. 93-94 i twecJn the Employeea AISOC~ and 

..... Women Empowmnetlt Programme I Mal)a&ement of ~~I Develop-
(Deb • \101 XXIII 01-12.2006) 1 mcat&.nkoflnd .. Lunttcd~.stepI 
•••• j taken by die Govenuncnt in tbis reprd 

Col. 226-27 i (CA) 
SaleofCDIDVDdtroughPosl I (Deb. 20, Vol. XXIV, 19-12-2006) 

(Deb. 9. Vol. XXIII. ().i-12-2006) I Col. 400-01 

. CoLlSJ-S91 . Situation nitta 0IIt of on-aoina sea1ina 
Scttina Up of Marketina Es&ebIishmeoIs, drM in Delhi (0lIIt 193) 

(Deb. 10. Vol. XXIII. OS-I 2-2006) 1 (Deb. 4. Vol. XXllI, 27-11-2006) 
Col. 7S ! CoL 362 ..... 

ShlftiRa of DIms ! Scandira, Commiaee on Chemicals and 
(Deb. i4. Vol. XXIV, 11-12-2006) ! Fenilizerl-Foun«nth ....,ort-
Coll9C)J)1 ' Presented 

Talks wid! Patiltan 
(Deb. 1. Vol. XXIIJ. 22-11-2006) i 

(Deb. IS, Vol. XXIV. 12-12-2006) 
CoUJO 

CoL 35%1 I Tourism ot&c:ea AbnMd 
Tax Rebate to Builders ofNcw Airports I (Deb. 17. Vol. XXIV, 14-12-2006) 

(Deb. I, Vol. XXIIl. 01-12-20(6)! Col2i-2) 

Col 19-90 GeMot,S1ari ........... CIIud 
UlCofHindiiaCEA . I AHepd~ofltsdilllsiaNepaI 

(Deb. 3, Vot. XXIII, 24-11-2006) I (Deb. II, Vol. XXIV. 06-12-2006) 
Col. 321-30 i Col. 173 

Vanished Compan1es I Allocation of Poor Quality WhNt 
(Deb. )3, Vol. XXIV, 08-12-2006) I (Deb. 14, Vol. XXIV, 11-12-2006) 
Col 199-200 I Col. 17-19 

~Housmc Scheme Art1t'k1IJ ShMinpIll_AIMnIIIb 
(Deb. 10, Vol. XXUl, 05.12.20(6) (Deb. S, Vol. XXIII. 2'.11-2.) 
CoLl6U3 CoL 239-40 
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CensraI Ecluc:atioaellaltitutiooa(Reser-
vatioa in AdmiSSion) Bill. 2006-
Consid. cl PISI 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col.341~3 

DaIaIiI o.dri c..n.. LiniIed (Acquisition 18cl,...... ofUndertlkiap)AIMad-
..... Bill, 2006 CCI8Iid.t PIa 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 632-3J 

Flood affected SIaIes 
(Deb. S. Vol. XXUI, 21-11-2006) 
Col 124-30 

Secretary Level talks with BanaIadeIh 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 117 

Security Cover to Leaden 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col 369-71 

Gecqe, SIui K. Fruds 
ApnciesOft NIIOOtics CORUOI 

(Dela. 18, Vol. XXIV. 15-12-2006) 
CoI.3S2-53 

AgricuI&uraJ Workers Welfare Bill, 2006 by 
Shri Hannan MoUab - Consid. 

I (Deb. 13, Vol. XXIV. 01-12-2006) 
Foreip Debt I CoI.48I---i4 
~~3VoI. XXIV. 08-12-2006) Deep Water International CODtaiJler 

. I Transshipment Terminal 
Frllricide in 1he Armed Forces II (Deb. 16, Vol. XXIV, 13-12-2006) 

(Deb. 2. Vol. XXIII, 23-11-2006) CoL290 
Col6l-+C II Demands for Excess Gnws (Railways)-

Grants to Public SdIooIs 2004·2005 and Demands for 
(Deb. II. Vol XXIV. 06-12-2006) I ;::;entry Grants (Railways)-

Cal 27S.76 ! (Deb. 10, Vol. xxm. 05-12-2006) 
lmpJanenlation oflleMrvllioa.Polic:y : Col. ~ 

(Deb. S. Vol. XXIII. 21-11-2006) j! £. ntal CI .. _ ..... to Hycl--
Col 131 33 . nVlroame e........... .v-

- I Electric Projecb 
Manuf'acturiat ofOef'eftce Equipmeal (Deb. 19, Vol. XXIV, t 1-12-lO86) 

(Deb. 17, Vol. XXIV. 14-12-2006) ColISO-,;z 
CoL 206 Merger ofPriwle BInb 

ModeIDllilw.. (Deb. 3, Vol. XXIII. 24-U-2006) 
(Deb. 7, Vot. XXIII, 30-11-2006) Col.327-21 
Col. 309-1-9 National Ex-Servicemen Welfare 

PamafteDt Sell in UNSC Corporation 
(Deb. II. Vol. XXIV. 06-12-2006) (Deb. 17, Vol. XXIV, 14-12-20(6) 

Col 172-74 Col. 21-29 
Problems bei", faced by unorpnized 

labour in the country (OUR 193) 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. J9O...-9S 

Proposals under CRf 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Cd. 264-61 

Need to introduce Central AJri<:ultural 
Debt Relief Legislation for providiDa 
debt reJieflO firmen (MUR 377) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoLS03 

Non-Availability ofDrupin Hospilals 
(Deb. 11, Vol. XXIV,06-12-2006) 
Col. 95 
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Procurement of Spices GoUIa, .......... 
~.2IS. Vol. XXIV, 12-12-2006) Budaewy SUpport 

(Deb. 12. Vol. XXIV, 07-12-2006) 
ColI01.oa Promotion ofTourism 

(Deb. 17. Vol. XXIV, 14-12-2006) 
Col III F100dIIn Stales 

R and D Projects 
(Deb. II, Vol. XXIV, 1'-12-2006) 
Col7J-76 

Repon on the State of Panc:hayats-A 
Mid-Tam RmewnAAnisal-2006 
(OUR 193) 
(Deb. 9, Vol. XXIII. 04-12-2006) 
CoI.SOS-07 

(Deb. 14, Vol. XXIV, 11-12-2006) 
ColI04-OS 

laaeue in 8udpta1y Support fOr Child 
Labour 
{Deb. 19, Vol. XXIV, 11-12-2006) 
Col 151-53 

Master Plan of Delhi 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col23S-36 Revision of Wages of Development 

Officers 
(Deb. 18. Vol. XXIV. 15-12-2006) Micro FinancinlSyscem 
COL2A2 .... 3 (Deb. II, Vol. XXIV. 15-12-2006) 

Scheduled Tn"bes and ocher Traditional 
Forest Dwellers (Recopition of For-
est Rights) Bill. 2006-<:0nsid. & Pus 
(Deb. II. Vol. XXIV, 15-12--2006) 
Col.S24-26 

Settin& up of Special Economic Zones 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col 39---<42 

ColIOI.()2 

Out of Court SeaIemeat ofDispules 
(Deb. II, Vol. XXIV, 15-12-2006) 
CoL 113 

Reaervltion to Minorities in Jobi and 
Educatioa 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 96-97 

Strengthening of Dru& Law EnfOrcement Technic:al Edtation 
Alencies 
(Deb. 13, Vol. XXIV. 01-12-2006) (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 3M-06 Col 250-'1 

Gm, s.ri Ataa Slap 
Demands for Excess GI'IIIItI (Railways)- ConservIdon ofMonuments in Kamataka 

2084-2005 and Demands for I (Deb. 12, Vol. XXIV, 07-12-2006) 
Supplementry Granu (Railways}- Col.221-lI 
2006-2007 ConswctioIl of Filii LInd .. Centre II 
(Deb. 10, VoL. XXI1l. OS-12-2006) KGcI"--
Col. 620-21 --.-.. 

Need to bring transparenc:y in !be work- ~~3~31VOI. xxm, 04-12-2006) 

ing of Social Welrm'e Boerds of States 
(MUll 377). . 
(Deb. 7. Vol. XXIIJ, 30-11-2006) 
Col. 362 

~ofPi""N"""""" 
(Deb. 12, Vol. XXIV. 01-12-2006) 
Col21U9 
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G1IdIIe, SluiAuat Docaamentation of Monuments in 
brnatIIb 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col 130 

AEZ for Medicinal_ Aromatic Plants 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 122-24 

, ..... for Syn1hetic Hockey Surface 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 67-61 

RqionaI Science Centre at Manplore 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 263-64 

R.eleue of Funds to Ktmataka 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col 210-11 

Sea Erosion in Kamaraka 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 239 

AsleumentofDPEP 
(Deb. 5, Vol. XXIII, 28-11-2006) 
CoL 443-44 

Creamy Layer in OOCS 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 266 

Encroachment on Historical Monuments 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Co1276-11 

Eradication of Poverty 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoLS4142 

Financial Assistance to Stales 
Goyal, Shri Sarwdra Prakull (Deb. II, Vol. XXIV, 06-12-2006) 
Advance to Corporate Borrowers Col. 24243 

(Deb. 18, Vol. XXIV, 15-12-2006) Funds for Construction of Dams 
COI.284-8S (Deb. 4, Vol. XXIII, 27-11-2006) 

Demands for Excess Grants (lWlways)- Col 111-18 
2004-2005 and Demands for Supple- In-Flight Services in IA 
menlaryGnllls(Railways)-2006-2007 (Deb. 7, Vol. XXIII, 30-11-2006) 
(Deb. 10. Vol. XXIII, 05-12-2006) Col 184 
Col. S99-601 Industrial Development Bank ofindia 

Duties from Oil Majon I' (Deb. 3, Vol. XXIII, 24-11-2006) 
(Deb. 13, Vol. XXIV. 08-12·2006), Col. 32S-27 
CoI.30I~ I Opening of Mobile Dispensaries 

Investment by PIO in Aviation Sector I (Deb. II, Vol. XXIV, 06-12-2006) 
(Deb. 17. Vol. XXIV. 14-12-2006) i CoI.~98 
Col. IlS I Organisation of Workshop/Seminars 

Needtopermanentlyallotexistinghouses I (Deb. 7. Vol. XXIII. 30-11-2006) 
on Book Value to the factory workers' Col. 307-10 
ofModinagar, U.P.(MUR In) Provision of Loans/Grants to Stales 
(Deb. 4. Vol. XXIII, 27-11-2006) (Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 302 Col. 299-312 

Rationalisation of Duty on Watches I Reservation in Private Sector 
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CoI.l3! CoLtz0.21 

Kilfmg ofMoDaootc . Semce lDColloc:tion 
(Deb. 19. Vel. XXIV. 11-12-2006) (Deb. 13, Vol. XXIV, 03-12-2006) 
Q)l23l.33 . Col. J35-36 

UC Scbcme for DiIbetic PItieDIs Seuina up of Virology Labs 
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(Deb. U. Vol. XXIV, 12-12-2006) 
Col 23 

Fire fightingA.rranpnents in Malls 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col.3SI-S9 

Improvement in Condition of Hospitals 
andPHCs 
(Oeb. 6, Vol. XXIII. 29-11-2006) 
Col. 271·76 

lDcreasiDc beds in Go\lef1WeDt Hospitals 
(Oeb. 16. Vol. XXIV, 13-12.2006) 
Cola 

Infiltration by lSI Alents in various 
Government Orpnisetions 
(Deb. 5, Vol. XXIII, 21·11 ·2006) 

Dilctcpencies in Scbeme of MalnUlrition Col14s-46 
(Deb. 10, Vo'. XXIII, 05-12-2006) InventOf)'ofRawMaterial 
CoL26UI (Deb. 12. Vol. XXIV, 07-12-2006) 

DilaiminlfiooAp"UiIV/AJDS VICtims Col. 14445 
(Deb. 6, Vol. XXIII, 29-11-2006) Investment Ceilina on Power Projects 
CoLI~34 (Deb. It Vol. XXIII, 01-12-2006) 

0iaiaaI of oftieials ofOeIhi Trade end 
Ta 0ep.1meDt 
(Deb. 15. Vol. XXIV, 12-12-2006) 
CoL 310-11 

OiYenion ofS" FUDds 
(Deb. 10. Vol. XXIII, 05-12-2006) 
CoL 44-45 

FdJ'Cllion ScandarcIa in MCDSchools 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 241-49 

Encroechment oflUdpArea 
(Deb. 14. Vol XXIV. 11-12-2006) 
CoL lSI 

Col 202-01 
Killina ofPenons by 8lueJine 8uses 

(Deb. 10. Vol. XXIII, 05-12-2006) 
CoI.D3-3! 

Kill ... ofPenons ill Police f'trina 
(Deb, 20, Vol. XXIV, 19-12·2006) 
Colli' 

Maintenance ofCllh lib 
(Deb. II, Vol XXIV, 06-12-2006) 
Col. 44-45 

MSP for Suptcane 
(Deb. 9, Vol. XXIlI.04-12-2006) 
CoI.3SO-51 
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Need to develop tourist centres of 
pilgrimage in Sitamarhi, Sheohar 
and East Champaran districts in 
Bihar (MUR 377) 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL613-14 

Need to set up a Power Grid Station at 
Shivbar. Bihar (MUR 3n) 
(Deb. 11, Vol. XXIV, 06-12-2006) 
CoI.319 

Non-Availability of Blood Platelets 
(Deb. I, Vol. XXIII, 22-11-2006) 
CoL 147 

Norms for Plying of School Buses 
(Deb. S. Vol. XXIII. 28-11-2006) 
Col. 117-92 

Payment (or Supreane 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 162-63 

Pilferage of Crude Oil 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 60 

Price Rise due to Future Trading 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Col.3S3-S5 

~ofCement 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 121-35 

ProdIIction ofBio-FeniliJers 
(Deb .••• Vol. XXIV, 11-12-2006) 
CoI.239-SO 

Purcbae of Milk from Cooperatives 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col. lSI-53 

PurdIue of Stationery Articles 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col.3l6-37 

Purtbue Preference Policy 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 97-91 

Rail Kothi MIhaetu 
(Deb. 7, Vol. XXIII, 30.11-2006) 
CollS3 

Regarding Survey on Population of 
Minorities 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 288-94 

Rehabilitation of Child Labour 
(Deb. 9, Vol. XXIII, 04-12-2006) 
COI.20S.{)6 

Remunerative Price for Foodgrains 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Co1.214-1S 

Report on the State of Panchayats-A 
Mid-Term Review andAppraisaJ-2006 
(DURI93) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 479-82 

Restriction on Procurement and Stocking 
(Deb. 4, Vol. XXIIl, 27-11-2006) 
Col IS) 

Rise in the Prices ofEssentiaJ Commodities 
(OUR 193) 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Co1.416-18 

Sale of Goods/Services by PSUs to 
Government Departments 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoI.4S-46 
~ EfficiencyofPSUs 

(Deb. 2, Vol. XXIII, 23-11-2006) 
Col 126-27 

Sealing of Shops 
(Deb. " Vol. XXIII, 01-12-2006) 
Col. 167-61 

Situation arising out of atrocities being 
perpetrated against Kashmiri Pundits 
in Jammu and Kashmir for the past 
many years and steps taken by the 
Government in this regard (CA) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 260 

Spurious Fertilisers 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col 402-1' 
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Subsidy OIl HIJldl1na of foodgrains I Digital System for Criminalln~ 
(Deb. '4, Vol. XXIV, 11-12..:2(06). (Deb. 10, Vot. XXIII, (lS-n.2006) 
Col. 23 , Col. 211 

Supply of Food too Army , Drought Affected Stat" 
(Deb .• ,, Vol. XXIV, 14·12.2006) ,; (Dcb. 4, Vol. XXIII, 27.11·2006) 
Col 12·1. Col. 4).44 

I 
T-aeu under PMGSY ! EIA Norms 

(Deb. 3, Vol. XXIII, 2.-11·2(}06) I (Deb. 14. Vol. XXIV, 11·12·2006) 
Col. 4204) 1 QII.24·25 

i 
Unemployment 1 Encroadlment on Historieal Monuments 

(Deb. I', Vol. XXIV. IS-I;l·2006} i (fnb. 7, Vol. XXIJl, 30-11.2(06) 
Cot 343-44 : Col. 276-St 

UplOldin, Delai15 on Websi'e$ : Es..ential Commoditi.e$ (Amendment) 8m, 
(Deb. 11. Vol. XXIV, 06· i2-10061: 2006--COInid. & PasJ 
Cot2~1 " (Deb.~. Vol. XXIII, 21.n·2006) 

CotS49·SG 

Achievemenls under toillEGA 
(Deb. 3, Vol. XXIlI. 24-H·200') 
CoL2? 

i E xpaasion ofTrajJtmg Fscilitieut HMI 
(Deb. 11. Vol. XXIV. 14·12.2006) 
(01.74·76 

'F1QOd antcted Staft" 
Autonomy to PSUs (Peb, ~. Vo! XXJII. 21·1l·20f)6) 

lOt-b, 2. Vol. xxm, 23·!i .20(6) \ CoJ.124·)o 
Cc>l. 16().61 i formulation and Impl.!n~fttah(\n o( 

CGmmcrciaJ 8orrowiaaJ by NHAI ; Compfeh&liSlW foud and Qutritloa ... 
(Deb. I. Vol XXtn. ll-I\-2Q06): tUrity~{Re,.) 
CoI.1SSo56 . I CD4b. It. Vol. XXIV. 1$.129 2006) 

Con'tlUe1ion of Buncn and Bomb CoL596J17 
~ in 'New Bufldmp r Global Competition in Vlrlova ServioII 
(M. 3, Vol. XXlII, 2,-n.20(6) (Deb. 10, Vol. XXIV. 19.11·2006) 
~~I ~m~ 

esc. aural Ana Global WII'miIta 011 Clm.a.,ea. 
(Deb. I', ¥of. "XIV. '1.12.2.0(6) (Deb. 3. Vol, XXUI, 2,4.11-20(6) 
CoUll." . I CoL 35)'5! 

DeoCoDtlminltioQ Kit i Hoaldl De1i*YS~ in brat Artu 
(Deb. 16, Vol. XXIV. 13912.20(6) I (o.b. 1, Vol. XXlII. 11-11.2006) 
.~1U.:U ! Q,l.SW5 

DIcliat ill Prtct ofeouon j ltul'rMle 'ft Dfpo.h AmoDfll "Poat 
CDtb. 19, Vol. XXIV. 11-11-2(06) 0fIi0Ia 
CoL 21 5-t6 (Deb. I,VoI. XXIII. 11-11 .. '006) 
~ ProjeeIJoIDRDO Col ...... ' 

(DIb .• 1, Vol. XXIV. 01.11.1CJ06) 
Col15 •• S2 
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Investments by Teleeomud I.T'l National DiJutcr Management Institute 
Compania (Deb. 10. Vol. XXIII. 05-12-2006) 
(Deb. I. Vol. XXIlI. 22-11-2006) CoL 361 
Col. 390-419 

laue of POIIaI Slimp 
(Deb. I. Vol. XXIII. 22-11-2006) 
Col. 204 

IT Exemption ofCuIturaJ Foundation 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col 341 

IT ReftInds 
(Deb. It Vol. XXIII. 01·12-2006) 
Col 227-21 

Lud PorIa AUIhority 
(Deb. 20, Vol XXIV, 19-12-20(6) 
Cal.232-3l 

Pollution in Riven 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 201-17 

PowerOenmtion 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 289-90 

Presence of Pesticides and Metals in 
Fruits and Veptables 
(Deb. 9, Vol. XXIIl, 04.12-2006) 
ColI3~37 

Price Stabilisation Trust Fund 
(Deb. 20. Vol. XXIV. 19-12-2006) 
CoL :19-90 

MaIlE_lilt olN.H. No. I 
(Dtb. 11. Vol. XXIV. 06-12.2006) I Private Sector hrticipatlon in RAilways 
001. 72.73 (Deb. 2. Vol. XXIII. 23-11-2006) 

Col. t99-lOO 
Marketm, of Small Scale Indumies : 

Products i Production &om AgeI!1g Oi 'fie'd~ 
{Deb. to. Vol. XXIII. O~.12-2006} i (Deh. 2. Vol. XXIII. 23.11.2006) 
001.211-73 i Col. 293 

Medllnilm fOr AaJioulturll Produce ! Production Sheri", Contract WIth. Cuba 
(Deb. 14. Yol. XXIV. 11-12-2006) j (Deb. 2. Vol. XXIII. 23.11-2(06) 
CoI.I~ Col. 179-10 

MecHcaI,... ProfttlLoll ofPublicAlrUnes 
(Deb. 1. Yol. XXI1I. 30.1l·2006) (Deb. 7. Vol. XXIII. 30·11-2006) 
Col. 111-12 CoL 209-1 0 

NobtIeo.ea ..... AnIIIPnImodoftoffloric:umn- HoIticuIture 
(Otb. 3 ..... )(01. 24-11-'006) ([)ttl. 14, Vol. XXIV. 11-12-2006) 
(loI. ... , 0Il''-G 

......... oftsA PromodoDofT~.·~ 
~.20.Yol. XXIV. 19·12-2006) (Deb. 2. Vol. XXW. 2)·11·2006) 
011.* O:t 71·" 

Nutel .... N-.a~CIrd ~ ...... _ 
(OW. , ..... XXIS. 21.U~lM6)(M. 11. Vol. XXIV. 14·12·2006) 
.Qt»H6 o.LMU3 

........ ~ .... 0dI*ta bIlwwH., .. 
... U. Vol. XXIV. 12-12-2006) (Deb. 7. Yol. 'XXW. SO·U.Z006) <laI.... CoL"" 
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Replatory Authority for Housing Sector I Doubling of Railway Line 
(Deb.', Vol. XXIII, 01-12·2.006) (Deb. 12, Vol. XXIV, 07-12-2OM) 
Col, 66-61 . ·1 Col 207-1 0 

Resipation by Sc:ieAtific Oft'icc:rslDocto Dual Citizenship to NRI$ 
~s42~3 Vol. XXIV. 13-12.2006) I (Deb. 16. Vol. XXIV, 13-12-2006) 

. I· Col. 286-89 River Flow an COUfttJ'y 
(Deb. 4, Vol. XXtII. 21-1l-20()6) I Export.ofJronOrc 
Col.1S7-Sa (Deb. 1~, Vol. XXIV. 12-12-2(06) 

Sewage Treatment Plants Col. 42-4J 
(Deb. 19, Vol. XXIV, 18-12·2006) I' ExportofRailCoacbes 
C01l2-3S (Deb. 7, Vol. XXl1I, 30-11-2006) 

Smuggling of Drugs and Arms I Col. 19()..92 
(Deb. 20. Vol. XXIV, 19-12-2(06) I .. . fSe . T 
Col. 7J..7S JrregularitI~ lD Payment 0 MCe ax 

Statu! o_-tu· - .s' f f (Deb. 13, Vol. XXIV, 08-12-2(06) ory ~ hon .~lsapprova 0 I 
Indian Telegraph (Amendment) I Col. t 17-20 
Ordinance and Indian Telegraph I Monitorins of Rural Roads under PMGSY 
(Amcndmr.U)BiII.~& Pass 1 CDc. b. 3. Vol. XXllI.24.11-2000) 
(Deb. 13, Vo\. XXIV, Oa.12·2~) CotS54-Sa 
Cot. 318-89 I 

Strike and t.c.dOUB t Performance of Mobile Scrv~ 
(Deb. 9, Vol. XXIII, 04-12-2006) I (Deb. 6, Vol. XXJU,29·11-2(06) 
COI.!SB-S9 Coli 48 

Study on Sio-fuel . I Revenue Gener-ated from Tourism Sedor 
(Deb. 18. Vol. XXIV, 15-12-2006)! (Deb. 7, Vol. xxm. 3o.n.2006) 
Col. I ()6.q7 ! CoIA6-50 

Suicide by Studmts I Setting up ofKVs 
~6.~ Vol. XXIII, 05-12-2006) (Deb. S, Vol. XXIII, 2'-11-2006) 

TextiJeExpos Col 391-94 
(Deb. 10, Vol. XXIII. 05·12-2006) ! Shortaje orDrinki"l Water 
Col. 329 (Deb. 13, Vol. XXIV. 0'-12-2(06) 

VlSitofforeiprs Col. 201-42 
(Deb. IS, Vol. XXIV. 12-12-20(6) Sbor1IpofLiahtFiptcrPIancs 
CoUs.&7 (Deb. 17, Vol. XXIV. 14-12-2006) 

Wind Power Generation . . Col. 117 
(Deb. 3. Vol. XXnt, 24.11.2006) 
Col.44S-47 Tea Export I (Deb. '. Vol. XXm.2'·1I-2006) 

Joai.SIIrlAjlt Col 200-01 
Doub~ DcckerOoods Trains 

(Deb. 12. Vol. XXIV, 07 .. 1),,2006) 
Collo.s.o6 . 

T ... widi Neiahbolria& Countrios 
(Deb. S. Vol. XXIJI, 21-11-2(06) 
CoL 442 ... 3 
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Upgradation of Airports in Cbhattisgarh 
and8ihar 

. (Deb. 17, Vol. XXIV, 14.11-2006) 
Col. 171-72 

Violation in payment of FBT by Foreign 
Companies 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 317 

Whcaa.Proc:urement by StaleS 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 104 

Joshi. Slari Pnthad 

Housing Facilities in Urban Areas 
(Deb. 3, Vol. XXIII. 24-11-20.0.6) 
CoL 366-67 

Inclusion of Cities Under JNNURM 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. lOS 

Infiltration by lSI Agents in various 
Government Organi'8tions 
(Deb. S, Vol. XXIII. 28-11-20.06) 
CoJ.145-46 

IT Collection from Cooperative Banks 
(Deb. 3, Vol. XXIII, 24-11-20.06) 
Col. 24142 

Cess co. lI~ted on National Highways in I: Need to obtain the approval of Planning. 
Kamataka Commission for modernization of 
(Deb. 16, Vol. XXIV, 13-12-20.06) RailwayworkshopsatHubli,Kamaraka 
COJ.449-S0 I· and make budgetary allocation for the 

Constructing National Highways on SoT same durjng the year 
Basis 2006-()7(MUR377} 
(Deb. 16, Vol. XXIV, 13-12-2006) (Deb. 12, Vol. XXIV, 67-12-2006) 
Col. 96-103 CoI.372-73 

Demands for Excess Grants (Railways)- ProfJttLoss ofPublic Airlines 
2604-20.65 and Demands for (Deb. 7, Vol. XXIII, 30.-11.2666) 
Supplementry Grants (Raitways)- Col 209-10. 
2006-2007 Recruitment of Physically Challenged in 
(Deb. 10, Vol. XXUl. 05-12-2o.06)! Civil Services 
Col 608·10 I (Deb. 11, Vol. XXIV, 06-12-20(6) 

Desalination of Water I Col. 156-58 

~~~~:o Vol. XXIV, 18~12~2006) 1 se7~b~'~r~~~ XXIIl. OS~12-2006) 
. i 0>1. 223~24 

Exodus ofRundPeopie 'j Shortage of LPG 
(Deb. 3, Vol. XXIJI. 24-11-2006) (Deb. 2, Vol. XXIU, 23-1) -2006) 
Col. 313 I 0>1.106-07 

Expansion and UpgrlJdationof IT_Sector 1 Status of Golden Quadrilateral Project 
(Deb. 6, Vol. XXlIl .. 29-11-2006) I (Deb. I, Vol. XXlIl, 22-11-2006) 
Col.l17-11 Col 65-68 

Export Promotion 
(Deb. S, Vol. XXIIl, 28-11·2006) 
Col.I02.{)6 

Vacant Posts in PSUs 
(Deb. 1, Vol. XXIII, 30-11-2006) 
Oll.SC).60 

Fi"atiun ofRale ofIRterest for EPP I Vande Mataram in Schools 
(~b,4,Vol. XXIII. 27-J 1-2606) . (Deb. IS, Vol. XXIV, 12-12-2006) 
CoI.ISl· I Qll376 
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KaderMlt I. ',,",IUI. 
CommitteelTuk Force to Mooilor 

U·Point Proaramme 
(Deb. 2. VoL XXIII, 23-11-2006) 
Col 61-61 

0emaDds fOr Exceu GrIIIb(Raitways)-
2004-2005 aM D....... for 
SupplcMcnuy Or-. (ltailways)--
2006-21001 
(Deb. 10. Vol. XXI", 05-12-2086) 
ColY1 .... " 

J.UiaD ..... Bap NGiouJ MUIOriaJ 
(Am_ilmlllQBiI,2IIJQ6(C l' A,. 
(Deb. 7. YoI.XXn~ 3O-H-1086) 
Col3ll-lJ U_-.... (A ...... onu.)_~ 
~. 18. Vol. XXJJI, "-ll-lOM) 
Col ... 

1' .......... .... 

An. ""MIWo~ 
(Deb. 2. Vol. xxnJ~ 23-) 1-2tN) 
c.t IlJ.-JoI ..... ,.... .... ~ 

...... 11'-110 ...... 
~. 3, '$I. XXIII. 24.11-2006) 
CGl2D-31 

TredlDe6::11 
(DItJ. " Vol. XXUl. 2'-11-2106) 
Calm 

TnIde wifIt Afi'UI CGuIIriIt 
(Deb. 20, Vol, XXIV, .f-12-28G6) 
CGlm... 

UAE' ....... a..l 
(0.. 17, Vol. XXIV, ...... 2-... ) 
Cal. ttl 

Strndb,CCH ".1 d _E .. ~ 
Set ..... ,.rs-. . .. 

(M.l, ~ urn. ,...1I-lIN) 
Calm 

s....-, eo..ln.l .. .-..r--E'", ... al'... 1'1 I • 
(DtIt. 20, \IW.. XXIV., '''12-2116) Cal_ 

(0.. 11. -. XXIV, ""12-ltI6) , "., ...... ....... 
~1J1·. I Awne ....... J1hlWC 

coat ... Act ! ~. It. '*- XXIV, .t-12-2IM) 
(.o.. 16, Vol. DIV, 1).12-,..) Cd •• 
Ca.lti9-70 

!JI,1 'lid ••• /1 II. * 
~ 1 __ XXm. fI .. IJ. ... ' 
c.tlw.u 

ca ... 
.. n .... DIf.. .... ,..., 
C&tl 

0.... ...... '....., , C., • ,. .... lJs ..... Ai,J I. 
eM. a. ~. DIV.'9-l2-Mf) CD&. 7_ .. Ja8I,. :. .. ..., 
at·..." CIt_ 
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Cooperation ia FleW ofClvii Nuclea ',. 'NeH to r~rmul.au a ~beme. fot 
EaaJy pnwjctiAJ 1ita'acy1llllOftJ SCsaad STs 
(Deb. 6, Vol. XXIII, 29-U-2006)' (MUlt317) 
Col, 219 (Deb. 11, Vol. XXIV, 06-12-2006) 

0.1 ,.for£uas(.'ilMb(RaitwayJ)- Colll3-14 
2004-200' nI . Demattds for i NewCommunic:aUoANctwock forDefaw:e 
hpplaletmy GtafttI (lailways)-l Forea 
lOO6oD'7. .. (Dcb. 7. Vol. XXt;'. 30-l1-2006) 
(OP._ 10, \'01. XXJJI, OS-12-20(6) I CoLIl9--lO 
QIl ,. bduc:doR in Fee Oft E-Tic:kaiat 

f .. PreorC.... (on 2. Vol. XXIIl. 21-II-lOO6) 
{Deb. 2. Vol. XXIU, 23.1 t-lOOOJ Cot IS5 
QIl')4 , I Shon.aJc ofTeaclIcN iA PriaMry Schools 

f ..... of .... Aboaed Schoo. (Deb. 10, Vol. XXUI, OSo12-2(06) 
to Cot 40-41 

{Deb. 13, ~i. XXiV. &&-t2-100i-) 
Col 141,4) 

tfouIinc 5dlCm~ !Dr Deltli 
(Otb. at Vol. XXUI, QI·)1·:!OUbj 
eor..~ 

...... TJnupSi. ao. 

Tourism Co-qIeratioA Pacts with f Orftp 
COW1lrie! 
(Deb. 17. Vol. XXIV, 14-12-1OO6J 
Col ,,·53 

\ Tram., facilitja for Pi10ts 

(Deb. is, Vol. XXIV. 12-12.2006) i 
(Deb. 12, Vol, XXIV, iH-12·20(6) 
Cot 111 .... c.." ; 

!~hrt, • 
.... <JoW.. .. i A« __ ofCMtilla"'" 

(Dee. 5. Yo .. XXJn, lI-H·20G6) 1 (Deb. 7. Vel XXlU. 30--11.2006) 
Celt U~ i CoL2......ts ........ of'.......... ! ('~.orl'.Daiif ..... _r. 
(IJdJ. It, Vol. XXUa. 94-J2·2l*) I (Deb. 11, Vul XXlV, 14-11-1'886) 
Cct26-12 I Ct\l 1M ' 

It ! 
...... Wh'b ! ~ioIt of C..-..er r~. 

(o.~. zq. Vol. XXiv, J'·12-~) I wa ..... 
CoU1-2J I (Deb. to Vet. XXUf, 19-11-20fi.~ 

u. ........ sq.. .. ScsUorc ... 1 Calm. . < 

(Deb. J.~. XXUI, 24·1t-2006) I ~·Wh~, 
COl~1-" I ([)eO, to, Yaf. XXW. O",U-10l6) 

.... 'c_,.... . I De~:: f9r E*-GrIte{GaaIIl). 
~~ ¥Of. XXIV. J3--ll~*,) \. 2" •• 2005, M4 . DellI .. '" for """101"" Ora.. ~o...r.I). ,....., ........... ScM-. ~ ... 
(1)ft. s. Vol um,. H-lf-2006-} I.. ~. n, VoJ.ntV. 12-tZ·2M6) 
c.t ,""" . astm-11 ,. 
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Foreip Entrepmle'I.I'S Invesllnenl in India 
(Deb. S, Vol. XXIII, 21-1I-2006) 
Col 166-84 

ILO Convention 176 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 100-101 

Job Security of Caterina Workers 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Cot 162~3 

Problems being faced by uraorpnised 
labour in tbe country (DUR 193) 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 747-48 

Providin, EducatioR to MUJUm 
CommunityOUkhn 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col. 277 

Request from Kerala for Setting up ofSEZs 
Litigations in Railways (Deb. S, Vol. XXIII, 21-11-2006) 

(Deb. 7. Vol. XXIII, 30-11·2006) Co'-303 

Col. J45 Rise in the Prices of Essential Commodities 
Low Budget Hotels I (OUR 193) 

(Deb. 7. Vol. XXIII, 30-11-2006) I (Deb. 7, Vol. XXIII, 30-11-2006) 
Col.9 Col 401-12 

MuUa Periyar Project 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col 119-20 

Setting UpofECHS Dispensaries 
(Deb. 12, Vol. XXIV, 07-12-2006) 

, Col 236-40 
Need to construct inter-Stale roed from 

payyannur to Banplore (MUR3 77) I Statutory Resolution re-disapprovaJ of 
(Deb. 19, Vol. XXIV, 11-12-2006) Indian Telegraph (Amendment) 
CoLSl1 Ordinance and Indian TelcJrlPh 

Need to extend Matayapadhi, Express (Amr:ndmI:D) Bill, 2OO6--Coosid. a: Pa. 
TrainNo.26191262OtiomManpJoreIO i (Deb. 13, Vol. XXIV, 01-12-2006) 
Kannur (MUR 377) I Cot 390-92 
(Deb. 6. Vot XXIII, 29- t, 1-2006) I Trade with ASEAN Countries 
Col. SOD (Deb. 10. Vol. XXIII, 05·)2·2006) 

Need to include ·Maratr community in the i Cot.4S46 
list ofSTs (MUR377) t 
(Deb. 17, Vol. XXIV. 14-12-2006) I Ka .. aa,ShriRa_SiDP 
Col 282 

Need to revive the tea and coffee estate in 
Kerala and to pay pending wages to 

Expansion ofNREGS 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col 39 

the workers (MUR. 377) 1 
(Deb. 9, Vol. XXIII, 04.12-2006) I Need to releaN the share of water of 
COl. 40) ! Ravi and Bas rivets 10 Rajasthan as 

• Parcel and luggase Services I pertheagrecmentofl~11 (MUR,377) 
(Deb. 12, Vol. XXIV. 07-12-2006)! (Deb. I~. Vol. XXIV, 12-12-2006) 
Col 52-53 Col 446 

Problems heiRs fated by Bidi workers in I' Need to lake steps for pup conversion 
the country particularly in Andhra of Rewari-Sadulpur, SaduIpw.Hisar. 
Pradesh and K«aJa and ItCpI taken I Sadulpur-Blkaner and llatIDlarh-
by the Government in this reprd (CA) De,.,. railway IOCtionI (MUR. 377) 
~~~I. Vol. XXIV, 15-12-1006) I ~';o.:!i Vol. XXIV. 11-12-2006) 



NAME INDEX 473 

KatbIria, Ik VdllbIIbIIaI 
Air Services fi'om SuratAirport 

(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 321 

Bills ftom States 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col 273-10 

Cost of Implc:mentin& RTl Act, 2005 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col )51 

Data Base oflhe lDdian Patents Controller 
Office 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 290 

Development ofHeritap Route 
(Deb. 16, Vol .. XXIV, 13-12-2006) 
Col204-0S 

Funds for Combating FcmaJe Foeticide 
(Deb. 16, Vol. XXIV,· 13-12-2006) 
Col 513 

JNNURM 
(Deb. 13, Vol. XXIV, 01-12-2006) 
ColISS-S6 

Jute Pach,inc 
(Deb. 10, Vol. XXIII, 05-12-2006) 
ColI9S-96 

Setting Up ofllT Golden Jubilee Campus 
(Deb. 10, Vol. xxm, 05-12-2006) 
Col. 197 

Sexual Harassment of Women 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoL 124-26 

Shifting of Headquarters of Salt 
Commissioner 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 393 

Spreading Awareness about UN 
Conventions 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col 91-110 

Transportalioo of Gas 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 24-21 

Iea.r, Sbrialati PreMd 

Garg Commission on Khanna Rail 
Accidents 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL8S-86 

Museum .. Dholavira Jallianwala Bagb National Memorial 
(Deb. 17, Vol. XXIV, 14-12-2006) (Amendment) Bill, 2006- (Consid. & 
Col 163-64 

Public Sedor Undertak.inp 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoL 273-74 

RajkotAirport 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoL ISS 

Reduction in Customs Duty on Ships for a_ina 
(Deb. I I, Vol. XXIV, 15-12-2006) 
CoL 167-61 

Reduction in Share of Po wei' 
(Deb. II, Vol. XXIV, 15-12-2006) 
CoL24I-Q 

Pass) 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoL372-74 

Kbaire, SIari CltaDdrakald 

Allocation of Mining Blocks to Private 
Entrepreneurs 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 263-64 

Allotment of Mines 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 174 
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CNG Fillina Stations on HiBbways 
(Deb. 2, Vol. XXIII, 23-11-2006) 
CoL20S-06 

Qllnmercial Activities at Airports 
fDeb. 7, Vol. XXIII, 30-) 1-2006) 
0DI.214 

" CoosIruc:don of National HiJItways 
. (Deb. 1, Vol. XXIII, 22-11-2006) 

Col20S-16 
ContumFdon lad Production of Cement 

ill MIhIrubIra 
(Deb. 10, Vol. XXIII, OS-12-2006) 
CoL 170-74 

Covenp of PM 1aiMUaruhlra 
(!Deb. 4, Vol. XXIII. 27-11-2006) 
CoL6U4 
~ in 8ppOintmeat of Judps 

(qeb. 3. Vol. XXIII, 24-11-2006) 
COl. 421 

Facilities in Nat 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col 299-300 

Facilities to Retired Railway Employoa 
(Deb. 2, Vol. XXIII, 23-1)-2006) 
CoL 282 

Falf1n Price ofUrea 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoL 66 

Funds for Development and Maintenance 
ofHiItorkal Monuments 
(Deb. 2, Vol. XXlII, 23-11-2006) 
Cot. 104-0S 

Gauge Conversion in Maharubtra 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 271 

IndllltriaJ Growth Rate 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoL207-G1 

DcmInds for Exc:eu Grants (RailM)'S)-llndustriai Parb •. 
20~4-2005 and Demand. for (Deb. 20. Vol. XXIV, 19-12-2006) 
SuppIema1lryGnnls (RaiIways)-2006- Col 22 
., IllllaJlation of Equipment IIlIGI AUport 
(Deb. 10. Vol. XXIII, 05-12-2006) (Deb. 12, Vol. XXIV, 07-12-2006) 
Col 527-33 Col 104 

DiIpoIeI of Cues In L1C lnvatiption apinJt DDA OfticiaJJ 
(Dcb. 3, Vol. XXIII, 24-11-2006) (Deb. 3, Vol. xxm, 24-11-2006) 
CoL 242-43 ColS61 

EmpIoymencGencnrrionbyKVlC I Involvement of youth in Terrori,' 
(Deb. 20, Vol. XXIV, 19-12-2006) Activities 
CoI.94-9S (Deb. 5, Vol. XXUI. 28-11-2006) 

Expuuiol io Capacity of Telephone Col 191 
Exdwn&es Iniption Proj«:ts ofMaharashlra 
(Deb. 6, Vol. XXIII. 29-11-2006) (Deb. 9, Vol. XXIll, 04-12-2006) 
Col 227-29 Col2J4.36 

Export Promotion Linkina of Major Porcs wid! Road Nerwort 
(Deb. S, Vol. XXIII, 28-11-2006) (Deb. II, Vol. XXIV, 06-12.2006) 
Col. 102-06 CoL 161-68 

Export/Impon by MMTC 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 199-204 

Mission Khadi 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. I" 
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Mobile Services ofBSNUMTNL 

(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 49-SS 

National Foodgrains Storage Policy 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 73-74 

NCRB Report ofKidnalfping of Children 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 112-14 

New Natiollal Highways 
(Deb. 1. Vol. XXIII, 22-11-2006) 
Co1.ISS 

Night Landing Facilities atAi!Ports 
(Deb. 2, Vol. XXI1I. 23-11-2006) 
Col. 71-79 

Opening ofNew Coal Mines 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 17-27 

Perfonnance ofHEC 
(Deb. 7, Vol. XXIll, 30-11-2006) 
Col. 216 I 

Protection ofPeacoc;k I 

Supply of Coal to ThamaI Power Plants 
(Deb. 11. Vol. XXIV. 06-12-2006) 
Col. 66-67 

SupplyofOil from IOCDepot 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 206 

Utilisltion of Funds by Dairy Units of 
HMT 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col 207 

Utilisation of Funds for RnivIl ofHMT 
(Deb. 12, Vol. XXIV. 07.12-2006) 
Col. 260-61 

Welfare of Journalist 
(Deb. 14. Vol. XXIv, 11-12-2006) 
CoL21S-16 

Widening ofNH-24 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 443 

(Deb. 9, Vol. XXIll, 04-12-2006) I Klwl,ShrlSuil 
Col. ~7 Accidents in Coal Mines 

Railway Projects in Mahllrashtra (Dcb. I, Vol. XXIII, 22-11-2006) 
(Deb. " Vol. XXIII, 10-11-2006) CoI.241-41 
Col 120-24 Approach Paper to Eleventh Plan 

Scheme for Development of Godavari (Deb. II, Vol. XXIV, 06-12-2006) 
RMlr 
(Deb. 14, Vol. XXIV, 11-12-2006) Cols-& 
Col. 184 Disposal of Material before its expiry 

Sctting up of ORCs 
(Deb. 2. Vol. XXIII, 23-11-2006) 
CoL 197 

Sctting up of Environment Courts 
(Dcb. 4, Vol. XXIll. 21-11-2006) 
CoL 170-71 

Setting up ofNon~king C.()8) Washeries 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Coll07.oa 

Share of Conlribution between ESIC and 
State 
(Deb. 9, Vol. XXIII, 04-12·2006) 
Col 89-90 I 

(Dcb. 3, Vol. XXllI, 24-11-2006) 
Col 279 

Employees Pension Scheme, 1995 
(Deb. 14. Vol. XX lV, 11-12-2006) 
Col 99-100 

lISCO Mining Leue 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. lOt 

ITPO 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 191-96 
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LiquidIIect nanw,.10 BEMI. 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col 164 

Loa of Rcwnue 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 175-76 

Loa to VipayIn IDdu8bies Limited 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col 17 .... 75 

LoaestoOCS 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col 200.() I 

Monoziae Kits 
(Deb. 16, Vol. XXIV, 13.12-2006) 
Col 191 

Neociao impIemem the Right to Informa-
tion Act u per envisapd pidelines 
(MUR3T. 
(Deb. It, Vol. XXIV, 11-12-2006) 
Col5U~JI 

Need to revive the doled plants ofHFCL, 
FO..MdPPCL(MUR377) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col 499-500 

Need 10 UIb ... to aarb the pnlCtK:e of 
Child IIbour in die counII'y (MUR 377) 
(Deb. II, VoL XXIV, 06-12-2006) 
Col317-1' 

Noa-Conmuction ofRcsidcndaJ Complex 
(Deb. 16, VoL XXIV, 13-12-2006) 
CoL 412-73 

Pay Revision for Employees of Sick 
CPS& 
(Dc.J. 17, Vot. XXIV, 14-12-2006) 
Col 36-37 

Paymeat ofVSS Compenution 
(Deb. 14, Vol. XXIV, 11-12-2006) 
CoL 119 

F .JUationaTIj ....... 
(Deb. 4, Vol. xxm. 27-1) -2006) 
Colli 

Procurement ofCoctoD 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col 233-34 

ProcIuction ill BSCL 
(Deb. 11, Vol. XXIV, 14-12-2006) 
CoL 141-i2 

~ivGlllltiOnmeea V~ Yojana 
(Deb. I', Vol. XXIV. 15-12-2006) 
CoL 49 

Realisation ofllcvemae 601ft Commercial 
Complexes 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col 76-71 

Revision ofWaps in BSCL 
(Deb. 17, Vol. XXIV, 14.12-2006) 
Col 219 

Revival of8CPL 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 106-01 

Revival ofHSCL 
(Deb. 19, Vol. XXIV, 11-12-2006) 
CoLli 

RevivalofPSU, 
(Deb. 12, Vol. XXIV, 01-12-2006) 
Col2II-1S 

Revivakum-Structuriaa ofBSCL 
(Deb. 17, Vol. XXIV, .4-12-2006) 
Col.20S 

Sale ofCoaoa Bales 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col 270-71 

Seain&upofBSNL Tower 
(Deb. I. Vol. XXIII. 22-11-2006) 
Cot 141 

Sihllllion lrisina out of non--implementa-
tion of Waae Settlement .iped be-
tween abe Employees Auoc;ildion and 
MIllllemet11 of Industrial Develop-
ment Balik of India Limited and steps 
tIkea bythe~ in Ibis nprd 
(CA) 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col 199 
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State Tradina Corporation 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col 319-20 

TeJe..aervice between Delhi and Mwnbai 
(Deb. 11. Vol. XXIV, 06-12-2006) 
Col. 195 

UP&raciation of ChellDAi and Kolkata 
Airpons 
(Deb. 12, Vol. XXIV, 07-12·2006) 
Col 133 

KlaudelwaJ.SIui Vijay Kaaar 
Accommodation to Postal Employees 

(Deb. 6, Vol. XXIII, 29-11·2006) 
Col 121-29 

AIIoaItion of Power to MP 
(Deb. I. Vol. XXIII, 01·12-2006) 
CollSl-52 

AppointmcntfTransfcr oflAS Officials 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 161-69 

Appointments on Compusionatc Ground 
(Deb. 7. Vol. XXIII. 30-11·2006) 
CoL 296-97 

ArtifICial Reapning ofFNits 
(Deb. 4. Vol. XXIII. 27-11-2006) 
Col 275-76 

Construc:tion of Bridae on NH 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoL 321-29 

CoAltnlCt.ion of National HiJhways in 
MIIdhya PrwIesb 
(Deb. 6, Vol. XXIII. 29-11·2006) 
Col 342-43 

Continuous Ed,udon Scbeme 

Inscriptions on H~( icaI Monuments 
(Deb . ., "01. XXIII, Z .. -1I-2006) 
Col 24749 

Introduction of Air Services 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL244-4S 

Khajuraho Airport 
(Deb. 2, Vol. XXIII, 23-J 1-2006) 
CoI.3b6 

Loan to Farmen by RRBs 
(Deb. I. Vol. XXIII, 01-12-2006) 
Col. 26-28 

Maharaja CbhatrasaJ Museum 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL 159 

Modem'lndian Languaae Status to HiIldi 
(Deb. 5. Vol. XXIII, 21-11-2006) 
CollJ9-20 

NaxaIism 
(Deb. 5, Vol. XXIII, 21-11-2(,06) 
Col. 219-12 

Need to retOIIS1rUCt National Highway 
No.59(A) fi'om OIichouli Village in 
Baitul district to Deb. Village in 
Hoshangabad disbic:t (MUll 377). 
(Deb. 7, Vol. xxm, 30-1I-2006j 
Col 362-63 

0pcaiDg ofSti-ft1l Road 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col 203 

Pilot Project 
(Deb. 9, Vol. XXIII. 0.-12-2006) 
Col 144-45 

Procuranent of Aircraft 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 253-S4 

Projects wtdenaken by NHAI 
(Deb. S, Vol. XXIII, 21-11-2006) (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. lIS Col. 476-77 

Electronic Identity Cards to Puaenps Rail Service 
(Deb. 7, Vol. XXIII, 30-11-2006) (Deb. 12, Vol. XXIV, 07-12-2<Mk1) 
CoL lSI Col. 137 
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Railway LiRe between a.wa and Raipur I TargetS Ul\dcr PMGSY 
(Deb. 12. Vol. XXIV, 07-12-2006) (Deb. 3, Vol. XXDJ, 24-1l-2006) 
CoL 222 Col 4344 

Royalty OIl Coal U1IInInChaI (Ahmdion ofName) Bil~ 2006 
(Deb. I. Vol. XXIII. 22.11-2006) (Deb. 10, Vol. XXlII, OS-12-2(06) 
ColSI-Sl Col 489-94 

Utilisation ofEducatioo-Caa 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col 61 

VISit ofDefcnce Offic:ets to USA 
(Deb. 7, Vol. XXIII. 30-11-2(06) 
ColSS 

Waiver ofllea1 for VsiDa Hqcr 
(Deb. 2, Vol. xxm, 23-11-2006) KluiIlDa,SbrtAvinuhRai 
CoL 110-11 Construction ofFly-Ovetl over Railway 

W'~wmemofNH.69 
(Dob. 6, Vol. XXIII, 29-11-2(06) 
Col. 3]1 

Wort 011 NIl S9--A 
(Dob. 6. Vol. XXllI. 29-11-2006) 
CoLll3 

"'-dart, MaJ. Ce& (Refd.) B.C. 
l.ftb HAM ConIercace 

Uncs 
(Deb. 12. Vol. XXIV,01-12-20(6) 
Col INS 

Devek>pmeat of Pastures 
(Deb. 4. Vol. XXllI, 21-11-2006) 
Col71-Tl 

Education Loan 
(Deb. 3, Vol. XXIfI. 24-11-2006) 
Col21U9 

(Deb. J. VoL XXIII, 22-11-2006) ExportofPota&oes 
CoL202-03 (Deb, S, Vol. xxm, 21-11-2006) 

Elplaaiou of Airpons in Ullliaoch4J Col 276-17 
(Deb. 2, Vol. XXIll. 23-11-2(06) Forcian Tea Companies 
Col, 97-99 (Deb. 10. Vol. XXIII, 05-12-2006) 

Foreip Secretary Vititin, Of1'ices of 
Political PIrtiea 
(Deb. 6, Vol. xxm. 29·1) -2006) 
Col. 73-74 

Pcadin& PaIIpOrt Applicetionl 
(Deb. I, Vol. XXUl, 21.-11-20(6) 
CoL1A9-SO 

PJae Crash lit Nainisaini Airport 
(Deb. 17, Vol. XXIV, 14-12-2(06) 
CoLS4 

Col 393 
Land Use Conversion 

(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 79 

MNC. in India 
(Deb. 18, Vol. XXIV, t 5-12-2(06) 
Cot 124-29 

Mobile Towers 
(Deb. 16. Vol. XXIV, ll-t2-2006) 
Col. 463-65 

... oILPO Need to devise schemes to ItIpMIIt the 
(Deb. 2, Vol. XXIlI. 23-11-20(6) I finenciaJ resourceS of PudIayats to 
Col 106-07 enable them to c .... ry out 

SIBDdina Committee on FiDMco _ Forty- developmental work. in their 
Fourth Report - Presented . respec:dw arus (MUR 371) 
(Deb. IS, Vol. XXIV, 12-12-2006) (Deb. 19. Vol, XXIV, U·12·20(6) 
CoL 410 Col S09 
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Need to provide a financial package for 
selling up of industries in Punjab with 
a view to pnerate employment in the 
region (MUR 317) 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL 365 

Need to provide special6nancial package 
fur overall development ofHoIhiarpur, 
Ropar and Gurudaspur districts iD 
Pwljab (MUR 377) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoL 498 

New Railway Line in Punjab 
(Deb. " Vol. XXIII, 30-11-2006) 
Col. 117-71 

Pension Beoefits in Banks 
(Deb. la, Vol. XXIV, 15-12-2006) 
Col. 227 

Permission to Private Companies 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 33-34 

Poultry Farming in Punjab 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col 107-11 

Power Generation 
(Deb. la, Vol. XXIV, 15-12-2006) 
Col2a 

Raisin& of platforms in Punjab 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col 91 

Reblbilitation ofVIc:tims ofMili1ancy 
(Deb. 10, Vol. XXlIl, 05-12-2006) 
Col. 139 

Residential Comp1aes for Mentally 
ChalIenpd PenoM 
(Deb. II, Vol. XXIV, 15-12-2006) 
CoI.2Sl-59 

Revbion in IndUIlrial Policy 
(Deb. 5, Vol. XXIII,2.-11·2006) 
Col. 396-401 

Role of MPs in CentraHy Sponsored 
Development Schemes 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 64-65 

WakfProperties 
(Deb. 7, Vol. XXIII, 30-11-2006) 
ColS4-55 

Khaa .... Shri ViDod 
Tourisni Offices Abroad 

(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 21-22 

Kllarveatllaa, SIari 5.K. 
Abolition ofCIpiIaJ Punithmeot Bill, 2004 

by 8M c.K. Cbaudrappan -Coasid lad 
W"1IhcIrawn 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoL 662-64 

Accidents in Coal Mines 
(Deb. I. Vol. XXIll, 22-11-2006) 
CoL 247-41 

AgrjcuJturaI Workas WcIfIre Bill, 2006 by 
8hri Hannan Mollab - Coasid. 
(Deb. 13, Vol. XXIV, 0'-12-2006) 
CoL4S9-63 

AiraaMkIicopter FenyiDa VVJits 
(Deb. 17, Vol. XXIV, 14-'2-2006) 
Col 167-61 

Amount SpeDt and Bamed by ITPO 
durinaTradeFair 
(Deb. 15, Vol. XXIV, 11-12-2006) 
CoL 226-31 

Asbok Oquly Committee _ Nw.y 
Admission 
(Deb. 5, Vol. XXIIl, 2'-11-2006) 
Col 146-47 

Atrocity apiDst Women 
(Deb. S. Vol. XXIII. 21-11-2006) 
Col32S 

CathewNut 
(Deb. IS, Vol. XXIV, 12-12-2006) 
eoL222-2A 



LOKSABHA 

Cea1raI Educational Jnstitutioaa (Reser-
vation in Admission) Bill, 2006 -
Coasid. • Pass 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col3SG-S2 

CFLBuIbs 
(Deb. I, Vol. XXIII, 01-12-2006) 
CoL 120-21 

Compensation to Passengers 
(Deb. 17~ Vol. XXIV, 14-12-2006) 
Col 144 

Completion Certificate by Property 
Developen 
(Deb. 11, Vol. XXIV. 15-12-2006) 
Col 123-24 

Constitution of Committee for 
RaIruc:turing the Urban Development 
(Deb. I, Vol. XXIII, 01-12-2006) 
CoL 61-69 

CGastructiOIl of Roads alOIIS Indo-Olina 
Border 
(Deb. 7, Vol. XXIIl, 30-11-2006) 
CoL 79 

DeeIiDe in CukivabieArea 
(Deb. 19, Vol. XXIV, 11-12-2006) 
CoL 19 

I'lmwwt!I b Ela::e8o...(Railways)-2004-
200S ... De:nwIda for Supplemenlry 
u...(RaiIways)-2006-2007 
(Deb. 10, Vol. XXIn, 05-12-2006) 
Col~1 

Development of~ 
(Deb. 9, Vol. XXIII; 04-12-2006) 
CoI.~. 

DiImood ProceuiDalndustries 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col. 273-74 

Disutcr Manapment 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 100-02 

DilCrepency in ODe List 
(Deb. 12, Vol. XXIV, 07-12-2006) 
·CoI.61-62 

Dividend from Railways 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col 272-73 

E.P.F. Funds in Different Sec:tors 
(Deb. 14. Vol. XXIV. J 1-12-2006) 
CoI.IS3-S4 

Elephant Rehabilitation Centra 
(Deb. 19, Vol. XXIV, 11-12-2006) 
CoL 99 

Evaluate the Progress of Development of 
Women 
(Deb. IS. Vol. XXIV. 12-12-2006) 
Col. 96-97 

Evidence on Mumbai Bomb Blasts 
(Deb. I, Vol. XXIII, 22-11-2006) 
ColIJ1 

Export ofBasmati Rice 
(Deb. 10, Vol. XXIII. 05-12-2006) 
CoL407~ 

Expon ofVeptabJe&lFruiti 
(Deb. 20. Vol. XXIV, 19-12-2006) 
CoL 27-30 

Financial Auistanc:c for Construction of 
the Court Buildiop 
(Deb. 11. Vol. XXIV. 1 S-12-2006) 
Col. 22S-27 

Gauge Conversion 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 109-14 

Golden Rock Wotbhop 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 1., ... 

Greeaflcld Steel PIIn1I . 
(Deb. 9, Vol. xxm, 04-12-2006) 
Col 110-200 

Improvement iD Hta1dJ ~ 
(Deb. 6, Vol. XXIII, 29-11 .. 2006) 
CoL 119-10 

Insurance Cover on Savilll Banks 
Depolits 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col97-91· 
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InsurInce cover to CRPF 
(Deb. S, Vol. XXIII, 21-lJ-2006) 
Col16~ 

Investment in Overseas Projects 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col2S1-64 

Jute Corporation oflndia 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoL 116-17 

lAnd Acquisition Procedure 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col 309-10 

Launching ofNew Scheme 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 275 

Narasimhan Committee 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col. 197 

National Institute ofDcsign and Foreign 
Trade 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 226-27 

National Judicial Pay Commission 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoI.407~ 

Need to construct bye-passes in Vellakoil 
and Kangayam towns in Tamil Nadu 
with a view to decongest the flow of 
traffic in the regions (MUR 377) 
(Deb. 11, Vol. XXIV, 06-12-2006) 
CoI.312-13 

Legislation by National Commission for . 
Wi I Need to open Regional Passport Offices 
(:'0, Vol. XXIV, 19-12-2006) :~~~~~;;~.d Madurai in Tamil 

Col262.Q (Deb. 6, Vol. XXIII, 29-11-2006) 
Licht Houses in Tamil Nadu CoL 494 

(Deb. II, Vol. XXIV, 06-12-2006) 
Col41-42 

Losses InaIrred by Postal Department 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col 104-06 

Losses to HOCL 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 101-02 

Meetiol of State Housing and Urban 
Development Minislm 
(Deb .• 1, Vol. XXIV, 15-12-2006) 
CoI.21s.t6 

MellO Rail Project, Chennai 

Need to provide financial package to the 
coffee gowen of Dindigul district in 
Tamil Nadu with a view to solve the 
problems being faced by them (MUR 
377) . 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 435-36 

New Medical Colleges 
(Deb. 16, Vol. XXIV, 11-12-2006) 
Col 121-22 

New Pension ScbcaIe 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col 371-72 

(Deb. I, Vol. XXIII, 01-12-2006) Opcnifta ofNew ClPET Centres 
C4l142-43 (Deb. 4, Vol. XXIII, 27-11-2006) 

Mobile Courts in Rural Area CoL 72-73 
(Deb. 3, Vol. XXIII, 24-11-2006) OverIoadccITrucks 
Coi.447 (Deb. I, Vol. XXIII, 22-11-2006) 

Col. 463-66 Murwi Commiuee 
(Deb. 14, Vol. XXIV, 11·12·2006) Pe~r:. ~~~I~IV, 06.12-2006) 
CoI.ISs-64 CoL 139--tO 
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Performance ofHCL 
(Deb. 10, Vol. xxm. 05-12-2006) 
CoI.314-IS 

Preparation forCommonweaJth Games 
(Deb. 11, Vol. XXIV, Q6.12-2006) 
Col. 2 11-13 

Private CoopeRtive Society 
(Deb. 13. Vol. XXIV, 01-12-2006) 
Col 301-08 

Problems being faced by unorpnised 
labour 1h the CountJy (OUR 193) 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col 7S5-S7 

Restoration ofConnemlra PQblic Library 
Buildina, Chennai 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col. 240 

Retail Outlets for A,ro Products at 
Stations 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col. 122-23 

Revenue fi'om Freiaht Traffic and Waaon 
Project 
(Deb. 7. Vol. XXIlI, 30-11-2006) 
CoLA 

Processed Fruits and VeaetabJes Revival of Loss Maine Coal Fields 
(Deb. 10, Vol. XXIII. 05-12-2006) (Deb. II, Vol. XXIV, 06-12-2006) 
CoI.414-1S I CoI.I91-99 

Production of Oil and Gas I Revival of Sid NYC Mills 
(Deb. 2, Vol. XXIlI, 23-11-2006) (Deb. 10. Vol. XXIII. OS-12-2006) 
CoL 79-80 ' CoL J)"35 

Promotion for Agro and RurallndUSbies 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoI.I44-S4 

Railway's TV 0Janne1 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col 162-63 

Refund on Tatk.aI Reservation TICkets 

Rise in the Prices of Euential Commodi-
ties (MUR 193) 
(Deb. 1. Vol. XXIII, 30-11-2006) 
Col. 431-41 

Seain& up of Eye 8Mb 
(Deb. 6, Vol. XXIII, 29-11·2006) 
Col 71-72 

(Deb. 12. Vol. XXIV, 07-12-2006) Seamaupo(UkraMepPowerProjec:t 
Col. 24647 (Deb. II, Vol. XXIV, IS-12-2006) 

Regblarisalion ofUnautboriJcd Colonies Col. 316 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoI.2SS-S7 

Renovation of Jantar Mantar 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 67-61 

Setting up of Uaiversitiea for NR1I ad 
PlOs 
(Deb. It Vol. XXIII. 22·11-2006) 
Col. 340 

SEZ under IT lITES Sector 
Report of Panel on Prices of EuentiaI (Deb, 16, Vol. XXIV, 13-12-1006) 

Drugs 
(Deb. 4. Vol. XXllI. 27-11-2006) Col.4JO.SJ 
Col2J4 Shipbuildina Yard It TuticGrin 

Report on 1he SIae ofhAdlayats -A Mid-
Tam ReviewlndAppnial. 2006(1)1.m 
193) 
(Deb. 9, Vol. XXIII, 04-U.2006) 
Cot 501-13 

(Deb.'lI, Vol. XXIV, 06-12·2006) 
ColIIs-86 

~ofDoctorl iaCOHS 
(Deb. I, Vol. XXIll, 22·11-2006) 
CoI2AS-47 
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Shortage of Plastic Raw Materials 
(Deb. " Vol. XXIII, 04-12-2006) 
Col.28l-8S 

Sick Textile Mills 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 347-S1 

Sourashtra Channel 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 218 

Special in-flight Meals in Airlincs 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoI.311-12 

Spoed PostIExprcss Parcel Post Treated 
as Lo<:aJ 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col 237-38 

Suburban Railway Line between 
Tiruvanmiyur and St. Thomas Mount 

Need to extend Dholpur-Tantpur Narrow 
Gaule line upto Rupawas and 
construction new railway line linking 
Dholpur and Sawai Madhopur, in 
Rajasdtan (MUR 377) 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 438-39 

News Readers 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 400 

Koayak, Slari W. WaDl)'ub 

Four Laning of Road from Dimapur to 
Kohima 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 147 

(Deb. 12, Vol. XXIV. 07-12-2006) Report on the State of Panchayats-A 
ColI6U9 

Supply of Quality Helmets with Vehicles ! 
(Deb. 14. Vol. XXIV, 11-12-2006) 
Col. 41 

TIIkaI Scheme 

Mid-term Review and Appraisal-
2006(DUR 193) 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 440-4 1 

(Deb. 6, Vol. XXIII, 29-11-2006) KOIIIaI,SlariJlaPuveerSiDlh 
Col2lS-16 

Technical Textiles 
(Deb. 10, Vol. XXIII, OS-12-2006) 
Col. 21 7-11 

Upgradation of Cticnnai and Kolkata 
Airports . 
(Deb. 12. Vol. XXIV. 07-12-2006) 
~. 133 I 

ViI. Eneqy Security Propnme 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Co\. 187-11 

Visa on Arrival Scheme 
(Deb. 7, Vol. XXI11, 30-11-2006) 
Col 167-68 

KoII.SIlri ...... ruop 
Need to declare Bharatpur. Dbautpur and 

Dausa district ofRajasthaA IS drouabt 
um:tecl districts, and initiate neces-
IU)' relief measum (MU1l371) 
(Deb. 10, Vol. XX1Il,05-12·2006) 
Cot.46W9 

Production of Foodgrains 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoI.91-93 

Agency for Implementation of Consumer 
Law 
(Deb. 14, Vol. XXIV, 11-12-2006) 
CoI.6S-70 

Agreement in Hijher Education Sector 
(Deb. 10, Vol. XXIII, o.S-12-2o.o.6) 
CoL6U6 

Agriculture MeteoroloJical Services 
(Deb. 13, Vol. XXIV, 0.1-12-2006) 
Col 99-10.1 

Augmentation of Fleet in Indian 
Airlines 
(Deb. 2, Vol. XXI1l, 23~ll~2o.06) 
Col 213-84 
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Brid&es and ay.r.s Roedl II Koca 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 41 

C.acer Medicines 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col 240 

Dual Citizenship to NRls 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col 286-19 

Electrification of Railway Line between 
Kota-8cena 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col 247 Complaint Redrasal System 

(Deb. 13, Vol. XXIV, 08-12-2006) Fiscal Position oflile Country 
CoI.314-IS (Deb. la, Vol. XXIV, 15-12-2006) 

Cot. 216 
Construction of BuiIding under SSA I 

Golden Quadrilarcral Scheme 
~~5~ Vol. XXIII, 28-11-2006)! (Deb. 12, Vol. XXIV, 07-12-2006) 

I CoLJ12-20 
Coosttuction of Dwelling Units for Railway : IBSA Summit 

Employees jl 

(Deb. 17, Vol. XXIV, 14-12-2006) ~~Vol. XXIII, 22-11-2006) 

CoI.63~ I 
. Implementation ofRn Aa 

Crime apinst Cbildren by Institution Co-!I (Deb. 6, Vol. XXIII, 29-1J -2006) 
ordinator ColS7.sa 
(Deb. 15. Vol. XXIV, 12-12-2006) ! 1-... ""':'_1 CL .... -

ColliS II -,.., .-" (Deb. 20, Vol. XXIV. 19-12-2006) 
Crime apinsl Women and Cbildren Col. 287-19 

(Deb. 10. Vol. XXIII, OS·12-2006) I MIhlbharltTouristCircuit 
Col. 374-19 '\' (Deb. 12, Vol. XXIV, 07·12-2006) 

Dabba Tradinc Col. 170-71 
(Deb. I, Vol. XXIII. 01-12-2006) Miaist.eriallcvel mcdio& on the taJks of 
Col 142 Doha Round 

Defence Procurement Muu.1 ud (Deb. S, Vol. XXIII, 21-11-2006) 
Procc:duft Col20J.06 
(Deb. 2, Vol. XXIII, 23-11-2006) N.o Scicace and Tec:hnoIoaY Million 
Col. 111-20 I (Deb.', Vol. XXIII, 01-12-2006) 

Delay in Grlntinc l.OIIftS under PMRY Col. 69-10 
(Deb. 13, Vol. XXIV, 01-12-2006) NewNIIionaI~Policy 
Col 311-26 (Deb. 16, Vol. XXIV. 13-12-2006) 

Developmml of Railway Services in I Col497-91 
lajutbaa I Open ina of Additional Mdicall 
(Deb. 17, Vol. XXIV, 14-12-2006) I EnaineerinaCo11eps 
Col. J4J.44 I (Deb. 12, Vol. XXIV, 07-12·2006) 

DrupBanb 
(Deb. J. Vol. XXIII, 22· ) \-2006) 
Col. J 14 

! CoI.6().6J 

Propeu Report orNH-16 
(Deb. 16. Vol. XXIV. 13-12-2006) 
CoI.7S-7I 
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Rail Over 8ridp It Rangpur Road Coir Industry in Lakshadweep 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 96-97 

(Deb. 10, Vol. XXIII, 05-12-2006) 
CoL 313 

Rail Uftderbrid- in Kota .... DevelopmentofCoclUnPort 
(Deb. 2, Vol. XXIII, 23-11-2006) (Deb, II, Vol. XXIV, 06-12-2006) 
Col. 174-75 CoL 2.S9-62 

Railway Inquiry Service 
(Deb. 2, Vol. xxm, 23-11-2006) Development of Eastem side Jetties 
CoI.249-~ (Deb. II, Vol. XXIV, 06-12-2006) 

Jteaislration of Marriaps Col. 129-30 
(Deb. 3, Vol. XXIII, 24-11-2006) Impl~onofSSA 

Col 514 (Deb. 10, Vol. XXIII, 05-12-2006) 
Reservation 10 OBCs 

(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 12-13 

Rural Elec:Irification 
(Deb. 3, Vol. XXIII, 24-11·2006) 
Col.4S6-66 

Scheduled and Non-SclIeduIed Banks 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 247-49 

ServiceTu 

Col. 209 

Krlplaaj, Sllri Sricbaad 
Air Services to Delhi-Jaipur-Udaipur 

(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 169-70 

Assessment ofDPEP 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col 443-44 

Ceiling on Loan 
(Deb. 13, Vol. XXiV, 01-12-2006) (Deb. 11, Vol. XXIV, 01-12-2006) 
Cot 333-34 Col3OJ.04 

ScUin, up of ThonnaJ Power Plant at Closure oITextUe Mills 
Jhalaww 
(Deb. II, Vol. XXIV, 15-12-2006) (Deb. 20, Vol. XXIV, 19-12-2006) 
Cot 291 Col 76-71 

Telemetry SIatioa Consumer c..e. 
(Deb. 13, Vol. XXIV,O··12-2006) (Deb. 4, Vol. XXIII, 27-11-2006) 
CoL 175-76 I Col 10-17 

Tenninelor Seeds Encroachment on Historical Momunents 
(Deb. 9, Vol. XXIII, 04-12-2006), (Deb. 7, Vol. XXIII, 10-11-2006) 
CoI.I14-IS Col 276-11 

Train Service fi'om Udaipur 
(Deb. 12, Vol. XXIV, 07-12·2006) 
Col. 273-74 

Use ofEledronic Channels in 8anks 

Financial Assistance to States 
(Deb. II, Vol. XXIV, 06-12-2006) 
CoL 242-43 

(Deb. I., Vol. XXIV, 15-12-2006) Funds for Agro and Rurallndustrics 
Col. 61-69 (Deb. 20, Vol. XXIV, 19-12-2006) 

CoL 303-10 
koya, Dr.P.r. 
Casual Employees at Cochin Airport 

(Deb. 12, Vol. XXIV, 07.12-2006) 
Col. 15.5 

Health Insunnc:e 
(Deb. 1, Vol. XXIII, 24-11-2006) 
CoL 191..,) 
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Infiltration by lSI Alents in various 
. Government Orpnisations 
(Deb. S. Vol. XXIII. 21-11-2006) 
Col14s-t6 

I.akap and Burstina of LPG Cylinders 
(Deb. 2, Vol. XXIII. 23-11-2006) 
CoL 17-11 

Need to give relief pacbge for Ihe flood 
affected region of Rajasthln. (MUR 
377t 
(Deb. 4, Vol. XXIII. 21-11-2006) 
CoL3034t 

Need to provide SO% royalty to the Stale 
Govemmcat on oil and lIS produced 
&om the Stale (MUR 377) 
(Deb. 2. Vol. xxm, 23-11-2006) 
Col. 333 

Orpiisatioft of WortshopISeminan 
(Deb. 1, Vol. XXIII, 30-11-2006) 
CoL 307-10 

Release ofPendin&Amow1t underNFFWP 
(Deb. II, Vol. XXIV, 15-12-20(6) 
CoLll1-31 

SeUin& up of Krishi Vyapar Kendras 
(Deb. 9, Vol. XXIll. 04-12-2006) 
CoI.23J4t 

Welfare Centre for Women and Children 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 299 

. Crime against Women and Children 
(Deb. 10, Vol. XXIII, OS-12-20(6) 
Col. 374-89 

Cukivation of Vegetables 
(Deb. 14. Vol. XXIV, 11-12-2006) 
CoL 23 1-33 

Dacoity in Trains 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col.2S3-SI 

Demand and Supply ofCoaln Gas for 
Powu-Oenendion 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col 147-SO 

Development ofCitia 
(Deb. II, Vol. XXIV, IS-12-20(6) 
CoL 334-3S 

Ontelopment ofFomt ViUaps 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Co13S-31 

Earthquake and TSWlami 
(Deb. II. Vol. XXJV. 15-12-20(6) 
CoL))! 

EarthqUlkc Res~ Buildinp 
(Deb. 3. Vol. XXlII. 24-11·2006) 
Col.4C2-43 

KriIItu, SlId VlJoy Electrification orRait Lines 
Allotment olUnd to Instdu&ions (Deb. t2. Vol. XXIV, 07-12-2006) 

(Deb. I, Vol. XXIII. 01-12.2006) CoLli 
Col. 140-41 Encroadunent ofDDA Land 

Availability ofKerotene (Deb. 13, Vol. xxrv. 08-12-2006) 
(Deb. 12. Vol. X.XIV. 07-12-2006) I Col. 246-47 
CoI.148-SO 

Check on Emission ofVdricuW' Smoke Export Development Cattrcs 
(Deb. 4, Vol. XXIII, 27-11-2006) (Deb. ~. Vol. XXIII. 21-11-2006) 
eot14S46 CoLt7 

Compensation to Mumbti Tram Bomb FoocSJrIips for Drouaht and Flood 
Blasts V1Ctimt 
(Deb 7 '" I XXII· 3 (Deb, 14. Vol. XXIV, 11-12-2006) 
Cot l~'"O . I. 0-11-2006) CoI.204.(l6 

I 
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Improvement in Agri-Economy Production of Foodgrains 
(Deb. 19, Vol. XXIV, 18-12-2006) 
CoLIBS-86 

(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 91-93 

Indebtedness among Farmers 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 2»-53 

Insurance Against Loss CauJed by Wild 
Incursions 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 141 

Judicial Reforms 

Promotion of Small and Medium Scale 
Industries 
(Deb. 5, Vol. XXIII, 2B-1I-2006) 
Col 199 

Rail Travel Concession to Disabled 
Persons 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 243-44 

Revival of Power Projects 
(Deb. 3, Vol. XXIII, 24-11-2006) (Deb. 13, Vol. XXIV, 08-12-2006) 
Col314 Coli 52-53 

Mobile Service in Hilly Areas Setting up of Small Hydro Power Plants 
(Deb. 16, Vol. XXIV, 13-12-2006) (Deb. 13, Vol. XXIV, 08-12-2006) 
COU2-13 Col. 316 

MSP of Mustard SEZ's for Educational Services 
(Deb. 9, Vol. XXlII, 04-12-2006) I (Deb. 10, Vol. XXIII, 05-12-2006) 
CoL 365 CoL 373-74 

New Cancer Dnag Shortage of Urdu Teachers and Books 
(Deb. 16; Vol. XXIV, 13-12-2006) I (Deb. 20,. Vol. XXIV, 19-12-2006) 
CoL SOl CoL 118-20 

New Coaches I Thalassemia Patients in Country 
(Deb. 12, Vol. XXIV, 07-12-2oo6)! (Deb. II, Vol. XXIV, 06-12-2006) 
Col. 205-06 I Col. 131-32 

New RaitwayT"uneTabJe TraiJling to Teachers 
(Deb. 2, Vol. XXIII, 23-11-2006) (Deb. S. Vol. XXIII. 28-11-2006) 
Col 236 Col. 222 

NGO _.Au li . Contents' Soft li I Vision Strategy and Action Plan for Food 
.. -~ on OXI(; m oys Processing Industries 

(Deb. 6. Vol. XXIII, 29-11-2006) (Deb. 2. Vol. XXIII, 23-11-2006) 
Col. 203-04 , CoL 3S 

Perforrnara ofNSIC I 
(Deb. IS, Vol. XXIV, 12-12-2006) Krishudas.SlniN.N. 
CoI.203-OS i Bad Condition ofNHs 

PGCILEnteredintoJointVenture '(Deb. 6, Vol. XXIII, 29-11-2006) 
(Deb. 3, Vol. XXIII, 24-11-2006) CoI.302 
Col. 3S6-S1 Committee on Subordinate Legislation-

Power Genefation 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Col 219-90 

Thirteenth and Fourteenth Reports.-
Presented 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoI.S76 
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Delays in Ftights 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col~9 

Export Developmeat CenIres 
(Deb. S, Vol. XXIII,21-11-2006) 
ColIS 

FW1Ctionina ofUBs 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Cols'(; 

Import ofSpic:es 
(Deb. S, Vol. XXIII, 21-11-2006) 
CoI .• 42 

Inter-State River Water Dispute 
(Deb. 19. Vol. XXIV, 11-12-2006) 
Col 27-21 

Irregularities it! Recruitment in Defence 
Services 
(Deb. 11, Vol. XXIV, 14-12-2006) 
Col 206-07 

Need to set up III lIT in PabIkbd. KeraIa 
(MUR377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 211-12 

New Railway Division 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 232 

Revival orPSUs . 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL 211-" 

Utilisation of hada for National 
Hipways 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 2-6 

KriIUu, Dr:. C. 
loter-State River Water Dispute 

(Deb. 19, Vol. XXIV. 11-12-2006) 
Col 21-29 

Krh+ w • .,.. SlutA .. 
Central Ecb:ationaI InItJcutions (Raer-

vation in Admission) Bill, 2006 -
Conaict. a Pas 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 309-12 

Demands for Exeas Grants (RaiJways)-
2OI)4..2OC)5111d DemII1ds iIr Supp~ 
1aryGnllls(Rahwlys}-2006-2007 
(Deb. 10, Vol. xxm, OS-12-2006) 
Col. 553 

Govemment'. faiiwe to maintain internal 
security and in particuIIr to deal with 
alInnias growth of terrorist meoace in 
the country (A.M.) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col 422-23 

lncIebtedneu of Fanners 
(Dob. 9, Vol. XXIII, 04-12-2006) 
Col 32 

Scheduled Tribes and OCher Traditional 
Forest Dwellers ~pition of Por-
est Ripcs) Bill, 2006-C0nsid. &; ha 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 410-72 

KIllaste.SUI .......... 
ArchaeoJoaica1 Tribel Herfta&e 

(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 102.4)3 

K ...... SlniI88liM .. 
Institution of National Award for 

outItIDdiaa fieldwork in erldicadna 
untouchability .nd comb.tin, 
offences of atrocities a,ainst 
Scheduled ca.aa (St.)., 
(Deb . .t, Vol. XXIU, 27-11-2006) 
CoL 219 

Kula." SItrt MoJ ... tIt 
Achievemcntl under NREGA 

(Deb. 3, Vol. XXIII, 24-11-2006) 
ColS-l3 

Allocation offooqraina 
(Deb. 19, Vol. XXIV. 11-12-2006) 
Col 261-331 

AaiItance for Bio-Oiwrlity 
(Deb. 4, Vol. XXIII, 27-11 .. 2006) 
CoL 21'-71 
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Bio-Pesticide Procluc:tion Unit 
(Deb. 4, Vol. XXIII, 27-11.2006) 
Col. 271 

Coal Sbortap for Power P1uts 
(Deb. 3, Vol. XXIII, 24·11-2006) 
CoL 372-74 

ConIcructiOn ofW Overbridae- Haveri 
Railway Station 
(Deb. 2, Vol. xxm, 23-11-2006) 
Col" 

Dec:1antion ofNationaI Hi&bways 
(Deb. I. Vol. XXllI. 22-11-2006) 
Col,4l4-27 

DemInds for Exceu GrInIs (U1ways)-
2004-2005 IDd Damands for Supple-
mmIIry 011IIII (RaDways)-2006-2007 
(Deb. 10, Vol. XXIII. 05-12-2006) 
CoL 629-30 

Development of Minor Poru 
(Deb. I, Vol. XXUl, 22-11-2006) 
CoL 370 

Exemptio!1 fiom Duty for Drioking Water 
Projec;tJ 
(Deb. 3, Vol. XXIII, 24·11-2006) 
Col 501 

Financ:ial Allistanc:e for Repairl 
Reaovation 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 191-204 

Financial AssiItace to KamaIaka 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col 270-72 

Funds for Coecbin& to STs 
(Deb. 10, Vol. xxm. 05-12-2006) 
9ol337-3. 

Fuacb for 01r1l HoIIeJa 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col 41-42 

PUDdI for Police HouIina 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col21J.14 

Import of Cheap Products 
(Deb. S, Vol. XXIII, 21-11-2006) 
CoL 141 

Industrial Infrastructure Upgradation 
Sc:heme 
(Deb. IS, Vol. XXIV, 12·:t2-2006) 
CoI.248-S4 

Medical Kits in Anpnwlldi Centres 
(Deb. 5, Vol. XXIII, 21-11-2006) 
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(Deb. I. Vol. XXIII, 22.; 11-2006) 
Col 421-29 

SeItiac in Delisi 
(Deb. 3, Vol. xxm. 24-11-2006) 
Col39s.96 

Siluatioa arisiaa out of oa-pitIa ..una 
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Golden TempleGalilra Project 
(Deb. 10, Vol. XXllI, 05-12-2004S) 
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Col 101-02 
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Col la-SO 

CoNuuction ofBridpa in Gqjarat 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 157 

Cotton fannm 
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(Deb. 14, Vol. XXIV, 11-12-2006) 
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Col.I~ 
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Reduc:tion In WheatAlIoc:lboa to Gujarlt 
(Deb. 9, Vol. XXIII, 04-12-2006) 
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Col. 127-21 

BxpJcndon Work in RajUlban 
(Deb. 12, Vol. XXIV, 07-12-2006) 
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Col 392-9S Col. 441-49 



NAME INDEX 497 

Employment Opportunities Jamshedpur Airport 
(Deb. 4, Vol. XXIII, 27-11-2006) (Deb. 12, Vol. XXIV, 07-12-2006) 
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Col. 312-13 Railway Line from Tata Kandra to 

Inaeue In Unemployment Namkoom 
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(Deb. I, Vol. XXIlI, 01-12-2006) 
Col 73 

lnilllion Under BhIrIl NinnIn 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col~ 

Re<:overy of Taxes 
(Deb. II. Vol. XXIV, IS-12-2006) 
Col. 99-101 

Rural Telecommunication Work 
(Deb. 16. Vol. XXIV, 13-12-2006) 
CoI.SI4-IS 

Safety Rules in Coal Mines 
(Deb. 6, Vol. XXlll, 29-11-2006) 
Col. 206-07 

Servin, of Liquor in Trains 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 276-77 
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SIIIIiII.otU.J.O. Fund 
(0.. t. v.L nUl, 22-11-2006) 
CIIL .. .c 

Bilk Rz , ... UitiIs 
{Dttt. I" Vol. XXIII, OS-Il-2006} 
0II.m.n 

s-.. ....... ,.,. Projoct 
(Deb . .19, VoL XXrv. '1-12-2G06) 
ColIl6 

T.daicaJ E41Iadioa to ChUMea of 
~.I 
(Deb. 9, Vol. xxm. 04-12-") 
Col 126-21 

DeInMd ... PfoducdaDofLPO 
(Deb. 12. Vel. XXIV, "-12-lIM) 
0:Il ....... 

DaoMds tirE.-=-a.-(Ww¥~ 
2004-ltOS II1II Dw ............ 
menI8I)' ~)-... 
1JJl7 
(Deb. 10. Vol. XXI1l. 05-12-2006) 
Cal. 564-67 

.,..... for S-0 _ (a-at). 

2OCJ4..200S .-I DalF ill b s.Pt. 
...-y~2806-2OC17 

TaaileS+mNforw.... (Deb. I~. Vel. XXIV, 12-12-2006) 
(Deb. 1S. ~. XXIV. 12-12-2006) Col 571-73 
CoLI74-7S 

T .... between J.d .... _ Mumbai ! Fenc-iaa 
(Deb. 11 Vol XXIV 14-12-2006)! (Deb. IS. Vol. XXIV. 12-12-2006) 

• • I Col 2'9061 
o.l~ I 

TlWllllrof1'etlp1l_On, cajon HedhCIN.,OO .. II1,'dl'" 
(Deb. 6., \W. xxm. :z9.11-2a) I (Deb. 16. *. XXIV. 1J-13-2tN) 
Cal. 72-13 Col 12 

V.1Ia.dCampn .. ~ofSelilod 
(Deb. Il. VDI. XXIV,OI-I2-2OI6) (Deb. 15. Vol. XXIV, 12-12-2OM) 
CalI99-2DO Col.~1-5I 

I 

,. t ......... art I Impon ofT .. 
NItional Board for Micro. • s .... U aad \, (Deb. I S. Vol. XXIV. 12-12-2G86) 
M.Iium~ Col58-SI 
(Deb. 7, Vol. xxm, 30..11-2006) I ..... T .... widtOutfc-w 
Col 330-11 I (DIIt. lOt Vol. XXIV. 19-1l-2t06J 

pe, t c ... ' " __ Q)l .. ..f2 
AIoaIIiae of ........ CIf l ... ,cdaft of' •• IP"'I1 0ftIceI 

(De. II, Vol. XXIV, 86-12-2086) I (01*. 11. Vol. XXIV. ot.12-2ON) 
Cell" Col1N3 

o..n~lIDDofSAII. 1 .... s..kMrw.rDt.-
~~ VoL XXIV. 11-1l-2006) I (DA. I', Vol. XXIV, '1-12,lOO6) 

Col 26-21 
CD. ..1 .. tDr "aiRIoa of' CIHW .i ..... (Amet .,IIt) BUt. 1806- LlMilwofMortb.Ra'l .......... W ea.w...... Lines 

(Datt. 16. Vet. XXIV, 13.12.2006) (Deb. 1. Vol.XXRl, 23-11-2006) CaL..,. Col 152 
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Need to provide financial _iIIIace of 
Ill. 3200c:rore 1D the pw:I'IIIIWlit of 
~asdIIn for rehlbilitldion warb in 
the tlood atrected aras of the State 
(MUIt377) 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 363 

Norms for AII-.ce 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col.4s-46 

Allocation of Fe04arainl and Wages 
..... SOI.y 
(Deb. 3, Vol. XXIII. 24-11-20(6) 
Col. 420-16 

Demands for ExcasGnata (RaiIways)-
2004-2005 lAd Demands for ~ 
menlBryGrants (Rai1ways)-20Q6.2007 
(Deb. 10. Vol. XXIII, 05-12-2006) 
Col. 51S-71 

Production ofGuar I Demands for Excess Grants-(General). 
(Deb. 19. Vol. XXiV. 11-12-2006) 2004-2005 Iftd Demands for Supple-
CoI.II7~ menllr)'GrInIa-{GeRerar).2006-2007 

ProhibitionofOaiJdMarril&eBill,2006- (Deb. IS. Vol. XXIV, 12-12-20(6) 
Conaid. A Pus Col. 527-31 
(Deb. 20. Vol. XXIV, 19-12-2006)· Doubling of Railway Line &om NirJundi 
Co1.4II-1l to Bhublneswar 

Promotion ofNaturope1by (Deb. 2, Vol. XXIII. 23-11-2006) 
(Deb. II. Vol. XXIV, 06-12-20(6) Coli 16 
Col143-M I Englilh and Forei.. Languages 

Reftnlas Clplcity Uniwrsity Bill. ~id . .t Pus 
(Deb. 12, Vol. XXIV, 01-12-2006) (Deb. IS Vol. XXIV 12-12-2006) 
CoLII2-1S CoI.464-66' 

Reviled National Tuberculosis 

(Deb. I, Vol. XXIII, 22-) 1-20(6) 
Col 467-74 

Enbancemcnt of Seats in IIMs and IlTs 
(Deb. 5, Vol. XXllI, 28-11-2006) 
CoL213-34 

C:!"-_ of Pilots EsIentiaI Commodities (Amendment) Bill. 
-......... 2006-C0nsid. 

(Deb. 12, Vol. XXIV. 07-12-2006) I CoL2S3-S4 (Deb. 3. Vol. XXIII, 24-11-20(6) 
Col. 634 

Subsidy on Petroleum Products 
(Deb. 17, Vol. XXIV. 14-12-20(6) 
Col 114 

SIwIY ofa.. to RInwIrh""" PIlat 
(Deb. I, Vol. XXIII, 01-12-2006) 
CoI.9M1 

TbermaI Power PIojIctI 
(Oft. II. Vol. XXIV, 1'-12-20(6) 
CoL 234 

Malt"" .... 
AIaoIidaaof'c.,IIIII" 'f F _ H.lOO4 

by Slvi C.K. a-dI..".....consid. 
Ind Withdrawn 
(Deb. 3, Vol. xxm. 24-11-2006) 
Col. 65M2 

Essential Commodities (Amendment) Bill, 
2006--C0nsid. cl Pass 
(Deb. S, Vol. XXIII. 21-11-20(6) 
CoLSl9-32 

Fall in price ofSuprc:ane 
(Dotl. )4, Vol. XXIV,-lI·ll·1006) 
Col 147 

Foraii)' with Japanese Assistance 
(Deb. If, Vol. XXIV. 11-12-2006) 
Col20S-06 

Four Lanina under NHDP lind If 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col.4ll4l 
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F~of'PIB 
(Cd. 19, Vol. XXIV. lI-12-2G06) 
Col 14 

Laad Under s.teo.t.....,. 
(Deb. 2. Vol. XXHI. 2].11-2006) 
CollM-l5 

Merpr of Steel UniIa widaSAIL 
(Deb. 4. Vol. XXIII, 27-11-2006) 
ColI4i-49 

MMalDwe ..... F.t 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col.II~11 

NIIIhula TI'IIde 
!Deb. IS, Vol. XXIV. 12-12-2006) 
Coli","" 

Need for Opeftm, More Numbers of 
EbIabya ModII It.eaideadal Schools 
-.I Eabact"·1cboIInbip Amount 
.. oCher R.ecurriaa Expeadilure tbr 
1hae Schoo .. ia on- (MUIt 377) 
(Deb. 10. Vol. XXIl1, 05-12.;2006) 
CoL 410-7 1 

Need to .. 1owSIIteOO .. N ..... of Orilla 
10 levy duly on powcI' pnII1IIId tom 
the StIIe(MUJl377) 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col.S26-27 

Peace In Sri I..aka 
(Deb. 16. ~l. XXIV, 13-12-2006) 
CeL545-46 

P«iHmaDce ofCoopallive ...... 
(Deb.. I, Vol. XXUl, 01-12-2006) 
Col 190 

bliefCode 
(Deb. IS. Vol. XXIV, 12-12-2006) 
Col. 202 
~ oa Ibe sa. of Pachayaaa - A 
.... 1teview ... AprniIII-2006 
(DUll 193) 
(Deb. 13. Vol. XXIV, 01-12-2006) 
Col 432-34 

llovImpiaa Twenty Point Propu1me 
(Deb. I, Vol. XX11I, 22-11-2006) 
Coll2G-27 

Ilice ExpoI1 
(Deb. IS, Vol. XXIV, 12-12-20(6) 
Col. 3 11-15 

s.-. - 0ninIp S)'ItIm in Orilla 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col.212·14 

Standina Committee 011 Financo-FOIt)' 
First to Forty third Repona. PraeaIIDd 
(Deb. 5, Vol. XXlU, 2J..11-2~) 
Col.4~ 

Need 10 expedite 1he wort on National StaItmaIt IIUIde by Mia .. of Bx1emaI 
Coastal Protection Project. per Ihe Aft'airIODtl.12.lOO6repn1illalDdo-
proposaIofStareGov .. N."ofOriIu US Civil Nucl .. r Cooporatlon 
(MUR 377) (DUR 193) 
(Deb. 20, Vol. XXIV. 19-12-2006) (Deb. 19. Vol. XXIV. 11-12·2006) 
CoL~ Col~~ 

Need to uppde Ihe Uniwnity Col., S1atutory Ilaolution re-ctilapprovll of 
ofEnaineerina It Buria. Oriaa to the I"diu Te1earapb (Amendment) 
level oflndiln InstiMe ofTec:bnoIoJy I Ordiaance and Ifullan Tel • .,.,b 
(MUR377) I ~8111,liIJ06-.Oaid A,.. 
(Deb. 2. Vol. XXIII, 23-11-2006) (Deb. 13, Vol. XXIV, 01-12-20,06) 
Col. 337 Col401..()3 

Oilseed Crops Tamina! F..:iJitiel 
(Deb. 9, Vol. XXIII, 04-12-2006) (Deb. 7, Vol. XXJIl, 30-11.2006) 
CoLIS I CDl.l54-S6 

I 



NAME INDEX 501 
VIIndki ~ __ Yojlaa 

(Deb. 13, Vol. XXIV, 01-12-2006) 
CoI.~ 

""" SIui Tek l.aI 
Achievcmems under Rural Development 

Schemes 

HoItds for Workiaa Wameo in JharkbIDd 
(Dett. 15, Vol. XXIV, 12-12-2*) 
Col, 264-65 

Indo-EU Tradin, ud Investment 
Promotion Programme 
(Deb. 19. Vol. XXIV, 18-12-2006) 
CoL 347 

(Deb. 3, Vol. XXlll. 24-11-2006) Indo-Sino Ties 
Col2JS.16 (Deb. 6. Vol. XXIII, 29-11-2006) 

ColIS!-$3 
Appointments on CompusioaMe Ground 

(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 296-97 

ConsIructicm ofRailwly PIaIbnas 
(Deb. 17. Vol. XXIV •• 4-12-2006) 
Col 174-75 

De¥OJopmear ofbiI ServiceI iD n.tdIIild 
(Deb. 2. Vol. XXIII, 23-11-2006) 
CoL 232 

Mid day Meal Scheme 
(Deb. S, Vol. XXIII, 28-11-2006) 
Col. $7-60 

Nitional Games at Ranc:hi 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoI.~9 

National Small and Medium Enterprises 
Bowel 
(Deb. 10, Vol. XXIII. 05-12-2006) 
CoL 175-77 

Dilcovery ofMedllae 0. ill JhIrkband Problems beiDa faced by unol1anised 
(Deb. 17. Vol. XXIV, 14-12-2006) lIbowilltbeCouatry(DUR 193) 
Col9S-96 (Deb. 16, Vol. XXIV. 13-12-2006) 

Expansion ofFPIs 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoI.i41 

E:xpon of Aaro-products 
(Deb. 15. Vol. XXIV. 12-12-2006) 
Col.13~ 

Expoft ofMecliciael 
(Deb. 20. VoL XXIV. 19-12-2006) 
CoL292..f3 

Eaport !JfPra g ........ 
(Deb. S. Vol. xxm, 21-11-2006) 
('.0(211.-

Fuact. Allocated lad SpeDt under 
MPLADS 
(Deb. 16. Vol. XXIV. 13·'2·2006) 
CoL 171·14 

FUDda ior CoaIIe INluIerieI 
(Deb, 20, Vol. XXIV. 19..:12-2006) 
Col.J6I~ 

Col 134-35 
Proposal for Allotment oflron Ore Mines 

(Deb. S, Vol. XXIII. 28-11-2006) 
Col 349-$0 

Railwey Line Projec:t in Jbaitband 
(Deb. 2, Vol. XXIlI. 23-11-2006) 
Co1.14s-46 

Railway Reservation Counter at 
Parshvanatb 
(Deb. 7, Vol. XXIII. 30-11-2006) 
CoI.IS3-'" 
~_""I __ PoIicyfor 

a.I 
(Deb. 1. Vol. XXIU, 22-11·2006) 
CoL4l6-31 

SiDdri F ...... '!IIIt 
(Deb. 14. Vol. XXIV, 11-12.2006) 
Col 97 ... 

~Projoct 
(DcIt. 19, Vol. XXIV, 11·12-2006) 
C.oU30 



.......... _-
Aceidlllb in Coal .... 

LOKSABHA 

SCJST~DrM.NALCO. 
<DI'. lS. VoL XXIV, 12-12-2006) 

(De." I. Vol. XXIII, 22-11-2006) 
Q)l.l47 .... 

Bini Hit IacicIeals 
(Deb. 7, Vol. XXlIl. 30-11-2006) 
Q)l.14I 

CencraI AuUIaac:e for Inter-&ate Roads 
(Deb. 1. Vol. XXIII, 22-11-2006) 
Col. 2$4-" 

Child Mortality be 
(Deb. I, Vol. XXIII, 22-11-2006) 
CoL 133-35 

CaL31S-17 
SeainI .. of Alumina Pllnt 

(Deb, 5, Vol. xxm, 2'-11-2006) 
Col. 234-35 
~ up ofDiPal ElecIronic Exchanpa 

(Deb. 11, Vol. XXIV, 06-12-iOO6) 
Col. 114-)6 

Settin& Up ofIIMI 
(Deb. 10, Vol. XXIlI, 05-12-2006) 
Col 223-24 

Shire of AJriculture in Pt.nncd Growth 
Evidenc:eoa Mumbai Bomb Blurs (Deb. 19, Vol. XXIV, 1'-12-2(06) 

(Deb. I, Vol. XXIII. 22-11-2006) Cal 173-7. 
Col 131 I Uoemployed PerIOIII 
~ ofTermilJII Paciliti.ut Delhi! (Deb. 4, Vol. XXIII. 27-11-2(06) 

:N.w DeJbi aauw.y..... Cal. 194-99 
(Deb. 2, Vol. xxm. 23-11-2006) WisWnlwalofat.byUOC 
Col 23 1-32 (Deb. IS, VoL XXIV, 12-12-2006) 

Exunsioa of Pruhaat Nilay.m and ColI." 
AanwIi Exprea 
(Deb. 7, Vol. XXlII, 30-11-2006) I M.j ... ari .. ·k .... 
Cal 70-71 I Statutory Resolution re--disapprovaJ of 

Free IDIunnceto BPL Indian Telep.ph (Amendment) 
(Deb. 3, Vol. XXIII, 24-11.2006) Ordinance and Indian Telearapb 
Col.14S ~"")8iI,2OO6-O:nid.A'" 

bIIroduro:Iioa ofGlrib ltIda Traina (Deb. 13, Vol. XXIV, 0I-12-2OM> 
(OM. 7. Vol, xxm. 30-11-2006) Cal .. 
Cal~ 

NcwIyCnllledE~""z... 
(Dtt.. 7. VItI. XXUl, 30-11-2006) 
Cal 291-lGZ 

ONOCProjIIdI 
(DO. 2, Vol. XXllI. %)-11-2086) 
Col143-f5 

14d1 HAM CoidtIeace 
(Deb. I, Vol. XXIII. 22-11·2016) 
Col102-t3 

1Ihwyu. ...... O '.If ....... 
ia Orilla AIaM •• UK in FaA 
(DR. 1, Vol. XXIII. '0-11-1006) (Dft. 5, Vol. XXIII, n-11-2006) 
QaI."I-5Z CGL • .., 

a.v .... ABM8 ........ .,,,...,.,.... 
(DIIt. 6. \Itt. xxm. 2f.1I-2tN) (Dd. 5, "-&. XXDI, 2a-H-leM) 
CIl,lst CoUSl 



CliBk:II TriRlloa""" 
(N. n. VIl XXIV, 06-12-2",) 
CoI.2S.Jf 

Cc b'll ., PabIic ACCOUIIII-Thirty BfII6..," " ..... 
(0.. I •• Vol. XXIV, 11-12-2006) 
cw.452 

C ....... oa Mtic.AccoultD--Thirt.y-
.... T1rirtr ! ... ".., ......... 

II, ... Prill •• 
(DIb. U. Vel. XXIV. 12-11-2006) 
CoI, ... lO 
~ ofSlamltion DeldtA... under 

MalA 
(Od. 3, Vol. XXIU, 24-11-2006) 
Col_ 

c.... _allIMIo-US,.... Deal 
(Deb. I, Yol. XXUI. 22-ll~) 
CeLl56--M 

Billrc-l ...... 'JiId .... sca 
(Deb. 12, \VI. XXIV. 07-12-2006) 
Collll-14 

PakeCumacy 
(Deb. 15, Vol. XXIV, 12-12-2006) 

• 
hbIk~CI h _ .... .. TIIitIt',., , I , 

<De'. 12. \lUI. xxrv. 07.12..aN) 
Col. 338 

RIIport '" NCO (Deb. 20, \\)1. XXIV, 1~12-2006) 
Col 91-100 

Report 00 Studeat Uu. EJecIionI 
(Deb. 10, Vol. XXlII, 0,.12-2006) 
CoI.239-SI 

s.teJlite bile Broadcasting Service 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoU9 

Stcdy eowr. t...-. 
(DeIJ. 10, Vol. XXIII, 05-12-2G06) 
Col ... 71 

s ........... _III ..... .-..ar 
atIeI ........ wriouE a.ts of .... 
~for·lonctime_ ....... 
bylhe~."""""" 
(CA) 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col. 440-62 

Col I-:U Situation arism, out of ItrodtieI .... 
FeaciDa . perpetrllted ..... ICIIIIatiri PundiD 

(Deb. U. Vol. XXIV, 12-12-2006) I in Janu ... Its._ ... die ,.-
Col 259-61 l1WIY ~ ............ " .... 

F~ialNa.ofTarorisIs 
(Deb. "10. Vol. XXllI.05-12-2006) 
CoI.n6-37 

1Dft ..... ~ lSI ApIltI in various 
Gown r OIpaW_ 
(Dell. S. Vol. xxm. 21-11-2006) 
CeLl..,.... 

1RlIj: ........ E-.:yPrPII,..--
(Deb. 3, Vol. xxm, If-ll-1006> 
c.Ll4J.44 

latN4 ... ttf s-t Cd .. LPGI 
itlllId .1 Orin E IR 
(DIll. 2. Yet. xxm. U-U4tN) 
0aI.22J.a4 

GowiMLIIIt ......... (CA.) 
(Deb. 17. Vol. XXIV, 14-ll.aM) 
CoLl4I, 2»56 

SiIuIIioR ...... fl .......... 
.... iaDlli(DUa JIJ) 
(Deb .... *-~ 21-U-lM6) 
CoI..J22..3S 

s't UP ...... ., .... 1 '. 
_iF . ., ...... 1 ....... .. 
.81 _ ........ -.'" ....... -...... "' .. Ga ......... ~ 
(M. It. VeL DIY. 11-u.aN) CII._ 
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~of Wheat and Rice. Subsidized 
btes 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col1~S7 

Suney o(Dethi Women Commission 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col22l 

DcdiDe in Sex R.Itio 
(!)ea,. 1. Vol. XXIII. 22-11-2006) 
Col. 221-30 

Doublina o(Railway Line Projecla 
(Deb. 2, Vol. XXIIl, 21-11-2006) 
Coll5-S2 

Export ofFoocIgraina 
(Deb. S, Vol. XXIII, 21-11-2006) 

Women Enpged in NiIbt Soil Practice Col 111-19 . 
(Deb. 2, Vol. XXIII, 21-11-2006) ExportofPetroleumProduc&l 
CoLlOs.06 (Dcb. 17, Vol. XXIV, 14-12-2006) 

Col 190-91 
MaUlkarj."" Slart S. 
Demands for Excess Grants (Railways)-

2004-2005 and Demands for Supple-
....."Grants (RaiIways)-2006-2007 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 63 1-32 

E ..... Commodida(AINI !JrNmt) BIll. 
2006-C0nsid . .t Pas 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col ,sa 

Four Laning o(NationaI Hipways 
(Delt. II, Vol. XXIV, 06-12-2006) 
Col'23I-39 

New Tfain fiom BanpIoR to Anikcre 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col lSi 

Sollr WIlIer HatiD& SYJIeID 
(Deb. 13. Vol. XXIV. 01-12-2006) 
. Col 219-20 

lJnjform RIle for Iron Ore 
(Deb. 10, Vol. XXUI. 05-12-20(6) 
Col21S 

WidcniDa ofNH-4I 
(Deb. 16. Vol. XXIV, 13.12-2006) 
Col 1., ... 

...... SIut .... K..,-

AlrportJ in NE JletIoa 
(Deb. 2, Vol. XXIII, 23-))-2006) 
CoI.l6J.64 

Fake SCIST eemfJC8teS 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col ..... 7 

Financial Allistance to Stlte. (or 
PromotDrc Tourilm 
(Deb. 2, Vol. XXID, 23·11-2006) 
Col. 312-16 

FrWtDrinb 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col., 

Fund for Aduh Education 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col29S.1J7 

Modernisation of Ilailway StaliODJ in 
Wat8capl 
(Deb. 7. Vol. XXIII, lO-11-2006) 
Col 214-16 

N ..... Heraae S* ec.nmisIion 
(Deb. 2. Vol. XXIII. 23-11-2006) 
CoI.2S6-57 

Need to proyide adequate budptary 
alloeations (or lpeedin, up the 
exectItion of Ibc cIoublinI of rai~ 
line (rolD Sonapur to CanniDa'in 
S.aldah Divl.ion, WOIt B,qll 
(M(JIl377). 
(Deb, 20, Vol. XXIV, 19-12-20(6) 
CaU4J.44 

Need to ............ of8SNL In 
Suaderbu reaiOlt of West Beap' 
(MUR377) 
(Deb. 6, Vol. XXIII,29-11-2006) 
Col,5Olo03 
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Optimwn Utilisalion of Satellites M .... SIa.-.u NMdIIa 
(Deb. I. Vol. XXIII. 22-11-2006) AcquisitionofAin:raftOllDryt.. 
Col. 157-5' (Deb. 7. Vol. XXllI, 30-11-2006) 

Production of Sugar Col 210 
. (Deb. 4, Vol. XXIII. 27-11-2006) AppointmentofCbiefofDcfeoceStd 

Cot 271-79 (Deb. 2, Vol. XXIII, 23-11-2006) 
Rail Land Deve1opment"uthority CoL 181-12 

(Deb. 7. Vol. XXIII. 30-11-2006) Bank Strikes 
Col. 221-22 (Deb. 3. Vol. XXIII. 24-11-2006) 

Railway Package Toun Col. 399-401 
(Deb. 7. Vol. XXIII. 30-11-2006) Banks in IJIIUI'InCe Sector 
Col 275-76 (Deb. 11, Vol. XXIV, 15-12-2006) 

Rankin& of Tiger RaerveI CoL 154-55 
(Deb. 4. Vol. XXIII, 27-11-2006) Car.nceTillleofGoock_Airporta 
Col. 99-101 (Deb. 17. Vol. XXIV, 14-12-2006) 

Review of Various Schemes CoL lSI-59 
(Deb. I. Vol. XXIII. 01-12-2006) Closure ofDemltAccounII 

Cot 71-72 (Deb. 3, Vol. XXIII, 24-11-2006) 
River Flow in Country Col. 4~ 71 

(Deb. 4. Vol. XXIII. 27-11-2006) CoUectionofFBT 

COI.'57-S. (Deb. I, Vol. XXIII, 01-12-2(06) 
Shortage ofRefiiprated Containers cOt. 166-67 

(Deb. 17. Vol. XXIV. 14-12-2006) Constructioa of Roads aloaa Jndo.Cbina 
Col. ISS Border 

SPV for MepPowerProjeds (Deb. 7. Vol. XXIII, 30-11-2006) 
(Deb. '. Vol. XXIII. 01-12-2006) CoL 79 
Col.lS7-SI 

Telephone Networks jn'RurallOd Tribal 
Areu 
(Deb. 6. Vol. XXIII. 29-11-2006) 
Col. 190-91 

Water Management in Urban Areas 
(Deb. 3, Vol. XXIII. 24-11-2006) 
CoL 239 

Wild Ute Tourism Projects 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 131-34 

Delay in Exocution ofProjecll 
(Deb. 6. Vol. XXIII. 29-11-2006) 
Col. 333-34 

Delay in IPO CIearanc:e 
(Deb. I. Vol. XXIII. 01-12-2006) 
Col. 65-66 

Diserepancy in Merchandise Trade 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col 111-89 

Disinvestment of Government's Share in 
MUL 

Ma.dIIk,Slarl5.D. (Deb. I, Vol. XXIll, 01-12-2006) 
Need to encourqe export of Supr &om Col9S 

the country (MUR377) Disposal ofConf'iscated Properties 
(Deb. 4, Vol. XXIII. 27-11-2006) (Deb. 13, Vol. XXIV, 01-12-2006) 
CoL 309 I CoL217-19 
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.... · .. CI ........... Poebcide I UpgradldonlModemitadon of Railway 
eM. 1.$ Vol. XXIV, 13·12-2006) I Stations 
OII.SI3 (Deb. 12, Vol. XXIV, 07-12-2006) 

lOA UDit for v.ctor Borne DMie Col. 13 
(Deb. I, Vol. XXlII, 22 .. 11-2006) Ma ...... SIIriDayaaidlti 

Col'" I . l f Slatutory Resolution re-chsapprova 0 
IDdiIisbllk.T..se . r Indian Telclrapb (Amendment) 

(Deft. I', Vol. XXIV, IS-12-2006) I Ordinanc.e and Indian Telcarapb 
Cal 33 I (AIntnIrnaa) Bill, 200&--Cc:nid..t Pa 

lNNtJItM I (Deb. 13, Vol. XXIV. 08-12-2006) 
(Deft. II, Vol. XXIV, 15-12-20(6) I Col.383-14,405-20 
QIl.3Jl..l9 . I M.sood,Slari ....... d 

Low ...... IbeII(H.A.H. Dis) I I Agreement between Railways and 
(Deb. II, Vol. XXIV, tS.12-2006): Tanzania 
Calm-1. i (Deb. 2, Vol. XXIII. 23-11-20(6) 

Need.., apediIe the fuDc:doninJ of M.S. : Col. 279-80 
•• 0till'M ConImiaet with a view I Agreement with US on Coal-fired 
IDIIIO¥id .. eliefto1be Farmersa1fected i Emiuion-free Power Project 

I 
.. tocllbt1nlpiDKeraIa(MUR377) I (Deb. 11, Vol. XXIV. 15-12-2006) 
(Deb, 5, Vol. XXIll. 28-11-20(6). CoJ.I53-S4 , 
C'aU24·25 I Allotment ofDDA Flats 

Need 10 IeYiew Ibe Employees pension!' (Deb.'. Vol. XXIII, 01-12-2006) 
....,.1995 (MUJl377) Col 118-19 
(DIb. 12, ~. XXIV, 07-12·2006) I Alrocltiet apiftJt Minorities 
Cal 366-67 ! (Deb. is, Vol. XXIV, 12-l.2-26(6) 

......... Ditpottic Techniques I Col. 352 
(Deb. 6, Vol. XXIII, 29·1J -2006) i Augmentation of Oapn Project 
Col..l49 t (Deb. 12, Vol. XXIV, 01-12-2(06) 

Rmaion ofPrices of Petroleum Products i CoOl. 275-76 
(Deb. 2. Vol. XXlH, 23· 11-2006) I Cadre Review ofCecltraI HcaJd\ Service 
C'oI.131-ll I (Deb. 6, Vol. XXIII. 29~ 11-2006) 

S __ .... out of llarp numb« of I Col. 26S~ 
c-. peadina in various COW'U <>f the 1 CBJ hwestiption apinItAnns SnlgJing 
~b.lonatimund"epstaken I (Deb. IS, Vol. XXIV, J1·12-20(6) 
by die Gownmtent in reprd thereto i Col279-1O 
(C.A.) ! Closure of PollUtina Industries 
(Deb. $, Vol. XXllI, 21-11-2006) i (Deb. 4, Vol. xxm. 27·11-2006) 
Col46J i Col. 160-61 

Special Pacbp for KeraIa : Conwuaion ofRailway Brid," 
(Deb. 9, Vol. XXIII, 04-12-2006) I (Deb. 2, Vol. XXIII. 23-11·2006) 

. Col 172-73 . l Col 110-71 
I 
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Converaion ofGPOl iato Budiet Hoteli I Global FlXlds for Dew ..... oINIImII 
(Deb. 11, Vol. XXIV. 06-12-2006) Highways 
CoL6U6 (Deb. I. Vol. XXIII. 22-11-2006) 

o.naer fi'om Locusts· Col. 456-59 
(Deb. 4, Vol. XXIII, 21·11-2006) InstallationofCondomVendiIIc ...... 
Col.23l 1 in BarrackJofPMF 

Diminisbina Medicinal Plants ,'(Deb. S, Vol. XXIIl, 21-'11-2006) i 
(Delt. 14, Vol. XXIV, 11-12-2006) Col.:J06.47 
Col.20().(J2 I Loans from Rashtriya MIIhHa KoIII 

E.filincforCompenies II (De~. S, Vol. XXIU. 21-11-2006) 
(Deb. 13, Vol. XXIV, 01.12.2006) CoL 195-97 
CoLJ06.07 i Lock of Platforms betweeD Delhi to 

Electrification of Delhi.Saharanpur I SaharanpW' 
RaitwayLinc I (Deb. 7, Vol. XXIII, 30-11-2006) 
(Deb. 17, Vol. xxrv, 14-12-2006)! CoI.I62 
Col. 186 I Marketing and Publicity IC.VlC 

EMU Train from Sahampurto Ludhiana! (Deb. 20, Vol. XXIV. 19-12-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006) I Colao 
Col. 163 Ii Med~ine for~AIDS 

ExportMPDSRice I (Deb. I, Vol. xxm, 22-11-2006) 
(Deb. 4, Vol. XXIII. 27.11-20(6) I Col271·12 
CoI.SS-57 i Modernisation of SahInnpur ......, 

Extension of Train upto Haridwar I Station 
(Deb. 7, Vol. XXIII, 30-11-2006) i (Deb. 12, Vol. XXIV,01-12-2006) 
Col. 2S8 I Col24S 

Extension ofUuranchaI Express ! Need for roW' 110m, of ~ 
(Deb. 2, Vol. XXIII, 23.11.2006) I) SaharanpurHipway(MUa377) 
Col. 92 (Deb. 16, Vol. XXIV. 13-12-2006) 

Extension to Validity _Arm Licences Col 613 
(Deb. U,Vol. XXIV, 12·12·200~) On-LineEduc:ltiollForSCudeall 
ColS9-60 . I (Deb. 20. Vol. XXIV. It-l~2806) 

Freipt Conidor Pl'ojocta I Col 200-01 
(Deb. 7, Vol. X Xlii , 3{)·11-2006) I Pendins PusportApplicllioat 
CoUl.~ (Deb. 1. Vol. XXlll.22-11-2086) 

Funds for Development IIId MairrtenaDcc CoL 249-50 
ofHiItoricaI Monuments Petrol PumpslLPG Aloel.. to 
(Deb. 2. Vol. XXIII. 13-11~2(06) DepeIIdIIlbofl.qi1 NIrC)1I 
Col. I~S (Deb. 17, Vol. XXIV, 14-12-2106) 

Fundi for o.velopmenl of Tourism CaI.13&-J9 
Projects Pollution Due to Wi .. otOiI'hIbr 
(Deb. 12. Vol. XXIV, 07.12-2006) I (Deb. 14, Vol. XXIV, U·t2-2tM) 
Cot. 14-24 CoL 15 
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MdIl.aI. Slut KaIIIIIIl 
Aaricu1lurIJ Growth TIrpt 

(Deb. 4, Vol. XXIII, 27-11-2006) 
CoI.21S-16 

BudptAlloclition for NCSC 
(Deb. 17, Vol. XXIV. 14--12-2006) 
Col. 145-47 

DIaII on Upper Yamuna 
(Deb. 9, Vol. XXIll, 04-12-2006) 
Col.I~ 

DIfiDJIian ofNaIural Callanitica 
(Deb. 5, Vol. xxm. 21-11-2006) 
CoL 138-39 

f.aIpIoymem Opportunities 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoL56-S7 

Export 0rienIed Sc:bImeI 
(Deb. 10. \\) .. xxm. 05-12-2006) 
Col. 72-74 

Need to ~lear pcndin, projects ul,lder 
Rajiv Gandhi Gramin Vidyurikaran 
Yojana in Rajasthan (MUR 377) 
(Deb. S, Vol. XXIII. 21-11-2006) 
CoLSl3-24 

New Railway Line in Rajasthan 
(Deb. 7, Vol. XXI1I, 30-11-2006) 
CoL 56-58 

Political Parties Registered with ElcCtion 
Commission 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 133-34 

Private Participation in Social S~ 
(Deb. I]. Vol. XXIV. 06-12-2006) 
Col 39-40 

Railway Nenwrk 
(0* 17. Vol. XXIV, 14-12-2006) 
CoL 69-70 

Repair and Reno\'1ltion ofCblmbal CInaI 
FiaInciaI AlliIIIDce to "albin (Deb. 4, Vol. XXIII, 27-11-2006) 
~. 12, Vol. XXIV, 07-12-2006) Col 70-71 
Col. 65 i 

! Security to VIP, 
F-:.!aUoc8ted UDder Youth Welfare I (Deb. 20. Vol. XXIV. 19-12-2006) 

Col. 120-21 
(Deb. 16, \\)1. XXIV. 13-12-2006) " 
Col. 103-22 . Unclaimed Money in Banks 

Improvemeac ill CoUUJDef Protection I (Deb. 13, Vol. XXIV, 01-12-2006) 
CouaciI Col 17-91 
(Deb. 9, Vol. XXIII, 04-12-2006) MelMa.SIu1A1ok"-ar 
CoI.21U6 

1mpco __ in DDlAIIl 
(Deb. 14, VoL XXIV, 11-12-2006) 
Col6U4 

MaaanadwD of Apeaaeat (MoA) wiIh 
USA 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoI.2lI-29 

Mu1d-Purpaec NIIioaaIIdendty c.d 
(Deb. S, Vol. XXIn, 21.11-2006) 
Col. 335-36 

ASI a.r.nce to DDA p~ 
(Deb: II, Vol. XXIV, 15.12-2(06) 
ColI6U6 

Autborited PrivIIe HOIpitalIIDiapoatic 
Ceatm 
(Deb. II. Vol. XXIV, 06.12-2(06) 
Col 126 

CoedI FICtorios 
(Deb. 17, Vol. ~XIV, 14-12-2(06) 
CoL 130-31 



NAME INDEX S13 
Comminions for Protection of Child I Problems being faced by unol1anised 

RiP!' (Amendment) Bill, 2006- labour in the Country (DUR 193) 
COIISid .• Pus , (Deb . .16, Vol. XXIV. 13-12-2006) 
(Deb. 16, Vol. XXIV, 13-12-2006)' CoL 735-38 
Col. 672-73 

Defence Factories Oudets Prohibi~ of Child Marriage Bill, 2~ 
Consld. &: Pass 

~~~3-~' Vol. XXIV, 07-12-2006) (Deb. 20, Vol. XXIV, 19-12-2006) . I Col4S8-60 
Hostels and Holiday Homes for Central p ~-- fP I Government Employees I W'C._ 0 etro eum Products 

(Deb. 13, Vol. XXIV, 01-12-2006) II (Deb. 12, Vol. XXIV, 07-12-2006) 
ColIS. J Col. 188-91 

IT Raids Railway Platforms 
(Deb. 11, Vol. XXIV, 15-12-2006), (Deb. 12, Vol. XXIV, 07-12-2006) 
Cot. 160061 CoL 152 

Medical Facilities in NCR Towns 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Cotl5O-51 

Meetm, of Power Miniaten 
(Deb. 13, Vol. XXIV, 08-12-2006) 
CoJ.24S 

National Houslna Bank 

Situation arising out of Global Warming 
at'fectina1ndia's climatic condition as 
reported in UN Development 
Proirammes Human Developmellt 
Report and steps taken by the 
Go~t in this regard (CA) 
(Deb. ,17, Vol. XXIV, 14-12-2006) 
Col. 269-70 

(Deb. I, Vol. XXIII. 01-12-2006) 
Coli J6.17 Tax Exemption for power Station 

N~'" .... _ G (Deb. 13, Vol. XXIV, 08-12-2006) 
~ to reconstruct UfS overnment Col z,t9-SO 
QuMten situated Oft BKS Mara, New I 

Delhi, in v!ew of their dilapidated I Transportation of Foodgrains 
condition(MUJt377) (Deb. 9, Vol. XXIIl. 04-,12-2006) 
(Deb. 20, Vol. XXIV, 19-12-2006) I CoL 171-72 
Col. 441 ! Uppdatioo of Airports in Chhattisgarh 

Need to I1Ir1 electrification work under I and Bihar 
Rajiv Gandhi lwal'Electrification (Deb'. 17, Vol. XXIV. 14-12-2006) 
Sc:bemeilSarnatdpw-.B_(MUR317) I Col.l7I-72 
(Deb. 12, Vol. XXIV, 07-12-2006) I 
CoLl69 ' I Mellta.SIari BHvtaeshwlf Pnsad 

Non.evaillbility ofMiIk and Milk Products I ACt~ in Coal Mines 
ofDMS ! (Deb. I, Vol. XXIII, 22-11-2006) 

J 
(Deb. 9, Vol. XXIII, 04-12-2006) I C01.247 .... 
Coli" Action a.ainst Officers of Various 

Perfonnane. ofZonal CukuraI Centres , DejwtmonlS 
(Deb. 11. Vol. XXIV, 07-11-2006)! (Deb. 16, Vol. XXIV. 13-12-2006) 
CoI.lS6-S7 I Cot. 480-81 
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BlatiaaOmbodI -
(Deb. I, VoI.XXm, Ol-ll-2Q06) 
Q)ltr .... 

OM Crops 
(Deb. t. Vol. XXIII. 04·12 .. lOO6) 
Col.21 .. l' 

.... MiasiIeDeal Gownll_o..eeoaUCPoIiciel 
(OH. 7. Vol. XXIlI. )0-11-2006) (Deb. I, Vol. XXIlt. 01-12.;2006) 
Col 12 Col90-9t 

Cable T.V. Facility to MTNLlBSNL I Govemmentslli ... tol'ftiintUt· ...... 
Sublcriben teCUrity IIId in ,..., to deal widl 

(Deb. ll. Vol. XXIV, 06-12-2006) I' atarmma powdI of.terroriIl meMCC. . . in 
Cd. 111-&2 the country (A.M ,) . 

(Deb. 6. Vol. XXlII. 29-11-2006) 
COIUtitutioa of Defeace Acquisition! Col4S4-~ 

Ccuaal Guidelines for Gowmmeat 0fticiaJs 
~t!!7 Vol. XXIV. 07-12-2~) (Deb. II. Vol. XXIV. 06-12-2006) 

I Col219-20 
CoIwerstoIt ofNK.2tomfowID Six lines l Impect ofTerrorism Oft Tourilm 
~~6, Vol. XXIV. 13-12-2006) I ~~ 7, Vol. XXIII. lO-l1-2006) 

Definition ofMiaority Communityj 1mport ofOibeeds 
(Deb. 12. Vol. XXIV. 07.12-2(06) 1 (Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 132. ; Coll51-S2 

DetMadI for Excest ~o ..... ). 1 lacrate in ~ PrtmiwnCil \WIic.Iis 
2OIN-2005 .. Demads for Supp~ l (Deb. 3, Vol·XXIII. 2_-tI-2006) 
...-ry~).201)6.2007! Col:f91-92 . 

1 
(Deb. U. Vol. XXIV. 12-12-2006) ! lDItaItllioftofo.. 
Col 540-43 ! (Deb: I'. Vol. XXIV, 15-12-2006) 

Developnlem or Surround. of T.j! ColU7 
....... , InwItipIioft otOnNp HouIina Sodcdes 
(Deb. 2. Vol. XXlU. n-II-lOO6) t inDe1hi 
Col 1M I, (Deb. I. Yoj, XXlU,OI-U-2",) 

DudeI tom Oil Majors I ColIQ-63 
(Deb. I). Vol. XXIV. ~t2·2006) 11Sf ........ UP 
CoL 301-02 ~. IS. Vel. XXIV, 12-ll .. 2006) 

EIMIiIIC, ott .... (A .... 1Dl)811l, eel.'" 2006--C0aaid..... ._DIIIi .. 1riI .... Odlll .. NtItDMI 
(Deb. 5. Vol. xXln. 11-11·1006) I H ........ 
CalSS4-SS I (Deb. 16. Vol. XXIV. 13·12-2006) 

E., .... 011 ..... 1M UtIAtiOft of I ColS41.04l 
c:IIiIdNe 1 .1..-. ill AbIIw.u 
(Deb. 15, Vol. XXIV, 1'-12.2006) I (Deb. 19, Vol. XXIV. 1I·12-lOO6) 
Colm-7I Col 129 

i 



NAME INDEX 517 

Mahatma Gandhi Antarruhtriya Hindi bJlv Gandhi ar.neen ViCtyutiknn Yojana 
VIIhwavidyIIaya (Deb. 11. Vol. XXIV. 15-12-2006) 
(Deb. 15, Vol. XXIV, 12 ... 12-2006) Col~SI 
CollI2·U Reduction in Licenc:e Fee 

Meoo Rail in OtOri (Deb. 1, Vol. XXIII, 22-11-2006) 
(Deb. 3, Vol. XXIIl, 24-11-2006) CoI.I99-200 
Col.45S-56 Rqistration of Marriages 

Need for early implementation of the (Deb. 3, Vol. XXlII, 24-11-2006) 
qreement entered into between Gov- Col 514 
emment of India tad Japal a.. on 
t*kin& dae pollution QWIed in river Secret Information in Google.com 
G.np(MUR371). (Deb. 20, Vol. XXIV, 19-12-2006) 
(Deb. 7, Vol. XXIII, 30-11-2006) CoI.n5 
Col. 360-61 Supply of Milk by Mother Dairy 

Need to lCCord Cencral Univers.ity status i (Deb. 4, Vol. XXIll, 27-11-2006) 
to SImpumanand Sanskrit University' Col. 175 
ofVaranasi, Uttar Pradesh (MUR 377) Tourism in Rural Areas 
(Deb. 10. Vol. XXIII, 05-12-2006) (Deb. 2. Vol. XXIII. 23-11-2006) 
CoI.46S CoI.2S7.Q 

Need 10 set up • Committee for promotin& 
• tommOII oationallanguage accept-
Ible to all (MUR 377) 
(De-b. 16, Yol. XXIV, 13-12·2006) 
CoL 601 

Mistry, Shri Madhasadu 

Chiranjeevi Yojana 
(Deb. 6. Vol. XXIII, 29-11-2006) 
0l1.201-1O 

Objeaions to RuleslGuidelincl by Foreign Combating Schizophrenia 
Banks . (Deb. 6. Vol. XXIII. 29-11 :2006) 
(Deb. I. Vol. XXIII. 01.12.2006): Col. 11-12 
Col 192 I DemandsforExcessGrants(Railways}-

Pollution in R.ivm ! 2004-2005 and Demands for Supple-
I 

(Deb. 9, Yol. X."lll. 04-12-2006) I mc:ntaryGrants (Railways}-2006-2007 
Col. 208-17 I (Deb. 10. Vol. XXIII, 05-12-2006) 

PopuWion Pressure in NCIl Col. 634-35 
(Deb. 15, Vol. XXIV. 12.12-2006) DevelopmentofHernqeRoute 
Col1l7.31 (Deb. 16, Vol. XXIV. 13-12-2006) 

Col lOWS 
Presence of Pnticldes and Metals in 

Fruits end Vqetables . Flood affected States . 
(~b9. Vol. XXlII. 04-t2-2006) i (Deb ... 5, Vol. XXIII, 21-11-2006) 
Col. 135-37 Col 124-30 

Price o(Edible Oil Industrial Investment 
(Deb .... Vol. XXIII, 27-11-2006) (Deb. 5, Vol. xxm, 28-11-2006) 
Col.2)O..31 Co1.212-111 
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Growth Rate oflnditn Economy 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoJ.I3-81 

Autonomy to JIPMEIl 
(Deb. I, Vol. XXIII, 22-11-2006) 
CoL l$l 

Hostels for SCs and OBCs Students Availability ofFoodpains 
(Deb. 17. Vol. XXIV, 14-12-2006) (Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 195-204 CoL 152-53 

Implementation ofRescrvation Policy Central Educational Institutions 
(Deb. 5, Vol. xxrn. 21-11-2006) (1le:Iervation ilAdmisaion)Bil~2006-
COL 332-33 ! Consid. &: Pass 

Indian InStitute of Hand loom Technology I (Deb. 17, Vol. XXIV, 14.12-2006) 
(Deb. IS. Vol. XXIV, 12-12-20(6) i Co1.3~ 

CoI.6U4 i Clinical Research Outsourcing 
Maternal Deaths (Deb. ), Vol. XXIII, 22-11-20(6) 

(Deb. 20. Vol. XXIV. 19-12-2006) ',I CoI.2n.71 
CoUS9-60 ' 

Naxalism I Coverage under PURA 
(Deb. 5, Vol. XXIII. 21-tJ-2006) \' g:~7~"VoI. XXIII. 24-11-20(6) 
Col2~ . 

Oversight Committee for Petroleum and \ Cure forCincer 
Fertilim'Sectors \ (Deb, 16. Vol. XXIV, 13-12-2006) 
(Deb. 17, Vol. XXIV. 1"-12-2006) \ ColS3941 
Col. 9J.94 I Demands for Excess Grants (Ilailways)-

Permission 10 Priva1e Companies l 2004-l00S and Demands for Supple-
(Deb. 17. Vol. XXIV. 14-12·2006) \ menlal'yOrants(Railwayl)-2006-2OO1 
CoI.3J..34 . (Deb. 10, Vol. XXlII. 05·12-2006) 

RashtTiy. Sam Vikas Yojana in l CoI.615-16 
Chbattis.garh ! Doubling of Ran Line between VilJupunm 
(Deb. 6, Vol. XXIII, 29-11-2006)! and Tutkorin 
Col5~ I (Deb. 17, Vol. XXJV.14-12-2006) 

Recovery oflron I Col. 114 
(Deb. 19. Vol. XXIV. 1I-l2-2006) Ethanol Production &om Suprcano 
CoI.23J..34 i (Deb. 19, Vol. XXIV, 11-11.2G06) 

Telecom Facilities inGram Pandulyats Col 176 
(pcb. II, Vol. XXIV. 06-12-20(6) Forei FundttoNGOs 
CoL3t-39 ' . ~~ 5, Vol. xxm, 21-11-2006) 

Women in Construction Work Col n5-17 
(Deb. 3, Vol. XXI1l, 24~1I·20(6) II 
Col. 251-59 ' Increue in Cancer C ... 

Moha •• SluiP. 
Amendment in Section 377 oflPC 

(Deb. 20, VoL XXIV, 19-12-2006) 
Col. 207 

(Deb. 16, Vol. XXIV, 13-12-2006) 
COL 275-76 

Iodine Deficiency Syndrome 
(D.b.l, Vol. XXIII. 22-1\-20(6) 
CoI.47J..79 
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""1 Sca~ National Health Policy . 
(Deb. 13, Vol. XXIV, 08-12-2006) (Deb. II, Vol. XXIV,06-12-2006) 
CoL 1Q6.07 CoJ.244-45 

Methodology for Determining base for I New Railway Line 
Poverty Line (Deb. 12, Vol. XXIV. 07-12-2006) 
(Deb. I, Vol. XXlII. 22-11-2006) I Col.llO-IS 
Col. 353-54 Rail Link with Asian Countries 

ProvidinglnformabonbyUPSCunderJITI (Deb. 7, Vol. xxm, 30-11-2006) 
Act Col 112 
(Deb. 6, Vol. XXIII, 29-11-2006) , RecoveryofLoanlUadcrPMRY 
Col. 99 (Deb. 13. Vol. XXIV, 01-12-2006) 

Railway Line between Bodioayakkanoor CoL 161~ 
and Kouayam . fR ................................. 'Id Health 
(Deb. 17, Vol. XXIV, 14-12-2006) I Rev;wO "Y'....-. •• V .... ....... 

Col 213 ! ogramme . ! (Deb. 6, Vol. XXIII, 29-11-2006) 
Sixth Central Pay Commi.ion Col. 303-04 

(Deb. 3. Vol. XXJlI, 24-11-2006) . Revival of Sick Jute WillI 
ColAS-SI (Deb. IS, Vol. XXIV, 12-12-2006) 

MoIMI. 'NIII; Sltrt CoL 1-1 
CenIraJ Edlatiotlal IDItitutions (ReIcrr- SdaeduIed Tribel .. other TI1IditWaI 

.. rion in Admiuiou) Bill, 2006- Forest DweIIcn ~ of For-
Consid. a PIlI . estlligbts)BiD.2OO6-Consid..t .... 
(Deb. 1" Vol. XXIV, 14-12-2006) I (Deb. II, Vol. XXIV, 15-12-2006) 
Col 312 Col. SOI-02 

Cipnc&ea and Tobacco Products I Setting up ofBio-Gai PIIIIII 
(Deb. S. Vol. XXlII. 28-11~2006) I (Deb. 13, Vol. XXIV, 01-12-2(06) 
Col2J1-31 I Col ~ 

CommiUee on RaiiwayCaleriag Service I Sikkim Uaiwrsily Bill, 2006 
({)d). 12, Vol. XXIV, 07-12-.10(6) i TripnUftiwnilyBiIl.2006 
Col J06.OI I Rajiv Gbdhi U.iversity Bill. lOO6-
~ ofPDS Cow:rap II ConsicI . .t "-

(Deb. 9, Vol. xxm. 04-12-2006) (Deb. 19, Vol. XXIV, 11-12-2086) 
Col. 327-29 Col 630 

Export of Spices . I Strength ofRPf 
(Deb. to, Vol. XXlll, 05-12-20(6) (Deb. 12. Vol. XXIV, 07-12-2006) 
C9t.4J2--14 0ll26U7 

Forum ofOiJ Jmportin& Countries Subsidy to ~ PiIpimI 
(Deb. 12, Vol. XXlV.01.12·2(06) (Deb. 7, Vol. xxm, 3O-U-2G06) 
CoI.267-61 Col 319-20 

f.ts fOr Modemiution _Expansion ThermalPowero-.m. 
inRailwayi 
(Deb. " Vol. XXIII, 30-11-2006) (Deb. 3, Vol XXIII, 24-11-2006) 
CoL 12 Col. 197-234 
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Tnmsfer of DO A to Delhi Government 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Col. 3 12-13 

TrawDa CenIres along National Highways 

Funds for Development of Animal 
Husbandry 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col4J.Q 

(Deb. II, ~1. XXIV, 06-12-2006) . GaufeConvenionof1WJwayLineatvani 
Col. 70-11 Railway Station 

Youth Development Centres 
(Deb. 16, Vol. XXIV, 13·12-2006) 
Col 2$9.61 

(Deb. 2. Vol. XXIII, 23-11-2006) 
Col 15S-S6 . 

Government's failure to maintain intcmaI 
security and in ~ to deal with 

MoIaite, Sbri SubodII alarming growth oftmorilt IIICIIICe in 
A' . RaJ S' I the ~ (A.M.) 
J7~b.l ~ :'~XIV. 07-12-2006) i g::;loVOI. XXIII, 29-11-2006) 
Col,63~ I 

Amendment ofLaws for Textile Sector 
(Deb. 5, Vol. XXIII, 28-11-2.006) 
Col 4-12 

Anti-Fog SystemI at Airports 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 10 

III-Effects ofTobeeoo 
(D.fb. I. Vol. XXIII, 22-11-2006) 
Col. 316-71 

III-Effects Seadina of Persons to Gulf 
Countries 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col4S7-51 

Bids for FM Lkence Issue of Pus Book 
(Deb. 4, Vol. XXIII, 27-11-2006) (Deb. II, Vol. XXIV, 15-12-2006) 
Col 1349 I Col. 36s-66 

Cancellation ofFesrive Special Trains I Launch oflPTV Servic:e 
(Deb. 2. Vol. XXIlI. 23·11-2.006) (Deb. II, Vol. XXIV. 06-12-2006) 
Col. I 57·S8 Col. 27-28 

Closed Textile Mills 
(Deb. 20, Vol. XXIV, 19·12-20.06) 
Col 277-8J 

Employeet Pension Scbemc, 1995 

National Disaster Manapment Col .. 
Nagpur 
(Deb. 20, VOl. XXIV, 19-12-2006) 
0,1.1.08-09 

(Deb. 19, Vol. XXIV, 18-12-2006) II Naxalism 
CoL 90-91 I (Deb. S, Vol. XXIII, 21-11-2006) 

EmpJoymeol Opportunitie& l CoL 219-12 
(Deb. 4, Vol. XXII1, 27.11-20.06) I NTCLand 
Col 9-10 (Deb. 20, Vol. XXIV, 19-12-2006) 

Essential Commodities (Amendment) Bill, CoI.2l1-32 
2006-C0nsid. ' PICkap for Fanners 
(Deb. 3, Vol. xxm. 24-11.2006) I (Deb. 9, Vol. XXIII, .04-12·2006) 
Col. 629-34 ! CoL 99-100 

Expansion under AIRs ! Report on Cooperative Credit Structure 
(Deb. II, Vol. XXIV, 15-12-2006)', (Deb. 3, Vol. XXIII, 24-1I-2006) 
Col. H3-t4 , CoI.2tI-12 
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SlUing up of Mega Chemical Industrial 
Estates 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 110 

Skilled Manpower 
(Deb. 20, Vol. XXI" 19-12-2006) 
Col. 191-99 

Software Technology Parks 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL61 

Suicide by Students 
(Deb. 10, Vol. xxm, 05-12-2006) 
Col. 22 

Survey regarding Mobile Telephone 
Users 
(Deb. 11, Vol. XXIV, 06-12-2006) 
CoL 137-40 

Tqets under PMGSY 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoL 31 

Tr.cling in Tobacco 

Asansol Railway Division 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL 109 

Eradication ofK.ala-azar 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 11-13 

Flood affected States 
(Deb. S, Vol. XXID, 28-11-2006) 
Col 124-30 

Health Care to CGHS Beneficiaries 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 12 

Jute Packaging 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Coll9S-96 

Modifications in PMRY 
(Deb. 5, Vol. XXID. 28-11-2006) 
Col 64-72 

National Commission for Farmers 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Co[2S 

(Deb. I I, Vol. XXIV. 15-12-2006) Review ofElectrieity Act, 2003 
Col 219 (Deb. 13, Vol. XXIV, 01-12-2006) 

'Wluntary Retirement Sought by Officials 
inSBI 
(Deb. II. Vol. XXIV, 15-12-2006) 
Col 302-03 

.... h,SlutHuua 

Abolition ofClpital Punishment BiI~ 2004 
by Shri C.K. OIandrapparr-Coid. 
and W"l1hdrawn 
(Deb. 3, Vol. XXIIJ, 24-11-2006) 
Col. 652-S4 

Aaricu ..... WOIbrs Welfare Bill, 2005 by 

CoLlIl-13 
Revision ofhy Scale ofRRB Sd 

(Deb. 18, Vol. XXIV, 15-12-2006) 
Col 107-01 

Situation arising out of on-going staling 
drMiDOdhi{DUR 193) 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 33S-39 

Suicide by Farmers 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 39-40 

Sftri Hannan Molllh--Conaid. MoadaI.SIlriAbuApl 
(Deb. 3, Vol. XXIII, 24-11-2006) AchievemenlSunderNKEGA 
CoL619-1O (Deb. 3, Vol. xxm. 24-11-2006). 

AaricuIt1nl Workers Welfare Bi~ 2006 by •. Col27~21 
Shri Hannan MoUah-Consid. Allocations for Handloom Sec:tar 
(Deb. 13, Vol. XXIV, 01-12-2006) (Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 449-59,91 Col. 227 
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Amendment ofLaws for Tatilt Sector 
(Deb. S. Vol. xxm, 21-11-2006) 
Colli 

esc. JlInIANIS 
(Deb. 16, Vol. XXIV, 13·12-2006) 
Col.2S3-S6 

British Government Aid for Slum DewIopment ofTourist Destiaatioas 
Developmes1tProjects (Deb. 1" Vol. XXIV. 1.-12-2006) 
(Deb. 3. Vol. XXUI. 24-1I-2006) I ColS7-SI 
Coll9S-98 . Funds for.Desikiftc ofLabi 

CoNaructioa ofneep.;sea Port (Deb. 14, Vol. XXIV. J 1,12,.2006) 
(Deb. 6, Vol. xxm. 29·1 t-2006) Col.4, ..... 

Col. 292-93 Idle Airport ActMatioa Pr....-ncin 
ncm.nda for ExcesaOrtats (RIihvays)- I Sotmacm Reaion 

2004-2005 and De.much for!! (Deb. 12. Vol. XXIV, 07-12-2086) 
s.wlemenlry GtanII (ItaiIways)-2006- Col 210--71 
'2fIJl I 

(Deb. 10, Vol. XXIII. 0'-12-2006) Mobitee.ahquake .... ,..... Wantitta 
Col. 60S Systems 

DoublingofBaDdcl-lUrwaa.nway...... (Deb:!, Vol. XXm,OI-12.2006) 
(Deb. 2, Vol. XXIII, 23.11.2006), CoL21 -I' 
CoL 176-77 ~ Motor lDIurance Bank 

ErosionofGanpiaWateenpi '(Deb: 13, Vol. XXIV. 01-12-2006) 
(Deb. 4. Vol xxnt. '27-11-2006) I CoL94 
Col 112-73 I W'Otirtcation 01 Enviro..-a J"'I*l 

Handlootn Weavers I AsseumenlfNornu 
(Deb. 10, Vol xxm, OS-12-2006) I (Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 39-4G ! Col. 137-39 

lntegntted Tribal Development Projects I PowcrGeMlIOoo 
(Deb. 20, Vol. XXIV, 19-12-20(6) II (Deb. 13. Vol. XXIV, 0'-12-2(06) 
Col '4 CoL 219-90 

Peace Tafb with InsD"eall II Senm& up ofDtr~ ofR_ s.fety 
F~Gtvups I (Deb. 11. Vol. XXIV. .06-12-2006) 
(Deb. S, Vol. XX11l. 21-11-2006) I Col.2l3 
CoI.4I3-14 Sett.hta up of KDowted&OlVilla,c 

Smuggling of Ammunition fiom Ordnmce KnowIedp CenIrea 
FlIdOries (Deb. 16. Vol. XXlV. 1l~}l·2006) 
(De.b. 2, Vol. xxm, 23-11-2006) \ CoLlO-tl 
Col 99 T.---vli.echua' ....... U-adation Fuod 

Suic1dc by Farmm bLe.er .-rr 

(Oeb. 4, Vol. XXJ1J.27·1t 4 26(6) (Deb. 15, Vol. XXiV, 12-1.2 .. 2006) 
CoL39-40 I Col. 170-71 

MoortIty.SlwiA.K. "' .... rjee..SIari ...... 
Conceuions to Automobile lndusUy I Iftdo.USCMlNt.dlll'c.aop.dcID(S&.) 

(Deb. 17, Vol. XXIV. 14-12-2006) I . 

C(,I 142-43 I (Deb. 15. Vol. XXIV. 12-12-2006) 
Col4U-l3 
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Statemem made by Minister of Exter-j Defective ATMs 
nalAtTairso~ 12.12.2006 regarding (Deb. IB, Vol. XXIV, 15-12-2006) 
Indo-US Civil Nuc:1ear Cooperation I CoL 65-(;7 . 
(OUR 193) . 
(Deb. 19, Vol. XXIV, 11-12-20(6) Detection ofTax Eva5lon 
Cot S98-60S (Deb. 13, Vol. XXIV, OB-12-2(06) 

Visit ofPre&idcnt of China to India (St.) 
(Deb. 5, Vol. XXIII. 21-11-2006) 
CoL49().93 

Col. 156 
Disaster Management ProgrllQl11e 

(Deb. 10, Vol. xxm, 05-12-20(6) 
Col 46-62 

MnsIU aa., 51.,i . . DISbursement of Loans by Public: and 
Need to fulfil the demand of SC/ST,' Private Banks 

employees ofRPF for the registration (Deb. B, Vol. XXIII, 01 -12-2006) 
of their Union II All India SC/ST I Col IS8-60 
Railway Protection Force Welfare 
Assoeiation(MURJ77) I Eradic:ationofFiJaria 
(Deb. 17. Vol. XXIV, 14-12-2006) i (Deb. 16, Vol. XXIV, 13-12-2006) 
Col2&S-a6' I Col.IS-27 

Need to open a Kendriya Vldyalaya at ExpcnditureonEducation 
Bijnot', UUar PI1Idesb (MUR 377) (Deb. 5, Vol. XXIII, 28-11-2006) 
(Deb. 10, Vol. XXlII. 05-12-2006) CoL317-50 
Col. 472 

Mu ...... SItri Hemlal 
A~idoota in Coal Mlnea 

~Deb. 1. Vol. XXUl. 22-11-2(06) 
Col. lOt 

Export Inspection Council of India 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col2B4-1S 

Fake Cutrenc:y 
(Deb. IS, Vol. XXIV, 12-12-20(6) 
Col. 1-24 

Ac:tion against Officers of Various 
'Departrncats Fake RailwayTic:bts Racket 
(Deb. 16, Vol. XXIV, 13-12-2006) I (Deb. 2, Vol. XXUl, 23-11-2006) 
Col. 410-11 Col. 280011 

BInIk Milaile Deal 
(Deb. 7. Vol. XXIII, 30-11-20(6) 
Col. 82 

8udSetar)t Support 
(Deb. J2, Vol. XXIV. 07~12-2006) 
0ll107.08 

Consumer Wdfin PropmmeI 
(Deb. 4, Vol. XXUf, 27-11-2006) 
CollI'-l9 

Coasuraption ofSteet 
(Deb. 19, Vol. XXIV. 11-12-2006) 
Coll7l 

Floods in Stares 
(Dcb. 14, Vol. XXIV. 11-12-2006) 
ColI~ 

Heavy Di.count on Loadiag 
(Deb. 7, Vol. XXIII, 3O-ll~20(6) 
Col244 . 

Hiadu Marriqe Act. 19~5 
(Deb. 13. Vol. XXIV. 0'-12-20(6) 
Col 212 

UIcplImport ofForcitn Cars 
(Deb. 3. Vol. XXIlI. :l4-11-2006) 
Col. 560 
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Immenion ofStatuos 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoJ.1SO 

Implcmcntatioa ofltelemltion Policy 
(Deb. 5, Vol. XXIII, 28-11-2006) 
CoL 332-33 

IIlc:ompIete Constructicms under lAY 
(Deb. 3, Vol. XXIII. 24-11-2006) 
CoL409-lJ 

Incrcue ill AIDS Patients 
(Deb. I,Vol. XXIII, 22-11-2006) 
CoLIJ.I9 

t.o.n to BPt Pamilies 

Population ConuolPropamme 
(Deb. 1. Vol. XXIII. 22.11-2006) 
CoL32S-28 

Privatisation ofCGHS 
(Deb. I, Vol. XXIII, 22-11.2006) 
CoL 219 

Purcbue of tdetaI Detector MaiDel 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col 292-96 

)lallin, and Silicide. by Coil ... 
Students 
(Deb. 10, Vol. XXIII, 05-12-2006) 
CoL 231-39 

Rail Coach Factory in Bihar 
(Deb. I, Vol. XXIII. 01-12-2006) (Deb. 2. Vol. XXIII, 23-11-2006) 
Col. J6..37 Col 190 

Loan to FMmCn at Coaeessiooal Rases 
(Deb. 3, Vol. XXIII. 24-Jl-2006) 
Col 292-94 

Loopholes in Railway ~ System 
(Deb. 2. Vol. XXIII. 23-11-2006) 
CoL307.()1 

Maller PIID of[)elhi 
(Deb .• '. Vol. XXIV. 15-12-2006) 
Cel23S.36 

Mid day Meal Scbome 
(Deb. 5, Vol. xxm, 28-11-2006) 
Col.S1~ 

Reservation to Minorities in Jobs ... 
EdueatioD 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 96-97 

Security to ViPs 
(Deb. 20, Vol. XXIV. 19-12-2(06) 
CoL 120-21 

Setting up of Consumer Semce eena. 
(Deb. 6. Vol. XXlII. 29-11-2006) 
CoI.IOs.46 

Technk:aJ Education 
(Deb. 20. Vol. XXIV, 1'-12·2081) 
Col2S0-SI NatioaaI Commission on _ •• ...t.... 

• ........--. Train Accidents (Deb. 20, Vol. XXIV, ]9-12-2006) 
CoL 2 11-13 (Deb. 2. Vol. XXIII, 23-11-2006) 

CoLSJ.62 

(Deb. S, Vol. XXIII. 28-11-2006) 
CoL27N2 

~lityofMiltand M. ProdUCII 
of OMS 
(Deb. 9, Vol. XXIlI. 04-12·2006) 
CoL 135 

OuUovreina by Bania 
(Deb. 13, Vol. XXIV, 01-12-20(6) 
Col 243-44 

Utilisation of Pundt UaCler Central" 
Spomored SdIemea 
(Deb. 6. Vol. XXllI, 29-11-2006) 
Col. ]91-99 . 

M ...... Slarillapdlud 
A&ricutturaJ Production Atraud dUe to 

Droutht - Floods 
(Deb .... Vol. XXIII, 27·11·2006) 
CoI.2S-39 
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Construction of Building under SSA 
(Deb. S, Vol. XXIII, 28-11-2006) 
CoI.IS9-66 

Crime against Women and Children 
(Deb. 10, Vol. XXIII,OS-12-2006) 
Col. 314-89 

Foreign Direct Investment 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 320-48 

Foreign Visits _. 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 194 

Financial Corporation for Managing Haj I Grants to Public Schooli 6. 
Operation (Deb. II, Vol. XXIV, 116-12-2006) 
(Deb. 11, Vol. XXIV, 06.12-2006) Col. 275-76 • 
Col. 51-59 Hike in Cement Prices 

Law ApinstFemale Foeticide 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col.II()'11 

Platfonn in KharaaPur Division 
(Deb. 1, Vol. XXIII, 30-11-2006) 
Col 89-91 

(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 137-38 

India in Narcotics List 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 458-59 

Need to take immediate steps to save the 
distressed Ethanol Industry (MUR 377) 

Retail Outlets for Agro Products at (Deb. IS, Vol. XXIV, 12-1 2-2006) 
Stations I Col. 444 
(Pcb. 2, Vol. XXIII, 23-))-2006)! PMFPersonnelonUNMission 
Col. 122-23 I (Deb. 20, Vol. XXIV, 19-12-2006) 

Nalk. Sbri SIuipad Yeao i CoL 106-08 I Railway Station at Old Goa 
14thNAMConferencc (Deb. 7, Vol. XXIII, 30-11-2006) 

(Deb. I, Vol. XXIII, 22-11-2006) I Co1.63~ 
Col.102-G3 

Agreement between India and Brazil 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col 137 .• 

Amendment in FCItA 
(Oeb. S, Vol. XXIII, 21-11-2006) 
Col.20I..Q3 

Arti&ia.I Shlvlinpm atAmamlth 
(Deb. S, Vol. XXIII, 21-1l-2006) 
Col. 239-«) 

Constitution of CommiUees to Monitor 
Implemenlltion ofScbemes 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 212-14 

Removal of Anny from Sir Creek 
. (Deb. 20, Vol. XXIV, 19-12-2006) 

Col. 81-82 . 
Security. Cover to Leaden 

(Deb. la, Vol. XXIII, 05-12-2006) 
Col. 369-11 

Unemployed Persons 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 194-99 

Vacancies for OBC Category 
(Deb. II, Vol. XXIV. 06-12-2006) 
CoLS1-58 

Wage Revision in Air India 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoJ:59 

Educational facilities to SCs 
(Deb 2 XX 1 2 2006) Widening ofNH-17 and 4 

. I • Vol. IV,O -) - (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 133-)4 CoL 61-70 
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Wome EnpaecI in Nipt Soil Practice 
(Deb. 2, Vol. XXIII, 23-1 J -2006) 
CoLlOS-06 

WortdBlnk Report PoU Expenses 
(Dob. 11. Vol. XXIV, 15-12-2006) 
CoL3ll 

Atrcx:ities Alaillst Women in BPO 
lDdustrics 
(Deb. 16,-Vol. XXIV. 13-12.20(6) 
Cd. 217-71 

Alle,ed COll\lersion or Temple iato 
Abattoir in Pakistan 
(Deb. II. Vol. XXIV. 06-12.20(6) 
Col 113 

BSNL Siro Cards 
(Deb. 6, Vol. XXIII, 29-11·2006) 
Col. 2 16-17 

Consumer Cues 
(Deb. 4. Vol. XXIII, 27-11-20(6) 
Col.l()'17 

Demands for Excess Gtants (Railways}-
2004-2005 and Demands for suppre-

Evalualion of Private Insurance I mencayGr.1rs(Railways}-2006-2007 
Companies I (Deb. 10, Vol. XXIII, 0~-12-2006) 
(Deb. II. Vol. XXIV, 15-12-2006) I Col.Sls..20 
Col 197-91 I Development ofMusewM F..... I (Deb. 17, ·Vol. XXIV. 14-12-2006) 
(Deb. 15, Vol. XXIV, 12-12·2006) I CoL 32-3S 
CoI.2SU1 i Economic Growth Rate 

IfuMd in MinioB IncItMIuy i (Deb. 6, Vol. XXIII. 29-11.2(06) 
(Deb. l~. Vol. XXIV, 12-12-2006) i Col. 101 
QtL27I ! Health Insurance 
~ ofServicesofhrt-Time! (Deb. 3. Vol. XXIlI, 24.11-20(6) 

Workers ! Col 191-93 
(Deb. II, Vol. XXlV, ".12.20.(6) ! lndebuIcss ofFarrncrs 

CoL~9 ! (Deb. 9, Vol. XXIIJ. 04.12·2016) 
Jle¥Ml of Sick ,. Mitts I CoLlI 

(Deb. U, Vol. XXlV, 12-12-2(06) llnfit-·· b lSI &.. t' iouJ Col 12 _aboll y ~~ S 1ft var 
Govemmettt Orpnilatiou 

T ...... ~c.m,.ia~ I (Deb. S, Vol. XXlII, 18-11-2006) 
(Deb. I'. Vol. XXIV. 12-12-2006) Col 14S-46 
CoL 1. Leakap IUd BUfItinI of LPG CyJiaden 

............... D. (Deb. 2, Vol. XXIU. 23-11·2006) 
Col 17·1' . • !hod 10 opea • CeatraI univct.ityiJl 

0.:1. ... ........ (MUJt]11) 
(Deb. U. Vol. XXJV. 12·12~2006) 
CuL4C43 

.......... ." tKllpa ...... 
Airport. O--.lled 

(Deb. 17, VoL XXIV, 1~-12.l(06) 
Col 162 

,..,...art AaaI* 

Accidelds in ColI M .... 
(Deb. '1, Vol. XXIII. 21-11-2006) 
CoLlA' .... 

·~ira.CMlwwSec1Or 
(Deb. 4. VotXXfII, 27-11--2006) 
Col, 223 
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Employment iRSmaU Scale Industries I Need for visit by ICMRscientists to 
(Deb. S, Vol. XXIII, 21-11-2006) KconjhardistriaofOrissatoascertain 
ColI .. ' .... ' the reasons for increase of death due 

Express Train between 8aripada and 
VlIIklapetnam 
(Deb. 7. Vol. XXIlI. 30-11-2006) 
Col. 263 

Extension of 8enplore-V"tsakhapatnam 
Expqss 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col 71·72 

Forestt)' with Japanese Assistance 

to malaria and to suggest effective 
measures to eradk:ate it'(MUR 377) 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col 46' 

Private Investment in Mining Sector 
(Deb. S, Vol. XXIII, 28-11.2006) 
Col. 373 

Private Sector Participation in Railways . 
(Deb. 2. Vol. XXlIl. 23-11-2006) 
Col. 199-200 

Railway Projects in Orissa 
(Deb. 19, Vol. XXIV, 1-8-12-2006). (Deb. 12, Vol. XXIV, 07-12-2006) 
Col. :zo5.()6 Col 159-(j() 

Funds for AIDS Control Programme Railway Projects under Rail Vakas Nigam 
(Deb. I, Vol. XXIII, 22-11-2006) I Ltd. 
Cot4S3-SS I (Deb. 7, Vol. XXIII, 30-11-2006) 

OSJ S i Coll68-78 De""'1 Vi 1 X· • 0 II Repair of Railway Bridges and Tracks ( b. , o. Xlii, 2 -11-20 6) (Deb. 2, Vol. XXIIJ, 23.11.2006) 
CoL 427. ! Col. liS 

1I1epi Minmg I Revised National Tuberculosis 
(Deb. IS, Vol. XXIV, 12-12-2006) I Programme 
CoL 160-61 I (Deb. I, Vol. XXIII, 22-11-2006) 

lnI:reMe in Buitdina Cos& of Houses under' CoL 467-74 
lAY Setting up ofEduc:ational Complexes 
(Deb. 3, Vol. XXIII, 24-11-2006) (Deb. 20, Vol. XXIV, 19-12-20(6) 
CcOS9 Col. 23548 

In:fiitatioD ofTerrorists 
(Deb. S, Vol. XXIII, 28-11·2006) 
Col 199-200 

Sleet Plants 
(Deb. 4, Vol. XXIII, 27-11-2006) 
ColISJ..S9 

Subsidy for Growing Betel 
lntqrlted Inffutnlcture DevelopmePt (Deb. 9, Vol. XXIII. 04-12-2006) 

CeoIm I Col. 91 . 
(Deb. S, Vol. XXIII, 28-11-2006) . VRSbyOfftcialslStaffofMCL 
Col 291·300 (Deb. II, Vol. XXIV. 06-12-20(6) 

Meraer of'Steei Units with SAIL 
(Deb. 4, Vol. XXIII, 27-11-20(6) 
Col 141-49 

Modemi&adon ofCoeJ Miacs 
(Deb. I. Vol. XXIII. 22-11-2006) 
CoLl2J..29 

Col. 055-56 

N.yak, SWUuti A""" 
Ball on· Bops Advettisements 8iH. 2006 

by SIviaIMi ArcbIna NayIIk-lnt.i. 
(Deb. 13. Vol. XXIV, 01-.12-2(06) 
Col. 441 
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Bill on Employment of Children I Prohibition of Child Marrilge Bil~ 2006-
(Deb. 4, Vol. XXIII, 27-11-2006) Consid. &: Pass 
Col. 21 (Deb. 20, Vol. XXIV, 19-12-2006) 

Commissions for Protection of Chifd I CoI.46I~ 
Riltns (Amendment) Bill. 2006- Ragging and Suicides by College 
Consid. &: Pass I Students 
(Deb, 16. Vol. XXIV, 13-12-2006) (Deb. 10, Vol. XXIII, 05-12-2006) 
CoI.6S6-S7 i Col. 237-39 

Conditions for Setting up New Sugar Mills ! Rehabilitation ofTehri Dam 0ustecJ 
(Deb. 19, Vol. XXIV, 11-12-2006) I (Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 240-41 . , CoI.II4-IS 
. . I Sealing in Delhi 

Cut 1ft Government Spcndm& I (Deb. 13, Vol. XXIV, 01-12-2006) 
(Deb. 18, Vol. XXIV, 15-12-2006) I Col. 119-21 
CoL 364 I SR·"·" '1' . C port ....... 1 ltatlon entre 

Dividend Paid by Oil Companies i (Deb. 16, Vol. XXIV. 13-12·2006) 
(Deb. 12, Vol. XXIV, 07-12-20(6) I CoI.387 
Co1.6s-67 I Suicide by Students 

fanners (Old Age Pension) Bjl~ 2006 by 1 (Deb. 10, Vol. XXlII. 05-12·2006) 
ShrimlltiArchana Nayak-Jnt. I Col. 19 
(Deb. 13, Vol. XXIV. 08-12-2006) ; Technology Pannmhip 
Co1.441 . I (Deb. 13. Vol. XXIV. 01-12-2006) 

foreip Ex.change Reserve I Col. 270-71 
(Deb. 13. Vol. XXIV, 01-12-20(6) ! Trade Negociations 
Col. 237·39 • I (Deb. 20, Vol. XXIV, 19-12-20(6) 

High Magnitude ofMinnaJ Resources ! CoI.4142 
(Deb. IS, Vol. XXIV, 12.12.20(6) I Use of Qua.. litySeeds 
Col. 111-20 (Deb. 19, Vol. XXIV, 11-12·2006) 

. . • I CoI.49-~ 
Institute of SCience EducatIon and I 

Research t Water aw,es 
(Deb. I), Vol. XXIV, 01-12-2(06) I (Deb. II, Vol. XXIV, 15-12-2006) 
Col 293 Col. 346 . I Water Development 

Inlqralcd ActIOn Plan (or Cashew (Deb. 9, Vol. XXIII, 04-12-2006) 
Industry 1 ColI69--70 
(Deb. 14. Vol. XXIV 11-12-2(06) ; 
CoJ.13I.J2 ' i Wom~n Welfare Bill. 2006 by 

, Shrimati Archana NI)'Ik-lnt. 
National Rural HOUSing Policy I (D~b. 13, Vol. XXIV. 01-12-2006) 

(Deb 18. Vol. XXIV, IS-12-2006)! Col. 441 
Col. I04-OS I 

Problems being faced by unorganized i Nil •• Child, Sllii 
labour in the country (OUR 19l1 I Functi~inao(PJB 
(Deb. 12, Vol. XXIV, 07-12-2006)! (Deb. 19, Vol. XXIV, 11-12-2006) 
CoL 422.23 f Col 13 
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Need to provide compensation to the fann-
ers of Rajasthan whose land has been 
acquired by army on Indo-Pak Border 
(MUR377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 210-81 . 

NlkbU Ka .. r. SItri 
Activities ofULFA 

(Deb. 5, Vol. XXIII, 28-11-2006) 
Col 144 

AareementJ with Afahanistan 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col so 1-02 

AJIcpd Conuption Owge qllinst Indian 
0fIkiaI 
(Deb. 1, Vol. XXtll, 22-11-2006) 
CoL 1~31 

Device to Track Particulate Matters 
(Deb. 4, Vol. XXIII, 27-11-~006) 
Col. 175-76 

Double Taxation Agreement with 
Mauritius 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col 239-40 

EIANorms 
(Deb. 14, Vol. XXIV, 11-12-2006) 
CoI.14-2S 

Escape ofOcers 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 133 

Expansion ofNREGS 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Col. 34-40 

Ganga Action Plan 
Allotment of Lands to Hospitals (Deb. 4, Vol. XXIII, 27-11-2006) 

(Deb. 3, Vol. XXIII, 24-11-2006), Co1.4S48 

CoL J40.41 I Health Facilities to Urban Poor 
Central Excise of Duty Evasion I (Deb. 6, Vol. XXIII. 29-11-2006) 

(Deb. 18, Vol. XXIV, 15-12-2006); Col.30~ 

Co\. 291-94 ! Increasing Production of Coal 
Congestion at tGI Airport ! (Deb. II, Vol. XXIV, 06-12-2006) 

(Deb. 17. Vol. XXIV, 14-12-2006) Col. 92-93 
CoL 123-24 

Cont.ImiMted Drinkina Water 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col2l4-lS 

ConcanIiution oftmported Wheat 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Col)4l.et9 

India's Rank in Trade 
(Deb. II, Vol. XXIV, 15-12-2006) 
CoI.30-3S 

Introduction of Biometric Passports 
(Deb. 6, Vol. XXIIl, 29-11-2006) 
COI.S2-S3 

Mobile Telephones Top up Cards 
Dealilla with Naxaliles (Deb. 3, Vol. XXIII, 24-11-2006) 

(Deb. 10, Vol. XXIII, 05-12-2006) CoL 518 

CoL 15-16 Private Investment in C(,II Sector 
DeclineinEmplo)'mlm (Deb. 16, Vol. XXIV, \3-12-2006) 

(Deb. 4, Vol. XXIII, 27-11-2006) CoI.203-04 

Col 266-67 Recommendations of Law Commission on 
Development and Growth of Mining. Reporting by Media 

Sector I (Deb. 18, Vol. XXIV. IS-12-2006) 
(Deb. 20, Vol. XXIV, 19-12-2006) Co1.3S4 
Col. 41-43 I 



~32 

Itefiaiaa Capacity I Unmanaect Lnct CrouiIp (u.. n. Vol. XXIV. 01-12-2G06) (0elJ. 7, Vol. XXIlI. 3O.U.2006) 
ColII2-&s -, Col36-40 

Revamping of Cater in, &ad Travel ~""'ShriG 

TourismSosmerus I LifeofCwrencyNOleS 
(Deb. 12, Vol. XXIV. 01 .. 12-2006) I (Deb. 11, Vol. XXIV, 15-12-2006) 
Col. 292-93 1 CoL22I-29 

Special Ecoaom~ Zones , PoIavaram Project 
(Deb. IS, Vol. XXIV. 12·12-2006) (Deb. 9, Vol. XXIU, 04-12-2006) 
Col 184-85 CollS1 

Speedy Finalis.tion of Border area I ProjectawaitingEaviroamenlalae..:e 
Developmenl Plan (Deb. 14. Vol. XXIV, 11-12.2006) 
(~b. Ij. Vol. xxrv. 12-12-2006) I Col 14243 
Col. lSI-59 1 Project under JNNURM 

Standing Committee oftnfbrmalion and I (Deb. 18. Vol. XXIV. 15-12-2(06) 
TcdmoIOl)'-ThiJ't)'..:Fiftk and Thin)'. t Col. 102-04 
Sixth Report-Presented " ' Promotion of PhoneS ia Andhra PnIdcsb 
(Deb. 16. Vol. XXIV. 13-12-2(06), (Deb. 16. Vol. XXIV, 13-12-20(6) 
Col 511 ! CoI.l4J..49 

S1al1dioJ Cotnmiuee on Infonution and ! Puli Chinfala Proj«t 
Technology-ActionTIlkenRepon- t (Deb. 14, Vol XXIV. 11-12-20(6) 
UJd i Cot 145-46 
(Deb. 16. Vol. XXIV. 13-12..2006) i RailwayBookingCouu&erinHa)'8lNaaar. 
Cot. 571 . I Hyderabad 

StMdinlCommittec Oft htformatlOn , (Deb. 12. Vol. XXIV. 07.12.2006) 
TechnotoD-Tbirty-seventb to Thirty I Col. I" 
Nintb Rep6rts--Pmented i SeUin, of Railway TicblStbrouah Petre .. , 
(Deb. 19. Vol. XXIV, 1"'12~:2006) I Pwnp. 
Col4S3 ! (Deb. 12. Vol. XXIV. 07.12.2006) 

Statement made by Minister ofExtemall ColIIl-12 
Affairs on 12.12.2006repdin& ~ Spurious Fertililas 
US Civil Nudear Cooper,"oa (Deb. 19, Vol. XXIV •• 1.12.2006) 
(OUR 193) Col. 402-'1 
(DC'b. 19. Vol. XXIV, 11-12.2006) TVs..aouanAndhraPt ... 

Col5.S~ (Deb. 9. Vol. XXIU. 04-12-2006) 
Theft in PatDa Museum Col. 11.1-74 

(Deb. 12. Vol. XXIV, 07-12.20(6) Vilikll'ltoOok:.cmdaFort 
Col 106007 (Deb. 17. Vol. XX.V,.4-11-2006) 
T~ oePDS Fooc:IaniM I otl243 

(Deb. 4, Vol. XXIII. 21.n-20e6) 
Col, 23J·32 Ona, ... ri ..... 

U ... ~of'PeIIoJ CndilPolicyoflolABAJU) 
(oDeb. 7. Vol. XXItI. JO. n-2006) (Deb; .. Vol. XXDI. Ot.U-2006) 
Col~ cw'91-9l 
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cn.. to SMctioa fRB ! NaxaJism 
(Deb. S, Vol. xxm, 28-11-2006) I (Deb. S, Vol. XXIII, 28-11-2006) 
CoL 216-11 I Col. 219-12 

Declaration otNational Highways I Need to include' Kurukh' language ill the 
(Deb. I. Vol. XXIII, 22-11-2006) I Eiahtb Schedule to the Constitution 
Cot. 424-27 1 (MUR.3n) 

Development ofChilka Lake ! 
(Deb. 2, Vol. XXIII, 23-11-2006) I (Deb. 20, Vol. XX!V, 19-12-2006) 
CoL liS Col4l9-4O 

Environtn_1 ae..:e lOr Minin& 
(Deb. 9, Vol. XXlII, 04-12-20(6) 
Col4S..f6 

Need to tIke immediate stepi to cbectdle 
ctedinia& population ofwiW c ...... 
due to Jlpidly decreaains forest _ 
in OI'isIa(MUR 371) 

Expuioo ofBSNL 
(Deb. I, Vol. xxm, 22-11-2006) I (Deb. 4, Vol. XXIII, 21-11-2006) 

Col 304 Col. 139-40 
Failure to UA PDSQaota 

(Deb. 14, .... XXlV. 1I-12-208i) 
CoL 117-30 

FiIIInclat A_i.noe 10 s.... 
(Deb. 2, Vet. XXlU, 23-11-2006) . 
Col 21-34 

New VarieIy ofWbelt by ICAJt 
(~. 4. Vol. XXIU, 27-11-2006) 
CoL222~ 

NMDCMina 
(Dc~. S, Vol. XXIII, 21-11-2006) 
Col. 62-63 

OIUIXD NTPC Power Plant in Orissa 
(Deb. I, Vol. XXm,OI-12-2oo6) (Deb. 1, Vol. xxm. 24-11-20(6) 
Col. 167 I Col.44J.44. . 

H)!dro Power 0.. ilinn ! PoIaq-1IR Multi Purpose ProJCI:t 
(Dett.l. Vol. XXIII. 24-1I-2006)! (Deb. 9, Vol. XXIII,04-12-2(06) 
Col.1WO j Col. 132-33 

Investment under NHDP I Power Generation Capacity of NT PC 
(Deb. 16. Vol. XXIV, 13-12-2006) I (Deb. 3, Vol. XXIII, 24-ll-UiI06) 
CoI.I6W6 I CoL 342-43 

Iron ON Price i Produas Supplied by SAIL to Railways 
(Deb. 10, Vol XXIII. 05-12-2006) i (Deb. 4. Vol. XXIII, 27-11-20(6) 
Co! J .... S I C4l26S-66 

Meraer otStle) UD8s with SAIL i Rail Unb to Mining Areas ()f Keonjhar, 
(Deb. 4, Vol. XXIlI. 27·11-2006) Orissa 
Coli......, (Deb. 17, Vol. XXIV. 14-12-2006) 

Missins Links on TJunk and F~er I 0ll137-31 . 
Routes I Rehabilitation of Displaced Persons 
(Oeb. 17, Vol. XXIV, 14-12·2006) i (Deb. 4, Vol. XXJlI, 27-11-2006) 
CoUll . I Col. 156-57 

Modernisation of Rare Earth Units I Restruc:turiDJ ofNHAI 
(Dt1l. I, Vol. XXIII, 22- t1-2006) I (Deb. 6, Vol. XXIll. 29-11-2006) 
~.2~73 ~.31~18 
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SdIeduted Tribes and other Traditional 
Forest Dwellen (Recopition of For-
est Rights) Bill, 2006-Consid. &; Pass 

~ (Deb. II, Vol. XXIV, 1S-12-20(6) 
Col44l-S4 

Central Educational Institutions (Reser-
vation in Admission) Bill, 2006-
Could . .t Pal . 
(Deb, 17, Vol. XXIV, 14-12-2006) 
ColJ40.41 

Setting up of IIMs Commercial Activities at Airpol1S 
(Deb. 10, Vol. XXlII, 05-12-2006) (Deb. 7, Vol. XXlII, 30-11-2006) 
Col 223-24 Col. 284 

Special Economic Zones 
(Deb. 15, Vol. xxtv, 12-12-2006) 
CoI.114-IS 

Constitution of Madrasas Board 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoI.22S-26 

Upgradation ofNH·215 . C . . li' and Chi'~-nme agaInst "omen lUI "" 
~~;' Vol. XXIII, 29-11-2006} I (Deb. to, Vol. XXIII,05-12-2006) 

Col. 314-19 
WelfarelSafety of Senior Citizens I 

(Deb. 10, Vol. XXIII, 05-12-2006) 1 Demands of Farmers 
Col 260-62 II (Deb. 4, Vol. XXIII, 21.11·2006) 

Widening of Road in Orissa Col. 282-83 
(Deb. 6, Vol. XXIII, 29-11-2006) I Depleting Forest Cover 
Col 301 I (Deb. 14, Vol. XXIV, 11-12-2006) 

I Col.12·J3 
Diplomas &om Unreeopiled Institutions 

Nmtto include 'Kudukh'lanpacetotbe (Deb. IS, Vol. XXIV, 12-12-2006) 
Eighth Schedule of abe COIIStitution I Col. 376-71 
(MUR 317) r D' !...t_~ Co- ftCO"'_ 
(Deb. 9, Vol. XX1I1, 04-12.2006) II tvlUlRN iJ\lllIr~ 
CoD97 (Deb. 13, Vol. XXIV. 01-12-2006) 

Scheduled Tribes and orber TraditiOnal! Col I 74-7S • 
Forest Dwellen (Recoprltlon of For- Doha Declaration 
estRights)BiII,2006-Consid.ctPass (Deb. 20, Vol. XXIV, 19-12-2006) 
(Deb. 18, Vol. XXIV, 15-12-2006) Col 134-3' 
ColSOs-oa 

14th NAM Conference 
(Ddt. I, Vol. XXJlI, 22-11-2006) 
Col. 202.(13 

ExpIoraCioa ofMinerIJI and Mines 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col.27S-76 

Facilities forbihwlly ....... 
(Deb, 12, Vol. XXIV. 01-12-2006) 
Col 16617 Amendment of Prevention of Corruption 

Act Fire. SaIIrjuna M_ 
(Deb. 16, Vol. XXIV, 13-12-2006) (Deb. 2, Vol. XXIII. 23-11·2006) 
CoL 491-99 I Col 90-91 

Bird Hit Incidents I FLL throush PN Route 
(Deb. 7. Vol. XXIII, 30-11-2006)! (Deb. I, Vol. XXIII. 01-12.20(6) 
Col. 148 I Col. 161 



NAME INDEX S3S 

Free Trade Agreement i National Water Convention 
(Deb. 10, Vol. XXIII, 05-12-2006) i (Deb. 14. Vol. XXIV, ! 1-12-2006) 
Col. 35-36 Col. 152 

Free trade between UK and India Open Sky Policy 
(Dcb. IS, Vol. XXIV, 12-12-2006): (Deb. 12. Vol. XXIV, 01-12-2006) 
Col. 114 i Col. 2449 

I 
OM Crops I Opening of Coal Mines to Private Sectors 

(Deb. 9, Vol. xxm, 04-12-2006) (Deb,6, Vol. XXHI, 29-11-2006) 
CoL211-19 I Col. 211 

Hip Incidence of AIDS Outbreak of Dengue and CI!ikungunya 
(Deb. 6, Vol. XXIII, 29-11-~006) I (Deb. I, Vol. XXIII, 22-11-20(6) 
Col. 112-73 Col 21-36 

ImJ*t ofNuc. Test by North Korea I Private ~articipation in Defence 
(0 b I Y, I X' . I Production 

e. , o. XIIl. 22-11-2006) I (Deb. 1. Vol. XXIII, 30-11-20(6) 
Col. 227-21 Co1.315-16 

Implementation of Reservation Policy I Privatization of Ports 
(Deb. S, Vol. XXIII, 28-11-2006) I (Deb. II, Vol. XXIV, 06-12-2006) 
Col. 332-33 1 CoI.20I~2 

Implementation of Schemes through I Processing of Grapes 
NGOs ' (Deb. 12, Vol. XXIV, 07-12-2006) 
(Deb. 15, Vol. XXIV, 12-12-2006) Col. 289 
Col. 339-40 Promotion of Organic Farming 

India's Contribution to IMF . (Deb. 14, Vol. XXIV, 11-12-2006) 
(Deb. 3. Vol. XXIII, 24-1 1-2006) ~ Co1.2~7 

CoI.4B-14 'I Proposal for providing Laptops to School 
Infrastructure at Non-Metro Airports I Children 

(Deb. 2, Vol. XXIII. 23-11-2006) I (Deb. 5, Vol. XXIII, 28-12-2006-) 
Col. JOO..O I i Col. 79 

Integrated Disease Surveillance I Providing Education to MCislim 
"0II81iDe I Community Children 
(Deb. I, Vol. XXIII, 22-11-2006)' (Deb. S, Vol. XXIII, 28-11-2006) 
Col311 Col. 217 

Loans forRestruc:turing of Co-Operative 
Banks 
(Deb. a, Vol. XXlII, 01-12-20(6) 
Col 31-3' 

Micro Credit to SeJfHelp Orol.!j)S 
(Deb. 13, Vol. XXIV, 08-12-20(6) 
Col. 269-10 

National Commission for Minorities 
(D~b. S. Vol. XXIII. 28-11·:!006) 
CoUI4-IS 

Public Private Pannership Appraisal 
Cona .. _ 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 74-76 

Realization ofTourism Potmtial 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col.) 19-20 

Requirement of Funds for Power 
Transmission 
(Deb. 8, Vol. xxm, 01-12-2006) 
Col. 191-92 
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ResewceCnmch in Railways Urdu 0IanncIs 
~. 12. Vol. XXIV. 01-12-2006) (Deb. 14, Vol. XXIV. 11-12-2006) 
ColJ0S.06 Col. 217-1S 

Revampinc Twenty Poiat Progranxne '\ Visa ~Chinese Busioesamen 
(Dcb. I. Vol. XXIII, 22-11-.2006) (Deb. 6. Vol. XXIII, 29-11-2006) 
CoL 220-21 Col, 235-36 

Revised One Indi2 Plan by MTNL Voc:adouI R.ebabilitatioo Centres 
(Deb. 6, Vel. XXIII, 29-11-2(06) (Deb. 9, Vol. XXIII. 04-12-2006) 
CoL Sl-S9 Col. 325-26 

Revision of Pric:cs ofNatunll Gas WEF Study 
(~b. 11, Vot. XXIV, J4-12-2(06) (Deb. 8, Vol. XXIII, 01-12-20(6) 
Col 1 20-2 J \. CoL 169--10 

Sale ofT--.. oush GoVel1Uelit Run Widenio&Ambit of~ ProIec:tion 
Iatemet KioIb 'I (Deb. 9, Vol. XXIII, 04-12-2006) 
(Deb. 12, Vol. XXN, 01-12-2006) CoI.l76-n 
caL 'JIO.72 

Satellite l.anctMIrtt Space Naviption ........... SIut ....... 
Project The AdmiDilhPw TriIIwIaIs (Amend-
(Deb. ), Vol XXUJ, 24·11-2806) ,...)Bill.2006 eo.id ... ... 
Col..., 1 (Deb. 19. Vol. XXN, ... 12.2(06) 

Sc:hews tbr Development ofForescs I Cot 516-11.S»21 
(Deb. 9, Vol. XXIII, 04-12-2006) I 
CoL 213-13 ; Pa"~riR"'" 

I 

Services to Senior Citizcns : Acquisition ofSBI s-. 
(Deb. 13. Vol XXIV. 01.12-2006) 1 (Deb .. 13, Vol. XXIV, 01-12-2006) 
Col. 41 CoU7-28 

Share in RetaIl M~ ofPr~med Food Agreements with Foreign COWllries 
(Deb. 2, Vol. XXIII, 23-11-2006) (D~b. 12, Vol. XXIV. 07-12-2006) 
CoL 228--29 ! Col 37 

Small and Medium Entrcprenews II: Committee on Public: UndertakiRp-
(Deb. 20; Vol. XXIV. 1'-12-2006) ! FO\Ittcentb Report-Ptaented 
CoLJ~l , (Deb. 13. Vol. XXIV. 0'-12-2006) 

Submission ofRcport o(Sacha C'.ommiaIee! Col3S2 
(Deb. 2, Vol. XXHI. 23-1I·2006) .\' Comminee Oft Public Undenaltm,s-
Lol. 142 , S~ IDCI SewlllSMIdt Rcpotts---

Tax Extmption for Power SbItion i Presented 
(Deb. 13, Vol. XXIV, 01-12-2006)' (Deb. II, Vol XXIV. 15-12·2006) 
Col,249-~ Col, 407 

Unifonn SceurityGuidelines fof Telecom COJ'QInluee on NtJio UnderLakinp -
Compeoies St.tIemedt-l.W 
(Deb. 6, Vol. XXDl. 29-11-2006) (Deb,lO, Vol. XXIV. 19·12..2006) 
Col 53-54 CoL 317 
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Child Marriages Committee Oft Public Under1akings-
Fifteenrh Report-Presented 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 294 

(Deb. " Vol. XXIII. 2'-11-2006) 
CoL 326-32 

Impect ofWTO Aareanent 
(Deb. " Vol. XXIII, 21-11-2006) 
ColD 

NPAsofBanb 
(Deb. II, Vol. XXIV, 1S-12-2006) 
Col. 11-12 

Coal Mine Projects 
(Deb. 11, Vol. XXIV, 06-12-2006) 
ColSO-'1 

Defenc, Procurement Manual and 
Proc:edUR 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col 111-20 

Pltentina of Indian Herbs ad Plants Delhi-Mumbai video Coaference 
(Deb. 20, Vol. XXIV, 19-12-2006) (Deb. I, Vol. XXIII, 22-11-2006) 
Col 27 CoJ.J 10 

SIlIIes._ ..... by Min .. ofExtemaI 
Aft'ain Oft 12.12.2006 reprdinc Indo-
US Civil Nuclear Cooperation 
(OOJ.193) 
(Deb. 19, Vot XXIV, 11-12-2006) 
CoI.S*-'3 

........ y.a~K.c. 
Production of Foodpains 

(Deb. 4. Vol. XXIII,27-11-2006) 
Col. 91-93 

Dcmaod ofSteel 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 91-92 

Development of MOIIUIneIdI 
(Deb. 12, Vol. XXIV, 07~12-2006) 
CoL 16S-66 

EIec:trificeIioo ofRailway Line 
(Deb. 17, Vol. XXIV, 14-12-2006) 
ColIJ9-90 
a...-- Opportunities Provided by EInp"'J'u_u. . 

Ban Oft Entry of Noft..haenJcn Into IT Companies 
PIdJrmI (Deb. 16, Vol. XXIV, 13-12-2006) 
(Deb. 2, Vol. XXIlI, 23-11-2006) Col. '-43-44 
CoL 173-74 Enc:yclopMdia of Indian Poetics 

Cancellation ofFJiahIs oflA (Deb. 12, Vol. XXIV, 07-12-2006) 
(Deb. 2, Vol. XXIII, 23-Jl-2006) CoI.245-46 

Col. ~ I Establishment of Model Hospitals 
CcletntionOfISOdlAnniVCfW)'OfWvII (Deb. 6, Vol. XXIII, 29-11-2006) 

(Deb. 17. Vol. XXIV, 14-12-2006) CoI.~l1 

Col. 53 I Expenditure on Advertisement 
CCllralSilkwormSeedConvniaee i (Deb. 19, Vol. XXIV, 11-12-2006) 

(Deb. U, Vol. XXIV, 12-12-2006) ,. CoL311-84 

Col 3''''7 External AssistanCe for NRHM 
Cblnaeofl\lamc I (Den. 6, Vol. XXlIl, 29-11-2006) 

(Deb. 20, Vol. XXIV. 19-12-2006) CoL 174-7' 
Col 317 I" d . i Gauge Conversion at Parnban 8n ge 

Olennai-Trichy-MadUBiPipehnc I (Deb. 12, Vol. XXIV, 07-12-2006) 
(Deb. 7. Vol. XXIII. 30-11-2006)! Col. 69-70 
Col.~ ; 
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JW) Export Procesaina Zones I Munui CommiIIoe 
(Deb. 15, Vol. XXIV. 12-12-2006) (Deb. 14, Vol. XXIV, 11-12-2006) 
Col 63 Coll.5S-64 

HouIa b lUmImi Affected People National Urben Transport Policy. 2006 
(Deb. 13, Vol. XXlV,0I·12·2006) (Deb. I. Vol. XXIII. 01-12·2006) 
Col9S-96 CoL 117-11 

IIFC Need to set up Karur Textile under the 
(Deb. n. Vol. XXIV, 15-12-2006) I: Scheme for Int .... ted Textile Park in 
CoL21S Tamil Nadu(MUR 3m 

lII-Effe<:tsofTobac:co I (Deb. IS. Vol. XXIV, 12-12-2006) 
(Deb. I, Vol. XXIII. 22-11.2006) I Col 44149 
CoL 376-71 I Non-availability of Packaging Prodf:ICU 

Impact ofDiseues on Tourism 1 (Deb. 16. Vol. XXIV. 13-12-2006) 
(Deb. 2, Vol. XXIII. 23-11-2006) I Col.9S-96 
Col. 12$.26 lOn-line FlII:ilities to Customers 

Improvement in Services ofCAlCS 
(Deb. a, Vol. XXIII. 01.12-2006) 
CoI.8s-16 

Inc:rase in Agri Exports 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Col. lSI-56 

IntrodllCtioa ofGarib Rath Trains 
(Deb. 7. Vol. XXIII, 30-) 1-2006) 
CoL 14-15 

Kasturba Gandhi BaliJca YJdyalayas 
(Deb. 10. Vol. xxm. 05-12-2006) 
Col. 335 

Madurai Airport 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 179 

, (Deb. 3. Vol. XXIII, 24-11-2006) 
Col. 444 

Outsourcing PAN Related Job 
(Deb. 3, Vol XXIII. 24-' -2006) 
CoI.2SO 

Passeoaas Terminals for Air India It Metro 
Airports 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 1.50 

Plancation ofKaranja 
(Deb. 19. Vol. XXIV. 11-12-2006) 
CoLJ40..41 

Prime Minister's Reconstruction 
Propamme 
(Deb. 12. Vol. XXIV. 07-12-2006) 
CoI.271·72 

Market under NOMe PriVlle M.Ed. CoUeges 
(Deb. S. Vol. XXIII, 28-11-2006) (Deb. 20. Vol. XXIV. 19.12-2006) 
Col. 93-94 Col. 13-14 

Meetina of State Transport Ministers 
(Deb. I. Vol. XXIII. 22-fl-2006) 
CoI.304-0S 

Modernisation ofPMF 
(Deb. IS. Vol. XXIV, 12-12-2006) 
Col. 361-69 

Private Sector for Urban Renewal Project 
(Deb. la, Vol. XXIV. 15-12·2006) 
Col.J49 

Promotion of Imcrtaste Mmia,aes 
(Deb. 7. Vol. XXIII. 30·11-2006) 
Col. 15-22 

Mosquito Nets Rate of Internl on Deposits 
(Deb. 20. Vol. XXIV, 19-12-2006) (Deb. 13. Vo\' XXIV. 08-12-2006) 
CoL 269-70 Col. 110 
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Regional Offices of New and Renewable 

EnefJ)' 
Setting up of Overseas Investment 

Centres 
(Deb. 13, Vol. XXIV, 08-12-2006) 
CoL313-14 

(Deb. 6, Vol. XXIII, 29-11-2006) 
Coli 73-74 

Regularisation of Services of Anganwadi Sharing of Water 
workers (Deb. 19, Vol. XXIV, 11-12-2006) 
(Deb. S, Vol. XXIU. 28-11-2006) CoL217 
CoI.13So-36 Setting Up of National Translation 

Report on the St.ate of the Panchayats-a Mission 
Mid-term Review and Appraisal-2006 (Deb. 10, Vol. XXIII, OS-12-2006) 
(OUR 193) Col. 71-72 
(Deb. 16, Vol. XXIV, 13-12-2006) SpeciaJAgriculturalProduceSc:beme 
Col. 683-17 (Deb. 19, Vol. XXIV, 11-'12-2006) 

Requirement ofEquipments in Railways Col 92-93 
(Deb. 12, Vol. XXIV, 07-12-2006) Special Economic:loMs 
Coi.301'()3 (Deb. 20, Vol. XXIV, 19-12-2006) 

R~ofT~ Colla 
(Deb. 10, Vol. XXIIl, 05-12-2006) Speed Post PIUpOrt Servkle 
CoL 390-91 (Deb. I, Vol. XXIII, 22-11-2006) 

Re\lampin&ofKVIC CoL 194-96 
(Deb. 10. Vol. XXIII. 05-12-2006) StatusofBALCO 
Col. 178-79 I (Deb. S, Vol. XXIlI, 21-11-2006) 

Rural Knowledge Centres Col26~ 

(Deb. 3, Vol. XXIII. 24-11-2006) I StatutoryduesofEmployeesofPSUs 
Col.SI0-12 I (Deb. 7, Vol. XXIII. 3D-11-2006) 

Sale of Drugs in Departmental Stores I Col. 159-61 
(Deb. 1. Vol. XXIII, 22-11-2006) I S~ Vendor 
CoL 161~ I (Deb. 13, Vol. XXIV, 01-12-2006) 

SchoolsundetNDMC i Col. 172-74 
(Deb. 15, Vol. XXIV. 12-12-2006) I System for Overseas Indians 
Col. 335036 I (Deb. 11, Vol. XXIV, 06-12-2006) 

Security for Metro Rail I Col 122-25 
(Deb. 3, Vol. XXIII, 24-11-2006) ; TrainingbyCoirlndustry 
CoD68 I (Deb. IS, Vol. XXIV, 12-12-2006) 

Setting up of Aeronautical Science and I Col20S.()6 
Trainina Academy at Sriperumbudur I Unique Identity Scheme 
(Deb. " Vol. XXIII, 30-11-2006) I (Deb. 20, Vol. XXIV. 19-12-2006) 
CoI.2S7-S8 . Col. 227-28 

Setting up ofNHRC in State'5 1 Volunteers for Commonwealth Games 
(Deb. S, Vol. xxm, 21-11-20~) I (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 14041 I Col. 449 
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....... an .. • .. _ Cenarat Educational lnItibdioRs ~-
AboJidaaofCllpilal~Bm.2004 vation ill Admitlioa) Bill, 2006-

Consid. 4 --- . by SIIri c.K.~. .r_ 
.. WdhcIrawa (Deb. 17, Vol. XXIV, 14-12-2006) 
(Deb. 3. Vol. XXIII. 24-11-2006) Col. 3 14-16 
Col. 67l-" Childbood ObesitylDiabetic htienIs 

Coasumer Caes (Deb. It, Vol. XXIV, 06-12-2006) 
( n.-.a. ' Col t71-n 
~. 4, Vol. XXIII, 27-11-2006) 

Col. 14-IS Closure ofNTC and NIMe Mills 
DemandsfcrExA:euGranls(Raifways}- (Deb. 15, Vol. XXIV. 12-12-2(06) 

2C)04.200S and DemInds for Supple- I Col38~-94 • 
menIIry GrInIs (RaiIMyl)-2006-2001 I Computerised IleservatioD Countries 
(Deb. 10, Vol. XXUI, 05-12-2006) i (Deb. 2. Vol. XXIII. 23-11·2006) 
Col. 537-40 I Col.1!I1 

Market for Apo-Products ! Constitution of D.fence Acquisition 
(Deb. 9, Vol. XXIII, 04-12-2006) i Cooneil 
ColJ44.46 i (Deb. 12. Vol. XXIV, 01-12·2006) 

i Col286-a7 
Mkro FinaDI:c Institutions ' 

(Deb. It Vol. XXIII, 01-12-2006) i OeclineinScxbOO 
Col. 131-32 i (Deb. J. Vol. XXIIJ. 22.11-2",) 

Sc:hcda.1ed Trileund odtet TI8diIionII For-
Col. 228-30 

est Dwellers (Recognition of Defence Co-operation A.,ee1Mft1 with 
Fcma 1lifIs)8il2006-Consid.&:".. o.m.ny 
(Deb. II. Vol. XXIV. 15-12-2006) (Deb. 2, Vol. XXIII, 23·11-2006) 
CoL 4n-7S Col22 .... 2S 

Setting up of Clusters ! Educ:alion under SSA 
(Deb. S. Vol. XXIII. 21-11-2006)' (Deb. 5, Vol. XXIII, 2&-1)-2006) 
Col3S6-70 Col. Jl..J9 

Establishment of Security F~ 
(Deb. S, Vol. XXIlI. 21-11-2006) 

Adherence to Core Area Norms Col. 33J..34 
(Deb. 14. Vol. XXIV, 11-12-2006) ! Four LMina ofNH from KhInaPur to 
Col. 87 ' Ranipnj 

AFSP Act (Deb. 16. Vol. XXIV. 11-12-20(6) 
(Deb. 10. Vol. XXIII. OS-12-2006) Col.51J..34 
Col 117 Fund Collectioa by MINS 

Agricultures.nmit (Deb. 6. Vol. XXllI, 29-II-lOO6) 
(Deb. 9. Vol. XXIII. 04·12·2006) Col. 112 
Col 241 Guidelines for IJlfi'aJlnlctlftDewlupananl 

Appoinlment of Airpon Replalor in SEZI 
(Deb. 2. Vol. XXIII. 23-11-2006) (Dcb. '. Vol. xxm. 2 ... 11-20(6) 
Col III : Col. 277-71 
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lncreue in Per Capita Income i Report on the State of Pancbayats-A 
(Deb. 11. Vol. XXIV. 06-12-2006) Mid-TermReviewIlldAppraisaJ-2006 
Col. ~ (OUR 193) 

ImalIMion oflLS at Airports (Deb. 9. Vol. XXIII. 04-12-2006) 
Col. 457..00 (Deb. 12, Vol. XXIV. 07-12-2006) 

CoL 2»60 RevivalofHCL 
. CI.--t. ..... _ 1\ (Deb. 7, Vol. XXIII, 30-11-2006) 1m"'1"'" 1ft ~ M___ Col. 91-92 

(Deb. II. Vol. XXIV. 15-12-2006) 
Col. 332-33 , Road Over-bridges in Soutb Eastern 

Railways 
J<harIapur Railway Workshop I (Deb. 17, Vol. XXIV, 14-12-2006) 

(Deb. 12, Vol. XXIV. 07-12-2006)', Col. 119 
Col. 21. Sauuting of Baaage at Airporu 

Merpr of Air India and Alliance Air (Deb. 7, Vol. XXHl, 30-11-2006) 
(Deb. 17. Vol. XXIV, 14-12-2006) Col.214-I5 
Q)\. 179 Scbedulecl Tribes end other Traditional 

Merger ofDA with Bask ray Forest Dwellers (Recognitioa of For--
cstRi-) Bil' ~.&Paa. (Deb. 12. Vol. XXIV, 07-12-2006) .. - It 

Col. 92 (Deb, 18. Vol. XXIV. 15-12-2006) 
CoI.S02~3 

Need to instJvct the FCI to SlIrt proc:we- I S· . . . f' ~ 
f ..aAdu· nnJ f '''cst itUatlOft anslftg out 0 non-uny ......... ...-mcm 0 "-1 1ft area 0 n' . f W SettIemen siped be-

ll-I_pcrthe-ftad(MUR377) lion 0 ace t 
-..... -- tween the Employees Association and 
(Deb. 20. Vol. XXIV. 19-12-2006) Manqement of Industrial Develop-
Col. 442-43 I ment Bank of IDdia Limited and steps 

Offkial Websites on Private Servers taken by the Govcmmeat in this reprd 
(Deb. 16. Vol. XXIV. 13-12-2006) I (CA) 
Col2SI-S2 (Deb. 2Q. Vol. XXIV, 19-12-2006) 

<het'aowdina of Animals in Zoos Col 399 
(Deb. 9, Vol. XXIII, 04-12-2006) S~R.csolutionRe-disappJowl~f 
Col. 164-65 Indian Telejp'lph (~) OrdI-

nance and Indian Telegraph (AmeRd-
PCftItin& Pusport AppliQrions I meot) Bil~ 2006--Comid. &: PUI 

(Deb. I. Vol. XXIII. 22-11-2006) I,. (Deb. 11. Vol. XXIV. 08-12-2006) 
CoI.249-SO Col. 384-15 

PtewJntIon ofRivcr Erosion I Visits ofForeip Dignitaries 
(Deb. 14, Vol. XXIV. 11-12-2006) I (Deb. I, Vol. XXIII. 22-11-2006) 
CoLm-73 Col. 378-90 

ProIaibicioo ofOliId MIniaac Bill, 2006- PaDdey, Dc I..waiDarapa 
Contid. &; P.. Aareement OIl Siacbin 
(Deb. 20. Vol. XXIV. 19-12-2006) (Deb. 2, Vol. XXIII. 23-11-2006) 
CoI.46UJ Col. 138-39 
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Alleled Discrimination of Indian 
I'auenpra 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col 45 

AppoiaImenta on Fake Documents 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col62~ 

ArtificW SlUvlinpm IIAmamad1 
(Deb. 5, _Vol. XXIII, 21-11.2006) 
Col2J9.40 

a_erjee Comrniaee on Godbra Incident 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col 110-11 

Cimllation ofCoinl 

Introduction of Smart Cards for LPGI 
Kerosene Consumers 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col 223-24 

MSP on Unit Cost 
(Deb. 19, Vol. XXIV, 18-12-2006) 
CoL 399 

Need to provide railway link between 
Neemach and Badi Sadri for the 
convenience of people from 
Madhya Pradesh and Rajasthan 
(MUR317) 
(Deb. 17. Vol. XXIV, 14-12-2006) 
CollaO 

(Deb. 13, Vol. XXIV, 01-12-2006) I Overaeeing Committee for Backward 
Col 93-94 Classes 

CoYerIpofStarYlltionDealhAreasunder (Deb. 16, Vol. XXIV, \3-12-2006) 
NRl3GA I ColI73-7S 
(Deb. 3. Vol. XXIII. 24-11-2006) PcndingProposaiunderSGSY 
Col40S (Deb. II, Vol. XXIV, 1 S-12-2006) 

CwrentSCllUlofJado..US NllClcar Deal Col 327-28 
(Deb. I, Vol. xxm. 22-11-2006) PMf Personnel on UN Mission 
CoL 156-59 (Deb. 20, Vol. XXIV, 19-12-20C6) 

DanInds for Exeat Onab(lWJways)- i Col. 106-01 
2004-2005 and DcmInds for Supple- ! Removal of Army from Sir Creek 
.....,.Grwa(Wways)-2006-2007 (Deb. 20. Vol. XXIV. 19-12-2006) 
(Deb. 10, Vol. XXIII, 0.5-12-2006)! ColIl-12 
ColS69-12 I Report on Student Union Elections 

Development of IaduItriaIly Backward! (Deb. 10, Vol. xxm, 0.5-12-2006) 
States I Col239-S I 
(Deb. 5, Vol. XXIII. 21·11-2006) , Satellite Radio Broadcasting Service 
CoL]7-1' (Deb. 4, Vol. XXIII, 27-11-2006) 

FiDInciaI Nexus ofTerrorisla Col. 69 
(Deb. 10, Vol. XXIII. 05-J2-2006) i Sealing in Delhi 
CoL 336-17 I (Dcb. 3. Vol. XXIII, 24-11-2006) 

Infiltration by lSI Ascats in various Col217-19 
Go¥_ 0rpniuti0nI Seaetary Lew1 talks with Bqladah 
(Deb. 5, Vol. XXIII. 21·11-2006) (Deb. IS. Vol. XXIV. 12-12-2006) 
Col.14~ Col. 117 

... -s Rural EDqy Propamme Secwity Cover to Leaders 
(Deb. 1, Vol. XXIII, 24-11-2006) (Deb. 10. Vol. XXIII. 05.12-2006) 
Col.)C3-t4 Col. 369-71 
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Situation arising out of the increasing I Compensation Policy 
incidents offemale foeticide leading to! (Deb. 10, Vol. XXIII, 05-12-2006) 
con&inuous decline in the number of i Col. 2~7 
female child. and. steps taken by the I (Deb. 13, Vol. XXIV, 01-12-2006) 
Govemmentmthisregard(CA) I CoL291-92 
(Deb. 19, Vol. XXIV, 18-12-2006) 
CoL 492-93 I Conversion of Sacred Pond into 

Standing Committee on External Affairs-! Commercial Plaza 
T Ifth d Th ' h R (Deb. 6, Vol. XXIII, 29-11-2006) 

we an Irteent eports- 1 Col61-62 

(Deb. 19, Vol. XXIV, 18-12-2006) Epilepsy Patients 
Presented I 
COl.4S3 (Deb. 16, Vol. XXIV, 13-12-2006) 

I Col. 531-33 
SlrenJlhening of Intelligence System 

(Deb. 10, Vol. XXIII, 05-12-2006) EvidenceonMumbaiBombBIasts 
Co1.61-62 (Deb. I, Vol. XXIII, 22-1\-2006) 

Coll3l 
Supply of Food to Army 

(Deb. 17, Vol. XXIV, 14-12-2006) Exploring Deep Uraniwn Reserves 
Col. 17 (Deb. 16, Vol. XXIV, 13-12-2006) 

Col. 71-73 
Train Service to Nepal Border by China 

(Deb. I, Vol. XXIII, 22-11-2006) Foreign Direct Investment 
Col. 140-41 (Deb. 20, Vol. XXIV, 19-12-2006) 

Col. 320-4& 
VISU 

Gas Pricing Policy 
(Deb. IS, Vol. XXIV, 12-12-2006) (Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 170 Col 222-24 

rante, Start Dalpat Sloell 
AimaMielicopter Fenying VVIPs 

(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 167-61 

Allepd Diversion of Earthquake Relief 
Funds 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col 112-13 

Amendment in Act of'SATr 

Incentives to Foreign Tourists 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 112 

Indo-China Agreement 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoL 162-63 

lSI-LITE Terror Apnda 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 216 

(Deb. IS, Vol. XXIV, 12-12-2006) Loan to Fanners at Conc:cssional btes 
COl. 194 (Deb, 3, Vol. XXIII, 24-11-2006) 

Amendment in Section 377 oflPC Col 292-94 
(Deb. 20, Vol. XXIV. 19-12-2006) Multi-PurposeTravelCards 
Col. 207 (Deb. 7, Vol. xxm, 30-11-2006) 

Ban on Telecommunication Servic::es in 
N.E. Jtesion 
(Deb. I, Vol. XXUI, 22-1 J ·2006) 
CoL 123 

Col 113 
NCRB Report ofKidnappina ofCUIdral 

<D-b. 20, Vol. XXIV, 19-12-2006) 
Col. l1i-14 
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One Family One Employment 
(Deb. 14. Vol. XXIV, 11·12-2006) 
CoL 116 

WiJcI Ute Crime CoaIroI Bureau 
(Deb. 9, Vol. XXIII. 1)4·12-2006) 
Col. 111-12 

Pttrol Pu.palLPO AI.nci~1 to 
DepeadealI ofKlrJiI Mutyrs ........ SIui ............. 
(Deb. 17, Vol. XXIV. 14-12-2006) Central Educ:arionaJ Institutions (RCICIr-
Col 131-39 valion in Admission) Bill, 2006-

Po1itic:aJ PII1ies ReaisIcred wkb Election I 
CanniIIian 
(Deb. 13, Vol. XXIV. 01-12-2006) 
Col 1l3-34 

PriIonerI in TiIw Jail 
(Deb. 10, Vol. XXIII, 05·12·2006) 
Col 207 

Consid. &: Pus 
(Deb. 17, Vol. XXIV, 14-12-2006) 
COlJ61.69 

... Shri Sukdeo 

~ II •• ...&..ae of Funds 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. !01.()9 

Pruductioa of Special CIoIha for Jawans j Demands for Exa!u 0rInts (Railwaya)-
(Deb. 17, Vol. XXIV, 14-12-2006) I 2004-200$ and Demands for Supple-
ColIM-95 menr.yGnnls~)-2()06.2007 

PlowocioIIiof ..... C8IIe M.m.ps I (Deb. 10, Vol. XXIII. OS-I 2-2006) 
(Deb. 7. Vol. XXIII. 30-11-2006) Col. S4S-46 
Col l~ Stand~ Committee on Petroleum and 

PlCIIIiCtioa ofOlina NIIIftI Qu-1Welfth Report-Laid 
(Deb. '. Vol. XXUI, 04-12·2006) (Deb. S, Vol. XXIII, 2'-11-2006) 
C420I.02 Co .... Ss.~ 

Seizure offlke CUINIICY 
(Deb. 3, Vol. XXIII, 24-11·2006) 
Col. 437·]9 

SauII ......... of Women 
(Deb. 20, Vol. XXIV. J '.12-20(6) 
Coll24-26 

T ... orA' CettiftClleFibI .. Serials 

....... SIartVl ........ 
Central EducaUooal Institutions (Reter· 

Valion in Admission) Bill. 2006 -
Consid. &: PMI 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Co1)6J~ 

(Deb. 4, Vol. XXlII. 27.11-2006) Pa&el,SlariDHya ..... v.aa ........ 
ColIOl-06 

TickctJeu TmMIen 
(Deb. 2, Vol. XXIII. 23·11-2006) 
Col 221-22 

TiprlE'lpl-t Reeervea 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col 46-47 

US AIIiIIInce for Fiptifta Terrorism 
(Deb. II, Vol. XXIV, 06-12·2006) 
CoL 121 

AdviIory Commiaec for Ul'S 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col 220-21 

Allocation of Fundi for Municipal 
Councilt ofUT 
(Deb. ~O, Vol. XXJV, 19-12-2006) 
Col2lJ3.05 

AIIocItioft offunds to Daman and Diu 
(Deb. 16, Vol. XXIV. 1)-12·2006) 
Coi.I50-SI 
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Coastal Zones Manaacment Plall 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 115-16 

Projects in Daman and Diu 
(Deb. II, Vol. XXIV, 06-12-2006) 
CoL 126-30 

Development Control Rules in UT Railway Crossings on National HiJhways 
(Deb. IS, Vol. XXIV, 12-12-2006) I (Deb. 17, Vol. XXIV, 14-12-2006) 
CoI.1S3-54 Col. 119-20 

Development of Heritage Sites in Daman i Report on the State of Panchayats-A 
Ind Diu I Mid-TermReviewandApp-aisai-2006 
(Deb. If, Vol. XXIV, 07-12-2006): (OUR 193) 
CoL 241-42 (Deb: 9, Vol. XXIII, 04-12-2006) 

Drain. MId Sewcraae System in UT ColS07~ 

(Deb. IS, Vol. XXIV, 12-12-2006) ResentmcntamongOrderly 
CoL 62 (DeS. 17, Vol. XXIV, 14-12-2006) 

Export ofCouaae Produc:ts Co1.76-n 
(Deb. 10, Vol. XXIII, 05-12-2006): SettinJupofPetrolPumponAgriculture 
Col. 159 ' Land ofUT 

Export orTextite hems 
(Deb. 10, Vol. XXII1, OS-12-2006) 
Col2S3-60 

FORipTourists 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 111-12 

(Deb: 20, Vol. XXIV, 19-12-2006) 
COl.9S-96 

Strengthening Panchayati Raj System in 
Union Territories 
(Deb. 16, Vol. XXIV, 13-12-2006) 
COI.S20-22 

Fund for continuina Education in Punjab Vacant Pol1S in UT 
(Deb. 20, Vol. XXIV, 19-12.2006) (Deb. IS, Vol. XXIV, 12-12-2006) 
Col.252-S1 CoL 2~7 

Fund, for Commonwalth Games 
(Deb. I f. Vol. XXIV, 06-12-2006) htel,SlariJiYabhaiA. 
CoL 272-73 'Atithi Oevo Bhaw' Drive 

Fundi for Development of Tourism 
Projects 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col.22-ll 

(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 219 

Budgetary Allocation for Medical Systems 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col 192-93 Hotel Industry in Deman and Diu 

(Deb. 12. Vol. XXIV. 07-12-2006) Clletk on PopuJ.tion Growth 
Col. 75 (Deb. I, Vol. XXlII; 22-11.2006) 

Need '0 execute the ~ion of High 
Tide Line in DImIn _ Diu (MUR 371) 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL163~ 

Col 342-S1 
CIcararM;e by SACFA 

(Deb. 16, Vol. XXIV, 13-12..20(6) 
Col. 134 

Norms for Openina ofCGHS Dispensary Cold Storaae Facility 
(Deb. II, Vol. XXIV, 06-12-2006) (Deb. 7, Vol. XXIII. 30-11-2006) 
CoI.II2-1l CoI.217-'S 
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corruption in DDA 
(Deb. I, Vol. XXIII. 01-12-2006) 
Col. 1M 

Krishi VIJ,YID K ..... 
(Deb. 14, Vol. XXIV, 11-12-2006) 
CoL7~ 

Development offorests in Gujarat LPG Conncc:tions g:.:s 4, Vol. XXIII, 27-11-2006) I ~';7!!O Vol. XXIV, 07-12-2006) 

Education Loan 
(Deb. 18, Vol. XXIV, 15-12-2006) Mlkina TRAI Effective 
Col. 389 (Deb. 16, Vol. XXIV, 13-12-2006) 

Exodus of Rural People Co1.261~ 

(Deb. 3, Vol. XXIII, 24-\1-2006) Mobi1eServiceProviderCompaieI 
CoUll (Deb. 16. Vol. XXIV, J3-12-2006) 

Expon Oriented Units Col 470-71 
(Deb. S, Vol. XXIII, 21-11-2006) Modernisation ofNTC Mills 
CoL 192-96 (Deb. 20, Vol. XXIV, 1942-2(06) 

FinlnciaJ PerformInceofBSNL I Cot ~1S-16 
(Deb. 6, Vol. XXIII, 29-11-2006) I Modernisation of Railw.y SWion at 
CoL 30-31 I M h I e una 

Free Education Upto 12th Class I (Deb. 7, Vol. XXIII, 30-11.2006) 
(Deb. IS, Vol. XXIV. 12-12-2006)! CoL69 
Col. 375-76 , I Monitoriac Mechanism for Bank. 

FunCli01lina ofPIB 
(Deb, 19, Vol. XXIV, .1-12-2006): ~~.' Vol. XXIV, 15-12-2006) 
Colli-IS I 

HOItdin& in FCI Godowns I Need to live fair treatment to indian 
(Deb. 4, Vol. XXIII, 27-1I-2006)! natiodaIl bema deponed &om GIber 
CoI,131 I councriesto India (MUR 377) 

Increue in FI;"- I (Deb. IS, Vol. XXIV. 12-12-2006) 
... - ! CoL 440041 (Deb. 7, Vol. XXIII, 30-11-2006) 

Col.312-13 
lncreaIe in U ... 1oymem 

(Deb. 16, Vol XXIV, 13-&2-2006) 
Col. lCJ6.97 

11MItiption ..... DDA OfIicials 
(Deb. 3. Vol. XXIII. 24.11-2006) 
CotS61 

lnepllriries in ConstnICtioa or SAlAS 
Pavilion 
(Deb. 3, Vol. XXlU, 24-)1-2006) I 
CoLl604l I 

I 

Need to iaWIII ODe per cenlof proft& __ 
by ONOC &om exploration of 00 and 
Ou ta M ......... Oujarat for the 
.". ...... - of the reaion (MUa 377) 
(Deb. 20, Vol. XXIV, 19.12.2(06) 
COU36-31 

Need to purify ftuorkte-conc.miDlted 
WIler called by oil expIofIdon ac:dvttia 
II M ..... Oujant(MUR 377) 
(Deb. 10. Vol. XXIII, 05-12·2006) 
Col 464 
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Need to share the profit made by ONGC 

with the farmers whose land was 
acquired by the ONGC for oil and gas 
exploration in Mehsana. Gujarat 
(MUR377) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 493 

Norms for Setting Up of New Railway 
Station 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoI.IIS-86 

Postal Delivery System in Rural Areas 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 23844 

Produc:tion of Ethanol 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 133-34 

ProductionfManufacturing Units in 
Railways 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 44-46 

Provisions for Eliminating Corruption 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 189-90 

Regulation to Employ Indians Abroad 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 276 

Reluation in Norms 10 Private Airlines 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 249-50 

Review of Handicrafts Schemes 

Sening Up ofFPls in States 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 254-56 

Setting Up ofliMs 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 223-24 

Simplification of Ex port Procedures 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col. 37-38 

Tehelka Scam 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 182 

Thefts from Protected Monuments 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. #-45 

Patel, Shri KisIlanbhai V. 
Acquisition of Sugarcane Acreages 

(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 54-55 

Activities of Terrorists 
(Deb. 5, Vol. XXIII, 28- 11-2006) 
Col. 50-53 

Air Services trom Delhi to Hill Stations 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col. 282-83 

Amendment to Sugarcane Coptrol Order, 
1966 
(Deb. 9, Vol. XXIII. 04-12-2006) 
CoI.2S9-65 

(Deb: S, Vol. XXIII, 21-11-2006) AppointmentofChiefofDe~Staff 
CoI.2S7-S1 I (Deb. 2, Vol. XXIII, 23-11-2006) 

Revival of Closed AirportS I CoLlII-82 
(Deb. 2, Vol. XXIII, 23-11-2006) I Assistance to Afghanistan in Power 
Col. 19-20 I Projects 

R.uraI Electrification I (Deb. 3, Vol. XXIII, 24-11-2006) 
(Deb. 3, Vol. XXIII, 24-11-2006) Col.4il-19 
CoL4S6-66 , Assistanc:e to BRL 

RW'lIExc:han&esinOujarat I (Deb. 19, Vol. XXIV, 11-12-2006) 
(Deb. 16, Vot. XXIV, 13-12-2006) Col. 390-91 
Col.12S-26 

Scheme forTextile Workers 
(Deb. 10, Vol. XXIII, OS-12-2006) 
Col. III 

Ban on Telecommunication Services in 
N.E.Region 
(Deb. I, Vol. XXIII, 22-11-2006) 
CoL 123 
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Bed and BrakfIsl Scheme I Denpc in MCO Itld NDMC Area 
(Deb. 2, Vol. XXIII, 23-11-2006) I (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 19 Col. 211-12 

I • 
Blast in Naada Mine oflCCL DevelopmeDt of Sate IlIlc-Baaed 

(Deb. 6. Vol. XXIII. 29--11-2006) Surveillance and R"onn.ilsan~e 

Col. 324-26 ~Vol. XXIII. 30.11-2006) 
BSP Col. 70 

(Deb. 19. Vol. XXIV, 11-12-2006) I Direc:tor)'ofMobilePboneUsm 
Col 379-12 ! (Deb. II, Vol. XXIV. 06-12-2006) 

Ceremonial Drill at Wapb Border ! Col. 171 
(Deb. 10, Vol. XXIII, OS· 1 2·%006 ) I Dividend paid by MTNL 
Col. 226 i (Deb. 11. Vol. XXIV. 06-12-2006) 

COIIIIDiUeeonNllionalPoticeC~! CoI.193-94 
(Deb. S, Vol. XXIII, 21-\1-2006) : DuesofFCI 
Col. 214-7S (Deb. 14, Vol. XXIV. 11-12-2006) 

Competition wid! Small CounIries Col. 14 
(Deb. 20, Vol. XXIV. 19-12·2006) Economic Packqe for Girl Students in 
CoI,2SU1 Tribal Areas 

~ofESIHospitais (Deb.' IS, Vol. XXIV, 12-12-2006) 
(Deb. 19. Vol. XXIV, 11-12.2006)' Col. 231-41 
Col 397-99 Encroaduncm on Historical Monuments 

Comurner Price ladex 
(Deb. 14, Vol. XXIV, 11-12·2006) 

(Deb. 7, Vol. X,XlII, 30-11-2006) 
Col. 276-11 

CoI.2l4-3S i Extenlion of Ban on Terrorist Outfits 
C f C!_·· .• _..&_"" N '(Deb. 10, Vol. XXIII. 05·12·2006) 

overase 0 .,... .. ICCI ......... I ax er i Col. 222-23 
(Deb. I, Vol. XXIII. 01-12-2006): , . 
Col. 162 i FiJllIn, Sector 

!I (Deb. 4, Vol. XXIII. 27-11-2006) 
Crimes by MenU. Col. 200 

(Deb. 20. Vol. XXIV. 19-12-2006) I n...- "' .. _ .... r:' __ ' "' C 
Col 201.04 I -.-~ __ IIOoASI"_on ... -.m .. 

I (Deb. 12. Vol. XXIV. 07·12-2006) 
CukwaI CencR in lkuil ! Col. ~ 

(Deb. II, Vol. XXIV. 06-12-2006) , HiUANaDevelopmcntSchemc 
Col51-S2 I (Deb. 16, Vol. XXIV, 13-12-2006) 

Curbiaa of unwanted Calla I Col 246-41 ' 
(Deb. 16.. Vol. XXIV, 13-12-2006) i tmplementationofRelemlCion Policy 
Col 16142 ; (Deb. 5, Vol. XXIII. 21-11-2006) 

DemaNlInd &.Ippiy of eo.! and Gal for i Col. 532-33 
PowerCaIlrlldop : lmponofOoId 
(Deb. 13, Vol. XXIV, 01.12-2006) i (Deb. 10. Vol. XXIII. 05-12-2086) 
Col.147-SO ~ CoL410012 
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Indo-Ruslia Agreement on Space I Low Cholcsterol Desi Ghee 
ExpJcntion I (Deb. 9, Vol. XXIII, 04-12-2006) 
(Deb. 6, Vol. XXIII, 29-11-2006) I CoI.222 
ColllJ.-12 I Manual ScaveAprS 

Induction of Professionals in NHAI (Deb. 18, Vol. XXIV, I S-12-2(06) 
(Deb. I,' Vol. XXIII, 22-11-2006) I Col2S1 
CoL 230 ManuaiScawncinc 

InflltnlCion ofBanaladeshi Nationals I' g::~7 Vol. XXIV, 08-12-2(06) 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col. 430-3 I I Manuf8ClUriag Units 

I (Deb. 17, Vol. XXIV. 14-12-20(6) 
Insurance Cover to Victims of Disaster Col49-SO 

(Deb. IS, Vol. XXIV. 12-12-2006) i MiningCooperationwithNamibia 
Col. 106 , (Deb. IS, Vol. XXIV, 12-12-2006) 

IntearatedTribalDeveI~Projects 1 Col271-79 
1 

(Deb. 20. Vol. XXIV, 19-12-2006) : MultiplePANCardHoIders 
Col. 1-17 i (Deb. I, Vol. XXIII, 01-12-2006) 

Investigation apinst Black Listed NGOs I CoI.I7-11 
(Deb. 8. Vol. XXIII. 01-12-2006) N~.Sports Development Fund 
Col.2lO-II (Deb. 11. Vol. XXIV. 06-12-2006) 

Col. 276-12 
Investment in PSU, 

Online Trading by PSBs 
(Deb. 17. Vol. XXIV, 14-12-2006) (Deb. 18. Vol. XXIV. 15-12-2006) 
Col. lSI Col. 129-30 

JV onA with Snecma Operation by Army qainst ULFA 
(Deb. 17. Vol. XXIV. 14-12·2006) (Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 191-92 Col 79-80 

Kamlli Hydro Power Project 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col 196 

Labour Courts and Tribunals 
(Deb. 9. Vol. XXIII, 04-12-2006) 
Col. 33-31 

Outstanding Dues on OTfO Ltd. 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 166-67 

Pendina Cases of New India At8urMIc:c 
Company 
(Deb. II, Vol. XXIV, 15-12-2(06) 
Col. 230-34 

Land for Construction ofESI Hospitals Power Generation in DeUU 
(Deb. 19. Vol. XXIV, 11-12-2(06) (Deb. 3, Vol. XXIII, 24-11-2006) 
Col 226-30 ColSOl-04 

Lou for Planes by AI Privatizlbon ofPortI 
(Deb. 2, Vol. XXIlI, 23-11-2006) (Deb. 11, Vol. XXIV,06-12-2(06) 
Col2S4-SS Col 201-02 

LoIn 10 Fmners at Concessional Rates I Produc:tion ofF.uro-lJI PeIroI 
(Deb. 3, Vol. XXIII, 24-11-2006) i ~~7!~ Vol. XXIV. 07.12-2006) 
Col 292094 i • 
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Promotion of Community Redio I Study condUded by DIPR 
(Deb. 9. Vol. XXIII. 04-12-2006) (Deb. 12, Vol. XXIV, 07-1~·2006) 
Col. 204-05 I Col. I 73-?4 

Proposal for Restructurina of EeL Study on Structural Chanps on DDA 
(Deb. I, Vol. XXIII, 22-11-2(06) I Functionins 
Col. 421 (Deb. B, Vol. XXIII, 01-12-2006) 

Pun:bue of Flats by SAIL ) Col. 230-31 
(Deb. 9, Vol. XXIII, 04-12-2006) : Supply of Water in DwarU 
Col307~ ! (Deb. lB. Vol. XXIV. 15-12-2006) 

Rampant Buildina Activities on 
Kalka-Sbimla Rail Route 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 213 

Repon of Bribe P."s Index 2006 
(Deb. I. Vol. XXIII. 22-11-2006) 
Col.367~ 

Requirement of Trains for Delhi Metro 
Project 
(Deb. 13, Vol. XXIV. 01-12-2006) 
C.oI. 220-21 

Scheme by NfFT 
(Deb. 10. Vol. XXIII, 05-12-2006) 
Col. 164 

Scholarship to SClST/OBC 
(Deb. 10. Vol. xxm. 05-12-2006) 
CoL329-30 

Security of Airports 

Col. 301-09 
Survey on TB 

(Deb. 6, Vol. XXIII. 29-11-2006) 
CoI.lI-3S 

Task Force on Medical Education 
(Deb. I. Vol. XXIII. 22-11-2006) 
Col 329-3 I 

Telecast 0f'A' Certifae Films and Serials 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col. 102.06 

Textile Export 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Co1.39J..96 

T fide Centres 
(Deb. IS. Vol. XXIV, 12·12-2006) 
Col. 351-52 

Trading in Tobacco 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoI.3}7 

(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 156 Undettrials in Tillar Jail 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Separate Rail lines for Movement of 

Goods Trains 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 247-41 

Col. 107-01 
Urban Housin& Policy 

(Deb. 3, Vol. XXIII, 24-11-2006) 
CoL 331-32 

Setting up of Small Hydro Power Projecb Wholesale Price Index 
(Deb. '8, Vol. XXIV, 15-12-2006) (Deb. 14, Vol. XXIV, 11-12.2006) 
Col. 112 Col 201-12 

Seetin, up ofUlIra Mep Power Projects 
(Deb. 3, Vol. XXIII, 24-1J-2006) 
Col 402-03 

Specialized Treatment inESI Hospitals 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col~7-61 

Patutya. Sltrbutl Neeta 
Alliance between BSE and London StoCk 

ExclIqe 
(Deb. 11, Vol. XXIV, 01-12-2006) 
CoI.2SO 
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Anti-Foa Systems at Airports 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 9 

AIIiIIInce b CInc:er Control Programme 
(Deb. 11, Vol. XXIV. 06-12-2006) 
Col 267 

Aaislance under Nlitional Mental Health 
PIogJ&.u.1t 
(Deb. II. Vol. XXIV. 06-12-2006) 
CoJ.266 

Central Silk Board Act. 2006 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 184-16 

Consumer Cases 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 14 

Fixation of Standards for Bio-Fenilisers 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoI.14l-44 

Foreign Direct Investment 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 320-48 

Foreign Donations in Speculative Markets 
(Deb. 18, Vol. XXIV. I S- 12-2006) 
Col. 340-41 

Grants to Madhya Pradesh under 
Operation Black Board Project 
(Deb. S, Vol. XXIII, 28-11-2006) 
Col. 131 

IPOScam 
(Deb. 13. Vol. XXIV. 08-12-2006) 
Col. 28-34 

Criteria for Setting up of Health Sub- i Manufacturing of Anti-tunnel Vehicle 
centres I (Deb. 17. Vol. XXIV, 14-12-2006) 
(Deb. II, Vol. XXIV, 06-12-2006), CoI.IS8 
Col. 176-10 : Mobile Phone Towers in M.P. 

Declining Marine Species , (Deb. II. Vol. XXIV, 06-12-2006) 
(Deb. 14, Vol. XXIV, 11-12-2006), CoI.II~17 
CoL 271-72 ; Need to accord approval to the proposal 

Demands for Excess Grants-(General).' of the Government of Madhya Pradesh 
2004-200S and Demands for Supple- i for setting up pilot project under 
menraryGrants-(GeneraI).2006-2007, Non-Conventbnal Energy Sources 
(Deb. I S, Vol. XXIV. 12-12-2006): (MUR377) 
Col. 556-68 (Deb. 17, Vol. XXIV, 14-12-2006) 

Col. 281 
Development of Science and Technology 

in Northern India ' Need to provide adequate fertilisers to 
(Deb. 13, Vol. XXIV. 08-12-2006) farmers of Madhya Pradesh (MUR 377) 
Col. 277-78 (Deb. 9. Vol. XXIII. 04-12-2006) 

Disinvestment ofPSUs 
Col. 400 

(Deb. 13. Vol. XXIV, 08-12-2006) j Needtotakestepstocurbincreasingcases 
Col. IS. offemale foeticide (MUR 377) 

"---t' and I . I FI· ........... - i (Deb. 4, Vol. XXIII. 27-1I-2006) 
~;:'I;'r ntematlona le"'~ num i Col. 303 

(Deb. 17. Vol. XXIV, 14-12-2006) ! Officers Sent Abroad for Training 
CoI.6().61 ' (Deb. 6, Vol. XXIII, 29-11-2006) 

O . k' W S I h h Col. 286-17 rln 1ft, ater upp)' t roug 
Pancha)lIli Raj Institutions Ordnance Factories. Jabalpur 
(O-:b. II, Vol. XXIV, tS-12-2006) (Deb. 17. Vol. XXIV. 14-12-2006) 
CoI.IS7-S9 t Col.l92-93 



552 LOK. SABHA 

ProbiItiboR ofOUId Marriaac Bill, 2006 - 8asie Amenities to Poor 
Consicl. a Pats (Deb. 13, Vol. XXIV. 01-12-20(6) 
(Deb. 20, Vol. XXIV, 19-12-2006) Cal 221-32 
Col.4IW7 Bask Sytllbi for Hiaher EducIIioft 

Shonap of Raw Material I (Deb. 10. Vol. XXIII, OS-12-2006) 
(Deb. 20. Vol. XXIV, 19-12-2006) Cal163 
ColiN CNG Filling S1ItionI in Delhi 

TrainingtoOfficets (Deb. 7, Vol. XXIII, 30-11.20(6) 
(Deb. I, Vol. XXIII, 22-11-20(6) Col. I 51-Sa 
Co1430-3 I I Completion ofThermal Power Projects 

Uonllanal VeptIIbIea (Deb. 13, Vol. XXIV. 0'-12-2006) 
(Deh. ''', Vol. XXIV, 11-12-2006) I Col.23J-34 
Col III I Computeriution of Abshvani Kendru 

Utilisation of Funds under NAP (Deb. I ... Vol. XXIV, 11-12-2006) 
(Deb. I .... Vol. XXIV. 11-12-20(6) I Cal2l6 
Col. 19 I Conditiocl ofESI Hospi1a1I 

VtsatoPaltilcBais (Deb. 9, Vol. XXIII, 04-12-20(6) 
(Deb. 16. Vol. XXIV, 13-12-2006) Ii Coll-IO 
Col. 261 Conductint Atomic: TfIItI 

j (Deb. J I, Vol. XXIV, 06-12-2006) 
PatIJaI&, an "jIM Col. 160 
AIDSIHIV,... Credit Deposit Radon 

(Deb. I, Vol. XXIII, 22-11-2006) (Deb. 3, Vol. XXIII, 24-11-2006) 
Coll4O-t.s Col. 506-07 

AIIepd vioation ofV __ Coftven&ion I Oedine in CuItMbIe Area 
Web. II, Vol. XXIV. 06-12-20(6) I (Deb. 19. Vol. XXIV, 11-12-2006) 
Col 26-27 I Col. 20-21 

AlklcaIion ofF .. for Wiler Supply and ! Defimc:t WLL Telephone Connections 
Slnbtion Schemes i (Deb. I, Vol. XXIII, 22-11-2006) 
(Deb. I., Vol. XXIV, 15-12-2006) I Col. 339-40· 
Coll44 I DevelopMent of Sanskrit L.anpace 

AllimncebyBlnbtoVlCtimtoOlllUnll I (Deb. 20, Vol. XXIV, 19-12-2006) c...... CoL 171-79 
(Deb. I, Vol. XXIII, 01-12-20(6) I D~tCeofbDway Proj«U 
CoL2JOO.Ol (Deb. 12, Vol. XXIV. 01-12-2006) 

As.istance from Foreip Finaacial i CoL30S 
.... itubons for biaway Projects I Dismplftcics ill Scheme ofMUluarilion 
(Deb. 7, Vol. XXl11, 30-11-2006) I (Deb. 10, Vol. XXIlI. 05-12-2006) 

-CoI.2A9-51 I Col263-61 
B. oa Smokina II Public: Pt.ces I Dfvenion of Funds 

(Deb. I, Vol. XXIII. 22.U-2006) I (Deb. I", Vol. XXIV, 11·12-2006) 
Col. 94-9S I Col. I""" I 
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EamingofAi 

(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. lSI 

Employment Opportunities 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 9 

Employment Schemes ofKVIC 
(Deb. 10, Vol. XXIII. OS-12-2006) 
CoI.23S-36 

English and Foreign Languages 
University Bill, 2~onsid. & Pass 
(Deb. IS, Vol. XXIV, 12-U-2006) 
Col 412-83 

EPA for NCR 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Co1.217-11 

Export of Steel Wire 
(Deb. S, Vol. XXIII, 21-11-2006) 
Co1.41S-16 

Exposina Gang of Exporters 
(Deb. 18, Vol. XXIV, 1S-12-2006) 
Co1.319-21 

Fake LPG Cylinders 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col.6U9 

Family Courts 
(Deb. I, Vol. XXIII. 01-12-2006) 
Col 73·74 

rot in Real Estates 
(Deb. 13. Vol. XXIV, 01-12-2006) 
CoI.IS3 

Financial help 10 Terrorist by Pak High 
Commission 
(Deb. S, Vol. XXIII. 21-11-2006) 
Col. 372-73 

Foreign Tourists 
(Deb. 2. Vol. XXIII, 23-1)-2006) 
Col 301-12 

Funds for Development IDd MaintenIace 
ofHiItoric:aI Monumenb 
(Deb. 2, Vol. XXIII, 23-11-2006) 
ColI~ 

Growth In Handicraft Sector 
(Deb. 10, Vol. XXIII, OS-12-2006) 
ColA I ..... 

Human Resource Policy for Employees of 
BSNL 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 267-69 

Import of Agricultural Produce 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 24-30 

Improvement in Scrvi<:es of Air India 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 116 

Incidents of Shelling on Borders 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 140-41 

Inclusion of Hindi in International 
Organisations 
(Deb. 16, Vol. XXIV, 13-]2-2006) 
CoI.SSO-SI 

Increase in Desert Land 
(Deb: 13, Vol. XXIV, 01,,12-2006) 
Col. ] SO-S I 

Integrated Urban Poverty Alleviation 
Programme 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 349-S] 

Interest Subsidy on Loan for Rural 
EIec:trification 
(Deb. 11, Vol. XXIV, ] 5-12-2006) 
CoI.3OJ..04 

International Air Services of Air India 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 170-71 

IT'PO 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 191-96 
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l1li ..... 
(Deb. 10, ~l. XXIII, 05-12-2006) 
Cal.3J4.35 

Joiat Venture Projects with Russia 
(Deb. 2, Vol. XXIII, 23-11-2006) 
CoL 190 

Judicial RefOrms 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoL 31 .. 

LPG CoanectioM 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 271-10 

Medical Benefits for Workers of 
UDorpniIed Sector 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Cal 116 

MIIarily WeJ&re Prop_.1meS 
(DIb. 15, Vol. XXIV, 12-12-2006) 
Cal.25S 

.... Service ProviderCompafties 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoI.41O-71 

WSP far Crops 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoLS7·~ 

Mutual Cooper.lion in Scieou ct 
TechDoJoay 
(Deb. I, Vol. XXIII, 01-12-2006) 
CoL213-14 

NABARD Sc:beme lor Rural AniIans 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 312-11 

Need to ensure that tbe process of 
acrkultural land acquisition is not 

New Railway Lines 
(Deb. 7, Vol. XXIU, 30-11-2006) 
Col 297-98 

Opening Community/Primary Health 
Centres 
(Deb. 6, Vol. XXllI, 29-Jl-2006) 
Col. 22 1-28 

Outstanding Amount against MTNL 
Subscribers 
(Deb: 6, Vol. XXIII. 29-11-20(6) 
Col 14446 

Pennission to Private Airlines 
(Deb. 12. Vol. XXIV. 07-12-2006) 
ColS6-S7 

Pollution in Riven 
(Deb. 9, Vol. XXllI. 04-12-2006) 
Col 201-17 

Power Generation 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col 289-90 

Price Hike of Petroleum Products 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 261-70 

Privatisation of Water Sector 
(Deb. 19. Vol. XXIV, 18-12-2006) 
Col. 192-94 

Production of Foodgrains 
(Deb. 4, Vol. XXIII, 27-11·2006) 
Col9J-93 

Promotion ofSmaU Technical Inventions 
(Deb. 18, Vol. XXIV, IS-12·2006) 
Col 111-12 

continued by tbe Uttar Pradesh Quality of Works under MPLADS 
State Indust,ial Development (Deb. II. Vol. XXIV. 06-12-2006) 
Corporation in Unnao. Uttar Col. 206007 
Pradesh (MUll 3m I Rat fC .. Ii PCOs g:; .. ~i Vol. XXIV, 06-12-200&) I (~:b. ~":X~~I, 22.11-2006) 

I Col. 370-74 
Need to set up a IllS baed Power Plant in 

Umao, UUar PnIdesb (MUll 371) Rqlonal Centres of Doordarshan 
(Deb. 4, Vol. xxm, 27-11-2006) I (Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 307 Col. 254-64 
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Registration of Complaints by Delhi Police Unaulborised Colonies in Delhi 
(Deb. S, Vol. XXIIl, 28-11-2006) (Deb. 3, Vol. xxm, 24-11-2006) 
Col 14748 CoJ.SI4-IS 

Repatriation of Indians by Foreign 
Countries 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 33-38 

Requests from Sfatcs to Defer ReQ,very 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 171-73 

Review ofSSA and Mid-day Meal Scheme 
(Deb. S, Vol. XXIII, 28-11-2006) 
Col. 296 

Revival Package for HMT Ltd. 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoJ.2S7-S8 

Setting up of Bio-Agent Laboratory 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoI.203-0S 

VRSinBanks 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col 439 

Waiting List for Telephone ~ 
(Deb. II, Vol. xxiv, 06-12-2006) 
Col 117-94 

World Bank Funds for Traosport S)'IItem 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoJ.343 

Patllak, Slari Haria 
Assistancc for Reconstruction of 

Infrastructure to Gujarat 
(Deb. 8, Vol. XXIII, 01-12-2006) 
CollJO.31 

Bills ftom S1atcs 
(Deb. 10, Vol. XXIII, 0~12-2006) 

Setting up ofNHRC in States CQl273~ 
(Deb. S, Vol. XXIII,28-11-2006) CivicAmenitics 

Col.l40-41 (Dcb. IB, Vol. XXIV, 15-12-2006) 
Targets for Doordarshan I Col. 171-72,245 

(Deb. 4, Vol. XXIII, 27-11-2006) C . G Assur8IIICes-
C I 2.0" .AI I . ommlttec on Ovemmcnt 

:0. "OV""f Fifteenth Report _ Presented 
Theft ofTelepllone Cables (Deb. 18, Vol. XXIV, 15-12-2006) 

(Deb. II, Vol. XXIV, 06-12-2006) Col. 407 

Col. 200-01 I Committee on GOVcrnmentAssur8lllCes-
Toll Tax for Use of Four Lane Roads I Fourteenth Report - Presented 

(Deb .. 6, Vol. XXlII, 29-11-2006) (Dcb. 17, Vol. XXIV, 14-12-2006) 
Col. 333-39 ! Col. 236 

Track Relaying Machine for New Railway I Delays in Flights 
Tracks , (Deb. 12, Vol. XXIV, 07-12-2006) 
(Deb. 12, Vtll. XXIV, 07-12-2006) I CoL 4849 
('.01. 28S Flurosis Mitigation Centre 

TraflkJam on National BighwaysI I. (Deb. B, Vol. XXIII, 01-12-2006) 
(Deb. 1, Vol. XXIII, 22-11-2006) CoI.I7S-79 
Col 4 79-80 I Funds to Stales under National Discipline 

Transmitter Towers of Doordarshan 'I Scheme 
(Deb. 4, Vol. XXllI, 27-11-2006) (Deb. ll, Vol. XXIV, 06-12-2006) 

I Col. 27 .... 75 I Col243-44 
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Incentive to Small Scale Industries 
(Deb. 15, Vol. XXIV, 12-12-2006) 
CoLIU-89 

Utilization of Maritime Cess 
(Deb. H, Vol. XXIV, 06-12-2006) 
CoL 73-74 

International Terminal Complex at Patil, Sbri ..... heb VI Idle 
Ahmedabad Airport 
(Deb. 7, Vol. XXIII, 30-11-2006) Alleged Killing of Indians in Iraq 
CoL 135-36 i (Deb. I, Vol. XXIII, 22-11 -2006) I Col. 147-48 

Need for early clearance of the Gujarat 
Control ofOrganiscd Crime Bill 2003 1 Clearance to Terminals 
(MUR377) '(Deb. I, Vol. XXIII, 22-11-2006) 

(Deb . .s, Vol. XXIII, 28-11-2006) I Col. )33 
Col.sn Deposits from Small Savings 

Need to ellpedile completion of (Deb. 3, Vol. XXIII, 24-) 1-2006) 
Ab _..Iab- dOd' . I CoL 339-40 m-. a· an 1 sectIon on 
National Hipway No. 228 (MUR 377) Export Development Centres 
(Deb. 16, Vol. XXIV, 13-12-20(6) I· (Deb. 5, Vol. XXIII. 21-11-2006) 
Col611 . Col. 16-17 

I 

Public Sector Undertakings I FDI in Real Estates 
(Deb. 7. Vol. XXIII, 30-11-2006) I (Deb. 13, Vol. XXIV, 01-12-2006) 
CoL 273-74 I CoL 153 

Reduction in Customs Duty on Ships for I FiJiRl oflT Returns Online 
Bn:akin& I (Deb. 3, Vol. XXIII, 24-\t-2006) 
(Deb. 18, Vol. XXIV, 15-12-2006) I Col.SOS 
CoI.167~ I ITA with Thailand 

Reduction in Share of Power . (Deb. 10, Vol. XXIII,05-12-20(6) 
(Deb. 18, Vol. XXIV, 15-12-2006) CoI.76-n 
Col 24 1-42 I HealthCaretoCGHS8eneflciaries 

Rehabilitation of ScaveRler5 ,'(Deb. 16, Vol. XXIV, 13-12-20(6) 
(Deb. 13, Vol. XXIV, 08-12-2006) CoI.9-15 
CoL 233-38 I IIlqa1 Mining 

SeuiqUpofllTGoldenJubiiteCampus I (Deb. IS, Vol. XXIV. 12-12-2006) 
(Deb. la, Vol. XXIII, 05-12-2006) I Col. 160-61 
CoL 197 Nav~ SIalUS to PSUs 

Si&ualion arising out of atrocilies bein, 
perpetrated against Kasbmiri Pundits 

(Deb. 2. Vol. XXIII, 23-11-2006) 
Col. 134 

in Jammu and Kashmir for die past ' Need to rescind che order lilowifts S.EZ to 
many years and sleps laken by the I private sugar units 1n Karnltlka 
Government in this regard (CA) (MUR371) 
(Deb. 17, Vol. XXIV, 14-12-2006) (Deb. 12, Vol. XXIV. 07-12-2006) 
CoL2S7-SS Co1.364-65 

Transpol1alion of Gas Noons for Corporate 0ebI Market 
(Deb, 17. Vol. XXIV. 14.12.2006) I (Deb. 18. Vol. XXIV. 1S-12-2006) 
Col. 24-28 ' Col. 7().. 71 
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Permanent Seat in tiNSC .. Patil, Sbri Denve Raosabeb 
(Deb. 11, Vol. XXIV, 06-12-1.(06) Export of Cotton Bales 
CoI.28-29 (Deb. 9, Vol.' XXIII, 04-12-2006) 

Problems being faced by unorganised I Col. 146 
labour in the Country (DUR 193) . 
(Deb. 16, WI. XXIV, 13-12-2006) I Patil,SbriSbivrajV. . . 
Col. 743-44 I Abolition ofCapitaJ Punishment Bill, 2004 

. . by Shri C.K. Chandrappan-Consid. 
Recommendations by TRAI on 3G and Withdrawn 

Spectrum (Deb. 3, Vol.. XXIII, 24-11-2006) 
(Deb. I, Vol. XXIII, 22-1 I -2006) Col. 674-79 
CoI,434-35 

Government's failure to maintain internal 
Sealing in Delhi I security and in particular to deal with 

(Deb. 13, Vol. XXIV, 08-12-2006) alarming growth of terrorist menace in 
Coli 19-21 the country (A.M.) 

Setting up ofP1asma Fortification Unit (Deb. 6, Vol. XXIII, 29- II -2006) 
(Deb. I. Vol. XXIII, 22-lJ -2006) Col 475-86 
Col. 153 

Sovereign Guarantee on LlC Policies 
(Deb. IS. Vol. XXIV. 15-12-2006) 
Col 347 

Sugar Mills in SEZ 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 158 

Situatioo arising out of atrocities being 
perpetrated against Kashrniri Pundits 
in Jammu and Kashmir for the past 
many years and steps taken by the 
Government in this regard (CA) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 248-SO, 261-62 

T'ck I T II 'I Situation arising out of recent floods due 
1 et ess rave ers d . I . . th 

(Deb. 2 Vol. XXIII 23-11-2006) I t~ cy~lone an ~rrentta rams m e 
Col 221-n • i dlstncts of Krishna, Guntu~ and 

• I Prakasam of Andhra Pradesh resulting 
UpgradationiModemisation of Railway I in loss of lives and property and steps 

S'-1ions I taken by the Government in this regard 
(Deb. 12. Vol. XXIV. 07-12~2006) i (CA) 
Col. 12 I (Deb. 13. Vol. XXIV, 08-12-2006) 

Voting Right in Private Banks I CoI.359-61,363~ 
(Deb. 3, Vol. XXIII,24-11-2006) .. D cia L-b 
Col 429-30 I Patil.,SbriSbriahra. a .uc. , 

PattI. stari D.B. 
Child Labour EnaBled in Gauge 

Conversion 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 93-94 

Group Housing Societies 
(Deb. 18, Vol. XXIV. 15-12-2006) 
Col.174-n 

I Amendment of Laws for Textile Sector 
(Deb. 5, Vol. XXIII, 28-1 )'·2'006) 
Col. 12 

Beautification Works ofNH-4 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col. 67 

Curb on Expansion of Airlines 
(Deb. 2. Vol. XXIll, 23-11-2006) 
Col.lJl 
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Demepds for ExcesaGranll (Railways)-2004-200S_ 
Demads tor Supplemeulay 0rInts(Rai1-

ways)--2006-2007 
(Deb. 10, Vol. XXIII, 05-12-2006) 
ColSI4-16 

Doppler W ..... bdan 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col 33S-31 

Notice to RAilway by Pollution Control 
Board 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col 163 

NPAs of Banks 
(Deb. II. Vol. XXIV, 15-12-2006) 
COI.S 

Enviroamental Clearance for Overcharging by Pantry Contractors 
MaMheICihwar for Hill Station 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col 160 

Fomp DinIc:llDvesament 
(Deb. 20, Vol. XXIV, 19-12-2006) 
ColI74-7S 

a..tingOver of Sports Complex 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 4044 

bad Railway Station 
(Deb. 12, Vol. XXIV, 07-12-2006) 
ColI6f.1O 

.... RIpid TrlPlit S)'S1em 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 330 

(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 274-7S 

Post Reserved for Physically Challenged 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 220-2 I 

PURAScheme 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col4s-t7 

Reduction in Annual Tuition and 
Boarding Fees 
(Deb. 7, Vol. xxm, 30-11-2006) 
Col.54 

Mobile Tower ill MabanIshtra Rcpairina of MonUtnCQlII Karad 
(Deb. 6. Vol. XXIll, 29-11-2006) (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 60-61 

Need 10, CODllruc:t • fly-over on the 
c:roainJ of LoDInd Scaac Highway on 
Pune-Sitara section in Mabarashtra. 
(MUR377) 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 366-67 

Need 10 develop OWurbet-Shindi Road 
under P.M.as.Y. ill MWbaIeshwar 
Tebsil of s.... District, Mabatasbua 
(MUR377) 

CotSS 

Rise in the Prices of Essential Commodi-
lies(MUR J93) 

(Deb, 7, Vol. XXIII, 30-11-2006) 
Col. 447-41 

Shortage ofFertitizers 
(Deb. 4, Vol. XXIII, 27·11·2006) 
CoI.SO-52 

(Deb. 16. Vol. XXIV, )3-12-2006) 
Col 6 16-17 Traft"lclting ofWomcn 

Nccello lay a railway line linkina Karad (Deb. S, Vol. XXIII, 28-11·2006) 
Railway Station in Central Railways f Col. 207-09 
with Ch'pl R'I S' " I un al way tat Ion In 'I Ul'l"'.'· fMIn.21 B' Konkan Rai1ways(MUR 377) J l_lOnO v- lsons 

(Deb, 20, Vol. XXIV, 19.12-20(6) I (Deb. 1.2. Vol. XXIV, 07-12-2006) 
Col 443 Col 19-90 
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Widening of Roads in Cantonment Areas 
ofPune 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col. 61 

Wind Mills in Forest Areas 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 163 

Petil.Sbrinulti Rupetai D. 
Bidding of Oil and Gas Blocks under 

NaP-VI 
(Deb. 7. Vol. XXllI, 30-11-2006) 
Col. 266-70 

Constitution of Committees to Monitor 
Implementation of Schemes 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 282-84 

Shortage of Lady Doctors in JturaI Areas 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col.lIS-17 

Task Force on Medical Education 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col 329-31 

World Bank Report Pou Expenses 
(Deb. 11, Vol. XXIV, lS':12-2006) 
CoL 333 

Petie, Sltri Sblslllipal N. 

Accidents in Coal Mines 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col 247 .... 

Achievement of AnganWlldi Centres 
(Deb. 10, Vol. XXIII, 05-1-2-2006) 
Col 11-90 

Export to Pakistan Amendment in PCRAct, 1995 and SC aDd 
(Deb. IS, Vol. XXIV, 12-12-2006) ST(POA)Act,1919 
CoI.38-39 (Deb. 17. Vol. XXIV. 14-12-2006) 

Fratricide in the Armed Forces . CoL 137 
(Deb. 2, Vol. XXIII, 23-11-2006) Bomb Explosion in Passcaaer Train 
CoI.61~ (Deb. 12, Vol. XXIV. 07-12-2006) 

India in Narcotics List CoL 156-57 
(Deb. 16. Vol. XXIV, 13-12-2006) Broadband Internet Enabled Service 
CoI.4S8-S9 I Centres 

Jan Kerosene Pariyojana I (Deb. 11, Vol. XXIV, 06-12-2006) 
(Deb. 12. Vol. XXIV. 07-12-2006) Col. 241-42 
Col. 47-48 Changes in Commercial Road Transport 

Power Transmission Projects Sector 
(Deb. 18, Vol. XXIV, IS-12-2006) (Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 11 5-17 CoL 225-26 

Removal of Army fTom Sir Cn:ck 
(Deb. 2Q. Vol. XXIV, 19-12-2006) 
CoL 81-12 

Report by NeRD 
(Deb. 20. Vol. XXJV. 19-12-2006) 
Col. 98-100 

Constitution of Madrasas Board 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoL 225-26 

Contaminated Polio Vaccines 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoI.62~3 

i 
Satellite Radio Broadcasting Service I Cotton Bales in Market 

(Deb. 4, Vol. XXlll, 27-11-.2006) I (Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 69 Col. 136-31 

J 
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DocIDn ........ wiIb MCI 
(Deb. II. Vol. XXIV, 06-12-2006) 
ColM 

£",._. ofPDS Coverap 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 321-29 

Export of Gems IIId JeweDery 
(Deb. S, Vol. xxm. 21-11-2006) 
ColllU7 

Exports to tfSA 
(Deb. 10, Vol. xxm. 05-12-2006) 
Col. 3»3 1 

Loan by Grameen Banks 
(Deb. I. Vol. XXIII. 01-12-2006) 
CoL 232-33 

LossesofMTNL 
(Deb. 1. Vol. XXIII. 22-11-2006) 
CoLIS2-S3 

Marbt Share ofPublic and PriVIItC Airlines 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col 117-11 

Merprl\Vmding up of Schemes 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col 179-10 

FDI ill New_ ReneWlible Eocrgy Sector . Military Assistance to Sri Lanka 
(Deb. I, Vol. XXIII, 01-12-2006) I (Deb. 12. Vol. XXIV, 01-12·2006) 
Coll97-91 I Col. 105 

Foreipl Funds 10 Madruu 1\ Modernisation of Railways Station 
(Deb. 13, Vol. XXIV. 01-12-2006) (Deb. 2. Vol. XXIII, 23-11-2006) 
CoLI 13 Col30l-m 

Funds for Modernisation of Police I Need to relax forest conservation laws in 
(Deb. IS, Vol. XXIV, 12-12-2006). VldarbharqionofMaharathb'aforthc 
Col. 367-68 lover-all development of the reaion 

Gas Coanoc:tions (MUR 377) 
(Deb. 12, Vol. XXIV, 07-12-2006) (Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 219-90 Col 443-44 

Health Insurance Scheme New Cross Border Trade Q;ntres 
(Deb. I. Vol. XXIII, 22-11-2006), (Deb. S. Vol. XXIII. 28-11-2006) 
CoUll ! CoI.~ 

I 
Imported Fertilizers Iyinaat Ports Plantation Sector 

(Deb. 4. Vol. XXIII, 27-11-2006) (Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 237 Col. 212-83 

Iac:rcaIe in Pension ofEx-lCI"Vicemen I Power ftom Waste 
(Deb. 17, Vol. XXIV, 14-12-2006) (Deb. 18, Vol. XXIV, IS-12-2006) 
CoI.214-IS Col 172-7. 

IDtiItntioft tom J .t K Procurement of Paddy 
(Deb. 7, Vol. XXIII, 30-11-2006) I' (Deb. 14, Vol. XXIV, 11-12-2006) 
Col3~21 Col.IOI~3 

IDvestmcat of EPf MORe)' 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 324-25 

Produc:tion of Fooctarains 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 91-93 

KIIlUIba Gandhi Balib VIdyaIayas Production of Sup!' 
(Deb. 10, Vol. XXIII, 05-12-2006) I (Dob. 4. Vol. XXIII, 27·11·2006) 
CoL33S I CoI.271-79 
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Remnants of Ancient Civilization I T 

(Dcb. 7, Vol. XXIII, 30-11-2006 I rauma Centres along National Highways 
Col.l43 ), (Deb. II, Vol. XXIV, 06-12-2006) 

I Col. 70-71 
Rice Trade with China .. . 

(Deb. 10, Vol. XXIII, 05.12-2006) Utlhsatlon of Subsidies and Plan Funds 
Cot.40J.OS (Deb. 8, Vol. XXIII, 01-12-2006) 

Co1.149-SO 
Sale of Kerosene in Packed Tins 

(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 140 

Sale of Medicines to Private Panics 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoLJ78-79 

Scheme for Checking Crimes inCities 
(Deb. 20, Vol. XXIV; 19-12-2006) 
Col 181-82 

Security at Airports 
(Deb. 7, Vol. XXIlI, 30-11-2006) 
Col. 95-96 

Setting up of Health Sub-Centres 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 112-16 

Setting up ofKVs 
(Deb. S, Vol. XXIII, 28-11-2006) 
CoJ.391-94 

Shortage of Cooking Gas 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col 201-02 

Status of Golden QuadrilateraJ Project 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Cot. 478-79 

Survey on Language and Dialect 
(Deb. 10, Vol. XXIII, 05·12·2006) 
Col. 338-39 

Taraets under PMGSY 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 33-4S 

Technical Snag in Old Plane of Air India 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 296-97 

Terminal Marbts 
(Deb. 4, Vol. XXUI. 27-11-2006) 
Cot.49-SO 

Violation oflndian Space by UAVs 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 134-35 

Workshed-cum-Housing Scheme 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 191-93 

Youth Development Centres 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 259-61 

Paul, Dr. ~basti.n 
Agricultural Workers Welfare Bill, 2006 by 

Shri Hannan MolJah-Consid. 
(Deb. 13. Vol. XXIV, 08-12-2006) 
Col. 484-85 

Anti-Fog Systems at Airpons 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 6-12 

Commissions for Protection of Child 
Rights (Amendment) Bill, 2006-
Consid. & Pass 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 654-56 

English and Foreign Languages 
University Bill, 2006-Con~id. & Pass 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 474-75 

Rise in the Prices of Essential Comrnodi-
ties (MUR 193) 
(Deb. 7. Vol. XXlII, 30-11-2006) 
Col. 437-38 

UN Convention against Torture 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 131-32 
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Pa"'ar, Sbri Sbarad i Nehru Yuvak Kendra Sang_than Project 
EssenliaICommodities(Amcmdmena)BilI. 1 (Deb. 16, Vol. XXIV, 13·12-2006) 

2006--Consid. I CoI.I86-90 
(Deb. 3, Vol. XXIH, 24·11-2006) i New Train between Mumbai CST and 
Co1.61~11 ! Maomad 

! 
EssentiaICommodities(Amendment)Bill 1 (Deb. 2. Vol. XXIII. 23·11-2006) 

006-C id I Col. 155 2 ons' .Il. Pass : 
(Deb. 5, Vol. XXIII. 28·11-2006) I Telecommunicafions Systems in Tribal 
Col. 558~ I and Hilly Areas of Maharashtra 

Rise in prices of essential commodities! (Deb. I. Vol. XXIII. 22-11·2006) 
(OUR 193) I Col. 168-69 
(Deb. 9, Vol. XXIII, 04-12-2006) i p Sh 'E. 
Col. 409-14 l ORAUS".IIIY, n I Co-ordinated Transport Policy 

Pilet,SlIriSKhia i (Deb. 16, Vol. XXIV. 13-12-2006) 
Indebtness ofFanncrs ! Col. 41-42 

(Deb. 9, Vol. XXIII, 04-12-2006) i Const.ru4;tion of Houses under lAY 
CoL 29 II (Deb, II, Vol. XXIV, lS-12-2006) 

ScMdinJ CO .. d .. iaee on Home AftiUrs- Col. 71-73 
One Handfed Twenty Second I Declaration of National Highways 
RqIort-Laid (Deb. 16, Vol XXIV, 13-12·2006) 
(Deb. 16, Vol. XXIV, 13·12·2006) 1 Col.S09-tO 
Col S19 ! Lasing of Aimaft by Private Airlines 

Piqle,SlariDnidu i! ~~~7 Vol. XXIV, 07·12·2006) 

Elections of Cantonment Boards . . i ModernIsatIon ofS,"' PSU. 
~~6:7, Vol. XXIV. 14-12-2006): (Deb. 14. Vol. XXJV, 11-12-2006) 

('0 .. 1-9 
Four LaningofNH-) !.. 

(Deb. 16. Vol. XXIV. 13-12-2006) I NGt?~ MonItor the Schools run by 

CoI.484-1S i (Deb. 20, Vol. XXIV, 19-12.2006) 
IIIepJ Import ofForeipt Cars .!' Coll22 

(Deb. 3, Vol. XXII1. 24-11-2006) Noons for Procuring Planes on Le&se 
Col. S60 I (Deb. 12. Vol. XXIV. 07.12-2006) 

Nasik Road Railway ScIIion 81 TenninaJ Col. 1 n 
~~i' Vol. XXIII, 23-11-2006) NormsofMPBF 

(Deb. 18, Vol. XXIV, lS-12·2006) 
Col 267-61 Need 10 Exdllde the Residential Area in 

the Proposed EIlpansion of 
Gandhinapr Ajrpon (MUR. 377) 
(Deb. 10. Vol. XXIII, 05-12-2006) 
Co"'71 

Private Participation in Wasteland 
Development 
(Deb. 13, Vol. XXIV, 01-12.20(6) 
CoL )51·$1 



NAME INDEX 563 
State Finance Corporations 

(Deb. 13, Vol. XXIV, 08-12-2006) 
Cot 239 

Pnblaa, Sltrl R. 
NPAs of Banks 

Conservation of Mangroves 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 14-17 

Contaminated Drinking Water 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 224-25 (Deb. 18, Vol. XXIV, 15-12-2006) 

Col. 6-12 Current Status oflndo-US Nuclear Deal 

Scheduled Tribes and other Traditional 
Forest Dwellers (Recognition of For-
est Rights) BiI~ 2006-C0nsid. &: Pass 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 489-93 

(Deb. I, Vol. XXIII, 22-11-2006) 
Col3S6-59 

Dalmia Dadri Cement Limited (Acquisition 
and Transfer of Undertakings) Amend-
ment Bill, 2006-Consid. &: Pass 
(Deb. 16, Vol. XXIV. 13-12-2006) 

Pnbba. Sltri Surala P .... bbakar Col 63J-36 
Acquisition ofSB) Shares . Death of Children due to Hunger 

(Deb. 13, Vol. XXIV, 08-12-2006) (Deb. 20, Vol. XXIV, 19-12-2006) 
Col 23-21 CoI.299-JOO 

Alleged Threat to Indians in Afghanistan Demands for Excess Grants-(General), 
(Deb. I. Vol. XXIII. 22-11-2006) 1 2004-2005and 
Col. 197-98 Demands for Supplementary Grants-

Ashok Ganguly Committee on Nursery 
Admission 
(Deb. 5. Vol. XXIII, 28-11-2006) 

(GcneraI),2006-2007 
(Deb. IS, Vol. XXIV, 12-12-2006) 
ColS04-11 

CoL 146-47 Deregulation of Height Restriction in 
BI . S b . d b lEA fi Buildings 

~~:~'.t,leu = y or (Deb. 3, Vol. XXIII, 24-11-2006) 
(Deb. II. Vol. XXIV, 06-12-2006) I Col289-90 
Col. 71-72 , Destruction of Buildings in Tsunami 

(Deb. 18, Vol. XX{V. 15-12-2006) 
Central Police Control Room CoLJ34 

(Deb. 20. Vol. XXIV. 19-12-2006) Diversion of Salt Pan Lands 
CoUll (Deb. 19, Vol. XXIV, 18-12-2006) 

Children LanguishinJ in O1ildren's Home I Col. 9 I 
(Deb. 10, Vol. XXIII, 05-12-2006) I Environmental Clearance for Golf Course 
Col. 224-26 I (Deb. 14. Vol. XXIV. 11-12-2006) 

Commissions for Protection of Child Col. tS4-55 
Riahts (Amendment) Bill. 2006- Environmental Clearance to Industrial 
Consid. &: PU$ Projects 
(Deb. 16. Vol. XXIV. 13-12-2006) (Deb. 19. Vol. XXIV, 18-12-2006) 
Col6S6 CoLJ3940 

Complaints Received by Coaltal 
Mallllcment AU1horiIy 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Co1.216-17 

Environmental Clearance to Inftastructure 
Projects 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Co1.3()6.07 
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Environmemal Clearance to Mid-Vaitama i Naxalism 
ProjCct I (Deb. S, Vol. XXIII, 28-11-2006) 
(Deb. 14, Vol. XXIV, ll-12-2006)! Col279-&2 

I 

CoL 201 I Need for creation of separate Develop-
Environmental Clearance to Nuclear I ment Board for Konkan, Maharashtta 

Projects i by amending article 371(2) of the Con-
(Deb. 14, Vol. XXIV, 11-12-2006) i stitution(MUR377) 
Col 133-34 : (Deb. II, Vol. XXIV, 06--12-2006) 

Environmental Clearance to River Valley I Col320 
Projects II Need to accord clearlnce to the Detailed 
(Deb. 14. Vol. XXIV. 11-12-2(06) Project Reports submitted by the 
Col2S3-S4 I Government ofMaharashtra under the 

Essential Commodities (Amendment) Bill. i Urban Infrastructure Development 
2~onsid. &: Pass Scheme (MUR 377) 
(Deb .. 5, Vol. XXIII. 21-11-2006) (Deb. 7, Vol. XXIII, 30-11-2(06) 
Col 557-5' Col. 366 

FDI in Retail 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 166-67 

Incentives for Bio-Tech 
(Deb. 13. Vol. XXIV, 01-12-2006) 
Col 176-77 

Need to give Income Tax exemption under 
section 10 (29 A) of Income Tax Act., 
1960 to Maharashtra Maritime Board 
(MUR377) 
(Deb. 16, Vol. XXIV. 13-12-2006) 
Col.614-15 

Indo-ASEAN FT A : Need to provide subsidy to Maharashtra 
(Deb. 5. Vol. XXIII. 2'-11-2(06) State Co-operative Cotton Growers 
Col. 113-14 Marketing Federation Limited in the 

Infiltration by lSI Agents in various 
Government Organisations . 
(Deb. 5. Vol. XXIII, 21-11-2006) 
Col. 145-46 

Integrated Disease Surveillance 
Progr.tmme 
(Deb. I, Vol. XXIII, 22-11-20(6) 
Col. 317 

Land Allotted to Hospitals 
(Deb. 3, Vol. XXIII. 24-11-2006) 
CoI.S26-27 

Mass Tnnport Projects in Mumbai 
(Deb. 13, Vol. XXIV. 01-12-2006) 
Col. 293-94 

MiSSing of Secret Documents from 
BAL<X> 
(Deb. 10. Vol. XXIII, 05-12-2006) 
CoI.I64-6S 

purclwe of raw cotton (MUR 377) 
(Deb. 2. Vol. XXIII, 23-\ 1-2006) 
Col. 337 

New Guidelines on Adventure Tourism 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 198-99 

Norms for Delisting ofSKurities 
(Deb. 3, Vol. XXIIl. 24-11-2006) 
CoL 406-07 

Outbreak of Denpe and Chikungunya 
(Deb. I, Vol. XXIII,12-11-2006) 
Col 21-36 

0xfIIm Report 
(Deb. 19. VoJ. XXIV, \1-12-2006) 
Col. 314-85 

Pollution in Rivers 
(Deb. 9. Vol. XXIlJ, 04-12-2006) 
Col. lOl-l 7 



NAME INDEX S6S 

Problems being faced by unorganized I Report and steps taken by the Govern-
labour in the country (DUR 193). I ment in thisregard (CA) 
(Deb. 12. Vol. XXIV. 0.7-12-20.0.6) j (Deb. 17. Vol. XXIV. 14-12-20.0.6) 
Col. 4 19-22 I Col. 271-73 

Processing of IT Returns \ Statutory Resolution re-disapproval of 
(Deb. 3. Vol. XXlJI, 24-11-20.0.6) i Indian.. Telegraph (Amendment) 
Col. 453-505 ' Ordinance and Indian Telegraph 

Production of Salt I (Amendment) Bill, 2006--C0nsid. & Pass 
(Deb. 10., Vol. XXIII. 0.5-12-20.0.6) I (Deb. 13, Vol. XXIV, 0.8-12-20.0.6) 
Col. 66070. i Col. 392-95 

Prohibition ofOlild Marriage Bil~ 2006 _ i Study on Sunderbans 
Consid. & Pass ! (Deb. 4. Vol. XXIII. 27-11-20.0.6) 
(Deb. 20., Vol. XXIV, 19-12-20.0.6)! Col.147 

. Co1.471-74 I Tax Exemption for Power Station 
Regeneration of Mangroves ! (Deb. 13, Vol. XXIV, 0.8-12-20.0.6) 

(Deb. 9, Vol. XXIII, 0.4-12-20.0.6) I Col. 249-50. 
Co1.113-14 I Terrorist Activities in NE 

ReportofCommiueeonWorkingofMCD I (Deb. 5, Vol. XXIII, 28-11-20.0.6) 
(Deb. 10.. Vol. XXIII, 0.5-12-20.0.6), Co1.295-96 
Col 209-1 05 : Training to Pilots about CAT-IlIILS 

Report on the State of Panchayats-A I (Deb. 2, Vol. XXIII, 23-11-20.0.6) 
Mid-tcnn Review and Appraisal-2006 I Col. 282-83 
(OUR 193) I Transportation ofPDS Foodgrains 
(Deb. 13. Vol. XXIV, 0.8-12-2o.0.6)! (Deb. 4, Vol. XXIII, 27-11-20.0.6) 
Col. 427-31 I col.231~32 . . 

R· . the Pri fE . I C od' i Upgradatlon of Deihl and Mumbal 
ISC In ees 0 ssentla omm 1- i A' orts 
ties(MUR 193) I (~~b. 7, Vol. XXIII, 30.-11-20.0.6) 
(Deb. 7, Vol. XXI1l. 30.-11-20.0.6) I Col. 86-87 
CoL 422-2.5 I Violaticm ofNorms 

Sale of Eatables at Higher. Price Ii (Deb. 19, Vol. XXIV, 18-12-20.0.6) 
(Dcb. 9, Vol. XXIII. 0.4-12-20.0.6) Col. 117 
Col. 235-36 j Visit of Officials of World Bank 

I 

Security at Airports . (Deb. 3, Vol. XXIIl. 24-11-20.0.6) 
(Deb. 7. Vol. XXIII, 30.-11-20.0.6)! Col. 478-8 I 
Col. 95-96 i Visits of Foreign Dignitaries 

Shortage of Manpower in Armed Forces! (Deb. I, Vol. XXIII, 22-11-20.0.6) 
(Deb. 2, Vol. XXIII, 23-11-20.0.6)! Co1.378-90 
~.33-34 I 

• 1 PnldluJa, Shri Dhanneadra 
Situation arising out of Global Warmmg I 

affecting 'ndia'~ dinlatic condition as I· Aerodrome at Jbarsuguda 
reported in UN Development. (Deb. 7, Vol. XXIII, 30.-11-20.0.6) 
Programmes Human Development I Col. 249 
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Central Educational Institutions (Reser-
vation in Admission) Bill, 2006-
Consid. &: Pass 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 323-2S 

Coal Reserves and its EXlnlCtion 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col 6 

Demand for Forest Land 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 74-75 

Funds for Development of Tourism 
ProP:ts 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col 21 

Need to revise the tiles of royalty on coal 
and other major minerals on ad-valo-
rem basis (MUR 317) 
(Deb. S. Vol. XXIII. 21-11-2006) 
ColS24 

Problems being faced by unor,uized 
labour in thec:ountry(DUR 193) 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col43~2 

Situation arising out of the accident at 
.8batdih Colliery of BCCL in Western 
Jharia rcsuking in lou oflives of about 
SO workeB and steps taken by1he G0v-
ernment in this regard (CA) 
(Deb. II. Vol. XXIV. 15-12-2006) 
Col 431-39 

Anti Sea Erosion Scheme 

Linking of Nor1fI-Eastem Resion with Rail 
Lines 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col. 152 

Need to set up a public sector c:asIiew nut 
proc:essina industry at Contai, Purba 
Medinlpur. West Benpi (MUR 377) 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 447 

Scheduled Tribes and other Traditional 
Forest DweUcrs (Recognition of For-
est Rights) Bill, 2006-Consid." Pass 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 517-11 

Prasad, Sbri Harikewal 
Accelerated Water Supply Scheme in U .P. 

(Deb. 3, Vol. XXIII. 24-11-2006) 
Col 259--76 

Accidents in Coal Mines 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col 201 

Admission to Students 
(Deb. 10, Vol. XXIII. OS-12-2006) 
Cot. 221-29 

Alternative Source of Fuel 
(Deb. 2. Vol. XXIII, 23-11-2006) 
CoLI41-SO 

Availability ofColfOn Yam 
(Deb. 10. Vol. XXIII. 05-12-2006) 
Col 22-11 

Backlog of Reserved POlIs 
(Deb. II. Vol. XXIV, 15-12·2006) 
Col 236-39 

Black Marketing of Petroleum Producu 
(Deb. 9, Vol. XXIII, 04-12-2006) (Deb. 7, Vol. XXtIl, 30.11-2006) 
Col 13-90 Col 201-06 

Construction of Build ina under SSA Cues filed by PoUution Control Board 
(Deb. S, Vol. XXIII, 2'-11-2006) (Deb. 14. Vol. XXIV, 11-12-2006) 
Col. 159-66 Col. 167 

Development ofTourist Complex CAT Decisions 
(Deb. 7, Vol. xxm. 30-11-2006) (Deb. II, Vol. XXIV, 06.12-2006) 
CoI.I2S-21 CoL I IOwI I 
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Charging of Higher Rate oflnterest jlntercity Train bCtween Gorakhpur and 
(Deb. lB. Vol. XXIV. 15-12·2006) Chhapra . 
Col. 291 (Deb. 12, Vol. XXIV, 07-12-2006) 

Cold Storage Fadlicy Col. 162 

(Deb. 7. Vol. XXIII. 30·11-2006) . Interest on Outstanding IT 
CoI.217-IB I (Deb. 13. Vol. XXIV. 08-12-2006) 

, Co1.290 Corruption Cases Pending in Courts 
(Deb. I, Vol. XXIII, 22-11-2006) Krishi Vigyan Kendras 
Col. 239 (Deb. 14, Vol. XXIV, 11-12-2006) 

Declaration of National Highways 
(Deb. I, Vol. XXIII, 22·11-2006) 
Col. 424-27 

Col. 7-8 
Licence to Hawkers 

(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL 250 

Demands for Excess Grants (Railways)-
2004-2005 and Demands for Supple- Maintenance and Development of 
mentaryGrants(Railways}-2006-2007 Temples in U.P. 
(Deb. 10, Vol. XXIII, 05-12-2006) (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 616-17 Col. 169·70 

Econo . Offences I, Maintenance of frotected Monuments 
mtC (Deb. 17, Vol. XXIV, 14-12-2~) 

(Deb. 3, Vol. XXIII, 24-1 J -2006) I Col. 37-40 
Col. 469 I Modernisation ofNTC Mills 

Employment Opporl'.mities I' (Deb. 20, Vol. XXIV, 19-12-2006) 
(Deb. 4, Vol. XXIII, 27-11-2006) Cll1.115-16 
Col. 5-10 I MSP for Sugarcane 

Encroaclunent on Historical Monuments Ii (Deb. 9, Vol. XXIII, 04-12-2006) 
(Deb. 7. Vol. XXIII. 30-11-2006) CoL3SO-51 
Col 276-81 I Need to declare Minimum Support Pri~ 

Export of Herbs for Sugarcane (MUR 377) 
(Deb. 16, Vol. XXIV. 13-12-2006) (Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 191-92 Col. 512 

FERACases 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Col. J98.4OO 

Financial Performance ofBSNL 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col.30-31 

Housing Finance Companies 
(Deb. 13, Vol. XXIV, 08-12-2006) 
CoI.2S4-SS 

Housing ScbemesIProjects of HUDCO 
(Deb. 13, Vol. XXIV, 08·12·2006) 
Col. 183-96 

Need to make provision for use of Hindi 
and regional languages in the Supreme 
Coon and High Courts as per the pro-
vision of Article 348 of the Constitu-
tion(MUR3n) 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Co1.36U9 

New LPG Matiteting Policy 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 234 

New Rail Services from Barbaj Bazar 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 149 
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NPA Written Off 
(Deb. I. Vol. XXIII. 01-)2-2006) 
CoI.22S-26 

Rural Markds 
(Deb. 13, Vol. XXIV, 01-12-2006) 
CoI.64-6S 

Per-Capita Income Sanctioning ofNGOs Projects 
(Deb. 16, Vol. XXIV, 13-12-2006) I (Deb. 17. Vol. XXIV, 14-12-2006) 
Col. 511-13 Col. 219-20 

Pollution in Rivers 1\ Serving of Liquor in Trains 
(Deb. 9, Vol. XXIII, 04-12-2006) (Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 201-1 7 Col. 276-77 

Power Generation I Scuing up of K Vs 
(Deb. II, Vol. XXIV, 15-12-2006), (Deb. S, Vol. XXIII, 28-11-2006) 
Col. 12-30 I CoI.391-94 

Probl~ms being faced by unorganised ! Spread ofCboIera and malaria 
labour in the Country (OUR 193) I 
(Deb. 16, Vol. XXIV, 13-12-2006) I ~:i~9 Vol. XXIII, 22-11-2006) 
Col. 731-39 ! . 

Procurement of Vegetable Under MIS j. Stoppage ofGorakhpur-Durg Express 
(Deb. )9, Vol. X»IV, 18-12-2006) (Deb. 7, Vol. XXIII. 30-11-2006) 
CoI.3s.40 i Col69-1O 

Proposals for Development of Urban ; Subsidy to Agriculture Sector 
Areas (Deb. 19, Vol. XXIV, 11-12-2006) 
(Deb. 3, Vol. XXIII, 24-11-2006) COUSS-S1 
Col2S3-S4 Sugarcane Dues 

Railway Projects in Uttar Pradesh (Deb. 4, Vol. XXIII, 27-11-2006) 
(Deb. 2, Vol. XXIII, 23-11-2006) Coll79-lO 
Col 92 Technical Education to Children of 

Recommendations of Sldish Chandra! Labourcn 
Commilree I (Deb. 9, Vol. XXIII, 04-12-2006) 
(Deb. 1, Vol. XXIII. 22-1I-2006)! CoL 126-27 
Col. 311-19 Textile Schemes for Weawrs 

ReimbursemenlofMedic:al Expenses I (Deb. IS, Vol. XXIV. 12-12-2006) 
(Deb. 16. Vol. XXIV, 13-12-2006) Col. 174-15 
CoLSIS-16 

. Trade amoopt Productiol'l SoctorI 
~ IIem5 for Small Scale Indus&rees (Deb. IS. Vol. XXIV. 12-1 2-2006) 

(Deb. S, Vol. XXIll, 21-11-2006) CoI.24J.44 
Col 61-62 i Tralnina Prolramme (or Small and 

Review ofHandic:rafts Sc:bemes I Marainal Farmers 
(Deb. 5, Vol. XXIII. 21-H-2006) I (Deb. 19. Vol. XXIV. 11-12-2006) 
CoI.2S7-S& i CoI.242 

I 
Rural ElectrifICation Propamme I Unr~ised Educational Institutions 

(Deb. II, Vol. XXIV, 15-12-2006) ',' (Deb. 10, Vol. XXIII, 0~-12-2006) 
Co13IO-13 Col. 331-32 



NAME INDEX 

UparadationIModcmisation of Railway 
Stations 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 1-14 

Vanished Companies 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Cot. 199-200 

Prasad, Start Lalmaai 
Delhi Milk Sd1eme 

(Deb. 14, Vol. XXIV, 11-12-2006) 
CoL 144 

Pnsad,Shrt Ram Swaroop 

Need to run a passenger trainm the mom-
ing houn between PalM and Islampur 
(MUR377) 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col 2&3-14 

RldUkrisb .... Slut v.rkaIa 
'Sabari Rair ftomAnpmali 

(Deb. 7. Vol. XXIII, 30-11-2006) 
Col 192-93 

Conversion of Anpnwadi Centres into 
Creches 
(Deb. 10, Vol. XXIII. OS-12-2006) 
Col. 182 

Development ofRailway Projecls in KcnIa 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 100 

Essential Commodities (Amendment) Bill, 
2006-C0nsid. 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col 623-26 

Habitat Centre at Thiruvananthaptuam 
(Deb. 8, Vol. XXIII, 01-12-2C~; 
CoLn6 ' 

Heritage Cities 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoI.SJ-S4 

Human ~e Programme with Japan 
(Deb. II, Vol. XXIV. 06-12-2006) 
Col 110 

Issue of Medical Fimcss Certificate by 
Homoeopatbic Doc:tors 
(Deb. II, Vol. XXIV, 06-12-2006) 
Coll7S Appointment of Homoeopadty Doc:tors 

(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. S II Judges (Inquiry) Bill, 2006-1nt. 

Arbitrary Impoiition of Rules 
(Deb. 16, Vol. XXIV. 13-12-2006) 
Col 413-14 

Central Educational Institutions (Reser-
vatloft in Admis-sion) Bill. 2006-
Conaid . .t. Pus 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 337-40 

CbaritableCompanies 
(Deb. ll, Vol. XXIV, 08-12-2006) 
Col. 2M 

Commissions for Protection of Child 
Ri.hll (Amendment) Bill. 2006-
Consid. 4 Pus 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Cot 666-67 

(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 404..()5 

Kolachal-Ko1lam Stretch ofT.S. Canal 
(Deb. II, Vol. XXIV, 06-12-2006) 
CoI.20S-06 

LlCAgents 
(Deb. 13, Vol. XXIV, 01-12-2006) 
CoL 219 

Medical Benefits for Workers of 
Unorpnised Sector 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col 116 

Monitoring of Multinational Detective 
Compa1Iiea 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col~3S 
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NatioDaICofnm ..... b Farmen Study ill '08 Ja E.aera ..... N~ 
(1)00. 9. Vol. XXlIl. o.t-12-2006) .JleaioM 
CaU2 , (Deb. II. Vol. XXIV, 15-12-2006) 

Non-TriFs.nn I Col. 196-97 
(Deb. 20. Vol. XXIV, 1'-12-2006) ! ~(Alterationof'Name)Bm.lOO6 
CoL 123 (Deb: 10, Vol XXDl. OS-12-2006) 

Report on dae State of Pancbayaas-A Col4l2-14 
Mid-TermltlMewllldAipplaW-2006 
(OOR 193) . RIa, Slut Nakai Du 
(Deb. 9, Vol. XX111. 04-12-2006) Fund, for Develop.eat of Toutitll 
Col 493-99 Projcca 

Revi •• of W.,u of Development ~~112. Vol. XXIV. 01.12 .. 2006) 

~I, Vol XXIV, lS·12-2006) I Necdfot~oI'NIdoIIIJHiah
Col. 24243 I wwy tam GMp:Ik coJ .... Sltin 

Roell Uakiaa Thiru~ with (MUJll17) 
1'hinInctwli f (Deb. IS, Vol. XXIV. 12.12·2006) 
(Deb. 11, Vol. XXIV, 06-12-2006) Cot4so.S1 
Col2Il Sikkim University BiU. 2006 Tripun 

Service ChIrps 00 Polk)' Holden UniYenity BiU, 2006 ~iv 0u6i 
(Deb. n. Vol. XXIV. 01.12-2006) UnMrsltySut.2006-CoaPd.4P. 
Col1l5 (Deb. 19, Vol. XXIV. 1I-12·lOO6) 

Seaia& Up of, Food· ProcaIiAa InduRry CoI.Q1~ 
UI\it 1ft Kcnfa 
(Deb, 11, Vol. XXIV. 01-12-2006) 
Collfl 

Senin, up ·of Matrimo.ial DiJpules 
Tribuna1I 
(Deb. 13, Vol. XXIV. 01-J2-2006) I 
C'4l.29.2 

Seaina up ofSblp)4rd 
(Deb. 16. Vol. XXIV, 13-12.20(6) . 
CoL2S3 

Sikkim UnivenityBilI. 2006 Tripwt. 
lJni¥Cnity BiU. 2006 RajiY Gandhf 
UniveniIy BiU. 2006-CoaIid. .t Pat 
(Deb. 19. Vol. XXIV •• "'12-2006) 
Col, 63+16 

Raja. SIu1 A-

.SisuIdon ..umc out flfOIobllWlnDill 
.... India', c:timIUc candilion • 
,.ported in UN Development 
ProJ1lDUll'l* HUQ\aD DewJopateIIl 
Report an4 Itepsakea by the 
GovemMftt In tbis roprd (CA) 
(Deb. 11, \til. XXIV,14-12.2006) 
Cd. 2').(6,213-76 

.......... 1.. 
AdMtiesofNobru Vuwtc K..n 

(Deb. I. Vol. XXIII. 22 .. II .. lOO6) 
CoL 43 t..J3 

A ..... wkh Foretp CouIIriCI 
Statutory Resoiutiort tMiupproftJ of (Oob. 12, Vol. XXIV, 07-12·2006) 

Indian T~ltanph (A.mendmeat) Coln.lt 
OrdilWK:c IDd Indian ToJqnph 
~Bil.lOO6-ConIid.A" AJr~ZoneI 
(Deb. 1). Vol. XXIV. 01-12-1006) t (Deb. 10. Vol. XXRI. 05-12-20(6) 
CoL 391-400 <:'At 15--,' 
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Amendments in Factories Act, 1948 Cooperation in Field of Civil Nuclear 
(Dob. 4. Vol. XXIII. 27-11·2006) Energy 
Col. 73-74 (Deb. 6. Vol. XXIII, 29-11-200.) 

Alaisaance to &ales under ASIDE Scheme 
(Deb. 20, Vol. XXIV, 19-12.2006) 
Col 71·'4 

8-PbarmIcy Course 
(Deb. 6, Vol. XXIll, 29-11-2006) 
ColIU-19 

Blc:briReaion Grant Fund 

CoI.279 
Creation of Warehousing Capadty 

(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL9S-96 

Credit GUII'IIItIee Fund Scbcme 
(Deb. 10, Vol. xxm, 05-12-2006) 
COL21~ . 

(Deb. 6, Vol. XXIII, 29-11-2006) Denial ofVJU 011 ArrivaJ in Pakistan 
Col.2S0-6S (Deb. ) I, Vol. XXIV, 06-12-2006) 

BID on Import of Bulk Drup Col 176 
(Dob. 9, VoL xxm. 04-12-2006) DnagPriciogFonauia 
Col 303 I (Deb. 14. Vol. XXIV. 11-12-2006) 

BInkina Facilities Col 62-63 
(Deb. I., Vol. XXIV, IS-12-2006) 
CoL 336 

Biddiq of Oil .. G .. BkM:b under 
NEIJ"VI 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Co1.266-70 

CMoAmenitiea in Slums 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoUl9-26 

0iftica1 Raardl MBet 
(Deb. 19. Vol. XXIV, 18-12-2006) 
Col. Ill .... 

Comprehensive Law to Impose on 
Euua .... A4vtI1iIemenss 
(Deb. 14. Vol. XXIV, 11-12-2006) 
Col216-17 

Caaf'treace 011 AIDS 
(Deb. ll. Vol. XXIV, ()6..12·1006) 
Coll6W5 

CoutiMiota (AmeNlDeDl) Bill. 2006 
(A.eo"'ent of Article 312) by 
Sbri L.a..... lilt 
(Deb. '13, Vol. XXIV. 01-12-2006) 
CoL oMS 

E.fillin& of Cases iD Supreme Cowt 
(Deb. 3. Vol. XXlD, 24-11-2006) 
Col 250-52 

E&taIIial Cnmmoditiet (AmmcImaIt) Bill, 
2OO6--CoIIIid. 
(Deb. 3, Vol. XXIII. 24-11·2006) 
Col 622-23 

FDI in InIurmce Sectar 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col 299 

FOI in New aad RenewIbIe EMU Sedor 
(Deb. a, Vol. XXlII. 01-12-2806) 
Col 197-91 

FIood ...... s... 
(Deb. 5, Vol. XXIII, 2'-11-2006) 
COL 124-30 

Fl'A 
(Deb. U. Vol. XXIV, 12-12-2006) 
CoLlS9 

Genetic EaaiMftI 
(Deb. 11, Vol. XXIV. 15-12-2006) 
CoL 117-95 

GIowdtofUC 
(Deb. 13, VoL XXIV. '''12-2006) 
Ool.29Ml 



S72 LOX. SABHA 

H~EdueIdonaIInstiCutiocas 
(Deb. 10, Vol. XXlIl.05-12-2006) 
CQt251~53 

IMP R.efbrats 
(Deb, 13. Vol. XXIv. 01-12.2006) 
Coll7i 

National Virtual Uaivenity 
(Deb. 20. Vol. XXIV. 19-12-2006) 
CoL 317 . 

Need to ensure chat arrest of penon.s in 
coMeCtioa wi.,. political .,iIatiou 
may not be a around fDf cIcaial or,... 
poc1I (MUfOn) 

Inclusion of JaIrOpba Plantation under (Deb. S, Vol. XXUI,21-U-2006) 
NRBlS Colm.l9 
(Deb. 11, "Vol. XXIV. l'-12-2006) Need to provide reset'VIUoa IOSCtJSn 
Col.362~ in PrMIe Sec:tor(MUR 377) 

Illtepion to IDquiry ~ 
(Deb. 17. Vol. XXIV, 14-12-2006) 
ColI44-4S 

(Dcb. 2. Vol. XXIII, 23-11-2006) 
Coll21 

New Titer It.owves 
Inveatip'W* SinkingoflNS Prahar (Deb. 4, Vol. xxm.27-I1-l006) 

(Deb. 1, Vol. XXIl1, 30-11.2006)! Cot.23I-J9 
Col. 64-65 ,i Paplkondaas Nalionaf Park 

ISRO-ES~in·SpeccSector (Deb. 4, VoJ. XXm.27-11-2006) 
(Deb. II, Vol. XXIV, 06-12-2006) Co1273-74 
CoL 47 

Jed VCIaIaft Panncr for IGRUA 
(Deb. 2. Vol. XXItl. 23-11.2006) 
Col 298 

Patents PU.d by Dopartmu. or 
BIoIecMoJoay 
(Deb. II, Vol. XXIV, J '-12-2(06) 
Col 260-61 

Jute Exports Per-Ctpita supply of Coarse Grains in 
(Deb. S, Vol. XXIll. 2'-11-2(06) I AncDnPradelta 
CoL 351.S4. I (Deb. 9. Vol. XXll1. 04-12-2006) 

Mep Plan (Of IDfrastn.Iaure CollAl-44 
(Deb. 17, Vol. XXIV. 14-12-2(06) I Pi~t Proj~t to IaQeue Productiooof 
CoL 2 17-1' • unaenc 

(Deb. 4. Vol. XXIII. 27·11-2006) 
MerprotBaab Co1.l61.Q 
~36!70 Vol. XXUI. 24.11-2(06) Prodtaction and NII'kcdqa of8to.DieseJ 

bylOC 
MctroRaii . (Deb. 17. Vol. XXlV. 14-12-2006) 

(Deb. I. Vol. XXIU. 01-12-2006) CoL6U9 
Col7}'77 

National Bio-Ted! Po&y 
(Deb. 13, Vol. XXIV. 0I-U .. ~OO6) 
Col 13-15 

Nttiaal RaraI &aIlh h6aioa 
(Deb. 6, VoJ. XXlU. 29-11-2(06) 
Q)t41-4l 

Produc:tion CIpdy ofBHEL 
(Deb. 7. Vol. XXItl. )o.ll~lOO6) 
Q)l24I-042 

Proceedon ofwilDeu 
(Deb.s. VOI.XXIU, U·II-lO(6) 
CoLliS 
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Rationalisation of Reservation I Task Force 00 Medical Education 
(Deb. 2. Vol. XXUl, 23-11-2006) (Oeb. 1; Vol. XXIII, 22~1l.2006) 
Col. 281-82 CoI.329-3 I 

Recommendations by TRAI on 30 Trade and Economic Issues 

Spectrum (Deb. 5, Vol. xxm, 28-11.2006) 
(Deb. 1, Vol. xxm, 22-11-2006) I CoI.291-92 

CoL 434-35 Transfer ofSio-Materials 

RecommendationsofEACChairman (Deb. 3, Vol. XXIII, 24-11-2006) 
(Deb. 16, Vol. XXIV. 13-12-2006) Col.50S-()9 

Col. 444-45 ! Tuna Fish 

RehabilitatiOn Package for Women in 1ail I (Deb. 14, Vol. XXIV, 11-12-2006) 
(Deb. 20, Vol. XXIV, 19-12-2oo6)! CoI.l94-9S 

Col. 293-94 ! Unemployment Rate 

Repon on the State of Pancbayats-A I (Deb. 19, Vol. XXIV, 11-12-2(06) 
Mid-TermReviewIDdAppraisaJ--2006 I CollOI-02 

(OUR J93) I Urdu Channels 

tDeo. 9, Vol. XXIfl. 04-12·2006) I (Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 499-503 ! Col. 277-7S 

Research Centre on Gtacio;ogy I US Trade 
(Deb. 8, Vol. XXUl, 01-12-2006) I (Deb. IS, Vol. XXIV, 12-12-2006) 

Col 221-30 ! ColIS7.S8 

Revised National TUberculosis I 
Proaramme i Jlaj~kha,.D, Shri M. V. 

(Deb. I. Vol. XXIll. 22-! 1-2006) I Steps for balanced and equitable. 

Col. 467· 7~ i development of all parts of the country 

Revival of Defunct Flying Schoolsl I (Res.b) 1- Vi I XXIV 15-12-2006) 
Institutes I ' (De. 0, o. , 
(Deb. 2, Vol. xxm, 23.11.2006) CoLSI3-92 

Cot 2.25-'21 I Rajbbar; Slari Chaadra Dev Prasad 

Scllin& ofRaitway TH:&c:ea ! CPSUs in Uttar Pradesh 
(Deb. 2, Vol. XXIlI, 23·11-2006) I (Deb. 17, Vol. XXIV, 14-12-2006) 

Col. 220-2 ~ ., CoL 79-82 

Separ~te Tnbuuts for Maantenance ! Improving Standard of Sports 

ClaamsofEldetly People I (Deb. 16 Vol. XXIV. 13-12·2006) 
(Deb. 12, Vol. XXIV, 07-J2-20(6) CoI,I36-46 
Coll64-6S ! • ! Loan to Fake CompanICS 

Settin,upofBioGasPfanu . (Deb. 18. Vol. XXIV, 15-12-2006) 
(Deb. 13. Vol. XXIV, 01-12.20(6) I Coli 3 I 
Cot 254-60 . . . 

I Opening of Petrol Pumps/LPG Aaentle5 

$urveyofChIJdreaby WCD I (Deb. 17. Vol. XXIV, 14-12-20(6) 
(Deb. 20, Vol. XXIV, 19-12-2006) I Col. ISO-51 
Col. 302-03 ! 
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TelcpboDe eo..ctiofts in Bihar 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col46U7 

RajeaderKuw;arI 
Need to limplifY the procedure for 

issaaoce of domicile certificate in 
uu.auchal (MUJt 377) 
(Deb. l~. Vol XXIV. 12-12-2(06) 
Col ..... 

OIDiadlal (AIlIntion ofName) BiU, 2006 
(Deb. 10, Vol. XXID, 05-12-2006) 
CoU974 

Rajeadna.SIu1 Po 

Openina of Petrol 0utIeta 
(Deb. 17, Vol. XXIV, 14-12·1006) 
Col.l1S-71 

Problems being faced by UJlOfpnized 
labour ill the country (DUR. 193) 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col.. 432-34 

Protection of Lake 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 203 

RAilway Projects Peadm& due to T .... 
orlAnd 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col n·7I 

Aaricullural Debt RctiefO:lmmission Raw c.hew 
(Deb. 9. Vol. XXlII. 04-12-1006) (Deb, 10, Vol. xxm. 05.12.2(06) 
Col 111-22 I Col. 393-94 

Cabcw Nut I Reduction OfGrant1 under KGBV Scbeme 
(Deb. IS, Vol. XXIV, 12-12-2006) (Deb. 10, Vol. XXID. 05-12-lOO6) 
Col22l·2-4 Coll6l 

OOHS BcaeficiIria Road Over 8ridpa at PwI\lOOr 
(Deb. II, Vol. XXIV. 06-12-2006) (Deb. 17. Vo1. XXIV, 14-12-2006) 
Col26I~ CoL 71 

DweJopa .... WCIIb_ NH No.. 3 Seaint Up ofUMa 
(Deb. II. Vol. XXIV. 06-t2.2OO4i) (Deb. 10, Vol. XXIll.05-12-2006) 
Col 52·Sl Col223-lA 

four 1Alin, ofNHJ in KcnIa 
(Deb. 16. Vol. XXIV, 13-12-1006) 
Col. 129-30 

FUDds &om Centra11to1d Fund to Kerala 
(Deb. 11, Vol. XXIV,06-12·2006) 
Col 1 47-S4 

Growth ofPotes 
(Deb, 20. Vol. XXIV. 19·12-2006) 
Col,. 

Need to mite the EmpIoyea PfnIjoa 
Scheme,9S IlId brina k at per with the 
p~lioft scheme for lovernmeftl . 
employees (MUR. 377) 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoL4fS. 

~SIan.atIM.SJ(.""'" 

Commiu.ons for ProtectiOil of Child 
RiIbt. (Amendmoat) Bill. 2006-
Consid.A,.. 
(Deb. 16, Vol. XXIV, 1l-12-2006) 
CoL 652·S4 

Repatrlatioll of lad i ••• by Forelp 
CounbieI 
(Deb. 16. Vol. XXIV. 13·12-)006) 
CoL 36 

Jlepart on Ibe S_ of ~A 
Mid-'nrmReviewIlldAppr , I _ 

(lXJl.l93) 
(Deb. 9, Vol. XXUl, 04-12-2006) 
CoI.-..a 
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~ in the Prices ofESStDtial Commodi- \ English and Foreign Languages 
tia(OUR 193) UnivcrsityBill, 2006--Consid. & Pass 
(Deb. 7, Vol. XXIIl. 30-11-2006) (Deb. IS, Vol. XXIV, 12-12-20(6) 
Col 4 1&-22 Col. 46s. 72 

Tourism Otlicos Abroad Essential Commodities (Amendment) Bilt, 
(Deb. 17, Vol. XXIV, 14-12-2006) I 2006-C0nsid.&Pass 
Col 21 .\ I (Deb. 5, Vol. XXIII, 28-11-2006) 

CoI.S4S4I 
IlamadItI, Prot M. I Freight Terminals 
AboIldonofCapitaJ Punishment Bil~ 2004 I (Deb. 7, Vol. XXlll. 30-11.2006) 

by S~ C.l<.. Cbandreppan-C"nlid'l Col. 22Q.21 . 
and WithdraWn . I Government's failure to maintain internal 
(Deb. 3, Vol. XXlJI, 24-11·2006) security and in partiadar to deal with 
Q)l.669-71 I alarming growth ofterrorist menace in 

A.ccelcrated In'iprion Benefit p~ I the country (A.M.) 
(o-b .... Vol. XXIJI, 27-11-2006) I (Deb. 6, Vol. XXIII. 29·11-2006) 
Col 82-13 I Col 460-63 

Central Educational Institutions (Reset- I Hospital Waste Management Scheme 
vation in Admis.sioD) Bill, 2006- I (Deb. 13, Vol. XXIV, 03-12-2006) 
Consid . .t Pass ! Col. 107-08 
(Deb. 17, Vol. XXIV. 14-12-2006) I Insurance Scheme for Weavers 
Coll2S-29 i (Deb. 5, Vol. XXIIl. 28·11-2006) 

Closina of Shelter Homes for Destitute Col. ]42-44 
Women Integrated Handloom Training Programme 
(Deb. 5, Vol. XXIlI.11-11-2006) (Deb. 10, Vol. xxm, 05-12-2006) 
Col 293--94 Col. J 82-14 

Cloaln ofNTC and NIMC Mills National Overseas Scholarship Scbeme 
(Deb. IS. Vol. XXIV. 12-12·2006) for SC Students 
Col 381-94 (Deb. 7, Vol. XXIII. 30-11-2006) 

Con.tnu:tina BuHdin,1 for Passport CoI.13()..31 
Oftlces I New Pricing Seheme for Urea Units 
(Deb. 16. Vol. XXIV, 13-12-2006) (Deb. 4, Vol. XXIII. 27-11-2006) 
Col 267-12 Col. 63 

Demands for Excess Onmrs (Railw.ys)-
2004·2005 and Demands for 
Supp1emeouy Gruts (Railwa)'$)-
2006-2001 
(Deb~ 10, Vol. XXlIl. 05-12-2006) 
CoL 556-60 

Demancta for·Exceu Onng-(GenerlI), 
2004-2005 and Demands for Supple-
menraryOnlnD-(GentnI).2006-2007 
(Deb. IS, Vol. XXIV, 12-12~2006) 
ColSSO-S3 

hrfonnance ofSwajaidbara 
(Deb. 3. Vol. XXIIl. 24-1l-2il06) 
CoI.323-lS 

Problems bcinl faced by unorganized 
labourinthtcountf)'(DUR 193) 
(Deb. 12, Vol. XXIV, 07~12-2006) 
Col. 445-47 

Projects ofNHDP 
(Deb. 6, Vol. XXlJI, 29-11·2006) 
CoI.19~ 
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Projoc:tJ unci« CADP 
(Deb. 9. Vol. XXIlI. 04-12-2006) 
Cot 157-58 

........ Dr. Aabu1llDi 

Problems being faced by Bldi workers in 
the country particularly in ADdbra 

Release ofFWKIs W1der APDRP Pradesh and KeraJa and steps taken 
(Deb. I. Vol. XXlll, 01-12-2006) bytbe Government in dtis reprd (CA) 
Col 122-23 , (Deb. II, Vol. XXIV, 15-12-2006) 

Report on the Srate of PlDChayats-A I CoI.42J·22.429-32 
Mid-TermReviewaniAppraisal-2006! Situation arising out of the increasing 
(DUR 193) incidents offemale foeticide leading to 
(Deb. 9, Vol. XXIII, 04-12-2006) i continous decline in the number of 
Col44i-S4 I female child and steps taken by the .. I Govenmenlln this ~gard (CA) 

RiverFlowmCountry (Deb. 19, Vol. XXIV, 11-12-2006) 
(Deb. 4, Vol. XXIIl. 27-11-2006) I CoI.483-89 496-503 
CollS7-S1 I' 

Set up of Shelter Homes for Women ! aa.akrisllaa,Sbri BadIp 
(Deb. 15, Vol. XXIV, 12-12-2006) I Ambulances on NHs inAndbra Pradesh 
CoUIO i (Deb. II, Vol. XXIV, 06-12-2006) 

Setting up ofCIus&ers I Col1l2-J3 
(Deb. 5, Vol. xxm, 28-11-2006) I Aftti..dumpingLaw 
Col3S6-70 I (Deb. 20, Vol. XXIV, 19·12-2006) 

Statement made by Minister of External I Col214--16 
Affairs on 12.12.2006 reptdillg Indo- 'I Bilaleral Trade betv.un India and Japan 
US Civil Nuclear Cooperation (Deb. 10, Vol. XXlII, 05-12-2006) 
(DUR 193) j Col. J40.42 
(Deb. 19, Vol. XXIV, 18-12.2006) j BSUPPqrammc 
ColS14-17 It (Deb. 18, Vol. XXIV, 15.)2-2006) 

Subsidy to Cellular Opcraton Col. 371-&2 
(Deb. IJ, Vol. XXIV, 06-12-2006) 1 ClosureofSSI 
Col. 29-30 i (Deb. 15, Vol. XXIV. 12-12-2006) 

11 __ PMGSY I CoL219-22 

-ro:.,. 3, Vol. XXIII. 24-11-2006) I CombItingHcpadtis 
Col. 40 ! (Deb. 1. Vol. XXIII. 22-11-20(6) . I Col. 237·39 

Tramina to OfIiciaIJ under DRUM. eover.p UDder TSC 
~.~l. Vol. XXIV. 01-12-2006), (Deb. 3, VoI.XXUI, 24-11-2006) 

• 1 Col318-2A 
Transfer of Subject II Credit to SelfHelpOroups 
~i!!7 Vol. XXIV. 11-12-2006) I (Oeb. I. Vol. XXlU,OI-12-2006) 

. Col.20J.(M 
UnikilledLabourinCIL I DamaJeofGroundnutCrop 

(Deb. 11. Vol. XXIV. CJ6..ll-2006) I (Deb. 9, Vol. XXfU, 04-ll·2006) 
(:01.167-69 Col. 236-37 
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DiscriminationApinstHIV/AIDS Victims I Hostels for SCs and OBCs Students 
(Deb. 6, Vol. XXIII. 29-11-2006): (Deb. 17. Vol. XXIV. 14-12-2006) 
Col.lJO..34 ! Col. 195-204 

Draft National Policy for VoIWltary Sector lindO-RUSSian Trade 
(Deb. JI, Vol. XXIV, 06-12-2006) (Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 175-76 ! Col. 347-48 

Eleccrification omrupati-VelJore Route I Integrated Food Zones 
(Deb. 2, Vol. XXIII, 23-11-2006)' (Deb. 2, Vol. XXIII, 23-11-2006) 
Col n-78 I Col. ~62 

Expen Committee on Auto Fuel Policy I InternatIonal Parcel Post Hubs 
(Deb. 16, Vol. XXIV, 13-12-2006) i (Deb. 11. Vol. XXIV, 06-12-2006) 
Col. 92-94 : Col. 269-70 

F...uureAnalysis Committee on GSLV I LoanunderPMRY 
(Deb. 6, Vol. XXIII. 29-1\-2006): (Deb. 10. Vol. XXIII. 05-12-2006) 
Col. 116-87 ' i Co1.281-86 

Fle-xible Complemcnlary Scheme ! Low Production of Cotton 
(Deb. 20. Vol. XXIV, 19-12-2006)! (Deb. 10, Vol. XXIII. 05-12-2006) 
Col t 83-34 ! Col. 36~ 

FM O\annels in AAdhra Pradesh II Making TRAI Effective 
(Deb. 9, Vol. xxm. 04-12-2006) ~~~611!3 Vol. XXIV, 13-12-2006) 
Col. 93-94 

I NABARD Assistance to Andhra Pradesh 
Foreign Companies in India (Deb. 8, Vol. XXIII, 01-12-2006) 

(Deb. 11, Vol. XXIV, 15-12-2006) I Col. 219 
CoI.313-16 'I' N' I P I' f Publ' L'brary d &tIona 0 ICY 0 IC I an 

Forest Developmem Agency Projects in I Information Services . 
Andhra Pradesh : (Deb. 7, Vol. XXIII, 30-11-2006) 
(Deb. 4. Vol. XXIII. 27-11-2006) II Col. 77-78 
Col. 1()6.q7 National Policy 011 Older Persons 

Functioning of Consumer Protection I (Deb. 17. Vol. XXIV, 14-12-2006) 
Council ! Col. 29-32 
(Deb. 14, Vol. XXIV, 11-12-1006) I NewsChannel 

I 

Col. 23-24 : (Deb. 19. Vol. XXIV, 11-12-2006) 
Generation of Electricity tbroujh Sea! Col. 19 

Water I OBC Students in Prim*,,>, Schools 
(Deb. 11, Vol. XXIV. 15-12-2006) I (Deb. S. Vol. XXIII, 21-11-2006) 
Col.67 CoI.2S3-S6 

Gujdclines for Sick Small Scale Industries I Opening of Post OffICeS 
(Deb. S, Vol. XXIII, 21-11-2006)1 (Deb, 16, Vol. XXIV, 13-12-2006) 
Col.QO-l6 . Col. 516-20 

Holdina or Cultural Events on Protected Petroleum and Natural Gas ReJulatory 
Mornunents , Board 
(Of-b. 7. Vol. XXIll. 30·11-2006) I (Deb. 2, Vol. XXIII. 23-11·2006) 
CuI. 23 1-39 Col. 69-70 
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Post tIarIe$t Lost I Settina up ofNCGG 
(Deb. 19, Vol. XXIV. 11-12.20(6) (Deb. 5. Vol. XXIII. 28-12-2006) 
Col 69-70 I Col. 73 

Plimit;iw Tribal Groups I S:um, up ofPlantl in IT F.kl 
(Deb. 20, Vol. XXIV. 19--12-20(6) (Peb. II, Vol. XXIV, 15-12-2006) 
Col. 271-7S Cul2J6 

Ptocuremeat of G-ullra MOdem HumID Settiaa up ofTedmical Univorsities 
CeotrifUpSimWaton (Deb. U, Vol. XXIV. 12-12-20(6) 
(Dcb. 17. Vol. XXIV. 14-12-2006) I Cot96 
Col 148-19 I Scttin& up of Village lndusuics 

Production ofEthanot I (Deb. lD, Vol. XXIV, 19-12-2006) 
(Deb. 9, Vol. XXllI. 04-12-2006) Col. 229-11 
Col.. 133-34 Situation arWna out ofreeent floods due 

Raisin& of Women Battalion by BSF 10 cyclone and torrential rains in the 
(Deb. S, Vol. XXIII, 28-il-2006) I distri,ts of Krisbna. GUDrur and 

L 26 I Prebsam of Andbra PradC$h resulting 
Co 32S- I in loss of lives andpropeny and stepS 

R.ehabililltion ofSc:a-..-.. I . --- ~ taken by the Government in ddt regard 
(Deb. 13. Vol. XXIV. 08-12.2006) (CA) 
CoL 233-31 (Deb. 13, VoL XXIV, 01-12-20(6) 
~ tom Indian Automobile. Col151-59)61.Q 

IIIdustry I Sotar EAerD· 
(Deb. II, VoL XXIV. IS-I2-2(06)! (Dcb. I. Vol. XXIII, 01.12-2(06) 
Cal. 21 .. 1S I Cot ll-lS , 

IteriIion ill JaduariII Policy I SubYeoriml Scheme 
(Deb. S, Vol. xXUl, 21-11-2006) II (Deb. I. Vol. xxrn. 01-12-20(6) 
Col396-G . Col 141 

Revival hckip.farBHrV l Swayam,iddha Scheme III Andht. 
(Deb. " Vol. XXIII, 3G-U·1006) PI1Idesb 
Col 139 (Deb. 20. Vol. XXIV, .9--12·2006) 

Re¥MnaJndo.hkJoJatCotmniuion Col. 101-04 
(Deb. 1. Vol. XXllI. 22.U.2006) ,Task Pon:.Oft JurbprudIace 
CoI.4Q.63 I (Deb. I. Vol. XXHI,22-11-2006) 

.......... u...... CoJ.313-31 
.-.- baidmwe I Tilk Fot'Ce on ~ Educ8m 

~~ Vol. XXlU.22-11-1006) (Deb. I, vol.xxm. 12 .. 11-2006) 
CoLJl9.31 

Schema Sbr DraiaIp I TraSk CoatpIdoo in CitiOI 
(Deb. 19, Vol. XXIV, 1'.12-2006) (Deb. 13. Vol. XXIV, 08.12-20(6) 
Col 251 Col. '09-tt 

SchoIanhip 10 SCt and OBCa V ..... f'.neIJySealilyPnw-
(1)eb. 2. Vol. xxm, n-ll-2OM) (Deb. I, Vol. XXIII, OI.12.2006) 
Col. 27O-tO Col. 111 .... 
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a.u. SIan G";eet SIDcJa Corruption in EPFO 
Delayed ProjectsofDRDO (Deb. 14, Vol. XXIV, 11-12-2006) 

(Deb. 12, Vol. XXIV, 07-12-20(6) Col. 113-14 
ColISJ-52 I Cottage Industry in Gujarat 

ExistingRquJationforNRls I (Deb. S, Vol. XXIII, 28-11-2(06) 
(Deb. II, Vol. XXIV, 06-12-2006) I CoI.~1 
Coll7-3' I D.T.H. Service 

InfiltrationoffJaD&1adeshiNationais I' (Deb. 19, Vol. XXIV, 18-12-2006) 
CoL 30-32 

(Deb. 5, Vol. XXIII, la-II-2006) I 
Col.4lO-31 I Decline inRic:e Procurement I (Deb. 4, Vol. XXIII, 27-11-2006) 

Col. 70 ..... SIu1~ra. 
Air Servic:es from "Surat Airpoc1 

(Deb. 12. Vol. XXIV, 07~12-2006) 
Col. 321 

DeYelopment of National HiabwaYs 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. J63.66 . 

Auistance by CAPAIlT ror Welfare of Diihonourinc ofNMional FJaa 
Ph)'licaUya.J'--"People (Deb. 10, Vol. XXIV, 19-12-2(06) 

-.- Col. 149-52 
(Deb. I. Vol. XXIII, 01-12-20(6) 
Col. 4N3 GIl 8aecl Power Projects 

BIFIl "- (Deb. 11, Vol. XXIV. 01-12-2006) 
---- Col. 191-99 

(Deb. I. Vol. XXUl, 01-12-2006) 1mnaaria'Pn! PI' __ _ 
Col 10).05 .,. ... -.e 

BIM:k Money CoL 169-73 I (Deb. I, Vol. xxm. 22-11-2006) 

(Deb. I. Vol. DIU, 01-12-20(6) lmpoI1ofCcalumerGoocis 
Coll2J.24 (Deb. S, Vol. XXIII, 28-11-2(06) 

BooItina OroWlb of ....... _ Col 303-04 
(Deb. II, Vol XXIV. 06-11-2006) IaccativeI in Special Economic Zones 
CGl.61-G (Deb. 15. Vol. XXIV. 12-12-20(6) 

0tpiIaI AdeqIIcJ" CoLl5-37 
(Deb. 1. Vol. XXIII. 24-11-2006) lnfIJIrItionofBlDllldeshiNationaJs 
CGl.no (Deb. S. Vol. XXIII. 21-11-2006) 

QIl4JO..31 
c.., TI .... OIpIcity • .,. Pons 

(DItt. f. Vol. xxm. 2f.1I .. 2ON) 
caUoa 

~ of lAptop Computers for 
ItIiIwa)' 0tI'ciIII 
(Deb. 2. Vol. XXID.23-11-2006) 

etea. .. '" SAtYA OJI. 163 
eM. .16. Vet. xxrv. n·12-2006) Jaaropha Production 
ClIll34 (Deb. 3, Vol. XXIII, 24-11-2006) 

Ccapelidott oflA willi pm.AirtiaDI Col S32-31 
(OH. 7, Vol. XXDI. 30-11-2006) UcenceIOForeipAuromobiJeCompenios 
Col "I (Deb. 2; Vol. XXIIl, 23 .. 11.2006) 

ColIS-I6 
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Maintenance of Historical Temples in 
Pakist3n 
(Deb, 7. Vol. XXIII. 30-11-2006) 
CoI,83-14 

MORitoring Mechanism for Granu 
(Deb, S. Vol. XXIII. 21-11-2006) 
CoI.37UO 

Share of National Hlahwaya in Road 
Transport 
(Deb. 1. Vol. XXlU, 22-1i-2006) 
Col. 323 

Sbor1age ofStaffinJilPOs 
(Deb. II. Vol. XXIV. 06-12-2006) 
Col. 84-90 

Navaratna Status 10 PSUs Special E.conomit Zones 
(Deb. 1. Vol. XXIII. 30-11-2oo6)! (Deb, 10, Vol. XXllI. OS-12-2006) 
Col. 23·28 I Co1.39) 

Opcnin& of Post OffICes in Gujarll t StanIS orGolden Quldrilateral Project 
(Deb. 16, Vol. XXIV. 13-12-2006) I (Deb, I, Vol. XX1lI. 22-11.2006) 
Col. S44-4S I Col. 65~8 

Poputaaion ofOBCst'SCtlSTs I Vacant Posts in PSUs 
(Deb. 6, Vol. XXIII, 29-11-2006)! (Deb. 1, Vol. XXIIJ. 30-11-2006) 
Col. 171-72 I Col. 59-60 

Postal Delivery System in Rural Areas ! Violation of Rule in J '" K Channel 
(Deb. 6, Vol. XXIII, 29-11-2006) I (Deb. 4. Vol. xxm, 21-11-2006) 
CoJ.231-44 ! Col. 214 

Po>wer Generation I Volwary Disclosure of Black Money 
(Deb. 1'1, Vol. XXIV, 15-12-2006): (Deb, 13, Vol .. XXIV, 08-12-2006) 
CoL 12.30 ! CoI.6J.64 

ProIkIloss ofPublicAiriines I Ra .... ShriR.abiadtr Ku .... 
(Deb. 7, Vol. XXIII, 30-11-2006) II Need to Set up I) 8cM1I of PIIDI Hlab 
Col 209-10 , Cowtat B~{MtJJU77) 

a.tlctioniaSlweofPower I CDeb. J2, Vol. XXIV, 01.12-2006) 
{On. II. Vol. XXIV, 15-12-2006).1 CoL369-70 
Col. 241~ ! PowerGenerallon 

..... iontoEmploylndiansAbroid i (Deb. 13. Vol. XXIV, 01-12-2006) 
(Deb. 6. Vol. XXIII. 29-11-2006) 1 CoI,2J9.C)O 
Col. 276 ! Rut, S1triIuU "-

Revival ofSkk Jute Mills I Dea.nds for ~ GrwIts (Raihft)'s)-
(Deb. IS, Vol. XXIV, 12-12-2006) i 2004-2005 an~ Demands fot 
Col... ! Supplementry Granu (Railways)-

SdIemc forTmile Wotkm I 1Jn).3Xf7 
(Deb. 10, Vol. XXlIl, OS-12-2006)! (Deb. 10, Vol. XXIII, OS-12-2006) 
Col Jll : CoI.621-29 

I 
SeaIrity of Airports i Raajo. SIIf'iuti Jlujed 

(Deb. 17. Yo. l. XXIV. 14-12-2006) j' AbolitionofCapDJPunislunenCB. iII.2004 CoI.1S6 . . 
by·Sbri C.It. ~id. 

Scian orRDX i and Withdrawn 
(Deb. IS, Vol. XXIV, 12-12·2006) 'I' (Deb. 3, Vol. xxm. 24.11·2006) 
Col 246-47 I CoU61068 
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BlIlonEmpI~ofChiidren I' Need to provicIC more incentives_ a 
(Deb. 4, Vol. XXIII, 27-11-2006) suitable pacbse for setting up a F_ 
CoL 23-24 CityinAndbraPradcsh(MURln) 

Bharatkhand Halt between Pas~ and (Deb. 4, Vol. XXIII, 27~1l-2006) 
N~w ~300 
(Deb. 17, Vol. XXIV, 14-12-2006) PATAConference2007 
CoL 16-11 (Deb. 7, Vol. XXIII, 30-11-2006) 

Enadicahon ofFiJaria Col 92 

(Deb. 16, Vol. XXIV. 13.12-2006) Rao.ShrtK.CbaadraSlaekL.r 
Col. 26 

Prohibidon ofOliJd Marriage Bil~ 2006-
Consid. &: Pas 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoI.463-6S 

Shri K. 0IIndra Shekhar Rao--an elected 
Member tom KaI i ..... Pal ..... ) 
Constituency of Andhra Pradesh-
resigned 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 325-26 

Ibo. Dr. Duari Naray •• 
S· . . . f . . f i Rao.ShrtK.S. ltuatJon Inslnl out 0 non-revISIOn 0 I 

royalty on coat and otber minerals IOd I Abolition ofClpital Punishment Bill. 2004 
steps _en by die Government in this by S~ C.K. Chandrappan-Consid. 
reptd (CA) and Withdrawn 
(Deb. 10. Vol. xxm, 05-12-2006) ~~~;.a Vol. XXIII, 24-11-2006) 
Col. 444-47,4S2-$4 . 

Bl'OIdcasting Regulation Bill. 2006 
Situation ansina out of the accident at (Deb. 9, Vol. XXIII, 04-12-2006) 

Bhatclih Colliery of BCCL in Western I Col326 
JhlriamuJtinainlolsoflivaoflbouf II Business Process Outsourcing 
SO W()rkers and steps taken by the i (Deb. IS, Vol. XXIV, 12-12-2006) 
Government in this regard (CA) ! Col2I3-14 
(Deb. IS. Vol. XXIV, IS-12-2006) : 

1 Citrus Fruits 
Col.4l+36,44I-44 I (Deb. 9, Vol. XXIII, 04-12·2006) 

Rao, SIan D. VIttaI 
Apparellntemational Maru 

(Deb. IS, Vol. XXIV, 12-12·2006) 
C.ol.I60 

ColIS9-60 
Complaints agaiftSt Armed Forces 

(Deb. 15, Vol. XXIV, 12-12-2006) 
CoLB1-89 

Complaints apinst Judges 
Flood affcctod SUdIII (Deb. 3, Vol.-XXIII, 24-11-2006) 

(Deb. 5, Vol. XXIII, 21-11-2006) Col24l44 
Col 124-30 constrUCtion of Super Expressways 

Needtoappointas.utoryllepalatorfor (Deb. 11, Vol. XXIV. 06-12-2006) 
pricin, of domntically produced I Col 232-33 
........ (MUIll71) Defmmon of Older Pmons 
(Deb. 9, Vol. XXIII. 04-12-2006) I ~~2. Vol. XXIV, 07-12-2006) 
Coll94 
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Demuds for Exccu Orants-{Gcneral). I Low Buctaer Hotels ' 
2004-2OOS aad Demands for Supple- (Deb, " Vol, XXIII, 30-11-2006) 
IIICIIIIIyCillnlt--{Oeneral),2006-2007 Col. I-II 
(Deb. IS, Vol. XXIV, 12-12-2006) Manuftcture of Ships 
Col 496-504 (Deb. I, Vol. XXIII, 22-11-2006) 

DeveJopmeat in B~ . CollOS 
(Deb. II, Vol. XXIV, 15-12-2(06) Mecblnism to Spot sports Talent from 
Col216-1' RuraiAreaa 

E-Tic:btinc (Deb. 16. Vol. XXIV. 13-12-2006) 
(Deb. 12, Vol. XXIV, 01-12-2006) Col. 127-29 
Col 62-63 Minimum W .... of Rural and Urban 

EInhquIke PrOM A..- I WorteR 
(Deb. 13, Vol. XXIV, oa.12-2006) (Deb. 19. Vol. XXIV, 18-12-2006) 
Col ~ 001. 253 

EftIIJ)' c- Minill' of Secret DocumentJ from 
(Deb. 17. Vol. XXIV, 14-12-2006) BALCO 
Col 54 (Deb. 10. Vol. XXIII. 0$-12-2006) 

Col 164-65 
Equippiq HospltalsIPrimary Health 

Cadres with PodIIbIo EquipmeDt MOftitoriq Nee .... iIII for MPLAt) 
(Delt. 16, Vol. XXIV, 1),12.2006) Sc:baM Cal-" (Deb. I, Vol. XXIII. 22-11-1006) 

Col54-SS f"'" II r r .... Dew."... NIlioneI R.cseateIIIent..aIWJlbUitation 
(Deb. 10, Vol. XXUI. 05-12.2006) Poticy 
Col 91-114 (Deb, ll. Vol. XXIV, 01-12-2006) 

Qcowda orecc.o., -' iU DiI&ributiDft Coll4O-.f I 
(Deb. 6, Vol. XXIII, 29-11-2(06) Pi" ( Pr' S ..... i Coll26-2l ! art C lp'auon 0 tValt .,.... A 

! Dewlopmoat of.....,. 
Qrowdanreots.mc:.s.e.or (Deb. 11, Vol. XXIV, 14-12-~) 

(Deb. 6. Vol. XXIII, 29-11-2006) Col. J6I 
ColU-16 

Herb. EchIctri .. l ........ 
(Deb. 10, Vol XXIII, OS-Il-2G06) 
Col251·53 

bnportofAarict 11 ........ 
(Deb. U, Vol. XXIV. 12-12-2006) 
Col 26 . 

..... ofLNO 
(Detr. 12, Vol. XXIV,07-t2-2006) 
011.163-64 

Pafboll.NolCoopa*" ..... 
(Deb. I, Vol XXIII. 01-12-2006) 
Col 190 

PriccofNllurll ...... 
(Deb. 5. Vol xxm. 21·11-1006) 
CoUI 1-JI 

Prn-Sdlr ..... , ........... 
PNjecII 
(Deb.'. VoJ. XXUI. 1.-12·2096) 
011.152-" 

1Dceaai .. UDder .... '" .......... Pri¥Me Secaor .... ipedoII ia Coal 

l'Ider.t '"'_-(Deb. 5, Vol. XXUl. 11-11-2006) (Deb.i,VQl XXIII, 12.11-2006) 
QIlI7" Col. 121-22 
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PrivlUntion of Power Distribution Utilisation of Funds for PowerGenendion 

SYIfem (Deb. I, Vol. XXIII, 01-12-2006) 
(D.b. 3, Vol. xxm, 24·) 1-2006) CoL 21-33 
Col411~13 

Production of Manaoes 
(I>Q. 19, Vol XXIV, 18-12-2006) 
CoL23S-36 

Productioft ofNatural Gas 
(Deb. 2, Vot. XXIII. 23-11-2006) 
Col 172-73 

Projcds of'NHDP 
(Deb. 6, Vol. XXllI. 29-11 .20(6) 
Col 193-97 

PfoIe:cdoA to Htrita&e Monumeall 
(Deb. 2. Vol. XXlIl, 23-11-2006) 
CoI.94-9S 

Rationa1iMIioo ofa-vatioD 
(Deb. 2. Vol. XXIfl. 23-11-2006) 
CoL 211-12 

Ilecoe ...... iontofLawCammiaioDOIl 
ReportiIJ by Media 
(Deb. II. Vol XXIV, 1'-12.20(6) 
CoL 3,. 

........ PoJic:y 
(Deb. 6, Vol. XXIII. 29 .. 11-2006) 
Col .• 

RJaht to Educ8doD Sill 
(Deb. S. Vol. XXIII. 21· 11-2006) 
CoL 219-90 

s.aia& up ofFPIS tOr ..... 
(Deb. 17, Vol. XXIV, 14·12·2006) 
CoL 221.22 

TnIinIna 110 SC&ISTlIOBCs 
(Deb. 1. VoL XXtll. )()'1I-2006) 
Col.1S2 

Urt.Peor 
(Deb. I', Vol XXIV. U·12-2006) 
CoL2J1.91 

UtiUtadonofAarlcu1bnl Land 
(Deb. 19. Vol. XXIV, 11·12·2006) 
Col. 40-44 

Violation of Prosramme and 
Advertisement Codes 
(Deb. 4, Vol. XXIl1, 27-11-2006) 
ColS9-62 

a.e,SbriRayar-ti s..IInIft 
Ach~ UDder RanI l>ewJopment 

Scbemes 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col.2IS-86 

Apic:ultural Produc:don Aft'ectecI .. to 
Oroupt anct FIoocI8 
(Deb. 4. Vol. xxm, 21-tl.2006) 
cOt. 25-39 

AJIcpd Incursions of Qinele Soldien 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col 106-07 

Amendments in I.T. Act 
(Deb. I, Vol. XXIII, 22-11-2006) 
CoL 49-S I 

ApplicatioDs Received by elc 
(Deb. 16, Vol XXIV. 13-12-2006) 
CoL 40-4) 

Bilateral Agreements with Foreigft 
Countries 
(Deb. 2, Vol. XXIII, 23-11-2006) 
CoI.m-a 

Cold Stonp FadUty 
(Deb. 1. Vol. XXIII, 30-11 -2006) 
Col. 217·11 

Comparative SWdyofTelephooc Service 
Providers 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CAlS07 

BcSUCItionaI Instill._ 
(Deb. to, Vol. XXIII. OS-12-2006) 
CoI.406-07 

Enldicatioll ofPowrty 
(Deb. l. Vol. xxm. 24-11 -2006) 
CoL54I-G 
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Foreip Banks I Performance of AIR and Other FM 
(Deb. 13, Vol. XXIV, 01-12·2006) I Channels. 
Col2aJ.a i (Deb. 4, Vol. XXIII. 27·11-2006) 

Funds A1lOC111ed1Spent for Sports . Co1.216-17 

(Deb. 6, Vol. XXIII, 29-11-2006) i Performance ofPSUs 
Col 199-204 "'I (Deb. 7, Vol. XXIII, 30.11·2006) 

funds for Primary Educalion I CoI.2J&.8I 
(Deb. 10. Vol. XXIII, 05-12-2006) PowerGcneration 
CoLll3-14 (Deb. 13, Vol. XXIV, 01-12.2006) 

Col. 289-90 
Hurdles in Implementation ofMPLADS Project awaiting Environmental Clalrance 

(Deb. 1. Vol. XXIII, 22·11-2006) \ (Deb. 14, Vol. XXIV, 11-12.2006-) 
Col 37S-76 I Col. 1 42-4l 

Indian's Share in World Tourism ! Proliferation ofNudear Weapons 
(Deb. 2, Vol. XXIII. 23·1\-2006) I (Deb. I, Vol. XXIII. 22-11-2006) 
Coun·71 i Cot.427-21 

loan to Farmers at Concts-sianal Ratts I Promotion oflndian Culture 
(Deb. 3, Vol. XXIII, 24-11-2006) I (Deb. 12. Vol. XXIV. 07-12.2006) 
Cot 292-94 I Colll9-20 

Loss Incurrina Heavy Industries I Protection of Historical Monuments 
(Deb. 2. Vol. XXIII. 23-11-2006) i (Deb. 17, Vol. XXIV, 14·12·2006) 
ColI2J-24 ! Col. lIS 

Maintenance of Lake and Ponds I PSUs Under the Ministry of Tourism 
(Deb. 14. Vol. XXIV. 1J-12-2006) i (Deb. 7, Vol. XXIII, 30-11-2006) 
Col. lOS : CoI.IJJ.36 

Naxafism I Public Sector Undertaltmgs 
(Deb. S. Vol. XXIII. 28-11-2006) ~ ~~i9vol. XXIII. 30-11-2006) 
Cot. 279-12 I 

Need to clear the pending railway projects 
in Anethra Pradesh (MUR 3n) 
(Oeb. 20, Vol. XXIV. 19-12-2006) 
CoI.436 

New Medical Curriculum 

Putting up Details oflix PI)'US Oft Nee 
(Deb. II. Vol. XXIV. IS-I2-2006) 
Col ISS 

Railway Project in Andbra PrIdesb 
(Oeb. 7, Vol. XXIII. 3()"11-2006) 
CoUI6-1. 

(0 b V< I Scheme for Textile Workers 
e . I. o. XXIII. 22-11-2006) (Deb. 10. Vol. XXIlJ, OS-12.2006) 

Col. 297-91 . CollIJ 
Online En&ineerina Education I Sqreption of BiD--Willet . 

(Dcb. S. Vol. XXIII. 21-11-2006) I (Deb. 19, Vol. XXIV. 1'-12-2006) 
Col. 334 ! CoI.39-40 

PCfUntage or HOUMhoId in Debt. \ SeQin& up oCKV, 
(Deb. 19, Vol. XXIV, .1-12-2006) I· (Deb. S. Vol. XXlU. 1'-11-2006) 
Col 431·J2 Col.J9t~ 



NAMEINUEX SSS 
Setting up of Medical GrantsComrnission I· Channels Fee under OTH Service 

(Deb. 6. Vol. XXIII, 29-11-2006) (Deb. 4, Vol. XXIll, 27-11-2006) 
Col. 12J.24 ' Col. 1 S6 

Setting up of Special Economic Zones F lIIalisation of Phase-II ofNPCBB 
(Deb. S, Vol. XXIII, 2S-11 ·2006) (Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 39-42 I CoL 134-35 

Setting up of Village Cyber Cafe I Fish Production 
(Deb. I, Vol. XXIII, 22-11-2006) I (Deb. 14. Vol. XXIV, 11-12-2006) 
Col. lS4-SS ! Col. 76-80 

Settlement of Claims of Bhopal Victims I Funds for Mithi River 
(Deb. 9, Vol. XXIII, 04-12-2006) I (Deb. 19, Vol. XXIV, IS-12-2006) 
Col 126 Col2S9-60 

SSI Schemes Generation of Electricity from Nuclear 
(Deb. IS, Vol. XXIV, 12-12-2006) Power 
Cot. 185-86 (Deb. 16, Vol. XXIV, 11-12-2006) 

Standin, Committee OD Water 
R.esources-Sixth Report-Preaented 
(Deb. II, Vol. XXIV, 1S-12-2006) 
Cot.408 

Standing Committee on Water 
Resources-Stasement.-Laid 
(Deb. IB, Vol. XXIV, 15-12-2006) 
Col. 408 

CoI.63~ 

HIV PrevaJence in Infants 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoL 103 

Indian Prisoners in Palt Jails 
(Deb. 1. Vol. XXIII, 22-11-2006) 
CoL4SO-SI 

I Introduction ofGarib Rath Trains 
Status ofNalionaJ Hipways I (Deb. 7, Vol. XXIII, 30-11-2006) 

(Deb. 11, Vol. XXIV, 06-12-2006) r- CoI.B4..aS 
Cot. 220-2 I .1 List of Denotified Tribes, Nomadic and 

To~ Development Board Semi-Nomadic Tribes 
(Deb. S. Vol. XXIII, 21-11-2006) I (Deb. 7, Vol. XXIII, 30-11-2006) 
Col 429 Col. 162 

Wind and Solar Enerv Meeting of National Commission on 
(Deb. 13. Vol. XXIV, 08-12-2006) Population 
CoL49-SO (Deb. 11, Vol. XXIV. 06-12-2006) 

Worken Friendly Insurance Scheme I Col. 40-41 
(Deb. 19, Vol. XXIV, 18-12-2006) National Commission for De-Notified 
Col. 235 I Tribes. Nomadic and Semi-Nomadic 

RatItod,artH....... Tribes 
BifurclrionofExistinaListofOBC (Deb. 7, Vol. xxm, 30-11-2006). 

(Deb. 17. Vol. XXIV. 14--12-2006) ColM 
Col. 44 National Financial Development 

Blaclda.d NOOs Corporation for DNT 
(Deb. ". Vol. XXIV, 12-12-2006) (Deb. 17, Vol. XXIV, 14-12-2006) 
CAl. S3.SI Col. 149 
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National Project for Water Bodies 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col.283-8S 

National UrbIn Transport Policy, 2006 
(Deb .• , Vol. XXIII, 01-12-2006) 
ColII7-IS 

Need to bring fordl a legislation providing 
for reservation in jobs and promotions 
to the Denotified II1d Nomadic Tribes 
in the Country (MUll 377) 
(Deb. 20, Vol. XXIV. J 9-12-2006) 
Col 439 

lextile Mills 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. II 

Unemplcyed Persons 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 194-99 

Upgradation of Pay Scale 
(Deb. 16. Vol. XXIV, 13-12-2006) 
CoI.4S7 

Raviadn .. SIui ....... 
Aircraft Ma~ 8ue 

Need to iDstru~t the banks/local I (Deb. 7. Vol. XXIII, 30-11-2006) 
authorities' not to deduct the Col21S 
0UISt.mding loan wbiJe disbursmg new I" 

crop loan to the fanncn in Vadharbba ' Ban on opening of Brancbes of 
rqion ofMaharashtra (MUR 377) I Cooperative Banks 
(Deb. 6, Vol. XXIII, 29-11-2006) I (Deb. 1, Vol. XXIII. 24-11-2006) 
Col. 497 Col 344 

New Airports CJeanin& of Rivers 
(Deb, 2. Vol. xxm. 23.11-2006) (Deb. 9. Vol. XXIII, 04-12-2006) 
001.10149 Col 137 

I.e-opening Consulates in India and ! Clul'anc:ctoTerminals 
PIkiIaIn (Deb. I, Vol. XXlIl, 22-11-2006) 
(QQ. J I, Vol. XXIV. 06-12-2006) I Col 133 
Col 173 I Construction of Terminal at 

Reservation of Vimukat Jati, Nomadic I Tbiruvanaodulpura Airport 
Tribes (VSNTI) ! (Deb. 7. Vol. XXlII. 30-11-2006) 

(Deb. 12. Vol. XXIV. 07-12-2006) I CoUI3 
ColIU9 I Demands for £uus GranII{RaiIways)-

ReriledVd.Otaia&.nkSdJcme i 2004-2005 and Demands for 
(Deb. 19, Vol. XXIV, 11-12-2006) I ~Iemeotry Grants (bUways}-

Col. 92 ! (Deb. 10. Vol. XXlllJ OS-12-2006) 
Scheme for Travel Alents and Tout I Col. 591-91 r I Disc:ontinuation of Trains 
~~9i' Vol. XXIII, 23-11·2006) (Deb. 2. Vol. XXJIl t 23-11-2006) 

Special Cell b CommonwoalrhGama Col 223 
(Deb. I, Vol. XXlll. 22.11-2006) Fleets (or ExplMion ofCerao Trade 
Cotl ..... SO (Deb. 7, Vol. XXIII, 30-11-2006) 

CoI.)1 ..... 5 
Survey on Tribes Hip Court BendI ~ K.'" 

(~b. 12, Vol. XXIV. 07-12-2006) I (Deb. I, Vol. XXIII, 01-12-2006) 
Col. 50 i Col t 12-13 
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Illegal Migration of Workers to Iraq Shortage of LPG 

(Deb. I, Vol. XXIII, 22-11-2006) (Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 279 CoL 1~7 

Import of Coo king Gas Status of Bypass 
(Deb. 2, Vol. XXIII, 23-11-2006) (Deb. 6, Vol. XXIII, 29-\1-2006) 
CoL 14S Col. 303 

Kochuvcli Terminal 
Thiruvananthapuram 

near 
Rawale, Shri Molwa 

(Deb. 12. Vol. XXIV, 07-12-2006) Achievemcnt of Growth Target 
Col. 99-100 (Deb. 8, Vol. XXIII, 01-12-2006) 

Link Road under NHOP in Kerala i CoL 99-100 
(Deb. I, Vol. XXIII, 22-11-2006) : AirportatNaviMumbai 
CoI.459-60 i (Deb. 2, Vol. XXIII, 23-11-2006) 

i Col. 136-37 Medicld College at Thiruvananthapuram 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 151-52 

MdrO Rail Project in TbinMnantbapuram 

Bonus to Workers 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 193-94 

(Deb. 13, Vol. XXIV, 01-12-2006) BreastCanccr 
ColliS (Deb. 6, Vol. XXIII, 29-11-2006) 

National Waterways in Ketala CoL 14344 
(Deb. I, Vol. XXIII. 22-11-2006) ConsumerPricelndexNwnber 
Col 479 (Deb. 4. Vol. XXIII, 27-11-2006) 

Promotion ofCoirrrraditionallndustries Col. 230 
(Deb. S, Vol. XXIII, 28-11-2006) CrimeagainstWomenandOlilcha 
CoI.49-SO (Deb. 10, Vol. XXIII, 05-12-2006) 

Railway Workshop at Nemom Railway 
Station 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 179-10 

Railway Zone in KeraJa 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 270 

Col. 374-19 
Dornestk Violenc:e Act 

(Deb. IS, Vol. XXIV, 12:12-2006) 
CoI.IS5-S6 

Drug Prices 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoL 41 ... 3 

Enhancing RetirementAge ofGo~ 
Recruitment of Army Personnel Employees 

(Deb. 17, Vol. XXIV. 14-12-2006) (Deb. \, Vol. xxm, 22-11-2006) 
~.133.34 Col. 299 

Repon ofTuk Force on Health Tourism Free Trade Agreement 
(Deb. 7, Vol. XXIII. 30-11-2006) I ~f:ii' Vol. XXIII, 28-11-2006) 
Col. 42-44 . . 

~:..~ r Funds for Modernisation and ExpansioD 
- .... up 0 11M. in Railways 

(Deb. 10, Vol. XXIIl, 05-12-2006) (Deb. 7. Vol. XXIII. 30-11-20061 
Col. 223-24 Col. 32 
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lDc:reuina R.etirement Aac of Faculty Shortqe ofDo.:ton.in CGHS 
Members (Deb. I. Vol. XXIll. 22-11-2006) 
(Deb. 5, Vol. XXIll, 21-11-2006) Col24s-47 
Col 213-14 

lDdn-ChiDaApement 
(Dob. 20, Vol. XXIV, 19-12-2006) 
Col 162-63 

IDfiIration ofTerrorisII. 
(Deb. 5, Vol. XXIII, 2'-11-2006) 
Col 199-200 

lavestnoeot in Textile IncIusCry 
(Deb. 5, Vol. XXIII, 2'-11-2006) 
Col 307-10 

J..-i Sanbba Yoj_ 
(Deb. I. Vol. XXIII. 22-11-2006) 
ColllG-U 

Moetin& beCwwIen MinJster IDd Trustees 
oq:pro 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Col 92-93 

MoU in IadustriaIICuku Seeton 
(Deb. II, Vol. XXIV, 06-12-2006) 
CoL 95 
NCPPof~ 

(Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 223-24 

Pricesof~ PibR 
(Deb. 5, Vol. XXI1I, 2'-11-2006) 
Col 310-11 

Produc:tioa of Coaoa 
(Deb. 4., Vol. XXIII, 27-11-1006) 
Col 114-" 

ProjedIon.w. ..... __ 1NNU1lN 
(Deb. 3, Vol. XXIII, 24-11.2006) 
CoI.4Il-96 . 

Reviaion in MdhodoIosY ofBPL s.ney 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col.~ 

Servic:cs to Senior Citizens 
(Deb. 13, Vol. XXIV. 01-12-2006) 
CoL 41 

World Bank Aided w...~ 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 365 

Rawat, Prot ... SIIIP 
Abolidon ofClpilil Punithment BiU, 2004 

by Sm C.K. a.ndrappan-C0DIid. 
and Withdrawn 
(Deb. 3. Vol. xxm. 24-11-2006) 
CoLMa-52 

Aariaalnnl Workers WeI&re Bill. 2006 by 
Shri Hannan Mollah-Consid. 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col.46U7 

Airaaft AcckIents 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col.lo.J2 

Beeuciticatioa lAd RenovIIioa ofToWDS 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col.<M6-6I 

BeesaIpur Project 
(Deb. 19, Vol. XXIV. 1'-12-2006) 
Col. 342-43 

Cenlral Eduadional IattiIudotu (JleIer-
vation in Admiuion) Bill. 2006-
Consid. A Pau 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col.217~ 

a.:t on Populltion Growth 
(Deh. I, Vol. XXlIJ, 22-11-2006) 
Col 342-'1 

CoaIalissioM for Procectioa of Child 
IUabu (AmeadJleDt) BUI. 2006-
Conaid ...... 
(Deb. 16. Vol. XXIV, 13-12·2006) 
CoI.644-4S 

ConIcruction of Railway 0veriKidpI on 
It upaoprh Jloed 
(Deb. 2. Vol. XXIII, 23-11-2006) 
CoI.2l7-31 
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Converting National Highways/Golden 
Express Highways 
(Deb. 1, Vol. XXIII, 22-11-2006) 
Col 47So77 

DaImia Dadri Cement Limited (Acquisition 
.. Transfer ofUncIertakinp) Amend-
meat Bi1l.2006---C0n16d .• Pass 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 627-'29 

Demands for Excess Grmts (Railways)-
2004·2005 and Demands for 
Supplementry Grants (Railways)-
~2007 

(Deb. 10, Vol. XXIII, 05-12-2006) 
CoL 591-99 

Development and Au,mentation of 
GroundWItCr 
(Deb. 19, Vol. XXIV, 11-12-2006) 
CoL 387-11 

DeveIopmeaI of Civil Avillion Projects in 
Rajasdlan 
(Deb. 2, Vol. XXIII, 23-11-2006) 
ColIS9-60 

En,lisb and For.i,n Lanll&&leS 
Un~ Bill, 2OO6--OIRtid .• Pass 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col 4'2-'3 

EuenbaI Connodidea(AnIwIIDeaI) Bill, 
~onsid..'" 
(Deb. " Vol. XXIII, 2.-11·2006) 
Col 536-40 

HUt>co Projects 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col 361-64 

Impact ofWTO Agreement 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col. 18-23 

Impon of FoodgraiDI and Pulses 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Col 386-94 

Indira Gandhi Canal Scheme 
(Deb. 19, Vol. XXIV, 1'-12-2006) 
CoL 97-98 

Indo-China Agrcemeot 
(Deb. 20, Vol. XXIV, 1 g-12-2006) 
Col 162-63 

Inter-Linking ofllivers 
(Deb. 4, Vol. XXIII, 27-11-2006) 
ColS4-S5 

Jallianwala Bagh National Memorial 
(Amendment) Bill, 2006---C0asid .• 
Pus 
(Deb. 7, Vol. XXIll, 30-11-2006) 
Col 370-72 

Low Budpt Hocels (H.A.H. DiL) 

(Deb. II, Vol. XXIV, 15-12-2006) 
Col 571 

MainteMnc::c of lloIds 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 47So16 

ElpOI1 ofMedkines . Milrble and Granite IDdusUy 
(Deb. 20. Vol. XXIV. 19-12-2006) (Deb 20 U I XXIV 19-12-2006) Col 292-93 . ..0 . , 

I CoI.97-98 
Fate of Metre Gaule Work.hops in A .. ~ R 1 RIiIW1l)II NABARD ,Slstance .or un 

(Deb. 17. Vol. XXIV, 14-12-2006) I Eledrificabon 
Col. 62 . (Deb. II, Vol. XXIV, 1S-12-2006) 

1 
ColI23 

Fundt for ItenewIl MIl MI_IMW of . . . . 
National Hipwaya I bIIIIioaIl Judicial CommisaioD 
(Deb. 16, Vol. XXIV, ))-12-2006) I (Deb. 3, Vol. XX1l1, 24-11-2006) 
Cal 177 I Col. 193 
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Need to establish refinery for petro- Unauthorised Colonies in Delhi 
products in Weste-rn Rajastban to (Deb. 3, Vol. XXIII, 24-11-2006) 
expJerit the peerolewn and gu reserves Col. 5 14-15 
of1be rqion (MUR 377) , .. . 
(Deb. 10, Vol. XXIll. 05-12-2006) ! Utlhsallon of Central Road Fund 
Col. 461 (Deb. 1. Vol. XXIII. 22-11-2006) 

Need to D:Iude Ajmer district of Rajasthan 
under National Rural Employment 
o.r.ntee Scheme (MUR 377) 
(Deb. 6, Vol. XXIll. 29-11-2006) I 
Col 498-99 

Col. 70-12 
Water 10 Rajasthan from Serdar Serover 

DIm 
(Deb. 19. Vol. XXIV. 18-12-2006) 
Col217-18 

Need 10 include 8hojpuri language in the 
Eighth Schedule to the Constitution Rawat. SltriAibok KlUUr 
(CA) Need to conduct an inquiry into the 
(Deb. 19, Vol. XXIV, 11-12-2006) functioning ofRamprh Sugar Mill in 
CoUll Uttar Pradesh(MUR 377} 

NewAirports (Deb. 19, Vol. XXIV, 18-12-2006) 
(Deb. 2, Vol. XXllI, 23-11-2006) Col. 512-13 

Col 101-09 I 
NTC Mitis in ~asthan Rewat, Slarl Kamla Pruad 

(Deb. 5, Vol. XXIII, 21-11-2006) I PromottonforApoandRurallndustries 
Col. 323-26 ! (Deb. IS. Vol. XXIV, 12-12-2006) 

Protection ofWildlife ! Col. 144-54 
(Deb. 19, Vol. XXIV. 11-12-2006) II 
Col. 391-92 Reddy. Slari G Kan .. llara 

Repair Ind Reno\I8tion ofChlmbaI Canal . Apnwadi workers training centres in 
(Deb. 4, Vol. XXIII. 27-11-2006) I Kamataka 
CoL 70-71 I (Deb. 5. Vol. XXIII. 21-12-2006) 

Situation arising out of atrocities being f Col 12-&3 
~a&cd against K~iri Pundits I Agreements with Foreign Countries 
m Jammu and KashmIr for the past i (Deb. 12, Vol. XXIV, 07-12-2006) 
many yearJ and steps taken by the i Cot 32 38 
Government in this regard (CA) i • 
(Deb. 17, Vol. XXIV. 14-12-2006) i Agri-EltpOrtZones 
Co}.2S6--S7 j (Deb. 10. Vol. XXIII, 05·12-2006) 

Sbdutory Resolution re: disapproval of I Col. 75-76 
lAdian TeleJTapb (Amendment) AJloc:alion of Funds for Devcloptncnt of 
Ordinance and Indian Telegraph Universities 
(Amendrnat) Bill.2006-..o:..id." P. 
(Deb. 13. Vol. XXJV, OI~12.2006) " :~O:. Vol. XXIII. 01-12·2006) 
Col 397-98 . 

Textile Industry in Rajuthan 
(Deb. 5, Vol. XXIIJ, 21·11.2006) 
Col 266-73 

Allocation of Fuada 10 KarI1IIab 
(Oeb, 3. Vol. XXIIl, 24-&1-2006) 
Col. 365-66 
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Allocation under various Schemes Declaration of National Highways 
(D~. 10, Vol. XXIII, 05-12-2006) (Deb. I, Vol. XXIII, 22-11-2006) 
CoL 125-31 CoL 424-27 

Anti-ColliJion Devic:e Developmem ofBangalore 
(Deb. 2, Vol. XXIll, 23-11-2006) (Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 165-66 Col. 298-301 

Assistance for Bio-Diversfty 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoL276-n 

Development of Civil Aviation Sector in 
J & K and Kamataka 
(Deb. 2, Vol. XXIII, 23-))-2006) 

"Assistance from DfID Col. 295-96 
(Deb. II, Vol. XXIV, 15-12-2006) Development ofHampi 
Col 220-21 (Deb. 2, Vol. XXIII, 23-11-2006) 

Bcllary as a World Heritage City CoL 91 
(Deb. 17, Vol. XXIV, 14-12-2006) Development of Minor Ports 
Col. 119 (Deb. I, Vol. XXIII. 22-11-2006) 

8e11ary Thermal Power Projects Col. 370 
(Deb. 3, Vol. XXIII, 24-11-2006) DialingSystem 
Col. 240 I (Deb. I, Vol. XXIII, 22-11-2006) 

Bio-Pesticide Production Unit I Col. 173-74 
(Deb. 4. Vol. XXIII. 27-11-2006) I DiamondTradingCentre 
CoL 271 1 (Deb. 20, Vol. XXIV, 19-12-2006) 

Capital Subsidy under TUfS Col. 269 
(Deb. IS, Vol. XXIV, 12-12-2006) DutyDrawbackScheme 
Col 370 I (Deb. 20, Vol. XXIV, 19-12-2006) 

Cheaper Landlino'Roaming Charges , Col. 182-83 
(Deb. 11, Vol. XXIV, 06-12-2006) \ Economically Unviable Cooperative 
Col. 27{).711 " Societies 

CloslftofNTC.ooNJMCMills (Deb. 14, Vol. XXIV, 11-12-2006) 
(Deb. IS. Vol. XXIV, 12-12-2006)! Co1.43-46 
CoLJII-94 I Employment to SCslSTs and OBCs 

ConaeeeSleeperplants 1\ (Deb. 9, Vol. XXIII, 04-12-2006) 
(Deb. 7, Vol. XXIII, 30-" -2006) Col. 178-79 
Col.I6S-67 I Enhanceme~t in Funds for Granting 

Construction of Building under SSA ScholarshIpS to OBCs 
(Deb. S, Vol. xxm, 28-11-2006) I (Deb: 12. Vol. XXIV. 07-12-2006) 
CQlIS9-66 I Col 2SI-S3 • I 

Credit Ratina System I Enhancement of Strength of Home Guard 
(Deb. 3, Vol. XXIII, 24-11-2006) I (Deb. S, Vol. XXIII, 28-11·2006) 
Col. 552-53 I Col. 383-85 

C'" in financial Assistance to States I Evaluation ofTPDS 
(Deb. 16, Vol. XXIV, 13-12·2006) I (Deb. 19. Vol. XXIV, 18-12-200oi 
CoI.2S7-Sa I CoI.393-94 
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Exemption &om Duty for Drinkina Water I Investment by Overseas Indians 
Projects (Deb. I, Vol. XXIII. 22-11-2006) 
{Deb: 3, Vol. XXIII, 24-11-2006) CoI.9S-96 
Col.~1 Labour Courts and Tribunals 

Extension of Watershed Proarammos (Deb. 9, Vol. XXIII. 04-12-2006) 
under DPAP CoL 33-31 
(Deb. 13, Vol. XXIV, 08-12-2006) I Lan . E·gh .... S-L.-i"1 
Col 41"'. guagcs In I U. WI",", e 

. (Deb. 5, Vol. XXIII, 28-11-2006) 
Fast Track Courts Col. lSI-59 

(Deb. 13. Vol. XXIV, 01-12-2006) 1 u..I v ....... 
Col, 250-51 Loan to UnemplO,_ .OuUJa 

(Deb. 8, Vol. XXIII, 01-12-2006) 
Financial Ass.is&ance to.K.anwtaka CoL 189 

(Deb. 7. Vol. XXIII, 30-11-2006) 
Col 270-72 Manao <;rop Hit by Diseue 

F r....._1 P" v __ ~L_ (Deb. 19. Vol. XXIV, 18-12-2006) 
orcstLl'O~opment rOJealn~ .. ...-... Col 381 

(Deb. 4. Vol. xxm. 27-11-2006) I . 
C.ol223-24 Market for System Management Software 

FunctioningofESIScheme 1 (Deb: 6, Vol. XXIII, 29-11-2006) 
(Deb. 19, Vol. XXIV. 1I-12-2oo6)! ColJ40.41 
Col 21 I-IS I MeUUICS to Control Borro,:,"ings 

FundiforCoadUnato STs I (Deb. 13, Vol. XXIV, 01-12-20(6) 
(Deb. 10. Vol. XX HI, 05-12-2006) I Col294-9S 

! 
CoL 337-31 ! Money Order Charges 

FundsforPanchayatiRajSyswm i (Deb. II, Vol. XXIV, 06-12-2006) 
(Deb. 6. Vol. XXIII. 29-11-2006) ( CoLl3 
CoU 7S..JO ! NABAIlD Alailtance for Construction of 

J 
funds for PoIt(C Housifta : PHCs 

(Deb. 20. Vol. XXIV, 19-12-2006)! (Deb. II, Vol. XXIV. 15-12-2006) 
Col. 213-14 I Col307 

Growth of Power Sector ! National Silk MuteUm 
(Deb. 13. Vol. XXIV. 01-12-2006) I (Deb. I', Vol. XXIV, 12-12-2006) 
Collll-ll Col 106-07 

Improvement in CoftSUDler Proteclion I NecdtoextcndGPF~Pension 
Council Scheme 10 the empIoyeeI ofNavodIya 
(Deb. 9, Vol. XXIII, 04-12-2006) VIdyIIIya(MUll377) 
Col.21S-16 (Deb. 10. Vol. XXIII. 0'-12-2006) 

latqrltcd Daily Development Projec:t ! Col. 466 
(Deb. 4. \1'01. XXIJI. 27-11.2006) I Needtore'-rlhd .. billplemetlhdon 
Col. 160 I' of the projeccs .... SGSY iIlBelIlry. 

(ulcerated Hoa.ifta and Slum KmIIIIIb(MUJl377) 
~~ '(Deb. 19, Vol. XXIV, 11-12-2006) 
(Deb. It Vol. XXI", 01-12-2006) I Col5Ol-<09 
• ',,j 141--49 1 

I 

• " 
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New Air Servic:a Revenue from Advertisements 

(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 104 

(Deb. 17, Vol. XXIV, l4-12-2006) 
Col. 14741 

New Food and Public: Distribution Policy Review ofCRF Norms 
(Deb. 14, Vol. XXIV, 11-12-2006) (Deb. 5, Vol. XXIII, 21-11-2006) 
Col 135-36 Col. 321-22 

NPA Written Off Rural Electrification Schemes 
(Deb. I, Vol. XXIII, 01-12-2006) I (Deb. 18, Vol. XXIV, 15-12-2006) 
CoI.22S-26 I Col. 76-96 

Pending ceo PropoiaIs I Setting up ofComnwnity HospitalslCHCII 
(Deb. 3, Vol. XXIII, 24-11-2006) I PHCs 
ColS30-31 'I (Deb. 6, Vol. XXIII, 29-11-2006) 

Penclina Proposals ofRlnl Development Col. 70-71 
(Deb. I, Vol. XXIII. 01-12-2006) I Setting up of Mini Hydro Power Projects 
ColIO-2J : (Deb. II, Vol. XXIV, 15-12-2006) 

Problem ofTiler Reserves , CoI.2S3-SS 
(Deb. 19, Vol. XXIV, 11-12-2006) I ShelterforHomelessPeople 
Col. 331-39 i (Deb. 13, Vol. XXIV, 08-12-2006) 

Produc:tion of AJro and Rural Industries j Col. 279-82 
(Dob, 10, Vol. XXIII. 05-12-2006) I Shortage of LPG 
CoJ.~ , (Deb. 2, Vol. XXIII, 23-11-2006) 

I 
Production of Sin lie Super Phosphate ! CoL 106-07 

(Deb. 4, Vol. XXIll, 27-11-2006) : Situalionarisingoutofalargenumberof 
Col.64-6S ! cases pending in various courts of the 

. counery for a long time and steps taken 
Propoals ofKarnaaaka , . d th 

(Deb. 19. Vol. XXIV, 11-12-2006) i by the Government m regar ereto 
I (C.A.) 

Col. 12-76 (Deb, 5, Vol. XXIII. 28-11-2006) 
ProvisiOn of Rice for BPLChildren I CoI.457-60 

(Deb. 10. Vol. XXlll, 05-12-2006) i Special Projects under SGSY 
Col. 409 I (Deb. 11, Vol. XXIV. 15-12-2006) 

RqisIrarioa ofClSes by NHRC ! Col. 361-74 
(Deb. 20, Vol. XXIV, 19-12-2006) I Spice Board for Chillies 
Col. 69-71 I (Deb. 20. Vol. XXIV, 19-12-2006) 

Rcleue of Funds to Kamaraka I CoL 221 
(Deb. 7, Vol. XXIII. 30-11-2006) I SWusofClassic:all...lnplgestoKannada 
CoI.2IO-11 and Teluau 

keIawofF...s.underNIUlM I (Deb. 12, Vol. XXIV, 07-12·2006) 
(Deb. II, Vol. XXIV, 06-12-2006) I CdLllt 
Col. 139 I Stock of FoodgraiDs 

Report of Task Forceoa Halth Tourism I (Deb. 9, Vol. XXIII, 04-12-2006) 
(Deb. 7. Vol. XXIII. 30-11-1006) ! Col 301-10 
Col.4l-44 
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Toll Tax Over Bridges ofNHs ! Development of Inland Waterways 
(Deb. 6, Vol. XXIIl, 29-11-2006) I (Deb. I, Vol. XXIII, 22-11-2006) 
Col.m-79 I Col.2()o'()I 

Tourism Industry in Karnataka I Encroachment of Forest Land 
(Deb. 17. Vol. XXIV. 14-12-2006) (Deb. 14, Vol. XXIV, 11-12-2006) 
CoL 70-71 Col. 86-17 

Tourism Projects from Kamataka 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoUlD-II 

Expenditure Incurred by Indian Missions 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 207-44 

Training to Panchayati Raj Flood affected States 
(Deb. S, Vol. XXI1I. 21-11-2006) Representatives Col. 124-30 

(Dcb. 6. Vol. XX1I1, 29-11-2006) 
Col. 249-SO i Foreign Exchange Earned &om Tourism 

Upgradation of Emergency FlI(ilities in 1\ (Deb. " Vol. XXlU, 30-11-2006) 
Govcrnmmt Hospitals CoLI94-9S 
(Deb. I. Vol. XXIII. 22-11-2006) jlndian Missions iD Rented Buildings 
Col338-39 I (Deb. 16, Vol. XXIV, 13-12-2006) 

• I Col 52),,32 
Upgradatlon of Hotel Mayura! .•. . 

Bhuvanesbwari. Hampi Inctlan s Share m World Towum 
(Deb. 12. Vol. XXIV, 07-12-2006)! (Deb. 2. Vol. XXIII, 23-11-2006) 
Col. I~I I CoI.I77-71 

I Infiltration fTom J .t K 
Reddy,SlariM.R.ajaMohaa _I (Deb. 7, Vol. XXIII, 30-11-2006) 
Alleged TltJat to Indians in AfghaniSlan i CoL 320-21 

(Deb. I, Vol. XXIII, 22-11-2006) ilmer-StateRiVCrWatefDispute 
CoU97-91 I (Deb. 19, Vol. XXIV. 18-12-2006) 

Amendment in Reprcsencatioo of People l Col. 23-30 
Act I Opening ofPakislan Bank in India 
(Deb. 18. Vol. XXIV, 15-12-2006)! (Deb. 3, Vol. XXtll, 24·11-2006) 
Col. 304 : CoL S07 

Bank Strikes ! Pension to Freedom Fi&hIm 
(Deb. 3, Vol. XXIII, 24-11-2006) i (Deb. 5, Vol. XXIII, lI-1l-2006) 
Col 399-401 Col. 373 

Child-Marriages Perb ofSupmne Court Judps 
(Deb. 5, Vol. XXUl, lI-lt-2006) (Dob. 3, Vol. XXIII, 24-11-2006) 
CoL 326-32 Col. 440-42 

Closed Textile Mills in A P Proc.w1:ment of Paddy 
(Deb. S, Vol. XXlI',: 28-11-2006) I ~OII~3 Vol. XXIV, 11-12-2006) 
CoI.I49-S4 

Crime against Women and Children I Prod~ and C~mpdOll of Potato 
(Deb 10 V. I I and OnIOn Co1.37+a9 o. xxm, 05-12.2006)! (De.b, 4, Vol. XXIII, 27-11-2006) 

l Col 109-10 
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Recommendalion of Khanna and 

ltakesb Mohan Committee. 
(Dcb. 2, Vol. XXIII, 23-11-2006) 
CoI.2S2 

Adoption of Villages for Development 
(Deb. 17, Vol. XXIV. 14-12-2006) 
CoL94-9S 

Reduction in Prices of Petroleum Products 
(Deb. 2, Vol. XXIII, 23-11-2006) 
CoL 11-14 

Repair of Railway Bridaes and Tracks 
(Deb. 2, Vol. XXIII, 23·11-2006) 
CoL liS 

Safeguarding Indians from Racial 
Disc.Timinarion 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col 4042 

Agreement on Science and Education 
(Deb. 10, Vol. XXIII, OS-12-2006) 
Col. 169-70 

Agri-Qrowth Centres 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 106 

CSCs Rural Areas 
(Deb. 16. Vol. XXIV, 13-12-2006) 
CoI.2S3-S6 

Domestic: VioJenc:eAC:l 
(Deb. IS, Vol. XXIV. 12-12-2006) 

Setting up of Refinery inAndhra Pradesh CoI.ISS-56 
(Deb. 17, Vol. XXIV, 14-12-2006) I Exploration of Mineral Reserves 
CoI.1I401S (Deb. 10, Vol. XXIII. 05-12-2006) 

Shrinltinaoflndia I Col. 117-81 
(Deb. 3, Vol. XXJU, 24·11-2006) Export Promotion Council for North Eastern 
Col. 563 I Stales 

SIrenJth ofRashtri)'a Rifles (Deb. S. Vol. XXIII. 28-11-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006)· CoLI 31 
Col 147 Forest Credit System 

UnauIhorisedProdUC1S0fFCVTobac:c:o (Deb. 4, Vol. XXIII. 27-11-2006) 
(Deb. S, Vol. XXIII. 28-11-2006) I Col.l49 
Coll99-300 I Fossil Fuel 

U~ofDelhiandMumbliAirpor1s (Deb. I. Vol. XXIII. 01-12-2006) 
(Deb. 7, Vol. XXIII. 30-11-2006) CoI.1lS-16 
Col. S6-I7 GDP Share in Agric:ulture 

World Bank Aided Poverty Alleviation! (Deb. 9. Vol. XXIII. 04-12-2006) 
Prognmmes ! Col. 23 1-33 
(Deb. 3, Vol. XXIII. 24-11-2006) i Global Competition in Various Services 
CallS. i (Deb. 20, Vol. XXIV, 19-12-2006) 

Reddy. SIart M. Sneatvasul. Co1.271·72 
GMCrops 

Production offoodJrains (Deb. 9, Vol. XXIlI, 04-12-2006) 
(Deb. 4, Vol. xxm, 21-11-2006) CoL21B-19 
Col. 91-93 I ; . IServ' 

. I T Sector under Essenua . Ices 
Accreditation Mechanism for Hospitals I . (Deb. II. Vol. XXIV, 06-12-2006) 

(Deb. 16. Vol. XXIV. 13·12-2006) I CoJ.S6-S7 
Cot.4S . 
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Indian MNC I Private Companies to RUIl Passeolcr 
(Deb. IS. Vol. XXIV. 12-12-2006) Trains 
Col. 120-21 (Deb. 7, Vol. XXIII, 30-11-2006) 

JalSwaraj 
(Deb. 14, Vol. XXIV, 11-12.2006) 
Col. 90 

Manual Scavenging 

ColI4a..t9 
Removal of Approved HoIpitaIa 

(Deb. 6, Vol. XXIII, 29.11-2006) 
CoL 74-15 

(Deb. 13, Vol. XXIV, 01-12-2006) Standing Committee on Petroleum .. 
Col. 1()6.()7 I Natural Gas-Statement-Laid 

Need to bring fab Policy to establish I (Deb. 19, Vol. XXIV, 11-12·2006) 
fab City at Hyderabad, Andhral Col.4S4 
Pradesh (MUR 371) 
(Deb. 15, Vol. XXIV, 12-12-2006) I Ileddy.SiariS.J8JpII 
Col 44 1 i situatioa arisirc out of on-aoina leaIina 

Power Generation I drM in DeIbi(OUIU93) 
(Deb. 13, Vol. XXIV, 01-12-2006) 'I g:~~IVoI. XXIII. 27-11-2006) 
Col 219-90 

ProjectsofNHDP i Reddy.Slaris...w ..... ~1ar 
(Deb. 6, Vol. XXIII. 29.11-2006) I Contamimdod ~ 
~ 193..AJ7 i (Deb. ll, Vol. XXIV. 01·12-2006) 

Retail Sector : CoI.6S-12 
(Deb. 20. Vol. XXIV, 1 .. 12-2006) I' DcalinawichNuatiIes 
Col. 173-74 (Deb. 10. Vol. XXIII. 05-12-2006) 

Revised National Tuberculosis I Col IS 
Prograim.e ! Domesck VIOlence Act 
(Deb. I. Vol. XXIII, 22-11·2006) I (Deb. IS. Vol. XXIV, 12-12-2006) 
Col. 467·74 I CoL ISS-56 

Stratqy lO Gel More RcVdUCI E .... C~·· (AI 11m ) am 
(0 b 7. "I XXIII· -.A 11 2006 GIII.I. JJIeDL __ e. ..0. ,;7V- - ) lOO6 CaMit .... 
CoI.2~1 (Deb. S. Vol. XXIII. 21-11.2_) 
U~ ofDelhi and MumbaiAirports I Col. $4J..t5 

(Deb. 7, Vol. XXlIf. 30-11-20(6) I EsIab'~ofFirinaRaapinA.P. 
Col. 16-17 I (Deb. 17. Vol. XXIV. 14-12.2006) 

Reddy.SlariN.Ja....... ! CoI.IOI-42 
Authorised Private HoIpitalslDiapostic: ! Import of ApbIIuraI Produce 

Centra I (Deb. IS, Vol. XXIV, 12·12-2006) 
De I Col2l-29 ( b. II, Vol. XXIV. 06-12-20(6) ," 

Col 1.26 lnelusiotl ofEleclloaic·Media in Wortiac 
Func:tioninc ofRRBs 

(Deb. 13. Vol. XXIV. 01-12-2006) 
Col 4 

JoumaIiltAct 
(Deb. 14, Vol. XXIV. 11-12-2006) 
CoL 111·12 
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Introduction of Integrated Degree I Status of Classical Languages to Kannada 
Coursel ! and Telugu 
(Deb. IS, Vol. XXIV, 12-12-2006) (Deb. 12, Vol. XXIV, 07-12-2006) 
Col 241 Col. 129 

Need to widtdraw the proposal to 
eltabHsh Fleld Firin.a Range in 
Rachaltoncta in Andhra Pradesh 
(MUll 377) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col-404-4S 

New Ratlway Line 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. l1f)..IS 

ProjeCt IWIitin& Envirolvnental Clearance 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 142-43 

Sc:reenina Commiaee on F,.om FiJh1im 
(Deb. 10, Vol. XXIII. OS-12-2006) 
Col~ 

The Administrative Tribunals 
(Amendment) Bill, 2006--Consid. & Pass 
(Deb. 19, Vol. XXIV, 18-12-2006) 
CoL 520 

Renat Patil, Sbri Tukanam Gana ... Rao 
Access of Bio-Technology to Fanners 

(Deb. 4, Vol. XXIII, 27-11-2006) 
Col 232-33 

Adulteration in Edible Oils 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoL 293-94 

Allotment of Land to Educational 
Institutions 
(Deb. 3, Vol. XXIll, 24-11-2006) 
ColJ7S-77 Seuina up ofVaroJocy Labs 

(Deb. 16, Vol. XXIV, 13-12-2006) Backlog of Reserved Posts 
Col 279-10 (Deb. II, Vol. XXIV. 15-12:-2006) 

Situlbon nina out ofretent floods due 
to cyc:1oDe lAd torrcatiaI rains in the 
diltricts of Krishna, Guntur and 
PrakauRI of Aadln Pradesh resuItina 
in lou of lives and property Iftd steps 
lIkeD by the GcMmIIIOIIt in this reprd 
(CA) 
(Deb. 13. Vol. XXIV. 08-12-2006) 
Col 363 

CoL236-J9 
Boosting Growth of Industries 

(Deb. II, Vol. XXIV, 06-12-2006) 
Col 61-62 

Budptary AHoc:ation for Medical Systems 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 192-93 

Closure ofTextilc Manufacturing Mills 
j (Deb. IS, Vol. XXIV, 12-12-2006) 

Stand In, Committee on Labour- i Col. 373-74 
Elah&eadh Rcpon-Presented I Construction of National Highways 
([)d). IS, Vol. XXIV, 12-12-2006) I (Deb. I, Vol. XXIII, 22-11-2006) 
Col.4ll Col. 2OS-1 6 

Stan4l"l COllUllittee on Labour-
'MiA.alnda leport-PmenIed 
(Deb. l6. Vol. XXIV, 13-12-2006) 
CAS76 

.... 0· 'Drr0ll~ 
... Sewallli .. ~ 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col. 516 

Corruption in DDA 
(Deb. I, Vol. XXIIJ, 01-12-2006) 

CoL 94 

Coveraae ofFM in Maharasbtra 
(Deb .... Vol. XXlll. 27-11-2006) 
Col6J.64 
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Delay in Delivery of Money Orders I Minimum Wages 
(Deb. 16, Vol. XXIV, 13-12-2006) (Deb. 19, Vol. XXIV, 11-12-2006) 
Col.S5-60 Col 231-39 

Discrimination in ~sement Misuse of Criminal ~ure Code 
(Deb. 19, Vol. XXIV, 11-12·2006) I (Deb. 5, Vol. XXIII, 21-11·2006) 
Col. 131·32 Col. 301 

Export Oriented Industrial Units Need to establish cotton based industries 
(Deb. 20, Vol. XXIV, 19-12·2006) inMarathw8darqionofMIharasbtra 
Col. 2 19-20 (MUJU77) 

Export Oriented Units (Deb. 9, Vol. XXIII. 04-12-2006) 
Col. 404 (Deb. 10, Vol. XXIII, 05-12-2006) 

Col. 27·31 Need to implemcm Kasturba Gandhi Girts 
Raicfenl* School S<:hcme in PIrbhani Fake Foreign Universities 

(Deb. 10. Vol. XXIII. 05-12-2006) and Jaw. districts of Maharasbtra 
Col. 229-30 (MUR 377) 
.. . (Deb. 19. Vol. XXIV, 11·12-2006) 

Foreign Direct Investment In the Col 513 
Industrially Backward Slates . 
(Deb. S, Vol. XXIII, 2I-1J-.2006) ,. Need to run daily train service between 
Col. I S4-S8 Nanded and rune (MUR 377) 

ForeignExchqe.Raerve (Deb. <t, Vol. XXIII, 27-1l-2006) 
(Deb. II. Vol. XXIV. 1S-12-2006) Col307-08 
(''oll79-30 

Health TourismCames 
(Deb. 7. Vol. XXIII, 30-11·2006) 
Col.4S46 

Norma for Procurina Planes on Leuc 
(Deb. 12, Vol. XXIV. 07-12·2006) 
Colin 

Per-capita bK:omc 
HousiDg Finance Companies (Deb. J 6, Vol. XXIV. 13.12-2006) 

(Deb. 13, Vol. XXIV, 0'-12-2006) ColSll-13 
Col.2S4-S5 I Production ofElbanoI 

Inlefeston Outsaandinc IT I (Deb. 9, Vol. XXIII. 04-12-2006) 
(Deb. 13, Vol. XXIV. O'·12-2006)! CoI.13J..34 
Col. 290 I Promotion ofCulbn in M"""'" 

Involven\Cllt ofOf!ic1als in Bank Frauds I (Deb. 7, Vol. XXIII. 30-1) -2006) 
(Deb. 13. Vol. XXIV. 01·12-2006) I Col.I6J.64 
Col. 123-28 I. . . 

I I · ". i Relwdaon an Norms to PrMde Alrhnes 
rr~:::s In Textile Advisory I (Deb. 12, Vol. XXIV, 07.12.2006) 

! Col249-SO 
(Deb. 20, Vol XXIV. 19-12.2006) " 
Colll7 Rural Markets 

Issue of Waitlisted/Unconfirmed I (Deb. n, Vol. XXIV, 01·12·2006) 
Re.enation Ticket. under Tattall. Col64-6S 
Scheme SanctionJna o(NGOI Projects 
(Deb. 17, Vol. XXIV. 14--12-2006) I (Deb. 17. Vol. XXIV, .... 12·2006) 
~.111·12 ~.21~ 
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Setting up ofKVs 

(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 391-94 

Construction of Roads Along Indo-China 
Borders 
(Deb. 16, Vol. XXIV, 13-12-2006) 

Sub-letting of Government CoI.479-80 
Accommodation Consumer Cases 
(Deb. 3, Vol. XXIII, 24-11-2006) (Deb. 4, Vol. XXIII, 27-11-2006) 
Col. S()9.IO I Col. 24 

Time Table of Airlines Empowering Panchayati Raj 
(Deb. 17, Vol. XXIV, 14-12-2006) (Deb. II, Vol. XXIV, 06-12-2006) 
Col. 2.21 Col.! 7-24 

Touts'lnvolvement in Tatkal Sebeme English and Foreign Languages 
(Deb. 1, Vol. XXIII, 30-1\ -2006) I University Bill, 2006-Consid. & Pass 
Col. 273 1 (Deb. IS, Vol. XXIV, 12-12-2006) 

Traininl Prolramme for Small and Col. 47S-76 
Marsinal fanners 'I Health Hazards in and around Coal Mines 
(Deb. 19, Vol. XXIV, 13-12-2006) (Deb. 16, Vol. XXIV. 13-12-2006) 
Col. 242 I Col. 46-48 

Unrecoanised Educ:ltional Institutions I Hub at Tezpur 
(Deb. 10, Vol. XXIII. 05-12-2006) II (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 33 1-32 Col. 141 

U pgradat ion/Modern isat ion 0 f Hydro Power Generation 
Railway Stations I (Deb. 3, Vol. XXIII. 24-11-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006): Col. 76-80 
Col. 1-14 I Medidaim Policies 

Upliftment of Rural Women 
(Deb. I, Vol. XXIII, 01-12-2006) 

(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 119-20 

Col. 129-30 Multi-Purpose National Identity Card 
v.nithedCompanics (Deb. 5, Vol. XXIII, 28-11-2006) 

(Deb. 13, Vol. XXIV, 01-12-2006) i Co1.33S-36 
Col 199-200 i Op;ning Borders for Trade 

I (Deb. 6, Vol. XXIII, 29-11-2006) 
VIOlation oflT Regtabtions i Col. 245-48 

(Deb. I, Vol. XXIII, 01-12-2006) i 
Col 112 Opening of Dental Colleges 

RlJIJu, SIIri Klrtll 
Banerjee Committee 00 Godhra Incident 

(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 180-81 

Celebralion QrMahlparinirvln 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Cot 222 

(Deb. 6, Vol. XXIII. 29-11-2006) 
Col. 29-30 

PI)'Ineftt Under HTS 
(Deb. 4, Vol. XXIII, 27-1) -2006) 
Col 140 

Private Airlines 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 34 
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Promotion of Intercaste Marriages 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 20 

Special Assistance to Buddhist Pilgrims 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 57 

Repon on the State of Panchayats-A Special Package to Nonh-East 
MickermReviewandAppraisaJ-2006 (Deb. 3, Vol. XXlH, 24-11-2006) 
(OUR 193) Col. 379-91 
(Deb. 13, Vol. XXIV. 08-12-2006) Supply of Wheat and Rice at Subsidized 
Col 439-40 Rates 

RestrictedlProtected Area Permit I, (Deb. 9, Vol. XXIII. 04-12-2(06) 
(Deb. S, Vol. XXIII, 21·11-2006) Col. 356-S7 
Col. 21243 i Tax Exemptions to SEZs 

Scheduled Tribes and other Traditional! (Deb. 5, Vol. XXIII, 2'-11-2006) 
Forest Dwellers '(Recognition of Col. 43-4S 
Forest Rips) Bill, 2006-C0nsid. & I 
Pass ! 1Uya~ SItri Baja Baa 
(Deb. I', Vol. XXIV, 15-12-2(06) I Govemment'sfailuretomairnainintemal 
CoI.496-S07 ! security and in particular to deal with 

Security Cover to a.....den i alarming growth of terrorist menace in 
(Deb. 10. Vol. XXIII, OS-12-2006): die country (A.M.) 
Col)69.71 I (Deb. 6, Vol. XXIII, 29-11-2(06) 
S~ Uniwnity Bill. 2006 . Col. 410-11 

TripuralhUwrsityBiH.2006 I Scheduled Tribes ud other Traditional 
Ra,iiv Gandhi University Bill. 2006- Forest Dwellers (Recolnition of 

Coasid.& PIss F~~)BiIl.2CJ06....Onid.&"" 
(Deb. 19, Vol. XXIV, 11-12-2006) (Deb. 11, Vol. XXIV, 15-12-2006) 
Col 52l-27 C.ol. 463-'6 

SiIuaion willa out of Global Wlrmina 
affectina India's climatic condition as 
reported in UN Development 
Procrammes Human Development 
Report and atcps taken by the Govern-
ment in dUi regard (CA) 
(Deb. 1" Vol. XXIV, 14-12-2006) 
CoL 272 

Snu.rion arising out. of handin& over of 
some hydel projects in Arunachal 
Pndah to private parties for which 
investment has a1rady been m8de by 
1he N.tional Hydel Power Corporation 
and steps taken by the Government in 
reprd Chereto (C A) 
(Deb. 5, Vol. XXlIl, 21-tt-2006) 
Col. 4I0oI2 

Sei rra .... p. SItri A. 
AIIqcd Killinp oflndians In PhUippinel 

(Deb. I, Vol. XXIlI. 22-11-2006) 
CoLIJ6...31 

Amendment in Ad of'SATI' 
(Deb. IS. Vol. XXIV, 12-12-2006) 
Col. 194 

Auctioniq of Pancheyat Praident Post 
(Deb. 16, Vol. XXIV, 1)-12-2006) 
CoLlI4-I6 
Central Educational JD.titutions 
(RlleWllbI inAdmillirl.) Bill. 2006-
Cooskl.& .... 
(Deb. 17, Vol. XXIV, 14-12·2006) 
CoL 33S-37 



NAME INDEX fiGI 
Infiltration of Terrorists I Deterioration ofKhadi Industry 

(Deb. S, Vol. XXIII, 28-11-2006) 1 (Deb. S, Vol. XXIII, 28-11-2006) 
Col. 199-200 CoU3S 

LlC Scheme for Diabetic Patients Development of Surroundings of t.J 
(Deb. IS, Vol. XXIV, 15-12-2006) Mahal 
CoL 136 I (Deb. 2, Vol. XXIII, 23-11-2tW 

New Railway Line . CoL 184 
(Deb. 12,. Vol. XXIV, 07-12-2006) 1\ GMCrops 
CoL IIO-IS (Deb. 9, Vol. XXIII, 0.(.12-2006) 

Replacement of Rail Engines· . Col218-19 
(Deb. 7, Vol. XXIII, 30-11-2006) I GovemmentGuarantceonUCPoIiciel 
CoL ISO . (Deb. 8, Vol. XXIII, 01-12-2006) 

Sale ofFertilisen I Col 90-91 
(Deb. 9, Vol. XXIII, 04-12-2006) GuidelinesforGovemmentOfficials 
CoL162-63 (Deb. 11, Vol. XXIV, 06-12-2006) 

Schemes for Agriculture Scaor Col 2 19-20 
(Deb. 9, Vol. XXIIl, 04-12-2006) lncreaseinlnsuranc:ePremiumooVcbX:1es 
COL3S7 (Deb. 3, Vol. XXIII, 24-11-2006) 

Science for School Children 
(Deb. S, Vol. XXIII, 21-1 t -2006) 
Col.II4-1S 

Setting up of Ultra Mega Power Projects 
(Deb. 3, Vol. ~Xlll, 24-11-2006) 

Col 391-92 
Investigation of Group Housing Scx:ietia 

in Delhi 
(Deb .• , Vol. XXIII, 01-12-2(06) 
Col 162-63 

Col. 402-03 lSI Network in UP 
Subsidy on Petroleum Products 

(Deb. 11. Vol. XXIV, 14-12-2006) 
Col. 124 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 183 

Losses in Akashvani 
(Deb. 19, Vol. XXIV, 18-12-2006) Salin K .... '.Sltri Col 129 

Activities of AI-Qaida I . .. . 
(Deb. S, Vol. XXIII, 28-11-2006) M=~~ Antarr6Shtnya Hindi 

CoL2ll-12 (Deb. IS, Vol. XXIV, 12-12-2006) 
Alleged Killing oflndiMa iIlll'Iq Col. 112-13 

(Deb. I, Vol. XXIII, 22-1 J -2006) 
Cot. I 47..t, 

Allotment of Land for Community Halls 
(Deb. la, Vol. XXIV, 15-12-20(6) 
Col 33S-36 

BankOwaa 
(Deb. 3, Vol. XXlII, 24-11-2006) 
CoL1S-76 

MeuoRaii in Delhi 
(Deb. 3, Vol. XXIIl, 24-11-2006) 
Col4SS-S6 

Need to include Prajapati/Kumhu 
community in 1he list ofSCsISTs (MUll 
377) 
(Deb. 17, Vol. XXIV, ' ... '2-2006) 
Qal277 
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Need to like ofl'ectiw ItepI to provide 
~poGbIew-.1O Delhi (MUR 
377) 
(Deb. 10. Vol. XXIll. 05-12-2006) 
Col 473-74 

Objectioasto RuleslGuidclines by Foreign 
&.ks 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col 192 

Pollution in IlMrs 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 201-17 

SdaL,Md. 
Children out of School 

(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 32 

Decline in Cultivable Area 
(Deb. 19, Vol. XXIV. 18-12-2006) 
Col. 22 

Indebtness of Fanners 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 29-30 

1POSc:am 
(Deb. 13, Vol. XXIV, 08-12-2006) 

P"P'aIetion Praan in NCR Col. 32 
(Deb. IS, Vol. XXIV, 12-12-2006) Standing Committee on UrblHl 
Col 137-31 I' Developmenl-Sevenleenth Repon-

POMII' &om Waste Presented 
(Deb. II, Vol. XXIV, 15-12-2006) I (Deb. 5, Vol. XXIII, 28-11-2006) 
Col 172-74 CoL 456-S7 

Preseace of Pesticides and Metals in ' 
Fruils and Vegetables SaDp .... Slari Kislaan Siap 
(Deb. 9, Vol. XXIII, 0-4-12-2006) Advertisement fromAJR, Rohfak 
CoL13S-37 (Deb. 19. Vol. XXIV, 11-12-2006) 

PriceofEdible Oil Col. 199 
(Deb. 4, Vol. XXIII. 27-11-2006) CocoOutldsforBPCL 
CoL2JO.31 (Deb. 17, Vol. XXIV, 14-12-2006) 

RetJn. in Police Fon:c Col. 71-10 
(Deb. S, Vol. XXIII, 21-11-2006) Committee on Petitions-Twentieth 10 
Col41~3 Twenty-third Reports-Presented 

~ofMarriaps (Deb. 20, Vol. XXIV, 19-12-2006) 
(Deb. 3, Vol. XXIII, 24-11-2006) CoI.361 , . 
Col SI4 ,. Surrender of Landllne ConnectIOnS 

Situalion .risin, out of on-going I (Deb. 16. Vol. XXIV. 13-12-2006) 
.... drM.inDeIhi(DUR 193) ! Col3U-19 

(Deb. 4, Vol. XXIII, 27-11·2006) ! Saml&i.ShrilqblllAUled 

Col 3 16-22 i Agreement for Indo-UK Cooperation in 
Supply of Milk by Mother Daisy I Films 

(Deb. 4, Vol. XXIII, 27-11-2006)' (Deb. 19. Vol. XXIV. 18.12.2006) 
ColI1S Col. 432-)6 

Tourilm in RuraJArea Allepd Incursions of Chinne Soldiers 
(Deb. 2, Vol. XXlII, 23-11·2006) (Deb. 6. Vol. XXIII, 29-11-2006) 
CoL257-61 I CoI.IC)6.()7 
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Allocation of Coal Blocks 

(Deb. II. Vol. XXIV. 06-12-2006) 
Col. 228-30 

Amendment in SBI Act 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Col. 341 

Awarding of Project by NHAI 
(Deb. I. Vol. XXIII. 22-11-2006) 
Col. 367 

Ban on Soft Drinks 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col. 163-64 

Biomass Energy 
(Deb. 3. Vol. XXIII, 24-11-2006) 
Col. 430 

Border Infrastructure along China 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 135 

Coal Linkage for Power Projects 
(Deb. 18, Vol. XXIV. 15-12-2006) 
Col 24344 

Conference on Pro-Poor Urban 
Governance 
(Deb. II. Vol. XXIV. 15-12-2006) 
Col30I~ 

Eradication of Child Labour 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Coll7l-72 

Ethanol Blending Petrol 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL21S-17 

Expansion oflTlBPO Sector 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL48S 

Export of Floriculture 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 113 

Extension of Time for PreIentatioa of 
Report of Joint Committee to Examine 
the Constitutional and Legal Position 
relating to Offk:e of Profit-Motion 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoUI8 

Fencing along Indo-BangIadesb Border 
(Deb. 10, Vol. xxm, 05-12-2006) 
Col 226-27 

Foreign Banks 
(Deb. B. Vol. XXIII, 01-12-2006) 
Col. 233 

Foreign Direct Investment 
(Deb. 20, Vol. XXIV, 19-12-2006) 

Dams on Upper Yamuna Col. 320-48 
(Deb. 9, Vol. XXIII. 04-12-2006) ForeignlnvestmentinhigherEducatioa 
Co1.l39-40 (Deb. 5, Vol. XXIII, 21-11-2006) 

Decline ofWaaon Usage Col. 63-64 
(Deb. 17, Vol. XXIV, 14-12-2006) Funds for Water and Sanitation 
Col. 187 (Deb. lB, Vol. XXIV, 15-12-2006) 

Defence Procurement Manual and Col. 322-2S 
Procedure Gooch Tmins between India and ~ 
(Deb. 2, Vol. XXIII. 23-11-2006) (Deb. 12. Vol. XXIV. 07-12-2006) 
Col. I 11-20 Col. 251-59 

Deforeution 
(Deb. 4. Vol. XXIII. 27-11-2006) 
Col 271-73 

Employment in 0rpniI0d Sector 
(Deb. 4, Vol. XXIII. 27-11-2006) 
CoI.IIl"'3 

Growth in GOP and Per Capita Income 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL 90-91 

Implementation oflleservatioD Policy 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 31 
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Jado.US Military Co-operation 
(Deb. 2, Vol. XXIII, 23-11-2006) 
CoL 202 

IDfiltration by lSI Alents in various 
Gova_ Orpniutioas 
(Deb. 5, Vol. XXIII, 21-11-2006) 
CoL14s-t6 

Iaflux orrllllil RefUpes 
(Deb. 20, Vol. XXIV. 19-12-2006) 
CoL 200 

IMtJlIItion ofCo-generation Projects 
, (Deb. I, Vol. XXIII. 01-12-2006) 

ColI9S-96 
llltellectual Property RighIs for Scientistt 

(Deb. II. Vol. XXIV, 15-12-2006) 
CoL3n 

Mid-Day Meals 
(Deb. 10. Vol. XXIII, 05-12-2006) 
Col444S 

Mining Policy 
(Deb. S. Vol. XXIII, 28-11-2006) 
Col,3S4-SS 

Monitoring of Activities of Defence 
Agents 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 35-36 

Multiple entry VISa Facility to Foreigners 
(Deb. 5. Vol. XXIII. 21-11-2006) 
Col. 275-76 

NaaIisn 
(Deb. S, Vol. XXIII. 21-11-2006) 
Col. 279-12 

.... 1IIIiooiI SenUo. OIl Defence. Finance Need,fa clear the pending projects of the 
lad Ecoaomics State Government ofKamalaka rew-
(Deb. 17. Vol. XXIV, 14-12-2006) ing to the Ministry of Human Re-
CoL 139 sourca Development (MUR 377) 

brv_iDGuSector (Deb. 19, Vol. XXIV, 1'-12-2006) 
(Deb. 12. Vol. XXIV,07-12-2006) CoLS06 
CoL 293-94 NKC Recommendarions 

lnepJaitiesiDDD (Deb. 6. Vol. XXIU, 29-11-2006) 
(Deb. 19, Vol. XXIV. 11-12-2006) Col 143 
Col~ Open Skiel Agreement of ASEAN 

Level Playial Field for Steel 
MMlIIfIc:bnn 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Cal.24S046 
~ of ApicuburaJ Crops 

(Deb. 4. Vol. XXIII. 27-11-2006) 
QIl.236 

MaJaourished KicIa u per Wubington 
Repcrt 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col31S-16 

Medical Toarilm 
(Deb. 7. Vol. XXIII. 30-11-2006) 
CoL IIJ.-12 

Mid Day Meal SdIeme 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL211 

CoWltries 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col2S9 

Polio Cues 
(Deb. 1. Vol. XXIII. 22-11-2006) 
Col. 7-17 

Private Participation in Defence 
Production 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col31S-16 

Private Sec:tor Partic:ipaUOD in Postal 
Sector 
(Deb. I, Vol. XXtlI. 22-11-2006) 
Col 329 

PrivaIe Sector PIr1icipItioa in Railwlys 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col 199-200 



NAME INDEX 605 
Production of Foodgrains 

(Deb. 4, Vol. XXlIl. 27-11-2006) 
Col. 91-93 

Re~ommendation' of Investment 
Commission on Airports 
(Deb. 2, Vol. XXIII, 23-11-2006) 
CoL 286-87 

Recommendations for Convertibility 
Repon 
(Deb. I. Vol. XXIlI, 01-12-2006) 
Col. 209-10 

Report of Administrative Reforms 
Commission 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 21 1-12 

Report of Commiuee on Functioning of 
AllMS 
(Deb. I. Vol: XXIII, 22-1I~2006) 
Col. 219 

Setting up of Shipyard 
(Deb. 16, Vol. XXIV. 13-12-2006) 
Col. 253 

Shortage of Gas for Samalkot Power 
Station 
(Deb. II. Vol. XXIV, 15-12-2006) 
Col 161-69 

Smugling ofDrup and Arms 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 247-41 

Bamboo Mission 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col. 144-45 

Bogibeel Bridge Project 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 10 1.(l2 

BrihmapuIra BoanI 
(Deb. 4. Vol. XXII1, 27-11-2006) 
CoLI~ 

Brahmaputra Board 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col 74-79 

CoaIlleserves and its EXIractioa 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 7 

Constitution of Informal Consultative 
Committee 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Q)1.46~ 

Delimitation of Constituencies 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col 435-31 

Development Programmes of North 
Eastern Region 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 134-35 

Ease-West Corridor in Assam 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col 145-47 

Tree Guards under NREGA Firina Incident in Assam 
(Deb. I, Vol. XXIII, 01-12-2006) (Deb. 20, Vol. XXIV, 19-12-2006) 
Col 164 Col. 191 

Use of Hand Pump Water in PHCs 
(Deb. 6, Vol. XXIIl, 29-11-2006) 
CoI.211-19 

WilhdrawalofCST 
(Deb. I, Vol. XXIII, 01-12-2006) 
CoL 35-36 

s.,...Dr.Ana KUlar 
Alum 0. Cracker Project 

(Deb. 4. Vol. XXIII. 27-11-2006) 
Col 132-33 

Global WlI1ftins on Climate Qanges 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 353-55 

Industrial Policy 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col. I ()6.07 

IntemetAc:cessibility in NER 
(Deb. II, Vol. XXIV, 06-12-2006) 
CoL2A6-4I 
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1m I ., .... Production byONGC and 
Oll.inAslMl 
(Deb. 2, Vol. XXm:23-11-2006) 
Col202-OS 

t.&Ja1i Island 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 16 

Sikkim University Bill, 2006 Tripur. 
University Bill, 2006 

Rajiv Gandhi University Bill, 2006-
Consid. &: Pass 
(Deb. 19, Vol. XXIV, 18-12-2006) 
cOl. 630 

Status of Bypass on NI.-37 
NEoIIaI Institute ofTcc:ltnka1 Teacbers (Deb. I, Vol. XXIII, 22-11-2006) 

Training and Ilaeartb CoI.444-4S 
(Deb. S, Vol. XXIII, 21-11-2006) I TaskF~eReportforPromotionofSports 
Col30S-06 (Deb. II, Vol. XXIV, 06-12-2006) 

Need to brina • specific: plan for making I Col. 21 5-20 
National Walerways-II navigable for . 
CClIDIDCI"ciaI use (MUR 3 TI) Vocational Trainmg Centres 
(Deb. 12, Vol. XXIV, 07-12-2006) (Deb. 20. Vol. XXIV, 19-12-2006) 
Coll71 CoI.S7~ 

Need to take steps to check the menace of I World Bank and ADB Loan 
wildeJeph8nts inAssam (MUR 377) I (Deb. 3. Vol. XXIII. 24-11-2006) 
(Deb. 20, Vol. XXIV, 19-12-2006)! CoI,346-SO 
Col444-4S ! 

Opemlion Black Board ! s.roj. Sltri D.P. 
(Deb. 10, Vol. XXIII, 05-12-2006) I Decline in Productivity ofSuprcane 
Col 373 i (Deb. 14, Vol. XXIV, 11-12-2006) 

! CoII9S Peace Talks with Insurgent! I. . 
FupdammfalistIINaxaI Groups I Detay in Reltase of Funds 
(Deb. S, Vol. XXIII, 21-11-2006) j (Deb. 16, Vol. XXIV, 13-12-2006) 
Col413-14 . i Col. SOW9 

Po1lulion due to Elq)1oration i Facility for Storqe to FIIJ1DCtS 
(Deb. 12. Vol. XXIV, 07.12-2006) I (Deb. 19. Vol. XXIV, 18-12-2006) 
Coll7-U I Col. 1M-IS 

Reauitmatt of Group 'C and '0' Posts! Gramin Vyapar Kendras 
(Deb. 17, Vol. XXIV, 14-12-2006) i (Deb. 18, Vol. XxiV, 15-12.2006) 
CoI.212 i Col. 246-S3 

Revision of Voter Lists NAFED 
(Deb. 18, Vol. XXIV, IS-12·2006) (Deb. 19, Vol. XXIV, 18.12.2006) 
Col 183-14 CoI.2s..SS 

Setting of J..eaislatiw Council in SlateS 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col~1 

SeUina lap of Knowledge/ViII'ae 
K.nowIedae Centres 
(Deb. 16, Vol. XXIV. 13-12-2006) 
Col 10-11 

Need to ~Jude all the districts of Uttar 
Pradesh undCJ' Accelerated Power 
Development Reforms Pro,ramme 
(MtJR3n) 
(Deb. 11, Vol. XXIV, 06-12-2006) 
CoI.3IS 
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NHDP Phase-IV 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 41 

Oilseed Crops 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 11-17 

Rajiv Gandhi Gramcen VIdyutikaran Yojana Railway Platform in U11InInCbal 
(Deb. II, Vol. XXIV, IS-12-2006) (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 3S-S I . CoL 76 

Research for Low Cost Power Generation 
(Deb. I I, Vol. XXIV, I S-12-2006) 
COI.3OS.()7 

Revival of Sick Supr Mills 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. liS 

Saroj, Sbri Tuf •• 1 

Rental Offices of Railway Undertakinp 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoI.I6S 

Research ofTce 
(Deb. 10, Vol. XXIII, OS-12-2006) 
CoL 390-91 

Rohini Housing Project-1911 
(Deb. II, Vol. XXIV, IS-12-2006) 

Banks in Insurance Sector Col. 350 
(Deb. II, Vol. XXIV, I S-12-2006) Train Service ti'om UuarancbaI 
CoI.IS4-SS (Deb. 12, Vol. XXIV, 07-12-2006) 

Books Published by Publication Col. 79 
Deplll'tmem Union Mitra Scheme of UBI 
(Deb. 19, Vol. XXIV, 11-12-2006) (Deb. II. Vol. XXIV. IS-12-2006) 
Col. 116-87 Col. 271-n 

Closure of Railway Halts 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoI.2IS 

Filling up of8ackloa Vacancies 
(Deb. 16. Vol. XXIV, 13-12-20(6) 
CoI.20S-06 

Goods Trains between India and Pakistan 
(Deb. 12, Vol. XXIV. 07-12-20(6) 
CoI.2Sl-S9 

Increase in Import of Mustard Oil 
(Deb. 9. Vol. XXIII. 04-12-2006) 
Col.217-11 

Losses to Insurance Companies 
fDeb. I. Vol. XXIH. 01-12-2006) 
Col. 10().1 03 

Manufacture of Lona Ranae Tankers 
(Deb. II. Vol. xxiv. 06-12-2006) 
Col. 111-12 

NewCoac:hea 
(Deb. 12, Vol. XXIV. 07-12-2006) 
CoI.20~ 

Satlleedevl, SIt ....... p. 
Certificate of International StandIrd to 

Airports . 
(Deb. 12. Vol. XXIV. 07-12-2006) 
CoL 115-16 

Condition ofBridpa on N.H. No. 17 
(Deb. II. Vol. XXIV, 06-12-2006) 
Col.~ 

Decline in Capital FOI'IIIItioD inAaficullln 
Sector 

• (Deb. 13. Vol. XXIV. 01-12-2(06) 
Col. 134 

Demands for Excess Otants-{GeoeraI). 
2004·200S and Demands for Supple-
mentary Grlnt5-(GeneraI). 2006-2007 
(Deb. IS. Vol. XXIV. 12-12-2.) 
CoI.SII·14 

Funds for Development or Toud. 
Projects 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 22 
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Jncreasina Cyber Crime 
(Deb. $, Vol. XXIII, 28-11-2006) 
Col 197-98 

Exploration at Mahanadi Basin 
(Deb. 12, Vol. XXIV, 07·12-2006) 
Col. 161 

Need to reconstruct Moida, Moorad and Flood atfeded States 
J(orapuzha bridges on National I (Deb. S, Vol. XXIII. 28·11-2006) 
Highways-17 in KeraJa(MUR377) Col. 124-30 

~~~. Vol. XX11I, 23-11-2006) !Increasing rate of Maternal and Child 
I Mortality 

NewRaiILineinKerala I (Deb. S. Vol. XXIII, 28-11-2006) 
(Deb. 7, Vol. XXIII, 30-11-2006) CoI.l32-34 
Col. 242-43 Modem' ion fN M . A' 

! lsat 0 on- etro "ports 
Problems being faced by unorganised (Deb. 12, Vol. XXIV, 07-12-2006) 

labour in tbe Country (OUR 193) Col. 384 I 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col7S4-SS , Railway Projects in Orissa 

. 'I (Deb. 12, Vol. XXIV, 07-12-2006) 
RAil Overbridge between Mangalore to I Col. I S9-60 =U;, Vol. XXIII, 30-1 1-2006} I Report on Super Speciality Hospitals 

CoI.14S I (Deb. 6, Vol. XXIII. 29-11-2006) 

II CoI.67-68 
Report on Coopenitive Qedit Structure 

(Deb. 3, Vol. XXIII. 24-11-2006) I Rise in the Prices of Essential Commodi-
Col2Jl-82 ; ties(MUR 193) 

. I (Deb. 7, Vol. XXIII. 30-11-2006) 
Study on WkCbyUNICEF & N.S.S.O. ; CoI.425-29 

(Deb. IS, Vol. XXIV, 12-12·2006) I 
ColI61~ i Roads in Naxal Affected Areas i (Deb. 20, Vol. XXIV, 19-12-2006) 

Setpadly, Sltri Tathapta i 0>1. 98 
! 

Central Educational Institutions (Reser- i Sharing Service Tax with Slates 
vation in Admission) Bill. 2006---; (Deb. 13, Vol. XXIV, 08-12-2006) 
Consid. & Pass . I CoI.SI-S2 
(Deb. 17, Vol. XXIV, 14-12-2006) , Vacant Posts in PSt)s 
CoI.35UO I (Deb. 7, Vol. XXIII, 10-11-2006) 

Charging ofHigber Rate oflnterett Col. S9-6O 
(Deb. II, Vol. XXIV, IS·12-2006) 
0>1. 291 Sa.". .. ...,...., SIu1 Slrvey 

Engli$b aad foreign Lanlualcs I Advertisement Rate 
UnivcrsiryBiII,2006-C00sid.&Pass (Deb. 19, Vol. XXIV, 18-12·2006) 
(Deb. 15, Vol. XXIV, 12-12·2006) I Cot 118-27 . 
Col 478-SO I Commilsionina of Coast Guard Station at 

Environmental Clearanc.e to Vedanta i Kakinada 
Alurninitan I (Deb. 12, Vol. XXIV. 01-12-2006) 
(Deb. 14, Vol. XXIV, 11·12-2006) CoL 1~59 
C<>115 I 
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Diesel-Run Commercial Vehicles at 101 : Public Private Partnership 
Airport ' (Deb. 18, Vol. XXIV, 15-12-2006) 
(Deb. 7, Vol. XXIII. 30-11-2006) Col. 154 

Col. 191 Report of Committee on Communication 
Discrepancies in Scheme of Malnutrition Entertainment 

(Deb. 10, Vol. XXIII, 05-12-2006): (Deb; I. Vol. XXIII. 22-11-2006) 
Col. 263-68 i Col. 44243 

Emigration Counters at 101 Airport il Review of Dam Operations 
(Deb. 5, Vol. XXIII, 28-11-2006) (Deb. 19. Vol. XXIV, 18-12-2006) 
CoI.3SO-51 ! Col. 237-38 

Global Competition in Various Services j Schemes for Drainage 
(Deb. 20, Vol. XXIV, 19-12-2006) i (Deb. 19. Vol. XXIV. 18-12-2006) 
Col. 271-72 i Col 251 

Growth Rate in GOP . I Seizure of Hero in 
(Deb. 16. Vol. XXIV. 13-12-2006) I (Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 2~7 : Col. 300-02 

I 

Hike in Cement Prices : Setting up ofNHRC in States 
(Deb. 5, Vol. XXIII, 28-11-2006) i (Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 137-38 i Col. 14041 

Indebtedness in Rural Urban Areas i Social Security Mechanisms 
(Deb. 6, Vol. XXIII. 29-11-2006): (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 1 &4-86 ! Col. 523 

Infiltration ofOangladeshi Nationai, • Upgradation of Flying Institutes 
(Deb. 5, Vol. XXIII. 21-11-2006) i (Deb. 7, Vol. XXIII, 30-11-2006) 
Col.430-31 i Col. 49-5 1 

Jute TC(hnology Mission I Utilisation of Funds for Power Generation 
(Deb. 15. Vol. XXIV, 12-12-2006) i (Deb. 8, Vol. XXIII, 01-12-2006) 
CoLl43-44 . I Col. 28-33 

Manufacturing Investment RegIons I Warnings on Cigarette Packets and Gutka 
(Deb. 5, Vol. XXIII, 2&-11-2006) I P.ouches 
Col. 290-91 , (Deb. I, Vol. XXIII. 22-11-2006) 

Ninnal Grwn Puraskar I Col. 3940 
(Deb. II, Vol. XXIV, 15-12-2006) I Sayeda.SbrinaatiRubab 

Col. 273-74 i Commissions for Protec:ti~n of Child 
()peftingBordenforTr.de I Rights (Amendment) 0111. 2006-

(Deb. 6, Vol. XXIII, 29-11-2006) I Consid. & Pass 
CoI.245-48 . (Deb. 16, Vol. XXIV, nQ2-2006) 

Poverty Alleviation Col. 663-66 
(Deb. 13. Vol. XXIV, 08-12-2006) . 
Col2Q4..18 Seiad •• Sbri Jyotinditya M. 

ProtectionoflPR I 14th NAM Conference 
(Deb. 10, Vol. XXIII. 05-12-2006) I (Deb: I, Vol. XXI1I. 22-11-2006) 
Col 374 ! Col. 202-03 
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Agricultural Production Affected due to I Dealing with Naxalites . 
Drought and Floods ! (Deb. 10, Vol. XXIII, OS· t 2-2006) 
(Deb. 4, Vol. XXIII, 27·11-2006) I ColI 
Col. 35-36 I' Disinvestment ofPSUs 

Allotment of Retail Outlets at Airports (Deb. 13, Vol. XXIV, 01-12-2006) 
(Deb. 17. Vol. XXIV, 14-12-2006), CoI.32J-.34 
Col. 166 ! Diversion of Forest Land 

Amendment in Criminal Laws ! (Deb. 14, Vol. XXIV, 11-12-2006) 
(Deb. 20. Vol. XXIV. 19-12-2006) i Col. 17-89 
Col. 4-8 : Doha-WTO Talks 

Approach Paperto Eleventh Plan (Deb. S, Vol. XXlll. 21-11-2006) 
(Deb. II, Vol. XXIV, 06-12-2006) Col381-12 
CoI..5-8 

Area Under Wheat Cultivation 
(Deb. 14. Vol. XXIV, 11-12-2006) 
Col. 218-19 

Augmentation of Fled in Indian Airlines i 
(Deb. 2. Vol. XXIII. 23-11-2006) : 
Col. 283-84 

Economic Growth 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoIA21 

Elimination ofDomeslic Trade Subsidies 
(Deb. S. Vol. XXIII. 28-11-2006) 
CoUI3-14 

Expansion Plan ofNHPC 
Augmenting Transparency through RTI (Dcb. n. Vol. XXIV. 01-12-2006) 

Act Col. BS-86 
(Deb. II, Vol. XXIV. 06-12-2006) I ForcignExchingeEamedfromTourism 
Col. 274 : (Deb. 7, Vol. XXIII. 30-11-2006) 

BSF-Pak Rangers Meetilll I CoI.I94-9S 
~~S, Vol. XXIV, 12-12-2006) ! Forci,? Investment in Indian Entities and 

I ProjectS 
CFl Bulbs . i (Deb. 18, Vol. XXIV. I S-12-2006) 

(Deb. 8, Vol. XXIII, 01-12-2006) I Col. 227-28 
CoI.I~2J ; 

. . . 1 Free Trade Pact with European Union 
ConstruchonofBuddlll8underSSA i (Deb. 10. Vol. XXIII. 05-12-2006) 
~~~VOI. XXIII, 28-11-2006) l Col. 342 

. ! FrciJht Conidor Projeds 
co~~ Under GOlden! (Deb. 7, Vol. XXIII, 30-11-2006) 

(Deb .. 16, Vol. XXIV, 13-12-2006) CoI.Sl-52 
Col 186 I Full Capital Aec:OUDt Convertibility of 

CoatnIct LaboW' I Rupee 
. (Deb. 19, Vol. XXIV. 18-12-2(06) I (Deb. 3, Vol. XXIII. 24-11-2006) 

Col. 3.53 Col. 81-12 
t 

Dairy Development I FImds for Commonwealth Games, 20 I 0 
(Deb. 9, Vol. XXIII, ()4.12-2006) I (Deb. 6, Vol. XXIII. 2'-11-20(6) 
Coi.249-SO I CoI.219-20 
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Holistic Development of Child 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 116-17 

Hybrid Paddy Crops 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 381-89 

mSASunvnit 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. 279-97 

Manufacturing of Power Plant Equipment 
(Deb. II, Vol. XXIV, 1 S-12-2~06) 
CoL 377 

Maternal Deaths 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoI.IS9-60 

Modernisation of Khadi and Village 
Industry 
(Deb. 20, Vol. XXIV, 19-12-2006) 

I COI.22S 
India's Share in World Trade Export Ii 

(Deb. 10, Vol. XXIII, OS-12-2006) Modernisation or Non-Metro Airports 
Col. 414 (Deb. 12, Vol. XXIV. 07-12-2006) 

1 CoI.3S41 
Ind;-CUba Agreement on Renewable II MoU Between India and China on Science 

nerg)' and Technology 
(Deb. 18. Vol. XXIV, 15-12-2006) (Deb. I, Vol. XXIII, 01-12-2006) 
Col. lOB i CoI.124-lS 

I 

Indo-Iran Gas Pipeline Project I National Commission for Fanners 
(Deb. 2, Vol. XXIII, 23-11-2006) I (Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 189-90 I CoI.II-26,ISO 

Intesrated National Cash Crops Plan I National Rural Housing Policy 
(Deb. 19, Vol. XXIV, 11-12-2006)! (Deb. 18, Vol. XXIV, IS-12-2006) 
Col.ln-71 ! Col.l04-05 

International Monetary Fund i National Technology Mission 
(Deb. 8, Vol. XXIII, 01-12-2006)' (Deb: 10, Vol. XXIII. 05-12-2006) 
CoL 198-99 . Col. 287 

Investment Proposals 
(Deb. 13, Vol. XXIV, 08·12-2006) 
Col.lS9-62 

Juvenile Children in Jails 
(Deb. S. Vol. XXIlI, 21-11-2006) 
Col. 209-1 1 

LNG &om M)'8IIfDBI" 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 304 

Outsourcing of Services by Airlines 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 253 

Oversight Committee for Petroleum and 
Fertilizer Sectors 
(Deb. 17, Vol. XXIV, 14·12·2006) 
Col. 93-94 

PM VISit to South Africa 
(Deb. 1 I, Vol. XXIV, 06-12-2006) 
Col 186-87 

Loan for Planes by AI Power Generation 
(Deb. 2, Vol. XXIII. 23-11-2006) (Deb. 18, Vol. XXIV, 15-12-2006) 
Col2S4-SS I CoL29 

Low Budget Hotels Power Gem:ration in Delhi 
(Deb. 7. Vol. XXlIl, 30-11-2006) I (Deb. 3, Vol. XXIII, 24.11-2006) 
CoI.IO I CoI.S02-04 
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Price Rise due to Import 
(Deb. 4, Vol. XXIlJ, 27·1\·2006) 
CoI.1S3-S4 

Setting Up of Aviation Orid 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 179 

PriVaIe Sector in Nuclear Power Generation Setting up ;:.fHigh Level Group to Improve 
(Deb. 6, Vol. XXIII, 29·11-2006) II Competitiveness 
Col. 101-02 (Deb. 16. Vol. XXIV. 13-12-2006) 

Private Sector Participation in Railways Col. 479 
(Deb. 2, Vol. XXIII. 23-11-2006) I Setting up ofRclDCenrres by C-DOT 
Col. 199-200 I (Deb. II, Vol. XXIV. 06-12-2006) 

Privatisation of Power Distribution I Col 199-200 
System Shortage of Light Fighter Planes 
(Deb. 3. Vol. XXIII. 24-11-2006) I (Deb. 17, Vol. XXIV, 14-12-2006) 
CoI.4Il-13 I CoUI7 

ProfitlLoss of Public Airlines ! Situation arising out of Global Warming 
(Deb. 7, Vol. XXIII, 30-11-2006) I affecting India'sc:limatic: condition as 
CoI.~IO I reported in UN Development 

Projects for DelhilNew Delhi Railway I Programmes Human Development 
Stations I Report and steps liken by the Govern-
(Deb. 12, Vol. XXIV, 07-12-2006)! mentin thisreprd(CA) 
CoL2n-7. i (Deb. 17, Vol. XXIV. 14-12-2006) 

RCI MoU with ISRO and NIOS I Col. 263, 265-68 
(Deb. 17, Vol. XXIV, 14-12-2006)! Sp«iaIPack.ageforWheatOutput 
Col 112-13 I (Deb. 19, Vol. XXIV. 11-12-2006) 

I . 
Reduction in Prices of Petroleum Products i Col2S3-S4 

(Deb. 2. Vol. XXIII. 23- 11-2006) : Starvation Deaths 
Col. 11-14 . (Deb. 13, Vol. XXIV, 01-12-2006) 

Relaxation in Specification for t CoI.I7I-79 
Procurement i Undcr-WeiPt Children 
(Deb. 19, Vol. XXIV, 18-12-2oo6)! (Deb. 6, Vol. XXIII. 29-11.2006) 
Co\.J9S-97 I Col329-34 

Renovation/Restoration of Damaged I UNOA Rcsolutioo to Counter Terrorism! 
Buildings in Mumbai 11 Human RiJIa Abuses 
(Deb. 11, Vol. XXIV, IS-12-2006). (Deb. I, Vol. XXIII, 22-11-2(06) 
Col 32S-26 Col. ISS-56 

Revamping Twenty Point PfOIJ IInme 'I VISits ofForeip Oipitaries 
(Deb. I, Vol. XXIII. 22-11-2006) (Deb. I, Vol. XXI1l. 22.11.2006) 
Col. 220-27 1 Coll7l-9O 

Second Green Revolution I WEf Study 
(Deb. 14, Vol. XXIV, 11-12-2(06) I (Deb. I, Vol. XXIII. 01-12-2006) 
Col. 27-2C} . Col J69-70 

Seizure of Rocket Launchers WorkIbed-cum-HousiA& Sc:beme 
(Deb. 10, Vol. XXlII. OS.12-20(6) (Deb. 10, Vol. XXIll. 05.12.lOO6) 
Col. 203-04 

Col. 367 
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WTO 
(Deb. 5, Vol. XXIII, 28-11-2006) Export of Textile Items 
Col. 421-29 (Deb. 10, Vol. XXIII. 05-12-2006) 

CoI.2S3~ 

Demands for Excess Grants-(General), 
2004-2005 and Demands for Supple-
mencary Grants-{GaM:raI), 2006-2001 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoLSS3-SS 

See ......... s.rt.att Tejuwtlli 
Central Educational Institutions 

(Reservatioo inAdmilSion) Bil~ 2006-
Conaid. &: Pus 
(Deb. 11, Vol. XXIV, 14-12-~006) 

Fake Currency 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Co\. 20 

Losses in SEZ 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoL 294 

Meeting of Delhi Dhaka Water 
Commission . 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 326-27 

Col. 343-45 Need to lake steps for the revival of Tea 
Commissions for Protection of Child Industry in the country (MUR 377) 

Rights (Amendment) Bill, 2006- (Deb. 20, Vol. XXIV, 19-12-2006) 
Consid. cl Pus Col. 440 
(Deb. 16, Vol. XXIV, 13-12-2006) I Prohibition of Cbild Marriage BiII,2006-
Co\. 660-03 I Consid. & Pass 

Problems beina faced by unorganised (Deb. 20, Vol. XXIV, 19-12-2006) 
labour in IheCountry (DUR 193) I Col. 47S-76 
(Deb. 16, VoL XXIV, 13-12-2006) ,I Promotionoflnter-casteMarriages 
Co\. 749-52 (Deb. 7, Vol. XXIIl, 30-11-2006) 

Prohibition ofOUkt Marriap Bil~ 2006 _ CoL 18-19 
CODJid. &: Pus Psycho Analytical Studies of Jawans of 
(Deb. 20, Vol. XXIV, 19-12-2006) I PMF 
Col. 466-71 (Deb. 10, Vol. XXIII, OS-12-2006) 

Setri. Slamlatt V. ...... ,... Col. 180 
Demands for Excess Grants-(GeneraI), Situation arising out of the increasing 

2004-2005 and Dem.Inds for Supple- incidents of female foeticide leading to 
~GIwII5-(General).2006-2007 continous decline in the Dumber of 
(Deb. IS, Vol. XXIV, 12-12-2006) female child and steps taken by the 
Col 523-27 Government in this regard (CA) 

Prohibition ofOUId Marria&e Bill, 2006-1 
Conaid. &: Pus 

(Deb. 19, Vol. XXIV, 18-12-2006) 
toL496 

(Deb. 20, Vol. XXIV, 19-12-20(6) Study on Indian Women Abroad 
Col. 460.6) (Deb. 6, Vol. XXlII, 29-1\-2006) 

Sea, Sltrilutt MIMtt Col. 95 
Activities ofTerrorists Suicide by Students 

(Deb. 5, Vol. XXIII. 21-11-2006) (Deb. 10, Vol. XXIII. 05-12-2006) 
Cot 50-53 Col. 29 
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Seatllil, Dr. R. I Recruitment ofSCslSTs 
Agricultural Workers Welfare Bill. 2006 by (Deb. 20, Vol. XXIV, 19-12-2006) 

Shri Hannan Mollah-Consid. I CoL 121 
(Deb. 13. Vol. XXIV. 08-12-2006) I Review of National Knowledle 
Col 417-89 I COIMIission 

Constitution (Amendment) Bill. 2006 I (Deb. I, Vol. XXIII, 22-11-2006) 
(A~menl of Article 370) by Dr. R. I Q)1.~ 
Senthll-Int. Righi to Education Bill 
(Deb. 13, Vol. XXIV, 01-12-2006) (Deb. 5, Vol. XXIII. 28-11-2006) 
CoL 447 Col. 289-90 

Crime against Women and Olildren SCheduled Tribes and other Traditional 
(Deb. 10. Vol. XXIll, 05-12·2006) I Forest Dwellers (Recognition of 
Col. 374-89 ForaIRighIs)Bi1~20()6.-Consid. &: Pas& 

Discrimination ofSC/ST Studenls I' (Deb. 11. Vol. XXIV. 15-12·2006) 
(Deb. 20. Vol. XXIV. 19.12-2006) Col. 521·23 
Col. 222·24 'I· Unmanned Level Crossings 

Discriminatior.ofTribalStudents . (Deb. 7. Vol. XXIII. 30-11-2006) 
(Deb. IS, Vol. XXIV. 12-12-2006) I CoI.J6..40 
Col. 109-10 I Works on Rail Over-Bridgcs 

Funaionina of Local Self-Government 11 (Deb. 17, Vol. XXIV, 14-12-2006) 
Institutions Col 209-10 
(Deb. I, Vol. XXIII. 22-11 -2006) I 
Col. 55-51 Sedt. Sltri LllIadI ... 

Funds for Combatinc Female Foeticide need to stilt the work of doublina the 
(Deb. 16. Vol. XXIV. 13-12-2006) Raitw.y line &om hnIkun to Haktia 
Col 513 I and provide stoppacc of Express 

Trains • .MechIdo Station, War Ben-Granrs to Grain Milling Sector pi (MUIt 317) 
(Deb. 17, Vol. XXIV, 14-12-2006) I (Deb. II. Vol. XXIV, 06-12-2006) 
Col 133 Col316-17 

Indian Medical Council Amendment Bill. 
2006 (Amendment of section 3. de.) Sedtl.AriArj .. 
by Dr. It Senthil- Int.) Central Educationa' Institutions 
(Deb. 13. Vol. XXIV, 01-12-2(06) I (ReJcrvaQoninAdmission)Bill.~ 
Col. 446-47 i Conaid. -' Pass 

Need to generate special scheme for I (Deb. 17, Vol. XXIV, 14-12-2006) 
financina grain millin, activity I Col 312·14 
(MUR377) , RajlvGlncl\iGrlmeenV~Yojana 
(CoIDe~~!', Vol. XXIV. 14-12-2006) (Deb. la, Vol. XXIV, 1'-12-2006) 

.-. Col. 48 
,.. Applationa 

(Deb. 20, Vol. XXIV, 19-12-2006) 
Col101-G2 

Ie: Nocice to B .... ofPrivHep 
(Deb. 20, Vol. XXIV, 19·12-2006) 
CoI.4CJ6.07 
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Sbaheen, Slari Abdul Rashid 

Development of National Highways 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col. 363.(,6 

Shailmdn Kumar, Sltri 
Abolition ofCapila1 Punishment BiI~ 2004 

by Shri C.K. Chandrappan-Consid. 
and Withdrawn 
(Deb. 3, Vol. XXIII, 24-11-2006) 

Employment Opportunities Col. 656-59 
(Deb. 4. Vol. XXIII, 27-11-2006) AchievementsunderNREGA 
Col. 5-10 (Deb. 3, Vol. XXIII, 24-11-2006) 

Evaluation of Poverty Alleviation 
ProgrammeslSchemes 

CoI.3I-32 
Acquisition ofSBI Shares 

(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 23-28 (Deb. 1. Vol. XXIII. 24-11-2006) 

Col. 277-78 
'" : Agreements with Foreign Countries 

Export Oill:nted Units I (Deb. 12. Vol. XXIV, 07-12-2006) 
(Deb. 10. Vol. XXIII, 05-12-2006) I Col. 17-38 
Col. 27-31 ., Agricultural Workers Welfare BilL 2006 by 

Government's failure to maintain internal Shri Hannan Mollah-Consid. 
security and in particular to deal with I (Deb; 13. Vol. XXIV, 08-12-2006) 
Ilanning growth of terrorist menace in Col. 467-70 
the country (A.M.) Alleged Threat to Indians in Afghanistan 
(Deb. 6. Vol. XXIII, 29-1\-2006) (Deb. I. Vol. XXIII, 22-11-2006) 
CoI.46U9 Col. 197-98 

Involvement of DTC Buses in Accidents 
(Deb. 15. Vol. XXIV, 12-12-2006) 
Co1.374-75 

Ashok Ganguly Committee on Nursery 
Admission 
(Deb. 5. Vol. XXIII. 28-" -2006) 

; C~.146-47 

Need to fix quota in all the formal sector of I Assistance Sought by Nepalese MaoiSts 
jobs for the people living in militancy i (Deb. I, Vol. XXIII, 22-11-2006) 
areas of Kashmir (MUR 377) ! Col.! 97 
(Deb. 12, Vol. XXIV. 07-12-2006) I CentralPoliceConaolRoom 
Col 372 (Deb. 20, Vol. XXIV, 19-12-2006) 

Projects undenaken by BRO ',Col. lJl 
(Deb. 7, Vol. XXIII. 10-11-2006) ChildrenLanguishinginChildren'sHome 
Col 7. (Deb. 10, Vol. XXIII, 05-12-2006) 

. Col. 224-26 
SIcps fOr beIarad IIId equiIIble de-ttt1opl1Clt 

ofalll*lSof1heCOdllry (Res). 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 581-&3 

Tarpt under Pradhan Mantri ROZlar 
Yojlna 
(Deb. S, Vol. xxm, 28-12-2006) 
Col. 14-75 

Commissions for Protection of Child 
Rights (Amendment) Bill, 2006-
Consid. A Pass 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoI.649-SO 

Condition ofESI Hospitals 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoLI 
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Constitution (Scheduled Tribes) Order 1 Indo-ASEAN ITA 
Amendment Bill, 2006-Consid. &! (Deb. 5, Vol. XXIII, 21-\\-2006) 
Pass I Col.I 13-)4 
(Deb. 9, Vol. XXIII, 04-12-2006) I Integrated Disease Surveillance 
Col 420-2 I I Programme 

Contaminated Drinking Water I (Deb. I, Vol. XXIII, 22-11-2006) 
(Deb. 9, Vol. XXIII. 04-12-2006) I Col. 317 
Col 224-25 I Jallianwala Bagh National Memorial 

Declining Water Level in Delhi I (Amenc:Imert) Bil~ 2006 (Consid. & Pass) 
(Deb. 14. Vol. XXIV, 11-12-20(6) \ ~~~~vol. XXllI, 30-11-2006) 
Col. 196-98 ! 

! Land Alloned to Hospitals 
Demand$forExces.sGranlS(Railways)-: (Deb. 3, Vol. XXIII, 24-11-2006) 

2004-2005 and Demands for Supple-: Col. 526-27 
~Grants(RaiIways)-2006-2007 ! . 
(Deb. 10, Vol. XXIII, 05.12-2006) : Low Budget Hotels(H.A.H. DIS) 
Col5~1 I (Deb. II. Vol. XXIV, 15-12-20(6) 

i Col. 570-71 
Demands for Excess Grants-(General). I. . 

2004.2005 and Demands for Supple- i Mamtenance ofPubhc OffICes 
menraryGrwns-{GeneraJ),2006-2007 i (Deb. II, Vol. XXIV, 15-12-20(6) 
(Deb. IS, Vol. XXIV, 12-12-20(6) i (Ai.328-29 
ColSI4-11 i Missing of Secret Documents from 

Dere&.ul~lion of Height Restriction in I ~~o, Vol. XXIII, 05-12-20(6) 
Buddmgs ; CoL 1~5 
(Deb. 3, Vol. XXIII. 24-11-2006) I 
Col2l9..A}O i NaxaIBm 

I (Deb. 5, Vol. XXIII. 21-11-2006) 
Engfjsh and Foreign languages! Col2?9-12 

University Bill. 2006-Consid. Ii. Pass ! 
(Deb. IS, Vol. XXIV, 12-12-20(6) I' Need to excend die route of proposed 
Col4T7.78 'Palace OD Wheels' (Howrah to 

. I Allahabad) upto Bharwari and upande 
Entry of Private Helicopter without! the status ofBharwari railway station. 

Permission I (MUR377) 
(Deb. 17, Vol. XXIV. 14-12-2oo6)! (Deb. 4, Vol. XXIII. 27-1I~2006) 
Col 97 i CoL 3Os-D6 
Essential Commodities (Amendment) 1 Need to fill up die post of Prindpais in 
Bill,~. ! Kendriya Vidyalayu by promotion 

(Deb. 3, Vol. XXIII, 24-11-2006) I =~f=;~poIl through 

CoL 626-27 (Deb. 19, Vol. XXIV, 11-12-2006) 
FDI in'Rclai\ CoI.511-J2 

(Deb. IS. Vol. XXIV, 12·12-2006) I NeechoincludcBhojpurel ... iolho 
CoL 1,"7 , Eip1b Schedule to die Constitution 

Hcahb <Me to CGHS Beneficiaries I (MUR371) 
(Deb. J6, Vol. XXIV, 13-12-2006) I (Deb. 17, Vol. XXIV, 14-J2-20(6) 
Co1.l3-14 ' CoUll 
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Need to ~Iude Bhojpuri languace in the 
Eighth Schedule to the Constitution 
(CA) 
(Deb. 19, Vol. XXIV. 11-12-2006) 
Col. 476 . 

Report on the State of Pachayat&-A 
Mid-Tam Review andAppraisll-2006 
(DURI93) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 440-44 

Rise in the Prices ofF.uential Commodities Need to preserve historical monuments 
and augment lourl;t facilities at (OUR 193) 

(Deb. 7, Vol. XXIII, 30-11-2006) 
Kaushambi, U.P. (MUR 377) CoI.413-16 
(Deb. II, Vol. XXIV, 06-12-2006) Is" Drink' \U ale mg"lIIer. 
Col. 3 18-19 (Deb. 14, Vol. XXIV, 11-12-2006) 

New Guidelines on Adventure Tourism Col. 189-90 
(Deb. 2, Vol. XXIII, 23-11-2006) I Scheduled Tribes and other Traditional 
ColI9&-99 

Norms for Oelisting of Securities 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col 406-07 

Oxfam Report 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col314-1S 

Polio Cases 
(Deb. I, Vol. XXlIli, 22-11-2006) 
Col. 7-17 

Pollution in Rivers 
(Deb. 9, Vol. XXlIl, 04-12-2006) 
Col 208-17 

Forest DweUen (Recognition of 
Forest Rights) Bill, 2006-C0asid • .t 
Pass 
(Deb. 18, Vol. XXIV, 1~-12-2006) 
CoJ.S08-IO 

Security at Airports 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoJ.95-96 

SiWm University Bill, 2006 
Tripura University BiD. 2006 
Rajiv Gandhi Univenity Bill, 2006-

Consid . .t Pass 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col 606-07 

Situation arising outofa large number of 
Problems beina ~ed by unorganized cases pending in various courts oftbe 

labour in the country (OUR 193) ()Ountry for a long time and steps takea 
(Deb. 12. Vol. XXIV, 07-12-2006) by the Government in regard thereto 
Col.4()9.ll ! (C.A.) 

P . fIT R 'I (Deb. 5, Vol. XXIII, 28-11-2006) 
rocessmg 0 etums Col 462-63 

(Deb. l. Vol. XXIII, 24-11-2006) . 
CoI.4Sl-SS Situation arising out ofnon-impl~nta. 

tion of Wage Settlement sIgned 
Prohibition ofChlId Marriage BiD. 2~ between the Employees Association 

C'Onsid. cl Pua and Manqement of Industrial Devel-
(Deb. 2~. Vol. XXIV, 19-12-2006) opmcnt8ankofIndiaLimitedandsteps 
Col. 451.58 taken by the Government in this regard 

Report of Committee on Working orMCO 
(Deb. to, Vol. XXUL 05-12-2006) I 
Col 209.1 S I 

(CA) 
(Deb. 20. Vol. XXIV, 19-12-2006) 
CoJ.400 
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... 

SfIuMion'" out of roc:ent f\ood$ due I Upgradation~ and MumbaiAirports 
to cyclone Iftd torrential rains in the. (Deb. 7, Vol. XXIII: 30-11-2006) 
districts of Kristina, Guntur and I CoL 86-87 

, PIIbsaa of Aadbra Pradesh rosulting I Violation ofNOI1D$ 
ialossofUwsandpropenyandsteps I (Deb. 19, Vol. XXIV, 18-12-2006) 
..... bribe GoYel"DmOf1t in this regard I Col 117 
(CA) ! Visit of Officials of World Bank 
(Deb. 13, Vol. XXIV, 08-12-2006) I (Deb. 3, Vol. XXIIl, 24-11-2006) 
CoL 362-63 I Col. 478-11 

Situation wine out of the accident at ,. Visits of Foreign Dignitaries 
BhatdihCoUieryofBCCLinWcstern I (Deb. I. Vol. XXIII. 22-11-2006) 
lbaria. • raultina in loss of lives of about '! Col37&-90 
50 worbn and steps taken by the 
Govanmetlt in this regard (CA) ! Shaky., Sbri Kaeb.raJ Siaeb 

• I 

(Deb. 18. Vol. XXIV, JS-12-2006) I Agriculture Scientists Workshops 
Col 440-41 . I; (Deb. 9, Vol. XXlIl, 04-12-2006) 

~ingCommIUeeOBPmonnel,Public. Col.367·70 
Grievances, Law and Justice-Seven- ! Amendment of Law I for Textile Setter 
tecntbRcport-Laid '!' (Deb, S, Vol. XXIII, 28·11-2006) 
(Deb. 10, Vol. XXIII, OS-12-2006). CoI.IO , 
Col432 ! Anti-Hijack Plan 

Staturory IlesoIutiorl re-disapproval of I (Deb. 17, Vol. XXIV, 14-12-2006) 
Jlldiaa T...," (Amcncimeot) ColiN 
OntiAaoce_ ledian TeJellapb ! Budptary Support 
~""M)Bill.lD06-O:IIIIid.&:Pas' (Deb. 12. Vol. XXIV, 07-12-2006) 
(Deb. Il. Vol. XXIV, 0 .. 12-2006) I Col107.08 
Col)9S.97 I Caule Diseases 

SbMIy on Eaviroaaaent StIlUS I' (Deb. 9, Vol. xxm, 04-12-2006) 
(Deb. 4, Vol. XXIII, 27-11-2006), COU4S-46 
Col 223 ! Closure ofNOft-PFOfitabJe Units of SAIL 

........ Sundcrbans I (Deb. 14, Vol. XXIV. 11-12.2006) 
-7 OIl I Col IIJ.89 

(Deb. 4, Vol. XXII1, 27.11-2006) " . 
Col 147 Consumer Cases, 

1 (Deb. 4, Vol. XXUl. 27-11-2006) 
To ExenqItion for Power SGtiOft I' Col. 14 
~24!~ Vol. XXIV, 01-12-20(6) Cont.ract for Supply of Mineral Water 

(Deb. 7, Vol. XXIII, 36-11·2006) 
Terrorist Activities in NE CoL 239-40 ' 

(Deb. 5, Vol. XXIII. 2&.11-2006) . DcmandsforExcessGnnts(Railwl)'l)-
COl. 29S-96 ' 2004-2005 and Dem8IIds for Supple-
T~ ofPDS Foodpina --.yOrlnb(Railwa)<l>-~2007 

(Deb. 4. Vol. XXUl, 21-11-2(06) (Deb. 10, Vol. XXIII. 05-12-2006) 
CoL 23 1-32 Col. SIS 



Detection ofTax Evasion Outsourcing by Banks 
(Deb. 13, Vol. XXIV, 08-12-2006) (Deb. 13, Vol. XXIV,OI-12-2006) 
Cot 156 Col 24344 

Development ofTourist Centres I Package for Sugarcane Dues 
(Deb. 7, Vol. XXIII. 30-11-2006) (Deb. 9. Vol. XXIII, 04-12-2006) 
Col. 290 i Col. 361-62 

Dispute Redressal Machi· I Reduction in Centrally Sponsored 
nety I Schemes 

(Deb. 16, Vol. XXIV. 13-12-2006) i (Deb. 14, Vol. XXIV,11-12-2006) 
Col. 486-90 I Co1.212-14 

Draft on S~urilyat Airports j Sanction of Forest Land 
(Deb. 12, Vol. XXIV, 07-12-2006)! (Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 119 I Col. 235-36 

Eraditation of Filaria i Security to VIPs 
(Deb. 16, Vol. XXIV, 13-12-2006) I (Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 15-27 I' Col. 120-21 

lncl~ts of Shelling on Borders Setting up of Krisbi Vyapar Kendras 
(Dob. 7, Vol. XXlII. 30-11-2006) I (Deb. 9, Vol. XXIII, 04-12-2006) 
Coli 40-4 1 I Co1.238-44 

Sowing Area of Mustard 
Industrial Workers Wlder £PF I (Deb. 19, Vol. XXIV, 18-12-2006) 

(Deb. I., Vol. XXIV, 11-12-2006) II Col. 163-66 
Col. t9-21 Textile Schemes for Weavers 

Need to lCCord permisaion and Start con- I (Deb. IS, Vol. XXIV, 12-12-2006) 
struction work of Panchnanda Dam, I Col 1 74-7S 
Uttar Pradesh(MUR 377) l Upgradation of 130 MMGuns 
(Deb. 12, Vol. XXIV. 07-12-2006) i (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 367-68 ! Col. 83-84 

Net:d to conduct an inquiry into the I Shandil,CoL (Retd.)Dr. DhaniRlm Need 
quality of malerial being used for I 10. include HimachaJi lquap. in ~ 
construc:tion ofNarionaI Hi"" N 1 i EIghth Schedule to the ConstitUtiOn 

. ",.way 0 j (MUR377) 
betwecnApalmdA&nJY&,UnarPradesh i (Deb. 6, Vol. XXIII, 29-11-2006) 
(MUR317) ! Col.496 
(Deb. 6, Vol. XXlll, 29-11-2006) I . 
Col SOl ; Sharma, Dr. An'tnd . ! Demands for Excess Grants (Railways)-

Need to open • Kendriya Vidyalaya at 1 2004-2005 and Demands for Supple-
EtawalJ. UuarPradesh (MU1U77) ! mentaryGrants(Railways)-2(){!6~~("~17 
(Deb. U, Vol. XXlV. 12-12-2006) I (Deb. 10, Vol. XXIII, OS-12-10(6) 
0>1.447 I Col. 604-05 

I 
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Ntwo.ldeliMw 8:Ir MPLADS 
~. 11. Vol. XXIV, 06-12-20(6) 
Cai.lu.a5 

RIpon 011 die SCIte of Paadslym-A 
Mid-Term Review and Appraisal-
lDD6(DUR 193) 
(Deb. 9. Yol. XXIII, 04·12-2006) 
CaUl3-)6 

..... t.oc.aioDofToU PIIZa 
(Deb. II. Yol. XXIV. 06-12-2006) 
CoL 1»31 

Atrocities apinst SCttSTs 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col. 146-41 

Bamboo Mission 
(Deb. 4. Vol. XXIIl. 27-11-2006) 
Coli ..... ' 

Bankin& Rofonns 
(Deb. 3, Vol. XXIII, 24-11·2006) 
CoL370-71 

Bjg..TeduIololY Replatory Authority 
(Deb. " Vol. XXIII, 01-12-2006) 
CoL 16s.66 cz-onn--I- n._ end Shan-

~ .. _,.-, "" ........ , Bird Hit Incidents 

(Deb. 12, Vol. XXIV, 07-12-2006) ~4;' Vol. XXIIl. 30·11-2006) 
ColIS1 I Captive Power Plant Order for BHEL 

...... SIu1)bduLai I (Deb. 17, Vol. XXIV. 14-12-2006) 

SiIuIIioa nint out of atrocities boin& I ColIIS-I6 
per,dulled ....- Kabmiri Pundits Cell Sites nell' International Border 
ill JIIftIDU ad Kubmir for the put I (Deb. 16, Vol. XXIV, 13-12-2006) 
IDIIIY yars ead steps taken by the I Col46U9 
Gowanwent in Ibis rq8I'd (CA) I Centrally Sponsored Scheme for Soil 
(Deb. 17. Vol. XXIV, 14-12·2006) Conservation 
CollSUO I (Deb. 14, Vol. XXIV, t 1-12·2006) 

...... __ PMGSY II Col263-61 
(Deb. 3. Vol. XXIII, 24-1) -2006) Chanaes in Off-set Policy 
Col 36 ! (Deb. 12. Vol. XXIV, 07-12-2006) 

i Co1l52-54 
....., ..... s.u JC.aar l Children Involved in Armed Conflict 
s-... a1sia& out ofhandm, over of I (Deb. 10, Vol. XXIII, 05-12-20(6) 

IOQlC hydel proj"ts in ArUl*hal I Col163-64 
Pridah to private panies for which I Closure of Banks in Private Seaor 
invacment bas aIrady been made by ji (Deb. a, Vol. XXIII. 0 I· t 2-2006) 
the NIlional Hyde1 Power Corporation Col 113-1" 
IDd *PI'*- by the Oowmment in I Concumnt Assessment of SSA 
reprdtbereto(C.A.) I' (Deb. IS. Vol. XXIV. 12-12-2006) 
(Deb. S, Vol. XXIII. 21- J 1-2006) ,1 Col161-64 
CcIl.471-14.,41J.81 Condition on Wheat Import 

........ SlutAdllalnoPadi 1\ (Deb. 4, Vol. XXlll,27·11-2006) 
Col. 229-30 

~ of Airport RquIaror CoatIminltion oflmported Wheat 
~~' Vol. XXIII, 23·11·2006) I (Deb. 9. Vol. XXIII, 04-12-2006) 

I Col34J.49 
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GMCrops , Conversion of District Hospital into 
Medical Colleps 
(Deb. II, Vol. XXIV, 06-12-2006) 
6L 131 

(Deb. 9. Vol. XXIU, 04-.12-2006) 

Corpus Fund ofMaullnaAzld Education 
Foundation 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Cot.CJ0.92 

Credit Flow to Rural Areas 
(Deb. 3. Vol. XXIII, 24-11-2006) 
CoI.4t9-20 

CoL211-19 . 
Guidelines for COCO PumpI 

(l)eb. 7. Vol. XXIII, 30-11-2006) 
CoL 137-31 

Holistic Development ofCtild 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 116-17 

Increuc in FDI Limit in Telecom s.. 
(Deb. 11, Vol. XXIV, 06-12-2006) 

Decenlralization of Po wei' Col. 273-74 
(Deb. 1. Vol. XXIII, 22-11-2006) I Increase in Financial Assistance 
CoI.l26-28 (Deb. I, Vol. XXIII, 22-11-2006) 

Decline in Cultivable Area Col. 129-30 
(Deb. 19, Vol. XXIV. 1$-12-2006) Indian Textile Potentiality 
Col. 15-22 I (Deb. 20, Vol. XXIV, 19-12-2006) 

Deemed Universities Col. 165-61 
(Deb. 10. Vol. XXIII. 05-12-2006) IndustrialGrowtbRate 
Col. 270-71 (Deb. 20. Vol. XXIV. 19-12-2006) 

Depeodeni:y on Import Col. 201-0& 
(Deb. 7, Vol. XXIII, 30-11-2006) Infil1ratioDofTenoriIts 
Col. 131 (Deb. S, Vol. XXIII, 21-11.2006) 

Dep~ of Ozone Layer Col. 199-200 
(Deb. 4. Vol. XXIll, 27-11-2006) JointFundforDevelopmeatofScieDcetl 
ColI7J..74 Technolol)' 

EmploymentinfonnationCcalres I (Deb. 13, Vol. XXIV. 01-12-2006) 
(Deb. 14, Vol. XXIV, 11-12-2006) I CoI.I64 
CoL 9C).94 Marker System to Check AduJIIntioD 

ExpusionofNHDP I (Deb. 2, Vol. XXIII. 23-H-2006) 
(Deb. I, Vol. XXIII, 22·11-2006) CoI.~ 

CoL 111-19 Mediwn Term PIID for DeveIopaDeII of 
Extendina Coverqc ofDOrs Roads 

(Deb. 6, Vol. xxm. 29-11-2006) (Deb. 16. Vol. XXIV, 13-12-2006) 
Coll47-49 Col. 313-15 

Fate ofPruar Bhanti Micro lrriptioo 
(Deb. 14. Vol. XXIV. 11-12-2006) (Dab. 14. Vol. XXIV, 11-12-20(6) 
Col. 143 Col.249-S3 

Fee fOr UN ofCapdw M_ 
(Deb. 9. Vol. xxm, 04-12.2006) 
CoUIO 

ModemiIItioa ofMwDllli 
(Deb. 3. Vol. XXIII. 24-11-2006) 
CoLlll-36 
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MoU betw .. een SEBI and Chinese I' PowerGeneration 
Counterpart (Deb. 13, Vol. XXIV, 08-12-2006) 
(Deb. 8, Vol. XXIIl, 01-12-20(6) Col289-90 . 

. Col. 12-73 I Power Generation Capacity ofNTPC 
Muiti-PurposeTravelCards I (Deb. 3, Vol. XXIII, 24-11-2006) 

(Deb. 7, Vol. XXIII, 30-11-2006) i Col. 342-43 
Col. 113 1 Prevention of Defence Leaks 

Multiple entry Vasa Facility to Foreigners (Deb. 12. Vol. XXIV, 07-12-20(6) 
(Deb. S, Vol. XXIII, 21-11-2006) i CoI.I73 
CoL21S-76 I Prices ofChemic:al Fertilisers 

NIlioDalPoIkyonlnfluenzaVaccination I (Deb. 19, Vol. XXIV, 18-12-2006) 
(Deb. II, Vol. XXIV, 06-12-2006) Col244-4S 
Col 196-97 I Private Sector Participation in RAilways 

NauIism j (Deb. 2. Vol. XXIII. 23-1 )·2006) 
(Deb. S, Vol. XXlll, 2'-11-2006) I CoI.I99-200 
Cbl.279-82 \ ProdudionSharingContractunderNELP-

New Foreign Policy i IV 
(Deb. I, Vol. XXIIl, 22-11-2006) 1 (Deb. /2. Vol. XXIV. 07-12-20(6) 
Col 119-20 ! Col. 85-87 

i 
NGO IhIdy 01\ Toxic Conceatsin Soft Toys r Productivity of Wheat 

(Deb. 6, VoI.XXrn, 29-tt-2006)! (Deb. 19, Vol. XXIV, 11-12-2006) 
Col.20J.04 ! Col. 234-3S 

0peDin& of Enuy GIla of Government I QuatityofScientiflC Researclt 
CoIofties I (Deb. 3, Vol. XXIIl, 24-11-2006) 
(Deb. 13, Vol. XXJV,OI-12-20(6) Coll94-96 
Col JCJ3.04 RCI MoU with ISRO end NlOS 

OwrExploilldoaofGroundWtller (D'eb. 17, Vol. XXIV, 14-12.20(6) 
(Deb. 9, Vol. xxm. 04-12-2006) CoUI2-1) 
Cal. 211-300 Re.tizltion ofTouriJm Potencial 

......,ofhldiaaHcrbsandPlMtt (Deb. 7, Vol. XXlll, 30·11-2006) 
(Deb, 20, Vol. XXIV •• ,.12-2006) Cot 119-20 
ColD-27 Rejef.:Iion~ Scbeme 

h)omentofWSP (Deb. 10, Vol. xxru, 0$-12·2006) 
(Deb. 4, Vol. XXIII. 27.11.2006) (;0&.312·13 
c:w.l66 R.eaearch and Develo .... Work OD 

Pellicide ...... Tee bylCAJl i ~riIhuI' 
(Deb. 19, Vol. XXIV, '1-12-2006) (Deb. 2, Vol. XXIlJ. 23-11-2006) 
0Il'»52 CoL 16)-62 

PoIiI:y 1Ir..... RevImpiq TweDI)' PoilltPropnme 
(Deb. ~. ~1. XXIV, 19.12-2(06) (Deb. 1, Vol. XX-tn. 22 .. 11-20(6) 
Cal.2»Z1 Col~ 
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Review oftcxt books for schools I World Trade LiberaJisation 1dcs 
(Deb. 20, Vol. XXIV, 19-12-2006) I (Deb. S, Vol. XXIII, 21-11-20(6) 
Col. 309-10 Col. 439-40 

Rise in Prices . I wro 
(Deb. 4, Vol. XXIII, 27-11-2006) I (Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 40-41 I CoI.195-96 

Role in Global Oil and Gas Market 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoI.I09-tO 

Setting of Tribal University 
(Deb. 10, Vol. XXlII, 05-12-2006) 
Col. 359-60 

SlUvnQ, Sltrl M. 

Anganwadi K.aryab!ri Bima Yojaaa b' 
Wo~~ . 
(Deb. 5, Vol. xxm, 21·11·2006) 
Col. 377-78 

Assistance for WetJand ConserYetion Shor1age of Light Fighter Planet 200 ) 
(Deb. 17, Vol. XXIV. 14-12.2006) ~~~~3 Vol. XXIV, 11-12- 6 
Col. 117 

Mlr>29 Augmentation of Railway }::orce in S~on ~ ~. 

(Deb. 12, Vol. XXIV, 07.12-2006) I (Deb. 12. Vol. XXIV, 07.12-20(6) 
Col 217-11 ! CoI.l3l 

Textile Park I rised Pri H itaIs/D. apostic 
(Deb. 10, Vol. XXItl, 05-12-2006) A~ntres vale OSP I 

CoI.I92~ (Deb. 11, Vol. XXIV, 06-12.2(06) 
Theft oflmported Wheat Col 126 

(Deb. 9, Vol. XXUl, 04.12-2006) BanpJoreMetroRaiI 
Col. 360-61

1 
' (Deb. 3, Vol. XXIII, 24.11-20(6) 

Tiaer ReJenoesCol271-79 
(Deb. 14, VoJ.XXIV, 11-12-2006) Central Assistance to Kamataka 
Col. 273-74 I (Deb, 18, Vol. XXIV, U-12-2OO6) 

Traininc of Drivers Col. 298-99 
(Deb. 11 t Vol. XXIV, 06·12·2006) i Complaints from Physk:ally Cballenpd 
Col 61-69 I Passengers 

UNESCO', Report on Education of i (Deb. 12, Vol. XXIV, 07-12.2006) 
Oilldren 1 Col. 229 
(Deb, S, Vol. XXIII, 28-1l-2006) I ConferringStatusofNatioDaIHiabwaY 
Col. 445-46 I (Deb. I, Vol. XXIII, 22-11-2006) 

UNICEF Report on Sex.ual Violence 
.,ainst Oliklreo 
(Deb. IS, Vol. XXIV, 12.12-2006) 
CoI.I"-S7 

Col449-SO 
ConstrUCtion of Houses in KarnaIMa 

(Deb. 13, Vol. XXIV, 01-12-2006) 
CoJ.IS5 

Valuation System in Examinations Conversion of Moaekere lAke 
(Deb. 1S, Vol. XXIV, 12-12-2006) I (Deb. 9, Vol. XXIIl.04·12-2006) 
CoI.)oo'lOt I CoI.31()'11 



LOK. SABHA 

DHIec:trific:at ofVdJaces I Ferry Services in Kametaka 
(Deb. I., Vol. XXIV, 1'-12-2006) (Deb. 16, Vol. XXIV, 13-12·2006) 
Col. 316-19 Col'38-40 

Demands for Excess Gnnts-(GeneraI), Funds for Rajbhuha 
2004-2005 ud Demands for Supple- (Deb. 5, Vol. XXIfI, 28·n·2006) 
anIIryOrlnts-{OeneraI), 2006-2007 I Col302'()3 
(Deb. IS. Vol. XXIV, 12-12.2006) Global Automotive Research Centre at 
CoL S6U4 Cbennai 

De\llnbaJIy' . (Deb. 12, Vol. XXIV, 07·12-2006) 
Airport Col 122-23 

(Deb. 12, Vol. XXIV, 07-12-2006) 
CoI.~ 

Issue of Special Cards 
(Deb. 9, Vol. XXIU, 04-12-2006) 

DeveIopmenl of!llnploR Metropolitan Col. S 1-06 
Rqion Management of Plants in Lalbagh 
(Deb. 6, Vol. XXIII, 29-11 -2006) I Botanical Garden 
CoI.I~ I (Deb. 4, Vol. XXIII. 27·11-2006) 

DeveIopmenl ofMiaor Ports Col. 27940 
(Deb. 1. Vol. XXIII. 22-1] -20(6) Medical Kits in AnpnwIdi Centres 
CoL 370 (Deb. S, Vol. XXIII. 21-11-2006) 

EIedricity Act. 2003 I Col 292-93 
(Deb. 3, Vol. XXIII. 24-11-2006) I Micro Propaption ofSupn:ane 
Col. 441-49 (Deb. 9, Vol. XXIII, 04-12-2006) 

I CoI.300 PwemptioD tom no-. for n.o .... __ Wiler I PrO;dS -"'7 ...... "-'6 I MRO Facilities in Banp~ 
(Deb. 3, Vol. XXIII, 24-11-20(6) I ~~6~7, Vol. XXIV. 14-12-2006) 
CoUCU I I National Coastal Protection Programme 

ExportofJnJn.Ore J (Deb. 4. Vol. XXIII, 27-11-2006) 
(Deb. 10. Vol. XXlII, 0'-12·2006) I Col. 102 
CoL 31-39 I National Meat Board 

Exportofliloo-BllmlltRXc i (Deb. 2, Vol. XXIII, 23-11-2(06) 
(Deb. 9. Vol. XXIII, 04-12.2006)! ColI24-2S . 
CoLD) I National Silk Museum 

FABCity I (~. 15. Vol. XXIV;12-J2-20(6) 
(Deb. 16, Vol. XXIV, 13.12-2006) I ColI06-07 
Col. t99-200 I Need to accord cbe stItUI of dUileal 

Facilities of disabled by CBSE IanCuap to KannIda (MUIt 371) 
(Deb. ~, Vol. XXIll, 21-11-2006) (Deb. 2, Vol. XXllI, 23·11-2006) 
Col. l()9.n I Cotn&-39 

Ferry Service for Physically ChaIJenced ! Need 10 provide RI. 1000 Crore to develop 
Penoaa ! five lldellire towns IIIOUftCi Banpkm: 

in Kamatab(MtJR )77) 
(Deb. 2, Vol. XXlIl, 23-11-2006) (Deb. J9, Vol. XXIV, 11-12-1006) 
ColDS CoBJ4 
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New Railway Line 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 110-15 . 

Setting up a Railway Manufacturing Unit 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 203-04 

Price of Copra Setting up of Botanical Garden 
(Deb. 14. Vol. XXIV, 11-12-2006) (Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 1 16-17 Col. 239-40 

Problems being faced by unorganised I Setting up ofllMs 
JabourintheCouncry(DUR 193) I (Deb. 10, Vol. XXIII, 05-12-2006) 
(Deb. 16. Vol. XXIV, 13-12-2006) I Col. 223-24 
CoL 746-47 ! Silk Blended Yarns 

Procurement of Vegetable Under MIS I (Deb. IS, Vol. XXIV. 12-12-2006) 
(Deb. 19, Vol. XXIV. 18-12-2006) I Col. 177-79 
Col3S-40 i Support Price for Sugarcane 

Purchase of Ready Built Houses i (Deb. 4. Vol. XXIII, 27-1 j-2006) 
(Deb. 18, Vol. XXIV. 15-12-2006); Col.l99 
~1.234-3S I Tourism Projects from Kamataka 

Re-SurveyofGovemmenrLands I (Deb. 7, Vol. XXItI, 30-11-2006) 
(Deb. I, Vol. XXIII. 01-12-2006) i Co1.3!0-1I 
Col. 97.119 i Shiwukar: Prot Mahadeorao , . 

Recruitment of Physically Challenged in i Baglihar Hydro Electric Project 
Civil Services 1 (Deb. 4, Vol. XXIII, 27-1\-2006) 
(Deb. II, Vol. XXIV, 06-12-2006) Col. &9-91 
Col. 156-58 ! Bank Charges 

Release of Funds to Kamataka i (Deb. 3, Vo,1. XXIII. 24-11-2006) 
(Deb. 7. Vol. xxm, 30-11-2006) I Col. 75-76 
Col. 210-11 ! Bird flu Vaccine 

Reservation for Physically Challenged: (Deb. 4, Vol. XXlII, 27-11-2006) 
Persons i Col. 80-81 
(Deb. 17, Vol. XXIV. 14-12-2006) ! Carpet Industry 
Col.ttO-II I (Deb. 15, VoI..XXIV, 12-12-2006) 

RW'aI Elcarification ! Col. 352-53 
i 

(Deb. 3, Vol. XXtIl, 24-11-2006) I Central Educational Institutions (Reser-
Co1.4~ I vation in Admission) Bill. 2006-

Rural Electrification Schemes Consid. &. Pass 
(Deb. II, Vol. XXIV. 15-12-2006) I (Deb. 17. Vol. XXIV, 14-12-2006) 
Col 76-96 I Col. 362~3 

Sea Erosion in KamIdaka I Committee on Railway Catering Service 
(Deb. 19, Vol. XXIV. 11·12-2006) I (Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 239 I CoI.3~ 

Second ACP to Employees I Complaints against PSBs 
(Deb. I, Vol. XXIU. 22-11-2006) I (Deb .. 3, Vol. XXIII,24-11-2006) 
Col. 436 Col513-14 
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Constituting Water Panchayal$ i Facilities for P8SSCnJetS 
(Deb. 16. Vol. XXIV, 13-12.2006) I (Deb. 17, Vol. XXIV, 14-12-2006) 
CoI.I76-n : CoI.l37 

Constitution of Madrasas Boerd I FDI in New and Renewable Encqy Sector 
(Deb. 20, Vol. XXIV. 19-12.2006) 'I' (Deb. a, Vol. XXIII, 01-12-2006) 
Col. 225-26 Col. 197-98 

I 

Coostn.u:tion ofRolds along Indo-China ! Foreign Funds to Madrasas 
Border ! (Deb. 13, Vol. XXIV, 08-12-20(6) 
(Deb. 7, Vol. XXlII, 30-11·2006) I CoI.ln 
Col 79 I Forum ofOillmportina Countries 

Currem Status oflndo·US Nuclear Deal I (Deb. 12. Vol. XXIV. 07-12-20(6) 
(Deb. I, Vol. XXIII. 22-11.2006) i Co1.267~ 

Col. 356-59 I Funds for Modernisation of Police 
Damage to Fencing on LOC : (Deb. IS. Vol. XXIV, 12-12-2006) 

(Deb. 12, Vol. XXIV, 07-12-2006) I Co1.367.Q 
I 

CoJ.I76-n ! Gas Connections 
I 

Dealing with Naxalites I (Deb. 12. Vol. XXIV, 07.12-20(6) 
(Deb. 10, Vol. XXIII, 05-12-20(6) I Col2J9..90 
Col 3-16 ! Health Care facilities Under Mother Care 

Defence Procurement Manual and i Scheme 
Procedure I (Deb. 6. Vol. XXIII. 29-11-2006) 
(Deb. 2. Vol.·XXllJ, 23-11-2006) I CoI.28I-&4 
Cot 111-20 I Health Insurance Scheme 

Demand of Onion by Pakistan i (Deb. I, Vol. XXUI, 22-11-2006) 
(Deb. 9, Vol. XXllI, 04-12-2006)! CoUll 
CoL 246-47 ! Hosing Satieties in Dwatka 

DumpingofEtectronie Wute ! (Deb. a, Vol. XXIII, 01-12.2006) 
(Deb. 10, Vol. xxm. 05-12-2006)! CoL 21 1-12 
CoL 367-61 Hotels in Foreip Countrict 

Earthquake Study Institutes (Dcb. 2, Vol. XXIII, 23-11-2006) 
(Deb. 3, Vol. XXIII. 24-11·2006) Coll.' ..... 
Col. 171-19 I Enc:roadvnenI Imporl of FoodarainJ and Puiles 
( n...L. II ~~INtpalXXJV 06 (Dcb. S. Vol. XXIII. 21-11.2006) 
~ .•• 0. ,-12-2006) 1 Col.3-"'JU 

Col 60-61 1 CIV?"O 

EIICIIIial Commod" ( ... JendI 8ll! Imported fertilizers Iym, at Ports 
2OO6--Coosid. !bel nmmcnt) "1,; (Deb. 4, Vol. XXlll, 27-11-2006) 
(Deb. 3, Vol. XXUl, 24-11-2006); Col. 237 
Col 611-22 1 Infiltration by lSI Agenu in various 

ExponuoUSA33J.n I Governmen& Orpniaations 
(Deb. 10, Vol. XXIII. 05-12-2006) I (Deb. 5, Vol. XXIII. 21-) 1-2006) 
CoL 130-31 ! CoI.145-46 
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Infiltration from J " K 
(Deb. 7, Vol. XXlII, 30-11-2006) 
Col. 320-21 

Investment of EPF Money 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 324-25 

Life-Saving Equipmcnts in Hospitals 
(Deb. 6, Vol. XXIII, 29-11-2006) 
031.36-37 

Loan to Farmers by Banks 
(Deb. 3, Vol. XXIII, 24-\ 1-2006) 
Col. 450-53 

Patenting of Indian Herbs and Plants 
(Deb. 20, Vol. XXIV; 19-12-2006) 
Col 26 

Plantation Sector 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 282-83 

Population Pressure in NCR 
(Deb. IS, Vo/. XXIV, 12-12-2006) 
Col. 137-38 

Prithivi Missile Test 
(Deb. 17, .Vol. XXIV, 14-12-2006) 
Coi.215-16 

Loan to Micro Financing InstiMions i . . . . 
(Deb. 18, Vol. XXIV, 15-12-2006) ! PnvattsatlonofOrdnanceFactones 
Col. 2 10-11 I (Deb. 17, Vol. XXlV, 14-12-2006) I Col. I S6-57 . 

Loans to Agricultural and Sst Sec:tors 
(Deb. 8, Vol. XXIII, 01-12-2006) !ProblemofDrinkingWaterinMegaCities 
Col2J8-19 I (Deb. 8, Vol. XXIII, 01-12-2006) 

Medical Kits in Anpnwadi Centres i Col6Hi5 
(Deb. S, Vol. XXIII, 28-11-2006) 'I Procurement of Paddy 
Colm-93 (Deb. 14, Vol. XXIV, 11-12-2006) 

Meeting of Delhi Dhaka Water I Col 101-03 
Commission Production and Demand of Com 
(Deb. 9, Vol. XXIII, 04-12-2006) (Deb. 19, Vol. XXIV, 18-12-2006) 
Col. 326-27 Col 205 

Modetnisation of Railway Stations Production of Foodgrains 
(Deb. 2, Vol. XXIII. 23-11-2006) (Deb. 4, Vol. XXlJI, 27-11-2006) 
Col30I-m I Col. 91-93 

NationatAari<:ultural Insurance Schemel Providing Education to Muslim 
(Dcb. ", Vo~. XXIII. 27-11-2006) I Community Children 
Col 193 (Deb. S, Vol. XXIII, 28-11-2006) 
~I fliahways DImIaed Due 10 Rains Col. 2n 

(Deb. I. Vol. XXlll, 22-11-2006) 
Col. 36-31 

Need to provide special economic 
packaJes to the fanners affected due 
to drouahtin Maharashtra(MUIt. 377) 
(Deb. II, Vol. XXIV, 06·12-2006) 
Col. 315--16 

NewWapa fOr Apicultural Labourers 
(0.. 9, Vol. XXIII, 04-12-2006) 
CoI.2S3-56 

Rail Line between Delhi-Katra 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 246 

Railway Projects 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col29S-96 

Replacement of AC Coaches 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 233·34 
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Researcll Work on Dengue &: I Setting up ofNationaJ DruJAuthority 
Chik'"'lunya (Deb. 6, Vol. XXIII, 29-11-2006) 
(pcb. I. Vol. XXIII, 22-11-2006) i Co1.187-U 
Col. 191-99 Siddm University Bill. 2006 

Revenue II1d Expenditure Tripura Univenity Bill, 2006 
(Deb. 3, Vol. XXIII, 24-11-2006) Rajiv Gandhi Univenity Bill, 2006-
Col. 539 Consid. &: Pass 

I 
Review of Work Done under Animal I (Deb. 19. Vol. XXIV. 11-12-2006) 

Husbandry i CoJ.632-33 
(Deb. 14. Vol. XXIV, 11-12-2006) ! TalkswithPakistan 
CoI.l32-36 i (Dcb. I. Vol. XXIII. 22-11-2006) 

Sale of Kerosene in Packed Tins i Col. 359-61 . 
(Deb. 2, Vol. XXlII. 23-11-2006) i TargetforProductionofFortilisers 
Col.J40 ! (Deb. 9, Vol. XXIII, 04-12-2006) , 

Sale ofMedic:ines to Privm: Parties II Col. JM..4)6 
(Deb. 16, Vol. XXIV, 13-12-2006) Training 10 Weavers 
CoL 171-79 ! (Deb. J 5, Vol. XXIV, 12-12-2006) 

Scheduled Tribes and other Traditional I Col. 280-11 
Forest Dwellen (R~oanilion of I TransferofDDAtoDelhiGovemment 
FORIlRiah!s)BiIl,2'OO&--Cmsid..&:PB! (Deb. 13, Vol. XXIV. 01-12-2006) 
(Deb .• 1, Vol. XXIV, 15-12-2006)! CoU12-13 
CoL SJO..32 i Trauma Centres aIonJ National Hipways 

Scheme for Oaecking Crimes in Cities i (Deb. 11. Vol. XXIV, 06-12-2006) 
(Deb. 20, Vol. XXIV, 19-12-2006) " CoL 70-11 
Col. 111-12 Unauthorised Conmuction/Oceupelion 

Scheme for Children's Eye Care . by HOMe 
(Deb. 16, Vol. XXIV, 13-12-2006) i (Deb. 10. Vol. XXIU,05-12-2006) 
CoL 195-96 i CoI.221-21 

ScaIrity at Airpons ! U. onodized Salt 
(Deb. " Vol. XXIII, 30-11-2006) i (Deb. 6. Vol. XXIIl, 29-11-2006) 
CoL 95-96 ! Col276-71 

Security of Coal Miftel I Utilisation of Subsidies IIId Plao Funds 
(Deb. 16, Vot. XXIV, 13-12-2006) (Deb. t. Vol. XXIII, 01-12-20(6) 
Cot 473-74 Cot. 1 ..... 50 

Setting of polytecbnia Violltion or Ind. Space. by UAVs 
(Deb. 10. Vol. XXlU, OS-12-2006):! (Deb. 11, Vol. XXIV, 1"·12-2006) 
Col. 361-62 CoL 134-35 

Setting up ofBio Oas P.... I Work PlanofBRe 
(Deb. 13, Vol. XXIV, 01-12-2006) I (Deb. 12. Vol. XXIV. 07 .. 12-2006) 
Col~ Col 93-94 

SeuinaupofKV, W~ScIIeme 
(Deb. 5, Vol. XXIII, 2'.1I-2006)! (Deb. IS. VoJ. XXIV, 12-12-2006) 
Col 391-94 Col. 191-93 
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Youth Development Centres 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 259-61 

Air Services to Kamataka 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 321-22 

•• Ida,~ti Karuu Assistance for Conducting Research and 
ContributIOn to NGOs Training 
~:o.!i Vol. XXIII, 28-11-2006) i - (Deb. 10, Vol. XXIII, 05-12-2006) 

I Col. 166-67 
Credit Facilities to Minorities . 

(Deb. 3, Vol. XXIII, 24-11-2006) AssIstance from SDF 
CoI.S01.()2 (Deb. 4, Vol. XXIII, 27-11-2006) 

Demands for Excess Grants-{General), 
2004-2005 and Demands for 
Supplementary Grants-( General), 
2006-2007 
(Deb. 15, Vol. XXIV, 12-12-2006) 
ColSS-S7 

Foreip Direct Investment 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 320-48 

Prohibition afOtild Marriage Bill, 2006 -
Consid. a: Pass 
{Deb .. 20, Vol. XXIV, 19-12-2006) 
CoL 466-68 

Report by NCRB 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 91-100 

Restriction on Withdrawals from EPF 
(Deb. 19. Vol. XXIV. 18-12-2006) 
Col 91-92 

Vande Mataram in Schools 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 376 

SIbaf. SIt,; kapU 
Situation arisina out of on-going sealing 

drive in Ddhi(DUR 193) 
,~b. 4, Vol. XXIII, 27-11-2006) 
Col. 36S-7S 

Siddlnara,SluiGM. 
Air AmbulMce Services 

(Deb. 7, Vol. XXlJI, 30-11-2006) 
Col~J.;04 

C<lI.66-67 
Compllterisation of Treasuries in 

Kamataka 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 342 

Construction of Tourist Hostel in 
Bangalore 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 296-97 

Conversion of Mangroves 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 303-04 

Debit Cards to Accounts HoldeB 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 374-75 

Delay in Release of Funds under PMGSY 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 81-85 

Development of Coastal Circuit in 
Kamataka 
(Deb. II. Vol. XXIV, 06-12-2006) 
Col. 134-35 

Digitization of Village Maps 
(Deb. 3, Vol. xxm, 24-11-2006) 
CoJ.428-29 

E.P.f. Funds in Different SectoB 
(Deb. 14, Vol. XXIV, i \-12-2006) 
Col. 153-S4 

Employment Opportunity for Unskilled 
Migrants from Rural Areas 
(Deb. 18. Vol. XXIV, 15-l2-2006) 
Col.l13 
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Eradi<:abon of Poverty Mechanism. for Release ofSUJIt 
(Deb. 3, Vol. XXIII, 24-11-2006) (Deb. 14, Vol. XXIV, 11-12-2006) 
ColS4l~ Col22()..21 

Export Variety ofTobac:co I Micro Propagation of Sugarcane 
(Deb. 20, Vol. XXIV, 19-12.2(06) I (Deb. 9, Vol. XXIII, 04-12.20(6) 
catiSI-S9 Col 300 

Financial Assistance to Distinguished I MIS for Arecanut 
Persons I (Deb. 9, Vol. XXIII. 04-12-2(06) 
(Deb. 2. Vol. XXIII, 23.1t -2(06) I Col 90-91 
Col 222-23 i National Coastal Proto.:tion Programme 

FootOver-BridgeinKamatab I (Deb. 4, Vol. XXIII, 27-\1-20(6) 
(Deb. 7, Vol. XXII1. 30.11.2006); CoI.I02 
Col 65-66 i National Family Welfare Programme 

Funds for Development and PromotiQnof 1 (Deb. 11, Vol. XXIV, 06-12-2(06) 
Science and Technology I Col 36-37 
(Deb. I. Vol. XXllI, 01-12.20(6) I NationalWaterPolicy 
Cot 161-69 1 (Deb. 14, Vol. XXIV, 11·12·2006) 

Funds for Women Hostels I Col 22·23 
(Deb. 20, Vol. XXIV, 19-12-2006) Ii Need to speed up the conversion work of 
Col. 161-7. two lane into four lane from Sira~ 

I Hariyur to Haven in Kamataka (MUR 
Gas Based'Power Projects . 37T) . 

(Deb. 0, Vol. XXIV, 01-12-20(6)! (Deb. IS. Vol. XXIV. 12-12-2006) 
CoL 198-99 ! CoL 445 

Gauae Conversion in Kamatab I Oil and Gas Eq>lorWon Projecb 
(Deb. 2, Vol. XXIII, 23-11·2006) I (Deb. 12. Vol. XXIV, 07-12-2006) 
ColJ9.90 i Col. 136-37 

Hostels for SCs and OBCs Students ! Opening of Adilya Solar SbopI 
(Deb. 17, Vol. XXIV, 14.12.20(6) 1 (Dcb. 3, Vol. XXII1. 24-11-2006) 
Col. 195-204 I Col. 24S47 

Impon from Asian Countries ! Openi",· of Ayusb W'ma 
(Deb. IS, Vol. XXIV, J2-12-2oo6) i (Deb. I, Vol. XXIII, 22-11-2(06) 
CoI.211-19 ! Col94 

Industrial Development Centres I Premature Rdirement by Labour Class 
(Deb. S. Vol. XXIII, 21-11.2006) I (Deb. 4. Vot. XXIII. 27-11·2906) 
Col. 409-14 i Cot 139 

Ufting of Water i Railway Projects in Xllmlltlka 
(Deb. 19. Vol. XXIV, 11-12-2006)! (Deb. 2, Vol. XXUI, 23-11-2006) 
Col. 75· 1 Col 70-7, 

Loan to Agriculture Sector ! ~ionofWot1dna Group on 
(Deb 9 Vol XXIII OA ·12 2 ! Mllumum Wages 
Col24s46' ...- - 006) I (Deb. 14, Vol. XXIV, 11-12-20(6) I Col. 112·13 
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Reduction ofMCA and Engineering Seats Upliftment ofTribal Women 
(Deb. S, Vol. XXIII. 28-11-2006) (Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 93-94 Co1.337-38 

Release of Funds to Kamataka 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoI.210-11 

Urb~ Housing Policy 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Co1.331-32 

Revision ofStaffmg Patterns in leDS Widening and Renovation ofNHs 
(Deb. S, Vol. XXIII, 28-1\ -2006) (Deb. 6, Vol. XXIII, 29-11-2006) 
CoI.3S4 CoUI7-22 

Setting up of Mini Hydro Power Projects 
(Deb. 18, Vol. XXIV. 15-12-2006) 
Col2S3-SS 

Setting up of Power Projects 
(Deb, 13, Vol. XXIV. 08-12-2006) 
Col. 121-22 

Setting up ofTelepbone Booths 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 271 

Starting Mobile Hospitals 
(Deb. 6, Vol. XXIlJ, 29-11-2006) 
Col. 212 

Subsidy for Cold Storage 
(Deb. 14, Vol. XXIV, 11-12-2006) 
CoI.~S 

Target! Achievement under RMK 
(Deb, IS. Vol. XXIV, 12-12-2006) 
Col. 90-95 

Sldbu, Shrl Navjot Sincb 
Import ofVanaspati from Sri Lanka 

(Deb. 9, Vol. XXIII, 04.12-2006) 
Col. 127 

lSI-LITE Terror Agenda 
(Deb. S, Vol. 'XXIII, 28-11-2006) 
Col. 286 

Negative Policies of Insurance Companies 
(Deb, 3, Vol. XXIII. 24-11-2006) 
CoI,403-09 

OUlSOurCing ofBankingActivities in Rural 
Areas 
(Deb, 3, Vol. XXIII, 24-11-2006) 
Col. 196 

Performance ofPSBs 
(Deb, 3, Vol. XXIII, 24-11-2006) 
Col. 54041 

Textile units in K.amataka I Promotion ofCoirffraditionallndustries 
(Deb. 5, Vol. XXIII, 28.11.2006) i (Deb, 5, Vol. XXIIl. 28-11-2006) 
Col. 262-65 ! Col. 49-50 

Tourism Projects from Kamataka ; Seismic iurvey for Gas Hydrates 
(Deb. 7. Vol. XXllI, 30-11-2006) 1 (Deb. 7. Vol. XXIII. 30-11-2006) 
Col 3 10-II ! Col 88-89 

I 
Trainees of SAl i Ticketless Travellers in Trains 

(Deb. 16, Vol. XXIV, 13-12-2006) Ii (Deb, 7, VoI.XXIII. 30-11-2006) 
CoL 460-61 Co1.211-14 

I 

Training of SporUpersolIS 1 Sikdar. SbriJuti Jyotlrmoyee 
(Deb. 6, Vol. XXllI, 29-11-2066) i Agreement with ASEAN Airlines 
Col.I26-2t. II (Deb. 17, Vol. XXIV, 14-12-2006) 

Unemployment among GraduateslPost- Col. 19-90 
Graduates of Pharmacy . Growth Centre Schemes 
(Deb. 16. Vol. XXIV. 13.12-2006) I (Deb, 15. Vol. XXIV, 12-12-2006) 
Col 66-67· Col. 206-12 
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National Sports Development Funds 
(Deb. 16, Vol. XXIV, 13-12-20(6) 
Col.467~ 

Non-Availability of Sports Equipments 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoI.IS7.Q 

Promotion of Intercaste Marriaps 
(Deb. 7. Vol. XXIII, 30-11-2006) 
CoL21 

Electoral Expenses 
(Deb. 13, Vol. XXIV, 08-12-20(6) 
Col. 295-98 

Electricity Act. 2003 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 441-49 

Encroac;hmcnt on Railway Land 
(Deb. 2, Vol. XXIIJ, 23-11-2006) 
Col. lOS 

SiaP Deo, ~riJuti Saaaeeta Kamart I Evaluation of Public Undertakings 
Access of BIO-Technology to Farmers 

(Deb. 4, Vol. XXIII, 27-11-20(6), (Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 232-33 . I CoL 135-36 

Appointmenc ofNon-Official Directon I Exodus ofRUI'II People 
(Deb. 3, Vol. XXIII, 24-11-200(;) i (Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 392-95 : CoUll 

Beautific:ation ofDelhi I Expon by Small Sc:ale Industries 
(Deb. 13, Vol. XXIV, OB-12-200(;) I (Deb. )S, Vol. XXIV, 12-12-2006) 
CoL2S4 I Col. 343-44 

Cases filed by Pollution Control Board I Export Development Cenoes 
(Deb. 14. Vol. XXIV, 11-12-20(6) I (Deb. S, Vol. XXlll, 21-11-2006) 
Col 167 i Col 12-11 

Ceiling Oft Call Charges I Fake Foreign Universities 
(Deb. II, Vol. XXIV, 06-12-2006) I (Deb. 10. Vol. XXIII. OS-12-2006) 
Col 1-9 ! CoL 229-30 

Check on Population Gro~ l Faulty Telephone Bills 
(Deb. I, Vol. XXIII. 22-11-200'6)! (Deb. 16, Vol. XXIV, 13-12-20(6) 
CoI.342-S1 . ! CoL 73-74 

Code of Conduct for Banks : F . B ks 
~~'I:'~i Vol. XXIV. 15-12-2oo6)! °7~:. 7;, Vol. XXIV, 01-12-2006) 

.: CoI.2J3-11 
Commercial Development of Unutilised I 

Railway Land ; Fareip Debt 
(Deb. 12, Vol. XXIV, 07-12-2006) I (Deb. 13, Vol. XXIV. 0'-12-2006) 
Col 45-47 I Col. 59-63 

Compulerisation of Post Off~ I Fomp ExcMnp Relerve 
(Deb. I, Vol. XXIII, 22-11-2006) I (Deb.1B, Vol. XXIV. 1S-12-2(06) 
CoI.17S-1l I Col. 179-80 

Demarcalion of A and B CaIOlOlY I Fomp Tourisla 
(Deb. 20, Vol. XXIV, 19-12-2006) I (Deb. 2. Vol. XXIII, 23-11-2006) 
Col. J 76 \ Col. 31)1..12 

I 
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Forest Fire 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 337-44 

Funds for Rural Areas 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 181-82 

Funds to NGOs 
(Deb. I. Vol. XXIII, 22-11-2006) 
Co1.101"()3 

Grants to Public Schools 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 275-76 

Growth Centre Schemes . 
(Deb. I S, Vol. XXJV, 12-12-2006) 
Col. 206-12 

Hydro Power Projects 
(Deb. 3, Vol. XXltI, 24-11-2006) 
Col. 471-76 

Illegal Occupatioa on DDA Land 
(Deb. 3. Vol. XXIII, 24.11-2006) 
Col. 241 

Import of Agricultural Produce 
(Deb. I S, Vol. XXIV, 12·12-2006) 
Cot24-30 

Location wise details ofEPZs, SEZs, FTZs 
and Agro Export Zones 
(Deb. 5. Vol. XXIII, 28-11-2006) 
Cot.2S9~ 

Maintenance of Historical Temples in 
Pakistan 
(Deb. 7, Vol. XXIII, 30-11~2006) 
Col. 83-84 

Modernisation ofNTC Mills 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 115-16 

Need to provide central assistance for 
restoration/reconstruction work in 
flood affected 
districts of Orissa (MUR 377) 
(Deb. 19. Vol. XXIV. 18-12-2006) 
Co1.514-15 

Need to rehabilitate the persons displaced 
due to acquisition ofland by Mahanadi 
Coal Field Limited for mining operations 
in Orissa (MUR 3 77) 
(Deb. 6, Vol. xxm, 29-1I-2006) 
Cot.496-97 

NPA Written Off 
lOeb. 8, Vol. XXIII, 01-12-2006) 
Col. 225-26 

Incentives to Food Processing Industries Out of Order Village Exchanges 
(Deb. 7. Vol. XXIII, 30-1I-2006), (Deb. II. Vol. XXIV, 06-12-2oo6) 
Col 195-97 Col. 69-70 

lncrease in Revenue after Petroleum Price 
Hike 
(Deb. ll, Vol. XXIV, 01-12-2006) 
Col 1.79 

lrription Uacler Bharat NinnaD 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 4-6 

Issue of Waitlisted/Uaconfirmed 
Reservation Tickets under Tatka) 
Scheme 
(Deb. 17. Vol. XXIV, 14-12-2006) 
CoI.lIl·12 

Prohibition of Child Marriage Bill, 2006-
Consid. & Pass 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Co1.47~ 

Purchasing Power of Rupee 
(Deb. 18, Vol. XXIV. 15-12-2006) 
Col. 195-96 

Rail Service 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col.IS7 

Railway Projects 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col. \66-67 
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RecornmeadatioD of Tajendfa KhInDa 
c. ... 11 
(Deb. II, Vol. XXIV, 15-12-2006) 
CoUll-l2 

bluatioft in Rules of Accelerated 
...... BenefiI"....... 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoL 176-77 

Repair of Railway Bridges and Tradts 
(Deb. 2, Vol. XXIIl, 23-11-2006) 
CoLliS 

..., CIIHAIry LII 
Acquiaition oflAlnd em Border 

(Deb. 20, Vol. XXIV, 1'.12-2006) 
Colt" 

Chi1*wI out of School 
(Deb. 5, Vol. XXIII, 21-11-2006) 
CoL31-12 

Consiruction orBuholi-Beni-BhIderwah 
Roed 
(Deb. 12. Vol. XXIV. 07-12-2006) 
CoI.~ 

Revenue tbroup FEIl.A and MRTP Acts ConstnIction orBridp Over River Ravi 
(Dcb. &, Vol. XXIll. 01-12-2006): (Deb. 7. Vol. XXIII, 30-11-20(6) 
Col. 163-64 I Col72 

Scuing up ofFenilizer Plants Abroad I Control ofHydroaea ill Rail Steel 
(Deb. 4. Vol. XXIII. 27-11-2006) ( .... --- 12 Vol XXIV 07-12-2006) CotS) .....:Iu. •• • 

CoL 102-04 
SettiAa up of Heavy IndustrieslPublic 

Euteqwises 
(Deb. 7, Vol. xxm, 30-11-2006) I 

Col 93 ! 

Demand. for ExcelS Grants 
(IlaiIwIIyI)-2004-20051ftd o...da 
for SuppIemadryOnntl~)
~2007 

Slow PIcc-oflmplaJleaallion ofMPLADS ! 
(Deb. 11, Vol. XXIV. 06-12-2006) I (Deb, 10, Vol. XXIII, OS-12-2006) 
Col 169-70 I CoL"'''' 

Sources of Water ! fitina ~ Border 
(Deb. 9, Vol. XXllI. 04-12.2006) i (Deb. IS, Vol. XXIV, 12-12-2006) 
Col 147-49 \ CoI.27S.77 

Telephone Networks in Rural and Tribal I Freedom FiIbtm of J.K 
Are.. I (Deb. S, Vol. XXIII, 21-11.2(06) 
(Deb. 6, Vol. XXI1I. 29-11·2006) Col lOS 
Col 190-91 

Tune Table of Airlines 
(Deb. 17, Vol. XXIV, 14·12-2006) 
Col. 221 

TraMportalion BUJineSi Through Sea. 
RDute 
(Deb. 16, Vol. XXIV. 13-12.2006) 
Col 411-12 

Unused Coal 
(Dt'b. I, Vol. XXIII,22-11-20(6) 
011.135·36 

Need to Jive compenution to the farmers 
of R.S. Pura, Hiranapr and Jammu 
Dislrids whose land was acquired by 
the Defenee audIori&ics (MUIt 377) 
(Deb: II, Vol. XXIV, 06·12·2006) 
CoLJIO 

Need to look inSo the prob&eml beina fiad 
by peopJo IIvina &Ion. the Intcm.l-
tionaI border. (MOl 377) 
(Deb. 4. Vol. XXIll. 27-11-2006) 
CoL 301 
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Oilseed Crops 

(Deb. 9, Vol. XXlII, 04-12-2006) 
Col. IS 

Prices of Cement 

Infiltration by lSI Aleots ill varioul 
Government Orpnisations 
(Deb. S, Vol. XXIII. 28-11-2006) 
Col14S-46 

(Deb. IS, Vol. XXIV, 12-12-2006) Promotion of Sports Activities 
Col.l21-3S (Deb. I, Vol. XXIII. 22-11-2006) 

Problems beina faced by unorganized 
labour in the country (OUR 193) 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 442-4S 

Report on the State of Panchayats-A 
Mid· TcnnReYiew .-.dAppraisal-2006 
(DUR193) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
ColSOJ.OS 

Rile in prices of essential commodities 
(DURt93) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 406-01 

51 .. ", Dr. ~"Ia Pruad 
Statement Correc:tilla Reply to Starred 

Question No. 294 Dated 14.1.2006 
(Hindi Version)reprding Procurement 
of Poor Quality ofFoodgrains (St.) 
(Deb. 9, Vol. XXIII, 64-12-2006) 
Col.3lNl 

Stap, DI:. Ma ..... 
Statement made by Minister of External 

Affairs on 12.12.2006 regarding Indo-
US . Civil Nuclear Cooperation 
(DUR (93) 
(Deb. 19. Vol. XXIV, 11-12-2006) 
CoI.S67-72 

Siap.KawarMuwadra 
Cunputer Facilities in Post Offices ofRura! 

Areas 
(Deb. 6, Vol. XXIII, 29-11-2006) 
ColS4-SS 

Eseential ConImoditieI (A.mendment) BiU, 
2~onsid .• Pus 
(Deb. S, Vol. XXIII, 21-11-2006) 
CoI.n2-36 

Col. 433 
Protection of witness 

(Deb. S, Vol. XXIII, 21-11-2006) 
Col.llS 

Report on the State of Panchaym-A 
Mid-Term Review .-.dAppUal-2006 
(DUR193) 
(Deb.. 9, Vol. XXIII, 04-12-2006) 
Col43S-40 

Upliftment ofUnemployed Youth in Rural 
Area 
(Deb. 4, Vol. XXIII. 27-11-20(6) 
Col 120-30 

51 ...... rlArj •• 
Central Educational Institutions (Reser-

vation in Admission) Bill, 2006-
Consid. &; Pus 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 286, 369-72 

Siacb. Sltri BriJbb ...... Sura. 
Allotment of Land for Commercial 

Activities 
(Deb~ 11, Vol. XXIV, IS-12-2006) 
Col 169-70 

Allotment of LandlSpace to Residents 
Welfare Association 
(Deb. 11, Vol. XXIV, IS-12-2006) 
Col 344-46 

New Foreip Policy 
(Deb. 1, Vol. XXlIl, 22-11-201)6) 
CoI.1l9-20 

Posting oflFS Officers Abroad 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 198-99 



636 LOK SABHA 

RInlElec6ification I Frcipt Ind Pauenpr F.,. 
(Deb. 3, Vol. XXlU. 24-11-2006) (Deb. 7, Vol. xxtUt 30-n-2006) 
Coi.4S6-66 I CoI.I7 

S..,."... of Trains III Gonda SbItiGn I Guidelines for l.oM 1'0 Priority Sec:eDr 
(Deb. 17, Vol. XXIV. 14-12-2006)! (DetS .•• Vol. XXIII, 01-12-lt06) 
CoLJ 11 ! Col 116-17 

Vacuum Pipe CUIfins : I. i D' ... f f IK. 
(Deb. 7. Vol. xxm. 30-11.2006)! n~ noetlrement ",p 0 &eu",. 
Col 13 (Deb. S, Vol. XX III , 2'-11-2006) 

SiJIah. Sllri Chnctra Bb........ Col. 213-14 
Attivities ofNebru Yuvak Kendra I In$Ul'aDCC!;Over to caPF 

(Deb. I. Vol. XXiii. 21-11 -2006) \ (Deb. S, Vol. XXlJI, 2'-11-2006) 
Col. 43 1-33 I ColI6S-66 

Agreemet1lS with Kuwait and Saudi Arabia ! ManaaiR& Pension fuads 
IbrlPGSuppIy 1 (Deb. 13, Vol. XXIV, 01-12-1006) 
(Deb. 17, Vol. XXIV. 14-12·2006) i CoI.143-44 
Col. III ! Mobile Courts iRRurli Areas 

a.taesinModeJof~IcPiDaDcfence 1 (Deb. 3. Vol. XXUI, 24-1l-2006) 
Products l Col 447 
(Deb. 12. Vol. XXIV, 07-12-2006) I 
Col 127.29 1 NIlioftaI Rural HcatIh Mission 

Coosttuctioa of Natioaal Hiahways for i (Deb. 6, VoJ~ XXlll. 29-11·2006) 
~a.ncs ! Col"I-44 
(Deb. II. Vol. XXIV, 06-12-2006) 1 Need SO procure rice fiom UUIr Pntdah 
Col 226-27 I to aYOid 1M ... of food&rainI in 

Defence Procurement Manual and! thr JOdownufFCJ (MUR3m 
Procedure l (0. ... 4, Vol. xxm, 21-1 J-2806.) 
(Dcb. 2, Vol. XXUl, U-II-20~)! CGI._ 
Col 111-20 I NPAsof .... 

Delay inClearanc:eofChequa i (Deb. 11, Vol. XXIV, 1'·12-2006) 
(Deb. 3, Vol. XXIII. 24.11-2086)! Col. 9 
Col Sl·S2 i Pacic::ide RaidueI in Soft DriAks 

DeJay in Settlement orp.F. Claims . I, (Deb. 6. Vol. XXIIJ.29-U.2006) 
(Deb. 4, Vol. XXIII. 27-11-2006). ColI91 .... 
Col22t ! 

I PrivIItiMIdonofPStn FixatioRofRaleoflntaatfotEPf I 
(Deb. 4, Vol. XXlll. 27-tt-2006) i (Deb. 7. Vol. XXIII. 30-11-2006) 
CollSl I Col2Ol-09 

I 

forei~ Plane ill Noo-ftyin& Area i Protection of witMu 
(Deb. 12, Vol. XX1V. 07-12-2006) I (Deb. 5, Vol. XXIII. 2I.11-2G06) 
Col 217.... I ColIU 
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~rt ~ ~~ on Banking and I Siach. Shri DutlaYlat 
FiNncial PolICIeS Bird Hit Incidents 
(Deb. 3. Vol. XXIII, 24-11-2006)! (Deb. 7, Vol. XXIII. 30-11-2006) 
CoL377 I Col. 148 

Revision of Prices of Petroleum Products I Bypasses Around Jaipur City 
(Deb. 2. Vol. XXIII. 23-11-2006) (Deb~ 6, Vol. XXIII, 29-11-2006) 
~.131-33 I ~.307 

Share of Apicukure in Planned Growth Closure of RAPS UQit 
(lkb. 19, Vol. XXIV. 18-12-2006) I (Deb. 6, Vol. XXIII, 29-11.2006) 
Col 173-74 Col. 140-41 

Task Force on Jurisprudence I Comm\ller Safety on Nationall{jghwayt 
(Deb. I, Vol. XXIII, 22-11-2006)! {Deb. 1. Vol. XXIII, 22-11-2006) 
Col 333-31 . Col. 57.sa 

Use of IT in Health Care Initiatives Demands for EX(:CSS Grants (Jtailways)-
(Deb. 6, Vol. XXIII. 29-) 1-2006) 2004-2005 and Demands for Supple-
Col244-4S I meraryGrds(Railways}-2006-2007 

WHOReportonFarmetJ. Suicide I (Deb. 10, Vol. XXlIJ, 05-12-2006) 
(Deb. 14, Vol. XXIV, 11-12-2006) ColS86-87 
Col26W9 ; DiversitkalioJl Programme ofNHPC 

! (Deb. 8, Vol. XXIII, 01-12-2006) 
SAqla.SltriCluuldrUlltu . CoI.179 
I9usb Speaaliled Clinics in M.P. . l Flood affected Statel 

(Deb. II, Vol. XXIV. 06-12-2006) I (Deb. S, Vol. XXIII, 21-11-2006) 
Col. 4344 i CoL 124-30 

lOSMT Scheme four ....... ofNIIionaI Hiabways 
(Deb. 13. Vol. XXIV. 01-12-2006) (Deb. I, Vol. xxm. 22-11-2006) 
Col 271·72 Col 363 

Introduction ofGarib RIlh Trams fund forlmpro\lemeDtofNHs 
(Deb. " Vol. XXIII. 30·11·2006) (Deb. 6. Vol. XXIII. 29-11-2006) 
CoI.I4-IS Coll22-24 

Post Gnduate Counes 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 92-93 

Tiser Conserwtion Authority 
(Deb. 14, Vol. XXIV, 11-12·2006) 
CoL 69-73 

Trainin, to Rural A~ 
(Deb. I. Vol. XXIII. 01-12-2006) 
CoI.121-2l 

lndo-Pak Trade AgreeJnent 
(Deb. 5, Vol. XXIII. 28-11-2006) 
Col. 135 

Integrated Slwn Development Programme 
(Deb. I, Vol. XXlII, 01-12-2006) 
Col 132·33 

I.MhIrIalNohN Urban Renewal Miuioo 
(Deb. 3, Vol. XXIlJ, 24.11-2(06) 
CotSI6-•• 
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Maritime Ties with South-East Asian Settin& up of Power Plants in Delhi 
RctioD (Deb. 3, Vol. XXIII, 24-11-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006) Col. 349 
Col. 67"" 

Merpr of Air lDdia md Indian Airlines 
(Deb. 2, Vol. XXllI. 23-11-2006) 
Col. 20-21 

Merpr ofSleellMiniDa Units with SAIL 
(Deb. 9, Vol. xxm, 04-12-2006) 
Col. J6C).6l 

Multiple enIIY VISa FICUity to Forcipers 
(Deb. $. Vol. XXIII, 21-11-2006) 
CoL27S-76 

NItioaaI Sleel Policy 
(Deb. -t, Vol. XXIII, 27-11-2006) 
Col.lS4-56 

Strengthenina of Coast Guards 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col. 140 

Strengthening ofNerional Sec:urity Guard 
(Deb. 5. Vol. XXIII, 21-11-2006) 
CoL219 

UpPclation oflCMR 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 321-22 

81.,.., SlIrt G ... b 
Bypasses alol1l National HiJbways 

(Deb. 6. Vol. XXIII, 29-11-2006) 
Col. 294-300 

Noa-VsabIe Jteftneriea Coal Raerves in M.P. 
(Deb. 7, Vol. XXIU, 30-11-2006) (Deb, 16, Vol. XXIV, 13-12-2006) 
CoL 239 I CoL 2OC).02 

PurchueofUranium tomAUltralia Condition of Indian Spons 
(Deb. I, Vol .. XXIII. 22-11-2006) (Deb. 16, Vol. XXIV, 13·12-2006) 
Col. 2CJ6.07 Col. 537·31 

Removal from Cbairmaa,bip of 
MoaifoIiII& ec.w-nIDeei 
(Deb. 3, Vol. xxm, 24-11·2006) 
Col. 411 

RepeirIDd ~O(QemhelCaai 
(Deb. 4. Vol. xxrn, 27.11·2006) 
Col. 70-71 

Requirement ofHolelIooml 
(Deb. 12. Vol. XXIV, 07-12-2006) 
CoL 120-21 

Researcb and Development Work on 
7 ..... 
(Deb. 2, Vol. XXIII, 23· 11-2006) 
Col.16)~ 

SellilllofWwayTicUla 
(Deb. 2, VoL xxm. 23·11-2006) 
Col. 220-21 

Seama up ofDMI 
(Deb. 10, Vol. xxm. 05-12.2006) 
CoLD3-24 

CoaditioDt ofWTO 
(Deb. 5, Vol. XXIII, 21·11-2006) 
CoLl26-2I 

DImIDda for Excaa 0natt-{0ennI). 
lOO4-~ IDd DemIAdI for Suppa.. 
....,.~0eaIrII),2006-2007 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Co'S'6-77 

Dctacbmeat ofBocia IoU. Exprea 
(Deb. 7. Vol. xxm, 30·11·2006) 
Col. 2 19-20 

Dctailt of IT Collocdoa 
(Deb. I. Vol. XXIII, 01.12-2006) 
Col. 113-71 

De¥e1oplneDflCu1tMdon otHerbl1 P .... 
(Deb. I. Vol. XXIII, 22-11-2006) 
Col 1'7 

Dominance of IDdian Compo I., in 
Europe 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col 23 1-32 
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Orouiht Affected States Problems being flCed by UIlOrpIlbed 
(Deb. 4, Vol. XXIII. 27-11-2006) labour in thec:ouairy(DUll 193) 
Col. 43-44 (Deb. 16, Vol. XXIV, lil2-lOM) 

Electrifk:ation ofltail Lines Col. 7S2-S4 
(Deb. 12, Vol. XXlV, 07-12-2006) Production of Paddy 
Col 24-32 (Deb. 14, VoI.XXlV. U-12-~O(6) 

ExpansionlMai~ of AinIrips Col. 9-10 
(Deb. 12, Vol. XXIV, 07-12-2006) Settin& up ofFPIs in States 
Col. 221-22 (Deb. 12, Vol. XXIV. 07-12-20(6) 

facilities at Railway StaliolU under I Col2S4-S6 
Jabalpur Division I Setting up of Police Traininc CentreI 
(Deb. 2, Vol. XXIII. 23-11-2006) (Deb. 10. Vol. XXIII, OS-12-2006) 
Col. 93-94 Col 17 

Import of Apicultural Produce 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 27 

IT Dmukers 
(Deb. II. Vol. XXIV. 15-12-2006) 
Col. 219-20 

Moderniution of Madanas 
{Deb. IS, Vol. XXIV. 12-12.20(6) 
Col. 3,.." 

ShippiDa Protocol with Pakis&a 
(Deb. 11. Vol. XXIV, 06-12-2006) 
Col. 27 

Tax Collection 
(Deb. I, Vol. XXIII. 01-1'2-2006) 
Coll2S-26 

Time Schedule ofRevanchal Exprea 
(Deb. 7, Vol. XXIII. 30-11-2006) 
Col 130 

Need to approve the proposal of the TradewithAmorica 
Governllleat of "adby. Pradesb (Deb. JO, Vol. XXIII, 05-J2-2006) 
providiq b ow-.hip ,... 10 the Col 279 
peop .. IMnt ....... (MUR377) Unemployed Pmons 
(Deb. 16, Vol. XXIV, U-12-2006) I (Deb. 4. V"l. XXIII, 27-1I02006) 
Col. 610 CoL 194-99 

Need 10 let • III IDdian Oil or Bhant W.H.O. Report r-:. 3uicide 
Petroleum Depot in vU ... e Veab•• (Deb. IS, Vol. XXIV. 12-12-2006) 
s-. MIdbya Pndesh (MUR. 377) Col. 186-87 
(Deb. 4, Vol. XXllI, 27-11-2006) II . 

Col. 302-03 SiJlP, Slari Gueata Pruad 
PoUudon Ia.u.s ASl Clearance to DDA Piols 

(Oft. 9, Vol. XXIn. o.t-12-2006) (Deb. I •• Vol. XXIV, U-11-20(6) 
Col. 201-17 Col 165-66 

hi-. CoaIpIDlea 10 0p0rIIIe CoaSainor Crime tpiDst Children by lDItiaItioIl Co-
Traina onliDItor 
(Deb. 2, Vol. XXIn. 23-11-20(6) (Deb. ]S, VoL XXIV, 12-12-20(6) 
CoI.229-30 Coli 1 S 
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DaImia Dadri Cement Limited (Acquisition I Bank strikes 
and Trall5fer of Undertakings) (Deb. 3, Vol. XXUJ. 24-11-2006) 
Ameodmeat Bill, 2006--C0nsid. &: Pass I Col. 399-40 I 
(Deb. 16, Vol. XXIV, 13-12-2006) I Clearance Time of Goods •. tAirports 
Q)l636 (Deb. 17, Vol. XXIV, 14·12·2006) 

Demands for Excess Grams (RaitwaYs)-! Col. ISS-59 
2004-200~ and I>enwtIds for Supple· ! Closure of Demat Accounts 
~0rantI(Rai1ways)-2006-2007 I (Deb. 3, Vol. XXIII, 24-11-2006) 
(Deb. 10, Vol. XXIII, 05-12-2006) 1 Col 470-71 

Col. SI9 i Con.struction of Roads along Indo-China 
Dilapidated St:retcbes ofNHsin Bihar 1 Border 

(Deb. 16. Vol. XXIV, 13-12·20%) j (Deb. 7, Vol. XXIII, 30-1)-2006) 
Col. 145-46 ; Col. 79 

Employment Generation in Rural Areas I Delay in Execution of Projects 
(Deb. 13, Vol. XX1V, 08-12·2006) i (Deb. 6, Vol. XXIII. 29-11-2006) 
~~ I ~D~ 

Ea,Ji5b and Foreign Languages I Discrepancy in Merchandise Tride 
UaiwnityBm.2OO6-Consid.&:Pass I (Deb. 10, Vol. XXIII, 05-12-2006) 
(Deb~ IS. Vol. XXIV, 12-12-2006) ColIla.89 

CoL46U4 I Disinvesunent of GovemmenC'. SMre in 
lalliaawala 8a&h National Memorial MUt 

(.AmeoIbent) Bill, 2006-{Consid. &:! (Deb.', Vol. XXlIl. 01-12-2006) 
Pa) I Col.~ . 
(Deb. 7, Vol. xxm, 30-11·2006) I DispoIalofConfIlalledProperties. 
Cot31O-1J . I (Deb. 13, Vol. XXIV, 01-12-2006) 

PeodiDa Cues for Freehold I CoL217-19 . 
(Deb. 3, Vol. XXIII, 24-11-2006) i . ofESISchemea' U--.. ;....t 
Col.3SI-S9 I ExpImion 1ft .......... -

Report OR 1he Scate of PancbayalJ-A! Soctioa 
Mid-Tcrmlt.eYicwandApprai:sU-2006 I (Deb. 19, Vol. XXIV. 11-12-2006) 
(DUIt193) I Col 225 
(Deb. 9, Vol. XXIII. 04-12-2006) Foreian Plane in Non-tI)'in&Arca 
Col. 444-47 ! (Deb. 12, Vol. XXIV. ~7-12-2(06) 

StaIaa of:Works OIl NHt ill Bihar ! COl2l7 .... 
(Deb. 6,Vol. XXIU, 29-11-2006) I; GIobaJ Competition in V.iouI Sorvices 
Col304-M (Deb. 20, Vol. XXIV. 19·12-2006) 

U~ofFJyinc.lud1utea . I Co1271·72 
(.Deb. 7, Vol. xxm, 30-11 4 2006) HistoricalSpeechelofFreedomFiahtm 
CoL49-S} (Deb. 9, Vol. xxm. 04-12.2006) 

..... SllriXlr1i v.nu.. Col 237 
AcquiIitioa of Aircraft OIl Dry Leue Implemeellllioa ofICI1 Act 

(Deb, 1. Vol. XXDI, 30-ll-2006) (Deb. J. Vol. XXUl, 22-11-2006) 
Col 210 CoL...., 
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Inferior Quality Cereals in Forward I Recruitment of Physic:alfy ChaJlenpd in 
Trading Civil Services 
(Deb. 4, Vol. XXIJJ, 27-11-2006), (Deb. II. Vol. XXIV, 06-12-2006) 
~LI~ ~.I~I 

Insurance cover to CRPF : Restructuring of Employees Provident 
(Deb. S, Vol. XXIII, 21-11-2006)' Fund Organisalion 
~1.16~ (Deb. 4. Vol. XXIII. 27-11-2006) 

International Flights from Smaller Airports I Col 235-36 
(Deb. 7, Vol. XXIJI, 30-11-2006) , ScaminCanaraBank 
Co1.41-42 " (Deb. B, Vol. XXIII, 01-12-2006) 

IT Exemption for Software Companies CoL 212-13 
(Deb. lB. Vol. XXIV. 15-12-2006) II SecurityatAirports 
Col.lS3 (Deb. 7, Vol. XXIII. 30-11-2006) 

M . . A . . . fBPO I Col95-96 omtonng C(IVltJeS 0 5 i 
(Deb. I, Vol. XXIII, 22-1J ~2006) : Setting up of Universities for NRls and 
Col. 131-39 PIOs 

N I "-•• _.- P I' (Deb. I, Vol. XXIII. 22-11-2006) ew n" __ ",,ture 0 ICY Col.340 
(Deb. 6. Vol. XXIlI, 29-11-2006) i 
~L 229-30 ! Shonage of Instructors 

(Deb. 2, Vol. XXIII. 23-11-2006) 
New Linguistic Survey by UGC ,! Col. 134-35 

(Deb. 5, Vol. XXIII, 28-11-2006) II' 
~1. 232-33 , Subject on Fitwlcial Market 

" (Deb. IS, Vol. XXIV, 12-12-2006) 
Performance ofPSBs ~L 255-56 

(Deb. 3, Vol. XXIII, 24-11-2006) IT' A 'd 
Col S40-41 i ram CCI ents . i (Deb. 2, Vol. XXIII, 23-11-2006) 

Perspective Plan by NDDB I Col. 53-62 
(Deb, 19, Vol. XXIV. 11-12-2006) Viii M--" at and Sh' . g Tourism 
Colli S I ;:~ _IC !ppm 

Privatization of Ports I (Deb. 7, Vol. XXIII, 30- tt-2006) 
(Deb. II. Vol. XXIV, 06-12-2006) ~I.1BI-9O 

CoL20I-02 I Visits of Foreign Dignitaries 
Production of Special Clothes for Jawans (Deb. I, Vol. XXIII, 22-11-2006) 

(Deb. 17, Vol. XXIV, 14-12-2006) CoI.37B-90 
~L I94-9S 

. . SiD", Shri .... ksbm.D Protocol Entry Puses to Legitimate I • 
Officials Alkaline Soil 
(Deb. 17, Vol. XXIV, 14-12-2006) I (Deb. 19, Vol. XXIV. 11-12-2006) 
CoI.lQO.OI CoI.4s-41 

Rapid Action Forces 
(Deb. IS, Vol. XXIV, 12-12·2006) 
Col. 43-45 

Community Polytechnics 
(Deb. S, Vol. XXIII. 21-11-2006) 
Col 46-48 
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Export of BiQ.mus GasificatioD 
Tec:lmoloaY 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Col 43J.34 

Forest Survey of India R.eport 
(Deb. 4. Vol. XXIII. 27-11-2006) 
CoL9J.94 

LR.E.P. 
(Deb. I. Vol. XXIII. 01-12-2006) 
CoL 107-41 

laIqaated RuraJ EneraY Propnme 
(Deb, 3. Vol. xxm. 24-tl-2806) 
Col 343-44 

..... Sl.rlM •• 
14d1 NAM Conference 

(Deb. I, Vol. XXIII, 22-11-2086) 
CoI.202"()) 

Admission in UTs 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 107-01 

Celebration of 1 SOth Anniversary of War 
(Deb. 17, Vol. XXIV. 14-12-2006) 
COI.S) 

Children out of School 
(Deb. S, Vol. XXII1. 21-11-2006) 
Col.)) 

NeedforpropermaintcnanccofNatiooal . f"'" naI H' .. 1. ftiahway No.3 beIween Gwalior _ ConstructIOn 0 ",IliO , .. ,ways 
DewIIinMadbyarr.dab(MUIl377) (Deb. II, Vol. XXIV, 06-12-2006) 
(Deb. 12, Vol. XXIV, 07-12-2006) Col. 9-12 
CoL 36S I CrininII Law AmerIdmenI (Amendin&) Bill, 

Report on tbc SIIIC of Panc:hayIU -A 2006 (Omission of section 7 etc.) by 
MilHam ReviewIDdAppnial-2006 Sbri Mohin Sinah-Int. 
(DU1t193) (Deb. 3, Vol. XXIII. 24-11-2006) 
(Deb. 13. Vol. XXIV, 01-12-2006) Col. 637 
Col 43 1-3l Current Swus oflado-US Nuc:lear Deal 

RuralElecaificaaon (Deb. I. Vol. XXIII, 22-11-2006) 
(Deb. 3, Vof. XXIII, 24-11-2006) I Coll56-59 
Col. 456-66 C\IItOdiaJ Crimes (Prevention, Protection 

SiIuItion lrisina out of Global YtWm., I and Compenudon) Bill, 2006 by Shri 
aft'ec:tiGa badia', climatic condition • Mohan Sinp-Int. 
reponed in UN Denlopment (D.b. 3, Vol. XXIII, 24-11-2006) 
Propammes Human Development Col. 636-37 
Repon and Itep' taken by tbe 
GCMIIIDeIIl ill dlil reprd (CA) DewIopment oOlOf1b..Eutem Jtesioo 
(Deb. 17, Vol. XXIV, 14-12-2006) (Deb. 6, Vol. XXIII, 29-11-2006) 
Colm Col. 146-41 

White PIper Oft R.cnewIbIe EneraY Doublinl ofRaUway LiaeI 
(Deb. I, Vol. XXIII, 01-12·2006) (Deb. 17, Vol. XXIV, 14-12-2*) 
ColI6WS Col 169 

..... rI ......... 
54 ........ by M .... of E....a 

Affairs on 12.12.2006 reprdin, 
Indo-US CivU Nue_ Coopendoa 
(DUR193) 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col,....., 

EDllilh ad Forel,D Lu,ul,e, 
Univenky Bill, 2006-C0aaid." PIlI 
(Deb. 15. Vol. XXlV. 12-12-2006) 
CoL~ 

EIcIpe ofDMn 
(Deb. 19, Vol. XXIV, 11-12.2086) 
Col. III 
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Export ofTextile and Leather from India to 

VIeInam 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 173 

Recruitment of Physically Challenged in 
Civil Services 
(Deb. II, Vol. XXIV, 06-12-2006) 
CoI.lS6-SB 

Fruit and Veactable Board Bill, 2006 by Requirement of Hotel Rooms 
Shri Mohan Sin&h-Int. (Deb. 12, Vol. XXIV, 07-12-2006) 
(Deb. 3, Vol. XXIII, 24-11-2006) CoI.l20-21 
Col. 637 

Functionift& ofRRBs Slap, Slari rrabblllUltil 
(Deb. 13, Vol. XXIV, 01-12-2006) AdulterationinJewel1ery 
Col 6 (Deb. 4, Vol. XXIII, 27-11-2006) 

Government's failure to maintain internal 
security and in pllticular to deal with 
alanninJ arowth often'Orist menace in 
the country (A.M.) 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col 41 1-16 

Inclusion of Sports in Commonwealtla 
Games 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col 116-11 

Judicial Reforms 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col 314 

Col. 110-11 
Alleled Irreplarities in Appointments 

(Deb, 17, Vol. XXIV, 14-12-2006) 
Col. 17 ... 

Appointment of Computer Teachen 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col 114-15 

Bill on Employment orOlildren 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col 22-23 . 

Ban OIl usin& Foai", Spray 
(Deb. S, Vol. XXIII, 21.11-2006) 
Col. 351 

BuIcAnlonities in MCD SChools Maintenance and Renovation of 
Protecced Monuments (Deb. 15, Vol. XXIV, 12-12·2006) 
(Deb. 7, Vol. XXIII, 30-11-2006) Col 111-12 
Col ~ III Duly Evasion by La Electronics 

Milleldina AdwrtiIementI by Builden 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 329-30 

NIXIIiIm 
(Deb. 5, Vol. XXIII, 21-11-2006) 
Coll79-l2 

Procurement Price orWheli 
(Deb. 4, Vol. XXIII, 27-11-2006) 
ColS3-S4 

Re : Reported statement made by the 
Ambaeudor of China on Arurtlchal 
PndeIh (Sub.) 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col 600.01 

(Deb. II, Vol. XXIV, IS-12-2006) 
CoI.26U9 

Electrification of Rail Lines 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL 32 

Encroachment ofRietae Area 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col lSI 

Eavironmental Clearance fer Road 
Projects 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoI.44-4S . 

Fixation ofTaue ofScnior Police 0fHcen 
(Deb 5, Vol. XXlll, 21-11-2006) 
Col 291 
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Fun 'N'Food Village 
(Deb. II. Vol. XXIV, 15-12-2006) 
Col.lS2 

Func:riooins of RRBs 
(Deb. 13, Vol. XXIV. 08-12-2006) 
Col. 7 

NPAs of Banks 
(Oeb. 18. Vol. XXIV, IS-12-2006) 
Co\. 9-10 

Ovef-aged Rolling Stock and TJ'ICks 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 215 

Government's failure to maintain inremal! PrivaIe Builders 
security and in partiadar to deal with' (Deb. 13, Vol. XXIV, 08-12-2006) 
_t...-' .. -...h f' . CoI.31J-12 _1II1ft& li'V-'" 0 terrorISt menace In 
1he counuy (A.M.) Private Property hired by MTNL 
(Deb. 6, Vol. XXIII, 29-11.2006); ~~II!~ Vol. XXIV. 13-12-2006) 

CoI.457~ 

lllepl Mining 
(Deb . .c. Vol. xxm. 27·1\-2006) 
Col 11-12 

Impact of Diseases on Tourism 
(Deb. 2, Vol. XXIII, 23-11-2006) . 
Col. 125-26 . 

Purchase ofSlalionery Articks 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col3J6..37 

Rfpon on SIt.,,. Epi50de of Safdarjuna 
Hospital 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col.to7 

Infiltration of Bangladeshi Nationats : Revision in IndUSb'ial Policy 
(Deb. S. Vol. XXIII, 28-11-2006); (Deb. S. Vol. XXIII. 21-11·2006) 
CoI.4JO..3l Col.396401 

Interest on IT Refund 
(Deb. II. Vol. XXIV, )5·12·2006) 
Col 361 

a.ow ...... HoIeIs 
(Deb. 7, Vol. XXIII, 3t-11-1006} 
CA1l1-11 

MSMEDAa.2006 
(Deb. S, Vol. XXIII. 21.11-2006) 
Col 90-92 

Need to conduc:t classes in the recently 
set up Kcndriya Vidyataya in 
~pnj.Bihar(MUJt 377) 
(Deb. 5. Vol. XXIII, 21-11-1006) 
CoI.S2I 

. Rural EleariflQlion 
(Deb. Il, Vol. XXIV, 0'-12-2006) 
CoI.IS9 

Seuina up ofSmaU Hydro Power ,... 
(Deb. Il. Vol. XXIV. 01-12-2006) 
Col 316 

ShappinaCompJcx 
(Deb. It Vol. XXUl, 01-12.2006) 
Col. 1).4..3 S 

Sbonqe of LPG 
(Deb. 2. Vol. XXIII. 23·1\·2006) 
Col 106-07 

Strike by ChemiitS 
(Deb. 6. Vol. XXIII, 29·11·2006) 
CoI.SI·S2 

Need 10 include Bbojpuri lanpale in the Supply of Food to Army 
Eiptb Schedule to Ihe Constitution (Deb. 17. Vol. XXIV, 14-12-2006) 
(CA) CoI.l6-17 

(Deb. 19, Vol. XXIV, 11-12.2006) Taraets under PMGSY 
CGI.4n.74 (Deb. 3, Vol. XXIII, 2.4-11-20") 

Col.4l-42 
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Test FlCilities in CGHS Dispensary : Foreign Investment in Hijher EdUCIIion 
(Deb. 16. Vol. XXIV. 13-12-2006), (Deb. S. Vol. XXiii. 21-11-2006) 
Col. 72-13 Col. 63-64 

Upkeep ofOovemment Quarters 
(Deb. 3, Vol. XXIII. 24·11·2006) 
Col. 252·53 

Import ofMedic:al EqaipInInII 
(Deb. 6. Vol. XXIII, 29-11-2006) 
Col. I ()1.{19 

Use of Buildings for Commercial Uses ! Import of Wheat 
(Deb. II. Vol. XXIV. IS.12.2006): (Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 132-34 CoL 129-32 

Vacant Posts in Sefdarjung Hospital 
(Deb. I. Vol. XXIlI, 22-11-2006) 
Col.llS-86 

WelfarelSafety of Senior Citizens 
(Deb. 10, Vol. XXIII, 05·12·2006) 
Col. 260-62 

Si.,Il. Stari Raknll 

Imposition of Superfast Quqes on Trains 
(Deb. 7. Vol. XXIII. 30-1l-2006) 
Col. 243 

Increase in Osteoporosis Disease 
(Deb. 16. Vol. XXIV. 13-12-2006) 
CoI.S35 

Indian Trade Organisation for Farmers 
(Deb. 14. Vol. XXIV. 11-12-2(06) 
Col 11-12 

Access or Bio-Technology to Farmer~ IT Fonn 
(Deb. 4. Vol. XXIII. 27·11·:;0061 (Deb. la. Vol. XXIV. 1$-12-20(6) 
Col. 232-33 Col. 336-37 

Cable T.V. Facility to MTNL BSNL MakingTRAI Effective 
Subscribers (Deb. 16. Vol. XXIV. 13-12-2006) 
(Deb. 11, Vol. XXIV. 06-12-2006) Col16)-6) 
Col. 111-12 : Modenl SipllliltSystem 

Catering Services Stations . (Deb. 17. Vol. XXIV. 14-12-2006) 
(Deb. 2, Vol. XXIII, 23-11-20(6) Col.3'-l6 
Col. lSI-52 ! Modification. in Natio... aur.' 

Cheaper LandlinelRoaminc C1wges EmpIoytRent GIJ8IlIRtCe Scheme 
(Deb. II. Vol. XXIV. 06-12-2006): (Deb. 8, Vol. XXIII. 01-12-2006) 
CoI.21G-71 Col. 91 

Declinina Trend in Aptitude for Science National Song 
(Deb. n. Vol. XXIV, 01-12-2006): (Deb. 10, Vol. XXllI, 05-12-20(6) 
CoI.lS4-55 '. Col16s.66 

~ Heed 10 provide niPlandina Wtties b 
Demands for Excess Grants (Railwa)'$)-I aircrafts II Jabalpur, M..,. PrIdIIh 

2004-2005 and Demands for Supple- (MUR.377) 
~GnIIIs(Raitwa)S)-2006-lOO1! (0c0. II. Vol. XXIV, 06-12-2006) 
(Deb, 10. Vol. XXIII. 05-12.2006)! Col.314-IS 
Col. S9 J -96 ' Need to review dte poiie:)' tor procurement 

Disbursement of Loans by Public and of paddy on MSP. wi1b • view to give 
Private Banks .bcoefittodae farmcrs(MUR 3n) 
(Deb. I. Vol. XXIII, 01-12-2006), (Deb. 16. Vol. XXIV. 13-12-2006) 
Col.I~8.(,ij Col611-12 
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New AdwrtiIement Policy ofRaiIw1lys 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Coli. 

New TI1IIIIy on Wapoa Della 
(Deb. I, Vol. XXIII, 22-11.2006) 
Col. 299-lOO 

NoiIe PoUalion 
(Deb. 19. Vol. XXIV, 11-12-2006) 
Col 191-92 

Ordnance Factories, hbaIpur 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Col 192-93 

Privltisatioo of Ordnance FICtories 
(Deb. 17. Vol. XXIV, 14-12-2006) 
Coll~'7 

RcpIIriation ofNRls 
(Deb. 11. Vol. XXIV. 06-12-2006) 
Col 117 

DenWIds for Exceu GtIftII (RaiIways)-
2000&-2005 ... 1lemmdI bSupplcmen-
1Iry~)--2006-2007 
(Deb. 10, Vol. XXIII. 05-12-2006) 
CoI.S72-74 

Filma oflT Online 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col 101-09 

Implementation of TIr8pOI'C Committee 
Report 
(Deb. U. Vol. XXIV, 01-12-2(06) 
CoL 191 

Interest Rate 011 Small Savinp Scheme 
(Deb. I. Vol. XXIII. 01-12-2006) 
CoI.llS-17 

Low Sudpt Hotels 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col 7 

Shotta&e of Fuel for Atomic ReIcton Mental Stress on Children 
(Deb. I, Vol. XXI1I, 22-11-2006) I (Deb. " Vol. XXIII, 21-11-2006) 
ColiS .. " Col223-loi 

Tamper-ina IkIaac:es of rr.paid Mobile I MJG.21 
Subscriben (Deb. 12, Vol. XXIV, 07-12-2006) 
(Deb. II. Vol. XXIV, 06-12-2006) i ColI.f7-41 
Col 196 i MTNL Sroadblnd Servicc 

TuConcessiontoPhatmaCompenies I (Deb. 16, Vol. XXIV. U-12-2006) 
(Dcb. 9, Vol. XXIII. C).t-12-2006) Col42-44 
Col I~ . Multi-Purpose Travel Cards 

(Deb. 7, Vol. XXIII. 30-11-2006) 
Col 113 

Acquisition ofUnd by DDA NaIhuJa Trade 
(Deb. Il, Vol. XXIV. '1-12-2006) I (Deb. IS, Vol. XXIV, 12-12-2006) 
ColIS7 CoI.I64-6S 

A.JnmtmenI in Criminal Laws I Naional HousinC Bank 
(Deb. 20, Vol. XXIV. )9-12-2006) I (Deb. I. Vol. XXIII, 01-12-2006) 
Col oW CoI.I~31 

c.re Housea for 0rpbaMps Need to inltrv,t the DDA and the 
(Deb. 10. Vol. XXIII. OS-12-2006) Reaistrar of Cooperative Societies to 
CoL 311-12 start rite proeea of allotment of flats 

CompWms from Physically Cbaflenged I ofCoopmdW~ieties not inwlved 
Pusenlers I in III)' ICIftI (MUJUm 
(Deb. 12, Vol. XXIV. 07-12-2006) I (Deb. 6, Vol. xxm. 29-11·2006) 
Col. 229 . Col ~I 
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Need to look into the workina ofCGHS SixthCentralPayCommillion 
diJpenuriesintheCOUDtry(MUR377) (Deb. 3, Vol. XXIII, 24-11-2006) 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 402 

0fI'en by MniL 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 490-96 

Outstanding Amount ... inst UN 

Col. 50-'1 
ST Status to Kol Tribe 

(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 343 

Tax CoIIec:t1on 
(Deb. I, Vol. XXIII, 01-12-2006) 
CoI.I2S-26 

(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. ISS lYProgrammes under CAS 

Pendinl PAN Applications 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 172 

(.Deb. II, Vol. XXIV, I S-12-2006) 
Col. I S6-57 Utilisation ofTeclmologies Development 

~DRDO 
Plantalioo 11 India Gate 

(Deb. 14, Vol. XXIV, 11-12-2006) 
Col.,.,., 

Price ofBIa-DieseI 
(Deb. 17, Vol. XXIV, 14-12-2006) 
ColIIS-16 

Prisoners in Tihir Jail 
(Deb. 10. Vol. XXIII, 05-12-2006) 
Col 207 

Production of Communication Equipment 
bym. 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col 232-36 

(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL 322-23 

Vande Mataram in Schools 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoJ.376 

SlaP. Slui Si1a ... 
Demands for Excess Grants (Railways)-

2004-200s and Demaads for Supple-
mtnIIryGl1l1ll~)-2006-2007 
(Deb. 10, Vol. XXlIl, OS-12-2006) 
CoL 520-23 

Fixina ofPric:es of Urea 
(Deb. 19, Vol. XXIV, 11-12-2006) 

Profession &om Residential Properties CoL 47 ... 9 
(Deb. 13, Vol. XXIV, 01-12-2006) fTRaids 
Col316-.7 (Deb. II, Vol. XXIV, 15-12-2006) 

Report on the State of Pancbayats-A CoL 160-61 
Mid-Tam Review IDdAppnilal-2006 Medical F.acilities in NCR Towns 
(OUR 193) (Deb. 16, Vol. XXIV, 13-12-2006) 
(Deb. 9, Vol. XXIII. 04- 12-2006) Col.2»Sl 
Col. 47S-7I Nltional Housing Bank 

ServiceTuonPublicAmenities I (Deb. I, Vol. XXIII, 01-12-2006) 
(Deb. 13. Vol. XXIV, 01-12·2006) Col 136-37 
Col. 244-45 Need to include 8hojpuri Ianpaae in the 

Situilion an .. out of on-pin, sealing Eighth Schedule to the Constitution 
drlveiaDelhi(DUR 193) (CA) 
(I)et,. 4, Vol. xxm, 27.11-2006) (Deb. 19, Vol. XXIV, 11-12-2006) 
CoI.3~3 I CoUll 

• 
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Promotion ofTraditional Weaviq Craft 
(Deb. Ie, Vol. XXI1I. OS-12-2006) 
Col. 131).,. 

Appointment of Chief of Defence Staff 
(Deb. 2. Vo .. xxm. 23.11-2006) 
Col. 18142 

Wway PlMbnli I Assistance &om Rashtriya KaIyan Kosh 
(Deb. 12. Vol. XXIV, 01-12-2006) I (Deb. 11. Vol. XXIV, 06-12-2(06) 
ColISl i Col2S8-S9 

Scheduled Tribes and other Traditional .1· Assistance to Afghanistan in Power 
Forest DweUers (~ofForcst I Projects 
RipIs)BilI.2006-Consid.41Pass I (Deb. 3. Vol. XXIII. 24-11-2006) 
(Deb. II. Vol. XXIV. 1S-12-2006); Co1.4I8-19 
Col. S~37 ! Assistance to BRL 

SeaiinginDelhi I (Deb. 19. Vol. XXIV, 11-12-2006) 
(Deb. 13, Vol. XXIV, 08-12-2006) 1 Col. 390-91 
CoL 119-21 : Audio VISUal Unit 

UppadationoflnspectioDEquipmencfor I (Deb. 19. Vol. XXIV, 11-.12-2006) 
Ilait Bridaa I Col17-71 
(Deb. 11. Vol. XXIV, 14-12-2006) I Ban on Tefecommunicllion Services in 
ColI2S-26 I N.E. Resion 

VIOlation of Rules by Supr Milh I (Deb. I. Vol. XXIII, 22-11-2006) 
(Deb. 19, Vol. XXIV. 11-12 .. 2006) i Colill 
Col. 2J9.4O ! Bed and Breakr.st ScIIeme 

a-.. SUi c-..... (Deb. 2, Vol. XXlIJ, 23-11-2006) 
--.-. .,... - Col. I~ 
Acquisition of Supcane AaeateS 

(Deb. 12, Vol. XXIV. 07-12-2006) 
ColS4-SS 

ApicuJIlnI Workcn WeUiRBill, 2006 by 
Sbri Hanaan Motiah-Consicl. 
(Deb. 13, Vol. XXIV. 01-12-2006) 
CoL 47 1-72 

Air Services from Delhi to Hill Stations 
(Deb. 7, Vol. XXIII. 30-1I-2006) 
Col.2Il .. 3 

Amendment in FCRA 
(Deb. ~. Vol. XXIII, 21-11-2006) 
Col 201.03 

Black Listing ofConuacton 
(Oeb. 6, Vol. XXIII, 29-11-2006) 
Col 290-92 

Blast in Naada Mine ofBCCL 
(Deb. 6, Vol. XXlII, 29-11-2006) 
Col 324-26 

BPL Families in UK Districts 
(Deb. I, Vol, XXIII, 22· 11·2006) 
CoI.4~30 

SSP 
(Deb. 19. Vol. XXIV, lI-12-2oo6) 
Col. 379-12 

Amendment of Laws for Textile Sedor : co:~=aPinsl Telecom ScrviGc 

~~I;' Vol. XXllI, 21·11·2006, : .. (Deb. II, Vol. XXIV, 06-12-2006) 
C91.2OI-IO 

Amendment to SCI Or"..1- : upn:ane ontro ""r.: C . f ESI H ~I 1966 • OnitnKtlon 0 osp._ s 
(Deb. 9, Vol. XXIII, 04-12-2006)· (Oeb. 19, Vol. XXIV. 11.12.2(06) 
CoI.2S9-0S Col. 391-99 
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Consumer Price Iadex 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col234-3S 

Curbiq of unwanted Calli 
(Deb. 16, Vol. XXIV, 13.12.2006) 
Col 161-62 

Customs and Excise Cdllection 
(Deb, " Vol. XXIII, 01-12-2006) 
Co1.87 

Dealing with Nualkes 
(Deb. 10, Vol. XXIIl, 05-12.2006) 
Col 3-16 

Demand and Supply of Coal and Gas for 
Power Gcncntion 
(Deb. 13, Vol. XXIV, 0'-12-2006) 
Col 1 47-SO 

Direc:tory of Mobile Phone UIeI'S 
(Deb. II. Vol. XXIV. 06-12-2006) 
CoL 171 

Dividend paid by MTNl. 
(Deb. II, Vol. XXIV. 06-12-2006) 
ColI9l-94 

DuesofFCl 
(Deb. 14, Vol. XXW, 11.12-2006) 
Col." 

Free AIDS Drup 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 474-7S 

Grant-in-Aid to NCR Pllticiplltioa SCates 
(Deb. II, Vol. XXIV, lS-12-2006) 
Col 326-27 

Gl'OII ApicuburaI ProdUction 
(Deb. 14, Vol. XXIV, 11-12-2006) 
CoL 114-15 -

Health lDsurance 
(Deb. 13, Vol. XXIV, 01-12-2006) 
CoL 177-71 

HiU Area Development Scheme 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col 246-48 

Implementation ofReservation Policy 
(Deb. 5, Vol. XXIII. 21-11-2006) 
CoL 332-33 

IDaase in FDI Limit in Telecom Sector 
(Deb. 11. Vo\. XXIV. 06-12-2006) 
CoL 273-74 

Induction of Professionals in NHAJ 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 230 

Insurance Cover to VICtims of Disaster 
(Deb. IS. Vol. XXIV, 12-12-2006) 

Etonomic Pidtap for Girl Students in Coli 06 
Tribal Areas 
(Deb. IS, Vol. XXIV, 12-12-2006) I Integrated Tribal DevclopmentProjects 
Colll ... 1 i (Deb. 20. Vol. XXIV, 19-12-2006) . . I CoI.S-17 

Extension orBan on Tenonst Outfits I I .. .. st BI Ie L'sted 'NGOs ! nvcstlgltlOn agam ae I 
(Deb. 10.,Vo\. XXIII. 05-12-2006) I (Deb. 8. Vol. XXIII. 01~12-2006) 
CoI,m-23 i CoI.21()'1I 

Fishing Sector j N oflA with Snecma 
(Deb. 4. Vol. XXIII. 27-11-2006) I (Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 200 Co1l91.92 

flijht Schedules of Domestic Airlines I KamaJi Hydro Power Project 
(Deb. 7, Vol. XXIII. 30·11-2006) (Deb. '. Vol. XXIII, 01-12-2006) 
Col. 7. Col 196 ' 

Forest Rights Bill 
(Ddl. 10, Vol. XXIII, 05-12-2006) 
Col. 22. 

Kasturba Gandhi BaliJca Vldyalayas 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col33S 
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l.-Il .. ~ofESI H itaIs . • osp 
~. 19, Vol. XXIV, 11-12-2006) 
Q1lZ»-30 

I.-. ........... byAI 
(0.1:2, Vol. xxm, 23-11-2006) 
Col2S4-" 

Lola 10 Fanners at ConcessiooaI Rates 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 292-94 

Loa Waiver ofHlndloom Weavers 
(Deb. " Vol. XXIIJ, 21-12-2006) 
Col. 74 

LowOloIestcroI Dai Ghee 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 222 

M'IIlaJ Scawnaen 
(Deb. '1, Vol. XXIV, 1S-12-2006) 
CoI.2SI 

MuuaI Scavenaina 

Outstandina Dues on OlTO Ltd. 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col 166-67 

Oveneas Liabilities 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col 249 

Penalties for Non-Completion of 
Explontioo 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 261-70 

Postal Stamps 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoUJl 

Power Generation in Delhi 
(Deb. 3, Vol. XXII1, 24-11-2006) 
ColSOZ-04 

Pro-aamiNtion eo.cbina to m 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col20s-06 

(Deb. 13, Vol. XXIV, 01-12-2006) 
Col 106-07 Private Participltioa in Buildin, Sector 

M~Unita 
(Deb. 3, Vol. XXIII, 24-11-2006) 
ColS31-32 (Deb. 17, Vol. XXIV, 14-12-2006) 

Col. 49-30 Promodoa of Community Radio 
MiniDaCoopaatioDwidlNamibia (Deb. 9, Vol. XXIII. 04-12-2006) 

(Deb. 1S, Vol. XXIV, 12-12-2006) Col20t-05 
Coll7l-79 llaia Wiler HarveItia& 

MobiJeEdaqulkundTsunamiWam.ing (Deb. 9, Vol. XXIII. 04-12-2006) 
Systems Col 40-44 
(Deb, " Vol. XXIII. 01-12-2006) Rampant Buildina Activities on Kalka-
Col217-11 ShimJa JWJ Roure 

Need to install BSNUWLL Towers in (Deb. 7, Vol. XXIII, 30-11-2006) 
bIoc:b at PhuIbani, Orissa, 10 IhIl the Col. 213 
people orebe era C<WIIIVIiI mobile te. 
phone facilities (MUll 371) 
(Deb. 19, Vol. XXIV, 11-12-2006) 
CoI.'13-14 

Norms b lPO Fundina 
(Deb. 13, Vol. XXIV, 01-12.2006) 
Col 105 

Operatioo by Army Ipinst ULFA 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col 7940 

Report ofBribc hyer'alndex 2006 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 367-61 

Requimncnt of Hotel JloomI 
(Deb.1 12, Vol. XXIV, 07·12·2006) 
Col 1»-21 
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ScltemebyNIFT Trade Centres 
(Deb. 10, Vol. XXIII, OS-12-2006) 
CoL 164 

(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 351-52 

Security of Airports Under Weight LPG Cylinders 
(Deb. 17, Vol. XXIV, 14-12-2006) I (Deb. 7, Vol. XXIII, 30-11-2006) 
CoL 1S6 CoL 313-14 

Setting up ofEducationalP>rnPlexes Undertrials in Tihar Jail 
(Deb. 20, Vol. XXIV, 1~-12-2006) I (Deb. IS, Vol. XXIV, 12-12-2006) 
CoI.23s---.41 . CoI.107-08 

Setting up of Power Projects \ Urban Housing Policy 
(Deb. 8, Vol. XXlII. 01-12-2006)! (Deb. 3, Vol. XXIII, 24-11-2006) 
Co1.I44-4S I Col 331-32 

Setting up of Small Hydro Power Projects i Wholesale Price Index 
(Deb. II, Vol. XXIV, 15-12-2006) I (Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 182 I Col. 208-12 

Sexual HeaI1h Programme in Schools 
(Deb. 20, Vol. XXIV, 19-12-2006) SiIIp, Sltri Sunj 
CoI.311-19 Cases oflrreguJaritiesagainstContracIOR 

Sponge Iron Plants (Deb. 2, Vol. XXIII, 23-11-2006) 

(Deb. 9, Vol. XXIII, 04-12-2006) I CoL 121-22 
Col 217-18 Development of Communications/IT 

Stem CeD Trealment i Schemes 
(Deb. 11. Vol. XXIV. 06-12-2006)' (Deb. 16. Vol. XXIV. 13-12-2006) 
CoL 55 I CoI.281-14 

Supply of Water in 0wark4' ! Disappeared Companies 
(Deb. 11. Vol. XXIV, 15-12-2006)! (Deb. 3. Vol. XXIll. 24-11-2006) 
CoI.30U9 I CoL 281 

Task Force on Medical Education I Military Education 
(Deb. I. Vol. XXIII, 22-11-2006) I (Deb. 2, Vol. XXIII, 23-11-2006) 
CoL 329-31 . I Col. 205 

Technical Snag in Old Plane of Air India i Need to link Sakri-Hasanpur railway line 
(Deb. 12. Vol. XXIV. 07-12-2006) 1 via8arauniJunction8ihar(MUR377) 
Col. 296-97 . (Deb. 16, Vol. XXIV, 13-12-2006) 

Col.617 Telecast of'A' Cenificale Films and Serials . 
(Deb. 4, Vol. XXHI, 27-] 1-20(6) ; Need to set up a petrochemical unit in 
C.oll02-06 i 8aratmi Refinery, 8ihar (MUR 377) 

TextileExport ! (Deb. 4, Vol. XXIll, 27-11-2006) 

(Deb. S, Vol. XXIII. 21-11-2006) I CoI.309-IO 
Col. 393-96 : Reservation to Mentally Hmdic:apped in 

Textile Export . Allotment of Accommodation 
(Deb. 5, Vol. XXIII. 21-11-2006): (Deb. I, Vol. XXIII, 01-12·2006) 
Col. 393-96 CoJ.I09 
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Seaia& .. of Atomic Ener&Y Centres 
(Deb. I,"VoI. XXIII. 22-11-2006) 
Col IoU 

IcUiDa up of Heavy IadUJlriealPublic 
S-pdliS 
(Deb. 7. Vol. XXIII. 30-11-20,06) 
Cal. 93 

..... SlutUday 
ADti-dumpinl Duties 

(Deb. ~, Vol. xxm, 21-11-2006) 
CoI.294-9S 

Aareemeat with Mozambique on 
AaricuJture 
(Deb. 19, Vol. XXIV, .1-12-2006) 
Col 347 .... 

AIIepd 1"braIt let Iad_ ill Arp.iltlll 
(Deb. t. Vol. XXID. 22-11-2006) 
Col 197-91 

Check Over Non-BankiD, Finance 
CompMies 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col49-~1 

Coal Bod Mecbane 
(Deb. 12, Vol. XXIV. 07-12-2006) 
ColJ09-11 

a.apJaint IpiDstIBP IIId HPCl. 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 154 

Conccnional Lendinl of Special 
Economic Zones Projects 
(beb. 16, Vol. XXIV. 13-12-2006) 
Col 412 

DeveJopment ofDrua for KaIa-azIr 
(Deb. II. Vol. XXIV, 06-12-2806) 
Col22~ 

Economic: Co-operation Apeement 
(Deb. 10, Vol. XXIII, 0~-12-2006) 
Col.4t 

EdUC8lion LoIn 
(Deb. II, Vol. XXIV, 1S-12-2006) 
Col. 319 

Export ofPeb'ol1lld 0_1 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col 91-99 

Export to hkHIan 
(Deb. 1~. Vol. XXIV, 12-12-2006) 
ColII2.aJ 

Fore .. DirocIlnvestment 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoI.3~ 

Funds for AIDS Control Programme 
(Deb. I, Vol. XXIII. 22-11-2006) 
Col. 4.s3-~5 

Hi-Tech w.nina S~ for Driwrs 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col 23 1-32 

Hirina of PriVldc DcIedivc Agcm:iea for 
F;ptina TaTOrism 
(Deb. ~. Vol. XXIII. 21-11-2006) 
Col. 371-72 

ILO Oft Clild Labour 
(Deb. 19. Vol. XXIV, 11-12.2006) 
Col. 316-17 

Incidents ofTbeft 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col. 266 

CoaaImina&ecl Water I' Non-PI Expenditure 
g:'~~'1 Vol. XXIV, 11-12-2006)' nc;::.m" Vol. ~xm, 01-12-2006) 

Col 223-24 
Danpr orunsafe Sex Inftalion hie' 

~~o:o.VOI. XXIII, 29-11-2006) (Deb. 1, Vol. XXIII. 24-11-2006) 
Col. I CJ6.97 

DeaImbip to Laad Owners . lSI Activities in Wcsc Bengal ' 
~ia 17, Vol. XXIV, 14-12-2006),' (Deb. 15. Vol. XXIV. 12-12·2006) 

Col. 265-66 
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NCRB Report ofKidneppina ofCbiIdren . Wildlife on Wild ADimIII 
(Deb. 20, Vol. XXIV, 19-12-2006) (Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 112-14 Col.43~S 

Pert'ormaDce ofPSa. 
(Deb. 1, Vol. XXIII, 24-Jl-2006) 
CbLS40-41 

Safe Drinkin&. Water 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 119-90 

ScIm in Caura Bank 
(Deb. I, Vol. XXIIl, 01-12-2006) 
Col 212-13 

SmugliDa.ofCblmicals 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col 19s-96 

SpreadiDa Awareneu of HIV/AIDS in 
RuraiAreu 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 31-39 

St.ndina Commiaee 011 HeIIIIh IIId Family 
Welfare-Nineteeath Report &t 
Evidence-Laid 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 319-90 

Theft fi'om Lockers in Banks 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col. 219-20 

Trade with Afiican Counlries 
(Deb. 20, Vol. XXIV: 19-12-2006) 
Col.29S-96 

Undenrials in Jails 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col I 11-12 

Use of Electronic a.nea. in Bmb 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 67-69 

Utiliution 0000-21 Biloal 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoI.J9.90 

WHo 1taporton F ...... Suicide 
(Deb. 14, Vol. XXIV, 11-11-2006) 
Col26U9 

SbIp, SltrfVijayndra Pal 
English and Foreign LaDlua,es 

University Bill, 2006-C0nsid. a: ,.. 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 480-12 

Situation arising out of on-goina sc:alinc 
driw in Delhi (OUR 193) 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 375-77 

SbIP. Sluiaad Pn ...... 
Canteen Facility to Centnl Police Force 

(Deb. S, Vol. XXIII, 21-11-2006) 
Col. 217 

Commissions for Protection of Cbild 
Rights (Amendment) Bill, 2006-
Consid. &t Pass • 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL 646-49 

CompuaiOllatc Appoinlment iQ PMF 
(Deb. 10, Vol. XXIII. 05-12-2006) 
CoL 206 

Declaration of National Highways 
(Deb. I, Vol. XXIII, 22-1~-2006) 
Col. 424-27 

ExpaDsion ead U~ of IT Sector 
(Deb. 6, Vol. XXlII, 29-11-2006) 
CoL 117-11 

Explonlioo of Oil and ps by ONGC 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoLI4-IS 

Import of Fruits 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col 121-24 

blue of Medical V .. 
(Deb. 6. Vol. XXUl, 29-11-2006) 
CoL 146 

Need 10 raiIe HimDaI R ....... iD Ibe 
Aay(MUll 377) 
(Deb. 17, Vol. XXIV, 14-12-~· 
Col 279 
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Operation of Small Aircraft to Hilly I Foreign Direct Investment 
R.eaions (Deb. 20, Vol. XXIV, 19-12-2006) 
(Deb. 7, Vol. XXlU, 3()..1l-2006) I CoI.320-41 
Col. 147-41 Functioning oflUtBs 

Pending Corporate Cues I (Deb. 13, . Vol. XXIV, 08-12-2006) 
(Deb. 3, Vol. XXIII, 24-11-2006) COI.S 
CoLSS3 

Funds for Maintenance of Nationa' 
Pending Passport Applications Highways 

(Deb. 1;- Vol. XXIII, 22-11-2006) I (Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 249-SO I Col.290-94 

R.ealization of Tourism Potential I Need to construct a CenIral Warehouse 
(Deb. 7, Vol. xxm, 30-11-2006)! for firework manufacturers in suburbs 
Col 119-20 i of Sivalwi in Virudhunagar district. 

Solar Energy R.esean:h Centre I Tamil Nadu (MUR. 377) 
(Deb. 18, Vol. XXIV, IS-12-2006) I (Deb. IS. Vol. XXIV, 12-12-2006) 
Col. 132 I CoL 4SO 

Standing Committee on Social Justice ! Need 10 reopen the closed Post OffICeS 
IIld Empowerment-Twentieth to! and restore tbetwo time delivery set-
nweaty .e~ ~PreIenled I vices in the Kovilpatti Town Post 
and St8temenIs-Laid . Offic:e, Tamil Nadu (MUR 377) 
(Deb. 19, Vol. XXIV, '1-12-2006)! (D b .s Vol XXIII 21-11-2006) Col4S4-SS Ie.,. , 

I CoI.m 
SippipIlnl.SllrtRawt ...... Old RaiJwayTIlIda in Tamil Nadu 
Additional Flighls for Haj Pilpiml&e (Deb. 17, Vol. XXIV, 14-12 -2006) 

(Deb. 17. Vol. XXIV, 14-12-2006) CoI.S9-a) 
Col. 167 Problems bein, faced by unorpnised 

Ag1 eement with America i labour in the Country (OUR. 19) 
(Deb. 20, Vol. XXIV, 19-12-2006) I (Deb. 16, Vol. XXIV, 13-12-2006) 
Col lao Col. 14s--47 

Cration ofColIcdiw Bocty olExempled I Wage N~ wid! Employees 
P.f. Trusts I (Deb. 19. Vol. XXIV. 11-12-2006) 
(Deb. 19, Vol. XXIV, 11-12-2006) I Col.8W9 
Col. 251-S2 I 

Oemmds tor Exccu 0rIIdI (1taihwya)- " SoIeald, 51 ............ ,... 
2004-lOOS and DanlndafDrSupplcmelr Ameadment in Section 377 oflPC 
lary Grantl (Railways)- I (Deb. 20, Vol. XXIV. 19-12-2006) 
200(r3J07 i Col 'lO7 
(Deb. 10, Vol. xxm, 05-12-2006) ! . 
Col.sa3-15 i Anest of Banaladahi Spy Aaenu 

Demands for ExceuGraata-(GeaeraI), i (Deb. S, Vol. XXIII,2I-1I-2006) 
2004-2005 and Demands for Supple- I Co1.21"'20 
~~GeaeraI).2006-2007 1 Black Markctinco(LPG 
(Deb. IS, Vol. XXIV, 12-12-2oo6)! (Deb. 12, Vol. XXIV, 07-12-2006) 
Col 560062 I Col 50-52 
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CBIRaids 

(Deb. II, Vol. XXIV, 06-12-2006) 
CoL 63 

~wA~.A~~ 
(Deb. 7, Vol. XXIII, 30-11-2006) 
CoL 214 

Cooperation in Field of Civil NU(:lear 
EnefI)' 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CoL 279 

Shonage of Teachers in Primary Schools 
(Deb. 10, Vol. XXIII, 05.12-2006) 
CoL 4041 

Towism Co-opemion Pacts with f. 
Countries 
(Deb. 17, Vol. XXIV, 14-ll-:iotJ) 
CoLSI-53 

Training Facilities for Pilocs 
(Deb. 12, Vol. XXIV, 07.12.2_) 
Col. 187-88 

Freehold of Land AIIoUed to Schools SoDl, SlarbuU AJabilal 
(Deb. n, Vol. XXIV, 01-12-2006) Low Buc1get Hotels (HA.H. Dis.) 
Col. 14143 (Deb. II, Vol. XXIV, 15-1.2.2006) 

Housing Schemes for Delhi 
(Deb. I, Vol. XXIlI, 01-12-2006) 
CollOS-06 

Import through Silk Route 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col ISS 

lDdUSIriaJ Pub 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 17-23 

ute Insuranc:e Scheme tOr Senior Citizens 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoL3S7-SI 

Medicinal Plants 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoL249-~ 

National Merit Scholarship Scheme 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col31S-16 

NewCommunic:llion Network b Defence 
Fenes 
(Deb. 7, Vol. XXllI, 36-11-2006) 
CoL 129-30 

Reduction In Customs Duty on Ships for 
Brakinc 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col 167-61 

Reduction in Fee on E-Tic:ketia& 
(Deb. 2, Vol. xxm. 23-11-2006) 
Col US 

Col 574--11 

SoDowaI, Sbri SarlJaIWlda 
Assam Gas CrIcker Project 

(Deb. 4, Vol. XXIII, 27-11-2006) 
CoL 132-33 

Beautification of Towns 
(Deb. 13. Vol. XXIV, 01-12-2006) 
CoLIl9 

Government's failure to maintain intemaI 
secwity and In particular to deal with 
aJarmina growth of terrorist menace in 
the country (A.M.) 
(Deb. 6. Vol. XXIII, 29-11-2006) 
CoL 466-67 

Infiltration ofBlI1Iladeshi NationaJs 
(Deb. S, Vol. XXIII, 21-11-2006) 
CoL4~31 

Merger ofTourism Schemes 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 124--27 

Need to provide Spccw Financ:w Pack-
• for the drou&bt affected fannerS of 
Assam (MUR '377) 
(Deb: II, Vol. XXIV, 06-12-2006) 
Col 321 

Road DcvdopmentProar- tbrNcJdh.. 
Eastern States 
(Deb~ 6, Vol. xxm, 29-11-20(6) 
CoL47-~ 
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Scbedu1ecl Tribes aad other Tr.ditional 
Forest ~11ers (Recognidon ofForcst 
JUpIs) Bill, 2006---C00sid.. & Pas 
(Deb. II, Vol. XXIV, )S-12.2006) 
CoLS38-39 

Settiat up ofFounb PllatofBVFCL 
(Deb. 4. Vol. XXIII .. 21-11-2006) 
Col. 206 

Steps for balanced and equitIbIe devel-
opment of aD pans ofllle COUIIIry (Res.) 
(Deb. II~ Vol. XXIV. IS-12-2006) 
CoLS92-96 

Upgratation ofRunways_ Dibr..-b IIId 
M_perita Ledo AJrportI 
(Deb. 12. Vol. XXIV. 01-12-2006) 
CoL 227 -

s.IIIIa, .... MJC. 

Development ofPobitra as National Park 
(Deb. 19, Vol. XXIV. 11-12-2006) 
Col. 90 

DeYeIopmeN ofSriuylplblr in GoeIpn 
(Deb. 2. Vol. XXIII. 23-11.2006) 
CoL 11-76 

Educerion PnIja ....... wader SSA 
(Deb. S, Vol. XXIII. 21-11·2006) 
Cot~ 

Foreip TourisIs 
(Deb. 2. Vol. XXIII. 23-11-2006) 
CotlOl-I2 

GIIWIbId FIICO-lift Paoject 
(Deb. 3. Vol. XXIII, 24-Jl-2006) 
Cal2 .... 

fndo.B-aWab Apeemoat 
(Deb. 10, Vol. XXIU. 0'-12-2006) 
CoL 329 

14th NAM Coaference Inveltment in Allam 
(Deb. I. Vol. XXIII, 22-1l-2006) (Deb. IS, Vol. XXIV, 12-12-2006) 
CoL 202-43 CoL 95-96 . 

AdctiIicaI Crude Supply for Refineries in 
Allam 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col231-39 

AmaIpmItioa ofUWB willi lOBI 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col 469-70 

Anti-India Ac:tiviaiea 
(Deb. 20, Vol. XXIV. 1'-12-2006) 
CoL 93-94 

Anti-lndia Adivitiea &om NdpbouriIa 
COUDbieI 
(Deb. 1, Vol. XXIII, 22-11-2006) 
Colt09-IO 

Banboo Million 
(Deb. 4. Vol. XXlD. 21-11-2006) 
CoL' ....... S 

CcasIructioa of~ Bridp 
(Deb. 16. Vol. XXIV. 13-12-20(6) 
CottOJ 

Oepo;nation ofMiliIInIs to India 
(Deb. 10. Vol. XXIII, 05-12-20(6) 
CoL 66 

Militant outfits opmtina in NE 
(Deb. S, Vol. XXIII, 21-11-2006) 
CoL9J.9S 

National RePster ofCitizenI 
(Deb. S. Vol. XXIII. 21-11-2006) 
CollIS 

Peace Talks with InsUflcntl 
FundamcntalimlNual Groups 
(Deb.S. Vol. XXIII. 21-11-2006) 
CoUIl-14 

pocn.. enIered into Joint Veacure 
(Deb. 3. Vol. XXIII,24-1I·2006) 
Col. 356-51 

ProIec:lion ofDolpbills 
(Deb. 4, Vol. XXIII. 21-11-2006) 
Col. 171·11 

Protection otNew Bird Species 
(DQ. <t, Vol. XXlU, 27-11-2006) 
Col.6U9 

R.aedDe¥closl-- Pr.,._bNodb-
BIItem s-. 
(Delt. 6, Vol. XXIII, 2'-11.2006) 
CoL41-~ 
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Scheme fOr Intepatod Textile Park 
(Deb. 10, Vol. XXIII. 05-12-2006) 
CoL 21' 

Scp.nte Airline for NE Rcaion 
(Deb. 2, Vol. XXIII. 23-11-2006) 
CoL 160 

Surrendered Mililants in NE Ile&ion 
(Deb. 5, Vol. XXIII, 21-11~2006) 
CoL 322-23 

Tchri Hydro Power Project 
(Deb. I. Vol. XXIII. 01-12-2006) 
Col 69 

Urufe CoeI Mines 
(Deb. I. Vol. XXIII, 22-11-2006) 
CoL 119-93 

s .... ...,..,SIut K. 
Auctionin& of Panchayat President Post 

(Deb. 16, Vol. XXIV. 13-12-2006) 
Col~ 

Comprehensive Legislation for Call 
CentreslBPOs 
(Deb. 6, Vol. XXIII •. 29-1 I -2006) 
CoL 1S3-s.. 

PrivIIte Courier Services 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col 226 

River Flow in Counby 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoL 151-58 

Sexual Harassment of Women 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoL 124-26 

Small and Tiny Industries 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 123-24 

Wind Energy Genendion 
(Deb. I, Vol. XXIII. 01-12-2(06) 
CoL 67-61 

Work Force in Orpnised and Unorpnised 
Sector 
(Deb. 19, Vol. XXIV, 11-12-2006) 
CoI.3S3-SS 

SupvaDlm, Sbri E.G 

Accreditation Mechanism for Hospitals 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col4S 

DaImia o.dri Cement Limited (Acquisition Acquisition of Business JeIS 
.-xtTransferofUndertakinp)Amend- (Deb. 12. Vol. XXIV. 07-12-2006) 
ment Bill. 2006---Consid. A Pass Col. 73-74 
(Deb. 16. Vol. XXIV. 13-12-2006) Ageing Submarines 
Col. 629-30 (Deb. 17, Vol. XXIV, 14-12-2006) 

Employment Rate in Agricullure Sector Col. 117-11 
(Deb. 19, Vol. XXIV, 11-12-2006) AgricuItureCoordinllionCommittee 
Col 111-19 (Deb. 14, Vol. XXIV. t 1-12-2006) 

GOP Share in Agriculture Col. 219-20 
(Deb. 9. Vol. XXIII. 04-12-2006) Aarlwlture Meteorolo,ica1 Services 
CoL 231-33 (Deb. 13, Vol. XXIV, 01-12-2006) 

Growth in Retail Sector 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 166-67 

.... CIIpiIa Consumpdon of AaricuJIuraI 
ProductI 
(Deb. 19. Vol. XXIV. 11-12-2006) 
Cot256-S7 

Cel99--101 
Air Services &om Delhi to Hill Stmons 

(Deb. 7, Vol. XXlll. 30-11-2006) 
CoL 212-'3 

AlMa ofPropertyTa to NDMC 
(Deb. 15. Vol. XXIV. 12-12-2006) 
Col 97-91 
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Ban on Entry of Non-Passengers Ioto 
Platforms 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col 173-74 

Centres for Excellence 
(Deb. 5, Vol. XXIII, 21-11-2006) 
CoL 99 

Delhi Metro Rail 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col 249 

Delimitation ofCODJtitueacies 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 435-38 

Demand ofSleel 
(Deb. 9. Vol. XXIII, 04-12-2006) 
Col 91-92 

Demands for Excess Grants (Railways)-
2004-2005 and Demmds for Supple-
mentary Grants (RaiIMys)-2006-2007 
(Deb. 10, Vol. XXIII. 05-12-2006) 
ColSS2-53 

Development of Energy lndepeadenc:e 
(Deb. I, Vol. XXIII. 01-12-2006) 
Col. 221 

Developmeaa of Kurukshetra u World 
ticrDaeSife 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col 143 

DNa (Price ConIroI) Order. 1995 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 110-71 

Duty Frees Shops II Airpot1I 
(Deb. 2. Vol. XXIII. 23-11-2006) 
Col9S 

Educ8tion Cess 
(Deb. It Vol. XXIII, 01-12-2006) 
CoL 135 

Exemption tom Paymen ofDMdend 
(Deb. 7, Vol. XXIll. 30-11-2006) 
CoLJ03.04 

ExpansioalMaialenlnce of AIntript 
(Deb. 12, Vol. XXIV, 07·12-2006) 
Col 221·22 

Export of Textile ItcImI 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col297-91 . 

FDI Proposals 
(Deb. 13, Vol. XXIV. 01-12-2006) 
CoL272-71 ' 

Harnessing ofRaia W ..... for CUItiVldon 
(Deb. 9, Vol. XXIII. 04-12-2006) 
Col 3 SUO 

Health Delivery System 
(Deb. 11. Vol. XXIV, 06-12-2006) 
CoL 271-72 

Incidence of Oral md Dental DiIeueI 
amona Otildren 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col4S6-57 

Inc:reae in Api Exports 
(Deb. 9, Vol. XXUI, 04-12-2006) 
CoL 151-56 

Increase in Diabetic PatienI1 
(Deb. 6, Vol. xxm, 29-11-2006) 
Co/.~37 

Insurance cover 10 CRPF 
(Deb. 5, Vol. XXIII. 21-11-2006) 
Col 165-66 

Issuance of EJectronic Passporu 
(Deb. I, Vol. XXIlI, 22-11-2006) 
Col-44S-41 

Kendriya Bhandar in Tamil Nadu 
(Deb. 6, Vol. XXIII, 29·11·2006) 
Col 60 

I..8unchinJ of Speed Post 
(Deb. I, Vol. XXIII. 22-11·2006) 
Col 274-7S 

Mobile VIn Scbeme 
(Deb. I, Vol. XXIII. 22-11-2006) 
CoL I ()6.07 

~imhMCoqIll'" 
(Deb. I, Vol. XXIII, 01-12-2006) 
CoL 197 

New Pridna Scbeme b Urea Ullila 
(Deb. 4, Vol. xxm, 27-11-2006) 
Col 63 
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New Railway Line Revival of Loss Making Coal Fields 
(Deb. i2, Vol. XXIV, 07-12-2006) (Deb. II. Vol. XXIV, 06-12-2006) 
ColII~15 Col. 198-99 

New Technology for Laying of Roads 
(Deb. I. Vol. XXIlI, 22-11-2006) 
Col. 113 

Opening of Bank Branches Abroad 
(Deb. &, Vol. XXIlI, 01-12-2006) 
CoI.I2S 

Participation of Women in Sericulture 
Sector 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 21 1-19 

Performance of Navratna/Miniratna 
CPS& 
(Deb. 17. Vol. XXIV, 14-12-2006) 
CoI.IOl 

Performance of Power Stations 
(Deb. 13, Vol. XXIV, 01-12-2006) 
CoL 101 

Post Offices in Rented Buildings 
(Deb. 11, Vol. XXIV, 06-12-2006) 
CoL 112 

Quality of Sea Food 
(Deb. 10, Vol. XXIII. OS-12-2006) 
Col. 408-09 

Railway Chair at 11M, Ahmedabad 
(Deb. 7, Vol. XXIII, 3().1I-2006) 
CoL 63 

Recommendations ofKaw Convniace 
(Deb. 2, Vol. XXIII, 23-11-2006) 
ColJ04.0S 

Report of'NCRLM 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col 249 

RevivalofPSUs 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Co1.211-IS 

Setting Up of ECHS Dispensaries 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 236-40 

Setting up of Overseas Investment 
Centres 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 173-74 

Setting up ofUltra Mega Power Projects 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoI.402~3 

Shortage of Cooking Gas 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 201-02 

Silk Production 
(Deb. 10, Vol. XXIII, 05-12-2006) 
CoI.3IS-21 

Silk Technology Mission 
(Deb. S, Vol. XXIII, 21-11-2006) 
Col.319 

Solar Energy System in Government 
Buildings 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 246 

Starting ofBSF-BDR Ceremonial Rdreat 
(Deb. 10, Vol. XXIII, 05-12-2006) 
CoL 71 

Supply of Power 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col 294 

System for Overseas Indians 
(Deb. 11, Vol. XXIV, 06-12-2006) 
CoL 122-25 

ReYiIIw ofSSA .... Mid-dIy Meal SdIeme Task Force on Inter Linking pfJliven 
(Deb. S, Vol. XXIII, 21-11-2006) (Qeb. 4, Vol. XXIII, 17-11-1006) 
CoI.29Ci Co\101-03 
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Tic:bdess Travellers .. Tniina 
(Deb. 7, Vol. XXlII. 30-11-2006) 
Col.211-14 

VIIib ofF~ J);parieI 
(Deb. 1. Vol. XXIII. 22-11-2006) 
Col 3,...., 

........... es. 
A1tNIrary ImposiIioa ofR.uIcs 

(Deb. 16, Vol. XXIV, 13-12-2006) 
Col~ 

Cash Crops Sec:Ior in KeraIa 
(Deb. S, Vol. XXII1, 21-11-2006) 
CoLllD 

Crime", WoaIeD .... QriIdrat 
(Deb. 10. Vol. xxm, 05-12-2006) 
CoLl7+I9 

Emplo)'lacal Opportunidea 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col' 

Frandtisina of POItaI 0udcIs 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col211 

K.lurAirport 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoLD3 

l...OIft 10 F ...... ConceuioaaI Rasa 
(Deb. 3, Vol. XXIIl, 24-11-2006) 
Col 292-94 

Need to modernize IQd up.,ade 
t1IqInur Ind ICaymaJIlm Railway 
Stations in KeraIa{MUJl3TT) 
(Deb. IS. Vol. XXIV, 12-12-2006) 
Col 446-47 

.~ to provide'" fOr .. apJf1IdIIion 
of die ViroIor IIIIIiIuIe • AIIpuzM. 
K.*(MUIl377) 
(Deb. 2, Vol. XXlO. 23-11-2006) 
CoL 333-14 

Mew R8ihray SIIirion • M",mb.IS". 
Ka* 
(Deb. 12, Vol. XXIV, .7-12-%006) 
Col. ,,",5 I 

ProI6ition of Child ~ 8iD, 2OOi-
Consid .• his. 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col4SS-56 

Report on the State of Panchaym-A 
Mid-Term RmewIlldApprailal-2006 
(OUR}93) 
(Deb. 9, Vol. XX 10 , 04-12-2006) 
CoL4a-n 

Revival P8I::b&e for HMT Ltd. 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL2S7-SI 

Sendina Blood Samples o( ,.ientI (Of 
Diaposil 
(Deb. 16. Vol. XXIV, 13-12-2006) 
Col 111-12 

Vocing Rights to NRls 
(Deb. 6, Vol. XXIII, 29-11-2006) 
CotlS4-S5 

SeIda.....,.,Sltri LIII ...... 
Autbentic;ity of Lllbell 

(Deb. 9, Vol. XXIII, 04-12-2006) 
ColD7-]1 

Childhood 0besity1l>i8eCic ...... 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col171-n 

ConIIruaion ofB~ AIonI NH ..... 
(Deb. II, Vol. XXIV, 06-12·2006) 
Col 91-92 

ConIIminaIed WaIer 
(Deb. II, Vol. XXIV, 15-12.2006) 
Col 199 

DImMIdI for ex.aGnM* (RaiIwayI)-
2004-2005 .... DemIada for ..... 
IIIDItIryOr.-(RaiJwayI)-2006-2OO1 
(Deb. 10. Vol. XXnI, OSoI2-2006) 
Col61l-1S 

DewIopmeRl 01 Tourilt Spot OIl IDdo-
B .. 'I ...... BonIIr 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col 171-72 
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ExpIoitin& Natural ReIources in NER Advice of US RepresentatiYel, on Bomb 
(Deb. 16, Vol. XXIV, 13-12-2006) Blast 
CoI.316-a7 (Deb. '. Vol. XXIII, 21-11-2006) 

Hydro Power Project on Bmk River CoI.I07~ 

(Deb. 13, Vol. XXIV, 01-12-2006) ~bl.oldin&udUDDdina 
ColIIS-17 ofGoocls in Ports 

NP ....... SCIIuI to PSUs (Deb. 6, Vol. XXIII, 29-11-2006) 
(Deb. 7, Vol. XXIII, 30-11-2006) Col310 
CoL 21 BiUionaires in the COtmtry 

Need to chlncethe alipmentof the bor- (Deb. 16, Vol. XXIV, 13-12-2006) 
dar feacin& at the biItorical site ofla'7 Col 276-77 
sepoy mutiny at Malegarh, Assam Boundary Dispute with Bangladesh 
(MUR377) (Deb. 16, Vol. XXIV, 13-12-2006) 
(Deb. 19, Vol. XXIV, 11-12-2006) Col. 271-73 
Col.~7 

. I By-Products of Sugar Industry 
Needtodevelopthe~verou1e~ I (Deb. 19, Vol. XXIV, 11-12-2006) 

Silchar to Guwahati for the peop,e of I Col 1St 
Barak Valley. Assam (MUR 377). I 
(Deb. 7, Vol. XXIII, 30-11-2006) . CbargesonExploitationofGroundW&ter 
Col. 360 (Deb. 14, Vol. XXIV, 11-12-2006) 

Need to rehabil.ilatle the fanners whoR land CoL 270-71 
was acq~ired for SEl projects (MUR Conversion ofEPZs into SEl 
377) (Deb. IS, Vol. XXIV, 12-12-2006) 
(Deb. 2, Vol. XXm,23-11-2006) Col2S1 
Col. 330 Current Status o{lndo-US Nuclear Deal 

Need to take steps to make Brahmaputra (Deb. I, Vol. XXIl1, 22-11-2006) 
river pollution Iiee (MUR 377) Col. 356-59 
(Deb. 17, Vol. XXIV, 14-12-2006) DemandsforExcessGrants(RaiI~}-
Col 277-7' I 2004-2005 and Demands for Supple-

New Railway Line I mcntary Grants (Railways}-2006-2007 
(Deb. 12, Vol. XXIV, 07-12-2006) I (Deb. 10, Vol. XXIII, 05-12-2006) 
Col J1O-IS i CoL 512-14 

Pollution in Rivers I ' Development of Land for Commercial Use 
(Deb. 9, Vol. XXIII, 04-12-2006) I (Deb. II, Vol. XXIV, \5-12-2006) 
Col. 201-17 ; Col. 169-71 

Railway Li?c from Cbandranathpur to I Economic Developmenl and Poverty 
Guwahau I Alleviation 
(Deb. 17, Vol. XXIV, 14-12-2006) I (Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 97.,. I Col. 137-38 

Sa ....... Sltri .. mjl LIII I Expansion of Sugar Industry 
14thNAMConferenc:e I (Deb. 19, Vol. XXIV, 18-12-2006) 

(Deb. I, Vol. XXIII, 22-11-2006) I Col.S9-60 
Col. 202-03 
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Facilities to Exporters I 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 247 

0. Pricing Policy 

Need to provide reservation in jobs in 
Private Sector (Sub.) 

(Deb. 20, Vol. XXIV, 19-12~2006) 
Col417·11 

(Deb. 12, Vol. XXIV, 07-12-2006) Need to stop illegal mining activities in 
Col. 222-24 Bbaratpur, Rajasthan (MUR 377) 

Guidelines for Loan to Priority Sector . (Deb. 10, Vol. XXIII, 05-12-2006) 
(Deb. I, Vol. XXIII. 01-12-2006) I Col469-70 
Col 116-17 I Permission to Small Retail Commercial 

Import of Crude Oil ! Establishments 
(0 b 2 Y, I XXIII 23-11-2006) I (Deb. 3, Vol. XXIII, 24-11-2006) e. , 0., i Col 403-OS 
CoI.I29-3J I . . " I Production of Foodgrains 

IDfiGoaltratlon by ~:~=~ts an vanous (Deb. 4, Vol. XXIII, 27-n-2006) vermncnt ...... __ ODS , 

(Deb. 5, Vol. XXIII, 21-11-2006) I Col. 91-93 
CoI.14s-46 I Production Rate ofFoodgrains 

I (Deb. 9, Vol. XXIII. 04-12-2006) 
Master Plan of Delhi Col. 225-21 

(Deb. 3, Vol. XXIII, 24-11-2006) I 

Col 53-54 I Public Savices 8in 
. ! (Deb. II, Vol. XXIV, 06-12-2006) 

National Raiafed Area Authority ! CoI.222-23 
(Deb. 9, Vol. XXIIl, 04-12-2006) II Retommcndation. of Ashok Pradban and 
Col. 66-75 I Umesh Sebpl Committee 

NeedlOa:cordpennissionforundertakina! (Deb. 20, Vol. XXIV, 19-12-2006) 
Haj piIgrimIae to 1,47,000 Haj pilgrims 1 Col. lSI-51 
wIIo bad Ippliedthrough Haj CommiUee r Repatriation ofBanlladeshi Sex Workers 
(MUR377). i (Deb. IS, Vol. XXIV, 12-12-2006) 
(Deb. 2, Vol. XXIII, 23-11-2006) i Col.3S1-59 

Col. 334 I Report of Aciarsb Misra Committee 
Need to ensure that feftHim's are made: (Deb. 1, Vol. XXlII. 22-11-2006) 

available to Uttar Pradesh as pet the! Col. 421-29 
quota erannarked fOr it (MUR 377) .' Retail Trade Centres 
(Deb. 5, Vol xxm. 21-11-2006), (Deb. IS, Vol. XXIV, 12-12-2006) 
Col. S2S Col !il-53 

Need to implement the recommendatiom ~ Scheduled Tribes and other Traditional 
of Committee set up by Ministry of . ForcstDweIIers(RecognitionofFomt 
Human Resource Development before : Rights) BiJI,2006-C0nsid . .t Pus. 
giving permission to foreign; (Deb. II, Vo!. XXIV, "-12-2006) 
universities to operate in the country Cot. 466-69 
(MUR 371) Security Clearanc:e to SEZ projects 
(Deb. 20, Vol. XXIV, 19-12-2006) (Deb. 10, Vol. XXIII, 05-12.2006) 
Q:,l440-41 CoL 185-86 
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Terrorist Activities fi"om Pakistan 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 121-22 

lJaarwx:haI (Altaalion ofName) BiI~ 2006 
(Deb. 10, Vol. XXflI, OS-12-2006) 
Col. 484-88 

Sarudraa, Slui Cheapra 
Coaching Centres for STs 

(Deb. S, Vol. XXIII, 21-11-2006) 
Col 44 1-42 

Commissions for Protection of Child 
Righu (Amendment) Bill, 2006-
Consid. &: Pass. 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col.6S7-Sa 

Committee on Foreign Educational 
Institutions 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. 46-47 

Export ofCoir ProducIs 
(Deb. 10, Vol. XXIII, OS-12-2006) 
CoL 343-Sa 

Organisations Exempted from RTf Act 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 119-21 

Platelet Separating Machines in Hospitals 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 89-92 

Promotion ofTraditionai Weaving Craft 
(Deb. 10, Vol. XXIII, OS-12-2006) 
CoI.I39-S1 

Reservation in Private Sector 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 32-34 

Sale of Ethanol Blended Petrol 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 193 

SClST(POA)Act, 1989 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 287-310 

Setting up ofIlMs 
(Deb. 10, Vol. XXIII. OS-12-2006) 
Col. 223-24 

Setting up ofTe<:hnology Centre 
FDfbdlow (Deb. II. Vol. XXIV •• 15-12-2006) 

(Deb. II, Vol. XXIV, 06-12-2006) Col. 160 
CoL 125 Under-Weight LPG Cylinders 

Indian Trade Organisation for Fanners ! (Deb. 17, Vol. XXIV, 14-12-2006) 
I (Deb. 14, Vol. XXIV, 11-12-2006) I CoI.46-SO 

CoL 11-12 I Vacancies in Banks 
Jobs on CompassioRlle Grounds (Deb. IS, Vol. XXIV. IS-12-2006) 

(Deb. 7. Vol. XXIII, 30-11-2006) CoI.255-S6 
ColIS5-S6 Village. Medical and Shipping Tourism 

National Land Records Development Project 
Mission I (Deb. 7. Vol. XXIII, 30-11-2006) 
(Deb. 13, Vol. XXIV. 01-12-2006) CoI.IS8-90 
CoL 1 S6-S7 , Voting Rights to NRb 

Need to timely completion of gauge con-I (Deb. 6, Vol. XXIII, 29-11-2006) 
version work on Quilon-VtrUthanagar I Col. 154-55 
railway aec:tion (MUR 377)1 . Swain. Sbri Kharabela 
(Deb. 16, Vol. XXI V, 13 -12 -2006) DemInds for Excess Grartts (Railways)-
CoL 616 2004-2005 and Demands fOr Supplcmc:n-

New National Pharmaceutical Policy tmyGnmts(Railways)-2006-2007 
(Deb. 16, Vol. XXIV, 13-12-2006) (Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 497-98 Col. 633-34 
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Demands for ~ Grants-{GeneraI), 
2004-2005 .. DemIDds for Supple-
lDIIIIIIry~o...l). 2006-lOO7 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Cal4J0.96 

Repart _ die SIItC of P-=luryaU-A 
Mid4na Review IRIIApprtiRL---2006 
(DUR.193) 
(Deb. 13, Vol. XXIV, 01-12-20(6) 
Col 421-26 

SiUtion arisilll out of Global Wannina 
affecting India's climatic condition IS 
reported in UN Development 
Procrammes Human Development 
Report and steps taken by the 
Government in this reprd (CA) 
(Deb. 17, Vol. XXIV, 14-12-20(6) 
Col 261-69 

SI8IeiIIlelll made by MiDiIIer of External 

Clennce ofShippins Trade PI1Ictic:esAc:t 
(Deb. I, Vol. XXIII. 22-11·2006) 
CoI.3S5 
~of BocIiPort 

(Deb. I, Vol. XXIII. 22-11·2006) 
Col 174-7' 

Dewlopment ofHeritap Route 
(Deb. 16, Vol. XXIV, 13-12·2006) 
Col~ 

Effectivenesa of DDT 
(Deb. II, Vol. XXIV. 06·12·2006) 
CoI.1I3-14 
E~ ofPIutic: Sap 

(Deb. 19, Vol. XXIV, 11-12-2006) 
CoL 3-11 

Emry Fee for VISiting Monuments 
(Deb. 11, Vol. XXIV, 14-12-2006) 
CoL 29 

Af&irs on 12. tl.2006 reprding Indo- Environmeotal Awareness 
US Civil Nuc:_ CoopenIion (OUR (Deb. 14, Vol. XXIV, 11-12·2006) 
193) Col2J6..39 
(Deb. 19, Vol. XXIV, 11-12-2006) EqualityandDipityofWorkForc:e 
ColS93-96 (Deb. 19. Vol. XXIV. 1'-12-2006) 

SIaIdory"'ItioR~of'IndWI Col38S-a6 
Telegraph (Ammdmenl) Ordinance I Extension of Abmcdabad-Vadodara 
and Indian Telegraph (Amendment) I Expn!ISWa)' 
BilI,2()()6......{;onici.&,... . (Deb. I, Vol. XXIII. 22-11-2006) 
(Deb. 13. Vol. XXIV, 01-12-2(06) Col.30J.04 

Col4()4..()S ExtemaIJy Aided ProjecU under l'*8tated 
Daldcar. Sltrilutl ... ,..bett B. : Urban Development Schemes 
AirServicesfTomSuratAirport ! (Deb. I. Vol. XXIII, 01-12-2006) 

(Deb. 12, Vol. XXIV. 07-12-20(6)! Col. 79-80 
Col. 321 i Flexible Labour Policy 

AllegedKillingsofindiansinPhilippines i (Deb. 14. Vol. XXIV. 11-12-2(06) 
(Deb. I. Vol. XXIII. 22·11.2006): CoI.l87.18 
Col 136-31 I Gause Conversion between Ahmedabad 

ArtifICial Rtcharge of Ground Water i and Udaipur 
(Deb. 19. Vol. XXIV, 11-12-2(06)! (Deb. 2. Vol. XXIII, 23-11-2006) 
CoI.l44-t6 ! CoL 164 

Assistance to Voluntary Orpnisatioo I Holistic: DevelopmcntofChiId 
(Deb. 20, Vol. XXIV, 19.12-20(6) i (Deb. IS, Vol. XXIV, 12.12-2(06) 
Col.I~ i Col I 16-11 



NAME INDEX 

IMMOLS Project 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 140 

Incrcuina Sbelten for tbildrea 
(Deb. S, Vol. XXIII, 21-11-2006) 
CoL 11-89 

IIIiIIIrucIure It NODoMeIro Airports . 
(Deb. 2, VoL XXIU, .23-11-2006) 
CaLJOO.Ol ' 

IIIIIDd om-DIfot 
(Deb •• I t Vol XXIV, 15-12-2006) 
Col 117-11 

'--ina of ..... V byNHAJ 
(Deb. I. Vol. XXIII, 22-11-2006) 
CoL 91-101 

NeedtoItlrtWOJtonA~ 
N ..... fIiIbway willi ...,viliallf1I 
.. equate fuacla fbr its tt.ely 
c:ompIedon (MUll 377) 
(Deb. 2, Vol. XXIII, 23-11-2006) 
CoL 332-33 

PowerOenention 

RUIlDinl of Special Container Train 
Connectin& Ports 
(Deb. 2, Vol. XXlII, 23-11-2006) 
Col 86-17 

Sale of Counterfeit Goods 
(Deb. 4, Vol. XXIII, 27-11-2006) 
CoL 234-3S. 

Sak.oIUedicira to Prmte Partial 
(Qjb. 16. Vol. XXIV. 13-12':2006) 
ot11lo79' 

..... "ofllMl 
(Deb. 10, Vol. xxm. 05-12-2006) 
CoL 223-24 

Sea:iD& up of Ultra Mep Power Projects 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col402-03 

SiIIiaa .. ofNIIIkml T...s.ion Million 
(Deb'. 10, Vol. xxm. OS-12-2006) 
Col. 71-72 

UtiIizadoo oBWitime Cea 
(Deb. 11, Vol. XXIV, 06-12-2006) 
0aI.13-74 

(Deb. 13, Vol. XXIV, 01-12-2006) WarerPipelinethrougbAmbajiSanctuary 
CoL lIMO (Deb .. 19, Vol. XXIV, 11-12-2006) 

CoL21S Pre-payment of Small Savinp Loans 
(Deb. 3, VoL XX Ill, 24-11-2006) n ........ ,SIarUC.v. 
Col231 Central Educational Institutions 

Prices of Petrol and Dielel 
(Deb. 7. Vol. XXIII, 30-11-2006) 
Col6N1 

Rec:harae of Ground Water 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col 142-44 

(ReIemtion iDAdmission) Bill, 2006-
Consid. &: Pus. 
(Deb. 17, Vol. XXIV, 14-12-2006) 
CoL 294-301 

no-,Arl Poe. 
Aarkultural Export 

(Deb. 20, Vol. XXIV, 19-12-2006) 
Reduc:tion in ShaN ofPowa' Col 179 

(Deb .• 1, Vol. XXIV, 15-12-2006) Amendment in Representation of People 
Col. 24 1-42 Act 

Report on the Stile of Panc:hayab-A (Deb. II, Vol. XXIV, IS-12-2006) 
MiHetm ReviewIlldApprailll-2006 CoL 304 
(DUR193) 
(Deb. Il. Vol. XXIV. 01-12·2006) 
CoL 44 1-42 

AailllDc:e for Implemcntatioa ofRTI Act 
(Deb. 16, Vol. XXIV.i3-12-2006) 
Col 206 
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AssiItance to Coc4:Inut Farmers 
(Deb. 4. Vol. XXIII. 27-11-20(6) 
Col 137-31 

A,vuIb Projed in KeraIa 
(Deb. 11, Vol. XXIV, 06-12-20(6) 
Col 114 

Boost to RandO in PiInUItion Soctor 
(Deb. 10, Vol. xxm. 05-12-20(6) 
ColJ6.lI 

CeaIIaJ Assisllnc:e for CompuIeI isItion of 
Land Records 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col 347-41 

c.r-:e to Tcrmiaak 
(Deb. I. Vol. XXIII, 22-11-2(06) 
Col 133 

CaIsInIc:tioIl of Express HiJbways 

Ginger Cultivation 
(Deb. 19, Vol. XXIV. 11-12-20(6) 
Col. 16S-70 

Identification of Natural Calamity Areas 
(Deb. II, Vol. XXIV, J S- 12.20(6) 
Col. J86-87 

Implementation of RGGVY Project in 
K.eraIa 
(Deb. 13. Vol. XXIV, 01-12.20(6) 
Col 252 

International Market ofVanila 
(Deb. S, Vol. XXIII. 21-11-20(6) 
Col 221-30 

Merger of Fertilizers and Chemicals 
Travanc:ore Ltd. 
(Deb. 4, Vol. XXIII, 27-11-20(6) 
Col21J 

(Deb. 1. Vol. XXlII, 22-11-2006) Mdro Rail for Kochi 
Col~3 (Deb. Il, Vol. XXIV; 01-12-20(6) 

c..n. s.. oflDdo-US Nuclear Dc:aI Col. 197~ 
(Deb. I, Vol. XXIIl, 22-11-2006) • MullaPeriyarProjed 
Col.356-S9 (Deb. 4, Vol. XXIII, 21-11-20(6) 

DiIcoatiauatioo of Traiaa 
(Deb. 2, Vol. XXIn, 23-11-2006) 
Calm 

DoubIin& ofRaiJwayLillea in Kerala 
(Deb. 2, Vol. XXUl, 23-11-2006) 
Col 136 

Col. I 19-20 . 
Need to implement die National w.&cr-

ways Projec:tl u ...... byNAWAD 
(MURJ71) 
(Deb. 20, Vol. XXIV, 19-12-20(6) 
Col44S 

Pric:e ofNlIUral Rubber EducItioa Loan 
(Deb. 3 Vol XXIII 24-11-20(6) (Deb. 5, Vol. XXIII, 21-11-20(6) Col....,., CoLlI7-11 

I . 

fAIaIIiaI Commod" ( .. --.l-~) S'u, ProJCCl Proposal for ~System = ,",_..J..1 -:!..~ I (Deb. 9, Vol. XXIII, 04-12-20(6) 
4o~1U."'-_ CoI.22J-29 
(Deb. 5, Vol. XXUJ. 21-11-20(6) SeninJ to Teacher Education Centres in 
Col 556-57 Uftiwrsities 

SIq .... GfNREOS (Deb. 10. Vol. XXlII. 05.12.20(6) 
(Deb. 13, Vol. XXIV. 01-12.20(6) Co1.39s.96 

CoI.34-tO . Scaio& Up of Ul Aqua Tec:bDoJosy Park 
PretlPaetleienbal TnIde~ I in Kerala 

(Deb. 20, Vol. XXIV, 19-12-2006' I (Deb. 10, Vol. XXIII. OS-12-i0(6) 
Col. 196-97 Col. 406 
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Setting up of Post Offaces in Kerala 
(Deb. 6, Vol. XXIIi, 29-11-2006) 
Col. 119-26 

Setting up of Shipyard 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col.2S3 

Benches of High Courts 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 126-27 

CAT Decisions 
(Deb. 11, Vol. XXIV, 06-12-20(6) 
Col. 110-11 

Shortage of LNG Compensation to Victims of Road 
(Deb. 12, Vol. XXIV, 07-12-2006) Accidents 
COI.SS-S6 (Deb. 10, Vol. XXIII, 05-12-2006) 

Spices in Kerala , Col.l90 
(Deb. 5, Vol. XXIII, 28-11-2006) I Corruption Cases Pending in Courts 
CoL 382-83 , (Deb. 1, Vol. xxm, 22-11-2006) 

Standards Fixed for Nation,1 Highways Col. 239 
(Deb. ll, Vol. XXIV, 06-12-2006) 
Col. 253-54 

Statement made by Minister of External 
Affairs on 12.12.2006 regarding Indo-
US Civil Nuclear Cooperation (OUR 
193) 
(Deb. 19. Vol. XXIV, 18-12-2006) 
Col. 592-93 

Stricter Visa Norms for Indians 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col.Sn-23 

Tax from Air Tickets 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 99 

Upgradatlon of Delhi and Mumbai 
Airports 
(Deb. 7, Vol. XXIlI, 30-\1-2006) 
Col. 86-87 

naummar, Sbri V.I<. 
Adherence to Time Schedule by Private 

Airlines 
(Deb. 12. Vol. XXIV, 07-12·2006) 
Col. 106 

Assignment of Cases to CDt by Delhi 
Police 
(Deb. 20, Vol. XXIV, 19·12-2006) 
Col 126-30 

Assistance to Colleges and Universities 
(Deb. lO. Vol. XXIll, 05-12-2006) 
Col. 77·82 

CriteriaINorms for Hiring Aeroplanes 
(Deb. 2, Vol. XXIII, 23.11-2006) 
Col 192-98 

D. T.H. Service 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 30-32 

Demands for Excess Grants (Railways)-
2004-2005 and Demands for 
Supplementry Grants (Railways)-

. 2006-2007 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Co1.61c}'20 

Development of Forests in Oujarat 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 65 

Enaoaclunent of Forest Land 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 86-87 

Encroachment on Railway Land 
(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. lOS 

Export Development Cenbes 
(Deb. 5, Vol. XXIII, 2B-I1-2006) 
CoI.12-IS 

Facilities for Public Representatives at 
Airports 
(Deb. 17, Vol. XXIV, 14-12-2006) 
ColtS7 
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ForeipBanb 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 21348 

Fundi for RunJ Areas 
(Deb. 1 I, Vol. XXI'V. 15-12-2006) 
Col. 111-12 

o..lIaed Power Projec:Is 
(Deb. 13, Vol. XXIV, 01-12-2006) 
CoL 191-99 

__ .. Telepboaic CIpacity 
(Da 16, Vol. XXIV, 13-12-2006) 
Q,L" 

Inftation Rate 
(~,J. Vol. XXIII, 24-11-2006) 
00t1ff.97 

Inquiry '*PUIIlIPS Oft"1CCrS 
(Deb. 5, Vol. XXIII, 2'-11-2006) 
Col. 316 

....,. ... iom apiDIt Private AirHna 
(Deb. I', Vol. XXIV. 15-12-2006) 
Cal. 214 

Need to implement Drip Irripdon Scheme 
in Drouaht prone area ofAnnli, GqjInI 
(MUR377). 
(Deb. 7, Vol. XXIII, 30-11-2006) 
Col 361 

Need to make the 'Krishi VJIYD Kendra' 
8IAnnti, GqiInIftDlIionII(MUR 371) 
(Deb~ 19. Vol. XXIV, 11-12-2006) 
ColS07 

Nonu for Proc:urin& Pilnea on Leuc 
(Deb. 12. Vol. XXIV, 07-12-2006) 
ColJ'n 

PollutiOn in Riwn 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col 201-1 7 

Publication of New TelephaAe I>iredory 
(Deb. I. Vol. xxm, 22-11-2006) 
CoI,2S6-70 

Publicity Activities of Iadi8n M ..... 
(Deb. 16, Vol. XXIV. 13-12-2006) 
CalS36 

law ..... of Delhi Police "in "inep. Rec:ommeodation of WortiDa Group on 
Oct .... _ M~ W ... 
(nib. 20, \101. XXIV. 19-12-2006) (OCt;: 14, Vol. 'XXIV. 11-12-2006) 
Cal. 221-22 CoI.-n2..u 

LfOOn • .... 
(De\. 12. Vol. XXIV, 01-12-2006) 
Cal.27UO 

Mabile s.mc:. Provider CompIrrieJ 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoI..f70..71 

NeattQ~ .. enquiryintotheuo-
• ..... b1 aaobilc IICrVices beins pr0-
vided by 8.S.N.L. (MUll 377) 
(Deb. 1.5. Vol. XXIV, 12-12-2006) 
CoI.44I-42 

Need to COBvert metre . PUle line into 
brOII6 .... between JetaJur tQPhasa 
ka 0ujIrIIt (MUll 377) 
(Deb. 9. Vol. XXIII, 04-12.2006) 
Col3en 

RqistratJoa of New H • ..,.,.,. .. 
M.prineI 
(Deb'. 9, Vol. XXIII, 04-12-2006) 
CoI.2A4-45 

Review ofIUndic:raftI Sc:bcmos 
(Deb. S, Vol. xxrn, 28-11-2006) 
Col 257-51 

Ibnf Elecla iftcItion 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 456-66 

SeItinJ Up ofltMs 
(Deb, 10, Vol. XXlII, 05-12-2006) 
CoL22~4 

Siphonina funds AbrNd 
(Deb. II, Vol. XXIV, 15-12,,2006) 
CoLl64-6S 



NAME INDEX 

Slow Pace oflmplemealation ofMPLADS 
(Deb. II, Vol. XXIV. 06-12-20(6) 
Col 169-70 

Supply ofFcrtilizen fOr Fanners 
(Deb. 7, Vol. XXIIl. 30-11-2006) 
Col5S-S6 

Tourism OfI'icesAbroad 
(Deb. 17. Vol. XXIV. 14-12-20(6) 
Col 19-24 . 

Transfer of Oil WelJslBlocks 
(Deb. 12, Vol. XXIV. 07-12-20(6) 
Col~ 

Volun1ary Disclosure ofBIadt Money 
(Deb. 13, Vol. XXIV. 01-12-20(6) 
Col 63-64 

WLL Towers in R.uraI Areas ofGujlrlt 
(Deb. 16. Vol. XXIV. 13-12-20(6) 
Coll26-27 

n ....... SluiCla ....... 
Inv.sion of ~usts in "Jammu and 

k.ubmir 
(Deb. 9. Vol. XXIll, 04-12-2006) 
Col 128-29 

Need to include Bboti language in the 
Ei&btb S<:bodule 10 the Constitution 
(MUll 377) 
(Deb. 16. Vol. XXIV, 13-12-20(6) 
Col 617-11 

Staaus of Implementation ofSSA in J4K 

Prohibition ofOtild Marriage Bill, 2006-
COnaid.4P .... 
(Deb. 20. Vol. XXIV. 19-12-20(6) 
Col, 451-55 

Promotion of Intercaste Mmriapa 
(Deb. 7, Vol. XXIII, 30~1I-2006) 
CoL 19 

Rainwater(CompuIsory~ Bill.. 
2006 - by Shrimati KrisbDa TinIdI-1Dt 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoL63S-36 

SituatiOn arising out of on-goiDg sca1iDg 
drininDeIbi(DUR 193) 
(Deb. 4, Vol. XXIII. 21-11-2006) 
CoL 380-12 

Topdal; SIui 'Dutt Baru 
Dabbol Powa- Project 

(Deb. 3. Vol. XXIII, 24-11-20(6) 
Col,3SS-S6 

Engines of Airbus Aircraft 
(Deb. 2, Vol. XXIII. 23-11-2006) 
CollS3 

Export Promotion Schemes 
(Deb. IS, Vol. XXIV, 12-12-20(6) 
Col, 242-43 

Foreip Direct Investment 
(Deb. 15, Vol XXIV, 12-12-2006) 
CoL 39-40 

(Deb. S. Vol. XXIII, 21-11-2006) 
Coll91-92 Joint Bid for Power Projcas 

(Deb. '. Vol. XXIII. 01-12-20(6) 
Col, 94-95 11ndl, 9 ...... KritIlu 

Committee on Empowerment of Women -
Statement - Laid 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col, 386-17 

Commiaee on EmpowennentofWomen-
Teeth Report - Presented 
(Deb. 19, Vol. XXIV. 11-12-20(6) 
Col4S2 

Commiaeeon Empowerment ofWo~ 
Ninth Report-Presented 
(Deb. 14, Vol. XXIV. 11-12-2006) 
Col. 294 

Possession of Iron Ore Mines by SAIL 
(Deb. 4. Vol. XXIll. 27-11-2006) 
Col. 12 

Problems being faced by unorganized 
labour in the country (DUR 193) 
(Deb. 12, Vol. XXIV. 07-12-2006) 
Col40l-09 

Promotion of Small and Medium Sc:alc In-
dustries 
(Deb. S. Vol. XXIII. 28-11-2006) 
Col. 199 
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Reserved and Surplus ofCPSE 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col 91-99 

SIudy on Atomic Eaergy 
(Deb. 6, Vol. XXIII, 29-1 1-2006) 
CalloW 

Submarine Cable Landing Station 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoI.2S7-S8 

TripetlU, Slari Cllaadn Ma .. 
Awards of Contrac:ts for PaDtry Cars 

(Deb. 17, Vol. XXIV, 14-12-2006) 

Pending Proposal underSGSY 
(Deb. II, Vol. XXIV, 15-12-2006) 
Col. 327-21 

Purchase of Shares of Private Companies 
(Deb. 13, Vol. XXIV, 08-12-2006) 
CoL94-9S 

Sale of Coal in Open Market 
(Deb. 16, Vol. XXIV, 13-12-2006) 
CoI.2S6-S7 

Second Green Revolution 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 27-29 

CoI.216-17 ! Situation arising out of che increasing 
CircuJabonofCoins I incidents of female foeticide leading 

to continuous decline in the number of 
~~' Vol. XXIV, 08-12-2006) female child and steps taken by che 

Government in this regard (CA) 
CJiDic:alTriaJsonhtieats I (Deb. 19, Vol. XXIV, 18-12-2006) 

(Deb. II, Vol. XXIV, 06-12-2006)! CoI.493-94 
Col. 25-26 I TrI .. U.y, Sbri Braja Kisbore 

Development of Industrially Backwards ; 14th NAM Conference 
Stales ! (Deb. I, Vol. XXIII. 22-11-2006) 
(Deb. S, Vol. XXIII, 21-11-2006) I Col. 202-03 
Col. 37-3' I Accidents of Bulk Carrier 

ExporttoPakistan II (Deb. 16, Vol. XXIV, 13-12-2006) 
(Deb. 15. Vol. XXJV, 12-12-2006) Co1l7S 
CoL 38-39" ADB Loan to NTPC 

Fencins 
(Deb. IS, Vol. XXIV. 12-12-2006) 

(Deb. I, Vol. XXIII. 01-12-2006) 
Col 190-91 

CoI.2S9-61 ! Agreement between India and 
Home SecmaryLevcI Talks widt MyanrnIr I Kazakhastan 

(Deb. 10, Vol. XXlll. 05-12-2006) I (Deb. 2. Vol. XXIII, 23-11·2006) 
CoL 173-75 ! . Col. 2~ 

J .... 'Iee .. ~. '! Aircraft Accidents .... ftAAdOutlecs (Deb. 2. Vol. XXlII. 23-11.2006) 
(Deb. 17. Vol. XXIV, 14-12-2006) Col. 10-12 
Col. 126-30 I Allcaed Harassment of Indians in Nepal 

MSP on Unit Cost I (Deb. II, Vol. XXIV, 06.12.2006) 
(Deb. 19. Vol. XXIV. 11-12-2006) i CoI.I73 

CoL 399 i Allocation of Food,rains and Wagts 
Peace in Sri lanka / under SGRY 

(Deb. 16. Vol. XXIV. \3-12-2006) I (Deb. 3, Vol. XXIII, 24-1'·2006) 
Col. S4S-46 i Col. 420-26 
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Amendments in I.T. Act 

(Deb. I, Vol. XXIII. 22-11-2006) 
CoL 49-S1 

Assessment of Tenth Five Year Plan 
Targets 
(Deb. 6. Vol. XXIII, 29-11-2006) 
CoL 269-71 

Duty Exemption on ConCen1rated Milk 
(Deb. 13, Vol. XXIV. 01-12-2006) 
CoL 202-03 

Electricity tiom Wind Generators 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoL 143-44 

Employees under ESI Sc:hemes 
Assistance for Handicrafts Development (Deb. 19. Vol. XXIV, 11-12-2006) 

(Deb. 20, Vol. XXIV. 19-12-2006) Coi.22O-26 
Col. 201-12 

Energy from Waste by NTPC 
Alsistance to NatioOaI Sports Federations (Deb. 3. Vol. XXIII, 24-11-2006) 

(Deb. 6. Vol. XXIII, 29-11-2006) Col.S32 
Col. 230-36 

Banks Frauds 
(Deb. 13. Vol. XXIV. 01-12-2006) 
Col. 91-92 

Bird Hit Flight of Air India 
(Deb. 12, Vol. XXIV.·07-12-2006) 
Col. 3()1.()9 

Broadcasting Regulation Bill, 2006 
(Deb. 9. Vol. XXIII. 04-12-2006) 
Col. 326 

Environmental Impact of Coostruc:tion 
Project 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 206-07 

Establishmont of Biotech Clinical 
Researcb Training Centres 
(Deb. 3, Vol. XXIII. 24-11-2006) 
CoI.S04 

Excavation Projects 
I (Deb. 17. Vol. XXIV. 14-12-2006) 

Bungalow in Luryen Zone I Col. 129-30 
(Deb. 13. Vol. XXIV. 01-12-2006) I 
Col. 261~3 I Export of Agricultural Products 

(Deb. S, Vol. XXIII. 21-11-2006) 
Children out of School I Col 117-lS 

(Deb. 5. Vol. XXIII. 21-1t -2006) I . 
CoL 23-33 External Market Assistant Scheme 

Containing Non-Plan Expenditure 
(Deb. 16. Vol. XXIV. 13-12-2006) 

(Deb. 20, Vol. XXIV. 19-12-2006) 
CoL249-SO 

CoL 534-3S Filing onT Returns 
Dalmia Dadri Cement Limited (Acquisition 

and Transfer of Undertakings) 
Amendmem Bill, 2006-C0nsic1. &; Pm 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 630-3 I 

Decline in Cultivable Area 
(Deb. 19, Vol. XXIV. 11-12-2006) 
Col. 19-20 

Defence Purchase and Preparation by 
Pakislan 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 71 

(Deb. I, Vol. XXIII. 01-12-2006) 
Col. 33-34 

Firing on Indo-Bangladesh Border 
(Deb. 10, Vol. XXIII. 05-12-2006) 
Col.E~3 

Food Under Mid Day Meal Scheme 
(Deb. 5, Vol. XXIII, 28-11-2006) 
CoL 43 1-34 

Funds for Food Secwity Programme 
(Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 370-74 
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,..., NOOIb ·Endicatioa of Child ...... 
(Deb. 9. VoLXXlD. 04-12-2006) 
Col. 312-24 . 

GowtIUDiilt's fidhn to rnejntaia iDteraIl 
security IDd in pII'ticuIar to ... with 
aIIrminI poWIb oftenurist IDCIIICC in 
die C'oOUIIIry (A.M.) 
(Deb. 6. VoI.XXID. 29-11-2006) 
Col 430-36 

Green GowraIace Pmpaaaie 
(Deb. 4. Vol. XXDl, 21-11-2006) 
Col 161-69 

~1D~Sector 
(1)8b. 10, Vol. xxm, 05-12-2006) 
Col41-M 

Haj Subsidy 
(Deb. I. Vol. xxm. 22-11-2006) 
Col. 3 19-21 

MIDIlfiect.uriD& ofTuibines by BHEL 
{Deb. 12. Vol. XXIV, 07-12-2006) 
Col 191 

Micro Insuruc:e 
(Deb. I. Vol. XXIII. 01-12.2006) 
Colm..23 

MSP for Crope 
(Deb. 4, Vol. XXIII. 27-1 I -2006) 
CoLS7-" 

Nemes ofSblleS Prepared SEZ Ac:t 
(Deb. S. Vol. XXID.2I-11-2006) 
Col. '3SS-S6 

National CommisIioD tOr F.-men 
(Deb. 9, Vol. XXDI, 04-12-2006) 
Col. 23-24 

National Committee on llural 
IDhstruc1ure 
(Deb. 11. Vol. XXIV, 06-12-2006) 
Cal227~ 

IncreaIc inClDcerCllca N .... PoticyOllPebocbemicM 
(Deb. II. ~l. XXIV. 06-12-2006) (Deb. 19, Vol. XXIV. 11-12-2006) 
Col.2S4-51 Calm 

IDdllctioa of Jells to AJu.ce An Fa.. New 1'reIIInaJt for JCala..AzIr 
(Deb. 7. Vol. xxm. 30-11-2006) (Deb. 6. Vol. XXlD, 29-11-2006) 
Cal 290-91 Col. 109-10 

I&dwIr iaI PIrkl PIIeutiD& of Drua Products 
(Deb. 20, Vol. XXIV. 19-12-2006) (Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 21 CoL 277 

1DduIIrial Produc:tioo Peace Talks witb InJur,eatl 
(Deb. n, Vol. XXIV, 12-12-2006) FundImeataliJbINGtoupi 
Col 346-47 (Deb. S, Vol. XXIII. 21-11-2006) 

I.., ;II!_ Facilities for Proc:eued Food Col. 413-14 
..... Poubry Production 
(Deb. 17. Vol. XXIV. 14-12-2006) (Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 113-14 I Col301.02 

IrnptIriIia in DO POWIrt)' be in Iadia 
(Deb. 19. Vol. XXlv,II·t2-2006) (Deb. 4, Vol. nm. 27-11:2006) 
Col. 34U4 Col. 269-71 

M.' ...... ofMJG..20 F .... Ain:nft Procurement oCT-90 Main Slide T .... 
(Deb. 7. Vol. XXIll, 30-11-2006) (Deb. 7. Vol. XXIII. 30-11-2006) 
Cal. 142 CollA I 
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ProdIICdoa Cost ofFertiIisen 
(Deb. 19, VoL XXIV, 11-12-2006) 
CoI.3J9.90 

~1iIway P.quipmeDII 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col. 234-36 

Rapid Ac:tioa Fon::ee 
(Deb. 15, Vol. XXIV. 12-12-2006) 
CoL4~5 

RfcisIrItioa of Cues by NHllC 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col 69-71 

Report of Panel OIl Pricca of Essential 
Drvp 
(Deb. 4, Vol. xxm. 27-11-2006) 
Col. 234 

Situation arising out of noa-revision of 
royalty on coal and ofber minerals and 
steps taken by the Governmeat in this 
reprd(CA) 
(Deb. 10, Vol. XXlII. 05-12-2006) 
Col. 444, 447-49 

Situation arising out of on-going sealing 
drive in Delhi (DUR 193) 
(Deb. 4, Vol. XXIII. 27-11-2006) 
Col, 349-53 

Strength ofRPF 
(Deb. 12. Vol. XXIV, 07-12-2006) 
Col 266-67 

Strengthening of Consumer Courts 
(Deb. 19, Vol. XXIV, 18-12-2006) 
C?l.I1l-15 

SMIlC DiuIter MMI8ement Centres Study on SSA Assistance by Various 
(I)eb. 15. Vol. XXIV. 12-12-2006) Agencies 
Col. 3" (Deb. 20, Vol. XXIV, 19-12-2006) 

Seaia& Up ofNALCO Plant ia Indoaesia 
(Deb. I O. ~., XXIII, 0'-12-2006) 
CoLD3 

SeaiDI up of ShipyIrd 
(Deb. 16. Vol. XXIV. 13-12-2006) 
Col2S3 

ScaiD& up of Stem Cell TI'IDIpJInl Ccnres 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 221-21 

SdtiDa up ofTberma1 Power Projec:lsby 
NHPC 
(Deb. I. Vol. XXlll, 01-12-2006) 
Col 216-l7 

Col. 286 
Talks with .,.istan 

(Deb. I, Vol. XXIII. 22-11-2006) 
Col3S9-61 

Tax Liability ofNTC 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col 333-34 

TheAdmiriistrativeTnbunals(Amendmcnt) 
8i1~ 2006--C0nsid. &. Pass. 
(Deb. 19. Vol. XXIV. 18-12-2006) 
ColSI9 

Trade with South Korea 
(Deb. 15, Vol. XXIV, 12-12-2006) 

Shorta&e of Fodder Col. 261 
(Deb. 14, Vol. XXIV, 1t-12-2006) TrainingtoPilotsaboutCAT-illlLS 
Col.IJ6.40 (Deb. 2. Vol. XXIII. 23-11-2006) 

Sbon.p oro. for Power PIanIs Col 212-83 
(Deb. I. Vol. XXIII. 01-12-2006) 
CoL 155-57 

Siddm UaMniryBill. 2006 
Tripura Uniwnity Bill. 2006 
Rajiv Gandhi University Bill, 2006-

Consid .• Pus. 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 609-1 1 

Upgradation of Delhi and Mumbai 
Airports 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 86-17 

Uttann:hal (AItmtion ofName) Bill, 2006 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col 49&-99 
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WTO Trade Report 
(Deb. 10, Vol. XXIII, 05-12-2006) 
CoI.36U9 

Expansion and Upgrldation oflT Sector 
(Deb. 6, Vol. XXIII, 29-11~2006) 
Col. 117-11 

1')'tIeI; SIlri JaCdiala Foreign Tourists 
Situation ansi,ng out of 00, -BOing sealing I (Deb. 2, Vol. XXIII, 23-11-2006) 

dme in DeIhi(DUR 193) Col. 301-12 
(Deb. 4, Vol. XXIII, 27-11-2006) I Functions ofPublit Sedor Undertakings 
Col3S3-S1 (Deb. S, Vol. XXIII, 21-11-2006) 

VaDablaalHni. Slari Balubowry Co1.21B-19 
Achievements of Health Public Settot Funding Infrastructure Projects 

Undertakings I (Deb. II, Vol. XXIV, 1S-12-2006) 
(Deb. 16, Vol. XXIV, 13-12-2006) CoL 243 
CoI.112-8S Growth ofSlwns in Metros 

Anti-Fog Systems at Airports (Oeb. 3, Vol. XXIII, 24-11-2006) 
(Deb. 17, Vol. XXIV, 14-12-2006)! CoI.431-34 
Col. 6-12 : HumanTraifofVactine 

ApprovalofProjeasbySAlL I (Deb. I, Vol. XXIII, 22-11-2006) 
1 ' (Deb. 4, Vol. XXIII, 27-11-2006) I Col. 375 

CoI.214-IS I fA Flights from Hydetabad 
Ban on EmpIoymentofChildrcn I (Deb. 12, Vol. XXIV. 07-12-2006) 

(Deb. 4, Vol. XXIII, 27-11-2006) 1 CoI.ln-7B 
I 

Col. 21 j Indo-Pale Cooperation in Shipping Sector 
Construction of Rail Overbridges in i (Deb. I, Vol. XXIII, 22-11-2006) 

Andhra Pradesh I Col 341-42 
(Deb. 2, Vol. XXIII, 23-11-2006) I LoantoEthiopia 
Col 113 j (Deb. II, Vol. XXIV, 15-12-2006) 

CrashofMiG-29 . Cal 299-301 
(Deb. 17. Vol. XXIV. 14-12-2006) ! Medic:ineforCombatinaAIDS 
CoI.1~1 (Deb. I, Vol. XXIII, 22-11';2006) 

Currency Swap I Col211-72 
(Deb. 3, Vol. XXIII, 24-11-2006) i Montreal Prototol 
CoLJ42 1 (Deb. 19. Vol. XXIV, ]1-12-2006) 

Electronic Industry I Col. 131-49 
(Deb. 20, Vol. XXIV, 19-12-2006) : PovertyAJleviation 
Col. 316 ! (Deb. 13, Vol. XXIV, 01-12-2006) 

Employment Opportunities Provided by! Col. 204-1 I 
ITC . ! ompallles ! Proteuing or IT Returns 
(Deb. 16. Vol. XXIV, 13-12-2006) i (Deb. 3. Vol. XXIlI, 24-11-2006) 
Col 543-44 ! Cot 451-SS 

Energy Etf acieo<:y Prograrrne I Proftt of SAIL 
~~·Il-'13VOI. XXIII, 24-11-2006) I (Deb. 9, Vol. XXIII. 04-12-2006) 

. I Coll64 
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Projects ofNHDP 
(Deb. 6, Vol. XXIII. 29-11-2006) 
CoL 193-97 

Promotion oflndian Culture 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col) 19-20 

QualityofCNG 

UNESCO Convention 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 75 

Use of Mobile Phones by Terrorists in 
Border Areas 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 122-23 

(Deb. 2. Vol. XXIII. 23-11-2006) WitttdrawalofCST 
CoL 256 (Deb. II. Vol. XXIII, 01-12-2006) 

Qualtty ofOrugs I Col. 35-36 
(Deb. 1, Vol. XXIII, 22-11-2006) I World Bank in SEZ 
CoLI 37-38 I (Deb. 20, Vol. XXIV, 19-12-2006) 

Railway Projects in Andbra Pradesh CoL 199 
(Deb. 12, Vol. XXIV, 07-12-2006) Varma,ShrilbtilaiKalidas 
CoL 94-98 Central Educational Institutions (ReseIvation 

Renewable Energy Plants 
(Deb. \3, Vol. XXIV. 08-12-2006) 
Col. 53-56 

inAdmDon) BiI~2006--Consid. & Pass 
(Deb. 17, Vol. XXIV. 14-12-2006) 
Col. 332-35 

Commissions for Protection of Child 
Road Accidents due to Stray CattJe I Rights (Amendment) Bill. 2006-

(Deb. 20, Vol. XXIV. 19-12-2006) 'I Consid. & Pass. 
CoL 256 (Deb. 16, Vol. XXIV. \3-12-2006) 

Safe Drinking Water Col. 675-77 
(Deb. 14, Vol. XXIV, 11-12-2006) i Committee on the Welfare of Scheduled 
CoL 189-90 I Castes and Scheduled Tribes-

1 
Sending Indian on Moon i Eighteenth Report-Presented 

(Deb. I, Vol. XXIII, 22-11-2006) I (Deb. II, Vol. XXIV, 06-12-2006) 
Col. 410-81 Col.308 

Setting up ofC~tre of Global Excellence 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 446-47 

Shortage of Manpower inAnned Forces 
(Deb. 2. Vol. XXIII, 23-11-2006) 
Col. 33-34 

Tapping of AJricultura.l Potential 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col. 140-41 

Threat of Food Insecurity 
(Deb. 9, Vol. XXIII, 04-12-2006) 
Col. 357-58 

Transfer of Technologies 
(Deh. 18, Vol. XXIV. 15-12-2006) 
Col. 97-99 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-Fifteenth 
to Seventeenth Reports-Presented 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col 347 

Committee on Welfare of Scheduled 
Castes and Scheduled Tribes-
N inetcenth Report-Presented 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col. 386 

Demands for Excess Grants-(-General), 
2004-2005 and Demands for Supple-
mentary Grants-{GeneraI). 2006-2007 
(Deb. 15. Vol. XXIV, 12-12-2006) 
Co\. 535-39 
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Fk:xible Labow Polic:y 
(Deb. 14, VoL XXIV, 11-12-20(6) 
Col 117 .... 

UboW Related laues 
(Deb. 14. Vol. XXlV. 11-12-2006) 
CoL 129-30 . 

Reduction in ShIre of Power 
(Deb. II, Vol. XXIV. 15-12-2006) 
Col 241-Q 

R.epreseritatio ofSCISTIOBC 0fIicen 
(Deb. 11. Vol. XXIV. 14-12-20(6) 
CoL 122-23 

VIgiJanc:c Cues 
(Deb. 17. Vol. XXIV. 14-12-2006) 
CoL212-13 

~va.SIui M ... kIIbIIaJ D. 
BIFR.Cases 

(Deb. I, Vol. XXIII. 01-12-2006) 
ColIOJ.OS 

Infibrmoa ofa.,tldesbi NItionals 
(Deb. S. Vol. XXIII. 2'-11-2006) 
Col4JO.31 

Integrated Tribal Dndopmeat Projects 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col 14 

NIIionaI HiabwaYs ~ Due 10 Rains 
(Deb. 1. Vol. xxm. 22-11-2006) 
ColJ6..31 

~~SlutM.P. 
Acbievclmeals UDder Rural De¥clopment 

Schemes 
(Deb. 3, Vol. XXIll. 24-11-2006) 
Col2J5.16 

Alficultural Export Zones 
(Deb. 9. Vol. XXIII. 04-12-2006) 
Col26S-74 

Oteck on Populalioa Orowth 
(Deb. I, Vol. XXIlI. 22-11-2006) 
Col142-SI 

Coffee Zoaes 
(Deb. IS. Vol. XXIV. 12-12-2006) 
Col 263 

CommitIee on Self Help Group fOr Women 
(Deb. IS. VoL XXIV. 12-12-2006) 
ColI3S-36 

FDI in R.ccaiJ 
(Deb. IS, Vol. XXIV. 12-12-2006) 
Col 166-67 

Gap in Income 
(Deb. 16, Vol. XXIV. 1l-12-2006) 
CoL 132-33 

Hike in Cement PriceI 
(Deb. S. Vol. XXllI, 2'-11-2006) 
CoL 131-31 

Need to protect die iaIemIs oftribals liv- Inter-Slate Tipi' R.aerve in KeraJa 
in&inforestsofGujlrat(MUR371) I (Deb. 9. Vol. XXIlI, 04-12-2006) 
(Deb. 2, Vol. XXIII. 23-11-2006) i CoL 177 
CoL 332 Kannur Airport 

NeedtoproYidelnipbonfilciliticsirUribal! (Deb. 12. Vol. XXIV. 01-12-2006) 
areas ofBhanICb. Gu.;ar. (MUR. 371) I Col. 233 
(Deb. 11. Vol. XXIV. 06-12-2006) LlCApnts 
Col 314 (Deb. II. Vol. XXIV, 15-12-2(06) 

Nexus Between Govc:rmnent IDd Private Col. 31S-76 
Blood Banks I 
(Deb 16 Vi I XXIV 13 122006) McrroRail forKoc:hi Col16.uS o. • - - (Deb. 13. Vol. XXIV. 08-12-2006) 

Share of National Highways in Road ColI97-91 
Transport , NItionaI Commisaion for FMmeI'I 
(Deb. I, Vol. XXIIl. 22-11-2006) I (Deb. 9. Vol. XXIU. 04-12-2006) 
Col 323 I Col. 21 
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NItionaJ Policy on Influenza Vaccination 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 196-97 

Need to reconsider the imposition of 
Income Tax on Profits earned by 
Cooperative Banks and review 
propoted .mendment in the Banking 
ReauIatinaAct (MUIt 377) 
(Deb. 17, Vol. XXIV, .4-12-2006) 
Col 215 

NetJIrino 0bservII0ry Lab 
(Deb. II. Vol. XXIV. 06-12-2006) 
CoI.34-3S 

New Penaioa hcbp 
(Deb. 12, Vol. XXIV, 07-12-2006) 
Col 112 

Per <:.pita Coaumption of Aaricultural 
PrpdUdl,.. 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col~S7 

,.. ...... Affec:Iia&c.h Crops 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col 106 

.... ofN4Cwcwtila PIofeaionals 
(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 140-42 

Supply ofFUIoii to DIbhoI Power Project 
(Deb. 3, Vol. XXIII, 24-11-2006) 
ColSS3-S4 

TfIDIfer oIDividend to JEPF 
(Deb. I, Vol. XXIII, 01-12-2006) 
Colli',;. 

Use ofQuaUty Seeds 
(Deb. 19, Vol. XXIV, 11-12-2006) 
CoL49-SO 

Waaon Buildina Feetor)' in Ken" 
(Deb. 2, Vol. X1CIII. 23-11-2006) 
ColiC 

Venugoplll, Sbri D. 
Need to complete Hoganekal Integrated 

Drinking Water Project in Tiruppatur 
Parliamentary Constituency, Tamil 
Nadu (MUR 377) 

(Deb. 2, Vol. XXIII. 23-11-2006) 
Col. 33S-36 

Need to set up Kendriya Vidyalayas in 
Vellore and ThiruvannamaJai districts 
of Tamil Nadu (MUR 3n) 
(Deb. 5, Vol. XXIII, 28-11-2006) 
CoLS26 

Verma, Sllri BU •• Pn"p Si.p 
Achievements UDder Rural Development 

Schemes 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col.21S-16 

Auregate Technical and Commercial 
Losses 
(Deb. I, Vol. XXIII, 01-12-2006) 
CoL224-lS 

AICI'E Norms 
(Deb. 19, Vol. XXIV. 18-12-2006) 
CoL 23 1-32 

Current Status oflndo-US Nuclear Deal 
(Deb. 1, Vol. XXIII. 22-11-2006) 
Col3S6-seJ 

DemInds for Excess GranlS (Railways)-
2004-2005 and Demands for 
Supplementry Grants (Railways)-
2006-2007 
(Deb. 10, Vol. XXIII, 05-12-2006) 
Col. 63S-37 

Economically Unviable Cooperative 
Societies 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 43-46 

EJ1eotion to VaUditylrtaArm Licences 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col. SUO 

Foreip Trip by NCUI President 
(Deb. 19. Vol. XXIV, 11-12-2006) 
CoI.7U4 
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Indian Judicial Service 
(Deb. 3, Vol. XXIII, 24-11-2006) 
CoI.4n 

Loan to Unemployed Youths 
(Deb. I, Vol. XXIII, 01-12-2006) 
Col. 189 

Marketing and Publicity KVle 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 10 

Mental Stress on Children 

Schemes Submitted to Planning 
CommiIsion 
(Deb. I, Vol. XXIII, 22-11-2006) 
Col. 143-44 

Security of EnginesICoaches 
(Deb. 2, Vol. XXIII, 23-11-2006) 
Col. 116-17 

Setting up of Ultra Mega Power Projects 
(Deb. 3, Vol. XXlII, 24-11-2006) 
Col402"()3 

(Deb. S, Vol. XXIII, 21-11-2006) Use of non-Conventional Sources of 
Col 223-24 Energy for Running Train 

N-..I h th _d_ (fi . I (Deb. 2, Vol. XXIII. 23-1\-2006) 
~ to c ange e .v ..... 0 a ew trainS Col 200-201 

running between Delhi-Howrab via i . 
Jhansi-Jaunpur and Allahabad I Venna.SlariRajaia 
(MUR 377) Compensation for Damage ofFihn Sets 
(Deb. 5, Vol. XXIII, 21-11-2006) (Deb. 3, Vol. XXIII, 24-11-2006) 
Col. S23 Col. 290-91 

Need to conduct CBI enquiry into work-
ing ofUUar Pradesh Electricity Board 
(MUR377) 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Colli) 

Need to provide financial padc.qe for the 
drollght affected farmer. of 

Ve ..... Sltn Ravi Pnkull 
Expansion Plan of AI/IA 

(Deb. 2. Vol. XXIII. 23-11-2006) 
Col 233 

14th NAM Conference 
(Deb. I, Vol. XXIll, 22-11-2006) 
Col202"()) 

Bundelkhand and to construct Air Service fi'om PaliaAitport 
Panchanda Dam wnb a viA-to solve (Deb. 7, Vol. XXIlI, 30-11-2006) 
the~lemsbeinafxedbytinnenin I Col. 74-75 
the regJOO (MUR 377) AmaJpmation oftJWB with J081 
(Deb. 20. Vol. XXIV, 19-12-2006) (Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 440 CoJ.469-70 

Outbrak of Sly Fever in U.P. Atrocities apinst SCslSTi 
(Deb. 16, Vol. XXIV, 13-12-2006) (Deb. 2, Vol. XXIIl, 23-11-2006) 
Col. 1~7 CoL 14647 

Policy on Umited Liability partnenbip 
(Deb. 3, Vol. XXIII, 24-11-2006) 
Col. 286-87 

Bamboo Million 
(Deb ... , Vol. XXIII, 27-11-2006) 
ColI44-4S 

Production of Coated Seeds Ban Oft Employmenc ofChildml 
(Deb. 4, Vol. XXIII. 27·11-2006) (Deb. 4, Vol. XXIII. 27-11-2006) 
Col. 142 I Col22 

Scam in Power Departmeqt ofU.P. Bio-TedtnoloJy Rqulallory Authority 
(Deb. II, Vol. XXIV, 15-12-2006) I (Deb .• , Vol. XXIII, 01-12-2006) 
Col 132 , Co1.16s.66 
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Bird Hit Incidents Decentralization of Power 
(Dcb. 7. Vol. XXIII. 30-11-2006) 
Col. 141 

(Dcb. I. Vol. XXIII. 22-11-2006) 
Col. 126-28 

Captivc POwa' Plant Order for BHEL Demands for Excess Grants (Railways)-
(Deb. 17. Vol. XXIV. 14-12-2006) I 2004-2005 and Demands forSupplemeo-
CoI.IIS-86 I taryGrants(Railways)-2006-2007 

Cell Sitcs nearlntcrnational Border I (Deb. 10. Vol. XXIII. 05-12-2006) 
(Deb. 16. Vol. XXIV. 13-12-2006) II Col. 603 
Col. 468-69 . Dependency on Import 

Ccntral Educational Institutions (Dcb. 7. Vol. XXIII, 30-11-2006) 
(Rcscrvation in Admission) Bill. CoL 137 
2006-Consid. a: Pus. Depletion ofO~c Layer 
(Deb. 17. Vol. XXIV. 14-12-2006) (Deb. 4. Vol. XXIII, 27-11-2006) 
Col30I~ Col. 173-74 

a.tges in Off-set Policy 
(Deb. 12. Vol. XXIV. 07-12-2006) 
ColIS2-S4 

Closure of Banks in Pri\1!fe Sedor 
(Dcb. I. Vol. XXIII. 01-12-2006) 
CoLIl3-14 

Disinvestment ofPSUs 
(Deb. 13, Vol. XXIV, 08-12-2006) 
Col. 181 

Effects of Plastic Bags 
(Deb. 19, Vol. XXIV, 18-12-2006) 
COI.S 

Committee for Examination of Sac:har Employment Information Centres 
Commiaee (Deb. 14. Vol. XXIV, 11-12-2006) 
(Deb. 20, Vol. XXIV, 19-12-2006) CoI.90-94 
CoL 217 ESI Medical Services 

Concurrent Assessment of SSA (Deb. 14, Vol. XXIV, 11-12-2006) 
(Deb. IS, Vol. XXIV. 12-12-2006) Col. 31-33 
ColI6J.~ ExpansionofNHDP 

Condition on Wheat Import (Deb. I, Vol. XXlII, 22-11-2006) 
(Deb. 4, Vol. XXIII. 27-11-2006) I CoI.IIR-19 
Col. 229-30 Extending Coverage of DOTS 

Convcrsion of DistrJct Hospital into (Dcb. 6, Vol. XXlIl, 29-11-2006) 
Medical Colleges Col. 247-49 
(Deb. 11. Vol. XXIV, 06-12-2006) FateofPrasarBharati 
Col. 131 (Deb. 14, Vol. XXIV, 11-12-2006) 

Corpus Fund ofMaulanaAzad Education I Col. 143 
Foundation I Fee for use of Captive Mines 
(Deb. 17, Vol. XXIV, 14-12-2006) (Dcb. 9, Vol. XXIII, 04-12-2006) 
Col. 9().92 Col. 310 

Credit Deposit Ration 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col. S06-07 

Financial Restructuring ofNTe 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoI.JS4-55 
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Financial Support for TnntpOIt Sedor NauIiao 
RcbmI (Deb. '. Vol. xxm, 2'-11-2006) 
(Deb. 6, Vol. XXIII, 29-11-2006) Coll19-C 
Col 334-35 NtI6d';iJx __ price ofaon-PDS x.. 

. ·1ea.r(MUlU77). Foreign Universities 
(Deb. 5, Vol. XXllI, 21-11·2006) 
Col4S-46 

GuicIetines for COCO Pumps 
(Deb. 7, Vol. xxm, 30-11-2006) 
Col 131-31 

Holistic: DcYeIopmenc ofOUld 
(Deb. IS, Vol. XXIV, 12-12-2006) 
Col 11.17 

IDcrease in Finlncial AlliItmc:e 
(Deb. I, Vol. XXIII. 22-11·2006) 
Col 129-30 

Increasing Retirement Ale oi Faculty 
Members 
(Deb. S, Vol. XXIII. 21-1 J -2006) 
Col 213-14 

lndiID Textile PoeaPriNiIy 
(Deb. 20. Vol. XXIV. 19-12-2006) 
ColI6S-61 

Joint fund for De\IekiIi .... ofSciIIa.t 
TechooIo&Y 
(I)d). 13; Vol. XXIV, 01-12-2006) 
Col 164 

Medium Term Plan for DneIoPmeat of 
Roads 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col3l3-1S 

MiJUtiliaabon of Funds for NPCBB 
(Deb. 14, Vol. XXIV, 11-12-2006) 
Col. 233. 

MoU between SEBI and. Chinele 
Counaeqwt 
(Deb. I, Vol. XXIU, 01-12-2006) 
Col. 72·73 

N.<:.EJl. T. 
(Deb. 10, Vol. xxm, 05-12-2006) 
CoI.l5UO 

(Deb. 7, Vol. XXIII, 30-11-2006) 
Col 366 

New CIauIe In Jado.US Nuca.rDeal 
(Deb. 11. Vol. XXIV, 06-12-2006) 
Col2l1.a3 

NOOllUdyoanmc0.... IaSotTo,s 
(Deb. 6, Vol. XXIII. 29-11-2006) 
Col~ 

Non-PDS KeroIme Depoa 
(Deb. 17, Vol. XXIV. 14-12-2006) 
ColiS,." 

Over ExpIoiIIIbI ofGtound w.r 
.(Deb. 9. Vol. XXIII, 04-12-2006) 
Col._lOG 

Ozone PIck for Prta.y School 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CaLm..,. 

P 'we of ..... HcIW lDd'a.. 
(Deb. 20, VoL XXIV. 19-12-2006) 
Col. 26 

,.,...ofMSP 
(Deb. 4, Vol. XXU1, 21-11-2006) 
Col 266 

Paticlde Reaids.s 1'111 by ICAR 
(Deb. 19, VoL XXIV, .1-12-2006) 
Col. 3!1O-S2 

, ........ Sec:sor 
(Deb. 20. Vol. XXIV, 19-12-2006) 
CoI.21W3 

PoIiey for Expor1M 
(Deb. 20, Vol. XXIV, 19-12-2006) 
CoL 220-21 

PoIIudoa ill aw.. 
(Deb. 9, Vol. xxm. 04-12·2006) 
Col"'.7 
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Po~ Generation I RCI MoU with ISRO and NIOS 
(Deb. \3, Vol. XXIV. 08-12-2006) j (Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 219-90 \ CoI.I12-13 

Power Generllion Capacity of NT PC 1; Realization ofTourism Potential 
(Deb. 3, Vol. XXIII, 24.1J-2006), (Deb. 7, Vol. XXIII, 30-11-2006) 
Col. 34243 ! ColI19-20 

Prevention ofOefence Leaks I Receding Ground Water Level 
(Deb 12 Vol XXrv. 07-12-2006) (Deb. 19, Vol. XXIV, 18-12.2006) 

. •. . . ~ Col 71-72 
Cot 173 

- Price ofPuJses Regulator')' Authority for SEZs 
(Deb. 10, Vol. XXIII, 05-12-2006) 

(Deb. 9, Vol. XXIll. 04-'2.2006)! Col. 409-10 
Col. 47-S I ! 

. ; Rejection of Voucher Scheme 
Private Companies to Operate Conlainer ! (Deb. 10, Vol. XXIII, 05.12-2006) 

T . I 
rains i Col. 312-13 

(Deb. 2, Vol. XXlII. 23-11-2006) \1 R . I-"-.---·~·- . M' Clha. evamplng mu."uUl;lWl: In 1J0f _ 
Col. 229-30 (Deb. 8, Vol. XXIII, 01-12-2006) 

Problems being faced by unorganized i Col. 147 . 
labour in the country (OUR 193) I RoleinGlobalOilanduasMartcet 
(Deb. 12. Vol. XXIV, 07-12-2006) i (Deb. 12, Vol. XXIV, 07-12.2006) 
Col. 434-39 ! Col. 109-10 

1 

Production Sharing Contract under NELP- ! Scheduled Tribes and other TraditioMl 
rv ! Forest Dwellers (Recognition of Forest 
(Deb. 12, Vol. XXIV, 07.12-2006) i Rights) BiII,2~~onsid. ct Pass. 
Col . ., .. , I (Deb. 18, Vol. XXIV, 15-12-2006) 

Production Sbarina ConU'aC1 with Cuba I Col493-96 
(Deb. 2, Vol. xxm. 23-11-2006) i Scheme for Senior Citizens 
Col 119-10 i (De.b. 13, Vol. XXIV, 08-12-2006) 

: Col163~ 
Productivity or Wheat i S"-' PFC 

I Selling ofGovmvnent .• _" m 
(Deb. 19, Vol. XXIV, 11-12-2006) lOb J v, I XXIII 24-11-20(6) Col.iJ4..3S . (e: .. o . • . I C~I.S62 

Professional StTNm in Smior Secondary I Settin~ ofTrihal University 
(Deb. S, Vol. xxm, 21-11-20Q6)! (Deb. 10, Vol. XXIII. 05-12-2006) 
Col. 336-37 I CoL359-60 

Protection of Jnterests (If lnwstoB I Shortaie of light FighItf Planes 
~b. 3, Vol. XXH1, 24.1I-2006)! (Deb. 17, Vol. XXIV. 14-12-2006) 
Col 114--16 i Col. 117 

Rain 'WuerHlfwstina : st.ortaac of Wheat 
(Deb. 14, VoI.XXlV.ll-12·2006) I (Deb. 4, Vol. XXlll,17-11-20(6) 
CoI.}99._ : Q.1l224-29 
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Sikkim University Bill. 2006 Tripura I Training of Drivers 
University Bill. 2006 (Deb. 11, Vol. XXIV, 06-12-2006) 

ltajiv Gandhi University Bill. 2006- I CoI.~ 
Consid. &: Pass. I UNICEF Report on Sexual Violence 
(Deb. 19, Vol. XXIV. 11-12-2006) I apinstCbildren 
Col 633-34 (Deb. IS, Vol. XXIV, 12-12-2006) 

Situation arising out of Global Warming Ii Col. I ~S7 
~--ting India's climatic condition as Use of Non-conv~ntion~1 Sources of 
reported- in UN Development, Energy for runnJnI TTIlns 
,.. ....... HImwI'bMIopu.'Report I (Deb. 2, Vol. XXIII, 23-11-2006) 
lad .. taken by the GowmmeItt in Col 20()..() I 
dUs reprd (CA) Valmiki Ambecibr Awas Yojana 
(Deb. 17, Vol. XXIV, 1<4-12-2006) I (Deb. 13. Vol. XXIV, 08-12-2006) 
Col 270 I Col. 22 

StaIanenl made by Minister of External I Valuation SySlem in Examinations 
AffairSonJ2.12.2006regardinllndo- i (Deb. IS. Vol. XXIV. 12-12-2006) 
US Civil Nuclear Cooper::iion i CoI.~301 
(OUR 193) I World Trade Ubera.lisalion Talks 
(Deb. 19, Vol. XXIV, 11-12.2006) I (Deb. 5. Vol. XXIII, 21-11-2006) 
Col. S62~7 Col. 439-40 

c: .. -.OII MiG-29 1 VenIa. SIl ..... d U .. 
-r ConIuuction ofCOHS H itats 

g:;'I~-~i Vol. XXIV, 07-12-2006) I ~~~6, Vol. XXI~3-J2-2006) 

Task Foree on Medical Eclucmon Vijayaa, Slui A.K.S. 
(Deb. I, Vol. XXIII. 22-11-2006) I Demands for ExcessGnnsCRaihnys}-
Col.329-3 I I 2004-2005 and Demands for 

TeieQomFaciliriesinTribaiAreas ,Supplementary Grants (Railways}-
(Deb. 16, Vol. XXIV, 13-12-2006) : 2006-2007 
Col94-9S I (Deb. 10, Vol. XXIII. 05-12-2006) 

Telemecr' Pro' ' Col. 533-37 
(Deb ~ VOI~XIII 29-11-2006)! Vija,.-.UI;SIlriC.H. .... I Development offreedom Circuit 
Col 19-94 I (Deb. " Vol. XXII" 30-11-2006) 

Telep~one Cable throulh Dudhwa Col31S-J9 

National P.-k 'I Development of Mysore Airport 
(Deb. 9, Vol. XXlll. 04-12-2006) (Deb. 7, Vol. XXlJI, 30-11.2006) 
Col 202.03 ColI52-Sl 

TexIUe PIIt Grant of Loans from SDF 
(Deb. 10. Vol. XXII1, 05-12-20(6) (Deb. 9, Vol. XXIU. 04-12-2006) 
Col. 192~ I Col329-36 

Toll Policy for National HiJhways Metro Rail 
(Deb. 6, Vol. XXlll. 29-1l-2(06)! (Deb. I. Vol. XXIII. 01-12-2006) 
Col3l9-«l I CoU32 
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MIS for Cotton 
(Deb. 19. Vol. XXIV, 18-12-2006) 
Col. \17-18 

Utilisation of Funds under NAP 
(Deb. 14. Vol. XXIV. 11-12-2006) 
Col. 19 

Vinod Kumar, Shri B. I Water Development Programme 
Decline in Cultivable Area I (Deb. 19, Vol. XXIV. 18-12-2006) 

(Deb. 19, Vol. XXIV, IS-12-2006) Col.IS9-91 
Col.2I-n 

Virendn Kumar, Sbri 
Demands for Excess Grants (Railways)-

2004-2005 and Demands for Supple-
mentary Grants (JW1ways}-2006-2007 
(Deb. 10. Vol. XXlII, 05-12-2006) 
Col. 587-89 

Drinking Water Supply through 
Panchayati Raj Institutions 
(Deb. 18. Vol. XXIV, 15-12-2006) 
Col. 157-59 

Need to deploy bomb disposal squads at 
Bina Junction and other railway 
51ations in the country (MUR 377) 
(Deb. 20. Vol. XXIV, 19-12-2006) 
('.01.438 

Need to restore the rights of fanners to 
cultivate their land presently under 
possession of Army in Sagar, Madhya 
Pradesb(MUR 3n) 
(Deb. 11. Vol. XXIV, 06-12-2006) 
Col.316 

Problems being faced by unorga.lised 
labour in the Country (DUR 193) 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 741-43 

Scheduled Tribes and other Traditional 
Forest Dwellers (Recognition of Forest 
Rights) Bill, 2006-C0nsid. &. Pass. 
(Deb. II, Vol. XXIV. 15-12-2006) 
Col.541 

Settle~t on Forest Land 
(Deb. 19. Vol. XXIV. 18-12-2006) 
CoI.2S7·SI 

Suicide by Students 
(Deb. 10. Vol. XXlIl. OS-12-2006) 
Col. 20 

Waghmare, Slu; Surab 
English and Foreign Languages 

University Bill, 2006-Consid. &. Pass. 
(Deb. IS. Vol. XXIV, 12·12-2006) 
Col 412·73 

Vadav, Dr. Kana Singh 
Central Educational Institutions (Rt ~:r

vation in Admission) Bill. :")06-
Consid. &. Pass. 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 320-23 

Need to change the name of train No. 91051 
9106 Ahmedabad-Delhi-Haridwar Mail 
as Thule Lal Jayanti Mail (MUR 377) 
(Deb. II, Vol. XXIV, 06-12-2006) 
COl. 31 ().l\ 

Need to install traffic signal at the inter-
section ofN .H.-I and RSH-14 at behror. 
Rajasthan (MUR 3 17) 
(Deb. 19, Vol. XXIV, 18-12-2006) 
Col 504-05 

Need to s~t W' a Trauma Centre at Behror 
(Alwar), Rajasthan with a view to pro-
vide immediate medical relief to ·.'ic:tims 
ofroad accidents. (MUR 3m 
(Deb. 4. Vol. XXIII, 27-11-2006) 
Col. 300 

Report on the State of Pancbayats-A 
Mid-Term Review and Appraisal-2006 
(OUR 193) 
(Deb. 9. Vol. XXIll, 04-12·2006) 
Col. 472-75 

Vadav, Prof. Ram GopaI 
Dealing with Naxalites 

(Deb. 10, Vol. XXIII. OS-12-2006) 
COl. 10 
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Standiog Committee on AlfiC. ulture - ! Restriction on Registration ofUCB 
Twenty Secoacl Report-Presented (Deb. 18, Vol. XXIV, 15-12-2006) 
(Deb. 5, Vol. xxm, 28-11-2006) COI.3S~1 

Col.4!! I Usc of Information Tcclmology 
v.taY .... r Qa.,. (Deb. 10, Vol. XXIII. OS-12-2006) 
~ iDSecdoa 377 oflPC Col 74-7S 

(Deb. 10. Vol. XXIV. 19-12-2006) YIdP,Shri .... CItodn 
CoL 207 Conscruction of Railway Bridges in Uttar 

a...- iDAuIo ,. Policy Pradctb 
rn..a.. 17 VOl. XXIv: 14-12.2006) (Deb. 7, Vol. XXIII, 30-11-2006) c;t 72 •• CoL 10-11 

QWMinesAc:t 
(Deb. 16, Vol. XXIV, )3-12-2006) 
CoL 169-70 

YIICiII¥,SIRt o.w.dra ....... 
~ Production Affec:ted due to 

Drouaht and Floods 
I (Deb. 4, Vol. XXIIl,27·1I.2006) 

Oc.aItitutioelal StIIIus of NCM . CollI 
(Deb. 11, Vol. XXIV, 14-12-2006) i Central EdUQtionallnJtitutions (Reser-
CoL._ I .... tion in Admission) Bill. 2006-

Eaqy hID Jatropha ! Consid. " Pass. . 
(Deb. II. Vol. XXIV, 1S-12-2006) (Deb. 17, Vol. XXIV, 14-12-2006) 
Col.ll .... U Col 304-09 

Forese JliPta Bm I:leands fbr Exass GlInts (Railwa)ts)-
(Deb. 10, Vol. XXUI, 05-12-2006) 2004-2005 and Demands for Supple-

. CoU21 mentary Grants (Rai/ways)-
Meetia, of Delhi Dhaka Water 2006-2007 

o-n;..u... (Deb. 10. Vol. XXIII, 05-12-2006) 
(Deb. 9, Vol. XXIII, 04.12-2006) I,. ColS63-64 
CoL~27 Government's failure to maintain internal 

Mcmcnadum of Apeement (MoA) with! security and in particular to deal wilb 
USA I alarming growth of terrorist menace in 

~~i9 Vol. XXIV. 07-12·2006) I ~~0~~'~~1Il, 29-11-2006) 
! CoI.4I6-22 

OrpnMarioas Eumpeed i'OIIl RTI Act I Need fO dcellre Balirajprb in Macthubai 
(Deb. 11. Vol. XXIV, 06-12-2(06) cIUtric:l ofBiIw II • NatiOnal Tourist 
Col 119-21 I Spot(MUJl371) Plea........ (Deb. S, Vol. XX Ill, 21-11-2(06) 
(Deb. II. Vol. XXIV, 1S~12·2006) ColSlS026 
CoL 340 

Potic_ for Dwclopment ofYoadIa 
(Deb. 16. Vol. XXIV, 13-012-2(06) 
Col 10 

Profi&/Losa of'Public AirIiaet· 
(Deb. 7. Vol. XXIU. 30-11-2006) 
Col 209-10 

New Railway LiDe 
(Deb. 12. Vol. XXIV. 07-12-2006) 
Col.7J..79 

Problems bema faced by lmDI'JIftized 
IIbour in the 00t.IIIUY (DUIt 193) . 
(Deb. 12. Vol. XXIV, 07·12-2006) 
CoL 373-87 
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Situation arising ~ of handing over of Yadav.SbriGlridhari 
some hydel projects in Arunachal Admission to Students 

685 

Pradeah to private parties for which (Deb. 10, Vol. XXIII, 05-12-2006) 
investment has already been made by, Col. 228-29 
the National Hydel Power Corporation I Amount Spent by CIL in Extravagance 
anchtepstakenbytbeGovemmentin (Deb. 16, Vol. XXIV, 13-12-2006) 
regard dIcreto (C.A.) Col. 472 
(Deb. S, Vol. xxl'h, 28-11-2006) 
Col 4&2-83 

Situation..,. outofnon-implementation 
ofWap Settlement signed between the 
Employees AsIociation and Manage-
mcot of Industrial Development Bank 
of India Limited and steps taken by the 
Government in this regard (CA) 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col 399 

Situation arisina out of on-going sealing 

Assignment of Cases to CBI by Delhi 
Police 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 126-30 

Beautification.ofDelhi 
(Deb. 13, Vol. XXIV, 01-12-2006) 
Col. 254 

Black Marketing of Coal 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col62~3 

drive in DeIhi{DUR 193) Contaminated Water 
(Deb. 4, Vol. XXIII, 27-11-2006) (Deb. 13, Vol. XXlV, 08-12-2006) 
Col 343-49 ' Col6.5-82 

Stlndina ~ on Food Consumer I Defunct Equipment in Government 
Affairs" ud Public Distribution-. Hospitals 
Fifteenth ud Sixteenth'Reports-! (Deb. I. Vol. XXIII, 22-11-2006) 
Pre5cnted Col. 126 
(Deb. 11, Vol. XXIV, 06-12-2006) Demands for Excess Grams (Railways}-
Col. 308 2004-2005 and Demands for Supple-

Standinl Committee on Food. Consumer I mentaryGnmts(RaiIways}-2006-2007 
Affairs and Public Distribution - 1 (Deb. 10, Vol. XXIII, 05-12-2006) 
Action Taken Reports-Laid i ColoSSI-52 

, (Deb. 16, Vol. XXlV. 13-12-2006) I Discrimination in Advertisement 
ColS76-71 (Deb. 19, Vol. XXIV, 18-12-2006) 

Standing Committee on Food. Consumer Col. 131-32 
Affairs and Public: Disuibution-
SewlIlteoclth Report-Prescnted 
(Deb. 20, Vol. XXIV, 19-12-2006) 
Col 3&9 

EcoQomic Offences 
(Deb. 3, Vol. xxm. 24-11-2006) 
Col. 469 

. Enhancement in Telephone Capacity 
~JIIIde by Mlldster of,Extemal (Deb. II, Vol. XXIV, 06-12-2006) 

Affain~ 12.12.2006reaardm&l~ Co1.142-44 
US Ci. val Nuclear Cooperauon I 
(DUR J 93) . Erldianion ofKaIa-azat 
(Deb. 19. Vol. XXIV, )&-12-2006) I (Deb. 6, Vol. XXIll. 29·11-2006) 
CoLS72-7S ! CoI.lI-13 

I 
I 
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Filing up ofResorved Backlog Vacancies I MSP for Sugarcane 
(Deb. 20, Vol. XXIV. 19.12-2006) I (Deb. 9, Vol. XXIII, 04-12-2006) 
Coll97 . I CoI.3.So-S1 

I 
Foreign Tourists I Need to lake steps to ~ntrol spread of 

(Deb. 2 Vol. XXIII, 23-11-2006)! Malaria and Kalazar, and creating 
Col. 301-i2 ! sufficient medial facilities in 8anb and 

FOIfttfire 
(Deb. 9, Vol. XXIII. 04-12-2006) : 
Col 337-44 ! 

Jamui, Bihar (MUR 377) 
(Deb. 10. Vol. XXIII, 05-12-2006) 
CoJ.470 

I Nexus Between Government and Private 
Free Education Upto 12th Class i Blood Banks 

(Deb. IS, Vol. XXIV, 12-12-2006) I (Deb. 16. Vol. XXIV. 13-12-2006) 
CoLJ7S-76 I CoL 164-05 

Illegal Occupation on DDA Land i NPA Written Off 
(Deb. 3, Vol. XXIII, 24-11-2006) I (Deb .•• Vol. XXIlI, 01-12-2006) 
CoL 247 ! Col. 225-26 

Import of Consumer Goods ! Pending Court Cases 
(Deb. 5, Vol. XXIII. 2&-11-2006)' (Deb. 3. Vol. XXIII, 24-11-20(6) 
Co130J-04 ! Col. 193-94 

lnvolvemem of DTC BU5CS in Accidents : Programmes for Fanners 
(Deb. IS, Vol. XXIV, 12-12-2006); (Deb. 14. Vol. XXIV, 11-12-20(6) 
COL3~~7S . I ColI9J.94 . 

Irregularities committed by NGOs under I Promotion ofEnlCl'1atnment Industry 
CAPAIIT I (Deb. 14. Vol. XXIV. 11-12-2006) 
(Deb. " Vol. XXIII, 01-12-2006) i Col. 96-97 

CoL 16 I Railway Projects of Bihar 
ITkaids ! (Deb. 2. Vol. xxm. 23-11-2006) 

(Deb. 3. Vol. XXIII. 24-11-20(6) i CoI.80-86 
Col 397-98 I 

i Re~ommc:odation of T~eodra Khanna 
Jatropha Production ' Conunia.ee 

(Deb. 3, Vol. XXIII, 24-11-2006): (Deb. II. Vol. XXIV. 15-12-2006) 
Cot. 532-31 Co1.331-32 

Makiag TRAI Effective 1 ReaJvery afTaxes 
(Deb. 16. Vol. XXIV, 13*12-2006) I (Deb. la, Vol. XXIV, 15-12-2006) 
Col261~3 ! Col. 99-101 

Mandatory Praaice in Rural Areas ! Registration ofFIke Cases 
(Deb. 16, Vol. XXIV. 13-12.20(6) ~ (Oeb. IS, Vol, XXIV, 12-12-2006) 
CoI.S36-37 Col. 341-42 

Monitoring M«hanism fOf' Grants RC\'ivalofPSlJs 
(Deb. 5, Vol. XXIII. 28«11-2006); (Deb. 12. Vol. XXIV. 01.12-2006) 
Col.37WO CoI.211-IS 
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Rural ElectrifICation Programme 
(Deb. 18, Vol. XXIV, 15-12-2006) 
o,1.31~13 

Sanctioning ofNGOs Projects 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Q)l.219-20 

Self Employment to Weavers 
(Deb. 20, Vol. XXIV, 19-12-2006) 
0,1.84-92 

SPV for Mega Power Projects 
(Deb. I, Vol. XXIII, 01-12-2006) 
0,1.157-51 

SugarcUle Dues 
(Deb. 4, Vol. XXIII, 27-11-2006) 
Col. 179-80 

Survey of Backward Areas 
(Deb. I, Vol. XXIII, 22-11-2006) 

Amendment in PCR Act, 1995 and SC and 
ST(POA)Act, 1989 

(Deb. 17, Vol. XXIV, 14-12-2006) 
Col. 137 

Basic facilities for flats'in Narela 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 179-80 

Bomb Explosion in Passenger Train 
(Deb. 12, Vol. XXIV, 07-12-2006) 
o,l,1~57 

Broadband Internet Enabled Service 
Centres 
(Deb. 11, Vol. XXIV, 06-12-2006) 
Col. 241-42 

Carpet Industry 
(Deb. 10, Vol. XXllI, 05-12-2006) 
Col 364-65 

Col. 239-40 Children out of School 

Swama Reitha Multi-Purpose Project 
(Deb. 19, Vol. XXIV, 18-12-2006) 

(Deb. 5, Vol. XXIII, 28-11-2006) 
Col. 23-33 

Col. 116 Complaints against PSBs 

Teaching of Hindi Abroad 
(Deb, II. Vol. XXIV, 06-12-2006) 

(Deb. 3, Vol. XXIII, 24-11-2006) 
Q)l.513-14 

, Constituting Water PUlcbayats 
Coli 4-1 5 (Deb. 16, Vol. XXIV, 13-12-2006) 

Telephone Networks in Rural and Tribal Col. 176-77 
Areas 
(Deb. 6, Vol. XXIII, 29-11-2006) 
Col. 190-91 

Converting National HigbwaysIGolden 
Express Highways 
(Deb, I, Vol. XXIII, 22-11-2006) 

Thefts from Protected Monuments Col 475-77 

(Deb. 12, Vol. XXIV, 07-12-2006) DeftcienciesunderPMGSY 

Col. 44-45 (Deb, 8, Vol. XXlII, 01-12-2006) 

Upgradation ofPatna and GayaAirports Col. 110 

(Deb. 2, Vol. xxm, 23-tl-2006) DiscrepUlcies in Scheme of Malnutrition 

Col. 220 (Deb. to, Vol. XXIII. 05-t2-2006) 

Vocational Education Co1.263-a 

(Deb. 5, Vol. XXIII. 28-12-2006) Doctors Registered with MCI 

Col. 13-1$ (Deb. 11. Vol. XXIV. 06-12-2006) 

VecIa,.,Shri Kaltasla N...... Col. 94 

ACCidents in Coal Mines Exemption ffomPayrnentofDividend 

(Deb. I. Vol. XXIll, 22.11-2006.) (Deb. 7. Vol. xxm, 30-11-2006) 

Col. 247-41 . Co1.303-04 
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Expansion ofPDS Coverage I LoS$CS ofMTNL 
. (Do. 9, Vol. XXIII. 04-12-2006) (Deb. I, Vol. XXItI. 22-))-2006) 
. f<lll.127-29 CoUS2-SJ 
. ~~·~linmPC Market Share ofPublic and Private Airlines 

(Ueb. 13, Yof>XXIY~:DJ-J2.2006) (Deb~2, Vol. xxm, 23-11-2006) 
Col 1546 ColI~7-1' 

Export of Gems andleweUery 
(Deb. S, Vol. XXIII, 21-11-2006) 
CoL 18S-i1 

Export ofSpi~ 
(Deb. 10, Vol. XXIII; 05-12-2006) 
Col4J2-14 

fIIcilil:ies for I'assenps 
(Deb. 17, VoL XXIV, 14-12-2006) 
Col 137 

HealihCare Facmtie~UrJJet Mother Care 
Sc:beme 

MergerlWiDdifta up of Schemes 
(Deb. 16, Vol. XXIV, 13-12-2006) 
Col. 179-10 

Mid-Day Meals 
(Deb. 10, Vol. XXIII, 05-12·2006) 
Col44-4S 

New Railway Line 
(Deb. 12, Vol. XXIV, 07-12-2006) 
CoI.l1O-IS 

New Wages for Agriculturall...abowen 
(Deb. 9, Vol. XXJ1J, 04-12-20(6) 
Col2SJ.-S6 

(,Deb. 6, Vol XXIlf. 29-1 \·2006, OilseedCrops 
Co12IJ-.t4 (Deb. 9, Vol. XXIII, 04-12.20(6) 

CoLlt-17 
Health Insurance Scheme 

(Deb. I, Vol. XXIII, 22-1&.20(6) POS:~~;~:;:~RI2-J2'2006) 
CoI.}.I1 CoL 137.38 

Hydro Power PrO,F(;4 Power &om Waste 
(Deb. 3, Vol. XXIII, 24.11-2(06) (Deb. 18, Vol. XXIV, 15-12.2006) 
Col471;16 COU12-74 

Increase in Pensiull of Ex-servicemen ; Pritbivi Miude lest·· 
(Deb. 11, V"L XXIV, 14·12-2006): (Deb. 11, Vol. XXIV, ,4.12.20(6) 
Col21~1.s 1 C~.21S-16 

"'vinc Equipment5 ia &spWals I PtoductioR and Demand ofCem 
(Deb. 6. Vol. XXIII, 29·U·260(i)! (Deb. 19, Vol. XXIV, JI·Jz..2006) 
Col 36-31 1 Col. 205 

Loan by GrameeaBlnka ! ProdMcdon of MUSIII'd 
,(Deb, at Vol. XXIII, 01.12-2006) I ~~6~Vol. )eXIll.0<I.12-2006) 
Col 232-33 I 

! ProduerioD of Supt 
LoenlOFannersby8anks. ! (Deb .• , VoL XXUl.l1.II.olO06) 

(Deb. 3, Vol. XXlII. 24·H-20(6): Coll7l-'J9 
Col. 45G-···53 I i PtoYidjll'.e~ 10 Muslim 

Loan 10 Micro Financing Institutions I ~a.ifitli. 
(Deb. II, Vol. XXIV. 15-12-2006) l(l)tb. S, Vol. XXIII, 11-11-2006) 
CoI.21o.\t I CoLm . 

I 
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Remnants of Ancient Civilization ' Trauma Centres along National Highways 
(Deb. 7, Vol. xxm, 30-11-2006) (Deb. 11. Vol. XXIV, 06-12-2006) 
Col. 143 Col. 70-71 

Review of Work Done under UNESCO's Report on Education of 
Animal Husbandly I Children 
(Deb. 14. Vol. XXIV. 11-12-2006) (Deb. 5. Vol. XXIII, 28-11-2006) 
CoL 132-36 . I Col. 445-46 

Revival of Oil &locks Deal with Iran I Youth Development Centres 
(Deb. 2. Vol. XXIII, 23-11-2006) (Deb. 16, Vol. XXIV, 13-12-20061 
Cot '2IS . CoL 259-61 

bvivaI ofSickJute Mills VIdft,Shri M.ADjan Kunulr 
(Deb. IS, Vol. XXIV. 12-12-2006) Adherence to Time Scheduil: by Private 
Col. 1-& I Airlines 

SecurityatAirports ; (Deb. 12. Vol. XXIV, 07-12-2006) 

(Deb. '.Vol. XXI. II. 30-11-2006) II Col. 106 
CoI.95-96., Agro and ~ Industries in A.P. 

, '01"--''''; 1 (Deb. S~ Vol. XXIII, 21-11-2006) 
Security \..v.I IDeS I CoL 99-100 

(Deb. 16, Vol. XXIV. 13-12-2006) I 
Col. 473-74 . Amount Spent by Cil in Extravagance 

! (Deb. 16. Vol. XXIV. 13-12-2006) 
SeninS up of District Health Mission I CoIA72 

(Deb. 6, Vol. XXIII. 29-11-2006) , . fN -Offi iaI O' . 
Col 207-08 : Apporntment 0 on IC Irectors 

. \ (Deb. 3, Vol. XXIII, 24-11-2006) 
Sening up of Health Sub-Centrcs i Col 392-95 

(Deb. 6, VoL XXItl, 29-11-2006) ! Black MarketUigof Coal 
Col. 112-16 (Deb. 16. Vol. XXIV, 13-)2-2006) 

Shortage ofCookina Gas Col. 62-63 
(Deb. 2, Vol. XXIII, 23-11-2006) Black Money 
Col.201~ (Deb. I. Vol. XXIII, 01-12-2006) 

Smuuling of Drugs and Arms Col. 123-24 
(Deb. 20, Vol. XXIV. 19-12-2006) 
Col. 73-7S 

Subsidy to Uaj Pilgrims 
(Deb. 7, Vol. XXIII. 30-11·2006) 
Col. 319-20 

Survey on l.InpItt'" Dialect 
(Deb. JO. Vol. XXnt. 05-12-2006) 
Col.3lI-39 

Thermal PoMro.n.tion 
(Deb. 3, Vol. XXIII. 24-\1-2006) 
Col. J9'1-134 

Tratmna IOWeavcrs 
(Deb. IS, Vol. XXIV, 12-12-2006) 
CoL2IG-I7 

Closure ofTextile Manufacturing Mills 
(Deb. 15, Vol. XXIV, 12-12-2006) 
Col. 373-74 

Code of Conduct for Banks 
(Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 21 1-12 

Compensation to Victims of R.oad 
Accidents 
(Deb. 10, Vol. XXIIl. 05-12-2016) 
Col 190 

I>1:funct Equipment in Go •• rnMltt 
Hospitals 
(Deb. I, Vol. XXlIl, 22-11-2806) 
Col. 126 
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Electoral Expenses 
(Deb. 13. Vol. XXIV. 08-12-2006) 
Col29S--91 

Eradication of Poverty 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Col. S4 1 ... 2 

Export ofVqetabIes/Fruits 
(Deb. 20. Vol. XXIV, 19-12-2006) 
Col. 27-JO 

Facilities for Public Representatives at 
Airpons 
(Deb. 17.. Vol. XXIV, 14-12-2006) 
CoI.IS7 

Failure of Consumer Law 
(Deb. 9. Vol. XXIII. 04-12-2006) . 
Col.3S2-S3 

Minimum Wages 
(Deb. 19, Vol. XXIV, 11-12-2006) 
Col. 238-39 

More FM Radio Stations 
(Deb. 4, Vol. XXIII. 27-11-2006) 
CoI.~13 

Need to implement the Urban Development 
Schemes to augment civic amenities in 
HydenIbed, Andtva Pradesh (MUR 377) 
(Deb. 19. Vol. XXIV, 11-12-2006) 
CoI.S04 
Need to introduce Metro Rail Services 
in Hyderabed(MUR 377) 

(Deb. II, Vol. XXIV, 06-12-2006) 
Col. 313 

Promotion ofEntenainmentlncSustry 
FilingupofResen-ed8acklogVacancies (Deb. 14. Vol. XXIV. 11-12-2006) 

(Deb. 20. Vol. XXIV, 19-12-2006). Col. 96-97 
Col. 197 ' Publication of New Telephone Directory 

foreign Direct Investment . (Deb. I, Vol. XXIII. 22.11-2006) 
(Deb. 20. Vol. XXIV. 19-12-2006)' CoI.2S6-70 
CoI.320-48 ; Recommendation of Investment 

Functioning ofPfB. 'Commission on Airports 
(Deb, 19. Vol. XXIV. 18-12-2006): (Deb. 2. Vol. XXIII. 23-11-2006) 
Col. II-IS . Col. 216-87 

Guidelines for Film Certiftcalion • Reimbursement of Medical Expenses 
(Deb, 9. Vol. XXIII, 04-12-2006). (Deb. 16. Vol. XXIV. 13-12-2006). 
Co1.l42"'3 Col.SIS-16 

Homeless/Landless People 
(Deb. 4. Vol. XXIII. 27-11-2006) 
Col. 210-11 

Revenue thrOOJh FEU and MltTP Acts 
(Deb. S, Vol. XXIII, 01.1.2-2006) 
Col16U4 

Import of Fruits ; Revival ofPSUs 
(Deb. S. Vol. XXIII, 21-11-2006) (Deb. 12. Vol. XXIV. 07-12-2006) 
Col. 121-24 Col 2 11-1S 

Inquiry ..-IPS Officers 
(Deb. S. Vol. XXIII, 21-11-2006) 
Col. 316 

lavoivemeltl of Officials in 8ank Frauds 
(Deb. n. Vol. XXIV. 01-12-2006) 
Col.12l-21 

Loan under Swarojpr VojDa 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Cot 411-12 

Sanctionin& ofNGOs Projects 
(Deb. 11. Vol. XXIV. 14-12-2006) 
Col. 219-20 

Tourism OtrlCCll Abroid 
(Deb. 17, Vol. XXIV, 14-12-2006) 
Col 19-24 

TV St.tions in Andhra Prtdah 
(Deb. 9, Vol. XXIII. 04-12-20(6) 
Col. 173-74 
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Unused Coal NPAs of Banks 
(Deb. I, Vol. XXIII, 22-11-2006) (Deb. 18, Vol. XXIV, 15-12-2006) 
Col. 13S.36 Col. 6-12 

Violation ofIT Regulations Oilseed Crops 
(Deb. 8, Vol. XXIII, 01-12-2006) (Deb. 9, Vol. XXIII, 04-12-2006) 
CoL 112 Col. 16 

Vaclav. Sbri Mitruea Pending Proposals under Swajaldhara 
Agricultural Workers Welfare Bill, 2006 by Scheme 

Shri HanlllUl Mollah-Consid. (Deb. 13, Vol. XXIV, 08-12-2006) 
(Deb. \3, Vol. XXIV, 08-12-2006) Col.105~ 

Col. 486-87 Poultry Products 
Crime against Women and Children (Deb. IS, Vol. XXIV, 12-12-2006) 

(Deb. 10, Vol. XXIII, 05-12-2006) Col. 173 

Col. 374-89 '. Problems being faced by unorganized 
Demands for Excess Grants (Railways)- labour in the country (DUR 193) 

2004-2005 and Demands for (Deb. 12, Vol. XXIV. 07-12-2006) 
Supplementary Grants (Railways)- Co1.417-19 

2006-2007 Report on the Stale of Panchayats-A 
(Deb. 10, Vol. XXIII, 05-12-2006) Mid-Term Review and Appraisal _ 
Col. 523-26 2006(DlJR 193) 

Demands for Excess Grants-(General). (Deb. 9, Vol. XXIII, 04-12-2006) 
2004-2005 and Demands for Supple- Co1.4S4-57 
mentary GranlS--{GeneraI), 2006-2007 Sale of Sugar in Excess of Quota 
(Deb. 15. Vol. XXIV, 12-12·2006), (Deb. 14. Vol. XXIV. 11-12-2006) 
Col. 543-45 C.ol.I06-07 

Import of LNG by NTPC . Survey on Language and Dialect 
(Deb. 13. Vol. XXIV. 08-12-2006) (Deb. 10. Vol. XXIII. 05-12-2006) 
Col. 255·56 Col. 338-39 

Maintenance of Residences of MP U pgradalion'Modemisation of Railway 
(Deb. 13. Vol. XXIV, 08-12-2006) Stations 
Col. 200-01 (Deb. 12. Vol. XXIV. 07-12-2006) 

Need for effective implementation of Col. 14 
Centrally Sponsored Dnelopmenl and ! Yaclav,Shri Paras N .... 
Poverty Alleviation Programmes being Construction of Roads along Indo-China 
undenaken in Uttar Pradesh (MUR 3n) Border 
(Deb. 9. Vol. XXIII. 04-12-2006) (Deb. 7, Vol. xxm. 30-11-2006) 
Col. 403 C.oL 79 

Need 10 monitor the quality ofwork being Demands for Excess Grants (Railways}-
done by companies engaged under the 2004-2005 and Demands for Supple-
Rajiv Gandhi Rural Electrificalion mentaryGrants (RaiIways}-2006-2007 
Scheme in Uttar Pradesh (MUR 377) (Deb. 10, Vol. XXIII, 05-12-2006) 
(Deb. 16, Vol. XXIV, 13-1:-2006) CoI.S6().....Q CoLM4 
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Les$ Wages to Labou.rers under NREOA Ii Central Educational Institutions 
(Deb. I, Vol. XXIII, 81-12-2006) ReserYIdion in Admission) Bill. 200&-
Col 106-07 Conaid.4 Pus. 

Loan to Fannen at Concessional Ratee (Deb. 11, Vol. XXIV, I 4-12-2006) 
(Deb. 3. Vol. XXIII, 24-11-2006) CoI.346-41 
Col. 292-94 I Construction ofNiaht Shelter in PatrIa 

Need to make Jaunpur railway station (Deb. II, Vol. XXIV, 15-12-2006) 
functional and make provisions for Col1l5 
stoppage of trains (MUR 317) Corporate Houses ill Retail Business 
(Deb. 9, Vol. XXIII, 04-12-28(6) (Deb. 9, Vol. XXIII, 04-12-2006) 
Col 401 Col. 12& 

Projects ofNHDP I Dea1inc with Naxalites 
(Deb. 6, Vol. XXIII. 29-11-2006) I (Deb. 10. Vol. XXIIl.05-12-2006) 
Col 193--97 I Col 12 

Sealing in Delhi 1 Demaacldor ExceaGnnts (Raitways)-
(Deb. 13, Vol. XXIV. 08-12-2oo6)! 2004-2005 ad o.nands for Supple-
Col 119-21 i mentllyGnn:s(Jdwlys)-2006-2OO1 

Take Off and landing of Planes I (Deb. 10, Vol, XXlU. 05-12-2006) 
Simultaneously on Airstrips Ii QIl610-13 
(Deb. 12, Vol. XXIV, 01-12-2006) Demands for Bxcea Grucl--(GeDeraI). 

I 

Col. 116 ! 2004-2005" Demands '" Supple-
Unemployed Persons ! mentll)'GrwI&-(OeneraI),2006-2067 

(Deb. 4, Vol. XXI11. 27-11-2006) i (Deb. IS. Vol. XXIV, 12-12-2006) 
CoL 194-99 I Col.SII-23 

Vehicle Theft \1 EIrIdaIhm Export Proceaina Zonos 
(Deb. IS, Vol. XXIV, 12-12-2006) (Deb.. U, Vol. XXIV. 12-12-2006) 
Col JI9-91 I Col 193 

Vad8",SItri aa.Ir.l-1 ~fCotwnoditiel(AaIoJIdmenl) Bill. 
Abolition of ea;-taI'Punishment Bill- 2006 - Consid. 

2004 by Shri CX. Chandrappan _ I (Deb.), Vol. XXIIJ, 24-11-2006) 
Consid. and Withdrawn I Col627-29 
(Deb. 3, Vol. XXIII. 24-11-2006) I FailureADll)'lisCommituleo.aGSLV 
CoL654-S6 ! (Deb. 6, Vol. XXIlI. 29-J 1-2006) 

Achievements under NREGA I Col. 116017 
(Deb. J, Vol. XXUJ. 24-11-2006) ! FDliDOri .. IIJdBibar 
CoI.JO I (Dcb. 3. Vol. xxm. 24.11-2006) 

AssislMce for Development or Tourism 
inBibar 
(Deb. 17, Vol. XXIV. 14-12-2006) 
CoI.~1 

Col<tJ6017 
HeallhQrcto CGHS BeDefklariet 

(Deb. 16. Vol. XXIV. 13-12-2006) 
Col 14 



Industrial Parks I Opening of Post Offices in Rural Areas 
(Deb. 20, Vol. XXIV" J9-12-20(6) (Deb. 6, Vol. XXIII, 29-11-2006) 
CoL 22 Col. 27~29 

Klblpon and Barb Super Thermal Power Post Matric Scholarship Scheme for SC 
Projects Students. 
(Deb. 3, Vol. XXIII, 24-11-2006) I (Deb. 12, Vol. XXIV, 07-12-2006) 
CoI.499-SOO 0l1.58-59 

Low Budget Hotels i Problems being faced by unorganized 
(Deb. 7, Vol. XXIII, 30-11-2006) I labour in thecoumry (OUR 193) 
CoL 6 I (Deb. 12, Vol. XXIV, 07-12-2006) 

Olio 41 3-17 
Need to c:onsuuC:t • railway bridge on the 

tnIck belween Jamaluddin Mazar and i Report on the State of Panchayats-A 
Jamaluddin Chak in Danapur Biha:r I Mid-TermReviewandAppraiSal-2006 
(MUlU77) 'I (OUR 193) 
(Deb. 9, Vol. XXIII, 04-12-2006) I (Deb. 9, Vol. XXIII, 04-12-2006) 

. CoL402'()3 i 0l1.488-90 
Revival of Sick Jute Mills 

Need to rcstan tbeconstruc:tion work of (Deb. 15 Vol. XXIV 12-12-2006) 
Over Brid&e near Bibta Gumti, Bihar Col. 7' , 

=~i Vot XXIV, 14-12-2006) I Scheduled Tribes and other Traditional 
Col 2&2-13 Forest Dwellers (Recognition afForest 

. \ Rights) Bill. 2006--C0nsid. & Pass. 
Need to review the Rules and Regulations (Deb. IB, Vol. XXIV. 15-12-2006) 

framed for setting up of Special Col. 469-70 
Ec::onomic lone with a view to ensure I' Sikkim University Bill, 2006 Tripura 
balaneed development in all the University Bill, 2006 
rcaions of the country (MUR 377) Rajiv Gandhi University Bill, 2006-
(Deb. 2, Vol. XXIII, 23-11-2006) I Consid. & Pass. 
CoI.33S (Deb. 19, Vol. XXIV, \8-12-2006) 

Need to set up an Indian Institute of 
Science for Education and Research 
(IISER) in Bihar 
(MUR377) 

(Deb .• , Vol. XXIII, 27.1I-20(6) 
Cot. 306-47 

Need to set up IDOlber Kendriya VtdyaJaya 
ift hila, .Bihar (MUR 371) 
(Deb. 19, Vol. XXIV, 11-12-20(6) 
CoUl2 

Notices to AIIMS l*tors 
(Deb. 16, Vol. XXIV. 13-12-2006) 
Cot. 17(). 71 

OlL615-18 
Situation arising out of a large number of 

cases pending in various courts of the 
country for a long time and steps taken 
by the Government in regard thereto 
(C.A.) 
(Deb. 5, Vol. XXIII, 28-11-2006) 
Cot 463 

Situation arising out of the accident at 
Bhatdih Colliery ofBCCL in Western 
Jharia resulting in loss oflives of about 
50 workers and steps taken by the 
Government In this regard (CA) 
(Deb. II, Vol. XXIV. 15-12-2006) 
Col 441 
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Sovereign Guarantee on LlC Policies 
(Deb. II. Vol. XXIV. 15-12-200Ci) 
Col.J47 

Supply of Food to Army 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 18 

Threat of Food Insecurity 
(Deb. 9. Vol. XXIII. 04-12-2006) 
CoL JS7-S8 

Urban PovertY Alleviation Programme 
(Deb. 18, Vol. XXIV. IS-12-2(06) 
CoI.201~ . 

Filing ofiT Online 
(Deb. 8, Vol. XXIII, 01-12-2006) 
Col. 108-09 

Financial Assistance to Rural Women 
(Deb. 3. Vol. XXIII, 24-11-2006) 
Col. 290 

Funds for Cooperative Societies 
(Deb. 9. Vol. XXIII. 04-12-2006) 
Col. 358 

HIV Test in Armed Forces 
(Deb. 2. Vul. XXIII. 23-11-2006) 
Col. 143 

Vaclav, SIu'i sa a.. Housing Loan 
NeedlOcreafeposlSofTDMforSiramarhi (Deb. J. Vol. XXIII, 24-11-2006) 

and stIeohar districts in Bihar (MUR. Col 52&-29 
377) i . R' f F 1 (Deb. 6. Vol. XXIII. 29-11-2006) : Increasmg eurement Age 0 acu ty 
Col. SO I . Members 

Venn_ ..... SIui KiIIpnpu 
Agreement wilh Mozambique on 

AgricuIhR 
(Deb. 19. Vol. XXIV, 18-12-2006) . 
Col 34748 

Agriculture Teslins i.aboraJories 
(Deb. 19. Vol. XXIV, 11-12-2006) 
CoI.I71-14 

(Deb. S. Vol. XXIII. 28-11-2006) 
CoI.2IJ-84 

Installation of X-Ray Machines at Stations 
(Deb. 7. Vol. XXIII. 30-11-2006) 
Col. 127-29 

Inter-State River Water Dispute 
(Deb. 19, Vol. XXIV. 18-12-2006) 
Col. 28 

Banking Facilities i Introduction oflnsurance SdIeme in Army 
(Deb. II. Vol. X?,IV. 15-12-2006): (Deb. 2. Vol. XXIfI. 23-1 )-2006) 
Col. 336 . Col. 229 

Banking facilities in Post otrlCCS I Irrigation Schemes for Small and Marginal 
(Deb. II, Vol. XXIV, 06-) 2-2006) I F.-mers 

Col. 31-32 I (Deb. 14, Vol. XXIV, II-i~-2006) 
Central Educational Institutions (Reser- i CoI.2S-27 

vation in Admission) Bill, 2006- I J Sh'kIhan Sansthan 

~'=~i~ ~:.. XXIV. 14-12-2006)! an(De~. 20, Vol. XXIV, 19-12-2006) 
CoI.34S--47 I CoL3SI-$3 

escs Rural Areas ! Lapse in PM Security 
(Deb. 16, Vol. XXIV, 13-12-2006) l (Deb. IS, Vol. XXIV, 12-1.!-2006) 
CoI.2SJ-S6 I Col2S6-S7 

FA:onomic Summit I Manufacturina of Helicopters by HAL 
(Deb. 20, Vol. XXIV, 19-12-2006) I (Deb. 2, Vol. XXIII, 23-11·2006) 
Cot III Col. 301 
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Mop Power Projects 
(Deb. 13. Vol. XXIV. 08-12-2006) 
Col. 129-34 

Need to look into the health related 
problems being faced by people living 
in rural areas of Srikakulam district. 
Andhra Pradesh (MUR 377) 
(Deb. 9. Vol. XXIII. 04-12-2006) 
Col. 405-«; 

Need to strop the proposed establishment 
of the .\tomic Energy Factory at 
Kovvada village. Srikakulam. Andhra 
Pradesh(MUR 377) 
(Deb. 17. Vol. XXIV. 14-12-2006) 
Col. 214-85 

Paucity of Funds for Rural Development 
Scheme 
(Deb. 3. Vol. XXIII. 24-11-2006) 
Col 401 

PM Visit 10 South Africa 
(Deb. II. Vol. XXIV. 06-l2-2006) 
Col. 116-17 

Problems being faced by Bidi workers in 
the country panicularly in Andhra 
Pradesh and Kerala and steps taken 
bythc Government in this regard (CA) 
(Deb. II. Vol. XXIV. 15-12-2006) 
Col 420, 423-24 

Professional Stream in Senior Secondary 
(Deb. S, Vol. XXIII. 28-11-2006) 
("01.336-37 

Scheduled Tribes and other Traditional 
Forest Dwellers (Recognition of 
Forest Rights) Bill. 2006 - Consid. & 
Pass. 
(Deb. 18. Vol. XXIV. 15-12-2006) 
Col. 534-36 

Setting up of Adivasi Bhawans 
(Deb. 15. Vol. XXIV. 12-12-2006) 
Col. 45-46 

Setting Up ofllMs 
(Deb. 10. Vol. XXIII. 05-12-2006) 
Col. 223·24 

Setting up ofK Vs 
(Dt·b. 5. Vol. XXIII. 28-11-2006) 
Col. 391-94 

Setting lip of Plant at Chakan Signed MoU 
with Germany 
(Deb. 20. Vol. XXIV. 19-12-2006) 
Col. 299 

Transgenic Research 
(Deb. 9. Vol. XXIII. 04-12-2006) 
Col. 34648 

Voter Identity Cards 
(Deb. 3, Vol. XXIII. 24-11-2006) 
Col.316 

z. ..... SIIri Va_. 
Integrated Tribal Development Proje ... 1S 

(Deb. 20, Vol. XXIV. 19-12-2006) 
CoLIS 
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